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HOW TO USE THE INJ)EX 

The Index is amnaed alphabetically with the Subject Index tepII'IIted from Name Index 
and printed in the followina order: Part 1- -SUBJECT INDEX; Part II-NAME INDEX. 
At the ",d of every entry, the Debate Number is aiven in numerical and Volume Number 
i. JiVCD in Roman numerals followed by the date of tho Debate in parenthesis and 
column number or numbers, as the case may be is aiven immediately after that printed 
u(Deb. 3, Vol. XXXVII,04-12-2(03)Col. 154-156. 

All the Bills are alphabetically arranaed under th. main badin, "BIII(s)". The 
staps of the Bills are aiven at the end of title in form of Int., Consid., Consid. and Pili 
etc. The matter pertaining to Papers Laid on the Tabla is sboWQ uadIr tM htadina PLT. 

Each k~ord is ref1ective of the subject matter it pertaina to, for Glmple, a matter 
ptnlining to Aarh:ulture may be found Wider the headln& Aariculturo besides the 
approprillte h0e4. Similarly rnaUer related to all types of diseases is put under the 
heading disease and matter related to Health Care under heading Hqlth Care. 

The name of InmcutioltS, Proarammes, Schemes are put under the heading of the 
name of such Institlltion. Scheme, Programmes. 

The matter pertaining to Committees art put under the hcadin, Comlbiu.e(s), f>ort 
under Ports. Airport under Airports, Airlioe UDder A.irlines, River uo,dtlr RiVtl'$. The 
Committee report staaes are ren.:ted at the end of title by the word Prescnte<Kald. 

The Matters Dnder Rule 377 are shown as (MUR 377) and Discussion Uu.-
RuLe 19381 (oua 193). 

InfolTDalion pertaining to Railways has been indaod WIder me various main hcldinp 
commencing with the word RailwaYJ ,.,. "Railway L.ineI", "Rlilway It'ains'' etc. 

InformatioA regarding variout Statel in India end tt. vIrioN foteisn COUhtries has 
been Indexed under theif mpeetlv. names. 

A ti.()f~. UICIC! in the loda.ls siven below: 

A.M. 
C.A. 

Int. 
Consid. 8r.Pass. 
OUR 193 
MUR377 
PLT 
Res. 
Sub. 
St. 

Adjournment Motion 
Callin8 Attention to Matter of Urg~ 
Pubfi~ Importance 
Introduction Staae of Bill 
Consideration & Adoption Stage (Jf a Bill 
Discusalon Under RUle 193 
Matters Under Rule 377 
Papers Laid on the Table 
Resolution 
Submission by Member 
Statement 

(iii\ . 
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INDEX 
TO 

LOK SABDA DEBATES 
(I'OORTEENni SERIES) 

VOLV~E XVII TO XX 
, 4 

_lIP 21, tnt(Saka) 10 j"oilhtha 02, 1928 ("aka) 
CQ ¥ t 

SEVENllf SESSJON Of THe FOURTEENTH LOK SABf1A 

PART I 
SUBJECf INDEX 

Atcel ... at.d IrrJgaUoa Bepefit 
Programme 

Projects under Accelerated Irrigation 
Benefits Programme 
(Deb. 8. Vol. XVII. 27-02-2006) 
Col. 73-83 

Rajiv Sagar Project 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 95-96 

Ac~elerated Power Development IDd 
RerormJ Programme 

Ne~ to bring aU districts of Bihar under 
Accelerated Power Development 
Refonns Programme (MUR 377) 
(Deb. 13: VO/. XVIII. 06-03-2006) 
Col. 367 

Restructuring of Accelerated Power 
Development and Refonns Programme 
(Deb. 10. Vol. XVII, 01 -03-2006) 
Col. 33-35 

Accelerated Urban Water Supply 
Programme 

Accelerated Urban Water Supply 
(Deb. 33, Vol. XX. ) 9·0~-2006) 
Co1.391 

Urban Water Supply Programme of 
Maharashtra 
(D,b. 7. Vol. XVII. 24-01-2006) 
Cot.169-7J 

Aceess Deficit Charge 
Access Deficit Charge 

(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 6 1-62 

Access Deficit Charge Regime 
(Deb. 17, Vol. XVIII, 10·03-2006) 
CoI.3IS 

Accident(s) 
Accidents in Industrial Units 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 225-30 

Compensation to Victims of Accidents in 
Coal Mines 
(Deb. 15, Vol. XVIII. 08-03.2006) 
Col. 232-33 

Road Accidents 
(Deb. 26, Vol. XIX •. 10-05-2006) 
Col. 517-22 

Road Accidents in Delhi 
(Deb. 4. Vol. XVII. 21·02-+006) 
Col. 139-40 

Act(s) 
AFSP (Act) 

(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 130 

Agricultural Produc. Cess A_, 1940 and 
Produce C.,S Act. 1966 
(Deb. 13, Vol. XVIlI. 06-03·2006) 
Col. 237 
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Amendment in Foreigner Act 
(Deb. 14. Vol. XV11I. 07-03-2006) 
Col. 116-17 

Amendment in Immoral Traffic 
(Prevention) Act. 1956 
(Deb. 35. Vol. XX. 23-05-2006) 
Col. 143 

Amendment in Indian Telegraph Act 
(Deb. 12. Vol. XVI1I, 03-03-2006) 
Col. 142 

Amendment in Minimum Wages Act. 1948 
(Deb. 13. Vol. XVIII, 06-03-2006) 
Col.212 

Amendment in Panchayati Raj Act 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoI.I04~ 

Amendment in People Representation 
Act. 195 I 
(Deb. 2 I, Vol. XIX, 17-03-2006) 
Col. 102-03 

Amendment to Aircraft Act, 1939 
(Deb. 32. Vol. XX. 11-05-2006) 
Col. lSI-52 

Amendment to Banking Regulation Act 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 294-95 

Amendment to Indian Railway Act 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 198-99 

Amendment to Press and Registration of 
Books Act. 1867 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 251 

Amendment to Trade Unions Act, 1926 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 176 

Amendments in Indian Post Office 
Act, 1898 
(Deb. 31', Vol. XX, 17-05-2006) 
Col. 2-8 

Amendments to Right to Information Act 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 55-56 

Birds/Animals under Wildlife Protection 
Act 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 279-81 

Cases in PCA & FERA 
(Deb. 33. Vol. XX. 19-05-2006) 
Col. 121-23 

Changes in Delhi Development Act 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 369-70 

Changes in Stamp Paper Act, 1899 
(Deb. 7, Vol. XVII. 24-02-2006) 
Col. 177-78 

Changing Provisions of FRBM Act 
(Deb. 5. Vol. XVII. 22-02-2006) 
Col. 114-15 

Control of National Highways Act 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 119-21 

Credit Guarantee Scheme 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 202-03 

Declaration of Onion as Essential 
Commodity 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 233-35 

Defence Deals under Information Act 
(Deb. 11, Vol. XVIII. 02-03-2006) 
Col. 71 

Delhi Rent Control Act, 1958 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 202 

Displaced Act, 1954 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 326 

Environment Protection Act 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 108-09 

FERA&PMLA 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 302-03 
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Free Legal Assistance for Consumer 
Cases 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 209-10 

Illegal Migrants (Determination by 
Tribunals) Act 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 140 

Implementation of Disability Act in 
Railways 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 216-17 

Implementation of National Rural 
Employment Guarantee Act 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 3549 

Implementation of NREGA 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 53-62 

Implementation of Official Language Act 
(Deb. 14. Vol. XVIII, 07-03-2006) 
Col. 363-64 

Implementation ofPWD Act. 1995 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 242 

Implementation ofRTI Act 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 629-30 

Implementation of Special Economic Zone 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 370-73 

Industrial Employment (Standing Orders) 
Act, 1946 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 56-57 

InstitutionsIWork Force under E.P.F. Act 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 289-90 

Land Ceiling Act 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 354-55 

Launch of National Rural Employment 
Guarantee Act (St.) 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 254-58 

Nation-wide Survey on Implementation 
of different Acts 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 205-06 

Need to amend Peoples Representation 
Act of 1950 with a view to confer 
Voting right on Non-Resident Indians 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 21 

Need to relax the provisions of the Forest 
(Conservation) Act, 1980 to enable 
distribution of land to the tribals in 
Lahul Spiti and Chamba districts of 
Himachal Pradesh (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 265-66 

New Seed Act 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 291-92 

Observation of Forest Day in the country 
on the 21 st March, 2006 and strict 
implementation of the Forest 
(Conservation) Act as well as the Wild 
Life Protection Act (Sub.) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 4346 

Prefixing of Un authorised Title 
(Deb. 29, Vol. XIX. 15-05-2006) 
CoI.4I1-12 

President's Address 
(Deb. I, Vol. XVII, 16-02-2006) 
Col. 3-8 

Proposals under Forest Conservation 
Act, 19aO 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 193-96 

Repeal of Essential Commodities 
Act, 1955 
(Deb. a, Vol. XVII, 27-02-2006) 
Col. 220 
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Review of Citizenship Law 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 265 

Reviewing Worting of Right to 
IDformaCion Act 

'(Deb. 3l, Vot. XX, \7-05-2006) 
Col. 161-62 

Revisioll of Consumer ProUlction 
Act, 1986 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 97-98 

Road Map for N REG Act 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 150-51 

Security and Secrecy of Telegraphic 
Message 
(Deb. 17, Vol. XVIII, fO-Q3-2006) 
Col. 305.()6 

Semi Conductor Integrated Circuits 
Layout Design Act . 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 479-80 

Shortcomings in Copyright Act 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 191-92 

Special Court for Fera Cases 

Adal1b Maebbuara Aw .. yoJ .... 
Hous,. Undor Adarsh Machhuat4 AwlS 

Yojana 
(Deb.· S, Vol. XVII, 27-02-2006) 
Col. 99.l01 

AcUvul M,bUI Sub.kdkarapYojeIaa 
Adivasi Mqhila Sashaktikaran Yojana 

(Oel;l. 30, Vol. XIX, 16.05-2006) 
Col. 83 

Adj6umQlellt Modem 
Killings of several persons in Doda and 

Udhampur Districts on 1st and 13th 
May, 2006 (AM) . 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 465-526 

Administrative Reforms 
CadroReview of Central Health Setvices 

(Deb. 5, Vol. XVII, 22-02.2006) 
Col. 137-38 

Increase in Private Postal/Courier 
Services 
(Deb. 2 I. Vol. XIX, 17-03-2006) 
Col.216-17 

Re-structuring of Officers' Cadre 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 181 

(Deb. 17, Vol. XVIII. 10-03-2006) 'I Revamping Administrative System 
CoI.306 (Deb. 26, Vol. XIX, 10-05-2006) 

Status of National Rural Employment 
Guarantee Act, 2005 (St.) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 385-89 

Teachers under Payment of Gratuity 
Act,1972 
(Deb. 34, Vol. XX, 22.05-2006) 
Col. :t4().41 

Violation of Companies Act, 1956 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 154-56 

ViolatiOit of MRTP Act by Soft Drink 
M8IIufacturers 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 364 

Col. 7-8 
Stagnltion in CSEC 

(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 75-76 

Transfer Policy for KVS Teachers 
(Deb. 35, Vol. XX, 23-05-2006} 
Col. 116-77 

Work~ Collditlons of Scientists 
(Deb, 11~ Vol. XVIII. 10-03-2006) 
Col: lSI-52 

Adl1linbtr.tive Reform. Commission 
Report of Administrative Reforms 

Commission 
(Deb. 26, Vol. X lX, 10-05-2006)· 
Col. 234 
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SuUestions of Administrative Reforms 
Commission 
(Deb. 5, Vol. XVlI, 22-02-2006) 
Col. 185 

Adulteration 
Adulteration in Petrol 

(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 147-48 

Adulteration in Petrol and Diesel at Petrol 
Pumps 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 169-71 

Mobile Laboratories to Check 
Adulteration in Petroleum Products 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 2-4 

Advanced Doppler Radar 
Advanced Doppler Radar 

(Deb. 33, Vol. XX, 19-05-2006) 
Col. 93 

AdvertiJement(s) 
Advertisement Expenditure ofSBI 

(Deb. 21, Vot XIX, 17-03-2006) 
Col. 124-25 

Advertisement in Rail~y Coaches 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 127 

Advertisement Industry 
(Deb. 34. Vol. XX. 22-05·2006) 
Col. 171-79 

Ban on Advertisements of Liquor and 
Tobacco Products 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 108-09 

Ban on Misleading Advertisemenu 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 176-77 

Derogatory Depiction oflndian Ooddesa 
(Deb. 26, Vol. XIX, 10-05·2006) 
Col. 343-44 

False Advertisement 
(Deb. I I. Vol. XVIII, 02-03-2006) 
Col. 226-28 

Income of AIR/Doordarshan through 
Advertisements 
(Deb. 29, Vol. XIX. 15-05-2006t 
Col. 87-96 

MIsuse of Advertising Power 
(Deb. 32. Vol. XX. 18-05·2006) 
Col. 278-79 

Religious Channels 
(Deb. 34. Vol. XX. 22-05·2006) 
Col. 437-31 

Revenue Earned from Advertisements on 
Railway Stations 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 155·56 

Advocates 
Situation arising out of strike by 

Advocates of Delhi Bar Association 
(Sub.) 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 322.25 

Aerospace 
Global Tie up Aerospace 

(Deb. 6, Vol. XVII. 23·02-2006) 
Col. 355 

Setting up of Aerospace Technology 
University 
(Deb. 6. Vol. XVII. 23·02-2006) 
Col. 224-25 

Afforestation 
Afforestation 

(Deb. 29. Vol. XIX. 15-05-2006) 
Col. 279·82 

Afforestation in Delhi 
(Deb. 12. Vol. XVIII. 03-03·2006) 
CoI.SS.86 

Afforestation Project 
(Deb. 19. Vol. XVIII. 13·03·2006) 
CoI.IS8-62 

Plantation of Trees 
(Deb. %9. VoL XIX, 15·05·2006) 
Col. 282·83 
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Proposal from Madhya Pradesh to 
Encourage Voluntary Organisation 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 251 

Task Force for Afforestation 
(Deb. 29, Vol. XIX, 15-05-2006) 
Co1.318-19 

Afghanistan 
Alleged Murder of BRO Official in 

Afghanistan 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 93-94 

Indians Targeted Abroad 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 65-66 

Need to ensure safety oflndian Nationals 
working in Afghanistan (MUR 377) 

. (Deb. 31, Vol. XX, 17-05-2006) 
Col. 436-37 

Safety of Indians in Afghanistan 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 60-62 

Africa 
Cooperation in Petroleum Sector with 

African Countries 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Col. 75-76 

Gold Mining Activities by PSUs in African 
Nations 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 337 . 

A&reement(s) 
Agreement between India and France on 

Education Sector 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 133 

Agreement between India and Iran 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 54-55 

Agreement between India and Russia 
(Deb. 21, Vol. XIX, 17-03.2006) 
Col. 245-46 

Agreements Signed with Foreign 
Countries for Railway Projects 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 186 

Agriculture 
Achievement of Second Green Revolution 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 293-95 

Agri Export Zones 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 358-62 

Agricultural Contribution in Export 
(Deb. 13, Vol. XVIII, 06-03·2006) 
Col. 168-69 . 

Agricultural Equipments 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 442-48 

Agricultural Land for Residential and 
Industrial Purposes 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 17-22 

Agricultural Landless Labourers 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 204-07 

Agricultural Marketing Reforms 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 183-84 

Agricultural Production 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 175-76 

Agriculture Business and Agriculture 
Technology Park 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 227-28 

Agriculture Training Centres 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col.218 

Agro Bio Diversity 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 124-25 
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An Expert Body for Agricultural Zones 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 304 

Area of Arable Land 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 343-48 

Assessment of Agricultural Research and 
Extension System . 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 152-53 

Assistance by NABARD for 
Development of Barren Land 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 161-62 

Availability of Credit of Fanners 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 361-62 

Availability of Cultivable Land 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 2 16-17 

Bilateral Agreements 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 404 

Budget (General}- 2006-07- Presentation 
(Deb. 9, Vol. XVII. 28-02-2006) 
Col. 11-12 

Committee on Problems of Farmers 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 151-52 

Constitution of Agricultural Committee in 
States 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 177-78 

Creation of National Fund for Strategic 
Agricultural Research 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 347-48 

Credit to Agriculture Sector 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 20-29 

Credit to Oral Tenants 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 203-04 

Crisis in Farm Sector 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 233-34 

Crop Credit 
(Deb. 7. Vol. XVII. 24-02-2006) 
Col. 224-25 

Crop Loan 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 93-94 

Crops Affected due to Cold Wave 
. (Deb. 3. Vol. XVII. 20-02-2006) 

Central Grant for Agricultural Research Col. 95-96 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 223-24 ' Crops Affected due to Increasing 

Temperature in Winter 
Centrally Sponsored Agricultural 

Schemes 
(Deb. 13, Vol. XVIII, 06-03-2006) 

Col. 90-91 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 207 .. 26 

Clubbing of Sub SchemC$ in Agriculture 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 251-54 

Coconut Plantations 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 62-63 

(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 173-74 

Cultivable Land 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 221-23 

Cultivation along the Border 
(Deb. 14, Vol. XV1II, 07-03-2006) 
Col .. IOl~2 

Cultivation of Land by Farmers on Border 
Areas 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 178-79 
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Declaration of A&rarian Crisis in Punjab 
(Deb. 19. Vol. XIX, 15-05-2006) 
Col. 148 

Dtdkling ofCuUivab~ Land 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 265-66 

Delay in implementation of Agricultural 
Schemes 
(Deb. 3, Vo\. XVII, 20-02-2006) 
Col. 1'25 

Development of Arable Land 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 133-34 

I 
Development of Bio-technology in I 

Agriculture 
(Deb. 34, Vol. XX, 22-05-2006) 
Col.2~3-S4 

Development of Un utilised Land 
(Deb. 8, Vot XVII. '27-02-2006) 
Col. 154-61 

Disease Affected Arecanut Trees 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 162-64 

Dry Farming in Punjab 
(Deb. 3, Vol. XVIJ, 20~02-2006) 
Col. 179-80 

Employment in Agriculture Sector 
(Deb.. 29, Vol. XIX, 15-05-2006) 
Col. 148-49 

Export of Agriculture Produce in World 
Market 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 143-44 

Facilities for Seed Production 
(Deb. 19, Vol. XVIIl, 13-03-2006) 
Col. 45 

Fall in Agricultural Prices 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col.\ 12-13 

Farm Subsidies 
(Deb. 34, Vol. XX. 22-05·2006) 
Col. 43940 

Farmers Commission Report on Crisis in 
Agriculture 
(Deb. 34, Vol. XX, 22-05·2006) 
COl. 397-98 

fOr on Cash Crops 
(Deb. 30, Vot. XiX, 16-05-2006) 
CoLlS2·S3 

F ertiHfy of Drought hit Areas 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 32-33 

Foreign Assistance for Agrieuhure Sector 
(Deb. 29, Vol. XIX, IS·05-2006) 
Col. 399 

Foreign Direct Investment in Agri-
Business 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 196-97 

Generation of Agricultural Surplus 
(Deb. 3. Vol. XV(J, 20-02-2006) 
Co1.215-16 

Grazing Land 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 236-37 

Green Revolution 
(Deb. 19. Vol. XVIII, 13-03-2006) 
Col. 171 

Growth in Net Sown Area 
(Deb. 8, Vo\. XVII, 27-02-2006) 
Col. 223-24 

Growth of Agriculture Credit 
(Deb. 28. Vol. XIX, 12-05-2006) 
Col. 275-80 . 

Growth Rate in Agriculture 
(Deb. 3, Vol. XVH, 20-02-2006) 
Col. 77-79 

High Cargo Rates for Agricultural 
Products 
(Deb. 16, VOl. XVIII, 09·03-2006) 
CoJ.IS7·S8 

Imbal~ in Avai lability and Demand of 
Crops 
(Deb. 19, Vol. XVIII, 13·03-2006) 
Col. 18)·96 
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Impact ofWTO on Agriculture:: 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 128-29 

Implemen\ation ofNAIS 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 107-09 

I mportlExport of Agricultural Products 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 129-30 

Imported Seeds to Farmers 
(Deb. 19. Vol. XVIII, 13-03-2006) 
Col. 14142 

Incentives for Development and 
Expansion in Agriculture Sector 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 287 

Increa~e in Agricultural Production 
(Deb. 13. Vol. XVIII, 06-03-2006) 
Col. 255-57 

Increase in Rates of Power 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 193 

Indo-China Agreement in Agriculture 
(Deb. 29, Vol. XIX, 15-05-2006) 
Co1.315-17 

Indo-Israel Agreement in Agriculture 
Research 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 423 

Indo-Philippines Agreement on 
Agriculture 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 250-58 

I ndo-Sri Lanka Agreement on Agricultural 
Research 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 231-32 

Indo-US Agreement 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 404-05 

Insects and Pests in Agricultural Produce 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 214-15 

Irradiation Technology for Food 
Preservation 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 37-41 

Land Affected due to Salinity, Alkalinity 
and Rainfed 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 121-22 

Latest Techniques for Fanning 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 262-63 

Legislation for Marketing 
(Deb. 13. Vol. XVIII, 06-03-2006) 
Col. 245-48 

Liberalized Import of Agriculture 
Products 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 344-45 

Loss due to Pests, Weeds and Diseases 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 201-02 

Loss of Cultivable Land in Assam 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 260-61 

Loss to Coffee Crops 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 287-88 

Management of Agriculture in Kamataka 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 171-72 

Meeting of India-US Knowledge 
Initiative on Agriculture 
(Deb. 13. Vol. XVIII, 06-03-2006) 
Col. 314-15 

Modern Mechanical Corporate 
Fanning 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 159 

Modem Technology of Agriculture 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 228-32 

National Institutes on Mushroom 
Research and Training .. 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 128-29 
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NIIionaI Seed Grid 
(Deb. I, Vol. XVII, 27-02-2006) 
Q)l.24S 

Need to bring forth a comprehensive 
leaislation for the welfare of 
Agricuttural Workers (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoL 491-9'2 

Need to charge reduced rate of interest 
on the loans availed by the farmers 
from cooperative banks in Amreli 
Parliamentary Constituency, Gujarat 
(MUR377) 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 331 

Need to clear the project for development 
of ravine area into a cultivable land in 
Etawah Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 442-43 

Need to declare Minimum Support Price 
of onions and potatoes and bring 
these crops under National Crops 
Insurance Scheme for the benefit of 
the fanners in Maharashtra (MUR 377) 
(Deb. 23, Vol. XIX. 20-03-2006) 
Col. 25 

Need to declare Minimum Support Price 
of paddy at Rs. 1000 per quintal for 
the benefit of farmers in Gondia 
district, Vidarbha, Maharashtra 
(MUR377) 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 339 

Need to extend financial assistance to the 
Government of Rajasthan for providing 
relief to the farmers whose crops have 
been damaged due to rains (MUR 377) 
(Deb. 23. Vol. XIX, 20-03-2006) 
Col. 20 

Need to make suitable amendment in the 
Crop Insurance Scheme by considering 
Village as a unit for providing 
compensation to the farmers in the 
country (MUR 377) 
(Deb. 19. Vol. XVIII, 13-03-2006) 
Col. 292 

Need to open an Agricultural Research 
Centre for augmenting the productivity 
as well as the quality of spice seeds in 
Mehsana Parliamentary Constituency. 
GujlU1ll (MUR 377) 
(Deb. 23, Vol. XIX. 20-03-2006) 
Col. 15-16 

Need to provide a special relief package 
to the farmers whose crops have been 
damaged due to hailstorm and rains in 
Hamirpur and Mahoba regions in Uttar 
Pradesh (MUR 377) 
(Deb. 25. Vol. XIX. 22-03-2006) 
Col.1o-l1 

Need to provide Central Grant to the 
pomegranate growers whose crops 
have been affected due to drought 
in district Solapur. Maharashtra 
(MUR377) 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 405 

Need to provide compensation to the 
farmers whose crops have been 
damaged due to hailstorm in Sagar 
Parliamentary Constituency. Madhya 
Pradesh (MUR 377) 
(Deb. 2S. Vol. XIX. 22-03-2006) 
Co/.6 

Need to review implementation of 
National Crops Insurance Scheme in 
Amreli Parliamentary Constituency. 
Gujarat(MUR377) 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 497 

Need to take steps for providing relief to 
the paddy growers whose crop's have 
been affected due to natural calamities 
in Maharashtra (M U R 377) 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 384-8S 

New Technologies in Fann Income and 
Productivity 
(Deb. 8. Vol. XVII. 27-02-2006) 
Col. 193-94 
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On Line Future Trading for Agricultural 
Commodities 
(Deb. 29, \ill. XIX, I 5-05-20(6) Col. 449 

Onion and Potato Producing States 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 23843 

Opening of New Veterinary Colleges 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 149-54 

Opening of Regional Office of AIC 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 123 

Organic Farming 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 184-85 

Outlay for Agricultural Research 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 14042 

Payment under NAIS 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 233 

Periodic Research in Agriculture 
(Deb. 13. Vol. XVIII, 06-03-2006) 
Col. 87-89 

Plan Outlays 
(Deb. 19. Vol. XVIII, 13-03-2006) 
Col. 229 

Popularisation of Tissue Culture and 
Bio-Iechnology based Agriculture 
(Deb. 8. Vol. XVII, 27-02-2006) 
Col. 106-08 

Potato Crops Damaged in Punjab 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 203-04 I 

Primary Agricultural Cooperative I 
Societies 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 249-51 

Private Participation in Agriculture 
Marketing 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 294-95 

Private-Public Partnership in Agriculture 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 44547 

Processing and Marketing of Coconut 
Water 
(Deb. 29, Vol. XIX, 15-0'5-2006) 
Col. 354-55 

Procurement of Minor Crops 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 97-100 

Production by Remote Sensing 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 380-82 

Production of Honey 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 97 

Programme at Agricultural Economy 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 104-05 

Programme for Development of 
Agriculture in North Eastern Region 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 165-66 

Promotion of Agro-Tourism 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 175-76 

Reforms in Agriculture 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 239 

Regional Disparities in Agricultural 
Productivity 
(Deb. 13. Vol. XVIII, 06-03-2006) 
Col. 182-84 

Research Activities in Agriculture 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 207-08 

Research and Dtvclopment for 
Agriculture 
(Deb. 3, Vol. XVII. 20-02-2006) 
CoI.17!-73 

Research Programme for New Plant 
Varieties 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 280-81 
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Research Project in Transgenic Crops 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 288-91 

Review ofNAIS 
(Deb. 3., Vol. XVII, 20-02-2006) 
Col. 222-23 

Road Map and Strategy Plan for Public-
Private PartnershIP' 
(Deb. 13, Vol;- XVIII, 06-03-2006) 
CoI.309-JO 

Rural Godowns 
(Deb. 29, Vol. XIX, 15~05-2006) 
Col. 284-91 

Scheme for Crop Agricultural Production 
(Deb: 13, Vol. XVIII, 06-03-2006) 
Col. 200 

Second Green Revolution 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoI.3J1-12 

Self Help Groups Schemes in Agriculture 
(D.b. ~9, Vol. XIX, 15-05-2006) 
Col. 213-14 

Setting up of Aari-Clinic, Agri-Business 
and Agri-Technology Centres 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 103.()9 

Setting up of Agriculture Technology 
Management Agencies 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 416-20 

Setting up ofKisan Vikas Parishad 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 134-35 

Setting up orNationai Institute of Organic 
Farming in Kerala 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 74-75 

Setting up of Power Authorities for 
Aaricultural Growth 
(Deb. 34, Vol. XX, 22-05-2~06) 
Col. 424-2S 

Setting up of Production Centre of Sa fa I 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 259 

Shortage of Hybrid and Coconut Saplings 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 262-63 

Simplification of Agricultural Land 
Purchase 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 68 

Small Farms Agri-Business Consortium 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 202-03 

Special Agriculture Production Scheme 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 25S-59 

Specific Area Crop Varieties 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 202 

Spread ofPartheniurnlCongress Grass 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 204-06 

. Target for Credit to Agriculture Sector 
(Deq. 7, Vol. XVII, 24-02-2006) 
CoI.'tS-80 

Technical Know-how in Agriculture 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 379-80 

Uncertainty in Agri-Production 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 102-103 

Uncultivable Land 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 69-72 

Viability of Agriculture 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 233-34 

Wages for Agricultural Labourers 
(Deb. S, Vol. XVII, 27-02-2006) 
Co1.5~2 

World Bank Fund in Assam 
(Deb. 19, Vol. XVIII, 13-05-2006) 
Col. 73 
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Agro and Rurallndllstries 
Contribution of Agro Products based 

Industries 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 130-32 

Development of Agro Processing 
Industries /' 
(Deb. 19, Vol. XVIII, 13-03-1006) 
Col. 28-32 , 

Equity Fund for New Agro an~ Food 
Processing Industries 
(Deb. 19, Vol. XVIII, 13-03 .. 2006) 
Col. 122-23 

Export of Agro Products 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 159-62· 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 52-56 

Financial Assistance for setting up of 
Agro and Rural Industries 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 89-90 

Incentive schemes for Agro and Rural 
Industries 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 143-50 

List of Sensitive Items for WTO 

Proc!uction by Agro and Rural Industry 
Units 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 18-28 

P~ojectslSc:hemes Sanctioned 
(rilb. 14, Vol. XVIII, 07-03-2006) 
Col. 308 

Promotion of Agro and Rural Industries 
(Deb. 14. Vol. XVIII, 07-03-2006) 
Col. 322-24 

Rural Credit to Industries 
(Deb. 30, Vol. XIX, 16-05-2006) 
Co 1.3 18-20 

Setting up of Agro and Rural Industries 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 406-09 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 210-11 
(Deb. 35. Vol. XX, 23-042006) 

Col. 158-619 
Agro Climatic Zones 
Agro Climatic Zones 

(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 220-23 

Aero Forestry 
Incentive for Agro-Forestry 

(Deb. 34, Vol. XX, 22-05-2006) 
Col. 238 (Deb. 14. Vol. XVIII. 07-03-2006) 

Col. 351-53 
'. .,.... '.. Agro-bio divenity 

MoU between IridiaaM Mekico . """" Conservation of Agro-bio divcnity 
(Deb. 30, Vol. XIX. 16-05-2006) (O~b. 34. Vol. XX, 22-05-2006) 
Col. 262 Col. 428 

New Agro and Rural Industries Policy National Agricultural Bio Security System 
(Deb. 20, Vol. XVIII, 14-03-2006) (Deb. 34. Vol. XX, 22-05~2006) 
Col. 265-66 CoI.44749· 

NewScheme for Agro and Rurilllndustry Agro-Rural Park 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 71 

Potential of Agro Industries 
(Deb. 20, Vol. XVHI, ) 4-03-20(6) 
Co1.231-32 . 

Need to set up an Agro-Rural Park at 
Jasdan in Rajkot District. Gujarat 
(MUR377) . . 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 488 
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Aids aad Grants 
Grantto NGOs 

(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 18S-86 

Grant-in-aid for Propagation of Hindi 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 22S-26 

Grant-in-aid to NGO's 
(Deb. 20, Vol. XVIlI, 14-03-2006) 
Col. 332-34 

Grant-in-aid to States 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 123 

Grants to NGOs 
(Deb. 27, Vol. XIX, 11-0S-2006) 
(01.242 

Grants to NGOs by CAPART for Housing 
Schemes 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 226-34 

Grants to Prasar Bharati 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 191 

Grants to SHS 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 137-38 

Need to enhance the proportion of grants 
being given to Rajasthan as central 
usistance (MUR 377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 282 

Need to provide special grants to the 
institutions engaged in promotion of 
Gandhian Philosophy in Gujarat 
(MUR377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 269 

Special Package to WB 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 349 

Air Acelde.ts 

Aircraft Accidents> 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 14-16 
(Deb. 27, Vol. XIX. II-OS-2006) 
Co1.101~2 , .-, 

Disaster Assistance Plan for Aircraft 
Accident Victims . 
(Deb. 32, Vol. XX, 18;05-2006) 
Col. 274-7S 

Air Borne Warning aad Control System 
Induction of AWACS 

(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 32-33 

AirFares 
Need to reduce the exorbitant charges for 

to and fro flight between Kerala and 
Gulf Countries (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 350 

Air Force 
Accidents of Trainer Aircraft 

(Deb. 16, Vol. XVIII. 09-03-2006) 
Col. 250-52 

Deputation of Air Force Pilots 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 132 

Induction of AWACS 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 32-33 

International Cooperation to Improve 
Safety Performance 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 293-94 

Need to provide compensltion to the 
fanners whose land has been acquired 

. for Air Force Project in Hanumangarh 
District, Rajuthan (MUR 377) 
(Deb. 32, Vol. XX, 11-05-2006) 
CoI.3JO.31 

Accidentl of Trainer Aircraft Performance ofDhruv Helicopters 
(Deb. 16, Vol. XVIII, 09-03-2006) (Deb. 6, VoL XVII, 23-02-2006) 
CoI.~52 CoL24~ 
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Premature Retirement by Pilots 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 187-88 

Recruitment of Women Pilots in Airforce 
(Deb. 32, Vol. XX, J 8-05-2006) Col. 74 

Relaxation of Norms in use of Land 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 47 

Repairing of Helicopter 
(Deb .. 32. Vol. XX, 18-05-2006) 
Col. 108-09 

Setting up of Airforce Station at Madurai 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 182 

Air India 
AI EJ.(press 

(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 224-25 

Air India Service to Scotland 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 222 

Committee on Functioning of AI/IA 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 80 

Disaster Assistance Plan for Aircraft 
Accident Victims 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 274-75 

Emergency Landing of Air India Flight at 
Los Angeles 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 96 

Flying Experience for Air India Pilots 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 273-74 

Issue of Complementary Passes by IAI 
AI 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 301-02 

Leasing of Aircraft by Air India 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 169-70 

Merger of Air India and Indill1 Airiinel 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 189-90 

Merger of lA/AI 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 188 

Profit/Loss Position of Al and IA 
(Deb. 27, Vol. XIX, 11-0'-2006) 
Col. 237-38 

Purchase of Aircraft 
(Deb. II, Vol. XVIII, 02-03-2(06) 
CoI.IS-16 

Recovering of Training Cost from Pilots 
inAI 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 229-30 

Referendum of Air India Employees Union 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 186 

Revamping of Boards of Directora in IA 
and AI 
(Deb. 27, Vol. XIX, II-OS-2006) 
COl.27S 

Secret Ballot for Ground Categories of 
Employees of Air India 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.16S~ 

Standard and Nonns in AI 
(Deb. 32, Vol. XX, 18-05-2006) 
Co1.IS7-S8 

Vacancies of Functional Direc:tors in Air 
India 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.I3S 

Wage Revision 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 253-S4 

Air Pa.IeDlen 
Increase in Air Passengers 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 79-80 
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Air Quality Monitorial Stations 
Air Quality Monitoring Stations 

(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 169 

Air Services 
Air Connectivity with Small Cities 

(Deb. 6, Vol. XVII, 23-02-2006) 
Co1.l19-20 

Air Link to Different Places in Orissa 
(Deb. 27, Vol. XIX, 1I-0S-2006) 
Col. 127 

Air Service between Mumbai and Nasik 
(Deb. 32, Vol. XX, \8-05-2006) 
Col. 123 

Air Service from Jodhpur Airport 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 195 

Air Service from Nasik 
(Deb. 6, Vol. XVII, 23-02-2006) 
C01.2S8-59 

Air Services from Closed Airports 

Delay of Delhi-Hyderabad Flights 
(Deb. 32, Vol. XX, 18-0S-2006) 
Co1.162~3 

Delay of Flight to/from Delhi and 
Aur,ngabad 
(Deb. II, Vol. XVIII, 02-03·2006) 
CoI.IS4-55 

Demand of Conveyer Belts and Trolleys 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 233-34 

. Direct Flight between Dhaka and 
Guwahati 
(Deb. 27, Vol. XIX, Il-OS-2006) 
Col. '12-43 

Expansion of Air Services 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 24S-46 

Flight Frequency in North East India 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 179 

(Deb. 27, Vol. XIX, II-OS-2006) Flight from Guwahati to Delhi 
Ca1.32-33 (Deb. 32, Vol. XX, \8-05-2006) 

Air Services from Gwalior Col. 275-76 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Col. 51 . 

Air Services in West Bengal 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 222 

Air Traffic 
(Deb. 16, Vol. 'XVIII, 09-03-2006) 
Col. 213-14 

Bilateral Agreements with Foreign 
Countries 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 149 

Cancellation of Flights 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 125-26 

Cancellation of Flights in NE Region 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 162 

Cess on Air Travel 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 95-96 

Flights from Hyderabad 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 31 

Flights from Hyderabad for Haj Pilgrims 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.204~S 

Flights from Trivandrum 
(Deb. 16, Vol. XVlIl, 09-03-2006) 
Col. 130 

Frequency of Flights to Bhubaneswar 
(Deb. 1\, Vol. XVIfI, 02-03-2006) 
Col. 136-37 

Increase in Frequency of Delhi-Srinagar 
Flight 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 125-26 

International Air Service from Indore 
Airport 
(Deb. II, Vol. XVIII; 02-03-2006) 
Col. 213 
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International FIiJhta at Banplore Airport Uplfldation of ATC System 
(Deb. 32, Vol. XX, 11-05-2006) (Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 268 Col. 219-20 

International Flights from Madurai 
Airport . 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 91-92 

Need to connect Delhi and Bhubaneswar 
by new flights connecting Bodh Gaya 
and Varanasi (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 343 

Need to operate international flights from 
Madurai, Tamil Nadu to Singapore, 

. Kuala Lumpur and Gulf countries 
(MUR377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoL 382-83 

Non-Economical Air Routes 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 166 

Open Skies Agreement 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 48-49 

Pasenger and Corgo Traffic 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 158-60 

Permission to LCAs to Operate Flights 

Airc:nftl 
Acquisition of Aircraft on Lease Basis 

. (Deb. 11, Vol. XVIII, 02-03-2006) 
CoL 144-i5 

Aircraft Acquisition Committee 
(Deb. 27, Vol. XIX, 11-05-2(06) 
Col. 262-63 

Aircraft Import License 
(Deb. 15, Vol. XX; 23-05-2006) 
Col. 92 

Aircraft Safety Rules 
(Deb. 32, Vol. XX, 18-05-2006) 
CoL 268-69 

AmendmenttoAircraftAct, 1939 
(Deb. 32, Vol. XX, 18-05-2006) 
CoL 151-52 

Incidents of Tyre Bursting on Runways 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 213-14 

Irregularities in Purchase ofExecuti\le Jet 
planes 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.294-9S 

(Deb. II, Vol. XVIII, 02-03-2006) Landing of Aircraft at BegumpetAirport 
CoI.l97 (Deb. 27, Vol. XIX, 11-05-2006) 

Permission to Private Airlines for Co1.145-46 
International Routes 
(Deb. 6, Vol. XVII, 23-02-2006) 
Co1.2~7 

Reduction of Air Freight Cost for Flowers 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 189 

Restoration of Flight between Delhi and 
Goa 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 231-32 

Air Trame Coatrol 
Shortage of Technical Staff 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 214-15 

Leasing of Aircraft by Air India 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 169-70 

Maintenance of Aircraft 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 143 

Manufacturing of Aircraft 
:(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 220-21 . 

Manufacturing of Sukhoi-30 MKI 
Fighters 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 286 
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Procurement of Second Hand Harriers I Amendment to Aircraft Act, 1939 
(Deb. 16, Vol. XVIII, 09-03-2006)' (Deb. 32, Vol. XX. 18-05-2006) 
Col. 246 Col. 151-52 

Purchase of Aeroplanes by Foreign 
Companies 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 111-18 

Purchase of Aircraft 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 15-16 

Selling oflslander Aircraft 
(Deb. 16, Vol. XVIIl, 09-03-2006) 
Col. 198 

Statement Correcting reply to Starred 
Question No. 170 dated 02.03.2006 Re: 
Purchase of Aircraft; and (ii) Giving 
Reasons for Delay in Correcting the 
Reply (St.) 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 401-02 

Study on Nocturnal Bird Hits 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 69 

Supply of Aircraft to Myanmar 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 112 

Technical Snals in Aircraft 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 123-24 

Upgradation of Jaguar Aircraft 
(Deb. 11. Vol. XVIII. 02-03-2006) 
Col. 178-79 

Use ofBSF Aircraft by Ministen 
(Deb. 35. Vol. XX. 23-05-2006) 
Col. 275 

AirUaes 
Aircraft Acquisition Committee 

(Ddt. 27. Vol. XIX. 11-05-2006) 
Col. 262-63 

Aircraft Safety Rules 
(Deb. 32, Vol. XX. 1.-05-2006) 
Col. 268-69 

Charging of Fee from Private Airlines 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 222-23 

Charging of High Air Fare by Airlines 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Col. 229-30 

Competition between Public and Private 
Airlines 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 42-43 

Competition with International Airlines 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 209-10 

FDI in Domestic Airlines 
(Deb. 6. Vol. XVII, 23-02-2006) 
Col. 296-97 

High Cargo Rates for Agricultural 
Products 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 151-58 

Implementation of Ground Handling Rules 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 79-81 

Incurring of Wasteful/Unproductive 
Expenditure by Airlines 
(Deb. 32. Vol. XX. 11-05-2006) 
Col. 259 

Loss of Fuel 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 91 

Medical Facilities for Ailing Passengers 
(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 136-37 

Operation of Private Airlines from 
Blwbaneswar 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 271 

Operation of Private Airlines on Indo-US 
route 
(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 134-35 
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Outstanding Dues Against Private 
Airlines 

Airport at Allahabad 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 182 

Airport at Greater Noida 
Permission to Foreign Airlines (Deb. 32. Vol. XX. 18-05-2006). (Deb. 6. Vol. XVII. 23-02-2006) 

(Deb. 32. Vol. XX. 18-05-2006) 
Col. 49-50 

Col. 291 ' Col. 307 
. . I Airport in Jharkhand 

Permlsslo.n to Private Airlines for I (Deb. 6. Vol. XVII. 23-02-2006) 
International Routes C I 189 
(Deb. 6. Vol.. XVII. 23-02-2006) o. 
Col. 206.07 Airports in Kerala 

Permission to set up an Airline 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 185-86 

Private Airlines to Pakistan 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 293 

Public Equity for Public Airlines 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 125 

Taking Over Air Sahara by Jet Airways 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 122 

Airport 
Additional Facilities at Hyderabad Airport 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 114 

Ahmedabad Airport 
(Deb. 11, Vol. XVII I, 02-03-2006) 
Col. 126-27 

Air Service from Jodhpur Airport 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 195 

Air Services from Closed Airports 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 32-33 

Air Services from Gwalior 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 51 

Aircraft and Pusenser Traffk: It Airporta 
(Deb. 27. Vol.· XIX, 11..05·2006) 
Col. 110-11 

(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 202 

Arrangements at Airports during Fog 
Time 
(Deb. 11, Vol. XVIII. 02-03-2006) 
Col. 77 

Aurangabad Airport 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 331 

Aviation Obstruction Warning Lights at 
Airports 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 137 

Bajpe Airport 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 236 

Beautification of Airports 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 156-57 

Bealimpet Airport 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 133 

Biju PatnaikAirport 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. liS 

BoIcIro Airport 
(Deb. 32, Vol. XX. 1 •• 05-2006) 
CoI.I07~ 

Bus PlCilitila for ferryn., PlSICIlIel'l 
~~. J6. Vol. XVIII.--09003·2006) 
UN. 102-44 
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cargo Clearance at Airports 
(Deb. 27, Vol~ XIX, 11-05-2006) 
Col. 149-50 

Cargo Service from Indore Airport 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 188-89 

~.,ification for Airports 
'(~eb. II, Vol. XVIII, 02-03-2006) 
Col. 221-22 

Cess on Air Travel 
(Deb. 27, Vol. XIX, II-OS-2006) 
CoI.9S-96 

Committee on Airports Infrastructure 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 321-23 

Construction of Additional Runways 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 76-n 

Construction of New Airport at Mathura 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 295-96 

Construction of New Airports 
(Deb. 27, Vol. XIX, II-OS-2006) 
Col. 147-48 

Custom Duty at Hyderabad Airport 
Project 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 211 

Demand of Conveyer Belts and Trolleys 
(Deb. 16, \'oL XVIII, 09-03-2006) 
Col. 233-34 

Devanahalli Airport 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 188-19 

Development of Jabalpur Airport 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col.184-IS 

Establishment of Airport • K.~ 
(Deb. 32, Vok~X, 1.I-0S-2006) 
CoL 169-70 

Escablishmont ofMRO Fleilitiea 
(Deb. 6, VoJ. XVII, 23-02-2006) 
CoL233 ' 

Exemption for Pre-Embarkation Security 
Check 
(Deb. 3S, Vol. XX, 23-0S-2006) 
CoI.IS7-S8 

Expansion ofBanplore Airport 
(Deb. 27, Vol. XIX, 11-0S-2006) 
CoLI~1 

Expansion ofHubli and BelpumAirpor1s 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 203 

Expansion of Runways at Kullu Airports 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 46-47 

Facilities at Airports in Uttar Pradesh 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 97 

Fire Incidents at Airports 
(Deb. 32, Vol. XX, i '-05-2006) 
Col. 22,..29 

Flights from Trivandrum 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 136 

Godian and Baramati Airports, 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoL 195-96 

GoM on Modernisatio.n of Delhi and 
Mumbai Airports 
(Deb. 32, Vol. XX, 18-05-2006) 

Development of Airports in Himachal Col. 238 
Pradesh G ah' A' 

I uw atl lrport 
(Deb. 27, Vol. XIX, 11-05-2006) (Deb. 6, Vol. XVII, 23-02-2006) 
Col. 65-66 i Col. 233-34 

• I 
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Installal.ion of CAT-III-B System at 
Airports 
(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 24-26 

International Air Service from Indore 
Airport I 
(Deb. II. Vol. XVIII. 02-03-2006) 
CoL213 

International Airport in Punjab 
(Deb. 27. Vol. XIX. II-OS-2006) 
Col. lOB 

International Flights at Bangalore Airport 
(Deb. 32. Vol. XX, IB-a-s-2006) 
COl.26S 

International Flights from Madurai 
Airport 
(Deb. 32. Vol. XX, IS-OS-2006) 
Col. 91-92 

Issue of Airport Entry Passes 
(Deb. 27. Vol. XIX, II-OS-2006) 
COl.12S 

Jamnagar Airport 
(Deb. 32. Vol. XX, IS-OS-2006) 
Col. 221 

Kannur Kerala 
(Deb. 32. Vol. XX. IS-OS-2006) 
Col. 123-24 

Karipur Airport 
(Deb. 32. Vol. XX. IB-OS-2006) 
Col. 209 

Kota Airport 
(Deb. 32. Vol. XX. IS-OS-2006) 
Col. 101 

Lanlfing of Aircraft at Begum pet Airport 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 14S-46 

Loss of Fuel 
(Deb. 27. Vol. XIX. 1l-OS-2006) 
Col. 91 

Modernisation of Airports 
(Deb. 6. Vol. XVII, 23-02-2006) 
CoI.296-9B 

Modernisation of Airports in N.E.Region 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 90 

Modernisation of Delhi and Mumbai 
Airports 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 31-32 

Modernisation of Delhi and Mumbai 
Airports 
(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 19-21 

Modernisation of Hyderab$1 Airport 
(Deb. 32. Vol. XX. IS-OS-2006) 
Col. 222-23 

Modernisation of Kolkata and Chennai 
Airports 
(Deb. 27. Vol. XIX. II-OS-2006) 
CoI.17S-79 

Modernisation of Non-Metro Airports 
(Deb. 27. Vol. XIX, II-OS-2006) 
Col. 182-83 

Nagpur Airport 
(Deb. 16, Vol. XVIII. 09-03-2006) 
C01.16S~ 

Need for taking over of Kolhapur Airport 
by Airport Authority of India 
(MUR377) 
(Deb. 35. Vol. XX. 23-05-2006) 
CoI.401 

Need to clear the proposal for setting up 
a new International Terminal at 

. Trivandrum, Kerala by the Public 
Investment Board (M U R 377) 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 28S-86 

Need to construct an airport in Neemuth. 
Madhya Pradesh (MUR 377) 
(Deb. 25. Vol. XIX. 22-03-2006) 
Col. 6-7 

Need to install Instrument Landing 
System at Lengpui Airport in M izoram 
(MUR377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 298 
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New Runway at Mangalorc Airport 
(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 120-21 

NOC for E"pansion of New Terminal 
Building at Dabolin Airport 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 292-93 

Protest against Privatisation of Airports 
(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 121-22 

Security Check-up Technology at 
Airports 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col.31-32 

Setting up of Airports 
(Dcb. 16, Vol. XVIII, 09-03-2006) 
Col. 41-42 

Setting up of New Airports 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 239-41 

Pune Airport • Specification for Runways 
(Deb. II. Vol. XVIII. 02-03-2006) i (Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 89 Col. 179 

Radar Facility at Cochin Airport Supply of ATF Fuel 
(Deb. 6, Vol. XVII. 23-02-2006) (Dcb. II. Vol. XVIII, 02-03-2006) 
Col. 274 Col. 175 

Refueling Facility at Trivandrum Airport 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 120-21 

Renovation of Airstrips 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 265-66 

Review of Low Aviation Capacity 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 184 

Runway of Madurai Airport 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 173 

Runways at Devangana and Chitrakut 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 121-22 

Safety Standards at Airports 
(Deb. 11. Vol. XVIII, 02-03-2006) 
Col. 148-49 

Sale ofLand ofKotaAirport 
(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 195-96 

Second Airport in Metro Cities 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 39 

Security at Airports 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 181-82 

Surat and Rajkot Airports 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 115-16 

Theft of Cargo from IGI Airport 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 45 

Upgradation of Airports 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Col. 39-40 

Upgradation of Mangalore Airport 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 287 

Upgradation/Modernisation of Airports 
in States 
(Deb. 11. Vol. XVIII, 02-03-2006) 
Col. 72-73 

Valuation of Assets of AAI 
(Deb,. 32. Vol. XX. 18-05-2006) 
Col. 226-27 

Visakhapatnam Airport 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 307-08 

Airport Authority of India 
Development of Jabalpur Airport 

(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 184-85 
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Expansion of Runways at Kullu Airports : 
(Deb. II. Vol. XVIII. 02-03-2006) i 
Col. 4647 I 

Outstanding Dues Against Private 
Airlines 
(Deb. 32. Vol. XX. 18-05-2006) . 
Col. 49-50 

Revival of AAJ 
(Deb. 32. Vol. XX. 18-05-2006) I 
Col. 121 

Runways at Devangana and Chitrakut 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 121-22 

Study on Nocturnal Bird Hits 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 69 

Valuation of Assets of AAJ 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 226-27 

Airport Economic Repa.tory Authority 
Airport Economic Regulatory Authority 

(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 13-14 

Aluishwani 
AIR and Doordarshan Reporters : 

(Deb. 29. Vol. XIX. 15-05-2006) I 
Col. 3S I-52 I 

AIRon DTH 
(Deb. 6. Vol. XVII, 23-02-2006) 
Col. 219-20 

AIR Station at Macherela in Andhra 
Pradesh 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 86-87 

Broadcasting of News in Different 
Languages 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 379-82 

Establishment of LPT/HPTIVLPT in 
States 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 388-93 

Extension of All India Radio and 
Doordarshan Services to Border Areas 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 14647 

Income of AIR/Doordarshan Through 
Advertisements 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 87-96 

Increase in Capacity of DO and AIR in 
Hilly Areas 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 176-77 

Need for early settlement of the demandS 
of Akashvani and Doordarshan 
Administrative Staff(MUR 377) 
(Deb. 35. Vol. XX. 23-05-2006) 
Col. 398 

Need to appoint programme staff at AIR 
station, Himmatnagar. Gujarat so as to 
make it operational (MUR 377) 
(Deb: 8, Vol. XVII, 27-02-2006) 
Col. 325 

Programmes on Nationalism 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 81 

Regional Language Programmes 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 102-03 

Regional News Channels 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 68-69 

Setting up and Upgradation of TV/Radio 
Stations in Gujarat 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 113-14 

Shortage of Staff 
(Deb. 34, Vol. XX, 22-05-2006) 
Colm 

Ooordarshanl AIR Kendras for Telecasting/Broadcasting on Non-
Uttaranchal 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 10:;-04 I 

Sponsorship Programmes 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 130-32 
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Upgradation of Jodhpur Radio Station 
(Deb. 29. Vol. XIX. 15-0S-2006) 
Co\. 329 

AklHlr the Great 
Commemoration of 400th Death 

Anniversary of Akbar the Great 
(Deb. 6. Vol. XVII. 23-02-2006) 
Co\. 190 

Amount Allocated for AIIMS Type 
Institutions 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 283 

Criteria Laid down for Free Treatment in 
AIIMS 
(Deb. 15. Vol. XVIII. OS-03-2006) 
Co\'2S4-55 

Alagh Committee Increase in User Charges by AIIMS 
Recommendations ofAlagh Committee I (Deb. 10. Vol. XVII. 01-03-2006) 

(Deb. 29. Vol. XIX. 15-05-2006) I Co\'214-15 
Co\. 387-S8 

Recommendations of A lagh Committee 
(Deb. 15. Vol. XVIII. OS-03-2006) 
Co\. 101 

Alcohol 
Need to impose ban on use offoodgrains 

in preparation ofalcohol (MUR 377) 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Co\'2SS-S9 

All India Council for Technical 
Education 

Environment as Compulsory Subject in 
Education Syllabi 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 34 

Fee Strtlcture for Private Educational 
Institutions 
(Deb. 3S. Vol. XX. 23-0S-2006) 
Col.203~ 

Inspection of Technical Institutions by 
AICTE 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 205-06 

Setting up of AICTE Regional Offices 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 200-01 

Setting up of Service Commission 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 183-84 

All India Institute or Medieal Sclenees 
AIIMS Like Institutions 

(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 269 

Levy orUser Charges 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 146-47 

Need to expedite setting up of Regional 
All India Institute of Medical Sciences 
at Bhopal. Madhya Pradesh (MUR 377) 
(Deb. 6. Vol. XVII. 23-=02-2006) 
Col. 346-47 

Need to set up a regional All India 
Institute of Medical Science at 
Trivandrum, Kerala(MUR 377) 
(Deb. 5. Vol. XVII. 22-02-2006) 
Col. 340-4 I 

Paediatric Surgery Cases in AIIMS 
(Deb. 15. Vol. XVIII. OS-03-2006) 
Col. 228 

Review of User Charges 
(Deb. 26. Vol. X I X. 10-05-2006) 
Col. 63J-32 

Setting up of AIIMS like Hospitals 
(Deb. 31, Vol. XX. 17-05-2006) 
Col. 263 

Surrender of Funds by AIIMS 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 372 

Unaccounted Funds with AIIMS 
(Deb. 31, Vol. XX, 17-05-20(6) 
Col. 156-57 

Ambedkar HutshUp Vlkas YoJana 
Ambedkar Hastshilp Vikas Vojana 

(Deb. 2 J, Vol. XIX, 17-03-2006) 
Col. 228-3J 
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AndamaD and Nicobar IsIaDds 
Construction of Residential Houses 

(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.203~ 

Development of Arable Land 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 133-34 . 

Development ofEco-Tourism in Andaman 
and Nicobar Islands 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 199-200 

Filling up of Reserved Posts in Andaman 
and Nicobar Islands 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 275 

Gas Hydrates Resources 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 4647 

Leprosy Patients in Andaman and 
Nicobar Islands 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 135-36 

LTC to Port Blair 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 303 

Need to involve local people and agencies 
ofrehabilitation activities in Tsunami 
hit Andaman and Nicobar Islands 
(MUR377) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 544-45 

Need to lift ban imposed on timber 
extraction in Andaman and N icobar 
Islands (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 263-64 

Need to review the functioning of 
Department of Agriculture in Andaman 
and N icobar Islands (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 358-59 

Need to take steps for continuance of the 
Andaman and Nieobar Island Forest 
and Plantation Development 
Corporation Limited (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 380-81 

Partial Statehood for Andaman and 
Nieobar Island 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 193 

PM Visit to Andaman and N ieobar Islands 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. I 82-83 . 

Railway Reservation Centre at Port Blair 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 107 

Supply of Timber 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 209 

Target Fixed for Andaman and Nicobar 
Islands 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 51 

Training to Tackle Disasters 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 135-36 

Tsunami Relief 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 138-39 

Andbra Pradesb 
AIR Station at Macherela in Andhra 

Pradesh 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 86-87 

Allocation of Funds under ICT 
(Deb. 20, Vol. XVIIl, 14-03-2006) 
Col.l~7 

Andhra Pradesh Water Sector 
Improvement Project 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 110-11 

Antyodaya Anna Yojana 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 24145 

Begumpct Airport 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 133 
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Cattle Diseases 
(Deb. 34, Vol. XX, 22-0S-2006) 
CoI.IS~ 

Clearance to Irrigation Project 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 260-61 

Computer Reservation Centres at 
Hyderabad and Secunderabad 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 231 

Construction of Dam on River Vansadhara 
(Deb. 29, Vol. XIX, I S-OS-2006) 
Col. 301-02 

Construction of Katragada Canal 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 69 

Construction of 'RoBs in Andhra Pradesh 
(Deb. II, Vol. XVIII,02-03-2006) 
Col. lSI 

Construction of RoBS/RUBs in Andhra 
Pradesh 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 234-3S 

Construction ofSwadhar Project Building 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 251-52 

Custom Duty at Hyderabad Airport 
Project 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 21 I 

Cut in Subsidy on Rice 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 98-99 

Declaration of Ancient Languages 
(Deb. 3S, Vol. XX, 23-0S-2006) 
CoI.I6U9 

Delay ofDelhi-Hyderabad Flights 
(Deb. 32, Vol. XX, II-OS-2006) 
CoL 162-63 

Development of Buddhist Places 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 107-08 

Development of Tourists Sites in Andhra 
Pradesh 
(Deb. 32, Vol. XX, 11-05-2006) 
CoI.2BB-91 

OM Programme in Nizam Institute of 
Medical Sciences 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoI.71-n 

Drought Affected States 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 226-27 

Employment to Land Oustees 
(Deb. 15, Vol. XVIII, 01-03-2006) 
Col. 197-98 

Encroachment of Koreyu Lake 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 292-93 

Environmental Cltt:arance to deep Water 
Port 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 161 

Environmental Clearance to Outer Ring 
Road Project 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 269-70 

Environmental Clearance to Uranium 
Project 
(Deb. 34" Vol. XX, 22-05-2006) 
Col. 275-77 

Environmental Clearance to Veligonda 
Project 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 122 

Expansion of AA Y 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 313-14 

FABCity 
(Deb. 7, Vol. XVJl, 24-02-2006) 
CoI.lIO-II 

FC) Godowns in Andhra Pradesh 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 271-n 
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Financial Assistance to' Cooperative 
Societies 
(Deb. 34. Vol. XX. 22-05-2006) 
Col.l77 

Financial Assistance under Revised UGC 
Scale 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 60 

Flights from Hyderabad 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col.31 

Flights from Hyderabad for Haj Pilgrims 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 204-05 

GQ. Project in A.P. 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 169-71 

Gas-Based Power Plants 
(Deb. 28, Vol. XIX. 12-05-2006) 
Col. 279 

Helicopterto Naxalite Affected States 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col. 135-36 

Impr~vement of Underground Sewage in 
Cities 
(Deb. 7, Vol. XVII. 24-02-2006) 
Col. 163 

Investment by Czech Republic 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 239-40 

Irrigation Projects in Andhra Pradesh 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 182-83 

Joint Venture between AP and Foreign 
Country 
(Deb. 33, Vol. XX, 19-05-2006) 
Co 1.1 14-15 

Joint Venture Project for Deep Sea Tuna 
Fishery 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 250 

Krishi Vigyan Kendra at Karamchedu in 
A.P. 
(Deb. 19. Vol. XVfIl. 13-03-2006) 
Col. 195 

Leather Park 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 190 

Lossec; to Sugarcane Farmers in Andhra 
Pradesh due to Floods 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 238-39 

Modernisation of t{yderabad Airport 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 222-23 

National Waterway in Andhra Pradesh 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 116 

Need for rehabilitation of migrant tribal 
labourers from Mehboobnagar, 
Andhra Pradesh engaged in signalling 
and telephone cable laying work of 
Railways iri Nasik district, Maharashtra 
(MUR377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 242 

Need to accord approval to the three 
pending Irrigation Projects submitted 
by the Government of Andhra Pradesh 
for environmental clearance (MUR 377) 
(Deb. 14, Vol. XVIII. 07-03-2006) 

. Col. 483 
Need to allot Iron Ore Deposits in State 

of Chhauisgarh or Orissa for the use 
ofVishakhapatnam Steel Plant. Andhra 
Pradesh (M U R 377) 
(Deb. 20, Vol. XVfIl. 14-03-2006) 
Co1.39O-91 

Need to clear pending drinking water 
proposals of the Government of 
Andhra Pradesh (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 66 

Need to clear Ihe proposal of the 
Government of Andhra Pradesh for the 
development oflnland Waterways and 
Inland Water Transport (MUR 377) 
(Deb. 3, Vol. XVII. 20-02-2006) 
Co1.338-39 
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Need to clear the proposals of the 
Government of Andhra Pradesh for 
provklina safe drinking water in the 
Stale (MUR 377) 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 32S-26 

Need to establish a Railway Division of 
South Central Railway at K~ipet, 
Andhra Pradesh (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 297-

Need to introduce circular trains linking 
Guntur, Tcnali and Krishna Canal in 
Andhra Pradesh (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 267 

Need to make available drinking water free 
from fluoride and arsenic to the people 
at hup particularly in Andhra Pradesh 
(MUR377) 
(Deb. 30, Vol. XIX, 16-0~-2006) 
CoI.43S 

Need to prevent illegal entry of Jute Twine 
from Nepal with a view to protect the 
Small Scale Jute Twine Manufacturing 
Industries in Andhra Pradesh 
(MUR377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoL 290 

Need to provide financial assistance to 
the Government of Andhra Pradesh for 
providina basic amenities at SCslSTs 
110_1. in Nizamabad and other parts 
ofSIIte (MUJl377) 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col 238-39 

Need to review the decision to construct 
• dim on Pillar mer inAndin Pradesh 
by tho State Govenuncnt (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoL3~ . 

Need to revive Buckingham Canal in 
Andhra Pradesh so as to provide easy 
and cheap water transport system to 
the local people (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 412-13 

New Textile Industry inA.P. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 241-30 

Occupation of LandiBuildin, on Rental 
Basis 
(Deb. 6, Vol. XVII, 23-02-2Q06) 
Col. 326-27 

Opening of Zonal Cultural Centre 
(Deb. 11, Vol. XVUI, 02-03-2006) 
Col. 172 

ProductionlProfit ofVSP 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Co1.209-11 

Promotion of Culture 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 78-79 

Proposals from the South 
(Deb. 12, Vol. XV III, 03-03-2006) 
Col. 94-95 

Protest Against GM Foods 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 84 

Rail Accident in A.P. 
(Deb. 21, Vol. XIX, 11-05-2006) 
Col. 122-23 

Railway Projects in Andhra Pradesh 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Col. 230-3S 

Re-imbursement of Arrears 
(Deb. ~, Vol. XVII, 22-02-2006) 
Col. 147 

Reduction in Subsidy for PDS 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoI.2SI-59 

Renovation of Legendary Forts 
(Deb .• n, Vol. XX, 11-0S-2006) 
CoI.BS-16 
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Resettlement Policy for Triba" 

(Deb. 14. Vol. xvrn. 07-03-2006) 
QJI.355-56 

Urban Renewal Mission 
(Deb. 28. Vol. XIX, 12-05-2006) 
Col. 142-43 

Road Map for NREG Act Vamsadhara Project 
(Deb. 12, Vol. XVlII, 03-03-2006) (Deb. 19. Vol. XVIIl, 13-03-2006) 
Col. 150-5 I Col. 226 

Schemes for EnvirortmlDlal Conditions in 
Cities 
(Deb. 2. Vol. XVII. 17-02-2006) 
Col. 109-10 

Second Green Revolution 
(Deb. 13, Vol. XVln, 06-03-2006) 
Col.3ll-12 

Seed Valley 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 183-84 

World Bank Alsistmce 
(Deb. 7. Vol. XVII. 24-02-2006) 
Col. 135-36 

World Bank Loan to Andhra Pradesh 
(Deb. 2, Vol. XVII, 17-02-2'006) 
Col. 256 

Youth Leadership Training Camps 
(Deb. 15. Vol. XVIII, 08-03-2006) 
Col. 112-13 

Setting up of lED Schools 
(Deb. 4. Vol. XVII, 21-02-2006) Anpawadi 
Col. 127 

Setting up ofRetineries by ONGC 
(Deb. 32. Vol. XX, 11-05-2006) 
Col. 141 

Shifting of Petroleum Depots 
(Deb. 6. Vol. XVII, 23-02-2006) 
Col. 291-92 

Singapore-I nd ia MaritifllC Bilateral 
Exercise 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col.SI 

Strategy to Counter Drought 
(Deb. 8. Vol. XVII. 27-02-2006) 
Col. 88-89 

Thennal Power Plant at Chelpur Village 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 143-45 

Training to People in Rural Development 
Sector 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 131 

Unclaimed Deposits 
(Deb. 12, Vol. XVID. 03-03-2006) 
Col. 99-100 

U radationIModernilltioll of .& ........... PI . ~ ..... -
in StItes 
(Deb. II, Vol XVIII, 02..03-20(6) 
Col. 72-73 

Anganwadi Workers 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 259 

Anganwadi Karyakari Bima Yojana 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 75-78 

Anganwadi Project 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 78-82 

Functioning of Anganwadi Kendra 
(Deb. 14, Vol. XVIII, O?-OJ-2006) 
Col. 28-42 

Honorarium to Anganwadi Workers 
(Deb. 30, Vol. XIX, 16-05-2006) 
Co1.355~2 

Insurance Cover to Anganwadi Workers 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 357 

Removal of Anganwadi Workers 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.65~ 

A.-.a 
Committee on Upkeep of Animals 

(Deb. 13. Vol. XVIII. 06-03-2006) 
Col. 231 
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Foot and Mouth Disease in Animals Anti-Dumping 
(Deb. 3, Vol. XVII. 20-02-2006) Anti-Dumping Cases 
Col. 209-16 (Deb. 35, Vol. XX, 23-05-2006) 

Rehabilitation of Animals I Col. 57-58 
(Deb. 3, Vol. XVII. 20-02-2006) Antiquities 
Col. 242-43 National Mission on Monuments and 

Supply of Fodder an,d Drugs for Animals 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 105-06 

Animal Husbandry 
Funds for Development of Animal 

Husbandry 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 270-71 

Promotion of Animal Husbandry 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 197-203 

Schemes for Poor Families by Department 
of Animal' Husbandry 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. \\2-\3 

Animation Industry 
Growth of Animation Industry 

(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 113-17 

Annual Plans 
Amount Allocated by PC for Annual Plans 

(Deb. 31, Vol. XX, 17-05-2006) 
Col. 282-84 

Annual Plans 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 230-34 

Antarctica 
Expedition Station 

(Deb. 33, Vol. XX, 19-05-2006) 
Col. 117-18 

Anthropology 
Activities of Anthropology 

(Deb. 11. Vol. XVIII. 02-03-2006) 
Col. 36-37 

Antiquities 
_ (Deb. 32, Vol. XX, 18-05-2006) 

Col. 28()'81 

Antyodaya Anna Yojana 
Antyodaya Anna Yojana 

(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 241-45 

Expansion of AAY 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 101-02 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 3 13-14 

Increase in Allocation 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 294-3 16 

Need to formulate a system for providing 
relief to the beneficiaries of Antyodaya 
Yojana direct through Banks 
particularly in Bijnore district, 
Uttar Pradesh (MUR 377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 403-04 

Need to review the implementation of 
Below Poverty Line and Antyodaya 
Programmes in Misrikh Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 16. Vol. XVIII, 09-03-2006) 
CoJ.288 

Apiculture 
Apiculture Industry 

(Deb. 29. Vol. XIX. H-OS-2006) 
Col. 236-37 

Appointment 
Alleged Irregularities in Appointments 

(Deb. 27. Vol. XIX, 11-05-2006) 
CoJ.89-90 
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Appointment of Armed Forces Officers 
in Government and Non-Governmental 
organisations 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 292-93 

Appointment of Extra Departmental StatT 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 148-49 

Appointment of Teaching and Non-
Teaching Staff by D.U. 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 183-84 

Exemption from National Eligibility Test 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 167 

Guidelines for Appointment of Pilots 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 128 

Need to appoint regular Managing 
Directors in SAIL units at Rourkela, 
Durgapur and Bokaro (MUR 377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 237 

Need to conduct Common Entrance Test 
in Vernacular language for 
appointment in Defence Forces 
(MlJR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 273 

Need to ensure employment in respect of 
cases considered under 
compassionate ground (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 337-38 

Need to expedite the recruitment process 
of Gang men in Kharagpur Division of 
South Eastern Railway (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 444-45 

Recruitment of Officers , 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 337-38 

Regularisation of Teachers Appointment 
in K VS on Ad-hoc Basis 
(Deb. 20, Vol. XVlII, 14-03-2006) 
Col. 283 

Appointment on Compassionate Ground 
Appointment on Compassionate Ground 

(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 121 

(Deb. 33, Vol. XX, 19-05-2006) 
Col. 237-38 

Appoiritment on Compassionate Ground 
in RBI 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 224 

Employment on Compassionate Ground 
(Deb. 5, Vol. XVII, 22-02-2006) 

Col. 128-29 

(Deb. 26, Vol. X I X, 10-05-2006) 
Col. 238-39 

Need to ensure employment in respect of 
cases considered under 
compassionate ground (MUR 377) 
(Deb. 3, Vol. XVIl, 20-02-2006) 
Col. 337-38 

Aquaculture 
Conversion of Marine Algae into Bio-

Fertilizers for Commercial Sale 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 271-72 

Funds for Fresh Water Aquaculture 
Development Scheme ' 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 258 

Aquarium 
Shifting of Marine Research Centre 

(Deb. 13. Vol. XVIII, 06-03-2006) 
Col. 156-57 

Arab Countries 
Export of Potato 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 175-76 
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Free Trade Agreement with Gulf Arab 
Countries 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 339 

Relaxing Visa Rules by Arab Countries 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 167 

Anbla.Sea 
Oil DriUing in Arabian Sea 

(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 182 

Arebaeoloclcal Survey of India 
Autonomous Status to ASI 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 210 

Cakkunal Temples in Kamataka 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 112-13 

Dwarika Nagri 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.20S~ 

Excavation in Uttaranchal 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 174-75 

Historical PlaceS/Monuments 
. (Deb. II, Vol. XVIII, 02-03-2006) 

Col. 6-12 
Introduction of Smart Ticket at 

Monuments 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 4445 

Listing of Monuments by UNESCO as 
Danger 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 70-71 

Maintenance of Valuables by ASI 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 88-89 

Phalguna Saka Integrated site 
Management for Hampi 
(Deb. II, Vol. XVrtI, 02-03-2006) 
Col. 132-33 

Repairs/Reconstruction of Archaeological 
Monuments 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 196-97 . 

Restructuring of Archaeological Survey 
oflndia 
(Deb. 27, Vol. XIX, 11-05-2006) Col. 97 

Rock Cave Paintings 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 233-34 

Armed Forces 
AFSP(ACT) 

(Deb. 4, Vol. XVII, 21-02-2006) 
Col. no 

Appointment of Anned Forces Officers 
in Government and Non-Govemmental 
Organisations 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 292-93 

Inclusion of Military and Para-Military 
Forces in High Risk Group of AIDS 
(Deb. 15, Vol. XVIII. 08-03-2006) 
Col. 130 

Increase in Pension 
(Deb. 11. Vol. XVIII. 02-03-2006) 
Col. 190 

Mandatory AIDS Test for Candidates 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 152-53 

Need for relaxation of conditions for 
recruitment of Armed Forces in the 
State of Himachal Pradesh (MUR 377) 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 543 

Need to grant pension to the personnel 
of Anned forces who have rendered 
service shorter than the prescribed 
period of eligibility (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 492-93 

Permission to Retired Officers for 
Commercial Employment 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 110-11 
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Recruitment in Armed Forces i lestins of Dhanush Missile 
(Deb. 16, Vol. XVIII, 09-03-2006) (Deb. 6, Vol. XVII, 23-12-2006) 
Col. 218-20 Col. 119-90 

Women in Armed Forces 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 239-40 

Arms and Ammunition 
Deficiency in Arms and Ammunition 

(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.309-!2 

Development of Light Weight Torpedo 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 127-28 

Field Trial of Rifles 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 243-44 

Induction of Akash Missile into Armed 
Forces 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 139 

Induction of BrahMos Missile 
(Deb. 16, Vol. XVIII, 09-03-20(6) 
Col. 231-32 

Issuance of Arm license 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 69-71 I 

Recovery of Hand Grenades 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Co 1.3 13-14 

Recovery of Weapons 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 113-14 

Seizure of Arms 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 292-94 

Setting up of Recycling Plants 
(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 297 

Shifting of Ammunition Dump 
(Deb. b. Vol. XVII. 23-02-2006) I 
Col. 154-56 

Anay 
Army Help to Counter Naxalilm 

(Deb. 32, Vol. XX, 11-0'-2006) 
CoI.22! 

Army Personnel/Officers Killed in 
TeO'orist Activities 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 75-76 

Army Recruitment BoardS/Centres 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 26-27 . 

Corruption in Army 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Col. 92-93 

Deployment of Army Personnel .. Jammu 
and Kashmir 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.2S7-S8 

. Discontinuance of Agreement with 
Mis. Smart Chip Ltd. 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 99-)00 

Fake Killing ofTerrorists by Army Officers 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 65-67 

Incidents of Killing in Assam 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 180-81 

Induction of BrahMos Missile 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 231-32 

Missing of Confidential Documents 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 292-93 

Technical Fault in T-90 Tanks 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 182-83 

Violation of Human Rights by Army 
Officials 
(Deb. II. Vol. XVIII. 02-0'.2006) 
Col. 120 
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Withdrawal ofTroops from Siachin I 
(Deb. 26. Vol. XIX. 10-05-2006) ! 

Col. 323-24 

Art and Culture 
Schemes for Promotion of Culture 

(Deb. 6. Vol. XVII, 23-02-2006) 
Col. 230 

Artisans 
Assistance to Rural Artisans 

Mega-Hydro Power Project in Arunachal 
Pradesh 
(Deb. 28. Vol. XIX. 12-05-2006) 
Col. 14546 

Need to bring all the districts of Arunachal 
Pnfdesh under the National Rural 
Employment Guarantee Programme 
(MUR377) 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 500 

(Deb. 33. Vol. XX. 19-05-2006) i 
Col. 307-08 i Need to grant special financial package 

Hand Processing Units i for development of tourism in 
Arunachal Pradesh. (MUR 37"7) 
(Deb. 13. Vol. XVIII. 06-03-2006) 

(Deb. 30. Vol. XIX. 16-05-2006) ; 
Col. 33940 

Col. 363-64 
Need to take steps to improve the 

condition of rural artisans in! Need to provide special economic 
Murshidabad district. West Bengal "I package to the Government of 
(MUR 377) Arunachal Pradesh for improving the 
(Deb. 34. Vol. XX, 22-05-2006) State economy and moderRisation of 
Col. 498 Arunachal Pradesh police force 

Plight of Artisans. Weavers and other 
Rural Industries 
(Deb. 33. Vol. XX. 19-05-2006) 
Col. 361-62 

Training to Local Artisans under SGSY 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 223-24 

Artists 
Financial Assistance to Indigent Artists 

(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 140 

Arunachal Pradesh 
Computer Training Centres for SCs and 

OBCs 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 171 

Construction of Sports Complexes in NER 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 63S-42 

Grants to North Eastern States 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 127 

(MUR377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 338-39 

Need to set up Arunachal Scouts in 
Defence Forces keeping in view the 
strategic location of Arunachal 
Pradesh (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 268-69 

NHPC Project in Arunachal Pradesh 
(Deb. I S, Vol. XVIII, 08-03-2006) 
Col. 130-31 

Poor Condition of Roads along China 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 201 

Programme for Development of 
Agriculture in North Eastern Region 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col.16S-66 

Railway Lines in Arunachal Pradesh 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI.219-21 
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Rashtriya Sam Vikas Yojana in Arunachal I Closure of ADB/World Bank Loan 
Pradesh (Deb. 21, Vol. XIX, 17-03-2006) 
(Deb. 15, Vol. XVIII, 08-03-2006) Col. 197 
Col .. 195 Loan from International Financial 

World Heritage Status to Tawang 
Monastery 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 261 

Asbestos 
Ban on Asbestos 

(Deb. 8, Vol. XVII. 27-02.2006) Col. 262 

Chrysotile Asbestos Mining 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 97-99 

Ashok Lahiri Committee 
Ashok Lahiri Committee on Import of 

Edible Oils 
(Deb. 21, Vol. XIX. 17-03-2006) 
CQ1.141-43 

Aslin Development Bank 
ADB Aided Irrigation Projects of Orissa 

(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 140 

ADB Assistance for Development Project 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 94-95 

ADB Assistance for Rural Electrification 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 3-4 

ADBLoan 
(Deb. 33, Vol. XX, 19·05-2006) 
Col. 384·85 

ADB Loan to Kerala 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 118·19 

ADB Tsunami Assistance Project 
(Deb. 33, Vol. XX, 19·05-2006) 
Col. 323-24 

Assistance for Jawaharlal Nehru National 
Urban Renewal Mission 
(Deb. 28. Vol. XIX, J 2·05·2006) 
Col. 307-08 

Institutions 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 133-40 

Paying BackADB Loan 
(Deb. 5. Vol. XVII. 22-02-2006) 
Col. 303 

WB/ADB Projects in Gujarat 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 178 

Asian GIS Grid 
Asian Gas Grid 

(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 237 

Aslin Highway 
Status of Asian Highway 

(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 115 

Assam 
Alleged Irregularities under Rashtriya 

Sam Vikas Yojana 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 256-57 

Annual Plan Allocation for NE States 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 47-50 

Assam Accord 
(Deb. 4, Vol. XVII, 2) -02-2006) 
Col. 224-25 

Assam Agriculture University 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 227-34 

Assam Gas Cracker Project 
(Deb. 29, Vol. XIX, J 5-05·2006) 
Col. 145-46 

Bharat Nirman Yojana 
(Deb. 10, Vol, XVII, 01-03.2006) 
Col. 52·55 
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Bodo Accord 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 268-69 

Bogibeel Bridge Project 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.I01-l0 

Central Assistance for Improvement of 
Power Sector 
(Deb. 15, Vol. XVIII, 01-03-2006) 
Col. 258-65 

Conservation of Monuments in Assam 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 87-88 

Consolidation of Central Loans 
(Deb. 33, Vol. XX, 19-05-20(6) Col. 183 

Construction of Chowkighat Bridge on 
NH-52 
(Deb. 10. Vol. xvn.Ol~3-2006)CoI.I66 

Construction of Fly over Bridges 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 270 

Conversion of Forest Village into Revenue 
Villages 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 134-35 

Deopahar Hillock as Reserve Forest 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 100-01 

Development of Railway Stations 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 206-07 

Development of Stations of Assam 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 245 

Dhansri and Champamati Irrigation 
Projects of Assam 
(Deb. 19, Vol. XVlII, 13-03-2006) 
Col. 169 

Doubling of Guwahati-Tinsukia Broad 
Gauge Line 
(Deb. 32, Vol. XX,18-05-20(6)CoI.236 

Enlisting of Tribes in ST Ust 
(Deb. 4, Vol. XVII, 2 t -02-2806' 
Col6I-63 

Establishment of Airport at Koknj_ 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 169-70 

Exploration Notice from ULFA 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 104-05 

External Aided Projects in Auam 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 211-14 

Flight from Guwahati to Delhi 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 27S-76 

Flood and Erosion Control in Assam 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 139-40 

Foodgrain Supply to Auam 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 27l-72 . 

Guwahati Airport 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 233-34 

Illegal Migrants (Determination by 
Tribunals) Act 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col.l40 

Incidents of Killing in Assam 
(Deb. 20, Vo\. XVIII, 14-03-2006) 
Col. 110-81 

Industrial Policy in Assam 
(Deb. 35, Vol. Xx, 23~5-20(6)CoI. 200 

Infiltration via Indo-Bangladesh Border 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 114-15 

Institute of Brahmaputra Valley 
(Deb. 8, \t)1. xvn, 27~-20(6)CoL 152 

J iadhal River 
(Deb. 14, Vol. XVIII. 07-C13.2806) 
Col. 326-27 
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Land Line and WLL Connections in 
Alsam 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 121-223 

Loll ofCultiVible Lad 1ft Aaam 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 260-61 

MIV&uli Island 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 113-14 

Majuli River Island 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.2S9-60 
(Deb. 27, Vol. XIX, 1l-0S-2006) 
Co1.167~9 

Migration by Bangladesh Nationals 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.249-SO 

Modernisation of Airports in N.E.Region 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 90 

Modernisation of Oil and Natural Gas 
Fields in Assam 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 160-61 

Need to check ex~nsive erosion being 
caused by Brahmaputra, Barak and 
their tributaries in Assam (MUR 377) 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 446 

Need to check the quality of material being 
used in the construction of 
International Trade Centre building at 
Karirnganj, Assam (MUR 377) 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 437-38 

Need to take steps for revival of Cachar 
Sugar Mill in Chargola, Karimganj 
District, Assam (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 268 

NEEPCO Funding for Flood Protection 
Work 
(Deb. S, Vol. XVII, 22-02-2006) 
CoL263~S 

Oil Pipeline Blown in Auam 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col 12-14 

Peace Talks with DHD 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.263~ 

Peace Talks with NDFB 
(Deb. 14. Vol. XVIII, 07-03-2006) 
CoI.3S0 

Peace Talks with ULFA 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 276 

Power Plant in Assam 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 91-92 

Proposals from WCD 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 187-90 

Rehabilitation ofKarbi Riots Victims 
(Deb. 30, Vol.· XIX, 16-0S-2006) 
Col. 81 

Silk Industry 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 378 

Status of Forces on Assam-Nagaland 
Territory Dispute 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 81 

Technology Parks in Assam 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 78 

Telephone Lines in Assam 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 12S-26 

Threat to Gas-based Industries- in Assam 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 82-83 
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ULFA Extortion Notice 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 232-33 

Upper Assam Coalfields Project 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 130-31 

World Bank Fund in Assam 
(Deb. 19. Vol. XVIII. 13-03-2006) 
Col. 73 

Assam Gas Cracker Project 

Assam Gas Cracker Project 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 92-93 

Association of Physicians of Indian 
Origin 

MoU with AAPI 

Indo-Australia Cooperation in Mining 
Sector 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col.314-15 

Quality of Imported Wheat 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 378-79 

Trade Relation with Australia· 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 260-61 

Uranium Supply by Australia 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 13-14 

Auto-Cluster Scheme 

Auto-Cluster Scheme 

(Deb. 10, Vol. XVII. 01-03-2006) I 

Col. 75-76 I 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 397400 

Automated Teller Machine 
Atomic Parks 
Atomic Parks 

(Deb. 15. Vol. XVIII. 08-03-2006) 
Col. 86 

, 

! Setting up of ATMs at Stations 
, (Deb. 6, Vol. XVII, 23-02-2006) 

Col. 277-78 

Setting up of ATMs in Trains 
Atomic Reactors (Deb. II. Vol. XVIII. 02-03-2006) 
Building High Capacity Reactors I Col. 189-90 

(Deb. 26. Vol. XIX. 10-05-2006) ! Ticket Issuing ATMs 
Col. 496-97 I (Deb. 6. Yol. XVII. 23-02-2006) 

Closing Down of Circus Reactor 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 34849 

Atrocities 
Atrocities Against Women 

(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 63-67 

Australia 
Advisories Issued by Australia and 

Canada 
(Deb. 10. Vol. XVII. 01-03-2006) 
Col. 55-57 

Import of Wheat from Australia 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 398-99 

Col. 321 

Automobile 
Automobile Designers Course 

(Deb. 35, Vol. XX, 23-05-2006) 
. Col. 14041 

Export of Auto Parts 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 206-12 

High Security Registration Plates for 
Vehicles 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 306 

Import of Cars 
(Deb. 30, Vol. XIX, 16-05-2006) 
Co1.314-15 
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Production of Commercial Vehicles 
(Deb. 3, Vol. XVII, 20-02-2006) 
Co1.l89-91 

Setting up of Car Unit by Volkswagen in 
Mangalore 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 174-75 

Special Purpose V~hicle 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 182-83 

Vehicles for Physically ,Challenged 
Persons 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 68-69 

Aviation TUrbine Fuel 
Export Status to ATF 

(Deb. 32, Vol. XX, 18-05-2006) 
Col. 197-98 

Awanl(s) 
Ambedkar Awards 

(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 157-58 

Award for Scientists 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 209 

Awarding of Bharat Ratna 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 160-61 

Awarding ofPadma Bhushan and Padma-
shree 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 123-236 

Fake Killing ofTerrorists by Anny Officers 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 65-67 

Gallantry Award 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. IS7-89 

Persons awarded with Padmashree 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 294-95 

Ayurwda 
Adequate Research Facilities for 

Ayurveda 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 83-84 

Ban on Ayurvedic Doctors 
(Deb. IS, Vol. XVIII, OS-03-2006) 
Col. 156 

Care Keralam Project 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 22S-29 

Export of Ayurvedic Medicines 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 204 

Popularising Indian Ayurvedic Drugs 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.4lO-1I 

Promotion and Preservation of Ayurveda 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col: 329 

Promotion of Ayurvedic, Unani "nd 
. Homoeopathic System~ of Medicines 

(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 260-68 

Sending Ayurvedic Experts to USA 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 140 

Backward Region 
Backward Regions Grant Fund 

(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 87-92 

Budget (General)- 2006-07 - Presentation 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 27 

Development of Handicrafts 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 97-100 

Investment by MNC in Backward Distl'lcts 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 22S-29 

Need to include all the districts of Orissa 
in the 'Backward Region Grant Fund 
Scheme' with a view to accelerate the 
Soc:io-economic development in the 
region (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.27S 
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Regiolllll"lance in setting up Projects 
(0" 14, Vol. XVIII, 07-03-2006) 
CoUI7.090 

Bab ..... 
Capsi" of Boat in Bahrain 

(D •. 26, Vol. XIX, 10-05-2006) 
CoLS9s-96 

Ral Dbavans 
Setting up of Bal Bhavans 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 272-73 

Bamboo 
Promotion of Bamboo 

(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.204~5 

Promotion of Bamboo-based Industries 
(Dcb. 34, Vol. XX, 22-05-2006) 
Col. 149-50 

Banaladall 
Bilateral Ties with Bangladesh 

(Deb. 31, Vol. XX, 17-05-2006) 
Col. 251-53 

Condition ofJessore Road 
(Deb. 26. Vol. XIX, 10-05-2006) 
Col 234-35 

Coordiution in North Eastern Trade 
(On. 35, Vol. XX, 23-05-2006) 
Col. 163-64 

Cr~ssiDa of Bangladesh Border 
(Dob .. 35. Vol. XX, 23-05-2006) 
CoL 197-98 

Demarcation oflndo-Bangladesh Border 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 59-60 

Direct 'Flight between Dhaka and 
GuWlhati 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 4243 

Exchanae of Enclaves between India and 
Banaladesh 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Co1.2~S7 

Firing on Bangladesh Border 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 11-12 

Import of Natural Gas from Bangladesh 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 21 

Indian Enclaves in Bangladesh 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 235-36 

Indo-Bangladesh-Myanmar Gas Pipeline 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 84-85 

Infiltration via Indo-Bangladesh Border 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 114-15 

Infiltration/Smuggling from Bangladesh 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 117-18 

Infiltrations of Terrorists through 
Bangladesh 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 195-96 

Migration by Bangladesh Nationals 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 249-50 

Outsourcing Pathological Tests 
(Deb, 10, Vol. XVII, 01-03-2006) 
Col. 51-52 

Plight of Minorities in Bangladesh 
(Deb. 3 J. Vol. XX, J 7-05-2006) 
Col. 294 

Railway Goods Service to Bangladesh 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 209 

Rural Mobile Phone Scheme of 
Bangladesh 
(Deb. 14. Vol. XVIII, 07-03-2006) 
Col. 113-14 

Seizure of Arms/Ammunition from 
Infiltrators 
(Deb. 20, Vol. XVUI, 14-03-2006) 
Col. 282-83 
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Sharing of Rivers Water with Bangladesh 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col.101'()2 

Smuggling of Cattle 
(Deb. 35, Vol. XX, 23-05-2006) 
Co1.102'()3 

Supply ofPetrollDiesel to Bangladesh 
(Deb. 32\ Vol. XX, 18-05-2006) 
Col. 276 

Assets of SBI 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 123 

Assistance to Co-operative Banks 
(Deb. 21, Vo)., XIX, 17-03-2006) 
COI.4S-S7 

Authorisation of Nationalised Bank By 
EPFO 
(Deb. 8, VOl. XVII, 27-02-2006) 
Col. 91-92 

Terrorist Camps in Bangladesh 
(Deb. 35, Vol. XX, 23-05-2006) Bank Branches Abroad 
Col. 177-78 (Deb. 7, Vol. XVII, 24-02-2006) 

Col. 141-44 
Threat to Indian High Commission in 

Dhaka 
(Deb. 5. Vol. XVII, 22-02-2006) 
CoI.204'()5 

Unified Posts on Indo-Bangladesh Border 
(Deb. 14. Vol. XVIII, 07-03-2006) 
Col. 280 

Visit of Bangladesh P.M. 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 319-20 

Waiving of Security Clearance 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Co1.2~7 

Bank(s) 
Acquisition of Foreign Banks by SBI 

(Deb. 28, Vol. XIX, 12-05-2006) 
Co1.3~7 

Acquisition ofPSB by IDBI 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 170-71 

Action for Recovery of Loan 
(Deb. 2, Vol. XVII, 17-02-2006) 
CoI.Il3-17 

Advertisement Expenditure ofSBI 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. I 24-2S 

Bank Charges 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 81-82 

Bank Credit in Priority Sector 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 229-31 

Bank Dacoities 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoI.S9-60 

Bank Guarantee Cases Pending in Courts 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 372-73 

Bank Status to Postal Department 
(Deb. 26, Vol. XIX, 10-0S-2006) 
Col. 333-36 

Banking Facilities in Lakshadwecp 
(Deb. 21, Vol. XIX, 11-03-2006) 
Col. 143 \ 

Banking Reforms 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 86-87 

Banks in Rural Areas 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. SO-53 

Banks in Social Activities 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. n-78 

Appointment on Compassionate Grounds Banks Lending Rates 
(Deb. 33, Vol. XX, 19-05-2006) (Deb. 7, Vol. XVII, 24-02-2006) 
Col. 237-38 Col. 119-20 
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Black Money 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 38S-86 

Budpt(GenelaI)-2006-07-Presenlation 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 23 

Business of Foreign and Nationalised 
Banks 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 222-23 

Cash.Reserve Ratio 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 270 

Cheque Facility in Banks 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 298 

Closure of Rural Bank Branches 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col.28S 

Community Development Programmes by 
Banks 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoI.1034J 

Cooperative Banks 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 110 

Crop Loan 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 93-94 

Decline of Profit ofPSBs 
(De.b. 12, Vol. XVIII, 03-03-2006) 
Col. 222 

Delinking State Bank ofindore from SBI 
Group 
(Deb. 21, Vol. XIX, 17-03-2006) 
Co1.12S-26 

Demand Deposits 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 202-03 

Demands ofGrameen Banks 
(Deb. 28, Vol. XIX, 12-0S-2006) 
CoI.I84-8S 

Disbursement of Loan by Banks 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 164-70 

District Cheque Clearing System 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 276 

Expansion of Business of Banks 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 291-92 

Facilities Provided by Foreign Banks 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 230 

Core Banking System 
(D b 2 Y, I XV . Fake Notes by ATMs 

e. , o. II, 17-02-2006) (Deb. 28, Vol. XIX, 12-05-2006) 
CoI.2S8-59 Col. 150 

Corruption/Fraud Cases in Banks 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 18-27 

Credit C.d Fraud 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 162-63 

Credit to Agriculture Sector 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 20-29 

Credit to Small Scale Industries 
(Deb, 4, Vol. XVII, 21-02-2006) 
Col. 257-59 

Credit to Small Scale Industries 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 112-13 

FDI in Insurance and Banking Sectors 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 67-69 

FiRancing of Power Projects by PSUs 
(Deb. 28. Vol. X IX. 12-05-2006) 
Col. 135 

Foreign Banks in Rural Areas 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 196 

Framework for Co-operative Banks 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 73-;4 

Fraud in UCD Bank 
(Deb. 7. Vol. XVII. 24-02-2006) 
Col. 216-17 
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Government Stake in.8lnb 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col.t87"8 

Guidelines for Raisins Capital F~ 
(Deb. 12, Vol. XVIII. 03-e)3-2006) 
Col. 214 • 

In~ntives for Employees of Banks 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 102 

IIK0me Tax on Co-operative Benks 
(Deb. 21, Vol. XIX. 12-05-2006) 
Col. I-tO 

Independent Directors on Board ofPSBs 
(Deb. t 7, Vol. XVIII. 10-03-2006) 
Col. 25S-S1 

Insurance Coverage to Saving. Bank 
Deposit Holders 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 188 

Interest on Loan 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 124 

Investment of Public Sector Banks 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 114-15 

Irregularities in IPO 
(Deb. 2, Vol. XVII. 17-02-2006) 
Col. 21-25 

Irregularities in PrivatelForeign Banks 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 122-23 

Islamic Interest Free Scheme 
(Deb. 12, Vol. XVIII, 03-03~2006) 
CoI.fT1 ' 

Loan by Regional Rural Banks 
(Deb. 12, Vol. XVlII, 03-03-2006) 
CoI.lSl"'3 

Loan Given to I 984 Riot Victims 
(Deb. 28, Vol. XIX, 12-0~-2006) 
COl. 141-42 

Loan! Assistance to Government Funded 
Scheme 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 167 

Loans Written off by Cooperative Banks 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoL 14041 

Lord Krishna Bank 
(Deb. 28, Vol. XIX, 12-0S-2006) 
CoL3~ 

Losses of PSBs 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 180 

Manipulation in Accounts 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 74-80 

Mercer of Private Banks 
(Deb. 12, Vol. XVIII, 03-03-2006), 
Col. 161-62 

Merger ofRRBs 
(Deb. 17, Vol. XVIII. 10-03-2006) 
CoL 245-54 

Micro Credit 
(Deb. 21, Vol. XIX, 17-03-2006) 
Co .. 97 

Mobilisation of Deposits 
(Deb. 17, Vol. XVIII. 10 .. 03-2006) 
CoI.SS-S6 

Modernisation of Public Sector Banks 
(Deb. 2, Vol. XVII, 17-01-2006) 
Col. 63 

Multinational Banks 
(Deb. 2.1, Vol. XIX. 17-03-200J;) 
Col. 191-92 

Need to check forei", banks charging 
exorbitant rate of interest on the loans 
provided through credit cards in the 
country (MUR 317) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 332-33 

Need to formulate a system for providing 
relief to the beneficiaries of Antyodaya 
Yojana direct through Buks 
particularly in Bijnore district, Uttar 
Pradesh (MUR 377) 
(Deb. 35" Vol. XX, 23-0~-2006) 
Cot. 403-04 



44 LOKSABHA 

Need to improve the functioning of 
the Gramin Banks in the count!}' 
(MUR377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 272-73 

Need to open a Branch of State Bank of 
India at Jakhania market in Saidpur 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 2~, Vol. XIX, 21-03-2006) 
Col. 70 

Need to open branches of State Bank of 
India at Sareela and Muskara in 
Hamirpur Parliamentary Constituency 
and Kabrai in Mahoba district of Uttar 
Pradesh (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 294 

Need to open the Branches of 
Nationalised Banks in Salempur 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 22 

Need to revive 'The Panch Mahal 
District Cooperative Bank' in Oodhra, 
Gujarat for the benefit of the fanners 
(MUR377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 438 

Need to stop downsizing of Foreign 
Department of State Bank oflndia in 
Kolkata (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 488-89 

New Banks ift Private Sectors 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 218-19 

No-Frill Account 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 262-63 

NPAofBanks 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 217-l9 

Ombudsman In Banks 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 64 

One Time Settlement Schemes 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 98-99 

Outsourcing of Banking Business 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 293-94 

Outstanding Dues Against State 
Governments 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 52-S3 

Penalty Imposed on Banks 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 147-49 

Policy for Selection of Auditors in PSBs 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 1 ~S-16 

Prime Lending Rate 
(Deb. 2, Vol. XVII, t 7-02-2006) 
Col. 22S-26 

Priority Sector Lending 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col.l04.oS 

Private Bank Branches in Rural Areas 
(Deb. 12, Vol. XVIIl, 03-03-2006) 
Col. 211 

Privatisation of Bank Deposits and Loans 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 107.08 

. Prudential Exposure Limits 
(Deb. 17, Vol. xvm, 10-03-2006) 
Col. 289-90 

RaiSing Additional Funds by Banks 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 100-02 

Rate ofInterest for Employment Schemes 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 74-75 

Recovery of Weapons 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 113-14 
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Reduction in term deposits 
(Deb. 12, Vol. XVIII, 03-03-2006) . 
COL 237 

Reimbursement orDD Charges 

Use of Hindi Language in Public Sector 
Banks. 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.311-12 

(Deb. 16, Vol. XVIII, 09-03-2006) Violation of Guidelines of RBI 
Cot 212.t3 . (Deb. 2, Vol. XVII, 17-02-2006) 

Revision of pay Icalel of RRBs 
Employees 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 98-99 

Setting up of Cooperative Banks 

CoI.2S4-55 

Bay or BeDla. 
Missiles Found in sea 

'(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 205-06 

(Deb. 17, Vol. XVIII, 10-03-2006) Remapping of Bay of Bengal 
GoI.220 (Deb. 32, Vol. XX, 18-05-2006) 

Shares of PSBs 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 284-86 

Shortage of Employees in PSBs 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 199 

Shortage of Funds in Banks 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 365 

Small Scale Industrial Units 
(Deb. 17, Vol. XVIII.)0-03-2006) 
Col. 200-06 

Statutory Auditor in Banks 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 189-90 

Strike by Bank Employees 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 144 

Strike by SBI Employees 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 49-51 

Textile Upgradation Fund Scheme 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 160 

Unclaimed Deposits 
(Deb. 12, Vol. XVIII, 03-03-2006) 
CoL 99-100 

CoI.264-6S 
BeatiDI the Retreat Ceremony 
Sale of Tickets 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 299-300 

Bee-keep1na 
Assistance for Bee-keepiilg, Fisheries and 

Poultry 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 85-94 

'Seedl Worken. 
Beedi Workers 

(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 261-62 

Female Beedi Workers 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 145-47 

Group Insurance Scheme for Welfare of 
Beedi Workers 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 266-67 

Hospital for Beedi Workers 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 221 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 184-85 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 217-18 
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Housina Schemes for Beedi Workers 
(Deb. 34, Vol. XX, 22-05·2006) 
CoL3S2-S3 

Need to ensure that Dearness Allowance 
is paid by the Deedi Manufacturing 
Companies to Beedi workers in the 
country (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoL 344 • 

Schol.rships to Children of Deedi 
Workers 
(Deb. I, Vol. XVII, 27-02-2006) 
CoL 19()..91 

w.p. for Beodi Workers 
(Deb. 13, Vol. XVIII, 06-03.2006) 
Col. 273-74 

Welflre Scheme for Beedi Workers 
(Deb. 34, Vol. XX, 22-05-2006) 
CoL 211-82 ........ 

Trade between India and Belarus 

Shant Cold.., Coal U_1Ied 
Coal R.elerves ofDCCL 

(Deb. 15,_ Vol. XVIII, 01-03-2006) 
Col. 223-24 

Dba ... ElrtII Mown Undted 
Tie-up of DEML with Foreign Firms in 

Defence Sector 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoL 92-93 

Bham ReiV)' Eleetrleall IJaW 
Acquisition of Companies by BHEL 

(Deb. 32, Vol. XX, 18-05-2006) 
Col. 238 

New Series Compensation Scheme by 
BHfL 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 250 

Nuclear Reactor Turbine Market 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col.tll 

(Deb ... , Vol. XVII, 21-02-2006) 
CoL 229-30 Bb.nt Heavy PI.tes .nd Vessels Ltd. 

a.pJ Claeaakall .ad P ....... eeutlc: ... 
u.tIId 

leatrucwring of Bengal Chemicals and 
Pharmaceuticals Limited 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoL 141 

Bevenaa 
Need to follow-up .ction taken by 

Government on the JPC Report on 
Pesticide Residues in beverages 
(MUR377) 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Cot 244-45 

Bhab ... Atoaaic Researc:b Centre 
Terrorists Threats on BARC 

(Deb. 30, Vol. XIX, 16-05-2006) 
Co1.2S4 

BbantAluadnlum Com .. ny Ltd. 
Disinv.unent ofBALCO 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 255 

Assistance to Hindustan Cables Ltd. and 
Bharal Heavy Plates and Vessels Ltd. 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 135-36 

Dbant Nlrm.b VoJ ... 
Bharat Nirman Yojana 

(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 52-55 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 478-79 

Budpt(GennI)-2006-07-Presentation 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 4 

Schemes under Dharat Nirman Yojana 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 138-39 

Survey ofDorder Villages Under Dharat 
NirmanYojana 
(Deb. 10, Vol. XVII, 01.03-=2(06) 
CoL 134-35 
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Bharat Opthalmic Glass Umited 
Closure ofBOOL 

(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 270 

Bharat Petroleum Corporation Ltd. 
Expansion and Infrastructural 

Development Projects 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 29 

Bharat SlDchar Nigam Umlted 
Access Deficit Charge Regime 

(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 315 

Broad Band Internet Service and SIM 
Card by BSNL 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 214-15 

BSNL Services in Rural Areas 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 301-02 

Closure of PC Os 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 247 

Corruption in BSNL and MTNL 
(Deb. 12, Vol. XVIII, 03-03-2006) 
0>1.240 

Decline in BSNL and MTNL Mobile 
Services 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 147-48 

Discontent Amongst Officers of MTNL 
and BSNL 
(Deb. 2, Vol. XVII, 17-02-2006) 
Co1.63~ 

Energising Land Line Telephones 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 81 .. 3 

Expansion ofBSNL Services 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 61-63 

Fault Rate in BSNL and MTNL Phones 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 642-46 . 

Fixed prepaid BSNL CoMcction 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 476-n 

Hiring of Security Agencies 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoJ.273-76 

Installation of Mobile Phone Tower in 
Bhiwani 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 78 

Internet Factlity on Dolphin Mobile 
Service 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 469-70 

ITI as Integrated Production Unit of 
BSNL 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 490-91 

Landline Telephone Connections 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 279-81 

Losses Incurred by BSNL 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 49-S0 

Marketin8 to Telecom Circles 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 217-24 

Mobile PCO in Trains 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 238-39 

Mobile Phone Connectivity in 
Chhitorgarh, ~asthan 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoL 118-19 

Need to increase supply ofSIM cards of 
BSNL in Bellary, Karnataka and 
improve the Mobile ~rvices in sub-
urban and rural areas of the State 
(MUR377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.~ 

Need to look into the problems faced by 
Cellone subscribers in National CapillI 
Jteaion, Delhi (MUR 377) 
(Dth 2' Vol. XIX, 21-83-2006) 
Col. 69-
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Need to provide BSN~ Mobile Services 
in Araria Parliamentary Constituency, 
Bihar (MUR 371) 
(Deb. 34, Vol. XX, 22-05-2006) 
CoL 498-99 

'Need to rescind the order of shifting the 
offices ofCGM, BSNL from Jammu to 
Srinagar (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 4 

Need to start mobile services ofBSNL in 
Forbesganj, Narpatganj and Jogbani 
areas of Araria Parliamentary 
Constituency, Bihar (MUR 377) 
(Deb. 13, VoL XVIII, 06-03-2006) 
Col. 364 

Rebate for Senior Citizens 
(Deb. 12, Vol. XVIJI, 03-03-2006) 
Col. 142-47 

Reduction in Telephone Rent 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 297-300 

Rental Charges ofBSNL and MTNL 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 273-74 

Satellite Telephone System 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 267-69 

Shortage ofBSNL SIM Cards 
(Deb. 26. Vol. XIX, 10-05-2006) 
(".01. 71 

Subscribers Base ofBSNLIMTNL 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 19-28 

Tele-Density 
(Deb. 17, Vol. XVIII. 10-03-2006) 
CoI.217-19 

Telecom Services in Rural Areas 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 225-26 

Telephone Towers in Jodhpur 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 117-18 

Unitorm STD Call Rate 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 159-60 

Uniform STD Rates 
(Deb. 2, Vol. XVII, 17.02-2006) 
Col. 262-63 

VRS to BSNL and MTNL Employees 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 291-93 

Bharat Vlkas Kosh 
Bharat Vikas Kosh 

(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 139-40 

Bharatvanshlya Jnyan Network 
Bharatvanshiya Jnyan Network 

(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 85-86 

Bhopal Gas Disaster 
Demands of Victims of Bhopal Gas 

Disaster 
(Deb. 29, Vol. XIX, 1.5-05-2006) 
Col. 57-60 

Bhutan 
Indo-Bhutan Bilateral Trade Agreement 

(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.377 

Payment of Tax by Farmers to Bhutan 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 260-61 

Railway Link with Bhutan 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 131 

Bihar 
Adivasi Mahila Sashaktikaran Yojana 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 83 

Alleged threat to the life of Dr. Mohd. 
Shahabuddin MP lodged in Siwan Jail, 
Bihar and need ftJr proper medical care 
to the Member (Sub.) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 448-50 
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Computerised Res~rvation Geatres 
(Deb. 27, Vol. XIX, 1I-0S-20d6) 
Col. 179 

Concrete Sleeper Plant at Sitamarhi 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 137-38 

Construction of New ROBs between 
Bagha and Betiya 
(Deb. 27, Vol. XIX, 11-05-2006) 
Co1.173-74 

Construction of Over bridges in Jharkhand 
and Bihar 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 198-99 

Construction of Roads in Bihar 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 212-13 

Development and Conservation of 
Buddhist Centres 
(Deb. 32, Vol. XX, 18-05-2006) 
CoJ.275 

Development of PalO a 
(Deb. 5, Vol. XVII, 24-02-2006) 
Co1.174 

Diversion of Funds by Gram Panchayats 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 123-24 

Establishment of Regional Culture Centre 
in Bihar 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 77-78 

Funds under Centrally Sponsored 
Schemes 
(Deb. 30, Vol. XIX, 16-05-2006) 
Co1.104-34 

Harinagar Doordarshan Kendra in Bihar 
(Deb. 29, Vol. XIX, 15-05-2006) 
Co1.216-17 

Industrially Backward Districts 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 177 

Irrigation Projects of Bihar 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 158 

Jute Industry in Bihar 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 166 

Konar Irrigation Project 
(Deb. 13, Vol. XV III, 06-03-2006) 
Col. 160-61 

Massan Dam 
(Deb. 34, Vol. XX, 22-05-2006) 
Co1.211-12 

Need for construction of National 
Highway linking Patna, Bihata and 
Aara in Bihar (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 389 

Need for early commencement of Rajiv 
Gandhi Oramin Electrification 
Programme in Samastipur district of 
Bihar(MUR311) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 295 

Need for implementation of'Rajiv Gandhi 
Rural Electrification Scheme' in 
Samastipur district, Bihar (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 443 

Need to bear the full expenditure by the 
Central Government for construction 
of National Highway in Bihar 
(MUR377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 246 

Need to bring all districts of Bihar under 
Accelerated Power Development 
reforms Programme (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Co1.367 

Need to broadcast DD-2, Metro Channel 
in Katihar district, Bihar (MU R 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 329-30 

Need to expedite construction ofNational 
Highways in Bihar (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 71 
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Need to lay a new rail line between Gaya 
and Tori via Chatra and expedite 
completion of Varwadih-Chinnir rail 
section in Bihar (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. II 

Need to lay a new rail line between Gaya 
and Tori 'Ilia Chatra in Bihar and 
complete the pending construction 
work ofrailway line between Varvadih 
and Chinniri (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 443 

Need to open a Central School in Bagaha 
re&ion of Champaran district Bihar 
(MUR377) 
(Deb. 35, Vol. XX, 23-05-2006)-
Col. 402 

Need to provide BSNL Mobile Services 
in ~raria Parliamentary Constituency, 
Bihar (MUR 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 498-99 

Need to provide employment to the 
labourers of Bihar Agricultural Labour 
Federation in Ordnance Factory Rajgir, 
Nalanda district, Bihar (MUR 377) 
(Deb. 10, Vol. XVII, 01..()3-2006) 
Col. 271 

Need to provide special package for 
solving acute drinking water problem 
in Gaya district, Bihar (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 10-11 

Need to repair a segment of Pradhan 
Mantri Golden Quadrilateral Project at 
Sherghati in Gaya Parliamentary 
Constituency, Bihar (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 491 

Need to set up a Granite polishing 
Industry in Gaya district, Bihar 
(MUR377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 350 

Need to start mobile services ofBSNL in 
Forbespnj, NarpatprU and Joabani 
areas of Araria Parliamentary 
Constituency, Bihar. (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 364 

Need to start teachin, in Kendriya 
Vidyalaya at Maharaj,anj, Siwan 
District, Bihar(MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoJ.444 

Need to start work on Katihar-Jogbani 
broad gauge railway line (MUR 377) 
(Deb. 3], Vol. XX, 17-05-2006) 
Col. 441 

Need to take over the work of Belharna 
Hydro Reservoir in Banka 
Parliamentary Constituency, Bihar by 
the Central Government with a view to 
ensure its early completion (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 343 

Need to take steps for early completion 
of Chhapra-Kaptanganj 'Ilia Siwan-
Thawe and Maharajganj-Mashrakh 
rail projects in Bihar (MUR377) 
(Deb. 34, Vol. XX, 22"()5-2006) 
Col. 50S'()6 

Need to take suitable measures to check 
increasing naxalite activities in Bihar 
(MUR377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 399-400 

Need to take suitable steps to ameliorate 
the lot of farmers in Aurangabad 
Parliamentary Constituency, Bihar 
(MUR377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 336-37 

Panchayati Raj Training Centres 
(Deb. 26, Vol. XIX, 10-OS-2006) 
C01.21S-16 

Post Offices 
(Deb. 7, Vol. XVII, 24-02-2006) 
CoI.IS-90 

Railway Projects of Bihar and Jharkhand 
(Deb. 16, Vol. XVIII, 09..()3-2006) 
Co1.146-S2 

Restoration ofBelahi Halt 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 96 
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Road Development Projecas in Bihar 
(Deb. 5, Vol. XVII, 22..()2-2006) 
CoL 139-40 

Rutin. Jiven by Supreme court on the 
Dissolution of Previous Bihar Vidhan 
Sabha 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 302-11 

Scheme to Develop Nirkatiyaganj 
,Railway ~tation 
(Deb. 27, Vol. XIX, 1I-0S-2006) 
0,1.260-61 

Setting up of Health Sub-Centres 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 77 

Shortage of Procurement Centre in Bihar 
(Deb. 8, \\>1. XVII, 27'()2-2006) Col. ) 77 

Appropriation (Railways) No. 3 Bill. 
2006-C0niicl. and Pus 
(Deb. II, Vol. XVIII, 11-03-2006) 
CoI.S5-56 

Appropriation (R.ailways) Vote on 
Account Bill, 2006---C0naW. and Pass 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 313-15 .' 

Appropriation Bill, 2006-lnt.-Consid. 
and PISS 
(Deb. 17, Vol. XVIII, 10-03-20(6) 
CoI.~5.()6 

Arms (Amendment) Bill, 2006 
(Substitution of new section for 
sectioD II, etc.) by Shri Mohan 
Sin,h-Int. 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 442 

Special Economic Packqe for States Central Silk Board Bill, 2005 
(Deb. 15, Vol. XVIII, 08-03-2006) (Deb. 35, Vol. XX, 23-05-2006) 
Col. 198-99 Col. 59 

Special Task Force for Development of 
Bihar 
(Deb. 26, Vol. XIX, 10-0S-2006) 
Col. 635 

BiD(l) 
Amendment in Criminal Law Bill, 2003 

(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 90 

Appropriation (No.2) Bill, 2006-.lnt.-
Consid. and Pass 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 406-08 

Appropriation (No.3) Bill, 2006-lnt.-
Consid. and Pass 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 429-30 

Appropriation (Railways) Bill, 2006-
Conlid. and Pass 
(Deb. 12, Vol. XVIII, 03-03-2006) 
CoL31S-17 

Appropriation (Railways) No.2 Bill, 
2006-Consid. and Pass 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 317-1' 

Cess Laws (Repealing and Amendment) 
Bill, 200S-Consid. and Pass 
(Deb. 29, Vol. XIX, 15·05-2006) 
CeL.s62~7 

Chartered Accountants (Amendment) 
Bill, 2005-Consid. and pass 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 319-20 

Cinematograph (Amendment) Bill, 2006 
(Amendment of Section 2 etc.) by 
Shri Anandrao Vithoba Adsul-Int. 

(Deb. 2. Vol. XVII, 17.02.2006) 
Col. 368 

Code of Criminal Procedure (Amendment) 
Amending Bill, 2006-C0nsidered_ 
Pass 
(Deb. 33, Vol. XX, 19.05·2006) 
Co1.4SS-74 

Code of Criminal Procedure (Ameadment) 
Bill, 2006 (Amendment of the t:int 
Schedule by Shri Anandrao VRboba 
Adsul-Int. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 368 
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Coir Factory Workers (Welfare) Bill, 2006 
by Or. K.S. Manoj-Int. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 366-67 

Companies (Amendment) Bill, 200~ 
Consid. and Pass 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 549-61 

Company Secretarios (Amendment) Bill, 
2005-Consid. and Pass 
(Deb. 12, Vol. XVlII, 03-03-2006) 
Col. 322-24 

Competition (Amendment), BiII,2006-
Int. 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 262 

Constituent Assembly Bill, 2005 by 
Shri Bachi Singh Rawat Bachda-Int. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 363 

Constitution (Amendment) Bill, 2004 
(insertion for new article 47A) by 
Shri Survaram Sudhakar Reddy-
Consid. and Withdrawn 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 369-91, 93-94 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 45 A) by 
Shri Suravaram Sudhakar Reddy-
Consid. 
(Deb. 12. Vol. XVIII, 03-03·2006) 
Col. 32743, 344-59 

Constitution (Amendment) Bill, 2004-
(Insertion of new article 45A)--<:onsid. 
and Withdrawn 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 445-60 

Constitution (Amendment) Bill, 2006 
(Amendment Article of article 148) by 
Shri C. K.Chandrappan-Int. 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 343 

Constitution (Amendment) Bill, 2006 
(Amendment Article of article 253) by 
Shri C. K.Chandrappan-Int. 
(Dob. 12, Vol. XVIII, 03-03-2006) 
Col. 343 

Constitution (Amendment) Bill, 2006, 
(Amendment of articles 75 and 164) by 
Shri Kashiram Rana-Int. 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 443 

Constitution (One Hundred and Fifth 
Amendment Bill), 2006-Consid. and 
Pass 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 507-50 

Constitution (One Hundred and Fifth 
Amendment) Bill, 2006 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 452-60 

Constitution (One Hundred and Fifth 
Amendment) Bill, 2006-Int. 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 235-36 

Constitution (One Hundred and Sixth 
Amendment) Bill, 2006---Int. 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 493 

Constitution (Scheduled Castes) Order 
(Amendment) Bill, 2006 (Amendment 
of paragraph 3) by Shri C.K. 
Chandrappao-Int. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 366 

Constitution (Scheduled Tribes) (Union 
Territories) Order (Amendment) Bill, 
2006 (Amendment of the Schedule) by 
Or. P.P. Koya-Int. 
(Deb. 28, Vol. xix, 12-05-2006) 
Col. 44445 

Contempt of Courts (Amendment) Bill, 
2004-Consid. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 343-5 1,358-62 
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Contempt of Courts (Amendment) Bill, 
2004-Consid. &: Pass 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 324-39 

Cost and Works Accountants 
(Amendment) Bill, 2005-Consid. and 
Pass 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 320-22 

Council for Environment Protection Bill, 
2005 by Shri Bachi Singh Rawat 
Bachda-Int. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 364 

Crop Insurance Bill, 2005 by Shri Iqbal 
Ahmed Saradgi-Consid. 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 460-84 

Delhi Laws (Special Provisions) Bill, 
2006-Consid.& Pass 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 407-41 

Delhi Special Police Establishment 
(ArnendmCllt) Bill, 2006-lnt., Consid. 
and Pass 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 19-21 

Delimitation (Amendment) Bill, 2006 
(Amendment of Section 2) by 
Shri PUMU Lal Mohale-Int. 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 444 

Drugs (Control) Repeal Bill, 2006-lnt. 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 326-27 

Education Bank of India Bill, 2005 by 
Shri Bachi Singh Rawat Bachda-Int. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 364 

Farmers (Welfare) Bill, 2006 by Shri C.K. 
Chandrappan-Int. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 367 

Finance Bill, 2006-Consid. and Pass 
(Deb. 23, Vol. XIX. 20-03-2006) 
Col. 26-91 

Finance Bill, 2006-lnt. 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 44 

Finance Bill, 2006-Consid. 
(Deb. 22, Vol. XIX, 18-03-2006) 
Col. 1-3,65-162 

Food Safety and Standard Bill, 2005-
Consid. 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 673-74 

Forest Conservation (Amendment) Bill, 
2005 (Insertion of new Section 3 C) by 
Shri Hansraj G. Ahir-Int. 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 325-26 

Forward Contracts (Regulation) 
Amendment Bill, 2006-Int. 
(Deb. 24, Vol. XIX, 21-(13-2006) 
Col. 26 

Government orUnion Territories and the 
Government of 'National Capital 
Territory of Delhi (Amendment) Bill, 
2006-Consid. and Pass 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 276-89 

Immoral Traffic (Prevention) Amendment 
BiII,2006-lnt. 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 493 

Indian Telegraph (Amendment) Bill, 2006-
Int. 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 439 

Introduction of Right to Education Bill 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 162 

Khadi And Village Industries Commission 
(Amendment) Bill, 2005-Consid. and 
Pass 
(Dcb. 8, Vol. XVII, 27-02-2006) 
Col. 416-39 



LOKSABHA 

National Commission for Ex-Defence 
Penannel Bill, 2005 by 
Shri Abdullakutty-lnt. 
(Deb. 2, Vol. XVII. 17-02-2006) 
Col. 365 

National Institute of Fashion Technology 
Bill. 2006-Consid. and Pus 
(Deb. 34, Vol. XX, 22-05-2006) 
Co1.6S6-73 

Nilional Jute Board Bill, 2006 -Int. 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 494 

Nad to clear 'The Gujllat Control of 
Orpniled Crime BiI~ 2003' (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 416 

Parliament (Prevention of 
Qisqualification) Amendment Bill, 
2006-1nt. 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 402-18,447-513 

Persons with Disabilities (Equal 
Opportunities, Protection of Rights 
and Full Participation) (Amendment) 
BiI~ 2006 (Substitution of new sections 
for section 31 )-Shri M. Shivanna-
Int. 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 443 

Petroleum and Natural Gas Regulation 
Board Bill, 2006-Consid. and Pass 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 75-139 

Petroleum and Natural Gas Regulatory 
Board Bill, 2006-C0nsid. 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 132-58 

PFRDA 

Pre-Examination Coaehin, Centres 
Regulatory Authority Bill, 2005 by 
Shri Mohan Sinah-Int. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 363 

Prevention of Cruelty to Cows Bill, 2005 
by Shri Bachi Singh Rawa' 
"Bachda" -Int. 
(Deb. 2, Vol. XXII, 17-02-2006) 
Col. 336 

Prevention of Cruelty to Cows Bill, 2006 
by Shri Bachi Singh Rawat 
"Bachda" -Int. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 366 

Produce Cess Law (Abolition) Bill, 2006-
lAt. 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 531-32 

Prohibition ofPublic:ation ofPre-EIec:tion 
Survey Bill, 2006 by Shri Mohan 
Singh-Int. 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 441-42 

Reserve Bank oflndia (Amendment) Bill, 
200S-Consid. and Pass 
(Deb. 31. Vol. XX, 17-05-2006) 
C,oI.460-70 

Small and Medium Enterprises 
Development Bill, 2005~onsid. and 
Pass 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 348-98 

Spccial Courts for Women Bill, 2006 by 
Shrimati Krishna Tirath-Int. 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 444 

S~iaJ Irrigation D~velopment Fund (For 
ForestAreas)"bltt, 2005 by Shri ~ 
GAhir-Int. 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 326 

(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 20 1-02 State Bank of India (Subsidiary Banks 

Laws) Amendment Bill, 2006-1nt. 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 492 

Political Parties (Maintenance and 
Auditing of Ac~unts) Bill. 2006 by 
Shri Mohan Singh-Int. 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 442 

Statutory Resolution Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 



SUBJECT INDEX 55 

Ordinance, 2006 and National 
Commission for Minority Educationai 
IndUtions (Amendment) Bill, 2006-
Conaicl. and Pili 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 409-506 .. 

Taxation Laws (Amendment) Bill, 2005-
eo .. id.a: ..... 
(Dob. 31, Vol. XX, 17-05-2006) 
Col. .. 70-91 . 

Television propammes (Ileplation) Bill, 
2005 by Shri Abdullakutty-Int. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 365 

The Andhra Pra4esh Legislative Council 
Bill, 200S-Assented 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 312 

The Appropriation (N0-3) Bill, 2006-
Assented 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 317 

The Appropriation (No.2) Bill, 2006-
Assented 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoUI7 

The Appropriation (No.5) Bill, 2005-
Assented 
(Deb. 2, Vol. XVII, 17-02-2006) 
CoUI2 

The Appropriation (Railways) No.3 Bill, 
2006-Assented 
(Deb. 27, Vol. XIX, 11-05-2006) 
Co 1.3 I 7 

The Appropriation (Railways) NO.5 Bill, 
2005-Assented 
(Deb. 2. Vol. XVII, 17-02-2006) 
Col.312 

The Appropriation (Railways) No.2 Bill, 
2006-Assented 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 317 

The Appropriation (Railways) Vote on 
Account Bill, 2006-Assented 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoLJI6-17 

The Appropriation Bill, 2006-Assented 
(Deb. 27. Vol. XIX, 11-05-2006) 
CoUI7 

The Central Sales. tax (Amendment) Bill, 
200S-Assented 
(Deb. 2, Vol. XVII, 17-02-2006) 
CoI.312 

The Chartered Accountants 
(Amendment) Bill, 2006-Assented 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.316-17 

The Commissions for Protection of Child 
Rights Bill, 200S-Assented 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 312 

The Company Secretaries (Amendment) 
BiII,2006-Assented 
(Deb. 27, Vol. XIX, II-OS-2006) 
Co1.316-17 

The Constitution (N inety-Third 
Amendment) Bill, 200S-Assented 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 312 

The Cost and Works Accountants 
(Amendment) Bill, 2006-Assented 
(Deb. 27, Vol. XIX, 11-05-2006) 
Co1.316-17 

The Disaster Management Bill, 2005-
Assented 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col.312 

The Finance Bill, 2006-Assented 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col.317 

The Government of Onion Territories and -
the Government of National Capital 
Territory of Delhi (Amendment) Bill, 
2006-Assented 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 316-17 

The Manipur University Bill, 2005-
Assented 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 312 

The National Commission for Minority 
Educational Institutions (Amendment) 
BilI,2006-Assented 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.317 

The National Tax Tribunal Bill, 2005-
Assented 
(Deb. 2, Vol. XVII. 17-02-2006) 
CoU12 
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The Petroleum and Natural Gas 
Regulatory Board Bill, 2006-
Assented 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 317 

The Prevention of Insults to National 
Honour (Amendment) Bill. 2005-
Assented 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col.312 

The Punjab General Sales Tax (As in force 
in the Union Territory ofChandigarh) 
Repeal Bill, 2005-Assented 
(Deb. 2, Vol. XVII, 17-02-2006) 
CoI.3II-12 

The State Emblem oflndia (Prohibition of 
Improper Use) Bill, 2005-Assented 
(Deb. 2. Vol. XVII, 17-02-2006) 
CoI:312 

The Taxation Laws (Amendment) Bill, 
200S-Assented 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 312 

Union Duties of Excise (Electricity) 
Distribution Repeal Bill, 2006--Consid. 
and Pass 
(Deb. 32, Vol. XX, 18-05-2006) 
CoJ.343-48 

Union duties of Excise (Electricity) 
Distribution Repeal Bill, 2006-lnt. 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoJ.267 

Bio-Divenity 
Agro Bio Diversity 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 124-25 

Bio-Diversity Action Plan Report 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 176-77 

Need to take steps for bird conservation 
management through community 
participation with Bio-diversity 
Authority ofIndia as the nodal agency 
(MUR377) 
(Deb. 31, Vol. XX, 17-05-2006) 
CoI.~ . I 

Blo-Aericulture 
Promotion of Bio-Agriculture 

(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 139-40 

Bio-Fuel 
Bio-Diesel Plants in Gujarat 

(Deb. 28. Vol. XIX. 12-05-2006) 
Col. 365-66 

Bio-Diesel Policy 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 120 

Bio-Fuel Programme in Villages 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col.315 

Committee on Development on BiD-Fuel 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 373 

Extraction ofBio-Diesel 
(Deb. 28, Vol. XIX. 12-05-2006) 
Col. 237-38 

National Bio Fuel Centres 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 180-81 

National Mission on Bio-Diesel 
(Deb. 28, Vol. XIX. 12-05-2006) 
CoJ.313-14 

Operation of Trains by using Bio-Diesel 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col.117 

Bio-Medical Waste 
Bio-Medical Waste 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 172-74 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 358-62 

Bio-Technology 
Bio-Technology Development Fund 

(Deb. 28, Vol. XIX. 12-05-2006) 
Col. 131-32 

Development of Bio-technology in 
Agriculture 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 253-54 
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Investment in Bio-Technology Companies 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 279 

New Bio-Tech Parks 
(Deb. 17, Vol. XVIII, 10-03-2(06) 
Col. 81 

Popularisation of Tissue Culture and 
Bio-technology based Agriculture 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 106-08 

Research and Development for 
Agriculture 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.I7l-73 

Biosphere 
Biosphere Reserves 

(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 291-92 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 424 

Bird Flu 
Bird Flu 

(Deb. 29, Vol. XIX, I S-OS-2006) 
Col. 434 

Effect of Bird Flu on Tourism 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Col. 99-100 

Bird(s) 
Ban on Imports of Birds and Meat 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 168-74 

Birds! Animals under Wildlife Protection 
Act 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 279-81 

Death of Birds 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col.lS7-58 

Death of Seagulls 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoJ.180-81 

Migration of Siberian Birds 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 15S-S6 

Migratory Birds 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 283-84 

Need to take steps for bird conservation 
management through community 
participation with Bio-diverslty 
Authority ofIndia as the nodalaaency 
(MUR377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 444 

Population of Vulture 
(Deb. 8, Vol. XVII, 27-(\2-2006) 
Col. 277-78 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 329-31 

Protection of Birds 
(Deb. 19, Vol. XVlII, 13-03-2006) 
Col. 43-44 

Birla Institute orTechnology 
Jyaistha Saka Commercial use of 

Institutes 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 77-78 

Birth and Deatb 
Birth and Death Registration 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 280-81, 301 

Black Marketlnl 
Black Marketing of Coal 

(Deb. 31, Vol. XX, 17-05-2006) 
Col. 15-22 

Black Marketing of Kerosene 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 189-91 

Black Money 
Black Money 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 121 . 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 385-86 

Black Money in Real Estate 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 181 
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Blood .... 
SeatiqupofBIoocI Bank 

(Deb. 5, Vol. XVII, 22-02-2006) 
Col.2OI 
(Deb. 31, Vol. XX, 17 .. 0S-2006) 
CoL 100-01 

... rd lor ladu.trial aad Flaa.eial 
.... tnctloa 

PIadina Cues in BIFR . 
(Deb. 21, Vol. XIX, 17-03-2006) 
'Col. 61-62 ,....,Accord 

IodoACCQrd 
(Deb. 14, Vol. XVIII, 07-03-2006) 
~26U9 .......... 

·itau.tton lrisinS out of detreezing the 
bInk KCOunU ofOdavio Quattrocchi, 
an accused in the Bofon Scam (Sub.) 
(Deb. 5, Vol. XVII, 22-02-2006) 
CoLl 10-3 I 
~ .. y Stock EJ:cbanp 
Raids ofBSElNSE Officers 

(Deb. 33, Vol. XX, 19-05-2006) 
CoL 36S-66 

..... I.abour 
Report on Bonded Labouren 

(Deb .• , Vol. XVII, 27-02-2006) 
Col. 93 

Boads 
Listing of Private Bonds 

(Deb. 33, Vol. XX, 19-05-2006) 
Col. 115 

Boob 
Expensive Higher Education Books 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 330-31 

History Text Books 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 213-14 

Introduction of Computerised Books 
(Deb. 4, Vol. XVII. 2 J -02-2006) 
Col. 151 

Non-availability ofNCERT Books 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 32-33 

Sale of Fake Books 
(Deb. 20. Vol. XVIII, 14-03-2006) 
Col. 144-45 

Border Areas 
Assistance under Border Area 

Development Programme 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 146-47 

Construction Activities on the Border 
Areas 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 100 

Construction of Road on Kutch Border 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 236 

Cultivation along the Border 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 101-02 

Extension of All India Radio and 
Doordarshan Services to Border Areas 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 146-47 

Unified Posts on Indo-Bangladesh Border 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 280 

Border Dispute 
India-China Dialogue 

(Deb. 5, Vol. XVII. 22-02-2006) 
CoI.6J-64 

Need to implement the recommendations 
of Mahajan Commission's Report on 
border dispute between Maharashtra 
and Karnataka with regard to the 
status ofBelgaum (MUR 377) 
(Deb. 32, Vol. XX. 18-0S-2006) 
Col. 338-39 
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Status of Forces on Assam-Nagaland 
Territory Dispute 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 81 

Border Roadl OrpnisadoD 
Alleged Murder of BRO Official in 

Afghanistan 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 93-94 

BRO's Workers KilledlInjured 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 71-72 

Construction of Roads by BRO 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 266-68 

Need to ensure effcctive implementation 
of Labour laws in Border Roads 
Organisation (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 384 

Border Security Foru 
Mobile Phone to BSF Jawans 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 236 

Rampage by BSF Jawans 
(Deb. 4, Vol. XVII, 11-02-2006) 
Col. 202 

Use ofBSF Aircraft by Ministers 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 275 

Bottled Water 
Irregularities in Selling of Bottled Water 

(Deb. 34, Vol. XX, 22-05-20(6) 
Col. 188 

Construction of another Railway Bridge 
on River Yamuna 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 263 

Construction of Bridge on Chambal 
National Highways 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 287-88 

Construction of Bridge over Brahmaputra 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 373 

Construction of Bridge over I..,ohit and 
Khabolu River 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoL2S7-58 

Construction of Bridges over National 
Highways 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 253-56 

Construction of Canal from 1halera 
Bridges to Santokbagarh Bridge 
(Deb. 13, Vol. XVIlI, 06-03-2006) 
Col. 160 

Construction of Chowkighat Bridge on 
NH-52 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 166 

Construction of Flyover Bridies 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 270 

Construction of new ROBs between 
Bagha and Betiya 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 173-74 

Bridge(s) Construction of Over bridge in M.P. 
Bogibeel BridgeProject (Deb. II, Vol. XVIII, 02-03-2006) 

(Deb. 6, Vol. XVII. 23-02-2006) Col. 150 
Col. 108-10 I Construction of Overbridges 

Condition ofMahanadi River Bridge (Deb. 6, Vol. XVII, 23-02-2006) 
(Deb. 31, Vol. XX, 17-05-2006) Col. 102 .. 03 
Col. 104 

Construction of a Flyover at Loharu 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 170 

Construction of Over bridges in Jharkhand 
and Bihar 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 198-99 



Construction of Overbridges in Tamil 
Nadu 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 125 

Construction of Road Over Bridges 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 255 

Construction of Road Over/Under . 
Bridles in Maharashtra 
(Deb. ~7, Vol. XIX, 11-05-2006) 
Col. 54-56 

Construction of RoB in Haveri Town in 
Karnataka 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 106-07 

Construction of ROB on Gomo Junction 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 113-14 

Construction of ROB on Level Crossing 
(Deb. 32, Vol. XX, 11-05-2006) 
CoL 291-92 

Construction of ROBs in Andhra Pradesh 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. lSI 

Construction of ROBs in PUl\iab 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Cal.lSO-SS 

Construction of ROBslRUBs in Andhra 
Pradesh 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoL 234-35 

Construction of ROBslRUBs in Kota, 
Rajuthan 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoL267~ 

Need· foW construction of a bridge at 
Khaitponcrol.inl on Mumbal- . 
AblDedabad National Hiahway in 

. 0qIInt(MUJl377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
. Cal..435-36 

Need for construction of a bridle on 
Bhuthi Valan river on Indo-Nepal 
Border (MUR 377) 
(Deb. 21, Vol. XIX, ] 7-03-2006) 
Col. 273-74 

Need for construction of a bridge on river 
Chambal at Usedghat linking Uttar 
Pradesh and Madhya Pradesh 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 19 

Need for construction of a bridge on river 
Ganga at KaIakankar Ghat or Gotri Ghat 
in Chait Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 399 

Need for construction of a bridge on river 
Gomti with a view to link Deogaon 
Horbal-Faizabad with Sathinghat-
Jagdishpur-Sultanpur in Uttar Pradesh 
(MUR377) 
(Deb. 34, Vol. XX, 22-0S-2006) 
COt:S05 

Need for construction of a Railway Over-
bridge at the Railway crossing ncar 
Maxi Railway Station in Ratlam 
Division (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 339-40 

Neeo for construction of an over-bridle 
at Gangadhara and· Virpur railway 
crossings on National Highway No.6 
in Gujarat (MUR 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 495 

Need for construction of an overbridge 
on National Highway at Dishatown 
in Banaskantha Parliamentary 
Constituency, Gujarat (MUR 377) 
(Deb. 14, Vol. XVUI, 07-03-2006) 
Col. 484 

Need for construction of foot over bridges 
at Pallambi and Pallipuram railway 
stations with a view to avoid 
inconvenience to the local people due 
to doubling of railway track between 
Mangalore and Shoranur in Southern 
Railways (MUR 377) 
(Deb. 34, Vol. XX, 22-0'·2006) 
CoL 501 
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Need for early construction of Badarpur 
tlyover (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 290 

Need to accord clearance by the Forest 
Department for construction of road 
and bridge between Rath (Hamirpur) 
and Garautha (Jhansi) (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 342 

Need to construct a new bridge over river 
Lone on Unnao-Rai Bareilly road, Uttar 
Pradesh b'esides conducting a 
survey of dilapidated roads in Unnao 
Parliamentary Constituency 
(MUR377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col,72 

Need to construct an over bridge at 
Balitha railway crossing and widen the 
existing under bridge at Karambeli 
railwaY level crossing in Vapi, GuJarat 
(MUR377) , 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 327 

Need to cons.truct Over-Bridges at 
Kadodara Char Rasta and Kamrej-Char 
Rasta on National Highway Nos.6 and 
8 respectively in Gujarat (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 63-64 

Need to construct over-bridges at 
Kadodara-Char Rasta on National 
Highway Nos. 6 and 8 in Gujarat 
(MUR377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 436 

Need to have a time bound programme 
for completion of Road Over Bridges 
work in Kerala (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 441 . 

Need to reconsider the proposal for 
construction ofBogibeel Bridge under 
N.F. Railway as a National Project 
(MUR377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 404 

Old Railway Bridges 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 37-38 

Reconstruction of Roads and Bridges in 
Mmnbai 
(Deb. 5, Vol. XVII, 22-02-2006) 
CoL 288 

RUB's in Orissa 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 50-51 

Status of Two Bridges 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col.l71 

Britain 
Agreement with America and Britain in 

Education Sector 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 173-74 

India-UK Trade 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 249-50 

Indian Doctors in U.K. 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 129-30 

Need to take up the issue ofretuming of 
important articles related to the lives 
of Gurus preserved in British Museum 
in London with the Government of 
United Kingdom (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
COI.44S-46 

Need to take up the issue ofretuming of 
importance articles reiated to the lives 
of Gurus preserved in British Museum 
in London with the Governmont. of 
United Kingdom (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
CoI.44S-46 

Outsourcing Pathological Tests 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 51-52 

Procurement of Second Hand Harriers 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 246 
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Broken 
Stunp Duty on Brokers . 

(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 178-79 

It. Cotton 

Budlet (Geaeral)-2006-2007 
General Budget-2006-07-General 

Discussion Demands for Grants-
2006-07 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 277426 

Bt. Cotton General Budget-2006-07-Presen .. ion 
(Deb. 13, Vol. XVIII, 06-Q3-2006) (Deb. 9, Vol. XVII, 28-02-2006) 
Col. 98-99 Col. 143 

Bt. Cotton Seed 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 108$, 28S-86 

Bt. Cultivation 
(Deb. 29, Vol. XIX, I S-OS-2006) 
Col. 279 

Cultivation ofBt. Cotton Seed 
(Deb. 3, Vol. XVII, 20-02:'2006) 
CoI.I02~3 

MII'ket Price ofo'M.B.T. Cotton 
(Deb. 34, Vol. XX .. 22-0S-2006) 
COI.40S.()6 

Budget 
Budgetary Provision for NLCPR 

(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 357-58 

Under Pending of Funds 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 182-83 

Under-utilisation of Budgeted Amounts 
. (Deb. 15, Vol. XVIII, 01-03-2006) 
Col. 270-71 . 

Unspent Amount by Ministriesl 
Departments 
(Deb. 28, Vol. XIX. 12-0S-2006) 
Col. 366-67 

Utililation of Budget 
. (Deb. '29, Vol. XIX, 15-0S-2006) 

Col. 397"'" 
Variation in Budget Estimate and 

Expenditure 
(Deb. 17, Vol. XVIII, 10-03-2006) 
COL 114-15, 

General Budget-2006-2007-Oeneral 
Discussion Demands for 
Supplementary Grants-(General) 
200S-2006 and Demands for Excess 
Granr.-{General) 2003-2004 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 494-S92,609-14 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 291-S89 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoJ.346-40 

Budget (Rallwlys)-2006-07 
Budget (Railways)-2006~7 
Derriands for Grants (Railways)-2006-07 

(Deb. II, Vol. XVIII. 11-03-2006) 
.CoJ.II-20 

Budh. J.yantl 
Need for celebration of Budha Jayanti 

falling on 13 May, 2006 (MUR 377) 
(Deb. 2S, Vol. XIX, 22-03-2006) 
Col. 13 

, BuUdlals 
Dangerous Buildings in Mumbai 

(Deb. 33. Vol. XX, 19-0S-2006) 
CoL 349-50 

Earthquake Prone Buildings 
(Deb. 33. Vol. XX. 19-05-2006) 
Col. 128-29 

Fire Fighting Measures for High Riling 
Buildings 
(Deb. 28, Vol. XIX. 12-OS-2006) 
Col. 321-22 

Occupation of LaridlBuiidina on Rental 
Buis ' ' 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 326-27 
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Property Conservation Law 
(Deb. 28, Vol. XIX, 12-0S~2006) 
Col. 363 

Use of Building for Commercial Purposes 
(Deb. 33, Vol. XX, 19-05-2006) 
Co1.366 • 

Bureau orIndian Standards 
Cheating by Jewellers 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 239-40 

Goods without BIS Certification 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 205-06 

Bum Standard Company Limited 
Need to address the grievances of 

Executives of Bum Standard Company 
Limited (Refractory Division) at Salem. 
Tamil Nadu (MUR 377) 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 489-90 

Revival of Burn Standard Company Ltd. 
(Deb. 32, Vol. XX, 18-0S-2006) 
Co1.158-S9 

Business Process Outsourcing 
Outsourcing Companies 

(Deb. 17, Vol. XVIII., 10-03-2006) 
Co1.307~9 

Relaxation to Business Processing 
Organisations 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 100 

Setting up of Call Centres 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 216-17 

Calling Attention 
Need for chcckins water pollution1n river 

Ganga at Varanui and steps taken by 
the Government in this reprd (CA) 
(Deb. 33, Vol. XX, 19-05-2006) 
Col 418-38 

Situation arising out of alle8ed brutal 
attack and killing of Adivasis by Police 
in Kalinganagar in Orissa (CA) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.3S3-80 

Situation arising out of inaction on the 
part of Government to solve the 
problems being faced by the residen1l 
of Delhi due to massive demolition 
drive being undertaken in Ncr Deihl 
(CA) 
(Deb. 13,Vol. XVIIl, 06-03·2006) 
Col. 331-50 

Situation arisins out of increasina Naxaltt. 
and Maoist activities in the Country 
and steps taken by the Government in 
regard thereto (C.A.) 
(Deb. 34, Vol. XX, 22.0'-2006) 
Col. 561-88 

Situation arisins out of the proposed , 
reservation for OBCam liMa, IITIIIId 
other Hi8her Educational Institutions 
of the country and steps taken by the 
Government in regard thereto (CA) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 410-35 

Canada 
Advisories Issued by Australia and 

Bypass Protein Meal Canada 
Setting up of Bypass Protein Plants (Deb. 10, Vol. XVII, 01-03-2006) 

(Deb. 34, Vol. XX, 22-05-2006) CoI.SS-S7 . 
Col. 254-55 Diamond Trade with Canada 

C-DOT (Deb. 20, Vol. XVIII, 14-03-2006) 
Export ofC-DOT Switches Col. 320-21 

(Deb. 31, Vol. XX, 17-0S-2006) Caaal(') 
Col. 179-80 

Upgradation orC-DOT 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 40-41 . 

Assistance for Local Dams and Bia 
Canals 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 137 
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C~n.truction of ,Canal From Jhalera 
Bridges to Santokhagarlt Bridge 
(Deb. 13, Vol. XVIII, 06-03-2(06) 
Col. 160 

COIIItrUdion.ofKatrapda Canal 

Capital Market 
Investment in Capital Market by Postal 

Department 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col.l6S~7 

(Deb. 19, Vol. XVIII, 13-03-2006) Raising Additional Funds by Banks 
Cot. 69 (Deb. 17. Vol. XVIII, 10-03-2006) 

Canstruction of Narmada Main Canal in 
ov-
(Deb. t9, Vol. XVIII, 13-03-2006) 
CoL 131-39' 

Need 'to revive Buckingham Canal in 
Andhra Pradesh so as to provide easy 
and cheap water transport system to 
the local people (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 412-83 

Renovation. of Canals in Rajasthan 
(Deb. 3, Vol. XVII, 20-02-2006) 
Co1.12l-24 

Candle 

Candle Manufacturing 
(Deb. 14, Vol. XVIII, 07-0l-2006) 
Col. 344-46 

Capital Account Convertibility 
Full Capital Account Convertibility 

(Deb. 28, Vol. XIX, 12-0S-2006) 
COl.30S-06 

CapitallnOow 

Share of Volatile Capital in total Capital 
Intlow 
(Deb. 33, Vol. XX, 19-05-2006) 
CoI.1I1-IJ 

Capitallnvestlnent 
Capital Investment in SS) 

(Deb. 14, Vol. XVIII, 07-0l-2006) 
Col. 348-50 

Col. 100-02 

Carbon Credit Projed 
Promotion of Carbon Credit Project 

(Deb. 29, Vol. XIX, 15-0S-2006) 
Col. 134-35 

Care Kenlam Project 
Care Keralam Project 

(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 228-29 

Cargo 
Cargo Capacity of Major Ports 

(Deb. 31, Vol. XX, 17-05-2006) 
Col. 110-11 

Cargo Service from Indore Airport 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 188-89 

Increasing Cargo Handling Capacity of 
Ports 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 118-19 

Introduction of Goods Carrier Ships 
(De.,. 5, Vol. XVII, 22-02-2006) 
Col. 241-42 

Transportation of Cargo Through Inland 
Waterways 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 64-65 

Cartoon 
Cartoon Controversy 

(Deb. 26, Vol. XIX, 10.OS.2006) 
Col. 363-64 
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The derogatory display of Hindu deities 
in Germany and Cartoons of Prophet 
Hazrat Mohammed published in 
Denmark 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.30S-13 

Cash Crops 
Export Share of Tea Coffee and Cash 

Crops 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 386-81 

ImportlExport of Cash Crops 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 414-18 

Cash for Work Proeramme 
Conversion ofNFFWP into CFWP 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 66 

Cashew Board 
Setting up of Cashew Board 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 153 

Casteism 
Spreading of Fundamentalism and 

Caste ism 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.211-12 

Cattle 
Anthrax Disease in Gir Sanctuary 

(Deb. 34, Vol. XX, 22-05-2006) 
Col. 169 

Cattle Diseases 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 159-60 

Cattle Research Centres 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.307-13 

Need to provide funds to Madhwalia 
Gosadan working for the. welfare of 
si~k cattle in Maharajganj district, 
Uttar Pradesh (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) Col. 348 

Smuggling of Cattle 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 102-03 

Cement 
Increase in Cement Price 

(Deb. 30, Vol. XIX, 16-05-2006) 
C01.3S-36 

Need to check increasing price of cement 
in the country (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 338 

Need to withdraw import duty on cement 
with a view to check its soaring price 
(MUR377) 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 329 

Production of Cement 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 129-41 

Production/Consumption of Cement 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 256-57 

Revival of Cement Factories 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Cot. 89-91 

Central Advisory Contract Labour Board 
Central Advisory Contract Labour Board 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 166-67 

Central Assistance 
Additional Central Assistance under 

NFAS 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 143-44 

Central Assistance under Post Matric 
Scholarship Scheme 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Co1.221-22 

Need to enhance the proportion of grants 
being given to Rajasthan as Central 
Assistance (MUR 377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 282 

Need to provide Central assistance to the 
Football Academies helping them to 
produce quality-players of 
international standard (MUR 377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 286-87 
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Central Board orDlnet Taxes 
Cases of Corruption in CBDT and CBEC 

(Deb. 2. Vol. XVII. 17-02-2006) 
Col. 118-20 

Ceatral Board orElci •• ad Customs 
Cues of Corruption in CSDT and CBEC 

(peb. 2, Vol. XVII, 17-02-2006) I 

Coi. i is-20 
Stagnation in CBEC 

(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 75-76 

Central Burralo Research Institute 

Post Dated Orders for Compensation 
Claims 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 69 

Post Godhra Violence 
(Deb. 4, Vol. XVII. 21-02-2006) 
CoJ.ISI·82 

Raids on Residences of Middlemen 
(Deb. 27, Vol. XIX. t \.05·2006) 
Col. 195 

Shortage ofStatrin CBI 
(Deb. 26. Vol. XIX, 10·05·2006) 
Col. 250-St 

Central Buffalo Research Institute, Sirsa Tainted Officers on Sensitive Posts 
(Deb. 8, Vol. XVII, 27-02-2006) (Deb. 29, Vol. XIX, 15-05-2006) 
Col. 90-91 I Col. 200~ I 

Central lIureau of Investigation t Central Coal Fields Limited 
CBI Raids on Coal Companies I Nee~ t~ ensure that ~~ntral Coal. Fields 

(Deb. S. Vol. XVII 22-02-2006) LImIted starts mmmg operatIons at 
Col. 161-63' Petarwar block in Bokaro district. 

Charges against Customs Officials 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 14244 

Corruption in BSNL and MTNL 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 240 

Departmental Enquiries by CBI 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 653-56 

Need to conduct a CBI inquiry into the 
alleged irregularities committed by 
Power Grid Corporation in tender 
procedure for setting up 765 KV project 
in Maharashtra (MUR 377) 
(Deb. 32. Vol. XX. IS-05-2006) 
Col. 334-35 

Need to conduct a CDI inquiry into the 
power distribution network in Dijnore 
Parliamentary Constituency with a 
view to ensure fair distribution in the 
resion (MUR 377) 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col. 323 

Jharkhand (MUR 377) 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col. 322-23 

Central Cottage Industries Corporation 
orIndla Umited 

Central Cottage Industries Corporation of 
India Limited 
(Deb. 35. Vol. XX. 23·05-2006) 
Col. 156-57 

Central Electricity Authority 
Proposal to Harness Captive Generation 

and Co-generation 
(Deb. 28. Vol. XIX. 12-0S-2006) 
Col. 288-90 

Central Electricity Regulatory 
Commission 

Cancellation of Licenses by CERC 
(Deb. ) 0, Vol. XVII. 01-03-2006) 
Col. 77·78 

Central Govemment Healtb SehC!JIe 
Cales Registered against Officials of 

Private HospitalslCGHS 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 352-53 
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CGHS Dispensary, Vasant Vihar 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 149-S0 

Closing Down ofCOHS Dispensaries 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 113 

Construction ofCGHS Dispensary 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 82 

Construction ofCGHS Dispensary 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. IS2-S3 

Construction of New CGHS Building 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 241 

Mismanagement in CGHS Dispensaries 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 66-72 

Central Pollution Control Board 
Directions by Central Pollution Control 

Board 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 209-10 

Scheme for Environment Management 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 162-64 

Central Public Works Department 
Demolition of Houses by CPWD 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col.l06'()7 

Variation in Budget Estimate and 
Expenditure 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 114-15 

Central Reserve Police Force 
Alcoholic Personnel ofCRPF 

Operation ofCGHS Dispensaries in Two (Deb. 20, Vol. XVIII, 14-03-2006) 
Shifts Col. 262 
(Deb. 26, Vol. XIX, 10·0S·2006) Setting up of Spy Wing by CRPF 
Col. 2~7 (Deb. 30, Vol. XIX, 16 .. 05-2006) 

Reforms in CGHS Col. 223 
(Deb. 26, Vol. XIX, 10-OS-2006) Women Battalions in CRPF 
Col. 349 (Deb. 30, Vol. XIX, 16-0S·2006) 

Reimbursement ofMcdical Claims Col. S9-60 
(Deb. IS, Vol. XVIII, 08-03-2006) Central Road Fund 
CoI.IS3-S4 

Removal of Hospital from CGHS Panel 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 96-97 

Shortage of Radiologists . 
(Deb. 26, Vol. XIX, 10·OS·2006) 
Col. 216-17 

Ceatralladustrlal Security Force 
Recruitment in CISF 

(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 260 

Ceatral Labour Promotion CoaDdl 
Setting up of Central Labour Promotion 

Council 
(Deb. 31, Vol. XX, 17-05-2006) 
CoI.I59-60 

Allocation of Funds from CRF to 
Rajasthan 
(Deb. 26, Vol. XIX, 10-OS-2006) 
CoI.S21-23 

Construction of road under CRF 
(Deb. 26, Vol. XIX, 10-0S-2006) 
Col. 388-89 

Highways Built on BOT Basis 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 647-S4 

Ne~ to release funds from Central Road 
F.und for upgradation of Godoj-
Ramachandrapura and Delhi-Alwar-
Shahpura roads in Rajasthan 
(MUR377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 338 
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Central Silk Board 
Central Silk Board Bill, 200S 

(Deb. 3S, Vol. XX, 23-05-2006) 
COl.S9 

Central Social Wellare Board 
Central Social Welfare Board 

(Deb. 3S, Vol. XX, 23-0S-2006) 
Col.5-1O 

Central Vigilance Commission 
Recommendations ofCVC 

(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 227-28 

Central Warehousing Corporation 
Losses due to Corruption in CWC and 

Fa 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 325-29 

Use ofCWC Godowns by FCI 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col.29S 

Central Zoo Authority 
, Rehabilitation of Animals 

(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 24243 

Take-Over of Zoos by Central Zoo 
Authority 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoI.2S0-Sl 

Centrally Sponsored Scheme 
Need to give due weightage to the 

suggestions ofMPs in implementation 
of Centrally-sponsored schemes in 
their constituencies (MUR 377) . 
(Deb~' 5, Vol. XVII, 22-02-2006) 
Col. 243-44 

Central Scheme 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 10-20 

Central Scheme in Orissa 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 153 

Centrally Sponsored Agricultural 
Schemes 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 90-91 

Centrally Sponsored Schemes 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 178-79 

Discontinuance of Development Schemes 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 79-80 

Funding Criteria for Centrally Sponsored 
SchemeslProgrammes 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoL 145 . 

Funds under Centrally Sponsored 
Schemes 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 104-34 

Funds under Various Schemes 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 23-31 

Implementation of Centrally Sponsored 
Scheme 
(Deb. 35, Vol. XX, 23-05-2006) 
Co1.130-31 

Improvement in drainage in Critical Areas 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 221-22 

Jakhu Fishing Harbour 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 141-42 

Nee~ to ensure holding of regular 
meetings of District Vigilance and 
Monitoring Committees constituted to 
review the implementation of Centrally 
Sponsored Projects (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 291-92 

Need to review the functioning of various 
Centrally Sponsored Programmes 
providing foodgrains to poor people 
in Uttar Pradesh and other parts of the 
country (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 343 
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Need to review the implementation of I Bids for Coal Based Power Plant in 
Centrally Sponsored Schemes in Chhattisgarh 
Lakhimpur Khiri district, Uttar Pradesh (Deb. 28, Vol. XIX, 12-05-2006) 
(MUR 377) Col. 180-81 
(Deb. 17, Vol. XVIlI, '0-03-2006) 
Col. 342-43 

Parthasarthy Committee Report on 
Watershed Programmes 
(Deb. 28, Vol. XIX, 12-05-2006) 
CoI.2IS-17 

Review of Centrally Sponsored Schemes 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.64~5 

Woeding out of Central Scheme 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 210 

Cbandlprb 
Debt Recovery Tribunal 

(Deb. 28, Vol. XIX, 12-0S~2006) 
Col. 301-02 

Cbandl'lyan-I 
Mission to Moon 

(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 44 

Cbemicals 
Adverse Impact of POP Chemicals 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 247-49 

Dangerous Chemicals used in 
manufacturing of Pesticides 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 290-91 

Export of Chemicals to Iran 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 174 

Production of Ethylene Oxide 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 13 

Cbbattlqarb 
Approval to Schemes of Chhattisgarh 

(Dob. 29, Vol. XIX, 15-05-2006) 
Col. 331-32 

Cultivation Area of Paddy 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 191-92 

Grants for Construction of Lavatories 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 80 

Jyaistha Saka Commercial Use of 
Institutes 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 77-78 

Landmine explosion by naxalites killing 
several Adivasis in Dantewara district, 
Chhattisgarh and relief measures for 
the families of victims. (Sub.) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 236-S9 

Landmine Proof Vehicles 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 140-41 

Need to allot Iron Ore Deposits in State 
of Chhattisgarh or Orissa for the use 
ofVishakhapatnam Steel Plant, Andhra 
Pradesh (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoJ.390-91 

Need to check mass exodus oftribals from 
Bastar region of Chhattisgarh due to 
Naxal violence in the region and 
provide interim relief to· them 
(MUR377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 383-84 

Need to lay a new railway line between 
Bilaspur IIld Mandla via Mungeli-
Jabalpur in Chbattilprh (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
CoJ.438 
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Need to restore the number of scats 
reserved for SCsiSTsin Chhattisgarh 
Legislative Assembly and Lok Sabha 
from th~ State proposed to be reduced 
by the Delimitation Commission as per 
200 I census (MUR 377) 
(Deb. '16, Vol. XVIII, 09-03-2006) 
Col. 281-82 

Need to run Samata Express between 
Vishakhapatnam and Nizamuddin daily 
and provide train connectivity between 
Raipur and Bhubaneswar (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 337 

Plant Level Advisory Committee 
(Deb. 32, Vol. XX, IB-05-2006) 
Col. 199 

Population ofSC/ST 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 102-03 

Power Losses Due to Formation of 
Chhattisgarh State Electricity Division 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 164-65 

Prime Minister's Rozgar Yojaoa 
(Deb. 4, Vol. XVII, 21.()1-2006) 
Col. 127·29 

Radio Station 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 127-28 

Reduction in Power Supply 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 357-62 

Report of Killing ofTribals 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 227-28 

Revival of Industries in Chhattisgarh 

Child LabOur Rehabilitation-cum-We I fire 
Fund 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 263 

'Financial Aid for Abolition of Child 
LabOur 
(Deb. ) 3, Vol. XVIII, 06-03-2006) 
Col. 158-59 

Foreign Assistance for Eradication of 
Child Labour 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 282-83 

ILO's Report on Child Labour 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 225 

Implementation of National Child Labour 
Project 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.I04-OB 

Review of Child Labour Law 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 271 

Children 
Admission of Children in Schools 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. )79-80 

Admission to Single Girl Child in KVS 
(Deb. 35, Vol. XX, 23-05-2006) 
Co1.217-19 

Anaemia among Children 
(Deb. 31, Vol. XX, ) 7-05-2006) 
Col. 213-28 

Boarding School Facilities to Tribal 
Children 
(Deb. 30, Vol. XIX, 16-05-2006) 
Co1.2n-78 

(Deb. 17, Vol. XIX, 11-05-2006) Budget(General~-2006-07-Presentation 
Col.-SO (Deb. 9, Vol. XVII, 2B-02-2006) 

Cbild Labour 
Child Labour 

(Deb. 3, Vol. XVII, 20-02.2006) 
Col. 41-57 

Col. 9 
Burden of School Bags 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 3·5 
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Cues of Cancer in Children 
(Deb. 1 S, Vol. XVIII, 01-03-2006) 
Col. 191-93 

Child Adoption Racket. 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 197-98 

Child Sex Tourism 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 243-44 

Children keeping away from Schools 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 98-101 

Congenital Heart Disease in Infants 
(Deb. IS, Vol. XVIII, 01-03-2006) 
Col. 160 

Facilities in Children '5 Ward OPDs 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 307-01 

Free and Compulsory Education to 
Children 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 192-93 t 

Free Residential Schools for SC/ST/DBC 
and Minorities Children 
(Deb. Ii. Vol. XV Ill, 02-03-2006) 
Col. 74-76 

GirlChild 
(Deb. 10. Vol. XVII, 01-03-2006) 
Col. 173-75 

Heart Diseas~s among Children 
(Deb. 31. Vol. XX, 17-05-2006) 
Col.S9-60 

Hospitals for Treatment of Leprosy and 
Mentally Challenged Children 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 87-88 

Implementation of Centrally Sponsored 
Scheme 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 130-31 

Implementation ofICDS 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 54-58 

Increase in Nutrition Cost 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 392 

Indo-US Project to Rehabilitate Child 
Workers 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 276 

International Conference on Paediatric 
Cancers 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 240 

Life Insurance for Children 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 262-64 

Missing Children 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 35-36 

Need to take steps to check the evil 
practice of child sacrifice in Western 
Uttar Pr.ade$h (MUR377) 
(Deb. 4, Vol. ~VII, 21-02-2006) 
Col. 319 

Physical Punishment to Children 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col.t 17 

Prevalence of Diabetes Mellitus 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 29-31 

Promoting Sports among Children and 
Youth • 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 231-32 

Proposals from WCD 
(Deb. 4, ,Vol. XVIl, 21-02-2006) 
Col. 187-90 

Rajiv Gandhi National Creche Scheme 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 1 52-S3 • 

Report ofNHRC regarding Trafficking of 
Children 
(Deb ... , Vol. XVII, 21-02-2006) 
Col. 22Q-21 
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Scholarships to Children of Beedi 
Workers 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 190-91 

Second Phase ofRCH Programme 
(Deb. 10. Vol. XVII. 01-03-2006) 
Col. 37-38 

Setting up of Child Commission 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 161-62 

Setting up of lED Schools 
(Deb. 4, Vol. XVII, 2 I -02-2006) 
Col. 127 

Task Force on Women and Children 
(Deb. 35. Vol. XX, 23-05-2006) 
Col. 198-99 

Trafficking of Women and Children 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 129-30 

Treatment for Cleft Lip/Palate Defect 
. (Deb. 10, Vol. XVII, 01-03-2006) 

Col. 140-41 
University Education for Children of 

NRlslPlOs 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 187 

Upgradation of Maternal and Child 
Health Care Hospital 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 256-57 

Upliftment of Child Labour 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 110-11 

Utilisation of Funds 
(Deb. 35, Vol. XX, 23-05-2006) 
CoJ.34 

Vrtamin-A Programme 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.S35-40 

Welfare of Children in Tenth Plan 
(Deb. 5, Vol. XVII, 22-02-2006) 
CoJ.214 

Welfare of Street Children 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 33 

Chile 
PTA with Chile 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 47-49 

Welcome to his Excellency Mr. Jaime 
Gazmuri, Vice President of Chilean 
Senate 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col.I 

China 
Agreement with China to Check Narcotic 

Smuggling 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 99 

Chinese Companies in Health Sector 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 150-51 

Chinese Imports Hit Bulk Drugs Market 
(Deb. 3. Vol. XVII. 20-02-2006) 
Col. 64-65 

Emission Free Coal Based Power Plants 
(Deb. 28. Vol. XIX. 12-05~2006) 
Col. 235-36 

India-China Dialogue 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 61-64 

Indo-China Agreement in Agriculture 
(Deb. 29. Vol. XIX. 15-05-2006) 
CoI.3IS-17 

Indo-China Co-operation in IT Sector 
(Deb. 21. Vol. XIX, 17-03 -2006) 
Col. 235-37 

Indo-China Cooperation in Hydrocarbon 
Sector 
(Deb. 6, V.ol. XVII, 23-02-2006) 
Co1.303~7 

Indo-Sino Border Talks 
(Deb. 26. Vol. XIX. 10-05-2006) 
CoI.274-76 . 
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Industry 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 210-11 

Joint Ventures with China 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 313-14 

Low cost Chinese Ginger in Indian 
Market 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col.207-oS 

Missing of Confidential Documents 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 292-93 

Occupation of Land by Neighbouring 
Countries 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 604-05 

Pak/Chinese Consulates along 
Indo-Nepal Border 
(Deb. 3 I, Vol. XX, 17-05-2006) 
Col. 280 

Poor Condition of Roads along China 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Co1.20} 

Popularising Indian Ayurvedic Drugs 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 410-1 I 

Citizenship 
Citizenship to Migrated Hindus and Sikhs 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 285 

Granting Overseas Citizen of India Status 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 123-24 

Migration of Foreign Citizens 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 201-02 

Review of Citizenship Law 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 265 

Civic Ameaities 
Action Plan to Augment Infrastructure 

and Civic Amenities 
(Deb. 28, Vol. XIX,12-05-2006) 
Co1.13S-39 

Basic Civic Amenities in Slums and Illegal 
Colonies 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 225 

Basic Facilities in Slums 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 51-52 

Civic Amenities 
(Deb. 33, Vol. XX, 19...oS-2006) 
Col. 383 Programme for Elimination of Hunger 

(Deb. 34, Vol. XX, 22-05-2006) 
Col. 203~ Need for release of funds by ONGC to 

Rivers-Linking Policy 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 185 

Tea Package 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 319-20 

Textile Exports 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 269-71 

Trade between India and China 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 113-14 

Mehsana District Administration for 
providing irrigation and other civic 
amenities in Mehsana Parliamentary 
Constituency, Gujarat (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
CoI.43S-36 

Need to provide economic package to the 
Nagar Palikas in Bana.bntha 
Parliamentary Constituency for 
providing basic amenities in the 
smaller towns of1hc ~ (MUR 177) 
(Deb. 5, 'vol. XVII, 22-02-2006) 
Col. 336-37 
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CiYk .... 
Punctionina orCivic Bodies 

(Deb. 30, Vol. XIX, 16-05-2006) 
CoL 135-36 

C1dA ..... 
Aareement with USA 

(Deb. 32, Vol. XX, .1-05-2006) 
Col. 236-37 

Amendment to Rules and Procedures 
(Deb. 32, Vol. XX, 11-05-2006) 
CoL2S6 

Development of Civil Aviation 
Infi'utructure 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoL 177-71 

Review of Route Dilpenal Quidelinea 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 111-12 

Shortale of Pilots, En,lleers and 
Technical Staff 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 77·71 

Sbortqe of Technical Staff 
(o.~. 6, Vol. XVII, 23-02-2006) 
Col. 214-15 

ClvUServial 
Fix Tenure of District Collector and 

Superintendent of Police 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 121-29 

Inveatment ofPIO in Aviation Sector cu..ee 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 94 

Invesbnents in Civil Aviation Sector 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 116f-81 

Kaw Committee Report 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 27-21 

New Aviation Policy 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 192 

Alia-Pacific Clinaate Meeting 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 1....,5 

Increase in Minimum Temperature 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 202 

CHalea. ReMarell Orpailltio. 
Clinical Trials 

(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 17-19 

New Civil Aviation Policy CIi.toII FOIIIldatiol 
(Deb. 16, Vol. XVI.I, 09-03-2006) Deal with Clinton Foundation 
Col.l12 (Deb. 31, Vol. XX, 17-05-2006) 

New Pilot Training Institute/Academy Col. 91-99 
(Deb. It, Vol. XVIII, 02-03-2006) COllI 
Col. 79-80 

NQ 'JJy Zones 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. III 

"'oject on Global Navigation Satellite 
System 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 48 

Review of Low Aviation Capacity 
(Deb. 27, Vol. XIX, II-OS-2006) 
Col. 184 

Allocation of Coal BIgc;ks 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 114 

Allocation orCoal Blocks to Co-operative 
Societies 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 186 

Allocation or Coal Blocks to NTPC 
(Deb. 10. Vol. XVII, 01-03-2006) 
Col.3a-39 
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Allocation of Coal Mines 
(Deb. 31, Vol. XX, 17-0S-2006) 
CoI.SI-S9 

Allotment of Coal Blocks 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 81-82 

Allotment of Lignite Block 
(Deb. 26, Vol. XIX, 10-OS-2006) 
CoI.S9 

Bhubaneswari Open Cast Project 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 133 

Bids for Coal Based Power Plant in 
Chhattisgarh 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 180-81 

Black Marketing of Coal 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 15-22 

Budget (GeneraI}-- 2006-07-Presentation 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 21 

Coal Based Power Plant at Mauda, Nagpur 
(Deb. S, Vol. XVII, J2-02-2006) 
Col.2S3-S4 

Coal Blocks of Coal India Limited 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 220 

Coal Imported by SAIL 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 425-26 

Coal Reserves of BCCL 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 223-24 

Coal Supply to Small and Medium 
Industries 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 122-23 

Coal Supply to Thermal Power Station of 
Panipat 
(Deb. I S, Vol. XVIII, 08-03-2006) 
Col. 228-29 

Coal· ·based Power Plant at Delhi 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 294-95 

Condition ofLabouren in Coal Mines 
(Deb. 31, Vol. XX, 17-0S-2006) 
CoL 387 

Cooking Gas &om Coal 
(Deb. 11, Vol. XX, 17-0S-2006) 
Col. 324 

Cut in Coal Production by CIL 
(Deb. 10, Vol. XVII, 01.03-2006) 
Col. 17-2S 

Deregulating Prices of Coal 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 271 

Development of Coal Industry 
(Deb. S, VoL XVII, 22-02-2006) 
Col. 214-15 

E-Auction Policy 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 529-30 

Effect of Coal Mine Dust on Human 
Health 
(Deb. 15, Vol. XVIII, 08-03-20(6) 
Col.l71 

Emission Free Coal Bued Power Plants 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 235-36 

Environmental Effects of Coal Mining 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 35-37 

Expansion of Coal Industry 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 183--86 

Extraction of Oil and Gas from Coal 
(Deb. 16, Vol. XVIII, 09-03:-2006) 
Col. 42-43 

FOI in Captive Coal and Lignite Mining 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 41 

FDI in Coal Sector 
(Deb. 15, Vol. XVIIl, 08-03-2006) 
Col. 2-3 
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Freight Rates for Transportation of Coal 
(Deb. 27, Vol. XIX, 1I-0S·2006) 
Col. 91-92 

Identification of Mines for Captive 
Mining 
(Deb. 26, Vol. XIX. 10·OS-2006) 
CoI.SSO-SI 

Illegal Coal Mining 
(Deb. 31, Vol. XX, 17·0S-2006) 
Col. 37-J9 

Increase in Production Capacity of Coal 
Mines 
(Deb. 10, Vol. XVII, 01~03-2006) 
Col. 12-25 

Investment in Coal Sector 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 193-94 

Mining of Coal Blocks 
(Deb. 26, Vol. XIX, 10-05.2006) 
COl.S08 

Modernisation of Coal Mines 
(Deb. IS. Vol. XVIII, 08·03-2006) 
Col. I 93-9S 

Need to make payment of the arrears to 
coal workerus per National CoaJ Wage 

Agreement (MUR 377) 
(Deb. 2S, Vol. XIX, 22-03-2006) 
Col. 8-9 

Need to revise royalty on coal and other 
minerals produced in Orissa (MUR 377) 
(Deb. 24, Vol. XIX. 21-03·2006) 
Col. 67-68 

Need to start mining of coal in Chandrapur 
district, Maharashtra. (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03·2006) 
Col. 365 

Outsourcing Policy for Coal Company 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 403-04 

.~Yments Under Coal Wage Agreement 
, '\ 'tfXeb. 1 i.; Vol. XVIII, 13-03-2006) 

i!ilf: ... 125 •. ,) 

Persons Employed in Coal Sector 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 84-88 

Physically Handicapped Employees in 
Coal Mines 
(Deb. 5, Vol. XVII, 22-02·2006) 
Col. 185-86 

Prices of Coking Coal 
(Deb. 31, Vol. XX. 17-05·2006) 
Col. 204 

Private'Companies to Explore and Mine 
CoallLignite 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 333-34 

Privatisation of Coal Mines 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 66-67 

Privatisation of Coal Mining 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 294-9S 

Production Cost of Coal 
(Deb. 15. Vol. XVIII. 08-03-2006) 
Col. 34.35 

Production of Coal 
(Deb. 10, Vol. XVII, 0 1-03~2006) 
Col. 65-67 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 23-26 

Production ofPetrollLPG from Coal 
(geb. 26, Vol. XIX. 10-05-2006) 
Col. 331 

Providing Direct Linkage orCoal 
(Deb. 31, Vol. XX, 17·05-2006) 
Col. 201-02 

Railway Rakes for Transportation of Coal 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI.lI6-17 

Rehabilitation of Land Oustees 
(Deb. 10, Vol. XVII. 01-03-2006) 
Col. 36-37 

Restarting of Coke Oven Plant 
(Deb. 31, Vol. XX, 17-0S-2006) 
CoI.14S 
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Royalty on Coal 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 207-09 

(Deb. 1 S, Vol. XVIII, 08-03-2006) 
Col. 245-46 

Sale of 10% Stake in NLCL 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 102-03 

Setting up of Power Plants in Coal Mining 
Areas 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 121-22 

Setting up of Regulatory Authority for 
Coal 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 209 

Short Supply of Coal and Gas 
(Deb. 2$, Vol. XIX, 12-05-2006) 
Col. 85-87 

Shortfall in Plan Expenditure in Coal 
Sector 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. IIS-16 

Coal India Umited 
Coal Blocks of Coal India Limited 

(Deb: S, Vol. XVII, 22-02-2006) 
Col. 220 

Compensation to losers of Land 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 35-37 

Cut in Coal Production by CIL 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 17-25 

Dismissal of Employees ofCIL 
(Deb. 26, Vol. XIX, 10-0S-2006) 
Col. 397-98 

Employment on Compassionate Ground 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 128-29 

Financial Loss Caused by CIL 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 527-29 

Identification of Mines for Captive 
Mining 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 550-51 

Supply of Coal to Special Economic Zone. Mini Ratna Status to Coal India Limited 
(Deb. 15, Vol. XVIII, 08-03-2006) (Deb. 5, Vol. XVII, 22-02-2006) 
Col. 246-47 Col. 97 

Transportation of Coal by Co-operative 
Societies 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 198-99 

Upper Assam Coalfields Project 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 130-31 

Weighing System of Coal 
(Deb. 31 1 Vol. XX, 17-05-2006) 
Col. 296-97 

Coal Companies 
CBI Raids on Coal Companies 

(Deb. 5, Vol. XVII, 22-02-2006) 
Co1.161~3 

Diversion of Explosives 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 179 

Production of Coal 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 65-67 

Profit Earned by Subsidiary Companies 
ofCIL 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 14243 

Upper Assam Coalfields Project 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 130-31 

Coal Mines 
Acquisition of Overseas Coal Mines 

(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 150-51 

Modernisation of Coalfields 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 307 
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Sale of Coal Mines 
(Deb. 31. Vol. XX. 17-05-2006) 
CoL 198-99 

C ... Gurd 
Setting up of ~ Guard Station 

(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 89-90 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoL 161 

CGUtaIArea 
Advanced Doppler Radar 

(Deb. 33. Vol. XX, 19-05-2006) 
Col. 93 

Awueness of Aetivities of Sea 
(Deb. 33. Vol. XX. 19-05-2006) 
Col. 324-25 

Cenltal Assistance for National Coastal 
Protection Project 
(Deb. 5. Vol. XVII. 22-02~2006) 
CoLao 

Review of Coastal Regulation Zone, 
Notification, 1991 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 120-21 

Scheme for safety of Coastal Areas 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 152-53 

Schemes for Development ofOccan 
(Deb. 17. Vol. XVIII, 10-03-2006) 
CoI.I02~3 

Tsunami and Cyclone Prone Indian Coast 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 113-14 

Upgradation of Coastal Highways 
(Deb. 26, Vol. XIX, 10,-05-2006) 
CoL 286-87 

COIstal MaD .... 'nt ZoBel 
CMZ 

(Deb. 29. Vol. XIX, 1 S-05-2006) 
Col. 349 

Coastal Protection Prosnmme Coeonat 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 117 . 

Dqradation ofCoutline 
(Deb. 3, Vol. XVII. 20-02-2006) 
CoL 96--91 

Demarcation of Coastal Stretch 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 236-37 

Diluter Warning Centres in Coutal 
Areas 
(Deb. 7. Vol. XVII. 24-02-2006) 
CoL 70 

Intelf*d Coastal Health Projects 
(Deb. S. Vol. XVII. 22-02-2006) 
CoL 121 

LIIId ofCoulaI Area 
(Deb. 13. Vol. XVIII. 06-03-2006) 
Col. 269-'0 

Production of Salt 
·(Deb. 20. Vol. XVIU. 14-03-2006) 
CoLt7S 

Assistance to Kerala by Coconut 
Technology Mission 
(Deb. 34, Vol. XX, 22-05-2006) 
CoL 192-94 

Coconut Plantations 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 62-63 

Market Rate of Coconut 
(Deb. 29, Vol. XIX, IS-05-2006) 
Col. 414-1S 

Procurement of Copra 
(Deb. 29. Vol. XIX. 15-0S-2006) 
CoL 455-56 • 

Project for Mana.ement of Root Wilt 
disease for Coconut Trees 
(Deb. 3. Vol. XVII. 20-02-2006) 
Col. 153-55 

Utilization of Coconut Hulk 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col 212-13 
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Co. I Cold Sto,..e 
Coffee Assistance for Setting up of cold Storage 

(Deb. 4, Vol. XVII, 21-02-2006) (Deb. 34, Vol. XX, 22-05-2006) 
Col. 203-04 Col. 210 

Export Share of Tea Coffee and Cash 
Crops 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 386-17 

Loss to Coffee Crops 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 287-a8 

Price and Production ofCoft'ee 
(Deb. 20. Vol. XVIII, 14-03-2006) 
Col. 28S-86 

ProductionlExport of Tea/Coffee 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 29-32 

Coffee 1I0lud 

Cold Storages in Gujarat 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoI.262~3 

Colleae(s) 
Admission in Colleges 

(Deb. 4, Vol. XVII, 21-02-2006) 
Co1.112-13 

Autonomous Colleges 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.~300 

Edl.lcational Institutions 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 230-31 

Exemption from National Eligibility Test 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col. 167 

Coffee Board-Election 
(0 b 21 Y, I XIX 1205 2006) FinancialAssistancetoSanskritColleges 

e. , o. ,- - (Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 406-07 Col. 189-92 

Coill 
Coins Produced by Government Mint 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 226 

Coir 
Coir Industry 

(Deb. 14, Vol. XVIII, 07-03-20.06) 
Col. 123,2S7-58 

Investment in Coir Industry 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 136-37 

Need to take steps for revival of Coir 
industry in Kcrala (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoL 291",.. 

Fire Safety Measures in Schools and 
Colleges 
(Deb. 14, Vol. XVIII, 07-01-2006) 
Col. 295-96 

Introduction of Vedic Texts as Optional 
Subject 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col. 207 

Need to upgrade Medical ColICIO at 
Gorakhpur, Uttar Pradesh with a view 
to provide better Medical facilities to 
the people in the region (MUR 377) 
(Deb. 20. Vol. XVIII. 14-01-2006) 
Col. 316-17 

Opening ofEnsineering Colleges 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 125-27 

Production ofCoir Opening ofNew Veterinary Colleges 
(Deb. 30, Vol. XIX, 16-05-2006) (Deb. 13, Vo'!. XVIII, 06-03-2006) 
Col. 207~ Co1.149-54 

Workforce in Coir Industry Review Affiliation ofB.Ed. Colleges 
(Deb. 20, Vol. xvm, 14-03-2006) (Deb. 35, Vol. XX, 23-05-2006) 
Col. 141-42 CoL 224 
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Setting up of Engineering and Medical 
Cplleges 
(Oeb. 32, Vol. XX, 18-05-2006) 
Col. 267-68 

Standard of Education in Engineering 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 136 

Uftiform Fee Structure in Colleges 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 343 

Vacant Posts in Colleges 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col284~5 

CommaadAreaDevelopmeat PropuuDe 
Assistance to State Governments under 

CADP 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 153-55 

CAD and Water Management 
Programmes 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 82-83 

Commemontive Coins 
Sale of Coins 

(Deb. 28, Vol. XIX, 12-05-2006) 
CoI.3Il 

Commemontive Stamp 
Need to release a commemorative stamp 

i,n honour of Late Shri P.S.K. 
Lakshmipathiraju, a freedom fighter 
from Tamil Nadu (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 337 

Commission Agents 
ReJiefto Commission Agents 

(Deb. 33, Vol. XX, 19-05-2006) 
Col. 113-14 

Committee 
Central Advisory Committee for National 

Cadet Corps-Election 
(Deb. 6; Vol. XVII, 23-02-2006) 
Col. 342 

Coffee Board-Election 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 406-07 

Committee on Absence of Members 
from the Sittings of the House-
Minutes-Laid 
(Deb. I S, Vol. XVIII, 08-03-2006) 
Col. 321 

Committee on Absence of Members from 
the Sittings of the House-Sixth 
Report-Presented 
(Deb. 34, Vol. XX, 22-qS-2006) 
Col. 479 

Committee on Empowennent of Women-
Fifth Report-Presented 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 397 , 

Committee on Empowerment of 
Women-Sixth Report-Presented 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 480 

Committee on Estimates-Election 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 266 

Committee on Estimates Statements-Laid 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. IS 

Committee on Estimates-Action Taken 
Reports-Presented 
(Deb. 24, Vol. XIX, 21-03 -2006) 
Col. 17-18 

Committee on External Affairs--
Statements-Laid 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 402 

Committee on Government Assurance-
Ninth Report-Presented 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 254 

Committee on Government Assurances-
Eleventh Report-Presented 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 401 

Committee on Government Assurancesp 
Tenth Report-Presented 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col.317 
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Committee on Official Language.--
Election 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.265~ 

Committee on Petitions-Eleventh to 
Thirteenth Report-Presented 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 479 

Committee on Petitions-Fourteenth and 
Fifteenth Report-Presented 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 375 

Committee on Petitions-Tenth Report-
Laid 
(Deb. 22, Vol. XIX. 18-03-2006) 
Col. 7 

Committee on Private Members' Bills and 
Resolutions-Eighteenth Report-
Presented 
(Deb. 5. Vol. XVII, 22-02-2006) 
Col. 309 

Committee on Private Members' Bills and 
Resolutions-Nineteenth Report--
Presented 
(Deb. )), Vol. XVIII, 02-03-2006) 
Col. 234 

Committee on Private Members' Bills and 
Resolutions Minutes-Laid 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 409 

Committee on Privileges, Report No. 
Second, Third and Fourth-Laid 
(Deb. 33, Vol. XX, \9-05-2006) 
Col. 409 

Committee on Publ ic Accounts-Election 
(Deb. 4, Vol. XVII. 21 :02-2006) 
Col. 266-67 

Committee on Public Accounts-St.-
Laid 
(Deb. 22, Vol. XIX, 18-03-2006) 
Col. 7 

Committee on Public Undertakings-
Election 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 267--69 

Committee on Public Undcrtakings-
Eleventh Report-Presented 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 260 

Committee on Public Undertakings-
Twelfth and Thirteenth Reports-
Presented 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 18-19 

Committee on the Welfare of Scheduled 
Castes and' Scheduled Tribes-
Election 
(Deb. 4, Vol. XVII. 2 I -02-2006) 
Col. 269-70 

Committee on the Welfare of Scheduled 
Castes and Scheduled Tribes-
Statement-Laid 
(Deb .. 12, Vol. XVIII, 03-03-2006) 
Col. 253 

Committee to Inquire into Allegations of 
Improper conduct on the part of some 
Members in the matter of 
Implementation ofMPLAD Schem~ 
Report-Laid 
(Deb. 20. Vol. XVIII, 14-03-2006) 
Col. 345-46 

Constitution of Consultative Committees 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 125--27 

Estimates Committee-Eleventh 
Report-Presented 
(Deb. 35, Vol. X?,. 23-05-2006) 
Col. 375 

Indian Council of Agricultural Research 
Society-Election 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 463-64 

Joint Committee on Offices of Profit-
Motion 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 464-65 

Joint Committee on the Scheduled Tribes 
(Recognition of Forest Rights) Bill, 
2005-Report and Evidence-
Presented 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 375-76 
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Motion Re : Seventeenth and Eighteenth 
Reports of Committee on Private 
Members' Bills and Resolutions 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 328 

Motion Re: Joint Committee on the 
Scheduled Tribes (Recognition of 
Forest Rights) Bill, 2005-
Appointment 
(Deb. 4, Vo/. XVII, 21-02-2006) 
Col. 270 

Motion Re: Report of the Joint Committee. 
on the Scheduled Tribes (Recognition 
of Forest Rights) Bill, 2005-Extension 
of time 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 270-71 

Post-Graduate Institute of Medical 
Education and Research, 
Chan~igarh-Election 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 352 

Public Accounts Committee-Twenty-
sixth and Twenty-seventh Reports-
Presented 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 262 

Public Accounts Committee Twenty-Fifth 
Report-Presented 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 261 

Public Accounts Committee-Twenty-
Fourth Report-Presented 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 280 

Standing Committee on Agriculture 
Eighteenth to Twenty-First Report-
Presented 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 409-10 

Standing Committee on Agriculture-
Thirteenth to Seventeenth Reports--
Presented 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 260 

Standing Committee on Chemicals and 
Fertilizers-Eleventh and Twelfth 
Reports-Presented 
(Deb. 33, Vol. XX, 19-05-2006) 
CoI.41O 

Standing Committee on Coal and Steel-
Fifteenth to Seventeenth Reports-
Presented 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 376 

Standing Committee on Coal and Steel-
Fourteenth Report-Presented 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 3-4 

Standing Committee on Commerce-
Seventy-seventh and Seventy-eighth 
Reports-Laid 
(Deb. 35, Vol. XX, 23-05-2006) 
Col.377 

Standing Committee on Defence-Eighth 
and Ninth Reports-Presented 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 8-9 

Standing Committee on Defence-Tenth 
and Eleventh Reports-Presented 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 376 

Standing Committee on Energy-Twelfth 
to Fourteenth Reports-Presented 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 480 

Standing Committee on Energy -Tenth 
and Eleventh Reports-Presented 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 320-21 

Standing Convnittee on External Affairs-
Tenth and Eleventh Reports-laid 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 307 

Standing Committee on Finance-
Thirty-fifth to Fortieth Reports-
Presented 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 410-81 

Standing Committee on FiRanc:e-
Thirty-third Report-P ..... ntect 
(Deb. 2, Vol. XVII, .'--02-2006) 
Col. 312 

Standing Committee on Finance-Thirty 
fourth Report-Laid 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col.311 
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Standing Committee on Food, Consumer 
Affairs and Public Distribution-
Eleventh Report-Presented 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 404 

Standing Committee on Food, Consumer 
Affairs and Public Distribution-
Twelfth and Thirteenth Reports-
Presented 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 481 

Standing Committee on Health and Family 
Welfare-Sixteenth and Seventeenth 
Repo~Laid 

(Deb. 34, Vol. XX, 22-05-2006) 
Col. 486 

Standing Committee on Home Affairs-
One Hundred Nineteenth and one 
Hundred Twentieth Reports-laid 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 410 

Standing Committee on Home Affairs -
One Hundred and Eighteenth 
Report-Laid 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 260 

Standing Committee on Human Resource 
Development-One Hundred 
Seventy-second to One Hundred 
Seventy-sixth Repo~Laid 
(Deb. 34, Vol. XX, 22-05-~006) 
p>1.483 

Standing Committee on Industry-179th, 
180th to 117th and 190th and 1911t 
Reports-Laid 
(Deb. 34, Vol. XX, 22-05-2006) 
CoL 414-85 

Standi", Committee on Industry--One 
Hundred I:;ishty.eiahth and One 
Hundred Eighty-ninth Reportl-
Presented 
(Deb. H, Vol. XX, 23-05-2006) 
Col. 3" 

Standing Committee on Industry-One 
Hundred Seventy-eighth Report-
Laid 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoI.26S 

Standing Committee on Labour-
Thirteenth and Fourteenth Report-
Presented 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 404'()S 

Standing Committee on Labour Eleventh 
and Twelfth Reports-Presented 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 302 

Standing Committee on Labour-
Statements-Laid 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 308 

Standing Committee on Personnel, Public 
Grievan(:es, Law and Justice-
Fourteenth and Fifteenth Reports-
Laid 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 487 

Standing Committee on Petroleum and 
Natural Gas-Eights Report-
Presented 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 19 

Standil18 Committee on Petroleum and 
Natural Gas-Ninth Report-
Presented 
(Deb. 29, Vol. XIX, I S-OS-2006) 
Col. 463 

Standing Committee on Petroleum and 
Natural Gas-Tenth and Eleventh 
Repo~Presented 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 482 

Standing Committee on Railways-
Eighteenth Report-Presented 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 310 
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Standing Committee on Railways-
Nineteenth and Twentieth Reports-
Presented 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 377 

Standing Committee on Railways-
Seventeenth Report-Presented 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 295 

Standing Committee on Rural 
Development-Eighteenth to Twenty-
first Reports- Presented 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 309 

Standing Committee on Science and 
Technology, Environment and 
Forests-I 53rd and I 54th Reports-
Laid 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 9 

Standing Committee on Science and 
Technology, Environment and 
Forests-Hundred and fifty-fifth to 
Hundred and sixty first Reports-laid 
(Deb. 32, Vol. XX, 18-05-2006) 
Col.309-IO 

Standing Committee on Social Justice and 
Empowerment-Fifteenth to . 
Seventeenth Reportt;-Presented 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 401-02 

Standing Committee on Social Justice and 
Empowerment-Twelfth to Fourteen 
Reports-Presented 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 261 

Standing Committee on Transport, 
Tourism and Culture-I02nd to 107th 
Reports-Laid 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 485-86 

Standing Committee on Transport, 
Tourism and Culture-Ninety-eight to 
Hundred and first Reports and 
Evidence-Laid 
(Deb. 24, Vol. ~IX, 21-03-2006) I 
Col. 19-20 

Standing Committee on Transport, 
Tourism and Culture Ninety Second 
to Ninety Seventh Reports- Laid 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 302-303 

Standing Committee on Urban 
Development-Fourteenth and 
Fifteenth Reports - Presented 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 482-83 

Standing Committee on Urban 
Development-Statement-Laid 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 346 

Standing Committee on Urban 
Development-Thirteenth Report-
Presented 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 234-35 

Standing Committee on Water 
Resources-Fifth Report-Presented 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 308 

Commodity Exchanges 
Regulation in Commodity Exchanges 

(Deb. 34, Vol. XX, 22-05-2006) 
Col. 157 

Commonwealth Games 
Action Plan for Commonwealth Games, 

2010 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 146-47 

Commonwealth Games 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 250-54 
(Deb. 17, Vol. XVIII, J 0-03-'2006) 
Col. 37-38 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 322-23 

Development of Tourist Centres in Delhi 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 185 
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Dope Testing of Sportspersons 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 180-81 

Estimated Funds for Commonwealth 
Games 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 170 

Generation of Electricity for 
Commonwealth Games 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 272-73 

Live Telecast of Commonwealth Games 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 320-21 

Noise Pollution near Commonwealth 
Games Sites 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 342-43 

Preparation for Commonwea.Jth Games 
·2010 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 348-49 

Commonwealth oflndependent States 
Trade with CIS 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 366-67 

Communalism 
Communal Violence in different parts of 

the country (DUR 193) 
(Deb. 32, Vol. XX, 18-05-2006) 
Co1.398-51O 

Communal Violence in Gujarat 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 201-02 

Spreading of Fundamentalism and 
Caste ism 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 211-12 

Communication and Capacity 
Development 

Pending CCD Proposal 
(Deb. 33; Vol. XX, 19-0S-2006) 
CoI.18S 

Community Development 
Community Development Programmes by 

Banks 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Co1.103-04 

Community Information Centres 
Community Information Centres 

(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 69-70 

Company 
Agreement between ONGC and Sheel Oil 

Company 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 168-69 

Agreement with Foreign Companies for 
Steel Units 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. I 74-7S 

Black-listed Ferry Ship Companies 
(Deb. 3S, Vol. XX. 23-05-2006) 
Col. 169 

Closure of Public Sector/Private 
Companies in Maharashtra 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 103-04 

Companies Claiming False Depreciations 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 378-82 

Companies Engaged in Domestic and 
Foreign Market 
(Deb. 30, Vol. XIX, 16-0S-2006) 
CoI.3S3-S4 

Cost Audit of MNCs 
(Deb. 2, Vol. XVII, 17.02-2006) 
CoI.22S 

Defaulted Companies 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. III 

Defunct Companies 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 210-11 

Disappeared Companies 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 81-82 
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Duty Evasion of Steel Companies 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 384 

Exodus of Public Sector Undertakings 
Employees 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 92 

Foreign Companies Cases in MRTPC 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 34548 

Foreign Companies in Infrastructure 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 207-08 

I.T. Returns 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 271-72 

Indian Companies in Engineering 
Services 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 82-83 

Inspection of Companies 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 204-08 

Investigation by SFIO 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 105-08 

Invesbnent by MNC in Backward Districts 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 228-29 

Investment in Bio-Technology Companies 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 279 

Iron Ore Companies 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 212-20 

Issue of Oil Bonds 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 14-15 

Joint Venture with Tokio Marine and Fire 
Insurance Company 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 102-05 

MNCs in Food Processing Sector 
(Deb. 32, Vol. XX, 18-05.-2006) 
Col. 4849 

Modernisation Programme 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 349-50 

Multi-National Companies 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 312-13 

New Accounting System 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 204 

Outsourcing Policy for Coal Company 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 403-04 

Performance of Corporate Sector 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 367-68 

Power Distribution by Private Companies 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 148-50 

Presentation of Petition 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 310 

Private Courier Service Centres 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 125-26 

Registration of New Companies 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 88-89 

Restructuring of Bengal Chemicals and 
Pharmaceuticals Limited 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 141 

Revival of Closed Companies 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 288-91 

Revival ofIDPL and HAL 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 153 

Setting up of Microsoft Company 
(Deb. 2, Vo.!. XVII. 17-02-2006) 
Col. 126 
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ShareMNCs 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col." 

Survey by Taxrnen 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 97 

Tax Evasion by MNCs 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 134 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 235-36 

Use of Hindi Language for 
Correspondence 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 286-87 

Vaaished Companies 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 266-67 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 283-84 

Violation of Rules 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 125 

White Paper on MNCs 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 306 

CORl .. ay Law Board 
Company Law Board 

(Deb. 12, Vol. XVlII, 03-03-2006) 
Col. 104-06 

Compeaution 
Compensation for VAT 

(Deb. 28, Vol. XIX. 12-05-2006) 
Col. 34648 

Compensation to Victims of Custodial 
Violence 
(Deb. 30, Vol. XIX. 16-05-2006) 
CoI.261~2 

Need to provide adequate compensation 
to the farmers whose land has been 
acquired for widening of National 
Highway in Chail Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 23, Vol. XIX. 20-03-2006) 
Col. 23 

Need to provide adequate compensation 
to the villagers in Tirunelveli 
Parliamentary Constituency whose 
lands have been acquired for expansion 
ofSterllite Copper Limited. Tamil Nadu 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 18-19 

Need to provide compensation to the 
farmers whose land have been 
acquired for setting up units of NT PC 
at Unchahar, district Rai Bareilly, Uttar 
Pradesh (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoJ.442 

Need to provic:T; financial assistance to 
the farmers in Mehsana Parliamentary 
Constituency, Gujarat with a view to 
compensate the losses suffered by 
them due to exploration of petrole~m 
and natural gas in the region 
(MUR377)' 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 485-86 

Post Dated Orders for Compensation 
Claims 
(Deb. 11, Vol. XVIII, 02-03-2006) 
CoJ.69 

Law on Custodial Deaths 
(Deb. 30, Vol. XIX. 16-05-2006) Compressed Natural Gas 
Col.41 CNGFillingStations 

Need to issue certificates to the families (Deb. 27, Vol. XIX. 11-05-2006) 
of those missing since 1984 riots for Col. 263-64 
the purpose of filing claim 
Compensations (MUR 377) 
(Deb, 13, Vol. XVIII, 06-03·2006) I 
Col 359-60 

Running of Locomotive on CNG Fuel 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 174-75 



88 LOKSABHA 

Use of. Hydrogen Blended CNG in 
Automotive Vehicles 
(Deb. 32, Vol. XX, 18-05-2006) 
CoI.2S2-S3 

Comptroller and Auditor General 
Accounting System for Urban Local 

Bodies 
(Deb. 2.1, Vol. XIX, 17-03-2006) 
Col. 237-38 

Compulsory Voting 
Compulsory Voting 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 243 

Computen 
Allocation of Funds for Computer 

Training 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. lOS 

Computer Aided Design Centres 
(Deb. 30, Vol. XIX, 16-0S-2006) 
COI.306-0S 

Computer in Schools/Panchayats 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 294-96 

Computer Reservation Centres at Railway 
Stations of Haryana 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Col. 244 

Computer Training Centres for SCs and 
OBCs 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col.l71 

Computer Training to ST Students 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col.318 

Computerisation of Post Offices 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 10-20 

Computerisation of Post Offices in 
Maharashtra 
(Deb. 2, Vol. XVII, 17-02-2006) 
Co1.2S4 

Computerisation of Revenue Records in 
ur 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 313 

Computerised Marketing of Fertilizers 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 141 . 

Computerised Reservation Centres 
(Deb. 27, Vol. XIX, II-OS-2006) 
Col. 179 

Computerised Reservation Centres at 
Panagarh Railway Station 
(Deb. i7, Vol. XIX, 11-05-2006) 
Col. 110 

Computerised Reservation Centres in 
West ~engal 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.IS5-S6 

Computers in Rural Areas 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 1-8 

Discovery of E-Mail Worm 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 123-24 

Diversion of Funds 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 41-43 

Funds for Computer Literacy 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 24S-50 

Indo-China Co-operation in IT Sector 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 235-37 

Interlinking of Panchayats through 
Computers 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 123-24 

Manufacture of Indigenous PCs 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 391-94 

Need to encourage setting up of Chip 
manufacturing units in Bangalore, 
Karnataka (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 345 
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Need to release adequate fund. for 
computerization and modernisation of 
coul1l (MUR 377) 
(Deb. 24, Vol. XIX, 21·03·2006) 
Col. 74·75 

Opening of Computerised Reservation 
Centre at Basni 
(Deb. 16, Vol,' XVIII, 09-03-2006) 
Col. 97-91 

Production ofNano Chips 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 5-10 

Setlinl up of Computer Traininl Centres 
forST. 
(Deb. 20, Vol. XVIII, ... -03·2006) 
Col. 316 

Software Export 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 18S-87 

C"nference of Rural Drinking W.ter 
Supply and Rural Sanitation 
(Deb. 7, Vol. XVII,24-02-2006) 
Col. 38-41 

East Alia Summit 
(Deb. 5, Vol. XVII, 22-02·2006) 
Col. 127-28 

Forest Ministers' Conference 
(Deb. 19, Vol. XVIII; 13-03-2006) 
Col. 203.()4 

Indian Parliamentary Pirticipation at 
International Conference Reports-
Laid 
(Deb. 24, Vol. XIX, 21.03-2006) 
Col. 17 

International Conference on Paediatric 
Cancers 
(Deb. IS, Vol. XVIII, 01·03-2006) 
Col. 240 

Windows XP Starter Edition Knowledge Summit 
(Deb. 12, Vol. XVIII, 03-03-2006) (Deb. 33, Vol. XX, 19-0S-2006) 
Col. 110 Col. I84-8S 

Conditional Ace.. S)'Item 
Conditional Access System 

(Deb. 29, Vol. XIX, IS-OS-2006) 
Col. 86-87 

Maximum Retail Price for TV Channels 
(Deb. 29, Vol. XIX, 15-05·2006) 
Col. 185-86 

Conferenee 
Asia-Pacific Climate Meeting 

(Deb. 8, Vol. XVII, 27.02-2006) 
Col. 184-85 

Commonwealth· Meet 
(Deb. 4, Vol. XVII, 21·02-2006) 
Col. 191-94 

Conference of Central and States Power 
Regulator. 
(Deb. 21, Vol. XIX, 12-0S-2006) 
Col. 266 

Conference of Directol'l of States 
(Deb. 20, Vol. XVIII, 14-03.2006) 
Col. 291-92 . 

World Spice. Conar_; 2006 
(Deb. 20, Vol. XVIII, 14-03·2006) 
Col. 301 

Collltitution 
InclUllon of Gondl Lanau.,' In Ith 

Schedule of Constitution 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 209 

Need to include Gorboli llUJIUIP intbe 
Eighth Schedule to the Constitution 
(MUR377) 
(Deb. 4, Vol. XVII, 21·02-2006) 
Col. 317-11 

Promotion of LanJUaaes 
(Deb. 20, Vol. XVIII, 14-03.2006) 
CoL 311-20 

C6iIIb wdIoa 
CoIIItnICtkm Acdvtti. on the Borden 

(Deb. 14, Vol. XVIII. 07-O3~2006) 
Col. 100 
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PDI in Construction Sector 
(Deb. 30, Vol. XIX, 16-05-2006) 
C".ol. 326 

Need to check the quality of material being 
used in the construction of 
International Trade Centre building at 
Karimpnj, Assam (MUR 377) 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 437-38 

Violation of Labour Laws by Construction 
Companies 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 297-99 

Consumer 
Consumer Awareness Programme 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 9-13 

Consumer Courts 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 142-50 

Delivery of Cylinders to Consumers 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 89 

District Committee of Consumer 
Protection Council 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 412-13 

Free Legal Assistance for Consumer 
Cases 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 209-10 

Indo-US Agreement for Consumer Safety 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 286 

Modernisation of Consumer Fora 
(geb. 34, Vol. XX, 22-0S-2006) 
Col. 137-39 

NGOs in Consumer Affairs 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoI.I09-S1 

Non-Functional Consumer Fora 
(Deb. 29, Vol. XIX, 15-0S-2006) 
Col. 332-3S 

Pendency of Consumer Cases 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 131-33 

Refunds to Passengers 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 21-22 

Consumer Goods 
Certification for Manufactured Products 

(Deb: 3, Vol. XVII, 20-02-2006) 
CoI.IS6 

Impact of Import of Goods 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 52-53 

Independent Consumer Product testing 
mechanism 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 149-50 

Sale of Fake Goods 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 136-38 

Container Corporation oflndia Umlted 
Evasion of VAT by CONCOR 

(Deb. 32, Vol. XX, IB-05-2006) 
Col. 279-80 

Opening of Inland Container Depots 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col.B2-B3 

Railway Share on Account of Extra Freight 
(Deb. 16 •. Vol. XVIII, 09-03-2006) 
CoI.IS4 

Contempt of the House 
Motion Re : Admonishing Dr. Subash C. 

Kashyap for gross breach of Privilege 
and Contempt of the House 
(Deb. 3S, Vol. XX, 23-0S-2006) 
C01.40S-06 

Contraceptive 
Side Effects of Or at Contraceptive Pills 

(Deb. li, Vol. XX, 17-05-2006) 
Col. 29S-96 
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Cooperatives 
External Commercial Borrowings 

(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 259 

Financial Assistance to Cooperative 
Societies 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. In 

Inclusion of Horticulture in Cooperative 
Sector 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 197-98 

Investment ofLIC in Cooperative Sector 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 145-47 

Primary Weavers Cooperative Societies 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 106-08 

Copra 
Minimum Support Price of Copra 

(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 196-97 

Procurement of Copra 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 455-56 

Corporate Governance 

Cases in PCA and FERA 
(Deb. 33, Vol. XX, 19.05·2006) 
Col. 121-23 

Cases of Corruption in CBDT and CBEC 
(Deb. 2, Vol. XVII, 17-02-2006) 
Co1.118-20 

Charges against Customs Officials 
(Deb. 33, Vol. XX, 19·05.2006) 
Col. 142-44 

Complaints Received in DOT 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 90-91 

Corruption Cases funds by DR! 
(Deb. 17, Vol. XVIII, 10-03·2006) 
Col. 227-28 

Corruption in Army 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 92·93 

Corruption in BSNL and MTNL 
(Deb. 12, 'Not XW, 03-03-2006) 
Col. 240 > ~ 

Corruption in Catering Service 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 141-43 

Corruption in DDA 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 146-47 

Corporate Governance 
(Deb. 28, Vol. XIX, 
Co1.211-12 

12-05-2006) Corruption in IGNOU 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 87 

Corruption 
Accounting System for Urban Local 

Bodies 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 237-38 

Alleged rampant corruption prevailing in 
the country and rise in the prices of 
essential commodities (sub) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 550-60 

Cases against FCI Officials 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 359-61 

Corruption in MCD 
(Deb. 35, Vol. XX, 23-05·2006) 
Col. 89 

Corruption in Parcel Booking Offices 
(Deb. 32, Vol. XX, 18-05·2006) 
Col. 258-59 

Corruption in Railways 
(Deb. 27, Vol. XIX, 11-05-2006) 
Co1.216-17 

CorruptionIFraud Case:;'in Banks 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 18-27 
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Diwnioa 01 Fundi by DIDAI Ilunl Craft IIIdaICry 
(Deb. 12, Vol. XVIII, 03-03-2006) (Deb. 14, Vol. XVIII, 01-4)'-2006) 
Col. 73-15 0Jl305 

EmbezzIIment ofF'" in ITDC san. ofCoaap IftduItrieI 
(D.b. 27, Vol. XIX, 11-05-2006) (Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.217-1' CoL 1'8-'9 

Investiption apinst Officers of IT c.... 
(Deb. 17, Vol. XVIII, 10-03-2006) ABO on Colton Textil .. 
CoL302.OJ (Deb. 7, Vol. XVII, 24-02·2006) 

LotIeI due 10 Corruption in CWC and Col. 101.02 
PC ..... _ .. u. of c.. PIOdtIcI 
(Deb. 29, Vol. XIX, 15-05·2006) (Deb. 34, Vol. XX, 22·05·2006) 
CoL325-29 OIL 251-53 

Need eo coaduc& a CBI inquiry into the MI* otPtllk 801 ...... 011 Clap 
a1lepel irnpllritiu conunitted by (Deb. I, Vol. XVII, 21-02-2006) 
Pow.r Orid Corporation in tender Col 219 
procedure b IIUina up 7" KV project Cotton Cultivllioft in Non-traditional 
ia MIbaruhtra (MUll 3 77) swa 
(Deb. 32, Vol. XX, 1'-05-2006) (Deb. 34, Vol. XX, 22-05-2006) 
Col 334-35 CoL414-IS 

Ilaida on lleIidenCOl of Middlemen Cotton Export 
(Deb. 27, Vol. XIX, 11-05-2006) (Deb. 17, Vol. XVIII, 10-0'.20(6) 
Col. I" Col. 205.0. 

It.ecommIndadon ofCVC Cotton GiMinI 
(Deb. 26, Vol. XIX, 10·05-2006) (D.b. 21, Vol. XIX, 17-0'·2006) 
CoL 227-2. CoLM-66 

Cst's ........... CoaIoe Procu ... _. c-
Ciolurt of Cottap Indultriea (D.b. 7, Vol. XVII, 24-02-2006) 

(Deb. 30, Vol. XIX, If-Q5-2006) Co1.219-20 
Col. 327 eoao. Producdoa 

eo.rtbution of Coaap ad ISla (D.b. 2, Vol. XVII, 17-02-2006) 
(D.b. 35, Vol. XX, 23·05-2006) CoL 11 ... 
CoL 193-94 (Deb. 13, Vol. XVIII, 06-03-20(6) 

OW. lact.Iry in Poor S .. Col. 2CJO.02 
(Deb. 14. Vol. XVIII, 07-03-2006) Colton 1'Ixti1l ProducdclII 
031.211·79 (Deb. 21, Vol. XIX, 11-03-2006) 

..... oflndwllliel 
Col 69-73 

(Deb. 19, Vol. XVIII, 13-03-2006) CUIIMdoo ofWuId ~ ~c-
CGl,91 (Deb. 3, Vol. XVII, 20 2-2006) 

'PI_ of Artiuaa, W .. ven 1M other Col,.1 \ ........... Dec •• lao. oflappolt Price ole-. 
(o.b. 33, Vol. XX, 19-05-2006) (on. 29, Vol. XIX, U-oS~OO6) 

~ CGl,361.Q CoL 311·11 



ExpoIt ofCoaan 
(~. 30, Vol. XIX, 16-0'-2(86) 
caL 344 

IIIpaII flc-. 
(~. JS, Vol. XX, 21-05·2006) 
OIL lSI." 

....... 010.. II ... .,... 
(D6. 12:~1. XVIII, 03-03-2006) 
Col_ 

....... t ......... SuppaIt,.... 
fI_ ..... ca.er, (MUI 371) 
(Deit. 21, Vol. XIX, 17-01.2006) 
04---

.... flc.. 
(~. '4, Vol. XX, 22·0'-2006) 
Q,L407-12 

c....C, .1.,.... 
.............. t c .. c-.ot ... 

a..CcIIpaI .. or .... lI .... 
T ...... Hawri DiIIrict. KanIIIb· 
(NUa377) 
(DIb. 16, Vol. XVIII. 09-01.2(06) OIl_ 
~.CCI 

(.,.. 34, Vol. XX, 22-05-2006) 
Col 173-74 

Subaidy to Coaon Corpontion of India 
l.aII. 
(Deb. 30, Vol. XIX, 16-0'-2006) 
Col. 234-3' 

c.....~ 

CoUonMilla 
(Deb. 2, Vol. XVII, 17-02.2006) 
CoL26U6 

c..... ..... ..,.M .... 
Colton TechnoIoaY Million 

(belt. 3', Vol. XX, 23·0'-2006) 
Co1.II3-15 

Cotte. TutU. IE,.rt ...... t ... 
C ... eII 

Textile Machinery 
(Deb. 7, Vol. XVII, 24-O2-2006} 
ColllO-21 

93 

CM'" ... Adft ..... t .r ....... 
ActIeII ....... TteHoIot:Y 

Achievemntl of CAP ART 
(Deb. 17, Vol. XVIII, 1~006) 
Col. 4,.'1 

ar-1O Noo. byCAPAJn' for tto.lae 
Schemel 
(Deb. 21, Vol. XIX, ) 2-0'-2006) 
Col. 226-34 

Pendins propoaaIJ under CAPART 
(Deb. 21, Vol. XIX, 12·0'·2006) 
CoLlIl.,3 

Review of Functionina ofCAPAJtT 
(Deb. 7, Vol. XVII, 24-02-2006) 
CoL 233-34 

TechRololY Releareh Centre. by 
CAPAJn' 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoLI9S-97 

C ••• dl .f Sde.tlftc •• d I.dotrlal .... re. 
AuIonoIay to CSIR 

(Deb. 7, Vol. XVII, 24-02-2106) 
CoL 26'-66 

Expalditure on R4D 
(Deb. lI, Vol. XIX, J 2-0'-2006) 
Col 97-JJI 

Intellectual Property and TecbnololY 
M ........ tSydem 
(Deb. 7, Vol. XVII, 24-02-2006) 
Co1.20S-07 

Pltents by CSIR 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 3'1-'1 

Coart(.) 
Alternative Sites for Community 

FunctioDl 
(Deb. 21, Vol. XIX, 12-0'-2006) 
CoL 141 

Amounl Lodcod up in Cues 
(Deb. 21, Vol. XIX. 17-03-2006) 
CoL 193-94 
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Arrest of Accused Persons 
(Deb. 30, Vol. XIX, 16-0.5-2006) 
0,1.83-86 

Pending Court Cases 
(Deb. 12, Vol. XVIII, 03-03-2006) 
0,1. .57.01 

Bank Guarantee Cases Pending in Courts Proceedings Dropped by Court 
(Deb."2B, Vol. XIX, 12-0.5-2006) (Deb. 21, Vol. XIX, 17-03-2006) 
0,1.372-73 Col.l.58-.59 

Family o,urts 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 1.52 

Fast Track Courts 
(Deb. 17,-Vol. XVllI, 10-03-2006) 
CoI.,52-S4 

Funds for Fast Track Courts 
(Deb. 33, Vol. XX, 19-0.5-2006) 
CoI.2B-34 

Gram Nyayalaya 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 4748 

Guidelines for Dealing with Hostile 
Witnesses 
(Deb. 31, Vol. XX, J 7-05-2006) 
Col. 102 

LokAdalats 
(Deb. 28, Vol. XIX, 12-0.5-2006) 
Col. 87-88 

Modernising Functioning of Courts 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. ISO-51 

Need to release adequate funds for 
computerization and modernisation of 
courts (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 74-75 

Need to set up a Bench of High Court in 
Western Uttar Pradesh (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
0,1.288-89 

Official Language in Courts 
(Deb. 33, Vol. XX, 19-05-2006) 

Ruling given by Supreme court on the 
Dissolution of Previous Bihar Vidhan 
Sabha 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 302-11 

Setting up of High Court Bench 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 105 

Special Court for Fera Cases 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 306 

Special Court for Women 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 113 

Speedy Trial of Convicts 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 283-85 

Supreme Court Judgement on Contract 
Employees 
(Deb. 10, Vol. XVII, 01-03-2006) 
Co1.131-32 

Craftsmen 
Financial Assistance to Craftsmen 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 1.57-59 

Creches 
Day Care and Creche Facilities 

(Deb. 30, Vol. XIX, 16-05-2006) 
Co1.307~8 

Opening of Creches 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 373-78 

0,1. 185-87 Credit C.rds 
Pending Commercial Cases 

(Deb. 33, Vol. XX, 19-05-2006) 
a,L374-75 

Agro-Credit Card for Farmers 
(Deb. 13, Vol. XVIII, 06-03-2006) 
0,1.3442 
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Committee for Credit Card 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 290-91 

Credit Card Fraud 
(Deb. 12. Vol. XVlII, 03-03-2006) 
Col. 106-07 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 162-63 

Cred it Cards to Labourers 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 175-77 

Fake Credit Card 
(Deb. 17. Vol. XVIII, 10-03-2006) 
Col. 149-50 

Need to check foreign banks charging 
exorbitant rate of interest on the loans 
provided through credit cards in the 
country (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 332-33 

Credit Guarantee Fund Scheme 
Credit Guarantee Fund Scheme 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Co1.1l9-22 

Credit Policy 
Credit Policy 

(Deb. 33, Vol. XX, 19-05-2006) 
Col. 205-07 

Crime 
Absconding Criminals 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 30-32 

Acquittal in Jessica Lal Murder Case in 
Delhi (Sub.) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 3 17-22 

Amendment in Cr. PC 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 118-19 

Bank Dacoities 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 59-60 

Crime against SCIST 
(Deb. 14, Vol. XVlII, 07-03-2006) 
Col. 357-62 

Cyber Crimes 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 316 

Incidents of Sexual usauh on Fonip 
Tourism 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 139 

Incidents of Theft of Goods 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col.205..()6 

Need to clear 'The Gujarat Control of 
Organised Crime Bil~ 2003' (MUR 371) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 486 

Need to grant clearance to 'Control of 
Organised Crime in Guj_' Bill sent 
by the Government of Gujarat 
(MUR377) 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 241 

Need to take steps to check the evil 
practice of child sacrifice in Western 
Uttar Pradesh (MUR 377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 319 

Organised CrimelDrug Trafficking 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 58 

Prevention of Crime 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 95-96 

Punishment to Men In Unifonn 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 228-29 

Suicides among Indian Workers in Gulf 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 32-33 

Theft of Cargo from IGI Airport 
(Deb. 1 I, Vol. XVIII, 02-03-2006) 
Col. 45 
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WIldIIte Crime COnIrol Bureau Purcbue of Crude Oil by IOC 
(Deb. 29. Vol. XIX. 15-05-2006) (Deb. 32. Vol. XX, 11-05-2006) 
Col. 271 CoL 279 

Women ad GirJi HOIIeIa In Delhi 
(De". 4. Vol. XVII. 21-02-2006). 
Q)l216-17 

~J""s,.te. 
IaIirroption System 

(peb. 4. Vol. XVII. 21-02-2006) 
Olll '77-71 

Refiniq COlt of Crude Oil 
(Deb. 32. Vol. XX, 11-05-2006) 
Col 55-57 

Requirement of Crude Oil by Oil 
Compuiel 
'(Deb. 32, Vol. XX, 11-05-2006) 
CoL 216-17 

Selling of Crude Oil by ONOC 
(Deb. 11. Vol. XVIII. 02-03-2006) 

Amendment in Cr. PC Col. los-oa 
(Deb. 20, Vol. XVIII, 14-03-2006) Caltar'e 
CoL 111-19 . 

Amendment in CriIiUnaI Law Bill. 2003 
(Deb., 4. Vol. XVII. 21-02-2006) 
CoL 90 ' 

C ......... 
Surrender ofOimiaala 

(Deb. 35, Vol. XX. 23-05-2006) 
CoL 199 

CrudeOU 
Abolition ofInter-Miniaerial Committee 

(Deb. 32. Vol. XX. 11-05-2006) 
Col 215-16 

Adventure end Cultwe Tourism 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 12-15 

~ 

Development of Sitos', and Places 
DepictiD, Indian Culture and 
Civililllion 
(Dob. 32. Vol. XX. 18-05-2006) 
Col 170 

EsIIblilhment ofJteaional CqIbn Centre 
inBo. 
(Deb. 32. Vol. XX. 18-05-2006) 
CoL '77-71 

Acquisition of Assets by Oil PSUs Fundina of Cultural Institutions 
Abroad (Deb. II, Vol. XVIII. 02-03-2006) 
(Deb. 11. Vol. XVIII, 02-03-2006) Col. S I ~3 
Coli 53-54 Indian Traditional Folk Cultures 

(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 15-16 Crude Oil ~ces in International Market 

(Deb. 27, Vol. XIX, 11-05-2006) 
CoL 211-12 OpeningofZonaJ Cultural Centre 

Financial Position of 011 PSUs (Deb. II, Vol. XVIII, 02-03-2006) 
CoL 172 

(Deb. I). Vol. XVIII, 02-03-2006) 
CoI.20Q-0I Participation of~lunwy Orpniutions 

in Cultural Schemes 
Import of Crude Oil by IOC 

(Deb. 27. Vol. XIX, 11-05-2006) 
C.oI.I4-IS 

Production ofenade Oil 
(Deb. 16, Vol: XVIII, 09-03-2006) 
Col. 123-26 

",," 

(Deb. i. Vol. XVII. 23-02-2006) 
0ll324-25 

P~ation and Promotion of Tribal 
Culture 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Co1.191-9l 
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Projects by CPWD 

(Deb. 33. Vol. XX. 19-05-2006) 
Col. 212 

Promotion of Culture 
(Deb. 32. Vol. XX. 11-05-2006) 
Col. 78-79 

Promotion of Indian Culture Abroid 
(Deb. 15. Vol. XVIII. 01..03-2006) 
Col. 73-75 

Cacodlal VloIeaee 
Compensation to Victims of Custodi., 

VIOlence 
(Deb. 30. Vol. XIX. 16-05-2006) 
CoL16I.Q 

Clate., IKe'" ... G.1d (Co ..... I) 
~ 

Pondina c..a in C8GAT 
(Deb. 12, Vol. XYlII, 03-03-2006) 
Col. 67 

Rock Cave Paint. 
(Deb. 32, Vol. XX, 1I.0S-2006) Cu.M .. 
Col 233-34 Ministry of Apicu .... 

Threat to Indian Cuhure 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 190-91 

Currency 
Circulation of Fake Currency 

(Deb. 21, Vol. XIX. 17..03-2006) 
Col. 91-93 

Fake Currency 
(Deb. 14, Vol. XVIII, 07..03-2006) 
CoI.411-13 

Fake Notes by ATMa 
(Deb. 28. Vol. XIX, 12-05-2006) 
Col 150 . 

Need to take mcasanlio check circulllioa 
of counterfeit currency in lite COUIIb'y 

(MUR377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 328 

Smuulina oflndian Cwnncy 
(Deb. 12. Vol. XVIII. 03-03-2006) 
CoL 156-57 

Value of Indian Rupee in International 
Market 
(Deb. 7. Vol. XVII. 24-02.20(6) 
CoL 195-97 

Custodial Deatlll 

(Deb. 20. Vol. XWlII, 14-03-2006) 
CoL 403-5 10 

Ministry ofRailwayt 
(Deb. II, Vol. XVIII, 11..03-2006) 
Col. 19-22 

CyberCait 
Cyber Cafes It Rail .. Sa.tionl . 

(Deb. 32. Vol. •• 11-05-2006) 
Col. 71-74 

CyWC ...... 
C)berCrime 

(Deb. 4, Vol. mi. 21..02-2006) 
Col.m-sa 
(Deb. 7, Vol. XIII. 14-02-2006) 
Col. 49-52 

CDd a.p.IIIIr 
Invesm..t by c.-.... lic 

(Deb. 14. Vol. JMII. 07-03-1006) 
Col. 239-40 

Joint Venture wida <=-Republic 
(Deb. 4. Vol. XWI. 21-02-2006) 
CoL 113-14 

BalIn ......... .... 
Allocation of S ... Ie Medical and 

Enaiaeerina Col", 
(Deb. 35. Vol. D. 23-05.20(6) 
Col. 164 

DIIIry 
Law on Custodial Deaths Dairy/Pouhry 'lenbRc.p1tal Fund 

(Deb. 30, Vol. XIX. 16-05-2006) (Deb. '. Vol. XVII. 27-02-2006) 
Col. 41 Col. 238-40 
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DairylPoultry Venture Capital Fund 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 366 

Growth of Dairy Cooperatives 

Construction of Vented Dams in 
Kamataka 
(Deb. 19. Vol. XVIII. 13-03-2006) 
Col. 131 

(Deb. 34, Vol. XX, 22-05-2006) Dam Safety Law 
Col. 118-20 (Deb. 34, Vol. XX, 22-05-2006) 

Import of Dairy Products 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 203-04 

Col. 341-42 
Dams on River Yamuna 

(Deb. 34, Vol. XX, 22-05-2006) 
Col. 397-98 

Problems on Dairy Industry 
(Deb. 29, Vol. XIX, 15-05-2006) Electricity from Small Dams 
Col. 203 (Deb. 28. Vol. XIX, 12-05-2006) 

Col. 258 
Protection of Interest of Smaller Milk 

Producers 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 395-96 

Dakpals 
Appointment of Dakpals 

(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 310-14 

DIm 
Assistance for Local Dams and Big 

Canals 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 137 

Clearance to Projects ofKarnataka 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 232 

Construction of Bhasha Dam 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 237-38 

Construction of Dam on River Vansadhara 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 301.02 

Construction of Dams 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 391-92 

Construction ofDemslIrrigation Projects 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 211-12 

Gandhi Sagar Dam 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 109 

Massan Dam 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 21 1-12 

Need for development of the dam at 
Vilwahari Ghat in Ayodhya, Uttar 
Pradesh (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 12 

Need to allocate funds for construction 
of more check dams and for desiltation 
of water bodies in Sriperumbudur 
Parliamentary Constituency. Tami I 
Nadu with a view to conserve and 
proper drainage of rain water 
(MUR377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 11-12 

Need to review the decision to construct 
a dam on Paalar river in Andhra Pradesh 
by the State Government (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 389-90 

Need to stop construction of Tipaimukh 
dam on the Barak river in Manipur 
(MUR377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 273-74 
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Need to take over the work of Belharna 
Hydro Reservoir in Banka 
Parliamentary Constituency, Bihar by 
the Central Government with a view to 
ensure its early completion (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 343 

Social Integration Programme in DVC 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. I 79-S0 

Dandekar Committee 
Recommendation ofDandekar Committee 

(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 350 

Rehabilitation ofOustees ofHirakud Dam 
(Deb. 34, Vol. XX, 22-05-2006) De-addledon Procrammes 
Col. 293-94 Need to formulate schemes for the 

Reported decision to raise the water level rehabilitation of youths indulging in 
ofMullaperiyar Dam in Kerala (Sub.) drug abuse and other social evi Is 
(Deb. 10, Vol. XVII, 0 1-03-2006) ~~ ;~~) Vol. XVIII, 13-03-2006) 
Col. 261-62 Col. 293 

Review of Height of Narmada Dam 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 46-52 

Daman and Diu 
Allocation of Seats in Medical and 

Engineering Colleges 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 164 

DeathofUT 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 324 

Development of Ghoghla Fish Landing 
Centre 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 174-75 

Financial Burden on UT 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 75 

Damodar Valley Corporation 
Allocation of Funds by DVC 

(Deb. 33, Vol. X,:{, 19-05-2006) 
Col. 138-39 

Need to review the functioning of 
Damodar Valley Corporation in 
Jharkhand (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 339 

Need to review the selection process for· 
the post of Chairman, Damodar Valley 
Corporation (MUR 377) 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 289-90 

Death Sentenee 
Execution of Death Sentence 

(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 165-66 

Debt Reeovery Tribunal 
Cases in DRTs 

(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 231-32 

Debt Recovery Tribunal 
(Deb. 28, Vol. XIX, 12-05-2006) 
Co 1.3 0 1-02 

Vacant Post of Chairman in DRTs 
(Deb. 2S. Vol. XIX. 12-05-2006) 
Col. 125-26 

Derenee 
Acquisition of Warships on Lease 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 300-01 

Bomb Disposal Training Centres 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 219-20 

Budget (General)- 2006-07-Presentation 
(Deb. 9. Vol. XVII, 2S-02-2006) 
Col. 27 

Giioicai Services 
(Deb. 32. Vol. XX, IS-05-2006) 
Col. 174 

Commissioned Rank to Military Nursing 
Service 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 302-03 
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Construction of Defenc:e ROIdi 
(Dob. 31, Vol. XoX, 17-05-2006) 
Col. 327 

Indo-US Defence Cooperadoa 
(Deb. 6, Vol. XVII. 23·02·~006) 
QaL217-U 

Corporatitation ot~ PICtDriII In-.c. in Defence ~ 
(Deb. 16, Vol. XVIII, 09-03-2006) ... II, Vol. XVIII. 02 .. 3-2.) 
Col 137·3. CI1. 151-52 

DefenceCommunicllioaNetwork~ I ........... itiea in Supply of Meat ... 
(D~!:. 6, Vol. XVII. 23-02-2006) hIIItry 

Col2S7 (Deb. 16, Vol. XVIII, 09-03-2006) 
Defence Coo~ with Philippines "61~ 

(Deb. 16, Vol. XVIII, 09-03-2006) Jo_vaI Exercise 
CoL I04-OS (1Mb. 6, Vol. XVII, 23-02-1806) 

Defence Deals under Infonnation Act OIL I T1 ' 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 71 L .... ofClusifled Informldap 

Defence Productiaa Units 
(Deb. 27. Vol. XIX, 11-0S-2006) 
Col. 246-59 . 

Disappearance 01 Explosives "'om a 
Merchant NaYJ aip 
(Deb. 15, Vol. XVIII, 01-03-2006) 
Col 261-70 

Export of Defence .... 
(Deb. 16. Vol. XVIII, 09-03-2006) 
CoL 9-13 

FDI in Defince s.-
(Deb. 16, VoL XVIII. 09-03-3106) 
Col. 174 

Fires in Ordnance Factoriel 
(Deb. 6, Vol. XVII. 23-01-2006) 
CoL 155-56 

Functional Autono.y to OFB 
(Deb. 27. Vol. XIX, 11-05-1006) 
Col 103 

Heart Ailments IIDOIII Soldiers 
(Deb. 27, Vol. XIX. 11-05-2006) 
,CoL 240-41 

Indian National DdInce UniYWllty 
(Deb. 32, Vol. XX. 11-05-2006) 
Col. 114-15 

Indo-Russia CoopInlion in Defence 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 31 1-12 

(Deb. 32, Vol. XX, 11-05-2006) 
Cll.31-4O 

MIIIIt Development Prc.ar-
...,. II, Vol. XVIII, 02.03-2006) 
CIIIl137-31 N'" Ie conduct CoIIIInon BnInDc:e 'hit 
.. Vernacular lu...... fot 
wointment in Defenc. FOrHI 
-.377) , 
.... 10, Vol. XVII, 01-03-2006) 
QlL273 

NeIIf tID .. up In <>nMIce ,..,. ill 
IIIIIIKh.1 Pradeah with • view to 
•• lie employment oppon.itielill 
-R8ion (MUR 377) , 
...,. 6, Vol. XVII, 23-02-2006) 
Qll.344 

NIOd to set up Arunach.1 Scout. in 
Ddmce Forces keepin. in view the 
... toaic location of Arunachal 
...... (MUR377) 
(DIb. 10, Vol. XVII, 01-03-2006) 
011.261-69 

o [ ~ .. u'ton of LandlBuildlna on ..... .... 
(Deb. 6, Vol. XVII, 23-02-2006) 
Cel326-27 



One bilk One P.,.ion 
(Dtb. 6, Vol. XVII, 23-02-2806) 
Col. 1.3 .... 

Pay Seale of Muter Craftsman 
(Deb. 32, Vol. XX. 18-05-2006) 
CoI.IOI~l 
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RelerYation for W" of Ex-Servicemen 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Co1.91~ 

Safety Meuures in Ordnance Factories 
and Depots 
(Deb. II, Vol. XVIII. 02-03-200~) 
Col. 86-87 

Performance of Workshops 
I Selling of Products 

(Deb. II. Vo . XVIII, 02-03-20(6) (Deb. II. Vol. XVIII. 02-03-2006) 
Col. IS Col. 229-30 

Private Sector Participation in Odmce 
Production 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 96 

Procurement of Sleeping Bap 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 296-97 

Procurement of Vessels to Detect Sea 
Mines 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 156 

Production by Ordnance Factories 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 273-74 

Production of Military Hardware 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col.n5 

Raid, on Residences of Middlemen 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 195 

ile-ltrUCtW'lna ofOfticers' Cadre 
(Deb. 6, Vol. XVIl, 23-02-2006) 
Col. lSI 

Rehabilitation of Oustees 
(Deb. 32, Vol. XX, 18-05-2(06) 
Col. 21S-16 

Releue of Spectrum 
(Deb. 32, Vol. XX, 18-05-2006) 
CoLD3 . 

Repllcement of MiG Flahter Aircnft 
(Deb. II, Vol. XVIII, 02-03-20(6) 
CoI.nG-31 

Separate Fund for the Development of 
lnclipnoUi Teca.oloaY 
(D.b. 6, Vol. XVII, 23-02-2006) 
CoLI4l 

Setting up of a r.vlsed National 
Frequency Allocation Plan 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 109-10 

Settin, up of Fir in I Zone 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 269-70 

Settin, up of Integrated Command 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 132 

Settln, up of Military Station at Avert 
(Deb. 6, Vol. XVII, 23-02-2006) 
Cot 103.04 

Sett\ni up of Ordnance Factory 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 174 

, Shiftina of Cantonment Boards 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 279-80 

ShOl1cominl Noticed in Arjun Tanka 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 208-09 

Situation arisina out of information 
reported Iy soulht by the Sachchar 
Committee about statistical break up 
ofrelilioUi minoritiel'ofthe personnel 
of the Defence and Para Military 
Fore .. in the Gounb)' (Sub.) 
(D.b. 2, Vol. XVII, 17-02-2006) 
Col. 313-39 
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Stopping Military aid to Neighbouring 
Countries 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 136-37 

Technical Fault in T-90 Tanks 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 182-83 

Tie-up of BEML with Foreign Firms in 
Defence Sector 
(Deb. 27, Vol. XIX, 11-05-2006) 
OPI. 92-93 

Upgradation of Infotech System 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 235 

White Paper on Defence Deals 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 190-91 

Defence Research and Development 
Or&anlsatlon 

Development of Light Weight Torpedo 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 127-28 

Global Tie up Aerospace 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 355 

Induction of AWACS 
(Deb. II, Vol. XVIII, 02-03-2006) 
Co1.32-33 

Delhi 
Acquittal in Jessica Lal Murder Case in 

Delhi (Sub.) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 317-22 

Action Plan to Augment Infrastructure 
and Civic Amenities 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 138-39 

Activities of Spy Agents 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 187-89 

Afforestation of Delhi 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 85-86 

Air India Service to Scotland 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 222 

Allocation of Gas to Pragati Power 
Plant-II 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 80-81 

Alternative Routes for Metro 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoI.IS4-55 

Alternative Sites for Community 
Functions 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 148 

Amendments to Delhi Master Plan 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 124-25 

Appointment of Teaching and Non-
Teaching Staffby D.U. 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 183-84 

Arrangement in Hospitals to Tackle 
Disaster 
(Deb. 26, Vol. XIX, 10-05-2006) 
Co1.34-35 

Assistance to Rural Artisans 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 307-08 

Basic Civic Amenities in Slums and Illegal 
Colonies 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 225 

Clearance to Ice-Cream Units in NCT of 
Delhi 
(Deb. 34, Vol. XX, 22-05-2006) 
Cot. 278-79 

Coal-based Power Plant at Delhi 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 294-95 

Committee on Demolitions 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 191-92 

Compensation by Metro Rail Corporation 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 257-58 "-., 
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Conference of Directors of States 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 291-92 

Conference on Ground Water 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 306-08 

Construction of Houses 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 83-84 

Construction of Western and Eastern 
Expressways 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 163 

Construction Work at New Delhi Railway 
Station 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 263-64 

Corruption in BSNL and MTNL 
(Deb. 12, Vol. XVlII, 03-03-2006) 
Col. 240 

Dangerous Traffic Movement 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 187 

DDA Project in Dwarka 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 175-76 

Death of Animals in Delhi Zoo 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 363-64 

Delay oflndian Airlines Flights 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 145-46 

Delhi Integrated Multimodel Transit 
System 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 127-28 

Delhi Milk Scheme 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 147-48 

Delhi Rent Control Act, 1958 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 202 

Demand of Conveyer Belts and Trolleys 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 233-34 

Demolition of Unauthorised Construction 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 353-54 

Development of Tourist Centres in Delhi 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 185 

OMS Booths 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 371-78 

Drunken Drivers in Delhi 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 232-33 

Electricity Dues on Allottees 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 61-62 

Encroachments in Footpaths 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 245 

Exhibition and International Trade Fairs 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 108-29 

Expansion/Renovation of Railway 
Stations in Delhi 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 76-77 

Fare in Delhi Metro Rail 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 241 

Fire Fighting Equipments in Factories 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 99 

Fire Incidents in Delhi 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 224-26 

Flats Under NPRS 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 293 

Foreign Tourists visitell Delhi 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 286-87 
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Functionina ofChk Bodies 
(Deb. 30. vot. XIX. 16-05-2006) 
Co1.13S-36 

Garuda Servi<:e otMTNL 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 130-31 

Multi-level Parkinl LOTs in NDMC 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 274-7S 

Need for early construction of Badarpur 
flyover (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 290 

Housing Societies in Delhi Need to address the grievances of Home 
(Deb. 33. Vol. XX, 19-05-2006) Guardl in Deihl (MUR 371) 
Col. 338-39 (Deb. 11, Vol. XVIII, 02-03-2006) 

lIIepl LPG GodOWlll 
(Deb. 27. Vol. XIX. 11-05-2006) 
Co1.265~ 

Issuance of Notal by Delhi TratJjc 
Police 
(Deb. 14. Vol. XVIII, 07-03-2006) 
Col. 34748 

Land Occupied by JhuB8i Clusters 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 172-73 

Land to Hospitalt 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 107 

Less Gauge Tanka efHPCL 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 160-61 

Licences to Haw .. 
(Deb. 30, Vol. XIX, 16.OS-2OO6) 
Col. 101-02 

Linking ofMmo aoutes 
(Deb. 2, Vol. XVII. 17-02-2006) 
Col. 281-82 

Loss Incurred by Delhi Metro 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 300-01 

Maintenance of New Delhi Railway 
Station 
(Deb. 27, Vol. XIX, 11.05-2006) 
Col.20S 

Mobile Towers 
(Deb. 34, Vol. XX, 22-05-2006) 
Col.213 

Modernisation ofllospitalt 
(Deb. 10, Vol. XVII, 01..()3-2006) 
Col. 76-77 

Col. 245 
Need to enquire into the functioning of 

placement aaenCies providing services 
of house· maids in Delhi with a view to 
check trafficking of Adivui girls 
(MUR377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 287 

Need to ensure that derogatory remarks 
made against late Sardar Patel in the 
History Book prescribed in Delhi 
University are expunged (MUR 377) 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 499 

Need to look into the problems faced by 
Cellone subscribers in National Capital 
Region, Delhi (MUR 377) 
(Deb. 24, Vol. XIX. 21-03-2006) 
Col. 69 

Need to set up monitoring mechanism for 
job reservation and appointment of 
OBCI in NDMC, Deihl (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 44445 

Need to solve the problem ofshortage of 
electricity in National Capital Territory 
of Delhi (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 436 

Need to take steps to clear the pendina 
draw of lots in Cooperative Housing 
Soc:ietia in Delhi (MUR 377) 
(D.b. 32, Vol. XX, 18-05-2006) 
Col. 328 

Need to take Reps to stop demolition of 
hou •• s in Delhi and brina I new 
Muter P .... for the city (¥UR 377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 238 
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Noise Pollution near Commonwealth 
OamesSites 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 342-43 

Notices to the Allottees of Government 
Houses 
(Deb. 33, Vol. XX, 19-05-2006) 
0>1.375 

Opening ofQutub Minar for Public 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 96 

Permission to Industries in Residential . 
Colonies 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 161-62 

Policy of Unauthorised Construction 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 350-51 

Polluting Units of Delhi 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 152-53 

Power Crisis in Delhi 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 179-80 

Progress Report on Delhi Police 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 328-29 

Projects by CPWD 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 282 

Railway IntTastructu~ for New Delhi and 
Chennai Railway Stations 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI.l80-81. 

Reduction in Sale Prices ofDMS Products 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 165-68 

Regional News Channels 
(Deb. II, Vol. XVIlI, 02-03-2006) 
Col. 68-69 

Regularisation of Unauthorised Colonies 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 91-92 

Regularisation of Unauthorised Colon_ 
(Deb. 33, yo1. XX, 19-05-2006) 
Col. 140 

Release of Water from Uttar Pradesh to 
Sonia Vihar Plant 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 357-59 

Renovation of Ashok Hotel, New Delhi 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Col. 235-36 

Renovation of Rail Yatri Niwas 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 295 

Restaurants on Land of ITPO 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 217 

Restoration of Flight between Delhi and 
Goa 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 23 1-32 

Road Accidents in Delhi 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 139-40 

Roadside Hoardings 
(Deb. 20, Vol. XVIII, 14.()3-2006) 
Col. 154 

Selling of Products 
(Deb. II, Vol. XVIII, 02.())-2006) 
Col. 229-30 

Setting up of Power Orid StatiOlll 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 245-48 

Sharing of Yamuna Wat« 
(Deb. 29, Vol. XIX, 15.()'-2006) 
Col. 199-200 

Shortage of Radiologists 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 216-17 

Situation arising out of c\lntinuing 
demolitions in Delhi, despite passing 
of legislation by the ParlinlMnt 
banning demolitions for a ptriod of 
one year (Sub.) 
(Deb. 33, Vol. XX, 19-0S·2006) 
Col. I 
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:'RIIIIiou lriaina out of inaction on the 
pin of Oovernment to solve the 
.......... beina fIced bY. the residents 
, of Deihl due to mUlive demolition 
drive beiD, undertaken in NCT of 
.,...u(CA) 
~. 13, Vol. XVIII, 06-03-2006) 
,CoL311-50 

S,ihlation ariain, out of large scale 
demolition in Delhi (Sub.) 
(Dob. 4, Vol. XVII, 21-02-2006) 
Col~ 

Siluation ariain, out of the lar,e scale 
',. ~Iitiona c;aJr~ out in Delhi (Sub.) 

(Deb. 27, Vol. XIX, 11-05-2006) 
Cot I., 

SlumArea 
'(Deb. 28, Vol. XIX, 12-0'-2006) 
Col. 316-17 

SpUttina ofMCD into Smaller Agencies 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 18S-16 

Statehood to Delhi 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 181 

Strike by doctors in VariOUl hospitals of 
Delhi (Sub.) 
(Deb. 29, Vol. XIX, 1 S-05-2006) 
COl.S3S42 

Women and Girls tiOIteII in!Delhi,,: ,c 

(Deb. 4, Vol. XVII, 21-02 .. 2806) 
Col. 216-17 

Delbl Bar Aaoclatlon 
Situation arisina out of stiike by 

Advocates of Delhi Bar AssoCiation 
(Sub.) 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 322-2S 

DeIhl Developmeat Authority 
Allotment of DO A LaQd tQ T~, 

(Deb. 12, Vol. xvtu, 03.'03-2006) 
CoI.208~ 

Allotment of Flats by DDA 
(Dob. 12. Vol. XVIIJ,OJ-OJ-2006) 
CoI.I03~ 

Alternative Sites for C~mmunity 
Functions 
(Deb. 28, Vol. XIX, 12-05.2006) 
Col. 141 

Auction of DDA Flats 
(Deb. 2, Vol. XVII, 17-02-2006) 
Co1.261~2 

Auction orDDA Plots 
(Deb. J 2, Vol. XVIII, 03-03-2006) 
CoI.IS2 

Changes in Delhi Development Act 
(Deb. 33, Vol. XX, 19-0S-2006) 
CoI.J69-70 Suggestion ofNCRPB 

(Deb. 17, Vol. XVIll, 10-03-2006) Civic Amenities 
Col. 34-36 (Deb. 33, Vot: XX, 19-0S~2006) 

Supply of Water to Delhi from River 
,Yamuna 
'(Deb. 34, Vol. XX, 22-0'5-2006) 
Co1.41S-16 

" SupplyofWaier to Sonia Vibar Plant 
; " ,c'Pt4l.7, Vol. ,XVll, 24-02-2006) 

ee,L.~7 

Upp1ldation of National Highway No. I 
: '(Dtb.26, Vol. XIX, 10-0'-2006) 

Col 270 I 

Col. 383 ' 
.C;orruption in DDA ,. 

(Deb. 33, Vol. XX, 19-05-:,2'006) 
Col. 14647 " 

DDA Project in Dwarka ' , 
(Deb. 17, Vol. XVIII. 10-OJ.~06) 
Col. 175-76 

DDA's Role in L./Jld Acqui"tiOO: .' ' 
(Deb. 33, Vol. XX, 19-()~.ip06) 
Col. 282-83 
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Draw of Lots of Cooperative Societies 
11i':)(~b";<lh;"ol. '~X;,t,7,jO~.2006) 

Col 2,2728 ". '~.~ ' .... ,.'r" . , , : ' ''''::" ,~, 
Eilcroachment on DDA Lan~ ,." , 

.' "l.:(Deh; U.,Voj; ·~VUl. 03-03-2006) 
CoL 158-59' ':. 

Enaineers iii DDA 
~ : (Deb. Il. WI. XVIO. 03-03-2006) 

Col. 108.()9 
FIlii Under NPRS 

(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 29l' " .. ,:,'j' 

jl~.~ ~o~st~ioJi in DDA Land 
" (Deb. '1. 'Vol. ·XVH. ~.4-02-2006) 
• :' J~o':J6S: ' .;. ,,~, ,i , .. , 

Land Allotm .. ntCa~lled!)y D.D.A. 
f ,:.,(.DCb. ,1~j Vol.. XVIlI"03-03-2006) 
:"i.CoI.l64-6S, 
~d OceUpie~ b)I"lb,u,il: Clusters 
, "(O~b. 17, Vol: XVmJ,'IO-03~2006) 

,q"I. 172-73 I' • 

~ew Guidelines for Allotment of Land 
, ,-(Deb. 12, Vol. XVIII. 03-03-2006) 

Col. 132-33 
Norms for Land Use, 

(Deb. 33, Vol. XX. 19-0S-2006) 
Col. 366-67 

. 'but 'of Tum Flats Allotted by DDA 
" (Deb. 28 •. ~ol. XIX. 12-0S~2006) 

Col. 234-3S 
,;~CWSlty of l,.and Mi_suse , 

(Deb. 12,,'YQI.-XVlll, 03-03-2006) 
,,:,!~CoI.~7 ,_ " • 
, ~,I9.t Allot.l1Jen.t,4'~itIues ':' "-'" ' 
I ,> .. , "(Deb::'l2;" Vol. xvnJ.~'~3.-()3~~006) 

Col.16S 
"l~:a~~tio~i~rp'l~s for'Hospitals 

(Deb. 33. Vol. XX, 19-05-2006) 
Col. 303-4>4 ' 

-' Sale'ofDDA Plats' 
(Deb. 2, Vol. XVII, 17~02-~006) 
('.01.303 

ScamsinDDA 
;: (Deb. 12. VoI.XVm .. :03;oOio.i0.06) 

Col. 102'()] , J:" 0,;,1 

DeIhl Metro Rail Corpontloll -j, , ,;' 

c.ompensation by Metro bi' ~~ 
(Deb. 2, Vol. XVII. f7,~9~~006) 
Col. 257-S8 

Delhi Metro Security , 
(Deb. 30, Vol. XIX, 16-05.;7006) 
Col. 383·84 , , 

Employees in Delhi Mecto, Rail 
Corporation ' ,,' j ,,;, ,~, ~,,~'rt}n 
(Deb. 33, Vol. XX/3'~~:.~006) 

,~ CGI.130-31 '~; ',:, ''';'''',:(: 
Fare in Delhi Metro Rail I"{ i, ,. ;,'1:: 

(Deb. 2, Vol. XVII, 17-D:i~~006) 
,~1.241 ' " 

"',' , A; ~ i 

Linking of Metro Routes." " 
" (Deb. 2. Vol. XVII. 17-92~~OOt) 

Col. 281-82 ') . .....• 
Loss Incurred by Delhi Me~o' ,'., 

(Deb. 28, Vol. "XIX, '12-0S-2006) 
Col. 300-0 I . 

Shortage of Coaches. " 
(Deb. 12, Vol. XVIII; Q3rOJ-2006) 
Col. ISO 'J.' 

Withdrawal of Loa9,~~ilitY ioJ?M~~, 
(Deb. 28. Vol.' XIX, .l:2:0,~,-~(6) 
Col. 257-S8 "\,/ . 

Delimitation Commlsslc)i'i .! •. 

Delimitation Commission'" i , .", 

(Deb .. 12, YP,t ;~'y'lbP~~~?'~i~9!) 
Co1.30-33 i":-;:l~,"h)~: ,n,.;';,;".,:» 

: N eed'to r .. ttorc ,'.he.t,l*nnttsJ_llAts 
reserved for SCs/STs i~nv;_8arh 
Legisiative-A"s~f!1b,ly ,~~d .t.;o(~abha 
from the state 'propOlIJrd to ",,"<- fit ,i'lced 
by the Oelimitati~n ColrtttM~r 
2001 census (MUR 3Trr' ,trlfJ~ 
(Deb. 16, VOl;' 'xVliI;"09~.JtCJ6) 
Col. 281-82 ~rJrro:;, ':' : ... ' r: :"'~(!.t 
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De •• ad for Graat. on Account 
(RaUwlyi)-1006-1007 

Railway Budget (2oo6-2007)-General 
Discussion 

Demand for Grants on Account (Railways) 
2006-2007 

Demands for Supplementary Grants 
(Railways) 2005-2006 

Denwlds for Excess Grants (Railways) -
2003-2004 
(Deb. 12, Vol. XVIII, 03-03-2006) 
COI.2SS-314 

Railway Budget (2006-2oo7}--General 
Discussion 

Demand for Grants on Account (Railways) 
2006-2007 

Demands for Supplementary Grants 
(Railways) 2005-2006 

Demands for Excess Grants (Railways)-
2003-2004 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Co1.21S-314 

Demand. for GraDt. (RlllwIY')-
1006-07 

Dulaadl for Excess GraD" (Geaeral)- Budget (Railways)-2006-07 
1003-1004 Demands for Grants (Railways)-2006'()7 

Demands for Excess Grants (General) 
2003·2004 
(Deb. 13, Vol. XVIII, 06-03-2006) 
ColJ72 

General Budget 2006-2007-:General 
Discussion 

Demands for Supplementary Grants 
(Gencral) 2005-2006 and 

(Deb. II, Vol. XVIII, 11-03-2006) 
CoI.IS-20 

Dema.d. for Grant. on Account 
'(RaUways)-lOO6-1087 

Railway Budget, 2006-2007 General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 290-456 

Demands for Excess Grants (General) 
2003-2004 I DellUlnds for Graoa(Geaeral)-2006-e7 
(Deb. 17, Vol. XVlII, 10-03-2006) DemandsforGnuu(GeneraI)-2006-2007 
Col J46.404' (Deb. 19, Vol. XVIII, 13-03-2006) 

General Budlct, 2006-2007-General 
DiJcuuion 

Demands for Supplementary Grants 
(GcnnI}-200S-2006 and 

Demands for Excess Grants (General)-
2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 291-S89 

General Budlet-General DIscussion, 
~2007 

Demands for Supplementary Grants 
(General),2005-2006 

Demands for Excess Grants (General), 
2003-2004 

. (o,b. 14, Vol. XVIII, 07-03-2006) 
Col. 494-592,609-14 

Drr _for &sc.Gra."(RaIIwaY')-
l0ll-2004 

DemInds for Excess Grants (Railways), 
201&04 
(Deb. 11, Vol. XVIII, 02-03·200d) 
Col. 236 

Col. 302-455 
Ministry of Agriculture 

(Deb. 2,0, Vol. XVIII, 14-03·2006) 
Col. 394-538 

Submission of OutstandinC Derunda to 
vote of the House 
(Deb. 21, Vol. XIX, 17-03·2006) 
Col. 426-29 

De,.lod. for SIIppIe ..... '1 Grutl 
(Genenl~l885-2116 

Demands for Supplementary Orin" 
(General)-200s-2006 
(Deb. 13, Vol. XVIII, 06-03·2006) 
Col. 371·72 

General Budlet 2006·2007-Genorll 
Di.cussion 

Demands for Supplementary Granta-
(General) 2005·2006 and 

Demands for Excess Granu-{GeneraI) 
2003·2004 
(Deb. t7, Vol. XVIII, 10-03·2006) 
Col.3~ 
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General Budget, 2006-2007-General 
Discussion 

Demands for Suppl.,mentary Grants 
(GeneraI}-2005-2006 and 

Demands for Excess Grants (General}-
2003-2004 
(Deb. 16, Vol. XVIII, 09-63-2006) 
Col. 291-519 

General Budget-General Discussion, 
2006-2007 

Demands for Supplementary Grants 
(0eneIaI), 2005-2006 

Denwnds for Exc:ea Grants (General), 
2003-2004 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 494-592, 609-14 

o. ... ds fer S.pptemeDtllry Gra.ts 
(RaBways)-l8OS-2886 

Demands for Supplementary Grants 
(Railways), 2OOS~ 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 236 

Railway Budget (2006-2007}-General 
Discussion 

Demand fOr Grants on Account (Railways) 
2006-2007 

Demands for Supplementary Grants 
(Railways) 2005-2006 

Demands for Excess Grants (Railways)-
2003-2004 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 285-314 

Democracy 
Restoration of Democracy in Nepal 

(Deb. 31. Vol. XX. 17-05-2006) 
Col. 9-15 

DeDmark 
The derogatory display of Hindu deities 

in Germany and Cartoons of Prophet 
Hazrat Mohammed published in 
Dennwk 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 305-13 

Deatlll Colleles 
Dental Colleges . 

(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 119-21 

Opening ofNew MedicallDental Collops 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 197-98 

DetaliaatlOD .... nts 
Action Plan on Desalination Unit 

(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 243-44 

Desalination Plants 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 82-S6 

Devdasl Syatelll 
NHRC Report on Devdasi System 

(Deb. 35, Vol. XX, 23·0'·2006) 
Col. 215·16 

Development 
Development Projects in Gujarat 

(Deb. 31, Vol. XX, 17-05-2006) 
Col. 139-40 

Development Works in Baekward 
Districts 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 140 

Discontinuance of Development Schemes 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 79-80 

MHlenium Growth Targets 
(Deb. J 5, Vol. XVIII, OS-03-2006) 
Col. 225-27 

Need to review the methods of planning 
for the balanced and alround 
development of the country 
(MUR377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 402 

Rashtriya Sam Vikas Yojana 
(Deb. 5, Vol. XVII, 22-02-2006) 
CoI.2IS-IS 

Scheme for Economic Development 
(Deb. ls. Vol. XIX, 12-05-2006) 
Col 288 

World Bank Financed Projects 
(Deb. 2S, Vol. XIX, 12-0S-2006) 
Col. 67-73 
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.... ~) '. . 

01 .... 
Und ... Measurement ofPetroVDiesel 

(Deb. 6, Vol. XVII, 23-02-2006) 
Co1.171-74 

Dlplt ...... 
Exemption for Pre-Embarkation Security 

Qeck 
.,,(Deb. 35, Vo1. XX, 23-0S-2(06) 

CoL 157-58 
Use ofBSF Aircraft by Ministers 

(Deb. 35, Yol. XX, 23-05-2006) 
CoLPS 

Direct to Home 
AIR on DTH 

(Deb. 6, Vol. XVII, 23-02-2006) 
, CqI.~19-20 

o. I \ ' • ~ ,I 

DtH8emce 
, (Deb. 6, Vol. XVII, 23-02-2006) 

, OJI.lOO-02 
DTH Sorvice in Remote Areas ' 
'(Deb: 6, Vol. XVII, 23-02-2006) 

Col. 94-9S 

'. ').,1 

Demand and Supply of AIDS, lind 
Appliances in DDRC ".' I 

(Deb. 27, Vol. XJXy 11;'05.2006) 
Col. 206 "I.," " E 

Educational Vocational tra'lrit~g to 
Physically Handicapped PCfSOns . 
(Deb. 16. Vol. XVIII •. 09~03-2006) 
'Col. 79-82 ";,, '~;, .. ,;, '. ,,) :',:, .,1 

~. ~ --:. 11·r.:' " 
Facilities to Physically Handicapp,e4 

Persons at various Tourist Spots; 
(Deb. 27, Vol. XIX, 1I-0S-2Q06) 
Col. 266 .' ' 

Handicapped Persons Rcgistete-ct in 
Special Employment Exchanges 
(Deb. 19, Vol. 'xvm, 13-01'-20(6) 
Col.lS3-SS ' , .y, 

Hospitals for treatment oftcpro "~ 
Mentally Challenged Ch~1dre-n:~i 
(Deb. 10, Vol. XVII, 01-Oj~6) 
Col. 87-&8 I' , ,,' 

Implementation of DisabilityA~t' in 
Railways " " 
(Deb. )), Vol. XVIII, 02-03-20'06) 
CoJ.216-17 'Free Channels Under DTH Schemes 

(Deb. II, Vol. XVIII, '02-03-2006J 
Col. 119-20 Impiementation ofPWD Act, J 995 ," 

Installation of Equipmcnt . (Deb. 32, Vol. XX, 11-05,,1006) 
(D b 6 Col. 242 .. e. , Vol. XVII, 23-02-2006) 
Col 194-95 

IMIIbIed 
,ADIP Scheme 
"(Deb. 27, Vol. XIX,lI-05-2006) 

Col. 13-84 
Auistance to Visually Impaired Teachers 

and Employees 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoL2S3-54 

Auistance to Visually Impaired Teachers 
IIId Employees 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoL 253-S4 

Concessions to Mentally Challcnled 
Persona 
(Deb. 32, Vol. XX, II-OS-2006) 
CoL 12 

Jncome Tax Exemption to Industries 
Employing Physically Challen,ed 
Persons . . ... 
(Deb. 32, Vol. XX, 18-05';2006) 
CoLI 00-0 1 ',', '. ',I, 

Insurance to Physically/Mel1tally 
Challenged Persons 
(Deb. 16, Vol. XVIII;09-Ol-20(6) 
Col. 86 . , •. 

Loan to Farmers, Handicapped and Poor 
Persons 
(Deb. 2, Vol. XVII, 17-02-2006) 
CoL 285-86 

National Policy for Persons with 
Disabilities 
(Deb. II, Vol. XVIII, 02-03--2006) 
Col.22-n 
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Physically Handicapped Employees in 

. Coal Mines 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 185-86 

Rehabilitation Allowanceft>r Disabled 
(Deb. 29, Vol. XIX, 1'4)5-2006) 
Col. 231-32 

Schemes for Disabled Persons 
(Deb. 32, Vol. XX, 18-05-2006) 
CoL 143-49 

Settina up ofDORCs 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 112-13 

Setting up oflED Shhooll 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 127 

Special Booking Counters for Physi;ally 
Handicapped at Mysore Railway 
Station 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 113 

Teachers for Mentally and Physically 
Challenged Children 
(Deb. 16; Vol. XVllI, 09-03-2006) 
Col. 121-24 

Vehicles for Physically Challenaed 
Persons 
(Deb. 19, Vol. XVIII, 13-01-2006) 
Col. 68-69 

Welfare Projects for Di,plod in 
Lakshad~ 
(Deb. 27, Vol. XIX, 11..05.2006) 
Col. 161-62 

DiluterM ........ t 
Trainina to TIckle Disuten 

(Deb. 35, Vol. XX, 23-05·2006) 
Col. 135-36 

Dlseuulon VDder Rule 193 
Civil Nuclear Energy Cooperation with die 

United Statea(DUR 193) 
(Deb. 18, Vol. XVIII, 11-03-2006) 
Col. 57-147 

Communal Violence in different,.,.. of 
tbecountry(DUR 193) 
(Deb. 32, Vol. XX, 18-05·2006) 
Col. 398-510 

India's \t)tcin lAEAontbe .... oflrln·' 
Nuc_proar.rne(DUR 193) 
(Deb. I, Vol. XVII, 27-02-20G6) 
Col33s-409 

• 1,:-

(Deb. 13, Vol. XVIII. 06-01-2001) 
Col. 326-29 

Outcome of tile Rouad Table ec.ter.ce 
held between the Prime MiDiJter. 
various Political pm1ies aad IC ...... irt 
leaders on 25.2.2006 to promote pIIC8 
in Jammu and Kuhmir (DUR 193) 
(Deb. 24, Vol. XIX, 21..03-2006) 
CoL 139-61 

Rise in pricos of euendal commodities 
(DUR193) 
(Deb. 35, Vol. XX, 23-0'-2006) 
CoL 393-95 

Suicide by Fanners in various .,.,.. oftbe 
country(DUR 193) 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 513-1.) 
(Deb. 31. Vol. XX. 17-O·S-2OM) 
CoU91·'78 
(Deb. 34. Vol. XX. 22-05-2006) 
CoL5~ 

Dileall(l) 
Alternate Treatment for T .... 1MIIt of 

MaD 
(Deb. 5. Vol. XVII. 22-02-2006) 
Col 139 

Anaem~ amoaa au ... 
(Deb. 31. Vol.tX. 17-0'-2.') 
Col. 213-21 

Avian Flu Drua 
(Deb. 26, Vol. XIX. 10-0'·2.., 
CoL 69 

A_ c-.tP abouI ~ 
(Deb. 15, VoL XVlIIt OU3-2006) 
CoLI,..,' " 
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.... Cucor in Women 
(Deb. 15. Vol. XVIII. 08-03-2006) 
Ott 122-23 

ClKer Department of Kota Medical 
",CoIIep 

(Deb. 3'., Vol. XX, 17-05-2006) 
Coi.76 

c.. ofC8ncer in Children 
'(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 191-93 

O~iya Menace 
(~b:31, Vol. XX, 17-05-2006) 
~165-67 

Clinical Management of Diseases 
'l'4'(Deb. 26, Vol. XIX, 10-05-2006) 

Col. 532-33 
Combating Asbestosis 

(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 200-01 

Combating c::ommunicable Diseases 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 472 

Combating T8 and AIDS 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 1 ()().04 

Congenital Heart Disease in Infants 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 160 

Cost Effective Drug for Malaria 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 385-86 

Crop Loss Due to Virus Borne Diseases 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 151 

Development of Kit to Diagnose KaJa-azar 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 121-22 

Diseases spread by Mosquitoes 
(Deb. S, Vol. XVII, 22-02-2006) 
,CoL 194-98 

Diseues Caused by Arsenic Pollution 
, (Deb. IS, Vol. XVIII, 08-03-2006) 

Col .• 17-19 

Dropsy Cases 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 260 

Eradication of Diseases 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 129-31 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 11)4-96 

Eradication ofT8 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 273 

Eradication of Vector Borne Diseues 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 167-69 

Grant-in-Aid for Cancer 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.404-1O 

Heart Diseases among Children 
(Deb. 31, Vol. XX. 17-05-2006) 
Col. 59-60 

Hospitals for Treatment of Leprosy and 
Mentally Challenged Children 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 87-88 

III Effects of Toiletries 
(Deb. 15. Vol. XVIII, 08-03.2006) 
Col. 113·14 

Indo-US Agreement for Surveillance of 
Diseases 
(Deb. 15. Vol. XVIII. 08-03-2006) 
Co1.311-12 

International Conference on Paediatric 
Cancers 
(Deb. 15. Vol. XVIII. 08-03-2006) 
Col. 240 

Leprosy Patients in Andaman and 
Nicobar Islands 
(Deb. 5. Vol. XVII. 22-02-2006) 
Col. 135-36 

Measles Surveillance and Eradication 
Project 
(Deb. 10. Vol. XVII. 01-03·2006) 
Col. 126 

Medicine for Cancer Cure 
(Deb. 31, Vol. XX, 17·05-2006) 
Col. 157-58 
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National Programme for Chronic DiseastS 
(Deb-. 15, Vol. XVIII, 08-03-2006) 
CoJ.240-41 

National Tuberculosis Control 
Programme 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 14-15 

Resuming Production of Typhoid 
Vaccines 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 305 

Return of Chicken Pox Virus 
(Deb. 26. Vol. XIX, 10-05-2006) 
Col 34142 

New Drug for Malaria Spread of Sickle Cell Disease 
(Deb. 7, Vol. XVII, 24-02-2006) (Deb. 26, Vol. XIX. 10-05-2006) 
Col. 231 Col. 28 1-83 

New Schemes for Infectious Disease 
(Deb. 26. Vol. XIX, 10-05-2006) 
Col. 516-17 

Survey of Cancer Cases 
(Deb. 31. Vol. XX. 17-05-2006) 
CoJ.19S 

Oral Doses ofHepatitis-B and Insulin 
(Deb. 26, Vol. XIX, 10-0$-2006) Tackling TB Menace 
Col. 335 (Deb. 15. Vol. XVIII. 08-03-2006) 

Outbreak of Avian Influenza (H5) in 
Navapur. District Nandurbar in 
Maharashtra (St.) 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 296-97 

Outbreak of Avian Influenza Virus (H5N I) 
(St.) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 297 

Outbreak of Bird Flu I 
(Deb. 26. Vol. XIX, 10-05-2006) , 
Col. 8-10 : 

Polio Cases 

Col. 234-35 

Tax Exemption to Cancer related Orup 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.IIS-17 

Tuberculosis among Rural People 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 493-96 

Tuberculosis and other Contagious 
Diseases 
(Deb. 5. Vol. XVII. 22-02-2006) 
Col. 56-62 

Disinvestment 
(Deb. 26, Vol. XIX, 10-05-2006) Disinvestment ofBALCO 
Col. 27-28 (Deb. 30. Vol. XIX. 16-05-2006) 

Prevalence of Arthritis Disease i Col. 255 
(Deb. 26. Vol. XIX. 10-05·2006) I Disinvestment of National Mineral 
Col. 272-73 Development Corporation 

Prevalence of Diabetes Mellitus (Deb. 21. Vol. XIX. 17-03-2006) 
(Deb. 15. Vol. XVIII. 08..()3-2006) Col. 84 
Col. 29-31 

Prevalence Rate of Leprosy 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col.Il-J3 

Research on Non-Communicable 
Diseases 
(Deb. 15. Vol. XVIII, 08-03-2006). 
Col. 160-63 I 

Disinvestment of Power Finance 
Corporation 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 24445 

Disinvestment of Profit Making & 
Navratna PSUs 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 260 



114 LOKSABNA 

Disinvestment ofPSUs 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 361 

DI.trlet DI.abllity Rebabllitatlon 
Centres 

Demand and Supply of AIDS and 
Appliances in DDRC 
(Deb. 27, Vol. XIX, II·OS·2006) 
Col.~uo . 

Setting up ofDDRCs 
(Deb. 27, Vol. XIX, II-OS·2006) 
Col. 112·13 

District Pla •• hal Committee 
District Planning Committee 

(Deb. 26, Vol. XIX, 10·OS·2006) 
Col. S04-07 

DIstrict Primary Eciutlttoa Proeramme 
District Primary Education Programme 

(Deb. 14, Vol. XVIII, 07·03-2006) 
Col. 3SO-S 1,420-21 

District Rural Developmeat Apacla 
Diversion of Funds by DRDAs 

(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 73·7S 

Need to redress the l1'ievances of the 
employees of District Rural 
DevelopmentAgency (DRDA) in l1ttar 
Pradesh (MUR 377) 
(Deb. 35, Vol. XX, 23·05-2006) 
Col. 397 

Performance of District Rural 
Development Agencies 
(Deb. 7, d'ol. XVII, 24·02-2006) 
Co1.2~7 . 

UtalizatiorfbfFunds by ORDAs 
(Deb. 33, Vol. XX, 19.05-2006) 
Col. 195-96 

DIs .. rbed Ana 
Disturbed Area 

Homoeopathic Colleges 
(Deb. 26, Vol. XIX, 10-05·2006) 
Co'.3~71 

Indian Doctors in U.K. 
(Deb. 15, Vol. XVIII, 08·03-2006) 
Col. 129-30 

Shortage of Dentists . 
(Deb. 15, Vol. XVIII, Oi-03·2006) 
Col. 83-85 

Shortage of Medical Practitionersl 
Compounders 
(Deb. 26, Vol. XIX, 10·05·2006) 
Col. 489-90 

Shortage of Neurosurseons 
(Deb. 10, Vol. XVII, 01-03·2006) 
Col. 165 

Shortage of Surgeons 
(Deb. 1 S, Vol. XVIII, 08-03·2006) 
Col. 101 

Strike by doctors in various hospitals of 
Delhi (Sub.) 
(Deb. 29, Vol. XIX, I S·OS·2006) 
CoL 53s-42 

Doaatto •• 
Donation from Foreign Countries 

(Deb. 14, Vol. XVIII, 07-03·2006) 
Col 74 

DoonIanbaa 
AIR and Doordarshan Reporters 

(Deb. 29, Vol. XIX, 15-05-2006) 
Co1.3SI·52 

Decline in Commercial Revenue of 
Doordarshan 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 207-01 

(Deb. 4, Vol. XVII, 21-02-2006) Doordarshan Kendra at Bellary 
Col. 110-11 (Deb. 6, Vol. XVII, 23.02-2006) 

Dotton 
Ban on Ayurvedic Doctors 

(Deb. I S, Vol. XVIII, 08-03-2006) 
Col.IS6 

Col. 192 
Doordanhan Kendras in Rental Buildinp 

(Deb. J I, Vol. XVIII, 02-03.2006) 
CoI.8NI . 
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Doordarshan/AIR Kendras for 

Uuaranchal 
(Deb. 29, Vol. XIX, I 5-05-~006) 
CoJ.103~ 

orH Service . 
(Deb. 16, Vol. XVIII, 09-03-2006) 

,. 'Col. 132-31 
Establishment of LPT/HPTIVLPT in 

States 
(Deb. 29, Vol .. XIX, 15-05-2006) 
CoI.3U-93 

Ext.e"lion of All India Radio and 
. Doordarsban Services to Border Areas 

(Deb. 6, Vol. XVII, 23-02-2006) 
CpI.I46:47 

FDI in TV Channels 
. ;;fDeb. H, Vol. XVIII, 02-03-2006) 

Col. 179 
Free Channels under DTH Schemes 

. (Deb. i I, Vol. XVIII, 02-03.2006) 
Col. 119-20 

Harinagar Doordarshan Kendra in .Bihar 
(Deb. 29, Vol. XIX, ) 5-05-2006) 
Col. 216-17 

HPT Relay Centre in Orai 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 109-10 

llI\I*l of DtSordarshan Channel Abroad 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.14J .; • 

Improvement in Programmes of 
Doordarshan 
(Deb. II, Vol. XVIII, 02.()3-2006) 
CoL6 

Income of AIRlDoordarshan throuah 
Advenlsements 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 17-96 

Increase in Capacity of DO and AIR in 
HillyAreu 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 176-77 

Installation of Equipment 
(Deb. 6, Vol. XVII, 23-02-2(06) 
Col. 194-95 

Live Telecast of Commonwealth Games 
(Deb. 34, Vol.' XX, 22·05-2006) 
Col. 320-21 

Monitoring of TV Channels 
(Deb. II, Vol. XVIII, ;02-03-2006) 
Col. 202~3 . !. 

Need for early settlement of the demands 
of Akashvani and Doordarshan 
Administrative Staft'(MUR 377) 
(Deb. 35, 'WI. XX, 23..05-2006) Col. 391 

Need to broadcast 00-2, Metro Channel 
in Kllihar district, Bihar (MUR 377) 
(Deb. 32, Vol. XX. 11-05-2006) 

.. Col. 329-30 
Need to set up a Doordarshan KeAdra at 

Beena, Madhya Pradesh (MUR 377) 
(Deb. 3. Vol. XVII. 20-02-2'006) 
Col. 340 

New Relay Centres 
(Deb. 16, Vol. XVIII. 09-01-2006) 
Col. 41-60 . 

News Compilation Centre 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 90-91 

Proarammes in Regional Indian 
Languages 
(Deb. II. Vol. ·Xv,IlI. 02~03 .. aOO6) 
Col. 157 

Programmes on Nationalism ; 
(Deb. II, Vol. XVIlI,02-Q,~-~006) 
CoLli 

Realisation of Outstanding Dues 
(Deb. 34, Vol. XX. 22-05-2006) 
Co1.2~7 

Rell,lous Channell 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 119 

Replacement of ECI,uipment in 
Doordmhan Kendras 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 112 
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Revenue Earned by Doordarshan from 
Serials 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 143-44 

Seain. up and Upgradation of TV !Radio 
Stations in Gujarat 
(Deb. 29, Vol. XIX, '5-05-2006) 
Col. 11J.14 

Telecast of News in Rural Areas 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 163-64 

Telec:atinl of Regional DO Prosrammes 
(Deb. 1 I, Vol. XVIII, 02-03-20(6) 
Col 117-19 

Telecasting/Broadcasting on Non-
Sponsorship Programmes 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 130-32 

TV Serials on Doordarshan 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 349-S0 

TV Transmitters in Rural Areas 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 103 

Upgradation of Transmittm ofKokrajhar 
Doordarshan Kendra 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 187 

Weather Forecast Channel 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 289 

Dral.a .. System 
Grant-In-Aid to States 

(D~b. t 7, Vol. XVIII, 10-03-2006) 
Col. 123 

Improvement in drainage in Critical Areas 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 221-22 

Request from UP for Drinking Water and 
Drainage System 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 116 

Drinld.,Alt 
Drinking Age 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 112 

DriDIdDI W.ter 
Andhra Pradesh W.ter Seetor 

Improvement Project 
(Deb. 2, Vol. XVII, '7-02-2006) 
Col. J 10-11 

Bud,et (Gener.I)O; ....... "ead by 
Mosquitoes 
(Dcb. S, Vol. XVII, 22-02-2*) 
Col. 194-98 

Budaet(GenerII}-2006-07-1'1 ....... 
(Deb. 9, Vol. XVII, 21.02-2006) 
Col. 6-7 

Conference of Rural Drinkia, W.ter 
Supply and Rural SMitation 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 38-41 

Contribution towards RGNDWM 
(Deb. t 7, Vol. XV III, 10-03 -2006) 
Col. 109 

Conversion of Saline Water into Potable 
Water 
(Deb. I S. Vol. XVIII, 01-03-2006) 
Col. 75-77 

Data on Availability of Water 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 99-101 

Desalination of Sea Water 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 45-47 

Drinking Water Supply to Rural Area 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 9-21 

Establ ishment of Water Testina 
Laboratories I 

(Deb. 2, Vol. XVII, 17-02-2006) 
CoI.89-9S 

Grant-In-Aid to States 
(Deb. 17. Vol. XVIII, 10-03-2006) 
Col. 123 

Japan Aided Drinking Water Projects 
(Deb. 28. Vol. XIX. 12-05-2006) 
Col. 233 
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Japanese Aid for Drinking Water Projects 
(Deb. 12, Vol. XVIII, 03-03-2006) 
(41.153 

Jharia Water Project 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 381-82 

Microbial Presence in Drinking Water 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 302 

Need to clear pending drinkins water 
proposals of the Government of 
Andhra Pradesh (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2096) 
Col. 66 

Need to clear the proposals of the 
Government of Andhra Pradesh for 
providing safe drinking water in the 
State (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 325-26 

Need 10 make available drinking water free 
fiom fluoride and arsenic to the people 
..... particularly in Andhra Pradesh 
(MUR377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 435 

Need to provide adequate funds for 
HlUl'iq availability of water for 
..... IIld Irription purposes in 
Bunbntha Parliamentary 
ConItituency. Gujarat (MUR 377) 
(Deb. 29. Vol. XIX, 15-05-2006) 
CoLS43-44 

Need to provide fUnds to solve the acute 
drillldnl_ problem in rural area 
ofU...., Parliamentary Constituency, 
U ... PrIdeIh (MUR 377) 
(Deb. 14, Vol. XVIII. 07-03-2006) 
CoL 491 

Need to provide special economic 
package to solve the acute shortage 
of potable water in Uttaranchal 
(MUR377) 

. (Deb. 35, Vol. XX, 23-05-2006) 
Col. 395-96 

Need to provide special package for 
solving acute drinking water problem 
in Gaya district, Bihar (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 10-11 

Need to release funds to solve drinking 
water problem in Satna and Katni 
districts of Madhya Pradesh 
(MUR377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 267 

Need to release funds with a view to solve 
acute drinking water problem in 
Fatehpur district, Uttar Pradesh 
(MUR377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 367 

Need to review drinking water 
programmes in Mehsana district, 
Gujarat with a view to check receding 
ground water level and detluoride 
potable water in Ihe region (MUR 377) 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 316 

Need to solve acute drinking water 
problem at New Tehri. Utt&ranc::hal 
(MUR377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 271 

Need to solve acute drinking water 
problem in Giridih Parliamentary 
Constituency, Jharkhand (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoL 3 ...... 5 

Need to solve acute Drinking Water 
problem in n.khand (MUR 377) 
(Deb. 21. Vol. XIX, 17-03-2006) 
CoI.268~ 
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PQ~Je W.,. Supply ~mplaints, ,; 
(Deb. 2a, Vol. X,X" J2~OS-l006) 
Col.l71 . 

Request from UP for Drinkinl Water and 
'Oralnale System ' 
(Deb, 7. Vol. XVII, 24-02-2006) 
Col. 116 

Requ irement of Funds for Water Supply/ 
Sanitation Facility 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 188-91 

Rural Water Supply under Swajaicthara 
(D~b: 33, Vol XX, t c)-'0~~2006) 
Col. 189-90 

r 

Setting up of Water Purification and 
Power Plants 
(Deb. 27, Vol. XIX, II-OS-2006) 
Col. 169-70 ' ' 

Shortage of Drinking Water 
(Deb. 12, Vol. XVIII, 03-030.2006) 

, Col. 237-38 

Urban Water Supply Programme of 
Maharashtra 
(Deb~ 7, Vol. XVII, 24-02-2006) 
Col. 169-71 

Water Supply and Sanitation 
(Deb, 28, Vol. XIX, 12-05-2006) 
Col. 279-80 

World Bank Assistance 
(Deb. 2, Vol. XVII. 17-02~2006) 
Col. 253 

'(Deb. 7, Vol. XV.U, 2.4-02-2006) 
Col. 135-36 . , 

World 8Ank AlsUte~ JorDr·j~ing 
Water ,;, • 
,(Deb, 2,VOI • .!tVPi l.7~tU .. 2006) 

,:','Cot216-77 ":.. .. , • 

Drou_. ~~",A~ r,1'OI~~~., :," ' 
,Qrought Prone A~a Pro,ralllln, ., .... 

(Deb. 33, Vol. XX, 19-05::2~06) 
Col. 133-36 ;: ~ 

DI'1IIAddlctioD . ', ..... '0;' '.',: < .• ,,' ~ 

Drul Addiction amonl Juwnilel'" 
(Deb. 6, Vol. XVII, 23-02·2006) 
Col. 330 '. 

Drug Addiction amon, Youth, ' 
(Deb. 20, Vol. XVIII, 14-03,-2006) 
Col. 134 . " 

Drug De-addtctioncentres: " '" ,;; " 
(Deb. 27,' Vot. X1X,·1t--()S.;2006) 
Col. 14-16 ' '. , ' 

Need to formulatc"lchemesfor the 
rehabilitation of youths inciulalng in 
drug abuse and other social evils 
(MUR371) , . ,," 
(Deb. 19, Vol. XVIII;' 13·03 .. 2006) 
CoI,293 

Drut Tramcldnt 
Organised CrimelDrus Traffickil1J 

(Deb. 3S, Vol. XX, 23-0S·2006) 
CoI.S8 

Drup Ind Medicil. 
Acute Shortlle ofDrup and Med~ines 

(Deb. 5, Vol. XVII" 22~.02<l006) 
Col. 94 ' 

Adulterants in Ayurvedic Medicines 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 6-21 ' , . . 

Avian Flu Drug 
(Deb. 26, Vol. XIX tO~OS-2006) 

. Gol. 69 ' :,' ~.,; .r 

Ban on Di~lofetiite Drug"" ,~.:<. ~ 
·l;{Deb.19, Vo': X¥fllf13~1)9~06) 

Col. lS2 I,'o:i: i,:" 

Chinese Imports liit Bulk.DrU&l:~ar,~ 
(Deb. 3, Vol. XVJ.J, ~Q~9.2;~006) 
Col. 64-6S r: 

'::' ... ~:. ~ .ot 
Clinical TrialqfExuHra, 

(Deb. I S, Vol. XVIII~' o8:p.1y2006) 
Col. 139 . 
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COlt Str.liv.:I)ru. for -Mal.,. '..' Manufacture ,of ~pprious Prut' ' ' ' 
',>' .(De, U. Vol. XX",p..o,:oolO'(6) (Deb. 26, Vol.' XIX, 10-OS-2006) 

CoI.38W6 ' . Col. 373-76 " 

Criekddwn 011 Bulk Drugs 
(Deb. 33, Vol. XX,19'()5.;.2006) 
Col. 392-93, 

Development o(VaccmationsiMedicines 
(Deb. 31, Vol. XX,17~05-2006) 
CoI.217-18 

Development of various Forms of 
,Mediciaes 
. (Deb. 5, Vol. XVII" 22-02,,2006) 
Col. 207-08 ' . 

Distribution of Free Medicines to P~ti~nts 
(Deb. 10, Vol. XVU; 01 .. 03-2006) 
Col. 44-45 " ' ' 

Drug Price 
(Deb. 3, Vol. XVII, 20..02·2006) 
Col. 258-59 ' , ; 

Dru, Prices Control ~hanlsm 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 83-85 

Droe Prices Liability Review Committee 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 218-20 

Export of Ayurvedic Medicines 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 204 

Free of Cost Medicines to Poor 
(Deb. 8, Vol. XVII"27-02-2006) 

,Go1.206-o7 
Huge Margins on Control Free Branded 

Medicines 
(Deb. 3, Vol. XVII, 20-02-2006) 

. '. Col. 1&4-85 ' , 
." 'j" .! '. 

Imposition of Excise Que)' on ,Drugs 
Manufacturers 

Mechanism to determine MRJ» 01'1 Drugs 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 164 

Medicine for Cancer Cure 
(Deb. 31, Vol. XX, ,17-05-2006) 
Col. 157·58 

Medicines under Drugs Price Control 
Regime 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 169-170 : .. , 

New Drug for MaJaria 
(Deb. 7, Vol. XVII, 2'1-02,-2906) 
Col. 231 . .' , 

N~w Medicines for 1'8" ' 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. ISO 

Patenting ofTraditioaal Indian M.dicine 
by USA , 
(Deb. IS, Vol. xvm, 08-03-2006) 
Col. 157 

Popularisin,lndillri Ayurvedlc Drugs 
(Deb. 26, Vol. XIX, 10-05-2006) 
Co1.410-11 

Prices of Medicines under Scheduled 
Drugs List 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 122-23 

Printing of Names and Prices of Medicines 
on Labels inHindi alongwithEnglish 
(Deb. 34, Vol. XX, 22-0S-2P06) 
Col. 433 

Procurement Policy 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 225-26 '. 

Recovery ofOverchqiQaofOrtt& Prices 
, (pcb.):, Vol'./oXvn. 20-02 .. 2006) 

Col. 1 ~6-60 ,./" 
",(Deb. 8, Vol,. ,<YII, 2't-M~~t)()6) Reduction in Price ofMedicines 

"·"CoI.'06'" '," ,',",1 (Deb. 34, Vol. XX, 22~~5~2'0&6) 
Inclusion of Local Taxes i~' Maximum COI.'293" . . , . , .. , 

Retail rote ofDtusi ' ",' Reduction in Prices of Drugt: ,', 
>"(Deb.1, Vor.xVI1, 20·02~2006)" ''(Deb. t, Vol X\111/27-82 .. 2006) 

Col. 242 'I Col. 230-31 
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Registration of Brand Names of 
Medicines 
(Deb. 5, Vol. XVII, 22-02-2006) 
C01.134-3S 

Research on Medicines 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 34S-46 

Need to take steps to solve the crisis in 
cashow industry due to fall in the price . 
of cashew kernels (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 340-41 

ProductionlExport of Cashew 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 147-49 

Sale of Banned Drugs 
(Deb. 5. Vol. XVII, 22-02-2006) DualClttzenshlp 
Col. 112 Dual Citizenship 

(Deb. IS, Vol. XVIII, 08-03-2006) 
Sale of Spurious Drugs Col. 101-02 

(Deb. S, Vol. XVII, 22-02-2006) Dubet 
CoI.I09-11 

Setting up of National Drug Authority 
(Deb. S, Vol. XVII. 22-02-2006) 
Col. ISO 

Shortage of Medicines 
(Deb. 1 S, Vol. XVIII, 08-03-2006) 
Col. 33 

Shortase of Surgery Drugs 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 104-05 

Supply of Fodder and Dnlgs for Animals 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col 10s.06 

Tax Exemption to Cancer related Dnags 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 115-17 

Testing of Medicines 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 210-14 

Ule of Antibiotics 
(Deb. S, Vol. XVII, 22-02-2006) 
CoI.IIS-16 

Dry Fruits 
Establishment of Cashew Progeny 

Orchard 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col233-J4 

Passenger Ship Service 
(Deb. 26. Vol. XIX, 10-05-2006) 
Col. 327-28 

o.mpine 
Dumping of Goods after Free Trade 

Agreement 
(Deb. 14. Vol. XVIII, 07-03-2006) 
Col. 382-83 

Duty Entitlement Paubook Scheme 
Duty Entitlement Passbook Scheme 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 131-32 

Impact ofDEPS on Export 
(Deb. 20, Vol. XVIII. 14-03-2006) 
CoI.307.oa 
~ .. 
Budpt {0eneraI)-2006-07-Pmentation 

(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 27 

E-Govemance 
(Deb. 17, Vol. XVJI), 10-03-2006) 
Col. 120-23 

Modernisation Programme 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 349-S0 

National E-Govemance Plan 
(Deb. 7, Vol. XVII, 24-02-2006) 
CoI.S7~2 
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E-Laming 
Introduction ofE-Leaming Programme 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 202·03 

[asten Coalfields Umlted 
Closure of Mines 

(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 248-50 

Transport of Explosives by ECL 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 149 

[co City Project 
Eco City Project 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 202·03 

[co.. Tourism 
Development ofEco-Tourism in Andaman 

and N icobar Islands 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 199-200 

Ec:ology 
Eco-Conservation ofVembanad Lake 

(Deb. 8; Vol. XVII, 27-02-2006) 
Col. 293-94 

Study on Ecology of Inter-Rivers Basin 
Transfer 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoI.259~ 

Economic: Cooperation 
Collaboration between India and Gulf 

Cooperation Council 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 189-90 

Economic: Disparity 
Economic Disparity between Cities and 

Villages 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 298-304 

Economle Growth 
Impact of Land Mismanagement 

(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 239-40 

Economic Package 
Need to provide economic package to the 

Nagar Palikas in Banaskantba 
Parliamentary Constituency for 
providing basic amenities in the 
smaller towns of tile region (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 336-37 

Need to provide special economic 
package for development of historical 
and religious tourist places in 
Jharkhand (MUR 377) 
(Deb. 31, Vol. Xx, 17-05-2006) CoL 445 

Need to provide special economic 
package to the Government of 
Arunachal Pradesh for improvinc the 
State economy and modernisation of 
Arunachal Pradesh police force 
(MUR377) 
(Deb. 5, Vol. XVII, 22-02 .. 2006) 
Col. 338-39 

Economic Reforms 
Impact ofFDI in Economic Reforms 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 141-42 

[dlbleOiI 
Adulteration in Edible Oil 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 42-44 

Ashok Lahiri Committee on Import of 
Edible Oils 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 141-43 

Customs Duty on Edible Oil's 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 389-92 

Edible Oil Packaging 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 168 

Import Duty on Edible Oil 
(Deb. 28, Vol. XIX. 12-05-2006) 
Col. 368-70 
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Import of Coconut Oil 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 97 

Vanaspati Industry 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 298-99 

Import of Edible Oils Edible Products 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoL 212-14 Excise Duty on Edible Products Like 

(Deb. 34, Vol. XX, 22-05-2006) 
Col. 3.53 

Import of Edible Oill and Vanupati 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI .• -"9 

ImportlExport ofSoyabean Oil 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.I.5UO 

Need to check import of duty free 
""nalpati from neighbouring 

countriel with a view to protect the 
• interest of indigenous industry in the 

country (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 274-75 

Need to review the policy for import of 
Vanaspati from Sri Lanka and Nepal 
(MUR377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 382 

Production of Edible Oil 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 197-202 

Production ofOilsccds and Edible Oil 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 171-82 

Production of Palm Oil, Oilseeds 
(Deb. 29, Vol. XIX, t 5-05-2006) 
Col. 170-74 

Production of Pulses and Vegetable Oils 
(Deb. 8, Vol. XVII, 27-02-2006) 
Co1.l76-77 

'~ing up of Groundnut Oil Production 
,.. Centre 
• (Deb. 3, Vol. XVII, 20-02-2006) 

Col. 181-82 

Biscuits 
(Deb. 33, Vol. XX, 19-05-2006) 
Col.311 

Education 
Additional Classroom for Children 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 254 

Agreement between India and France on 
Education Sector 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 133 

Agreement with America and Britain in 
Education Sector 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 173-74 

Allocation of Funds for Computer 
Training 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. lOS 

Allocation of Funds for Technical 
Education 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 229-30 

Appointment of Heads of Educational 
Institutions 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 106 

Art Education in School Curriculum 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 84-85 

Assistance for SSSIHSC Boards 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 228 
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Automobile Designers Course 
(Deb. lS, Vol. XX, 23-05-2006) 
Col. 14041 

Autonomous Colleges 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 296-300 

B.Ed. Courses byN.C.T.E. 
(Deb. 14, Vol. XVIII, 07-03.2006) 
Col. 309 

Burden of School Bags 
(Deb. 3S, Vol. XX, 23-OS-2006) Col. 3-S 

Commercialisation of Education 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 222-23 

Common Entrance Test 
(Deb. 20, Vol. XVIII, 14-03-2006) 
q>1.251-S2 

Computer Aided Design Centres 
(Deb. 30, Vol. XIX,. 16-0S-2006) 
Col. 306-08 

Computer Education 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 293-9S 

Conference of Directors of States 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 291-92 

D.Ed. Courses 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 273-74 

D.Ed.IPTI Courses 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 191-92 

Decline in School Drop-out 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 168-76 

Deemed University Status to lASE 
(Deb. 14, Vol. XVIlI, 07-03-2006) 
Col. 96-97 

Demand of Educational Institutions 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 161-62 

District Primary Education Proaramme 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 350-S1, 420-21 

Education Cess 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 367-74 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col.lS4-SS 
(Deb. 28, \bl. XIX, 12$20(6) Col. 349 

Education for Poor and Marginalised 
Sections 
(Deb. 4, Vol. xvn, 21-02-2006) Col. 233 

Education through Electronic Media 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 261-62 

Education to Girls 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.2S2-S6 

Education to Poor Children 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col.64-6S 

Education to SCs 
(Deb. 30, Vol. XIX, I6-0S-2006) Col. 61 

Education to Tribals 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 227-41 . 

Educational Programmes 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. IS7-S8 

Educational System 
. (Deb. 20, Vol. XVIII, 14-03-2006) 

Col. 249-50 

Educational Vocational Training to 
. Physically Handicapped Persons 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 79-82 

Educationally Backward Areas 
(Deb. 20, Vol. XVIlI, 14-(l~'n06) 
Col. 123-28 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 182-83 
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Eduaat 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.303~ 

Elemeillaly Education 
(Deb. 20,Vol. XVIII, 14-03-2006) 
ColI49-SO 

Environment as Compulsory Subject in 
Education Syllabi 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 34 

Expensive Hiib« Education Books 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 330-31 

F.D.1. in Elementary and Primary 
Education 
(Deb. 4, Vol. XVII, 21-02-2006) 
0,1.178-79 

Fake Degrees 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 203-04 

Fake Education Boards 
(Deb. 35, Vol. XX, 23-05-2006) 
CoL 311 

Fee Structure for Private Educational 
Institutions 
(Deb. 35, Vol. XX, 23-05-2006) 
CoL 203-04 

Foreign Educational Institutions 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoL 155-56 

Formulation ofNew Education Policy 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoL 186-87 

, ..... in PO Entrance Test 
(Dob. 31, Vol. XX, 17-05-2006) 
CoL 193-94 'ree aDd Compulsory Education to 
QIiIdNn 
(Deb. 20; Vol. XVIII, 14-03-2006) 
Q;L192.f3 

PnlIducIIIioa to Female Studerdl 
(Deb. 20, Vol. XVOl, J 4-03-2006) 
o,a.J09' 

funds for Integrated Education Scheme 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoL 204-07 

Grant of Education Loan in Urban Rural 
Areas 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 259-60 

Grants to Muslim Minority Educational 
Institutes 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 230-31 

Higher Education 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 50, J 79-80 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 267.Q 
(Deb. 20, Vol. XVIlI, 14-03-2006) 
Col. 1-10 

III iterates Rate 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 319-21 

Implementation of Janashala Programme 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.7S-76 

Improvement of School Education 
(Deb. 20, Vol. XVI1I, 14-03-2006) 
Col. 142-43 

Inspection of Technical Institutions by 
AlerE 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.205~ 

Institute of Advanced Studies in 
Education 
(Deb. 20, Vol. XVIII, "14-03-2006) 
Col 279 

Introduction ofCIau Libraries 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 306-08 

Introduction ofHwnan Rightllnd DutIes 
as Compulsory Subject 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoL 231-32 
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Introduction ofRi8ht to Education 8i11 
(Deb.", \bLxvn.21~2OO6)CoLI62 

lnIrocIuction of VccIk: Textl • Optional 
Subject 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoL 207 

Literacy Camp.ips 
(Deb. 20, Vol. XVIII. 14-03-2006) 
CoL 237-46 

Loan facility to OBCA for Higher 
Education 
(Deb. 32, Vol. XX. 1I-0S-2006) 
CoL 117-11 

Maarsa Education 
(Deb. 30, Vol. XIX, 16-OS-2006) 
ColI67.Q 

Migndion ofTcachers &om Professional 
Institutions 
(Deb. 30, Vol. XIX, 16-OS-2006) 
Col. 33-34 

Mining and Geological Studies 
(Deb. 20, Vol. XVID, 14-03-2006) 
CoL2ti6 

Model Ed'lcation LoIn Schcmc 
(Deb. 2, Vol. xvn; 17-02-2006) 
CoL 120-23 

NGOs in Basic itnd PriIMry Education 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoL 320-24 

North Eat CadreI in s.a 
{DIIb.4, tixvo.21~2OO6)CoL24l 

0pa1lliooaJ BIackboInI sm.e 
(Deb. 4. \bLxvo.21~-2OO6)Col240 

Participation of Women in Eclucatioa 
Sedor 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoL 119-90 

Pre-Eum Coachinc Scheme 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoL 271-72 

Primary EdUCltion 10 Tribals 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoL 372-73 

PrivaJe Educ:atiooaI Institutions 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoL 11-19 

PrMreU~I""_ 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoL 111-22 

Privatisation of\tx:alionai EdUCIIIion 
Modernisation ofSmsluit Education (Deb. 30, \bLXlX.I~2OO6)Col213 

(Deb. 20, Vol. XVIII, 14-03-2006) ~ionaI Edlaaion to Weak« Scdioa 
CoL 309-10 

National Commission for Minorities 
EducationaJ InstiIutions 
(Deb. 30, Vol. XIX. 16-OS-2006) 
CoL1lT1 

NewCACoune 
(Deb. 12, Vol. xvm, 03-03-2006) 
CoL 77-71 

New Cunicuhma fiJr MBBS Course 
(Deb. 15. Vol. XVIII. 01-03-2006) 
Col. 106 

NewQaricuJum forTeKher Ed .. cation 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col.2S4-S5 

(Deb. 3S, Vol. XX, 23-05-2006) 
CoL157-SI 

Proposals for Social, Economic and 
Edllcational Developmeal 
(Deb. H, Vol. XX. 19-05-2006) 
CoL 131-32 

Quality of Education 
(Deb. 20, Vol. XVIII. 14-03-2006) 
CoL 273-74 

QualityofEdlICltion for Emeig4 Seciors 
(Deb. 4, Vol. XVII. 21-02-2006) 
CoL»-S2 



126 LOKSABHA 

Quality of Elementary Education 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 79-80 

Quota System for Medic&J Courses 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 191-93 

Ratin, of Management Institutions 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 271-72 

Rationalisation of Entrance Examination 
System 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 322-23 

ReduCtion in Fee by 11M's 
(Deb. ]4, Vol. XVIII, 07-03-2006) 
Col. 72-73 

Setting up of Study Centres 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 248 

Short Term Courses for Educational 
Promotion under Girls Foundation 
(Dc:b. 30, \\)1. XIX, I ~5-2006) Col. 183 

Situation arisin, out of the proposed 
reservation for OBC. in lIMa, IITs and 
other Higher Educational Institutions 
of the country and steps taken by the 
Government in re,ard thereto (CA) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 4 10-35 

Special Assistance to States 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 193-98 Refonns in Existing Education System 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 59-61 Standard of Education 

Raervation in Educational Institutions 
(Deb. 30, Vol. XIX, 16 ... 05-2006) 
Col. 1-11 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 301-02 

Standard of Education in Engineering 
Revamping of Minority Education (Deb. 30, \\)1. XIX, 16-05-2006) Col. 136 

(Deb. 30, Vol. XIX, 16-05-2006) Standardisation of Education 
Col. 278-79 

Review of Joint Entrance Examination 
System 

(Deb. 3S, Vol. XX, 23-05-2006) 
Col. 283-84 

(Deb. 35, Vol. XX, 23-05-2006) Status of Primary Education 
CoL2I2-83 (Deb. 14, Vol. XVDI, 07-03-2006) 

RuleslGuidelines for Medical Counes Col. n-&o 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoL6C)J-02 

Satellite Schools 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.32S 

Schemel for SCslSTs and OBCs for 
Hiper Studies 
(Deb. 6, VoL XVII, 23-02-2006) 
CoL 202-04 

Setting upofEducatiooaJ Complexes 
(Deb. 35, Vol. XX, 23-05-2006) 

CoL264--73 
Seltina up of Educational Institutions 

(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 201 
(Deb. 35, Vol. XX, 23-05-2006) 
Col:l87-19 

Statutory Resolution Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 
Ordinance. 2006 and National 
Commission for Minority Educational 
InstiIutions (Amendment) BiI~ 2006-
Consid. & PISS. 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 409-506 

Teaching through Satellites 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 97-98 

Technical Education in Rural Areas 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoL 12-83 
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Three Language Formula 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.IS3 

Total Literacy Programme 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 112 

Uniform Fee Structure in Colleges 
(Deb. 14, Vol. XVlII, 07-03-2006) 
CoL 343 

Uniformity in Admission to Professional 
Courses 
(Deb. 3S, \bI. Xx, 23-OS-20(6) Col. 325 

Universalization of Elementary Educ:etion 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 337-42 

University Education for Children of 
NRlslPlOs 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col 117 

Uplfldation ofCuniculum in Madarsa 
(Deb. 30, Vol. XIX, 16-0'-2006) 
Col. 179 

Upgndation ofTcchnical Education 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 137-38 

Urdu DTP Centres 
(Deb. 4, Vol. XVII, 2 J -02-2006) 
CoL 80 Y. Vlhini and 0yIn Vahioi Progaa.*.1eS 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoL 207-08 

Vocational Education 
(Deb. 4, Vol. XVII, 21-02-1006) 
CoL 73-75 
(Deb. 35, ~ n. 23-05-20(6) CoL 206 

Vocational Training to STs 
(Deb. 20, Vol. XVIll, 14-03-2006) 
CoL 303-06 

Withdrawal of Subsidy from Higher 
Education 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 213 

World Bank Assistance for Higher 
Education 
(Deb. J 2, Vol. XVIII, 03-03-2006) 
Col. 127-21 

World Bank Assistance for Primary 
Education 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 229-32 

fept 
Setting up of Fertilizer plant in EJYPl by 

IFFCO 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 281-82 

Election 
Exit Poll 

(Deb. 21, Vol. XIX, 17-03-2006) 
CoL 180-81 

Grantine \oting Rights to Oversea 
Indians 
(Deb. 26, Vol. xrx, 10-05-2006) 
Col. 396 

Need to amend People's Represcntatioll 
Act, 1950 with. view 10 provide wtina 
rights to Non-resident Indian. 
(MUR377) 
(Deb. 31, \01. xx. 17-OS-2OO6) CoL 442 

Noed to make it mandatory for fNery 
eligible penon to vote in Goneral 
Elections (MUR 377) _ 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoL 343-44 

StIle funding ofEIec:tions 
(Deb. 2, Vol. XVII. 17-02-2006) 
CoL 46-47 

Electrtftcatloa 
ADB AuistInce for lturaI Elcclrificltion 

(Deb. 1 S. Vol. XVIII. 08-03-2006) 
Col. 3-4 

Assistance fi'omForeip Countries for 
Rural EIecIriIication 
(Deb. 33. Vol. XX. 19-05-2006) 
Col. 332 
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~M~~Tm~B~ 
OIupLiae 
(Deb. 32, Vol. XX, 11-05-2006) 
OIL 236 

"""'''ViIIIFI (Deb. lI. Vol. XIX. 12-05-2006) 
OJL~ 

~ .ad DoubliD& of Ma. 
Aza •• arb-Sbab.anj-Luc::k.now 
itIIiIw8yLiDe . 
(Deb. 27. Vol. XIX. 11-05-2006) 
0Ji.1»60 

EIcc::Irifiadion and DoubliDs of Railway 
Liacs 
(Deb. 32. Vol. XX. 11-05-2006) 
OIL 210 

.... ific::adion of Dclbi-Robtak Railway 
Soc:tioD 
(Deb. 11. Vol. XVDI. 02-03-2006) 
Col. 11-12 

Electrific:aIioo ofRaiJway Line 
(Deb. 32, Vol. XX, 11-05-2006) 
CoL 109-10 

£Iec::trific::at of Railway Lines in South 
CaIIraI Railway Zone 
(Deb. 32, Vol. XX. II-OS-2006) 
ColI49-SI 

EIedrificaIion ofRailway Track 
(Deb. It, Vol. XVUl, 02-03-2006) 
Col. 199-200 

Eledrifiadion ofVi .... 
(Deb. 21, Vol. XIX, 12-05-2006) 
CoI.2S0-S6 
(Deb. 33, Vol. XX, 19-0S-2OO6) 
CoI.269-aO 

EIcc::Irificatio ofVi ..... 1brough NCES 
(Deb. 33. Vol. XX. 19-0S-2006) 
Col293-94 

1mp1ealO .... ion ofRGGVYojana 
(Deb. 31. Vol. XX, 17-05-2006) 
CoI.30S-07 

Need for electrification and doubling of 
Jhansi-Kanpur section of Railways for 
the development of Bundelkhand 
Rqion (MUR 371) 
(Deb. 4, \bI. xvo. 21-02-2006) Col 311 

Need for implementation of'Rajiv Gandhi 
Rural Electrification Scbeme' in 
s.nastipur dislrict, Bihar (MUR 377) 
(Deb. 31. \bI. xx. 17-05-2006) CoL 443 

Need to expedite rwaI electrification in 
Malhura Pllrliamcotaly Constituency. 
Uuar Pradesh (MUR 377) 
(Deb. 4, \bI. xvo. 21-02-2006) Col. 314 

Refund of Amount for Rural 
Electrifiadion 
(Deb. 33, Vol. XX, 19-0S-2006) 
CoL214-15 

RanI EIet1J irlC8lioR 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col 108-09 

Rural Eledrificalion in Maharashlra 
(Deb. S, Vol. XVII. 22-02-2006) 
CoL 169-70 

RJnI EIccIrificaIion Prognunmc 
(Deb. IS, Vol. XVIII. 01-03-2006) 
Col. 16-17, 205-22 

Tracks for Eledrification 
(Deb. I I. Vol. xvm, 02-03-2006) 
CoL20fMJ1 

EIectrHic Media 
Educalion through Elec::tronic Media 

(Deb. 3S, Vol. XX. 23-0S-2006) 
Col26I.Q 

EIectroait Waste 
Electronic Waste 

. (Deb. 29, Vol. XIX, 15-05-2006) 
Col. 71-73 

....... e ... 
Need to strengthen the rain-fed river 

embankments in Haridwar 
Parliamentary Constituency. 
UuaraochaI (MUR 377) 
(Deb. 10, \bL xvu.OI-03-20(6)CoL270 
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Em ...... 
Promotion oflndian Cultu~ Abroad 

(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 73-75 

Sale ofEmbusy Building in Germany 
(Deb. S, Vol. XVII, 22-02-2006) 
CoI.BO.aJ 

Inveslmellt ofEPF Money 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 70-72 

Need to ensure tbat interest rate on 
Provident Food is not further reduced 
(MUR377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. SO 1.()2 

Setting up of Pravasi Centres 
(Deb. 10, Vol. XVII, 01-03-2006) Provident Fmtd Facility to Workas 
Col. 117 (Deb. 19, Vol. XVIII, 13-03-2006) 

Col. 75-76 , .... 
~fixing ofUnauthoriscd Title 

(Deb. 29, Vol. XIX, 15-05-2006) 
CoL411-12 ,...... ... 

Skill Enhancement Programme for 
Emigrants 
(Deb. ll. Vol. XX, 17-0S-2006) 
CoL 269 

Elaployea ProridaIt Fad 
Defaulters Eslablishment ofEPF 

(Deb. 29. Vol. XIX. 15-05-2006) 
CoL 320-25 

Deficit in EPF AIXOWII 
(Deb. 29, Vol. XIX. 15-OS-2006) 
CoL 371 

Delay in Payment ofProvidcat Fund 
(Deb. I. Vol. XVII. 27-02-2006) 
CoI.II6-I8 

ESI. EPF Irregularities in FM: S1ar Hotels 
(1)eb. 34. Vol. XX, 22-05-2006) 
CoL46S-74 

Rate of Interest on Special Deposit 
Sc::bcmc 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoLliS 

Reported Move to Reduce the Rate of 
Inta"cst of ProvicIcnt Fund 
(Deb. 33. Vol. XX. 19-05-2006) 
CoL 439-43 

~Pra¥ldmttrudOrp , .... 
Appointment of Consultation by EPFO 

(Deb. 19. Vol. XVIII. 13-03-2006) 
CoL5)-S4 

Authorisation of Nationalised Bank By 
FJIFO . 
(Deb. I. Vol. XVII. 27-02-2006) 

. CoL91~ 

Distribution of Gold Medals 
(Deb. 34. Vol. XX, 22-05-2006) 
CoL~ 

Industrial Workers Under EPF 
(Deb. 13. Vol. XVIII, 06-03-2006) 
CoL 219-90 

InstitutionslWork Force WIder E.P.F. Act Interest Ratc on EPF 
(Deb. 34. Vol. XX. 22-05-2006) (Deb. I. Vol. XVII. 27-02-2006) 
CoL 219-90 CoL 299 

In1a'eSt RaIc ofEPF 
(Deb. 3, Vol. XVII. 20-02-2006) 
CoLI) 
(Deb. 34. Vol. XX, 22-05-2006) 
CoL 210-1 I 

invesImeIU ofEPF Money 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoL 267 

Non Deposit ofEPF m.e by Emp~ 
(Deb. 29. Vol. XIX. 15-05-2006) 
CoL 436-39 
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Pending Cases of Payment ofP.F. 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 433-37 

Post ofEPFO Commissioner 

Creation of Extra Employment 
Opportunities under PMRY 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 4147 

(Deb. 19, Vol. XVIII, 13-03-2006) Employment Generation Scheme 
Col. 231-33 (Deb. 7, Vol. XVII, 24-02-2006) 

Unclaimed Deposit in Employees 
Provident Fund Organization 
(Deb. 13, Vol. XVIIl, 06-03-2006) 
Col. 95-98 

Verification ofMembenhip of Employees 
Unions in EPFO 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 434-35 

Col. 20-31 
Employment in Agriculture Sector 

(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 148-49 

Employment in Bokaro Steel Plant 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoL 253-S4 

Employment News through Internet 
Elaployeedbte IasunaceCorponCioa (Deb. 29, Vol. XIX, 15-05-2006) 
Arrears o(Payment to Hospitals from CoL 213-14 

ESIC 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.I89-90 

ESI dues apinst Defaulter Employers 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 47-41 

ESI, EPF Irreplarities in Five Star Hotels 
(Deb. 34, Vol. XX, 22-05-2006) 
CoL 465-74 

Properties of Employees State Insurance 
Corporation 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col 273-12 

Reserved Vacancies in Employees State 
Insurance Corporation 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoL 287-81 ......,.. 

Allocation ofFuncis to Employ Triba .. 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoLJ04.05 

8udpt(OenaaI)-20()6.q7--1'rtM'.ioo 
{Deb. 9, \b1.XVIl,28-02-20(6)CoL 16 

Creation of Employment Opportunities 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoI.Is-a1 

Employment Opportunities in Public: IIId 
Private Sector 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 161-62 

Employment to Land Oustees 
(Deb. IS, Vol. XVIII, 01-03-2006) 
CoL 197-91 

GenenItion of Employment 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 222 

Gencntion of Employment Opportunities 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col 147 
(Deb. IS, Vol. XVIII, 01-03-2006) 
Col 230-31 

Genention of Employment Opportunities 
in Railways 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoL 191-92 

Grant to Orissa under SJSRY 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoL 212-13 

Impleme .. tation ofNREGA 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 53-62 
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Increase in Employment Opponunities 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoL 229-30 

Industrial Employment (Standing Orders) 
Act, 1946 
(Deb. 29, Vol. XIX, I S-OS-2006) 
Col. 56-S7 

Launch of NltionaJ Rural Employment 
Guarantee Act (St.) 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 2 S4-S I 

Loan for Self Employment 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 27S-ao 

Mahila Coir Yojana 
(Deb. 3S, Vol. XX, 23':OS-2006) 
Col. 323-24 

Merger of Industries 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 91 

Monitoring and Vigilance Committees 
(Deb. 21, Vol. XIX, 12-0S-2006) 
COl.S3 

National Council for Applied Economic 
Research 
(Deb. 30, Vol. XIX, 16-oS-2006) 
Col. 64 

Need to advise the Government of 
Kamataka to ensure that the job 
seekers from other States are not 
discriminated while seeking an 
employment in the State (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col34S 

Need to check fake advertisements 
inviting applications for employment 
with a view to prevent exploitation of 
unemployed youth in the country 
(MUR377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 331-39 

Need to ensure employment in 
respect of cases considered under 
compassionate ground (MUR 317) 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoL 337-3' 

Need to provide employment allowance 
to unemployed youth in the country 
(MUR377) 
(Deb. 32, Vol. XX, II-OS-2006) 
Col. 330 

Need to provide employment to the 
labourers of Bihar Agricultural Labour 
Federation in Ordnance Factory Rajgir, 
Nalanda district, Bihar (MUR 317) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 271 

Need to reopen closed mines in hilly area 
of ~asthan with a view to provide 
employment to workers (MUR 377) 
(Deb. 2S, Vol. XIX, 22-0~-2006) 
Col. I 

Need to set up an Ordnance Factory in 
Himachal Pradesh with a view to 
generate employment opportunities in 
the region (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 344 

Need to take steps for promoting tourism 
and developing tea industry in 
Darjceling with a view to generate 
'employment in the region (MUR 377) 
(Deb. 2S, Vol. XIX, 22-03-2006) 
CoL 4-5 

Permission to Retired Officers for 
Commercial Employment 
(Deb. 27, Vol. XIX, 11-05-2006) 
CpL 110-1 I 

PenQRS Employed in Coal Sector 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 14-11 

Pilot Propamme under SGSY 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoI.I'S-16 
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Policy on Employment Grewth in 
Unorpnised Sector 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 260 

RaIc oflnlaS fOr Employmalt Schemes 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoL 74-7S 

Rates .. iFoodgrains under SORY 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoL 116 

Recruitment Apncies 
(Deb. 5, Vol. XVII, 22-02-2006) 
CoL34I-i4 

R.o.t Map for NREG Act 
(Deb. 12, Vol. XVIII, 03-03-2006) 
CoLI~51 

SeIfEmpIcJymc:.-Scheme 
(Deb. I, Vol. XVII, 27-02-2006) 
CoL 171-79 

S...,.Jaymti SMhri RojprYoj_ 
(Deb. 17, Vol. xvm. 10-03-2006) 
CoLI62~ 

Urt.I EmpIoymaII Schemes 
(Deb. 21. Vol. XIX. 12-05-2006) 
CoLIS7-SI 

t'.wpIu) t hr' I 
Handicapped Persons Relistcreci in 

Special EmpIoymaII Exd ..... 
(Deb. 19, Vol. XVDl, 13-03-2006) 
CoLIS3-SS 

r..a-c. t 
Basic CivicAmcnities in SIums_ Olcpl 

Colonies 
(Deb. 7, Vol. XVII, 24-02-2006) 
0Jl22S 

ComnIitIIce 011 DemoIiIioas 
(Deb. 17, Vol. xvm. 10-03-2(06) 
Col 191-92 

Demolitioa ofHo.es by CPWD 
(Deb. 21, Vol. XIX., 17-03-2006) 
ColICJ6.07 

Danolilion ofUnauthoriscd Construction 
(Deb. 33, Vol. XX, 19-05-2006) 
Q,L3S3-54 

F.ncroKhmcnt by Petrol Pump Dealers 
(Deb. 33, Vol. XX, 19-0S-2006) 
CoLlIl 

Encroechment in Salt-Pan in Mwnbai 
(Deb. 20, Vol. XVI11, 14-03-2006) 
CoL310-11 

EncroechmentofKorcyu Lake 
(Deb. 34, Vol. XX, 22-0S-2006) 
CuL292-93 

Encroechment ofRailway Land in Orissa 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoL 204 

EnaoIIC::bmaIt ofRidae Area 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoL 177-71 

EnaoKIunent 011 DDA Land 
(Deb. 12. Vol. XVIII, 03-03-2006) 
ColISl--59 

Encr ...... bCIIIs in FOOIpIda 
(Deb. 7, Vol. XVII, 24-02-2006) 
CoL24S 

IIIcp1 ConsIruction in DDA UncI 
(Deb. 7, Vol. XVII, 24-02-2006) 
ColI6S 

Need to take *PI to IIOp demolition of 
houses in Delhi and brinl a new 
MalIa" Plan for the city (MUR 377) 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col 231 

Policy ofUIBIthorised ConsIruction 
(Deb. 33, Vol. XX, 19-OS-2006) 
CoL3~SI 

RepIarisIIion ofUlIIIIIborised. CoIoaics 
(Deb. 17, Vol. XVUl, 10-03-2006) 
CoL 91-92 
(Deb. 33, Vol. XX, 19-05':2006) 
CoL 140 
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Situation arising out of inaction on the 
part of Government to solve the 
problems being faced by the residents 
of Delhi due to massive demolition 
drive being undertaken in Ncr Delhi 
(CA) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 331-50 

Situation arising out of large scale 
demolition in Delhi (Sub.) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Co1.3()()"()5 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 1-8 

Unauthorised Construction 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 126 

Unauthorised Construction in States 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 241-42 

Endanlered r..ots 

Entreprenuralaip Denlop.ea' 
ProIn-

Entrepreneurship Development 
Programme 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col. 70-71 

I'.mromDeIIt 
Clearance for Construction of MaUs 

(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 112 . 

Clearance of Project Repon under NRAP 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 2S I-S2 

Clearance to Irrigation Project 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 262 

Construction of MaUs 
(Deb. 29, Vol. XIX, 1 S-OS-2006) 
Col. ISO-51 

Contamination in Paints 
(Deb. 19, Vol. XVIII. 13-03-2006) 

Keera Jhar on Endangered List Col. 78 
(Deb. 29. Vol. XIX. 15-0S-2006) Dholera Pon Project 
Col. 3SO-S I (Deb. 13. Vol. XVIII. 06-03-2006) 

E •• ineerlnl CoUeps Col. 237-31 
Admission of SCslSTs in Medical and 

Engineering Colleges 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 94 

World Clw Engineering College 
(Deb. 3S, Vol. XX, 23-05-2006) 
CoI.IS-86 

Enaiaeen India Ltd. 
Fuel Plant in North.-East 

(Deb. 27, Vol. XIX. 11-05-2006) 
Col. ISO 

Eatenala_. IIldUltry 
New Opportunities in Entertainment 

Industry 
(Deb. II, Vol. XVIII. 02-03-2006) 
CoL 223-24 

Discharge of Liquor in Yamuna 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.lSI-S2 

Environment as Compulsory Subject in 
. Education Syllabi 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 34 

Environment Commiuion 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col.l30-31 

Enyironment Protection Act 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoL 101-09 

Environment R.eports 
(Deb. 29. Vol. XIX, 15-05-2006) 
CoL202~3 
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Environmental Clearance Process 
(Deb. 19, Vol. XVIlI, 13-03-2006) 
Col. 228 

Environmental Clearance to deep Water 
Port 
(Deb. 29. 'WI. XIX, 15-05-2006) Col. 161 

Environmental Clearance to Mining Units 
(Deb. 13, Vol. XVIII, 06-03-200.6) 
Col. 101 

Environmental Clearance to Outer Ring 
Road Project 
lDeb. 3, Vol. XVII, 20-02-2006) 
Col. 269-70 

Environmental Clearance to Uranium 
Project 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 275-77 

Environmental Clearance to VeJigonda 
Project 
(Deb. 3, Vol. XVD, 20-02-2006) Col. 122 

Offer from Japan for Environment 
Conservation 
(Deb. 29, 'WI. XIX, 15-05-2006) Col. 283 

Project for Environmental Clearance 
(Deb, 29, \t)1. XIX, 15-05-2006) Col. 123 

Ranking ofIndia in EPI 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 253-59 

Scheme for Environment Management 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 162-64 

Schemes for Environmental Conditions in 
Cities 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 109-10 

Equitable Development 
Steps for balanced and equitable 

development ofall parts of the country 
(Res.) 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 329-72 Environmental Effects of Coal Mining 

(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 35-37 Erosion 

Environmental Impacts of Energy 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 93-94 

Films on Environment and Forests 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 172 

Funds for Environment Conservation 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 65-72 

Impact of Overburden on Environment 
(Deb. 31, Vol. XX, 17-05-2006) 
COl. 303-05 

Incentives to Industries 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 175-76 

Increasing COl Level and Depletion of 
Ozone Layer 
(Deb. 19; Vol. XVIII, 13-03-2006) 
Col. 256-57 

Need to check extensive erosion being 
caused by Brahmaputra, Barak and 
their tributaries in Assam (MUR 377) 
(Deb. 31, Vol. xx, 17-O5~2006) Col. 446 

Essential Commodities 
Declaration of Onion as Essential 

Commodity 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 233-35 

Increase in Price of Essential Commodities 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 263-68 

Repeal of Essential Commodities Act, 
1955 
(Deb. 8, Vol. XVII, 27-02-2006) Col. 220 

Rise in prices of essential commodities 
(OUR 193) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 393-9S 
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Shortage of Essential Commodities 
(Deb. 13, Vol. XVIII, 06-03-20Q6) 
Col. 93-94 

Ethanol 
Preparation/Extraction of Ethanol 

(Deb. 34, Vol. XX, 22-05-2006) Col. 285 

European Commission 
Financial Assistance by European 

Commission 
(Deb. 35, Vol. XX, 23-05-2(06) Col. 260 

European Union 
Agreement between India & EU 

(Deb. 30, 'hI. XIX, 16-05-20(6) Col. 340 

Export of Whisky 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 227 

Indo-European Union Corporation in 
Hydrocarbon Sector 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 110 

Textile Exports 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 269-71 

Visit of Textile Giants 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 157-58 

Ex-Servicemen 
Facilities to Ex-Servicemen 

(Deb. 32, Vol. XX, 18-05-2006) 
Col. 281-85 

Rehabilitation of Ex-Servicemen 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 140-42 

Vacancies Reserved for Ex-Servicemen 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 45-46 

Expenditure Reforms Commiulon 
ERC Recommendations 

(Deb. 33, Vol. XX, 19-05-2006) 
Col. 333-34 

EspIeIiv_ 
Disappearance of Explosives from a 

Merchant Navy Ship 
(Deb. 1 S, Vol. XVIII, 08-03-2006) 
Col. 268-70 

Divenion of Ex pI olive I 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 179 

Explosives Manufactures 
(Deb. 30, 'hI. XIX, 16-05-20(6) Col. 279 

Transportation of Explosives by 
Terrorists 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 92 

Use of Explosives by Terrorism 
(Deb. 1", Vol. XVIII, 07-03-2006) 
Col. 381-82 

Use ofPETN Explosives by Militants 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 240-41 

Export(s) 
Agricultural Contribution in Export 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 168-69 

Assistance for Software Export 
(Deb. 31, Vol. XX, 17-05-2(06) Col. 81 

Benefits to Exporters 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 117-IS 

Bilateral Agreements 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 404 

Committee for Exporters 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 136-37 

Cotton Export 
(Deb. 17, Vol. XVIII, 10-03-2006) 
COl.205-OS 

Disbursement of market Development 
Assistance 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 391-92 
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Export Competitiveness 
(Deb. 7, Vol. XVII, 24-02-2006) 
CoI.26U5 

Export Inspection Council 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 356-57 

Export of"Pochampally" Sarees 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 103 

Export of Agriculture Produce in World 
Market . 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 143-44 

Export of Agro Products 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 159-62 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 52-56 

Export of Auto Parts 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 206-12 

Export of Ayurvedic Medicines 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 204 

Export ofBasmati Rice 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 242-43 

Export of Cargo by Ports 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 213 

Export ofCerarnic Goods 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 143-44 

Export of Cotton 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 344 

Export of Defence Items 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 9-13 

Export of Garments 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 141-42 

Export ofGemlJcwcl1ery 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 181-82 

Export of Goods Manufactured by Heavy 
Industries 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 255-56 

Export ofGrapeslWine 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 181-82 

Export of Groundnut 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 277-78 

Export of Hand loom 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 199-212 

Export of Hazardous Chavanprash 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 204-OS 

Export ofiron Ore 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 80-82 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 17-23 

Export of Manganese Ore 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 99 

Export of Marine Product from West 
Bengal 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 309-10 

Export of Marine Product 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 80-81 
(Deb. 14, Vol. XVIII, 07-03-2006) 
COI.S7-S9 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 74-75 

Export of Milk. Products 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 300-01 
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Export of Petroleum Products 
(Deb. 32, Vol. XX, 18-05-2006) 
Col.4S48 

Export of PI anti Herbs 
(Deb. 19, Vol. XVIIl, 1 >-03-2006) 
Col. 231 

Export of Potato 
(Deb. 20, Vol. XVIII, 14-03.2006) 
Col. 17S-76 

Export Oriented Units 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.2S3 

Export Price of Foodgrains 
(Deb. 34, Vol. XX, 22~05-2006) 
Col. 339-40 

Export Promotion Capital Goods Scheme 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 371-72 

Export of Readymade Garments Export Promotion Schemes 
(Deb. 17, Vol. XVIII, 10-03-2006) (Deb. 30, Vol. XIX, 16-05-2006) 
Col. 22-23 Col. 316-17 

Export of Rice 
(Deb. 4, Vol. XVII, 21-02-2006) 
Co1.92~93 

Export of Selected Products 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 143-44 

Export of Shrimp 
fDeb. 20. Vol. XVIII, 14-03-2006) 
Col. 53-54 

Export of Silk Garments 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 41-43 

Export of Sugar 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 370 

Export 'ofTextiles 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 18-22 

Export of Tobacco 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 281-82 

Export of Whisky 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 227 

Export of Wild Animals 
(Deb. 35, Vol. XX, 23-05-2006) 
Co1.107~8 

Export Oriented Status 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 233 

Export. Share in International Trade 
Market 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 196-200 

Export Share of Horticulture Produce 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 31 1-13 

Export Share ofSSI 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 306-08 

Export Share of Tea Coffee and CUb 
Crops 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 386-87 

Export Status to ATF 
(Deb. 32, Vol. XX, 18-05-2006) 
Co1.197~8 

Export Target 
(Deb. 4, Vol. XVII, 21-02-2006) 
COl.2S0-52 

ExportlImport Policy 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 247-48 

Exports made from Special Economic Zone 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 96-97 

Facilities to Export Oriented Units 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 31-32 
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fonip Export Oriented Industries 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.31G 

Growth oflAllber Industry 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 30-3 I 

Handloom Export 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 62-63 

fflndloom Export Organisation 

Interest Rate for Exporten 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 13940 

Merchandise Export 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 324 

Misuse of Export Incentive Scheme by 
RuiaGroup 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 368-69 

Misuse of Export Schemes 
(Deb. 30, Vol. XIX, 16-05-2006) (Deb. 30, Vol. XIX, 16-05-2006) 
Col. 373-74 Col. 27-28 

lmpIetofDEPS on Export Misuse of Schemes by Exporting Firms 
(Deb. 20, Vol. XVIII, 14-03-2006) (Deb. 14, Vol. XVIII, 07-03-2006) 
CoL 307-08 Col. 293-95 

Impact of Quota-Free Regime 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 79-80 

ImportlExport of Agricultural Products 
(Deb. 4, Vol XVII, 21-02-2006) 
Col. 129-30 

ImportlExport of Cash Crops 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Co1.414-18 

ImportlExport of On ion 
(Deb. 35. Vol. XX, 23-05-2006) 
Col. 249-53 

ImportlExport ofSoyabean Oil 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 159-60 

Incentive on Exporters under Foodgrain 
Policy 
(Deb. lS, Vol. XX, 23-05-2006) 
Col. 80-81 

India-Pakistan Marine Export 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 364-65 

lndo-China Co-operation in IT Sector 
(Deb. 2], Vol. ~IX, 17-03-2006) 
Col. 235-37 

Non-AVlilability of Wagons for Export to 
Pakistan . 
(Deb. 27, Vol. XIX, 1] -05-2006) 
Col. 268-69 

Perfonnancc of Export Promotion Council 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 301-02 

Permission for Export of Petroleum 
Products 
(Deb. II, Vol. XVIII, 02-03-2006) 
Co1.130-31 

Problem of Exporters 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 200-201 

Production and Export ofTyres 
(Deb.·35, Vol. XX, 23-05-2006) 
Col. 219 

Production/Export of Cashew 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 147-49 

Production/Export of Foodgrains 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 225-26 

Production/Export oflron Ore 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 106 
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ProductionlExport of Rubber 
(Deb. lS, Vol. XX, 23-05-2006) 
Col. 36-41 

ProductionlExport of Sponge Iron 
(Deb. 29, Vol. XIX, 1 '-05-2006) 
Col. 169-70 

ProductionlExport of Tea/Coffee 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 29-32 

Refund to Exporters 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoL 201-03 

Remunerative Prices for Export 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 145-46 

Renewal of Export Licences 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 285-86 

Schemes to Increase Software and Service 
Industry Exports 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 324-27 

Software Export 
(Deb. 12, Vol. XVIII, -63-03-2006) 
CoI.18S-87 

Special Economic Zones 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 181-82 

Status of Export Promotion Council to 
KVIC 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 77 

Sugar Export to Pakistan 

Tuk Force on Export 
(Deb. 35, Vol. XX, 23.05-2006) 
CoL289-90 

Textile Exports 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 269-71 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 174-76,234-38 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 132-35,258-59 

Undue Benefits in Export 
(Deb. 17, Vol. 'XVIII, 10-03-2006) 
Col. 182-83 

Extnditioa 'l'rad. 
Extradition Treaties with Countries 

(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 159 

EyeD.nks 
Eye Banks 

(Deb. 31, Vol. XX, 17-05-2006) 
C01.2S9~ 

FABClty 
FABCity 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 110-11 

Fain and Exblbitions 
Exhibition and International Trade Fairs 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 108-29 

India International Trade Fair 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 281-82 

Participation in International Exhibition 
and Trade Fair 
(Deb. lO, Vol. XIX, 16-05-2006) 
Col. 224 (Deb. 29, Vol. XIX, 15-05-2006) 

Col. 340-41 Trade Fairs in Rural Areas 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.I09-1l Supply ofPetrollDiesel to Bangladesh 

(Deb. 32, Vol. XX, 18-05-2006) 
CoL 276 

Target Plus Scheme for Exporters 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 150-52 

Family Welfare 
Compensation to Victims of Unsuccessful 

Family Planning Operations 
(Deb. IS, Vol. XVIII, 08-0l-2006) 
CoI.4l-44 
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Re-imbursement of Arrears 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 147 

FarmRoua 
Facilities for Farm Houses 

(Deb. 2, Vol. XVII, 17-02-2006) 
Co1.2~5 

'anaen 
Apo-Credit Card for Farmers 

.(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 34-42 

Assessment of Reservoirs for Farmers 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 182-13 

Assistance to Farmers of Kerala 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 226-27 

Availability of Credit of Farmers 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 361-62 

Committee on Problems-of Farmers 
(Deb. 34, Vol. XX, 22-05-2006) 
CoL 151-52 

Committee on Starvation Deaths 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 151 

Credit Guarantee Scheme 
(Deb. 21, Vol. XIX. 12-05-2006) 
CoL 202.03 

CropLoan 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 93-94 

Odtivation of Land by Farmers on Border 
Areal 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoL 178-79 

DocIuctlon in Payment to SUlarcane , ..... 
(Deb. 34, Vol. XX. 22-05-2006) 
CoL 142-43 

Education to Farmers for Harnessing of 
Rain Water 
(Deb. 13, Vol. XVIII, 06-03--2006) 
Col. 277-86 

Expenditure on Livelihood of Farmers in 
Different States 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 141-43 

Fanners Commission Report on Crisis in 
Agriculture 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 397-98 

Fanners living Below Poverty Line 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 287-94 

Fertilizer Subsidy to Farmers 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 234-35 

Funds for Small and Marginal Farmers 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 442 

Gap between Fanners and Scientists 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 197-99 

Grant to Farmers for Electric Pump 
Connections 
(Deb. 15, Vol. XVIII, 01-03-2006) 
Col. 106-07 

Growth of Agriculture Credit 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 275-10 

Imported Seeds to Farmers 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 141-42 

Incentive to Jute Producing Farmers 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 75-76 

Indira Gandhi Canal Project 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 111-89 

Insects and Pests in Agricultural Produce 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 214-15 
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Institutional Support to Farmers 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 197-99 

Insurance Coverage to Wind Energy 
Farmers 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 124-25 

Loan against Godown Receipt 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col.217 

loan to Farmers, Handicapped and Poor 
Persons 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 285-86 

Loans to Farmers 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 130-33 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 169-72 

Losses to Sugarcane Farmers in 
Andhra Pradesh due to Floods 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 238-39 

Minimum Support Price to Farmers 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 4043 

NASARD Loan to Farmers 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 96-97 

National Commission on Farmers 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 271-73 

Need to assess the losses incurred by 
the farmers due to frost in Haryana and 
release adequate funds for providing 
relief to the affected people (MUR 377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col.315 

Need to declare Minimum Support Price 
of onions and potatoes and bring 
these crops under National Crops 
Insurance Scheme for the benefit of 
the farmers in Maharashtra (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 25 

Need to extend financial assistance to the 
Government of Rajasthan for providing 
relief to the farmers whose crops have 
been damaged due.to rains (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 20 

Need to formulate a policy for the benefit 
of farmers cultivating mustard in 
Rajasthan (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 270 

Need to formulate policies for the welfare 
of farmers in Vidarbha region of 
Maharashtra (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 34849 

Need to grant relief to the farmers who 
had borrowed loans in MaleSlon 
Parliamentary Constituency, 
Maharashtra with a view to check 
increasing incidents of suicides by 
farmers in the region (MUR 377) 
(Deb. II, Vol. XVIII, 02-03-7.006) 
Col. 241 

Need to implement the recommendations 
of National Farmers Commission for 
the benefit of farmers in the country 
(MUR377) 
(Deb. 32, Vol. XX, IS-05-20()6) 
Col. 336-37 

Need to make suitable amendment in the 
Crop Insurance Scheme by considerina 
Village as a unit for providing 
compensation to the farmers in the 
country (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 292 

Need to protect the interest of farmers 
while signing proposed Free Trade 
Agreement with ASEAN Countries 
(MUR377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col.404"{)S 
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Need to provide a special relief plCkase 
to the fanners whole crops have been 
damaged due to hailstolm IIId rains in 
Hamtrpur and Maboba regions in 
Uttar Pradesh (MUR 377) 
(Deb. 2S, Vol. XIX, 22-03-2(06) 
Col 10-11 

Need to provide ldequaae compensation 
to the fanners whole land bu been 
acquired for widening of National 
Highway in Chan Parliamentary 
Constituenty. Uttar Pradesh 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col 23 

Need to provide Central Gnnt to the 
pomegranate growen whose crops 
have been affected due to drought 
in district Solapur, Maharashtra 
(MUR377) 
(Deb. 35, Vol. XX, 23-0S-2006) 
CoL40S 

Need to provide compensation to the 
farmers of Ferozepur Parliamentary 
constitueacy who suffered louea due 
to layilll of land mines by the Anny 
on their land in 1999 (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col~ 

Neod to provide compensation to the 
farmers whose crops have been 
damaged due. to elephant menace in 
K.eonjhar and Sundera.m Districts of 
0riaIa (MUR 377) 
(Deb. 29. Vol. XIX. lS-OS-2006) 
Col. 546 

Need to provide compensation to the 
farmers whose crops have been 
damaged due to hailstorm in Sasar 
ParHamentary Constituency, 
Madhya.Pradesb (MUR 377) 
(Deb. 2S, Vol. XIX, 22-03-2006) 
CoL 6 

Need to provide compensation to the 
Carmen whoso land hili been acquired 
for Air Force Project in HanUllllllpdl 
dislrict,~"" (MUR377) 
(Deb. 32~ Vol. XX, 11-05-2006) 
CoLlJG;.31 . 

Need to provide compensation to the 
farmer. whose land have been 
acquired for setting up units of NT PC 
at Unchahar, district Rai Bare illy, 
Uaar Pradesh (MUR 377) 
(Deb. 30. Vol. XIX. 16-0S-2006) 
CoJ.442 

Need to provide compensation to the 
fannen whose potato and mustard 
crops have been damaged due to 
drought and frost in Uttar Pradesh. 
(MUll 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col 264 

Need to provide financial usistance to 
the farmers in Mehsana Parliamentary 
Constituency, Gujarat with a view to 
compensate the losses suffered by 
them due to exploration of petroleum 
and natural gas in the region 
(MUll 377) 
(Deb. 14, Vol. ·XVIII, 07-03-2006) 
Col 48S-86 

Need to provide loans to fannen at lower 
rate of interest (MUR 377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 321 

Need to revive 'The Panch Mahal District 
Cooperative Bank' in Godhra, Gujarat 
for the benefit of the farmers 
(MUR377) 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 438 

Need to send a Central team to Punjab to 
assel. the 10sles incurred by the 
potato growers'in the State due to 
severe cold and provide adequate 
compenlltion to the affecfed fannen 
(MUll 377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 322 

Need to set up a IUpr mill in Madbaw 
Garb Tehln, Uttar Pradesh for die 
benefit of the fannen in the region 
(MUJl377) 
(Deb. 3S. Vol. XX. 23-05-2006) 
Col. 396 
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Need to set up Farmers Development 
Council ·for the benefit of fanners in 
the country (MUR 377) 
(Deb. 29, Vol. XIX, 15-05·2006) 
Col. 54748 

Need to take suitable steps to ameliorate 
the lot of farmers in Aurangabad 
Parliamentary Constituency, Bihar 
(MUR377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 336-37 

Package for Sugarcane Farmers 
(Deb. 13, Vol. XVIII, 06-03.2006) 
Col. 94·9S 

Payment of Tax by Farmers to Bhutan 
(Deb. 34, Vol. XX, 22·05·2006) 
CoI.2~1 

Photo Identity Card to Fannen 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 145-46 

Procurement of Copra 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.4SS-S6 

Remunerative Prices for Export 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 14546 

Returns to Farmen on their Produce 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 227-28 • 

Setting up ofKisan Vikas Parishad 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 134-3S 

Stamp Duty for Farmers 
(Deb. 17, Vol. XVIII, 10-03.2006) 
Col. 79-81 

Suicide by Farrnm 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 71·75 
(Deb. 29, Vol. XIX, 15-oS·2006) 

Col. 52-53 
(Deb. 31, Vol. XX, 17·0S-2006) 
CoL491·S7I 

Suicide by fannen in various parts oftbe 
c:ountry(DUR 193) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 513-18 
(Deb. 34, Vol. XX, 22.05-2006) 
Col. 590-609 

Vanila Cultivators 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 289-92 

Weather Forecast to Farmers 
(Deb. I, Vol. XVII, 27-02-2006) 
CoI.4S47 

Welfare Schemes for Unorganized and 
Small Fanners 
(Deb. 3, Vol. XVII, 20·02-2006) 
Col. J()9-IO 

Fast Breeder Reacton 
Fast Breeder Reaetors in Military Lilt 

(Deb. 31, Vol. XX, 17 ·OS-2006) 
CoL IS4-SS 

Federatloa of ladla. Cha.ben or 
c ........... Industry 

FICCI Sponsored Fannin, 
(Deb. 4, Vol. XVII, 21·02-2006) 
CoL 195 

Fertilizer 
Allocation of Additional Subsidy 

(Deb. 29, Vol. XIX, 1'-05--2006) 
Col. 13-14 

Computerised Marketinl ofPortiliz.en 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 141 

Consumption ofFortilizen 
(Deb. 34, Vol. XX, 22.05-2006) 
CoL3S1~ 

Conversion of Marine Alpe into Sic).. 
Fertilizers forCommerc:ial Sale 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 271·12 

Exc:eu use ofFertilizen IUd ~ 
(Deb. 13, Vol. XVIII, 86-03-208f) 
CoL 212-73 
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Fertilizer Producing Units 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoL 24S-S2 

Fertilizer Subsidy to Farmers 
(Deb. " Vol. XVII, 27-02-2006) 
Col. 234-35 

Femlizer Vadesh 
(Deb. 34, Vol. XX, 22-05-2006) 
COI.204-0S 

Fertilizers in Small Packs 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoL 14647 

Indo-Oman Fertilizer Project 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoI.47-48 . 

Irregularity committed in purchase of Urea 
Plant 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 189 

Naphtha based Fertilizer Plants 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 192-93 

Need to revive Sindri Fertilizer Works and 
Hindustan Zinc Limited in Iharkhand 
with a view to protect the interest of 
workers (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 74 

Need to take steps for revival of Sindri 
Fertilizer Works in Iharkhand 
(MUR377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 361-62 

New Fertilizer Policy 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 283 

Organic Fertilizer 
(Deb. 34, Vol. XX, 22-05-2006) 
Col.319 

Payment of Subsidy to Phosphatic 
Fertilizer producers 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 260-61 

Production Cost of Urea 
(Deb. 34, Vol. XX, 22-05-2006) 

. Col. 348-50 
Production ofBio-Fertilizers 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 58-66 

Production of Fertilizers 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 29-34 

Requirement of Natural Gas to Fertilizer 
and Power Plants 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 77-78 

Restructuring of FACT 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 122 

Revision of Secondary Freights Rate of 
Urea 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 170-71 

Setting up of Fertilizer plant in Egypt by 
IFFCO 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 281-82 

Setting up of Joint Venture in Fertilizer 
for Global Operation 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 368-69 

Shortage of Fertilizers 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 14-41 

Shortage of Gas for Gas Based Fertilizer 
Units 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 13940 

Submission of Fake Bills for Subsidy on 
Fertilizers 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 234-36 

Subsidy on Fertilizers 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 99-100 
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Take Over of Fertilizer Plant 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 239-40 

Testing and Certification of Concentrated 
Fertilizers 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 357-58 

Urea Proc:t.uction 
(Deb. 'l, Vol. XVII, 27-02-2006) 
Col. 259 

Use of Chemical Fertilizers and Pesticides 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 181 

Tax Exemption on Award Function 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 352-53 

Film aDd Television Institute 
Film and Television Institute at 

Gandhinagar 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 435-36 

FinaDce Commission 
Allocation and Works under the Finance 

Commissions 
(Deb. 33, Vol. XX, 19~05-2006) 

Col. 284-92 
Fertilizers and Chemicals Travancore Allocation of Funds to PRls 

.Umited (Deb. 31, Vol. XX, 17-05-2006) 
Restructuring of FACT Col. 280-81 

(Deb. 3. Vol. XVII, 20-02-2006) Release of Funds of States 
Col. 122 I (Deb. 28. Vol. XIX, 12-05-2006) 

Fifth Pay Commission Col. 369-72 
Removal of Anomalies Financial Assistance 

(Deb. 16, Vol. XVIII, 09-03-2006) 
I Assistance by NABARD for Co1.211-12 Development of Barren Land 

Film (Deb. 7. Vol. XVII, 24-02-2006) 
Ban on Smoking Scenes in Visual Media 

(Deb. 26, Vol. XIX, 10-05-2006) I 

Col. 477-78 
Ban on Use of Alcohol in Films 

(Deb. II. Vol. XVIlI. 02-03-2006) 
Col. 65-66 

Development of Film Industry 
(Deb. 16. Vol. XVIII. 09-03-2006) . 
Col. 38-39 

Exemption of Film from Certification 
Requirement 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 87 

Films on Environment and Forests 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 172 

Screening oflndian Films in Pakistan 
(Deb. 6, Vol. XVII. 23-02-2006) 
Co1.1Q2-93 

Col. 161-62 
Assistance for Bee-keeping, Fisheries and 

Poultry 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 85-94 

Assistance for SSS/HSC Boards 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col.228 

Assistance from Foreign Countries for 
Rural Electrification 
(Deb. 33, Vol. XX, 19-05-2006) 
Co1.332 

Assistance to Co-operative Banks 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 45-57 

Assistance to Karnataka for Ground 
Water Recharge and Water Harvesting 
(Deb. 3, Vol. XVII, 20-02-2006) 
CQ1.259-60 
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Assistance to National Renewal Fund 
(Deb. 27, Vol. XIX, 1I-0S-2006) 
Col. 28-29 

Assistance to Rajasthan for Irrigation 
Projects 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 119 

Assistance to States for Irrigation Projects 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 201-09 

Compilation and Publication of Janta Geet 
(Deb. 32, Vol. XX, 11.0'-2006) 
Col. 255 

Financial Assistance for Modernization 
of Thermal Power Projects 
(Deb. 28. Vol. XIX, 12-0S-2006) 
Col. 287-:88 

Financial Assistance for Relief Calamities 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 196-97 

Financial Assistance for Rural Economy 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.167~8 

Financial Assistance for setting up of 
Agro and Rural Industries . 
(Deb. 14, Vol. XVIII, 07-03-2006) 

Conservation of War Monuments Col. 89-90 
(Deb. 32, Vol. XX, 11-05-2006) Financial Assistance From NABARD 
Col. 265 (Deb. 33, Vol. XX, 19-0S-2006) 

Co~ion of World Her'il1lp Sites CoL 339-46 
(Deb. 16, Vol. XVIII, 09-03.2006) 
CoI.2n-'3 

Dewlopment ofFiaherin Project 
(Deb. 29, Vol. XIX, 1'.05-2006) 
CoL 140 

Establishment of Tool Rooms and 
Trainina 
(Deb. 3S, Vol. XX. 23.0S-2006) 
Col16} 

Financial Aid for Abolition of Child 
lAbour 
(Deb. Il, Vol. XVIII, 06-03-2006) 
CoI.ISI-,9 

Financial Assistance Schemes ofNMDFC 
(Deb. II, Vol. XVlII, 02-03-2006) 
Col. 17-11 

Financial Assistance to Cooperative 
Societies 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. In 

Financial Assistance to Craftsmen 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.IS7-59 

financial AIIistance to Indigent Artists 
(Deb. 32, Vol. XX, 18-05-2006) 
Col 140 Financial Assistance by Europe.n . 

Commission Financial Assistapce to Orissa 
(Deb. 35, Vol. XX, 23-05-2006) (Deb. 33, Vol. XX, 19-05-2006) 
Col 260 Col. 126-27 

Financial Assistanc:c for Development of 
Railway Network 
(Deb. II, Vol. XVIII, 02~3-2006) 
Col 137 

FiMaeiai AII"'wtce for De¥elopmwt of 
Tourist SpoU ill Orilla 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col211-I' 

Financial Assistance to Poor for Medical 
Treatment 
(Deb. I S, Vol. XVIII, 01-03-2006) 
CGI.22-l9 

Financial Alliltance to Prof'llional 
~ 
(Deb. 16, Vol. XVID, 09-03-2006) 
Col. 222·23 
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Financial Assistance to Sanskrit Colleges 
(Deb. 20, Vol. XVIII, 14'()3-2006) 
Col. 189-92 

Financial Assistance to Unemployed 
Youth 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 93-94 

Financial Assistance to West Benpl 
(Deb. IS, Vol. XVIII, 01-03-2006) 
Col. 79-13 

Financial Assistance under Ministers 
Discretionary Fund 
(Deb. 16, Vol. XVIII, 09'()3-2006) 
Col. 153 

Financial Assistance under Revised UGC 
Scale 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 60 

Financial AssistancelLoan Facilities to 
OBCs for Studies 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 109-14 

Funds and Grants to States 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 13G-36 

Grant-in-Aid for Cancer 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col404-10 

Heritage Tourism 
(Deb. 32, Vol. XX, 11-0S-2006) 
Col. 218-20 

Higher Education 
(Deb. 20, Vol. XVIII, 14'()3-2006) 
Col. 1-10 

Institutional Support to FllmK!n 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoL 197-99 

Micro fInInce to SHGa 
(Deb. 2', Vol. XIX, 12-0'·200') 
CoL34J.4.4 

Need to extend financial assistance to the 
Government of Rajasthan for providing 
relief to the farmers whose crops have 
been damaged due to rains (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 20 

Need to grant special financial package 
for development of tourism in 
Arunachal Pradesh. (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 363+1 

Need to provide financial assistance to 
the farmen in Mehsana Parliamentary 
Constituency, Gujarat with a view to 
compensate the losses sutTered by 
them due to exploration of petroleum 
and natural gas in the resion 
(MUR377) 
(Deb. 14, Vol. XVIII, 07.03-2006) 
Col. 415-86 

Need to provide financial assistance to 
the Government of Andhra Pradesh for 
providing buic amenities at SCslSTI 
hostels in Nizamabad and other parts 
ofstate(MUR 377) 
(Deb. II, Vol. XVIII, 02.()3-2006) 
Col. 231-39 

Plan Assistance to States 
(Deb. I S, Vol. XVIII, 08.03-2006) 
Col. 97-99 

Special Assistance to States 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 193-98 

Upgradation of Science Laboratories 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 77-78 

Utilisation of Forei,n Pinancial 
\Assistance 
(Deb. 21, Vol. XIX, 12-0'-2006) 
Col. 239-41 

Weather Forecastina 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 31-40 
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World Bank Assistance 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 13S-36 

Youth Leadership Training Camps 
(Deb. I S, Vol. XVIII, 08-03-2006) 
Col. 112-13 

Fire 
Fire Fighting Equipments in Factories 

(Deb. '3S, Vol. XX, 23-0S-2006) 
Col. 99 

Fire Fighting Measures for High Rising 
Buildings 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Co1.321-22 

Fire Incidents in Delhi 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 224-26 

Fire Safety Measures in Schools and 
Colleges 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 29S-96 

Fires in Ordnance Factories 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. ISS-56 

Fiscal Reforms 
Financial Discipline by States 

(Deb. 31, Vol. XX, 17-05-2006) 
Col. 313-22 

Fiscal Reforms for States 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 304-05 

Rural Institutional Finance 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 161-63 

Fisheries 
Assistance for Bee-keeping, Fisheries and 

Poultry 
(Deb. 3, Vol. XVlI, 20-02-2006) 
Col. 85-94 

Assistance for Development and 
Expansion of Fisheries 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 278-80 

Budget(GeneraI~2006.()7-Presentation 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 15-16 

Damage by Puffer Fish 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 288 

Death of Fishes due to River Pollutants 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. I 24-2S 

Development of Fisheries Project 
(Deb. 29, Vol. XIX, I S-OS-2006) 
Col. 140 

Development of Ohoghla Fish Landing 
Centre 
(Deb. 34. Vol. XX. 22-0S-2006) 
Col. 174-75 

Diversification of Traditional Fishing 
Crafts and Nets 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 218 

Fish Landing Centres 
(Deb. 13. Vol. XVIII. 06-03-2006) 
Col. 170-74 

Fish Landing Centres in Lakshadweep 
(Deb. 29. Vol. XIX. 15-0S-2006) 
Col. 346-47 

Fisheries Development Projects 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 78-82 

Fisheries Training and Extension Units 
(Deb. 13. Vol. XVIII. 06-03-2006) 
Col. 308-09 

Fishery Research Institutes in Kerala 
(Deb. 29. Vol. XIX. 15-05-2006) 
Col. 302-03 

Fishing Harbours in Orissa 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 98 

Inboard Engines for Traditional Fishing 
Crafts 
(Deb. 19. Vol. XVIII. 13-03-2006) 
Col. 163 
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Joint Venture Project for Deep Sea Tuna 
Fishery 
(Deb. 13. Vol. XVIII. 06-03-2006) 
Col. 250 

National Deep Sea Fishing Policy 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 103 

N.eed to settle the outstanding term 
account loan availed from nationalised 
commercial banks under the NABARD 
refinancing scheme for procurement of 
deep sea fishing trawlers in Kerala 
(MUR377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 319-20 

Production of Ornamental Fishes 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 265-66 

Research on Post Tsunami changes in 
Inland Fishery 
(Deb. 13. Vol. XVIII, 06-03-2006) 
Co1.202'{)3 

Setting up of Fish Safari in Haryana 
(Deb. 19. Vol. XVIII, 13-03-2006) 
Col. 142-44 

Setting up of Kayamkulam Fishing 
Harbour 
(Deb. 8, Vol. XVII, 27-02-2006) Col. 191 

Setting up of National Fisheries 
Development Board 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 382-83 

Survey of Fisheries 
(Deb. 29, Vol. XIX, 15-05-2006) Col. 175 

Fishermen 
Adarsh Machhuara Aawas Yojana 

(Deb. 34, Vol. XX, 22-05-2006) 
Col. 396 

Houses Under Adarsh Machhuara Awas 
Yojana 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 99-101 

Need to take steps for early release of227 
Indian Fishermen held <;aptive by 
Pakistan Maritime Security Agency 
(MUR377) 
(Deb. 10. Vol. XVII. 01-03-2006) 
Col. 267-68 

Need to take up the issue of release of 
Indian fishermen held captive by 
Pakistan Coast Guards with the 
Government of Pakistan (MUR 377) 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 280 

Protecting Indian Fishermen from 
Sri Lankan Navy 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 82 

FisbiDe Harbour 
Fishing Harbours 

(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 188-94 

Jakhu Fishing Harbour 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 137-39 

Five Year Plans 
Discovery of New Oil and Gas Areas 

(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 70-71 

Growth Rate in Agriculture 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 77-79 

Welfare of Children in Tenth Plan 
(Deb. 5, Vol. XVII, 22-02-2006) Col. 284 

Flora and Fauna 
Need to check construction activities in 

hilly area at Bandipur, Karnataka with 
a view to protect flora and fauna of 
the region (MUR 377) 
(Deb. 25, Vol. XIX, 22.{)3-2006) Col. 13 

Floriculture 
Encouragement to Floriculture 

(Deb. I, Vol. XVII, 27-02-2006) 
Col. 212-13 
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Foreign Investors in North Eastern States 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 74-75 

Production of Fruit, Vegetable and 
Floriculture Items 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. )()9-20 

Reduction of Air Freight Cost for Flowers 

Irradiation Technolol)' for Food 
Preservation 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 37-41 

Mentioning Contents and Pesticides on 
the Label of Packaged Food Products 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 100 

(Deb. 8, Vol. XVII, 27-02-2006) Food andAcricultureOrpniution 
Col. 189 

Fly Ash 
Research Paper on Fly Ash 

Water Scarcity 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 97-98 

(Deb. 34, Vol. XX, 22-05-2006) FoodCorporationollndia 
Col. 255 Cases against FCI Officials 

Fodder (Deb. 29, Vol. XIX, 15-05-2006) 

Assistance for Setting up of Fodder Bank 
(Deb. 8. Vol. XVII, 27-02-2006) 
Col. 283-85 

Grazing Land 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 236-37 

Misappropriation of Fodder Development 
Amount 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 391-94 

Supply of Fodder and Drugs for Animals 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 105-06 

Food 
Eradication of Hunger 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 237-38 

Col. 359-61 
Construction of New Godowns 

(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 163-65 

FCI Godowns in Andhra Pradesh 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 271-72 

Irregularities in Procurement in 
Uttar Pradesh 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 159-60 

Losses due to Corruption in CWC and 
Fa 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 325-29 

Losses to FCI 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 196-200 

Fixation of Prices of Food items New Base Depots 
(Deb. 6. Vol. XVII, 23-02-2006) (Deb. 3, Vol. XVII, 20-02-2006) 
Col. 112-13 CoI.I 20-2 1 

Food Seturity 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 141-42 

Offices ofFCI 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 399-404 

Indo-UNDP Programme for Food Security Old Stock of Foodgrains 
. __ (Deb. 19, Vol. XVIII, 13-03-2006) (Deb. 29, Vol. XIX, 15-05-2006) 

Col. 84-89 Col. 62-63 
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Optimum Utilization of God owns 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.IIS-22 

Procurement affected due to VRS in FCI 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 1"-76 

Procurement Centres 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 81-83 

Proxy Labour in Food Corporation of 
India 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 205 

Quality of Foodgrain Stocks 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 75-78 

Shortage of Procurement Centre in Bihar 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 177 

Shortage of Procurement Centres in 
Uttar Pradesh 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 167-68 

Use ofCWC Godowns by FCI 
(Deb. 13. Vol. XVIII, 06-03-2006) I 
~.29S I 

Withdrawal ofFCI from Procurement 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 199 

Food for Work Programme 
Need for coordinated efforts of all the 

Central Ministries with the State 
Governments in implementation of 
Food for Work Programme with a view 
to alleviate poverty in the country 
(MUR377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 321-22 . 

Need to implement 'Food for Work' and 
• Rural Emp loyment Guarantee 
Scheme' in East Singhbhoom district 
in Jamshedpur Parliamentary 
Constituency, Jharkhand (MUR 377) 
(Deb. 6. Vol. XVII. 23-02-2006) I 
Col. 353 I 

Need to review Food for Work Programme 
in Lakhimpur Khiri Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 344 

Wheat for Food for Work Programme 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 384-85 

Food Proecum, Industries 
Assessment on Performance of Food 

Processing Sector 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 94-95 

Assistance for Survey 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 251-S4 

Budget (GeneraI}-2006-0~-Presentation 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 17 

Credit Problem in FPI 
(Deb. 13. Vol. XVIII. 06-03-2006) 
Col. \38 

Equity Fund for New Agro and Food 
Processing Industries 
(Deb. 19, Vol. XVIII. 13-03-1006) 
Col. 122-23 

Food Processing Training Centres 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 187-96 

FPI Status to Biscuit Industry 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 169-70 

Human Resources Development in FPI 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 132-33 

Marketing Avenues for Processed Food 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 203 

Merger of Industries 
(Deb. 19. Vol. XVIII, 13-03-2006) 
Col. 91 
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MNCs in Food Processing Sector 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 48-49 

Need to set up storage facilities and Food 
processing industries in Krishnagiri 
and Dharmapur districts for the benefit 
of Mango growers in the region 
(MUR377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 504 

Private Participation in FPI 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 292-93 

Processing Units for Quality Packaging 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 189 

Annual Assistance for Storage etc. 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 176-77 

Average Production of Wheat and Paddy 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 241-44 

Benefits of Wheat Import 
. (Deb. 29, Vol. XIX, 15-05-2006) 

Col. 378 
Committee for Enquiry in Non-Availability 

of Foodgrains 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 156-57 

Criteria for Allocation of Foodgrains 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 264-65 

Reforms in F .Jod Processing S~ctor 
(Deb. 19, Vol. XVIII, 13-03-2006) Cultivation Area of Paddy 
Col. 42-43 (Deb. 3. Vol. XVII, 20-02-2006) 

Col. 191-92 
Safe and Standard practice in FP Sector 

(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 70 

Sea Food Processing Industry 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 47-48 

Setting up of Technical Consultancy 
Service 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 261-62 

Study on Food Processing Industries 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 82-83 

Turnover of FPI 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 161-62 

Foodgrains 
Additional allocations under NFFWP 

(Deb. 28, Vol. XIX, t2-05-2006) 
Col. 73.-76 

Allocation of Wheat 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 429-32 

Cut in Food Subsidy 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 1-14 

Cut in Subsidy on Rice 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 98-99 

Diversion of Foodgrains 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 17-40 

Diversion of Foodgrains Meant for APL 
Families 
(Deb. 3, Vol. XVII, 20-02-2006) 
C01.2S6-57 

Expenditure on Foodgrain Distribution 
(Deb. 3, Vol. XVII, 20-02-2006) 
Co1.l17-18 

Export of Bas mati Rice 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 242-43 

Export of Rice 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 92-93 
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Export Price of Foodarains 
(Dob. 34, Vol. XX, 22·0~·2006) 
Co~ 339-40 

Foodgrain Storage in Plastic Bags 
(Deb. 34, Vol. XXI 22·0'·2006) 
Col. 4'0·' I 

Foodgrain Supply to Assam 
(Deb. 3, Vol. XVII, 20·02·2006) 
Col. 271·72 

Foodgrains in Lieu of Wheat under PDS 
(Deb. 29, Vol. XIX, 1'·0~·2006) 
Col. 347-48 

Godowns Near Procurement Centres 
(Deb. 29. Vol. XIX, 1'·0'·2006) 
Col. 186·87 

Green Revolution 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 171 

Impact of Wheat Import 
(Deb. 34, Vol. XX, 22-0'-2006) 
Col. 2'9-60 

Import of Cereal 
(Deb. 34, Vol. XX, 22-05-2006) 
. Col. 223-24 

Import of Cereals 
(Deb. 3, Vol. XVII, 20-Q2-2006) 
Col. J07"()8 

Impor1 of Wheat 
(Deb. 3, Vol. ~VII, 20-02-2006) 
Col.lSI-S2 
(Deb. 34, Vol. XX, 22-05·2006) 
Col. 109·12 

Impol1 of Wh~&L fl'olll AU'ltralia 
(Deb. 34, Vol. X;·:, 22·0S·2006) 
Col. 398-99 

In~entive on Exporters under Food&rain 
Policy 
(Deb. 35, Vol. XX. 23·0S·2006) 
Co1.80-8J 

Institute for Testins Rice and Wheat 
(Deb. 34, Vol. XX, 22..()'-2006) Col. 281 

Inlearated Food,ralnl Development 
Programme 
(Deb. 29, \bl. X1X,IS00S·2006)CoI. 301 

Irradiation Technology for Food 
Prelervation 
(Deb. 15, Vol. XVIII, 08-03·2006) 
Col. 37-41 

Irrelularities In Procurement in Uttar 
Pradesh 
(Deb. 3, Vol. XVII, 20-02·2006) 
CoLIS9-60 

Joint Registration of Bumetl R.lee by 
India and Paklltan 
(Deb. 30, Vol. XIX, 16-0'-2006) 
Col. 192-93 

Loan asalnst Godown Receipt 
(Deb. 29, Vol. XIX, 1'·05-2006) 
Col.217 

Loss due to lack of Storase Space 
(Deb. 29, Vol. XIX, 1 '·05·2006) 
Col. 297-300 

Lower Procurement of Wheat 
(Deb. 29, Vol. XIX, 15·0'-2006) 
Col. 218 

Need to Impose ban on use of food""" 
In preparation of alcohol (MUR. 377) 
(Deb. 16, Vol. XVIII, 09-03 .. 2006) 
Col. 288·89 

Need to review the functlonina ofVll'loul 
Centrally Sponlored Pro ... am ...... 
provldlna food.,alna to poor pedple 
in Uttar Pradesh and othIrpartaof .... 
country (MUR. 377) 
(D~b. 3, Vol. XVII, 20-02-;1.) 
Col. 343 

Need to take suitable meuurea to elliot 
the Increase In prlcel of wh.at 
(MUR377) 
(Deb. 3, \t)1. XVII. 20.02-2006) Col. 342 

New Foodaraln Procurement S)'IIIm 
(Deb. 3, Vol. XVII, 20-02·200') 
Col. 197 
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New Hybrid varieties ofBajra 
(Deb. 34, Vol. XX, 22·05·2006) 
Col. 366-67 

New varieties of Maize 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 354·S6 

Old Stock of F oodgrains 
(Deb. 29, Vol. XIX, 1 S-OS-2006) 
Col. 62-63 

Pale Wheat in Lieu ofIndian Sugar 
(Deb. 34, Vol. XX, 22-05-2006) 
Col.l1S-87 

Patent of Rice 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 179-81 

PDS Benefits not Available to APL 
Families 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoI.l33 

Policy for Per Hectare yield offoodgrains 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 261-62 

Prediction on Monsoon 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 223-24 

Price of Rice in International Market 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 364-65 

Price of Wheat 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 45-47 

. Procurement of F oodgrains 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 5-11 

Procurement of Minor Crops 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 97-100 

Procurement of Poor Quality Foodgrains 
(Deb. 34, Vol. XX, 22-05-2006) 
CoJ.438·39 

Production of Cereals 
(Deb. 3, Vol. XVII, 20·02·2006) 
Col. 160-62 

Production of Foodgrains 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 191-99 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 240-41 
(Deb. 29, Vol. XIX, 15-05-2006) 
Co1.415-18 

Production of Foodgrains and Pulses 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 79-84 

Production of Paddy 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 193-96 

Production/Export of Foodgrains 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 225-26 

Purchase of Foodgrains by Private 
Companies 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 221-22 

Quality of Foodgrain Stocks 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 75-78 

Quality of Imported Wheat 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 378-79 

Rajeev Gandhi Foodgrains Security 
Mission 
(Deb. 29, Vol. XIX, 15-05-2006) Col. 133 

II' 

Rates of Food grains under SGRY 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 186 

Reduction in Foodgrains Quota 
(Deb. 13. Vol. XVIII. 06-03-2006) 
Col. 135-36 

Sale of Foodgrains in Open Market 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 372-78 
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Short Supply of Foodgrains under 
NFFWP 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 119-20 

Shortage of Jute Bags 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 78-79 

Stocks of Foodgrains 
(Deb. 3. Vol. XVII, 20-02-2006) 
Co1.218-20 

Subsidised Foodgrains 
(Deb. 3. Vol. XVII. 20-02-2006) 
Col. 100-02 

Supply of Food grains to W.B. under PDS 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 166-67 

Supply of Foodgrains under NFFWP 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 159-60 

Supply of Poor Quality Rice 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 254-56 

Trade with Neighbouring Countrie1i 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col. 83-84 

Wastage of Foodgrains 
(Deb. 29. Vol. XIX. 15-05-2006) 
Col. 159-61 

Website on Procurement and Distribution 
(Deb. 13. Vol. XVIII. 06-03-2006) 
Co1.312-13 

Wheat for Food for Work Programme 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 384-85 

Wheat Import 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 159-60 

Wheat Storage 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 155-56 I 

Withdrawal ofFCI from Procurement 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 199 

ForeigD AssistaDce 
Afforestation Project 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 158-62 

Foreign Assistance for Agriculture Sector 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 399 

Foreign Assistance for Eradication of 
Child Labour 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 282-83 

Foreign Assistance to Iharkhand 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 258-60 

Foreign Funding to Madarsas 
(Deb. 14, Vol. XVIIl, 07-03-2006) 
Col. 121-23 

Non-Utilisation of Foreign Assistance in 
Health Sector 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 492-93 

Foreign Dignitaries 

Delegation from Dutch 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 275-76 

Foreign Dignitaries 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 197-204 

Foreigners Visit in India 
(Deb. 14. Vo/. XVIII, 07-03-2006) 
Col. 103-04 

Protest against Visit of US President 
(Deb. 35. Vol. XX, 23-05-2006) 
Col. 255-56 
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VI.lt by Foreip Dlp1ltari0l 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.540~9 

Visit ofBan.ladelh P.M. 
(Deb. 30, Vol. XIX, 16·0S-2006) 
Col. 319-20 

VI.it of French Pre.ldent 
(Deb. 15, Vol. XVIII, 01-03-2006) 
Col. 23 ..... 0. 

Visit of US President to hidl, 
(Deb. 5, Vol. XVII, 22-02-2006) 
Cot, 214-15 

Vi,it of1.15 Under Secretary 
(Deb. 1', Vol. XVIII, Oa·03.2006) 
CoL 147~' 

'ONp Dtnct lav_tlD,at 
F.D.I. ID ConltrUCtlon Sector 

(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 109-10 

R.D.l. In Elementary and Primary 
Education 
(D.b. 4, Vo\. XVII, 21.02-2006) 
Col. 178-79 

FDI 
(Deb. 21., Vol. XIX, 17·03-2006) 
Col. 119-21 

PDICeU 
(Deb. 7, Vol. XVII, 24·02-2006) 
CoI.245-i6 

PDI Flow ID Textil' Sector 
(D.b. 30. Vol. XIX. 16-0'-2006) 
CoL22446 

PDI·tomAmlrica 
(Dob . .M. Vol. XIX. 16·05-2006) 
CoL 152 

'pl In OIpdvt ColI !lid LIp!tI MlnillJ 
(Deb. S. Vol. XVII, 22-02·2006) 
CoL 41 . 

PbI til Coal Sector 
d).b. -lI. Vol. XVIII, 01-03-2006) 
CoL 2-3 

FDI in ConlU'uctlon Sector 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 326 

FDI in Defence Sector 
(Deb. 16, Vol. XVIII, 09·03-2006) 
Col. 174 

FDlln Domestic Airlines 
(Deb. 6, Vol. XVII, 23-02·2006) 
Col. 296-97 

Folln Insurance and Bankins Sectors 
(Deb. 17. Vol. XVIII, 10-03-2006) 
Co1.67~9 

FDI in IT Sector 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 170-72 

FDI in Nax,1 affected Areas 
(Deb. 30, Vol. XIX, 16·05-2006) 
CoI.67~8 

FDI in Power ~&or 
(Deb. S, Vol. XVII, 22-02.2006) 
Col.S3 

FOI In Real Eltate 
(Deb. 17, Vol. XVIII, 10·03-2006) 
Col. 286-87 

FOI in Retail Market 
(Deb. 30, Vol. XIX, 16·05·2006) 
CoL I 57-Sa 

FDI in Retail Sector 
(Deb. 8, Vol. XVII, 27-02·2006) 
Col. 216-17 

Fo) in Shlpplna Sector 
(Deb. ) 0, Vol. XVII, 01-03-2006) 
Col. 211-12 

FOIID Textile Sector 
(Deb. 30, Vol. XIX, 16.0'.2006) 
Col. 97-99 

POlin TV CbInnet. 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 179 

FOIIn Wholnale Trld1na 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 199 
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POI on Cuh Cropi 
(D.b. 30, Vol. XIX, 16·05.2006) 
CoI.15J.53 

FDI Propo .. 11 
(Deb. 33, Vol. XX, 19-05·2006) 
Col. 56-62 

Forel,n Direct Inveatment 
(Deb. 4, Vol. XVII, 21-02·2006) 
Col. 31-40 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 114-15 

Forol,n Direct Jnveltment in A,rl. 
BU11ne11 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 196-97 

ImplCt ofFDI in Economic Reforms 
(Deb. 30,. Vol. XIX. 16-0S·2006) 
Col. 141-42 

Proposal under Forei,n Direct 
Investment 
(Deb. 14. Vol. XVII1, 07-03-2006) 
Col. 316-90 

U Itra·Mep Power Projeeta 
(Deb. 33, Vol. XX.~19-05-2006) 
CoI.301"()9 

FonllD Ilchlnl' 
CUllin PCA " FERA 

(Deb. 33, Vol. XX, 19·05·2006) 
Col. 121·23 

. Freezln, of Pore ian Currency 
(Deb. 21, Vol. XIX, 12·05·2006) 
Col. 290 

Source of Porelan Exchan,e rt.Irv .. 
(Deb. 7, Vol. XVII, 24-02·2006) 
Col. 12 

'or.lln 1.ltltutlo~IIDVlltor. 
Need to have a look at the ICtlvltl •• of 

FII. in view of unprecedented fall In 
the .tock market (MUR 371) 
(Deb. 35, Vol. XX, 23·05·2006) 
Col. 397-91 

Sharel of psa. 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 214-16 

Forelln Jan. 
Indian. In Forelan Jan. 

(Deb. 26, Vol. xrx, 10-05·2006) 
Col. 601 

Forelln Natlonall 
Forelan National. Ablcondln. 

(Dob. 4, Vol. XVII, 21·02·2006) 
Col.IOl"()8 

Forell. Policy 
President'. Addr ••• 

(D.b. I, Vol. XVII, 16-02-2006) 
Col. 16 

'or.I,8 Vilit 
Delelulon to forelan Countrlll 

(Deb. 6, Vol. XVII. 23·02-2006) 
CoI.U5 

Expenditure on Foreian Toun 
(Deb. 29, Vol. XIX, 15-05-2006) 

Forelan Exchan,e Intlow" Intlatlon Col. 393-95 
(Deb. 12, Vol. XVIlI, 03-03·2006) Forelan Toun 
Col. 96-97, 242-44 (Deb. 4, Vol. XVII, 2 I ·02·2006) 

Forel,n Exchlnle Reaerve. 
(Deb. 7. Vol. XVII, 24-02·2006) 
Col. 67.a, 267-61 
(Deb. 12, Vol. XVIII, 03.03·2006) 
Col. 242-44 
(Deb. 17, Vol. XVIII. 10·03·20~) 
Col. 313·15 

Col. 154-59 
Forelan Vilita ofMini.ter 

(Deb. 32, Vol. XX, 11-05-2006) 
Col. 293-95 

For.I,n VI.lt. of ttrtn Mlni.ter of 
Petroleum and Natural O. 
(Deb. t 1. Vol. XVIII, 02·03-2006) 
Col. 101·14 
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Visit ofChainnan of AEC to Vienna 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 549 

Visit of De legation to Myanmar 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 156 

Forest 
Afforestation 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 296-99 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 98-102 

Afforestation in Madhya Pradesh 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 266-67 

Asia-Pacific Forestry Commission 
Meeting 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 369-70 

Availability of Medicinal Herbs in Forest! 
Hilly Areas 
(Deb. 26, Vol. XIX, 10·05-2006) 
Col. 239 

Concept Paper for Improvement of 
Forests 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 278-79 

Conservation of Sacred Groves 
(Deb. 19, Vol. XVIlI, 13-03-2006) 
Col. 259-60 

Cutting of Sundarbans Forest 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoJ.2S2-53 

Damage of Forest area due to Mining 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 207-08 

Deopahar Hillock as Reserve Forest 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoI.IOG-oI 

~velopment of Forest Villages 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 333-3S 

Development of Forests 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 203-04 

Development of Plantation Projects 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 275-77 

Encroachment of Forest Land 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 131-37 

Encroachment of Ridge Area 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 165 

Films on Environment and Forests 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 172 

Forest Conservation Scheme 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 291 

Forest Cover 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 2-9 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 367-68 

Forest Cover in Himalayan Region 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 234-36 

Forest Development Agencies 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 335-39 

Forest Fire 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 149-50 

Forest Training Institute 
(Deb. 29, Vol XIX, 13-05-2006) 
Col. 369-70 

ForestIRevenue Villages 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 213-14 

FUnds for Development of Forest Villages 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 9-17 
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Guidelines for Parks/Sanctuaries 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 449-55 

Implementation of Rural Development 
Schemes through Forest Department 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 110 

Installations of Close-Circuit Cameras in 
Forests 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 277-78 . 

Integrated Forest Conservation Scheme 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 101-02 

Need to check deforestation within 15 
kms. radius of Bandipur and 
Nagarahole National Forests in Mysore 
district. Kamataka. (MUR 377) . 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 365-66 

Need to confer ownership rights on the 
tribal living on forest land in Gujarat 
(MUR377) 
(Oeb. 3, Vol. XVII, 20-02-2006) 
Col. 340 

Need to create a forest reserve for 
protection of endangered species 
including 'Black Deer' of Chand 
Khamaria, Allahabad, Uttar Pradesh 
(MUR377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 273 

Need to relax the provisions of the Forest 
(Conservation) Act, 1980 to enable 
distribution of land to,the tribals in 
Lahul Spiti and Chamba districts of 
Himachal Pradesh (MUR 377). 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 265-66 

Need to review 'City Forest' plantation 
project in Bijnore district, Uttar 
Pradesh (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Co\.446 

Need to suitably amend forest laws for 
facilitating the development of tribal 
areas in Bharuch Parliamentary 
Constituency, Gujarat (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 387 

Observation of Forest Day in the country 
on the 21 st March, 2006 and strict 
implementation of the Forest 
(Conservation) Act as well as the Wild 
Life Protection Act (Sub.) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 4346 

Pr.oject for Development of Forests 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 228 

Promotion of Tourism in Certain Forest 
Areas 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 148-49 

Proposals for Afforestation 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 232-36 

Proposals for Forest Development 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 196-97 

Proposals from Madhya Pradesh for 
Forest Training 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 292-93 

Proposals under Forest Conservation 
Act, 1980 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 193-96 

Recommendation of National Forest 
Commission 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 23-97 

Wildlife Sanctuary Project 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col.34S 
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RInoVltion of Leaendary Forta 
(Deb. 32. Vol. XX, 11·05·2006) 
CGL"-86 ;. 

,.,..". M.l'kednl Commla'on 
,orWtra Marketln, Commission 

(Deb. 13, Vol. XVIII, 06-03·2006) 
CoL 223·25 

Str.nathenlni of Forward Market 
Commlulon 
(D.b. l~, Vol. XIX, 15·05.2006) 
CoLlA 

rn... 
Alreement between India and Franc" 

(D.b. 16, Vol. XVIII, 09-03-2006) 
CoI.212 

Aartement between India and France on 
Education Sector 
(Deb. 20, Vol. XVIII, 14·03-2006) 
Col. 133 

Indo-France Trade 
(Deb. 20, Vol. XVIII, 14-03·2006) 
Col. 130-31 

Investment in France 
(Deb. 12, Vol. XVIIJ, 03·03·2006) 
Col. 242 

Joint Naval Exercise with France 
(Deb. 27. Vol. XIX', 1\·0'·2006) 
Col. 208 

Procurement of Sleeping Bags 
(Deb. 32, Vol. XX. 18-05-2006) 
COJ.296-97 

Renovation of Leacndary Forts 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 85·86 

VI.lt of French President 
(Deb., 15, Vol. XVIII. 08-03-2006) 
Col. 238-40 

mIMI 
Delay In Inve.dallion By SFIO 

(Deb. 17, Vol. XVIlI, 10·03·2006) 
Col. 70-71 

fraud in UCO Bank 
(Deb. 7, Vol. XVII, 24·02-2006) 
Co\. 216·17 

, ..... TracIe Aamment 
Dumping of Ooods after Free Trade 

A,reement 
(Deb. 14, Vol. XVIlI. 07-03-2006) 
Col. 382-83 

Need to protect the inter4:S1 of farmers 
while sisnina proposed Free Trade 
Agreement with ASEAN Countries 
(MUR377) 
(Deb. B. Vol. XX. ~J ,O~-20()6) 

CoI.404~5 

Freedom FllChters 
Freedom Fighter Pension 

(Deb. 30, Vol. XIX. 16-05-2006) 
CoJ.388-89 

Need to evolve new guideline, for 
providing 'Swatantrata Sainik 
Samman' pension to freedom fighters 
(MUR377) 
(Oeb. 11, Vol. XVIII. 02·03·2006) 
Col. 243-44 

Need to release a commemorative stamp 
in honour of Late Shri P.S.K. 
Lakshmlpathiraju, a freedom fighter 
from Tamil Nadu (MUR 377) 
(Deb. ,. Vol. XVIl, 22·02-2006) 
Col. 337 

Need to release a Commemorative stamp 
in memory of M.C. Vcerabahu. veteran 
freedom fighter of Tamil Nadu 
(MUR377) 
(Deb. 24. Vol. XIX. 21-03-2006) 
Col. 73-74 

Non-Disbursement of Pension to Freedom 
Fighters 
(Deb. 3S. Vol. XX. 23-0S-2006) 
Col. 89·91 

Pending Casel of Freedom Fi,hter 
Pension 
(Deb. 20, Vol. XVIII. 14-03·2006) 
CoJ.162-66 
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Fruitland V.table. 
AIII.tanco for Production of Fruits and 

Ve,etable. 
(Deb. 29, Vol. XIX, 1'·05·2006) 
Col. 423-21 

Declaration of Onion II Ellentill 
Commodity 
(Deb. 3, Vol. XVIl, 20·02·2006) 
Col. 233·)' 

Production ot Fruit, V.,ttablt and 
Floriculture Item. 
(Deb. 19, Vol. XVIII. 13·03·2006) 
CoI.I09-2G 

Production of Frultt 
(Deb. 13. Vol. XVIII, 06'()3·2006) 
CtI.I02·33 

Production otO •• 
(D.b. 19, Vol. XVIII, 13·03·2006) 
CoJ.133·34 

Development of Fruits Production of Man,o and Banana 
(Deb. 8, Vol. XVII, 27.02·2006) (Deb: I, Vol. XVII, 27.02.2006) 
Col. 224·25 Col. 173-75 

Export ofOrlpeS/Wine Production of Pineapple 
(Deb. 20. Vol. XVIII, 14·03·2006) (Deb. I, Vol. XVII, 27.02·2006) 
Col. 181·12 Col. 267-61 

Export of Potato 
(Deb. 20, Vol. XVIlI, 14·03·3006) 
Col. 175·76 

Import/Export of On Ion 
(Deb. lS, Vol. XX, 23·05·2006) 
Col. 249-53 

Increase orVeietation in MP 
(Deb. 8, Vol. XVII, 27·02·2006) 
CoI.2IS·16 

Low COlt Chinese Oinaer in Indian 
Market 
(Deb. 3, Vol. XVII, 20·02·2006) 
CoI.207'()8 

Need to provide flnancial assistance to 
the potato arowerl whOle cropi have 
been damaaed due to frolt in A,ra 
realon of Uttar Pradesh and other parts 
orthe country (MUR 377) 
(Deb. 5, Vol. XVII, 22·02·2006) 
Col. 341-42 

Onion and Potato Producina Statel 
(Deb. 29, Vol. XIX, 1'·05·2006) 
Col. 238-43 

Potato Crops Dama.ed In Punjab 
(Deb. 3, Vol. XVII, 20·02·2006) 
Col. 203..()4 

Production of Tomato 
(Deb. 3, Vol. XVII, 20·02·2006) 
Col. 173·76 

Promotion of Production or MUlhrootn 
(Deb. 3, Vol. XVII, 20·02·2006) 
Col. 167-68 

Steep Fall in Prices orOnion 
(Deb. 3, Vol. XVII, 20·02·2006) 
Col. 168·70 

SUlar Free Potato 
(Deb. 29, Vol. XIX, 1'·05·2006) 
Col. 147 

Transportation of Perl.hable 
Commodities 
(Deb. I I, Vol. XVIII, 02·03·2006) 
Col. 13 

Yield of 0 •• 
(Deb. 34, Vol. XX, 22.05·2006) 
Col.412·14 

. Fund(l) 
Additional allocationl under NFFWP 

(Deb. 28, Vol. XIX, J 2·05·2006) 
Col. 73·76 

Additional Fundi to South Wlltern 
Railway 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 170 
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Allocation of Funds by DVC 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 138-39 

Allocation of Funds for Technical 
Education 

(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 229-30 

Allocation of Funds for Tribal Regions 
(u~n. 35, Vol. XX, 23-05-2006) 
Col. 165-66 

Delay in Release of Funds under 
Swajaldhara Yojana 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 247-49 

Disparity in allocations under PMGSY 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 163-66 

Diversion of Funds 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Co1.41-43 

Allocation of Funds ofNMDFC 
(Deb. 27. Vol. XIX. 11-05-2006) , Diversion of Funds by DRDAs 
Col. 93-95 (Deb. 12. Vol. XVIII, 03-03-2006) 

Col. 73-75 
Allocation of Funds to ST Finance and . 

Development Corporation i Diversion ofrunds by Gram Panchayats 
(Deb. 35. Vol. XX. 23-05-2006): (Deb. 2, Vol. XVII, 17-02-2006) 
Col. 81-82 Col. 123-24 

Allocation of Funds to Universities 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col.4IO-11 

Allocation of Funds under ICT 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 166-67 

Allocation of Funds under Minority 
Welfare Programme 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 195-96 

Allocation of Funds under Various I 
Schemes 

Diversion of funds by Karnataka 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 213 

Diversion of Funds of North Eastern 
Railway Region 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 90-91 

Enhancement of Funds under Swajaldhara 
Yojana 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 239-40 

(Deb. 30, Vol. XIX, 16-05-2006) Financial Assistance under Ministers 
Col. 263-64 Discretionary Fund 

C t· fS . IF d I (Deb. 16. Vol. XVIII, 09-03-2006) rea Ion 0 pee la un I 
(Deb. 33, Vol. XX, 19-05-2006) Col.153 
Col. 332-33 Foreign Funding to Madarsas 

Curtailment of Funds for Rural Schemes (Deb. 14. Vol. XVIII, 07-03-2006) 
(Deb. 12, Vol. XVIII, 03-03-2006) Col. 121-23 
Col. 70-73 Foreign Funding to Welfare 

Deduction of Funds under lAY 
(Deb. 2. Vol. XVII. 17-02-2006) 
Col. 238-40 

Organisations 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 301 

Delay in Release of Funds under PMGSY Foreign Funds to NER 
(Deb. 33, Vol. XX, 19-05-2006) (Deb. 35, Vol. XX, 23-05.2006) 
Col. 248-49 Col. 71-73 
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Fund Allocation to States 
(Deb. 31. Vol. XX. 17-05-2006) 
COI.SS-S9 

Funding of Cultural Institutions 

Funds for Modernisation of 
Communication System 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 109-10 

(Deb. 11. Vol. XVIII. 02-03-2006) Funds for National Highways in 
Cot. 51-6-3 Rajasthan 

Funds for AIDS Awareness Programmes (Deb. 15. Vol. XVIII. 08-03-2006) 
(Deb. 15, Vol. XVIII. OS-03-2006) I Col. 224-25 
Col. 133-37 ' FUrlli'i flIT '.H:<·';li;~ I'!llJecls 

Funds for Computer Literacy illt h, : (). \'" I, '.: I, I! I t)1)-03 -20(6) 
(Deb. 2, Vol. XVII. 17-02-20()(' \ ( 01 :::"X .. l·l 
Col. 24S-50 Fund. io; P(\liu\.(·n CGntrol 

funds for Development of ,\nimal (f)~h, 34. Vol. XX. 22-05-2(06) 
Husbandry i Col. 321-34 
(Deb. 13, Vol. XVIII, 06-03-2006) ! F d Ii 'r h' IUd t' fSSP Col. 270-71 ; 'un s, or ec I1lca pgra a IOn 0 

I, Units 
Funds for Development of Forest Villages (Deb. 13. Vol. XVIII. 06-03-2006) 

(Deb. 13. Vol. XVIII, 06-03-2006) Col. 140 
Col. 9-17 

Funds for Educational Libraries 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col. 152 

Funds for Environment Conservation 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 65-72 

Funds for Fast Track Courts 
(Deb. 33, Vol. XX. 19-05-2006) 
Col. 28-34 

Funds for Health Programme 
(Deb. 15. Vol. XVIII, 08-03-2006) 
Col. 193-94 

Funds for Infrastructure 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 243 

Funds for Infrutructure Facilities 
(Deb. 4. Vol. XVII. 21-02-2006) 
CoI.20l 

Funds for Intoarated Education Scheme 
(Deti. 4. Vol. XVII. 21-02-2006) 
Col. 204-07 

Funds for lrription Projects 
(Deb. 34. Vol. XX, 22·05·2006) 
CoL 234 

Funds for the Wind Energy Projects 
(Deb. 2S, Vol. XIX. 12-05-2006) 
Col. 161~2 

Funds for Watershed Programme 
Organised by NGOs 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 251-68 

Funds from NCRPB 
. (Deb. 7. Vol. XVII, 24-02-2006) 

Col. 93-94 

Funds provided by Official Development 
Agency 
(Deb. 28, Vol. XIX. 12-05-2006) 
Col. 258-59 

Funds Received from International 
Institutions 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 233-38 

Funds Spent for Railway Projects 
(Deb. II. Vol. XVIII, 02·03-2006) 
Col. 66-67 

funds to Maharashtra for New Cities 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 110-11 
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Fund. to NOOI 
(Deb. 35, Vol. XX, 23·05·2006) 
Col. 301 

Fund. to Poveny Ridden Statn 
(Dtlb. 12, Vol. XVIII, 03·03·2006) 
CoI.I6I~ 

Fund. to Sporta Federatlonl 
(Deb. I S, Vol. xvm, 08·00·2006) 
Col. 123·21 

FUlldl to States for Flood Control 
(Deb. I, Vol. XVII, 27·02·2006) 
Col. 84-87 

Funds to Welt BenS11 
(Deb. I~, Vol. XVIII, 08-03·2006) 
001.44·7~ 

Need to .,.ant 'Autonomoul Body' .ta&us 
to the Stillonll")' Department. Kolkata 
and releale fundi for Itl, revival 
(MUR37?) 
(Deb. II, Vol. XVIII, 02·03·2006) 
Col. 242-43 

Need to arll1t funds for dealltadon of river 
Oomti in Sultanpur dlltrlct, 
Uttar Pradesh. (MUR 377) 
(De~. 13. Vol. XVIII, 06·03·2006) 
Col. 361 

Need to arant fundi for development of 
tourism In Junaaarh diltrlct, Gujd 
(MUll 377) 
(Deb. I I, Vol. XVIII, 02·03·2006) 
Col. 237 

funds under Ma"ila Samriddhi Yojana Need to provide adequate fundi for 
(Deb. 32, Vol. XX, 1',·05·2006) promotion of Tamil 15 a clauical 
Col. 134·36" IlI1luase (MVR 377) 

Fundi under Varl9ll"1chemel (Deb. 23, Vol. XIX, 20.03-2006) 
(Deb. 16~.' XVIII, 09-03-2006) Col. 23·24 
Col. ~. I Need to pro~ide runds for d.evelopment 

1--t.'1 i los' V TifF d and beautIficatIon of Sank III Buddhist 
~Iar t In tI IZit on 0 un S Centre in Etlwah Parliamentary 

(Deb. 3, Vol. XVII. 20.02·2006) Col. 170 Constituency, Vttar Pradelh 
Mlluse of Funds by NOOs (MUR377) 

(0eb.33,VoI.XX.19"()S-2006)CoJ.200 (Dob. II, Vol. XVIII. 02·03·2006) 
Milutililatlon of Funds 

(Deb. 20, Vol. XVIII. 14·03·2006) 
Col. 264 

Misutllilatlon of Funds by NOOs 
(Deb, 20. Vol. XVIII. 14-03·2006) 
Col."-S9 

M isuti li.atlonlDlvel'llon of Fundi meant 
for SCs Welfare 
(·Deb. 32, Vol. XX. 18·0S·2006) 
Col. 126·27 

Mobilization of Fundi by IOC 
(Deb. 16. Vol. XVIII, 09-03·2006) 
Col. 196-97 

National Aarlcultural 810 Security S)'1tem 
(Deb. 34, Vol. XX, 22·0~·2006) 
Col. 447-49 

Col. 245-46 
Need to releale Idequate fundt for 

computeriZition and modernllation of 
courts (MUR 377) 
(Deb. 24, Vol. XIX, 21-03·2006) 
Col. 74-7~ 

Need to releue fundi for completion of 
aause conversion work on Sadulpur· 
Blkaner and Rat\l1&arh.Oe,lna rail 
leetions (MUR 377) 
(Deb. 21, \bl. XIX, 17-03-20(6) Col. 270 

Need to relcue fundi for IOn ina up of a 
valve Cluster in Hubli, Karnataka 
under the Industrial Infraltructure 
Uparadatlon Scheme (MUR 377) 
(Deb. 23, Vol. XIX, 20·03-2006) 
Col. 21 



SUBJECT INDEX 16' 

Need to rel ... e fundi to lolve drinkln, 
water problem In Satna and Katni 
dlltrlets of Madhya Pradesh 
(MUR377) 
(Deb. 10, Vol. xvn, OI'()3·2006) Q)I. 267 

Need to release funds with. view to IOlv, 
acute drink in, water problem In 
Fatehpur district, Uttar Pradesh. 
(MUR377) 
(Deb. 13, Vol. XVIII, 06·03-2006) 
Q)1.367 

Need to .anetion funds for renovation of 
Nurlinlhanath Temple tneludlnl 
facility of rope ladder between 
Nursin,hanath and ,Harishankar 
temples in OrislI (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Q)1. 72·73 

Need to take steps for early release of 
fundi to Non·Oovernment 
OrplliZICionl en,aled in provldin, 
meall to Ilrllln holtel. (MUR 377) 
(Deb. 24, Vol. XIX, 21-03·2006) 
CoI.6'~9 

Non·Release of Funds to NOO. for Rural 
Development 
(Deb. 7, Vol. XVII, 24·02-2006) 
Col. 91 

Non·Utlllsatlon of Funds by State 
Government. 
(Deb. 3 I, Vol. XX, 17·05·2006) 
Col. 46-'0 

Outlay for Aarlcultural Reltll'dl 
(Deb. 34, Vol. XX, 22.05-2006) 
CoLl~ 

Recovery offt.anda ftoom Blackllated NOOt 
(Deb. 33, Vol. XX, 19·0'-2006) 
Col. 61-94 

Refund of Amount for Rural 
Electrification 
(Deb. 33, Vol. XX, 19-05·2006) 
Col. 21 ... 1$ 

Releue of Fundi of States 
(Deb. 2', Vol. XIX, 12-05·2006) 
Col. 369·'72 

Requirement of Funds for Railway 
Projects 
(Deb. 27, Vol. XIX, 11.05.'2006) 
Co1.61~2 

Senina up of Corpus Fund 
(Deb. 19, Vol. XVIII, 13·03·2006) 
Col. 51·52 

Sen in, up of Kalturba Gandhi lalika 
VI4yala)'a 
(Deb. 35, Vol. XX, 23.85·2806) 
Col. 296-97 

Shortaae of Fund. In Bankl 
(Deb. 21, Vol. XIX, 12'()'·2006) Q)I. 365 

Surrender of Fundt by AIIMS 
(Deb. 26, Vol. XIX, 10-05-2006) Col. 3'72 

Universal Service Obll,atlon ~undl 
(Deb. 17, Vol. XVIII, 10·03·2006) 
Col. 215·86 

Unutllilltion of Fundi 
(Deb. 14, Vol. XVIII, 07'()3·2006) 
Col. 105 

Utilitation of Funcll (or Rural 
Telecommunlcatlonl 
(Deb. 12, Vol. XVIII, 03-03·2006) 
Col. 162-64 

Vtillt.tion of Fundi for UPlradatlon of 
National HlahWlYI 
(Deb. 26, Vol. XIX, 10·0'·2006) 
Col. 29-34 

Utililltlbft offundtln IEPF 
(Deb. 17, Vol. XVIII, 10.03·2006) 
Col. 96· -'7 • 

Utilisation of Fundi under PMOSY 
(Deb. 7, Vol. XVII, 24.02-2006) 
Col. 202-06 

Utllilalion of Fundl_nder Scheme of 
Hostels for SCI 
(Dcb. 32, Vol. XX, JI..()5-2006) 
Col. 192-9S • 



166 LOKSABHA 

Utilization of Funds by DRDAs 
(Deb. 33. Vol. XX. 19-05-2006) 
Col. 195-96 

Utilization of Funds for Development of 
Adivasis 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 202-03 

Utilization of Funds under SSA 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 393-96 

World Bank Fund in Water Sector 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col.l~8 

GAIL (India) Ltd 
Need to expeditious completion ofCNO 

station by GAIL at BareiUy. 
Uttar Pradesh (MUR 377) 
(Deb. 2S, Vol. XIX, 22-03-2006) 
Col. 7-8 

Supply of Gas to GAIL from PMT 

Export of Silk Garments 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 41-43 

Garment Technology Expo-2006 
(Deb. 12. Vol. XVlII. 03-03-2006) 
Col. 212 

Need to approve setting up ofReadymade 
Garments Complex at Jabalpur, 
Madhya Pradesh (MUR 377) 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 440-41 

Gal Cracker Project 
Assam Gas Cracker Project 

(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 14546 

Gas Pipeline 
Indo-Bangladesh-Myanmar Gas Pipeline 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 84-85 

(Deb. 32. Vol. XX. 18-05-2006) , Indo-lranGasPipelineProject 
Col. 152-53 (Deb. 6, Vol. XVII, 23-02-2006) 

Vijaipur-Kota Pipeline Project 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 196-97 

Gandhi Gramodaya SankalpAbhiyan-
. Adarsh Gram Pariyojana 
Gandhi Gramodaya Sankalp Abhiyan-

Adarsh Gram Pariyojana 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 54-58 

Ganga Action Plan 
Cleaning of Ganga 

(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 85-86 

Garments t 

Col. 21-22 

(Deb. 32, Vol. XX. 18-05-2006) 
Col. 37-38 

Indo-Iran Gas Project 
(Deb. 6. Vol. XVl1, 23-02-2006) 
Col. 333-34 

Myanmar-India Gas Pipeline Project 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 175-76 _. 

Gems and Jewellery 
Ban on KDM Jewellery 

(Deb. 35, Vol. XX. 23-05-2006) 
Col. 216-17 

fG I Cheating by Jewellers Export 0 arments . 
(£¥b. 4. Vol. XVII, 21-02-2006) i (Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 141-42 : Col. 239-40 

Export of Readymade Garments 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 22-23 

Diamond Mining 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 74 
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Diamond Trade with Canada 
(Deb. 20, Vol. XV/JI. 14-03-2006) 
Col. 320-21 

Export of Gem! Jewellery 
(Deb. 35. Vol. XX, 23-05-2006) 
Col. 181-82 

Gems/Jewellery Sector 
(Deb. 35. Vol. XX, 23-05-2006) 
Col. 278-81 

More Hallmarking Centres 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 39-42 

Promotion of Gems and Jewellery 
Industries 
(Deb. 30, Vol. XIX, 16-05-2006) Col. 140 

Stone/Gem Testing Centres 
(Deb. 30, Vol. XIX. 16-05-2006) 
Cot. 300 

Tax Structure on Gems and Jewellers 
(Deb. 28, Vol. XIX. 12-05-2006) 
Col. 389 

Genetically Modified Foods 
Protest against GM Foods 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 84 

GeneticaUy Modified Organisms 
Genetically Modified Organisms 

(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 341-43 

Genaaay 
Sale of Embassy Building in Germany 

(Deb. S, Vol. XVII, 22-02-2006) 
Col. 80-81 

Science Centre 
(Deb. 33. Vol.J(X, 19-05-2006) Col. 221 

The derogatory display of Hindu deities 
in Germany and Cartoons. of Prophet 
Hazrat Mohammed published in 
Denmark 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 305-13 

Trade between India and Germany 
(Deb. 30. Vol. XIX. 16'()5-2006) Col. 341 

Girl 
Dress of Girl Students 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 159-61 

Education to Girls 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 252-56 

Hostel facilities to Girls 
(Dcb:·20. Vol. XVIII, 14-03-2006) 
Col. 305-07 

Need to enquire into the functioning of 
placement agencies providing services 
of house-maids in Delhi with a view to 
check trafficking of Adivasi girls 
(MUR377) 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Col. 287 

Need to take steps for early release of 
funds to Non-Governmental 
Organizations engaged in providing 
meals to girls in hostels (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 68-69 

Satellite Schools 
(Deb. 35. Vol. XX. 23-05-2006) Col. 325 

Scholarship to Girls 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 243 

Global NuClear Power Partnership 
Global Nuclear Power Partnership 

(Deb. 31, Vol. XX. 17-05-2006) 
Col. 202-03 

Global Warmina 
Global Warming 

(Deb. 34. Vol. XX, 22-05-2006) 
Col. 337-39 

Goa 
Full Fledged Railway Station at Old Goa 

(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 87 



168 LOKSABHA 

l'QC for Expanllon of New Terminal 
Buildln, at Dabolln Airport . 
(Deb. 6. Vol. XVII, 23-02-2006) 
Col. 292-93 

Representation from North Ooa Konkan 
Railway Action Committee 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 164-65 

Restoration ofFliaht between Delhi and 
001 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 23 1-32 

eo.w.. 
A,ro Commodity Storaae Fac:llities 

(Deb. 8, Vol. XVII, 27-02~2006) 
Col.lfM 

Conluu;tion of New Oodowns 
(Deb. 3, Vol. XVII, 20·02-2006) 
Col. 163-65 

PCI Godown. in Andhra Pradesh 
(Deb. 34. Vol. XX, 22·05·2006) 
Col. 271-72 

Rural A,rl. WarehouH 
·(Deb. 13. Vol. XVIII. 06·03·2006) 
Col. 176-10 

Rural Godownl 
(Deb. 29, Vol. XIX. l5'()5·2006) 
Col. 284-91 

Storlie Capacity of OodoWftl 

Gold 
Gold Minina 

(Deb. 20, Vol. XVIII, 14.03·2006) 
Co1.315-16 

Oold MlninaActivlties by PSU. in African 
Nations 
(Deb. 35, Vol. XX. 23-05·2006) Col. 337 

Gold Production 
(Deb. 20. Vol. XVIII. 14.0j·200b) 
Col. 177·78 

Import of Gold 
(Deb. 35. Vol. XX. 23-05-20(6) 
Col. 276·77 

Need to check increase in prices of gold 
and stop online biddina by 
speculative traders (MUR 377) 
(Deb. 30, Vol. XIX. 16-05.20(6) Col. 441 

Need to enact a legislation to prevent sale 
ohub·standard gold (MUR 377) 
(Deb. 13, Vol. XVIII. 06·03·2006) 
Col. 361 

Golden Quldrtlat.ral Hllhway. Project 
Acquisition of Land for Golden 

Quadrilateral Project 
(Deb. 26. Vol. XIX. 10·0'·2006) 
Col. 606·28 

Conversion of Golden Quadrilateral into 
Six Lane 
(Deb. ~. Vol. XVII, 22-02·2006) 
Col. 287-1' (Deb. 29, Vbl. XIX, 1$·05.200~) 

Col. 264·75 GQ. ProjectinA.P. 
• (Deb. 31, Vol. XX, J 7·05·2006) 

Temperature Controlled Lar,e Food I 7 
Storale Oodown. 
(Deb. 8, Vol. XVII. 27-02·2006) 
Col. 274-77 

Use ofeWC Oodownl by FCI 
(Deb. 13, Vol. XVlII, 06-03-2006) 
Col. 295 

Wheat Stort" 
(Deb. 34. Vol. XX, 22-05·2006) 
Col. 155-56 

Co. 169- 1 
GolderrQuadrihrteral Project 

(Deb. 31. Vol. XX. 17·0S·2006) 
Col. 39-41,311-12 

Need kI repair a sesment of Pradhan 
Mantri Golden Quadrilateral Project at 
Sherahati in Gaya Parliamentary 
Constituency, Bihar (MUR 377) 
(Dob. 14, Vol. XVIII, 07-03.2006) 
Col. 491 
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Reimbursement of Project Cost 
(Deb. 5. Vol. XVII, 22·02·2006) 
Col. 281-83 

Status of Golden Quadrilateral Project 
(Deb. 5, Vol. XVII, 22·02·2006) 
Col. 257-M 

(Deb. 31 ~ Vol. XX, 17·05·2006) 
Col. 270·76 

Volume of Traffic on Golden Quadrilateral 
(Deb. 26. Vol. XIX, 10-05-2006) 
Co1.371·72 

Government Accommodation 
Accommodation to VV1Ps 

(Deb. 33, Vol. XX. 19-05-2006) 
Col. 351·52 

Allotment of Residential Accommodation 
(Deb. 33, Vol. XX, 19.05·2006) 
Col. 369 

Construction of Quarters 
(Deb. 33, Vol. XX, 19·05-2006) 
Col. 197-98 

General Pool Residential Accommodation 
(Deb. 12, Vol. XVIII, 03-03·2006) 
Col. 249·50 

Notic,es to the Allottees of Government 
Houses 
(Deb. 33, Vol. XX, 19.05·2006) 
Co1.375 

Shortage of Residential Government 
Accommodation for VIPs 
(Deb. 33, Vol. XX. 19-05-2006) 
Co1.211-12 

Subletting of Government Quarters 
(Deb. 33, Vol. XX, 19-05-2006) 
Co1.148~2 

Government Departments 
Award of Contracts of CPWD 

(Deb. 12, Vol. "VIII, 03-03-2006) 
Col. 86-87 • 

Central Government Offices on Rent 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 115-18 

Functional Autonomy to OFB 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 103 

Need to withdraw the more for closure of 
Govenunent oflndia Stationery OffICe 
(MUR377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 330-31 

New Work Culture in Government Offices 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 308-09 

• 
Opening MEA Secretariats in State 

Capitals 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 539-40 

Purchase Procedure 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 213 

SC Officers in CBEC 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 377-78 

Setting up of Watchdog Committees 
(Deb. 26, Vol. XIX, 10-05-2006) 
Co1.361-63 

Unspent Amount by Ministries/ 
Departments 
(Deb. 28, Vol. XIX, 12-0S-200~ 
Col. 366-67 

Variation in Bud'get Estimate and 
Expenditure 
(Deb. 17, Vol. XVIII, I 0-03~2006) 
Col. 114-15 

Weather ForecastiQg 
(Deb. 17, Vol. XVIlI, 10-03-2006) 
Col. 38-40 

Government Employ .. 
Commuted Leave for HospitalizatioNRest 

Period 
(Deb. ) 0, Vol. XVII, 0I.o3-2Q06) 
Col. 132-33 

Contributory Pension Schemes 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 94-95 
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DA to Central Government Employees 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 181-82 

Downsizing Group D and C Employees 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 74-7S 

Employees on contract Basis in Central 
Secretariat 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 437 

Secret Ballot for Ground Categories of 
Employees of Air India 
(Deb. 3, Vol. XVII, 20-02-2006) 
C01.16S-66 

Shortage of Pilots, Engineers and 
Technical Staff 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. -n-78 

Government oflndia PreSs 
Government Printing Press 

(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 189-90 

Modernisation of Government Press I 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 188-89 

Privatisation of Government Presses 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 117-18, 292-93 

GovernmelJt Policies and Schemes 
Publicity to Government Policies and 

Schemes 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 34-36 

Government Properties 
Development of Government Land 

(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 212-13 

Sale on Government Properties Abroad 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 482-90 

Govcl'llment Service 
Cadre Review of Central Health Services 

(Deb. S, Vol. XVII, 22-02-2006) 
Col. 137-38 I 

Commuted Leave to Gazetted Officers 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 347-48 

Criteria for Deputation of IAS/IPSIIFS 
Officers 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 119-20 

Discharge oflFS Officers 
(Deb. 26, Vol. XIX, 10-05-2006) 
COl.6S8 

Employees on contract Basis in Central 
Secretariat 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 437 

Need to rescind the order reducing the 
superannuatiol) age of the employees 
ofB.O.GL. from 60 years to 58 years 
(MUR377) 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 341 

Need to take steps for educational 
development of SCs/STs with a view 
to enable them to take the benefit of 
reservations in Government jobs 
(MUR377) 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 502 

Reservation in Promotion 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 630-3 I 

Revamping Administrative System 
(Deb. 26. Vol. XIX, 10-OS-2006) 
Col. 7-8 

Vacant Post of IPS 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 73-74 

Grain Bank 
Extension of Grain Bank Scheme 

(Deb. 34, Vol. XX. 22-05-2006) 
Col. 255-57 

Grid of Grain Banks 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 235-36 
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Gramin'VylvUlyik Kendnl 
Setting up of Gram in Vyavasayik Kendras 

(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 470-72 

Green House EfTect 
Increasing COl Level and Depletion of 

Ozone Layer 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoI.2S6-S7 

Groll Domestic Product 
Assessment of Gross Domestic Product 

(Deb. 28. VoL XIX. 12-0S-2006) 
Col. 291-92 

Contribution of States to ODP 
(Deb. 31, Vol. XX, 17-05-2006) 
CoI.l37-38 

Industrial Gross Development Product 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 321-22 

Infrastructure Investment vis-a-vis GDP 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 2034$ 

Ground Water 
Act for Digging of Tube Wells and 

Mechanized Wells 
(Deb. 29, Vol. XIX, IS-0S-2006) 
Col. 39S-96 

Assistance to Karnataka for Ground 
Water Recharge and Water Harvesting 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.2S9-60 

Conference on Ground Water 

Need to fonnulate a National Policy .to 
prevent exploitation of ground water 
for commercial purposes in Jharkhand. 
(MUR377) 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col.j62~3 

Verdict on Ground Water Table 
(Deb. 13. Vol. XVIII. 06-03-2006) 
CoI.302~ 

Water Tax 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 227 

Growth Rate 
Growth Rate 

(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 38J.·8S 

Growth Rate in Agriculture 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 77-79 

Growth Rate in States 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 183-88 

Gujarat 
Ahmedabad Airport 

(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 126-27 

Allocation of Funds for Computer 
Training 
(Deb. 3S, Vol. XX, 23-0S·2006) 
Col.20S 

Allocation of Funds for Tribal Regions 
(Deb. 3S, '161. XX, 23-0S-2006) 
Co1.165~6 

anthrax Disease in Gir Sanctuary 
(Deb. 13, Vol. XVIII, 06-03-2006) (Deb. 34, Vol. XX, 22-0S-2006) 
Col. 306-08 Col. 169 

Impfovement in Ground Water Level 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col.17O-n 

Ban on Import of Soda Ash 
(Deb. 14, Vol. XVIII, 07-03-2(06) 
Col.lll 

Monitoring of Ground Water Level Bharuch-Dahej Gauge Conversion Project 
(Deb. 34, Vol. XX, 22-05-2006) (Deb. 32. Vol. XX, 18-05-2006) 
Col. 113-18 Co1.12t-22 



172 LOKSABHA 

Bio-Diesel Plants in Gujarat 
(Deb. 28, Vol. XIX, 12-05-2006) 
CoL 365-06 

Bomb blast atAhmedabad Railway Station 
on 19.2.2006 (Sub.) 
(Deb. ), Vol. xvn, 20-02-2(06) 
CoI.3I1-19 

Bomb blast at Platform No.2 of 
Ahmedabad Rai}way Station on 
19002-2006 (St) 
(peb. 4, ·Vol. XVII, 21-02-2006) 
Col. 262-65 

Cold Storages in Gujarat 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 262-63 

Communal Violence in Gujarat 
(Deb. 35, Vol. XX, 23-0S-2006) 
CQl.201-o2 

Construction ofNarmade main Canal in 
Gujarat 
(Deb. 19, Vol. XVIIl, 13-03-2006) 
Col. 138-39 

Construction of Road on Kutch Border 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 236 

Death of Seagulls 
(Deb. 3, Vol. XVII, 20-02-200'6) 
Gol. 180-81 

Declining Sex Ratio 
(Deb. 4, Vol. XVII, 21-02-2006) 

. CoI.,214-15 
Development ofTen Sub City 

(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 265-66 

Development Projects ip Gujarat 
(Deb, 31, Vol. XX, 17-05-2006) 
Col. 139-40 

Doubling of Railway Line from Dwarka 
to Rajkot 
(Deb. 17, Vol. XIX, 11-05-2006) 
CoL 211 

Drip and Sprinkler Irrigation in Gujnt 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 320 

Dwarika Nagri 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 205-06 

Economic Empowennent of Women 
(Deb. 30, Vol. XIX, 16-05-2006) 
Co.I.94-98 

Electrification of Railway Line 
(Deb. 32,' Vol. XX, 18-0S-2006) 
Col 109-10 

Establishment of Tool Rooms and 
Training 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 161 

Facilities at Amreli Railway Station 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 179 

Film and Television Institute at 
Gandhinagar 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 43S-36 

Final Report of the High Level Committee 
Constituted under the Chainnanship 
of Justice U .C. Banerjee on the Incident 
'Of fire in SabarmatiExpress near 
Godhra Station of Western Railway on 
27-02-2002 (St) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 276-78 

Forest Conservation Scheme 
(Deb. 29, Vol. XIX, 15-05-2006) 
Co1.29l··· 

Import D*on Soda Ash. 
(Deb. if,' Vol. XVIII, 14-03-2006) 
Col. 328 

Improvement of Ahmedabad Bypau 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 271 

DoubIiR8 of Railway Lines in Gujarat Inclusion of Areas in UOC Programme 
(Dob.)2, Vol. XX, 11-05-2006) (Deb. 35, Vol. XX. 23-05-2006) 
QiL;>t-12 Col. 163 
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Installation of Mobile Phone Towen in 
Ouj_ 
(Deb. ·17, Vol. XVIII, 10-03-2006) 
Col. 183-85 . 

lakhu Fishing Harbour 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 14142 

(Deb .. 29, Vol. XIX, 15-05-2006) 
Col. 137-39 

lamnagar Airport 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 221 

loint Ventures with China 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 3 13-14 

Labour Intensive Industrial Park 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 140-41 

Land to Sandhi Cement in Gujarat 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 258 

Lions in Gir Forest 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 206-07 

LPT VLPT in Gujarat 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 162-63 

National Institute of Design , Ahmedabad 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 151-S2 

Need for construction of a bridge at 
Khairgaon crossing on Mumbai-
Ahmedabad National Highway in 
Gujarat (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 43S-36 

Need for construction of an over-bridge 
at Gangadhara and Virpur railway 
crossings on National Highway No.6 
in Gujarat (MUR 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 495 

Need for early implementation of 
Raj iv Gandhi Energy Scheme in 
Amreli District, Gujarat (MUR 377) 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.S44 

. Need for release of funds by ONGCto 
Mehsana District Administration for 
ptoviding irrigation and other civic 
amenities in Mehsana Parliamentary 
Gonstituency, Gujarat (MUR 377) . 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 43S-36 

Need for six laning of National Highway 
from Haryana border to Jaipur 
and Kishangarh to Gujarat border 
(MUR377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 396-97 

Need to allocate adequate gas from Tapti 
Gas fields to Pipavav Power Project in 
Gujarat(MUR377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 268 

Need to appoint programme staff at AIR 
station, Himmatnagar, Gujarat so as to 
make it operational (MUR 377) 
(Deb. 8, Vol. XVII, 21-02-2006) 
Col. 325 

Need to charge reduced rate of interest 
on the loans availed by the farmers 
from cooperative banks in Amreli 
Parliamentary Constituency, Gujarat 
(MUR377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 338 

Need to clear 'The Gujarat Control of 
Organised Crime Bill, 2003' (MUR 377) 
(Deb. 14, Vol. XV Ill, 07-03-2006) 
Col. 486 

Need to confer ownership rights on the 
tribal living on forest land in Gujarat 
(MUR377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 340 
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Need to construct an over bridae at 
Balitha railway crossing and widen the 
existing under bridge at Karambeli 
railway level crossing in Vapi, Gujarat 
(MUR377) 
(Deb. 8, \t)1. xvn, 27~2-20(6) Col. 327 

Need to construct over bridges at 
Kadodara Char Rasta and Kamrej Char 
Rasta on National Highway Nos.6 and 
8 respectively in Gujarat (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 63-04-

Need to construct over bridges at 
Kadodara Char Rasta on National 
Highway No.6 and 8 in Gujarat 
(MUR377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 436 

Need to convert meter gauge rail line 
between Tiranga Hills and Ambaj i into 
broad gaule and introduce a train 
connectina Mehsana-Tlranga Hills 
and Ambaji in Gujarat (MUR 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 495-96 

Need to delink Vadinar area from Kandla 
Port limit and revert the same to Gujarat 
Stile (M;UR 377) 
(Deb. 2S;, Vol. XIX, 22-03-2006) 
Col. I 

Need to develop Dandi Yatra route as a 
heritage project in Gujarat (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 386 

Nood to expedite the work of six-Ianing of 
National Highway No. 8B, But-West 
Corridor between Porbandar and 
I4ikat in Guj .... (MUR 377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoL311 

Noed to pant clearance to 'Control of 
.~ Crime in Gujarat' Bill lent 
by the G9vernment of Gujarat 

,(MUR377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
.c;:oL241 

Need to grant funds for development of 
tourism in Junagarh district, Gujarat 
(MUR377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 237 

Need to implement Urban Development 
Scheme in towns of AmreJi 
Parliamentary Constituency, Gujarat 
(MUR377) 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 383 

Need to introduce a new express train 
between Amreli and Valsad in Gujarat 
(MUR377) 
(Deb. 14. Vol. XVIII, 07-03-2006) 
Col. 485 

Need to open an Agricultural Research 
Centre for augmenting the productivity 
as well as the quality of spice seeds in 
Mehsana Parliamentary Constituency, 
Gujarat (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 15-16 

Need to provide adequate funds for 
ensuring availability of water for 
drinking and irrigation purposes in 
Banaskantha Parliamentary 
Constituency, Gujarat (MUR 377) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 543-44 -

Need to provide economic package to the 
Nagar Palikas in Banaskantha 
Parliamentary Constituency for 
providing basic amenities in the 
smaller towns of the region (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 336-37 

Need to provide financial assistance to 
the farmers in Mehsana Parliamentary 
Constituency, Gujarat with a view to 
compensate the losses suffered by 
them due to exploration of petroleum 
and natural las in the rei ion 
(MUR377) 
(Deb. 14, Vol. XVIII,07-o3-2006) 
Col. 415-86 
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Need to provide special grants to the 
institutions engaged in promotion of 
Gandhian Philosophy in Gujarat 
(MUR377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 269 

Need to review drinking Water 
programmes in Mehsana district, 
Gujarat with a view to check receding 
ground water level and defluoride 
potable water in the region (MUR 377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col.316 

Need to review implementation of 
National Crops Insurance Scheme in 
Amreli Parliamentary Constituency, 
Gujarat (MUR 377) 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 497 

Need to revive 'The Panch Mahal District 
Cooperative Bank' in Godhra, Gujarat 
for the benefit of the farmers 
(MUR377) 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 438 

Ne~d to set up an Agro-Rural Park at 
Jasdan in Rajkot district, Gujarat 
(MUR377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 488 

Need to set up an F.M. Radio Station in 
Amreli Parliamentary Constituency, 
Gujarat (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 17 

Need to suitably amend forest laws for 
facilitating the development of tribal 
areas in Bharuch Parliamentary 
Constituency. Gujarat (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 387 

Need to take firm steps to curb the 
activities of lSI in Gujarat and otber 
parts of the country (MUR 377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 240-41 

New Building for Ahmedabad Railway 
Division 
(Deb. 27, Vol. XIX, II-OS-200G) 
Col. 27S-76 

Opening ofSainik Schools 
(Deb. 6, Vol. XVII, 23-0: ·2006) 
Col. 181-82 

Paasenger Ship Service 
(Deb. 26, Vol. XIX, 1 0-OS-200f) 
Col. 327-28 

Pending CCD Proposal 
(Deb. 33, Vol. XX, 19-05-2006) 
CoI.18S 

Pending Power Projects in Gujarat 
(Deb. 33, Vol. XX, 19-0S-2006) 
C01.127-2g 

Post Godhra Violence 
(Deb. 4, Vol. XVll, 21-02-2006) 
Col. 181-82 

Postal and Telecom works in Gujarat and 
Karnataka 
(Deb. 2~, Vol. XIX, 10-0S-2006) 
CoI.6S9-62 

Power Project for Joint Sector in Gujarat 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 163 

Promotion ofGujarat State Tourism 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 113-14 

Rationalisation of Duty Structure 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 142 

Re-lnve"Stigation of Gujarat Violence 
Cases 
(Deb. 20, Vol. XVIII, 14-03-2006) 
COl.26S 

Repairs/Reconstruction of 
An:haeological Monuments 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Col. 196-97 

Report ofJUItice U .C. Banerjee CoIl1llliUlc 
on Godhra Incident(Sub.) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 3So-SI, 313-76 
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Ilea.rch and Training Activitios for 
Tribala 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoL 29S.302 

Revival ofailing PSUs in Gujarat 
(Deb. 19, Vol. ·XVIII, 13-03-2006) 
Col. 140-41 

lload-Rail Connectivity to Major Ports 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 39-45 

Siblrmati-Khodiyar Railway Line 
(J)cb.16, Vol. XVIII, 09-03-2006) 
Col. ISS 

Sale ofNational Savings Certificates 
(Deb. 12, VOL· XVIII, 03-03-20Q6) 
Col. 81-82 

Schemes for Development of Cities of 
Gujllllt 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 27S-76 

Service Tax for Gujarat 
(Deb .. 21, Vol. XIX, 17-03-2006) 
Col. 197-99 

Setting up and Upgradation ofTVlRadio 
Stations in Gujarat 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 113-14 

Setting up of AICTE Regional Offices 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 200·01 

Setting up of Electronic Exchanges in 
Gujarat 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 264-65 

Setting up of Production Centre of Sa fa I 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 259 

Shifting of Western Railway Zonal Office 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 151-52 

Ship Breaking atAlang 
(Deb. 29, Vol. XIX, 15-05-2006) Col. 354· 

Small Saving Loan 
(Deb. 21. Vol. XIX. 17-03-2006) 
Col. 126 

Surat and Rajkot Airports 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 115-16 

Surcharge on IT for Gujarat Earthquake 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 65-66 

Textile Industry in Gujarat 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 65-66 

Training Centre for Women 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 60-61 

Upgradation of Coastal Highways 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 286-87 

Upgradation of Rural Telephones 
(Deb. 7, Vol. XVII. 24-02-2006) 
Col. 185-96 

Upgradation to National Highways 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 401-02 

WB/ADB Projects in Gujarat 
(Deb. 7. Vol. XVII. 24-02-2006) 
Col. 178 

Seuing up of Gas based Power Plant World Class Engineering College 
(Deb. 15, Vol. XVIII, 08-03-2006) (Deb. 35, Vol. XX. 23-05-2006) 
Col. 155-56 'I' Col. 85-86 

Setting up of Groundnut Oil Production Gujarat State Petroleum Corporation 
Centre Discovery of Gas by GSPC 
(Deb. 3, Vol. XVII, 20-02-2006) (Deb. 32, Vol. XX. 18-05-4006) 
Col. 181-82 Col. 227-28 
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Gulf Cooperation Council 
Collaboration between India and Gulf 

Cooperation Council 
(Oeb. 31, Vol. XX, 17-05-2006) 
Col. 189-90 

Gulf Countries 
l'/eed to look into the problem being faced 

by Indians working in foreign 
countries especially Gulf and Pakistan 
(MUR377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 284 

Need to operate international flights from 
Madurai, Tamil Nadu to Singapore, 
Kuala Lumpur and Gulf countries 
(MUR377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 382-83 

Need to reduce the exorbitant charges for 
to and fro flight between Kerala and 
Gulf Countries (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 350 

Pending CaseslDisputes of Indians 
Abroad 
(Deb. 15, Vol. XVIII. 08-03-2006) 
Col. 151 

Problems oflndians Workers in Gulf 
(Deb. 31, Vol. XX, 17-05-2006) 
CoI.162~ 

Suicides among Indian Workers in Gulf 
(Deb. IS. Vol. XVIII, 08-03-2006) 
Col. 32-33 

Gutkha 
Ban on Gutkha 

(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 37-39 

Haj 
Air Travel by Haj Pilgrims 

(Deb. 27. Vol. XIX, 11-05-2006) 
CoI.212·J3 

Displeasure of Haj Committees over 
Arrangements 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Cot.208~ 

Haj Pilgrimage 
(Deb. S, Vol. XVII, 22-02-2006) 
COl.28S 

Indians killed in Haj Stampede 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 148-60 

Quota Fixed for Haj Pilgrimage 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 48-51 

Situation arising out of non-payment of 
compensation to the families oflndian 
Haj Pilgrims who died in the stampede 
in Mecca (Saudi Arabia) in January, 
2006(Sub.) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 409 

Subsidy on Haj 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoJ.J09-11 

Half-an-Hour Discussion 
Closure of Post Offices (H.A.H. Dis.) 

(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 484-94 

Handicrafts 
Ambedkar Hastshilp Vikas Yojana 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 228-31 

Development of Handicrafts 
(Deb. 7, Vol. XVII, 24..D2-2006) 
Col. 97-100 

Development of Handloom and 
Handicrafts 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 136-40 

Export Share ofSSI 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 306-08 
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Need to open Regional Directorate at 
Srinagar for promotion of Handicrafts 
business in J&K and Ladakh region 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
CoI.2S-26 

Promotion of Handicraft Industries 
(Deb ? I. Vol. XIX. 17-03-2006) 
Col. 194-96 

Promotion of Handicrafts in Rajasthan 
(Deb. 30. Va.!. XIX, 16-0S-2006) 
Col. 93-94 

HandIoom 
Assistance to Handloom Sector 

(Deb. 30, Vol. XIX, 16-0S-20(6) 
Col. 87-92 

Budget (GeneraI}-2006-07-Presentation 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 16-17 

Contribution of Hand loom Sector 
(Deb. 30, Vol. XIX, 16-0S-2006) 
CoI.2~2 

DeveloJ1ment of Handloom and 
Handicrafts 
(Deb. 7, Vol. XVII, 24-02-2006) 
Co\. 13640 

Export of Hand loom 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 199-212 

Export Share ofSSI 

HandJoom Export Orpnisation 
(Deb. 30, Vol. XIX. 16-0S-2006) 
,Col. 373-1<4 

Handloom Industry 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 107.oa 

Health Insurance Scheme for Handloom 
Weavers 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 149-50 

Insurance for Handloom Weavers 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 292-94 

Integrated I Handloom Cluster 
Development Scheme 
(Deb. 35, VOL Xx, 23-05-2006) Col. 155 

Mill Gate Price Scheme 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 271-73 

Need to create Special Economic Zones 
for the development and promotion of 
hand loom industry (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoL 370-71 

Scheme for Handloom Weavers 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 103 

fechnololY UPlradation Fund for 
Handloorn Sector 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 69 

(Deb. 14, Vol. XVIII, 07-03-2006) Trainin. Scheme for Handloom Weavers 
CoL 306-08 (Deb. 12, Vol. XVIII. 03..()3-2006) 

Handloom and Powerloom Sector Col. 17-93 
(Deb. 12, Vol. XVIII, 03-03-2006) Harbour 
Col. 239-40 

Hand loom Articles 
(D~b. 30, Vol. XIX. 16-0S-2006) 
COl.14S49 

Handloom Export 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 62-63 

Jakhu Fishing Harbour 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 14142 

Setting up of Kayamkulam Fishing 
Harbour 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 191 
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Haryana 
Alternative Fuel 

(Oeb. 27, Vol. XIX, 11-0S-2006) 
Col. 269-70 

Attack of Pink Boll-worm on Crop 
(Deb. 8, Vol. XVII, 27-02-200~ 
Col. 219 

Central Buffalo Research Institute, Sirsa 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 90-91 

Coal Supply to Thermal Power Station of 
Panipat 
(Deb. I S, Vol. XVIII, 08-03-2006) 
Col. 228-29 

Computer Reservation Centres at Railway 
Stations of Haryana 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 244 

Construction of a Flyover at Loharu 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 170 

Facilities at Railway Stations in Haryana 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 30-31 

Illegal Cancellation ofNOC 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 246-49 

Installation of Mobile Phone Tower in 
Bhiwani 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 7. 

Irreaularities under SGRY 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 176-77 

luUe of NOC's for Operation of Retail 
Outlets 
(Deb. 27, Vol. XIX. 11-05.2006) 
Col. 176-77 

Need to assess the lo~ es incurred by 
the farmers due to frost in Haryana and 
release adequate funds for providing 
relief to the affected people (MUR 377) 
(Deb. 4, Vol. XVII, ~ 1-02-2006) 
Col.315 

Need to reconsider closure of the district 
Rehabilitation Centre, Bhiwani, 
Haryana (MUR 377). 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 267 

Need to undertake revision of pay scales 
for Readers/Associate Professors 
under Merit Promotion Scheme in State 
Agricultural Universities particularly 
in Hissar, Haryana (MUR 377) 
(Deb. 8, \t)1. XVII. 27-02-2006) Col. 326 

Petroleum Hub in Haryana 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 273-75 

Production of Electricity by New 
Techniques 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 134-3S 

Rail Reservation in Gurgaon 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 177-78 

Railway Link between Bhiwani and 
LohIru 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 176-77 

Reported move to rename Thermal Power 
Station. Panipat and IMT, Manesar, 
Haryana named after Late Choudhary 
Devi Lit. (Sub.) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 259-61 

S,le of Revenue Tickets 
. (Deb. 12, Vol. XVIII, 03-03-2006) 

Col. 240-41 
Metro Unit Projecll Settina up ofFish Safari in Haryana 

(Deb. '7, Vol. XVII, 24-02-2006) (Deb. 19, Vol. XVIII, 13-03-2006) 
, Col. 109 CoL i42-44 
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Sharing of Yamuna Water 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 199·200 

Stoppage of Bikaner Express at Satnali 
Station 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 254-55 

Suggestion ofNCRPB 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 34-36 

Textile Parks 
(D~b. 35, Vol. XX, 23-05-2006) 
Col. 64-65 

Hawken 
Licences to Hawkers 

(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.IOI~2 

Task Force for Hawkers 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 152-54 

Health 
Alleged threat to the life of Dr. Mohd. 

Shahabuddin, MP lodged in Siwan 
Jail, Bihar and need for proper medical 
care to the Member (Sub.) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 448·S0 

Appointment of Accredited Social Health 
Activists 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 77·78 

Appointment of Health Ombudsman 
(Deb:- 15, Vol. XVIII, 08.03-2006) 
Col. 154 

Ascertaining Causes of Deaths 
(Deb. 10. Vol. XVII, 01-03-2006) 
Col. 79·80 

Availability of Trained MidwiveslNurses 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 73·75 

Ban on Tinned Food 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 257·S8 

Ban on Treatment through Foetus Stem 
Cell Method 
(Deb. 15, Vol. XVIII, 08·03-2006) 
Col. 185 

Cadre Review of Central Health Services 
(Deb. 5, Vol. XVII, 22·02-2006) 
Col. 137·38 

Care Keralam Project 
(Deb. 26. Vol. XIX. 10·05-2006) 
Col. 228-29 

Charter of Rights and Duties for Medical 
Personnel/Patients 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 63 

Chinese Companies in Health Sector 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Co1.150-SI 

Clinical Services 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 174 

Clinical Trials 
(Deb. J 5, Vol. XVIII, 08-03-2006) 
Col. 17-19 

Compensation to Victims of Unsuccessful 
Family Planning Operations 
(Deb. J 5, Vol. XVIII, 08·03-2006) 
Col. 43-44 

Contract Labourers under Medical 
Insurance Scheme 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 269 

Criteria Laid down for Free Treatment in 
AIIMS 
(Deb. J S, Vol. XVIII, 08-03-2006) 
Col. 254-S5 

E-Cards to Patients 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 25S-58 
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Bffect of Coal Mine Dust on Human 
Health 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 171 

Exodus of Government Doctors 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 70-71 

Bxpansion of Health Services of AlIMS 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 112-13 

Family Welfare Programmes 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 201-07 

Financial Assistance to Poor for Medical 
Treatment 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 22-29 

Funds for Health Programme 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 193-94 

Health Care Delivery System 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 25-32 

Health Care Facilities to Railway 
Employees 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 214-15 

Health Care Services 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 138-39 

Health Facilities in Lakshadweep 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 249-50 

Health Insurance Scheme for Handloom 
Weavers 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 149-50 

Health Mela 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 259 

Health Smart Cards 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 328-30 

Health Tourism 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 194-95 

Heart Ailments among Soldiers 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 24041 

III Effects of Toiletries 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 113-14 

Implementation of National Rural Health 
Mission 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 39-41 

Import of consumable Medical Devices 
(Deb. 10, Vol. XVII, 01-03-:l006) 
Col. 192 

Inclusion of Health in Concurrent List 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 122-23 

Increase in Nutrition Cost 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 392 

Indian Health Delivery System 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 152-53 

Indigenous Manufacture of Medical 
Equipment 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col.t87 

.Indigenous Systems of Medicine tn 
Central Government Hospitals 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 332-33 

Infant and Neo"-natal Mortality 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 79-81 

Infrastructural Reforms in Health Sector 
(Deb. 26, Vol.' XIX, 10-05-2006) 
CoI.3t9-20 

Integrated Coastal Health Projects 
(Deb. S, Vol. XVII. 22-02-2006) 
Col. 121 
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Inre/lectulJl Property in He.lth RelOlUch 
(Deb. 10. Vol. XVII. 01-03-2006) 
Col. 125-26 

Introduction of Health Cess 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 227 

Japan's Grant-in-aid for Health Services 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col.l13 

L1C in Health Insurance 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 221-22 

Liver Transplantation 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 200 

Maintenance of Path. Lab 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 261-62 

Medical Facilities at Railway Stations 
(Deb. 16, Vol. XVIII. 09-03-2006) 
CoI.BS 

Medical Facilities for Ailing Passengers 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 136-37 

Medical Facilities to Senior Citizens 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 190-91 

Medical Innovation Fund Scheme 
(Deb. 26, Vol. XIX, 10-05-2006) 
.col. 343 

MoU with AAPI 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 75-76 

National Rural Health Mission 
. (Deb. IS, Vol. XVIII, 08-03-2006) 

Col. 122 . 

National Tuberculosis Control 
Programme 
(Deb. 26. Vol. XIX, 10-05-2006) 
Col. 14-15 

Need to bring suitable legislation 
providing for immediate ~edical 
treatment to the injured persons 
in medico-legal emergency cases 
(MUR377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 496-97 

Need to upgrade Medical College at 
Gorakhpur, Uttar Pradesh with a view 
to provide better Medical facilities to 
the people in the region (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 386-87 

Non-Utilisation of Foreign Assistance in 
Health Sector 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 492-93 

Norms/Guidelines for Pathological Labs 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 205-06 

Nurses Training Centres/Institutions 
(Deb. 15. Vol. XVIII, OB-03-2006) 
Col. 109-10 

Opening of Primary Health Centres 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 111-12 

Outsourcing Pathological Tests 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 51-52 

Periodic Health Check Ups 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 103 

Promotion of Allopathy 
(Deb. IS, Vol. XVIII. 08-03-2006) 
Col. 151-52 

Promotion of Naturopathy 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 4-7 

Promotion of Stem Cell Research 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 236-38 
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Review of Health Cover Product 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col.lS2-S3 

Sale of Low Grade/Second Hand Stents 

S"rvey Conducted by National Institute 
of Nutrition 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 230-31 

(Deb. I ().. Vol. XVII. 01-03-2006) Survey on Health Sector by NCAER 
Col. 40-41 (Deb. 31. Vol. XX. 17-0S.2006) 

Second Phase ofRCH Programme Col. 71-72 
(Deb. 10. Vol. XVII. 01-03-2006) Tele·Medicine through ISRO Satellite 
Co1.37-38 (Deb. 10. Vol. XVII. 01-03-2006) 

Setting up of Health Sub-Centres 
(Deb. 10. Vol. XVII. 01-03-2006) Col. 77 

Setting up of Institutes of Public Health 
(Deb. 26. Vol. XIX. 10.05-2006) 
Col. 22-23 

Setting up of New AYUSH Institute 
(Deb. 26. Vol. XIX, 10·C7S-2006) 
Col. 33840 

Setting up of Public Health Foundation 
(Deb. 26, Vol. XIX, 16-0S-2006) 
Col. 596-97 

Shortage of Dead Bodies for Medical 
Research 
(Deb. 26. Vol. XIX, 10-OS-2006) 
Col. 603-04 

Shortage of Medical Practitioners/ 
Compounden 
(Deb .. 26. Vol. XIX, 10-05-2006) 
Col. 489-90 

Shortfall of Medical Personnel in Health 
St'ctor 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 85-86 

Simplifying Procedure for Grant to Poor 
Patients 
(Deb. 5. Vol. XVII, 22-02-2006) 
Col. 111-12 

Spread of Leprosy by Mosquitoes 
(Deb. 10. Vol. XVII, 01-03-2006) 
Col. 94-95 

Sterilization Operations 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 497-500 

Col. 62-6S 

UNICEF Reminder on Malnutrition 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 34143 

Universal Health Scheme for BPL 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 132-33 

Upgradation of Medical Institutions 
(qeb. 5, Vol. XVII, 22-02-2006) 
Col. 180-81 

Vitamin·A Programme 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col: 53540 

WB Funding for Health Programmes 
(Deb. 26, Vol. XIX. 10-05-2006) 
Cot. 515-16 

World Class Institutions to Improve 
Health Care 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 398-99 

Helicopter 
Helicopter Service in States 

(Deb. 27. Vol. XIX, II ~5-2006) Col. 181 
He.licopter to Naxalite Affected States 

(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 135-36 

Inter-Island Helicopter Service 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 175-76 

Norms for Operating Helicopters 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 200 
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Perfonnance ofDhruv Helicopters 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 24344 

Purchase of Holicopters 
(Deb. 32. Vol. XX, IS-05-2(06) Col. 158 

Repairing of Helicopter 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col.IOS~ 

Heritage 
Budget (General}-2006-07-Presentation 

(Deb. 9, Vol. XVII, 28-02-2006) Col. 28 
Conservation of World Heritage Sites 

(Deb. 16, Vol. XVlII, 09-03-2006) 
C01.2S2-S3 

Development of Historical Heritages 
(Deb. 32, Vol. XX, 18-05-2006) 
CoI.-S2-55 

Excavation in Uttaranchal 
(Deb. 27, Vol. XIX, II-OS-2006) 
Col. 174-75 

Heritage Tourism 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 218-20 

National Heritage Sites Commission 
(Deb. II, Vol. XVIII, 02-03-2006) 
Co1.214-15 

Need to develop Dandi Yatra route as a 
heritage project in Gujarat (MUR 377) 
(Deb. 20, Vol. XVIlI, 14':03-2006) 
Col. 386 

Need to take suitable measures to promote 
programmes depicting Unity in 
Diversity (MUR 377) 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 499-S00 

Threat to Historical Heritages 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 122-23 

World Heritage Status to Tawang 
Monastery 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 261 

Hilly Areas 
Availability ofMedicin~1 Herbs in Forest! 

Hilly Areas 
(Deb. 26, Vol. XIX, 10-05-2006) Col. 239 

Development of Horticulture in Tribal and 
Hilly Areas 
(Deb. 34, Vol. XX, 22-0S-2006) 
CoI.4SI-S4 

Need to review the criteria of population 
fixed for construction of roads under 
the Pradhan Mantri Gramin Sadak 
Yojana in tribal and hilly regions of the 
country (MUR 377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 283-84 

World Bank Loan for Hilly Area 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 78-79 

Himachal Pradesh 
Construction of Canal from Ihalera 

Bridges to Santokhagarh Bridge 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 160 

Development of Airports in Himachal 
Pradesh 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 65-66 

Expansion of Runways at Kullu Airports 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 46-47 

Installation of Towers for Cellular in H.P. 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 91-92 

Need for relaxation of conditions for 
recruitment of Anned Forces in the 
State of Himachal Pradesh (MUR 377) 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.S43 

Need to construct Kalka-by-pass in 
Himachal Pradesh on Priority basis 
(MUR377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 381-82 
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NNd to relax "" provl.lOnt 0("" Por .. 
(Contervldon) Act, 19.0 10 enable 
diltributlon of lind to the tribal. In 
Lahul Splti and Chamba dlltricU of 
Hlmadlal Pndnh (MUIt 377) 
(Deb. 10, Vol. XVII, OJ .03-2006) 
CoI.265~ 

Need to Nt up an Ordnance Factory In 
Himachal Pradeth with I view to 
,enerate employment opportunltl .. ln 
the re,ion (MUl 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 344 

Need to lit up hl,h power T.V. 
trln.mltter. at hl,her altitudel In 
Shlmll Plrilamenlll')' Con.tituency, 
Himachal Pradeth (MUR 377) 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 326-27 

Mlnu(leturlD, o( Sukhol-30 Mltl 
PI"" 
(Deb. 32, Vol. XX, 1'-05-2006) 
Col. 216 

Purcha •• o( A.roplane. by Porel,n 
Companl" 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 177-71 

UPl"adatlon of Jquar Aircraft 
(Deb. 11, Vol. XVIII, 02.03-2006) 
Col. 17 .. 79 

HlndUitla Antlbloda LI.hId 
Revival oflDPL and HAL 

(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 153 

HlndUltia Cibia Ltd. 
Allittance to Hlndu.tan Cab I .. Ltd. and 

Bharat Heavy Plate. and V ... I. Ltd. 
(Deb. 19, Vol. XVIII, 13.03':2006) 

Seltln, up of Military Station at Averl Col. 135-36 
(Deb. 6, Vol. XVII, 23-02-2006) Hlndu.t1n Fluroclrbont Ltd. 
Col. 103-04 

Sharln, of Yamuna Wlter 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 199-200 

Shortale ofStatrln TelephoAe Exchanp. 
InH.P. 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 127 

Revival and Expan.lon ofHFL 
(Deb. 19, Vol. XVIII, 13-03·2006) 
Col. 149 

Hlndu.t1n Mlchln .. Tool. 
Marketlns of HMT Watchll throu,h 

Private Sector 
(Deb. I, Vol. XVIl, 27·02-2006) 
Col. 228 

SpOrtl ProJectll" Himachal Prad"h Packase for Revival ofHMT Ltd. 
(Deb. 26, Vol. XIX, 10·05-2006) (Deb. 32, Vol. XX, 11-05-2006) 
Col. 524-28 Col. 234-35 

Study on River. In Himachal Pradelh 
(Deb. 3, Vol. XVIl, 2()..02-2006) 
Col. 111-12 

HllllllaY' 
Forett Cover In Himalayan Re,lon 

(Deb. 29, Vol. XIX, '5-05-2006) 
Coi.234.36 

Hlndu.t1n Aeronlutlc Limited 
Ac:qul.ltlon of Land for E.tabll.hment of 

HAL Factory 
(Deb. 27, Vol. XIX, 11·05-2006) 
Col. 40-4. 

Promotion of Machine Toollndultry 
(Deb. 32, Vol. XX, 18·05·2006) 
Col. 113-84 

Hlndu.tn Petroltum Corporatloa 
Ullllttd 

Le •• Oause Tanb ofHPCL 
(Deb. 27, Vol. XIX, 11·05·2006) 
Col. 160-61 

Saud I Aramc:o '. Participation In 
VI.akhapatnam Refinery 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 223·24 
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IIW ...... Zlac UDilted 
Need to revive Sindri fertilizer Works and 

HlndUltan Zinc Limited In Jharkhand 
with • view to protect the Interest of 
wortcen (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 74 

Inclusion of Military and Para-Military 
Forces in Hlp Risk Oroup of AIDS 
(Deb. 15, Vol. XVIII, 08·03·2006) 
Col. 130 

Indo·USAareementon HIV/AIDS 
(Deb. 31, Vol. XX, 17-05·2006) 
Col. 258·59 

PrIce o(Zlne Mandatory AIDS Test for Candidates 
(Deb. 35, Vol. XX. 23-05·2006) (Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 241 Col.l 52.53 

HlV/AIDS 
AIDS Awareness Proaramme 

(Deb. IS, Vol. XVIII. 08-03·2006) 
CoL 121 

Women Affected by HIV I AIDS 
(Deb. 1'. Vol. XVIII. 08-03.2006) 
Col. 164-68 

HOlrdlnll 
AIDS HOIpI~iIlCentr.. Roadsides Hoardln .. 

(Deb. 31, Vol. XX, 17·05·2006) (Deb. 20, Vol. XVIII. 14.03-2006) 
Col. 23-35 Col. 154 

Combatln. T8 and AIDS 
(Deb. 5, Vol. XVII, 22.02-2006) Holland 
Col.l()().04 Deleaatlon from Dutch 

Demand and Supply of AIDS and 
Appliances In DDRC 
(Deb. 27. Vol. XIX. 11.05-2006) 
Col. 206 

Expenditure on various AIDS Control 
Meuures 
(Deb. ~6, Vol. XIX. 10-05-2006) 
Col. 377·78 

Funds (or AIDS Awareness Proarammes 
(Deb. IS, Vol. XVIII. 08-03.2006) 
Col. 133·37 

(Deb. 35, Vol. XX. 23-05-2006) 
Col. 27S-76 

HomeGuardJ 
Need to address the arievances of Home 

Guard. in Deihl (MUR 377) 
(Deb. 11, Vol. XVIII. 02.03.2006) 
Col. 245 

Homoeo .. thy 
Co-operative Homoeo Pharmaceutical in 

Kerala 
(Deb. 26. Vol. XIX, 10-05-2006) 

Orowlna Menace of AIDSIHIV Col. 252 
(Deb. S. Vol. XVII. 22-02-2006) Homoeopathic Colle,es 
Col. 43-54 (Deb. 26, Vol. XIX, 10-0'.2006) 

HlV Infection Col. 370·71 
(Deb. IS, Vol. XVIII, 08-03-2006)~ Promotion of Ayurvedic, Unanl and 
Col. 103.04 . . Homoeopathic Systems of Medicines 

HIV POiltive of Sex Workers 't. .. (Deb. 26. Vol. XIX. 10.0'-2006) 
(Deb. 35, Vol. XX. 23-05-2006) Col. 260-68 
Col. llO-21 Horticulture 

HlV Tncina Kit Bud,et (Generalr-2OO6-07-Presentation 
(Deb. 10, Vol. XVII. 01-03-2006) (Deb. 9. Vol. XVII, 28-02-2006) 
Col. 172·73 Col. 15-16 
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Development of Horticulture In Tribal and 
Hilly Areu 
(Deb. 34, Vol. XX, 22·0'·2006) 
CoI.451·~ 

Establl.hment of Central Institute of 
Horticulture 
(Deb. 29, Vol. XIX, 15·05·2006) 
Col. 165-67 

Export Share of Horticulture Produce 
(Deb. 20, Vol. XVIII, 14·03·2006) 
Col. 311·13 

Forelen Investors in NorthEutern States 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 74-75 

Horticulture Crops 
(Deb. 34, Vol. XX, 22·05-2006) 
Col. 180-84 

Horticulture Trainlnl Centre 
(Deb. 29, Vol. XIX, 15·05·2006) 
Col. 441-42 

Inclusion of Horticulture In Cooperative 
Sector 
(Deb. 3, Vol. XVII, 20·02-2006) 
Col. 197-98 

Need to Include all the districts ofOri.sa 
under National Horticulture Mission 
Programme (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 12-13 

Projects Approved Under NHM 
(Deb. 29, Vol. XIX, 15·05-2006) 
Col. 152-54 

TechnololY Mission for Inteerated 
Development of Horticulture 
(Deb. 19, Vol. XVIII, 13-03·2006) 
Col. 33-34 

HOIpltal 
AIDS Hospitals/Centres 

(Deb. 31, Vol. XX, 17-05-2006) 
Col. 23-35 

AIJMS Like Institutions 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 269 

Allotment of Land to Private Hospitals 
(Deb. 28, Vol. XIX, 12·05·2006) 
Col. 383 .. 3 

Amount Allocated (or AIIMS type 
Institutions 
(Deb. 5, Vol. XVII, 22·02·2006) 
Col. 283 

Arraneement In Hospitals to TlCkl. 
Di .. ster 
(Deb. 26, Vol. XIX, 10·05·2006) 
Col. 34-35 

Arrears of Payment to HospltalJ ,,"om 
ESIC 
(Deb. 34, Vol. XX. 22·0,-2006) 
Col. 189-90 

Assistance for Up,radatlon of ESI 
Hospitals 
(Deb. 34. Vol. XX. 22·05·2006) 
Col. 236-37 

Ban on Treatment throueh Poetu. Stern 
Cell Method 
(Deb. 1'. Vol. XVIII. 01-03-2006) 
Col. I" 

Blo·Medlcal Wate 
·(Deb. 33. Vol. XX. 19-05·2006) 
Col. 358-62 

Blo·Medlcal Wute Unit 
(Deb. 28, Vol. XIX, 12.05·2006) 
Cot 144-45 

Cases Realstered a,ainst Officials o( 
Private H08pltalslCOHS 
(Deb. 31, Vol. XX, 17·05·2006) 
Col. 352·53 

Distribution ofPree Medicines to Patlllltl 
(Deb. 10, Vol. XVII. 01·03·2006) 
Col. 44-45 

Enhancement of Budaetary Support to 
Oovernment Ho.pltals 
(Deb. 31, Vol. XX, 17-05·2006) 
Col. 145-46 

ESI Hospitals and Dispenuries 
(Deb. I, Vol. XVII, 27.02·2006) 
Col. 206 
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8xp1n1lon ofHlahh hrvlca of AIIMS 
(D.b. 31, Vol. XX, 17·05-2006) 
Col. 112-13 

PKilldel1n Children'. Ward OPO. 
(Deb. 31, Vol. XX. 17-05-2006) 
CoI.307'()' 

'Klllti_ln ESI Hospital. 
(Deb. " Vol. XVII, 27-02-2006) 
Col. 240-41 

Gram-In-Ald for Cancer 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 404-10 

Orlevance Cetl. In Hospital. 
(Deb. 15, Vol. XVIII, 0.-03-2006) 
Cot.II()'11 

Ho.pltal fo! Beedl Workers 

MocIIm PacUltil.ln HoIpitall 
(D.b. 31, Vol. XX, 17·05-2006) 
CoI.I6U5 

Modemilition of Hospitall 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 76-77 

Need to finalize the proc ... for 
prlvatl.atlon o( Ell ho.pital. In 
Kolhapur and Pune (or the benellt of 
labour force (MUI 377) 
(Deb. 32, Vol. XX, 1'-05-2006) 
Col. 336 

Need to .et up a full.lI.d,.d E.S". 
Hotpitalln Klnylkumlrl dlltrtct, TIII1I1 
Nadu (MUI 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 69-70 . (Deb. U, Vol. XVIII, 06-03-2006) 

Col. 221 Non-Utilization ofMadllnellEqulpmentl 
(Deb. 29, Vol. XIX. 15-05-2006) 
CoL 1 ..... 5 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.217-1' 

(Deb. 5, Vol. XVD, 22-02-2006) Col. 240 
Railway Hospital. In Jammu and Kuhmlr 

(D.b. 16, Vol. XVIII, 09·03-2006) 
Col. 179-10 

Ho.pltal. (or Treatment of Lepro.y and Ratln, Sy.tem (or Ho.pltal. 
M.ntally Challenaed Children (Deb. 31, Vol. XX, 17-05-2006) 
(Deb. 10, Vol. XVII, 01.03-2006) CoI.62~3 

Col."'" Re-auctlon of plot. tor Ho.pltal. 
Indl,enou. Sy.t.m. of Medicine In (Deb. 33, Vol. XX, 19-05-2006) 

Central Oovernment Ho.pital. Col. 303-04 
i(Deb. 26, Vol. XIX, 10-05.2006) Referrln, of Patients by SafdarJun, 
.Q,1. 332·33 Ho.pltal 

Inquiry Into Stent EpllOde ofSafdarjun, (Deb. 5, Vot. XVII, 22-02-2006) 
Ho.pital Col. 124 
(D.b. 5, Vol. XVII, 22-02-2006) 
Col. 265-66 

Land to Ho.pltal. 
(Deb. 21, \01. XIX, 17'()3-2006) Col. 107 

leV)' o(U.., Charlet 
(D.b. 5, Vol. XVII, 22-02-2006) 
Col. 146-47 

Model Ho.pital. for Labourer. 
(Deb. 19, Vol. XVIII. 13.03-2006) 
Col. 35-36 

Removal ofHo.pltal ftoom COHS Pan. I 
(D.b. 10. Vol. XVII, 01-03-2006) 
Col. 96-97 '" 

Review OrUMr Charlet 
(D.b. 26. Vol. XIX. 10-05·2006) 
CoI.631-32 

Sanitation Conditions In Government 
Ho.pltal. 
(Deb. 26. Vol. XIX. 10-05·2006) 
Col. 21·22 
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Seaina up Ctncet Treatment IIIIdtuta 
(£)lb. 10, \tt xvu.01.oJ.2OO6)Cct 171 

....... up of AtJMS lib HoIpifak 

Cellini CoR on ...... tor se. 
(Deb. 32, Vol. XX, 1 • .0'·2006) 
CoL 207.09 

(Deb. 31, \tJlxx,17-M-2OO6)C4l161 ConIncdoa of lIMe .. 
Setaln, up of aaH.ay Ho.pital a. 

TrWMdnn 
(Deb.l7, \t)lXJX, l1-M-lOO6)C4lI04 

Special '.ckaJc for £...,1 ........ of 
~c..CcnIIw 
(Deb • ." Vol. XVIII. 0I-03·lOO6) 
C4lJ07.09 

..... of Aft'aJn In SdtarJ ... ~kaJ 
(Deb. " "'" xvn. 22-Ol-2OO6)C4l 101 

...... by doefon In ..... hotpitIJI of 
DeIIICSab.) 
(Deb. 29. Vol. XIX, 1,.,'.2(06) 
C4l535-42 

T .. over .... 1 ............ _ 01 EI. ...... 
(Deb. 29, Vol. XIX, 1,.,'.2(06) 
C4l12f.30 

Unaccoaated ,.., wfdI AIIMI 
(Deb. 31, Vol. XX, 17.o'·2OH) 
C4l156-" 

UP.,lda.lon o( Ell Hotpltal.1 
~ 
(Deb. I, Vol. XVII, 27.02·2004i) 
Col6U7 

Upandadon o( .....,.,.1 ad ClaUd 
....... c.. ...... 
(Deb. " Vol. XVII. 22.02.2006) 
Col~7 

yoadJ ........ 
(Deb. 10, Vol. XVII, 01.,3.2(06) 
Col liM) ...... 

Celiin. CoR on ConIfrucdGa 0( ...... 
forST 
(Deb. 3'. Vol. XX, 23.0'·2006, 
Cot.~ 

(Deb. 30, Vol. XIX, 16-005.2(06) 
C4l3SU6 

CoatCrucdoIl 01 .... ." ITI 
(Deb. 20, Vol. XVIII, 14.03·2006) 
CoUI' 

ConIfrucdGa oIWoItiaa W .. ..,.,. 
(Deb. 20, Vol. XVIII, 14.o3·2OCN) 
C4l199-200 

ar.a lor ConIncdoa 0' ...... 
(01*.4. \tJL XVlJ,21.02-1.OO6)CGll» 

..... ' ..... KVS 
(Deb. 35, Vol. XX, 23.0'·2006) 
C4l6Uof 

HoJleI 'IdUdeJfOa.It 
(Deb. 20. Vol. XVIII, 14.0),2006) 
C4l3tU1 

Need to provide •• iclIJ ....... 10 
.... ~oIM1aPrld ... far 

prO\'W'" .... Ie .... It ..... SCIIIT. 
........ N·,." .......... .... 
of .... (MUll 377) 
(Dtb. I I, Vol. XV"', 0Ul·2OCN) 
CoL2Jl.39 

Meld to ..... for ...,. ..-- of 
fud. to Moa..(]on, •• e.aal 
OrpIfudoM MI." in prcwid ... 
..... 10 ptJ .......... ( .. UI377) 
(Deb. 24, Vol. XIX. 2 J .03·2006, 
Cd.6U9 . 

Projecc ofW ... Holte .. 
(01*.30. \bl.XIX, 16-4S-2OO6)CGl.WI 

U.UlsIdoa of , ............. of ...,..,«sc. 
(Deb. 32. Vol. XX, 1 • .0'·2006) 
CoLI~ 

W ..... andOIrtJ ~ .. DdaJ 
(Deb. 4. Vol. XVII, 21.02.2006) 
Cot. 216-17 ., 
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BoeII Conltructlon of Realdentlal Houln 
Bud,lt Hotell (Deb. 11, Vol. XVIII, 02.03-2006) 

(Deb. II, Vol. XVIII, 02.03.2006) Col. 203~ 
Col. 149 Deduction of Fund. under lAY 

Development of PhoolblJh and Hotel (Deb. 2, Vol. XVII, 17-02-2006) 
1'InIen In Owallor Col. 238-40 
(Deb. 27, Vol. X.IX, 11·05·2006) Draw oflota of Cooperative Societies 
CoL 147 (Deb. 21, Vol. XIX, 17·03-2006) 

ESI, EPF Irrqularltles In Five Stir Hotels Col. 227·28 
(Deb. 3~, Vol. XX, 22·05·2006) Expansion of Urban Network 
Col;~S-74 (Deb. 12, Vol. XVIII, 03-03·2006) 

Five Sw Hotel. Col. 167-68 
(Deb. 6, Vol. XVII, 23-02-2006) Flats UnderNPRS 
Col. 212 (Deb. 17, Vol. XVIII, 10-03-2006) 

Poreatllill Resort Col. 293 
(D.b. 34, Vol. XX, 22-05-2006) Fundi from NCRPB 
cOL 155 (Deb. 7, Vol. XVII, 24-02-2006) 

lnItitufll of Hotel MlI1apment 
(D.b. 27, Vol. XIX, 11-05-2006) 
CoL 266-67 

Licence to Hotell by NDMC 
(Deb. 3S, Vol. XX, 23·05-2006) 
Col 297-91 

Renowtion of AIhok Hotel, New Deihl 
(Deb. 27, Vol. XIX, 1I-0S-2006) 
CoL 23'·36 ........ 

Adarth Machhuara AaWII Yojana 
(Deb. 34, Vol. XX, 22-0S·2006) 
Col. 396 

Con.truction of Houn for T.unaml 
AtrectedPeople 
(D.b. 7, Yol. XVII, 24-02-2006) 
Col. 43-44 

ConItructlon of Houan 

Col. 93-94 
Granta to NGDs by CAPART for Housin. 

Schemel 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 226-34 

Harvestin. of Rain Water 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 163-64 

HoUle. Under Adanh Machhuara Awu 
Yojana 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 99-101 

Houslna Facilities for SCII'STI 
(Deb. 11, Vol. XIX, 12-0'-2006) 
CoL 373-74 

HOUlln, Schemel for B~I Workers 
(Deb. 34, Vol. XX, 22·05.2006) 
Col. 352-53 

(Deb. 12, Vol. XVIII, 03-03.2006) HOUilna Societies in Delhi 
CoI .• 3..... (Deb. 33, Vol. XX, 19-05·2006) 

Conltruction of Houlel under Indira 
Awu Yojlna 
(Deb. 33, Vol. XX, 19.05.2006) 
Col 190-92 

Col. 338-39 
L1C Houlin. Finance Ltd. 

(D.b. 28, Vol. XIX, 12-05-2006) 
CoL 260 . 
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Low COlt Houlln, Projectl 
(Deb. 28, Vol. XIX, 12·0'·2006) 
CoI.263~ 

Need to expedite con.truction of hoUHI 
under 'SalnlkAwu Nlrman Vojant'in 
Plthor.,.rh di.trlct, Un.ranch.1 
(MUR377) 
(Deb. 24, Vol. XIX, 21.03·2006) 
CoI.~1 

Need to review the function In, of Indira 
Awu Vojanaln Deotia district with a 
view to conJtructmore houJn for the 
poor people livinl in the relion 
(MUR317) 
(Deb. 4, Vol. XVII, 21·02-2006) 
Col. 320-21 

Need to take step. to clear the pendln, 
draw of lots In Cooperative Housln, 
Societies in Deihl (MUR 311) 
(Deb. 32, Vol. xx. 18-05-2006) CoL 328 

Pend in, ProjectJ of Uttar Pradesh 
(Deb. 12, Vol. XVIII, 03.03-2006) 
Col. 244-46 

Price Rill In Bufldlna MatoriaJ 
(Deb. 33, Vol. Xx, 19-0'·2006) Col. 227 

Privatisation of HOUlln, Sector 
(Deb. 28, Vol. XIX, 12-05-20(6) Col. 293 

Property Conaervatlon Law 
(Deb. 28, Vol. XIX, 12.(15-2006) Col. 363 

S,1o of DDA FIItI 
(Deb. 2, Vol. XVII, 11~·20(6) Col. 303 

SBI Home Loan 
(Deb. 28, Vol. XIX, 12·0'·2006) 
Col. 225·26 

SubJidyand Dwellllll Unitt under lAY 
(Deb. 1, Vol. XVII, 24-02·2006) 
Col. 111·11 

Verification ofHOUIOI Contttucted under 
lAY 
(Deb. 11, Vol. XVIII, 10-03-2006) 
Col. 214-1, 

Waitln, Lilt under IAV 
(Deb. 33, Vol. XX, 19·05·2006). 
Col. 215-17 

Wol'kIhed-cum-Houaina Schllllll 
(Deb. 35, Vol. XX, 23-05·2006) 
CoI.139-iO 

Hou •••• Aad Urb •• D.nlop •••• 
CorpontloB lAd 

Development ofPatna 
(Deb. !, Vol. >eva 24-02-2006) Col. 114 

HUIDIDRIP" 
Ouldelinea to NHRC 

(Deb. 14, Vol. XVII1, 07.03-2006) 
Co1.265~ 

Introduction of Human RlabU IIICI DudeI 
u Compulaory Subject 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col. 231-32 

Violation of Human RJ,htl by Army 
OfftclalJ 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.1lO 

Ha.aa Traftlcldal 
Alarmln, Rise in ProJtltudoa 

(Deb. 30. Vol. XIX. 16.05-2006) 
CoI.36U' 

Child Adoption Racket 
(Deb. 6. Vol. XVII. 23-02·2006) 
Col. 197-91 

Need to enquire Into the fbnc:donina of 
placement tpnCieI provid ... .w. 
ofhouae-maidt in Deihl with a Yilwto 
check tramckin, of Adlvul ,Irl. 
(MUR317) 
(geb. 16, Vol. XVIII, 09-O3-2006~ 
CoL2J7 

Nodal Authorfty on Human TraftIck .... 
(Deb. 30. \bl. XIX. I 6.(15.2006) CQL 316 

Repon of NHRC Reprdln, Trameld ... 
of Children 
(Deb. 4. Vol. XVII, 21-02.2006) 
CoL 220-2·1 
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.... ofKldneys 
(D.b. J, Vol. XVII, 22-G2·2006) 
Col. 220-26 

Aircraft Import Licae 
(D.b. 3J. Vol. XX, 23·0J·2006) 
Cot 92 

l'rdlddna of Women lad Children AMok ....... irl Commklee 011 Impot1 of 
(D.b. U, Vol. XX, 23-G'·2006) EdibJeOiIi 
Col. 129-30 (Deb. 21, Vol. XIX. J 1.03 .. 2006) 

'l'rdlddaaofWo ....... ndChU.. Co"I"1~3 
(Deb. 3', Vol. XX, 23.0' .. 2006) BIft. ImporUof81rd1111d M .. 
Col. 129-30 (Deb. 20. Vol. xvm, 14.03·2006) 

..,...... Col 161-1 .. 
Coopadon in HydroArboa Sector. Ch ..... ,mpont Hit Bulk Drup M.ut 

.... (Deb. 3. Vol. XVII. 20.02.2006) 
(o.tt. H, Vol. XVIII, 02.03.20(6) Col.""" 
Col. 1,.." Coal IfIIPO'Ced by SAIL 

.... Eutopan Union Corporation in (Deb. 3 ... Vol. XX. 22.0'·2006) 
HydroArboa Sector Col. .. 2S-26 
(Oft. 32, Vol. XX, 1 • .0' .. 2006) ~--ion of~CoL 110 _..... -....-

(Deb. 30, Vol. XIX, 16.0' .. 2006) 
Col.S1.,. Jl4lo.UJbeld..... Cooper.tion in 

HydroArboa Sector 
(Deb. 32, Vol. XX. ".0'.2006) Cnckdown. Bulk Drup 
CoL 21),1" (D.b. 33, Vol. XX, 19.0'·2006) 

__ in HydroArboas.cwbyOiI 
.... ldnIdonIJ eomp._ 
(o.tt. I 1. Vol. XVIII, 02.03.20(6) 
Col. ..... , 

MoA ". Hydrocarbon kccor betw .... 
........ US 
(o.b. I 1, Vol. XVUl, 02.03·2006) 
CoLIJ4.3S ..,. .. .., 

It)*oJoay Project 
(o.b. 3", Vol. XX, 22..0'·2006) 
Col.m.13 

a.a.. 
ClMIIICI to tc.et_ Unkt in NeT of 

o.IW 
(Deb. J", Vol. XX, 22·OS·2006) 
Col 211-19 ...... 

AboUdoaof ............... CoaIaIiIeI 
(D.b. 32, Vol. XX, • '..0'·2006) 
Colli"" 

CoL39UJ 
ElecVonic Waste 

(Deb. 29, Vol. XIX, .,.0'·2006) 
Col. 11·" 

~of"""Duayof11fMan 
Dmide 
(Deb. 19, Vol. XVIII. U.o3·2006) 
Col. 121-29 

hIaIpdaa of ..... c.rdftaIfe 
(o.b. ",' V~l. XVII. 2 • .02·2_) 
Col.9J.fl 
~Polky 

(Deb ..... Vol. XVIII. 01.03·2006) 
CoLU1 ..... 

p.,.." eomm .... aepon. CriIM in 
AJriculaure 
(Deb. 3", Vol. XX, 22.0'·2006) 
CoL 391 ... 

.. ...... ...,.,nofl_Twine 
(Deb. U, Vol. XX, 23.0'·2006) 
CoJ.2~' 
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ImpIct oflnaporc ofOoodl I .... orOoW 
(Deb. 14. Vol. XVIII, 07.03·2006) (D • .,. 35. Vol. XX. 23-0'·2006, 
CoI.'M3 Col. 276-17 

I ...... ofW .... Impott ltnportorHlrd .... 
(D,b. 34. Vol. XX. 22-0' .. 2006, (M. 17. Vol. XVIII. 10.03 .. 2006, 
Col. 2"-'0 Col. 173-" 

JmporI Du&y on 1 ........ 1000dt 
(D.b. ". Vol. XX. 23-0'·2006, 
CoL 1""70 

bnport ofc.,o 
(De.,. 21. Vol. XIX. 1743·2006) 
ca99-loo 

ImpottofCars 
(De.,. 30. Vol. XIX. 16-0'.2006) 
CoLli ... ., 

..... otc-lt 
(Deb. 3, Vol. XVII. 2o-cn·2006) 
Col. 107-01 
(Deb. 34. Vol. XX. 22-0'·2006) 
cam-lf 

...... ofCGconalOlJ 
(Deb. 29. Vol. XIX. ".o'·2OCN) 
Col, 97 

...... or ................ .,... 
(M. 10. Vol. XVII. 01-0'·2006) 
CGl.I91 

..... otc.. 
(Deb. U. Vol. XX. 23-0'·2_) 
ca"I"" 

........ oICtt*OObyJOC 
(Deb. 27. Vol. XIX. 1I-o'·2OCN) ca ..... , 

laIpoIIotou, ........ 
(Deb. JO. Vol. XIX. 1 ... '·2006) 
calOUf 

..... of Ed .. Oils 
(0.. 14, Vol. XV .... 07-0'·2006) 
CGl.2IUf 
CM.U. *xx.2Z-&2OO6)Cal'" 

...... ofO' .... ..,.... 
(Deb. 16. Vol. XVIII, "-0'·2006) 
Calilf 

I ..... of J. PnJducrt 
(Deb. 17. Vol. XVIII. 10.0'·2006) 
Col.~2 

llIIpOIIofLNO 
(Deb. 27. Vol. XIX. 11-0'·2006) 
CoU • ..,2 

Impon o( Machh .. " (or Pow,r 
o.n..ion 
(Deb. JJ. Vol. XX. 19-0' .. 2006) 
CoLI....., 

l.....,nor ...... 
(Dtb. 11. Vol. XVIII. 02.03.2006) 
CoLIJ9-40 

...... ofMnle 
(Deb. 4. Vol. XVII. 2 I -02 .. 2006, 
CGl.II6 

Importot ..... 
(De.,. JO, Vol. XIX. 16-0'·2006) 
caJl,,"J6 

..... ., ......... ProduaI 
(M. 20. Vol. XVIII. 1 .... 3·2006) 
CGl.212 

..... ofNIIInIO' ............ 
(M. 1 I. Vol. XVIIJ. 02-03 .. 2006) 
ca21 

.....ofOO 
(Deb. 27. Vol. XIX. "-0' .. 2006) 
Calt~ 

..... ofPu .... 
(Deb. J. Vol. XV ... 20-02 .. 2006, 
CoL.l6-J2 

ImporIof ..... 
(DIb. 20, Vol. XV.... 1 .... '·2006' 
ca .2J..30 
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Import of Second Hand Telecom Goods 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 259-60 

Import ofSplcea 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 2()4..()5 

Impor! :fSporu Utility Vehlcl .. 

ImportlExport of Soya bean 011 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 159-60 

Indl.enous Manufacture of Medical 
equipment 
(Deb. 10, Vol. XVII, 01-03·2006) 
Col. 187 

(Deb. 14, Vol. XVIII, 07-03-2006) Invened Duty Structure 
Col. 244-45 (Deb. 33, Vol. XX, 19-05-2006) 

Import of Steel Col. 393-94 
(Deb. 19; Vol. XVIII, 13-03-2006) Liberalized ImportofAlI'lcuJture Products 
Col. 36-40 (Deb. 29, Vol. XIX, 15-05-2006) 

Import of Textile Machinery 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 153-54 

Import of Tiles 
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Special Economic Zone for IT Industry 
(Deb. 2), Vol. XIX, ) 7-03-2006) 
Col. 171-72 

(Deb. 17, Vol. XVIII, 10-03-2006) VidyaVahin,' dGyanVahiniProgrammes 
Col. 173-7S (Deb. 2 , Vol. XIX, 10-05-2006) 

Indo-Russia Initiative in IT Sector 
(Deb. 31, Vol. XX, 17-05-2006) 

, Col. 329-31 
Information Technology HUB in 

VlJaywada 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 476 

IT Hardware Industry '.' "', 
(Deb. 12, Vol. XVIII, 03;.c)j~~006) I 
Col. 20S-07 I 

Co1.207"()8 

Infrastructure 
Action Plan to Augment Infrastructure 

and Civic Amenities 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 138-39 

Blueprint for Rail. Road Infrastructure for 
Paradip Port 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 14647 
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Budget(General}-2006-07-Presentation I Infrastructure Investment vis-a-vis GDP 
(Deb. 9, Vol. XVII, 28-02-2006) (Deb. 28, Vol. XIX, 12-05-2006) 
Col. 20 Col. 203-04 

Civic Amenities 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 383 

Creation or Basic Infrastructure in Cluster 
Basis 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 250-51 

Development of Infrastructure in Rural 
Areas 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 106-08 

Diverting Farm Subsidies for 
Infrastructure Development 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 73 

Foreign Companies in Infrastructure 
(Deb. 7, Vol, XVII, 24-02-2006) 
Col. 207-08 

Funds for Infrastructure 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 243 

Funds for Infrastructure Facilities 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoL 201 

Industrial Infrastructure Upgradation 
System 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.266-76 • 

Infrastructural Reforms in Health Sector 
(Deb. 26, Vol. XIX, 10-05-2006) 
Co1.319-20 

Infrastructural Weaknesses in Big Cities 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 155-60 

Infrastructure Development in Mega 
Cities 
(Deb. 21. Vol, XIX, 17-03-2006) 
Col. 151-56 

Infrastructure Facilities to Judiciary 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 66-67 

Infrastructure Projects with the help of 
Financial Institutions. 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 95-96 

Investment in Infrastructure 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 223-24 

Loan for Infrastructural Development 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 205 

Mega Project for Infrastructure 
(Deb .. 17, Vol. XVIII. 10-03-2006) 
Col. 106-07 

Modernization/Upgradation of 
Infrastructure 
(Deb. 5. Vol. XVII, 22-02-2006) 
Col. 133-34 

Mumbai Urban Infrastructure Project 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 232-33 

Need to allocate Rs. 1000 crore for 
infrastructural development in 
Bangalore City, Kamataka (MUR 377) 
(Deb. 5. Vol. XVII, 22-02-2006) 
Col. 345 

Need to provide basic infrastructural 
facilitie~ at Sunderbans Wildlife area 
in West Bengal (MUR 377) 
(Deb. 5, Vol. XVII, 22-0'2-2006) 
Col. 346 

Need to release funds for setting up of a 
valve Cluster in Hubli, Karnataka 
under the Industrial Infrastructure 
Upgradation Scheme (MUR 377) 
(Deb. 2), Vol. XIX, 20-03-2006) 
Col. 21 

Poor Infrastructure and IT Collection 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 228-29 
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Private Sector Infrastructure 
Development 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.~7-~9 

Promotion of Core Sector 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 64 

Seheme for Infrastructure Development 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 191 

Upgradation of Infrastructure 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 309-18 

Urban Infrastructure and Services 
(Deb. 33, Vol. XX, 19-0~-2006) 
Col. 124 

Institute of Chartered Accountarus of 
India 
(Deb. 2, Vol. XVII. 17-02-2006) 
Col. 117-18 

Instrumentation Umited 
Revival ofinstrumentation Limited, Kota 

(Deb. 27, Vol. XiX, 11-05-2006) 
Col. 82 

Insurance 
Amendment to Insurance Law 
(D~ 17, Vol. XVIII, 10-03-2006) 
Col. 33-84 

Anganwadi Karyakari Bima Yojana 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 7S-78 

Viability Gap Support .. 
(Deb. 28, Vol. XIX, 12-.006) Budget(General}-2006~7-Presentation 
Co1.311-12 (Deb. 9, Vol. XVII, 28-02-2006) 

World ~ank Projects on Livelihood 
(D •. 33, Vol. XX, 19-0S-2006) 
CoI:-279-80 

lasecticlde 
Excess Use of Fertilizers and Insecticides 

(Deb. 13, Vot. XViII, 06-03-2006) 
Col. 272-73 

Insects , . 
Disease Spread by Mosquitoes 

(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 194-98 

Institute of Advanced Studies in 
Education 

Deemed University Status to lASE 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 96-97 

lastitute of Brahmaputra Valley 
Institute of Brahmaputra Valley 

(Deb. 8, Vol. XVII, 27-02-2006) 
CoI.lS2 

Institute of Chartered Accountants of 
India 

Centre of Excellence at CA Institute, 
Nagpur 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 298-99 

Col. 14,23 
Contract Labourers under Medical 

Insurance Scheme 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 269 

:~ 

Demand for Insurance Products 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 183 

False Insurance Claim 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 283 

FDI in insurance and Banking Sectors 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 67-69 

Group Insurance Scheme for Welfare of 
Beedi Workers 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 266-67 

Health Insurance Scheme for Handloom 
Weavers 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 149-50 

Implementation ofNAIS 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 107-09 
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Insurance Cover to Anganwadi Workers 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 357 

Insurance Coverage to Savings Bank 
Deposit Holders 
(Deb. I ~ Vol. XVIII. 03-03-2006) 
Col. 188 

Insurance Coverage to Wind Energy 
Farmers 
(Deb. 33. Vol. XX. 19-05-2006) 
Col. 124-25 

Insurance for Handloom Weavers 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 292-94 

Insurance Scheme for Journalists 
(Deb. 6. Vol. XVII. 23-02-2006)' 
Col. 191-92 

Insurance Schemes for Tribals 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 161-63 

Insurance to Physically/Mentally 
Challenged Persons 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI.86r 

IRDA Guidelines 
(Deb. 28, Vol. XIX. 12-05-2006) 
Col. 366 

Joint Venture with Tokyo Marine'and fire 
Insurance Company 
(Deb. 1, Vol. XVII. 24-02-2006) 
Col. 102-05 

LlC in Hearth Insurance 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 221-22 

LlC Policies 
(Deb. 17. Vol. XVIII, 10-03-2006) 
Col. 226-27 

Life Insurance for Children 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 262-64 

Livestock Insurance Scheme 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 67-68 

Mediclaim Policy 
(Deb. t 2. Vol. XVIII. 03-03-2006) 
Cot 179-80 

Need to declare Minimunt Support Price 
of onions and potatoes and brin, 
these crops under National Crops 
Insurance Scheme for the benefit of 
the fanners in Maharuhtra ~R 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 25 

Need t~ make suita6Te amendment in the 
Crop Insurance Scheme by considerina 
Villag~ as a unit for providing 
compensation to the farmers in the 
country (MUR 377) 
(Deb. 19, Vol. XVIII. 13-03-2006) 
CoJ.292 

Need to review implementation of 
National Crops Insurance Sohem. in 
Amreli ParliamentaryConstiruency, 
Gujarat (MUR 377) 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 497 

Opening of New Branches 
(Deb. 2, Vol. XVII. 17-02-2006) 
CoJ.282-83 

Payment under NAIS 
(Deb. 29, Vol. XIX, 15-05-2006) " 
Col.233 

Pending Insurance Claims 
(Deb. 29, Vol. XIX. 15-05-2006) 
COJ.162-6S 

Performance of Health Insurance 
Scheme 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 177-80 

Review ofNAlS 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 222-23 

Service Tax on Insurance PremiUJft 
(Deb. 28,' Vol. XIX, r2-0S-2006) 
Co1.130-31 

Third party Motor Insurance Claims 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 123-24 
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... raace Replatory Ind Development 
Autborlty 

JRDA Guidelines 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 366 

More Power to IRDA 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 109 

In.urgency 
Upgradatiol't of Infrastructure 

(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.309-1t 

Intetnted Child Development Services 
Budget (GeneraJ)-2()()6.()7-Presentation 

(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 7 

Implementation oflCDS 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.S4-58 

Increase in Nutrition Cost 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 39.2 

NRHM and ICDS 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 43-44 

World Bank Assistance to ICDS 
(Deb .. 35, Vol. XX, 23-05-2006) 
Col. 88-89 

iategnted Infra.trudure Development 
Scheme 

Creation of Basic Infrastructure in Cluster 
Basis 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Co1.2S0-S1 

latelntedRural EnerlY Proerlmme 
Centre 

Establishment ofiREP Centre in Orissa 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 169-70 

Intelrlted Slum Development 
Proenmme 

Integrated Slum Development Programme 
(Deb. 33, Vol. XX, 19-05-2006) 
CoL 363-04 

Inteerlted Wastellnds Development 
Proenmme 

Integrated Wastelands Development 
Programme 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 169-70 

Pending Projects under IWDP 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 8-18 

Intellectual Property 
Intellectual Property and Technology 

Management System 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 205-07 

Intellectual Property Right Protection 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 337-38 

Inter-Ministerial Committee 
Abolition oflnter-Ministerial Committee 

(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 285-86 

Interest Rate 
Interest of External Loans 

(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 355-56 

Interest Rate for Exporters 
(Deb. 17, Vol. XVlII, 10-03-2006) 
Col. 139-40 

Interest Rate on EPF 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 83 

Interest Rate on NRI deposit 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 127-28 

Proposals from Kamataka 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 173 

Raising Interest Rate 
(Deb. 28, Vol. XIX, 12.0S-2006) 
Col. 212 

Rate of Interest on Special Deposit 
Scheme 
(Deb. 3, Vol. XVII, 20-02-200"6) 
Col. liS 
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International Aluminium Produets 
Umlted . 

AcquisitiOn-Merger oflAPL 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.ISO-81 

International Atomic Eneii)' Agency 
Alleged Remarks by US Ambassador 

(Deb. 15, Vol. XVIII, OS-03-2006) 
CoI.I08~ 

India's Vote in lAEA on the Issue oflran's 
Nuclear Programme (OUR (93) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 335409 

Ind ia 's vote in IAEA on the issue ofIran's 
Nuclear Programme (OUR 193) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 326-29 

Visit of Chairman of AEC to Vienna 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 549 

International Bandwidth 
International Bandwidth 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 261 

International Border 
Activities oflSI 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 222-23 

Border Management 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 327 

BRO's Workers KilledlInjured 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 71-72 

Crossing of BanaladOlh aorder 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 197-98 

Cultivation of Land by Fannen on Border 
Areas 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 178-79 

Demarcation oflndo-Banllidelh Border 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 59-60 

Fencing of Border 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 328-32 I 

Fenc;n& oflndo-NepalBorder 
(Deb. 4, Vol; XVII; 21-02-2006) 
Col. 173 

Fencing/Flood Lilhting on Border 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 318·20 

Firing on Bangladesh Border 
(Deb. 35, Vol. XX, 23-05-2006) 
Col.t 1-12 

Foreign Secretary's Visits to Horden 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 190 

Heart Ailments amonl Soldien 
(Deb. 27, Vol. XIX, 11-05·2006) 
Col. 24041 

Indo-Sino Border Talks 
(Deb. 26, Vol. XIX, 10·05-2006) 
Col. 274·76 

Infiltration through Indo-Pale Border 
(Deb. 4, Vol. XVII, 21.02·2006) 
Col. 11·22 

Communications Network along BOfder Infiltration via Indo.Bangladeah Border 
(Deb. 26, Vol. XIX, 10-05·2006) (Deb. 4, Vol. XVII, 21.02.2006) 
Col. 225·26 Col. 114.15 

Construction of Roads k P Nepal Bord 
(Deb. II, Vol. XVIII, 02-03-2006) Integrated Chec ost on. er 
Col. 114-15 (Deb. 35, Vol. XX, 23-05-2006) 

Col. 226-27 
Construction of Trade Centre on 

Mizoram Border 
(Deb. 35, Vol. XX, 23·05·2006) 
Col. 295-96 

Missing ofConfidentiaJ Documontl 
(Deb. 27, Vol. XIX, 11·05·2006) 
Col. 292-93 



208 LOKSABHA 

Need for constructioR of a bridge on 
8huthi Valan river on Indo-Nepal 
Border (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
QJl273-74 

" 

Need for six laning QfNational Highw&)1 
from Haryana border to Jaipur and 
Kishangarh to Ciujarat border 
(MUR377) 
(Deb. '35, Vol. XX, 23-05-2006) 
Col. 396-97 

Need to get survey work dO,ne for 
construction of Inland Waterways in 
Tizu river in Nageland between 
Logmatar and International border of 
Myanmar (MUR 377) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 548-49 

Opening of Trade Border 
;'(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 213 

Pak/Chinese Consulates along Indo-
Nepal Border 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 280 

Photo Identity Card to Farmers 
~ (Deb. 20, Vol. XVIII, 14-03-2006) 

Col. 145-46 
Reopening ofBordet 

(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 78-79 ' 

Resumiog Border Trade with Pakistan 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoL2S0 

Rise in Islmhic Institutions along Indo-
Nepal Bor., 
(x-.b. 26, Vol. XIX, 10-05-2006) 
Col. 632 

Scheme for Protection of Border 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 211 

Survey of Border Villages under Bharal 
Ninnan Yojana 
(Deb. '10, Vol. XVII, 01-03-20(6) 
Col. 134-35 

, Trade Centres 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 104 

Interaatienal Civil Aviation Orpnlsation 
Certification for Airports 

(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 221-22 . 

Induction of Foreign Pilots 
(Deb. 11, Vol. XVIll, 02-03-2006) 
Col. 228-29 

International Container Terminal 
Construction of Internarional Container 

Tcnninal 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 243-44 

International Credit Alencies 
Warning from International Credit 

Agencies 
(Deb. 2', Vol. XIX, 12-0~-2006) 
Col.l92..4l3 

International Day of Mother Tonlue 
International Day of Mother Tongue(Sub) 

(Deb. 4, Vol. ,XVII, 21-02-2006) 
, Col. 275-300 

International Market 
Oil Prices in World Market 

(Deb, 11, Vol. XVIII, 02-03-2006) 
Col. 91-94 

Value of Indian Rupee in International 
Market 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 195-97 

International Monetary Fund 
Assessment of Gross Domestic Product 

,(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 291-92 

Loan from World Bank 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 194-200 • 

Schemes with the help of "'orld Bank! 
IMF 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 142-48 
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International Sericulture Com minion 
International Sericulture Commission 

(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 99-100 

Internet 
Broad Band Internet Service and SIM 

Card by BSNL 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Co1.214-IS 

Broad Band Services 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 288-89 

Employment News through Internet. 
(Deb. 29, Vol. XIX, I S-05-2006) 
Col. 213-14 

Internet Facility in Rural Areas 
(Deb. 2, Vol. xvn, 17-02-2006) 
Col. 111-12 

Internet Facility in Trains 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 79-80 

Internet Facility on Dolphin Mobile 
Service 
(Deb. 26, Vol. XIX, I 0-OS-2006) 
Col. 469-70 

Internet Services by Mobile Operators 
(Deb. 26, Vol. XIX, 10-05-2006) 
COI.2SS-S6 

Rural Interne' Connectivity 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 208 

Interpol 
Pending Interpol References 

(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 334-3S 

Introduction ofMlnlJten 
Shri Dinsha Patel-Int. 
Shri Sontosh Mohan Dev.-Int. 
Shrimati Ambika Soni-Int. 

(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 1-2 

Investment 
Budset (General~2006-07-Prescntation 

(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 10-11 

Companies Claiming False Depreciations 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 378-82 

Enhancement in Investment Limit 
(Deb. 30, Vol. XIX, 16-05-2006J 
Col. 337-39 

Fllinflow 
(Deb. 33, Vol. XX, \9-05-2006) 
Col. 334-35 

Financial Powers to IOC for Investment 
(Deb. 16, Vol. XVIII, 09-(}3-2006) 
Col. ~01-O2 

Foreign and Domestic Investment 
(Deb. 28, Vol. XIX, 12-05-2006) 
Co1.314-IS 

Foreign Companies in Infrastructure 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 207-08 

Foreign Investment by ONGC 
(Deb. 27, Vol. XIX, 1\-05-2006) 
Col. 197-203 

Foreign Investment Under NURM 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 101 

Global Investment in Petrochemicals 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 13940 

Industrial Policy for North-Eastern Relion 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 66-67 

Infrastructure Investment vis-a-vis GOP 
(Deb. 21, Vol. XIX, 12-0S-2006) 
Col. 203-04 

Investment by Czech Republic 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 239-40 
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Investment by MNC in Backward Districts 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 228-29 

Investment in Bio-Technology Companies 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 279 

Investment in Capital Market by Postal 
C",..,artment 
(Deb. 26. Vol. XIX. 10-05-2006) 
Co1.36S~7 

Investment in Coal Sector 
(Deb. 10. Vol. XVII, 01-03-2006) 
Col. 193-94 . 

Investment in Coir Industry 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col. 136-37 

Investment in Dabhol Power Corporation 
(Deb. 28. Vol. XIX. 12-05-2006) 
Col. 224-2S 

Investment in France 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 242 

Investment in Hydrocarbon Sector by Oil 
Multinational Companies 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col.84-8S 

Investment in Infrastructure 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 223-24 

Investment in Private Sector 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 183-84 

Investment in Rural Sector 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 133 

Investment in Saudi Arabia 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 71 . 

Inve.tment In Various Sector by NRIs 
(Deb. 10, Vol. XVII, 01-03·2006) 
Col. 116-17 

Investment Limit for OVL 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 207 

Investment ofEPF Money 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 70-72 

Investment ofLlC in Cooperative Sector 
(Deb. 7, Vol. XVII, 24-02-2006) 
CoI.14S-47 

Investment ofPIO in Aviation Sector 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 94 

Investment of Public Sector Banks 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 114-15 

Investment Plan ofONGC 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 22S-26 

Investment under Industrial Sector 
(Deb. 20, Vol. XVIII, 14·03·2006) 
Col. 323-26 

Investments in Civil Aviation Sector 
(Deb. 11, Vol. XVIIl, 02-03-2006) 
Col. 186-88 

Joint Capital Investment 
(Deb. 35, Vol. XX, 23-05-2006) 
Co1.2S4 

Joint Ventures with China 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 313-14 

Liberalis.tion of Overseas Investment 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 171-74 

NRls Investment 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 222-26 

Private Investment in Wind Energy 
(Deb. 28. Vol. XIX, 12-05-2006) 
Col. 158·59 

Single Window Clearance for Industrial 
Investment 
(Deb. 20, Vol. XVIII, 14·03-2006) 
Co1.262~3 
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Special Investment Regions in SEZs 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 323 

Investor Education and Protection Fund 
Scope ofIEPF , 

(Deb. 21, Vol. XIX, 17-03-2006) 
Co1.l92-93 

Utilisation offunds in IEPF 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 96·97 

Iran 
Agreement between India and·lran 

(Deb. 33, Vol. XX, 19-05-2006) 
Col. 54-55 

Bilateral Trade with Iran 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 270-71 

Cooperation in Hydrocarbon Sector with 
Iran 
(Deb. I), Vol. XVIII, 02-03-2006) 
Col. 158·59 

Export of Chemicals to Iran 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 174 

Import of LNG from Iran 
(Deb. 6, Vol. XVII, 23-02·2006) 
Col. 147-48 

India's Stand 011 Nuclear Issue of Iran 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 179 

India's Vote in IAEA on the Issue oflran '5 
Nuclear Programme (OUR 1 93) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Co1.335-409 
(Deb. 13, Vol. XVIII, 06-03·2006) 
Col. 326-29 

India Vote on the Iran Nuclear Issue of 
Iran's Nuclear Programme (St.) 

Indo-Iran Gas Pipeline Project 
(Deb. 6,.VoI. XVII, 23-02-2006) 

. Col. 21-22 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 355-58 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 37-38' 

Indo-Iran Gas Project 
(Deb. 6, Vol. XVII,23-02-2006) 
Col. 333-34 

Indo-Iran LNG Deal 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 138-39 

Situation arising out of reported remarks 
made by USA's Ambassador to India 
on the country's stand on some 
domestic and international issues 
particularly on the nuclear programme 
ofIran (Sub.) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 319-34 

Irani Committee 
Recommendation oflrani Committee 

(Deb. 12, Vol. XVI1I, 03-03-2006) 
Col. 151·52 

Iraq 
India's Stand on Iraqi Prisoners 

(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 285-86 

Reconstruction Works in Iraq 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 101 

Ireland 
Trade with Ireland 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 34-35 

Irrigation 
Act for Digging of Tube Wells and 

Mechanized Wells 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 395-96' 

ADS Aided Irrigation Projects of Orissa 
(Deb. 19, Vol. XVIll, 13-03-2006) 
Col. 140 

Allocation for Irrigation and Flood 
Control Projects 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 293-97 
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Alternative Fuel 
(Deb. 27. Vol. XIX. 11-'5-2806) 
Cot. 269-70 

Approval for Gosikhurd 1m'" Project 

Distribution oflrrigated and Un irrigated 
LInd 
(De_. H. Vol. XX, 22·05-2006) 
CoL~·70 

(Deb. 29, Vol. XIX, 15 .. 5-2",) DripllKl Sprinkler Irrigation 
Col. 236 (Deb. IJ.Vol. XVIII, 06-03-2006) 

Assistance to Rajasthan for Irrigation 
PrOJects 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 189 

Assistance to State Governments for 
Irrigation Projects 
(Deb. 8, Vol. XVII, 27.02.2006) 
Col. 6·17 

Assistance to State Governments under 
CADP 
(Dt"h. 34. Vol. XX, 22·05·2006) I 
Col. 153·55 

Assistance to States for Irrigation Projects 
(Deb. 3, Vol. XVII, 20-02-2006) 
Co1.20a-09 

Centrally Assisted Irrigation Projects 
(Deb. 29, Vol. XIX, 15-05-200') 
Col. 1-45 

Clearance to Irrigation Project 
(Deb. 3, Vol. XVII, 20·02-2006) 
Col. 260-62 

Completion of Pend in, Irrigation Projects 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 453-51 

Construction ofDams/lrri,ation Projects 
(Deb. 13. Vol. XVIII. 06-03-2006) 
CoI.211-12 

Coverale under Drip and Sprinkler 
Irrigation 
(Deb. 2 •• Vol. XIX, 15-05·2006) 
Col. 155-56 

DhaMri and Champamati Irrilation 
Prejects of AHam 
(011. 19. Vol. XVIII. 13 .. 3·2006) 
Colle 

Col. 204-10 
Drip and Sprinkler Irrigation in Gujarat 

(Deb. 34, Vol. XX, 22·05·2006) 
Col. 320 

Externally Aided Irrigation Projects 
(Deb. 34, Vol. XX. 22.05·2006) 
Col. 244-48 

Funtls for Drip Irrigation in M.P. 
(Deb. 29. Vol. XIX, 15-05·2006) 
Col. 351 

Funds for Irrigation Projects 
(Deb. 34, Vol. XX, 22·05·2006) 
Col. 234 

Incomplete Irrilation Projects of 
Karnataka 
(Deb. 3, Vol. XVII, 20·02.2006) 
Col. 212-14 

Irri,ation Projects in Andhra Pradesh 
(Deb. 3, Vol. XVII, 20.02-2006) 
Ce1.112-13 

Irrigation Projects of Bihar . 
(Deb. 13, V~. XVIII. 06.03'.2006) 
Col. 158 

Irrilation Projects of Maharashtra 
(Deb. 8, Vol. XVII, 27.02·2006) 
Col. 164-68 

Irrigation Projects of Tamil Nadu 
(Deb. 13, Vol. XVIII, 06·03·2006) 
Col. 24. 

Irription Prejects of West Bengal 
(Deb. 34. Vol. XX. 22·05·2006) 
CeI.2IS-Ia 

Irrilation ProjeGh throulh Private Sector 
(Delt. 13, Vol. XVIII, 06.03·2006) 
CeI.92-93 
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Irrigation Schemes of Uttar Pradesh 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.18S-90 

Konar Irrigation Project 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoI.I~1 

Legislation on Wastage of Water 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 44041 

Major Irrigation Projects 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 50-51 

Need for Central take over of Bisalpur 
Irrigation Project in Tonk district, 
Rajasthan so as to ensure its early 
completion (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-20(6) Col. 329 

Need for release of ~s ~..Y ONGC to 
Mehsana District Admiri1stration for 
providing irrigation and other civic 
amenities in Mehsana Parliamentary 
Constituency, Gujarat (MUIt 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 435-36 

Need for taking over ofirription project 
at Bhandara in ChancI...,ur 4istrict, 
Maharashtra by the Central 
Government (MUIt 371) 
(Deb. 31, Vol. XX, i 7-05-2016) 
Col. 439 

Need to accord approval to the three 
'pending Iqi&ation Projects submitted 
by the Government of Andhra Pradesh 
for environmental clearance (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 483 

Need to provide adequate funds for 
ensuring availability of water for 
drinking and irrigation purposes in 
Banaskantha Parliamentary 
Constituency, Gujarat (MUR 377) 
(Deb. 29, Vol. XIX, IS-05-2006) 
CtlJ·543-44 

Need to provide funds to the Government 
of Maharashtra for undertakinl lift 
irrigmion scheme at Hanabarwadi and 
Dhana&arwadi in Karad Tehsil of 
Sataradistrict in Maharashtra 
(MUR377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 333 

Need to provide Special Economic 
Package to address irrigation problem 
in Kaushambi, Allahabad and 
Fatehpur districts in Uttar Pradesh 
(MUR377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 294-9S 

Need to releale fUnU for early completion 
of all the pendin& irription projects 
in Purulia district, West Bengal 
(MOlt 377) 
(Deb. I, Vol. XVII, 27-02-2006) 
CoJ:334 

Participatory Irrigation Management 
(Deb. 29, Vol. XIX, 15-0S-2006) 
Co1.439-W 

Payment of.Tax by Fanners to Bhutan 
(Deb. 34, Vol. XX, 22-0S-2006) 
Q)I.2~1 

Pend ina Irription Projects of Jharkhand 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.13S-40 

Pen&an,a Irrilllion Project 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 350 

Proaramme for Minor Irriaation 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 261-69 

Projects under Accelerated Irrigation 
Benefits Programme 
(i>eb. 8, Vol. XVII, 27-02-2006) 
Col. 73-83 

Review of Irrigation Projects 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoI.2S9~ 



214 LOKSABHA 

Shortcomings in Programmes for 
Irrigation Facilities 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 4344 

Sidhmukh-Nohar and Amarsingh Jassana 
Irrigation Projects 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 261-62 

Special Package for Backward Districts 
(Deb. 10. Vol. XVtI, 01-03-2006) 
Col. 77 

Task Force on Micro Irrigation 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 102-03 

Unirrigated Land 
(Deb. 13. Vol. XVIII, 06-03-2006) 
Col. 14&-149 

Vessalpur Project 
(Deb. 8, Vol. XVIl, 27-02-2006) 
Col. 237-38 

Withdrawal of Aid to Community Irrigation 
Scheme 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 103-04 

World Bank Loan for Hilly Area 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 78-79 

Islamic Interest Free Scheme 
Islamic Interest Free Scheme 

(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 97 

Israel 
Indo-Israel Agreement in Agriculture 

Research 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 423 

Indo-Israel Trade Agreement 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 212-13 

mUmlted 
ITI as Integrated Production Unit of 

BSNL 
. (Deb. 26, Vol. XIX, 10-05-2006) 

Col. 490-91 

Jail 
Indians in Foreign Jails 

(Deb. 31, Vol. XX, 17-05-2006) 
Col. 112 

Need to release funds to the 
State Governments for providing better 
amenities to jail inmates (MUR 377) 
(Deb. 21. Vol. XIX. 17-03-2006) 
Col. 276-77 . 

Sick Priloners in Tihar Jail 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 76-77 

Undertrials in Jail 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 291-92 

Use of Mobile Phones by Inmates in 
Tihar Jail 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 314-15 

Jammu and Kashmir 
Budget (General)-2006-07-Presentation 

(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 27 

Construction of Bhasha Dam 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 237-38 

Deployment of Army PersoMel in Jammu 
and Kashmir 
(Deb. 6, Vol.; XVII, 23-02-2006) 
Col. 257-58 '" 

Discussion on Kashmir Issue 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 107 

Earthquake in J&K 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 75-77 

Extending Period of LTC to Srinagar 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 82-83 

Facilities to Pilgrims at Vaishno Devi 
(Deb. 32, Vol. XX, 18-05-~06) 
Col. 241-42 
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Implementation of Tribal Development 
Scheme in J"'K 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 72-74 

Increase in Frequency of Delhi-Srinagar 
Flight 
(Deb. 32, Vot. XX, 18-0S-2006) 
CoI.12S-26 

Killing of several persons in Doda and 
Udhampur district on 1st and 13th May, 

2006(Sub) 
(Deb. 29, Vol. XIX, IS-0S-2006) 
CoI.2~ 

Killings of several persons in Doda and 
Udhampur Districts on 1st and 13th 
May, 2006 (AM) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 465-S26 

Need to give preference to the local 
producers for programmes telecast on 
Kashmir Channer'in Jammu and 
Kashmir (MUR 377). 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 266 

Need to open Reaional Directorate at 
Srinagar for promotion of Hand icrafts 
businels in J&K and Ladakh region 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
COJ.2S-26 

Need to release more funds for providing 
relief to the people affected by recent 
earthquake in Udhampur Parliamentary 
Constituency. ;ammu and Kashmir 
(MUR377) 
(Deb. 4, Vol. XVH, 21-02-2006) 
CoJ.313-14 

Need to rescind the order of shifting the 
offices ofCGM, BSNL from Jammu to 
Sririagar (MUR 377) 
(Deb. 25. Vol. XIX, 22-03-2006) I 
Col. 4 i 

i 

Outcome of the Round Table Conference 
held between the Prime Minister, 
various Political parties and Kashmiri 
leaders on 25.2.2006 to promote peace 
in Jammu and Kashmir (OUR 193) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Co1.139~8 

Peace Talk on J&K 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.S2-S3 

President's Address 
(Deb. I, Vol. XVII, 16-02-2006) 
CoJ.14-1S 

Quake Reliefto J&K 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 228-29 

Railway Hospitals in Jammu and Kashmir 
(Deb. 16, Vol. XVIII, 09-03'-2006) 
Col. 179-80 

Re: Reported observation made by the 
Prime Minister during the Round Table 
Conferences with Kashmiri Leaders 
(Sub.) 
(Deb. 8, Vol. XVIl, 27-02-2006) 
Col. 309-12 

Recruitment in CISF 
(Deb. 30, Vol. XIX, 16-0S-2006t 
Col. 260 

Reported Grenade attack by militants in 
Doda, Jammu'" Kashmir on 17th May, 
2006(Sub) 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 340-43 

Resettlement ofKashmiri Families 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 141--43 

Resuming Border Trade with Pakistan 
(Deb. 26. Vol. XIX, 10-05-2006) 
Col.2S0 

Seizure of Arms 
(Deb. 20. Vol. XVIII, 14·03-2006) 
Col. 292-94 
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Shifting of Mountaineerin& Division 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 145-46 

Sleeper Plant at Kathua 
(Deb. 16, Vol. xv,n, 09-03-2006) 
Col. 109 ' 

Telephone Services in Jammu &. Kashmir 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 101-02 

Terrorist Activities 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 93-96 

Terrorist Activities in JelK 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 367-70 

TerroristActivities in Junmu &. Kasbmir 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col.9S--97 "-

Terrorists and Traders Nexus 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.I04-OS 

US Mediation in Kashmir Issue 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 367-68 

Jan Kerosene Pariyojana 
Jan Kerosene Pariyojana 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 280-82 

(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 170-71 

Jan Shikshan Sansthan 
Jan Shikshan Sansthan 

(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.IIS-27 

Janashala Programme 
Implementation of Janashala Programme 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 7S-76 

Ja .. a 
Assistance from Foreign Countries fbr 

Rural Electrification 
(Dob. 33, Vol. XX, 19-05-2006) 
Col. 332 

Economic Cooperation with Japan 
(Deb. 2, Vol. XVII, 17..02-2006) 
Col. 303-04 

Japan Aided Drinking Water Projects 
(Deb. !S, Vol. XIX, 12-05-2006) 
Col. 233 

Japan's Grant-in-aid for Health Services 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 113 

Japanese Aid for Drinking Water Projects 
(Deb. ·12, Vol. XVIII, 03-03-2006) 
Col. 153 

Joint Venture with Tokio Marine and Fire 
Insurance Company 
(Deb. 7, Vol. XVII, 24-02-2006) 
COI.I02"":"OS 

Loan from Japan 
(De". 28, Vol. XIX, 12-05-2006) 
Col. 26&-70 

Offer from Japan for Environment 
Conservation 
(Deb. 29, Vol. XIX, 15-05-2006) 

--'"'Col. 283 
Package from Japan for Maintenance of 

Heritage Monuments· 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 231 

Security Co-operation with Japan 
(Deb. 27, Vol. XIX, 11-0'S-2006) 
Col. 238 

Trade Relation with Japan 
(Deb. 30, Vo(. XIX, 16-0S-2006) 
Col. 308-09 

Withdrawal of Loan Facility to DMRC 
(Deb. 28, Vol. XIX, ·12-05-2006) 
Co1.2S7-S8 



SUBJECf INDEX 217 

Jatropha 
Cultivation of Jatropha 

(Deb. 33, Vol. XX, 19-05-2006) 
Col. 296-97 

Jawaharlal Nehru National Urban 
Renewal Mission 

Assistance for Jawaharlal Nehru National 
Urban Renewal Mission 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col.307-OS 

Budget (General)-2006-07-
Presentation 
(Deb. 9, Vol. XVII, 2S-02-2006) 
Col.S 

Infrastructure Development in Mega 
Cities 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 151-56 

Jawaharlal Nehru National Urban Renewal 
Mission 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 146-47 

JNNURM 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. I-tO 

Jetty 
Jetty at ValJarpadam 

Damage to Railway Tricks in Jharthand 
(Deb. 6, Vol. XVII, 23-02.2006) 
Col. 142-44 

Demand and Supply of AIDS and 
Appliances in DDRC 
(Deb. 27, Vol. XIX, 11·0S·2006) 
Col. 206 

Drought affected States 
(Deb. 3, Vol. XVII, 20·02·2006) 
Col. 226-27 

Employment in Bokaro Steel Plant 
(Deb. 3, Vol. XVII, 20·02·2006) 
Co1.2S3-54 

Environmental Clearance to Uranium 
Project 
(Deb. 34, Vol. XX, 22·0S·2006) 
Col. 27S-7·7 

Excessive use ofForce-cn Civilians 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 33 

Foreign Assistance to Jharkhand 
(Deb. 17, Vol. XVIII, 10-03·2006) 
Co1.25~ 

Four Laning of Road in Jharkhand 
(Deb. IS, Vol. XVIII, OS-03-2006) 
Col. 233-34 

(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 253 Giridih-Kodarma Rail Project 

Jharkhand 
Airport in Jharkhand 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col.1S9 

Army Recruitment Boards/Centres 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 26-27 

Bokaro Airport 
(Deb. 32. Vol. XX, IS-05-2006) 
Col. 107-OS 

Construction ofOverbridges in Jharkhand 
and Bihar 
(Deb. II, Vol. XVIII, 02-03-2006) 
COI.19S-99 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 207 

Incident of Hijacking of Mughalsarai-
Barkakana Passenger Train No. 628 at 
Hehegara Station by Naxalites in 
Jharkhand on 13th March, 2006 (St.) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 392-94 

Incursions by Wild Animals 
(Deb. 34, Vol. XX, 22-05-200'6) 
Col. 269-71 

Jharia Water Project 
(Deb. 28, Vol. XIX, 12-05-2006) 
COI.3S1-82 
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Jyaistha Saka Commercial Use of 
Institutes 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 77-78 

Model Stations in Jharkhand 
(Deb. 32, Vol. XX, 18-05-2006) 
Co1.260-64 

Need to check displacement of people in 
Jharkhand due to implementation of 
various projects in the absence 
of concrete rehabilitation policy 
(MUR377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 337-38 

Need to construct roads under Pradhan 
Mantri Gram Sadak Yojana in tribal 
backward areas of Jharkhand 
(MUR377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 287-88 

Need to ensure that Central Coal Fields 
Limited starts mining operations at 
Petarwar block in Bokaro district, 
Jharkhand (MUR 377) 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 322-23 

Need to formulate a National policy to 
prevent exploitation of ground water 
for commercial purposes in Jharkhand. 
(MUR377) 
(Deb. 13. Vol. XVIII. 06-03-2006) 
Col. 362-63 

Need to implement 'Food for Work' and 
'Rural Employment Guarantee Scheme' 
in East Singhbhoom district in 
Jamshedpur Parliamentary 
Constituency, Jharkhand (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 353 

Need to provide special economic 
package for development of historical 
and religious tourist places in 
Jharkhand (MUR317) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 445 

Need to review the functioning of 
Damodar Valley Corporation in 
Jharkhand (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoJ.339 

Need to review the implementation of 
National Employment Guarantee 
Programme in Jharkhand (MUR 371) 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoJ.436-37 

Need to revive Sindri Fertilizer Works and 
Hindu.tan Zinc Limited In Jharkhand 
with a view to protect the interest of 
workers (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 74 

~t'ed to solve acute drinking water 
problem in Giridih Parliamentary 
Constituency, Jharkhand (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoI.3444S 

Need to solve acute Drinking Wattr 
problem in Jharkhand (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Co1.26a~9 

Need to take steps for early completion 
of Karanpura Super-.-ThInuI Power 
Plant at Chatra, Jtwkhand (NUll 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col.S03-04 

Need to take steps for expansion of rail 
network in Jharkhand (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoJ.492 

Need to take steps for revival of Sindri 
Fertilizer Works in Jharkhand. 
(MUR377) 
(Deb. 13, ·Vol. XVIII, 06-03-2006) 
Co1.361~2 

Pending Irrigation Projects of Jharkhand 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 13S-40 

Post Offices in Rural Areas 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col.lll-J3 
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Power Plant in Jharkhand I Telephone Adalats 
(Deb. 5., Vol. XVII, 22~02-2006) (Deb. 7, Vol. XVII, 24-02-2006) 
Col. 247-49 Co1.15~ 

Presentation of Petition 
(Deb. 5, Vol. XVII, 22-02-2006) 
Co 1.3 to 

Production of Iron 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. ISO 

..project for Development of Forests 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 228 

Projects Under NCES 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 240-46 

Railway Line from Delhi to Jagdalpur 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 115-18 

Railway Projects of Bihar and Iharkhand 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Co1.14(r-52 

Rehabilitation of Land Oustees 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 36-37 

Restart of thermal Plant at Bokaro 

Tsunami-Sedimentary Rocks 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 309-10 

Water Supply Scheme 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 89-90 

Winding up of Training Institute 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 287-88 

Joint Venture 
Joint Venture with Foreign Firms 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 184-85 

Journalists 
Insurance Scheme for Journalists 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 191-92 

Journalists Welfare Fund 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 97-98 

(Deb. 28, Vol. XIX, 12-05-2006) I Visa-Free Facility for Journalists 
Col. 287 (Deb. 15, Vol. XVIII, 08-03-2006) 

Scheme for Environment Management 
(Deb. 8, Vol. XVII, 27-02-2006) 
CQI.162-64 

Setting up of Ordnance Factory 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 174 

Setting up of Shelter HomelWidow Homes 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 132-34 

Setting up of Thermal Power Station in 
Jharkhand 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 24748 

Special Economic Package for States 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 198-99 

Co1.102~3 

Judiciary 
Infrastructure Facilities to Judiciary 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 66-67 

Mechanism for Commercial Disputes 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 212-13 

Re: Reported political interferences in the 
functioning of judiciary (Sub.) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 303-09 

Reservation in Judiciary 
(Deb. 28, Vol. XIX. 12-05-2006) 
Co1.302~3 
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Justice Mukherj~e Commission 
Justice Mukherjee Commission on Inquiry 

Report on the demise of Netaj i 
Subhash Chandra Bose (Sub.) 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 312-27 

Justice V.c. Banerjee Committee 
Report of Justice U .C. Banerjee Corru:nittee 

on Godhra Incident(Sub) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
COI.35~5S,373-76 

Jute 
Illegal Import of Jute Twine 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 254-55 

Import of Jute Products 
(Deb. 17, Vol. XVlIl, 10-03-2006) 
Col. 259-62 

Incentive to Jute Producing Farmers 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 75-76 

JMDC Incentive Scheme 
(Deb. 17, Vol. XVIH, 10-03-2006) 
Col. 223-26 

Jute Industry In Bihar 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 166 

Jute Products 

Juveniles 
Construction of Juvenile Homes 

(Deb. 27, Vol. XIX, 11-05-2006) 
Col.2to 

Death of Juveniles 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 64 

Drug Addiction among Juveniles 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 330 

Kailash Mansarovar 
Assistance to Kailash Mansarovar 

Pilgrims 
(Deb. 5, Vol. XVII, 22-02-2006) 
Co1.125~27 

Kargil Martyn 
Allotment of Petrol Pumps/LPG 

Dealerships to Families of Kargil 
Martyrs 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 93-95 

Kamataka 
Acquisition of Land for Preservation of 

Monuments 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 217 

Additional Demand of Natural 'Gas 
(Deb. 27, Vol. XIX, II-OS-2006) 
Col.214-IS 

(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 216-17 . Anganwadi Workers 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 259 Purchase of Raw Jute 

(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 66 

Shortage of Jute Bags 
(Deb. 3S, Vol. XX. 23-0S-2006) 
Col. 7S-79 

Jute Manufacturers Development 
Council 

JMDC Incentive Scheme 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 223--26 

Assistance to Karnataka for Ground 
Water Recharge and Water Harvesting 
(Deb. 3. Vol. XVII, 20-02-2006) 
Co1.2S9-60 

Attack on Scientific Institutes 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col. 22-26 

Bajpe Airport 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 236 
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Bangalore Metro Rail Project 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 102 

Cakkunal Temples in Karnataka 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 112-13 

Clearance to Projects of Karnataka 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 232 

Clearance to T/1l'rmal Power Project 
(Deb. 34, VOl. XX. 22-05-2006) 
Col. 406 

Coffee 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 203-04 

Conservation of Sacred Groves 
(Deb. 19, Vol. XVJlI, 13-03-2006) 
Col. 259-60 

Construction of Railway Line from Hubli 
and Ankola 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 199 

Construct inn ~ f ;,oH In Haveri Town in 
Karnataka 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 106-07 

Construction of Vented Dams in 
Karnataka 
(':;",0. j 9, Vol. XVIII, 13-03-2006) 

Doordarshan Kendra at 8ellary 
(Deb. 6,. Vol. XVII, 23-02-2006) 
Col. 192 

Establishment of Generating Facility 
Centre at Dharwad 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 265-66 

Examination Coaching Facility for STs 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 25S-59 

Expansion of Bangalore Airport 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 100-01 

Expansion of Hub Ii and 8elgaum Airports 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 203 

Facilities for Tourists at Hampi 
(Deb. 6, Vol. XVII, 23-02-2(06) 
CoI.9S-99 

Family Courts 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 152 

Fisheries Training and Extension Units 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 30S-09 

Foreign Companies in SEZ 
(Deb. 35, Vol. XX, 23-05-2006) 
Col.IS7 

Col. 131 Forest Fire 
D.Ed.lPTT Courses (Deb. 29, Vol. XIX, 15-05-2006) 

(Deb. 10. Vol. XIX, 16-05-2006) I Col. 149-50 
Col. 191-92 Funds for Development of Animal 

Devanahalli Airport Husbandry 
(Deb. 27, Vol. XIX, 11-05-2006) (Deb. 13, Vol. xvm, 06-03-2006) 
CoI.ISS-89 Col. 270-71 

Development of Plantation Projects 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 275-77 

Diversion of funds by Kamataka 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col.213 

Funds for Rehabilitation 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 241-42 

Funds for the Wind Energy Projects 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 161'{)2 
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Grants for Construction of Hostels 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 226 

Inclusion ofMadikeri Town under NCRP 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col.I64-6S 

Incomplete Irrigation Projects of 
Kamataka 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 282--34 

latemational Flights at Bangalore Airport 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 268 

Management of Agriculture in Kamataka 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 171-72 

Migratory Birds 
(Deb. 34, Vol. XX, 22-05 -2006) 
Col. 283-84 

Mines in Karnataka 
(Deb. 14, Vol. XVlJl, 07-03-2006) 
Col. 255-58 

Mining in Ramanadurga 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 288-89 

Misutilisation of Funds 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 264 

Need to advise the Government of 
Karnataka to ensure that the job 
seekers from other States are not 
discriminated while seeking an 
employment in the State (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 345 

Need to allocate Rs. 1000 crore for 
infrastructural development in 
Bangalore City, Kamataka (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 345 

Need to check construction activities in 
hilly area at Bandipur, Kamataka with 
a view to protect flora and fauna of 
the region (MUR 377) 
(Deb. 25. Vol. XIX, 22-03-2006) 
Col. 13 

Need to check deforestation within 
15 kms. radius of Bandipur and 
Nagarahole National Forests in Mysorc 
district. Kamataka. (M U R 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 365-66 

Need to clear the pending proposals of 
the Government of Karnataka for 
development of tourism in the Stale 
(MUR377) 
(Deb. 24, Vol. XIX. 21-03-2006) 

I CoI.64 
Mysore-Bangalore Corridor Expressway 

(Deb. 10, Vol. XVII, 01-03-2006) Need to clear the pending tourism related 
Col. 161-62 projects of Kama taka (MUR 377) 

Natural Gas Reserves 
(D~b. 32, Vol. XX, 18-05-2006) 
Col. 93-94 

Need for construction of food over 
bridges at Pallambi and Pallipuram 
railway stalions with a view to avoid 
inconvenience to the local people due 
to doubling of railway track between 
Mangalore and Shoranur in Southern 
Railways (MUR 377) 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. SOl 

(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 314-15 

Need to encourage setting up of Chip 
manufacturing units in Bangalore, 
Kamataka (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 345 

Need to fill vacancies and provide 
necessary amenities at Kendriya 
Vidyalaya (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 329-30 
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Need to imp,lement the recommendations 
of Mahajan Commission's Report on 
border dispute between Maharashtra 
and Karnataka with regard to the 
status ofBelgaum (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 338-39 

Need to increase supply of SIM cards of 
BSNL in Bellary, Karnataka and 
improve the Mobile Services in sub-
urban and rural areas of the State 
(MUR377) 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 346 

Need to open a Purchasing Centre of the 
Cotton Corporation oflndia in Savanur 
Taluka, Haveri District, Karnataka 
(MUR377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 283 

Need to release funds for setting up of a 
valve Cluster in Hubli, Karnataka 
under the Industrial Infrastructure 
Upgradation Scheme (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 21 

New Runway at Mangalore Airport 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 120-21 

Opening of Regional Office of AIC 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 123 

Package for Revival ofHMT Ltd. 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 234-35 

pca connections at Panchayat Level 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 102 

Pending Proposals of Inter-State Roads 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 252-53 

Phalguna Saka Integrated site 
Management for Hampi 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 132-33 

Postal and Telecom works in Gujarat and 
Karnataka 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 659-62 

Potential of Agro Industries 
(Deb. 20, Vol. XVIII, 14-03·2006) 
0>1.231·32 

Promotion of Tourism in certain Forest 
Areas 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 148-49 

Proposal from Karnataka regarding 
Article 371 
(Deb. 4, Vol. XVII, 21-02·2006) 
CoI.J 17·18 

Proposals from Karnataka 
(Deb. 7, Vel. XVII, 24-02·2006) 
Col. 173 

Proposals from the South 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 94·95 

Raising of Level of Platforms of Railway 
Stations 
(Deb. 27, Vol. XIX, 11.05·2006) 
Col. 244-45 

Re-Iocation of Nation,.1 Institute of 
Sports 
(Deb. 31, Vol. XX, 17·05·2006) 
Col. 151·52 

Reduction of Air Freight Cost for Flowers 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 189 

Rehabilitation of Kudremukh National 
Parks Victims 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 255-56 

Rejuvenation of Water Tanks 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 116-17 

Relief to Farm Labourers under SGRY and 
SGSY 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 201-02 
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Setting up of Car Unit by Volkswagen in 
Mangalore 
(Deb. 19, Vol. XVlII, 13-03-2006) 
Col. 174-75 . 

Setting up of Mega Chemical Industrial 
Estate 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoI.264~5 

Setting up of Telecom Microwave 
Transmitters 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 74 

Setting up of Thermal Power Plant in 
Karnataka 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 1034' 

Special Booking Counters for Physically 
Handicapped at Mysore Railway 
Station 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 133 

Special Package to Kamataka 
(Deb. 28, Vol. XIX,12-0S-2006) 
Col. 393-94 

Textiles Parks in Karnataka 
(Deb. 2, Vol. XVII. 17-02-2006) 
Col. 273 

Waiting List for Telephone Connections 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 1034' 

Wilt Problem in Red Gram 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 184-85 

Kuturba Gandhi Balib Vidyalaya 
Allocation for ~asturba Gandhi Balika 

Vidyalaya Scheme 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 312-13 . 

Budget (General)- 2006-07 -Presentatiol' 
(Deb. 9, Vol. XVII, 28-02- ~ J06) 
Col. 10 

Opening of Schools 'J!!dcr KGBV 
.). eb. 11" Vol. XVIIl, 07-03-2006) 
Col. 402-04 I 

Setting up of Kasturba Gandhi Balika 
Vidyalayas 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 296-97 

Kaw Committee 
Kaw Committee Report 

(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 27-28 

Kazakhstan 
Gold Mining 

(Deb. 20. Vol. XVIII. 14-03-2006) 
C01.31S-16 

Kelkar Committee 
Private Sector participation in Defence 

Production 
(Deb. 11. Vol. XVIII. 02-03-2006) 
Col. 96 

Kendriya Bhandar 
Accommodation for Kendriya Bhandar 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 246-47 

Purchase. of Stationery Articles from 
Kendriya Bhandar 
(Deb. 31. Vol. XX. 17-0S-2006) 
Col. ISS-56 

Withdrawal of Preferential Treatment to 
Kendriya Bhandars 
(Deb. 5, Vol. XVII, 22-02-2006) 
CoI.I44-4S 

Kendriya Vidyalaya 
Admission in K VS 

(Deb. 30, Vol. XIX, 1_6-05-2006) 
Col. 237-52 
(Deb. 3S, Vol. XX. 23-0S-2006) 
Col. 32th:. 7 

.'\ dn ission 10 Single Girl Child in KVS 
(Ueb. 35, Vol. XX, 23-05-2006) 
Co1.217-19 

Corruption in KVS 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 184-88 
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Harassment of Women in KVS and NVS 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.24~8 

Hostel Facilities in KVS 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 63-64 

Introduction of French and German 
Language in KVs 
(Deb. 3S, Vol. XX, 23-0S-2006) 
CoI.2S6-S7 

Irregularities in KVS 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col. 185 

Navodaya and Kendriya Vidyalayas 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 56-57 

Need to expedite construction of Central 
School building at Shajapur, Madhya 
Pradesh (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 6 

Need to fill vacancies and provide 
necessary amenities at Kendriya 
Vidyalaya (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 329-30 

Need to open a Central School in Bagaha 
region of Champaran district Bihar 
(MUR377) 
(Deb. 35, V<,! XX, 23-05-2006) 
Col. 402 

Need to start teaching in Kendriya 
Vidyalaya at Maharajganj, Siwan 
District, Bihar (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 444 

Regularisation of Teachers Appointment 
in KVS on Ad-hoc Basis 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 283 

Reservation to OBC in K VSINVS 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 399 

Shift System in KV Schools 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 142-46 

Transfer Policy for KVS Teachers 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 176-77 

Kera18 

ADB Loan to Kerala 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 118-19 

Adventure Tourism Spots 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 87-88 

Airports in Kerala 
(Deb. II, Vol. XV1I1. 02-03-2006) 
Col. 202 

Assistance to Farmers of Kerala 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 226-27 

Assistance to Kerala by Coconut 
Technology Mission 
(Deb. 34. V('II. XX. 22-05-2006) 
Col. 192-94 

Bills and Ord inances 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 152-53 

Care Keralam Project 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 228-29 

Closure of Tea Estates 
(Deb. 35, Vol. XX, 23-05-2006) 
Col.315 
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Co-operative Homoeo Pharmaceutical in 
KeraJa 
(Deb. 26, Vol. XIX, J 0-05-2006) 
Col. 252 

Construction of National Waterways in 
Kerala 
(Deb. 10. Vol. XVII. 01-03-2006) 
Col. 13940 

Cyber Crimes 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col.316 

Damage of Mattanchery Wharf 
(Deb. IS. Vol. XVIII, 08-03-2006) 
Col. 107-08 

Decline in Production of Fish after 
Tsunami 
(Deb. 19. Vol. XVIII. 13-03-2006) 
Col. 126-27 

Detective Training School in Kerala 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 327-36 

Extension of Sabari Rail to Trivandrum 
(Deb. I I, Vol. XVIII. 02-03-2006) 
CoJ.86 

Fishery Research Institutes in Kerala 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 302-03 

Flights from Trivandrum 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 130 

Integrated Coastal Health Projects 
('Deb. 5, Vol. XVII. 22-02-2006) 
Col. 121 

Integration of Rail and Road Systems in 
Kerala 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 133-34 

ITI as Integrated Production Unit of 
BSNL 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 490-91 

Development ofSabarimala Jetty at ValJarpadam 
(Deb. 29. Vol. XIX. 15-05-2006) (Deb. 15, Vol. XVIII. 08-03-2006) 
Col. 243-45 Col. 253 

Doubling of Kayankulam-Ernakulam 
Railway Line 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 195-96 

Doubling of Railway Lines in Kerala 
(Deb. 27. Vol. XIX. 11-05-2006) 
Co1.162~3 

Eco-Conservation ofVembanad Lake 
(Deb. 8. Vol. XVII. 27-02-2006) 
Col. 293-94 

Electrical Engine Repairing Unit 
(Deb. 16. Vol. XVIII, 09-03-2006) 
CoI.IS7 

Enhancement of Import Duty of Titanium 
Dioxide 
(Deb. 19. Vol. XVIII. 13-03-2006) 
Col. 128-29 

Establishment of a Railway Station at 
Nedumbassery 
(Deb. 1 I. Vol. XVIII, 02-03-2006) 
Col. 34 

Kannur Kerala 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 123-24 

Karipur Airport 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 209 

KINFRA-Kerala Industrial Infras-
tructure Development Cor-poration 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 180-81 

Kochi Metro Project 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 118 

LNG Terminal at Kochi 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 138 

Lord Krishna Bank 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 379-80 
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Manufacture of Rockets i Need to reduce the exorbitant charges for 
(Deb. 26, Vol. XIX, 10-05-2006): to and fro flight between Kerala and 
Col. 364-65 I Gulf Countries (MUR 377) 

Metro Railway Project I (Deb. 6. Vol. XVII. 23-02-2006) 
(Deb. 12, Vol. XVIII, 03-03-2006) Col.350 
Col. 24849 

Mill Gate Price Scheme 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 97-98 

Need to ban use of Endosulphane in the 
country and rehabilitate tho~e affected 
due to use of this pesticide in 
Kasergod district in Kerala (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 270 

Need to bring Calicut Medical College in ' 
Kerala at par with All India Institute of 
Medical Sciences. New Delhi 
(MUR377) 
(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 353-54 

Need to clear the proposal for setting up 
a new International Terminal at 
Trivandrum. Kerala by the Public 
Investment Board (MUR 377) 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Col. 285-86 

Need to clear the proposals of the 
Government of Kerala relating to I 

development of Tourism in the State 
(MUR377) 
(Deb. 21. Vol. XIX. 17-03-2006) 
Col. 271-72 

Need to formulate an Action Plan for 
conservation of Vembanad wet land 
system in Kerala (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 34142 

Need to have a time bound programme 
for completion of Road Over Bridges 
work in Kerala (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 441 

Need to retain and strengthen CIFRI unit 
of Indian Council of Agricultural 
Research at Alappuzha. Kerala 
(MUR377) 
(Deh. 10. Vol. XVII, 01-03-2006) 
Col. 269-70 

Need to set up a regional All India 
Institute of Medical Science at 
Trivandrum, Kerala(MUR 377) 
(Deb. 5. Vol. XVII, 22-02-2006) 
Col. 34041 

Need to settle the outstanding term 
account loan availed from nationalised 
commercial banks under the NABARD 
refinancing scheme for procurement of 
deep sea fishing trawlers in Kerala 
(MUR377) 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col. 319-20 

Need to take steps for reopening of 
Punalur Paper Mills Limited in Kerala 
with a view to protect the interest!. 
of the workers of the company 
(MUR377) 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 275·76 

Need to take steps for revival of Coir 
industry in Kerala (MUR 377) 
(Deb. 19. Vol. XVIII. 13·03-2006) 
Col. 293·94 

~eed to withdraw the decision for 
enhancement of price and reduction 
of quantity of ration items under 
Targeted Public Distribution System 
in Kerala(MUR 377) 
(Deb. 3. Vol. XVII. 20·02·2006) 
Col. 342 
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Pending Hydro Power Projects ofKerala 
(Deb. I S, Vol. XVIII. 08-03-2006) 
Col. 104 

Plan Allocation for National Highways in 
Kerala 
(Deb. IS. Vol. XVIII. 08-03-2006) i 
Col. 257-58 : 

Production/Export of Cashew 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 147-49 

Proposals from the South 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 94-95 

Refueling Facility at Trivandrum Airport 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 120-21 

Reported decision to raise the water level 
ofMullaperiyar Dam in Kerala (Sub.) 
(Deb. 10. Vol. XVII. 01-03-2006) 
Col. 261-62 

Shortage of Sugar in Kerala 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 172-73 

Soil Erosion in Western Ghat 
(Deb. 10. Vol. XVII. 01-03-2006) 
Col. 73-74 

Survey of New Railway Lines in Kerala 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 98-99 

Tourism Projects ofKerala 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 98-102 

Kerosene 
Allocation of Kerosene 

(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 121 

Black Marketing of Kerosene 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 189--91 

Demand of Kerosene in States 
Restructuring of FACT : (Deb. 6, Vol. XVII. 23-02-2006) 

(Deb. 3, Vol. XVII. 20-02-2006)! Col. 89-92 
Col. 122 ! Increase in Prices of Kerosene and LPG 

Sand Mining in Kerala i (Deb. 6. Vol. XVII, 23-02-2006) 
(Deb. 20. Vol. XVIII. 14-03-2006) I Co1.223-24 
Col. 202 

Setting up of Coast Guard Station 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 89-90 

I 

Setting up of Kayamkulam Fishing i 
Harbour 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 191 

Setting up of National Institute of 
Organic Farming in Kerala 
(Deb. 19. Vol. XVIII. 13-03-2006) 
Col. 74-75 

Setting up of Railway Hospital at 
Trivandrum 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 104 

Shifting of Marine Research Centre 
(Deb. 13. Vol. XVIII. 06-03-2006) 
Col. 156~57 

Jan Kerosene Pariyojana 
(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 280- -82 

Need to ensure ea~y availability of LPG 
and Kerosene to the consumers in the 
country. (MlJR 377) 
(Deb. 13, Vol. XVIII. 00-03-20(6) 
Col. 364-65 . 

Pi I ferage of Kerosene 
(Deb. 6. Vol. XVII, 23-02-2006) 
Col. 335-37 

Sale of Kerosene in open Market 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 286-87 

~hadi and Village Industries 
Development of Khadi and Rural 

Industries 
(Deb. 14. Vol. .xVIII, 07-03-2006) 
Col. 276--78 
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Development of Khadi Products 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 23-26 

Khadi and Village Industries Commission 
Bill 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 206 

Loan for Self Employment 
(Deb. 20. Vol. XVIII, 14-03-2006) 
Col. 275-80 

Loan to Entrepreneurs 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 81-82 

Production and Sales by K VIC Outlets 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 173-74 

Promotion of the Use ofKhadi Products 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col. 241-42 

Restructuring ofKGUC 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 367 

Setting up of Agro and Rural Industries 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 158-61 

Status of Export Promotion Council to 
KYle 
(Deb. 4. Vol. XVII. 2J -02-2006) 
Col. 77 

Kisan Call Centres 
Kisan Call Centres 

(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 95-96 

Kisan Credit Card 
Kisan Credit Card 

(Deb. 17. Vol. XVIII, 10-03-2006) 
Col. 231-44 
(Deb. 2). Vol. XIX. ) 7-03-2006) . 
Col. 124 

Need to exempt stamp fees on mortgaged 
land for Kisan Credit Cards from the 
farmers in Punjab (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 340 

Kisaa Vikas Parishad 

Setting up ofKisan Vikas Parishad 
(Deb. 13. Vol. XVIII, 06-03-2006) 
Col. 134-35 

K-. SlYa Kendra 

Kiss ... '" Kendra 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 50---52 

Krishak Dharad Cooperative Limited 

Joint Venture with Tokio Marine and Fire 
Insurance Company 
(Deb. 7. Vol. XVI.I, 24-02-2006) 
Col. 102-05 

Krishi Vican'Kendra 
Krishi Vigyan Kendra at Karamchedu in 

A.P. 
(Deb. 19, Vol. X V Ill. 13-03-2006) 
Col. 195 

Revival ofKrishi Vigyan Kendras 
(Deb. 19. Vol. XVIII, 13-03-2006) 
Co1.4S-49 

Krishna Water Commission 
Krishna Water Commission 

(Deb. 34. Vol. XX, 22-05-2006) 
Col. 234-35 

Krishnamurthy Committee 
Recommendations of Krishnamurthy 

Committee 
(Deb. 32, Vol. XX. IS-05-2006) 
Col. 210 

KumbhMeia 
Need to release funds for development 

of Manmad in view of forthcomin'g 
Kumbh Mela of 2008 at Nanded. 
Maharashtra (MUR 377) 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 439-40 

Kuposhan Niwaran SanjeevaniAbhiyan 
Kuposhan Niwaran Sanjeevani Abhiyan 

(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 135-36 
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Laboratory 
Establishment ofBSL 3 Laboratories 

(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 34041 

Establishment of Water Testing 
Laboratories 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 89-95 

Legislation on Food Safety Standard 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 185 

Maintenance of Path Lab 
(Deb. 31, Vol. XX, 17-05-2006) 
Co1.261~2 

Mobile Laboratories to Check 
Adulteration in Petroleum Products 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 2-4 

Norms/Guidelines for Pathological Labs 
(Deb. 31, Vol. XX, 17·0S·2006) 
Col. 20S-06 

Prices of Food Items in Trains/Stations 
(Deb. 32, Vol. XX, II·OS-2006) 
Col. 243 

Space Laboratory 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 219 

Upgradation of Food Processing 
Laboratory 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 136 

Upgradation of Science Laboratories 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 77-78 

Labour 
Absorbing Additional Labour Force 

(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 235-36 

Agricultural Landless Labourers 
(Deb. 29, Vol. XIX, 15-05·2006) 
Col. 204-07 

Amendment in Labour Laws 
(Deb. 3, Vol. XVII, 20·02-2006) 
Col. 98-99 

Condition of Labourers in Coal Mines 
(Deb. 31, Vol. XX, 17-05·2006) 
Col. 387 

Construction Workers 
(Deb. 13, Vol. XVIII, 06·03·2006) 
Col. 291-92 

Credit Cards to Labourers 
(Deb. 33, Vol XX, 19-05-2006) 
Col. 175-77 

Decrease of Labour Cost 
(Deb. 8, Vol. XVII, 27·02·2006) 
Col. 191-92 

Domestic Workers 
(Deb. 13, Vol. XVIII, 06·03·2006) 
CoI.2S4-55 

Health Condition of Unorganised 
Laborers 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoI,68~9 

Implementation of Labour Laws 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 440-41 

Labour Force 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 3-5 

Labour Intensive Industrial Park 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 140-41 

Minimum Wages 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 299-302 

Model Hospitals for Labourers 
(Deb. 19, Vol. XVIII, 13·03-2006) 
Col. 35-36 

Need for rehabilitation of migrant tribal 
labourers from Mehboobnagar, 
Andhra Pradesh engaged in signalling 
and telephone cable laying work of 
railways in Nasik district, Maharashtra 
(MUR377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 242 
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Need to ensure effective implementation 
of Labour laws in Border Roads 
Organisation (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 384 

Need to finalize the process for 
privatisation of ESI hospitals in 
Kolhapur and Pune for the benefit of 
labour force (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 336 

Need to make payment of the arrears to 
coal ~rkers as per National Coal Wage 
Agreemettt (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 8-9 

Need to protect the interests of labourers 
while implementing labour reforms 
(MUR377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 487 .. 8 

Need to provide employmeat to the 
IMourcrs of Bihar AJricultural Labour 
Federation in 0rdnInce Factory JlWir. 
Halanda district, Bit. (MUR 377) 
(Deb. 10, Vol. XVII. 01-03-20") 
Col. 271 

Noed to provide remuneration to contrKt 
workers at par with regular employees 
in oil PSUs (MUR 377) 
(De.,. 30, Vol. XIX, 16-05-2006) 
Col. 441 

Need to take steps for reopening of 
Punalur Paper Mills Limited in Kerala 
with a view to protect the interests 
of the workers of the company 
(MUR377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 275-76 

Promotion of Labour Intensive Industries 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 34344 

Provident Fund Facility to Workers 
(Deb. I Q. Vol. XVIII, 13-03-~006) I 
Col. 7:>-76 I 

Proxy Labour in Food Corporation of 
India 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoI.20S 

Regularisation ofContrac:tual Workers of 
ONGC 
(Deb. 6, Vol. XVII, 23-02-2006) 
CeI.107-01 

Relief to Fann Labourers under SGRY and 
SGSY 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 201-02 

Retrenchment of Workers 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 411-12 

Skill Enhancement Programme for 
Emigrants 
(Deb. 31, Vol. XX, J 7-05-2006) 
Col. 269 

Skilled Labour 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoI.J6~ 

Special lANur Laws 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 399-400 

Tendu LeafV{OI'kers 
(Deb. 29, Vol. XIX, t S-05-2006) 
Col. 34a-.9 

Unemployed Unskilled Labourers 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 335-37 

Upliftment of Child Labour 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 110-11 

Violation of Labour Laws 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 124 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 175-76 

Violation of Labour Laws by Construction 
Companies 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 297-99 
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Welfare of Workers 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 442-45 

Women Labour Force 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 261 

Workforce in Coir Industry 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 141-42 

Lakes 
Census on Lakes 

(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 135-37 

Development ofChilka Lake 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 270 

Developments of Lakes 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 254-5S 

Encroachment ofKoreyu Lake 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 292-93 

Lakshadweep 
Banking Facilities in Lakshadweep 

.(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 143 

Coconut Trees in Lakshadwc::ep 
(Deb. 29, Vol. XIX, IS-05-2006) 
Col. 219 

Development ofTourism in Lakshadweep 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 250---52 

Educational Institutions 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 230-31 

Fish Landing Centres in Lakshadweep 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 346-47 

Health Facilities in Lakshadweep 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 249-50 

Inter-Island Helicopter Service 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 175-76 

Lakshadweep Scheduled Tribes 
Constitution Amendment Bill 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. I 49-S0 

Meteorological Centre 
(Deb. 28 .. Vol. XIX, 12-05-2006) 
Col. 213-15 

Protection of Mahal Language 
(Deb. 4, Vol. XVII, 2 t -02-2006) 
Col. 142-43 

UtiUzation of Coconut Husk 
(Deb. 4, Vol. XVII, 21-02-2006) 
Co1.212-13 

Welfare Projects for Disabled in 
Lakshadweep 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Co1.161~2 

Land 
Acquisition of Land for Golden 

Quadrilateral Project 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 606-28 

Acquisition of Lands for National 
Highway No.76 
(Deb. 31, Vol. XX, 17-0S-2006) 
COU50-51 

Compensation to Land Owners 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 237-38 

Compensation to losers of Land 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col.3S-37 

Diversion of Funds 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 41-43 

Encroachment of Railway Land in Orissa 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 204 
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Impact of land Mismanagement 
(Deb. 26, Vol. XIX, t 0-05-2006) 
Col. 239-40 

land Purchased by SAIL 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 134 

Physical Possession of Acquired land 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 194-95 

Review of Implementation of land 
Reforms 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 223 

Simplification of Agricultural land 
Purchase 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 68 

Language 
Criteria for Declaring Classical Language 

(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 78-79 

Declaration of Ancient Languages 
(Deb. 35, Vol. XX, 23-05·2006) 
Col. 168-69 

Grant-in-Aid for Propagation of Hindi 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 225-26 

Inclusion of Gondi Language in 8th 
Schedu Ie of Constitution 
(Deb. 30, Vol. XIX, 16-05·2006) 
Col. 209 

Introduction of French and German 
Language in K Vs 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 256·57 

Language Training Programmes 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 274-75 

Need to declare Telugu as a classical 
language (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 344-45 

Need to include Bhojpuri language in the 
Eighth Schedule to the Constitution 
(MUR377) 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 345 

Need to include Gorboli language in the 
Eighth Schedule to the Constitution 
(MUR377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Co1.317-18 

Need· to include Rajasthani language in 
the Eighth Schedule to the 
Constitution (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 292 

Need to provide adequate funds for 
promotion of Tamil as a classical 
language (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 23-24 

Programmes in Regional Indian 
Languages 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 157 

Promotion of Hindi Abroad 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 171-74 

Promotion of Languages 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 318-20 

Promotion of Sanskrit 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col.10-17 

Protection of Mahal Language 
(Deb. 4, Vol. XVII, 2 I -02-2006) 
C.ol. J 42-43 

Recognition of Classical Languages 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 292--94 

Recognition to Hindi in UNO 
(Deb. 26, Vol. XIX, 10-05·2006) 
Col. 503-04 
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Recruitment and Posting of Language 
Teachers 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 213 

Three Language Fonnula 
(Deb. 4, Vol. XVll, 21-02-2006) 
Col. 153 

Urdu DTP Centres 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 80 

Use of Hindi in Embassies/Consulates 
Abroad 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 239-50 

Use of Hindi Language in Public Sector 
Banks 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 31 ]-]2 

Lavatories 
Grants for Construction of Lavatories 

(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 80 

Law and Order 
Report of Killing ofTribals 

(Deb.30, Vol. XIX, 16-05-2006) 
Col. 227-28 

Law Comll1lssion 
Execution of Death Sentence 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 165-66 

Pending Commercial Cases 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 374-75 

Recommendations of Law Commission 
(Deb. 21, Vol. XIX, 17-03-2006) 
C01.2S-33 

Law(s) 
Amendment to Insurance Law 

(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 283-84 

Amendments to Co-operative Laws 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 145 

Building By-Laws 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 134-35 

Expert Group on IT Law 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 226-27 

Implementation of Labour Laws 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 440-41 

Need to ensure effective implementation 
of Labour laws in Border Roads 
Organisation (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 384 

Need to suitably amend forest laws for 
facilitating the development of tribal 
areas in Bharuch Parliamentary 
Constituency, Gujarat (MlJR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 387 

Property Conservation Law 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 363 

Review of Mineral Law 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 133-34 

Special Labour Laws 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 399-400 

Violation of Labour Laws 
(Deb. 3, Vol. XVII, 20-02·2006) 
Col. 175-76 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 124 

Violation of Labour Laws by Construction 
Companies 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 297·99 

Leather 
Allocation of Funds to Leather Industry 

(Deb. 35, Vol. XX, 23·05·2006) 
Col. 61-62 
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Growth of Leather Industry 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col. 30-31 

Leather Industry 

Need to enact a legislation to prevent sale 
of sub-standard gold (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 361 

(Deb. 14, Vol. XVIII, 07-03-2006) Ubnry 
Col. 24849 Construction of Dr. Ambedkar National 

Leather Park 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col. 190 

Library 
(Deb. 32, Vol. XX, 18-05-2(06) 
Co1.119-21 

Funds for Educational Libraries 
LeaveTravelConcessioa (Deb. 4, Vol. XVII, 21-02-2006) 
Extending Period of LTC to Srinagar Col.IS2 

(Deb. 31. Vol. XX, 17-05-2006) Introduction ofCws Libraries 
Col. 82-83 (Deb. 35, Vol. XX, 23-05~2006) 

LTC to Port Blair Col. 306-08 
(Deb. 31, Vol. XX, 17-05-2006) Life InsuraaceCorporatioa 
Col. 303 

Legal Assistance 
Free Legal Assistance for Consumer 

Investment ofLICin Cooperative Sector 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 14547 

Ca~t~s L1C Housing Finance Ltd. 
(Deb. 34, Vol. XX, 22-05-2006) . (Deb. 28. Vol. XIX, 12-05-2006) 
Co!. 209-10 Col. 260 

Legal Assistance to Poor People 
(Deb. 28. Vol. XIX~ 12-05-2006) 
Col. 209 

Legislation 

Legislation for Refugees 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col. 134-35 

Legislation on Food Safety Standard 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 185 

Legislation on Spurious/Adulterated 
Seeds 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 281-82 

Need to enact a legislation providing for 
conversion of Tripura University into 
a Central University (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 272 

L1C in Health Insurance 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 221-22 

Life Insurance Corporation 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 133-34 

Need to address the problems of L.I.C. 
agents in the country (MUR 377) 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 24647 

Rate oflnterest on LIC Policies 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 126-27 

liquefied Natural Gal 
Import of LNG 

(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 51-52 

Import of LNG from Iran 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 14748 
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Indo-Iran LNG Deal 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 13&-39 

LNG Terminal at Kochi 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 138 

Need to make avai/able LPG Connection 
on demand (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 440 

Need to open an LPG outlet at Ramganj 
Mandi in Kota district, Rajasthan 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 19-20 

New LPG Connections 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 148-49 

Setting up of LNG Terminal and Power 
Generation Plant by ONGC 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 176 

LIquefied Petroleum Gas 
Allotment of LPG Agencies in Rural Areas 

(Deb. 6, Vol. XVII. 23-02-2006) 
CoJ.226-27 

COJ!1plaintAgainst LPG Distributors 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 244-48 

Delay in Supply of LPG 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 57-59 

Delivery of Cylinders to Consumers 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 89 

Different Colours for Domestic and 
Commercial Liquefied Petroleum Gas 
Cylinders 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 211 

llIegal LPG Godowns 
(Deb. 27, Vol. XIX, 11-0~-2006) 
Col. 265-66 

Increase in Price of LPG 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 267-68 

Increase in Prices of Kerosene and LPG 
(Deb. 6, Vol. XVII, 23-02-2006) 
Co1.223-24 . 

LPG Facility 
(Deb .. 16, Vol. xvm, 09-03-2006) 
Col. 63-68 

LPG Filling Plants 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 270-73 

Marketing of LPG 
(Deb. II, Vol. XVIII, 02-03-2006) 
Co1.168~9 

Need to ensure easy availability of LPG 
and Kerosene to the consumers in the 
country. (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 364-65 

Need to ensure supply of LPG through 
pipeline 'in Jaipur, Rajasthan 
(MUR377) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 545 

Opening of LPG Agencies 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 288-89 

Pilferage of LPG 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 29-30 

Production of Petro II LPG from Coal 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 331 

Subsidised Liquefied Petroleum Gas 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col,187-88 

Subsidy on LPG 
(Deb. II, Vol. XVllI, 02-03-2006) 
Col. 73-74 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 92-93 
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Supply of Domestic LPG Cylinders 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 143 

Taxes on LPG 
(Deb. 6, Vol. XVlI, 23-02-2006) 
Col. 104-05 

VAT on LPG 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 124 

Liquefied Petroleum Gas Agencies 
Allotment of Petrol Pumps/LPG 

Dealerships to Families of Kargil 
Martyrs 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 93-95 

Appointment of LPG Distributors 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 236-37 

Benami Allotment of Petrol Pumps and 
LPG Agencies 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 184-86 

Bifurcation of LPG Agencies 

Siphoning off of Foreign Liquor 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 356-57 

Livestock 
Improvement in Livestock and Cow 

Progeny in Maharashtra 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 268-7l 

Improvement in Livestock and Cow 
Progeny in Uttar Pradesh 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 57 

Livestock Insurance Scheme 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 67-68 

National Livestock Policy 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. I 77-7S 

Loans and Advances 
Action for Recovery of Loan 

(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 113-17 

(Deb. 32, Vol. XX, 18-05-2006) ADB Loan 
Col. 180-81 (Deb. 33, Vol. XX, 19-05-2006) 

Liquor 
Ban on Use of Alcohol in Films 

(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 65-66 

Drinking Age 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 182 

Excise on Liquor Barons 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 228 

Export ofGrapeslWine 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 181-82 

Export of Whisky 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 227 

National Liquor Policy 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 104-05 

Col. 384-85 
ADB Loan to Kerala 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 118-19 

Availability of Credit of Farmers 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 361-62 

Bank Credit in Priority Sector 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 229-31 

Budget (General)-2006-07-Presentation 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 12-13 

Closure of ADBlWorid Bank Loan 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 197 

Commercial Debt 
(Deb. 12, Vol. XVIII, 03-03-2006)-
Col. 78-79 
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Consolidation of Central Loans 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 113 

Cooperative Credit . 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 77-78 

Cotton Mills 
(Deb. 2, Vol. XVII, 17-02-2006) 
CoL 265-66 

Cradit Problem in FPI 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 138 

Credit to Agriculture Sector 
(Dt-b. 12, Vol. XVIII, 03-03-2006) 
Col. 20-29 

Credit to Oral Tenants 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col 203-04 

Credit to Small Scale Industries 
(Deb. 4, Vol·. XVII, 21-02-2006) 
Col. 257-S9 
(Deb. 1.7, Vol. XVIII, 10-03-2006) 
Col. 112-13 

CropCrodit 
(D!=b. 7, Vol. XVII, 24-02-2006) 
('.01.224-25 

Crop Loan 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 93-94 

Debt Burden oflndia 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 2.35-38 

Debt Burden of States 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 49-52 

Demand for Loan 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 245-47 

Disb'lJ'SCment of Loan by Banks 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 164-70 

External Commercial Borrowings 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 259 

Financial Assistance/Loan Facilities to 
OBCs for Studies 
(Deb. 16, Vol. XVIII, 09.03~2006) 
Col. 109-14 

Grant of Education Loan in Urban Rural 
Areas 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 259-(;0 

Growth in Bank Credit in Mumbai 
(Deb. 17, Vol. XVIII, 10-03·2006) 
Col. 280-81 

Growth of Agriculture Credit 
(Deb. 28, Vol. XIX, 12-05·2006) 
Col. 27S-80 

Indebtedness in Rural Areas 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 95-97 

Interest of External Loans 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 355·56 

Interest on Loan 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 124 

Interest Rate for Exporters 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 139-40 

Loan against Godown Receipt 
(Deb. 29, Vol. XIX, 15·05-2006) 
CoI.2)7 

Loan by lREDA 
(Deb. 33, Vol. XX, 19.05·2006) 
Col. 33·31 

Loan by NABARD to Orissa 
(Deb. 12, Vol. XVIII, 03~03·2006) 
Col. 191-92 

LoanbyNTC 
(Deb. 17, Vol. XVIII, ) 0·03-2006) 
Col. 128-30 
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Loan by Regional Rural Banks 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 181-83 

Loan Facility to OBCs for Higher 
Education 
(Deb. 32, Vol. XX, 18-05-2006) 
CoI.1l7-1S 

Loan for Infrastructural Development 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 205 

Loan for Self Employment 
(Deb. 20, Vol. XVIII. 14-03-20'06) 
Col. 275-80 

Loan from International Financial 
Institutions 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 133-40 

Loan from Japan 
(Deb. 28. Vol. XIX, 12-05-2006) 
Col. 266-7'0 

Loan from World Bank 
(Deb. 28, Vol. XIX, '12-05-2006) 
Col. 194-200 

Loan Given to 1984 Riot Victims 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 141-42 

Loan through Post Offices 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 245 

Loan to Builder and Financer 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 75-76 

Loan to Entrepreneurs 
(Deb. 14, Vol. XVIII, '07-'03-2'006) 
Col. SI-82 

Loan to Farmers, Handicapped and Poor 
Persons 
(Deb. 2. Vol. XVII, 17-02-2'006) 
Col. 285-86 

Loan to Pharma Companies 
(Deb. 33, Vol. XX, 19-05-2'006) 
Co1.207-10 . 

Loan to Rural Families 
(Deb. 2. Vol. XVII, 17-02-2'0'06) 
Col. 295-97 

Loan Under PMRY 
(Deb. 28, Vol. XIX, 12-'05-20'06) 
Col. 53-68 

Loan under SGSY 
(Deb. 33, Vol. XX, 19-'05-20'06) 
Col. 47-54 

Loan/Assistance to Government Funded 
Scheme 
(Deb. 12, Vol. XVIII. 03-'03-2'006) 
Col. 167 

Loans for Poor 
(Deb. 28. Vol. XIX, 12-'05-2'006) 
Col. 271 

Loans Given by NAFED 
(Deb. 29. Vol. XIX, 15-05-20'06) 
Col. 331 

Loans to Farmers 

(Deb. 7. Vol. XVII, 24-02-20'06) 
Col. 130-33 
(Deb. 8, Vol. XVII, 27-'02-2006) 
Col. 169-72 

Loans to State Governments 
(Deb. 21, Vol. XIX, 17-'03-2'0'06) 
Col. 221-23 

Loans Written offby Cooperative Banks 
(Deb. 17, Vol. XVIII, 1 '0-'03-2'0'06) 
Col. 140-41 

Micro Credit 
(Deb. 21. Vol. XIX, 17-03-2'006) 
Col. 97 

Model Education Loan Scheme 
(Deb. 2, Vol. XVII, 17-'02-2'0'06) 
Col. 12'0-23 

NABARD Loan to Farmers 
(Deb. 21, Vol. XIX, 17-'03-20'06) 
Col. 96-97 
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Need to charge reduced rate of interest 
on the loans availed by the fanners 
from cooperative banks in Amreli 
Parliamentary Constituency, Gujarat 
(MUR377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
CoL 338 

Need to check foreip banks charging 
exorbitant rate of interest on the loans 
provided through credit cards in the 
country (MUR 3'77) 
(Deb .• , Vo,1. XVII, 27-02-2006) 
CoL 332-33 

Need to JI'8IH relief to the farmers who 
had borrowed loans in Malegaon 
Parliamentary Constituency, 
Maharashtra with a view to check 
increasing incidents of suicides by 
farmers in the region (MUR 377) 
(Deb. II, Vol. 'XVIII, 02-03-2006) 
CoL 241 

Need to provide loans to farmers at lower 
rate of interest (MUR 377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 321 

Need to settle the outstanding term 
account loan availed from nationalised 
c:cimmcreial banks under the NABARD 
refinancing scheme for procurement of 
deep sea fishing trawlers in Kerala 
(MUR377) 
(Deb. 4, Vol. XVII, 21-02-l006) 
Col. 319--20 

NPAofBanks 
(Deb. 7, Vol. XVII, 24-02-2006) 
CoI.217-19 

One Time Settlement Schemes 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 98-99 

Outstanding Loan of Sick Units 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 68-69 

P:.ying Back ADB Loan 
(Deb. ~. Vol. XVII, 22.02-2006) 
Col. 303 

Priority Sector Lending 
(Deb, 12, Vol. XVlIl, 03-03-2006) 
COI.204-OS 

Privatisation of Bank Deposits and Loans 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 107-08 

.Raising Additional Funds by Banks 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 100-02 

Recovery of Loan 
(Deb. 21. Vol. XIX. 17-03-2006) 
Col. 175-76 

Reduction in Subsidy for PDS 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 258-59 

Refusal to Sanction Loan by REC 
(Deb. 28, Vol. XIX. 12-05·2006) 
Col. 34445 

Rescheduling of Outstanding Central 
Loans 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 190-91 

Rural Lending 
(Deb. 2, Vol. XVII. 17-02-2006) 
Col. 275-76 

SBI Home Loan 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 225-26 

Small Saving Loan 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 126 

Small Scale Industrial Units 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 200-06 

Structural Adjustment Loan from World 
Bank 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 95 

Sugar Industry on Priority Sector Lending 
(Deb. 7, Vol. XVII. 24-02-2006) 
Col. 178-79 
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Target for Credit to Agriculture Sector 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 78-80 

Withdrawal of Loan Facility to DMRC 
(Deb. 28, Vol. XIX, 12-0S-2006) 
COJ.2S7-S8 

World Bank Loan for Hilly Area 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 78-79 

World Bank Loan to Andhra Pradesh 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 256 

World Bank Loan to NHPC 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 243-46 

World Bank Loans for Slum Sanitation 
Programme 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.IS7 

Local Bodies 
Accounting System for Urban Local 

Bodies 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 237-38 

Central Assistance to Urban Local Bodies 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 192-99 

Lottery 
Banning of Lotteries 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 266 

Lotteries 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.204-oS 

Need to prevent the reported move to 
resume Lottery business in the country 
(MUR377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 288 

Machines 
Import of Machines 

(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 139-40 

Mad. .. 
Foreign Funding to Madarsas 

(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 121-23 

Madarsa Education 
(Deb. 30, Vol. XIX, 16-05-2006) 
Co1.167~8 

Mid-day Meal in Madarsas 
(Deb. 30, Vol. XIX, 16-05-2006) 
Cpl. 65 

Mid-day Meal to StudenL Studying in 
Madarsas 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 156-57 

Modernisation of Madarsa Education 
(Deb. 4, Vol. XV!' 21-02-2006) 
Col. 82 

Upgradation ofCurricu"l,n in Madarsas 
(Deb, 30, Vol. XIX. 16-05-2006) 
Col. 179 

Madhya Pradesh 
Additional Grants for Primary Schools 

(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 225-26 

Afforestation in Madhya Pradesh 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Co1.266~7 

Air Services from Gwalior 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 51 

Allocation of Funds to PRls 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 280-81 

Awards under Pratibha Unnayan Yojana 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col.313 

Bio-Diesel Plants in Madhya Pradesh 
(Deb. I S, Vol. XVIII, 08-03-2006) 
Col. 253-54 

Bio-Medical Waste Unit 
(Deb. 28, Vol. XIX. 12-05-2006) 
Col. 144-45 
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Ceiling Cost on Construction of Hostels 
forST 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 59-60 

Central Share for Construction of Training 
Centre in M.P. 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 139 

Circuit Development Scheme 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 223-24 

Concept Paper for Improvement of 
Forests 
(Deb. 29, Vol. XIX, IS-OS-2006) 
Col. 278-79 

Construction of Bridge on Chambal 
National Highways 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 287-88 

Construction ofDams/lrrigation Projects 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col.211-12 

Construction of Juvenile Homes 
(Deb. 27, Vol. XIX, II-OS-2006) 
Col. 210 

Construction of Over bridge in M.P. 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. ISO 

Construction of Overbridges 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 102-03 

Deduction of Funds under lAY 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 238-40 

Destination Development Programme 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 115-16 

Development of Jabalpur Airport 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 1 84-8S 

Development of Parks/Sanctuaries 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 96-97 

Development of Phoolbagh and Hotel 
Tansen in Gwalior 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 147 

Development of Railway Stations under 
Jabalpur Division 
(Deb. 6, Vol. .XVII, 23-02-2006) 
Col. 196-98 

Diamond Mining 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 74 

Electricity from Sardar Sarovar Project 
(Deb. 33. Vol. XX. 19-05-2006) 
Col. 387-89 

Electrification of Katni-Naini Railway 
Route . 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col.IOS-06 

Financial Assistance for Modernization 
of Thermal Power Projects 
(Deb. 28. Vol. XIX, 12-05-2006) 
Col. 287-88 

Funds for Drip Irrigation in M.P. 
(Deb. 29, Vol. XIX, J 5-0S-2006) 
Col. 351 

Gandhi Sagar Dam 
(Deb. 29, Vol. XIX, I S-05-2006) 
Col. 109 

Hospital for Beedi Workers 
(Deb. 13, Vol. XV111, 06-03-2006) 
Col. 221 

Increase of Vegetation in MP 
(Deb. 8. Vol. XVII. 27-02-2006) 
Co1.215-16 

Information Technology Hub in 
Vijaywada 
(Deb. 26. Vol. XIX, 10-05-2006) 
Col. 476 

Inland Water Transport in Madhya 
Pradesh 
(Deb. IS. Vol. XVIII. 08-03-2006) 
Col. 255-56 
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Laying ofBiiaspur-Mandla Railway Line 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 132 

Maintenance of National Highways 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoJ.530-32 

Meeting of Vigilance and Monitoring 
Committee 
(Deb. 21, Vol. XIX, 17:03-2006) 
Col. 183-87 

National Horticulture Mission 
(Deb. 8, Vol. XVII, 27-02'-2006) 
Col. 216 

National Institutes on Mushroom 
Research and Training 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 128-29 

Need for construction of a bridge on river 
Chambal at Usedghat linking Uttar 
Pradesh and Madhya Pradesh 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 19 

Need for construction ofa Railway Over-
bridge at the Railway crossing near 
Maxi Railway Station in Ratlam 
Division (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 33940 

Need to approve setting up ofReadymade 
Garments Complex at Jabalpur, 
Madhya Pradesh (MUR 377) 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 44041 

Need to construct an airport in Neemuch, 
Madhya Pradesh (MUR 311) 
(Deb. 2S, Vol. XIX, 22-03-2006) 
Col. 6-7 

Need to continue Rashtriya Sam Vikas 
Yojana upto the year 2009 with a view 
to develop selected districts in 
Madhya Pradesh (MUR 371) 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 34142 

Need to expedite construction of Central 
School building at Shajapur, Madhya 
Pradesh (MUR 317) 
(Deb. 2S, Vol. XIX, 22-03-2006) 
Col. 6 

Need to expedite setting up of Regional 
All India Institute of Medical Sciences 
at Bhopal, Madhya Pradesh (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 346-47 

Need to include road from Deori Bandh 
(Uttar Pradesh) to Harpalpur (Madhya 
Pradesh) under National Highways 
and complete the widening of road 
between Deori Bandh and Mataudh 
(MUR377) 
(Deb. 34, Vol. XX. 22-0S-2006) 
COl.S03 

Need to provide compensation to the 
farmers whose crops have been 
damaged due to hailstorm in Sagar 
Parliamentary Constituency. Madhya 
Pradesh (MUR 377) 
(Deb. 2S, Vol. XIX, 22-03-2006) 
Col. 6 

Need to release funds to solve drinking 
water problem in Satna and Katni 
districts of Madhya Pradesh 
(MUR377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 267 

Need to set up a Doordarshan Kendra at 
Beena, Madhya Pradesh (MUR 377) 
(Deb. 3, Vol. XVII. 20-02-2006) Col. 340 

Need to set up a Horticulture University 
at Mandsaur. Madhya Pradesh 
(MUR317) 
(Deb. 17, Vol. XVIII. 10-03-2006) 
::01.337-38 

Need to set up industries based on 
Manganese/silica sand in Rewa 
Parliamentary Constituency. Madhya 
Pradesh (MUR 377) 
(Deb. 32. Vol. XX, 18-0S-2006) 
Col. 331 
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Need to set up Manganese and Silica sand 
based industries in Rewa Parliamentary 
Constituency, Madhya Pradesh 
(MUR377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoL 329 

Need to take steps for promotion ofSarva 
Shiksha Abhiyan in Madhya Pradesh 
(MUR377) 
(Deb. 14, Vol. XVJI1, 07-03-2006) 
Col. 488 

Pre-Exam Coaching Scheme 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 271-72 

Primary Weavers Cooperative Societies 
(Deb. 2, Vol. XVII, 17-02-2006) 
CoL 106-08 

Production of Oilseeds and Pulses in 
Madhya Pradesh 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoL 287-88 

Proposal from Madhya Pradesh to 
Encourage Voluntary Organisation 
(Deb. 34, Vol. XX, 22-05-2006) 
CoL251 

Proposals for Afforestation 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 232-36 

Proposals from Madhya Pradesh for 
Forest Training 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 292-93 

Proposals Under Tribal Development 
Scheme 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 182-83 

Rajeev Gandhi Foodgrains SecW'ity 
Mission 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 133 

Rajiv Sagar Project 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 95-96 

Reduction in Share of Power 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 345 

Release of Funds to States 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 369-72 

Repair of National Highways 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 271-72 

Revival of Co-operative Institutions 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 145 

Revival of Cooperative Institutions in 
Madhya Pradesh 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 125 

Schemes for Urban Development 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 92-93 

Short Supply of Foodgrains under 
NFFWP 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 119-20 

Social Forestry 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Co1.305-G6 

Strategy to Counter Drought 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 88-89 . 

Sugar Free Potato 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 147 

Upgradation of Food Processing 
Laboratory 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 136 

Upgradation of Oncology Wing of G.R. 
Medical College 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 260 

WetJa,nd Conservation Plan 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 244-45 
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Wildlife Sanctuary Project I Fault Rate in BSNL and MTNL Phones 
(Deb. 29, Vol. XIX, 15-05-2006) (Deb. 26, Vol. XIX, 10-05-2006) 
Col. 345 Col. 642-46 

Women Teaching Centres 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 101-02 

World Food Programme in Madhya 
Pradesh 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 147-48 

Mahajan Commission 
Need to implement the recommendations 

of Mahajan Commission's Report on 
border dispute between Maharashtra 
and Karnataka with regard to the 
status ofBelgaum (MUR 377) 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 338-39 

Mahanadi Coalfields Umited 
Agitation by Displaced Persons 

(Deb. 15, Vol. XVIII, 08':03-2006) 
Col. 227-28 

Bhubaneswari Open Cast Project 
(Deb. 10. Vol. XVll. 01-03-2006) 
Col. 133 

MahanagarTelephone Nigam Limited 
Closure of PC Os 

(Deb. 2, Vol. XVII. 17-02-2006) 
Col. 247-48 

Corruption in BSNL and MTNL 
(Deb. 12, Vol. XV 111 , 03-03-2006) 
Col. 240 

Decline in BSNL and MTNL Mobile 
Services 
(Deb. 31. Vol. X'X. 17-05-2006) 
Col. 147-48 

Discontent Amongst Officers of MTNL 
and BSNL 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 63-64 

Garuda Service ofMTNL 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 130-31 

Hiring of Security Agencies 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 273-76 

Joint Venture with Foreign Firms 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 184-85 

Landline Telephone Connections 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 279-81 

Marketing to Telecom Circles 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 217-24 

Rebate for Senior Citizens 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 142-47 

Reduction in Telephone Rent 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 292-93. Col. 297-300 

(Deb. 2, Vol. XVII, 17-02-2006) 

Rental Charges ofBSNL and MTNL 

(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 273-74 

Subscribers Base of BSNLIMTNL 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 19-28 

Uniform STD Call Rate 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 159-60 

VRS to BSNL and MTNL Employees 
(Deb. 3 I, Vol. XX, 17-05-2006) 
Col. 291-93 

Maharashtra 
Activities oflSI 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 222-23 
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Agro Climatic Zones 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 220-23 

Air Service between Mumbai and Nasik 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 123 

Air Service from Nasik 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 258-59 

Approval for Gosikhurd Irrigation Project 
(Deb. 29, \bl. XIX, I 5~S-2006) Col. 236 

Approval to Hooman River Project 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 76-78 

Assistance to State Governments for 
Irrigation Projects 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 6-17 

Beautification ofChaitya Bhoomi Stupa 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 94-95 

BTS in Maharashtra 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 245. 274-75 

Building Collapsed due to Rain in 
Maharashtra 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 144-45 

Bus Facilities for Ferrying Passengers 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Co1.102~ 

Central Assistance under Post Matric 
Scholarship Scheme 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 221-22 

Central Railway Employees Colony at 
Ajani 
(Deb. 32, Vol. XX, 18-05·2006) 
Col. 86·87 

Centre of Excellence at CA Institute, 
Nagpur 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 298-99 

City Development Plan 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col.] 18 

Cleaning of Rivers 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 230 

Clearance for Road 'Construction 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 124-25 

Clearance of Project Report under NRAP 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 251-52' 

Closure of Public Sector/Private 
Companies in Maharashtra 
(Deb. 32, Vol. XX, 18-05-2006) 
Co1.103~ 

Coal Based Power PI.ant at Mauda, Nagpur 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 253-54 

Computerisation of Post Offices in 
Maharashtra 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 254 

Condition of Road in Maharashtra 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 235 

Connecting Goods Trains Stations to 
Passenger Lines 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 157 

Construction of Railway Track 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.I07~8 

Construction of Road Over Bridges 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col.2S5 

Construction of Road Over/Under 
Bridges in Maharashtra 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 54-56 

Construction of ROB on Level Crossing 
(Deb. 32, Vol. XX, 18-05·2006) 
Col. 291-92 
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Conversion of Two Lane Highways into I· Electrification of Villages through NCES 
four Lane (Deb. 33. Vol. XX. J 9-05-2006) 
(Deb. 26, Vol. XIX. 10-05-2006) Col. 293-94 
Col.3l7-18 

Corruption in BSNL and MTNL 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 240 

Damage to Sugar Crops due to Flood in 
Maharashtra 
(Deb. 19. Vol. XVIII. 13-03-2006) 
Col. 103 

Dangerous Buildings in Mumbai 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 349-50 

Development ofBibi ka Maqbara 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 83-84 

Development of Platform at Ajni Railway 
Station 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 69-70 

Development of Tourist places 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 102-03 

Disappearance of Explosives from a 
Merchant Navy Ship 
(Deb. IS, Vol. XVIII. 08-03-2006) 
Col. 268-70 

Discovery of Oil and Gas Reserves in 
Maharashtra 
(Deb. 16. Vol. xvm, 09-03-2006) 
Col. 170-71 

District Committee of Consumer 
Protection Council 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 412-13 

Drought AtTected States 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 226-27 

Educational Vocational Training to 
Physically Handicapped Persons 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col 79-82 I 

Electronic Telephone Exchanges in 
Maharashtra 
(Deb. 7. Vol. XVII. 24-02-2006) 
Col. 152 

Encroachment in Salt-Pan in Mumbai 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col.3lD-1I 

Families Affected by Nuclear Power 
Station 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 181-83 

Financial Assistance for setting up of 
Agro and Rural Industry 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col:89-90 

Financial Crisis in Ghatghar Electric 
Project in Maharashtra 
(Oeb. 28, Vol. XIX. 12-05-2006) 
Col. 188 

Funds to Maharashtra for New Cities 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 110-11 

Funds to Maharashtra under NHM 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 277 

Godian and Baramati Airports 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 195-96 

Grants to NGOs 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 68-70 . 

(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 242 

Growth in Bank Credit in Mumbai 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 280-81 

Improvement in Livestock and Cow 
Progeny in Maharashtra 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 268-71 
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Inclusion of Maharashtra Tourist Centres 
in Central List 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 171 

Increase in Plan Outlay of Maharashtra 
(Deb. 3 I, Vol. XX, 17-05-2006) 
Col. 135-36 

Iron Ore.Reserves in Lohar Dongri 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col .. 73-74 

Irrigation Projects of Maharashtra 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 164-68 

Joint Ventures with China 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 313-14 

Master Plan for Rain Water Management 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 102 

Merger ofNSC with SAIL 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 230-31 

Mobile Services in Maharashtra 
(Deb. 17. Vol. XVlII. 10-03-2006) 
Col. 190-91 

Motibagh Narrow Gauge Workshop 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 245 

MOU with Republic of Korea 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 92 

(Deb. 31. Vol. XX. 17-05-2006) 
Col. 347-48 

Mumbai Urban Infrastructure Project 
(Deb. 7. Vol. XVII. 24-02-2006) 
Col. 232-33 

Mumbai Urban Transport Project 
(Deb. 7, Vol. XVII. 24-02-2006) 
Col. 221-22 

Nabbing of Terrorists 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 76-77 

Nagpur Airport 
(Deb. 16, Vol. XVIII, 09-03·2006) 
CoI.165~ 

Nanded Railway Division 
(Deb·. 16, Vol. XVIII, Og-03-2006) 
Col. 237-38 

Need for rehabilitation of migrant tribal 
labourers from Mehboobnagar, 
Andhra Pradesh engaged in signalling 
and telephone cable laying work of 
railways in Nasik district, Maharashtra 
(MUR377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 242 

Need for taking over of irrigation project 
at Bhandara in Chandrapur district, 
Maharashtra by the Central 
Government (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 439 

Need for taking over ofKolhapur Airport 
by Airport Authority of India 
(MUR377) 
(Deb. 35, Vol. XX, 23~5-2006) Col. 40 I 

Need to conduct a CSI inquil'y into the 
alleged irregularities committed by 
Power Grid Corporation in tender 
procedure for setting up 765 KV project 
in Maharashtra (MUR 377) 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 334-35 

Need to connect all the villages by roads 
under Pradhan Mantri Gramin Sadak 
Yojana in Satara district, Maharashtra. 
(MUR377) 
(Deb. 13. Vol. XVIII. 06-03-2006) 
Co\. 369 

Need to declare Minimum Support Price 
of onions and potatoes and bring 
these crops under National Crops 
Insurance Scheme for the benefit of 
the farmers in Maharashtra(MUR 377) 
(Deb. 23. Vol. XIX, 20-03-2006) 
Col. 25 



SUBJECT INDEX 249 

Need to declare Minimum Support Price 
of paddy at Rs. 1000 per quintal for 
the benefit of farmers in Gondia 
district, Vidarbha, Maharashtra 
(MUR377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 339 

Need to develop 'Lonar Crater' in Buldana 
Pari iamentary Constituency, 
Maharashtra as an International tourist 
Centre. (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
C01.36S~9 

Need to finalize the process for 
privatisation of ESI hospitals in 
Kolhapur and Pune for the benefit of 
labour force (MUR 377) 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 336 

Need to formulate policies for the welfare 
of farmers in Vfdarbha region of 
Maharashtra (MUR 377) 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 348-49 

Need to grant relief to the farmers who 
had borrowed loans,jn Malegaon 
Parliamentary Constituency, 
Maharashtra with a view to check 
increasing incidents of suicides by 
farmers in the region (MUR 377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 241 

Need to implement the recommendations 
of Mahajan Commission's Report on 
border dispute between Maharashtra 
and Karnataka with regard to the 
status ofBelgaum (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 338-39 

Need to provide Central Grant to the 
pomegranate growers whose crops 
have been affected due to drought in 
district Solapur, Maharashtra 
(MUR377) 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 405 

Need to provide funds to the Government 
of Maharashtra for undertaking lift 
irrigation scheme at Hanabarwadi and 
Dhanagarwadi in. Karad Tehsil 
of Satara district in Maharashtra 
(MUR377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 333 

Need to release funds for development 
of Manmad in view of forthcomin. 
Kumbh Mela of 2008 at Nanded, 
Mabarashtra (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 43940 

Need to set up a Diesel Homeshed and 
Wagon Carrier Workshop at Puma 
Junction, Parbhani Parliamentary 
Constituency, Maharashtra (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 344 

Need to start mining of coal in Chandrapur 
district, Maharashtra (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 365 

Need to take steps for providing relief to 
the paddy growers whose crops have 
been affected due to natural calamities 
in Maharashtra (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 384-85 

Need to take steps for widening of 
Mumbai-Agra National Highway 
No.3 at Nasik, Maharashtra with a 
view to ensure smooth flow of traffic 
in the region (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 345 

Outbreak of Avian Influenza (HS) In 
Navapur. District Nandurbar in 
Maharashtra (St.) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 296-97 

Outbreak of Bird Flu 
(Deb. 26, Vol. XIX, I 0~OS-2006) 
Col.8-to 
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Passenger Ship Service 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 327-28 

Payment of Outstanding Amount 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 92 

Pcnganga Irrigation Projcct 
(Qeb. 29. Vol. XIX, 15-05-2006) 
0A3SO 

Poor Sanitation in Rural Railway Stations 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoL 191 

Power Projects ·in Maharuhtra . 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 137 

sarai Karamcharis in Maharashtra 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 126-30 

Scheme for Development of Towns in 
Maharashtra 
(Deb. 7. Vol. XVII. 24-02-2006) 
Col. 83-86 

Sea Link Projects 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col lSI 

Separate Development Board 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 139-40 

Power to Maharuhtra Sctting up of New BTS 
(De'b. IS, Vol.' XVIII, 08-03-2006) (Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 137-38 Col. 153 

ProjecJ of Maharashtra 
(Deb. 17, Vol. XVIII, 10-03-2006) Settlement of Slum Dwellers 
Col. 208-09 (Deb. 28, Vol. XIX, 12-05-2006) 

ProteJtAaainst OM Foods Col. 160-61 
(Deb. 13, Vol. XVIII, 06-03-2{)06) Sick Textile Mills 
Col 84 (Deb. 35; Vol. XX, 23-05-2006) 

Pune Airport 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 89 

Railway Link bctween Khamgaon and 
Jalna 
(Deb. 16, Vol. XVIII, 09-03-2006) 
·Col. 161-62, 

Rates of Food grains under SGRY 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 186 

Recommendation ofDandekar Committee 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 350 

Reconstruction of Roads and Bridges in 
Mumbai 
(Deb. 5. Vol. XVII. 22-02-2006) 
Col. 288 

Revival of Railway Workshops 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 287-91 

Rural Electrification in Maharashtra 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 169-70 

Col. 321-22 

Slum Population 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 185-87 

Slum Rehabilitation Programme 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 238-39 

Special Economic Package for States 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 198-99 

Spread of Sickle Cell Disease 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 281-83 

Stamp Duty on Brokers 
(Deb. 33. Vol. XX. 19-05-2006) 
Col. 178-79 

Status of Cottage Industries 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 138-39 



Strategy to counter Drought 
(Deb. 8, Vol. XVII, 27-02-200~) 
Col. 88-89 

Sugar Industry on Priority Sector Lending 
(Deb. 7, Vol. XVII, 24-02-2006) 
Co1.l78-79 

Supply of Coal to Special Economic Zone 
(Deb. 15, Vol. XVllI, 08-03-2006) 
Col. 246-47 

Survey ofNasik-Shirdi Line 
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Urdu DTP Centres 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 80 

Mahatma GandbJ 
Need to provide special grants to the 

institutions engaged in promotion of 
Gandhian Philosophy in Gujarat 
(MUR377) 
(Deb. 21, Vol. XIX, 1-7-03-2006) 
Col. 269 . 

(Deb. 27, Vol. XIX, 11-05-2006) MabllaColrYojana 
Col. 268 

Tax from Mumbai 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 263 

Telephone Facility to Panchayats in 
Maharashtra 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 209 

Mahila Coir Yojana 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 323-24 

Mabila Samrtddhl Yojana 
Funds under Mahila Samriddhi Yojana 

(Deb. 32, Vol. XX, 18-05-2006) 
Col. 134-36 

Mablla Swadbar YoJana 
Terrorists Threats on BARC 

(Deb. 30, Vol. XIX, 16-05-2006) Construction ofSwadhar Project Buiklina 
Col. 254 (Deb. 14, Vol. XVIII, 07-03-2006) 

Col. 251-52 
Three Language Formula 

(Deb. 4, Vol. XVII, 21-02-2006) Maize 
Col. 153 Guidelines for Length of Pipes 

Tiger Project in Maharashtra 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 123-24 

Transfer of Land to Maharashtra 
(Deb. 16,. Vol. XVIII, 09-03-2006) 
Col. 189-90 

Upgradation of Science Laboratories 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 77-78 

Urban Development Schemes 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 268-69 

Urban Water Supply Programme of 
Maharashtra 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 169-71 

(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 282-83 

Malaysia 
Need to operate international flights from 

Madurai, Tamil Nadu to Singapore, 
Kuala Lumpur and Gulf countries 
(MUR377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 382-83 

Problems ofindian Workers in Gulf 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 162-64 

Maldives 
Transfer of Naval Ship to Maldives 

(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 121-22 
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M .... Marble 
CltrIf'IIICC for Construction ofMaUs Import of Marble 

(Deb. 3, Vol. XVII, 20-02-2006) (Deb. 4, Vol. XVll, 21-02-2006) 
Col. J82CoI. 116 

M ..... eo ......... 
, Implernentat,ion of Mandai Commission 

Ilecommcmdations 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col 265 

...... OWI 
PlatatiQn/Protection of Mangroves 

(Deb. 3. Vol. XVII, 20-02-2006) 
Col 199-201 

MIDIpur 
Noed to organise more national 

championships in Manipur for better 
utilisation of existing sports 
infi'uUucture in the State as well as 
training sports persons for the 
upcoming Olympic Games (MUR 377) 
(Deb. ~5, Vol. XIX, 22"()3-2~) Col. 5 

Need to stop construction ofTipaimukh 
dam on the Barak river in Manipur 
(MUR377) . 
(Deb. 10. Vol. XVII. 01-03-2006) 
Col. 273-74 

TalJa with Naga Leaders 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 239-40 

Maoist 
Situation arising out of increasing Naxalite 

and Maoist activities in the country 
and steps taken by the Government in 
regard thereto (C.A.) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 561-88 

Situation in Nepal 
(Deb. 5, Vol. XVll. 22-02-2006) 
Col. 143-44 

MIp 
Distorted Map of India 

(Deb. 33, Vol. XX, 19-05-2006) 
Col. 347-49 

M.rlne BJrdJ 
De~th of Seagulls 

(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 180-81 

Marine Enllneen 
Missing of Marine Engineen 

(Deb. 31, Vol. XX, 17-05-2006) 
Col.9().9S 

Marine Prodaetl 
Effect of Tsunami on Sea Food Industry 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 286-87 

Export of Marine Product from 
West Bengal 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoL 309-10' 

Export of Marine Products 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 80-81 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 57-59 
(Deb. 30, Vol. XIX, 16-05-2006) 
Co\. 74-75 

Export of Shrimp 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 53-54 

India-Pakistan Marine Export 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 364-65 

List of Sensitive Items for WTO 
(Deb. 14, Vol. XVIll, 07-03-2006) 
Col. 351-53 

Sea Food Processing Industry 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 47-48 
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Seizure of Shark Fins I Sale of Shares ofMUL 
(Deb. 3, Vol. XVII, 20-02-2006) (Deb. 7, Vol. XVII, 24-02.2006) 
Col. 272-74 Col. 75 

Marine Reselreb Centre Setting of Entire Holding in MUL 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 180-81 Shifting of Marine Research Centre 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 156-57 MlsbelkarCommtttee 

Report ofMashelkar Committee 
(Deb. 3 I, Vol. XX, 17-05-2006) Marlnellfe 

Loss of Hard Coral Col. 203-04 
(Deb. 29, Vol. XIX, 15-05-2006) Matten Under Rule 377 
Col. 433-34 

Mlrltime Academy 
Setting \Jp of Maritime Academy 

(Deb. IS, Vol. XVIII, 08-03-2006) . 
Col. 121-22 

Maritime Development 
Budget (General)- 2006-07-Presentation 

(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 22-23 

Maritime Patrol Aircraft 
Upgradation of Long Range Maritime 

Patrol Aircraft 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 334-35 

Mlrrliles Rellstrltlon 
Registration of Marriages 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 385 

Martyn 
Assistance to Families of Martyrs 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 184-86 

Marutl UdyOl LImited 
Diesel Car by Maruti 

(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 152 

Merger ofM8AIL with MUL 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 68 

Need to give due weightage to tbe 
suggestions ofMPs in implementation 
of Centrally-sponsored schemes in 
their constituencies (MUR 377) 
(Deb. 5, Vol. XVII, 2i-02-2006) 
Col. 243-44 

Need for celebration of Budha Ja~i 
falling on 13 May, 2006 (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006)' 
Col. 13 

Need for Central take over of Bisalpur 
Irrigation Project in Tonk district, 
Rajasthan so as to ensure its early 
completion (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 329 . 

Need for construction of a bridge at 
Khairgaon crossing on Mumbai-
Ahmedabad National Highway in 
Gujarat (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 435-36 

Need for construction of a brid,e on 
Bhuthi Valan river on Indo-Nepal 
Border (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 273-74 . 

Need for construction of a bridge on river 
Chambal at Usedghat linking 
Uttar Pradesh and Madhya Pradesh 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 19 
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Need for construction ofa bridge on river 
GInp at KaIaIau1kar Ghat or Gotri Ghat 
in Chlit Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 35, Vol. XX, 23-05-2006) 
CoL 399 

Need for construction of a bridge on river 
Gomti with a view to link Deogaon 
Horbal-Faizabadwith Sathinghat-
Jaadishpur-Sultanpur in Uttar Pradesh 
(MUR3n) 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.SOS 

Need for construction of a Railway Over-
bridge "t the Railway crossing near 
Maxi Railway Station in Ratlam 
Division (MUR 377) 
(Deb. S, Vol. XVII, 22-02-2006) 
CoL33~ 

Need for construction of an over-bridge 
at Ganaadhara and Virpur railway 
crossinp on National Highway.No. 6 
in Gujarat (MUR 377) 
(Deb. 34, Vol. XX, 22-05~2006) 
CoL49S 

Need for construction of an ove,rbridge 
on National Highway at Disha town in 
Banaskantha Parliamentary 
Constituency, Gujarat (MUR 377) 
(Deb. 14, Vol.. XVIII, 07-03-2006) 
Col. 414 

Need for construction of foot over bridges 
at Pallambi and Pallipuram railway 
stations with a view to avoid 
inco,.venience to the local people due 
to doublinl of railway track bctween 
Manaalore and Shoranur in Southern 
Railways (MUR 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
CoL SOl 

Need for· construction of National 
HiJhway Iinkin, Patna, Bibata and 
Alra in Bihar (MUR 377) 
(Deb. 20, Vol.. XVIII, 14-03-2006) 
Col. 319 

Need for development of the dam at 
Vilwahari Ghat in Ayodhya, 
Uttar Pradesh (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 12 

Need for doubling of railway line between 
Manmad and Mutkhed (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 271-72 

Need for early commencement of 
Rajiv Gandhi Gramin Electrification 
Programme in Samastipur district of 
Bihar (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 295 

Need for early construction of Badarpur 
flyover (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 290 

Need for early construction of bypass at 
Bareilly, Uttar Pradesh (MUR 377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 282-83 

Need for early implementation of 
Rajiv Gandhi Enersy Scheme in Amrcli 
District, Gujarat (MUR 377) 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.S44 

Need for early settlement of the demands 
of Akashvani and Doordarshan 
Administrative Staff(MUR 377) 
{Deb. 35, Vol. XX, 23-05-2006) 
Col. 398 

Need for gauge convcrsion of Rewari-
Bikaner, Sadulpur-Hissar, Ratangarh-
Degana, Lohiran-Jaipur via Sikar 
sections in Rajasthan (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 20 

Need for implementation of'Rajiv Gandhi 
Rural Electrification Scheme' in 
Samastipur district, Bihar (MUR 377) 
(Deb. 31, Vol. XX, 17-0S:2006) 
Col. 443 
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Need 'for manned level crossings along 

Ernakulam-Alleppey coastal railway 
line (MUR 377) 
(Deb. 23, Vol. XIX, 20-03~2006) 
Col. 22 

Need for propcr repair and maintenancc 
of National Highway-55 in Darjeeling, 
West Bcngal (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 289-90 

Need for rehabilitation of migrant tribal 
labourers from Mchboobnagar, 
Andhra Pradesh engaged in signalling 
and telcphone cable laying work of 
railways in Nasik district, Maharashtra 
(MUR377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 242 

Need for relaxation of conditions for 
recruitment of Armed Forces in the 
State of Himachal Pradesh (MUR 377) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 543 

Necd for relcase of funds by ONGC to 
Mehsana District Administration for 
providing irrigation and other civic 
amenities in Mchsana Parliamentary 
Constituency, Gujarat (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 435-36 

Need for six laning of National Highway 
from Haryana border to Jaipur and 
Kishan&arh to Gujarat border· 
(MUR377) 
(Deb. 35, Vol ... ~X, 23-05-2006) 
Col. 396-97 

Need for taking over of irrigation project 
at Bhandara in Chandrapur district, 
Maharashtra by the Central 
Government (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 439 

Need for taking over ofKolhIpui' Airport 
by Airport Authority of India 
(MUR377) 
(Deb. 35; Vol. XX, 23-0'-2006) 
CoI~401 

Need for widenina of ,kemate road ft'om 
Barthiaguandu to Kodalkanal 'Via 
Vadipatti-Tlia;diyankundu-Kodalkanal 
in Tamil Nadu (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
CoJ.327 

Need to accord approval to the three 
pending Irrigation Projects submitted 
by the Government of Andhra Pradesh 
for environmental clearance (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 483 

Need to accord clearance by the Forest 
Departmtlnt for construction of road 
and bridge between Rath (Hamirpur) 
and Garautha (Jhansi) (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 342 

Need to address the grievances of 
aspiring Indian pilots in the counb)' 
(MUR377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 443-44 

Need to address the grievances of 
Executives of Bum Standard Company 
Limited (Refractory Division) at Salem, 
Tamil Nadu (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 489-90 

Need to address the problems of L.I.C. 
agents in the country (MUR 377) 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 24647 

Need to advise the Government of 
Karnataka to ensure that the job 
seekers from other States are not 
cfiscriminated while' seeking an 
cmployment in the State (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoJ.34S . 
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Need to allocate adequate funds for 
com~letion of Virudhnagar-
Manamadurai gauge conversion work 
in Tamil Nadu (MUR 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 507 

Need to allocate adequate funds for 
development of tQurism in Orissa 
(MUR377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoL 438-39 

Need to allocate adequate gas from Tapti 
Gas fields to Pipavav Power Project in 
Gujarat (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 268 . 

Need to allocate funds for construction 
of more check darns and for desiltation 
of water, bodies in Sriperumbudur 
Parliamentary Constituency, 

, Tamil Nadu with a view to conserve 
and proper drainage of rain water 
(MUR377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 11-12 

Need to allocate Rs. 1000 crore for 
infrastructural development in 
Bangalore City, Kamataka (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 345 

Need to allot Iron Ore Deposits in State 
of Chhattisgarh or Orissa for the use 
of Vishakhapatnam Steel Plant, 
Andhra Pradesh (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 390-91 

Need to amend People's Representation 
Act, '1950 with a view to provide voting 
rights to Non-resident Indians 
(MUR377) 
(Deb. 31, Vol. XX, 17-05-2006) 
CoL 442 

Need to amend People's Representation 
Act of 1950 with a view to confer 
Votina right on Non-Resident Indians 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
CoL 21 

Need to appoint a gateman during night 
at Railway Gate No. 20, Alwar 
Rajasthan (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 484 

Need to appoint programme staff at AIR 
station, Himmatnagar, Gujarat so as to 
make it operational (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 325 

Need to appoint regular Managing 
directors in SAIL units at Rourkel&, 
Durgapur and Bokaro (MUR 377) 
(Deb. It, Vol. XVIII, 02-03-Z006) 
Col. 237 

Need to approve setting up of Readymade 
Garments Complex at Jabalpur, 
Madhya Pradesh (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 440-41 

Need to bear the full expenditure by the 
Central Government for construction 
of National Highway in Bihar 
(MUR377) 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 246 

Need to bring all districts of Bihar under 
Accelerated Power Development 
reforms Programme. (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 367 

Need to bring all the districts of 
Arunachal Pradesh under the National 
Rural Employment. Guarantee 
Programme (MUR 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 500 

Need to bring Calicut Medical College in 
Kerala at par with All India Institute of 
Medical Sciences, New, Delhi 
(MUR377) 
(Deb. 6, Vol. XVII, 23-02 .. 2006) 
Col. 353-54 
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Need to bring forth a comprehensive 
legislation for the welfare of 
Agricultural Workers (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 491-92 

., 
Need to bring suitable legislation 

providing for immediate medical 
treatment to the injured persons in 
medico-legal emergency cases 
(MUR377) 
(Deb. 34, Vol. XX, 22-0~-2006) 
Col. 496-97 

Need to broadcast 00-2, Metro Chan.nel 
in Katihar district, Bihar (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 329-30 

Need to charge reduced rate of interest 
on the loans availed by the farmers 
from cooperative banks in Amreli 
Parliamentary Constituency, Gujarat 
(MUR377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 338 

Need to check construction activities in 
hilly area at Bandipur, Karnataka with 
a view to protect flora and fauna of the 
region (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 13 

Need to check deforestation within 
15 kms. radius of Bandipur and 
Nagarahole National Forests in Mysore 
district. Kamataka. (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Co1.365~ 

Need to check displacement of people in 
Jharlchand due to implementation of 
various projects in the absence of 
concrete rehabilitation policy 
(MUR377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 337-38 

Need to check extensive erosion being 
caused by Brahmaputra, Barak and 
their tributlkies in Assam (MUR 317) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 446 

Need to check fake advertisem..,ts 
inviting applications for employment 
with a view to prevent exploitation of 
unemployed youth in the country 
(MUR377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 338-39 

Need to check foreign banks charging 
exorbitant rate of interest on the loans 
provided through credit cards ill the 
country (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 332-33 

Need to check import of duty free 
Vanaspati from neighbouring 
countries with a view to protect the 
interest of indigenous industry in the 
country (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 274-7S 

Need to check increase in prices of gold 
and stop online bidding by 
speculative traders (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2(86) 
CoJ.441 

Need to check increasing price of cement 
in the country (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 338 

Need to check mass exodus oftribals from 
Bastar region of Chhattisgarh due to 
Naxal violence in the region and 
provide interim relief to them 
(MUR377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 383-84 

Need to check pollution caused by the 
effluent released by Shri Shadi Lal 
Chemicals Works Pilkhani, Saharanpur, 
Uttar Pradesh (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 388-89 
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Need to check the pollution caused by Need to clear the proposal of the 
unauthorised slaughter houses and by Government of Andhra Pradesh for the 
effluents released from industrial units development of Inland Waterways &. 
in Unnao Parliamentary Constituency, Inland Water Transport (MUR 377) 
Uttar Pradesh (MUR 377) (Deb. 3, Vol. XVII, 20-02-2006) 
(Deb. 21, Vol. XIX, 17-03-2006) Co1.318-39 
Col. 274 Need to clear the proposal of the 

Need:.--.. ",heck the quality of material being I Government of Uttar Pradesh for 
used in the construction of inclusion of certain castes in the list 
International Trade Centre building at ofSch,eduled Castes (MUR 377) 
Karimganj, Assam (MUR 377) (Deb. 14, Vol. XVIII, 07-03-2006) 
(Deb. 30, Vol. XIX, 16-05-2006) Col.490 
Col. 437-38 

Need to check the rising population in 
the country for sustained growth and 
development (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 65-66 

Need to clear 'The Gujarat Control of 
Organised Crime Bill, 2003' (MUR 377) 
(Deb. 14. Vol. XVIII, 07-03-2006) 
Col. 486 

Need to clear pending drinking water 
proposals of the Government of 
Andhra Pradesh (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 66 

Need to clear the pending proposals of 
the Government of Karnataka for 
development of tourism in the State 
(MUR377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 64 

Need to clear the project for development 
of ravine area into a cultivable land in 
Etawah Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 442-43 

Need to clear the proposal for setting up 
a new International Terminal at 
Trivandrum, Kerala by the Public 
Investment Board (MUR 377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 28S-86 

Need to clear the proposal to bring forth 
public bonds of REC and NHAI for 
the benefit ofinvestors (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 332 

Need to clear the proposals of the 
Government of Andhra Pradesh for 
providing safe drinking water in the 
State (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 325-26 

Need to clear the proposals of the 
Government of Kerala relating to 
development of tourism in the state 
(MUR377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 271-72 

Need to complete the work on Palanpur-
Ahmedabad Section on National 
Highway linking Delhi-Ahmedabad 
and declare Palanpur-Ambaji section 
via Khedbraha and Himmatnagar as a 
National Highway (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 16 

Need to conduct a CBI inquiry into the 
alleged irregularities committed by 
Power Grid Corporation in tender 
procedure for setting up 765 K V project 
in Maharashtra (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 334-35 
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Need to conduct Common Entrance Test 
in Vernacular language for 
appointment in Defence Forces 
(MUR377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 273 

Need to confer ownership rights on the 
tribal living on forest land in Gujarat 
(MUR377) 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 340 

Need to connect all the villages ~y roads 
under Pradhan Mantri Gramin Sadak 
Yojana in Satara district. Maharashtra. 
(MUR377) 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 369 

Need to connect Delhi and Bhubaneswar 
by new flights connecting Bodh Gaya 
and Varanasi (MUR377) 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 343 . 

Need to construct a new bridge over river 
Lone on Unnao-Rai Bareilly road, Uttar 
Pradesh besides conducting a survey 
of dilapidated roads in Unnao 
Parliamentary Constituency 
(MUR377) 
(Deb. 24. Vol. XIX, 21-03-2006) 
Col. 72 

Need to construct an airport in Neemuch. 
Madhya Pradesh (MUR 377) 
(Deb. 25, Vol. XIX. 22-03-2006) 
CoJ.6-7 

Need to construct an over bridge at 
Balitha railway crossing and widen the 
existing under bridge at Karambeli 
railway level crossing in Vapi. Gujarat 
(MUR377) 
(Deb. 8. Vol. XVII, 27-02-2006) 
Col. 327 

Need to construct Kalka-by-pass in 
Himachal Pradesh on Priority basis 
(MUR377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 381-82 

Need to construct Over-Bridges at 
Kadodara Char Rasta and Kamrej-Char 
Rasta on National Highway Nos.6 and 
8 respectively in Gujarat (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 63-64 

Need to construct over-bridges at 
Kadodara-Char Rasta on National 
Highway No.6 and 8 in Gujarat 
(MUR377) 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 436 

Need to construct roads under Pradhan 
Mantri Gram Sadak Yojana in tribal 
backward areas of Jharkhand 
(MUR377) 
(Deb. 19, Vol. XVIlI, 13-03-2006) 
Col. 287-88 

Need to construct toilets in every village 
under Total Sanitation Scheme of the 
National Rural Health Mission 
(MUR377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 266-67 

Need to continue Rashtriya Sam Vikas 
Yojana upto the year 2009 with a view 
to develop selected districts in 
Madhya Pradesh (MUR 377) 
(Deb. 3. Vol. XVII. 20-02-2006) 
Col. 341-42 

Need to convert Arasaradi by-pass in 
Madurai into four lane and construct 
a new by-pass linking Uthangudi with 
Samayanallur on Madurai-Dindigul 
section (MUR 377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 398-99 

Need to convert meter-gauge rail line 
between Tiranga Hills and Ambaji into 
broad gauge and introduce a train 
connecting Mehsana-Tiranga Hills 
and Ambaji in Gujarat (MUR 377) 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 495-96 
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Need to create a forest reserve for 
protection of endangered species 
includina 'Black Deer' of Chand 
Khamaria, "lIahabad, Uttar Pradesh 
(MUR377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col.273 . 

Need", create a new Railway Division at 
Jharsuguda under the East Coast 
Railway (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.344-4S 

Need to create Special Economic Zones 
for the development and promotion of 
hand loom industry. (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 370-71 

Need to declare Kconjhar Telecom District 
in Orissa as an independent SSA with 
a view to resolve operational problems 
in the region (MUR 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 500-501 

Need to declare Minimum Support Priee 
of Guar, Moth, Dhania and Jeera 
cultivated in Rajasthan (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 339-40 

Need to declare Minimum Support Price 
of onions and potatoes and bring 
these crops under National Crops 
Insurance Scheme for the benefit of 
the farmers in Maharashtra (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 25 

Need to declare Minimum Support Price 
of paddy at Rs. 1000 per quintal for 
the benefit of farmers in Gondia 
district, Vidarbha, Maharashtra 
(MUR377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Cot 339 

Need to declare Telugu as a classical 
language (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 344-45 

Need to declare the birth anniversary of 
Sant Guru Ghasidasj i on 18 December 
is a Public Holiday (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 67 

Need to declare Villupuram in Tamil Nadu 
as an industrially backward district 
(MUR377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 403 

Need to del ink Vadinar area from Kandla 
Port Limit. and revert the same to 
Gujarat State (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col.S 

Need to develop 'Lonar Crater' in Buldana 
Pari iamentary Constituency, 
Maharashtra as an International tourist 
Centre. (MUR 377) . 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 368-69 

Need to develop and beautify 'Kabir 
Chaura' at Maghar in Khalilabad 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 443-44 

Need to develop Dandi Yatra route as a 
heritage project in Gujarat (MUR 377) 
(D,eb. 20, Vol. XVIII, 14-03-2006) 
Col. 386 . 

Need to develop road infrastructure in 
Karaikal region of the Union Territory 
ofPondicherry. (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col.370 
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Need to enact a law providing statutory 
basis to the extant policy of 
reservations to Scheduled Castes and 
Scheduled Tribes for its effective 
implementation (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 34546 

Need to enact a legislation providing for 
conversion ofTripura University into 
a Central University (MUR 371) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 272 

Need to enact a legislation to prevent sale 
ofsub-standard gold (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2(06) 
Col. 361 

Need to encourage setting up of Chip 
manufacturing units in Bangalore, 
Karnataka(MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 345 

Need to enhance Minimum Support Price 
of cotton in the country (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Co1.265~ 

Need to enhance the proportion of grants 
being given to Rajasthan as central 
assistance (MUR 377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 282 

Need to enquire into alleged irregularities 
in the sale of railway tickets in Gondia-
Chanda section of Nag pur Division in 
Bilaspur Zone (MUR 377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 396 

Need to enquire into the functioning of 
placement agencies providing services 
of house-maids in Delhi with a view to 
check trafficking of Adivasi girls 
(MUR377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col.2S7 

Need to ensuJ:e easy availability of LPG 
and Kerosene to the consumers in the 
country. (MUR 377) 
(Deb. 13. Vol. XVIII. 06-03-2006) 
Col. 364-65 

Need to ensure effective implementation 
of Labour laws in Border Roads 
Organisation (MUR 377) 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 384 

Need to ensure employment in 
respect of cases considered under 
compassionate ground (MUR 377) 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 337-38 

Need to ensure holding of regular 
meetings of District Vigilance and 
Monitoring Committees constituted to 
review ~. implementation ofCennlly 
Sponsored Projects (MUR 377) 
(Deb. 19. Vol. XVIII. 13-03-2006) 
Col. 291,,92 

Need to ensure proper implementation of 
Rural Development Schemes in 
Chidambaram Parliamentary 
Constituency, Tamil Nadu (MUR 377) 
(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 352 

Need to ensure safety of Indian Nationals 
working in Afghanistan (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 436-37 

Need to ensure supply of LPG through 
pipeline in Jaipur, Rajasthan 
(MUR377) 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 545 

Need to ensure that adequate quantity of 
ration is supplied to the people living 
Below Poverty Line People in the 
region (MUR 377) 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 341 
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Need to ensure that Dearness Allowance 
is paid by the Beedi Manufacturing 
Companies to Beedi workers in the 
country (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 344 

Need to ensure that derogatory remarks 
made against late Sardar Patel in the 
History Book prescribed in Delhi 
University are expunged (MUR 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 499 

Need to ensure that interest rate on 
Provident Fund is not further reduced 
(MUR377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Co1.501~2 

Need to ensure that the number of seats 
available in different disciplines in 
Allahabad University is not reduced. 
(MUR377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 442 

Need to ensure the sum allocated under 
special component plans for the 
benefit ofSCs/STs is not spent on any 
other items of work (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 346 

Need to establish a Railway Division of 
South Central Railway at Kazipet, 
Andhra Pradesh (MUR 377) 
(Deb. 19, Vol. XVIII, \3-03-2006) 
Col. 297 

Need to evolve a clear policy for the 
protection of tigers in Sunderbans 
Tiger Reserve (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Co 1.39 I 

Need to evolve a national programme to 
check erosion caused by river 
Darekeswar in Vishnupur 
Parliamentary Constituency, Wes. 
Bengal. (MUR-377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 366-67 

Need .to evolve new guidelines for 
providing 'Swatantrata· Sainik 
Samman' pension to freedom fighters 
(MUR377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 243-44 

Need to exempt stamp fees on mortgaged 
land for Kisan Credit Cards from the 
farmers in Punjab (MUR 377) 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 340 

Need to expedite construction ofBarjora-
Tajpur, Hatashuri-Godardihi and other 
pending road projects in Bankura and 
Burdwan districts in West Bengal 
under Pradhan Mantri Gramin Sadak 
Yojana(MUR377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 387-88 

Need to expedite construction of Central 
School building at Shajapur, Madhya 
Pradesh (MUR 377) 
(Deb.2S, Vol. XIX, 22-03-2006) 
Col. 6 

Need to expedite construction of houses 
under 'SainikAwas Nirman Yojana' in 
Pithoragarh district, Uttaranchal 
(MUR377) j 

(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 66-67 . 

Need to expedite construction of National 
Highways in Bihar (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 71 

Need to expedite construction work of the 
bypass at Etawah, Uttar Pradesh 
(MUR377) 
(Deb. 16, Vol. XVIII, 09-03-2(06) 
Col. 287-88 

Need to expedite opening of a Kendriya 
Vidyalaya at Gopeshwar in ChAmoli 
district, Uttaranchal (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 269 
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Need to expedite repair and four laning 
work of National Highway No. 28 
between Rudali and Basti in Uttar 
Pradesh (MUR 377) 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 390 

Need to expedite setting up of Regional 
All India Institute of Medical Sciences 
at Bhopal. Madhya Pradesh (MUR 377) 
(Deb. 6, Vol. XVII, 23-02·2006) 
Co1.346-47 

Need to expedite the recruitment process 
. of Gang men in Kharagpur Division of 
South Eastern Railway (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 444-45 

Need to expeditious completion ofCNG I 
station by GAIL at Bareilly, Uttar: 
Pradesh (MUR 377) . 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 7·8 

Need to extend financial assistance to the 
Government of Rajasthan for providing 
relief to the farmers whose crops have 
been damaged due to rains (MUR 377) 
(Deb. 23. Vol. XIX, 20-03-2006) 
Col. 20 

Need to fill vacancies and provide 
necessary amenities at Kendriya 
Vidyalaya (MUR 377) 
(Deb. 8, Vol. XVII, 27·02-2006) 
Col. 329-30 

Need to finalize the process for 
privatisation of ESI hospitals in 
Kolhapur and Pune for the benefit of 
labour force (M U R 377) 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 336 

Need to find permanent solution to 
recurring floods in Eastern Uttar 
Pradesh (MUR 377) 
(Deb. 30, Vol. XIX, 16·05-2006) 
Col. 439 

Need to formulate a National policy to 
prevent exploitation of ground water 
for commercial purposes in Jharkhand. 
(MUR377) 
(Deb. 13, Vol. XVIII, 06·03·2006) 
Col. 362-63 

Need to formulate a policy for improving 
the condition of slums in the 
metropolitan cities (MUR 377) 
(Deb. II, Vol. XVIII, 02·03·2006) 
Col. 247-48 

Need to formulate a policy for the benefit 
of farmers cultivating mustard in 
Rajasthan (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 270 

Need to formulate a system for providing 
relief to the beneficiaries of Antyodaya 
Yojana direct through Banks 
particularly in Bijnore district, Uttar 
Pradesh (MUR 377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 403-04 

Need to formulate an Action Plan for 
conservation of Vembanaa wet land 
system in Kerala (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 341-42 

Need to formulate policies for the welfare 
of farmers in Vidarbha region of 
Maharashtra (MUR 377) 
(Deb. 6, Vol. XVII. 23·02·2006) 
Col. 348-49 

Need to formulate schem:s for the 
rehabilitation of youths indulging in 
drug abuse and other social evils 
(MUR377) 
(Deb. 19. Vol. XVIII, 13·03·2006) 
Col. 293 

Need to get survey work done for 
construction of Inland Waterway in 
Tizu river in Nagaland between 
Logmatar and International border of 
Myanmar (MUR 377) 
(Deb. 29, Vol. XIX, 15·05·2006) 
Col. 548-49 
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Need to give . preference to the local 
producers for programmes telecast on 
Kashmir Channel in Jammu and 
Kashmir (MUR 377). 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 266 

Need to grant' Autonomous Body' status 
to the Stationery Department, Kolkata 
and release funds for its revival 
(MUR377) 
(Deb. T I, Vol. XVIII, 02-03-2006) 
Col. 24243 

Need to grant Central University Status 
to Andhra University (MUR 377) 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 237-38 

Need to grant clearance to 'Control of 
Organised Crime in Gujarat' Bill sent 
by tbe Government of Gujarat 
(MUR377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 241 

Need to grant funds for desirtation of river 
Gomti in Sultanpur district, Uttar 
Pradesh. (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 368 

Need to grant funds for development of 
tourism-in Junagarh district, Gujarat 
(MUR377) 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 237 

Need to grant licences to the tour 
operators with a view to attract foreign 
tourists in the country (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col.331 

Need to grant pension to the personnel 
of Armed forces who have rendered 
service shorter than the prescribed 
period of eligibility (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 492-93 

Need to grant relief to the farmers who 
had borrowed loans in M.'egaon 
Parliamentary Constituency, 
Maharashtra with a view to check 
increasing incidents of suicides by 
fanners in the region (MUR 377) 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 241 

Need to grant special financial package 
for development of tourism in 
Arunachal Pradesh. (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 363-64 

Need to grant special package for the 
development of ravines in Etawah 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 388 

Need to have a look at the activities of 
Fils in viow of unprecedented fall in 
the stock market (MUR 377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 397-98 

Need to have a time bound programme 
for completion of Road Over Bridges 
work in Kerala{MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 441 

Need to implement 'Food for Work' and 
'Rural Employment Guarantee Scheme' 
in East Singhbhoom district in 
J amshedpur Parliamentary 
Constituency, Jharkhand (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col.3S3 

Need to implement National Rural 
Employment Guarantee Programme in 
Jalore Parliamentary Constituency and 
other parts of Rajasthan (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 270-71 
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Need to implement the programme for 
providing grants to the farmers by 
National Tilhan Board (MU R 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 296 

Need to implement the recommendations 
of Mahajan Commia\ion's Report on 
border dispute between Maharashtra 
and Karnataka with regard to the 
status ofBelgaum (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 33S-39 

Need to implement the recommendations 
of National Farmers Commission for 
the benefit of farmers in the country 
(MUR377) 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 336-37 

Need to implement the recommendations 
ofRangarajan Committee on Petroleum 
Products and peg the tax rate at 20 per 
cent to check price rise (MU R 377) 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 332-33 

Need to implement Urban Development 
Scheme in townS' of Amreli 
Parliamentary Constituency, Gujarat 
(MUR377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 383 

Need to impose a levy on generation of 
electricity with a view to pass on the 
benefit of revenue to the power 
producing States (MUR 377) 
(D.eb. 10, Vol. XVII, 01-03-2006) 
Col. 272 

Need to impose ban on use Qffoodgrains 
in preparation ofalcohol (MUR 377) 
"(Deb. 16, Vol. XVIII, 09-03-2006) 
COI.2SS-89 . 

Need to include Ajmer district in Rajasthan 
in National Rural Employment 
Guarantee Programme (MUR 377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 284-85 

Need to include all the districts of Orissa 
in the 'Backward Region Grant Fund 
Scheme' with a view to accelerate the 
Socio-cconomic development in the 
region (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2'(06) 
Col. 275 

'Need to include all the districts of Orissa 
under National Horticulture Mission 
Progranune (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 12-13 

Need to include Bargarh district of Orissa 
under National Rural Employment 
Guarantee Scheme (MUR 377) 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 335 

Need to include Bhojpuri language in the 
Eighth Schedule to the Constitution 
(MUR377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Co1.34~ 

Need to include Khandmal district in 
Orissa under Rashtriya Sam Vikas 
Yojana(MUR377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 289 

Need to include more districts in 
Tamil Nadu under National Rural 
Employment Guarantee Scheme 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 24-25 

Need to include Nilgiri Block in Orissa 
under National Rural Employment 
Guarantee Programme (M UR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 351 

Need to include Rajasth~ni language in 
the Eighth Schedule to the 
Constitution (MUR 377) 
(Deb. 19, Vol. XVfII, 13-03-2006) 
Col. 292 
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Need to include road from Deori Bandh 
(Uttar Pradesh) to HlU'!'alpur (Madhya 

• Pradesh) under National Highways 
and complete the widening of road 
between Deori Bandh and Mataudh 
(MUR377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 503 

Need to increase supply ofSIM cards of 
BSNL in Bellary, Karnataka and 
improve the Mobile Services in sub-
urban and rural areas of the State 
(MUR377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 346 

Need to increase the honorarium being 
given to Indian soldiers who worked 
for Allied Forces during Second World 
War(MUR377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 440-41 

Need to increase the number of general 
compartments in all Express and Super-
fast trains for the benefit of common 
man (MUR377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 239 

Need to introduce EMU and DMU on 
Kota-Ratlam and Indore-Ujjain sectors 
respectively (MUR 3n) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 437-38 

Need to involve local people and agencies 
of rehabilitation activities in Tsunami 
hit Andaman and Nicobar Islands 
(MUR377) 
(Deb. 29, Vol. XIX, 15-0S-2006) 
Col.S44-4S 

Need to issue certificates to the families 
of those missing since 1984 riots for 
the purpose of filing claim 
Compensations (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 359-60 

Need to issue licences to tourist operator 
with a view to attract international 
tourists in the country (MUR 377) 
(Deb. 23, Vol. XIX, 20-03·2006) 
Col. 23 

Need to lay a new rail line between Gaya 
and Tori via Chatra and expedite 
completion of Varwadih-Chirmir rail 
section in Bihar (MUR 377) 
(Deb. 2S, Vol. XIX, 22-03-2006) 
CoLlI 

Need to lay a new rail line between Gaya 
Need to install, Instrument Landing and Tori via Chatra in Bihar and 

System at Lengpui Airport in Mizoram complete the pend ing construction 
(MUR377) work of railway line between Varvadih 
(Deb. 19, Vol. XVIII, 13-03-2006) and Chirmiri (MUR 377) 
Col. 298 (Deb. 30, Vol. XIX, 16-05-2006) 

N d . d . Col. 443 ee to mtro uce a new express tram 
between Amreli and Valsad in Gujarat Need to lay a new railway line between 
(MUR377) I Bilaspur and Mandla via Mungeli-
(Deb. 14, Vol. XVIII, 07-03-2006) Jabalpur in Chhattisgarh (MUR 377) 
Col 485 (Deb. 31, Vol. XX, 17-05-2006) 

. Col. 438 
Need to introduce circular trains linking 

Guntur, Tenali and Krishna Canal in 
Andhra Pradesh (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 267 

Need to lay a new railway line between 
Harpalpur and Hamirpur Road railway 
station, Uttar Pradesh (MUR 377) 
(Deb. 30, Vol. XIX, 16~OS-2006) 

Col. 442-43 
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Need to lift ban imposed on timber I Need to make suitable amendment in the 
extraction in Andaman ahd N icobar Crop Insurance Scheme by considerina 
Islands (MUR 377) Village as a unit for providina 
(Deb. 10, Vol. XVII, 01-03-2006) compensation to the farmers in the 
Col. 263-64 country (MUR 377) 

Need to look into the pJOblem being faced 
by Indians working in foreign 
countries especiall)' Gulf and Pakistan 
(MUR377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 214 

Need to look into the problems being 
faced by Oond Community In Varanlli 
district, Uttar Pradesb (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 16-17 

Need to look into the problems faced by 
Cellone subscribers in National Capital 
Region, Delhi (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 69 

Need to make available drinking water free 
from fluoride and arsenic to the people 
at large particularly in Andhra Pradesh 
(MUR377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 435 

Need to make available LPO Connection 
on demand (MUR 377) 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 440 

Need to make it mandatory for every 
eligible person to vote. in General 
Elections (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 343-44 

Need to make payment of the alTears to 
coal workers as por National Coal Wage 
Agreement (MUR 377) 
(Deb. 2S, Vol. XIX, 22-03-2006) 
Col. 8-9 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 292 

Need to minimise inordinate delays in 
running of trains and provide relief to 
the passengers from paying indirect 
surcharg!'s (MUR 377) 
(Deb. 29, Vol. XIX, 1"5-05-2006) 
Col. 545-46 

Need to open a Branch of State Bank of 
India at Jakhania market in Saidpur 
Pari iamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 70 

Need to open a Central School in Bagaha 
region of Champaran district Bihar 
(MUR377) 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 402 

Need to open a Purchasing Centre of the 
Cotton Corporation of India in Savanur 
Taluka, Haveri District, Karnataka 
(MUR377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 283 

Need to open a railway booking centre at 
Bodinaya\<anur, Tamil Nadu (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 64 

Need to open an Agricultural Research 
Centre for augmenting the productivity 
as well as the quality of spice seeds in 
Mehsana Parliamentary Constituency, 
Gujarat (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 15-16 
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Need to open an LPG outlet at'Rarnganj 
Mandl in Kota district, Rajasthan 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 19-20 

Neect to open branches of State Bank of 
India at Sareela and Muskara in 
Hantirpur Parliamentary Constituency. 
and Kabrai in Mahoba district of 
Uttar ~esh (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 294 

Need to open Kasturba Girls Residential 
Schools in Alwar district, Rajasthan 
(MUR377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 65 

Need to open Regional Directorate at 
Srinagar for promotion of Handicrafts 
business in J&K and Ladakh region 
(MUR377) 
(Deb. 23, Vol. 'XIX, 20-03-2006) 
Col. 25-26 

Need to open the Branches of 
. Nationalised Banks in Salempur 
Parliamentary Constituency, 
Uttar Pradesh (MUR 317) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 22 

Need to operate international flights from 
Madurai, Tamil Nadu to Singapore, 
Kuala Lumpur and Gulf countries 
(MUR377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 382-83 

Need to organise more national 
Championships in Manipur for better 
utilisation of existing sports 
infrastructure in the State as well as 
training sports persons for the 
upcoming Olympic Games (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col.S 

Need to pay fifty percent share of profit 
earned on oil and gas produced from 
Rajasthan to the Government of 
Rajasthan for the development of the 
State (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 269 

Need to prepare a comprehensive railway 
development plan with a separate 
Budget for Pondicherry (MUR 377) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 548 

Need to prevent illegal entry of Jute Twine 
from Nepal with a view to protect the 
Small Scale Jute Twine Manufacturing 
Industries in Andhra Pradesh 
(MUR377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 290 

Need to prevent the reported move to 
resume Lottery business in the country 
(MUR377) 
(Deb. 19, Vol. XVIII, \3-03-2006) 
Col. 288 

Need to protect the interest of farmers 
while signing proposed Free Trade 
Agreement with ASEAN Countries 
(MUR377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 404-05 

Need to protect theinterests'oflabourers 
while implementing labour reforms 
(MUR377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 487-88 

Need to provide a direct train between 
Mahoba and Lucknow via Kanpur with 
necessary amenities at Mahoba 
Railway Station in Uttar Pradesh 
(MUR377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 34243 
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Need to provide a special relief package 
to the farmers whose crops have been 
damaged due to hailstorm and rains in 
Hamirpur and Mahoba regions in 
Uttar Pradesh (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col.lO-ll 

Need to provide adequate compensation 
to the farmers whose land has been 
acquired for widening of National 
Highway in Chait Parliamentary 
Constituency. Uttar Pradesh 
(MUR377) 
(Deb. 23. Vol. XIX. 20-03-2006) 
Col. 23 

Need to provide adequate compensation 
to the villagers in Tirunelveli 
Parliamentary Constituency whose 
lands have been acquired for expansion 
ofSterllite Copper Limited, Tamil Nadu 
(MUR377) 
(Deb. 23. Vol. XIX, 20-03-2006) 
Col. 18-19 

~eed to provide adequate funds for 
ensuring availability of water for 
drinking and irrigation purposes in 
Banaskantha Parliamentary 
Constituency, Gujarat (MUR 377) 
(Deb. 29, Vol. XIX. I 5-05~2006) 
Col. 543-44 

Need to provide adequate funds for 
promotion of Tamil as a classical 
language (MUR 377) 
(Deb. 23. Vol. XIX. 20-03·2006) 
Col. 23-24 

Need to provide basic infrastructural 
facilities at Sunderbans Wildlife area 
in West Bengal (MIJR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 346 

Need to provide BSNL Mobile Services 
in Araria Parliamentary Constituency. 
Bihar (MUR 377) 
(Deb. 34. Vol. XX •. 22-05-2006) 
Col. 498-99 

Need to provide canteen and other. 
facilities to the para-military personnel 
after their retirement (MUR 377) 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 385-86 

Need to provide Central assistance to the 
Football Academies helping them to 
produce quality-players of 
international standard (MUR 377) 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Col. 286-87 

Need to provide Central Grant to the 
pomegranate growers whose crops 
have been affected due to drought 
in district Solapur, Maharashtra 
(MUR377) 
(Deb. 35. Vol. XX. 23-05-2006) 
Col. 405 

Need to provide civic amenities at the 
religious places of Kalyani Devi and 
Pariyar in Unnao district, Uttar Pradesh 
with a view to promote tourism in the 
region (MUR 377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 400 

Need to provide compensation to the 
farmers of Ferozepur Parliamentary 
constituency who suffered losses due 
to laying of land mines by the Army 
on their land in 1999 (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 296-97 

Need to provide compensation to the 
farmers whose crops have been 
damaged due to elephant menace in 
Keonjhar and Sundergarh Districts of 
Orissa (MUR 377) 
"(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.S46 

Need to provide compensation to :the 
farmers whose crops have been 
damaged due to hailstorm in Sagar 
Parliamentary Constituency. 
Madhya Pradesh (MUR 377) 
(Deb. 25, Vol. XIX. 22-03-2006) 
Col. 6 
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Need to provide compensation to the 
farmers whose land has been acquired 
for Air Force Project in Hanumangarh 
district, Rajasthan (MUR 377) 
(Deb. 32, Vol. XX, I B-05-2006) 
CoJ. 330-3 I 

Need to provide compensation to the 
farmers whose land· have been 
acquired for setting up units of NT PC 
at Unchahar, district Rai Bareilly, 
Uttar Pradesh{MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
CcI.442 

Need to provide compensation to the 
farmers whose potato and mustard 
crops have been damaged due to 
drought and frost in Uttar Pradesh. 
(MUR377). 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 264 

Need to provide economic package to the 
Nagar Palikas in Banaskantha 
Parliamentary Constituency for 
providing basic amenities in the 
smaller towns of the region (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 336-37 

Need to provide employment allowance 
to unemployed youth in the country 
(MUR377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 330 

Need to provide employment to the 
labourers ofB ihar Agricultural Labour 
Federation in Ordnance Factory Rajgir, 
Nalanda district, Bihar (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 271 

Need to provide financial assistance to 
the farmers in Mehsana Parliamentary 
Constituency, Gujarat with a view to 
compensate the losses suffered by 
them due to exploration of petroleum 
and natural gas in the region 
(MUR377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 485-86 

Need to provide financial assistance to 
the Government of Andhra Pradesh for 
providing basic amenities at SCs/STs 
hostels in Nizamabad and other parts 
of state (MUR 377) 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 238-39 

Need to provide financial assistance to 
the potato growers whose crops have 
been damaged due to frost in Agra 
region of Uttar Pradesh and other pans 
of the country (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col.34142 

Need to provide funds for development 
and beautification ofSankisa Buddhist 
Centre in Etawah Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 24546 

Need to provide funds to Madhwalia 
Gosadan working for the welfare of 
sick cattle jn Maharajganj district, 
Uttar Pradesh (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 348 

Need to provide funds to solve the acute 
drinking water problem in rural areas 
ofVnnao Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.lJ91 

Need to provide funds to the Government 
of Maharashtra for undertaking lift 
irrigation scheme at HanabjU'Wadi and 
Dhanagarwadi in Karad Tehsil of 
Satara district in Maharashtra 
(MUR377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 333 

Need to provide rehabilitation package 
to the Sri Lankan Tamil refugees 
(MUR377) 
(Deb. 19, Vol. XVlII, 13-03-2006) 
Col. 29S-96 
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Need to provide remuneration to contract 
workers at par with regular employees 
in oil PSUs (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 441 

Need to provide reservation for Nomadic 
tribes alongwith OBCs in higher 
educational institutions (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 328-29 

Need to provide reservation to OBCs in 
Higher Educational Institutions and 
reservation in the Private Sector jobs 
(MUR377) 
(Deb. 35. Vol. XX, 23-05-2006) 
Col. 400-01 

Need to provide special economic 
package for alround development of 
the Union Territory of Pondicherry 
(MUR377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 506 

Need to provide special economic 
.package for development of historical 
and religious tourist places in 
Jharkhand (MUR 377) 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 445 

Need to provide Special Economic 
Package to address irrigation problem 
in Kaushambi, Allahabad and 
Fatehpur districts in Uttar Pradesh 
(MUR377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 294-95 

Need to provide special economic 
package to solve the acute shortage 
of potable water in Uttaranchal 
(MUR377) 
(Deb. 35. Vol. XX, 23-05-2006) 
Col. 395-96 

Need to provide special economic 
package to the Government of 
Arunachal Pradesh for improving the 
State economy and modernisation of 
Arunachal Pradesh police force 
(MUR377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 338-39 

Need to provide spocial grants to the 
institutions engaged in promotion of 
Gandhian Philosophy in Gujarat 
(MUR377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 269 

Need to provide special package for 
solving acute drinking water problem 
in Gays district, Bihar (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 10-11 

Need to provide stoppage of Ashram 
Express at Beawar railway station, 
Rajasthan (MUR 377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 240 

Need to provide three crossing points on 
the barasat-Hasnabad Soction of 
railways under Sealdah Division for the 
benefit oflocal commuter (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 351-52 

Need to reconsider closure of the district 
Rehabilitation Centre, Bhiwani, 
Haryana (MUR 377). 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 267 

Need to reconsider the proposal for 
construction ofBogibeel Bridge under 
N.F. Railway as"a National Project 
(MUR377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 404 

Need to redress the grievances of the 
employees of District Rural 
Development Agency (DRDA) in 
Uttar Pradesh (MUR 377) 

" (Deb. 35, Vol. XX, 23-05-2006) 
Col. 397 

Need to reduce the exorbitant charges for 
to and fro flight betweon Kerala and 
Gulf Countries (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 350 
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Need to relax the provisions of the Forest 
(Conservation) Act, 1980 to enable 
distribution of land to the tribals in 
Lahul Spiti and Chamba districts of 
Himachal Pradesh (MUR 377) 
(Deb. ] 0, Vol. XVII, 0] -03-2006) 
CoI.265~ 

Need to release a commc!morative stamp 
in honour of Late Shri P.S.K. 
Lakshmipathiraju, a freedom fighter 
from Tamil Nadu (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Con37 

Need to release a Commemorative stamp 
in memory ofM.C. Veerabahu, veteran 
freedom fighter of Tamil Nadu 
(MUR377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 73-74 

Need to release adequate funds for 
computerization and modernisation of 
courts (MUR 377) 
(Deb. 24, Vol. XIX, 2] -03-2006) 
Col. 74-75 

Need to release adequate funds for Orissa 
under Pradhan Mantri Gramin Sadak 
Yojana (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 328 

Need to release funds for completion of 
gauge conversion work on Sadulpur-
Bikaner and Ratangarh-Degana rail 
ICCtion:;{MUR 377) 
(Deb. 21, Vol. XIX, J.7-03-2006) 
Col. 270 

Need to release funds for development 
of Manmad in view of forthcoming 
Kumbh Mela of 2008 at Nanded, 
Maharashtra (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 439-40 

Need to release fttftds for doublina 
of broad-gauge rail track on 
Madurai-Dindigul sector (MUR 377) . 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 349-50 

Need to release funds for early completion 
of all the pending irrigation projects 
in Purulia district, West Bengal 
(MUR377) 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 334 

Need to release funds for setlina up of a 
valve Cluster in Hubli, Karnataka 
under the Industrial Infrastructure 
Upgradation Scheme (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 21 

Need to release funds from Central Road 
Fund for upgradation of Godoj-
Ramachandrapura and Delhi-Alwar-
Shahpura roads in Rajasthan 
(MUR377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 331 

Need to release funds to solve drinking 
water problem in Satna and Katni 
districts of Madhya Pradesh 
(MUR377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 267 

Need to release funds to the State 
Governments for providins better 
amenities to jail inmates (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 276-77 

Need to release funds with a view to solve 
acute drink ins water problem in 
Fatehpur district, Uttar Pradesh. 
(MUR377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 367 

Need to release the balance amount of 
funds for early completion of new 
railway link in Ferozepur, Punjab. 
(MUR377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 369-70 

Need to reopen closed mines in hilly area 
of Rajasthan with a view to provide 
employment to worken (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. I 
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Need to repair a segment of Pradhan 
Mantri Golden Quadrilateral Project at 
Sherghati in Gaya Parliamentary 
Constituency. Bihar (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 491 

Need to rescind the order of shifting the 
offices ofCGM, BSNL from Jammu to 
Srinapr (MUR 377) 
(Deb. 2S, Vol. XIX. 22-03-2006) 
Col. 4 

Need to rescind the order reducing the 
superannuation age of the employees 
ofB.O.G.L. from 60 years to S8 years 
(MUR377) . 
(Deb. S, Vol. XVII. 22-02-2006) 
Col. 341 

Need to restore the number of seats 
reserved for SCs/STs in Chhattisgarh 
Legislative Assembly and Lok Sabha 
from the State proposed to be reduced 
by the Delimitation Commission as per 
2001 census (MUR 377) 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Col. 281-82 

Need to retain and strengthen CIFRI unit 
of Indian Council of Agricultural 
Research at Alappuzha. Kerala 
(MUR377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 269-70 

Need to review 'City Forest' plantation 
project in Bijnore district. Uttar 
Pradesh (MUR 377) 
(Deb. 30, Vol. XIX. 16-0S-2006) 
Col. 446 

Need to review Food For Work Programme 
in Lakhimpur Khiri Parliamentary 
Constituency. Uttar Pradesh 
(MUR377) 
(Deb. S. Vol. XVII. 22-02-2006) 
Col. 344 

Need to review implementation of 
National Crops Insurance Scheme in 
Amreli Parliamentary Constituency, 
Gujarat(MUR377) 
(Deb. 34. Vol. XX. 22-0S-2006) 
Col. 497 

Need to review the criteria ofpopulation 
fixed for construction of roads under 
the Pradhan Mantri Gramin Sadak 
Vojana in tribal and hilly regions of the 
country (MUR 377) 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 283-84 

Need to review the decision regarding 
privatisation of Railway Coach Factory 
at Kapurthala. Punjab (MUR 377) 
(Deb. 2S. Vol. XIX, 22-03-2006) 
Col. 7 

Need to review the decision to construct 
a dam on Paalar river in Andhra Pradesh 
by the State Government (MUR 377) 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 389-90 

Need to review the functioning of 
Damodar Valley Corporation in 
Jharkhand (MUR 377) 
(Deb. 3. Vol. XVII. 20-02-2006) 
Col. 339 

Need to review the functioning of 
Departmeot of Agriculture in Andaman 
&: Nicobar Islands (MUR 377) 
(Deb. 13. Vol. XVIII, 06-03-2006) 
C01.3S8-S9 

Need to review the functioning of various 
Centrally Sponsored Programmes 
providing foodgrains to poor people 
in Uttar Pradesh and other parts of the 
country (MUR 377) 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 343 

Need to review the implementation of 
Below Poverty Line and Antyodaya 
Programmes in Misrikh Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Col. 288 

Need to review the implementation of 
Centrally Sponsored Schemes in 
Lakhimpur Khiri district. Uttar Pradesh 
(MUR377) 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 34243 
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Need to review the imptementation of 
National Employment Guarantee 
Programme in Jharkhand (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2Q06) 
Col. 436-37 

Need to review the implementation of 
Pradhan Mantri Gramin Sadak Yojana 
in Kushinagar district, Uttar Pradesh 
(MUR377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 334-35 

Need to review the implementation of rural 
development projects in Banda 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 14, VoL. XVIII, 07-03-2006) 
Col. 490 

Need to review the methods of planning 
for the balanced and alround 
development of the country 
(MUR377) 
(Deb. 35. Vol. XX. 23-05-2006) 
Col. 402 

Need to review the policy for import of 
Vanaspati from Sri Lanka and Nepal 
(MUR377) I 

(Deb. 20. Vol. XVIII, 14-03-2006) I 
Col. 382 ! 

Need to review the selection process for 
the post of Chairman, Damodar Valley 
Corporation (MUR 377) 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 289-90 

Need to revise royalty on coal and other 
minerals produced in Orissa (MU R 377) 
(Deb. 24, Vol. XIX. 21-03-2006) 
Cot: 67-68 

Need to revive 'The Panch Mahal District 
Cooperative Bank' in Godhra, Gujarat 
for the benefit of the farmers 
(MUR377) 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 438 

Need to revive Buckingham Canal in 
Andhra Pradesh so as to provide easy 
and cheap water transport system to 
the local people (MUR 377) 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 482-83 

Need to revive Sindri Fertilizer Works and 
Hindustan Zinc Limited In Jharkhand 
with a view to protect the interest of 
workers (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 74 

Need to run a train between India and 
Pakistan via Husainiwalla border in 
Punjab (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 333-34 

Need to run Samata Express between 
Vishakhapatnam and Nizamuddin daily 
and provide train connectivity between 
Raipur and Bhubaneswar (M U R 377) 
(Deb. 17. Vol. XVfII. 10-03-2006) 
Col. 337 

Need to sanction 'special package' for 
overall development of Rajasthan 
(MUR377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 438-39 

Need to sanction a 'Bio-Methonation 
Plant' for Oddanchatram town in 
Dindigul district, Tamil Nadu for 
generating electricity from vegetable 
waste (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 360 

Need to sanction funds for renovation of 
Nursinghanath Temple including 
facility of rope ladder between 
Nursinghanath and Harishankar 
temples in Orissa (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 72-73 
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Need to send a Central Team to 
Uttaranchal to assess the damage 
caused due to drought and relellse 
funds for providing help to the 
affected people in the region 
(MUR377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 486-87 

Need to sent a Central team to Sitapur in 
Uttar Pradesh to review the 
implementation of centrally sponsored 
rural developrnettt schemes (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 334-35 

Need to set up a Bench of High Court in 
Westc:m Uttar Pradesh (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 288-89 

Need to set up a Diesel Homeshed and 
Wagon Carrier Workshop at Purna 
Junction, Parbhani Parliamentary 
Constitution, Maharashtra (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 344 

Need to set up a Doordarshan Kendra at 
Beena, Madhya Pradesh (MUR 377) 
(Deb. 3, Vol. XV.II. 20-02-2006) 
Col. 340 

Need to set up a full-fledged E.S.1. 
Hospital in Kanyakumari district. Tamil 
Nadu (MUR 377) 
(Deb. 24. Vol. XIX. 21-03-2006) I 
Col. 69·70 ' 

Need to set up a full-fledged passport 
office at Madurai. Tamil Nadu. 
(MUR377). 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 264-65 

Need to set up a gas based power project 
in l:Innao. Uttar Pradesh with a view to 
meet the shortage of power in the 
region (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 332 

Net;d, to let up a Granite polishing 
Industry in Gaya district. Bihar 
(MUR377) 
(Deb. 6, Vol. XVII. 23-02·2006) 
Col. 350 

Need to set up a Heavy Industry in 
Moradabad, Uttar Pradesh (MUR 377) 
(Deb. 25. Vol. XIX, 22-03-2006) 
Col. 9 

Need to set up a Horticulture University 
at Mandsaur, Madhya Pradesh 
(MUR377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 337-3& 

Need to set up a new Southern Freight 
Corridor to boost the economy of the 
country (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Co1.331-32 

Need to set up a Passport Office at 
Nagercoil, Tamil Nadu (MUR 377) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 54647 

Need to set up a regional All India 
Institute of Medical Science at 
Trivandrum. Kerala(MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 34041 

Need to set up a sugar mill in Madhaw 
Garh Tehsil. Uttar Pradesh for the 
benefit of the farmers in the region 
(MUR377) 
(Deb. 35. Vol. XX, 23-05-2006) 
Col. 396 

Need to set up an Agro-Rural Park at 
Jasdan in Rajkot district, Gujarat 
(MUR377) 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 488 

Need to set up an F.M. Radio Station in 
Amreli Parliamentary Constituency, 
Gujarat (MUR 377) 
(Deb. 23. Vol. XIX, 20-03-2006) 
Col. 17 
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Need to set up an Ordnance Factory in 
Himachal Pradesh with a view to 
generate employment opportunities in 
the region (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 344 

Need to set up Arunachal Scouts in 
Defe:-:~e Forces keeping in view the 
strategic location of Arunachal 
Pradesh (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 268-69 

Need to set up Farmers Development 
Council for the benefit of fanners in 
the country (MUR 377) 
(Deb. 29, Vol. XIX, I S-OS-2006) 
Col. 54741 

Need to set up high power T. V. 
transmitters at higher altitudes in 
Shimla Parliamentary Constituency, 
Himachal Pradesh (MUR 377) 
(Deb. I, Vol. XVII, 21-02-2006) 
Col. 326-21 

Need to set up Industrial units in 
backward District of Tamil Nadu 
(MUR377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 11-12 

Need to set up industries based on 
Manganese/Silica sand in Rewa 
Parliamentary Constituency, Madhya 
Pradesh (MUR 377) 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 331 

Need to set up Manganese and Silica sand 
based industries in Rewa Parliamentary 
Constituency, Madhya Pradesh 
(MUR311) 
(Deb. 8, Vol. XVII, 21-02-2006) 
Col. 329 

Need to set up monitoring mechanism for 
job reservation and appointment of 
OBCs in NDMC, Delhi (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 44445 I 

Need to set up storage facilities and Food 
processing industries in Krishnagiri 
and Dharmapur districts for the benefit 
of Mango growers in the region 
(MUR377) 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 504 . 

Need to solve acute drinking water 
problem at New Tehri, Uttaranchal 
(MUR311) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 211 

Need to solve acute drinking water 
problem in Giridih Parliamentary 
Constituency, Jharkhand (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 34445 

Need to solve acute Drinking Water 
problem in Jharkhand (MUR 311) 
(Deb. 21, Vol. XIX, 11-03-2006) 
Col. 261-69 

Need to solve the problem of shortage of 
electricity in National Capital Territory 
of Delhi (MUR 377) 
(Deb. 31, Vol. XX, 11-05-2006) 
Col. 436 

Need to start mining of coal in Chandrapur 
district, Maharashtra. (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoI.36S 

Need to start mobile services ofBSNL in 
Forbesganj, Narpatganj and Jogbani 
areas of Araria Parliamentary 
Constituency, Bihar. (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 364 

Need to start teaching in Kendriya 
Vidyalaya at Maharajganj, Siwan 
District, Bihar (MUR 311) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 444 

Need to start work on Katihar-Jogbani 
broad gauge railway line (MUR 377) 
(Deb. 31, Vol. XX, 11-05-2006) 
Col. 441 
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Need to stop construction ofTipaimukh 
Dam on the Barak river in Manipur 
(MUR377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 273-74 

Need to stop downsizing of Foreign 
Department of State Bank of India in 
Kolkata (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 488-89 

Need to strengthen the rain-fed river 
embankments in Haridwar 
Parliamentary Constituency, 
Uttaranchal (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 270 

Need to suitably amend forest raws for 
facilitating the development of tribal 
areas in Bharuch Parliamentary 
Constituency, Gujarat (MUR 377) 
(Deb. 20, Vol. 'xVIII. 14-03-2006) 
Col. 387 

Need to take a realistic approach to fulfil 
Railway Budget proposals instead of 
taxing passengers with indirect extra 
charges (MUR 377) 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 333-34 

Need to take firm steps to curb the 
activities of lSI in Gujarat and other 
parts of the country (MUR 377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 240-41 

Need to take measures to check circulation 
of counterfeit currency in the country 
(MUR377) 
(Deb. 8, Vol. XVII, 27-02-2006) I 
CoJ.328. i 

Need to take over Mis. Synthetic and 
Chemicals Limited located at Bareilly, 
Uttar Pradesh with a view to protect 
the interests of labourers working in 
the factory (MUR 377) 
(Dc-h. 6, Vol. XVII. 23-02-2006) 
Col. 347-48 

Need to take over the work of Belharna 
Hydro Reservoir in Banka 
Parliamentary Constituency, Bihar by 
the Central Government with a view to 
ensure its early completion (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 343 

Need to take steps for bird conservation 
management through community 
participation with Bio-diversity 
Authority of India as the nodal agency 
(MUR377) 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 444 

Need to take steps for continuance of the 
Andaman and Nicobar Island Forest 
and Plantation Development 
Corporation Limited (MUR 37,7) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Cp1.380-81 

Need to take steps for early completion 
of Chhapra-Kaptanganj via Siwan-
Thawe and Maharajganj-Mashrakh rail 
projects in Bihar (MUR 377) 
(Deb. 34, Vol. XX, 22-0S-2006) 
CoI.SOS~ 

Need to take steps for early completion 
of Karanpura Super Thermal Power 
Plant at Chatra, Jharkhand (MUR 377) 
(Deb. 34, Vol. XX, 22-0S-2006) 
CoI.S0341 

Need to take steps for early release of 
funds to Non-Government Organizations 
engaged in providing meals to girls in 
hostels (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 68-69 

Need to take steps for early release of 
227 Indian'Fishermen held captive by 
Pakistan Maritime Security Agency 
(MUR377) 
(Deb. 10, Vol. XVII, 0) -03-2006) 
Col. 267-68 ' 
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Need to take steps for educational 
development of SCs/STs with a view 
to enable them to take the benefit of 
reservations in Government jobs 
(MUR377) 
(Deb. 34, Vol. XX, 22-05-2006) 
CoLS02 

Need to take steps for expansion of rail 
network in Jharkhand (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 492 

Need to take steps for promoting tourism 
and develo'Ping tea industry in 
Darjeeling with a view to acne rate 
employment in the region (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 4-5 

Need to take steps for promotion ofSarva 
Shiksha Abhiyan in Madhya Pradesh 
(MUR377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 488 

Need to take steps for providing relief to 
the paddy growers whose crops have 
been affected due to natural calamities 
in Maharashtra (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 384-8S 

Need to take steps for reconstitution of 
Wrestling Federation of India 
(MUR377) 
(Deb. 16. Vol. XVIII, 09-03-2006) 
CoL 280-81 

Need to take steps for reopening of 
Punalur Paper Mills Limited in Kerala 
with a view to protect the interests of 
the workers of the company 
(MUR377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoL 27S-76 

Need to take steps for revival of Cachar 
Sugar Mill in Chargola. Karimganj 
district. Assam (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 268 

Need to take steps for revival of Coir 
industry in Kerala(MUR 377) 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 293-94 

Need to take steps for revival of Sindri 
Fertilizer Works in Jharkhand 
(MUR377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 361-62 

Need to take steps for widening of 
Mumbai-Agra National Highway 
No. 3 at .Nasik, Maharashtra with a 
view to ensure smooth flow of traffic 
in the region (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 345 

Need to take steps to clear the pending 
draw of lots in Cooperative Housing 
Societies in Delhi (MUR 377) 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 328 

Need to take steps to protect the Poultry 
Industry affected due to spread on Bird 
Flu in Tamil Nadu (MUR 377) 
(Deb. 23. Vol. XIX, 20-03-2006) 
Col. 17 

Need to take steps to solve the crisis In 
cashew industry due to fall in the price 
of cashew kernels (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 340-41 

Need to take steps to stop demolition of 
houses in Delhi and bring a new 
Master Plan for the city (MUR 377) 
(Deb. 11, Vol. XVIII. 02-03-2006) 
Cot. 238 

Need to take suitable measures to check 
increasing naxalite activities in Bihar 
(MUR377) 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Cot. 399-400 

Need to take suitable measures to check 
the increase in prices of wheat 
(MUR377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 342 
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Need to take suitable measures to promote 
programmes depicting Unity in 
Diversity (MUR 377) 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 499-S00 

Need to take suitable steps to ameliorate 
the lot of farmers in Aurangabad 
Pari iamentary Constituency, Bihar 

, (MUR377) 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 336-37 

Need to take up construction work of 
National Highway No. 60 between 
Kharagpur and Raniganj (MUR 377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 247 

Need to take up the issue of release of 
Indian fishermen held captive by 
Pakistan Coast Guards with the 
Government of Pakistan (MUR 377) 

. (Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 280 

Need to take up the issue ofretuming of 
important articles related to the lives 
of Gurus preserved in British Museunl 
in London with the Government of 
United Kingdom (MUR 377) 
(Deb. 3 \, Vol. XX, 17-0S-2006) 
Col. 445-46 

Need to undertake revision of pay scales 
for Readers/Associate Professors 
under Merit Promotion Scheme in State 
Agricultural Universities, Particularly 
in Hissar, Haryana (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 326 

Need to upgrade Gwalior-Sheopurkalan 
railway section and extend it upto Kota 
city in Rajasthan (MUR 377) 
(Deh. 3, Vol. XVII, 20-02-2006) I 
('01.340-41 

Need to upgrade Medical College at 
Gorakhpur, Uttar Pradesh wit~ a view 
to provide better Medical facilities to 
the people in the region (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 386-87 

Need to upgrade the existing State 
Highway between Sivakasi and Sattur 
to a National Highway and include it 
in four-Ianing plan between 
Virudhunagar and Sattur (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 346 

Need to withdraw import duty on cement 
with a view to check its soaring price 
(MUR377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 329 

Need to withdraw new catering policy 
outsourcing the entire catering of 
Railways to private parties with a view 
to protect.the interest of commission 
vendors (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 331-32 

Need to withdraw the decision for 
enhancement of price and reduction 
of quantity of ration items under 
Targeted Public Distribution S)lStem 
in Kerala (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 342 

Need to withdraw the move for closure of 
Government oflndia Stationery Office 
(MUR377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 330-31 

Need to withdraw the order making it 
mandatory for Small Scale Industries 
producing ban~age cloth at 
Chhatrapatti, Tamil Nadu to have their 
separate testing labs and other 
facilities for renewal of their licences 
(MUR377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 298 
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Needs to create a Wild Life Sanctuary at 
the Kodaikana' Forest and provide 
fencing at the border of Pal ani Hills to 
prevent menace of elephants in Palani 
Parliamentary Constituency, Tamil 
Nadu (MUR 377) 
(Deb. '9, Vol. XVIII, 13-03-2006) 
Col. 290-91 

Mauritius 
Recall of Officials 

(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 67-68 

MeIIt 
Ban on Imports of Birds and Meat 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 168-74 

Export of Meat 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Co1.8S-87 

Import of Meat 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 335-36 

Irregularities in Supply of Meat and 
Poultry 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 61-62 

Media Commission 
Media Commission 

(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 81-82 

M~lcal Colleges 
Admission of SCs/STs in Medical and 

Engineering Colleges 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 94 

Allocation of Seats in Medical and 
Engineering Colleges 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 164 

Cancer Department of Kota Medical 
College 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 76 

OM Programme in Nizam Institute of 
Medical Sciences 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 71-72 

Establishment of New Medical Colle,es 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 174-78 

Homoeopathic Colleges 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 370-7I 

Inspection of Medical Colleges 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 281 
(Deb. 31, Vol. XX, 17·05-2006) 
Col. 78-79 

Modernisation of Medical Colleges 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 258 

Need to bring Calicut Medical College in 
Kerala at par with All India Institute 
of Medical Sciences, New Delhi (MUR 
377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 353-54 

Opening ofNew MedicallDental Colleges 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 197-98 

Recognition of Medical Colleges 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 284 

Setting up of Engineering and Medical 
Colleges 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 267-68 

Upgradation of Oncology Wing of GR. 
Medical College 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 260 

Medicinal Herbs 
"Availability of Medicinal Herbs in Forestl 

Hilly Areas 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 239 
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Constitutior. of Medicinal Plant Boards 
(Deb. :!6, Vol. XIX, 10-05-2006) 
Col. 344-48 

Cultivation of Medicinal Plants 

Increase in Amount under MPLAD 
Scheme 
(Deb. I S, Vol. XVIII, 08-03-2006) 
Col. 241-42 

(Deb. 8, Vol. XVII, 27-02-2006) LinkingofPMGSYwith MPLADS 
Col. 93-94 (Deb. 7, Vol. XVII, 24-02-2006) 

Export ofPlantIHerbs 
(De~. 19, Vol. XVIII, 13-03-2006) 
Col. 231 

Medicinal Herbs 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 140-41 

Patent Protection for Indigenous 
Compound 
(Deb. 26, Vol. XIX, 10-0~-2006) 
Col. 321-22 

Patenting of Indian Herbs/Medicinal 
Plants 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 99-100 

Popularity of Indian Herbal Medicines in 
Global Market 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 277-78 

Preparation of Medicines from Herbs 
(Deb. 31, Vol. XX, 17-05-2006) 
Co1.103~ 

Subsidy to Medicinal Plants 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 551-52 

Supply of Medicinal and Herbal Plants 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 293-94 

WB Report on Medicinal Plants 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 316 

Member of Parliament Local Area 
Development Scheme 

Alleged irregularities of Funds under 
MPLADS 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 508-14 

Col. 164 
Report of Committee to inquire into 

allegations of improper conduct in the 
Matter oflmplementltion ofMPLAD 
Scheme, for reprimandin& and 
suspension of Memben 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 10-15 

Works under MPLADS 
(Deb'. IS, Vol. XVIII, 08-03-2006) 
C01.201~S 

Memben of Parliament 
Attack on Members of Parliament 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 90-91 

Commission on Salaries and Allowances 
ofMPs 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 218 

Priority to Proposals of MPs 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 87-88 

Travelling of Persons in MPs Name 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 142-43 

MembenSwom 
Shri P.A. Sangma 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 1 " 

Shrimad Sonia Gandhi 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoLI 

Shri Pratik Prakashbapu Patil 
(Deb. I, Vol. XVII, 16-02-2006) 
Col. I 

Metals 
Consumption of Copper 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 57-58 
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Enhancement oflmport Duty of Titanium 
Dioxide 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 128-29 

MetroRatl 

Alternative Routes for Metro 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 154-55 

I 
Export offron Ore I Banga/ore Metro Rail Project 

(Deb. 20, Vol. XVIfI, 14-03-2006)! (Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 17-23 Col. 102 

Need to allot Jron Ore Deposits in State 
of Chhattisgarh or Orissa for the use I 
ofVishakhapatnam Steel Plant, Andhra : 
Pradesh (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Q)L390-91 

Prices ofGoldlSilver 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Co1.215-16 

Production of Aluminium 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 60-61 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 87-88 

Production of Copper and Lead I 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 255-56 I 

Production/Stock of Aluminium 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 286-88 

Rise in Prices of Gold and Silver 
(Deb. 28, Vol. XIX. 12-05-2006) 
Col. 310-1 I 

Shortage of Metals' 
(Deb. 14, Vol. XVIII. 07·03·2006) • 
Col. 73-74 

Smuggling of Gold 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 22()"2 I 

Meteorological Centre 
Meteorological Centre 

(Deb. 28. Vol. XIX. 12-05-2006) 
Co1.213-15 

Hurdles in Dwarka Barakhamba Metro 
Line 
(Deb. 7, Vol. XVII. 24-02-2006) 
CoI.217 

Kochi Metro Project 
(Deb. 17. Vol. XVIII, 10-03-2006) 
Col. 118 

Metro Link Projects 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 109 

Metro Rail for NCR 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 221-22 

Metro Rail in various Cities 
(Deb. 17. Vol. XVIII, 10-03-2006) 
Col. 187-89 

Metro Rail to Greater Noida 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 172 

Metro Railway Project 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 248-49 

Mexico 
MoU between India and Mexico 

(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 262 

Mid Day Meal Scheme 
Bud!,!cl (Genera/)- 2006-07--Prescntation 

(Dl:o. 9. Vol. XVII. 28-02-2006) 
C,',I (, 

IlI1plcfl\~ntation ofMid-day-Meal S(;hemc 
~Deb, 4. Vol. XVII. 21-02-2006) 
(01.24548 
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Implementation of SSA and MOM 
Scheme 
(Deb. 4. Vol. XVII. 21-02-2006) 
Co1.218-19 

Mid-Day-Meal Scheme 
(Deb. 20, Vol. XVlIl, 14-03-2006) 
Col. 131-32 

Mid-day-Meal in Madarsas 
(Deb. 30, Vol. XIX •. 16-05-2006) 
Col. 65 

Mid-day-Meal to Students Studying in 
Madarsas 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 156-57 

Monitoring Mechanism for SSA and 
MDMS 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 308-11 

More Central Aid for Mid-Day-Meal 
Scheme 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 24344 

Seasonal Changes in Mid-Day-Meal 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 250-51 

Standard of the Quality of Mid-Day Meal 
Scheme 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 66-67 

Survey Conducted by the National 
Institute of Nutrition 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 226-27 

Transparency in Mid-day-Meal Scheme 
tDeb. 4. Vol. XVII. 21-02-2006) 
Col. 24445 

Migntion 
Migration of Foreign Citizens 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Co1.201~2 

M ilk and M ilk Product 
Dumping of Milk Products 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 81-82 

Export of Milk Products 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.300~1 

Import of Milk and Milk Products 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 282 

Low Cholesterol Desi Ghee Development 
by NDRI, Kamal 
(Deb. 19, Vol. XVlIl, 13-03-2006) 
Col. 174 

Milk and Milk Product Order 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 291-92 

Price of Skimmed Milk Powder 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoI.200~1 

Production of Cow Milk 
(Deb. 13. Vol. XVI1J; 06-03-2006) 
Col. 229-30 

Produetion of Milk 
(Deb. 8, Vol. XVII, 27-02-2006) , 
Col. 153-54 

M III Gate Price Scheme 
Mill Gate Price Scheme 

(Deb. 17. Vol. XVIII, 10-03-2006) 
Col. 271-73 

Minerals 
Allotment of I ron Ore Reserve to Private 

Sector 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 149 ' 

Chrysotile Asbestos Mining 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 97-99 

Demand for Iron Ore 
(Deb. 19. Vol. XVIII, 13-03-2006) 
Col. 228-29 
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o...td oflloa Ore tom NMDC 
(Deb. 29, Vol. XIX, 15·05.2006) 
Cal \9S-f7 

DetaID ofPlltinum 
o;w.. 14, Vol. XVIIl, 07..()3-2006) 
cmIn 

Export oflron Ore 
(Deb. 3, VW. XVII, 20-02-2006) 
0tI..1OG 

Export ofMlnpnele Ore 
(De~. 29, Vol. XIX, J 5-05-2006) 
CoL" 

, ...... MineraJI EXInCtion 
(0.. 5,· Vol. XVII, 22-02-2006) 
C'GI.239 

IroD ON eomp.nieI 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col31NO 

Iron Ore ".-vel in Lobar Oongri 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 73-74 

Mica lleIerve 
(Deb. 35, Vol. XX, 23-05-2006) 
Co1.28S-86 

MiJIeraJ Exploration 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 1 34-3S 

Minerals of Economic Value 
(Deb. 20, Vol. XVIIJ, 14-03-2006) 
Col. 264 

Mining Survey 
(Deb. 14, Vol. XVIII, 07-03-2006) 
0,1.82-86 

Modernisation 
(Dob. 20, Vol. XVIII, 14-03-2006) 
CbI.139 

Need to revile royalty on coal and .ather 
miMrals produced in Orissa (MUR 371) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 67-68 

Ne«J to set up Manganese and Silica sand 
based industries in Rewa Parliamentary 
Constituency, Madhya Pradesh 
(MUR377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoL 329 

Policy on Captive Iron Ore Mining 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 261-62 

Potential Sites of fran Ore 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 133-34 

Pric:e of Zinc 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 241 

Production of Iron 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. ISO 

ProductionlExport oflroh Ore 
(Deb. 3, Vol. XVII, 20-02-2096) 
Col. 106 

Review of Mineral Law 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 133-34 

Sand Mining in Kerala 
(Deb. 20, Vol. XVJII, 14-03-2006) 
Col. 202 

Setting up oflron Ore Plant 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 98 

Sponge Iron Ore 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 257-59 

Thorium Extraction and Use 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 115-18 

Mines 
Aerial Survey for Mining 

(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.316-18 

Artificial Kota Stone 
(Deb. 30, Vc1I. XIX, \6-05-2006) 
Col. 221-22 
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Chrysotile Asbestos Mining 

(Deb. 14, Vol. XVIII, 01-03-2006) 
Col. 97-99 

Closed Mines in Rajasthan 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 310-1 I 

Closure of Mines 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 248-50 

Committee on Mining Problems 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 24748 

Compensation to Victims of Accidents in 
Coal Mines 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 232-33 

Damage of Forest Area due to Mining 
(Deb. 8, Vol. XVII, 21-02-2006) 
Col.201-OS 

Diamond Mining 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 74 

Effect of Coal Mine D~t on Human 
Health 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 171 

Environmental Clearance to Mining Units 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 101 , 

Increase in Production Capacity of Coal 
Mines 
(Deb. 10, Vol. XVII, 01-03-20(6) 
Col. 12-25 

Indo-Australia Cooperation in MinillJ 
Sector 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Co1.314-15 

Iron Ore Mines on Lease 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 111-72 

Lease of Chi ria and other Mines to liSCO 
(Deb. 14, Vol. XVIII, 01-03-2006) 
Col. 95-96 

Mine Explosion Work 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 43 

Mine Leasing to SCslSTs 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 351-53 

Mines in Kamataka 
(Deb. 14, Vol. XVIII, 01-03-2006) 
Cot. 255-5S 

Mines Proposals 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 223-24 

Environmental Effects of Coal Mining Mining and Geololical Studies 
(Deb. 26, Vol. XIX, 10-05-2006) (Deb. 20, Vol. XVIII, 14-03-20(6) 
Col. 35-37 Col. 266 

Gold Mining 
(Deb. 20, Vol. XVIII, 14-03-2006) Mjning in Aravali Hills 
Col. 315-16 (Deb. S, Vol. XVII. 27-02-2006) 

Gold MiningActivities by PSUs in African 
Nations 
(Deb. 35, Vol. XX, 23-05-2006) 
Col.331 

Identification of Mines for Captive 
Mining 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 550-51 

Col. 172 

Mining in Ramanadurga 
(Deb. 20, Vol. XVIII, 14-03 .. 20(6) 
Col. 288-89 

Mining Lease by Posco 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col 275-76 
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Mining Lease in Scheduled Areas 
(Deb. 30. Vol. XIX, 16-05-2006) 
Co1.62~3 

Mining ofeoal Blocks 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 508 

Mining of Sponge Iron 
(Deb.·30, Vol. XIX. 16-05-2006) 
Col. 235-36 

Modernisation' of Coal Mines 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 193-95 

National Mining Policy 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 113 

Need to reopen closed mines in hilly area 
of Rajasthan with a view to provide 
employment to workers (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
CoI.S 

Need to start mining of coal in Chandrapur 
district, Maharashtra (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 365 

Physically Handicapped Employees in 
Coal Mines 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 18S-86 

Policy on Captive Iron Ore Mining 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Co1.261~2 

Privatisation of Coal Mines 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.~7 

Privatisation of ~ining Activities 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.108-lO 

Project f!)r Environmental Clearance 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 123 

Setting up of Power Plants in Coal Mining 
Areas 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 121-22 

Shifting of Underground Mining 
(Deb. 35. Vol. XX. 23-05-2006) 
Col. 144-45 

Special.Package for Backward Districts 
(Deb. 10. Vol. XVII, 01-03-2006) 
Col. 77 

Minimum Retai' Price 
Minimum Retail Price on Products 

(Deb. 8, Vol. XVII, 27-02-2006) 
CoL217 

Minimum Support Price 
Assistance for Loss of Cotton Produce 

(Deb. 34, Vol. XX, 22-05-2006) 
Col. 251-53 

Declaration of Support Price of Cotton 
(Deb. 29, Vol. XIX, 15-05-2006) 
Co1.317-18 

Implementation of Support Price and 
Market Intervention 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 305-07 

Lower Procurement of Wheat 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col.218 

Minimum Support Price of Copra 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoL 196-97 

Minimum Support Price of Pulses 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoL 235 

Minimum Support Price to Farmers 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 40-43 

Need to declare Minimum Support Price 
of Guar, Moth, Dhan~ and Jeera 
cultivated in Rajasthan (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 339-40 

Need to declare Minimum Support Price 
of onions and potatoes and bring 
these crops under National Crops 
Insurance Scheme for the benefit of 
the fanners in Maharashtra (MU R 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 25 



SUBJECT INDEX 287 

Need to declare Minimum Support Price: MinorityCell 
of paddy at Rs. 1000 per quintal for i. (Deb. 35. Vol. XX. 23-05-2006) 
the benefit of farmers in Gondia I Col.257 
district. Vidarbha. Maharashtra . National Commission for Minorities 
(MUR 377) Educational Institutions 
(Deb. 17, Vol. XVIII, 10-03-2006) (Deb. 30, Vol. XIX, 16-05-2006) 
Col. 339 Col. 207 

Need to enhance Minimum Support Price NCM's Report on Communal Violence 
of cotton in the country (MUR 377) (Deb. 30, Vol. XIX, 16-05-2006) 
(Deb. 21, Vol. XIX. 17-03-2006) Col. 151-52 
Col. 265-66 d r. d bl' f'l I' be 

I 
Nee lor ou lOgo ral way me tween 

Procurement of Minor Crops Manmad and Mutkhed (MUR 377) 
(Deb. 34. Vol. XX. 22-05-2006) (Deb. 10. Vol. XVII, 01-03-2006) 
Col. 97-100 Col. 271-72 

Rate of Agricultural Produce 
(Deb. 8. Vol. XVII. 27-02-2006) 
Col. 296-97 

Revision of Minimum Support Price 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 383-84 

Ministerial Bungalows 
Redesigning of Ministerial Bungalows 

(Deb. 33, Vol. XX. 19-05-2006) 
Col. 305 I 

Minority 
Allocation of Funds under Minority 

Welfare Programme 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 195-96 

Budget (General)- 2006-07-Presentation 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 9-10 

Expansion of Minority Communities 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 59 

Free Residential Schools for SC/ST/OBC 
and Minorities Children 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 74-76 

Grants to Muslim Minority Educational 
Institutes 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 23()"31 

Plight of Minorities in Bangladesh 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 294 

President's Address 
(Deb. I. Vol. XVII. 16-02-2006) 
Col. II 

Reported attack on Christians in the 
country (Sub.) 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 281-82 

Revamping of Minority Education 
, (Deb. 30, Vol. XIX, 16-05-2006) 

Col. 278-79 
Situation arising out of information 

reported ly sought by the Sachchar 
Committee about statistical break up 
of religious minorities of the personnel 
of the Defence and Para Military 
Forces in the country (Sub.) 
(Deb. 2, Vol. XVII. 17-02-2006) 
Col. 313-39 

Statutory Resolution Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 
Ordinance, 2006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill, 2006-
Consid. & Pass 
(Deb. 17, Vol: XVIII. 10-03-2006) 
Col. 409-506 
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Survey on Minorities 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 191-99 

Urdu DTP Centres 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 10 

Mlulle(') 
Exchange of Anti-Missile System with US 

(Deb. II ,_Vol. XVIII, 02-03-2006) 
Col.IS3 

Induction of Akash Missile into Armed 
Forces 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 139 

Induction of Brahm os Missile 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 231-32 

Missile Development Programme 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoL 137-31 

Missiles Found in Sea 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 20S.()6 

Testing of Dhailush Missile 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.I89-90 

M ..... Abroad 
Committee to Evaluate Publicity 

Activities 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 99 

Houses- Rented by Missions Abroad 
(Deb. 26, Vol. XI~, 10-OS-2006) 
Col. 69-70 

Indian High 'Commissions Working out 
of Rented Flats 
(Deb. S, Vol. XVII, 22-02-2006) 
CoL 119-21 

Opening Consulates of India and Pakistan 
(Deb. S, Vol. 'XVII, 22-02-2006) 
Col. 17 

Rental Liability on Missions Abroad 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 332 

Sale of Embassy Building in Germany 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 80-81 

Threat to Indian High Commission in 
Dhaka 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 204-OS 

Use of Hindi in Embassies/Consulates 
Abroad 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 239-S0 

MJmram 
Construction ofTrade Centre on Mizoram 

Border 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col. 29S-96 

Need to install Instrument Landing 
System at Lengpui Airport in M izoram 
(MUR377) 
(Deb. 19, Vol. XVJII~ 13-03-2006) 
Col. 298 

MMTCLtd. 
Gold Mining 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 31S-16 

Mobile Telephone 
Augmentation of Cellular Phone 

Equipments 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col.16S 

Broad Band Internet Serttice and SIM 
Card by BSNL 
(Deb. 26, Vol. XIX, 10-OS-2006) 
CoI.214-IS 

Cellular Phone in Rural Areas 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 113-14 

Conversion ofWLL into Mobile Service 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 273-75 
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Decline in BSNL and MTNL Mobile 
Services 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 147-48 

Expansion of Basic and Cellular Phone 
Services 
(Deb. 26. Vol. XIX, 10-05-2006) 
CoI.602~3 

Expansion ofl.T. Sector 
(Deb. 7. Vol. XVII, 24-02-2006) 

• Col. 247 

Fault Rate in BSNL and MTNL Phones 
(De~. 26, Vol. XIX, 10-05-2006) 
Col. 642-46 

Installation of Mobile Phone Tower in 
Bhiwani 
(Deb. 2 I, Vol. XIX, 17-03-2006) 
Col. 78 

Installation of Mobile Phone Towers 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 68 

Installation of Mobile Phone Towers in 
Gujarat 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 183-85 

Installation of Mobile Server in North 
Eastern Region 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 237-39 

Installation ofTelephone Tower in Aligarh 
(Deb. 12, Vol. XVIII, 03-03-2006) 
CoI.13S-39 

Installation ofTowers for Cellular in H.P. 
(Deb. 7, Vol. XVII. 24-02-2006) 
Col. 91-92 

Interconnection between Cellular 
Operators 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 283 

Jeevansathi Mobile Telephone Scheme 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 148-50 

Joint Working Group in Infrastructure 
Sharing 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 225 

Life Time Validity of Mobile Telephones 
(Deb. 2, Vol. XVll, 17-02-2006) 
Col. 227-28 

Manufacturing of Mobile Components 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 13942 

Mobile Number Probability 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 281-82 

Mobile PCO in Trains 
(Deb. 27, Vol. XIX, 11-05-2006) . 
Col. 238-39 

Mobile Phone Connectivity in 
Chittorgarh, Rajasthan 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 118-19 

Mobile Phone to BSF Jawans 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 236 

Mobile Services 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 246 

Mobile Services in Maharashtra 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 190-91 

Mobile Services Operation Supervisory 
Passwords 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 614 

Mobile Telephones COMections 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. '114-24 

Mobile Towers 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 213 

Need to look into the problems faced by 
Cellone subscribers in National Capital 
Region, Delhi (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 69 
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Need 10 provide BSNL Mobiie Services 
in Araria Parliamentary Constituency. 
Bihar (MUR 377) 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 498-99 

Need 10 start mobile services ofBSNL in 
Forbesganj, Narpatganj and Jogbani 
areas of Araria Parliamentary 
Constituency. Bihar (MUR 377) 
(Deb. 13. Vol. XVIII, 06-03-2006) 
Col. 364 

Poor Mobile Networking 
(Deb. 7. Vol. XVII. 24-02-2006) 
Col. 37-38 

Poor Mobile Service 
(Deb. 26, Vol. XIX. 10-05-2006) 
CoI.4~1 

Popularisation of Mobile Phone Services 
Provided by PSUs 
(Deb. 2. Vol. XVII. 17-02-2006) 
Col. 4749 

Radiation by Cellular Transmission 
Towers 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 262-63 

Release of Spectrum 
(Deb. 32. Vol. XX. 18-05·2006) 
Col. 233 

Rural Mobile Phone Scheme of 
Bangladesh 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. I 13-14 

Setting up of Mobile Phone Towers 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 126-28 

Setting up of New BTS 
(Deb. 20. Vol. XVIII, 14-03-2006) 
Col. 153 

Shortage ofBSNL and SIM Cards 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 71 

Subsidy for Setting up of Mobile Towers 
(Deb. 26. Vol. XIX, 10-05-2006) 
Col. 4445 

Telecom Services in Rural Areas 
(Deb. 21. Vo/. XIX. 17-03-2006) 
Col. 225-26 

Telephone Tariff 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 291-92 

Unsolicited Calls 
(Deb. 21. Vol. XIX. 17-03-2006) 
Col. 182 

Upgradation of Mobile Signals 
(Deb. 7. Vol. XVII. 24-02-2006) 
CoI.215-16 

Use of Mobile Phones by Inmates in 
TiharJail 
(Deb. 35, Vol. XX. 23-05-2006) 
Co1.314-15 

V.C.Cards 
(Deb. 12, Vol. XVlII, 03-03·2006) 
Col. 134 

WLL Service in Remote Areas 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 149-51 

Monopolies and Restrictive Trade 
Practices Commission 

Foreign Companies Cases in MRTPC 
(Deb. 33. Vol. XX. 19-05-2006) 
Col. 34548 

Functions ofMRTP 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 217-18 

MRTP Commission 
(Deb. 2, Vol. XVII. 17-02-2006) 
Col. 83-87 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 201 

Monsoon 
Prediction on Monsoon 

(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 223·24 



SUBJECf INDEX 291 

\1 IIIIU lIIell 1 

Acqlll~ililln of L"nd for Preservation of 
iIIIl1l1l1lfll"TI I, 

(Deb. 32. Vol. XX. 18-05-2006) 
Col.::! 17 

Collc(tion 01 Entry Fee 
(Deb. 16. Vol. XVIII, 09~03-2006) 
Col.:249-50 

Conservation of Monument~ 
(Deb. 32. Vol. XX, II-OS-2006) 
Col. 18 

Conservation of Monuments in Assam 
_ (Deb. 27, Vol. XIX, II-OS-2006) 

Col. 87-88 
Conservation of War Monuments 

(Deb. 32, Vol. XX, 18-0S-2006) 
CoI.26S 

Construction in Prohibited Areas of 
Protected Monuments 
(Deb. 32, Vbl. XX, 18-05-2006) 
CoI.17S-76 

Corporate Participation in Conservation 
of National Monuments 
(Deb'. 27, Vol. XIX, 11-05-2006) 
Col. 166-67 

Cracks in Taj Mahal 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. ISO-51 

Development and Maintenance of 
Protected Monuments in Orissa 
(Deb. 32, Vol. XX, II-OS-2006) 
Col. 161-62 

Development ofBibi ka Maqbara 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Col. 83-84 

Encroachment Around Protected 
Monuments 
(Deb. 6. Vol. XVIl, 23-02-2006) 
Col. 157-71 

Historical PlaceS/Monuments 
(Deb. II, Vol. XVlII, 02-03-2006) 
Col. 6-12 

Historical Worship Places 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 3-18 

Introduction of Smart Ticket at 
Monuments 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col.444S 

Konark Sun Temple 
(Deb: 6, Vol. XVII, 23-02-2006) 
Col.117-IS 

Listing of Monuments by UNESCO as 
Danger 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 70-71 

Maintenance of Valuables by ASI 
(Deb. 16', Vol. XVIII, 09-03-2006) 
Col. 11-89 

National Mission for Monuments 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 49-50 

National Mission on Monuments and 
Antiquities 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 280-81 

Opening ofQutub Minar for Public 
(Deb. 27, Vol. XIX, 1I-0S-2006) 
Col. 96 

Package from Japan for Maintenance of 
Heritage Monuments 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 231 

Protection to Monuments 
(Deb. 27, Vol. XIX, II-OS-2006) 
Col. 172-73 

Repair/Renovation of Jama Masjid 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 200'() I 

Repairs/Reconstr:uction of 
Archaeological Monuments 
(Deb. 27, Vol. XIX, 1I-0S.2006) 
Col. 196-97 
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Structural Safety ofTaj Munkip.1 Corporation ofDtlhi 
(Deb. 2~ Yo). X1X, }) -05-2006) CipkAlllt'Hilit:! 

Col 4741 
Tourist Guidc;s at Historical Monuments 

(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 120-21 

Upgradation and Development of 
Archaeological Monuments 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 72-73 

Upkeep and Restoration of Monuments 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 65-67 

Moon 
Mission to Moon 

(Deb. 10, Vol. XVII, 0 i -03-2006) 
Col. 44 

Mother Dairy 
Increase in Prices of Milk and its Products 

by Mother Dairy 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 292 

Motion or Thanks on tbe President', 
Address 

Motion of Thanks on President's 
Address 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 347-443 
(Deb. 6, Vol. XV)), 23-02-2006) 
CoI.3S4-66 

Mountaineering Division 
Shifting of Mountaineering Division 

(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 145-46 

Multi-Media Cards 
Smuggling of Multi Media Cards 

(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 257 

Mungekar Committee 
Exemption from National Eligibility Test 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 167 

(Deb. 33, Vol. XX, 19-05-2006J 
Col. 383 

Corruption in MCD 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 89 

Regularisation of Unauthorised Colonies 
(Deb. 33, Vol. XX, J 9-05-2006) 
Col. 140 

Splitting ofMCD into Smaller Agencies 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 185-86 

Museum 
_ Condition of Rare Objects in Salar Jung 

Museum 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 179-10 

Rail Museums· 
(Deb. 27, Vol. ~IX, 11-05-2006) 
Col. 62-63 

Vikrant War Museum Project 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 85-86 

Mutual Funds 
Norms for Mutual Funds 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 247-48 

Myanmar 
Coordination in North Eastern Trade 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 163-64 

Import of Gas from Myanmar 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 184 

Indo-Bangladesh-Myanmar Gas Pipeline 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 84-85 

Joint Interrogation of Arrested Persons 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 265 
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Myanmar-India Gas Pipeline Project Talks with Naga Leaders 
(Deb. 16, Vol. XVIlI, 09-03-2006) (Deb. 4, Vol. XVII, 21-02-2006) 
Col. 175-76 Col. 23940 

Need to get survey work done for 
construction of Inland Waterway in 
Tizu river in Nagaland between 
Logmatar and International border of 
Myanmar (MUR )77) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 54849 -

Rail Coonectivity between New Delhi and 
Hanoi 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col.111 

Rivers-Linking Policy 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 185 

SeIling of Islander Aircraft 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 198 

Situation in Myanmar 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 332 

Supply of Aircraft to Myanmar 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 112 

Visa Free Entry 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. \16-17 

Visit of Delegation to Myanmar 
(Deb. 35, Vol. XX, 23-0$-2006) 
Col. 156 

Nagaland 
Need to get survey work done for 

construction of Inland Waterway in 
Tizu river in Nagaland between 
Logmatar and International border 'of 
Myanmar (MUR 377) 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 54849 

Status of Forces on Assam-Nagaland 
Territory Dispute 

.(Deb. 14, Vol. XVIII, 07-03-2006) i 
Col. 81 

Naphtha 

Use of Naphtha in Ratnagir Power Plant 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 238-39 

Nano Test Facility 
Narco Test Facility 

(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 137-39 

Narcotics 
Agreement with China to Check Narcotic 

Smuggling 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 99 

Conference on Smuggling of Narcotics 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col.40t-02 

Smuggling of Narcotics 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 4749 

National Advisory Committee on 
Accounting Standard 

National Advisory Committee on 
Accounting Standard 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 179 

National Agricultural Cooperative 
Marketing Federation or India 
Umited . 

Loans given by NAFED 
(Deb. 29, Vol. XIX, IS~05.20Q6) 
Co1.3)1 ., 

Losses In NAFED 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col.216-17 

MoU between NAFED and Earthtech 
Enterprises 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 104 
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Structural Safety ofTaj 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 47-48 

Tourist Guid~s at Historical Monuments 
(Deb. 16, Vol. XVIIl, 09-03-2006) 
Col. 120-21 

Upgradation and Development of 
Archaeological Monuments 
(Deb. 16, Vol. XVIIl, 09-03-2006) 
Col. 72-73 

Upkeep and Restoration of Monuments 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 65-67 

Mooo 
Mission to Moon 

(Deb. 10, Vol. XVII, Oi-03-2006) 
Col. 44 

Mother Dairy 
Increase in Prices of Milk and its Products 

by Mother Dairy 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 292 

MotioD of TblDks OD tbe PresideDt'. 
Addreu 

Motion of Thanks on President's 
Address 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 347-443 
(Deb. 6, Vol. XVII, 23-02-2006) 
Cot.3S4-66 

MountlineeriDI Division 
Shifting of Mountaineering Division 

(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 145-46 

Multi-Media Cardl 
Smuggling of Multi Media Cards 

(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 257 

Mungekar Committee 
Exemption from National Eligibility Test 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 167 

MUDicipal Corporation of Delhi 
Civic Amenities 

(Deb. 33. Vol. XX. 19-05-2006) 
Col. 383 

Corruption in MCD 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 89 

Regularisation of Unauthorised Colonies 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 140 

Splitting ofMCD into Smaller Agencies 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col. 185-86 

Museum 
Condition of Rare Objects in Salar Jung 

Museum 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 179-80 

Rail Museums· 
(Deb. 27, Vol. ~IX, 11-05-2006) 
Col. 62-63 

Vikrant War Museum Project 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 15-86 

Mutual Funds 
Norms for Mutual Funds 

(Deb. 7, Vol. XVII. 24-02-2006) 
Col. 247-48 

Myanmar 
Coordination in North Eastern Trade 

(Deb. 35. Vol. XX. 23-05-2006) 
Col. 163-64 

Import of Gas from Myanmar 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 184 

Indo-Bangladesh-Myanmar Gas Pipeline 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 84-85 

Joint Interrogation of Arrested Persons 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 265 
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Myanmar-India Gas Pipeline Project 
'(Deb. 16, Vol. XVIlI, 09-03-2006) 
CoI.17S-76 

Need to get survey work done for 
construction of Inland Waterway in 
Tizu river in Nagaland between 
Logrnatar and International border of 
Myanmar (MUR )77) 
(Deb. 29, Vol. XIX, 15-0S~2006) 
Col. 54849 

Rail CODnectivity between New Delhi and 
Hanoi 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. III 

Rivers-Linking Policy 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. ISS 

Selling oflslander Aircraft 
(Deb. 16, VoL XVIII, 09-03-2006) 
Col. 198 

Situation in Myanmar 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 332 

Supply of Aircraft to Myanmar 
(Deb. IS, Vol. XVIII, OS-03-2006) 
Col. 112 

Visa Free Entry 
(Deb. I S, Vol. XVIII, 08-03-2006) 
Col. 116-17 

Talks with Naga Leaders 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 23940 

Napbdaa 
Use of Naphtha in Ratnagir Power Plant 

(Deb. S, Vol. XVII, 22-02-2006) 
Col. 238-39 

Narco Test FaclUty 
Narco Test Facility 

(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 137-19 

Narcotics 
Agreement with China to Check Narcotic 

Smuggling 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 99 

Conference on Smuggling of Narcotics 
(Deb. 14, Vol. XVIII, 07-01-2006) 
Col.401~2 

Smuggling of Narcotics 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 4749 

National Advisory Committee on 
Accounting Standard 

National Advisory Commhtee on 
Accounting Standard 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 179 

Visit of Delegation to Myanmar 
(Deb. 35, Vol. XX, 23-05-2006) National Alrlcul,ural Cooperative 
Col. 156 Marketing Federation or India 

Limited . Nagaland 
Need to get survey work done for 

construction of Inland Waterway in 
Tizu river jn Nagaland between 
Logmatar and'international border of 
Myanmar (MUR 377) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 54849 

Status of Forces on Assam-Nagaland 
Territory Dispute 
.(Deb. 14, Vol. XVIH, 07-03-2006) I 
Col. 81 

Loans given by NAPED 
(Deb. 29, Vol. XIX. lS~OS.20Q6) 
Col. 131 , 

Losses in NAFED 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 216-17 

MoV between NAFED and Earthtech 
Enterprises 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 104 
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Objective ofNAFED 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 212-13 

Cotton Mills 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 265-66 

Procurement of Oilseed Financial Assistance from NABARD 
(Deb. 34. Vol. XX. 22-05-2006) (Deb. 33, Vol. XX, 19-05-2006) 
Col. 139-40 Col. 339-46 

Setting up of Production Centre of Safal Loan by NABARD to Orissa 
(Deb. 3. Vol. XVII. 20-02-2006) (Deb. 12. Vol. XVIII. 03-0~-2006) 
Col. 259 Col. 191-92 

National Aluminium Company Umlted Micro Finance to SHGs 
Acquisition-Merger oflAPL (Deb. 28,. Vol. XIX, 12-05-2006) 

(Deb. 35, Vol. XX, 23-05-2006) CoI.343-44 
Col. 180-81 NABARD Aided Rural Roads 

SchemesofNALCO(Deb. 28, Vol. XIX, 12-05-2006) 
(Deb. 35, Vol. XX, 23-05.2006) Col. 298-300 
Col. 219·23 N ABARD Loan to Farmers 

National Anthem (Deb. 21, Vol. XIX, 17-03-2006) 
Col. 96-97 

National Anthem-Played 
(Deb. I, Vol. XVII, 16-02-2006) Need to settle the outstanding term 
Col. I account loan availed from nationalised 

commercial banks under the NABARD 
(Deb. 26, Vol. XIX. 10-05-2006) refinancing scheme forprCK:urement of 
Col. 1 _ deep sea fishing trawlers in Kerala 

National Association of Software and (MUR377) 
Services Companies (Deb. 4, Vol. XVII, 21·02·2006) 

NASSCOM Co1.319-20 
(Deb. 17. Vol. XVIII, 10·03-2006) Opening of Offices ofNABARD 
Col. 265-68 (Deb. 17, Vol. XVIII, 10-03-2006) 

National Bamboo Mission Col. 281·83 
Promotion of Bamboo Refinance by NABARD 

(Deb. 3. Vol. XVII, 20-'02-2006) (Deb. 28, Vol. XIX, 12-05-2006) 
Col. 204-05 Col. 189-94 

Promotion of Bamboo-based Industries National Building Code 
(Deb. 34, Vol. XX. 22-05-2006) National Building Code 
Col. 149-50 (Deb. 2, Vol. XVII, 17-02-2006) 

Natlona' Bank for Alriculture and Rural Col. 253 
Development Natlona' Cadet Corps 

Assistar,~e by NABARD to Rural Women Compulsory NCC Training 
lOeb. 12, Vol. XVIII, 03-03-2006) I (Deb. II, Vol. XVIII. 02-03-2006) 
Lol. 1"70-79 Col. 133-34 . 

Assistance to Co-opt:rative Banks 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.45-~7 

NCC Offices in Private Buildings 
(Deb. 27. Vol. XIX, 11-0S-2006) 
Col. 49-50 
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Training to NCC Cadets 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 289-91 

N.tion.1 Capital Region 
Metro Rail for NCR 

(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 221-22 

Satellite Towns 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 80-81 

Suggestion ofNCRPB 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 34-36 

Uniform Telephone Code 
(Deb. 7, Vol. XVII,24-02-2006) 
Col. 173-74 

National Child Labour Project 
Extension of National Child Labour 

Project 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 84-85 

Protection of the Right of Working 
Women 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col. 59-60 

Survey on Sex Ratio 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 91-92 

National Committee for Promotion of 
Soc:ialand Economic Welfare 

Proposals for Social, Economic and 
Educational Development 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 131-32 

National Commodity and Derivatives 
Exchange Limited 

Directives by NCDEX 
(Deb. 13. Vol. XVIII, 06-03-2006) 
Col. 185-87 

Financial Irregularities in NCDEX 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 178 

Implementation of National Child Labour I 
Nlltional Cooperative Development Project 

(Deb. 34, Vol. XX. 22-05-2006): Corporation 
Col. 104-08 . Cotton Mills 

U I·ft fCh'ld L b I (Deb. 2, Vol. XVII. 17-02-2006) p I ment 0 I a our I 
(Deb. 29, Vol. XIX, 15-05-2006) Col. 265-66 
Col. 110-11 National Cotton Mission 

National Commission for Minorities 
Powers to National Commission for 

Minorities 

National Cotton Mission 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 24849 

(Deb. 16, Vol. XVIII, 09-03-2006) i National Council for Applied Economic 
Col. 165 Research 

National Commission for Women 
Atrocities Against Women 

(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 63-67 

National Council for Applied Economic 
Research 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 64 

New Agenda for NCW Survey on Health Sector by NCAER 
(Deb. 70, Vl'1. XVIII, 14-03-2006)11 (Deb. 31, Vol. XX, 17-05-2006) 
C01. 155 Col. 71-72 
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National Council or EducatioDiI 
Research and Training 

Art Education in School Curriculum 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoL S4-S5 

Environment as Compulsory Subject in 
Education Syllabi 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 34 

History Text Books 
(Deb. 4, Vol. XVII, 2 J -02-2006) 
Col. 213-14 

Introduction of Computerised Books 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. lSI 

NCERf 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 279-S0 

NCERTBooks 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 337 

Non-availability ofNCERT Books 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 32-33 

Nationa' Counell of Teach en Education 
B.Ed. Courses byN.C.T.E. 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 309 

National Cyclone Risk Mitigation 
Project 

National Cyclone Risk Mitigation Project 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 200 

National Dairy Development Board 
Agreement between National Dairy 

Development Board and Pvt. 
Companies 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 184 

National Dairy Development Board 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 319-20 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 269 

Setting up of Bypass Protein Plants 
(Deb. 34, Vol. XX, 22-05-2006)" 
Col. 254-55 

Setting up of Groundnut Oil Production 
Centre 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.ISl-S2 

National Dairy Research Institute 

Low Cholesterol Desi Ghee Development 
by NDRI, Kamal 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 174 

National Disaster Management A1Ithority 

Workshop on Disaster 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 273-74 

National Drug Authority 

Setting up of National Drug Authority 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. ISO 

National Eligibility Test 

Examination of NET 
(Deb. 35, Vol. XX, 23:05-2006) 
Col. 336 

National Eligibility Test 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 279-S0 

Revamp Lecturers Eligibility Criteria 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 133 

National Employment Guarantee 
Programme 

Need to review the implementation of 
National Employment Guarantee 
Programme in Iharkhand (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 436-37 
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National Export Insurance Account 
National Export Insurance Account 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 131 

National Family Assistance Scheme 
Additional Central Assistance Under 

NFAS 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 143-44 

National Farmen Commission 
Nee4 to implement the recommendations 

of National Fanners Commission for 
the benefit of farmers in the country 
(MUR377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 336-37 

National Fertillzen Limited 
Improvement of Performance 

(Deb. 34. Vol. XX, 22-05-2006) 
Col. 239-40 

National Film Development Corporation 
National Film Development Corporation 

(Deb. 34, Vol. XX, 22-05-2006) 
Col. 290-91 

National Fluoride Research Instilute 
Establishment of National Fluoride 

Research Institute 
(Deb. ) 7, Vol. XVIII. 10-03-2006) 
Col. 96 

National Food for Work Programme 
Additional allocations under NFFWP 

(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 73-76 

Complaints under NFFWP 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 195 

Conversion ofNFFWP into CFWP 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 66 

Employment Generation Scheme 
(Deb. 7, Vol. XVII. 24-02-2006) 
Col. 20-31 

Irregularities under NFFWP 
(Deb. 21, Vol. XIX, 17..()3-2006) 
Col. 137-41 

Review of National Food for Work 
Programme 
(Deb. 12, Vol. XVIII, 03:'03-2006) 
CoJ.33-39 

Short Supply of Foodlrain. under 
NFFWP ' 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 119-20 

Supply of Foodgrains under NFFWP 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 159-60 

National Forest Commission 
Recommendation of National Fore.t 

Commission 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 23-97 

National HandloomDevelopmeat 
Corporation 

Mill Gate Price Scheme 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 97-98 

National Heritage Sites Commllllo. 
National Heritage Sites Commluion 

(Deb. II, Vol. XYIII, 02-03-2006) 
Col. 214-15 

National Highways 
Acquisition of Land for Golden 

Quadrilateral Project 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 606-28 

Acquisition of Lands for National 
Highway No.76 
(Deb. 31. Vol. XX, 17-05-2006) 
CoI.3S0-SI 

Agencies Involved in Construction and 
Maintenance ofNationaJ Hlpways 
(Deb. 31, Vol. XX, 11-05-2006) 
Col. 321-23 
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Change in Policy in National Highway 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 246 

Collection orroll Tax 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 93-95 

Completion of National Highway 
Development Projects 
(Deb. 26, Vol. XIX, 10-05-2006) 
Q:lLJ68-70 

Condition of Jessore Road 
(Deb. 26, Vol. XjX .. 10-05-~006) 
Col. 234-35 

Condition of National Highways 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 101-02 

Connecting Mearo Cities with Expreuway 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 240 

ConnecdnJ National Highways with 
Religious and Tourist Places 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 241 

Construction ()( Bridge on Chambal 
National Highways 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.287~ 

COnstruction of Bridges Over National 
Highwa)tS 
(Deb. 31, Vol. XX, 17-0S-20(6) 
Col. 253-56 

Construction of By-Passes 
(Deb. 10, Vol. XVII, 01-03-2006) 

. Col. 175 

(Deb. I S, Vol. XVIII, 08-03-2006) 
Col 267 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 270-71 

Cons1rUction of Chowkighat Bridge on 
NH-S2 
(Deb. 10, Vol. XVII, 01-03-200(») 
Col. 166 

Construction of Expressways 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 327-28 

Construction ofGT Road 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.6SS-S6 

Construction of Highways 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 145-46 

Construction of National Highways 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 271-93 

Construction of National Highways in 
Orissa 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 238-39 

Construction of New National Highways 
in Uttar Pradesh 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 6057-058 

Construction .of Western and Eastern 
Expressways 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 1603 

Construction Schemes 
(Deb. 3, Vol. XVII, 20-02-2086) 
Col. 110-11 

Construction/Development of Highways 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 288-90 

Contracts Awarded for North-South and 
East-West Corridors 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 0552-94 

Control of National Highways Act 
(Deb. 31, Vol. ~, ) 7-005-2006) 
Col. 119-2~ 

Conversion of Golden Quadrilateral into 
Six Lane 
(Deb. 5, Vol. XVII. 22-02-2006) 
CoL2S7-88 
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eo.version ofGT Road into Four Lane 
(Deb. 26. Vol. XIX, 10-05-2006) 
Col. 632-33 

Conversion of National Highway into 
Four Lane 
(Deb. 10, Vol. XVII .. 01-03-2006) 
Col. 97-98 

Conversion of National Highway No. 76 
into Four Lane 
(Deb. 31, Vol. XX, 17-05-2006) 
CoL 142-«; 

Conwnion ofNHs into Four or Six Lanes 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 331 

Conversion ofNHs into Two Lane 
(Deb. 31, Vol. X~, 17-05-2006) 
Col. 89-90 

Conversion of Two Lane Highways into 
FourLane . 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 317-18 

Declaration of National Highways .. 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 280-82 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.411-18 

Declaration of Routes of Peripheral 
Expressway as National Highways 
(Deb. 31, Vol. XX, 17-05-2006) 
Co1.1S8-59 

Four-Laning of Projects in Punjab 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 72-73 

Funds for National Highways in 
Rajasthan 
(Dt-b. 15, Vol. XVIII. 08-03-2006) 
Col. 224-25 

Funds for National Highwaysl 
Expressway 
(Deb. 10. Vol. XVII, 01-03-2006) 
CoJ.80-87 

Golden Quadrilateral Project 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 39-41 

Guidelines for Toll Tax 
(Deb. 15, Vol. XVIII, 08-03-2006) 
CoI.309-11 

Highways Built on BOT Basis 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 647-S4 

Improvement in Condition of National 
Highway No. 76 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.2S1-59 

Improvement of Ahmedabad Bypass 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 271 

Improvement ofNationaJ Highways 
, (Deb. 26, Vol. XIX, 10-05-2006) 

Col. 67-68 
Express Highways Project . Linking ofNH-7 with NH-12-A 

(Deb. 5, Vol. XVII, 22-02-2006) (Deb. 31, Vol. XX, 17-05-2006) 
Col. 24445 Col. 153 

foreign Assistance for National 
Highways De.velopment Projects 
(Deb. 15, Vol. XVIII, 01-03-2006) 
0,1.171-14 

Four Laning ofNationallIighways 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoL 335-36 

Four Laning of Road in Jharkhand 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 233-34 

Linking Thiruvananthapuram to NHDP 
(Deb. 26, Vol. XIX, 10-OS-2006) 
CoI.5IS 

Maintenance of National Highwars 
(Deb. 26 .... VoJ. XIX, 10-05-2006) 
Col.S30-32 

Mysore-Bangalore COlTidor Expressway 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 161-62 



l.OKSABHA 

~ IfiabwIIys 
(DW. l~ Vol. XVlII, 03-03-2006) 
CGllOQ.Ol 

NIdoDI1 Highways Development Projects 
(Deb. 5, Vol. XVII, 22-02-20(6) 
Col. 74,7. ..- "" 

Natioul J!laIrways In 'hIDU Mado 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoL64S-46 

National Highways Projects in Northern 
IDd Western Regions 
(Deb. S, Vol. XVII, 22-02-2006) 
CoL2S4-5S 

Need for construction of a bridge at 
Kbairgaon crolling on Mumbai-
Ahmedabad National Highway in 
Gujarat (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 435-36 

Need for construction of an overbridge 
OD NItional HiabwaY at OIlllaIOWn iD 
Banalkantha PartlalDomary 
Constituency, Guj-(MUIl'1'7) 
(Deb. 14, Vol. XVIU, 07-03-1006) .. 
Col. 484 

Netel for con.truction of National 
IliPway linkiag Pama, Bihata and 
AlIa IDBJbar(MUR 377) 
(DIb. 10, Vol. XVIII, 14-03-2006) 
OJL~ 

\ 

MIld b.-ly COOIII'Uction of bypass at 
.....,. UllrPadeBh(MUR 377) 
(DIb. '6. 'fbi. xvm. 090003-1006) 
.OIL" 

MIld ... .PftII* repair aad IlllImenanc:e 
.,.. .. 11 ... " .. " InDarjeoling, 
........ ~m) 
(IleIt. 19~ ... xva JS.tWOO6) 
011.-..0 

Need for six laning of National Highway 
from Haryana border to Jaipur and 
Kishangarh to G.ujarat border 
(MUR377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 396-97 

Need to bear the full expenditure by the 
c.tNl OoYnnteat for __ 1IGtb 
of National Highway in Bihar 
(MUR377) 
(Pcb. II, Vol. XVIII, 02-03-2006) 
CoL 246 

Need to complete the work on Palanpu ... 
Ahmedabad Section on National 
Highway linking Delhi-Ahmedabad 
and declare Palanpur-Ambajl section 
via Khedbraha and Himmatnagar as a 
National Highway(MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 16 

Need to construct Kalka-by-pass in 
Himachal Pradesh on Priority basis 
(MUR377) 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Co1.381-82 

Need to construct Over-Bridges at 
Kadodara Char Rasta and Kamrej..Ql8r 
Rutaon NadoaaI HiPwaY NoU" 
8 respectively in Oujarat (MUR l77) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Co1.63~ 

Need to convert Arasaradi by-pass in 
Madurai into four lane and constnlCt 
a new by-pass linking Udulngudi with 
Samayanallur on Madurai-Dindigul 
soetion (MUR 377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 398-99 

Need to expedite construction of National 
Highways in Bihar (MUR 377) 
(Deb. 24, Vol. XIX. 2) -03-2006) 
Col. 71 

Need to expedite construction work ofttle 
bypaas at Htawah, Uttar Pradesh 
(MUR.371) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 287-88 
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Need to expedite repair and four laning 
work of National Highway No. 28 
between Rudali and Basti in Uttar 
Pradesh (MUR 377) 
(Deb. 20, Vol. XVIll, 14-03-2006) 
Col. 390 

Need to expedite the work ofsix-Ianing of 
National Highway No. 8B, East-West 
Corridor between Porbandar and 
Rajkot in Gujarat (MUR 377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col.318 

Need to include road from Deori Bandh 
(Uttar Pradesh) to Harpalpur (Madhya 
Pradesh) under National Highways 
and complete the widening of road 
between Deori Bandh and Mataudh 
(MUR377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 503 

Need to provide adequate compensation 
to the farmers whose land has been 
acquired for widening of National 
Highway in Chait Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 23 

Need to take steps for widening of 
Mumbai-Agra National Highway No.3 
at Nasik, Maharashtra with a view to 
ensure smooth flow of traffic in the 
region (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 345 

Need to take up COllltl'Uction work of 
National Highway No. 60 between 
ICIInpr end b1ipnj (MUR 377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col 247 

Need to upgrade the existing State 
Hishway between Sivakasi and SaItur 
to a National Hishway and include it 
in four-1aning plan between 
VIn4r .... -Slaur(MUlll17) 
(Deb. 3. Vol. XVII. 20.e2-2006) 
Col. 346 

New prolflDUM ..... JGIlP·Di 
(Deb. 26, Vol. XIX. tOo45-2ON) 
Col. 641 

NHDP-IV 
(Deb. 31. Vol. XX. 11~"') 
Col. 263-65 

NHDP-11 U and fU 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.2OP..tO 

OverJoadin, of Trucks on National 
Highways .. , 
(Deb. 31, Vol. XX. 17-0$-2006) 
Col. 222-23 ;" 

Pending PropOsals Relating to NItionaJ 
Highways 
(Deb. 5, Vol. XVII. 22-o2·2~) 
Col. 303-OS 

Plan Allocation for National H~ in 
KeraIa 
(Deb. I S, Vol. XVIO, 01-03.2(06) 
Calm-58 

President', Address 
(Deb. 1. Vol. XVII, 16-02-2106) 
CoL 6 

PIopess ofN .... HIP ... ""I Iii 
(DIb. 31. Vol. XX. 11-oS-2006) 
Q)l.l6Sa 

~ofProJe«CoII 
(Deb. 5, Vol. XVD, 22-02-2006) 
CoL281..a3 

Repair ofNadoHIlflabwWJI 
(Deb. 26, Vol. XIX, 10-0$-2006) 
Col 271-12 
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Status of Four-Six laning of National 
Highway Projects 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col 436-63 

Status of Golden Quadrilateral Projects 
(Deb. ll, Vol. XX, 17-05-2006) 
CoL 270-76 

Status ofNHDP-IJ1 
(Deb. 26, Vol. XIX, J 0-05-2006) 
CoL 28B-lj4 

National HiP"a,. Authority on ... 
Alleged Acquiring of Contracts on Forged 

Documents 
(Deb. 31, Vol. XX, 17-0~-2006) 
CoL 325 

Need to clear the proposal to bring for1h 
public bonds of REC and NHAI for 
the benefit of investors (MUR 377) 
(Deb. 32, Vol. XX, 18-0~-2006) 
Col. 332 

Upgredation of Coastal Highways NHAI Projects 
(Deb. 26, Vol. XIX, 10-05-2006) (Deb. ll, Vol. XX, 17-0~-2006) 
Col. 286-87 

CoL 113-)6 
Upgradation of National Highway No. I 

(Dcb. 26, Vol. XIX, ) 0-05-2006) NatioaaJ Hortkllltan M .... 
CoL 270 Funds to Maharuhtra under NHM 

Upp1Idation to National Highways (Deb. 29, Vol. XIX, .I ~-O~-2006) 
(Deb. 26, Vol. XIX, 10-05-2006) CoI. 2n t 
CoL 401-02 National Horticulture Mission -, 

Utilisation of Funds for Uppadation of (Dcb. I, Vol. XVII, 27-02-2006) '. 
National Highways CoL 216 

. (Deb. 26, Vol. XIX, 10-05-2006) Subsidies for National Honiculturc 
Col. 29-34 

Volume ofTraf6c on Golden Quadrilalaal 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoLl71-72 

Mission 
(Deb. I, Vol. XVII, 27-02-2006) 
CoI.l~3 

Wldeaing ofNationaJ Highway No.8 
(Deb. 26. Vol. XIX, 10-05-2006) NHBScherneforFIoodAfl'eclcdVICtims 
CoL 39S-96 (Deb. 21, Vol. XIX, 17-03-2006) 

WideninglRepair of National Highway 
No. 69 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoLSS2 

Col.lS7-~1 

Nado.al H .... tup .. Co_ .... 
Guidelines to NHRC 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Co1.26S-66 W~ofNational Highway-52 

(Deb. S, ~ol. XVII, 22-02-2006) 
CoL 10~ Legislation for Refu&ees 

Works on National Highways in 
Rajasthan 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoL 78-79 

Worts on North-South and East-West 
Corridors 
(Deb. 5. Vol. XVII. 22-02-20(6) 
Col. 289-302 

(Dcb. 4, Vol. XVII, 21-02-2006) 
Col. 134-35 

NHRC Report on Devdasi Sysaem 
(Deb. 3S. Vol. XX. 23-05-2006) 
CoL21S-16 

Post GocIbra VIOIeace 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col 111-12 

-. 
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Report of NHRC Regarding Trafiicking 
of Children 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 220-21 

Supreme Court's Notice to NHRC 

N.tioullutltute ofNutritio. 
Survey Conducted by National .... tute 

ofNutri(ion 
(Deb. 26, Vol. XIX, J 0-05-2006) 
Col. 230-3J 
(Deb. 30, Vol. XIX, 16-05-2806) 
CoI.2'J.fJ-27 

N.ticulal ..... te oro.,.. Selloohl 
N.tlo .. ' Hydro-Electric Power National Institute of Open Schoolilla 

Corpora" (Deb. 15, Vol. XX, 23-05-2006) 

(Deb. 35, Vol. XX, 2l-05-2006) 
Col. 291 

. Hydel Power Projects Col 141-51 
(Deb. 10, Vol. XVII, 01-03-2006) N.tloulludtateofSpoI1l 
Col. 227-30 Re-Iocation of National Institute of 

NHPC Project in Aruq,achal Pradesh 
(Deb. 1 S, Vol. XVIII, 08-03-2006) 
Col. 130-31 

Setting up of Po wei' Projects by NHPC 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 336-37 

World Bank Loan to NHPC 
(Deb. 21, Vol. XIX, J 2-0S-2006) 
CoL 243-46 

N ........... tityC. .. 
Multipurpose NatiO\lal ",-tity Cards 

(MNICa) 
(Deb. 14, Vol. XVIII, $-03-2006) 
CoL 2-12 

N.tIo .. l~or~ 
Centres of National Institute of Design 

(Deb. 14, Vol. xvm, 07-03-2006) 
CoL 391 

NationaIlaItitute of Design, AbmedIbId 
(Deb. 4,· Vol. XVII, 21-02-2006) 
CoL lSi-52 

mel Administration 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col 236-37 

Spons 
(Deb. 31, Vol. XX, 17-05-2006) 
CoL lSI-52 

Natloullastltate of1\!dt--...., 
Need to IIIIIOUIICe peaaioD .... for 

tbe offiWn and 118ft' o'~ 
Jalandhar and Silcher N.io~1 
InItitutes ofTechnoloaY 10 MIO .... 
them at par wi'" odW Nrn ..... 
country (MUR 377) 
(Deb. 4, Vol. XVjlI, 21-02-2006) 
CoLllS-16 

Nado .. 1 Jadidal Coad 
National Judicial Council 

(Deb. 28, Vol. XIX, 12-05-2006) 
CoL 14243 

N.do ... KaowIedp C.... ' 'De 

National Knowledge ConuniIIioa 
(Deb. 5, Vol. XVII, 22-02-2006) 
CoL 140-41 

8rcsident's AcIdraI 
(Deb. I, Vol. XVII, 16-02-2006" 
CoL 12 

N ..... 11Jteney MiIIiea 
Female LiIIncy 

(Dob. 4, Vol. XVII. 21042-2006) 
CoL 196-99 

NIdioaaI Litcncy Miuioa 
~.·14, "". XVDI. 07.03-2006) 
Cal61.Q 
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NeCIoIIaI MarftflDe Development Project 
Inclusion ofDhamra Shipping Harbour in 

'NMDP 
(Deb. 31, Vol. XX, 17-05-2006) 
CoL 270 

........ 1 Matenity Benent Scheme 
National MaIemity Benefit Scheme 

(Deb. 31, Vol. XX. 17-05-2006) 
CoL 206-10 

Development ofParkslSanctuaries 
(Deb. 8, Vol. XVII, '27-02-2006) 
Col. 96-97 

FURds for Rehabilitation 
(Deb. 19. Vol. XVIII. 13-03-2006) 
Col. 241-42 

Game Sanctuaries 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 209-13 

Guidelines for Parks/Sanctuaries 
N ....... Medicinal Plant Processing (Deb. 29, Vol. XIX, 15-05-2006) 

ZeaeI Col. 449-55 
Setting up of Medicinal Processing Zones 

(Deb. 30, VQ.l. XIX, 16-05-2006) 
CoL2S3-S4 

NaUonal Mineral Development 
Corpontlon 

Demand of Iron Ore from NMDC 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoL 195-97 

Disinvestment of National Mineral 
Development Corporation 
(Deb. 21, Vol. XIX, '17-03-2006) , 
CoI.B4 

Profit of'NMDC 
(Deb. 29, Vol. XIX, 15-05-2006) 
OM3~7 . 

N.doaal Minorities Development and 
.... aeeCOrpontioD 

Allocation of Funds ofNMDFC 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 93-95 

FInancial Assistance Schemes ofNMDFC 
(Deb: 11. Vol. XVIII, 02-03-2006) 
CoL 17-18 

N.CIonal Parkl 
DoIIb of Birds 

(Dob. 13. Vol. XVIII. 06-03-2006) 
CoL 157-58 

Death of Wild Animals on Railway 
CroIsmg 
(Deb. 29, Vol. XIX. 15-05-2006) 
CoL 227 

Management/Training for Parks/ 
Sanctuaries 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 24546 

Monitoring of Parks/Sanctuaries 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 232 

Need to evolve a clear policy for the 
protection of tigers in Sunderbans 
Tiger Reserve (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 391 

Needs to create a Wild Life Sanctuary at 
the Kodaikanal Forest and provide 
fencing at the border of Pal ani Hills to 
prevent menace of elephants in Palani 
Parliamentary Constituency, Tamil 
Nadu (MUR 377) . 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col 290-91 

Sanctuary for Tigers 
(Dcb. 8, Vol. XVII, 27-02-2006) 
CoL 192-93 

NatioDal Pharmaceutical Prlclnl 
Authority 

Notices Issued by NPPA 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.22S 

National Police Commiuion 
Review ofNational Police Conuuiuion 

(Deb. 35, Vol. XX, 23-05-2006) 
CoL 290-91 
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NatioDlI~~IFund 

Assistance to National Renewal Fund 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 28-29 

National Resource Centre for Women 
National Resource Centre for Women 

(Deb. 3S, Vol. XX, 23-05-2006) 
COl.21S 

National Rural Employment Guarantee 
Programme 

Budget (GeneraI)- 2006-07-Presentation 
(Deb. 9, Vol. XVII, 28-02':2006) 
Col. 7-8 

Need to bring all the districts of Arunachal 
Pradesh under the National Rural 
Employment Guarantee Programme 
(MUR377) 
(Deb. 34, Vol. XX, -22-05-2006) 
Col. 500. 

Need to implement National Rural 
Employment Guarantee Programme in 
Jalore Parliamentary Constituency and 
other parts of Rajasthan (MUR 371) 
(Deb. 2 I, Vol. XIX, 17-03-2006) 
Col. 270-71 

Need to includeAjmer district in Rajasthan 
in National Rural Employment 
Guarantee Programme (MUR 377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 284-85 

Need to include Barprh district of Orissa 
under National Rural Employment 
Guarantee Schome(MUR 377) 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 335 

Need to include more districts in Tamil 
Nadu under National Rural 
Employment Guarantee Scheme 
(MUR377) 
(Deb. 23, Vol. XIX, 20 .. 03-2006) 
Col. 24-25 

Need to include Nilgiri Block in Orissa 
under National Rural Employment 
Guarantee Programme (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col.3S1 

Pres~dont's Address 
(Deb. I, Vol. XVII, 16-02-2006) 
Cot. 3 

National Rural Heahb Mission 
Budget (General)- 2006-07-Presentation 

(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 7 

Implementation of National Rural Health 
Mission 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 39-41 

Implementation ofNRHM 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 210-J3 

Need to construct toilets in every village 
under Total Sanitation Scheme of the 
National Rural Health Mission 
(MUR377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 266-67 

NRHM and ICDS 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 43-44 

President's Address 
(Deb. I, Vol. XVII, 16-02-2006) 
Col. 4 

National Sala' Karamcbaris Finance aRel 
Development Corporation 

Allocation ofFl,lnds by NSKFDC 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Col. 279-87 

National Samples Survey Orpnilltion 
Loan to Rural Families 

(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 29S-97 

Survey conducted by NSSO 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoI.209-1J 

National Savinp Certificates 
Sale ofNational Savings Certificates 

(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 11-82 
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N.tioul Seheel.1ed Cut ....... ce.ad 
On ....... tCOrpondoll 

Assessment ofNSFOC 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoL21S-16 

Funds to NSFDC 
(Deh 27, Vol. XIX, 1I-0S-2006) 
Col. 10-13 

N.do ... SdMd.W TribelCO ...... 

Review of Tribal Schemes by National 
Scbeduled Tribes Commission 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 263-64 

lV.do •• 1 Social Servke Selle.e 
Implementation ofNSS Scheme 

(Deb. 26, Vol. XIX, 10-OS-2006) 
CoL240-SO 

N.tIouI SOII& 
National Song-Played 

(Deb. 2S, Vol. XIX, 22-03-2006) 
Col. 26 
(Deb. )S, Vol. XX, 23-05-2006) 
CoI.410 

N.do ... Stock E]le .... ' 
Raids ofBSElNSE Officen 

(Dcb. 33, Vol. XX, 19-05-2006) 
CoI.36S-66 

N.tIoaal SeIled.1ed Tribes FluIlCC aDd N.ttoul TedlaoIoIY .... k 
On., .... CorporatIoII 
AI~ of FlUIds to ST Finance IUId 

Development CorponIrion 

National Technology Bank 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col17S-76 

(Deb. 3S, Vol. XX, 23-0S-2006) N.tioD.ITedutoIo&YMiIIio. 
Col 11-12 

N ........ s.e.rttyC ...... 
Abro. Training to National Security 

Gun 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 321 

Conunando Training to NSG Women 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 249 

N ........ Dnelop ................. 

NIlionaI Slum Dewlopment Programme 
(Deb. 33, Vol. XX, 19-05-2006) 
CoL94-97 

NIIIioaaI Technology Mission on Textiles 
(Deb. 35, Vol. XX, 23-05-2006) 
CoLI~7 

NadoaITest Ho .. 
Apparatus for National Test House 

(Deb. 34, Vol. XX, 22-05-2006) 
CoL3S3-S4 

N.tioIIaI 'Jemie Corporatioll 
LoanbyNTC 

(Deb. 17, Vol. XVIII, 10-03-2006) 
CoL 121-30 

Modernisation ofNTC Mills 
(Deb. 2, Vol. XVII, 17-02-2006) 
CoL 127 

N.CIouI s.au lIIdutria Corpontioll 
UII. . NrC 

(Deb. 17, Vol. XVIII, 10-03-2006) 
Assistance by NSIC CoI.IS3-S4 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 21-30 

N.CIouI SedalAIIIstuce PIvIn." 
Budpt(~ 2006-07-Praa1lllion 

(Deb. 9, Vol. XVII, 21-02-2006) 
Col. I 

Rehabilitation Scheme ofNTC 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col 312 

Revival ofNTC Mills 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.J6.40 
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Sale ofNTC Land N ....... WIIr Me.o ..... 
(Deb. 35, Vol. XX, 23-05-2006) NationaJ War Memorill 
Col. 12-23 (Deb. 16, Vol. XVIII, 09-03-2006) 

N.tiouITlle .... 1 PowerCorponlioa CoL 62 
Agreement betWeen NTPC and TERI N.tlo •• 1 W.ters .. ed Develop.e.t 

(Deb. 33, Vol. XX, 19-05-2006) ........... 
Col. 40-42 

Allocation of Coal Dlocks to NTPC 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 38-39 

Generation of Power Through Nuclear 
FuelbyNTPC 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoL 172 

Handing OYer to NTPC M .... ement 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 269 

InadeqU8lC Gas Supply to NTPC Plants 
(Deb. 10, Vol. XVII, 01..03-2006) 
CoL 117-19 

Mcp Projects by NTPC 
(Deb. lS, Vol. XVIII, 01-03-2006) 
CoLllS-92 

Pna- Project by NTPC 
(Deb. 15, Vol. XVIII, 01-03-2006) 
Col. 242 

Profd and Losses by NTPC 
(Deb. 33, Vol. XX. 19-05-2006) 
CoL 299-300 

Profit Earned by NTPC 
(Deb. 33, Vol. XX, 19-05-2006) 

Nation.1 Waters bed Development 
Progranmc 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoL 352-53 

Target for Nation.1 W.tenhed 
Development Scheme 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoL 419-22 

N.tlouu.. 
Programmes on Natioaalism 

(Deb. II. Vol. XVIII, 02-03-2006) 
Colli 

N ....... CWMtJ 
ADD liunami AuiIIInce Project 

(Deb. 33. Vol. XX. 19-05-2006) 
Col. 323-24 

Arranacment in Hospitals to Tackle 
DiIasIIr 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoL 34-35 

Aw.reness of Activities of Sea 
(Deb. 33. Vol. XX. 19-05-2006) 
CoL 324-25 

Col. 306-07 BoIrdICommission for Flood Control 
Selling ofNTPC Plants 

(Deb. 21, Vol. XIX, 12..05-2006) 
Col.210 

Seuina up of Power Projects Abroad by 
NTPC 
(Deb. 10. Vol. XVII. 01..03-2006) 
CoL9s-96 

Natio •• 1 Til ...... d Veaetable 011 

~.""rd 
Noed to implemenl the proannune tOr 

providing ....... to tbe farmers by 
NaIionaI Tilhln.BoIId (MUR 377) 
(Deb. 19, Vol. XVIII. 13..03-2006) 
CoL 296 

(Deb. 34, Vol. XX. 22-05-2006) 
Col. 190-91 

Building Collapsed due to R.in in 
Mahanshtra 
(Deb. 21, Vol. XIX. 17..03-2006) 
Col. 14445 

COconut Plan .... 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col62~ . 

Construction of House for Tsunami 
Affected People 
(Deb. 7. Vol. XVII, 24-02-2006) 
CoL43-i4 
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Construction of Residential Houses 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 203-04 

Crops Affected due to Cold Wave 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 9S-96 

Cyclone Warning Radars 
(Deb. 31, Vol. JC.~,. 17-05-2006) 
Col. 153-54 . - " 

Cyclone-Prone Areas 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 302-03 

Damage by Puffer Fish 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 288 

Damage due to Hailstonn 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 93-94 

Damage to Sugar Crops due to Flood in 
Maharashtra 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoI.IOJ 

Development of Flood Prone Areas 
(Deb. 34, Vol. XX, 22-0~-2006) 
Col. 459-60 

Disaster Manqement Force 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoL 242-43 

Disaster Management Response Force 

Earth System Science 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 7S-n 

Earthquake in J&K 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 75-77 

Earthquake Prone Buildings 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 128-29 

Earthquake Resistant Buildings 
(Deb. 2 I, Vol. XIX, 17-03-2006) 
Col. 183 

financial Assistance for ReliefOllamities 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 196-97 

flood and Erosion Control in Assam 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 139-40 

Funds to States for Flood Control 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 84-87 

Loss to Tourism Industry due to Natural 
Calamities 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 13-22 

Losses to Sugarcane Fanners in Andhra 
Pradesh due to Floods 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 238-39 

(Deb. 30, Vol. XIX, 16-05-2006) National Disaster Management Authority 
CoL 193-9~ (Deb. 30, Vol. XIX, 16-05-2006) 

Disaster Warning Centres in Coatel 
Areas 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 70 

Disaster Warning System 
(Deb. 12, Vol. XVIII, 03-03-2006) 
CoL 126-27 

Drought Affected States 
(Deb. 3, Vol. XVII, 20.02.2G06) 
Coll26-27 

Col. 374-76 
National Drought Policy 

(Deb. 34, Vol. XX, 22-05-2006) 
Col. 213-14 

Natural Disaster Management Units 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 27S-77 

Natural Disasters 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 140-4 I 
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Need to assess the losses incurred by 
the fanners due to frost in Haryana and 
release adequate funds for providing 
relief to the affected people (MUR 377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col.3lS 

Need to extend fmancial assistance to &he 
CicMnlnleato~"'PRNiIIIi 
relief to the farmers nose GI'OpII have 
been damaged due to rains (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 20 

Need to find permanent solution to 
recurring floods in Eastern Uttar 
Pradesh (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 439 

Need to provide 8 special relief package 
to the farmers whose crops have been 
damaged due to hailstorm and rains in 
Hamirpur and Mahoba regions in Uttar 
Pradesh (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 10-1 I 

Need to provide compensation to the 
farmers whose crops have been 
damaged due to hailstorm in Sagar 
Parliamentary Constituency, Madhya 
Pradesh (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 6 

Need to provide compensation to the 
farmers whose potato and mustard 
crops have been damaged due to 
drought and frost in Uttar Pradesh. 
(MUR377) 
(Deb. 10, Vol. XVII, 0 1-03-2006) 
Col. 264 

Need to provide financial assistance to 
the potato growers whose crops have 
been damaged due to frost in Agra 
region of Uttar Pradesh and other parts 
of the country (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 34142 

Need to releue mOle funds for providing 
relief to the people aft'octed by recent 
earthquake in Udhampur Parliamentary 
Constituency, Jannnu and Kashmir 
(MUR371) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 313-14 

Need 10 lelldac...lT.a1D UInnchaI 
to usess the ....... eauHd due to 
~rought and release funds for 
providing help to the affected people 
in the region (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 486-87 

Need to take steps for providina reliefto 
the paddy growers whose crops have 
been affected due to natural calamities 
in Maharashtra (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 344-85 

NEEPCO Funding for Flood Protection 
Work 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 263-65 

Pacific Tsunami Warning System 
(Deb. 33, Vol. XX, 19·05-2006) 
Co1.163~ 

Plan for Channelising Flood Water 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 232-33 

PM VISit to Andaman and Nicobar Islands 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col. 182-83 

Quake Relief to J&K 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 228·29 

Relief to Tsunami 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 53-57 

Report of Core Group for Tsunami 
Recovery and Rehabilitation 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 60-66 
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Social Risk in Management System for 
Earthquake 
(Deb. lS, Vol. XX, 23-05-2006) 
Col. 60 

Strategy to Counter Drought 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 88-89 

Natunl Resources 
Conservation of Natural Resources 

(Deb. 34, Vol. XX, 22-05-1006) 
coa..w.' 

Tapping of Ocean Resources 
(Deb. 7, Vol. XVII, 24-02-2006) 
CoL 151 . 

Surcharge on IT for Gujam Earthquake 
(Deb. 7, Vol. XVII, 24-02-2006) Na .... thy 
Col. 65-66 Promotion of Naturopathy 

Tswwni and Cyclone Prone Indiln Coat 
(Deb. 17, Vol. XVIlJ, 10-03-2006) 
Col. 113-14 

Tsunami/Earthquake Victi ... · 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 111-12 

Water Crisis 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.361~9 

NatunlGa. 
Import of Natural Gas from Bangladesh 

(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 21 

Natural Gas Pipeline Policy 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 159-60 

Natural Gas Reserves 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 93-94 

Requirement of Natural Gas to Fertilizer 
and Power Plants 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 77-78 

.. 
Supply of Gas to GAIL from PMT 

(Deb. 32, Vol. XX, 18-05-2006) 
Col. 152-53 

Value Ad~ Tax on Pi.,ec. Natural Gas 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.IB2-13 

W .... e ofNaaural Gas 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 221-22 

(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 1,..7 

N..-,a VIdyaIIy. 
Harassment of Women in KVS and NVS 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 245-41 

Navodaya and Ken'driya Vidyalayas 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 56-57 

Reservation to OBC in KVSINVS 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 399 

Nfty 
Deployment ofUAV by Navy 

(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 292 

Explosion in INS Magar 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI.1S4-55 

Joint Naval Exercise with UAE 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 173 

Procurement of Second Hand Harriers 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 246 

Protecting Indian Fishermen from Sri 
Lankan Navy 
(Deb. S, Vol. XVII, 22-02-2006) 
CoI.B2 

Rcmappina of Bay ofBenpI 
(Deb. 32, Vol. XX, 11-05-2006) 
CoL 264-65 
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Selling ofIslander Aircraft 
(Deb. 16. Vol. XVUI. 09-03-2006) 
Col. 198 

NauU. 
Army Help to Counter Naxalism 

(Deb. 32. Vol. XX, 18-05-2006) 
Col. 221 

BTS in Maharuhtra 
(Deb. 2. Vol. XVII, 17-02-2006) 
Col. 245 

FDI in Naxal Affected Area 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 67-68 

Helicopter to NaxaliteAff'ected States 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 135-36 

Incident of Hijacking of Mughalsarai-
Barkakana Passenger Train No. 628 at 
Hehegara Station by Naxalites in 
Jharkhand on hlth March, 2006 (St.) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Co1.392-94 

Jungle Warfare Training 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 418 

Lal¥lmine explosion by naxalites killing 
several Adivasis in Dantewara district, 
Chhattisgarh and relief measures for 
the families ofvictims. (Sub.) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 236-S9 

Landmine Proof Vehicles 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 140-41 

Naxalite Attacks 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 173-76 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 34-3S 

NaxaJite Attacks on Trains 
(Deb. 32. Vol. XX. 11-05-2006) 
Col. 225-26 

Need to check .... exodus oftribals from 
Butar region of Chhattisgarh due to 
Naxal violence in the region 
and provide interim relief to them 
(MUR377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 383-84 

Need to take suitable measures to check 
increasing nualite activities in Bihar 
(MUR377) 
(Deb. l5, Vol. XX, 2l-05-2006) 
Col. 399-400 

Situation lrisq out of increasing Nualite 
and Maoist activities in the Country 
and steps taken by the Government in 
regard thereto (C.A.) 
(Deb. 34. Vol. XX. 22-0S-2006) 
Col. 561 .. 8 

Surrender Rehabilitation Policy for 
Naxalites 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col. 47-50 

Nehru VUVII Keadru 
Assessment of Programmes of Nehru 

Yuva Kendra 
(Deb. ll. Vol. XX. 17-05-2006) 
CoI.226-ll 

N" 
Activities of Insurgent Groups 

(Deb. lO. Vol. XIX. 16-05-2006) 
Col. 179-80 

Activities of Nepal on No Man Land 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 141 

Banks in Nepal Helping lSI 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 101 

Fencing ofIndo-Nepal Border 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 173 

Influx ofNepalese 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoL 297-91 
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Integrated Check Post on Nepal Border New Deihl Municipal Council 
(Deb. 35, Vol. XX, 23-05-2006) Electricity Dues on AfJottees 
Col. 226-27 (Deb. 30, Vol. XIX, 16-05-2006) 

Need for construction of a bridge on Col. 61-62 
Bhuthi Valan river on Indo-Nepal 
Border (MUR 377) 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 273-74 

Need to prevent iIIepl entry of Jute Twine 
from Nepal with a view to protect the 
Small Scale Jute Twine Manufacturing 
Industries in Andhra Pradesh 
(MUR377) 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 290 

Need to review the policy for import of 
Vanaspati from Sri Lanka and Nepal 
(MUR377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 382 

Pak/Chinese Consulates along Indo-
Nepal Border 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 280 

Restoration of Democracy in Nepal 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 9-15 

Rise in Islamic Institutions along Indo-
Nepal Border 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 632 

Situation in Nepal 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 143-44 
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(Deb. 33, Vol. XX, 19-05-2006) 
ColIIS-I7 

Investment Plan ofONGC 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 22S-26 
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Modernisation of Oil and Natural Gas 
Fields in Assam 
(Deb. 11, Vol. XVIII, 02-03-2006) 
CoL 160-61 

Need for release of funds by ONGC to 
Mchsana District Administration for 
providing irrigation and other civic 
amenities in Mehsana Parliamentary 
Constituency. Gujarat (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 435-36 

Oil and Gas Exploration by ONGC 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 119-21 

ONGC Entry into Retail Business 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.S~ 

ONGC Report on Discoveries/ 
Explorations 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 245 

ONGC's Joint Venture Projects 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.m-30 

ONGe's Power Plants 

Setting up of LNG Tenninal and Power 
Generation Plant by ONGC 
(Deb. II. Vol. XVIII. 02·03-2006) 
Col. 176 

Setting up ofRefinerics by ONGC 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 141 

Shifting ofOfl"lCe ofONGC 
(Deb. I I, VoL XVIII. 02-03-2006) 
Col. 67-68 

Supply of Vessels to ONGC 
(Deb. II. Vol. XVIII. 02-03-2006) 
(.'01.88-89 

ULFA Extortion Notice 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 232-33 

Upgradation of Infotech System 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 235 

Oil Bonds 
Issue of Oil Bonds 

(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 14-15 

(Deb. 6, Vol. XVII. 23-02-2006) OilCompilDies 
Col. 265 1 Dealers Commission 

Re-DeveloprnentofOiIFieldsbyONGC (Deb. 32, Vol. XX. 
(Deb. 16, Vol. XVIII, 09-03-2006) Col. 188 

18-05-2006) 

Col. 230 
Regularisation ofContrICtWIl Workers of 

ONGC 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 107-08 

Retail Outlets by ONGC . 
(Deb. 32, Vol. XX. 18-05-2006) ! 

Col. 272-73 

Decline in Domestic Exploration 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 217-18 

Exploration by PubliC Sector Oil 
Companies 
(Deb. 16. Vol. XVIII, 09-03-2006) 
CoI.IS3 

. lricrease in Price of LPG 
Safety and Security Coverage to (Deb. 27. Vol. XIX. 11-05-2006) 

Employees 
(Deb. 32. Vol. XX. 18-05-2006) I Co1.267-68 
Co/. 67 I Investment in Hydrocarbon Sector by Oil 

Selling of Crude Oil by ONGC I Multinational Companies 
(Deb. II. Vol. XVIII, 02-03-2006) i (Deb. II, Vol. XVIII, 02-03-2006) 
Col. 105-08 . Col. 8"·85 
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Loua to Oil Companies 
(Deb. 6, Vol. XVII, 23-02-2006) 
Calm-33 

LPGFdiIy 
(Deb. 16, 'All. XVIII. 09-03-2006) 
Col6J.61 

Market Share of Public Sector Oil 
Compaia 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Colll6-87 

Retail Oudets to Reserved Catepries in 
Rajasthan 
(Deb. 32, Vol. XX, 1'-05-2006) 
Col. 186-17 

Selection of Dealers by Public Sector Oil 
Companies 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 16-87 

Stake in Pakistani Gas Company 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 146 

Modernisation of Retail Outlets Subsidy Burden o~ Oil PSU, 
. (Deb. 16, Vol. XVIII. 09-03-2006) (Deb. 32, Vol. XX, 11-05-2006) 

CoL 234 Coli 28-30 
Need to provide remuneration to contract Subsidy Policy 

wafternl pIr with regular employees (Deb. 16, Vol. XVIII. 09-03-2006) 
in Oil PSUs(MUR 377) Col. 226-21 
(Deb. 30, Vol. XIX. 16-05-2006) Working of Retai I Outlets 
Col 441 (Deb. 32. Vol. XX .. 11-0S-2006) 

Pcndia. Cues of Reconstitution of Col. 131 
Dealership Oil Esploratioa 
(Deb. 16, Vol. XVIII. 09-03-2006) AlloImentofOiIBlocksuncierNELP 
ColI63~S (Deb. 16, Vol. XVIII, 09-03-2006) 

Peb'oIlDieseI Retail Outlets Col. 2-9 
(Deb. 27. Vol. XIX. 11-05-2006) Auction o(Oil and Gas Fields 
Col 116-17 (Deb. 16. Vol. XVIII, 09-03-2006) 

Powers to Oil PSUs Col. 107.01 
(Deb. 27, Vol. XIX. ) )-05-2006) Bidding of Oil and Gas blocks uncIft' 
Col. 34-36 NFJ..P-V1 

ReimbuncmentofDDCharges I (Deb. 27, Vol. XIX, ) I-OS-2006) 
(Deb. 16, Vol. XVIII. 09-03-2006)11 Col 211 
Col 2 12-13 . Commercial Production of Oil in BwnIcr 

Reimbursementofl>emMdDraftChirges I ~:. 32, Vol. XX, 11-05-2006) 
(Deb. 32. Vol. XX. 11-05-2006) CoL 212-13 
Col 102~3 I . ida ro_ •• ~. 

I Cooperation in 011 Sector w .-.... Requirement of Crude Oil by Oil, Anlbia 

CoaIpMies (Deb. 11, Vol. XVIII, 02-03-2006) 
(Deb. 32. Vol. XX. 11-05-2006) CoI.13-14 
CoL21.17 

R.aiI Oudd Network 
(Deb. 32, Vol. XX. 11-05-2006) 
Col 97 I 

Cooperation in Petroleum Sec:tor willi 
Afric8n COUIIIrics 
(Deb. 16, Vol. XVIII. 09-03-2006) 
CoL 7S-76 
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Decline in Domestac Exploration . 
(Deb. 11, Vol. XVIII, 02-03-2006) 
CoI.217-11 

Discovery by ONGC and OIL 
(Deb. 32, Vol. XX, II-OS-2006) 
Col. 62-64 

DiKovery orGas by GSPC 
(Deb. 32, Vol. XX, II-OS-2006) 
Col. 227-28 

Discovery of Gas by ONGC 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 126-27 

Discovery of Oil and Gas Reserves in 
Maharashtra 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 170-71 

Drilling of Horizontal Oil Well 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 73-74 

&mi .. &om hnna. Mukta and Tapti Gas 
Fields 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 21 1-12 

Exploration by Public Sector Oil 
Companies 
(Deb. 16. Vol. XVIII. 09-03-2006) 
CoL 183 

Exploration in MahMadi Buin 
(Deb. 32, Vol. XX. II-OS-2006) 
Col. 91-99 

Ga Hydrates Resources 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 46-47 

Ini'IsIruc:IIR StIIIus for Domestic Oil and 
Gas Explonlion and Production 
(Deb. II. Vol. XVIII. 02-03-2006) 
CoI.9S-96 

JoiaI VenIure bOa ExpIonIion 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 227-21 

Need to pay fifty percent share of proflt 
earned Oft oil and lIS produced from 
Rajasthan to the Government or 
Rajasthan for the development of. 
Slate (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col 269 

Need to provide financial assistance 10 
the fanners in Mehsana Parliamcnt.ry. 
Constituency, Gujarat with a view to 
compensate the losses suffered by 
them due to exploration or petroleum 
and natural gas in the relion 
(MUR377) 
(Deb. 14, Vol. XVIII, 07-03-1006). 
CoL48s-16 

OfferillJ orB locks for Exploration under 
NElJ»-V1 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 220-21 

Oil and Gas Exploration by ONGC 
(Deb. 27. Vol. XIX. 1I-0S-2006) 
Col. 119-21 

Oil Drilling in Arabian Sea 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 182 

ONGC Report on Discoveriesl 
Explorations 
(Deb. 16, Vol. XVIII. 09-03-2006) 
CoL24S 

Permission for Oil Exploration 
(Deb. 19. Vol. XVIII. 13-03-2006) 
CoL 161~2 

Permission 10 Private Companies for Oil 
and Gas Exploration 
(Deb. 6. Vol. XVII. 23-02-2006) 
c.oI.l1-19 

Re-DcveIopmcnt orOil Fields by ONOC 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 230 

Ro8dshows for Auction of Oil BIoc:ks 
(Deb. 32. Vol. XX, 11-05-2006) 
CoI.21G-1i 
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SclfSufflCiency in Oil 
(Deb. 32, Vol. XX, 18-05-2006) 
CoL ISS-56 

c:. .... UaIlted 
Dileovet)' by ONGC and OIL 

(Deb. 32, Vol. XX, 18-05-2006) 
Col. 62-64 

DrillinJ of Horizontal Oil Well 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 7)..14 

otlPtpeUne 

Export of Ground nut 
(Deb. H, Vol. XX, 23-05.2006) 
Col. 277-78 

Guidelines for Leng1h of Pipes 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 282-83 

Need to formulate a policy for the benefit 
of farmers cultivatina mustard in 
Rajasthan (MUR 377) . 
(Deb. 21, Vol. XIX, 11-03-2006) 
Col. 270 

Oil Pipeline Blown in Assam Need to implement the programme for 
(Deb. 6. Vol. xvn. 23-02-2006) providing grants to the fanners by 
Col. 82·84 National Tilhan Board (MUR 377) 

011 Refinery (Deb. 19, Vol. XVIII, 13-03-2006) 
Recovery ofTucs from Oil Refineries I Col. 296 

(Deb. 33, Vol. XX. 19-05-2006) , Procurement of Oilseed 
Col. 145 'I (Deb. 34, Vol. XX, 22-05-2006) 

Refinery at Bhatinda ! Col. 13940 
(Deb. 16, Vol. XVIII. 09-03-2006) i Production of Mustard 
Col. 144-45 I (Deb. 8, Vol. XVII. 27-02.2.006) 

Saudi Aramco's Participation in Col. 273-74 

=.~. R;er:.: 09-03-2006) Production of Oil seeds and Edible Oil 
Col. 223-24 (Deb. 29. Vol. XIX. 15-05-2006) 

'Col. 178-82 
Settinl up ofRetineries by ONGC i 

(Deb. 32. Vol. XX. 11-05-2006) . Production of Oilseeds and Pulses in 
Col. 141 i Madhya Pradesh 

Sett· fRefi . Ra' th I (Deb. 13, Vol. XVIII, 06-03-2006) 101 up 0 IOcry 10 ~as an I 

(Deb. 16, Vol. XVIII, 09-03-2006) I Col. 287·88 
Col 97 Production of Palm Oil, Oilsceds 

TuRebatetoRefineries I (Deb. 29, Vol. XIX, 15-0S-2006) 
(Dcb. 6, Vol. XVII, 23-02-2006) Col. 170-74 
Col. 93-94 

0IIIeedI 
Development of Mutant of Groundnut 

(Deb. 34. Vol. XX, 22-05-2006) 
CoL 1SG-S2 

Entry ofGM Oilseeds 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 203 

Technology Mission on Oilseeds and 
Pulses 
(Deb. 29. Vol. XIX, 15-OS·2006) 
CoI.S4-S6 

Old Age Homes. 
Schemes for Older Persons 

(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 138-41 
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Olympics 
Need to organise mOI'e national 

championships in Manipur for better 
uti I isation of ex isting sports 
infrastructure in the State as well as 
training sports persons for the 
upcoming Olympic Games (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
CoLS 

Poor Performance in Athens Olympics 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 175-76 

Oman 
Indo Oman Fertilizer Project 

(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 47-48 

ONGC Vldesh Umlted 
Investment Limit for OVL 

(Deb. 11. Vol. XVIII. 02-03-2006) 
Col. 207 

Operation Blackboard 
Operational Blackboard Scheme 

(Deb. 4, Vol. XVII. 21 -02-2006) 
Col. 240 

Opium 
Cultivation of Opium 

(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 80-81 

Production of Opium 
(Deb. 28. Vol. XIX. 12-05-2006) 
Col. 303-05 
(Deb. 33, Vol. XX. 19-05-2006) 
Col. 171-76 

Organic Products 
Export Inspection Council 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 356-57 

Orisla 
Acquisition of Land for Banspani-

Jakhpura Line 
(Deb. 27. Vol. XIX, 11·05-2006) I 
Col. 207-08 

Acquisition of Land for Establishment of 
HAL Factory 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 40-41 . 

Acquisition-Merger oflAPL 
(Deb. 35, Vol. Xx" 23-05-2006) 
Col. 180-81 . 

ADB Aided Irrigation Projects ofOria .. 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col 140 

Air Link to Different Places in Orissa 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 127 

Beautification of Temples 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 177 

Bhubaneswari Open Cast Project 
(Deb. 10. Vol. XVII, 01-03-2006) 
Col. 133 

Biju PatnaikAirport 
(Deb. 16. Vol. XVIlI. 09-03-2006) 
Col. 115 

Cattle Research Centres 
(Deb. 29. Vol. XIX. 15-05-2006) 
CoI.307·13 

Central Scheme in Orissa 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 153 

~ 

Construction of Katragada Canal 
(Deb. 19. Vol. xvm. 13-03-2006) 
Col. 69 

Construction of National Highways in 
Orissa 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 238·39 

Construction of Post Office Buildings in 
Orissa 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 225·26 

Development and Maintenance of 
Protected Monuments in Orissa 
(Deb. 32, Vol. XX, U-05-2006) 
Col. 161-62 
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DevelopmentofChilka Lake Jyaistha Saka Commercial Use of 
(Deb. 32, Vol. XX, IS-OS-2006) Institutes 
Col. 210 (Deb. 3S, Vol. XX, 23-05-2006) 

Development oflnland Water Transport Col. n-78 
(Deb. 26, Vol. XIX, 10-05-2006) Konark Sun Temple 
Col. 378-79 (Deb. 6, Vol. XVII, 23-02-2006) 

Encroachment of Railway Land in Orissa Col. 117-IS 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 204 Loan by NABARD to Orissa 

Establishment ofiREP Centre in Orissa 
(Deb. 2', Vol. XIX, 12-05-2006) 
Col. 169-70 

Excessive use of Force on Civilians 
(Deb. 20, Vol. XVIII. 14.()3-2006) 
Col. 33 

Exclusion of CUtes from SCs List 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 159 

Exploration in Mahanadi Basin 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 98-99 

Financial Assistance for Development of 
Tourist Spots in Orissa 
(Deb. 27, Vol. XIX, II-OS-2006) 
Col. 218-19 

Financial Assistance to Orissa 
(Deb. 33, Vol. XX, J 9-0S-2906) 
Col. 126-27 

Fishing Harboun in Orissa 
(Deb. 19, Vol. XVIII, J 3-03-2006) 
Col. 98 

Frequency of Flights to Bhubaneswar 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 136-37 

Grant to Orissa Under SJSRY 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoI.212-13 

Horseshoe Crab 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 245-47 

Increase in SUpply of Power Plaatl 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col 119 

(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 191-92 

Locomotive Engines Repairinl Unit in 
Orissa 
(Deb. II, Vol. XVIII, 02-0~-2006) 
Col. 43 

Mining Lease in Scheduled Area 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.62~3 

Mining Survey 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.S2-86 

MoUs with Private/Foreign Companies 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 242-52 

Need to allocate adequate funds for 
development of tourism in Orissa 
(MUR377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 431-39 

Need to allot Iron Ore Deposits in State 
of Chhattisgarh or Orissa for the use 
ofVishakhapabwn Steel Plant, Andhra 
Pradesh (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 390-91 

Need to declare Keonjhar Telecom Dismct 
in Orissa as an independent SSA with 
a view to reaolve openItionai protMms 
in the reaion (MUR 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
COJ.SOO-01 
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Need to include all the.districts of Orissa 
in the 'Backward Region Grant Fund 
Scheme' with a view to accelerate the 
Socio-economic development in the 
reaion (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
COl.27S 

Need to include all the districts of Orissa 
under National Horticulture Mission 
ProJramme (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 12·13 

Need to include Bargarh district of Orissa 
under Nation.1 Rural Employment 
Guarantee Scheme (MUR 377) 
(Deb. 32. Vol. XX, 18-05-2006) 
CoI.]]S 

Need to include Khandmal district in 
Orissa under Rashtriya Sam Vikas 
Yojana (MUR 377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 

Need to run S8IDIla Express '*ween 
Vishakhapatnam IIId Nizauddin daily 
and provide train c:onnectivity ..... 
Raipur and .... ublnelwar (MUR 377) 
(Deb. 17, Vol. XVIII, 10--03-2006) 
Col. 337 

Need to sanction fundi for renoVllion of 
Nursiilghanath Tempi. inc:luctin. 
facility of rope I.dder between 
Nursinghan.th and H.ri .... nltar 
temples in Orisla<MUR 377) 
(Deb. 24, Vol. XIX, 21-03·2006) 
Col. 72-73 

NHDP-I,II and m 
(Deb. 26, Vol. XIX, I 0·O'·200~) 
Col. 209-10 

Ongoing Railway Projects in Oriua 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 4347 

Need to include Nilgiri Block in Orissa Operation of Private Airline. from 
under National Rural Employment Bhubaneswar 

Col. 289 

Guarantee Programme (MUR 377) (Deb. 32, Vol. XX, 18.05·2006) 
(Deb. 6, Vol. XVII. 23-02-2006) I Col. 271 
Col. 351 Preservation and Excavation of Site. in 

Need to provide compensation to the Orissa . 
farmers whose crops have been (Deb. 32, Vol. XX, 18·0S·2006) 
damapd due to elephant menace in 
Keonjhar and Sundergarh Districts of Col. 278 
Orissa (MUR 377) Project for Environmental Clearanc:c 
(Deb. 29, Vol. XIX, 15-05-2006) (Deb. 29. Vol. XIX, 15·05·2006) 
CoI . .546 Col. 123 

Need to release adequate funds for Orissa 
undtr Pradhan Mantri Gramin Sadak 
Yojana (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 

Promotion of Bamboo-based Industries 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 149-50 

CoJ.328 I Railway Line in Orissa 
Need to revamp the Public Distribution I (Deb. 11, Vol. XVIII, 02-03-2006) 

System in "KBK regiOll of Orissa Col. 177 
(MUR377) 
(Deb .. 5, Vol. XVII, 22-02-2006) Railway Projects in Orissa 
Col. 33940 (Deb. II, Vol. XVIII, 02-03-2006) 

Col. 122-26 
Need to revise rQyalty on coal and other . 

miMrals produced in Orissa (MUR 377) Regional Languaae Proll'll1ll1llS 
(Deb. 24, Vol. XIX, 21-03-2006) I (Deb. 29, Vol. XIX, IS-OS-2006) 
Col. 67~ Col. 102-03 
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Rehabilitation of Affected Persons ' I Water Projects in Orissa 
(Deb. 16, Vol. XVIII, 09-03-2006) (Deb. 34, Vol. XX, 22-0S-20(6) 
Col. 223 I Col. 159-63 

Rehabilitation of Oustees 
(Deb. 32, Vol. XX, 18-0S-2006) 
C01.21S-16 

Rehabilitation ofOustees ofHirakud Dam 
(Deb. 3~, Vol. XX, 22-05-2006) 
Col. 293-94 

Reopening/Opening of level Crossings 
(Deb. 21, Vol. XIX, 11-05-2006) 
Col. 108-09 ' 

Research and Training Activities for 
Tribals 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 295-302 

Resettlement Policy for Tribals 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 35S-56 

Ozone Layer 
Increasing C02 Level and Depletion of 

Ozone layer 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 256-57 

Paintings 
Rock Cave Paintings . 

(Deb. 32, yol. XX, 18-0S-2006) 
Col. 233-34 

Paints 
Contamination in Paints 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 78 

Pakistan 
Activities oflSI 

(Deb, 30, Vol. XIX, 16-0S-2006) 
Rock Cave Paintings Col. 222-23 

(Deb. 32, Vol. XX, 18-0S-2006) Activities of Spy Agents 
Col. 233-34 (Deb. 20, Vol. XVlII, 14-03-2006) 

RUB's in Orissa Col. 187-89 
(Deb. 1 I, Vol. XVIII, 02-03-2006) Anti India Campaign by Pak High 
Col. 50-5 1 Commissions 

Rural Water Supply under Swajaldhara (Deb. 26, Vol. XiX, I 0-OS-2006) 
(Deb. 33, Vol. XX, 19-0S-2006) I Col. 390-91 
Col. 189-90 Ban on Indian TV Channels in Pakistan 

Seizure of Shark Fins (Deb. 6, Vol. XVII, 23-02-2006) 
(Deb. 3, Vol. XVII, 20-02-2006) , Col. 146 
Col. 272-74 Banks in Nepal Helping lSI 

Situation arising out of alleged brutal 
attack and killing of Adivasis by Police 
in Kalinganagar in Orissa (CA) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 353-80 

Storage Capacity ofGodowns 
(Deb. 29, Vol. XIX, 15-0S-2006) 
Col. 264-75 

Upgradarion of Transmitters ofKokrajhar 
Doordarshan Kendra 
(Deb. 6, Vol. XVII, 23-02-2006) II 

Col. 187 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 101 

Construction of Bhasha Dam 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 237-38 

Cultivation o.rland by Farmers on Border 
Areas 
(Deb. 30, Vol. XIX, 16-05·2006) 
Col. 178-79 

DemHitarisation Agreement on Siachen 
(Deb. 27, Vol. XIX, 11-0S·2006) 
Col. 104 
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Exchange ofUsts of Nuclear Installations 
between India and Pakistan 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 183-84 

Export of Potato 
(Deb. 20, Vol. XV Ill, 14-03-2006) 
Col. 175-76 

Illegal Trade between India and Pakistan 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 177-78 

India-Pakistan Marine Export 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 364-66 

India-Pakistan Telecommunication Links 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 7-16 

Indians in Pak Jails 
(Deb. 31, Vol. XX, 17-05-2006) 
COI.S6-S8 

Indo-Pak Trade 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 54-58 

Indo-Pak Foreign Secretary Level Talks 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 205-07 

Indo-Pak People to People Contact 
(Deb. 15, Vol. XVIII, OS-03-2006) 
Col. ISS 

Indo-Pak Ties 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 169-71 

Infiltration through Indo-Pak Border 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 11-22 

Joint Registration of Basmati Rice by 
India and Pakistan 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 192-93 

Need to look into the problem being faced 
by Indians working in foreign 
countries especially Gulf and Pakistan 
(MUR377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 284 

Need to run a train between India and 
Pakistan via Husainiwalla border in 
Punjab (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 333-34 

Need to take firm steps to curb the 
activities of lSI in Gujarat and other 
parts of the country (MUR 377) 
(Deb. II, Vol. XVIII, 02-03.2006) 
Col. 240-41 

Need to take steps for early release of227 
Indian Fishermen held captive by 
Pakistan Maritime Security Agency 
(MUR377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 267-68 

Need to take up the issue of release of 
Indian fishermen held captive by 
Pakistan Coast Guards with the 
Government of Pakistan (MUR 377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col.2S0 

New Shipping Agreement with Pakistan 
(Deb. 31, Vol. XX, 17-05·2006) 
Col. 223 

Non-Availability of Wagons for Export to 
Pakistan 
(Deb. 27, Vol. XIX, Il-OS-2006) 
Col. 268-69 

Occupation of Land by Neighbouring 
Countries 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 604-05 

Opening Consulates ofIndia and Pakistan 
(Deb. 5, ~l. XVII, 22-02-2006) Col. 87 

Pak Assistance to Terrorists in Punjab 
(Deb. 30, Vol. XIX, 16·05-2006) 
CoI.1S9 
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Pak Wheat in Lieu of Indian Sugar 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.ISS .. 7 

Pak-PoK Infiltrators 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 15 .. 7 

Pauenger Ship Service between Mumbai 
and Karachi 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 91-93 

Private Airlines to Pakistan 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 293 

RoMnina Bont. Tnde with Pakistln 
(Deb. 26, Vol. XIX, 10-05-2006) 
Ce1.250 

Train Service between India and Pakistan 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 161 

Train Service Between Munabao and 
Khokbrapar 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 278 

Use of Chemical Weapons by Pakistan 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 43 

Vil)'lll Rail 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 217 

Violation of'Ceuefire Aareement by 
Pakistln 
(Deb. 27, Vol. XIX, 11-05-2006) 

.... Ptddon ofladJ.n Prisoner in Pak Col 143 
(Deb. 26. Vol. XIX, 10-05-2006) Violation of Geneva Norms by Pakistan 
QilfO 

(Peb. 26. Vol. XIX, 10-05-2006) 
Col. 491-92 Ra.d LiM Mnltllllllndla and Pakistan 

(Deb. 31, Vol. XX, 17-05-2006) 
CoL 191 Visit of Sleuths of Pakistan's FIA 

(Deb. 31: Vol. XX, 17-05-2006) 
Col. 351-52 Scheme for Protection of Border 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 211 

ScNm .... oflndiln Filma in PakiItIn 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoL 192-93 

Sl*e in Pakistlni Gas Company 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 146 

Su .... Export to Pakistan 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 340-41 

SurrencS.' of Criminals 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 199 . 

Terrorist Camps in Pakistan 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 177-78 

Thar Express 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 295-96 

Waiving of Security Clearance 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 206-07 

PantH,..t Sa.llar Sew. Keadn 
Panchayat Sanchar Kendra 

(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 230-3J 

Pancuy.ti Raj 
Allocation of Funds toPanchayati Raj 

Institutions 
(Deb. 26, Vot. XIX, J 0-05-2006) 
Col. 41 7-36 

Allocation of Funds to ~RIs 
(Deb. 31, Vol. XX, 17-05-2006) 
CoI.280-8J 

. Amendment in Panchayati Raj Act 
(Deb. 10. Vol. XVII. 01-03-2006) 
Col. 104-06 
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Computer ill Sch ........ ~hayata 
(Deb. 30, Vol. XIX, 16-85-2006) 
Col. 294-96 

Direct Releue of Funds to Panchaylla 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 81-14 

Schemes for Gram Panchayat 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 34S ... 

Schemes for Members ofPII1Chayat.I ~ 
Institutions 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 14-85 

District Panchayat Admidistrative Service 
at Village Level Settinl up ofGramin Vyavuayik KendnI 
(Deb. 26, Vol. XIX, 10-05-2006) (Deb. 26, Vol. XIX, 10-05-2006) 
Col. 435-36 Col. 470-72 

Diversion of Funds by Gram Panchayats Settin8 up of Panchayati Raj Trainin, 
Centres 

(Deb. 2, Vol. XVII, 17-02-2006) (Deb. 10, Vol. XVII, 81-03-2116) 
Col. 123-24 Col. 4546 

Foreip Grants to Panchayall Teleplloae Facility to PaRchaylll in 
(Deb. 26, Vol. XIX, IO-lS-2006) MIIhIrIIhtra 
Col. 217 (Deb. 7, Vol. XVII, 24-02-2006) 

Implementation ofP-=hayati RIg Col. lOt 
(Deb. IS, Vol. XVIII, 01-03-2006) TrainiDltobpresenlltiveaofPal*.sE 
Col. 7-10 Raj Institutiont 

Implementation of SSA and MDM 
Scheme 

(Deb. 31, Vol. XX, J 7-05-28M) 
Col. 54-55 

(Deb. 4, Vol. XVII, 21-82-2006) Paaelorella ........ 
CoI.211-19 Nomination to Panel ofChainnen 

Interlinkin8 of Panchayats throu8h 
Computers 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 123-24 

Internal Audit System for Panchayati RIV 
System 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 473-75 

Panchaylli ~ Trainina Centra 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoL 215-16 

Power to Panehayl&l a..; la.titutionl 
(Deb. 26, Vol. XIX, IO-OS-2tet) 
Col. 5".1 ' 

Role of Women in Panchayati .. 
(Deb. 10, Vol. XVII, 01-03-2",) 
Col. 41-43 

Rural Development throuah PlII1Chayati 
Raj Institutions 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 76-77 

(Deb. 22, Vol. XIX, 11-03-2006) 
Col .• ....... 

Need to take step. for reopen In. of 
Punalur Paper Mills Limited in K..aa 
with a view to protect the interelll of 
the workers of the company 
(MUR377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 275-76 

Paper Industry 
(Deb. 35,·Vol. XX, 23-05-2006) 
Col. 1M 

TechnoloD Up,radation for p.,.r 
Industry -' : 
(Deb. 35, Vol. XX, 23-05-2006) 
CoJ.I54 

Papen Lalli •• tile lillie 
I 95th Report of the Law COIIIIIlillion of 

India on the Judps (1nIpairy) 8il, 2t05 
(Volumes I and II)-J...-y 2006. 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 3 
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6th ProFess Report-on the Action taken 
Pursuant to the Recommendations of 
the Joint Parliamentary Committee on 
Stock Market Seam and Matters 
Related thereto-May 2006 
(Deb. lS, VoL XX, 23-05-2006) 

. ,Col. 339 
'ii'bpy of the 36th Anndl Assessment 

Report rogarding Programme for 
accelerating the. sproad and 
developmenf of Hindi and its 
progressive usc for the various official 
purposes of the Union and its 
implementation for the year 2004-2005 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col 338 

A copy of the Report of the Comptroller 
IIld Auditor General ofIndia-Union 
Government (Defence Services) 
(4 of2oo6)-Air Foree and Navy-
(Perfo1'lDlllCe Audit) for the year ended 
the March, 2005. 
(Deb. 33, Vol. XX, 1'9-05-2006) 
CoI.40l 

Annual Accounts of the Indian Institute 
ofTecbnology, Guwahati, for the year 
2002-2003. 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 13 

Annual Accounts of the National 
Cooperative Development 
Corporation (Employees Provident 
Fund), New Delh~ for the year 2004"()S 
(Deb. 22, Vol. XIX, 11-03-2006) 
CoL 5 

Annual Accounts IUd Audit Report of 
'me S«urities and Exchan,e Board of 
India, Mumbai, for Cbe year 2004-2005 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoUll 

Annual Ac:coUDtl of the Univer.ity of 
. Hydenbed, ~ for the ye.-
2OOWOOS, wilhAudit Report 
(Deb. 14, Vol. XVDI. 07-03-2006) 
Col 427 

Annual Acx:ounts of the Visva 8hanti, 
Santiniketan, for the year 2003-2004, 
together with Audit Report 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 427 

Annual Administration Report, Audited 
Accounts and Review by the 
Government of the working of the 
calcutta Dock Labour Board, Kolkata, 
for the year 2004-2005. 
(Deb. 10, Vol. XVII, 01-03-2006) 

,Col. 23 1 
Annual Administration Report, Audited 

Accounts and Review by the 
Government of the working of the 
Mumbai Port Trust (Erstwhile Bombay 
Dock Labour Board), Mumbai, for the 
year 2004-2005. 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 231 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Projects and 
Development India Limited, Noida, for 
the year 2004-200S. 
(Deb. 24, Vol. ·XIX, 21-03-2006) 
Col. I . 

Annual Report, Audited Accounts and 
Review of the Indian Council of 
Medical Research, New Delhi, for the 
year 2OO4-OS . 
(Dcb. 24, Vol. XIX, 21-03-2006) 
CoI.S 

Annual Report and Audited Accounts of 
tbe Indian Council for ~ultur.1 
Relations, New Delhi, for Che year 
2003-04 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 402 

Annual Report and Audited Accounts of 
the Indian Institute of Information 
Technology, Allahabad, for the year 
2003-2004 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 424 
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Annual Repon and Audited Repon of the 
National Institute of Industrial 
Engineerina, Mumbai, for the year 
2004-2005 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 424 

Annual Repon and ACidited Accounts of 
the Ch. Charan Singh National 
Institute of Agricultural Marketing, 
Jaipur, for the year 2004-200S. 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 477 

Annual Repon and Audited Accounts of 
the Insurance Regulatory and 
Development Authority, Hyderabad, 
for the year, 2004-0S 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col.2S2 

Annual Report and Audited Accounts of 
the Narmada Control Authority, Indore, 
for the year 2004-2005 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 293;.94 

Annual Report and Audited Accounts of 
the National Council of Educational 
Research and Trainitrg, New Delhi for 
the year 2003-2004 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 424 

Annual Report and Audited Accounts of 
the National Institute of Biologicals, 
Noida, for the year 2004-05 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 8 

Annual Report and Audited Accounts of 
the Press Council oflndi&, New Delhi, 
for the year 2004-2005 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 257 

Annual Repon and Audited Accounts of 
the Research and Information System 
for Developing Countries, New Delhi 
for the year 2004-05 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 390 

Annual Repon and Audited AccoUDtl of 
the working of the Rasbtriya NoJYI 
Nidhi (formerly known as National 
Illness Assistance Fund), New Delhi, 
for the year 2004-05 
(Deb. 15, Vol. XVIII, 0 • ..03-2006) 
CoUll 

Annual Report and Review b)' the 
Government of the workin, of the 
Indian Institute of rechnolol)" 
GUwahati, for the year 2003-2004. 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 12 

Annual Report and Review of the workina 
of the Visva-Bharati, Santiniketan, for 
the year 2004-05 
(Deb. 3S, Vol. XX, 23-0S-2006) 
CoJ.346 

Annual Repon and Review oftlle.workine 
of the Babasaheb Bhimrao Ambedkar 
University, Lucknow, for the yoar 
1998-99 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.3S0 

Annual Report and Review of tile workins' 
of the Indian Institute of Information 
Technology, Allahabad, for the year 
20034t 
(Deb. 35, Vol. XX, 23-05-2006) 
Col.3S1 

Annual Report and Review of the workina 
of the 1awaharlal Nehru University, 
New Delhi for the year 2004-05 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 348 

Annual Report and Review of the working 
of the Mizoram University,Aizawl for 
the years 200 1-2002 and 2003-2004 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 340-41 

Annual Report and Review of the working 
of the North Eastern Hill University, 
Shillong, for the yeir 2004-05 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col. 347 
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Annual Report and Review of tile working 
of the Tezpur University, Tezpur, for 
the )'ell' 2004-200S 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 426 

Annual Report and Review of the working 
of the University of Hyderabad, 
Hyderabad, for the year 2004-200S 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 426 

Annual Report of the Employee's State 
Insurance Corporation, New Delhi, for 
the year 2004-200S 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 262 

Annual Report of the Chief Commissioner 
of Railway Safety, Lucknow, for the 
year 2004-OS 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 302 

Annuil Repott of the Employee's 
Provident Fund Organisation, New 
Delh~ for the year 2004-200S 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 262 

AMual Report of the National Human 
Rights Commission, New Delhi, for the 
year 2003-2004 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 423 

Annual Report of the Office of the 
Controller General ofPatcnts, Designs, 
Trademarks and Registrar of 
OeoJI'IPhicallndications, for the year 
2O()4.()S 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoL 396 

Annual Report of the working and 
811ministration of the Companies Act, 
1956 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 396 

Annual Report pertaining to the execution 
of the provisions of the Monopolies 
and Restrictive Trade Practices Act, 
,1969 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 399. 

Annual Report, action taken memorandum 
on the recommendations contained in 
the report for the year 1996-1997 and 
review by the Government of the 
working of the National Commission 
for Minorities, for the year 1996-1 997. 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 298 

Annual Report, Audited Accounts and 
Review by the Government of the 
workinll of the Himachal Pradesh Agro 
Industries Corporation Limited, Shimla 
for the year 2004-2005 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 477 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the All India Council for 
Technical Education, New Delhi, for 
the year 2003-2004 
(Deb. 24, Vol. XIX, 2 t -03-2006) 
Col. 12 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Bharat Sanchar Nigam 
Limited, New Delhi for the year 
2004-200s 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 302 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Bharat Vantra Nigam 
Limited and its subsidiaries, for the 
year 2003-2004 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. IS 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Bihar State Agro 
Industries Development Corporation 
Limited, Patna, for the year 1985-86 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 10 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Bihar State Agro 
Industries Development Corporation 
Limited, Patna, for the year I 984-IS 
(Deb. 24, Vol. XIX, 21-03-2006) 
CoI.9-10 
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Annual Report, Audited Accounts and 

Review by the Government of the 
working of the Brahmaputra Valley 
Fertilizer Corporation Limited, 
Dibrugarh, for the year 2004-2005 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 7 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Delhi Metro Rail 
Corporation Limited, New Delhi, for the 
year 2004-2005 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 396 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Eastern Zonal Cultural 
Centre, Kolkata, for the year 2003-2004 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 300 

Annual report, Audited Accounts and 
review by the Government of the 
Working of the Haryana Agro 
Industries Corporation Limited, 
Chandigarh, for the year 2004-2005 
(Deb. 8. Vol. XVII, 27-02-2006) 
Col. 301 

Annual report, Audited Accounts and 
review by the Government of the 
Working of the HMT Limited, 
Bangalore, for the year 2004-2005 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 301 

Annual Report. Audited Accounts and 
Review by the Government of the 
work ina of the Indian Institute of 
Management. Lucknow. for the year 
2004-2005 
(Deb. 24. Vol. XIX, 21-03-2006) 
Col.Il-12 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Indian Renewable 
Energy Development Agency Limited. 
New Delhi. for the year 2004-2005 
(Deb. 10. Vol. XVII. 01-03-2006) " 
Col. 232-33 

Annual Report, Audited Accounts and 
Review by the Government of the 
work ina of the Institute of 
Constitutional and Parliamentary 
Studies, New, Deihl for the year 
2004-2005 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 397 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Krishak Bharti 
Cooperative Limited, New Delh~ for the 
year 2004-2005 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 7 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Kumarakruppa Frontier 
Hotels Private Limited, New Delhi, for 
the year 2004-2005 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 299 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Lakshadweep Buildlna 
Development Board, Kavaratti, for the 
year 2004-2005 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 400 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Lakshmibai National 
Institute of Physical Education, 
GwaJior, for the year 2003-2004 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 232 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Madhya Pradesh State 
Agro Industries Development 
Corporation Limited, Bhopal, for the 
year 2002-2003 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 10 
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Annual Report, Audited Accounts and 
Review by the Government of the 
wotkiug of the Maulana Azad 
Education Foundation, New Delhi, for 
1M year 2004-2005 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 298 

Annual Report, Audited Accounts and 
Review. by the Government of the 
working of the National Culture Fund, 
New Delhi, for the year 2003-2004 
(Deb. 27, Vol. XIX, 1l-05-2006) 
Col. 300 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the National Handicapped 
Finance and Development 
Corporation, Faridabad, for the year 
2002-2003 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 313-14 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the National Horticulture 
Board, Gurgaon, for the year 2003-2004 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 476-77 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the National Instructional 
Media Institute, Chennai, for the year 
2004-200S 
(Deb. 8, Vol. XVII, 27-02·2006) 
Col. 300 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the National Scheduled 
Tribes Finance and Development 
Corporation, New Delhi, for the year 
2004-2005 
(Deb. 24, Vol. XIX, 21-03·2006) 
Col. 2 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the North Eastern 
Handicrafts and Handlooms 
Development Corporat!on Limited, 
Shillong, for the year 2004-2005 
(Deb. 24, Vol. XIX, 21-03·2006) 
Col. 2 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Oil and Natural Gas 
Corporation Limited and its 
subsidiaries, New Delhi, for the year 
2004-2005 
(Deb. 27, Vol. XIX, 11·05·2006) 
Col. 315·16 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Oil India Limited, 
Dibrugarh, for the year 2004·2005 
(Deb. 27, Vol. XIX, II·OS·2006) 
Col.316 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Punjab Ashok Hotel 
Company Limited, Chandigarh, for the 
year 2003·2004 
(Deb. 27, Vol. XIX, 11-05·2006) 
Col. 299 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Rajiv Gandhi National 
Institute. of Youth Development, 
Sriperuinbudur, for the year 2004·200S 
(Deb. 24, Vol. XIX, 21·03·2006) 
Col. 3-4 

Annual report, Audited Accounts and 
Review by the Government of the 
working of the U.P. State Agro 
Industrial Corporation Limited, 
Lucknow, for the year 2002·2003 
(Deb. 8, Vol. XVII, 27·02·2006) 
Col. 300 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Vayudoot Limited, New 
Delhi, for the year 2004·2005 
(Deb. 27, Vol. XIX, II·OS-2006) 
Col. 301 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the West Bengal Agro 
Industries Corporation Limited, 
Kolkata, for the year 2004·2005 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 9 
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Annual Report, Audited Accounts and 
Review by the Government of the 
working of the West Zone Cultural 
Centre, Udaipur, for the year 2002-2003 
and 2003-2004. 
(Deb. 27, Vol. XIX, 11-05·2006) 
Col. 299 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Wildlife Institute of 
India, Dehradun, for the year 2004·2005 
(Deb. 34, Vol. XX, 22-05-2006) 
Col 477-78 

Annual Report, Audited Accounts and 
Review by the working of the Water 
and Power Consultancy Services 
(India) Limited, New Delhi; for the 
year 2004-2005 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 261 

Annual Report, Audited Accounts and 
R"eview of the working of the 
Babasaheb Bhimrao Ambedkar 
University, Lucknow, for the year 
1999-2000 
(Deb. 35, Vol XX, 23-05-2006) 
Col. 351 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Council of Historical "Research, 
New Delhi, for the year 2004-05 
(Deb. 35. Vol. XX, 23-05-2006) 
Col. 348 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Technology, Kanpur, for 
the year, 2003-04 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 354 

Annual Report, Audited Accounts and 
Review of the working of the 
In~ian Medicines Pharmaceutical 
Corporation Limited, Mohan for the 
year 2003-04 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 343 

Annual Report, Audited Accounts and 
Review of the working of the Kendriya 
Hindi Shikshan Mandai (Central 
Institute of Hindi), Agra, for the 
year 2003-04 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 353 

Annual Report, Audited Accounts and 
Review of the working of the Mahatma 
Gandhi Antarrashtriya Hindi 
Vishwavidyalaya, Wardha, for the year 
2004-05 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 355 

Annual Report, Audited Accounts and 
Review of the working of the Medical 
Council of India, New Delhi, for the 
year 2004-05 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 344 

Annual Report, Audited Accounts and 
Review of the working of the National 
Biodiversity Authority. Chennai, for 
the year 2003-04 and 2004-05 
(Deb. 35, Vol. XX. 23-05-2006) 
Col.370 

Annual Report, Audited Accounts and 
Review of the working of the National 
Council for Promotion of Urdu 
Language, New Delhi, for the year 
2004-05 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 352 

Annual Report, Audited Accounts and 
Review ofthe working of the National 
Institute of Fashion Technology, New 
Delhi, for the year 2003-04 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 369-70 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Open Schooling, New 
Delhi, for the year 2003-04 
(Deb. 35, Vol. XX, 23-05·2006) 
Col. 346 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Technical Teachers' 
Training and Research, Bho~l, for the 
year 2004-05 
(Deb. 35, Vol. XX, 23-05·2006) 
Col.3S0 
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Annual Report. Audited AccoufttI and 
Review oflbe wortd ... o'" NItionaI 
Inst_ ofU_ Mrdl_. • lore, 
for 1he )'III' 2G04-05 
(Deb. 35, Vol. .XX, 2)"'S~t06) 
Col. 343 

Annual Report, Aud .... AI.I S ... 
Re'tiew of'" ~ 01 .. ..... 
Shik.It. Abhiyu ..,. ..... .... 
Mizoram, ""')'111' _ • ., 
(Deb. 35, Vol. XX. 23·15·2 ... ) 
Col. 372 

Annual Report, Audited Accoutl ..... 
Review of the work .. of .... larva 
ShikJha Abhiyln. PonIiicMny. for the 
ywlOO4-05 
(Deb. 35, Vol. XX, 23-05.20(6) 
Col. 372 

Annual Report, Audited Accounts and 
Review of the working of the Shri Lal 
Bahadur Shastri Rashtriya Sanskrit 
Vidyapeetha, New Delhi, for the 
year 2004-OS 
(Deb. 3S, Vol. XX, 23·05·2006) 
Col. 349 

Annual Report, Audited Accounts and 
Review of the working of the Tea 
Board, Kolkata. for the year 2004-OS 
(Deb. 35. Vol. XX, 23·05-2006) 
Col. 371 

Annual Report, Audited Accounts and 
Review of the working of the 
Uttaranchal Mahila Society, Oehradun, 
for the year 2004-05 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 373 

Annual Report, Audi~ed Accounts and 
Review of the working of National 
I nst itute for the Orthopaed ically 
Handicapped, Kolkata, for the 
year 2004-OS 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 369 

Annual Repon, Audited Accounts and 
Review ofthc workina ofthc SaIIr JUIII 
Museum. Hyderabad, for the 
~2004-05 
(Deb. 21, Vol. XIX, 17-03·2006) 
Col. 253 

Annual ~ Audited Accounts and 
Review of .... workin, of the AIDS 
Prevea.ioa ud Control Project, 
~ Health Services, Chennai, 
for 1M ~ 2004-05 
(Deb. 31, Vol. XX, 17·05·2006) 
Col. 393 . 

Anaul Report, Audited Accounts and 
Review of the workinl of the air India 
Limited and its Subsidiaries, 
New Delhi, for the year 2004-05 
(Deb. II, Vol. XVIII, 02·03·2006) 
Col. 233 

Annual Report, Audited Accounts and 
Review of the working of the Ali Vavar 
Jung National Institute of Hearing 
Handicapped, Mumbai, for the 
year 2004-05 
(Deb. 32, Vol. XX, II·OS·2006) 
Col. 300 

Annual Report, Audited Accounts and 
Review of the working of the All India 
Institute of Medical Sciences, 
New Delhi for the year 2004-OS 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 391 

Annual Report, Audited Accounts and 
Review of the working of the Allahabad 
Museum Society, Allahabad, for the 
year 2004-OS 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 301:-<)2 

Annual Rt'port, Audited Accounts and 
Review of the working of the Andhra 
Pradesh Mahila Samatha Society, 
Hyderabad, for the year 2004-0S 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col. 373 
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Annual Report. Audited Accounts and 
Review of the working of the Animal 
Welfare Board of India, Chen,.,i, for 
the year 2004-oS 
(Deb. 22, Vol. XIX. 11-03.2006) 
Col.~ 

Annuailleport, Audited Accounts and 
Review of the worklna of the 
Aryahatta Ile •• areh Institute of 
ObIervational Sciences, Nainital, for 
the Y" 2003-04 
(Deb. 21, Vol. XIX, 17.03.2006) 
CoI.l~5 

Annual Report. Audited Accounts and 
Review of the working of the Assam 
Mahila Samata Society. Guwahati. for 
the)'ell' 2004·2005 
(Deb. 14, Vol. XVIII. 07·03·2006) 
Col. 433 

Annual Report. Audited Accounts and 
Review of the working of the Axom 
Sarva Shiksha Abhiyan Mission. 
Guwahati. for the year 2004·2005 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 432 

Annual Report. Audited Accounts and 
Review of the working oflhe Banaras 
Hinelu Univenity. Varanasi, for the 
y. 2003·2004 
(Deb. 20. Vol. XVIII. 14·03-2006) 
Col 341 

Annual Report, Audited Accounts and 
Review of the working of the Oharat 
Ophthalmic Glass Limited. Durgapur. 
for the year 2003-2004 
(Deb. 13. Vol. XVIII. 06-03-2006) 
CoI.319 

Annual Report. Audited Accounts and 
Review of the working of the Board of 
Apprenticeship Training (Southern 
Region), Chennai. for the year 2004-05 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 393 

Annual Report. Audited Accounts and 
Review of the working of the 
Brahmaputra Board. Guwahati. for the 
year 2004-200S 
(Deb. 13. Vol. XVIII. 06-03·2006) 
Col.3J6 

Annual Report, Audited Accounts and 
Review of the work in, of the Britilh 
India Corporation Limited and its 
subsidiaries, Kanpur, for the 
~2003-2004 
(Deb. J 7, Vol. XVIII. 10-03-2006) 
CoI.3J9 

Annual Report, Audited Accounts and 
Review of the working of the Cancer 
HOlpital and Research Institute 
(Relional ~r Centre for Research 
and Treatment) Gwalior, for the 
)'W2t04-t5 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 393-94 

Annual Report. Audited Accounts and 
Review of the working of the Cancer 
Institute, Chennai. for the 
year 2004-05 
(Deb. 18. Vol. XVIII. 11-03-2006) 
Col. 4 

Annual Report, Audited Accounts and 
Review oflhe working of the Central 
Board for Workers Education. Nagpur. 
for the year 2004-2005 
(Deb. 13. Vol. XVIII. 06-03-2006) 
Co1.316-17 

Annual Report. Audited Accounts and 
Review oflhe working of the Central 
Council for Research in Unani 
Medicine, New Delhi. for the 
year 2004-05 
(Deb. 21. Vol. XIX. 17-03-2006) 
Col. 257 

Annual Report. Audited Accounts and 
Review of the working of the Central 
Council of Homeopathy, New Delhi. 
for the year 2004-O~ 
(Deb. IS. Vol. XVIII. 08-03-2006) 
COl.318 
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Annual Report, Audited Accounts and 
Review of the working of the Central 
Institute of Buddhist Studies, Leh-
Ladakh, for the year 2004-OS 
(Deb. 32, Vol. XX, 18-05-2006) 
CoI.J02 

Annual Report, Audited Accounts and 
R .. vi~w of the working of the Central 
Social Welfare Board, New Delhi, for 
the year 2004-2OOS 
(Deb. 14, Vol. XVIll, 01-03-2006) 
Col. 422 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Wakf Council, New Delhi, for the 
year 2004-OS 
(Deb. 32, Vol. XX, IS-0S-2006) 
Col. 299 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Warehousing Corporation, New Delhi, 
for the year 2004-2OOS 
(Deb. 3, VoJ. XVII, 20-02-2006) 
C01.29S 

Annual Report, Audited Accounts and 
Review of the working of the Centre 
for Railway Information Systems, 
New Delhi, for the year 2004-OS 
(Deb. 32, Vol. XX, 18-0S-2006) I 
Col. 30S 

Annual Report, Audited Accounts and 
Review of the working of the chemical 
(Basic Chemicals, Pharmaceuticals and 
Cosmetics Export Promotion Council), 
Mumbai, for the year 2004-2005 
(Deb. 14, Vol. XVIII, 01-03-2006) 
Col.4~7-28 

Annual Report, Audited Accounts and 
Review of die working ofthc Children's 
Film Society, India, Mumbai, for the 
year 2004-200S 
(Deb. 16, Vol. XVIII, 09-03-2006) 
COl.2S7 

Annual Report, Audited Accounts and 
Review of the working of the Civil 
Services Society, New Delhi, for the 
year 2004-200S 
(Deb. 5, Vol. XVII, 22-02-2006) 
CoI.30S 

Annual Report, Audited Accounts and 
Review of the working of the Council 
for Advancement of People's Action 
and Rural Technology, New Delhi, for 
the year 2004-OS 
(Deb. 3.5, Vol. XX, 23-05-2006) 
Col. 345 

Annual Report, Audited Accounts and 
Review of the working of the Credit , 
Guarantee Fund Trust for Small 
Industries, Mumbai, for the 
year 2004-2005 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 422 

Annual Report, Audited Accounts and 
Review of the working of the 
Empowered Committee of State 
Finance Ministers, New Delhi, for the 
year 2004-05 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 279 

Annual Report, Audited Accounts and 
Review of the working of the Export 
Inspection Council and Export 
Inspection Agencies, New Delhi, for 
the year 2004-05 
(Deb. 22, Vol. XIX, IS-03-2006) 
Col. 6 

Annual Report, Audited Accounts and 
Review of the working of the Fertilizers 
and Chemicals Travancore Limited, 
Kochi, for the year 2004-200.5 
(Deb. 29, Vol. XIX, 1 S-OS-2006) 
Col. 460 

Annual Report, Audited Accountl and . 
Review of the wDrking ofthe Film and 
Television Institute oflndia, Pune, for 
the year 2004-200S 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col.2S6 
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Annual Report, Audited Accounts and 
Review of the working of the Film and 
Television Institote ofIndia, Pune, for 
the year 2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 256 

Annual Report, Audited Accounts and 
Review of tile working of the Footwear 
Design and Development Institute, 
Noida, for the year 2004-2005 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 343 

Annual Report, Audited Accounts and 
Review of the working of the Gujarat· 
Cancer and Research Institute, 
Ahmedabad, for the year 2004-05 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 393 

Annual Report, Audited Accounts and 
Review of the working of the Gujarat 
Council of Primary Education 
(Sarva Shiksha Abhiyan), Gandhi 
Nagar, for the year 2004-0.5 
(Deb. lS, Vol. XX, 23-0S-2006) 
Coi.371 

Annual Report, Audited Accounts and 
Review of the working of the Gujarat 

• State Seeds Corporation Limited, 
Gandhinapr, tor the )'Uf' 2004-200.5 
(Deb. 29, Vol. XIX, 15-OS-2006) 
Col. 461 

Annual Report, Audited Accounts and 
Review of the workisg of the 
Handloom Export PronIoUon Council, 
Chenna.i, for Ibe )'eII', 2004-05 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 252 

Annual Report, Audited Accounts and 
Review of tile workinl of the Haryana 
Prathmik Shiksha Pariyojna Parishad, 
Chandigarh. for the year 2003-2004 
-(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 429 

Annual Report, Audited Accounts and 
Review of the working of the 
Himachal Pradesh Primary Education 

. Society, Shimla, for the year 2003-2004 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col.J44 

Annual Report, Audited Accounts and 
Review of the working of the 
Himalayan Mountaineerinclnstitute, 
Darjeeling, for the year 2004-05 -
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 298-99 

Annual Report, Audited Accounts and 
Review of the working of the 
Hindustan Insecticides Limited, 
New Delhi, for the year 2004-2005 
(Deb. 19, Vol. XVIII, .IJ-03-2006) 
Col. 263 

Annual Report, Audited Accounts and 
Review of the working of the 
Hindustan Latex Limited, 
Thiruvananthapuram, for the year 
2004-05 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 257 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Council of Arbitration, New Delhi, for 
the year 2004-05 
(Deb. 22, Vol. XIX, 18-03-2006) 
Col. 6 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Council of Forestry Research and 
Education, Dehradun, for the year 
2004-2005 
(O«;b. 13, Vol. XVIII, 06-03-2006) 
COl: 320 

Annual Report. Audited Accounts and 
Review of the working of the Indian 
Council of Social Research, New Delhi, 
for the year 2004-05 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 392 
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Annual Report. Audited Accounts and 
Review of the working of the Indian 
Institute of Management, Kozhikode, 
for the year 2G04-0' 
(De". 35. Vol. XX. 23-05-2006) 
Col.lSO 

Annual Report, Audilall Accounts and 
Review of the workinl of the Indian 
Institute ofManaaement. Ahmedabad, 
for the year 2004-05 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 349 

Annual Report. Audit.e4 ACCOURtI and 
RaviN of the world ... of thllndiM 
IaIdIure MM ........ AhnI.~ ..... , 
fOr the year 2004-05 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 394 

Annual Report, Audited Accounu aM 
Review of the wortina of the lI~iIft 
Institute of Management, Inciore, for 
the year 2004-05 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 393 

Annual Report. Audited Accounts and 
Review of the workin8 of the Indian 
Institute of Maritime Studies, Mumbai, 
for the year 2004-05 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 3 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Science, BanploR, for the 
year 2004-2005 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 424 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Technology, Kharagpur, for 
the year 2003·04 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 352 

Aoaual Report. AudW AQ4;OII8tJ .. 
Review of the worldna ot the India 
Institute of Techno IDlY, MIIfIIIIIj, for 
the )'fill' 2004-05 
(Deb. 35, Vol. XX, 23-05-2006) 
Co'.3S4 

Annua' Report. Audited Accounts and 
lteview of the workh. of me India 
Plywood Industrl .. IleHarch and 
Trainin. Institute, 8 ...... ore, for the 
~2004-2005 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 319-20 

Annual Report, Audited ACCOWItI and 
Review of the wwkina of the Indilll 
Science CO".... AlNClatlon, 
Kolklta, for .... ,... 200'''' 
(Deb. 21, Vel. XIX. 17-03-2006) 
Col. 255 

Annual Report, Au4ite.l Accounts and 
Review of the workina of tile Inland 
Waterways Authority oflndia, for the 
year, 2004-oS 
(Deb. 21, Vol. XIX, 17-03-2006) 
COl.2SO 

Annual Report, Audited Accounts and 
Review of the wofkin8 of the Institute 
of AppliCd Man~er Research, Delhi, 
for the year 2004-05 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 401-02 

Annual Report, Audited Accounts and 
Review of the working of the Institute 
of Pesticide Formulation Technology, 
Gurgaon. for the year 2004-2OOS 
(Deb. 29, Vol. XIX, 1 S-05-2006) 
Col.4S8 

Annual Report, Audited Accounts and 
Review of the working of the 
International Institute for Population 
Sciences, Mumbai, for the year 
2004-05 
(Deb. 31, Vol. XX. 17-05-2006) 
Col. 392 
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Annual Report. Audited Accounta and 
Review of the working of the Jamia 
Mmialslamia. New Delhi, for the year 
2004-2005 
(Deb. 20. Vol. XVIII, 14-03-2006) 
Col. 341 

Annual Report, Audited Accounts and 
Review of the workinl of the JaWlhar 
Institute of Mountaineerinl and 
Winter Sports, Pahallam, for the year 
2004-0S 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 291 

Annual Report, Au4ited Accounts and 
Review of the work in, of the 
JaWlhlrlal Nehru Aluminium ReseIrch 
Development and Deli,n Centre, 
Nagpur, for the year 2004-2005 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 421-22 ' 

Annual Report, Audited Accounts and 
Review of the workinl of the Jute 
Manufactures Development Council, 
Kolkata, for the year 2004-2005 
(Deb. 17. Vol. XVIII, 10-03-2006) 
Col. 319-20 

Annual Iteport, Au4itM AccoUIIII ..... 
Review of the workinl of the 
Kalakshetra Foundation, Chennai, for 
the year 2004-05 
(Deb. 21. Vol. XIX, 17-03-2006) 
CoI.2S4 

Annual Report, Audited Accounts and 
Review of the working of the KlDdla 
Dock Labour Board, Kandla for the 
year 2004-05 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 388 

Annual Report, Audited Accounts and 
Review of the working of the Kamataka 
Mahila Samakhya Society, Bangalore, 
for the year 2004-2005 
(Deb. 20, Vol. XVIII, 14-03-2006) I 
Col. 344 

Annual Report, Audited Accounts and 
Review ofd\e workin& oftbe Kendriya 
Vidyuaya Sa\plhan, New Delhi, for 
the ye. 2004-05 
(Deb. 3'. Vol. XX, 2)-05-2006) 
CoI.3~ 

Annual Report, Audited Accounts and 
Review of the workinl of the Kerala 
Land Develo,ment Corporation 
Limit8d, ThiruvlIllnthapuram, for the 
y..- 1t9t-2000 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 414 

Annual Report. Audited Accounts ad 
Review of chc worki .. of the Khadi 
and VIII. Industries Commiuion, 
Mumbai, for the year 2004-05 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 2 

Annual Report, Audited Accounts and 
Review of the work in. of the Kolkata 
Port Trust. Kolkata, for the year 
~ 
(Deb. 15, Vol. XVIII, 01-03-2006) 
CoI.3IS 

Annual Report, Audited Accounts and 
................. of .. LeIiIKala 
AkMllDl, New Delhi, for the year 
2OIJ3.4N -
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 253-S4 

Annual Report. Audited Accounts and 
Review of the working of the 
Maharashtra Agro Industries 
Development Corporation Limited, 
Mumbai for the year 2003-2004 
(Deb. 13, Vol. XVIII, 06-03-2(06) 
Col.J 17 

Annual ROort, Audited Accounts and 
Review of the working of the 
Maharashtra Prathamik Shikshan 
Parishad (Sarva Shiksha Abhiyan), 
Mumbai. for the year 2004-05 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 372 
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Annual Report, Audited Accounts and 
Review of the working ofthe Mahatma 
Gandhi Antarrashtriya Hind i 
Vishwavidyalaya Wardha, for the year 
2002-2003 
(Deb. 20. Vol. XVIII, 14-03-2006) 
Col. 340 

Annual Report, Audited Accounts and 
Review of the working of the Mahatma 
Gandhi Antarrashtriya Hindi 
Vishwavidyalaya Wardha, for the year 
"2001-2002 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 340 

Annual Report, Audited Accounts and 
Review of the working of the Mahatma 
Gandhi Antarrashtriya Hindi 
Vishwavidyalaya Wardha, for the year 
2003-2004 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 340 

Annual Report, Audited Accounts and 
Review of the working of the Mahila 
Samakhya Gujarat, Ahmedabad, for the 
year 2004-OS 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col. 373 

Annual Report, Audited Accounts and 
Review of the working ofthe Maulana 
Azad National Urdu University, 
Hyderabad, for the year 2oo4-200S 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 341-42 

Annual Report, Audited Accounts and 
Review of the working of the Mumbai 
Railway Vikas Corporation Limited. 
Mumbai. for the year 2004-OS 
(Deb. 11, Vol. XVIII. 02-03-2006) 
Col. 233·34 

Annual Report, Audited Accounts and 
Review,ofthe working of the National 
Accreditation Board for Testing and 
Calibration Laboratories, New Delhi, 
for the year 2004-05 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.2SS 

Annual Report, Audited Accounts and 
Review of the working of the National 
Backward Classes Finance and 
Development Corporation, New Delhi, 
for the year 2004-05 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 306 

Annual Report, Audited Accounts and 
Review of the working oCthe National 
Bal Bhavan, New Delhi, for the year 
2004-2005 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 344 

Annual Report, Audited Accounts and 
Review of the working of the National 
Buildings Construction Corporation 
Limited, New Delhi. for the year, 
2004-05 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 250 

'" Annual Report, Audited Accounts and 
Review of the working of the National 
Centre for Jute Diversification, 
Kolkata, for the year, 2004-05 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 253 

Annual Report, Audited Accounts and 
Review of the working of the National 
Cooperative Development 
Corporation, New Delhi, for the year 
2OO4-OS 
(Deb. 22, Vol. XIX, 18-03-2006) 
Col. 4 

Annual Report, Audited Accounts and 
Review of the working of the National 
Council for Teacher Education, 
New Delhi, for the year, 2004-05 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 397 

Annual Report, Audited Accounts and 
Review of the working of the National 
Council C)fRural Institutes, Hyderabad, 
for the year 2004-05 
(Deb. 30, Vol. XIX, 16-05-2006) 
Cot392 
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Annual Report, Audited Accounts ·and 
Review of the working of the National 
Federation of Urban Co-operative 
Barlks and Credit Societies Limited, 
New Delhi, for the year 2004-2005 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 317-18 

Annual Report, Audited Accounts and 
Review of the working of the National 
Fertilizers Limited, New Delhi, for the 
year 2004-2005 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 476 

Annual Report, Audited Accounts and 
Review of the workin& of the National 
Film Development Corporation, 
Mumbai, for the year 2004-2005 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 257 

Annual Report, Audited Accounts and 
Review of the working of the National 
Highway Authority of India, New 
Delhi, for the year 2004-05 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.34S 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute for the Mentally 
Handicapped, Secunderabad, for the 
year 2004-05 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 300 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute for Training of Highway 
Engineers, Noida, for the year 2004-05 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 319 

Annual Report, Audited Accounts anG 
Review ofthe working of the National 
Institute ofhshion Technology, New 
Delhi, for the year, 2004-05 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 253 

Annual Report, Audited Accounts and 
Review of tile working of tile National 
Institute of Foundry and Forie 
Technology, Ranchi, for the year. 
2004-2005 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 339 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Health and Family Welfare. 
New Delhi, for the year 20040.05 
(Deb. 31, Vol. XX, 17-05~2006) 
Col. 392 

Annual Report, Audited Accountl and 
Review of the working of the National 
Institute of Public Cooperation and 
Child Development, for .the year 
2004-05 
(Deb. 30,. Vol. XIX, 16-0S-2006) 
Col. 390 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Technical Teachers 
Training and Research, Chandiguh, 
for the year 2004-05 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 395 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Technical Teachers 
Training and Research, Kolkala, for the 
year 2004-05 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 393 

. Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Technical Teachers 
Training and Research, Chennai, for 
the year 2004-05 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 394 

Annual Report, Audited Accounts and 
Review of the working of the National 
Labour Co-operatives Federation of 
India Limited, New Delhi, for the year 
2004-2005 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 318 
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Anaual Report, Audited Accounts and 
Review of1be working of the National 
Minotilies Development and Finance 
Corporation, New Delhi, for the year 
~ 
(Dob. 32, Vol. XX, 18-0S-2006) 
Col. 299 

A_I Report, Audited Accounts and 
bYiew ofdle workift& of the Nat ional 
M .... InItitute of History of Art, 
Conservation and Mu.eology, 
New Delhi, fOr 1he year 2003..()4 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col252-SJ 

'-"1 Report. Audiced Accounia and 
am.w of the world.,. olthe National 
ProMtivity Council, New DeDli, for 
.. ,.. 2004-200S 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 342 

Annual Report, Audited Accounts and 
Review of the workinl of the National 
Project. Con.truction Corporation 
Limited, New Delhi, for the year 
2004-2005 
(Deb. 29, Vol. XIX, IS-05-2006) 
CoI.4S7 

. Annual ....... Audited Accounll and 
Review ofdle wortina of the National 
Rural Rolds Developmem Alene)" 
New Delhi, for Che year 2004-2005 
(Deb. 17, Vol. XVIII, 10-03·2006) 
CoI.3I6-17 

Annual Report, Audited Accounts and 
Review of the workina of the National 
Ship Desip and Research Centre, 
ViIhIkhIpItnam, for the year 2004-OS 
(Deb. 23, Vol. XIX, 20·03-2006) 
Col. 4 

Annual Report, Audited Accounts and 
Review oftbe workina of the National 
Textile Corporation Limited and its 
subsidiary Corporations, New Delhi, 
for the yar 2003-2004 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 319 

Annual" Report, Audited Accounts and 
Review of the working efthe National 
Water Development Agency, New 
Delhi, for the year 2004-2005 
(Deb. 13. Vol. XVIII. 06-03·2006) 
Col.3tS 

Annual Report, Audited Accounts and 
Review of the working of the 
Navodaya Vidyalaya Samiti, New Delh~ 
for the year 2003·04 
(Deb. 3S, Vol. XX. 23·05·2006) 
Col. 347 

Annual Report, Audited Accounts and 
Review of the work ina of the Nehru 
Institute of Mountaineerinl, 
Uttarkashi, for the year 2004-0~ 
(Deb. 32, Vol. XX. 18-05·2006) 
Col. 298 

Annual Report, Audited Accounts and 
Review of the working of the North 
Central Zone Cultural Centre, 
Allahabad, for the year 2004-05 
(Deb. 32, Vol. XX. 18·05·2006) 
CoI.30t 

Annual Report, Audited Accounts and 
Review of the working of the North 
Eaa'.rn Indira Gandhi Relional 
Institute of. Health and Medical 
Sciences, Shillong. for the year 
2004-05 
(Deb. 31, Vol. XX, 17·05·2006) 
Col. 392 

Annual Report, Audited Accounts and 
Review of the working of the Omnibus 
Industrial Development Corporation of 
Daman and Diu 1M Dadra and NapI' 
HaveU Limited, Nani oa..n, for the 
year 2004-05 
(Deb. 35, Vol. XX, 23·05-2006) 
Col. 339 

Annual Report, Audited Accounta IIId 
Review of the work.., of die hddy 
Processing Research C.nue, 
Thanjavur, for the year 2004~S 
(Deb. 23, Vol. XIX, 20-03-2006) 
CoI.S 
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Annual Report, Audited Accounts and 

Review ofthe workina of the Paradip 
Port Trust, Paradip, for the year 
~ 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Co\. 314 

Annual Report, Audited Accounts and 
Review of the working of the Pawan 
Hans Helicopters Limited, New Oclhi, 
for the year 2004-05 
(Deb. 23. Vol. XIX, 20-03-2006) 
Co\.5 

Annual Report, Audited Ac:c:ounts and 
Review of the working of the 
Phannexcil (PharmaceuticaJs Export 
Promotion Council), Hyderabad, for 
the year 2004-2005 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Co\. 428 

Annual Report. Audited Accounts and 
Review of the working of the Plexconcil 
(The Plastics Export Promotion 
Council), Mumbai, for the year 
2004-2005 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 428 

Annual Report. Audited Ac:c:ounts and 
Review of the working of the 
Pondicherry University. Pondicherry. 
for the year 2004-2005 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 425 

Annual Report, Audited Accounts and 
Review of the working of the Post 
Graduate Institute of Medical 
Education and Research, Chandigarh. 
for the year 2004-05 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 391 

Annual Report, Audited Accounts and 
Review of the working of the Prasar 
Bharti (Broadcasting Corporation of 
India), New Delhi, for the year 
1997-98,1998-99,1999-2000,2000-01, 
200 1-02, 2002-03 ind 2003-04 
(Deb. 3~, Vol. XX, 23-0~-2006) 
CoL 34041 

Annual Report, Audited Ac:c:ounts and 
Review of the working of the Primary 
Education Development Society 
Kerala (Sarva Shiksha Abhlyan), 
Thiruvananthapuram, for the year, 
2004-05 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 397 

Annual Report, Audited Accounts and 
Review of the working of the Primary 
Education Programme-III (U .P. 
Education for All Project Board), 
LucJcnow. for the year 2004-2005 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 430 

Annual Report, Audited Ac:c:ounts and 
Review of the working of tb. 
Pt. DccndayaJ Upadbyaya Institute 
for the Physically Handicapped~ 
New Delhi, for the year 2004-05 
(Deb. 32, Vol. XX, 18-05-20(6) 
Col. 301 

Annual Report. Audited Accounts and 
Review of the working of the Pyrites, 
Phosphates and Chemicals Limited, 
Rohtas. for the year 2004-2005 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 460 

Annual Report. Audited Accounts and 
Review of the working of the Rajgbat 
Sarnadhi Committee, New Dclh~ forthe 
year 2004-05 
(Deb. 2. Vol. XVII. 17-02-2006) 
Col. 308 

Annual Report, Audited Accounts and 
Review of the working of the RtUiv 
Gandhi Shjksha Mission, Bhopal, for 
the year 2002-03 
(Deb. 35, Vol. XX. 23-0S~2006) 
Col. 37. 

Annual Report, Audited Accounts and 
Review oftbe workinl ofdle RMhtriya 
Marula Kom, New Deihl, for the year 
2004-05 
(Deb. 30, Vol. XIX. 16-OS-2006) 
Col. 390 
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Annual Report, Audited Accounts and 
Review ofthe working of the Rashtriya 
Sanskrit Vidyapeetha. Tirupati, for the 
yeaI' 2004-05 
(Deb. 30, Vol. XIX, J 6-05 .. ](06) 
Col. 394 

Annual Report, Audited Accounts and 
Review of the working of the 
Rehabilitation Council of India, New 
Delhi, for the year 2004-05 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 300 

Annual Report, Audited Accounts and 
Review of the working of the Salim Ali 
Centre for Ornithology and Natural 
History, Coinibatore, for the year 
2O()4..2005 
(Deb. 19, Vol. XVJIl, t 3-03-2006) 
Col. 2M 

Annual Report, Audited Accounts and 
Review of the working of the Sarva 
ShikshaAbhiyan Sarnithi-Kamataka, 
BangaJore, for the year 2002-2003 and 
2003-2004 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Cot. 432 

Annual Report, Audited Accounts and 
Review of the working of the Sarva 
Shiksha Abhiyan, State Mission 
Authority Meghalaya, Shillong, for the 
year, 2004-05 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 398 

Annual Report, Audi.ted Accounts and 
Review of the working of the Sarva 
Siksha Abhiyan Rajya Mission 
Tripura, Agartala, for the year I 
2(N)3-2(K)4 i 

(neb. 14, Vol. XVIII, 07-03-2006) . 
CoJ.430 

Annual Report, Aud ited Accounts and 
Review of the working of the Satyajit 
Ray Film and Television Institution. 
Kolkata, for the year 2004-05 
(Deb. 21, Vol. XIX, 17-03-2006) 
Cot251-52 

Annual Report, Audited Accounts and 
Review of the working of the School 
of Planning and Architecture, 
New Delhi, for the year 2002-2003 
(Deb. 14, Vol. XVIII. 07-0~-2006) 
Col. 425 

Annual Report, Audited Accounts and 
Review of the working of the School 
of Planning and Architecture, New 
Delhi, for the year 2003-2004 
(Deb. 14, Vol. XVIII, 07-03-2U06) 
Col. 426 

Annual Report. Audited Accounts and 
Review of the working of the School 
of Planning and Architecture, New 
Delhi, for the year 200 1-2002 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 425 

Annual Report. Audited Accounts and 
Review of the working of the Seamen's 
Provident Fund Organisation (Navik 
Bhavishya· Nidhi) • Mumbai, for the 
year20~-05 

(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 3 

Annual Report, Audited Accounts and 
Review of the working of the Shellac 
Export Promotion Cou!' l Kolkata, for 
the yeal 2004-2005 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 427 

Annual Report, Audited Accounts and 
Review of the working. of the South 
Central Zone Cultural Centre, Nagpur, 
for the year 2002-0) 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 252 

Annual Report, Audited Accounts and 
Review of the working of the South 
Zone Cultural Centre, Thanjavur, for 
the year 2003-04 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col.2S3 
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Annual Report, Audited Accounts and I Annual Report, Audited Accounts and 
Review of the working of the Sports R .. wiew of the work ina of the 

. Goods ExpOl1 Promotion CO\mci~ New Technology Development Board New 
Delhi, for the year 2004·2005 Delhi. for the year 2004-2005. ' 
(Deb. 20. Vol. XVIII, 14-03-2006) (Deb. 33, Vol. XX, 19-05-2006) 
Col. 343 Col. 398 

Annual Report, Audited Accounts and 
Review of the working of the Sree 
Chitra Tirunal Institute for Medical 
Sciences and Technology, 
T~in.vananthapuram, for the year 
2004-2005. 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 399 

Annual Report. Audited Accounts and 
Review of the working of the State 
Mission Authority (Sarva Shiksha 
Abhiyan), NagaJand, :",r the year 
2004·2005 
(Deb. 14, Vol. xvm. 07·03·2006) 
Col. 431 

Annual Report, Audited Accounts and 
Review of the working of the State 
Mission Authority (Sarva Shiksha 
Abhiyan), Dadra Nagar Haveli, for the 
year 2004·2005 
(Deb. 14, Vol. XVIII. 07·03·2006) 
CoJ.433 

Annual Report, Audited Accounts and 
Review of the working of the State 
Mission Authority (Sarva Shiksha 
Abhiyan), Dadra Nagar Have Ii, for the 
year 2004·2005 
(Deb. 14, Vol. XVIII, 07·03·2006) 
Col. 431 

Annual Report, Audited Accounts and 
Review of the working of the State 
Mission Authority (Sarva Shiksha 
Abhiyan), Manipur. for the year. 
2003-04 and 2004~5 
(Deb. 30, Vol. XIX, 16·05·2006) 
Col. 398 

Annual Report, Audited Accounts and 
Review of the working of the Swami 
Vivekanand National Institute of 

• Rehabilitation Training and Research, 
Cutta((k. for the year 2004·05 
(D~b. 32, Vol. XX, J 8-05·2006) 
Col. 306 

Annual Report, Audited Accounts and 
Review of the working of the 
Technology Infonnation Forecasting 
and Assessment Council, New Delhi, 
for the year 2003-04 
(Deb. 21, Vol. XIX, 17·03-2006) 
Col. 256 

Annual Report, Audited Accounts and 
Review of the working of the Textiles 
Committee, Mumbai, for the year 
2004-200S 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 320 

Annual Report. Audited Accounts and 
Review of the working of the U.P. 
Education for All Project Board (Sarva 
Shiksha Abhiyan), Lucknow, for the 
year 2004-2005 
(Deb. 14, Vol. XVIlI, 07-03-2006) 
Col. 43J·32 

Annual Report, Audited Accounts and 
Review of the working of the 
Universalisation of Elementary 
Education Mission, Delhi. for the year 
2003·2004 
(Deb. 14, Vol. XVIII, 07-03·2006) 
Col. 430 

Annual Report, Audited Accounts. and 
Review of the working of the Veterinary 
Council of India, New Delhi, for the 
year 2004·2005 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Co1.318·19 

Appropriation of Accounts (Part 1-
Review}-Indian Railways for the year 
2004-2005. 
(Deb. 33, Vol. XX, 19-05-2006) 
CoJ.403 
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Appropriation of Accounts (part Il~ 
Detailed Appropriation Accounts 
(Annexure-G) Indian Railways for the 
~2004-2005. 
(Deb. 33, Vol. XX, 19-05-2006) 
CoL 403 

Appropriation of Accounts (Part 11)-
Detailed Appropriation Accounts-
IndiIn Railways for the year 2004-2005. 

. (Deb. 33, Vol. XX, 19-05-2006.) 
Col, 403 

Audited Account of the Employe"es 
Provident Fund Organisation. 
New Delhi, for the year 2003-2004 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoL 294 

Audited Accounts of the Indian Institute 
ofTeebnoJogy, RQOrkee, for the year 
2002'()3 and 2003-04 
(Deb. '35. Vol. XX. 23-05-2006) 
CoI,3S1 

Audited Accounts and Review of the 
working of die Coir Board, Koc:hi for 
the year 2004-05 
(Deb. 23. Vol. XIX, 20-03-2006) 
CoL 2 

Audited Accounts of the Assam 
University, Sitchar, for the year 
lOQ2..2003 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col 339 

Audhed Ac::c:ounts of the India Institute 
of TocImololY. Guwabati, for the year 
lOO3-O4 
(Deb. 35. Vol. XX, 23-05-2006) 
Col3~ 

Audited Accounta of the Indira Gandhi 
NIdOnaI Open University. New Delhi, 
ftJr die )WI'. 2003-04 
(Deb. 35. Vol. XX. 23-05-2006) 
Col, 347 

Audited Acco~nh of the Jawaharlat 
Nehru University. New Delhi, for abc 
,.. 2()()4.()5 
(Deb. H, Vol. XX, 23-05-2006)' 
Col, 346 

Audited Accounts of the Mizoram 
University, Aizawl, for the year 
2001-2002 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 339 

Audited Accounts of the National 
Institute of Open Schooling, 
New Delhi, for the year 2002-2003. 
(Deb. 24, Vol. XIX, 21-03-2006) 
CoI.}1 

Audited Accounts of the National 
Institute of Pharmaceutical Education 
and Research, S.A.S. Nagar, for the 
year 2004-05 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 343 

Audited Accounts of the Prasar Bharati 
Broadcasting Corporation of India, 
New Delhi, for the year 2003-2004 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 475 . 

Audited Accounts of the Prasar Bharati 
Broadcasting Corporation of India, 
New Delhi, for the year 2004-2005 
together with Audit Report thereon. 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 475 

Audited Accounts of the Tariff Authority 
of Major Ports, Mumbai, for the year 
2004-2005. 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 231 

Audited Accounts of the University 
Grants Commission, New Delhi for the 
yar2004-05 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 347 

Copy of die Implementation of the India-
US Joint Statement of July 18,2005: 
India's Separation Plan 
(Deb. 27. Vol. XIX, 11-05-2006) 
CoI.297 . 

Copy of the US-India Strateaic Economic 
Partnenbip (US India CEO Forum. 
M.cb2G(6) 
(Deb. 23, Vol. XIX, 20-03-2006) 
CoL 1·2 
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Detailed Demands for Grants of the 

Ministry of Aaro and Rurallndustriea 
for the year 2()()6..()7 
(Deb. 18. Vol. XVIII, 11-01-2006) 
Col. 2 

Detailed Demands for Grants of the 
Ministry of Company Atfain for the 
year 2006-07 
(Deb. 18. Vol. XVIII. 11-03-2006) 
Col. 4 

Detailed Demands for Grants of the 
Ministry of Consumer Affairs, Food 
and Public Distribution for the year 
2006-07 
(Deb. 18, Vol. XVIII, 11-01-2006) 
Col. 2 

Detailed Demands for Grants of the 
Ministry of Development of North 
Eastern Region for the year 2006-07 
(Deb. 18. Vol. XVIII. 11-03-2006) 
Col. 3 

Detailed Demands for Grants of the 
Ministry of Finance for the year 
:zoo6..m 
(Deb. 18, Vol. XVIII, 11-03-2006) 
Col. 2 

Detailed Demands for Grants of the 
Ministry ofHeakh and Family Welflre 
for the year 2~7 
(Deb. 18, Vol. XVIII, 11-03-2006) 
Co\. 3 

Detailed Demands for Grants of the 
Ministry of Information aRd 
Broadcasting for the y.- 2006-07 
(Deb. 11, Vol. XVIII, 1l"()3-2006) 
Col. 1 

Detailed Demands for Grants of the 
Ministry of Planning for the year 
~ 
(Deb. 11, Vol. XVIII, 11-03-2006) 
Col. 4 

Detailed Demands for Grants of the 
Minisby ofRunI DeveJopmentfbr the 
yelr200647 
(Deb. II, Vol. XVIII, 11~3-2006) 
CoL 3 

Detailed DemaDda for Ghats of .. 
MiDiatry ofShi ......... TnaIpDIt 
and Hipwayl ....... ,....w1 
(Deb. II, Vol. XVIII, 11~-2OM) 
Col 3 

Detailed 001DUd1 for Grant:o of till 
Minillry of Small Scale InduauiII ... 
there-~ 
(Deb. 18, Vol. XVIII, 11-03-2006) 
Col. 2 

Detailed Demands for Orants of the 
Ministry of Water IlIIowctI for the 
year 2006-07 
(Deb. II, Vol. XVIII, 11-03-2806) 
Col.3 

Detailed Demands for Grants of the 
Ministry of Women and Child 
Development forlbe y.-2~7 
(Deb. II, Vol. XVIII, 11-03-2086) 
Col. 8 

Detailed Demand for Grants of the 
Ministry of Textiles for the year 
JOO6.07 
(Deb. 21, Vol. XIX, 17-03-20·0') 
CoI.~ 

DetaUed Demands for Grata ofMiniltry 
of Dofeace fbi- the yeIIr 200647 ... 
DetIRce Services ·EstiaIIIeI ... the 
,..-2006-07 
(Deb. 1 S, Vol. XVIII, 01-O3-lOO6) 
Col. 313 

Detailed o..adI bar-. 01......,. 
of Home AfI'ain 1br .. ~ lOO6-G1 
and Mintmy of .... AMI (UeiaIl 
Territories wiIbcM lAP.1II n> for the 
ya2006-07 
(Deb. 1 S, Vol. XVIII, 01-03-2006) 
Col. 313-14 

Detailed Demands forGnMa of .. ...,. 
of Panchayati Raj for the year 
2006-2007 
(Deb. 19, Vol. XvW. 13-03-2_> 
Col. 261 
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Detailed Demands for Grants of Ministry 
of Youth Affairs and Sports for the 
year 2006-2007 
(Deb. 19, Vol. XV III , 13~03-2006) 
Col. 261 

Detailed Demands for Grants of the 
Department of Atomic Energy for the 
year 2006-2007 
(Deb. )9, Vol." XVIII, 13-03-2006) 
Col. 264 

Detailed Demands for Grants of the 
Department of Posts for the year 
2006-2007 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 263-64 

Detailed Demands for Grants of the 
Department of Space for the year 
2006-2007 
(Deb. 19, Vol. XVlII, 13-03-2006) 
Col. 264 

Detailed Demands for Grants of the 
Department Telecommunications for 
the year 2006-2007 
(Deb. 19, Vol. XVlII, 13-03-2006) 
Col. 263-64 

Detailed Demands for Grants of the 
Ministry of Agriculture for the year 
2006-2007 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col.316 

Detailed Demands for Grants of the 
Ministry of Chemicals and Fertilizers 
for the year 2006-2007 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 336 

Detai led Demands for Grants of the 
Ministry of Civil Aviation for the year 
2006-2007 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 336 

Detailed Demands for Grants of the 
Ministry of Coal for the year 2006-07 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 319 

Dotailed Demands for Grants of the 
Ministry of Commerce and Industry 
for the year 2006-2007 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 335 

Detailed Demands for Orants of the 
Ministry of Culture for the year 
2006-2007 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 335 

Detailed Demands for Grants of the 
Ministry of Environment and Forests 
for the year 2006-2007 
(Deb. 19, Vol. XVlll, 13-03-2006) 
Col. 265 

Detailed Demands for Grants of the 
Ministry of Food Processing 
Industries for the year 2006-:!007 
(Deb. 19, Vol. XVIll. 13-03-2006) 
CoL 262 

Detailed Demands for Grants of tile 
Ministry of Heavy Industries and 
Public Enterprises for the year 
2006-2007 
(Deb. 20, VoL XVIII, 14-03-2006) 
Col. 335 

Detailed Demands for Grants of the 
Ministry of Human Resource 
Development for the year 2006-07 
(Deb. 18,Vol. XVIII, 11-03-2006) 
Col.) 

Detailed Demands for Grants of the 
Ministry of Labour and Employment 
for the year 2006·2007 ' 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.33S . 

Detailed Demands for Grants of the 
Ministry of Law and Justice for the 
year 2006-2007 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 260 
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Detailed Demands for Grants of.the 
Min istry of Mines for the year 
2006-2007 
(Deb,' 20, Vol. XVIII. 14-03-2006) 
Col. 334 

Detailed Demands for: Grants o"f the 
Ministry of Minority Affairs for the 
year 2006-2007 
(Deb. 20, Vol. XVJII, 14-03-2006) 
Col. 334 

Detailed Demands for Grants of the 
Ministry of Non-Conventional Energy 
Sources for the year 2006· 2007 
(Deb. 17, Vol. XVIII. 10-03-2006) 
CoI.317 

Detailed Demands for Grants of the 
Ministry of Ocean Development for the 
year 2006-2007 
(Deb. 19. Vol. XVIII, 13-03-2006) 
Col. 262 

Detailed Demands for Grants of the 
Ministry of Overseas Indian Affairs for 
the year 2006-2007 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 335 

Detailed Demands for Grants of the 
Ministry of ~arliarnentary Affairs for 
the year 2006-2007 
(Deb. 17, Vol. XVJII, 10-03-2006) 
Col.317 

Detailed Demands for Grants of the 
Ministry of Personnel, Public 
Grievances and Pensions and Union 
Public Service Commission for the year 
2006-2007 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Cot. 336 

Detailed Demands for Grants of the 
Ministry of Petroleum and Natural Gas 
for the year 2006-2007 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 336 

Detailed Demands for Grants of the 
Ministry of Power for the year 
2.006-2007 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 316 

Detailed Demands for Grants of the 
Ministry of Science and Technology 
for the year 2006-07 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 256 

Detailed Demands for Grants of the 
Ministry of Social Justice and 
Empowerment for the year 2006-2007 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 262 

Detailed Demands for Grants of the 
Ministry of Statistics and Programme 
Implementation for the year 2006"()7 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col.315 

Detailed Demands for Grants of the 
Ministry of Steel for the year 2006-2007 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 352-53 

Detailed Demands for Grants of the 
Ministry of Tourism for the year 
2006-2007 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 335 

Detailed Demands for Grants of the 
Ministry of Tribal Affairs for the year 
2006-2007 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 334 

Detailed Demands for Grants of the 
Ministry of Urban Development for the 
year 2006-2007 
(Deb. ) 9. Vol. XVIII, 13-03-2006) 
Col. 260 
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Intailed Demands for Grants of the 
Ministry of Urban Employment .ad 
Poverty Alleviation for the year 
2006-2007 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 327 

Detailed Demands forOrants of the , 
Parl:.naent, Secret.iats of the 
President and Vice-PreSident for the 
year 2006-2007 
(Deb. 20, Vol. XVIII, .14-03-2006) 
Col. 342 

Memorandum of Action Taken and Inquiry 
of Justice Mukherjee Commission 
(Alleged disappearance of Netaji 
Subhas Chandra Bose) Report 
(Volumes I, II-A and II-B) 
(Deb. 31, Vol. XX, 17-0'-2006) 
CoI.3SS 

Memorandum of Action Taken on the 
Annual Report of the National Human 
Rights Commission, New Delhi, for the 
yar2003-2004 . 
(Deb. 14, Vol." XVIII, 07-03-2006) 
Col. 423 

Memorandum ofUnderstandin& between 
the lirlalmer Lawrie and Company 
Lim .. and the Ministry ofPCU'oleum 
and ~atura1 Gu, for the year 2006-07 
(Deb. 32, Vol. XX. 11-05-2006) 
CoL 307 

Memorandum of Understanding between 
the Bharat Dynamics Limited and the 
Department of Defence Production, 
Ministry of Defence, for the year 2006-
'1IX17 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoL 297 

Memorandum of Understanding between 
the Bharat Earth Movers Limited and 
the Department ofDefence Production, 
Ministry of Defence, for the year 
2006-07 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 297 

Memorandum of Understand ina between 
the Bharat Petroleum Corporation 
Limited and Ministly ofPetroicum and 
Natural Gas for the year 2006-2007. 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.3IS 

Memorandum of Understanding between 
the Bhlral Sancllar Nigam Limited and 
the Department ofTelecommunication 
for the year 2006-2007. 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 302 

Memorandul,11 of Understanding between 
the Brahmaputra Valley Fertilizer 
Corporation Limited and the 
Department of Fertilizel S, Ministry of 
Chemicals and Fertilizers for the year 
2006-2007 
(Deb. 29, Vol. XIX, 15-05-2006) 
COl.4S9 

Memorandum of Understanding between 
the Central Warehousing Corporation 
and the Department of Food and Public 
Distribution, Ministry of Consumer 
Affairs, Food and Public Distribution 
for the year 2006-2007 
(Deb. 29, Vol. XIX, J 5-05-2006) 
Col. 462 

Memorandum of Understanding betWeen 
the Coal India Limited and the Minisby 
of Coal for the year 2006-07 
(Deb. 3 J, Vol. Xx. 17-05-2006) 
Col. 394 

Memorandum of Understanding between 
the Cochin Shipyard Limited and 
Ministry of Shipping. Road Transport 
and Highways for the year 2006-07 
(Deb. 31, Vol. XX, 17-05-2006) 
CoL 319 

Memorandum of Understanding between 
the Container Corporation of India 
Limited and the Ministry of Railways, 
for the ycar 2006-07 
(Deb. 32, Vol. XX, 11-05-2006) 
CoI.30S 
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Memorandum of Understanding between 
the Dredging Corporation of India 
Limited and Department of Shipping. 
Ministry of Shipping. Road Transport 
and Highways for the year 2006"()7 
(Ddb. 31, Vol. XX. 17-05-2006) 
(;01.389 

Memorandum of Understanding between 
the Electronics Corporation of India 
Limited and the Department of Atomic 
Energy for the year 2006-07 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 402 

Memorandum of Understanding between 
the Engineers India Limited and the 
Ministry of Petroleum and Natural Gas, 
for the year 2006-07 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 306 

Memorandum of Understanding between 
the FCI Aravali Gypsum and Minerals 
India Limited and the Department of 
Fertilizers, Ministry of Chemicals and 
Fertilizers, for the year 2006-2007 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 476 

Memorandum of Understanding between 
the Ferro Scrap Nigam Limited.and the 
Ministry of Steel for the year 2006-2007 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 462 

Memorandum of Understanding between 
the Garden Reach Shipbuilders and 
Engineers Limited and the Department 
of Defence Production, Miriistry of 
Defence, for the year 2006"()7 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 291 

Memonndum of Understanding between 
the Goa Shipyard Limited and the 
Department of Defence Production, 
Minittry of Defence, for the year 
2006-47 
(Deb. 32, Vol. XX, II-OS-2006) 
COl. 297 . 

Memorandum o(Understanding between 
the HlOdustan Copper Limited and the 
Ministry of Mines for the year 2006-07 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 338 

Memorandum of Understanding betwten 
the Hindustan Petroleum Corporation 
Limited and the Ministry of Petroleum 
and Natural Gas, for the year 2006"()7 
(Deb. 32, Vol. XX, II-OS-2006) 
Col. 306 

Memorandum of Understanding between 
the Hindustan Shipyard Limited and 
Ministry of Shipping, Road Transport 
an'd Highways for the year 2006-07 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 319 

Memorandum of Understanding between 
the Hindustan Steel Works 
Construction Limited and the Ministry 
of Steel for the year 2006-2007 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.47S 

Memorandum of Understanding between 
the India. Trade Promotion 
Organisation and the Department of 
Commerce, Ministry of Commerce and 
Industry for the year 2006-07 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 370 

Memorandum of understanding between 
the Indian Oil Corponllion Limited and 
Ministry of Petroleum and Natural Gas 
for the year 2006-2007 
(Deb. 27, Vol. XIX,' II-OS-2006) 
CoUIS 

Memorandum of Understanding between 
the Indian Railway Finance 
Corporation Limited and the Ministry 
of Railways, for the year 2006"()7 
(Deb. 32, Vol. XX, 11-0S-2006) 
CDI.30S 

Memorandum of Understanding between 
. the Indian Rare Earths Limited and the 

Department of Atomic Enel'J)' for the 
year 2006-07 
(Deb. 31, Vol. XX. 17-0S-2006) 
Col. 402 



356 LOKSABHA 

Memorandum of Understanding ~n I Memorandum ofUnderstanciinl between 
the Kudremukh Iron Ore Company· the MMTC Limited and the 
Limited and the Mini!1try of Steel for DepartmentofCoffime<ce, Ministry of 
the year 2006-2007 Commerce and Industry for the year 
(Deb. 34, Vol. XX, 22-05-2006) 2006-07 
Col. 478 (Deb. 30, Vol. XIX, 16-05-2006) 

Col. 396 
Memorandum of Understanding between 

the Mahanagar Telephone Nigam 
Limited and the Department of 
Communications for the year 2006-07 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 395 

M~morandum QfUnderstanding between 
the Mang&U1ese Ore (India) Limited and 
the Mini~try of Steel for the year 
2006-2007 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.47J 

Memorandum ofUnderstandir.g between 
the Mazagon Dock Limited and the 
Department of Defence Production, 
Ministry of Defence, for tho: year 
2()()6.07 

(Deb. 32, Vol. XX, 18-05-2006) 
Col. 297 

Memorandum of Understanding between 
the MECON Limited and the Ministry 
of Steel for the ~ 2006-2007 ... 
(Deb. 34, Vol. XX, 22-05-2006) 
Cot. 478 

Memorandum of Understanding between 
the Mineral Exploration Corporation 
Limited and the Ministry of Mines for 
the year 2006-07 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 338 

Memorandum of Understanding between 
the Mishra Dhatu Nigam Limited and 
the Department of Defence Production, 
Ministry of Defence, for the year 
20()6.()7 
(Deb. 32, Vol. XX, 18-05·2006) 
Col. 298 

Memorandum of Understand ina between 
the MSTC Limited and the Ministry of 
Steel for the year 2006·2007 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 462 

Memorandum of Understanding between 
the National Aluminium Company 
Limited and the Ministry of Mines for 
the year 2006-07 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 338 

Memorandum of Understanding between 
the National Buildings Construction 
Corporation Limited and the Miilistry 
of Urban Development for the year 
2006-2007 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 395 

Memorandum Of Understanding between 
the National H~dro-electric Power 
Corporation Limited and the Ministry 
of Power for the year 2006-2007 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 395 

Memorandum of Understanding between 
the National Mineral Development 
Corporation Limited and the Ministry 
of Steel for the year 2006-2007 
(Deb. 29, Vol. XIX, 15-05·2006) 
Col. 463 

Memorandum of Understanding between 
the National Project Construction 
Corporation Limited, New Delh~ for the 
year 2006-2007 and the Ministry of 
Water Resources for the. year 
~2007. 

(Deb. 29. Vol. XIX, 15-05-2006) 
COl.4S7 
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Memorandum of Understanding between I 

the North-Eastern Electric Power 
Corporation Limited and the Ministry 
of Power for the year 2006-2007. 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 395 

Memorandum of Understanding between 
the Nuclear Power Corporation oflndia I 
Limited and the Department of Atomic I 
Energy for the year 2006-07 I 
(Deb. 31, Vol. XX, 17-05-2006) I 
Col. 402 

Memorandum of Understanding between 
the PEC Limited and the Department 
of Commerce. Ministry of Commerce 
and Industry for the year 2006-07 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 396 

Memorandum of Understanding between 
the Power Finance Corporation 
Limited and the Ministry of Power for 
the year 2006-2007 
(Deb. 33, Vol. XX. 19-05-2006) 
Col. 395 

Memorandum of Understanding between 
the Projects and Development India 
Limited and the Department of 
Fertilizers. Ministry of Chemicals and 
Fertilizers for the year 2006-2007 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 459 

Memorandum of Understanding between 
the Rajasthan Electronics and 
Instruments Limited and the 
Department of Heavy Industry, 
Ministry of Heavy Industries and 
Public Enterprises for the year 
2006-2007 
(Deb. 27. Vol. XIX, 11-05-2006) ; 
Col. 314 

Memorandum of Understanding between 
the Rashtriya Chemicals and Fertilizers 
Limited and the Department of 
Fertilizers. Ministry of Chemicals and 
Fertilizers for the year 2006-2007 
(Deb. 2IJ, Vol. XIX, 15-05-2006) 
Col. 459 

Memorandum of Understanding between 
.the Rashtriya 1 spat Nigam Limited and 
the Ministry of Steel for the year 
2006-2007 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 478 

Memorandum of Understanding between 
the Rural Electrification Corporation 
Limited and the Ministry of Power for 
the year 2006-2007 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 395 

Memorandum of Understanding between 
the Satluj Jal Vidyut Nigam Limited and 
the Ministry of Power for the year 
2006-2007 
(IJeb. 33, Vol. XX, 19-05-2006) 
Col. 395 

Memorandum of Understanding between 
the Scooters lndia Limited and the 
Department of Heavy Industry, 
Ministry of Heavy Industries and 
Public enterprises for the year. 
2005-2006 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col.314 

Memorandum of Understanding between 
the Shipping Corporation of India 
Limited and the Ministry of Shipping. 
Road Transport and Highways. for the 
year 2006-07 
(Deb. 35. Vol. XX, 23-05-2006) • 
Col. 340 

Memorandum of Understanding between 
the Sponge Iron India Limited and the 
Ministry of Steel for the year 2006-2007 
(Deb. 29, Vol. XIX, 15-05-2006) 
Coi.462 

Memorandum ofUnderstariding between 
the State Trading Corporation oflndia 
Limited and the Department of 
Commerce. Ministry of Commerce and 
Industry for the year 2006-07 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 396 
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Memorandum of Understanding between, 
the Steel Authority of India Limited 
and the Ministry of Steel for the year 
2006-2007 
(Deb. 29, Vol. XIX, J 5-0'-2006) 
Col. 463 

Memorandum of Understanding between 
the Tehri Hydro Corporation Limited 
and the Ministry of Power for the year 
2006-2007. 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 395 

Memorandum ofUndtrstandins between 
the Uranium Corporation of India 
Limited and the Department of Atomic 
Energy for the year 2006-07 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 402 

Memorandum of Understanding between 
the Water and Power Consultancy 
Serviees (I) Limited and the Ministry 
of Water Resources for the year 
2006-2007 • 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 457 

National Commission for Minority 
Educational Institutions (Amendment) 
Ordinance, 2006 (No.1 of2006) 
(Deb. I, Vol. XVII, 16-02-2006) 
Col. 25 

Notification issued under Passport Act 
1967 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 342-43 

Notification issued under section 12 of 
the Army Act, 1950 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 297 

Notification issued under section 24 of 
the Apprentices Act. 1961 
(Deb. 34, Vol. XX, 22-05-2006) 
Co!. 475 

Notification issued under sub-section (3) 
of section 12 of the Oovernors 
(Emoluments, Allowanc:es and 
PriviJeges)Act. 1982 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 422-23 

Notification issu~ under sub.sections (I) 
and (4) of section IS of the Oil 
Industry (Development) Act. 1974 
(Deb. 27, Vol. XIX, I 1-05-2006) 
CoI.314-J5 ' 

Notification under clause (2) of the 
Foreigners Order, 1948 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 391 

Notification under Employees' Provident 
Funds an~ Miscellaneous Provisions 
Act, 1952 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoI.lI6 

NotifICation under IndUllrial Employment 
(Standina Orders) Act, 1946 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 262 

Notification under rule 3 of the Central 
Excise Rules, 2002 
(Deb. 17, Vol. XVIII, .1 0-03-2006) 
Col.318 

Notification under section (3) of section 
15 of the Government Savings Banks 
Act, 1873 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 408 

Notification under section 10 of the 
National Highways Act, 1956 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 309 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 9 
(Deb. H, Vol. XX, 23-05-2006) 
CoL 345 

Notification under section II of the 
National Highways Authority oflndia 
Act, 1988 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 309 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col.338 . 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 313 
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Notification under section 133 of the 
Finance Act, 2003 
(Deb. 21, Vol. XIX, 17-03-2006) 
Co1.260-6t 

Notification under section 159 of the 
Customs Act, 1962 
(Deb. 21, Vol. XIX, 17-03-2006) 
Cot. 260 

Notification under section 179 of the 
Electricity Act, 2003 
(Deb. IS, Vol. XVIII. 08-03-2006) 
Col. 314 
(Deb. 28. Vol. XIX~ 12.05-2006) 
Col. 395 

NotifICation under section 199 of the 
RailwaysAc:t. 1989 
(Deb. II, yol. XVIII, 02-03-2006) 
Col. 232 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 304 

Notification under section 24 of the All 
India Council for Technical Education 
Act, 1987 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 391 

Notification under section 26 of the 
Coutal Aquaculture Authority Act, 
200S 
(Deb. 13. Vol. XVIII, 06-03-2006) 
Col. 315 

Notification under section 26 of the 
Environment (Protection) Act, 1986 
(Deb. 13. Vol. XVIII. 06.03-2006) 
Col. 320 

Notification under section 27 of the 
Indian Council of World Aftiirs Act. 
2001 
(Deb. 19. Vol. XVIII, 13-03-2006) 
Col. 263 

Notification under section 3 of the 
Electricity Act, 2003 
(Deb. 15, Vol. XVIII. 08-03-2006) 
Col. 314 

Notification under section 3 of the 
Environment (Protection) Act, 1986 
(Deb. 23 .• Vol. XIX, 20-03-2006) 
Col. 6 

Notification under section 33 of the 
National Council for Teacher 
EducationAct, 1993 
(Deb. 30, Vol. XIX. 16-05-2006) 
Co\. 398-99 

Notification under section 34 of the 
Prasar Bharati (Broadcasting 
Corporation oflndia) Act, 1990 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 457-58 

Notification under section 38 of the 
Drugs and Cosmetics Act, 1940 
(Deb. 15. Vol. XVIII, 08-03-2006) 
Col. 318 
(Deb. 31. Vol. XX. ]7-05-2006) 
Col. 393 . 

Notification under section 39 of the 
Bureau of Indian Standards Act, 1986 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 293 

Notification under section 43 of the 
Airports Authority of India Act, J 994 
(Deb. 11, Vol. XVIII. 02-03-2006) 
Col. 233 

Notifioation under section 6D of the 
Employees Provident Fund and 
Miscellaneous Provisions Act, 1952 
(Deb. 29, Vol. XIX. is·05-2006) 
Col. 458 

Notification under section 74 of the 
Prevention of Money-Laundering Act. 
2002 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 279-SO 

Notification under section Secur.ities 
Contracts (Regulation) Act, t 9S6 
(Deb. 35, Vol. XX, 23-05·2006) 
Col.36J 
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Notification under sub-section (2) of 
section 38 of the Central Excise Act. 
]944 
(Deb. 2. Vol. XVII. ] 7-02-2006) 
CoI.3] I 
(Deb. 12, Vol. XVIlI, 03-03-2006) 
Col. 251 . 

(Deb. '21, Vol. XIX, 17-03-2006) 
Col. 261 

Notification under sub-section (2) of 
section 53 of the Banking Regulation 
Act, 1949 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 26] 

Notification under sub-section (3) of 
section 30 of the Railway Claims 
Tribunal Act, 1987 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 249 

Notification under sub-section (3) of I 
section 642 ofthe Companies Act, 1956 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 309 

Notification under sub-section (3) of 
Section 67 of the Monopolies and 
Restrictive Trade Practices Act, 1969 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 309 

Notification under sub-section (4) of 
section 94 of the Finance Act, 1994 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 261 

Notification under sub-section (2) of 
section 3 of the Registration of 
Foreigners Act, 1939 
(Deb. 14, Vol. XVIII, 07-03~2006) 
Col. 423 

Notification under sub-section (2) of 
section 36 of the National Institute of 
Pharmaceutical Education and 
Research Act, 1998 . 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 459 

Notification under sub-section (2) of 
section 38 of the Indian Boilers Act, 
1923 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 396 

Notification under sub-section (2) of 
section 40 of the Indira Gandhi National 
Open University Act. 1985 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 395 

Notification under sub-section (2) of the 
section 28 of the Indian BoHers Act, 
1923 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 342 

Notification under sub-section (3) of 
section 114 ofthe Insurance Act, 1938 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 396 

Notification under sub-section (3) of 
section 114 of the Insurance Act, 1968 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 252 

Notification under sub-section (3) of 
section 13 ofGovernots (Emoluments, 
Allowances and Privileges) Act, 1982 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 390 

Notification under sub-section (3) of 
section 15 of the Government Savings 
BanksAct, 1873 
(Deb. 17, Vol. XVlIl, 10-03-2006) 
Col.3lS 

Notification under sub-section (3) of 
section 156 ofthe Indo-Tibetan Border 
Police Force Act, 1992 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col.391 
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Notification under sub-section (3) of 
section 156 of tile Indo-Tibetan Border 
Police Force Act, 1992 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 423 

Notification under lub-section (3) of 
section 18 of section Central Reserve 
Police ForceAct, 1949 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 391 

Notification under sub-section (3) of 
section 22 of the Central Industrial 
Security Force Act, 1968 
(Deb. 20, Vol. XVlII, 14-03-2006) 
Col. 338 

Notification under sub-section (3) of 
section 24 of the Supreme Court Judges 
(Salaries and Conditions of Service) 
Act, 1958 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 396 

Notification under sub-section (3) of 
Section 36 of the Sick Industrial 
. Companies (Special Provisions) Act, 
1985 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 367 

Notification under sub-section (3) of 
section 45 of the Architects Act, 1972 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 339 

Notification under sub-section (3) of 
section 49 of the Tea Act, 1953 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 343 

Notification under sub-section (3) of 
section 55 of the Special Economic 
Zones Act, 2005 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 429 

Notification under sub-section (3) of 
section 6 of the Essential Commodities 
Act, 1955 
(Deb. 27, Vol. XIX, 11-0S-2006) 
COl.31S 

Notification under lub-lectiOD (3) ., 
lIOCtion642ofIboComplllieaAct, 1_ 
(Deb. 17, Vol. XVDJ, 10.03-2016) 
CoL 31' 

Notification under lub-section (4) ot 
section 124 of the Major Port TNII 
Act, 1963 
(Deb. 21, Vol. XIX, 17-03-200') 
Col 250 
(Deb. 23, Vol. XIX, 20-03 .. 2006) 
Col. 3 

Notification under sub-section (4) of 
section 19 of the Banking Compaaiea 
~Acquisition and Transfer of 
Undertakings)Act, 1970 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 13 

Notification under sub-section (4) of 
section 20 of the Dentists Act, 1948 
(Deb. 24, Vol. XIX, 21-03-200&) 
Col. 8 

Notification under sub-section (4) of 
section 212 of the Motor VehiclOi Act. 
1988. 
(Deb. 27, Vol. XIX, 11-05·2006) 
Col. 313 

Notifi~ation under sub-section (4) of 
section 74 of the Indian Post Office 
Act, 1898 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 276 

Notification under sub-section (5) of 
section 17 A of the General Insurance 
Business (Nationalisation)Act, 1972 
(Deb. 12, Vol. XVIII,. 03-03-2006) 
C01.2S1-52 

Notification under sub-section (6) of 
section 3 of the Essential Commoditia 
Act, 1955 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 265 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 45S-59 
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Notification under ~ub-section (7) of 
section 9A of the Customs Tariff Act. 
1975 '. . 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 250 

Notifications under section I t ,Qf the 
National Highways Authority of India 
Act, 1988 
(Deb. 31, Vol. XX, 17-05-2006) 
Col.401 . 

Notifications under sub-section d) of 
section 50 of the Control of National : 
Highways (Land and Traffic) Act. 2002 
(Deb. 31. Vol. XX. 17-05-2006) : 
Col. 401 i 

"Notifications issued under proviso to I 

article 309 of the Constitution 
(Deb. 24. Vol. XIX, 21-03-2006) 
Col. 13 

Notifications under section .0 of the 
National Highways Act, 1956 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 233 
(Deb. 15. Vol. XVIII. 08-03·2006) 
Col. 319-21 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 336-38 
(Deb. 21. Vol: XIX, 17.03-2006) 
Col. 258 
(Deb. 25. Vol. XIX. 22-03-2006) 
Col. 2 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 302-13 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 395--401 

Notifications under section 159 of the 
CuStoms Act. 1962 
(Deb. 2. Vol. XVII. 17-02-2006) . 
Col. 309-1 0 I 
(Deb. 7, Vol. XVII. 24-02-2006) , 
Col. 278-79 ' 

(Deb. 35, Vol. XX, 21-05-2006) ; 
CoI.361--63 . 

Notifications under section 179 of the 
Electricity Act. 2003 
(Deb. 33. Vol. XX. 19-05-2006) 
Col. 396 

Notifications under section 296 of the 
'ncome Tax Act. 1961 
(Deb. 2, Vol. XVII. 17-02-2006) 
Col. 308-09 

(Deb. 21, Vol. XIX. 17-03-2006) 
. Col. 259-60 
(Deb. 28. Vol. XIX. 12-05-2006) 
Col.39S 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 356-59 

Notifications under section 3 of the 
Foreigners Act, 1946 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 259 

Notifications under section 31 of the 
Securities and Exchange Board oflndia 
Act. 1992 
(Deb. 21. Vol. XIX. 17-03-2006) 
Col. 258-59 

Notifications under section 37 of the 
Telecom Regulatory Authority of Ind ia 
Act. 1997 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 394-95 

Notifications under section 38 of the 
Drugs and Cosmetics Act. 1940 
(Deb. 5. Vol. XVII. 22-02-2006) 
Col. 308 

Notifications under section 48 of the 
Foreign Exchange Management Act, 
1999 

> 
(Dob. 7, Vol. XVII. 24-02-2006) 
Col. 277 
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Notifications under lCICtion 58 of the Delhi 
Development Authority Act, 1957. 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 397 

Notifications under sections I and 3 of 
the protection of Plant Varieties and 
Farmen' Rights Act, 290 I 
(Deb. 22, Vol. XIX, 18-03-2006) 
Col. 4 

Notifications under sub-section (4) of 
section 19 of the Banking Companies 
(Acquisition and Transfer, of 
Undertakings)Act, 1970 and 1980 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 367-68 

Notifications under sub-section (4) of 
section 94 of the Finance Act, 1994 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 365-66 

Notifications under sub-section (2) of 
section 23 of the Prevention of Food 
Adulteration Act, 1954 
(Deb: S, Vol. XVII, 22-02-2006) 
Col. 309 
(Deb. rs, Vol. XViII, 08~03~2006) 
Col. 318 

Notifications under sub-section (2) of 
section 3 of the All India Services Act, 
1951 
(Deb. 15, Vol. XVIII, OB-03-2006) 
Col. 316-17 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 5-6 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 390-91 

Notifications under sub-section (2) of 
section 3Bof Lhe Central Excise Act, 
1944 

. (Beb. 35, Vol. XX, 23-05-2006) 
Cot. 359--61 

Notifications under sub-section (3) of 
. section 24 of the National Commission 
of Minority Educational Institutions 
Act, 2004 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 3'3 

Notifications under sub-section (3) of 
section 642 of the Companies Act, 1956 
(Deb. 33, Vol. XX, 19-05-2006) 
Col 399 

Notifications under sub-section (4) of 
section 124 of the Major PortAct, 1963 
(Deb. 15, Vol. XVIII, OB-03-2006) 
Col. 315 

Notifications under sub-s~tion (4) of 
section 124 of the Major Port Trusts 
Act, 1963 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 389 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 403 

Notifications under sub-section (4) of 
section 23A of the Regional Rural 
BanksAct, 1976 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 368-69 

Notifications under sub-section (6) of 
section 3 of the Essential Commodities 
Act, 1955 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 46(}--62 

Notifications under sub-section (7) of 
section 9A of the Customs Tariff Act, 
1975 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 310-1l 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 260 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 363-65 .. 

Notifications under sub-section 159 of the 
Customs Act, 1962 
(D~b. 28. Vol. XIX, 12-05-2006) 
Col. 396-97 
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Outcome Budget of the Department of 
Biotechnology, Ministry of Science 
and Technology for the year 2006-2007 
(Deb. 24, Vol. XIX, 21-03 -2006) 
Col.S 

Outcome Budget of the Department of 
Chemicals and Petrochemicals, 
Ministry of Chemicals and Fertilizers 
for the year 2006-2007 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 7 

Outcome Budget of the Department of 
Consumer Affairs, Ministry of 
Consumer Affairs Food and Public 
Distribution, for the year, 2006-07 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 248 

Outcome Budget of the Department of 
Elementary Education and Literacy, 
Ministry of Human Resource 
Development for (,he year 2006-07 
(Deb. 18, Vol. XVIII, 11-03-2006) 
Col.} 

Outcome Budget oflhe Department of 
Food and Public Distribution, Ministry 
of Consumer Affairs, Food and Public 
Distribution, for the year, 2006-07 

. (Deb. 21, Vol. XIX, 17-03-2006) 
CoL 248 

Outcome Budget of the Department of 
Industrial Policy and Promotion for the 
)'ell' 2006-07 
(Deb. 2S, Vol. XIX, 22-03-2006) 
CoL 3 

Outcome Budget of the Department of 
Scientific and Industrial Research for 
the )'ell' 2006-2007 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 5 

Outcome Buclaet of the Department of 
Secondary and Higher Education, 
Ministry of Human Relource 
Development for the year 2006-07 
(Deb. 1',· Vol. XVIII, 11-03-2006) 
CoL I 

Outcome Budget of the Department of 
Space for the year 2006-2007 
(Deb. t 9, Vol. XVIII, t 3-03-2006) 
Col. 264 

Outcome Budget of the Department of 
Tourism, Ministry of Tourism and 
Culture for the year 2006-07 
(Deb. 21, Vol. XIX, 17-03-2006) 
Co1.2S4 

Outcome Budget of the Ministry of Civil 
Aviation for the year 2006-07 
(Deb. 21, Vol. XIX, t 7-03-2006) 
COl.2S6 

Outcome Budget of the Ministry of Coal 
for the year 200S-2006 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 4 

Outcome Budget of the Ministry of 
Company Affairs for the year 2006-07 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 4 

Outcome Budget of the Ministry of 
Culture for the year 2006-07 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 4 

Outcome Budget of the Ministry of 
Development of North Eutem Region 
for the year 200~2007 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 3 

Outcome Budact of the Ministry of 
Environment and ForeltS for the year 
2006-07 
(Deb. 22, Vol. XIX; 18-03-2006) 
CoI.S 

Outcome Budget of the Ministry of 
Extemal Affaira for the year 2006-2007 
(Deb. 24, Vol. XIX. 21-03-2006) 
Col. 16 

Outcome Budset of the Ministry of 
Finance for the year 2006-07 
(Deb. 21. Vol. XIX. 17-03-2006) 
Col. 249 
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Outcome Budget of the Ministry of Food 
Processing Industries for the year 
~ 
(Deb. 23, Vol. XIX, 20-03-2006) 
COI.S 

Outcome Budget of the Ministry ofHeaJth 
and Family Welfare for the year 
~ 

(Deb. 21, Vol. XIX, 17-03-2006) 
Co1.2S4 

Outcome Budget of the Ministry of 
Information and Broadcasting for the 
year 2006-07 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.2S1 

Outcome Budget of the Ministry of Law 
and Justice for the year 2006-07 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 261 

Outcome Budget of the Ministry of Mines 
for the year 2006-07 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 249 

Outcome Budget of the Ministry of Ocean 
Development for the year 2006-07 
(Deb. 21, Vol. XIX, 17-03-2006) 
Co1.2S6 

Outcome Budget of the Ministry of 
Overseas Indian Affain for the year, 
2006-07 
(Deb. 21, Vol. XIX, 17-03-2006) 
COl.2S0 

Outcome Budget of the Ministry of 
Panchayati Raj for the yell' 2006-07 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col.2S2 

Outcome Budget of the Ministry of 
Petroleum and Natural Gas for the year 
2006-2007 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col 4 

Outcome Budget of the Ministry orpowel' 
for the yew 2()()6..2007 
(Deb. 17, Vol. XVIII, 10-03-2(06) 
Col. 316 

Outcome Budget of tile Minittry of Rural 
Development for the year 2006-2007 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 3 

Outcome Budget of the Ministry of 
Science and Technology for the year 
2006-2007 
(Deb. 24, Vol. XIX, 21-03-2006) 
CoI.S 

Outcome Budget of the Ministry of 
Shipping, Road Transport and 
Highways for the year 2006-2007 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col.3 

Outcome Budget of the Ministry of Social 
Justice and Empowerment for the year 
2OC)6.q7 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 262 

Outcome Budget of the Ministry ofStecl 
for the year 2006-07 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 16 

Outcome Budget of the Ministry of Tribal 
Affairs for the year 2006-07 
(Deb. 2S, Vol. XIX, 22-03-2006) 
Col 2 

Outcome Budget of the Ministry ofWarer 
Resources for the year 2006-07 
(Deb. 23, Vol. XIX, 20-03-20(6) 
Col. .. 

Outcome Budget of the Ministry of 
Women and Otild Development for the 
year 2006-07 
(Deb. 18, Vol. XVIII, 11-03-2006) 
Col. a 

Outcome Budget of the Ministry of Youth 
AtTairs and Sports for the year 
2006-2007 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 4 

Outcome Budget of the Planning 
Commission for the year 2006-07 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.2Sa 
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Outcome Budget 2006-2007 of the 
Flaphip Programmes 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col.12S 

Pants (Amendment) Rules, 2006 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 340 

Performance Budget and Outcome Budget 
of the Ministry of Labour and 
Employment for the years 200S..()6 and 
2006-07 
(Deb. 2S, Vol. XIX, 22-03-2006) 
Col. 3 

Performance Budget of the Department 
of Drinking Water Supply, Ministry of 
Rural Development, for the year, 
2006-07 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.2SI 

Performance Budget of the Depanment 
of Rural Development, Ministry of 
Rural Development, for the year, 2006-
(ff 

(Deb. 21, Vol. XIX, 17-03-2006) 
COl.2S1 

Performance Budget of the Department 
of Consumer AfTairs, Ministry of 
Co~sumer Affairs, Food and Public 
Distribution, for the year, 2OOS-06 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 241 

Performance Budget of the Department 
of Atomic Eneray for the year 
2006-2007 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 264 

Perf'cInUace Budlet of the Department 
of Chomical. and Petrochemicals, 
Minillry ofOlemicala and Fertilizers 
IJrtbe)Wr~2007 . 
(Deb. 24, Vol. XIX, 21-03-2006) ca1 . 

Performance Budget of the Department 
of Elementary Education and Literacy, 
Ministry of Human Resource 
Development for the year 2006-07 
(Deb. 18, Vol. XVIII, 11-03-2006) 
Col.I 

Performance Budget of the Department 
of Food and Public Distribution, 
Ministry of Consumer Affain, Food 
and Public Distribution, for the year, 
2005~ 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 248 

Performance Budget of the Department 
of Secondary and Higher Education, 
Ministry of Human Resource 
Development for the year 2006-07 
(Deb. 18, Vol. XVIII, 11-03-2006) 
Col. 2 

Performance Budget of the Ministry of 
Civil Aviation for the year 200S..()6 
(Deb. 21, Vol. XIX, 17-03-2006)· 
CoI.2S6 

Performance Budget of the Ministry of 
Coal for the year 200S-2006 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 4 

Performance Budget of the Ministry of 
Company Affairs for the year 200S-06 
(Deb. 23, Vol. XIX, 20-03-2006) 
CoI.S 

Performance Budget of the Ministry of 
Development of North Eastern Region 
fbi' the year 2006-2007. 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 2 •. 

Performance Budget of the Ministry of 
EnvirOnment and Forests for the ~ 
2006-07 
(Deb. 22, Vol. XIX, 18-03-2006) 
CoLS 

Performance Budaet of the Ministry of 
External Aft'ain for the yo. 200S-06 
(Deb. 21,·Vol. XIX, 17-0j~2006) 
Col. 261 
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Performance Budget of the Ministry of 
Finance for the year 200S-06 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 249-50 

Performance Budget of the Ministry of 
Food Processing Industries for the )aI' 
2OOs.06 
(Deb. 23. Vol. XIX. 20-03-2006) 
COI.S 

Performance Budget of the Ministry of 
Health and Family Wel&re for the year 
2006-07 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 254 

Performance Budget of the Ministry of 
Information and Broadcasting for the 
year 2()()6.()7 
(Deb. 21. Vol. XIX, 17-03-2006) 
COl.2S1 

Performance Budget of the Ministry of 
M inca for the year 200S..()6 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 249 

Performance Budget of the Ministry of 
Ocean Development for the year 
2OOS-06 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.2S6 

Performance Budget of the Ministry of 
Overseas Indian Affain for the year. 
2006-07 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. lSI 

Performance Budpt of die Ministry of 
Panc:hayati Raj fo!1be )'011' 200S..()6 
(Deb. 21, Vol. XIX,17-G3-2006) 
CollS2 

Performance Budget of d)e Ministry of 
Petroleum and N ..... 0.. forlho ye. 
2006-2007 
(Deb. 24. Vol. XIX, 21-03-2006) 
CoLJ6 

.. 
Pcrfonnar.ce Budget of the Ministry of 

Power for tho year 2005-2006 
(Deb. 17, Vol. XVlIl, 10-03-2006) 
Col. 316 

Performance Budpt of the MinIIIIy· of 
Shipping, Road Transport -4 
High\ft)'l tbr the )'III' 2005-2006 
(Deb. 24, Vol. XIX, 21-03.2006) 
Col. 3 

Perfol'l1Wicc Blldaet of the MiaJIary of 
Social Justice and Empowell_ (0; 
the year 200S..()6 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col 262 

Performance Bud .. of die MiDIIIry of 
Steel for the year 2005-06 
(Deb. 24, Vol.' XIX, 21-03-2006) 
CoL 16 

Performance Budget of che M1DiIuy of 
Tourism and Culture for the year 
2OOS.()6 . 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.2S4 

Performance Budget of the Minillry of 
Tribal Affairs for che year 2006-47 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col 2 

Performance Budget of the Miniitry of 
Water Resources for the ~ ~5.()6,· 
(Deb-. 23, Vol. XIX,.:lO~3"-2~) 
Col 4 

Performance Budget of the MiaiIIry-of 
Women and auld DeveIopmcat .... tIw 
)'ell' 2006-07 
(Deb. II, Vol. XVDI,·11-G3-1006) 
CoLI . 

Performance Bqet of the Dqw __ 
of Land IleIourceI, Miniltry of .... 
Developmenl, for ..... )'III', 2006-07 
(Deb. 21, Vol. XIX, 17-03-.2006) 
CoL2S1 
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MHc EnIerpriIeI Survey (Volumes I to 
BI) tar the,... 2004-2OOS 
(Deb. t9, Vol. XVIII, 13-03-2006) 
Cal.26J 

a.jectioa of Board of Arbitration Award 
C.A. Reference No.2 of2oo2-Orant 
of HRA to Central Government 
...,Io)ws fbr1he period ftom 1.1.1996 
to 31.7.1997. the pre-revised ra1IIs but 
with reference to revised pay under 
clause 21 of the scheme for Joint 
Consultative Machinery and 
Compulsory Arbitration 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 249 

Report of the Comptroller and Auditor 
General oflndia-Union Government 
(10 of 2006)-(Direct Taxes)-
Performance Audit of Assessment 
Information system (AST) of the 
Income Tax Department-Ministry of 
Finance for the year ended the March, 
200S. 
(Deb. 33, Vol. XX. 19-05-2006) 
Col. 403 

Report of the Comptroller and Auditor 
General ofIndia-Union Government 
(12 of 2006HPerformance Audit)-
Performance of Internal Control in 
Selected Central Ministries, for the 
year ended the March, 2005 
(Deb. 33, Vol. XX, 19-05-2006) 
.Col401 

Report of the Comp~ller and Auditor 
General oflndia-Union Government 
(12 oflOO6HPerfonnance Audit)--
Perfonnance Audit ofPndhan Mantri 
Gram Sadak Vojana. for the year ended 
the March, 200S 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 401 

Report of the Comptroller and Auditor 
General oflndia-Union Government 
(6 of20(6)--lndired Taxes. Customs. 
Central Excise and Service Tax-
(Performance Audit)--for the year 
ended the March, 2005 . 
(Deb. 33, Vol. XX. 19-05-2006) 
CoL 403 

Report of the Comptroller and Auditor 
General oflndi~Union Government 
(7 of 2006)-(Direct Taxes)-
Performance Audit for the year ended 
the March, 2005 
(Deb. 33, Vol. XX. 19-05-2006) 
Col. 403 

Report of the Comptroller and Auditor 
General oflncli.-Union Government 
(7 of20(6)--lndirect Taxes (Customs, 
Central Excilc and Service Tax). for the 
year ended the March. 2005 
(Deb. 33, Vol. XX, 19-05-2006) 
Col 402 

Report of the Comptroller and Auditor 
Genenl oflndi~Union Government 
(loflOO6) (Direct Taxes), for the year 
ended the March, 2005 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 402 

Report of the Comptroller and Auditor 
General oflndia-Union Government 
(Civil)-(2 of 2006)--Autonomous 
Bodi~Performance Audit) for the 
year ended the March. 200S 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 401 

Report of the Comptroller and Auditor 
General oflndia-Union Government 
(Defence Services)(3 of20(6)--Anny 
and Orckaa Factol D (Pafonraace 
Audit) for the year ended the March, 
2005. 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 401 

Report of the Comptroller and Auditor 
General oflndi~Union Government 
(I of 2006)-Civll and Postal 
nep.rtrnents-{Perf'ormInce Audit) for 
the year ended the March, 2005. 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 401 

Report of the Comptroller and Auditor 
General oflndia-Union Government 
(Civil) (No.3 oflOO6}-Autonomous 
bodies for the year ended the March. 
200S 
(Deb. 24. Vol. XIX. 21-03-2006) 
Col. 14 
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Report of the Comptroller and Auditor 
General onndil-Union Government 
(Civil) (No.3 of 2006)-Transaction 
Audit Observations for the year ended 
the March, 200S. 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 14 

Report of the Comptroller and Auditor 
General oflndia-Union Government 
(Civil)- (14 of 2006HPerformance 
Audit)- Performance Audit of 
Implementation of the Consumer 
Protection Act and Rules, for the year 
ended the Marcb, 200S. 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 402 

Report of the Comptroller and Auditor 
General onndia-Union Government 
(CommercialH8 of 2006~Public 
Sector Undertakings-Review of 
Activities of Selected PSUs 
(Performance Audit) for the year ended 
the March. 2005. 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 398 

Report of the Comptroller and Auditor 
General oflndia-Union Government 
(Defence Services) (No.4 of2006)-
Army and Ordnance Factoties for the 
year ended the March, 200S 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 14 

Report of the Comptroller and Auditor 
General of India-Union Government 

Report of the Comptroller and Auditor (Defence Services) (No.5 of2006)-
General of India-Union Government Air Force and Navy for the year ended 
(Commercial) (No.13 of 2006)- the March,200S 
Telecommunications Sector- (Deb. 24, Vol. XIX. 21-03-2006) 
Transaction Audit Observations Col. 14 
(Regulatory Audit) for the year ended Report of the Comptroller and Auditor 
the 31 51 March, 200S General of India-Union Government 
(Deb. 21. Vol. XIX. 17-03-2006) (RailwaysH5 of 2006) forthe year 
Col. 257 ended the March. 2005. 

Report of the Comptroller and Auditor (Deb. 33, Vol. XX. 19-05-2006) 
General oflndia-Union Government Col. 402 
(CommercialH I 0 of2(06)-Review ' Repon of the C~mptrol~er and Auditor 
of Accounts-Regularity Audit, for Gene~1 oflndla-Unlon Government 
th nded th March 2005 -(RaalwaysH6 of 2006}-:-for the 

e year e e ,. year ended the March 2005 
(Deb. 33. Vol. XX, 19-05-2006) (Deb. 33, Vol. XX: 19-05-2006) 
Col. 398 Col. 402 

Report of the Comptroller and Auditor 
General oflndia-Union Government 
(Commercial)-( II of 2006)-
Comments of Accounts-{Regularity 
Audit) for the year ended the March. 
200S 
(Deb. 33, Vol. XX. 19-05-2006) 
Col. 398 

Report of the Comptroller and Auditor 
General oflndil-Union Government 
(Commercial)-( 12 of 2006)-
Transaction Audit Observations 
(Regularity Audit) for the year ended I 

the March. 2005 I 
(Deb. 33: Vol. XX. 19-05-2006) 

I Col. 398 I 

Report of the Comptroller and Auditor 
General of India-Un'ion 
Government- (Railways)- (II of 
2006) for the year ended the March. 
200S. 
(Deb. 33, Vol. XX, 19-05-2006) 
Col 402 

Report of the Comptroller and Auditor 
General oflndia- Union Government 
(Commercial) (No.9 of 2006)-
Telecommunications Sector-
Performance Audit for the year ended 
the March, 2005. 
(Deb. 27, Vol. XIX, 11-05-2006) 
CollOI 
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aleport of the Comptroller and Auditor 
General oflndia- Union Government 
(No.1 of 2006)-Accounts of the 
Union Government for the year ended 
the March, 200S. 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 14 

Report on the progress made in the intake 
of SCheduled Castes and Scheduled 
Tribes against Vacancies Reserved for 
them in Recruitment and Promotion 
cate&ories on the Railways for the year 
endin& 31 st March, 2004 
(Deb. 32, Vol. XX, 18-0S-2006) 
,Col. 305 

Statement of Affairs part-I of the Mining 
and Allied Machinery Corporation 
Limited (a company in liquidation), 
Durgapur,IS on 24th January, 2003 and 
Statement of Receipt and Payment of 
Account Part-II for the period from the 
25th June, 2003 to the 28th February, 
2005. 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 314 

Statement on Quarterly Review of the 
trends in receipts and expenditure in 
relations to the budget durin& the third 
quarter of the fmancial year 2005-06. 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 339 

Statements showing action taken by the 
Government on the ISsurances, 
promises IItd Undertakings liven by 
Ministen during various sessions of 
Ninth, Tenth, TWelfth, Thirteenth and 
Fourteenth Lok Sabha 
(Deb. 32, Vo,1. XX, 18-05-2006) 
Col. 302 

The 55th Annual Report ot: the Union 
Plibiic Service Commission. New Delhi, 
for the year 2004-2005 .nd 
Memorandum explaini .. reasons for 
Non-Acceptance of the IIdvice of the 
Union Public Service Comniiuion in 
respect of cues referred to in chapter 
10 of the Report. 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 5 

The Criminal Law (Amendment) Bill, 
2005-Auented 
(Deb. 2, Vol. XVII, J 1-02-2006) 
CoUI2 

Union Government-Appropriation 
Accounts (Civil) for the year 2004-2005 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 15 

Union Government-Appropriation 
Accounts (Defence Services) for the 
year 2004-2005 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 15 

Union Government-Appropriation 
Accounts (postal Services) for the year 
2004-2005 
(Deb. 24, Vol. XIX, 21-03-2006) 
CoLIS 

Union Government-Finance Account for 
the year 2004-2005 
(Deb. 24, Vol. XIX, 21-03-2006) 
CoLIS 

Union Public Service Commission 
(Exemption from Consultation) 
Amendment reauiations, 2006 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Col. 301 

P .... MiUtary Forces 
Deployment of PMF in Public S!Ctor 

Undertakings 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.20S-28 

Deployment of PMF Personnels 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 68-72 

Inclusion of Military and Para-Military 
Forces in High Risk Group of AIDS 
(Deb. 15, Vol. XVIII, 01-03-2006) 
CoL 130 

Need to provide canteen and other 
facilities to the para-military penonnel 
after their retirement (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoL3aS-16 

Norms for Recruitrqent in PMF \ 
(Dob. 14, Vol. XVIII, 07-03-2.006) 
CoL 346-47 
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Raising of Battalion in PMF 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.lll"3 

Fake Passport Rackets 
(Deb. 1 S, VQI. XVIII, 08-03-2006) 
Col. 163 

Situation arising out of information Need to set up a full-tledaed passport 
reportedly sought by the Sachchar office at Madurai, Tamil Nadu 
Committee about statistical break up (MUR377). 
ofreliaiousminoritiesofthepersonnel (Deb. 10, Vol. XVII, 01-03-2006) 
of the Defence and Para Military Col2~S 

Forces in the country (Sub.) Need to .et up a Passport Office at 
(Deb. 2, Vol. XVII, 17-02-2006) Naaercoil, Tamil Nadu (MUR 377) 
Col. 3 13-39 (Deb. 29, Vol. XIX, 15-05-2006) 

Stress amongst PMF Personnel Col. 546-47 
(Deb. 35, Vol. XX, 2.3-0S-2006) Opening of Passport Offices 
Col. 98-99 (Deb. 10, Vol. XVII, 01-03-2006) 

Parllaaaeatary Couultlldve COlDDlittea Col. 93-94 

Parliamentary Consultative Committees Passport Advisory Committee 
(Deb. 34, Vol. XX, 22-0S-2006) (Deb. 10, Vol. XVII, 01-03-2006) 
Col. 169-70 Col. 161 

Parllameatary Deleptlon 
Welcome to Parliamentary Delelation 

from the Republic ofTajiki.tan 
(Deb. 29, Vol. XIX, 15-0S-2006) 
Col.I 

PlrtIluIIrtby Co_1ttee 
Parthasarthy Committee Report on 

Watershed Programmes 
(Deb. 28, Vol. XIX, 12-05-2006) 
Co1.21S-17 

Paaport 
Availability of Passport Application 

Fonns . 
(Deb. I S, Vol. XVIII; 08-03-2006) 
Col. 139 

Decentralisation Scheme for Puaport 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 523-24 . 

Puaport Offices in Rented Buiklinp 
(Deb. 31, Vol. XX, 17·05·2006) 
Col 249-52 

Tele-Enquiry System for Passport 
(Deb. I S, Vol. XVIII, 01-03-2006) 
Col. 89-91 

Working of Passport Offices 
(Deb. 5, Vol. XVII, 22-02-2006) 
Co1.6S-61 

PI ... 
G I Certific:ale 

(Deb. 30, yol. XIX, 16-05-2006) 
CoI.3~7 

Joint Registration of Basmati Rice ~ 
India and Pakistan 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 192-93 ,.' : 

De.. in I f Pusports . Patent Claims ',·t; • 

. (~eb. ::e ~Ol. XIX. 10-05-2006) (Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 364 

Delivery of Passports 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 172 

Col. 92-93 - . 

Patent of Rice 
(Deb, 13. Vol. XVIII, 06-03-2006) 
CoL 179-81 
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Patent Protection for Indigenous 
Compound 
(Deb. 26. Vol. XIX, 10-05-2006) 
Col. 321-22 

Patenting of Traditional Indian Medicine 
by USA 
(Deb. 15, Vol. XVIII. 08-03-2006) 
COl. 157 

Patents by CSIR 
(Deb. 28, Vol. XIX. 12-05-2006) 
CoI.3SI-S8 

Pay Commission 
Sixth Pay Commission 

(Deb. 2, Vol. XVII', 17-02-2006) 
Col. 224-2S 

P .... 
Authorisation of Nationalised Bank By 

EPFO 
(Deb. 8. Vol. XVII, 27-02-2006) 
Col. 91-92 

Budget (General)- 2006-07-Presenlation I 
(Deb. 9, Vol. XVII, 28-02-2006) 

Need to evolve new guidelines for 
providing 'Swatlntratl Sainik 
Samman' pension to freedom fighters 
(MUR377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 243-44 

Need to grant pension to the personnel 
of Anne<! forees who have rendered 
service shorter thin the prescribed 
period of eligibility (MUR 377) 
(Deb. 14. Vol. XVIII, 07-03-2006) 
Col. 492-93 

Non-Disbursement of Pension to Freedom 
Fighters 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 89-91 

One Rank One Pension 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 113-84 

Pending Clses of Freedom Fighter 
Pension 
(Deb. 20. Vol. XVIII, 14-03-2006) 
Col. 162-66 

Col. 23 I 
, Pension Benefit to Sashastra Seema BII 

Contributory Pension Schemes 
(Deb. 7, Vol. XVII. 24-02-2006) 
Col. 94-95 

(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.3a7-88 

D· .. Old P • Sche I Pension Records 
Iscontmumg enslon me (Deb. 17. Vol. XVIII. 10-03-2006) 
(Deb. 26. Vol. XIX. 10-05-2006) Col 296-99 
Col. 72-73 . 

Freedom Fighter Pension 
(Deb. 30. Vol. XIX. 16-0S-2006) 
Col. 388-89 

Pension Scheme for Unorganised Sector 
(Deb. 28. Vol. XIX. 12-0S-2006) 
CoI.2S6-57 

I 'P' PFRDA ncrease m enslon 
(Deb .. II. Vol. XVIII. 02-03-2006) I ~~~~!i Vol. XIX. 12-0S-2006) 
Col. 190 I . 

. . Pesticides , Need to announce pension scheme for 
the officers and staff' of Kurukshetra, 
Jllandhar and Silchar National 
Institutes of Technology so as to bring 
them It par with other NITs in the 
country (MUR 377) 
(Deb. 4. Vol. XVII. 21-02-2006) 
Co13IS-16 

Ban on Production of Endosulphln 
Pesticides . 
(Deb. 29. Vol. XIX, I S-05-2006) 
Col 222-23 

Banned Pesticides 
(Deb. 29. Vol. XIX. lS-05-2006) 
Col. 73-80 
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Danaerous Chemicals used in 
manufacturing of Pesticides 
(Deb. 13. Vol. XVIII, 06·03·2006) 
Col. 290-91 

Mentioning Contents and Pesticides on 
the Label of Packaged Food Products 
(Deb. 15. Vol. XVIII, 08-03-2006) 
Col. 100 

Need to ban use of Endosulphane in the 
country and rehabilitate those affected 
due to ute of this pesticide in 
Kasergod district in Kerala (MUR )77) 
(Deb. 10. Vol. XVII. 01-03-2006) 
Col. 270 

Presentation of Petition-Presented 
(Deb. 21. Vol. XIX. \7-03-2006) 
Col. 262 

Petrochemiciis 
Development of Petrochemicals Sector 

(Deb. 34, Vol. XX. 22-05-2006) 
Col. 175-76 

G loball nvestment in Petrochem ic a I s 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 13940 

Petro-Chemical Policy 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 247 

Petrochemical Centres 
Need to follow-up action taken by (Deb. 34. Vol. XX. 22-05-2006) 

Government on the JPC Report on, Col. 261-62 
Pesticide Residues in beverages ; Selling up of Mega Chemical Industrial 
(MUR 377) ~ Estate 
(Deb. II. Vol. XVIII. 02-03-2006)' (Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 24445 ! Col. 264-65 

Pesticide in Exported Spices 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col. 186 

Problems of Pesticide Industry 
(Deb. 34. Vol. XX, 22-05-2006) 
Col.351-52 

Production of Pesticides 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 4849 

Spurious Pesticides 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 220-22 

Use of Chemicals Fertilizers and Pesticides 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 181 

Pelts 
Loll due to Pelts, Weeds and Diseases 

(Deb. 29, Vol. XIX, 15-05-2006) . 
Col. 201.02 

Petitio. 
Presentation of Petition 

(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 310 

Setting up ofPetro-Chemical Hubs by IOC 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 270-71 

Petrol Pumps 
Adulteration in Petrol and Diesel at Petrol 

Pumps 
(Deb. 11. Vol. XVIII, 02-03-2006) 
Col. 169-71 

Allotment of Petrol Pumps 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 328-30 

Allotment of Petrol Pumps to Kin to 
Martyrs 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 169 

A Iiolment of Pelrol Pumps/LPG 
Dealerships to Families of Kargil 
Martyrs 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 93-95 

Benami Allotment of Petrol Pumps and 
LPG Agencies 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 114-16 
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Cancellation of Dealership of Petrol 
Pumps 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 140 

Gas Hydrates Resourcoa 
(Deb. 16, Vol. XVIII, 09-0:1-2006) 
Col. 46-47 

Import of Gas from Myanmar 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 1M Encroachment by Petrol Pump Dealers 

(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 281 Inadequate Gas Supply to NTPC Plants 

(Deb. 10, Vol. XVII, 01-03-2006) 
CoJ.l 17-19 Illegal Cancellation ofNOC 

(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 246-49 

Issue of NOC's for Operation of Retail 
Outlets 
(Deb. 27. Vol. XIX, 1I-0S-2006) 
Col. 176-77 

PetroVDiesel Retail Outleti 
(Deb. 27, Vol. XIX, 1I-0S-2006) 

Ind.o-China Cooperation in Hydrocarbon 
Sector 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 303-07 

Indo-Russia Cooperation in Petroleum 
Sector 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 22S-26 

Oil and Gas Reserves in Rajasthan 
Col. 66-67, 186-87 (Deb. II, Vol. XVIII, 02-03-2006) 

Petroleum and Natural Ga. Col. 37-38 
Additional Demand of Natural Gas 

(Deb.17; Vot:XfX, ~-l(06) 
Co1.214-IS 

Agreement for Oil and Gas Import 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 78-79 

Amendment to Petroleum Rules, 2002 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 47 

Capturing Fuel Business by Oil Mafia 
(o.eb. II, Vol. XVIII, 02-03-2006) 
Col. 192-94 

Discovery of New Oil and Gas Areas 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 70-71 

Extraction of Oil and Gas from Coal 
(Deb. 16, Vo!. XVIII, 09-03-2006) 
~.42-43 I 

Refining Process Outsourcing 
(Deb. 3~ Vol. XX, 1l-Oj.2006) 
Col. 130 

Royalty on Natural Gas 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 77-79 

Short Supply of Coal and Gas 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 8S-87 

Strategic Crude Oil Reserve 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 274-7S 

Petroleum Depotl 
Shifting ofPetroieum Depots 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 291-92 . 

Petroleum Economic: Zone 
Executive Petroleum Economic Zone 

(Dcb. 6, Vol. XVII, 23-02-2006) 
Col. 176-n 
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Petroleum Hubl 
Task Force on Petroleum Hubs 

(Deb. 11, Vol. XVIII, .02-03-2006) 
Co!.I8S 

Petroleum Products 
Adulteration in Petrol 

(Deb. II, Vol. XVIII, 02-03-2006) 
Co!. 14748 

Adulteration in Petrol and Diesel at Petrol 
Pumps 
(Deb. II, Vol. XVIII, 02-03-2006) 
Co!. 169-71 

Adulteration in Petroleum Products 
(Dob. 27, Vol. XIX, 11-05-2006) 
Col. 190-91 

Budaet (GeneraI}-2006-07-Presentation 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 17,21-22 

Capturing Fuel Business by Oil Matia 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 192-94 

Demand of Petroleum Products 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 197-98 

Ethanol Blended Petrol 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 118-19 

Export of Petroleum Products 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 4548 

Import of Oil 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 194-95 

Mobile Laboratories to Check 
Adulteration in Petroleum Products 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 24 

Need to implemeni the recommendations 
ofRangar!Van Committee on Petroleum 
Products and peg the tax rate at 20 per 
cent to check price rise (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
CoI.l32-33 

Oil Price Hike 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 172-73 

Oil Prices in World Market 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 91-94 

Permission for Export of Petroleum 
Products 
(Deb. 1). Vol. xvm, 02-03-2006) 
Col. 130-31 

Price of Petroleum Products 
(Deb. 6, Vol. XVlI, 23-02-2006) 
Col. 150-52 

Pricing of Petroleum Products 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Co!. 23S-36 

Production ofPctrollLPO ftomCoal 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 331 

Rangarajan Committee Report 
(peb. 6, Vol. XVII, 23-02-2006) 
Col. 275-77 
(Deb. 27, Vol. XIX: 1I-0S--10(16) 
Col. 19-21 

Requirement of Petroleum Products 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 56-6<' 

Subsidy Burden on Oil PSUs 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 128-30 

Subsidy on Petroleum Products 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 106-07 

Supply of ATF Fuel 
(Deb. 11, Vol. XVIII, 02-03-2006) 
CoI.17S 

S~pply ofPetrollDiesel to Banaladesh 
(Deb. 32, Vol. XX. 18-05-2006) 
CoJ.276 

Under Meuurement ofPetrollDinel 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 171-74 
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Uniform Sales Tax on Petroleum Products 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col.211 

Use of Naphtha in Ratnagir Power Plant 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 238-39 

Working of Retail Outlets 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 131 

Petroleum Regulatory Board 
Petroleum Regulatory Board 

(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 208-09 

Pharmueutlcals 
Cases of Overcharging by Drug 

Companies 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 183-84 

Co-operative Homoeo Pharmaceutical in 
Kerala 
(Deb. 26. Vol. XIX. 10·05·2006) 
Col. 252 

Deal with Clinton Foundation 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 98·99 

Decline in Pharma Growth Rate 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 429-3 I 

Drug Industry 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 63-64 

Exemption from Price Control Order 
(Deb. 8. Vol. XVII, 27-02-2006) 
Col. 161-62 

Funds for Technical Upgradation of SSP 
Units 
(Deb. 13, Vol. XVIII, 06-03·2006) 
Col. 140 

Loan to Pharma Companies 
(Deb. 33, Vol. XX, 19.05-2006) 
Col. 207·10 

Meeting of Phuma Advisory Forum 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 247-48 

Procurement Policy 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 225·26 

R &, D Claims by Pharma Companies 
(Deb. 33, Vol. XX, 19·05-2006) 
Col. 390 

R& D Activities in Pharmaceuticals Sector 
(Deb. 17, Vol. XVIII, 10-03·2006) 
Col. 111-12 

R&D Facilities in Pharma Companies 
(Deb. 28, Vol. XIX, 12·05-2006) 
Col. 236-37 

Research in Pharmaceutical Industry 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 236-37 

Settlement Commission on Overcharging 
Cases 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 229-30 

Philippines 
Agreement with Philippines for PURA 

(Deb. 17, Vol. XVIII, '10-03-2006) 
Col. 264 

Agreement with Philippines for Fighting 
Terrorism 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 235 

Bilateral Agreements on Tourism 
(Deb. 16, Vol. XVIII, 09·03-2006) 
Col. 32-38 

Defence Cooperation with Philippines 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col.l~5 

India Philippines Trade Aareement 
(Deb. 14, Vol. XVIII, 07·03·2006) 
CoI.418·19 

Indo-Philippines Agreement Gil 
Agriculture 
(Deb. 8, Vol. XVII, 27·02-2006) 
Col. 250-58 
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PUarim. 
Assistance to Kailash Mansarovar 

Pilgrims 
(Deb. 5, Vol. XVII, 22-02-2006) 
C01.12S-27 

Pilots 
Deputation of Air Force Pilots 

Piped Natural Gu 
Cooking Gas from Coal 

(Deb. 31, Vol. XX. 17-05-2006) 
Col. 324 

Piped Natural Gas 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 33-34 

(Deb. 32, Vol. XX, 18-05-2006) Piracy 
Col. 132 

Flying Experience for Air India Pilots 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 273-74 

Guidelines for Appointment of Pi lots 
(Deb. II, Vol. XVIII, 02-0>-2006) 
Col. 128 

Induction of Foreign Pilots 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 228-29 

Migration of Pilots 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 11-19 

Need to address the grievances of 
aspiring Indian pilots in the country 
(MUR377) 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 443-44 

Premature Retirement by Pilots 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 117-81 

Recovering of Training Cost fi'om Pilots 
inAI 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 229-30 

Recruitment of Women Pilots in Airforce 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 74 

Requirement of Commercial Pilots 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 256-57 

Training to Pilots 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 271-79 

Piracy in Indian Music Industry 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 99-100 

Placement Aleaciel 
Need to enquire into the fimctioninl of 

pJacement agencies providinl services 
of house-maids jn Delhi with a view to 
check traffickinl of Adivasi lirls 
(MUR377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 287 

PIaDnlDI Commlllioa 
AmountAllocated by PC for Annual Plans 

(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 282-84 

Committee on Development on Bio-Fuel 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 373 

Estimates by Planning Commission on 
Plantation 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 241-49 

Rail Tariff Authority 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. III 

Reviewing Activities of PC on SMEs 
Sector 
(Deb. 1 S, Vol. XVIII, 01-03-2006) 
Col. 2SO-S I 

Plant Dilea.eI 
Increase in Brown Rust Disease 

(Deb. 3, Vol; XVII, 20-02-2006) 
Col. 117-20 
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.... 01 .... 
(Deb. I. Vol. XVII, 27-02-2006) 
Col, 236-37 

Project for Management of Root Wilt 
ctiIeue for Coconut Trees 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 153-55 

...... doa 
Budpt (GeneraI)- 2006-07 Presetatmion 

(Deb. 9, Vol. XVII, 21-02-2006) 
Col. 14-15 

Coconut Plantations 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 62-63 

Estimates by Planning Commission on 
Plantation 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 24849 

Maintenance of Roads and Plantations 
underPMGSY 
(Deb. 33, Vol. Xx, 19-05-20(6) Col. 129 

Price Stabilization Fund for Plantation 
Sector 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 40-41 

Platie 
Ban on Plastic Utensils 

(Deb. 8, Vol. XVII, 27-02·2006) 
Col. 67-68 

Plastic Innovation Parks 
(Deb. 2], Vol. XIX, 17-03-2006) Col. 76 

Police 
Custodial Death 

Image of Police Personnel 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col.l2l-26 

Incidents of Killing in Assam 
(Deb. 20, Vol. XVIII, 14-0l-2006) 
Col. 180-81 

Jungle Warfare Training 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col.411 

Modernisation of Police Force 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 24041 
(Deb. 35. Vol. XX. 23-05-2006) 
Col. 4347 

Need to provide special economic 
package to the Government of 
Arunachal Pradesh for improving the 
State economy and modernisation of 
Arunachal Pradesh police force 
(MUR377) 
(Deb. 5. Vol. XVII. 22-02-2006) 
Col. 338-39 

Progress Report on Delhi Police 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 321-29 

Recruitment of Women in CPO 
(Deb. 35. Vol. XX. 23-05-2006) 
Col. 154-55 

Setting up of National Police University 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 298 

Situation arising out of alleged brutal 
attack and killing of Adivasis by Police 
in Kalinganagar in Orissa (CA) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 353-80 

(Deb. 20, Vol. XVIII, 14.03-2006) Political Parties 
Col. 268-72 Issue of Notices to Political Parties 

Excessive use of Force on Civilians (Deb. 33. Vol. XX, 19-05-2006) 
(Deb. 20. Vol. XVIII. 14-03-2006) Col. 364 
CoL 33 I Pollution 

Fund. for Modernisation of Police Force Adverse Impact of POP Chemicals 
(Deb. 30, Vol. XIX. 16-05-2006) (Deb. 13. Vol. XVIII. 06-03-2006) 
Col. 299-300 Col. 24749 
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BlueBird 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 233 

BRT System 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 179-80 

Cleaning of Ganga 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 85-86 

. Cleaning of Sea 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.IOO~1 

Contamination in Paints 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 78 

Death of Fishes due to River Pollutants 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 124-25 

Diseases Caused by Arsenic Pollution 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 117-19 

Effluent Treatment Plants for SSI 
(Deb. 34, Vol. XX, 22-0S-2006) 
CoI.IS8-S9 

Funds for Pollution Control 
(Deb. 34, Vol. XX, 22-05-2006) 
Co1.321-34 

Hazardous Chemical Industries 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 385-87 

Mobile Towers 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 213 

Need for checking water pollution in river 
Ganga at Varanasi and steps taken by 
the Government in this regard (CA) 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 418-38 

Need to check pollution caused by the 
effluent released by Shri Shadi Lal 
Chemicals Works Pilkhani, Saharanpur, 
Uttar Pradesh (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 388-89 

Need to check the pollution caused by 
unauthorised slaughter houses and by 
effluents released from industrial units 
in Unnao Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 274 

Noise Pollution near Commonwealth 
Games Sites 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 34243 

Polluting Factories 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 125 

Polluting Units of Delhi 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 152-53 

Pollution Caused by Soft Drink 
Manufacturing Plants 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 173 

Pollution due to Ship Breaking Industry 
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Col. 310 

Protection of Birds 
(Deb. 19, Vol. XVIII, 13-03-2006) 
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Inclusion of Dhamra Shipping Harbour in 
NMDP • (Deb. 31, Vol. XX, 17-05-2006) 
Col. 270 
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CoI.207-OS 

Bonus on Monthly Income Accounts 
(Deb. 17, Vol. XVIII, 10-03-2006) 
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Col. 2-8 

Appointment of Dakpals 
(Deb. 17, Vol. XVIII, 10-03-2006) 
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(Deb. 7, Vol. XVII, 24-02-2006) Allocation of Funds to Rural Poor 
Col. 263-64 (Deb. 17. Vol. XVIII, 10-03-2006) 

Speed Post Gold Scheme 
(Deb. 26, Vol. XIX, 10-05-2006) 
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Col. 110 

Families Below Poverty Line 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 94-98 



384 LOKSABHA 

Fanners Livina Below Poverty Line 
(Deb. 3, Vol. XVII, 20-02-2006) 
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Col. 129 

PDS Benefits not Available to APL 
Families 
(Deb. 13, Vol. XVIII, 06-03-2006) 
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CoI.3S2 

Dabhol Power Project 
(Deb. IS, Vol. XVIII, 08-03-2006) 
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Col. 287-88 

Financial Assistance to Orissa 
(Deb. 33, Vol. XX, 19-05-2006) 
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Pradesh 
(Deb. 28. Vol. XIX. 12-0S·2006) 
Col. 145-46 

Mejia Thermal Power Station 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 120-21 

Micro-Electric Projects in the Country 
(Deb. 33, Vol. XX, 19-05·2006) 
Col. 139-40 

National Mission for Energy 
Conservation 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 178·79 

National Power Tariff Policy 
(Deb. 33. Vol. XX. 19-0S-2006) 
CoI.30S-06 

National Rural Energy Security 
Programme 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 121-22 

Need to allocate adequate go from Tapti 
Gas fields to Pipavav Power Project in 
Gujarat (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 268 

Need to conduct a CBI inquiry into the 
power distribution network in Bijnore 
Parliamentary Constituency with a 
view to ensure fair distribution in the 
region (MUR 377) 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 323 

Need to expedite completion of pending 
power projects in Rajasthan (M U R 377) 
(Deb. 4. Vol. XVII, 21-02-2006) 
Co1.318-19 
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Need to impose a levy on generation of 
electricity with a view to pass on the 
benefit of revenue to the power 
producing States (MUR 377) 
(Deb. 10. Vol. XVII. 01-03-2006) 
Col. 272 

Need to sanction a 'Bio-Methonation 
Plant' for Oddanchatram town in 
Dindigul district, Tamil Nadu for 
generating electricity from veletable 
wute(MUR 377) 
(Deb. 13, Vol. XVIII, 06~03-2006) 
Col. 360 

Need to set up a gas based power pr~ject 
in Unnao, Uttar Pradesh with a view to 
meet the shortage of power in the 
region (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoJ.332 

Need to solve the problem ofshortage of 
electricity in National Capital Territory 
of Delhi (MUR 377) 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 436 

Need to take steps for early completion 
of Karanpura Super-Thermal Power 
Plant at Chatra, Jharkhand (MUR 377) 
(Deb. 34, Vol. XX, 22-0S-2006) 
COI.S03-04 

New Generation Energy Research Project 
(Deb. 1 S, Vol. XVIII, 08-03-2006) 
Col.IS8 

ONGCs Power Plants 
(Deb. 6, Vol. XVII, 23-02-2006) 
COJ.26S 

Pending Hydro Power Projects of Kerala 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 104 

Pending power Projects in Gujarat 
(Deb. 33, Vol. XX, 19-05-2006) 
CoJ.127-28 

PGCIL Pact with Promoters 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 294 

Policy on Mega Power Projects 
(Deb. 28, Vol. XIX, 12-05-2006) 
COJ.13S-37· 

Policy Regarding Major Power Projects 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 97-98 

Power Crisis in Delhi 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 179-10 

Power Distribution by Private Companies 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 148-S0 

Power Generation 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 27-28 

Power Generation Potential in N-E Region 
(Deb. 1 S, Vol. XVIII, 08-03-2006) 
Col. 2SI-S2 

Power Gen~ration Target 
(Deb. 1 S, Vol. XVIII, 08-03-2006) 
Col. 231-32 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 146-47 

Power Losses Due to Formation of 
Chhattisgarh State Electricity Division 
(Deb. 33, Vol. XX, 19-05-2006) 
CoI.I64-6S 

Power Plant by Reliance Industry at Dadri 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 308-09 

Power Plant in Assam 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 91-92 

Power Plant in Jharkhand 
(Deb. S, Vol. XVII. 22-02-2006) 
Col. 247-49 

Power Plants Based on Solar Energy 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 273-74 

Power Pool System 
(Deb. 28. Vol. XIX. 12-05-2006) 
Col. 209-10 
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Power Problems Due to Snowfall 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 285-87 

Power Project by NTPC 
(Deb. 15. Vol. XVIII, 08-03-2006) 
Col. 242 

Power Project for Joint Sector in Gujarat 
(Deb. 28. Vol. XIX. 12-05-2006) 
Col. 163 

Power Projects 
(Deb. 10. Vol. XVII. 01-03-2006) 
Col. 215-26 

Power Projects in Maharashtra 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 137 

Power Projects in Private Sector 
(Deb. 5. Vol. XVII. 22-02-2006) 
Col. 233-36 

Power Projects in Uttaranchal 
(Deb. 21, Vol. XIX. 12-05-2006) 
Col. 129-30 

Power Shortage 
(Deb. IS. Vol. XVIII, 08-03-2006) 
Col. 293-307 

Power Subsidy 
(Deb. 10. Vol. XVII, 01-03-2006) 
Col. 124-25 

Power to Maharashtra 
(Deb. 1 S. Vol. XVIII. 08-03-20(6) 
Col. 137-38 

Power Transmission Lines 
(Deb. 33, Vol. XX. 19-05-2006) 
Cot.304~5 

Production of Electricity by New 
Techniques 
(Deb. 21. Vol. XIX, 12-05-2006) 
Col. 134-35 

Protection oflndustrial Sector due to Cost 
Escalation 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 322-38 

Recommendations of Expert Committee 
on Integrated Energy Policy 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 168 

Reduction in Power Supply 
(Deb. 28, Vol. XIX, 12-05-20(6) 
Col. 357-62 

Reduction in Share of Power 
(Deb. 28, Vol. XIX. 12-05-2006) 
Col. 345 

Requirement orNatural Gas to Fertilizer 
and Power Plants 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 77-78 

Research on Generation of Power from 
Bio-GaslBio-DiesellSolar Energy 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 88-89 

Restart ofThennal Plant at Bokaro 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 217 

Sale of Power on Commercial Basis 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 122-23 

Stheme for Sharing of Power 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 186-87 

Setting up of Atomic Energy Plants 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 284-85 

Setting up o.fGas Based Power Plant 
(Deb. 15, Vol. XVIII. 08-03-2006) 
Col. 155-56 

Setting up of Inter-state Projects to Tap 
Water Resources 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 160 

Setting up of LNG Terminal and Power 
Generation Plant by ONGC 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 176 
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Setting up of Merchant Power Plants 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 2464. 

Setting up of New Atomic Power Plants 
(Deb. 31, Vol.. XX, 17-05-2006) 
Col. 220-22 

Setting up of Power Distribution 
Transformers 
(Deb. 28, Vol.. XIX, 12-05-2006) 
Col. 264-6S 

Setting up of Power Exchanges 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 130 

Setting up of Power Grid Stations 
(Deb. 28. Vol. XIX. 12-05-2006) 
Col. 245-48 

Setting up of Power Plants 
(Deb. 28. Vol.. XIX, 12-05-2006) 
Col. 140-41 

Setting up of Power Plants in Coal Mining 
Areas 
(Deb. 28. Vol. XIX. 12-05-2006) 
Col. 121-22 

Setting up of Power Projects Abroad by 
NTPC 
(Deb. 10. Vol. XVU. 01-03-2006) 
Col. 95-96 

Setting up of Power Projects by NHPC 
(Deb. 33. Vol. XX. 19-0S-2006) 
Col. 336-37 

Setting up of Riverbed Power House 
(Deb. 28. Vol.. XIX. 12-05-2006) 
Col. 312-13 

Setting up of Special Companies for Power 
Generation 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 171-72 

Setting up of Thermal Power Plant in 
Kamataka 
(Deb. 10, Vol. XVII. 01-03-:!006) 
Col. 1l.13-04 

Setting up of Thermal Power Station 
(Deb. 28, Vol. XIX, 12-0S-2006) 
CoI.21) 

Setting up of Thermal Power Station in 
lharkhand 
(Deb. 33, Vol.. XX, 19-05-2006) 
Col. 247-48 

Setting up of Ultra Mega Power Plants 
(Deb. 5, Vol.. XVII, 22-02-2006) 
Col.S4-S6 

Setting up of Water Purification and 
Power Plants 
(Deb. 27, Vol.. XIX. 11-05-2006) 
Col. 169-70 

Setting up of Wind Power Plants/Units 
(Deb. 21. Vol. XIX. 12-05-2006) 
Col. 75-71 

Settlement of Outstanding Dues 
(Deb. 10, Vol. XVII. 01-03-2006) 
Col. 127-30 

Share of Hydro-Power in Power 
Generation 
(Deb. I S, Vol. XVIII. 01-03-2006) 
Col. 36-37 

Shortqe of Fuel to T .... Atonlic Power 
PI.t 
(Deb. S, Vol.. XVII. 22-02-2006) 
CoI.2SS-S6 

Speedy Execution of Power Projects 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 174-75 

Status of Mega Power Projects 
(Deb. 33. Vol. XX, 19-05-2006) 
Co1.3J1-12 

Status of Tipalmukh Hydro-electric 
Project 
(Deb. 21. Vol. XIX. 12-05-2006) 
Col. 177-78 

Super Thermal Power Plant in Punjab 
(Deb. 33, Vol. XX. 19-0S-2006) 
Col. 323 
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Supply of Gas toDhaulpur Power Plant 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 122 

Supply of Uranium to Nuclear Power 
Station 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 336 

Sane)' "'HyMI-Power Projects 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 275-'79 

Tapping of Hydro Power Potential 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 32S-31 

Thermal Power Plant at Chelpur Village 
(Deb. 29, Vol. XIX, I S-OS-2006) 
Col. 143-4~ 

Thorium Based Power. 
(Deb. 33, Vol. XX, 19-0S-2(06) 
CoI.309-11 

Tipaimukh Power Project 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 224 

Tran.mission and Distribution Losses 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 229-3S 

Transmission Projects by PGCIL and 
Private Sector 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 281-82 

Ultra-Mega Power Projects 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 308-09 

Upgradation of Transmission Lines 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 125-26 

Use of Naphtha in Ratnagir Power Plant 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 238-39 

Water Crisis in Reservoin 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 98-101 

Power ...... nte Corporatiola 
Disinvestment of Power Finance 

Corporation 
(Deb. 2, Vol. XVII, J 7-02-2006) 
Col. 244-4S 

Grants by PFC in Tamil Nadu 
(Deb. 33, V~1. XX, 19-05-2006) 
Col. 300-02 

Power Grid Corpora'" of"'" Umlted 
Extension of Transmission Network by 

POCIL 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 339-44 

Need to conduct a CBI inquiry into the 
alleged irregularities committed by 
Power Grid Corporation in tender 
procedure for setting up 765 KV project 
in Maharashtra (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 334-35 

PGCIL Pact with Promoten 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 294 

Power Tranlmiuion Lines 
(Deb. 33, Vol. XX, 19-0S-2006) 
COI.304-0S 

Trarmnission Projects by PGCIL and 
Private Sector 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 281-82 

World Bank Loan to Power Grid 
Corporation oflndia 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 22S-28 

Powerloom 
Handloom and Powerloom Sector 

(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 239-40 

Modernisation of Power loom Centres 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 102 
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PNdhan Mantri Gram Sadak YoJana 
COllstruction of Roads under PMGSY 

(Deb. 28, Vol. XIX. 12-05-2006) 
Col. 10-34 

Cost of Rood Construction under PMGSY 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 128-30 

Delay in Construction of Roads under 
PMQSY 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 104-05 

Need to eXJ*lite construction ofSarjon-
Tajpur, Hatashuri-Oodardihl and other 
pending road projecu in Bankura 'and 
Burdwan districts in West Senlal 
under Pradhan Mantri Oramin Sad. 
Yojana (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 387 .. 8 

Need to release adequate funds for Orilla 
under Pradhan Mantri Gramin Sadlk 
Yojana (MUR 377) 
(Deb. 8, Vol. XVII. 27-02-2006) 

Dday in Release of Funds under PMGSY, CoI,328 
(Deb. 33, Vol. XX, 19-05-2006) 'Needtoreviewthecriteriaofpo lati' 
Col 248-49 ) pu on 

. fixed for construct ibn of roads dnder 
Disparity in Allocations under PMGSY the Pradhan Mantri Gramin Sadak 

(Deb. 28. Vol. XIX, 12-05-2006) Yojanaintribal and hilly regions of the 
Col. 163-66 country (MUR377) 

Diversion of funds under PMGSY (Deb. 16, Vol. XVIII. 09-03-2006) 
(Deb. 12, Vol. XVIII, 03-03!2006) Co1.283-14 
Col. 179 Need to review the implementation of 

Environmental Clearance to PMGSY 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 296 

Linking ofPMGSY with MPLADS 
(Deb. 7, Vol. XVlI. 24-02-2006) 
Col. 164 ' 

Maintenance of Roads and Plantations 
underPMGSY 
(Deb. 33, Vol. XX. 19-05-2006) 
Col. 129 

Need to connect all the villages by roads 
under Pradhan Mantri Gramin Sadak 
Yojana in Satara district, Maharashtra 
(MUR377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 369 

Need. to construct roads under Pradban 
Mantri Gram Sadak Yoj~a in tribal 
backward areas of Iharkhand 
(MUR377) 
(Deb. 19, Vol. Xvtll, 13-03-2006) 
CoL 287-88 

Pradhan Mantri Gramin Sadek Yoj_ 
in Kushinagar district, Uttar PradeIh 
(MUR377) 
(Deb. 8, Vol. xvn, 27-02-2006) 
CoI.334-3~ 

Pending Proposals under PMGSY 
(Oeb. 28, Vol. XlX. 12-05-2006) 
lbl.317-21 

Utilisation of Funds under PMGSY 
(Deb. 7,' Vol. XVII, 24-02-2006) 
Ce1.202-06 

rradban Mautn RozprYoJ __ 
Creation of Extra Employment 

Opportunities under PMRY 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 41-47 

Loan under PMRY 
(Deb. 21, Vol. XIX, 12-OS·2016) 
Col. SUI 

Pradhan Mantri Rozpr Yo,;-
(Deb. 14, Vol. XVW, 01"3·~ 
CoL 270 
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PriIDIMiDiIIBr', Rozpr Vojana 
(Deb. 4. Vol. XVII, 21-02-2006) 
COL 127-29 

am.wofPrime Minister'. Rozaar Yojana 
(Deb. 35, Vol. XX, 23-0'-2006) 
CoL 331 

Target uttder PMRY 

President's Address 
(Deb. I, Vol. XVII, 16-02-2006) 
Col. 1-20 

Price CODtrol 
Drug Prices Control Mechanism 

(Deb. 3, Vol. XVII, 20-02-2006) 
C01.13-8S 

(Deb. 20, Vol. XVIII, 14-03-2006) 
CoL 24'-47 Exemption from Price Control Order 

(Deb. I, Vol. XVII, 27-02-2006) 
Co1.161~2 Pruar Bhanti 

Grants to Prasar Bharati 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 191 

Outstanding Dues of Prasar Bharati 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 293-94 

Prasar Bharati 
(Deb. 6, Vol. XVII, 23-02-2006) 

Col. 11-82 
(Deb. 34, Vol. XX, 22-0'-2006) 
CoL 117-11 

Pntibba Unnayan YOjaDi 
Awards under Pratibha UMayan Yojana 

(Deb. 20, Vol. XVIIJ, 14-03-2006) 
CoL313 

Pnvui Bbantiya Diva. 
Pravasi Bharatiya Divas Programme 

(Deb. 1 S, Vol. XVIII, 01-03-20~6) 
Col. 91-92 

Pnvasi Bharatiya Divas-2006 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 72-74 

PresldeDI'.Address 
Motion of Thanks on the President's 

Address 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoL 33C)..4()7 

(Deb. S, Vol. XVII, 22-02-2006) 
CoL 346494 

Prime Mini,ter Runl CommunlcatioD 
Scheme 

Prime Minister's Rural Communication 
Scheme 
(Deb. 26, Vol. XIX, I 0-OS-2006) 
Col. 480-82 

Prisoners 
Need to release funds to the State 

Governments for providing better 
amenities to jail inmates (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 276-77 

Sick Prisoners in Tihar Jail 
(Deb. 14, Vol. XVIIJ, 07-03-2006) 
Col. 76-77 

Private Sector 
Closure ofBOGL 

(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 270 

Investment in Private Sector . 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 113-84 

Irrigation Projects through Private Sector 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 92-93 

Losses in NAFED 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 216-17 
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Migration of Oil PSUs Employees Property 
(peb. 6, Vol. XVII, 23-02-2006) High Prices of Property 
CoLI 79-81 (Deb. 33, Vol. XX, 19-05-2006) 

Need to provide reservation to OBCs in Col. 249-50 
Higher Educational Institutions and 
reservation in the Private Sector jobs 
(MUR377) 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.400~1 

Production Capacity of SAIL 
(Deb. 3, Vol. XVII, 20-02-2006) 
Co1.205~7 

Revival oflDPL and HAL 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 153 

Pl1vatis8tion 
Need to finalize the process for 

privatisation of ESI hospitals in 
Kolhapur and Pune for the benefit of 
labour force (MUR 377) 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 336 

Privatisation of Government Presses 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 117-1S,292-93 

Privilege Motion 
Motion Re : Admonishing Dr. Subash C. 

Kashyap for gross breach of Privilege 
and Contempt of the House 
(Deb. 35, Vol. XX, 23-05-2006) 
Co1.405~ 

Priyadanhini Project 
Project Priyadarshini 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 191 

Processed Food Products 
Fortification of Processed Food Products 

(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 22.4 

ProductStanda~bation 

Certification for Manufactured Products 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 156 

Property Prices in Urban Areas 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 37-39 

Prophet Hazrat Mobammed 
Cartoon Controversy 

(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 363-64 

The derogatory display of Hindu deities 
in Germany and Cartoons of Prophet 
Hazrat Mohammed published in 
Denmark 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 305-13 

Provision or Urban Amenities in Rural 
Areas 

Agreement with Philippines for PURA 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 264 

Development of Clusters under PURA 
(Deb. 2, Vol. XVII, 17-02-2006) 
CoI.SS-89 

Public Distribution System 
Allocation and Offtake of Food grains 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 230-31 

Allocation of Kerosene 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 121 

Allocation of Wheat 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.429-3~ 

Black Marketing of Kerosene 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 189-91 

Criteria for Allocation of Food grains 
(Deb. S, Vol. XVII. 27-02-2006) 
Col. 264-65 



396 LOKSABHA 

Diversion of F oodgrains 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 17-40 

Training ofPDS Personnel 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 274-76 

Expenditure on Foodgrain Distribution Public FlUDce 
(Deb. 3, Vol. XVII, 20-02-2006) Suggestion fi'om Commercial Lobby 
Co1.l17-18 (Deb. 21, Vol. XIX, 17-03-2006) 

Food Coupons Col. 98-99 
(Deb. 29, Vol. XIX, 15-05-2006) PubUelDvestmeDtBoard 
Col. 127 

Foodgrains in Lieu of Wheat Under PDS 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 347-48 

Increase in AlloCation 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 294-316 

Levy Sugar for APL Families 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 94-95 

Need to revamp the Public Distribution 
System in KBK region of Orissa 
(MUR377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 339-40 

Need to withdraw the decision for 
enhancement of price and reduction 
'of quantity of ~ation items under 
Targeted Public Distribution System 
in Ketala (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 342 

PDS Benefits not Available to APL 
Families 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 133 

Reduction in Foodgrains Quota 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 135-36 

Shortage ofSupr in Kerala 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 172-73 

Supply of Food grains to W.B. under PDS 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.I~7 

Exemption of Profit Making PSEs from 
PIB Approval 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 228-30 

Public Sector 
Acquisition of Assets by Oil PSUs 

Abroad 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.IS3-S4 

Alleged Irregularities in Appointments 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 89-90 

Appointment of Independent Directors 
inPSUs 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 138 

Assistance to National Renewal Fund 
(Deb. 27, Vol. "IX, 11-05-2006) 
Col. 28-29 

Board for Reconstruction ofPSE 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 56-57 

Conversion ofRCF, Kapurtbala into PSU 
(Deb. 32, Vol. XX, 18-05-2006) 
Col.1l3 

Decline in Domestic Exploration 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 217-18 

Decline in Sale ofHMT Watch .. 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. III 

Deployment of PMF in Public Sector 
Undertakings 
(Deb. 20, Vol. XVIII, 14-03-2006) 
C01.2OS-28 
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Directions to PSUs by the Government 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 830M 

Disinvestment of Profit Making and 
Navratlla PSUs 
(De~. 2, Vol. XVII, 17-02-2006) 
Col. 260 

Disinvestment ofPSUs 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 368 

ERC Recommendations 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 333-34 

Exemption of Profit Making PSEs from 
PIB Approval 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 228-30 

Exodus of Public Sector Undertakings 
Employees 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 92 

Financial Position of Oil PSUs 

~imit of Directors in Public Sector 
Enterprises 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 167 

Losses to IOC 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 127-30 

Losses to PSUs 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 163-64 

LPG Facility 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 63-68 

Managerial Autonomy to PSUs 
(Deb. 32, Vol. XX, 18-05-~006) 
Col. 295 

Market Share of PubliC: Sector Oil 
Companies 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 186-87 

Modernisation of Public Sector Banks 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 63 

(Deb. II, Vol. XVIII, 02-03-2006) Modernisation of Retail Outlets 
Col. 200-01 (Deb. 16, Vol. XVIII, 09-03-2006) 

Col. 234 Financing of Power Projects by PSUs 
(Deb. 28, Vol. XIX, 12-05-2006) Navratna Status ofPSUs 
Col. 135 (Deb. 19, Vol. XVIII, 13-03-2006) 

Gold Mining Activities by PSUs in African 
Nations 
(Dcb. 35, Vol. XX, 23-05-2006) 
Col. 337 

Col. 170-71 
Need to provide remuneration to contract 

workers at par with regular employees 
in oil PSUs (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 

Increase in Price of LPG Col. 441 
(Deb. 27, Vol. XIX, 11-05-2006) Opening oflnland Container Depots 
Col. 267-68 (Deb. 16, Vol. XVIII, 09-03-2006) 

Independcnt Directors on Board ofPSBs Col. 82-83 
(Deb. 17, Vol. XVIII, 10-03-2006) PetrollDicsel Rct8il Outlets 
Col 25S.58 (Deb. 27, Vol. XIX, 11-05-2006) 

Lease ofLand of Commercial Institutions 
byPSUs 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 241 

Col 186-87 
Plant Level Advisory Committee 

(Deb. 32, Vol. XX, 18-05-2006) 
Col. 199 

I 



391 LOKSABHA 

Popularisation of Mobile Phone Services 
provided by PSUs 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 47-49 

Powers to Oil PSUs 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.3~6 

Produaion of Fertilizers 
(Deb. 13, Vol. XVIII, 06;.,03-2006) 
Col. 29-34 

Profit and Loss ofPSUs 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 49-50 

PSU. seck Insurance Cover from Private 
Insurers 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoL 177 

Re-employment ofVRS Optees 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 170 

Reimbursement ofDD Charies 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 212-13 

Retail Outlets to Reserved Categories in 
Rajasthan 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 186-17 

Review of Area Reserved for Public 
Sector Exploitation 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 214 

Revival and Expansion ofHFL 
(Deb. 19, Vot: XVIII, 13-03-2006) 
CoL 149 

Setting up ofloint Venture in Fertilizer for 
Global Operation 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoL368~9 

Shortage of Employees in PSBs 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 199 

Sick Public Sector Undertakings 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 44-41 

Stake in Pakistani Gas Company 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 146 

Subsidy Burden on Oil PSUs 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 128-30 

Subsidy Policy 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 226-28 

Vacant Posts in Public Sector 
Undertakings 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 211-12 

Public Support Services 
Public Support Services 

(Deb. 33, Vol. XX, 19-05-2006) 
Col. 373-74 

PubUeatio. 
Compilation and Publication of Janta Gm 

(Deb. 32, Vol. XX, 18-05-2006) 
COl.2S5 

Pul.e. 
Development of Pulses 

(Deb. 3, Vol. XVII, 20-02-2006) 
Revival of ailiDa PSU. in G-Uarat Col. 231 

(Deb. 19, Vol. XVIII, 13-03-2006) Guidelines for Length of Pipes 
CoL 140-41 (Deb. I, Vol. XVII, 27-02-2006) 

Selection ofDoa1ers by Public Sector Oil 
Companies 
(Deb. 27, Vol. XIX, 11-05-2006) 
Ccil.t6-I7 

Col. 212-13 
Import of Pulses 

(Deb. 3, Vol. XVII, 20-02-2006) 
CoL 126-32 
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Increase in Prices of Pulses 

(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 224-26 

Minimum Support price of Pulses 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 235 

Prices of Pulses 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. S8-62 

Production of Foodgrains and Pulses 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 79-84 

Production of Oilseeds and Pulses in 
Madhya Pradesh 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 287-88 

Production of Pulses and Vegetable Oils 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 176--77 

Technology Mission on Oilseeds and 
Pulses 
(Deb. 29, Vol. XIX, 1 S-05-2006) 
Col. 54-56 

Wilt Problem in Red Gram 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 184-85 

Punjab 
Assistance under Border Area 

Development Programme 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 146-47 

Benefits of Wheat Import 
(Deb. 29, Vol. XIX, 15-0S-2006) 
Col. 378 

Closure of Units 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 242-43 

Construction of ROBs in Punjab 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. ISO-55 

Convenion ofRCF, Kapurthala into PSU 
(Deb. 32, Vol. XX, 18-05-2006)-
Col. 113 

Declaration of Agrarian Crisis in Punjab 
(Deb. 29,Vol. XIX, 15-05-2006) 
Col. 148 

Dry Farming in Punjab 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 179-80 

Forest Hill Resort 
(Deb. 34, Vol. XX, 22-05-2006) 
Col.IS5 

Four-Laning of Projects in Punjab 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 72-73 

International Airport in Punjab 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. lOB 

Need to exempt stamp fees on mortgaged 
land for Kisan Credit Cards fi"om the 
farmen in Punjab (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 340 

Need to provide compensation to the 
fanners of Ferozepur Parliamentary 
constituency who suffered losses due 
to laying of land mines by the AJ:my 
on their land in 1999 (MUR 37'1) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 296-97 

Need to release the balance amount of 
funds for early completion of new 
railway link in Feror;epur, Punjab 
(MUR377) , 
(Deb. J 3, Vol. XVIII, 06-03-2006) 
Col. 369-70 

Need to review the decision reprdina 
privatisation ofRailway Coach FICby 
at Kapurthala, Punjab (MUR. 317) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 7 
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Need to run a train between India and 
Pakistan .,iQ HusafniWaJJa border in 

, PurVab (MUR 377) 
(Deb. " Vol. XVII, 27-02-2006) 
Col. 333-34 ' 

HMd to send a central team to Punjab to 
UlCSI the losies incurred by the 
potato growen in the state due to 
Hvere cold and provide adequate 
~sation to the affected farmen 
(MUR377) 
(Deb .• , Vol. XVII, 21-02·2006) 

.: Col. 322 
Pak Assistance to Terrorists in Punjab 

(Deb. 30, Vol. XIX, 16-05·2006) 
Col. 159 

Potato Crops Damaged in Punjab 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoL 203-04 

Quality of Foodgrain Stocks 
(Dpb. 3, Vol. XVII, 20-02-2006) 
Col. 75-7' 

Railway Link from Amritsar to Anandpur 
Sahib 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 192-93 

ReCO\lt:ry of Hand Grenades 
(Deb. 20, Vol. XVIII. 14'lIl~(lOo) 

.Col. 313-14 
Refinery at Bhatinda 

(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 144-45 

Relief to 19M Riots Victims 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col 166-67 

SlalrinB ofRavi-Beas Water 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoL 101-102 

Super Thermal POW.:f Plant in PunJilot 
(Deb. 33, Vol. XX, 19-05~~Ovi.j 
Col. 323 

Supply of Poor Quality Rice 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.254-S6 

Uparadation of National Highway No. I 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 270 

R.RPltU Committee 
Interest Rate on Small Savings 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 219-21 

Rdo 
Community Radio Stations 

(Deb. 29, Vol. XIX, IS-OS~2006) 
Col. 447 

Expansion of Telecasting and 
Broadcasting Network 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 4446 

FMRadio 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 12-14 

FM Radio Stations 
(Deb. 29, Vol. XIX, 1 S-05-2006) 
CoI.401-JO 

Hindi Service of Voice of America Radio 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 173 

Neej to set up an F.M. Radio Station in 
Amreli Parliamentary Constituency, 
Gujarat (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 17 

Programmes Broadcast by FM Stations 
(Deb. 16, Vol. XVIII, 09~03~2006) 
Cof.4S 

Radio Station 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 127-28 

Satdlite Radio Services 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.IS7-58 
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Setting up and Upgradation of TV !Radio 
Stations in Gujarat 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 113-14 

Third Phase for Expansion ofFM Radio 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 89 

. Radio Active Materials 
Clearance to Uranium based Projects 

(Deb. 31, Vol. XX, 17-05-2006) 
CoJ.353-54 

Fissile Minerals Extraction 
(Deb. S. Vol. XVII, 22-02-2006) 
Col. 239 

Supply of Uranium to Nuclear Power 
Station 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 336 

Thorium Extraction and Use 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. liS-IS 

Rail Accidents 
Accident of Goods Train 

(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 74-75 

Manning of Level Crossings 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 271-73 

Rail Accident in A.P. 
(Deb. 27, Vol. XIX, 1I-0S-2006) 
Col. 122-23 

Removal ofFish Plates 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 167-68 

Reward in Averting Rail Accidents 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 239 

Special Commissions/Committees on Rail 
Accidents 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 244 

Traill Accidents 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoJ.36-58 

Under Reporting of Train Accidents 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 193-94 

RaiJ Gauge Convenion 
Bharuch-Dahej Gauge Conversion Project 

(Deb. 32, Vol. XX, IS-OS-2006) 
Col. 121-22 

Bogibeel Bridge Project 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.IOS-1O 

Gauge Conversion 
(Deb. 27. Vol. XIX, 11-05-2006) 
CoI.l6-19 

Gauge Conversion from Gwalior to 
Thyopurkala 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI:2IS 

Gauge Conversion in Tamil Nadu 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 260-62 

Gauge Conversion of Kanpur-Mathura 
Railway Line 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 239 

Gauge Conversion Project 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 114 

Gauge Conversion Projects in Tamil Nadu 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 197-98 

KolJam-Virudhnagar Gauge Conversion 
Project 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI.84-8S 

Need for gauge conversion of Rewari-
Bikaner, Sadulpur-Hissar, Ratangarh-
Degana, Loharan-Jaipur via Sikar 
sections in Rajasthan (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 20 
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Need to allocate adequate funds for 
completion of Virudhnagar-
Manamadurai gauge conversion work 
in Tamil Nadu (MUR 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 507 

Need to release funds for completion of 
gauge conversion work on Sadulpur-
Bikaner and Ratangarh-Degana rail 
sections (MUR 377) 
(Deb. 21~ Vol. XIX, 17-03-2006) 
Col. 270 

Sabarmati-Khodiyar Railway Line 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. ISS 

Survey of Gauge Conversion 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col.~97 

Rail Lines 
Acquisition of Land for Banspani-

Jakhpura Line 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.207~1 

Bhanupalli-Bilaspur-Beri Railway Line 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 15-86 . 

Bharuch-Dahej Gauge Conversion Project 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 121-22 

Construction of Munirabad-Mehaboob 
Nagar BG Railway Line 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 131 

Construction of Railway Line from Hubli 
and Ankola 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 199 

Construction of Railway Lines in Uttar 
Pradesh 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.261~2 

Construction of Tanur-Guruvayoor 
Railway Line 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 154 

Doubling of Guwahati-Tinsukia Broad 
Gauge Line 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 236 

Doubling ofJhansi-Kanpur Railway Line 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 93-95 

Doubling of Kayankulam-Ernakulam 
Railway Line 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 195-96 

Doubling of Railway Line 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 163 

Doubling of Railway Line from Dwarka 
to Rajkot 
(Deb. 27, Vol. XIX, ) 1-05-2006) 
Col. 21 I 

Doubling of Railway Line Projects 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 269 

Doubling of Railway Lines in Gujarat 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 271-72 

Doubling of Railway Lines in Kerala 
(Deb. 27, Vol. XIX, 11-05-2006) 
Co1.162~3 

Doubling of Trivandrum-Kanyakumari 
Railway Line 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 24546 

Electrification and Doubling of Mau-
Azamgarh-Shahganj-Lucknow 
Railway Line 
(Deb. 27, Vol. XIX, 11-05-2006) 
Co1.15~ 

Electrification and Doubling of Railway 
Lines 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 210 
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Electrification ofChennai-Howrah Trunk 
Rail Route 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. ISS 

Electrification of Railway Lines 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 177-79 

(Deb: 32. Vol. XX. IS-05-2006) 
Col. 109-10 

Electrification of Railway Lines in South 
Central Railway Zone 
(Deb. 32. Vol. XX. IS-05-2006) 
Col. 149-51 

Expansion of Railway Line in Rajasthan 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 70 

Extension ofSabari Rail to Trivandrum 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 86 

Gauge Conversion of Kanpur-Mathura 
Railway Line 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 239 

Gauge Conversion Project 
(Deb. 32. Vol. XX. IS-05-2006) 
Col. 114 

Lalitpur-Singroli Railway Line 
(Deb. 16. Vol. XVIII. 09-03-2006) 
CoI.117-IS 

Laying ofBiiaspur-Mandla Railway Line 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 132 

Need for doubling of railway line between 
Manmad and Mutkhed (MUR 377) 
(Deb. 10. Vol. XVII. 01-03-2006) 
Col. 271-272 

Need for manned level crossings along 
Emakulam-Alleppey coastal Railway 
line (MUR 377) 
(Deb. 23. Vol. XIX, 20-03-2006) 
Col. 22 

Need to convert meter-gauge rail line 
between Tiranga Hills and Ambaji into 
broad gauge and introduce a train 
connecting Mehsana-Tiranga Hills 
and Ambaji in Gujarat (MUR377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 495-96 

Need to lay a new rail line between Gaya 
and Tori via Chatra and expedite 
completion of Varwadih-Chirmir rail 
section in Bihar (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 11 

Need to lay a new rail line between Gaya 
and Tori via Chatra in Bihar and 
complete the pending constrqction 
work of railway line between Varvadih 
and Chirmiri (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 443 

Need to lay a new railway line between 
Bilaspur and Mandla via Mungeli-
Jabalpur in Chhattisgarh (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
CoI.43S 

Need to lay a new railway line between 
Harpalpur and Hamirpur Road railway 
station, Uttar Pradesh (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 44243 

Need to release funds for doubling of 
broad-gauge rail track on Madurai-
Dindigul sector (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 349-50 

Need to release the balance amount of 
funds for early completion of new 
railway link in Ferozepur, Punjab 
(MUR377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 369-70 

Need to start work on Katihar-Jogbani 
broad gauge railway line (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 441 
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Need to upgrade Gwalior-Sheopurkalan 
railway section and extend it upto Kota 
city in Rajasthan (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 340-41 

New Railway Line between Thanur and 
Guruvayoor 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 171-72 

Pending New Railway Line Projects 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 167 

Railway Line between Kolkata and North 
Eastern States 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 88 

Railway Line between Trichur and 
Kollengods 
(Deb. II. Vol. XVIII, 02-03-2006) 
CoI.216 

Railway Line for Movement of EMUs 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 196 

Railway Line from Delhi to Jagdalpur 
(Deb. II. Vol. XVIII. 02-03-200.6) 
Col. 115-18 

Railway Line in Orissa 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 177 

Railway Lines from Gola Gokran Nath to 
Mohammadi 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 140-41 

Railway Lines in Arunachal Pradesh 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 219-21 

Railway Link between Bhiwani and 
Loharu 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 176-77 

Railway Link between Khamgaon and 
Jalna 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 161-62 

Railway Link from Amritsar to Anandpur 
Sahib 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 192-93 

Repairing of Neral-Matheran Railway 
Line 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 156-57 

Replacement of Fractured Railway Lines 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 106 

Sabarmati-Khodiyar Railway Line 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 155 

Survey for Balrampur-Khalilabad Railway 
Line 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 114 

Survey for Laying New Railway Lines 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 124-25 

Survey for Railway Lines 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 276-79 

Survey ofNasik-Shirdi Line 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 268 

Survey of New Railway Lines in Kerala 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 98-99 

Thalassery-Mysore Railway Line 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 237-38 

Uneconomic Railway Lines 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 59-61 
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Rail Safety Commission 
Constitution of Autonomous Rail Safety 

Commission 
(Deb. 32, Vol. XX, 18-05-2006) 
Co1.159~ 

Rail TIftII' Authority 
Rail Tariff Authority 

(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. liB 

Railway Budlet-1006-1007 
Railway Budget (2006-2007)--General 

Discussion 
Demand for Grants on Account (Railways) 

2006-2007 
Demands for Supplementary Grants 

(Railways) 2005-2006 
Demands for Excess Grants (Railways)-

2003-2004 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 2B5-314 

Railway Budget, 2006-2007 General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 290-456 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 257-564 

Railway Budget-2006-07 
(Deb. 7, Vol. XVII,' 24-02-2006) 
Co1.2BI-324 

Railway Claims Tribunal 
Compensation Claims before RCT 

(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 224-26 

Railway Hospitals 
Shortage of Doctors 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 141-142 

Rallwly Land DeveiopmeatAutbority 
Railway Land Development Authority 

(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 230 

Railway Level Crossinp 
Construction of Level Crossings 

(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 143-44 

Manned and Unmanned Level crossings 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 24B-SO 

Need to construct an over bridge at 
Balitha railway crossing and widen the 
existing under bridge at Karambeli 
railway level crossing in Vapi, Gujarat 
(MUR377) 
(Deb. B, Vol. XVII, 27-02-2006) 
Col. 327 

Railway Protection Force 
Seizure of Consignment by RPF 

(Deb. 32, Vol. XX, IB-05-2006) 
Col. 74-77 

RaIlway Recruitment Board 
Railway Recruitment Board 

(Deb. 32, Vol. XX, IB-05-2006) 
Col. 160-61 

Reconstitution of Railway Recruitment 
Boards 
(Deb. II, Vol. XVIII, 02-03-2006) 
Co1.4B-49 

Railway Stations 
Activities of Touts at Railway Stations 

(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 105 

Bomb blast at Ahmedabad Railway Station 
on 19.2.2006 (Sub.) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 311-19 

Bomb Blast at Platform No.2 of 
Ahmedabad Railway Station on 19-02-
2006 (St) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 262-65 

Cleaning of Railway Stations and Trains 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 123-24 
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Computer Reservation Centres at Railway 
Stations of Haryana 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 244 

Computerised Reservation Centres at 
Panagarh Rai Iway Station 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col.I JO 

Construction of Escalators at Kharagpur 
Railway Station 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 241 

Construction of Railway Stations 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 91 

Construction Work at New Delhi Railway 
Station 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 263-64 

Cooking Free Railway Stations 
. (Deb. 27, Vol. XIX, 11-05-2006) 

Col. 293 

Cyber Cafes at Railway Stations 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 71-74 

Decongestion of Jaipur Station 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 201-02 

Development of Platform at Ajni Railway 
Station 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 69-70 

Development of Railway Stations 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 206-07 

Development of Railway Stations under 
Jabalpur Division 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 196-98 

Development of Stations of Assam 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 245 

Establishment of a Railway Station at 
Nedumbassery 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 34 

Expansion of Jodhpur Railway Station 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 161 

Expansion/Renovation of Railway 
Stations in Delhi 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 76-77 

Facilities at Amreli Railway Station 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 179 

Facilities at Atari Railway Station 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 251 

Facilities at Railway Stations in Haryana 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 30-31 

Facilities at Railway Stations in Virudhu 
"Nagar 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 165-66 

Full Fledged Railway Station at Old Goa 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 87 

Harassment to TraderslPublic at Delhi! 
New Delhi Railway Stations 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 114-15 

Installation of 'Touch Screen' Terminals 
at Stations 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 67-79 

Installation of CCTV and Cameras at 
Stations 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 164-66 

Installation ofL.E.D. Signal at Stations 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 192-96 



SUBJECT INDEX 407 

Loading Facility at Karad Railway Station 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 190-91 

Maintenance of New Delhi Railway 
Station 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 205 

Medical Facilities at Railway Stations 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoJ.85 

Model Stations in Jharkhand 
(Deb. 32, Vol. XX, 18-05-2006) 
CoJ.260-64 

Modernisation of Nagarsul Railway 
Station 
(Deb. 6, Vol. XVII, 23-02~2006) 
Col. 186-87 

Modernisation of Platform at New 
Jalpaiguri Railway Station . 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoJ.82-84 

Modernisation of Railway Stations 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 183 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 232-33 

Modernisation/Expansion of Railway 
Stations in Uttar Pradesh 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 200 

Need for construction of food over 
bridges at Pallambi and Pallipuram 
railway stations with a view to avoid 
inconvenience to the local people due 
to doubling of railway track between 
Mangalore and Shoranur in Southern 
Railways (MUR 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 501 

Need to provide stoppage of Ashram 
Express at Beawar railway station, 
Rajasthan (MUR 377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 240 

Need to provide stoppage of important 
trains at Bharwari railway station in 
Kaushambi Parliamentary 
Constituency (MUR 377) 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col.321 

Opening of Fast food Stalls at Stations 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 153-54 

Poor Sanitation in Rural Railway Stations 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 191 

Prices of Food Items in Trains/Stations 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 243 

Private Participation for Creating Modem 
Infrastructure at Railway Stations 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 296-97 

Railway Infrastructure for New Delhi and 
Chennai Railway Stations 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 180-81 

Raising of Level ofPlatfonns of Railway 
Stations 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 244-45 

Refurbishment of Railway Stations 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 127-28 

Revenue Earned from Advertisements on 
Railway Stations 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 155-56 

Scheme to Develop Narkatiyaganj 
Railway Station 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 260-61 

Setting up of ATMs at Stations 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 277-78 
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Special Booking Counters for Physically 
Handicapped at Mysore Railway 
Station 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 133 

Stoppage of Bikaner Express at Satnali 
Station 
(Deb. 32, Vol. XX, 18-05-2006) 
CoI.2S4-55 

Upgradation ofDaknia Railway Station 

Fastest Train in Delhi-Agra Route 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoJ.300 

Forcible Stoppage of Passenger Trains 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 29 

Frequency ofSamjhauta Express 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 216-17 

(Deb. II, Vol. XVIII, 02-03-2006) Halt ofTaj Express 
Col. 130 (Deb. 11, Vol. XVIII, 02-03-2006) 

Upgradation of Railway Stations 
(Deb. 6, Vol. XVII, 23-02-2006) 
Co1.217-19 

Upgradation of Tumkur and Tiptur 
Railway Stations 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 152-53 

Vikravandi Railway Station 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.IS4 

Working of Raising Height of Platforms 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 241-42 

Railway Trains 
Attachment of Additional Coaches in 

Trains 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 327-28 

Cleaning of Railway Stations and Trains 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 123-24 

Earning from Samjhauta Express 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 24-26 

Entertainment Facilities in Trains 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 276-77 

Expenditure on Running Train 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 158-59 

Col. 129-30 

Incident of Hijacking of Mughalsarai-
Barkakana Passenger Train No. 628 at 
Hehegara Station by Naxalites in 
Jharkhand on 13th March, 2006 (St.) 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 392-94 

Increase in Fares of Shatabdi and 
Rajdhani Express Trains 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 116 

Internet Facility in Trains 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 79-80 

Introduction of Double-Decker AC Trains 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 175 

Japanese Style Bullet Trains 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 62 

Luxury Tourist Trains 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 141-42 

Mobile PCO in Trains 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 231·39 

Naxalite Attacks on Trains 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 225-26 
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Need to introduce a new express train 
between Amreli and Valsad in Gujarat 
(MUR377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoJ.415 

Need to introduce circular traIns linking 
Guntur, Tenali and Krishna Canal in 
Andhra Pradesh (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 267 

Need to introduce EMU and DMU on 
Kota-Ratlam and Indore-Uiiain sectors 
respectively (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 437-31 

Need to minimise inordinate delays in 
running of trains and provide relief to 
the passengers from paying indirect 
surcharges (MUR 377) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 545-46 

Nee' to run a train between India and 
Pakistan via Husainiwalla border in 
Punjab (MUR 377) 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 333-34 

Need to run Samata Express between 
Vishakhapatnam and Nizamuddin daily 
and provide train connectivity between 
Raipur and Bhubaneswar (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 337 

Operation of Trains by using Bio-Diesel 
(Deb. 16, Vol. XVIIl, 09-03-2006) 
Col. 117 

Security Protection to Mavin, Traina 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 217 

Settins up of ATMs in Trains 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoL 189-90 

Smuulin, in Gooda Trains 
(Deb. 27, Vol. XIX, 11-"-2006) 
Col. 90-91 

Special Trains , 
(Deb. 32, Vol. XX, 18-0'-2006) '. 
CoI.2~7 

Speed of Trains 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 19-20 

Stoppage of Bikaner Expreu at Satnali 
Station 
(Deb. 32, Vol. XX, 11-0'-2006) 
Co1.2S4-5S 

Stoppage of Matsyapndha Expreu 
(Deb. 32, Vol. XX, 11-05~2006) 
CoI.2ao 

Supply of Newspapers in Amritllr-Delbl 
Shatabdi Express 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 97-98 

Terrorists Attack on Train 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 241-42 

Thermal CeRlOr in Trains 
(Deb. 27, Vol. XIX, 11-0'-2006) 
Co1.213-14 

Prices of Food Items in Trains/Stations Timing ofK.aifiat Express 
(Deb. 32, Vol. XX, 18-05-2006) (Deb. 6, Vol. XVII, 23-02-2006) 
Col. 243 Col. 211-12 

Private Partnership in Luxury Tourist 
Trains -
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 208-09 

Private Passenger Trains 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 178-79 

Train Services 
(Deb. 16, V.oI. XVIlI, 09-03.2006) 
Col. 126-21 

Upgradation of Trains u Superfast 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Col. 111-12 
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Wild AlUmal. Hit by Train. Bharuch-DaheJ Oaup Convenion ProjM 
(Deb. 13, Vol. XVIII, 06-03-2006) (Deb. 32, Vol. XX, 11.0'.2006) 
Col. 99-100 Col. 121-22 

Witbdnwal of I.t and lind AC Coache. 
from trains 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 217-IS 

RailwaY' 
'ViII"e on Wheels' Project 

(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 44 

Abolition of Railway Receipt Syatem 
(Deb. 27, Vol. XIX, 11.05.2006) 
Col. '0-51 

Acqui.ltion of Land for Banspani-
Jakhpura LIftCl.. 
(Deb. 27, Vol. XIX, 11·05·2006) 
CoI.207'()S 

Additional Fund. to South Western 
Railway 
(Deb. 27, Vol. XIX, 11-05·2006) 
Col. 170 

Advertlaement in Railway COlches 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 127 

Agreement.Sianed with Foreign 
Countries for RallwlY Projects 
(Deb. 11, Vol. XVIII, 02·03-2006) 
Col. 186 

Amendment to Indian Railway Act 
(Deb. 32, Vol. XX, 18·05·2006) 
Col. 198-99 

Anti-Collilion Device 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 228·29 

Antl·Pol Techniques in Railways 
(Deb. 32, Vol. XX, 18-05·2006) 
CoL 4' 

AtCachment of Additional Coache. in 
TI'IIu 
(Deb. 6, Vol. XVII, 23·02-2006) 
Col. 327-21 

BJueprlntfor Rail, Road Infrutructure for 
Paradip Port 
(Deb. II, Vol. XVIIl, 02-03·2006) 
Col. 146-47 

Cancellation of Examination for Group '0' 
Post. 
(Deb. 27, Vol. XIX, 11-0'·2006) 
Col. 220·21 

Caterina Facilities In Shan-E-Punjlb 
Expresl 
(Deb. 16, Vol. XVIII, 09-03·2006) 
Col. 173·74 

Catering Monitorln, Cell 
(Deb. 27, Vol. XIX, 11-05·2006) 
Col. 179-80 

Central Railway Employeel Colony at 
~ani 
(Deb. 32, Vol. XX, J 8-05.2006) 
Col. 86-87 

Centralised Railway Bookina Counter 
(Deb. 32, Vol. XX, 18-05·2006) 
CoI.8? 

Clean Train Station System 
(Deb. 32, Vol. XX, 18.0'-2006) 
CoJ.239-40 

Commercial Ule of Railway Land 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 40-41 

Commi.sionlng of Railway Croilins 
Points 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 140-41 

Complimentary Railway Card PUlOS 
(Deb. 32, Vol. XX, 18·05·2006) 
CoJ.245-46 

Computer Reservation Centres It 
Hyderabad and Secunderabad 
(Deb. 6, Vol. XVII, 23·02·2006) 
Col. 231 
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ComputerlMd Relervatlon Centres 
(Deb. 27. Vol. XIX, 11·05·2006) 
Col. 179 

Computerised Reservation Centres In 
West Benpl 
(Deb. 27, Vol. XIX, II·OS·2006) 
Col. I "-S6 

Construction ofROBslnAndhra PI'IdIIh 
(Deb. II, Vol. XVIII, 02'()]·2006) 
Col. 15. 

ConltrUction of ROBslRUBs In Kota. 
Rajuthan 
(Deb. 6, Vol. XVII. 23·02·2006) 
Col. 267-69 

Concrete Sleeper Plant at Sitamarhl Container Frelabt Station In Chenol 
(Deb. 6, Vol. XVII, 23·02·2006) (D.b. 6, Vol. XVII, 23.02.2006) 
Col. 137-31 

Connectin, Goods Trains Stations to 
Pallen,er Linel 
(Deb. 16. Vol. XVIII, 09-03·2006) 
CoI.IS7 

Conltruction of a Flyover at Loharu 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 170 

Conltructlon of Another Railway Brld,e 
on River Yamuna 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 263 

Construction of Inte,rated Warehoule 
Complexes . 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 211-19 

Construction of Level Crollln,s 
(Deb. 27, Vol. XIX, 11·05·2006) 

Col. 325·26 
Converllon of Ref, Kapurthala Into PSU 

(Deb. 32, Vol. XX, 11·05·2006) 
Col. 113 

Corruption In Caterina Service 
(Dob. 27, Vol. XIX, 11.05·2006) 
Col. 141-43 

Corruption in Parcel Bookln, omen 
(Deb. 32, Vol. XX, 11·05·2006) 
Col. 258-S9 

Corruption in Rallwa)'l 
(Deb. 27, Vol. XIX, 11-05·2006) 
Col. 216-17 

Dama,o to Railway Properties 
(Deb. 6, Vol. XVII. 23·02·2006) 
Col. 124-34 

Col. 143-44 Damaae to Railway Tracks In JhIrkhand 
Construction of Rail Under-Bridge Near (Deb. 6. Vol. XVII, 23·02-2006) 
, Rajahansa Col. 142-44 

(Deb. 16, Vol. XVIII, 09·03-2006) Dama,e to Rallwa)'l Property 
Col. 119 (Deb. 27, Vol. XIX, 11·05·2006) 

Conltruction ofRallwsy Track Col. ~I 
(Deb. 11, Vol. XVIIl, 02-03·2006) Death of Wild Animals on RallwlY 
Col. 107-08 

Construction ofRQB on Gomo Junction 
(Deb. 6, Vol. XVII, 23-02·2006) 
CoL 113·14 

Construction of ROB on Level Crol.in, 
(Deb. 32, Vol. XX. 11-05·2006) 
Col. 291-92 

Croulna 
(Deb. 29, Vol. XIX, 15-05·2006) 
CoL 227 

Oecreue in Transportation of Goods 
(Deb. 27, Vol. XIX, 11·05-2006) 
Col. 25-26 
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Demands for ExcelS Grants (Railways), 
2003-04 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 236 

Dilapidated Conditions of Railway 
Quarten 
(Deb. 6, Vol. XVn,··23-02-2006) 
Col. 270 

Discrimination between RTSAs and CBAs 
(Deb. II, Vol. XVIlI, 02-03-2006) 
Col. 64-65 

Dlvenion of Funds of North Eastern 
Railway Region 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoL 90-91 

Electrical Engine Repairina Unit 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. II? 

Electrification ofChennai-Howrah Trunk 
RalIRoute 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.IBB 

Electrification of Delhi-Rohtak Railway 
Section 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 81-82 

Electrification of Katni-NaiDi Railway 
Route 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoL 105..06 

Electrification of Railway Track 
(Deb. 11, Vot. XVIII, 02-03-2006) 
CoL 199-200 

Entry ot Male passengers in Women 
Coaches 
(Deb. '27, Vol. XIX, 11-05-2006) 
Coll84-8S 

Entry of Shon Diatance Pusengen in 
Reserved Compartmllltl 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col 227 

Entry of Unreserved Passengers in 
Reserved Coaches 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 99-100 

Examination by Railway Recruitment 
Board 
(Deb. 16, Vol. XVIII, 09-03-2006) 
COI.2S4-SS 

Expansion and Augmentation Plan for 
NFRZone 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 178-79 

Expenditure on Railway Projects 
(Deb. 32, Vol. XX, IB-OS-2006) 
Col. 231-33 

Final Report of the Hip Level Committee . 
Constituted under the Chairmanship 
ofJustIce U.C. Banerjee on the incident 
of fire In Sabarmati Express near 
Godhra Station of We stem Railway on 
27~-2002 (St) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoJ.276-78 

Financial Assistance for Development of 
Railway Network 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 137 

Preight Rates for Transportation of Coal 
(Deb. 27, Vol. XIX, 11 .OS-2006) 
Col. 91-92 

Funds for Modernisation of 
Communication System 
(Deb. 27, Vol. XIX, 11·05·2006) 
Col. 109-10 

Funds for on-Ioing Projects 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 23844 

Funds Spent for Railway Projects 
(Deb. 1 1, Vol. XVIII, 02·03·2006) 
Col. 66-67 .. 

Generation bfEmployment Opportunities 
in Railways 
(Deb. II, Vol. XVIII, 02·03·2006) 
Col. 191-92 
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Giridih-Kodanna Rail Project 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 207 

Harassment to TraderslPublic at Delhi! 
New Delhi Railway Stations 
(Deb. 6, Vol. XVlI, 23-02-2006) 
Coli 14-IS 

Health Care Facilities to Railway 
. Employees 
(Deb. 32, Vol. XX, 18-0S-2006) 
CoI.214-IS 

Hike in Freiaht Charges 
(Dob. 32, Vol. XX, 18-0S-2006) 
Col. 160 

lIE-Tickets through RTSAs 
(Deb. 27, Vol. XIX, 1I-0S-2006) 
Col. 193-94 

Identification of Fractures on Railway 
Tracks 
(Deb. 32. Vol. XX, 18-0S-2006) 
Col. 240-41 

Illegal Ticketin, A,entslApncios 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 33-34 . 

Implementation of Disability Act in 
Railways 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.216-17 ' 

Improvement in Passenger Amenities 

Installation of Separate ComputeriJed 
System for NER. 
(Deb. 1 t, Vol. XVIII, 02-03-2006) 
CoL4-S 

Introduction of Foolproof Li,htin. 
System in Railway Coaches 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 171-72 

Issue of Metal Puses 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col.8t-82 

Issue of Tickets 
(Deb. 27. Vol. XIX, 11-0S-2oo6) 
Col. 36-37 

Japanese Style Bullet Traina 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 62 

Leasing of Luggage Vans in Traina to 
Private Contractor 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 298-99 

Locomotive Engines Repairina Unit in 
Orissa 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 43 

Luxury Tourist Trains 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 141-42 

Manning of Level Crossings 
(Deb. 27. Vol. XIX, II-OS-2006) 
Col. 271-73 

(Deb. 32, Vol. XX, 18-0S-2006) Mega Railway Projects 
Col. 141-42 (Deb. II, Vol. XVIII, 02-03-2006) 

Col. ISO 
Incidents of Theft of Goods 

(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.20S.()6 

Increase in Fares of Shatabdi and 
~hani Express Trains 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 116 

Misbehaviour of Officials with 
Passengers 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoL 116-17 

Motibagh Narrow Gau,e Workshop 
(Deb. 32, Vol. XX, 11-05 .. 2006) 
CoI.24S 
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MoUI wl1h State Oovemmenta 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 47-4. 

NIIIded Railway Divi.ion 
(Deb. 16, Vol..XVIII, 09-03-2006) 
CoL 237-31 

Need for construction of an over-bridae 
at Oanpdhara and Virpur railway 
crouinp on National Hlahway No.6 
InO~371) 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.49S 

N .... for electrifICation and doublin, of 
JhlnJi-Kanpur Mcdon ofRailwayt for 
the development of Bundelkhand 
ReJion (MUR 377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoUll 

Need for manned level croulnp alona 
Emakullm-Alleppey coutal railway 
line (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
CoL 22 

Need to appoint a ,ateman durin, 
niabt at R.ailway G .te No. 20, 
AlwIr, Raj ....... (MUR 3n) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 414 

Need to construct an over bridge at 
BalidJa railway crouina and widen the 
exisdn, under brier,e at Karambeli 
railway level crouiDa in Vlpi, Oujant 
(MUJl377) 
(Deb. I. Vol. XVII, 27-02-2006) 
Col. 327 

Need to &:RIlle a new Railway Division at 
Jbar,uauda under the Eu, Cou, 
RaiIway(MUR. 377) 
(Deb. 3. Vol. XVII, 20-02-2006) 
CoL~5 

Need to enquire Into aUepd IrreJuIlritiel 
in the JIIe ofnUwayticbD ill Oondia-
a.da section om ..... Division in 
Billipur ZoDe CMUR. 377) 
(Deb. 35, Vol. XX, 23-0'·2006) 
CoL 3" 

Need to eatabllih a Railway Division of 
South Central Railway at Kazipet, 
Andhra Prade.h (MUR 371) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 297 

Need to expedite the recruitment procel' 
ofOanamen in Kharaapur Divilion of 
South Eutem Railway (MUR 377) 
(Deb. 30, Vol. XIX, 16-0'-2006) 
Col. 4444' 

Need to Increase the number of ,enerai 
compartment. in all Expre .. and 
Superfut train. for the benefit of 
common man(MUR 377) 
(Deb. I I, Vol. XVIII, 02·03·2006) 
Col. 239 

Need to minim i.e inordinate delaYI in 
running ofb'lins and provide relief to 
the pusco,ers from paying indirect 
lurcharges (MUR 377) 
(Deb. 29, Vol. XIX, I S-05-2006) 
CoLS45~ 

Need to open a railway bookina centre at 
Bodinaylklllar, Tlll'lil Nadu (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 64 

Need to prepare a comprehensive railway 
development plan with a leparate 
Budget for Pondicherry (MUR 377) 
(Deb. 29, Vol. XIX, 1 ~-O~-2006) 
CoI.S48 

Need to provide a direct b'lin between 
MIhoba and lJIcknowyla Kanpur widl 
nece •• ary amenidet at Mahoba 
Railway Station in Uttar Pradesh 
(MUll 377) 
(Deb. 5, Vol. XVII, 22-02-20(6) 
Col. 342-43 

Need to provide three crouina points on 
the Baruat-Hunabad Section of 
riilwIyI under SeIIdah Division b the 
benefit oflocaJ coamuer (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoL 351-'2 
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Need to reconsider the proposal for 

construction ofBOJlbeel Bridge under 
N.F. Railway u a National Project 
(MUR377) 
(Deb. 3', Vol. XX, 23·0'-2006) 
Col. 404 

Need to review the decision 'relarding 
privatilation of Railway Coach Factory 
at Kapurthala, Punjab (MUR 377) 
(Deb. 2', Vol. XIX, 22-03-2006) 
Col. 7 

Need to let up a Diesel Homeshed and 
Wa.on . Carrier Worklhop at Puma 
Junction, Parbhanl Parliamentary 
Constitution, Maharuhcra (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoL 344 

Need to set up a new Southern Freight 
Corridor to boost the ec:onomy of the 
country (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoL33I-32 

Need to take a realistic: approach to fultll 
Railway Budaet proposals illl1ead of 
taxi. pauenpn with indirec:t extra 
chirps (MUR 377) 
(Deb. 32, Vol. XX, 1'-05-2006) 
CoL 333-3. 

Need to take ItepI for early completion 
of Chhlprl-Klptanalnj via 
Siwan-Thawe and Maharaja_nj-
Muhrakh rail projec:1I in Bihar (NUR 
377) 
(Deb. 3., Vol. XX, 22-05-2006) 
Col505-06 

Need to take ItepI for expansion of rail 
networt ill n.tdIInd (NUR 377) 
(Deb. I., Vol. XVIII, 07..()3-2006) 
Col 492 

Need to wlthdnw new '*«ina policy 
ouuourcin. the entire caterina of 
RaiIWI)'I to privI&e pII'tieI with a view 
to protect the intcreIt of conuniuion 
veadon (NUR 377) 
(Deb. 32, Vol. XX, 11-05·2006) I 
Col 331-32 

New SuUdina for Ahmedabad Railway 
Division 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col 275·76 

New Coaches in Nlzamuddin-Trlvandrum 
Rajdhani Expreu 
(Deb. 27, Vol. XIX, 11-0'-20,>. 
Col 221·22 

New Design for Coal Wllons 
(Deb. 30, Vol. XIX, 16..()5-2006) 
Col2S4-" 

New Railway Staft'Collopl 
(Deb. 16, Vol. XVIII, 09..03-2006) 
Col. 174-" 

New Railway Terminus in Kolbia 
(Deb. II, Vol. XVIII, 02..03-2(06) 
Col t83-84 

Non-Availability ofWqons b Export to 
Pakiltln 
(Deb. 27, Vol. XIX, 11-0'-2006) 
Col26U9 

Old Railway Brid.,. 
(Deb. 27, Vol. XIX, ll-G5-2006) 
CoL 37-38 

Onloina Railway Projec:tl in Orilla 
(Deb. 27, Vol. XIX, II-G5-2006) 
CoL 43 .. ' 

Openina of ComputeriJed Relervadon 
Centre at Buni 
(Deb. 16, Vol. XVIII. 09"()3·2G06) 
Col. 97-98 

Openina of Computcrilecl .... 1mIdoD 
Centres at b'8d IDd S-....., 
Stations 
(Deb. II, Vol. XVIII, OM3-2CMH5) Col.., .... 

Openina of Inland Container DIporI 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Col.I2~ 

Operation ofTrainI by -ina Bio-DioIel 
(Deb. 16, Vol. XVIII. 09-03-2006) 
CoL 117 
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0pdcII FRn Network 
(Deb.' 7. Vol. XVII, 24-02-2006) 
Col. 46-47 

Rail Freight Corridors 
(Deb. 6, Vol. XVII, 23-02-2006) 
Coll2J 
(Deb. 32, Vol. XX, IS-OS-2006) ,..,c.. Facility in Trains Col. 191 

(Deb. II. Vol. XVIII. 02-03-2006) Rail Haulaae Rates 
Q,L 97-106 (Deb. II, Vol. XVIII, 02-03-2006) 

PayIDent by SAIL apinst DImqe CoI.21 
(Deb. 19. Vol. XVIII. 13-03-2006) Rail Museums 
CoL 150-51 (Deb. 27. Vol. XIX, 11-05-2006) 

..,... ot Outstandina Amount Col. 62~3 
(Deb. 6. Vol. XVII. 23-02-2006) Rail Reservation in Gurg.on 
Col. 9.1 (Deb. 6, Vol. XVII, 23-02-2006) 

Pendina Railway Proj~ Col. 177-78 
(Deb. 6. Vol. XVII. 23-02-2006) Rail-cwn-Road Projects 
Q,L 151-54 (Deb. 27, Vol. XIX, 11-05-2006) 

...... out of Air Conditioned Coaches 
(Deb. 6. Vol. XVII. 23-02-2006) 
ODL212-13 

President', Address 
(Deb. I, Vol. XVII, 16-02-2006) 
Col. 7 

Col. 177 
Railway Communication System 

(Deb. 32, Vol. XX, 18-05-2006) 
Col. 137 

Railway Freight Corridor Project 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Col. 10 

Prices of Food Items in TrainslStations Railway Goods Service to Bangladesh 
(Deb. 32. Vol. XX, 1I-0S-2006) (Deb. II, Vol. XVIII, 02-03-2006) 
Col. 243 CoL 209 

I'I'i.-Sector Pwticipltion in Railways Railway Hospitals in Jammu and Kashmir 
(Deb. 27, Vol. XIX, 11-05-2006) (Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 203-05 Col. 179-80 

Puncauality and Safety in Railways 
(Deb. 32, Vol. XX. 1I-0S-2006) 
Colm-54 

Rail Connectivity between New Delhi and 
HIaoi 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoLlII 

Rail Container Transpon Policy 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 22-24 

Railway Link between Tuticorin Port and 
Maduni 
(Deb. -32. Vol. XX, IS-05-2006') 
CoI.6S~ 

Railway Link with Bhutan 
(Deb. II, Vol. XVIII, 02-03-2006) 
Co1.13! 

Railway Projects 
(Deb. 32, Vol. XX. 18-0S·2006) 
Col. 18-37.119,229 

Rail Density in Various States Railway Projects for East Coast Zone 
(Deb. 6. Vol. XVII, 23-02-2006) (Deb. 32, Vol. XX, IS-OS-2006) 
CoI.I6-)S Col. 95-97 
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Railway Projects for Pondicherry 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col.14S 

Railway Projects in Andhra Pradesh 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Col. 230-3S 

Railway Projects in Maharashtra 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 23S-40 

RaUway Projects in Orissa 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoL 122-26 

Railway Projects in Uttar Pradesh 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.3a-43 

Railway Projects of Bihar and lharkhand 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI.I46-S2 

Refunds to Passenaen 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 21-22 

ReaionaJ Recruitment Office 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 107 

Reaularisation of Temporary Employees 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 23 I 

Rehabiliwion of Affected Persons 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 223 

Removal of Anomalies 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 21 1-12 

Renovation of Rail Yatri Nlwas 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.29S 

Railway Rakes for Transporwion of Coal ReopeninglOpenina of Level Crossinp 
(Deb. 16, Vol. XVIII, 09-03-2006) (1)eb. 27, Vol. XIX. 1I-0S-2006) 
Col. 116-17 Col. 108-09 

Railway Recruitment Board OffICe . . Repairs of Old Tracks ofShahdara-Shamli 
(Deb. 16, Vol. XVIII, 09-03-2006) (Deb. II, Vol. ·XVIII, 02-03-2006) 
Col.la7-18 

Railway Recruitment Boards 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Col. 243 

Railway Reservation Centre at Port Blair 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 107 

Railway Shire on Account of Extra Freight 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI.IS4 

Railway Zones 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.S-IO 

Railways Network 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 60-6) 

Recoanition ofMadhyama Certificate for 
Examination 
(Deb. ) 6, Vol. XVIII, 09-03-2006) 
Col. 234-35 

Col. 73 
Replacement of Steel Wagons by 

AlunBinium Wasons 
(Deb. 16, Vol. XVIII, 09-03-26(6) 
Col. 167-68 

Representation from North Goa Konkan 
Railway Action Committee 
(Deb. 27, Vol. XIX, 11-0S-2006) 
CoI.I64-6S 

Requirement of Funds for Railway 
Projects 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Col. 61-62 

Requirement ofLoc:omotives 
(Deb. 27, Vo I. XIX, 11-05-2006) 
Col. 8)-12 

Requirement of Wagons 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 32 
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Relel'Vation Charse. on Return Ticker. 
(Deb. 32, Vol. XX, 18-0'-2006) 
Col. 115 

Retcoration ofBelahl Halt 

Serting up of Railway HO'pital at 
Trivandrum 
(Deb. 27, Vol. XIX, 11·0'·2006) 
Col. 104 

(Deb. 27, Vol. XIX, 11-0'-2006) Souin, up of Satellite Hub 
Col. 96 (Deb. 6, Vol. XVII, 23-02-2006) 

Restoration ofTelescopic Benetit in Non-
Metro Area 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 270-71 

Revenue Earned from Advertisements on 
Railway Stations 
(Deb. II, Vol. XVlII, 02-03-2006) 
Col. ISS-56 

Revision in Tickets Cancellation Char,es 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.au7 

Revival of Railway Workshops 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col 217-91 

Col. 35-36 
Settin, up of Water Purification and 

Power Plants 
(Deb. 27, Vol. XIX, 11-0'-2006) 
Col. 169-70 

Settlement of Railway Claims 
(Deb. 32, Vol. XX. 11-05-2006) 
Col. 173-75 

Shifting of Loco Sheds 
(Deb. 11, Vol. XVIII. 02-G3-2006) 
CoI.2IS-16 

Shifting ofWestem Railway Zonal Office 
(Deb. 16, Vol. XVIII, 09-G3-2006) 
CoJ.15I-'2 

Road-Rail Connectivity to Major POrII Shortale of Driven 
(Deb. 26, Vol. XIX. 10-G'-2006) (Deb. 11, Vol. XVIII, 02-G3-2006) 
CoJ.3~' Col. 43-44 

RUB '. in Oriua (Deb. II, Vol. XVIII, 02-03-2006) Sleeper Plant at Kathua C 
Col. 50-'1 (Deb. 16, Vol. XVIII, 09-G3-2006) 

Runnina of Locomotive on CNG Puel 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoL 174-75 

Scheme of Frequent Travellers 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoL21S-16 

Security of Railway p ........ 
(Deb. 32, Vol. XX. 11-05-2006) 
Col. 40-42 

Servk:e Tax on Mobile Caterina SeniceI 
(Deb. 32, Vol. XX, 11-05-2006) 
CoL 109 

Seaina up of £ncineerinI1Dd Medical 
Col .... 
(D.b. 32, Vol. XX. .1-05-2006) 
CoL267~ 

Col. 109 
Special Packap for Blekwlrd Diltrictl 

(Deb. 10, Vol. XVII, 01-03-2006) 
CoL 77 

Stoppap of AWldh Expma 
(Deb. 27. Vol. XIX. ll-G5-2006) 

. CoL2S9-60 
Stoppaa. ofKurla E ..... 0nJ 

(Deb. 27. Vol. XIX, II-G'-2006) 
CoU3 

Stoppap ofTrailll at Chbata Station 
(Deb. 6, Vol. XVII, 23-G2-2006) 
Col, 104 

Strike by Railway 818ft' 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col, 252-54 
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11w Expreu Travellin, of Per IOns in MP. Name 
(Deb. 27, Vol. XIX, 11-05-2006) (Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 295-96 CoL 142-43 

Theft of Parts from Locomotives and 
Coaches 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoL 116 

Ticket Cancellation ChIrps 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoL 112 

Ticket luuln. ATMt 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 321 

Track Circuitin, Work 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 113-15 

Tracu for Electrification 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 206-01 

Travellina on Fike Gallantry P_ 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoLI~1 

Under Reportln, ofTraln Accidents 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 193-94 

Uplfldation of Rail Pwenaen 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoJ.13940 

Use ofRecyc:1ed Scnr 
(Deb. 32, Vol. XX, 1'-05-2006) 
Col. 69-10 

Use ofWDP and WOO En,l .. 
(Deb. 32, Vol. XX, 1'-05-2006) 
CoJ.II5-86 

Train Service between India and Pakistan Vacant POItl In Railwa)'l 
(Deb. 5, Vol. XVII, 22-02-2006) (Deb. 16, Vol. XVIII, 09-03-2006) 
CoL 161 Col. 236-37 

Train Service Between Munabao and Waiver ofDemurra&e Charaa 
Kbokhrapar (Deb. 32, Vol. XX, 1'-05-2006) 
(Deb. 6, Vol. XVII, 23-02-2006) CoL 269-70 
Col. 271 

Train Services 
(Deb. 16, Vol. XVIII, 09-03-2(06) 
CoL 126-21 

T~nln, to Security Personnel 

Withdrawal of Fint ClUJ Coachet 
(Deb. 6, Vol. XVII, 23-62-2006) 
CoL 106-01 

Workin, Conditions ofOIl1pne11 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 45-46 (Deb. 6, Vol. XVII, 23-62-2006) 

CoL 145-46 RaIII 
Trmsfer of Caterina Work in Railways 

(Deb. 6, Vol. XVII, 23-02-2006) Harvesdn, of Rain W .... 
CoL 326 (Deb. 7, Vol. XVII, 24-02-2006) 

CoL 163 .. 
Tl'llllfer of Railway Land 

(Deb. 27, Vol. XIX, 11-05-2006) Muter PI8n for Rain Water Manapment 
Col. 166 (Deb. 12, Vol. XVIII, 03-03-2006) 

Col. 102 
Tranlfer of Ticket Chec:kin, Work to 

Private Company IlaeIrch on Raina 
(Deb. 16, Vol. XVIII, 09-03-2006) (Deb. 13, Vol. XVIII, 06-03-2006) 
CaL UN Col. 1'5 
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RaJ· ..... a 
Air Service from Jodhpur Airport 

(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 195 

Allocation of Funds from CRF to 
Rajasthan 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoL5il-23 

Allotment of Lignite Block 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 59 

Application for Retail Outlets in Rajasthan 
(Deb. 32, Vol. XX, 18-05-2006) 
CoI.I~7 

Artificial Kota Stone 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 221-22 

Assistance to Rajasthan for Irrigation 
Projects 
(Deb. 3, Vol. XVII. 20-02-2006) 
CoL 189 

Assistance to Rajasthan for River 
Conservation 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 187-88 

Clear-.nc:e to Irrigation Project 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 262 

Closed Mines in ~asthan 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col.310-11 

Commercial Production of Oil in Banner 
Balin 
tDeb. 32, Vol. XX, 18-05-2006) 
CoL212-13 

Construction of By-Passes 

Decongestion of Jaipur Station 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 201-02 

Development of Khadi and Rural 
Industries 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 276-78 

Development of Tourism in Rajasthan 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 64 

Distorted Map of India 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 347-49 

Duplication of"Kota Doria Sarecs" 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 112-13 

Environmental Clearance to Mining Units 
(Deb. 13, Vol. XVIJI, 06-03·2006) 
Col. 101 

Expansion of Jodhpur Railway Station 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 161 

Expansion of Railway Line in R~asthan 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 70 

Funds for National Highways In 
Rajasthan 
(Deb. 15, Vol. XVIII, 08-G3-2006) 
Col. 224-25 

Funds under Centrally Sponsored 
Schemes 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 104-34 

Gandhi Sapr DIm 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 109 

(Deb. 10, Vol. XVII, 01-03-2006) Guidelines for Length ofPipos 
Col 175 (Deb. 8, Vol. XVII, 27-02-2006) 

Construction of ROBs/RUBs in Kota, 
Rajasthan 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoL 267-69 

Col. 282-83 
Indira Gandhi Canal Project 

(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 188-89 
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Indo-Pak People to People Contact 
(Deb. 1 S, Vol. XVIII, OS-03-2006) 
Col. ISS 

Integrated Forest Conservation Scheme 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 101-02 

Introducina Tigors In Sarlska Reserve 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 223-24 

Investment in Water Sector in Rajasthan 
(Deb. 19, Vol. XVIII, 13-03~2006) 
Col. 141 

Kota Airport 
(Deb. 32, Vol. XX, IS-OS-2006) 
Col. 101 

Luxury Tourist Trains 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 141-42 

Minimum Waaes 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 302 

Mining in Aravali Hills 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 172 

Mobile Phone Connectivity in 
Chlttorgarh, Rajasthan 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 118-19 

Modernisation 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoL 139 

National Highways in Rajuthan 
(Deb. 26, Vol. XIX, 10·OS-2006) 
Col. 394-9S 

Need for Centrahake over of Bisalpur 
Irrigation Project In Tonk district, 
Rajasthan so as to ensure ita early 
completion (MUR 377) 
(Deb .• , Vol. XVII, 27-02-2006) 
CoL 329 

Need for gauge conversion of Rewari· 
Bikaner, Sadulpur-Hissar, Ratanalrh-
Degana, Loharan-Jaipur y;a Sikar 
sections in Rajasthan (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 20 

Need to appoint a gateman during night 
at Railway Gate No. 20, Alwar, 
~asthan (MUR 377) 
(Deb. 14, Vol. XVIJI, 07-03-2006) 
CoI.484 

Need to declare Minimum Support Price 
of Guar, Moth, Dhania and Jeer. 
cultivated in Rajasthan (MUR 377) 
(Deb. 17, Vol. XVlII, 10-03-2006) 
Col. 339-40 

Need to enhance the proportion of grana 
being given to Rajasthan u Central 
assistance (MUR 377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 282 

Need to ensure supply of LPG 
through pipeline in Jaipur, ~ .. than 
(MUR377) 
(Deb. 29, Vol. XIX, 1 '-OS-2006) 
COl.S4S 

Need to ensure that adequate quantity of 
ration is supplied to the people Iivin, 
Below Poverty Line In the rig Ion 
(MUR377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 341 

Need to expedite completion of pend ina 
power projects in ~asthan (MUR 377) 
(Deb. 4, Vol. XVII, 21·02-2006) 
Cbt.318-19 

Need to extend financial assistance to the 
Government of~uthan for providinl 
relief to the farmers whose crops have 
been damllled due to rab .. (MUR 377) 
(Deb. 23, Vol. XIX, 20-03·2006) 
Col. 20 
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Need to formulate I poJicy for the ben,t1t 
of farmers cultlvatin, mu.tard in 
Rajasthan (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 270 

Need to implement National Rural 
Employment Guarantee Proaramme in 
Jalore Parliamentary Con.tltuency and 
other parts of Raj 11th an (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 270-71 

Need to IncludeAjmer district in Rajasthan 
In National Rural Employment 
GUII'IJ1tee Proaramrne (MUR 377) 
(Deb. 16, Vol. XVIII, 09-03.2006) 
Col. 184-85 

Need to open an LPO outlet at Remaanj 
Mandi In Kota district, Rajasthan 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 19-20 

Need to open Kllturba Girls Residential 
Schools in Alwar dlstr~ct, Rajasthan 
(MUR377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 65 

Need to pay fifty percent share of profit 
earned on oil and all produced from 
Rajasthan to the Government of 
Rajasthan for the development of the 
State (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 269 

Need to provide compensltion to the 
farmers whose land hu been acquired 
for Air Force Project in Hanuman,arh 
diltrlct, Rajuthan (MUR 377) 
(Deb. 32, Vol. XX, 11.05-2006) 
Col. 330·31 

Need to provide Itoppa,e of Alhram 
Exprea. at Beawar railway .tatlon, 
~uthan (MUR 377) 
(Deb. II, Vol. XVlII, 02·03·2006) 
Col. 240 

N,ed to release fund. ftom Central Road 
Fund for up,radatlon of Oodoj-
Ramachandrapura and Delhl·Alwar· 
Shahpura road. in Raja.than 
(MUR377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 338 

Need to reopen closed mines in hilly area 
of Rajasthan with a view to provide 
employment to workers (MUR 377) 
(Deb. 25, Vol. XIX, 22·03·2006) 
Col.I 

Need to sanction '.peclal pack .. ,' for 
overall development of Rajalthan 
(MUR377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 431·39 

Need to uparade Owalior-Sheopurkalan 
railway section and extend it upto Kota 
city In Rajuthan (MUR 377) 
(Deb. 3, Vol. XVII, 20-02·2006) 
Col. 340-41 

News Compilation Centre 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 90-91 

Oil and Gu Reserves In Rajuthan 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 37·J8 

Open In, of C;omputerlsed Reservation 
Centre at Bunl 
(Deb. 16, Vol. XVIII. 09·03·2006) 
Col. 97·91 

Pend Ina Propolal. of Inter-State Roadl 
In Rajuthan 
(Deb. 31, Vol. XX, 17-05·2006) 
Col. 194-95 

Power Planu Bued on Solar EnerlY 
(Deb. 2', Vol. XIX, 12·05·2006) 
Col. 273·74 

Promotion ofBlo-All'lculture 
(Deb. 29, Vol. XIX, 15·05·2006) 
Col. 139 ... 0 
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Promotion of Handicraft I in Rajasthan 
.(Deb. 30, Vol. XIX, 16·0'·2006) 
Col. 93-94 

Propolall for Social, Economic and 
educational Development 
(Deb. 33, Vol. XX, 19.0'·2006) 
CoL 131·32 

Reduction In Foodarains Quota 
(Deb. 13, Vol. XVIII, 06·03·2006) 
Col. 13'·36 

Rehabilitation ofTrlbals 
(Deb. 4, Vol. XVII, 21·02·2006) 
Col." . 

Renovation of Canals In Rajasthan 

Sharln, of Yamuna Water 
(Deb. 29, Vol. XIX, 15'()5.2006) 
Col. 199·200 

Short Term COUriOi for Educational 
Promotion under Glrll Foundation 
(Deb. 30, Vol. XIX, 16·05·2006) 
CoI.1S3 

Sldhmukh·Nohar and Amarsln,tfJauana 
Irrlption Projects 
(Deb. 29, Vol. XIX, 1'·0'·2006) 
Co1.261~2 

Sloth Bear in Ranthambore 
(Deb. 8, Vol. XVII, 27·02·2006) 
Col. 195-96 

(Deb. 3, Vol. XVII, 20·02·2006) Stoppaae of Awadh Exprell 
Col. 123·24 (Deb. 27. Vol. XIX. 11·0'·2006) 

Retail Outlets to Reserved Categories In 
Rajalthan 
(Deb. 32, Vol. XX, 18·0'·2006) 
Col. 186·87 

Col. 2'9-60 
StrateIY to Counter Drought 

(Deb. 8, Vol. XVII, 27·02·2006) 
Col. 88·89 

Revival ofInatrumentation Limited, Kota SUl8estion ofNCRPB 
(Deb. 27, Vol. XIX, 11·05·2006) (Deb. 17, Vol. XVIII, 10·03.2006) 
Col. 82 Col. 34·36 

Sale of Land ofKota Airport 
(Deb. 6, Vol. XVII, 23·02·2006) 
Col. 195-96 

Settins up of Educational Complexe. 
(Deb. 3', Vol. XX, 23·0'·2006) 
Col. 264-73 

Settln, up of Kasturba Gandhi Balika 
Vidyalayu 
(Deb. 3', Vol. XX, 23·0'·2006) 
Col. 296-97 

Settln, up of Refine riel by ONGC 
(Deb .. 32. Vol. XX, 18·05·2006) 
CoI.14f~ 

Setting up of Refinery in Rajasthan 
(Deb. 16, Vol. XVIII. 09·03·2006) 
Col. 97 

Sharing ofRavi·Beas Water . 
(Deb. 8, Vol. XVII, 27·02·2006) 
Col. 101.02 

Supply Channels of Chambal Command 
in Rajasthan 
(Deb. 19, Vol. XVIII, 13·03·2006) 
Col. 202 

Telephone Exchange. 
(Deb. 26, Vol. XIX, 10·0'·2006) 
Col. 3.,·88 

Telephone Towers in Jodhpur 
(Deb. 21, Vol. XIX, 17·03·2006) 
Col. 117·18 

Travellin, on Fake Gallantry Pasl 
(Deb. 16, Vol. XVIII, 09·03·2006) 
Col. 160-61 

UPlI'adation of Daknla Railway SlItlon 
(Deb. 11, Vol. XVIII, 02·03·2006) 
Col. 130 

Uparadation of Jodhpur Radio Station 
(Dob. 29, Vol. XIX, 1 '·05·2006) 
Col. 329 
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UpgradationiModernisation of Airports 
in States 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 72-73 

VessaJpur Project 
(Deb. 8. Vol. XVII. 27-02-2006) 
Col. 237-38 . 

Vijaipur-Kota Pipeline Project 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 196-97 

Rajiv Gandhi Grameen Vidyatikaran 
Yojana 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 145-46 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. ISS-57 

Rajlv Gandhi Jal Nlpm Scheme 
Rajiv Gandhi Jal,.Jigam Scheme 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 98 

~lume ofTraffic on Golden Quadrilateral Rajlv Gandhi National Crecbe Scheme 
(Deb. 26. Vol. XIX, 10-05-2006) 
Col. 371-72 

Works on National Highways in 
Rajasthan 
(Deb. 10, Vol. XVII. 01-03-2006) 
Col. 78-79 

• RaJ Iv Gandhi Enel'l)' Scheme 
Need for early implementation of Rajiv 

Gandhi Energy Scheme In Amreli 
District, Gujarat (MUR 377) 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. S44 

RaJlv Gandhi Foodaralns Security 
MlJIlon 

Raj Iv Gandhi Foodgralns Security 
Mission 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 133 

RaJlv Gandhi Grameen Vldyutlkaran 
Yojana 

Budget (General)-2006-o7-Pmentation 
(Deb. 9, Vol. XVII. 28-02-2006) 
Col. 21 

Rajiv Gandhi National Creche Scheme 
(Deb. 4, Vol. XVII. 21-02-2006) 
Cot 152-53 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 288-89 

Rajlv Gandhi National Drinking Water 
Mlulon 

Contribution towards RGNDWM 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 109 

Ranprajan Committee 
Need to implement the recommendations 

ofRangarajan Committee on Petroleum 
Products and peg the tax rate at 20 per 
cent to check price rise (MUR 377) 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 332-33 

Rajgatajan Committee Report 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 275-77 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 19·21 

Rashtrlya Mahlla Kosh 
Implementation ofRGGV Yojana 

(Deb. 31. Vol. XX. 17-05.2006) Rashtriya Mahila Kosh 
Col. 305-07 (Deb. 14, Vol. XVIII. 07-03-2006) 

Need for early commencement of Rajiv 
Gandhi Gramin Electrification 
Programme in Samutipur district of 
Bihar(MUR 377) 
(Deb. 19, Vol. XVIII. 13-03-2006) 
CoL29S 

Col. 67-68 
~trlyaSadbhavan.YoJana 

Assessment of Rashtriya Sadbhavana 
Yojana 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 1'-16 
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Ruhtrlya Sa. Vlka. YoJa.a 
Alleged Irregularities under RashtriYI 

Sam Vikas Yojana 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.2S6-S7 

Development Works in Backward. 
Districts 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 140 

Districts under Rashtriya Sam Viko 
Yojana 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 633 

Need to continue Ruhtriya Sam Vika 
Yojana upto the year 2009 with a view 
to develop selected districts in 
Madhya Pradesh (MUR 371) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 341-42 

Need to include Khandmal district in 
Orissa under Rashtriya Sam Viko 
Yojana (MUR 371) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 289 

FOI in Real BIllIe 
(Deb. 17, Vol. XVIII, 10-03-24*) 
Col 216-87 

Real Estate Policy 
(Deb. 33, Vol. XX, 19-05-2.) 
Col. 373 

Recyc .......... 
Settiq up ofRec:yl:I .... ,a.. 

(Deb. 6, Vol. XVII. 23-02-2",) 
CoL2V1 

Wenace by tIte Spa .... 
Condonmiq heinoul &ell ofYlo __ • 

Varanui and expreaiq CODIIoa.. 
to the bereaved &mil ............. 
by the Speaker 
(Deb. 1 S, Vol. XVIII, 01-03-2OM) 
CoLI . 

Felicitations to Indiln Cricket 1'--. 
Reference by the Speaker 
(Deb. 2, Vol. XVII, 17-02-2"') 
Col. 1 

Ruhtriya Sam Vikas Yojana Lou of lives in terrorist attack 
(Deb. 5, Vol. XVII, 22-02-2006) (Deb. 34, Vol. XX, 22-05-2006) 
CoI.2IS-11 

Ruhtriya Sam Vika Yojana in Arunachal 
Pradesh 
(Deb. 15, Vol. XVIII, 08-03-2006) 
CoI.19S 

Ravine Area 
Need to Fant special package for the 

development of ravines in Etawah 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 311 

RealEatate 
Black Money in Real Estate 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. III 

Col. I 
Reference by the Speaker 

(Deb. 19, Vol. XVIII, 13-03-2006) 
CoLI 

Reta .... 
Lelislation for Reftapes 

(Deb. 4, Vol. XVII, 21-02-2006) 
Co1.134-G5 

Need to provide ",ilhltion pICk. 
to the Sri Lankan Tamil refu.ee. 
(MUR377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 295-96 

Refugees 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 226-28 
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..... blUtatioa 
Aaitation by Dilplaced Persons 

(Deb. 15, Vol. XVlII, 08-03-2006) 
Col 227-28 

Pamllies Aft'ected by Nuclear Power 
Station 
(Deb. 31, Vol. XX, 17-05-2006) 
CoL 111 .. ' 

Fundi for Rehabilitation 
(Deb. 19. Vol. XVIlI, 13-03-2006) 
Col. 241-42 

Indo-US Project to Rehabilitate Child 
Worken 
(Deb. 29, Vol. XIX, J ~-O~-2006) 
CoL 276 

Need for rehabilitation of milrant tribal 
labourers from Mehboobnagar, 
Atldhn Pradesh enpaed in sipalling 
and telephone Gable layinl work of 
railways in Nuik district, Maharashtra 
(MUR.377) 
(Deb. J J, Vol. XVIII, 02-03-2006) 
Col. 242 

Need to ban use of Endolulphane in the 
country Ind rehabilitate those aft'ecte4 
due to ule of this pesticide in 
Kuqod district in Kerala (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoL 270 

Need to check dtsplacement of people in 
1harkhand due to implementation of 
various projects in the absence 
of concrete rehabilitation policy 
(MUR377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 337-38 

Need to formulate schemes for the 
rehabilitation of youths !ndulgina in 
drug abuse and other locial evils 
(MUR377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 293 

Need to involve local people and apndes 
of rehabilitation activities In Tlunami 
hit Andaman and Nicobar Islands 
(MUR377) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. S44-45 

N,.s to reconsider closure of the district 
Rehabilitation Centre, Bhlwani, 
Haryana (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 267 

NHB.Scheme for Flood Affected Victims 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.I~7-58 

Rehabilitation Allowance for Disabled 
(Deb. 29. Vol. XIX. 15-05-2006) 
Col. 231-32 

Rehabilitation of Aft'ected Persons 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 223 

Rehabilitation of Ex-Servicemen 
(Deb. 11, Vol. XVIII, 02-03-2006) 
CoI.J~2 

Rehabilitation ofKarbi Riots Victims 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoJ.81 

Rehabilitation 'of Kudremukh National 
Parks Victims 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoI.2~5-~6 

Rehabilitation of Land QUltees 
(Deb, 10, Vol. XVII, 01-03-2006) 
Col. 36-37 

Rehabilitation of Qustees 
(Deb. 32, Vol. XX, ) 8-05-2006) 
Col. 215-16 
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RehabiJitalion ofOustees ofHirakud Dam 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 293-94 

Rehabilitation ofTribals 

Connect in, National Highways with 
Religious and Tourist Places 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 242 

(Deb. 4, Vol. XVII, 21-02-2006) Derogatory Depiction of Hindu Deities 
Col. 75 (Deb. 31, Vol. XX, 17-05-2006) 

Rehabilitation Scheme ofNTC COl.20S 
(Deb. 30, Vol. XIX, 16-05-2006) Dero,atory Depiction oflndlan Godden 
Col. 312 (Deb. 26, Vol. XIX, 10-05-2006) 

ReliefPackqe to 1984 Riots Victims Col. 34344 
(Deb. 4, Vol. XVII, 21-02-2006) _ Development of Buddhist Places 
Col. 207-10 • (Deb. 27, Vol. XIX, 11-0S-2006) 

Report of Core Group for Tsunami 
Recovery and Rehabilitation 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 60-66 

Col.I07-OS 
Development ofSabarimala 

(Deb. 29, Vol. XIX, "-05-2006) 
Col. 243-4.5 

Settlement of Slum Dwellers Development ofTemplcalPllarim Centres 
(Deb. 28, Vol. XIX, 12-05-2006) (Deb. II, Vol. XVIII, 02-03-2006) 
Col. 160-61 Col. IS9 

Slum Rehabilitation Programme 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 238-39 

Slums Rehabilitation Schemes 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col.l31 

Surrender Rehabilitation Policy for 
Naxalites . 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 47-50 

Development of Tourist Places 
(Deb. 27, Vol. XIX, 1I-0S-2006) 
Col. 102-03 

Difficulty in Practicin, Hindu Faith In 
Russia 
(Deb. S, Vol. XVIJ, 22-02-2006) 
Col. 9243 

Donation from Foreign Countries 
(Deb. 14. Vol. XVIII, 07-03-2006) 
Col. 74 

Tsunami Relief Dwarika Nagri 
. (Deb. 35, Vol. XX, 23-0.5·2006) (Deb. 27. Vol. XIX, 11-05.2006) 

Col. 138-39 CoI.20S-06 
Relilioa 
Acquisition of Adi Badari Dham by AS} 

(Deb. 27. Vol. XIX, 11-05-2006) 
CoI.S5-86 

Beautification of Temples 
(Deb. 32, Vol. XX, 18·05·2006) 
Col. 177 

Cakkunal Temples in Karnataka 
(Deb. 32, Vol. XX, IS-0S-2006) 
Col. 112·13 

Facilities to Pilgrims at Vaishno Devi 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 241-42 

Flights from Hyderabad for H~ Pilgrims 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 204-0.5 

Historical Worship Places 
(Deb. 32, Vol. XX, IS-05·2006) 
Col. 3-18 
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f(onark Sun Temple 
(Deb. 6, Vol. XVIi, 23-02-2006) 
Col. 117-18 

Need to provide basic amenities M Mata 
Shakumbari Devi Shrine near Behat 
town in Saharanpur district, Uttar 
Pradesh (MUR 377) 
(Deb. I, Vol. xvn; 27-02-2001) 
Col. 331 

Need to provide civic amenities at the 
religious places of Kalyani Devi and 
Pariyar in Unnao district, Uttar Pradesh 
with • view to promote tourism in the 
region (MUR 377) . 
(Deb. 35, Vol. XX, 23-05-2006) 
Col 400 

Need to provide funds for development 
and beautification ofSankisa Buddhist 
Centre in Etawah Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.245~ 

Need to sanction funds fonenovation of 
Nursinghanath Temple including 
facility of rope ladder between 
Nursinghanath and Harlshankar 
temples in Orissa (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 72-73 

Recommendation of Committee on 
Conversion 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 215 

Religious Channels 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 437-31 

Security Arrangement at Religious Places 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 236 

The derogatory display of Hindu deities 
in Germany and Cartoons of Prophet 
Hazrat Mohammed published in 
Denmark 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 305-13 

World Heritage Status to Tawan, 
Monastery 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 261 

RemuaentlYe Priea· 
Availability of Credit of Farmers 

(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 361-62 

Republle Day Pande 
Sale of Tickets 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 299-300 

Raearcb aad Development 
Autonomy to CSIR 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 265-66 

Central Grant for Agricultural Research 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 223-24 

Creation ofSpeciaJ Fund 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 332-33 

Expenditure on R&D 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 97-111 

R&D Claims by Pharma Companies 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 390 

R&D Activities in Pharmaceuticals Sector 
(Deb. 17. Vol. XVIIl, 10-03-2006) 
Col. 111-12 

R&D Facilities in Pharma CQmpanies 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 236-37 

Research and Development for 
Agriculture 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 171-73 

Research and Students 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 197-99 
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Research in Pharmaceutical Industry 
(Deb. 33, Vol. XX; 19-05-2006) 
Col. 236-37 

Research on Medicines 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 34546 

Research on Post Tsunami changes in 
Inland Fishery 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 202'()3 

Research on Rains 
(Deb. ] 3, Vol. XVIII, 06-03-2006) 
Col.1S5 

Research Works Carried out by CARD 
(Deb. 3], Vol. XX, 17-05-2006) 
Col. 218-20 

Visit of Researeh Group to South Pole 
(Deb. 7, Vol. XVII, 24-02-2006) 
CoI.]25 

Reteareh DelllD and Standardt 
°raanllatloD 

T.echnology Transfer from Foreign 
Countries 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 135-36 

Reservation 
Backlog of Reserved Posts 

(Deb. 32, Vol. XX, 18-05-2006) 
Col. 216 

Need to provide reservation for Nomadic 
tribes alongwith OBCs in higher 
educational institutions (MUR 377) 
(Deb. 32, Vol. XX, ] 8-05-2006) 
CoL 321-29 

Need to provide reservation to OBCs in 
Higber Educational Institutions and 
reservation in the Privat~ Sector jobs 
(MUR377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 400-01 

Need to set up monitoring mechanism for 
job reservation and appointment of 
OBCs in NOMC, Delhi (MUR 377) . 
(Deb. 30, Vol. XIX, ]6-05-2006) 
Col. 444-45 

Reservation for SCslSTs in Private Sector 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 257-59 

Reservation for Wards of Ex-Servicemen 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 91-92 

Reservation in Educational Institutions 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. ]-]] 

Reservation in Judiciary 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 302-03 

Reservation of Scats in Central University 
(Deb. 30, 'Vol. XIX, 16-05-2006) 
Col. 58-59 

Filling up of Reserved Posts Reserved Posts for SCslSTslOBCs 
(Deb. 26, Vol. XIX, ] 0-05-2006) (Deb. 32, Vol. XX, 18-05-2006) 
Col. 504 Col.l43 

Implementation of Reservation Policy in 
NGO&'VOs 
(Deb. ] 6, Vol. XVIII, 09-03-2006) 
Col.] 19-20 

Need to enact a law providing statutory 
basis 'to the extant policy of 
reservations to Scheduled Castes and 
Scheduled Tribes for its effective 
implemenwion (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 34546 

Reserved Vacancies in Employees State 
Insurance Corporation 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 287-88 . 

Situation arising out of the proposed 
reservation forOBCs itrHMs, IITs and 
other Higher Educational Institutions 
of the country and steps taken by the 
Government in regard thereto (CA) 
(Deb. 3], Vol. XX, 17-05-2006~;' 
Col. 410-35 



430 LOKSABHA 

Vecant Reservation Posts 
(Deb. 6. Vol. XVII, 23-02.2006) 
CoL 198-99 

_rve Beakonad" 
Appointment on Compusionate Ground 

InRSI 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoL 224 

Credit Guarantee Scheme 

,Prlvatisation of Bank Deposita and Loans 
(Deb. 17. Vol. XVOI, 10-03-2006) 
CoJ.I07~1 

Raillnglnterelt Rate 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 212 

RBI AMual Policy 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 376-78 

(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 202~3 Repo and Reverse Repo Rates 

Credit Policy 
(Deb. 33, Vol. XX, 19-05-2006) 
Co1.205~7 

Guidelines for Non-bankins Financial 
Institutions 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 374-7S 

Guidelines for Raisin, Capital Funds 
(Deb. 12, Vol. XVIII, 03-03-2006) 
CoUl4 

Interest Rate on NRI depolit 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 127-21 

Interest Rate on Small Savinp 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 219-21 

Liberalisation OfOverHas Investment 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 171-74 

(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 223-24 

Repo Rate and GOP 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 181-82 

Revenue Reserve 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 168-69 

Sale of Coins 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 311 

Share of Volatile Capital in total Capital 
Inflow 
(Deb. 33, Vol. XX. 19-05-2006) 
Col.1l1-I3 

Violation ofOuidelinll ofRSI 
(Deb. 2. Vol. XVII. 17-02-2006) 
COI.2S4-SS 

Mobilisin, Small Savings ReIe"oln 
(Deb. 33, Vol. XX. 19-05-2006) Alsossment of Reservoin for PII'IDIrI 
CoL 210-11 (Deb. I, Vol. XVII, 2'7-02-2006) 

No-Prill Account Col. 112-83 
(Deb. 7, Vol. XVII, 24-02-2006) RtIIpattoa by M_ber 
,CoL262~3 

OuIIourclna of Bankinl Buslne. 
(Deb. 21, Vol. XIX, 12-05-2006) 
CoL 293-94 

PrIme J.endiaa RIte 
(Deb. 2, Vol. XVII. 11-02-2006) 
CoL 225-26 

Shrirnati Sonia Ollldhi-llIIiped 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoL 317 

Shri Babu La) Mnndl-R.eaIpecI 
(Deb. 35. Vol. XX, 23-85-2006) 
CoLl1. 
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Shrl Nitish Kumar, an elected Member 

from Nall1lda Parliamentary 
COllitituency, B ihar-Resipltd 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.399-400 

Shrl Sushil Kumar Modi-Resiped 

Need to IlIUe certificatel to die ..... 
of tho .. mAama Iince 1914 no. .. 
the purpoae of flllna cl.i. 
CampenIlltIOM (MUll 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
ColJ59-60 

(Deb. 31, Vol. XX, 17-05-2006) RehabiUtationafKarbIRiotlVicdml 
. CoI.403 (Deb. 30, Vol. XIX, 16-05-2006) 

Resolution CoL 81 
Steps for balanced and equitable 

development ofall parts of the country 
(Rca:) 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 329-72 

Steps for Balanced and Equitable 
Development of All parts of the 
Country-{Rel.) 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 475-520 

Ratlnarantl 
Restaurants on Land of ITPO 

(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 217 

Retail Seetor 
Committee on Retail Sector 

(Deb. 34, Vol. XX, 22-05-2006) 
Col. 232-33 

FDI in Retail Sector 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 286-17 

Reve". Repo Rate 
Repo Rate and GOP 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 181-12 

RIots 
LoIn Given to 1984 Riot ViClima 

(Deb. 28, Vol. XIX, 12-05·2006) 
Col. 141-42 

NCM'I Report on Communal Violence 
(Deb. 30, Vol. XIX, 16-05·2006) 
Col. 151-52 

RellefPackap to 1914 Riots Vlctlrnl 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 207·10 

Relief to 1984 Riots Vk;t1ms 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 166-67 

Report ofJuatice U.C. Banerjee Committee 
on Godhra Incident(Sub.) 
(Deb. 13, Vol. XVIII, 06'()J·2006) 
Col. 3S()'58, 373-76 

Situation arisin, out of communal 
Violence in different parts of the 
Country (CA) 
(Deb. 30, Vol. XIX, 16-05-20(6) 
Col. 418·34 

KJver(l) 
Ailistance to Rajasthan for River 

Conservation 
(Deb. 29, Vol. XIX, 15·05-2006) 
Col. 187-88 

Cleaning ofGanaa 
(Deb. 29, Vol. XIX, 15-05.2006) 
Col. 85-86 

Clean ina of Rivers 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col.2JO 

Clearance of Project RoPOrt under NRAP 
(Deb. 3, Vol. XVll, 20-02-2006) 
Col. 251-52 

Condition ofMabanadi RIver Brid .. 
(Deb. 31, Vol. XX. 11.05-20(6) 
Col. 104 
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Qallrucdon of Another Railway Bridle 
onlliwrV....... -, 
fOtb. 6. Vol. XVII. 23-02-2006) 
Cal26J 

CaaIIrucdon ofBridp over Brahmaputra 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 373 

CoaIIruction ofDaln on River Vansadhara 
: (Deb. 29, Vol. XIX, 15-05-2006) 
CoI.301~ 

o.ms on River Yamuna 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 397-98 

Death of Fishes due to River Pollutants 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoL 124-25 

Discharge of Liquor in Yamuna 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 151-52 

Drop in Water Level in Ganga-Bhagirathi-
Hoolly Riven 
(Deb. 34, Vol. XX, 22-05-2006) 
CoL 340 

Inclusion ofMadikeri Town under NCRP 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoI.I64-6S 

Jiadhal River 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoL 326-27 

Leuinl out of Bhilangana River 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoL31G-ll 

Maintenance ofBankJ of River Ganga 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoL 257-51 I 

National River Conservation Plan 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoL 2-9 

Need for cbeckina WIller pollution in river 
Ganga at Varanasi and steps taken by 
the Government in this reprd (CA) 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 418-38 

Need for construction of a bridge on 
Bhuthi Valan river on Indo-Nepal 
Border (MUR 377) 
(Deb. 21, Vol. XIX, 17-03·2006) 
Col. 273-74 

Need for construction of a bridge on river 
Chambal at Usedghat linking Uttar 
Pradesh and Madhya Pradesh 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 19 

Need to construct a new bridge over river 
Lone on Unnao-Rai Barcilly road, Uttar 
Pradesh besides conducting a 
::urvey of dilapidated roads in 
Unnao Parliamentary Constituency 
(MUR377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 72 

Need to evolve a national programme to 
check erosion caused by river 
Darekeswar in Vishnupur 
Pari iamentary Constituency, 
West Bengal (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 366-67 

Need to get survey work done for 
construction of Inland Waterway in 
Tizu river in Nagaland between 
Logmatar and International border of 
Myanmar (MUR 377) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 541-49 

Need to grant funds for desiltation of river 
Gomti in Sultahpur district, Uttar 
Pradesh (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 368 
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Need to stop construction of TipaimUkh Construction of Defence It .. 
darn on the Bank river in Mlnipur (Deb. 31, Vol. XX, 17-05-2006) 
(MUR 377) Col. 327 
(Deb. 10, Vol. XVII, 01-03-2006) ConItnIction of .... on KUlCb...,. 
Col. 273-74 (DeIJ. 14, v.I. XVIII, ., .. '-2OM) 

Plan for Channellsln, Flood W.. Cell 2M 
(Deb. I, Vol. XVII, 27-02-2006) ~., ......... CIJI 
Col. 232-33 (~. 26, Vol. XIX, IO-o'-2tH) 

SC Directives on Cleanin, ofYamuna CGl3~ 

(Deb. 29, Vol. XIX, 15-0'-2006) ConaInIc:tion ofRoldl 

Col. 106-07 (Deb. II, Vol. XVIII, 02-03-2006) 
Sharin, of Rivers Water with Ban,t.desh Col. 11 .... 15 

(Deb. 29, Vol. XIX, 15-05-2006) Construction ofRoids by BRO 
Col. 101-02 (Deb. 6, Vol. XVII, 23-02-2006) 

Sharing of Yamuna Water CoL 2~1 
(Deb. 29, Vol. XIX, 15-05-2006) ConalnlCdon of Roads in Bihar 
Col. 199-200 (De'-. 10, Vol. XVII, 01-03-2006) 

Study on Rivers in Himachal Pradesh Col. 212-13 
(Deb. 3, Vol. XVII, 20-02-2006) Construction of Roads under PMGSY 
Col. 111-12 (Deb. 21, Vol. XIX, 12-05-2006) 

Supply of Water to Delhi from River Col. 10-34 

Yamuna Construction of ROB on Level CrOisin, 
(Deb. 34, Vol. XX, 22-05-2006) (Deb. 32, Vol. XX, 18-05-2006) 
Co1.415-16 Col. 291-92 

White Paper on Rivers Linkin, Project 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 273 

Road(s) 

Blueprint for Rail, Road Infrastructure for 
Paradip Port 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 146-47 

Budget (GeneraI)- 2006-07-Prweadldon 
(Deb. 9, Vol. XVII, 21-02-2006) 
Col. 22 

Clearance for Road Construction 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 124-25 

Condition of Road in Maharuhtra 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 235 

Conversion ofGT Road into Four Lane 
(Deb. 26, Vol. XIX, 10-0'-2006) 
Col. 632-33 

Colt of Road Construction under PMGSY 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 121-30 

Decreue in Transportation of Goods 
(Delt. 27, Vol. XIX, H-05-l006) 
Col. 2'-26 

Delay in Construction of Roads under 
PMC1W 
(Deb. 2, Vol. XVII, 1'-02-2006) 
Col. 104-05 

Divenion offunds under PMGSY 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 179 



434 LOKSABHA 

Environmental Clearance to Outer Ring 
Road Project 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 269-70 

Funds for Up&radatlon of Roads 
(Deb. ~, Vol. XVII, 22-02-2006) 
Col .• ,-82 

Gold; •• Quadrilateral project 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 39-41 

Handing Over Road Projects to Private 
Sector 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 226-27 

Maintenance of Roads and Plantations 
underPMGSY 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 129 

NABARD Aided Rural Roads 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 291-300 

National Road Safety Policy 
(Deb. 31, Vol. XX, 17·0'·2006) 
Col. 65-66 

Need for widen ina ofaltemate road from 
Barthiaguandu to Kodaikanal via 
Vadipatti-Thadiyankundu-Kodaikanal 
in Tamil Nadu (MUR 377) 
(Deb. 32, Vol. XX, 11-05-2006) 
CoL 327 

Need to accord clearance by the Forest 
Department for construction of road 
and brid,e between Rath (Hamirpur) 
and Garautha (Jhansi) (MUR 377) 
(Deb. 17. Vol. XVIII, 10.03-2006) 
Col. 342 

Need to connect all the vUltaes by roads 
under Pndhan Mantri Gramin Sadak 
Yojana In Satari district. Maharuhtra 
(MUR377) 
(Dtb. 13, Vol. XVIII, 06-03-2006) 
Col. 369 

Need to conltrUct a new bridp over river 
Lone on Unnao-Rai 8IreiUy fOld, Uttar 
Pradesh besides conductinl a survey 
of dilapidated roads in Unnao 
Pari iament.ry Constituency 
(MUR377) 
(Deb. 24, Vol. XIX. 21·03-2006) 
Col. 72 

Need to construct roads under Pradhan 
Mantr; Gramin Sadak Yojan. in tribal 
backward areas of Iharkhand 
(MUR377) 
(Deb. 19. Vol. XVIII. 13-03-2006) 
Col. 217-88 

Need to develop road infrastructure in 
Karaikal region of the Union Territory 
ofPondicherry. (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 370 

Need to expedite construction ofBarjora-
T~pur, Hatashuri-Godardihi and other 
pend ina road projects in Bankura and 
Burdwan districts In West Bengal 
underPradhan Mantri Gramin Sadak 
Yojana(MUR377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 387 .. 8 

Need to have a time bound programme 
for completion of Road Over Bridge. 
work in Kerala (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 441 

Need to release funds from Central Road 
Fund for up&radatlon of Godoj-
Ramachandrapur. and De1hi-Alwar-
Shahpura roads in Rajasthan 
(MUR377) 
(Deb.lt Vol. XVII. 20-02-2006) 
Col. 33. 

Need to review the criteria of population 
fixed for construction of roads under 
the Pradhan Mantr! Gram!n Sadak 
Yojana in tribal and hilly reaions of tile 
country (MUIt 377) 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 213-14 



SUBJEcr INDEX 435 

Network of Roeds 
{Deb. 15. Vol. XVIII. 01-03-2006) 
Col. 95-97 

New National Road Transport Policy 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 101 

Pending Proposals of Inter-State Roads 
(Deb. 15, Vol. XVIII. 08-03-2006) 
Col. 2'2-'3 

Pend ina Proposals of Inter-State Roads 
in Rajuthan 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 194-9' 

Roy raul Committee 
Air Traffic 

(Deb. 16, Vol. XVIII, 09-03.2006) 
Col. 213·14 

RayIIty 
Need to revise royalty on Coal and other 

minerals produced in Orissa (MUR 377) 
(Deb. 24, Vol. XIX, 21.03-2006) 
Col. 67-68 . 

Royalty on Coal 
(Deb. I S. Vol. XVIII. 08-03.2006) 
Col. 245-46 

Royalty on Natural Ou 
Poor Condition of Roadlilon, China (Deb. 16. Vol. XVIII. 09-03-2006) 

(Deb. II, Vol. XVIII, 02-.03-2006) I Col. 77-79 
Col. 201 Rubber 

Quality of Rural Roads ' Import of Rubber 
(Deb. 2, Vol. XVII, 17-02-2006) (Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 95-99 Col. 128-30 

Reconstruction of Roads and Bridges in 
Mumbai 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 211 

ProductionlExpon of Rubber 
(Deb. 35, Vol. XX. 23·05·2006) 
Co1.3~1 

Rubber Board Reaulatory Body on Road Safety 
(Deb. 31, Vol. XX. 17.0'.2006) FCISchemeforRubberBoard 
Col. 111-19 (Deb. 30. Vol. XIX, 16-05·2006) 

Col. 13' 
Rold Development Projects in Bihar 

(Deb. " Vol. XVII. 22-02.2006) RublterRneareblnltttute 
Col. 139-40 FCI Scheme for Rubber Board 

Road Link between India and Pakistan 
(Deb. 31, Vol. XX, 17·0'·2006) 
Col. 198 

Road·Rail Connectivity to M~or Ports 
(Deb. 26, Vol. XIX, 10-0'-2006) 
CoI.39-45 ' 

Sub·Committee on Road Transport 
Industry 
(Deb. 29, Vol. XIX, 1'·0'·2006) 
CoL 369 

World 'Bank Loan for Hilly Area 
(Deb. 21, Vol. XIX, 17-03·2006) 
Col. 71-79 

(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 13' 

R .................. . 
Amendment to Petroleum Rules, 2002 

(Deb. II, Vol. XVIII, 02·03.2006) 
Col. 47 

RurtlArea. 
, Acc ... Deficit Charp Realme 

(Deb. 17, Vol. XVIII, 10·03-2006) 
Col. 315 

ADB Auistance for Rural Bleelrlfleatlon 
(Deb. 15. Vol. XVIII, 01-03-2006) 
CoL,... 
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AIIOCIliOa of FunD • r.chayati Raj 
Institutiou 
(DeIJ. ,2', v.I. XIX, ..... '-2006) 
c.a.4t1036 

AI ..... ., .............. 
(M. 17. Vol. xvm, If..03-2006) 
c&11S-~ 

Allo..-reflJlO.,..ull iltlbnlA.-
(0.. 6. Vol. XVII, 23-02-2006) 
Col. 226-27 

Appointment of DakpalJ 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 310-1 .. 

Assessment of Telec::om Service in Rural 
Areas 
(Deb. 2, \IQJ. XVII, 17-02-2006) 
Cotl73-74 . 

Assistance by NABAJID to Rural Women 
(Deb. 12, Vol. XVIlI, 03-03-2006) 
CoI.I~79 

Assistance from Foreip Countries for 
Rural Electrificltien 
(D.~. 33, Vol. XX. 19-0'-2006) 
Col. 332 

Assistance to Co-opentive Banks 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 45-" 

Assistance to Rural Artisans 
(Deb. 33, Vol. XX, 19.0'-2006) 
Col. 307-01 

Banks in Itural Areas 

BTS Dr Maharuhtrl 
(Deb. 2, Vol. XVII, 17-02·2006) 
Col. 24' 

Cellular Phone in Rural Areas 
(Deb. 12, Vol. XVIII, 03-03·2006) 
Col 113-14 

ee-aaLik. 
(Deb. 29, Vol. XIX, 1'-05-2006) 
Col. 13'-37 

Collection of ADC 
(Deb. 21,.Vol. XIX, 17-03-2006) 
Col. 60-61 

Communication Network in VilJaaes 
(Deb. 31, Vol. XX, 17-05-2006) 
CoI.268~9 

Complaints under Rural Developmental 
Works 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 241-42 

Computers in Rural Areas 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. I .. 

Conceuion for Installation of Phones in 
Rural Areas 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 263-64 

Conference of Rural Drinking Water 
Supply and Rural Sanitation 
(Deb. 7, Vol. XVII, 24-02-2006) 
Co1.31-41 

(Deb. 2, Vol. XVII, 17-02-2006) Cost Limit of Rural Sanitation Programme 
Col.'0-53 (Deb. 21, Vol. XIX, 17-03-2006) 

Col. 233-3' Bia-Fucl ProJramme in Viliapi 
(Deb. 26, Vol. XIX, 10-05-2006) Curtailment of Funds for Rural Schemes 
CoI.31S (Deb. 12, Vol. XVIII, 03-03-2006) 

BSNL Expenditure in Villapllilemote 
Areu 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 199-200 

BSNL Services in RInIArIll 
(Deb. 2, Vol. XVII, 1'-02.2()06) 
Col 301.02 

Col. 70-73 
Data on Availability of Water 

(Deb. 33, Vol. XX, 19·0'·2006) 
Col. 99-101 . 

Development ofCIUJters under PURA 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 11-19 



Development of.Forest Vil"ea 
(Deb. 35, Vol. XX, 23·05·2006) 
Col. 333·35 

Development of Hanclicrafta 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 97-100 

Development of lnfi'utructure in Rural 
Areas 
(Deb. 10, Vol. XVIl, 01'()3·2006) 
Col. 106-01 

Development ofPllatation Projecta 
(Deb. 13, Vot. XV1tI, ... UIM) 
Col. 27S-77 

Digging of Wells in Rural Areas 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 421-23 
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Fore ......... RanJArea 
(D.~. 33, VOl. XX, .'-05-2006) 
Col. 1M 

Funds for Sheep and Goat Rearing 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 163 

Gandhi Gramodaya Sankalp Abhiyan-
Adanh Gram Pariyojana 
(Deb. 26, Vot XIX, 10.()S-2006) 
CoL 54-51 

Gram~ 
(Dlia. f .......... ,.a ..... ) 
Col.47~ 

Grant of~tioa LoIn in Urban Rural 
Area 
(Deb. lI, Vol. XIX, 12 .. '·2006) 
Co1.259oa 

Drinking Water Supply to Rural AnII GranIllO .... Schools 
(Deb. 2, Vol. XVII, 17-02-2006) (Deb. 15, 'till. XVIII, OW3.20(6) 
Col. 9-21 Col. 2Go44 

Economic Disparity between Cities ancI 
Vi ..... 
(Deb. 31, Vol. XX, 17-05-2(06) 
Col. 298-304 

Electricity in Vii. 
(Deb. 21, Vol. XIX, 12-05-2"') 
Col. 7..., 

Electrification of Vii .... 
(Deb. 21, Vol. XIX, 12~'·lON) 
CoI.2SO-S6 

(Deb. 33, Vol. XX, I '-OS-2006) 
Col. 269-10 

Enpgement ofUnemployod IluraI Youths 
in Postal Services of 

(Deb. 17, Vol. XVIII, 10-03-20(6) 
Col. 119-20 

Finances to Rural Poor 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 82-83 

Financial Assistance for Rural Economy 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Co1.167~8 

ImpIen_' ,'. til NUQA 
(D.b. 2. Vol. XVII, 17-02-2006) 
CoLS).Q 

impllmenlltion of NSS Scheme 
(ON. ~. Vel. XJX. 10-0'·2006) 
011. ... 

I.., .. , •• tIaadOOVYoj_ 
(D.b. 31, Val. XX, 11-05-2006) 
Cel.3f5.17 

Improvement in Programmes of 
Doordatahan 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 6 

Indebcednesl in Rural Areal 
(Deb. 31, Vol. XX, 17-05-2006) 

. Col. 95-97 
Installation of Telephone Tower in Aligarh 

(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 135-39 

Internet Facility in Rural Area 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 111-12 
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Investment in Rural Sector ' Need to expedite rural electrification in 
(Deb. 12, Vol. XVIII, 03·03·2006) Mathura Parliamentary Constituency, 
Col. 133 Uttar Pradesh (MUR 377) 

(Deb. 4, Vol. XVII, 21·02·2006) 
Irregularities detected under Col.314 

SwaranjaYat'lti Gram Swarozgar Yojana ; 
(Deb. 2. Vol. XVII 17.02.2006) I Need to provl.de adequa~e co~pensatlo~ 

, to the yiliagers In Tlrunelveh 
Col. 283·85 Parliamentary Constituency whose 

Kissan Scva Kendra lands have been acquired for expansion 
(Deb. 32, Vol. XX, 18·05.2006) ofSterlliteCopperLimlted. TamiiNadu 
Col. 50.52 (MUR 377) 

Loan to Entrepreneurs 
(Deb. 14. Vol. XVIII. 07·03·2006) 
Col. 81-82 

Loan to Rural Families I 
(Deb. 2, Vol. XVII. 17·02-2006) 
Col. 295·97 

Meeting of Vigilance and Monitoring 
Committee 
(Deb. 21, Vol. XIX, 17·03-2006) 
Col. 183-87 

Monitoring and Vigilance Committees 
(Deb. 28, Vol. XIX, 12·05·2006) 
eo I. 53 

NABARDAided Rural Roads 
(Deb. 28, Vol. XIX, 12·0S·2006) 
Col. 298·300 

National Plan for Rural and Urban Women 
(Deb. 20, Vol. XVIII, 14.03·2006~ 
Co1.I~1 

National Rural Energy Security 
Programme 
(Deb. S, Vol. XVII. 22·02·2006) 
Col. 121·22 

National Rural Health Mission 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 122 

~eed for implementation of'Rajiv Gandhi 
Rural Electrification Scheme' in 
Samastipur district, Bihar (MUR 377) 
(Deb. 31, Vol. XX, 17·05·2006) 
Col. 443 

(Deb. 23, Vol. XIX, 20·03·2006) 
Col. 18·19 • 

Need to take steps to improve the 
condition of rural artisans in 
Murshidabad district, West Bengal 
(MUR377) 
(Deb. 34, Vol. XX, 22·0S·2006) 
Col. 498 

New "genda for NCW 
(Deb. 20, Vol. XVIll, 14~03·2006) 
Col. ISS 

NOOs in Rural Development Sector 
(Deb. 28, Vol. XIX, 12·05·2006) 
Col. 238 

Nirmal Gram Puraskar 
(Deb. 21, Vol. XIX, 17·03·2006) 
Col.I03-oS 

PCO Connections at Panchayat Level 
(Deb. 2, Vol. XVII, 17·02-2006) 
Col. 102 

Post Offices in Rural Areas 
(Deb. 12, Vol. XVIII, 03·03·2006) 
Col. 111·13 

Prime Minister's Rural Communication 
Scheme 
(Deb. 26, Vol. XIX, 10·OS·2006) 

. CoJ.480·82 
Private Bank Branches in Rural Areas 

(Deb. 12, Vol. XVIII, 03·03·2006) 
Col. 211 

Production by Aaro and Rural Industry 
Units 
(Deb. 14, Vol. XVIII) 07·03·2006) 
Col. 18·28 
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Production of Cement 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 129-41 

Promotion of Rural Tourism 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoJ.26-34 

Proposal to Encourage Solar Energy 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 219-23 

Quality of Rural Roads 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 9S-99 

R&D for Rural Welfare 
(Deb. 12, Vol. XVIII, 03-03-2006) 
CoI.67~9 

Raisin, Additional Funds by Banks 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 1 ()()"()2 

Refund of Amount for Rural 
Electrification 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 214-1S 

Revamping of Postal Services 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoI.211-12 

Revamping of Rural Sanitary System 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoJ.33-44 

Road Map for NREG Act 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. ISO-51 

Rural Development through Panchayati 
Raj Institutions 
(Deb. ,21, Vol. XIX, 17-03-2006) 
Col. 76-77 

Rural Electrification 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. IOS-09 

Rural Electrification Pmgramme 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 86-87,205-22 

Rural InstitUtional Finance 
(Deb. 33, Vol. XX, 19-05-2006) 
Col.161~3 

Rural Internet Connectivity 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 208 

Rural Lendin, 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 27S-76 

Rural People in Non-Agricultural Sector 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 217-18 

Rur.1 Sports Programme 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoI.IOS-15 

Rura! Telecommunication Network 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 199-202 

Rural Telecommunications in Uttaranchal 
(Deb. 17, Vol. XVIII. 10-03-2006) 
COI.304-OS , 

Rural Teledensity 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 231-32 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 69-70 

Rural Telephone Exchanges 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Co1.16~7 

Rural Textile Industry 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Co1.66~7 

Rural Water Supply under Swajaldhara 
(Deb. 33, Vol. XX, 19-05-2006) 
CoI.IS9-90 

Rural Electrification in Maharashtra Safety Standards for Villaae Dwellers 
(Deb. 5. Vol. XVII. 22-02-2006) (Deb. 28. Vol. XIX. 12-05-2006) 
Col. 169-70 I Col. 367~8 
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Sc: ...... for luraI Poor 
(Deb. 4, Vol. XVII, 2 I -02-2006) 
CoL 221-22 

Settina up ofOrllllin Vyavaayik Kendra 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 470-72 

Shorta,e of Medical Practitionersl 
Compounden 
(Deb. 26, Vol. XIX, 10-05-2006) 
Co1419090 

s... .Lo..'r, •• AcdviIia 
(DIIt. It. ... XftI, .,.,.,. ... ) 
Col.49-SO 

Survey Conducted by NIIiouIInItkute 
oOiutrition 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoL 23G-31 

Surwy for EdUClted UnempIo)tId in Rural 
Ana 
(Deb. 29, Vol. XIX, 15-05.2006) 
CoL 214-16 

Trainina to People in Rural Development 
Sector 
(Deb. 21, Vol. XIX, 12·0'-2006) 
Col. 131 

Tralnina to Rural Unemployed by NOOt 
(Deb. 33, Vol. XX, 19·05-2006) 
Col. 191-200 

TuberculOlia amon, Rural People 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoJ.~ 

1V Tnn-Jaen ill Rural Area 
(8*. '4, Vel. XX,22-05-2006) 
Col. ttl 

Univaal s.vice ObUption Funds 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 215-86 

Upkeep QfLetter Boxes 
(Deb. 7, Vol. XVII, 24·02-2006) 
Col. 112-13 

Urbanisation of Rural Area 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. I,. Technical Education in Rural Area 

(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 12-13 usa Funds for Rural Telephoney 

Tile •• rcliciM 'J'hroqp ISRO Satellite 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 62-65 

Telecut of News in Rural Areas 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 163-64 

Telecom Services in Rural Areas 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 225-26 

Telephone Facility in Villages 
(Deb. 2, Vol. XVII, 17-02-2006) 
CoI.2S-4S 

Total Literacy Programme 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 112 

Trade Fairs in Rural Areu 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.I 09-11 f 

(Deb. 21, Vol. XIX, 17-03-2006) 
CoI."-61 

Utilisation of Funds for Rural 
Telecommunications 
(Deb. 12, Vol. XVIII, 03-03.2006) 
Col. 162-64 

Vi,ilance and Monitoring Committees 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 43-4' 

Village Public Telephone Scheme 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 299-300 

Welfare SchemeslProgrammes for Youth 
(Deb. 10, Vol. XVII, 01·03-2006) 
Col. 19-91 

WTO Settlement and Rural Sector 
(Deb. 21, Vol. XIX, 12-0'-2006) 
CoI.3aNI 
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Rural Development 
Achievements of CAP ART 

(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 45-51 

Development of Villages 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 268-72 

Externally Aided Rural Development and 
Poverty Alleviation Schemes 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 110 

Implementation of Rural Development 
Schemes through Forest Department 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 110 

Need to ensure proper implementation of 
Rural Development Schemes in 
Chidambaram Parliamentary 
Constituency, Tamil Nadu (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col.3S2 

Need to review the implementation of rural 
development projects in Banda 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 490 

Need to sent a Central team to Sitapur in 
Uttar Pradesh to review the 
implementation of centrally sponsored 
Rural Development Schemes 
(MUR377) 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 334-3S 

Non-Release of Funds to NGOs for Rural 
Development 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 91 

Online Monitoring of Rural Development 
Programmes 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 134-35 

Pending Rural Development Projects 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 64-75 

Performance of NGOs in Rural 
Development Sector 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 176-82 

Priority to Proposals of MPs 
(Deb. 17, Vol. XVIIl, 10-03-2006) 
Col. 87-88 

Review of State's Matching Share 
(Deb. 17, Vol. XV III , 10-03-2006) 
Col. 290-91 

Rural Electrification Corporation 
Umited 

Need to clear the proposal to bring forth 
public bonds of REC and NHAI for 
the benefit of investors (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2(06) 
Col. 332 

Outlay for Rural Electrification 
Corporation 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 203 

Refusal to Sanction Loan by REC 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 344-45 

Rural Employment Guarantee Scheme 
Need to implement 'Food for Work' and 

'Rural Employment Guarantee Scheme' 
in East Singhbhoom district in 
Jamshedpur Parliamentary 
Constituency, Jharkhand (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 353 

Rural Enel'l)' Pl'OIramme 
Integrated Rural Energy Programme 

(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 229-30 

Rural Industry 
Financial Assistance for setting up of 

Agro and Rural Industries 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 89-90 

New Scheme for Agro and Rural Industry 
(Deb. 14, Vol. XVIII, 07.03-2006) 
Col. 71 
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Plight of Artisans, Weavers and other 
Rural Industries 
(Deb. 33, Vol. XX, 19-05-2006) 
Col.361~2 

Production' by Agro and Rural Industry 
Units 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.lS-2S 

Projects/Schemes Sanctioned 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.30S 

Promotion of Agro and Rural Industries 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 322-24 

Rejuvenation of Rural Industries 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Co1.2~7 

Rural Credit to Industries 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 31S-20 

Setting up of Agro and Rural Industries 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Co1.4~ 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 210-11 

Rural Infrastructure Development Fund 
Rural Infrastructure Development Fund 

(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 39-44 

Rural Knowledge Centres 
Mission 2007 for Rural Knowledge 

Centres 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 243-4S 

Ra •• ia 
Agreement between India and Russia 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 245-46 

Difficulty in Practicing Hindu Faith in 
Russia 
(Deb. S, Vol. XVII. 22-02-2006) 
Col. 92-93 

Indian Technology Centre in Moscow 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 276-77 

Indo-Russia Cooperation in Defence 
(Deb. 6, Vol. XVII, 23-02-2006) 
Co1.311-12 

Indo-Russia Cooperation in Petroleum 
Sector 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 22S-26 

Indo-Russia lnitiative in JT Sector 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 329-31 . 

lndo-Russia Nuclear Energy Cooperation 
(Deb. 10, Vol. XVII, 0 1-03~2006) 
Co1.l91-92 

Indo-Russia Trade 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 331-32 

Joint Study Group on Trade between India 
and Russia 
(Deb. 4, Vol. XVJI, 21-02-2006) 
Col. 162-63 

Promotion oflndian Culture Abroad 
(Deb. 15, Vol. XVIJI, OS-03-2006) 
Col. 73-75 

Technical Fault in T-90 Tanks 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 182-83 

Sachchar Committee 
Situation arising out of information 

reportedly sought by the Sachchar 
Committee about statistical break up 
of religious minorities of the personnel 
df the Defence and Para Military 
Forces in the country (Sub.) 
(Deb. 2, Vol. XVIJ, 17-02-2006) 
Col. 313-39 

Saral Karamcharis 
Safai Karamcharis in Maharashtra 

(Deb. 7, Vol. XVJl, 24-02-2006) 
Col. 126-30 
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Sainlk Schools 
Opening ofSainik Schools 

(Deb. 6, Vol. XVII, 23-02-2006) 
Co1.181-82 

Sainik Schools 
(Deb. 32, Vol. XX, 18·05-2006) 
Col. 171-73 

Salary and Allowances 
SO% DA Merger 

(Deb. 7, Vol. XVII, 24-02·2006) 
Col. 168-69 

Autonomy in deciding Employees 
Remuneration 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 189 

BRO's Workers KilledlInjured 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 71-72 

Commission on Salaries and Allowances 
ofMPs 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col.21S 

DA to Central Government Employees 
(Deb. 17, Vol. XVnf, 10-03-2006) 
Col. 181-82 

Financial Assistance under Revised UGC 
Scale 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 60 

Need to provide remuneration to contract 
workers at par with regular employees 
in oil PSUs (MUR 377) 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 441 

Need to undertake revision of pay scales 
for Readers! Associate Professors 
under Merit Promotion Scheme in State 
Agricultural Universities Particularly 
in Hissar, Haryana (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 326 

Pay Disparity 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col.30l-02 

Pay Scale of Master Craftsman 
(Deb. 32, Vol. XX, 18-0S·2006) 
Col. 101-02 

Payments Under Coal Wage Agreement 
(Deb. 19, Vol. XVIII, 13·03-2006) 
Col. 125-26 

Special Allowance to Soldiers Serving 
under UN Peacekeeping Mission 
(Deb. 6, Vol. XVII, 23·02·2006) 
Col. 92-93 

Wage Agreement of Indian Airlines 
Employees 
(Deb. 6, Vol. XVII, 23·02·2006) 
Col. 115·116 

Wage Revision 
(Deb. 16, Vol. XVIII, 09·03·2006) 
Col. 253·S4 

Salt 
Ban on Ordinary Salt 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 156-S7 

Ban on Traditional Salt 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 184-85 

Fortification of Salt 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoI.6S 

lodised Salt 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 102-04 

Production of Salt 
(Deb. 20, Vol. XVIII, 14-03-2(06) 
Col. 17S 

Sale oflodised Salt 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 163-64 

Sale of Salt 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 367-68 
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SuIpooIU Gnmeea RoIpr yo) .... 
Employment Generation Scheme 

NinnaJ Gram Puraskar 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 103~5 (Deb. 7, Vol. XVII, 24-02-2006) 

Col. 20-31 Poor Sanitation in Rural Railway Stations 

Irregularities under SGRY 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 176-77 

Rates of Food grains under SGRY 
(Deb. 17, yo!. XVIII, 10-03 -2006) 
Col 186 

Relief to Farm Labourers under SGRY and 
SOSY 
(Deb. 7, Vol. XVII, 24-02'-2006) 
CoI.201~ 

Saa.tatioa 
Budget (General)- 2006-07-Presentation 

(Deb. 9, Vol. XVII, 28-02-2006) 
CoL 6-7 

Cleaning of Railway Stations and Trains 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoL 123-24 

Conference of Rural Drinking Water 
Supply and Rural Sanitation 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 38-41 

Cost Limit of Rural Sanitation Programme 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoL 233-35 

Fund Sharing Pattern under Total 
Sanitation Campaign 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 71-73 

Low Cost Sanitation Scheme 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 89-91 

Need to construct toilets in every village 
under Total Sanitation Scheme of the 
National Rur:al Health Mission 
(MUR377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 266-(;7 

(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 191 

Requirement of Funds for Water Supply/ 
Sanitation Facility 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 188-91 

Revamping of Rural Sanitary System 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 33-44 

Sanitation Conditions in Government 
Hospitals 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 21-22 

Water Supply and Sanitation 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 279-80 

World Bank Assistance 
(Deb. 2, Vol. XVII, 17-02-2006) 
COl.2S3 

World Bank Loans for Slum Sanitation 
Programme 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 157 

Sanjha Swaehhata Abhiyan 
Sanjha Swachhata Abhiyan 

(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 210-1 ) 

Sant Guru Gba.lda.ji 
Need to declare the birth anniversary of 

Sant Guru Ghasidasji on 18 December 
as a Public Holiday (MUIt 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 67 

Slrdar Patel 
Need to ensure that derogatory remarks 

made against late Sardar Patel in the 
History Book prescribed in Delhi 
University are expunged (MUR 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 499 
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Sarva Shiklha AbhlyaD 
Budget (Gencral)- 2006-07-Presentation 

(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 6 

Educational System 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 249-50 

Enrolment of Students under SSA 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 11-18 

Expenditure on S.S.A. 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 26-38 

Implementation of SSA and MDM 
Scheme 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.218-19 

Monitoring Mechanism for SSA and 
MDMS 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col. 308-1 1 

Need to take steps for promotion ofSarva 
Shiksha Abhiyan in Madhya Pradesh 
(MUR377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 488 

President's Address 

Cryogenic Engines 
(Deb. 1 S, Vol. XVIII, 08-03-2006) 
Col. 229-30 

Delay in Launching of Satellites 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 82-84 

Edusat 
(Deb. 3S, Vol. XX, 2~-OS-2006) 
Col. 303-06 

Global Navigational Satellite System 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 169 

Launch of Satellites 
(Deb. IS, Vol. XVIII, 01-03-2006) 
Col. 21-22 

Launching of Communication Satellites 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 61-62 

Launching of INS AT -4C 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoI.214 

Satellite for Sea Vessels 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 71 . 

Satellite Radio Services 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.lS7-SI 

(Deb. l. Vol. XVII, 16-02-2006) 
Col. 4 Teaching through Satellites 

(Deb. 35, Vol. XX, 23-05-2006) 
Sarva Shiksha Abhiyan Col. 97-98 

(Deb. 30, Vol. XIX, 16-05-2006) Tele-Medicine Through ISRO Satellite 
Col. 354 (Deb. 10, Vol. XVII, 01-03-2006) 

Utilization of Funds under SSA 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 393-96 

Sasbastn Seema Bal 
Pension Benefit to Sashastra Seema Sal 

"(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 387-88 

Satellite 
Building of Communication Satellites by 

ISRO 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 387 

Col. 62-65 
Weather Satellite 

(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 200-01 

Saudi Arabia 
Agreement with Saudi Arabia 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 296 

Anti-Terror Deal with Saudi Arabia 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 131-32 
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Bilateral Trade between India and Saudi 
Arabia 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 354-55 

Cooperation in Oil Sector with Saudi 
Arabia 
(Deb. II, Vol. XVIIi, 02-03-2006) 
Col. 83-84 

Displeasure of Haj Committees over 
Arrangements 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 208-09 

Flights from Hyderabad for'Haj Pilgrims 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Co1.2~5 

Investment in Saudi Arabia 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 71 

Situation arising out of non-payment of 
compensation to the families oflndian 
Haj Pilgrims who died in the stampede 
in Mecca (Saudi Arabia) in January, 
2006(Sub) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 409 

SaviDp 
Bonus on Monthly Income Accounts 

(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 1-7 

Mobilising Small Savings 
(Deb. 33, Vol. XX, 19-05-2006) 
Col.210-11 

Rate of Interest on Special Deposit 
Scheme 
(Deb. 3, Vol. XVII, 20-02-2006) 
Coi.1I5 

Scam 
IPOScam 

(Deb. 33" Vol. XX, 19-05-2006) 
Col. 362-63 

Irregularities in IPO 
(Deb. 2, Vol. XVII, 17-02-2006) 
CoI.21-2S 

Post Dated Orders for Compensation 
Claims 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 69 

ScamsinDDA 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 102-03 

Stamp Paper Scam 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 51-53 

Scheduled Aren 
Promotion of Agro and Rural Industries 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 322-24 

Scholarship 
Central Assistance under Post Matric 

Scholarship Scheme 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Col. 221-22 

Education to Girls 
(Deb. 20. Vol. XVIII, 14-03-2006) 
C01.2S2-S6 

PrelPost Matric Scholarship Scheme 
(Deb. 32. Vol. XX. IB-OS-2.C)06) 
Col. 164-68 

Rajiv Gandhi National Fellowship 
Scholarship Scheme for SC/ST 
Students 
(Deb. 6. Vol. XVII, 23-02-2006) 
Col. 332-33 

Scholarship to Girls 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 243 

Scholarship to School Drop-outs 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 231-32 

Scholarship to SCS/OBCs Students 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 95-96 

Scholarship to ST Students 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 107-09 
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Scholarships to Children of Beedi 
Workers 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 190-91 

Scbool 
Additional Grants for Primary Schools 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 225-26 

Admission of Children in Schools 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 179-80 

Art Education in School Curriculum 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 84-85 

Boarding School facilities to Tribal· 
Children 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 277-78 

Burden of School Bags 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 3-5 

Children keeping away from Schools 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 98-\01 

Computer in SchoolslPanchayats 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 294-96 

Educational Institutions 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 230-31 

Fire Safety Measures in Schools and 
Colleges 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 295-96 

Free Residential Schools for SCIST/OBC 
and Minorities Children 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 74-76 

Funds for Construction of Ashram 
Schools 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 43-54 

Grants to Rural Schools 
(Deb. IS, Vol. XVlIl, 08-03-2006) 
Col. 24244 

Grants to SHS 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 137-38 

Hostel facilities in KVS 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 63-64 

Increasing Sports Schools 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 70-71 

Introduction of Human Rights and Duties 
as Compulsory Subject 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 23 1-32 

Introduction of Vedic Texts as Optional 
Subject 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 207 

Need to expedite construction ofCenInl 
School building at Shajapur, Madhya 
Pradesh (MUR 377) 
(Deb. 2S, Vol. XIX, 22-03-2006) 
Col. 6 

Need to expedite opening of a Kendriya 
Vidyalaya at Gopeshwar in Chamoli 
district, Uttaran~hal (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2-(06) 
Col. 269 

Need to open a Central School in Bagaha 
region of Champaran district Bihar 
(MUR377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 402 

Need to open Kasturba Girls Residential 
Schools in Alwar district, Rajasthan 
(MUR377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
CoL 65 

Opening of Residential Schools 
(Deb. 30, Vol. XIX, 16-0S-2006) 
CoL 199-201 
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Opening of SChoo Is under KGBV 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 402-04 

Promotion of Sanskrit 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 10-17 . 

Quality of Education 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 273-74 

Recognition to Private Schools 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 331-34 

Recruitment and Posting of Language 
Teachers 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 213 

Satellite Schools 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 325 

Setting up of Additional Schools 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 280-81 

Setting up of lED Schools 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 127 

Setting up of Model Residential School 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 282-90 

Utilisation of Funds 
(Deb. 35, Vol. XX, 23-05-2006) 
CoL 34 

Scleuce and Tecbnology 
Action Plan on Desalination Unit 

(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 243-44 

Agreement between India and South 
Korea 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoI.92~3 

Increase in Minimum Temperature 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 202 

Indian Technology Centre in Moscow 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 276-77 

Irradiation Technology for Food 
Preservation 
(Deb. I S, Vol. XVIII, 08-03-2006) 
Col.374 I 

Micro -Technology 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 183-84 

Missile Development Programme 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 137-38 

Production of Military Hardware 
-.; (Deb. II, Vol. XVIII, 02-03-2006) 

Col. 225 
Proposal for Science and Technology 

(Deb. 33, Vol. XX, 19-05-2006) 
Col. 120-22 

Ramjet Technology 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 71-7'1. 

Technology Transfer from Foreign 
Countries 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 135-36 

Technology Upgradation for Paper 
Industry 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 154 

Technology Upgradation Fund for 
Handloom Sector 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 69 

Telecast of Science and Technology 
Programme 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 272 

VigyanRail 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 217 
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Science Centn 
Science Centre 

(Deb. 33, Vol. XX, 19-05-2006) 
Col. 221 

Scientist 
Award for Scientists 

(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 209 

Ban on Indian Atomic Scientists 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 325-27 

FC) Scheme for Rubber Board 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.I3S 

Gap between Farmers and Scientists 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 197-99 

Grants for Research 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 236 

NASSCOM 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 265-68 

Scientists' Share in Profit 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 135-38 

Women Scientists 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 148-50 

Working Conditions of Scientists 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 151-52 

Sc:otland 
Air India Service to Scotland 

(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 222 

SCs/STs/OBCs 
Acquisition of Land for Establishment of 

HAL Factory 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 40-41 

Adivasi Mahila Sashaktikaran Yojana 
(Deb. 30, Vol. XIX, 16-05-2006) 
COl.S3 

Administrative Report under Article 2440) 
and 275(i) 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 67-70 

Admission of SCslSTs in Medical and 
Engineering Colleges 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 94 

Allocation of Funds for Tribal Regions 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 165-66 

Allocation of Funds to Employ Tribals 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col.304-OS 

Application for Retail Outlets in Rajasthan 
(Deb. 32, Vol. XX. \S-05-2006) 
Col. 106-07 

Awards under Pratibha Unnayan Yojana 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.313 

Backlog of Reserved Posts 
(Deb. 32, Vol. XX, \S-05-2006) 
Col. 216 

Boarding School facilities to Tribal 
Children 
(Deb. 30, Vol. XIX, \6-05-2006) 
Col. 277-7S 

Budget (General)- 2006-07-Presentation 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 9 

Categorization of Scheduled Tribes 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 226 

Ceiling Cost on Construction of Hostels 
forST 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col. 59-60 

Ceiling Cost on Hostels for SCs 
(Deb. 32, Vol. XX. \S-05-2006) 
Col. 207-09 
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Coaching-cum-Guidance Centre for SCsi 
STs 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 382-90 

Computer Training Centres for SCs and 
OBCs 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 171 

Computer Training to ST Students 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 318 

Constitution of-Commission for STs 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 168 

Construction of Hostels for STs 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col.318 

Creamy Layer amongst SCs 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 308-09 

Crime against SC/ST 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 357-62 

Distribution oflrrigated and Un irrigated 
Land 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 262-70 

Education to SCs 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 61 

Education to Tribals 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col. 227-41 

Empowennent ofTribal Women 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.S3-S4 

Enlisting ofTribes in ST list 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 61-63 

Enrolment ofSC/ST Students in IITs 
(Deb. 20, Vol. XVllI, 14-03-2006) 
Col. 232-34 

Examination coaching faciJity for STs 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 258-59 

Exclusion of Castes from SCs list 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 159 

Financial Assistance/Loan facilities to 
OBCs for Studies 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 109-14 

Free Residential Schools for SC/ST/OBC 
and Minorities Children 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 74-76 

Housing facilities for SCslSTs 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 373-74 

Inclusion of Castes in list of SCs 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.S2-54 

Inclusion of Castes in OBCs list 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 283-86 

Inclusion of Castes of Uttar Pradesh in 
SC/ST list 
(Deb. 16, Vol. XVllI, 09-03-2006) 
0:>1.93 

Inclusion of New Castes in OBC list 
(Deb. 31, Vol. XX, 17-05-2006) 
COI.204-OS 

Inclusion of Washermen (Dhobi) 
Community in SC list 
(Deb. 11, Vol. XVIII, 02~03-2006) 
Col. 29-30 

Insurance Schemes for Tribals 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 161-63 

Issuance of Caste Certificates to STs 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 404-06 

Lakshadweep Scheduled Tribes 
Constitution Amendment Bill 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 149-50 
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Loan facility hl OBCs for Higher 
Education 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 117-18 

Mine Leasing to SCs/STs 
(Deb. 30, Yol. XIX, 16-05-2006) 
Col. 351-53 

Misutilisation/Diversion of Funds meant 
for SCs Welfare 
(Deb. 32, Vol. XX, 18-05-2(06) 
Col. 126-27 

Need to check mass exodus oftribals from 
Bastar region of Chhanisgarh due, to 
Naxal violence in the region and 
provide interim relief to them 
(MUR377) 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 383-84 

Need to clear the proposal of the 
Government of Uttar Pradesh for 
inclusion of certain castes in the list 
of Scheduled Castes (MUR 377) 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 490 

Need to confer ownership rights on the 
tribal living on forest land in Gujarat 
(MUR377) 
(Deb. 3. Vol. XVII. 20-02-2006) 
Col. 340 

Need to enact a law providing statutory 
basis to the extant policy of 
reservations to Scheduled Castes"and 
Scheduled Tribes for its effective 
implementation (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 34S-46 

Need to enquire into the functioning of 
placement agencies providing services' 
of house-maids in Delhi with a view to 
check trafficking of Adivasi girls 
(MUR377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 287 

Need to ensure the sum allocated under 
special component plans for the 
benefit ofSCslSTs is not spent on any 
other items of work (MUR 377) 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 346 

Need to look into the problems being 
faced by Gond Community in Varanasi 
district, Uttar Pradesh (MUR 377) 
(Deb. 23, Vol. XIX. 20-03-2006) 
Col. 16-17 

Need to provide financial assistance to 
the Government of Andhra Pradesh for 
providing basic amenities at SCs/STs 
hostels in Nizamabad and other parts 
of State (MUR 377) 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 23B-39 

Need to provide reservation for Nomadic 
tribes alongwith OBCs in higher 
educational institutions (MUR 377) 
(D~b. 32. Vol. XX, IB-05-2006) 
Col. 32B-29 

Need to provide reservation to aBCs in 
Higher Educational Institutions and 
reservation in the Private Sector jobs 
(MUR377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 400-01 

Need to relax the provisions of the Forest 
(Conservation) Act, 19BO to enable 
distribution of, land to the tribals in 
Lahul Spiti and Chamba districts of 
Himachal Pradesh (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 265-66 

Need to restore the number of seats 
reserved for SCslSTs in Chhanisgarh 
Legislative Assembly and Lok Sabha 
from the State proposed to be reduced 
by the Delimitation Commission u per 
200 I census (MUR 377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 281-82 
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Need to set up monitoring mechanism for 
job reservation and appointment of 
OBCs in NDMC, Delhi (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 444-45 

Need to take steps for educational 
development ofSCslSTs with a view to 
enable them to take the benefit of 
reservations in Government jobs (MUR 
377) 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.S02 

New Schemes for SCs 
(Deb. 32, Vol. XX, IS-05-2006) 
CoI.ISI-82 

Population ofSClST 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 102-03 

Pre-Exam Coaching Scheme 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 271-72 

Pre-examination Coaching Facilities for SCs 
andOBCs 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 105-06 

PreIPost Matric Scholarship Scheme 
(Deb. 32, Vol. XX. IS-05-2(06) 
Col.I64-6S 

Preservation and Promotion of Tribal 
Culture 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 191-92 

Primary Education to Tribals 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 372-73 

Raj iv Gandhi National Fellowship 
Scholarship Schemefor SCIST Students 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 332-33 

Recognition of Voluntary Organisations 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 165 

Recommendation of Committee on 
Conversion 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col.2S5 

Rehabilitation of Displaced Tribals 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Co1.65~ 

Rehabilitation ofTribals 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 75 

Report ofKilljng ofTribals 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 227-2S 

Research and Training Activities for 
Tribals 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 295-302 

Reservation for SCslSTs in Private Sector 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 24 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 257-59 

Reservation in Promotion 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 630-31 

Reservation to OBC in KVSINVS 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 399 

Reserved Posts for SCs/STslOBCs 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 143 

Resettlement Policy for Tribals 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 355-56 

Retail Outlets to Reserved Categories in 
Rajasthan 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 186-87 

Review of Tribal Schemes by National 
Scheduled Tribes Commission 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 263-64 
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Revision in Central List ofOBC 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 210-12 

SC Officers in CBEC 
(Deb. 28, Vol. XIX, 12-0S-2006) 
CoI.3n-78 

Scheme of Hostel for SCs and OBCs 

Ver ification of Caste Certificate 
(Deb. 30, VoL XIX, 16-05-2006) 
Col. 142 

Vocational Training to STs 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 303-06 

(Deb. 27, Vol. XIX, 1I-0S-2006) Sea 
Col. 221 

Schemes for SCs/STs and OBCs for 
Higher Studies 
(Deb. 6, Vol. XVII, 23-02~2006) 
Col. 202-04 

Scholarship to SCstOBCs Students 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 9S-96 

Scholarship to ST Students 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 107-09 

Setting up of Computer Training Centres 
forSTs 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 316 

Situation arising out of alleged brutal 
attack and killing of Adivasis by Police 
in Kalinganagar in Orissa (CA) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
C01.3S3-80 

Special Package for Backward Districts 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col.n 

Upgradation of Merit ofST Students 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 83-8S 

Upliftment ofTribals 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 62-64 

Utilisation of Funds 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 34 

Utilisation of Funds under Scheme of 
Hostels for SCs 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 192-95 

Cleaning of Sea 
(Deb. 29, Vol. XIX, I S-OS-2006) 
Col. 100-01 

Desalination of Sea Water 
(Deb. 33, Vol. XX, 19-0S-2006) 
C01.4S-47 

Missiles Found in Sea 
(Deb. 6, Vol. XVII, 23-02-2006) 
COJ.20S-06 

Procurement of Vessels to Detect Sea 
Mines 
(Deb. 6, Vol. XVII. 23-02-2006) 
CoJ.lS6 

Sea Erosion 
(Deb. 13. Vol. XVIII, 06-03-2006) 
CoI.I64-6S 

SeaFood 
Sea Food Industry 

(Deb. 30, Vol. XIX, 16-0S-2006) 
CoUI7 

Seafood Processing Units 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.2IS-16 

Second State Reor&anisation 
Commission 

Second State Reorganisation Commission 
iDeb. 3S, Vol. XX, 23-0S-2006) 
C01.17S-76 

Second World War 

Monetary Benefits to Second World War 
Veterans 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col.lS6-S8 
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Need to increase the honorarium being 
given to Indian soldiers who worked 
for Allied Forces during Second World 
War (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 440-41 

Securities and Exchange Board of India 
Audit of Market Intermediaries 

(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 137-38 

Complaints received by SEBI 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 376 

Grading System 
(Deb. 7,Vol. XVII, 24-02-2006) 
Col. 220-2 I 

Imposition of Ban by SEBI 
(Deb. 28. Vol. XIX, 12-05-2006) 

, Col.297 

Interests of General Investon 
(Deb. 28. Vol. XIX, 12-05-2006) 
Col. 280-81 

IPOScam 
(Deb. 33, Vol. XX, 19-05-2006) 
Co1.362~3 

Penny Stock Movements 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoI.I05~ 

Trading by Triumph Securities 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Co1.303~ 

Security 
Committee to Strengthen Internal Security 

(Oeb. 14, Vol. XVIII, 07-03-2006) 
Col. 380-81 

Delhi Metro Security 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 383-84 

Exemption for Pre-Embarkation Security 
Check 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 157-58 

Hiring of Security Agencies 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 273-76 

Minority Cell 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 257 

Safety and Security Coverage to 
Employees • 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 67 

Security Arrangement at Religious Places 
(Deb. 4, ~ol. XVII, 21-02-2006) 
Col. 236 

Security Arrangements in Institutions 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 223 

Security at Airports 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 181-82 

Security Check-up Technology at 
Airports 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 31-32 

Security Co-operation with Japan 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 238 

Security Protection to Moving Trains 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 217 

Threat to National Security 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 97-98 

Training to Security Personnel 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 145-46 

Waiving of Security Clearance 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 206-07 

Security Council 
Expansion of Security Council 

(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. '3 1-32 
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Seed 
Bt. Cotton Seed 

(Deb. 3, Vol. XVII, 20-02-2006) 
CoL I 08-{)9, 285-86 

Cultivation ofBt. Cotton Seed 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 102-03 

Introduction ofTenninator Technology . 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.318 

Marketing of Products Produced by Self 
Help Groups 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 232-33 

Micro finance to SHGs 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 343-44 

Self Help Groups Schemes in Agriculture 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 283-84 

Legislation on SpuriouS! Adulterated Seeds Semi Conductor 
(Deb. 3, Vol. XVII, 20-02-2006) Semi Conductor Integrated Circuits 
Col. 28 1-82 Layout Design Act 

National Seed Grid (Deb. 26, Vol. XIX, 10-05-2006) 
(Deb. 8, Vol. XVII, 27-02-2006) CoI.479-80 
Col. 245 Senior Citizens 

Need to open an Agricultural Research Centre Anomaly in Age Limit for Senior Citizens 
for augmenting the productivity as well (Deb. 6, Vol. XVII, 23-02-2006) 
as the quality of spice seeds in Mehsana Col. 264 
Parliamentary Constituency, Gujarat 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 15-16 

New Seed Act 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 291-92 

Production and Distribution ofQuaJity Seeds 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoL 341-42 

Seed Valley 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 183-84 

Shortage of Hybrid and Coconut Saplings 
(Deb. 29, Val. XIX, 15-05-2006) 
Col. 262-63 

State Seed Certification Agencies 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 243-44 

Self Help Groups 
Interest Rates for Self Help Groups 

(Deb. 17, Vol. XVIII, 10-03-2006) 
0)1.104-05 

Integrated Programme for Older Persons 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 228-29 

Medical Facilities to Senior Citizens 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoJ.\90-91 

Rebate for Senior Citizens 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 142-47 

Schemes for Older Persons 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 138-41 

Social Security to Senior Citizens 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 145 

Welfare Schemes for Older Persons 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 144-45 

Sericulture 
Sericulture Production 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 93-95 
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Sethusamundram Project 
Sethusamundram Ship Channel Project 

(Deb. 31, Vol. XX, 17-05-2006) 
Col. 343-45 

Sewerale 
Improvement of Underground Sewage in 

Cities 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 163 

Project of Maharashtra 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col.20S-09 

Sell Ratio 
Declining Sex Ratio 

(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 214-15 

Sex Ratio 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 236-39 

Survey on Sex Ratio 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 91-92 

Sex Workers 
HIV Positive of Sex Workers 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 320-21 

Redressal Cell for Sex Workers 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 201-02 

Interests of General Investors 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 280-81 

Irregularities in IPO 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 21-25 

Need to have a look at the activities of 
FIls in view of unprecedented fan in 
the stock market (MUR 377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 397-98 

Norms for Mutual Funds 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 247-4S 

Penny Stock Movements 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 105-06 

Rise in Sensex 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 27S-S0 

Trading by Triumph Securities 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 303-04 

Shelter Homes 
Construction ofSwadhar Project Building 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 251-52 

Setting up of Shelter Home/Widow Homes 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 132-34 

Sex Workers under National Network Ship 
(Deb. 30. Vol. XIX. 16-0S-2006) 
Col. 63 

Shankar Committee 
Recommendations of Shankar Committee 

(Deb. 31. Vol. XX. 17-0S-2006) 
Col. 122-24 

Share Market 
Imposition of Ban by SEBI 

(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 297 

Acquisition of New Ships by SCI 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 101-03 

Decommissioned Ships at Ship Yards 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 142 

Global Players in Ship Building and Port 
Terminal Operation 
(Deb. I S, Vol. XVIII. OS-03-2006) 
C01.3S-36 
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Satellite for Sea Vessels 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 71 

SbipptaaCorpontioa of ..... 
Acquisition of New Ships by SCI 

(Deb. 10. Vol. XVII. 01-03-2006) 
Supply of Vessels to ONGC CoI.I0)'()3 

(Deb. 11, Vol. XVIII, 02-03-2006) Sboppllll M .... 
Col. 88-89 

Ship Brealdnl . 
BlueBird 

(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 233 

Pollution due to Ship Breaking Industry 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoI.6S~ 

Ship Breaking atAlang 
(Deb. 29, Vol. XIX, I S-OS-2006) 
Col. 354 

Ship Breaking Industry 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 142-43 

ShipYards 
Decommissioned Ships at Ship Yards 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 142 

Shippilll 
Black-listed Ferry Ship Companies 

(Deb. 35, Vol. XX. 23-0S-2006) 
Col. 169 

FDI in Shipping Sector 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 21 1-12 

Indo-Norway Agreement in Shipping 
Sector 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 78 

MoUs with Private Foreign Shipping 
Companies 
(Deb. 31, Vol. XX, 17-05-2006) 
Col.313 

New Shipping Agreement with Pakistan 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 223 

Construction of Malls 
(Deb. 29,. Vol. XIX. 1 S-OS-2006) 
Col. I SO-S 1 

Slachin 
DemilitarisationAgreemcnton Siachen 

(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 104 

Withdrawal ofTroops from Siachin 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 323-24 

Sick Industries 
Sick Industries 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 186-87 

Sikh Community 
Need to take up the issue ofreturnins of 

important articles related to the lives 
ofOurus preserved in British Museum 
in London with the Government of 
United Kingdom (MUR 377) 
(Deb. 3 t, Vol. XX. t 7-05-2006) 
Col. 445-46 

Sikh Gurus 
Bringing Back Articles of Sikh Gurus 

(Deb. 31, Vol. XX, 17-05-2006) 
Col. 76 

Sikkim 
Forest Cover 

(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 367-68 

Silk 
Dumping of Silk 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 329-30 

Silk Bank 
(Deb. 12. Vol. XVIII. 03-03-2006) 
CoL 210-1 I 
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Silk Industry 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col37S 

Silk Production 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 22S-30 

SDk. TeebaololY Mission 
Silk Technology Mission 

(Deb. 17, Vol. XVIII, 10-03-2006) 
CoL 192-94 

Silldri Fertilizer Works 
Need to revive Sindri Fertilizer Works and 

Hindustan Zinc Limited in Jharkhand 
with a view to protect the interest of 
workers (MUR 377) 
(Deb. 24, Vol. XIX, 21-03"2006) 
Col. 74 

Slappore 
Indo-Singapore Economic Co-operation 

(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 126 

Laying Undersea Cable 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 399-400 

Need to operate international flights from 
Madurai. Tamil Nadu to Singapore. 
Kuala Lumpur and Gulf countries 
(MUR377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 382-83 

. Opening oflITs at Singapore 
(Deb. 4, Vol. XVII. 2 I -02-2006) 
Col. 190-91 

Singapore-India Maritime Bilateral 
Exercise 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.Sl 

Sixth Pay Commission 
Sixth Pay Commission 

i<}.},(D~~.~,l!,~QI. XIX. 17-03-2006) 
. Col. 95 

SkUl Enhancement Programme 
Skill Enhancement Programme for 

Emigrants 
(Deb. 31, Vol. XX. 17-05-2006) 
Col. 269 

Slaughter Houses 
Need to check the pollution caused by 

unauthorised sla\lghter houses and by 
effluents released from industrial units 
in Unnao Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 274 

Slum 
Basic Civic Amenities in Slums and Illegal 

Colonies 
(Deb. 7. Vol. XVII. 24-02-2006) 
Col. 225 

Basic Facilities in Slums 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 51-52 

Grant-In-Aid to States 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 123 

Integrated Slum Development Programme 
(Deb. 33. Vol. XX. 19-05-2006) 
Col. 363-64 

Land Occupied by Jhuggi Clusters 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 172-73 

Need to formulate a policy for improving 
the condition of slums in the 
metropolitan cities (MUR 377) 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 247-48 

Pucca Houses to Jhuggi Jhonpari 
Dwellers 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. \50-51 

Settlement of Slum Dwellers 
(Deb. 28. Vol. XIX, 12-05-2006) 
CoI.I~1 
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Slum Areas 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 316-17 

Slum Population 
(Deb. 2S, Vol. XIX, 12-05-2006) 
Col. 185-87 

Slum ~ehabilitation Programme 
(Deb. 12, \'01. XVIII, 03-03-2006) 
Col. 23S-39 • 

Slums in Different Parts of Country 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 199-201 

Slums in Urban Areas 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 107-13 

Slums Rehabilitation Schemes 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 131 

World Bank Loans for Slum Sanitation 
Programme 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 157 

Small Farms Agri-Buslness Consortium 
Small Farms Agri-Business Consortium 

(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 202-03 

Small Industries Development Bank 01 
India 

Interest charged by SIDBI 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 214-15 

Public Issue to SIDBI Shares 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 301 

Rural Credit to Industries 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col.3IS-20 

Small Industries Development 
Organisation 

Training Programme by SIDO 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 332-33 

Small Industries Service Inltitutel 
Courses offered by Small Industries 

Service Institutes 
(Deb. 30, Vol. XIX 1';-05-2006) 
Col. 389 

Small Seale Industry 

Capital Investment in SSI 
(Deb. 14, Vol. XVIII, 07-03-2.)06) 
Col. 34S-50 

Closure of Units 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 242-43 

Contribution of Cottage and SSIs 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 193-94 

Credit Guarantee Fund Scheme 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 119-22 

Credit to Small Scale Industries 
·'(deb. 17, Vol. XVIII, 10-03-2006) 
~.112-13 

Emaent Treatment Plants f9{ SSI 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 158-59,.." 1< ' 

Enhancemcmtih Investment Limit 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 337-39 

Establishment of Tool Rooms and 
Training 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 161 

Expansion and Promotion ofSmaJl Scale 
Industries 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. SI-82 

Growth Rate 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 383-85 

Innovation Policy for SME Sector 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 409-10 
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Match Industry 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 158 

MoU between India and Mexico 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 262 

Need to prevent illegal entry of lute Twine 
from Nepal with a view to protect the 
Small Scale Jute Twine Manufacturing 
Industries in Andhra Pradesh 
(MUR377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 290 

Need to withdraw the order making it 
mandatory for Small Scale Industries 
producing bandage cloth at 
Chhatrapatti, Tamil Nadu to have their 
separate testing labs and other 
facilities for renewal of their licences 
(MUR377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 291 

Promotion and D~velopment of Small 
Scale lDdustrics 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 214-22 

Quality ofSSI Products 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoL 123-21 

Reserved Items for Production 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 59-118 

Schemes for SSI Entrepreneurs 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 26-27 

Self Employment Scheme 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 171-79 

Setting up of Small Scale Industries 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.2~1 

Setting up of SSI Townships 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 298 

Small Scale Industrial Units 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 2()()-06 

Smullllnl 
Agreement with China to check Narcotic 

Smuggling 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 99 

Bills and Ordinances 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 152-53 

Charges against Custom Officials 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 142-44 

Conference on Smuggling of Narcotics 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 401-02 

Infiltration/Smuggling from Bangladesh 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 117-18 

Joint Interrogation of Arrested Persons 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 265 

Smuggling in Goods Trains 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 90-91 

Smuggling of Can Ie 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 102-03 

Smuggling of Gold 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 220-21 

Smuggling ofIndian Currency 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 156-57 

Smuggling of Multi Media Cards 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 257 

Smuggling of Wildlife Items 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 228-30 
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Socill Forestry 
Social Foresay 

(Deb. 13, Vol. XVlIl, 06-03-2006) 
Col30S-06 

Sodal Sector 
Assessmc:nt of Gross Budg~ Support 

(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 57-58 

Decline in Expenditure on Social Sectors 
(Deb. IS, Vol. XVIII, 08-03-2006) 
CoI.4142 

Social Security 
Social Sewity Schm1e for UIl<lI'gIriied Sector 

(Deb. 13, Vol. XVIII, 06-03-2006) 
CoI.26J.64 

Social Security to Senior Citizens 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 145 

Social Secwity to Workers of Unorganised 
Sector 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoL 24647 

Soda Ash 
Ban on Import of Soda Ash 

(Deb. 14, Vol. XVIIl, 07-03-2006) 
CoLli 

Import Duty on Soda Ash 
(Deb. 20, Vol. XVIIl, 14-03-2006) 
Col. 328 

Soft Drink 
Pollution caused by Soft Drink 

Manufacturing Plants 
(Deb. 8. Vol. XVII, 27-02-2006) 
CoL 173 

Viol~tion of MRTP Act by Soft Drink 
Manufacturers 
(Deb. 28, Vol. XIX, 12-05-2006) 
CoL 364 

Software 
Assistance for Software Export 

(Deb. 31, Vol. XX, 17-05-2006) 
CoL 81 

Soil ErOlloD 

Need to evolve a national programme to 
check erosion caused by river 
Darekeswar in Vishnupur 
Parliamentary Constituency, 
West Bengal (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 366-67 

Soil Erosion in Western Ghat 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 73-74 

Soil Survey 
Soil and'Land use Survey 

(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 247-48 

Soil Testing Laboratories 
Soil Testing Laboratories 

(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 65-71 

Soldiers 
Life Expectancy of Retired Soldiers 

(Deb. 11, Vol. XVIII, 02-03-2006; 
Col. 51 

Solid Wlste Mlnlgement 
Solid Waste Management 

(Deb. 21, Vol. XIX, 17-03-2006: 
Col. 146 

South Asil Free Trade Area Agreemenl 
South Asia Free Trade Area Agreement 

(Deb. 4, Vol. XVII, 21-02-2006 
Col. 234-36 

South Asian Association for Region. 
Cooperation 

SAARC Conference 
(Deb. 35, Vol. XX, 23-05-2006 
Col. 213-14 

Trafficking of Women and Children 
(Deb. 35, Vol. XX. 23-05-2006 
Col. 129-30 
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South East Asian Countries 
TOJrism Cooperation Pacts with South 

~ ,< t Asian Countries 
(Del: ", Vol. XVIII, 02-03-2006) 
Col. 189 

SoutbKorea 
Agreement between. ,(iia and South 

Korea 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 92-93 

MoU with Korea Coast Guard on 
Maritime Cooperation 
(Deb. 27, Vol. XIX, II-OS-2006) 
Col. 1.72 

MoU with Republic of Korea 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 92 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 34748 

Trade between India and S9uth Korea 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 379-80 

South Pole 
Visit of Research Group to South Pole 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 125 

Space 

Achievements in Space Sector 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 52-54 

ManufactUre of Rockets 
(Deb. 26, Vol. XIX, 1 0-OS-2006) 
Col. 364-65 

Space Debris 
(Deb. IS, Vol. XVIIl, 01-03-2006) 
CoL 268 

Space Laboratory 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 219 

Special Component Plans 
Need to ensure the sum allocated under 

special component plans for the 
benefit ofSCs/STs is not spent on any 
other items of work (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 346 

Special Deposit Scheme 
Rate of Interest on Sp~cial Depcsit 

Scheme 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 115 

Special Economic Package 
Need to provide special economic 

package for all-round development of 
the Union Territory of Pondicherry 
(MUR377) 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 506 

Special Economic Package for States 
(Deb. 15, Vol. XVITI. 08-03-2006) 
Col. 198-99 

Special Economic Zone 
Exports made from Special Economic Zone 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 96-97 

Foreign Companies in SEZ 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 187 

Implementation of Special Economic Zone 
(Deb. 33, Vol. XX. 19-05-2006) 
CQ1.370-73 

Need to create Special Economic Zones 
for the development and promotion of 
hand loom industry (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 370-71 

Performance of Special Economic Zones 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.2S6-58 

President's Address 
(Deb. I, Vol. XVII, 16-02-2006) 
('.01. 8 
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Special Economic Zone for IT Industry Import ofSpiees 
(Deb. 21, Vol. XIX, 17-03-2006) (Deb. 30, Vol. XIX, 16-05-2006) 
Col. t 71-72 Col. 204-05 

Special Economic Zones 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 237-39 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 42-49 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 26-28 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 181-82 

Special Economic Zones in Agro Centre 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 91-93 

Special Investment Regions in SEZs 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 323 

Supply of Coal to Special Economic Zone 
(Deb. 15. Vol. XVIII. 08-03-2006) 
Col. 246-47 

Withdrawal of Special Status of Traders 
fromSEZs 
(Deb. 3S. Vol. XX, 23-05-2006) 
Col. 147-48 

Special Purpose Vebicle 
Special Purpose Vehicle 

(Deb. 7, Vol. XVII. 24-02-2006) 
Col. 182-83 

Spectrum Policy 

Need to open an Agricultural Research 
Centre for augrnentina the productivity 
as well as the quality of spice seeds in 
Mehsana Parliamentary Constituency. 
Gujarat (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
CoI.IS-16 

Pesticide in Exported Spices 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 186 

Price/Import of Spices 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 49-S1 

Production and Requirement of Spices 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 441-42 

Production of Cardamom 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 183-86 

Production of Garlic 
(Deb. 29, Vol. XIX, 15-0S-2006) 
Col. 291-93 

Production of Spices 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 238-39 

Shortage c. ~hiUi 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 15)-52 Spectrum Policy 

(Deb. 26, Vol. XIX, 10-OS-2006) Viruses AfJected Pepper Production 
Col. 663-64 (Deb. 13, Vol. XVIII, 06-03-2006) 

Spice G rowen 
Protection of Interests of Spice Growers 

(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 72-73 

Spice(l) 
Decline in Prices of Pepper 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 129-30 

Col. 164 
World Spices Congress, 2006 

(Deb. 20, Vol. XVIII, )4-03-2006) 
Col. 308 

Spoaae 1roa 
Closure ofSponae Iron Units 

(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 79-80 
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Minina of Sponae Iron 
(Deb. 30. Vol. XIX, 16-0S-2006) 
Q)L235-36 

Sports 
Action Plan for International Games 

(Deb. 26, Vol. XIX, 10-OS-2006) 
Q)L20S-06 

Assistance to Promote Adventure Sports 
(Deb. S, Vol. XVII, 22-02-2006) 
Q)1l76-77 

Contra) Funds for Promotion of Sports 
(Deb. 10, Vol. XVII, 01-03-2006) 
Q)L 162-63 

Commonwealth Games 
(Deb. S, Vol. XVII, 22-02-2006) 
CoI.2SO-S4 

Commonwealth Games, 2010 
(Deb. 17, Vol. XVIII, 10-03-2006) 
0,1.37-38 

(Dob. 26, Vol. XIX, 10-05-2006) 
0,1.322-23 

CollltnJction of Playgrounds 
(Deb. 5, Vol. XViI, 22-02-2006) 
Col. 178 

Construction of Sports Complexes in NER 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 63542 

Dope Testing FaCilities 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 196-98 

Dope Testing of Sports persons 
(Deb. 31, Vol. XX, 17-05-2006) 
Co1.180-81 

Encouragement to Sports 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.SOI-G3 

Expert Committee to improve Performance 
of Sports persons 
(Deb. 5, Vol. XVU, 22-02-2006) 
Col. 169-71 

Felicitations to Indian Cricket Team--
Reference by the Speaker 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col.) 

Funds for Promotion of Games and Sports 
in CollegesiUniversities 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 336-37 

Funds to Sports Federations 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 123-28 

Import of Sports Utility Vehicles 
(Deb. 14, Vol. XVIIl, 07-03-2006) 
Col. 24445 

Increasing Sports Schools 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 70-71 

National Sports Talent Competition 
Scheme 
(Deb. ) 5, Vol. XVIII, 08-03-2006) 
Col. 114-15 

Need to organise more national 
championships in Manipur for better 
utilisation of existing sports 
infrastructure in the State as well as 
training sports persons for the 
upcoming Olympic Games (MUR 377) 
(Deb. 2S, Vol. XIX, 22-03-2006) 
Col. 5 

Need to provide Central Assistance to 
the Football Academies helping them 
to produce qual ity-players of 
international standard (MUR 377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 286-87 

Need to take steps for reconstitution of 
WTestl ing Federation of I nd ia 
(MUR377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 280-81 

Non Interference in Running of Sports 
Organisation 
(Deb. 3), Vol. XX, 17-05-2006) 
Col. 136-37 
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Pension/financial Assistance to 
Sportspersons 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 187-94 

Promoting Sports among Children and 
Youth 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 231-32 . 

Promotion of Football 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.4647 

Promotion of Sports and Youth Affairs 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 465-69 

Promotion of Traditional Indian Games 
(Deb. 15. Vol. XVIII, 08-03-2006) 
Col. 14045 

Proposal to Establish SAl Centre 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 233 

Re-Iocation of National Institute of 
Sports 
(Deb. 31, Vol. XX. 17-05-2006) 
Col. 151-52 

Reference by the Speaker 
(Deb. 19. Vol. XVIII, 13-03-2006) 
Col.I 

Rural Sports Programme 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoI.I08-IS 

Scheme for Boosting Sports 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 174-76 

Sharing of Telecast Rights 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 17-22 

Sponsorship of Sports and Sports 
Persons 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 165-66 

Sponsorship to Sports Persons I 
(Deb. 26, Vol. XIX, 10-05-2006) I 
CoUI-52 

Sports Academies 
(Deb. 3 I, Vol. XX, 17-05-2006) 
CoI.S3 

Sports Projects in Himachal Pradesh 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 524-28 

Welfare of Sports Persons 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 116-18 

Welfare SchemeslProgrammes for Youth 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 89-91 

Sports Authority of India 
Construction of Playgrounds 

(Deb. S, Vol. XVII. 22-02-2006) 
Col. 178 

Proposal to Establish SAl Centre 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 233 

Spying 
Activities of Spy Agents 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 187-89 

Sri Lanka 
Agreement with Sri Lanka on Water 

Management 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 267-69 

Agreement with Sri Lanka to reduce ILD 
Charges 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 184 

I ndo-Sri Lanka Agreement on Agricultural 
Research 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col.231-32 . . 

Need to provide rehabilitation package 
to the Sri Lankan Tamil refugees 
(MUR377) 
(Deb. 19. Vol. XVIII, 13-03-2006) 
Col. 295-96 
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Need to review the policy for import of 
Vanaspati from Sri Lanka and Nepal 
(MUR377) 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 382 

Presentation to Sri Lanka on Centre-State 
Relationship 
(Deb. 31. Vol.. XX. 17-05-2006) 
Col. 116 

Protecting Indian Fishermen from 
Sri Lankan Navy 
(Deb. 5. Vol. XVII. 22-02-2006) 
Col. 82 

Refugee Influx from Sri Lanka 
(Deb. 14. Vol. XVllI. 07-03-2006) 
Col. 285 

Refugees 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col. 226-28 

Setting up of Power Projects Abroad by 
NTPC 
(Deb. 10. Vol. XVII. 01-03-2006) 
Col. 95-96 

Tea Package 
(Deb. 35. Vol. XX. 23-05-2006) 
Col. 319-20 

Vanaspati Industry 
(Deb. 35. Vol. XX. 23-05-2006) 
Col. 298-99 

Stafl'Seledion Commission 
Recruitment ofOfficcrs 

(Deb. 26. Vol. XIX. 10-05-2006) 

Stamp Papers 
Requirement of Judicial and Non-Judicial 

Stamps and Stamp Papers 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 133-34 

Shortage of Stamp Papers 
(Deb. 28. Vol. XIX. 12-05-2006) 
CoL 274 

Stamp Paper Scam 
(Deb. 20. Vol. XVI1I. 14-03-2006) 
Col. 51-53 

Starvation 
Committee on Starvation Deaths 

(Deb. 34. Vol. XX. 22-05-2006) 
Col. 151 

Eradication of Hunger 
(Deb. 19. Vol. XVIII. 13-03-2006) 
CoL 237-38 

Programme for Elimination of Hunger 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 203-04 

Starvation Deaths 
(Deb. 19. Vol. XVIII. 13-03-2006) 
CoL 172 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 449-50 

State Electricity Board 
Augmenting of Power Supply to ASEB 

(Deb. 28. Vol. XIX. 12-05-2006) 
Col. 124-25 

Settlement of Outstanding Dues 
(Deb. 10. Vol. XVII. 01-03-2006) 
Col. 127-30 

Col. 337-38 State Tndilll Corporation 

Stamp Duty 
Stamp Duty for Fanners 

(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 79-81 

Stamp Duty on Brokers 
(Deb. 33, Vol. XX, 19-05-2006) 
Co1.l78-79 

State Trading Corporation in Retail 
Segment 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 248-49 

Statement(.) 
Blasts in Varanui. Uttar Pradesh (St.) 

(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 322-24 
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Bomb Blast at Platform No.2 of 

Ahmedabad Railway Station on 
19~2-2006 (St.) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 262-65 

Civi I Nuclear Energy Cooperation with the 
United States (St.) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 409-14 

Correcting reply to Unstarred Question 
No.389 dated 22-02-2006 regarding 
Indian stake in Syrian Oil Field1St.) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 234-3S 

Discussions on Civil Nuclear Energy 
Cooperation with the United States in 
the context of recent visit of the 
President ofthe USA (St.) 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 439-66 i 

I 

Final Report of the High Level Committee ! 
Constituted under the Chairn:d'1ship , 
of Justice U.c. Banerjee on the incident 
of fire Express near Godhra Station of 
Western Railway on 27"()2-2002 (St.) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 276-78 

Outbreak of Avian Influenza (HS) in 
Navapur, District Nandurbar in 
Maharashtra (St.) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 296-97 

Outbreak of Avian Influenza Virus (HSN I) 
(St.) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 297 

Scorpene Submarine Project (St.) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 20-23 

Statement Correcting reply to Starred 
Question No. 170 dated 02.03.2006 
Re: Purchase of Aircraft; and (ii) 
Giving Reasons for Delay in Correcting 
the Reply (St.) 
(Deb. 28. Vol. XIX. 12-05-2006) 
Col.40l.o2 

Statement Correcting Reply to Unstarred 
Question No.\068 Dated 29.11.200S 
regarding UNDP Report 2005 (St.) 
(Deb. 20, Vol. XVIII. 14-03-2006) 
CoI.3S1 

StatementlCom:cting Reply to Starred 
Question No. 347 dated 17.03.2006 
Re: Revamping of Rural Sanitary 

Fiscal Responsibility and Budget System (St.) 
Management Act, 2003 (St.}--·-Laid (Deb. 33, Vol. XX, 19-0S-2006) 
(Deb. 9, Vol. XVII, 28-02 .. 2(06): Col.412 
Col. 43, I 'Status ofBPL Census, 2002 (St.) 

Incident of Hijacking of Mughalsarai- (Deb. 17, Vol. XVIII, 10-03-2006) 
B.rkakana Passenger Train No. 628 at Col. 322-26 . 
Hehegara Station by Naxalites in 
Jharkhand on 13th March, 2006 (St.) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 392-94 

Status of National Rural Employment 
Guarantee Act, 2005 (St.) 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.385-89 • 

India's vote on the Iran Nuclear Issue of 
Iran's Nuclear Programme (St.) States 
(Deb. 2, Vol. XVII. 17-02-2006) ContributionofStatestoGDP 
CoI.3SS-58 (Deb. 31, Vol. XX, 17-0S-2006) 

. Col. 137-38 Launch of National Rural Employment 
Guarantee Act (St.) I Cottage Industry in Poor State 
(Deb. 12, Vol. XVIII. 03-03-2006) (Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 254-58 Col. 277-79 
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Debt Burden of States 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 49-S2 

Demand of Kerosene in States 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 89-92 

Financial Discipline by States 
(Deb. 31, Vol. XX, 17-05-2006) 
Co 1.3 13-22 

Fiscal Reforms for States 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 304-05 

Fund Allocation to States 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 88-89 

Funds and Grants to States 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 130-36 

Grant-In-Aid to States 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 123 

Growth Rate in States 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 183-88 

Non-Utilisation of Funds by State 
Governments 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 46-50 

Opening MEA Secretariats in State 
Capitals 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 539-40 

Outstanding Dues Against State 
Governments 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 52-53 

Plan Assistance to States 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 97-99 

Settlement of Border Disputes amongst 
NE States 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 365-66 

Shifting of Service Taxes to the States 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col.3n 

Special Assistance to States 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 193-98 

Special Economic Package for States 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 198-99 

State Border Dispute 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 363-64 

Stationery 
Need to grant' Autonomous Body' status 

to the Stationery Department, Kolkata 
and release funds for its revival 
(MUR377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 24243 

Purchase of Stationery and General Items 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 354-86 

Purchase of Stationery Articles from 
Kendriya Bhandar 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 155-56 

Statutory Resolution 
Statutory Resolution Re: Disapproval of 

National Commission for Minority 
Education Institutions (Amendment) 
Ordinance, 2006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill, 2006-
Consid. and Pass 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 409-506 

Steel 
Agreement with Foreign Companies for 

Steel Units 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 174-75 

Alloy Steel Plant 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 107-08 
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Employment in Bokaro Steel Plant 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 253-S4 

Forward Integration of Alloy Steel Plant 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 235-36 

Import of Cargo 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 99-100 

Import of Steel 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 3640 

Import Price of Steel 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 260 

ProductionlProfit ofVSP 
(Deb. 13, VDI. XVIII, 06-03-2006) 
Col. 209-1 1 

Purchase of Machinery 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 313-15 

Steel Regulatory Commission 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 169 

Steel Research Institute 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 228-29 

Supply of Steel 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 341 

Steel Authority orlnd" Umlted Merger ofNSC with SAIL 
(Deb. 29, Vol. XIX, 15-05-2006) Coallmported by SAIL 
Col. 230-31 (Deb. 34, Vol. XX, 22-05-2006) 

Col. 425-26 
Mining Lease by Posco 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 275-76 

MoU to set up Steel Plants 

Distribution Network of SAIL 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 130 

Land Purchased by SAIL 
(Deb. 29, Vol. XIX, 15-05-2006) (Deb. 3, Vol. XVII, 20-02-2006) 
Col. 400 Col. 134 

MoUs with Private/Foreign Companies Merger ofNSC with SAIL 
(Deb. 19, Vol. XVIII, 13-03-2006) (Deb. 29, Vol. XIX, 15-05-2006) 
Col. 242-52 Col. 230-31 

Need to allot Iron Ore Deposits in State 
of Chhattisgarh or Orissa for the use 
ofVishakhapatnam Steel Plant, Andhra 
Pradesh (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 390-91 

Production of Steel 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 52-53 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 43 1-33 

ProductionlExport of Sponge Iron 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 169-70 

Need to appoint regular Managing 
Directors in SAIL units at Rourkela, 
Durgapur and Bokaro (MUR 377) 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 237 

Payment by SAIL against Damage 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. ISO-51 

Peripheral Development of SAIL 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 315-19 

Production Capacity of SAIL 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 205-07 
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Public Shares of Steel Authority of India 
Limited 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 140 

Purchase of Machinery 
(Deb. 29, Vol. XIX, 15-05-2006) 
Co1.313-15 

Setting up of Iron Ore Plant 
(Deb. S, Vol. XVII, 27-02-2006) 
Col. 98 

Stock Exchange 
Grading System 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 220-2 I 

Strike 
Lose due to Strike 

(Deb. II, Vol. XVIIl, 02-03-2006) 
Col. 214 

Strike by S81 Employees 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 49-51 

Student(s) 
Computer Training to ST Students 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col.3lS 

Deadline Fixed for Admission 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 160 

Dress of Girl Students 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 159~1 

Enr~lment ofSC/ST Students in IITs 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 232-34 

Enrolment of Studen~ under SSA 
(Deb. 30, Vo\. XIX, 16-05-2006) 
Co1.11-1S 

Expenditure of liT and 11M Students 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 138-39 

Financial Assistance/Loan Facilities to 
OBCs for Studies 
(Deb. 16, Vol. XVIII, 09-03.2006) 
Col. 109-14 

Free Education to Female Students 
(Deb. 20, Vol. XVHI, 14-03-2006) 
Col. 309 

Grants to SHS 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 137-38 

Intake of Stu4ents in IIMs and IlTs 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col.67~8 

Loan Facility to OBCs for Hi·gher 
Education 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 117-IS 

Mid-day Meal in Madarsas 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 65 

Mid-day Meal to Students Studying in 
Madarsas 
(Deb. 20, Vol. XVlII, 14-03-2006) 
Col. 156-57 

National Institute of Educational Planning 
and Administration 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 236-37 

North East Centres in States 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 243 

Rajiv Gandhi National Fellowship 
Scholarship Scheme for SC/ST 
Students 
(Deb. 6, Vol. XVII, 23-02-20061 
Col. 332-33 

Recruitment of Women Pilots in Airforce 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 74 

Research and Students 
(Deb. 17, Vol. XVIII, 10-03·2006) 
Col. 197-99 
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Scholarship to SestOBCs Students I Killing of several persons in Doda and 
~D~~5 I~ Vol. XVlII. 09-03-2006) Udhampur district on I st and 13th May, 

o. - 2006(Sub.) 
Upgradation of Merit ofST Students (Deb. 29, Vol. XIX, 15-05-2006) 

(Deb. 35, Vol. XX, 23-05-2006) Col. 2-6 
Col. 83-85 

Youth Leadership Training Camps 
(Deb. 15, Vol. XVIII. 08-03-2006) I 
Col. 112-13 

~bm8riM I 
Modem Torpedoes 

(Deb. 6. Vol. XVII, 23-02-2006) 
Col. 89 

Scorpene Submarine Project (St.) 
(Deb. 24. Vol. XIX, 21-03-2006) 
Col.~0-23 

Submission by Member 
Acquittal in Jessica Lal Murder Case in 

Delhi (Sub.) 
(Deb. 8. Vol. XVII, 27-02-2006) 
Col. 317-22 

Adjournment of the House Sine Die (Sub.) 
(Deb. 25, Vol. XIX. 22-03-2006) , 
Col. 13-19 

Alleged threat to the life of Dr. Mohd. 
Shahabuddin MP lodged in Siwan Jail, 
Bihar and need for proper medical care 
to the Member (Sub.) 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 448-50 

Bomb blast at Ahmedabad Railway Station 
on 19.2.2006 (Sub.) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Co1.311-19 

International Day of Mother Tongue (Sub.) 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col. 275-300 

Justice Mukherjee Commission on Inquiry 
Report on the demise of Netaji 
Subhash Chandra Bose(Sub.) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 312-27 

Landmine explosion by naxalites killing 
several Adivasis in Dantewara district. 
Chhattisgarh and relief measures for 
the families of victims. (Sub.) 
(Deb. 10, Vol. XVIJ, 01-03-2006) 
Col. 236-59 

Re:Reported observation made by the 
Prime Minister during the Round Table 
Conferences with Kashmiri Leaders 
(Sub.) 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoJ.309-12 

Re: Reported political interferences in the 
functioning of judiciary (Sub.) 
(~eb. 8, Vol. XVII, 27-02-2006) 
Col. 303-09 

Recent Indo-US Nuclear Agreement 
(Sub.) 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 262-70 

Report of Justice U.c. Banerjee Committee 
on Godhra Incident(Sub.) 
(Deb. 13, Vol. XVIII. 06-03-20(6) 
Col. 350-58, 373-76 

Reported attack on Christians in the 
country (Sub.) 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 281-82 

Reported decision to raise the water level 
ofMullaperiyar Dam in Kerala (Sub.) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 261-62 

Reported Grenade attack by militants in 
Dada, Jammu and Kashmir on 17th 
May.2006(Sub.) 
(Deb. 32, Vol. XX, 18-05-2006) 
Cal. 340-43 
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Reported move to rename ThennaI Power 
Station, Panipat and IMT, Manesar, 
Haryana named after Late Choudhary 
Devi Lal (Sub.) 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoI.2S9-61 

Situation arising out of continuing 
demolitions in Delhi, despite passing of 
leaislation by the Parlill11el1t banning 
demolitions for a period of one year(Sub.) 
(Deb. 33, Vol. XX, 19-05-2006) 
Col.I 

Situation arising out of defioeezing the bank 
accounts of Octavio Quattrocchi, an 
accused in the Bofors Scam (Sub.) 
(Deb . .s, Vol. XVII, 22-02-2006) 
Col. 3 10-3 1 

Situation arising out of information 
reportedly sought by the Sachchar 
Committee about statistical break up of 
religious minorities of the personnel of 
the Defence and Para MilitarY Forces in 
the country (Sub.) 
(Deb. 2, Vol. XVII, 17-02-2006) 
CoI.3I3-39 

Situation arising out of non-payment of 
compensation to the families of Indian 
Haj Pilgrims who died in the stampede in 
Mecca (Saudi Arabia) in January, 
2006(Sub.) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 409 

Situation arising out of the large scale 
demolitions carried out in Delhi(Sub.) 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 1-8 .. 

Strike by doctors in various hospitals of 
Delhi(Sub.) 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.,535-42 

Telecast of Sting Operations by the TV 
Channels (Sub.) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 26-46 

Visit of President of USA to India(Sub.) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 248-S6 

Subsidy 

Allocation of Additional Subsidy 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 83-84 

Budget (GeneraI)-2006-07-Presentation 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 29 

Classification of Agricultural Subsidies 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 131-33 

Cut in Food Subsidy 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 1-14 

Cut in Subsidy on Rice 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 98-99 

Situation arising out of reported remarks . . . 
made by USA's Ambassador to India on DlsSconttnuance of Power SubsIdy to 
the 'd d" tates 

~ountry ~ s~ on so~ omestlc (Deb. 10, Vol. XVII, 01-03-2006) 
and mterlldtlonallssues partIcularly on Col 167-68 
the nuclear programme oflran (Sub.) . 
(Deb. 3, Vol. XVII, 20-02-2006) Fann Subsidies 
Col. 319-34 (Deb. 34, Vol. XX, 22-05-2006) 

Situation arising out of strike by Advocates 
of Delhi B .. Association (Sub.) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 322-2S 

Col. 439-40 
Fertilizer Subsidy to, ..... 

(Deb. I, Vol. XVII, 27-02-2006) 
Col. 234-35 
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Payment of Subsidy to Phosphatic 
Fertilizer Producers 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 260-61 

Power Subsidy 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 124-25 

Reduction in Subsidy for PDS 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 258-59 

Self Employment Scheme 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 178-79 

Submission of Fake Bills for Subsidy on 
Fertilizers 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 234-36 

Subsidised Foodgrains 
(Deb. 3. Vol. XVII. 20-02-2006) 
Col. 100-02 

Subsidy and Dwelling Units under lAY 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 1 17-18 

Subsidy Burden on Oil PSUs 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 128-30 

Subsidy on Fertilizers 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 99-100 

Subsidy on Haj 
(Deb. 6, Vol. XVII. 23-02-2006) 
Co 1.1 09-11 

Subsidy on LPG 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 73-74 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 92-93 

Subsidy on Petroleum Products 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 106-07 

Subsidy Pattern Under Macro-
Management Work Plan 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 333-35 

Subsidy Policy 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 226-28 

Subsidy to CCI 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 173-74 

Subsidy to Cotton Corporation of India 
Ltd. 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 234-35 

Subsidy to Medicinal Plants 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 551-52 

Textile Upgradation Fund Scheme 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 160 

Withdrawal of Subsidy from Higher 
Education 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.213 

Sudan 
Agreement with Sudan for Power Project 

(Deb. 33, Vol. XX, 19-05-2006) 
Col. 147 

Agreement with Sudan for Setting up of 
Power Plant 
(Deb. 5. Vol. XVII, 22-02-2006) 
Col. 287 

SUIIf 
Deregulation of Sugar Industry 

(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 83-14 

Export of Sugar 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 370 

Free Sale of Levy Sugar 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 134 
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Increase in Sugar Price 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 23-29 

Levy Supr for APL Families 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 94-95 

Package for Sugar Industry 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoI.263~ 

Pak Wheat in Lieu oflndian Sugar 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 185-87 

Productivity of Sugar 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. ISS-57 

Revival of Sugar Industry 
(Deb. 34, Vol. XX, 22-05-2006) 
Co1.167~8 

Shortage of J ute Bags 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 78-79 

Shortage of Sugar 
(Deb. 29, Vol. XIX, 15-05-2006) 
Co1.61~2 

Shortage of Sugar in Kerala 
(Deb. 8. Vol. XVII, 27-02-2006) 
Col. 172-73 

Sugar De-licensing System 
(Deb. 19. Vol. XVIII, 13-03-2006) 
Col. 201-02 

Sugar Export to Pakistan 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 340-41 

Sugar Industry on Priority Sector Lending 
(Deb. 7. Vol. XVII. 24-02-2006) 
Col. 178-79 

Supply of Levy Sugar 
(Deb. 29. Vol. XIX. 15-05-2006) 
Col. 355-57 

SUlar Mills 
Free Sale of Levy Sugar 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 134 

Need to set up a sugar mill in Madhaw 
Garh Tehsil, Uttar Pradesh for the 
benefit of the farmers in the region 
(MUR377) 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.J96 

Need to take steps for revival of Cachar 
Sugar Mill in Chargola. Karimganj 
District, Assam (MUR 377) 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 268 

Revival of Sugar Mills 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 254 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 94 

Shortage of Jute Bags 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 78-79 

Shortfall in Sugar Production due to 
Closure of Mills 
(Deb. 29. Vol. XIX. 15-05-2006) 
Col. 249-57 

Sugar Mills 
(Deb. 17, Vol. XVIII, 10-03-.2006) 
Col. 295-96 

Sugarcane 
Package for Sugarcane Farmers 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 94-95 

Production of Sugarcane 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 19-28 

Suicide 
Need to grant relief to the farmers who 

had borrowed loans in Malegaon 
Parliamentary Constituency, 
Maharashtra with a view to check 
increasing incidents of suicides by 
farmers in the region (MUR 377) 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 241 
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Suicide by rarmers 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 71-75 

Sunderbana 
Cutting of Sundarbans Forest 

(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 252-53 

Need to provide basic infrastructural 
facilities at Sunderbans Wildlife area 
in West Bengal (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 346 

Irregularities Detected under 
Swaranjayanti Gram Swamzgar Yo';" 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 283-85 

Loan under SGSY 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 47-54 

Pilot Programme under SGSY 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 185-86 

Relief to Farm Labourers under SGRYand 
SGSY 
(Deb. 7, Vol. XVII, 24-02-2006) 

SUa'entitions Col. 201-02 
Removal ot St'!lerstitions Training to Local Artisans under SGSY 

(Deb. 21, Vol. XIX, 17-03-2006) I (Deb. 1, Vol. XVII, 24-02-2006) 
Col. 247-48 Col. 223-24 

Swa Shakti Project 
Swa-Shakti Project 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 329-31 

Swajaldhara Yojana 
Delay in Release of Funds under 

Swajaldhara Yojana 
(Deb. 28. Vol. XIX: 12-05-2006) 
Col. 247-49 

Swarn. Jayantl Shahari Rozpr Yoja.a 
Grant to Orissa Under SJSRY 

(lJeD. ii, "'~I. XV Ill, 10-03-2006) 
Col. 212-13 

Swama Jayanti Shahri Rojg~ I'"lillra 
(Deb. 17, Vol. XVIII, lO-L~-.:"tS) 
Col. 162-68 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 175-76 

Enhancement of Funds under Swajaldhara Syria 
Yojana Correcting reply to Unstarred Question 
(Deb. 33, Vol. XX, 19-05-2006) No.389 dated 22-02-2006 regarding 
Col. 239-40 Indian stake in Syrian Oil Field (St.) 

I (Deb. 10, Vol. XVII, 01-03-2006) 
h:plementali~~ ofSwajaldhara Yojana Col. 234-35 

(Deb. 33, Vol. XX, 19-05-2006) 1 d' St k . S . 0'1 F' Id Col. 42-45 n Ian a e 10 yrran I Ie 
(Deb. 5. Vol. XVII, 22-02-2006) 

Relaxation in Norms under Swajaldhara Col. 98-99 
(Deb. 33, Vol. XX, 19-05-2006) I Taj Mahal 
Col. 291-93 I • 

Rural Water Supply under Swajaldhara 
(Deb. 33, Vol. XX, 19-05-2006) 
CoL :li9·~u 

Swam Jaysnti Gram Swarozgar Yojana 
Employment Generation Scheme 

(Deb. 7, Vol. XVII, 24-02·2006) 
Col. 20-31 

Structural Safety ofTaJ 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 47-48 

Tajikistan 
Welcome to Parliamentary Delegation 

from the Republic of Tajikistan 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoLI 
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...... Nadu 
-Village on Wheels' Project 

(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 44 

ADB Tsunami Assistance Project 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 323-24 

Assistance for Local Dams and Big 
Canals 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 137 

Assistance for Upgradation of ESI 
Hospitals 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 236-37 

Awareness of Activities of Sea 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 324-25 

Bt. Cotton 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 91-99 

Candle Manufacturing 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 344-46 

Construction of By-Passes 
(Dob. 1 S, Vol. XVIII, 01-03-2006) 
Col. 267 

Construction of Overbridges in Tamil 
Nadu 
(Deb. 11, Vol. XVIlI, 02-03-2006) 
CoI.I2S 

Container Freight Station in CheMai 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 32S-26 

Creation ofBuic Infrastructure in Cluster 
Buis 
(Deb. 20, Vol. XVIII, 14-03-2006) 
COl.2SO-S1 

De_ination of Sea Water 
(Deb. 33, Vol. XX, 19-05-2006) 
Co1.4s-47 

Development of Forests 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 203-04 

ESt Hospitals and Dispensaries 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoI.206 

Facilities at Railway Stations in Virudhu 
Nagar 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 165-66 

Facilities in ESI Hospitals 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoI.240-41 

Funds for the Wind Energy Projects 
(Deb. 2f, Vol. XIX, 12-05-2006) 
Col. 161-62 

Gauge Conversion in Tamil Nadu 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 260-62 

Gauge Conversion Projects in Tamil Nadu 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 197-98 

Grants by PFC in Tamil Nadu 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 300-02 

Irrigation Projects of Tamil Nadu 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 249 

Land for Maritime Complex in Chennai 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 97 

Loss of Hard Coral 
(Deb. 29, Vol. XIX, I S-05-2006) 
Col. 433-34 

Medical Tourism 
(Deb. 27, Vol. XIX, 1I-0S-2006) 
Col. 41-42 

National Highways in Tamil Nadu 
(Deb. 26, Vol. XIX, 10-05~2006) 
Col. 645-46 
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Need for widening of alternate road from 

Barthiaguandu to Kodaikanal via 
Vadipatti-Thad iyankundu-Kodaikanal 
in Tamil Nadu (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Cot. 327 

Need to address the grievances of 
Executives of Bum Standard Company 
Limited (Refractory bivision) at Salem, 
Tamil Nadu (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 489-90 

Need tQ allocate adequate funds for 
completion of Virudhnagar-
Manamadurai gauge conversion work 
in Tamil Nadu (MUR 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 507 

Need to allocate funds for construction 
of more check dams and for desiltation 
of water bodies in Sriperumbudur 
Parliamentary Constituency, Tamil 
Nadu with a view to conserve and 
proper drainage of rain water 
(MUR377) .. 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 11-12 

Need to declare Villupuram in Tamil Nadu 
as an industrially backward district 
(MUR377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 403 

Need to ensure proper implementation of 
Rural Development Schemes in 
Chidambaram Parliamentary 
Constituency, Tamil Nadu (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Cot. 352 

Need to include more districts in Tamil 
Nadu under National Rural 
Employment Guarantee Scheme 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 24-25 

Need to open a railway booking centre at 
Bodinayakanur, Tamil Nadu (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 64 

Need to operate international flights from 
Madurai, Tamil Nadu to Singapore, 
Kuala Lumpur and Gulf countries 
(MUR377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 382-83 

Need to provide adequate compensation 
to the villagers in Tirunelveli 
Parliamentary Constituency whose 
lands have been acquired for expansion 
ofSterllite Copper Limited, Tamil Nadu 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 18-19 

Need to provide adequate funds for 
promotion of Tamil as a classical 
language (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 23-24 

Need to release a commemorative stamp 
in honour of Late Shri P.S.K. 
Lakshmipathiraju, a freedom fighter 
from Tamil Nadu (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 337 

Need to release a Commemorative stamp 
in memory ofM.C. Veerabahu, veteran 
freedom fighter of Tamil Nadu 
(MUR377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 73-74 

Need to sanction a 'Bio-Methonation 
Plant' for Oddanchatram town in 
Dindigul district, Tamil Nadu for 
generating electricity from vegetable 
waste(MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 360 
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Need to set up a filII-fledged E.5.1. Hospital 
in Kanyakwnari district, Tamil Nadu 
(MUR377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col 69-70 

Need to set up a full-fledged passport 
office at Madurai, Tamil Nadu 
(MUR3T1). 
(Deb. 10, Vol. XVI( 01-03-2006) 
CoL~5 

Need to set up a Passport Office at 
N .. ercoi~ Tamil Nadu (MUR 377) 
(Deb. 29, Vol. XIX, 15-05-2006) 
ColS46-47 

Need to set up Industrial units in backward 
District of Tamil Nadu 
(MUR.377) 
(Dob. 24, Vol. XIX, 21-03-2006) 
Col 71-72 

Need to take steps to protect the Poultry 
Industry affected due to spread on Bird 
Flu in Tamil Nadu (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 17 

Need to upgrade the eXIsting State 
Highway between Sivakasi and Sattur 
to. National Highway and include it in 
four-laning plan between VJrUdhunagar 
and Sattur (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoL 346 

Need to withdraw the order making it 
II1IIldatory for Small Scale Industries 
producing bandage cloth at 
Chhatrapatti, Tamil Nadu to have their 
ICpIII'8te teatin& jabs and other facilities 
for ~ ofttleir licences (MUR 377) 
(Deb. 19, Vol .. XVIII, 13-03-2006) 
Col. 298 

Needs to create a Wild Life Sanctuary at 
the Kodaikanat Forest and provide 
fencina at the border of hi ani Hills to 

Proposals from the South 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 94-9S 

Railway Infrastructure for New Delhi and 
Chennai Railway Stations 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 180-81 

Relief to Farm Labourers under SORY and 
oc;sy 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 201-02 

Runway of Madurai Airport 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 173 

Second Project Tiger for Tamil Nadu 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 124 

Setting up of Air Force Station at Madurai 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 182 

Setting up of Textile Industries 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 162-65 

Textile Park in Tamil Nadu 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 190-91 

UpgradationIModemisatlon of Airports 
in States 
(Deb. 1 I, Vol. XVIII, 02-03-2006) 
Col. 72-73 

WLL Tcchnology at Tirupur 
(Deb. 31, Vol. XX, 1 ""05-2006) 
Col. 333 

World Spices Congress, 2006 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.30S 

~ menace of elephants in Palani 'lUatioD 
ParU .... entary Constituency, Tamil 
Nedu (MUR 377) Additional Excise Duty 
(Deb. 19, Vol. XVIII, 13-03-2006) I (Deb. 7, Vol. XVII, 24-02-2006) 
Col 290-91 Col. 95-96 
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Adoption ofEET Formula 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 3940 

Amount Locked up in Cases 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 193-94 

Amount Spent on Collection of IT 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 75-77 

Appeals Before CIT 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 213-14 

Black Money 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 385-86 

Budget (General)- 2006-07-Presentation 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 3143 

Cess on Air Travel 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 95-96 

Collection of Cess 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 169-71 

Collection of Service Tax 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 73-74 

Collection of Toll Tax 
(Deb. 15, Vol. XVIII, OB-03-2006) 
Col. 93-95 

Compensation for VAT 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 346-48 

Confirmed Demands 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 64-66 

CST and VAT 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 376-77 

Custom Duty at Hyderabad Airport 
Project 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 211 

Customs Duty on Edible Oils 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 389-92 

Data on Tax Payers 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 131-32 

Direct Tax Recovery 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 45-46 

Duty Evasion of Steel Companies 
(Deb. 33, Vo1. XX, 19-05-2006) 
Col. 384 

Education Cess 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 367-74 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col.lS4-55 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 349 

Enhancement ofimport Duty of Titanium 
Dioxide 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 128-29 

Evasion of VAT by CONCOR 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 279-80 

Excise Duty on Edible Products like 
Biscuits 
(Deb. 33, Vol. XX, 19-05-2006) 
Col.311 

Excise on Liquor Barons 
(Deb. 33, Vol. XX, 19-05-2006) 
Col.22S 

Exemption from Toll Tax 
(Deb. 5, Vol. XVII, 22-02-2006) 
Co1.20B-09 

Exemption of Customs and Central Excise 
Duties 
(Deb. 2B, Vol. XIX, 12-05-2006) 
Col. 119-20 

Expert Group on IT Law 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 226-27 
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Fringe Benefit Tax 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 82-14 

Guidelines for Toll Tax 
(Deb. 15, Vol. XVIlI, 08-03-2006) 
Col. 309-11 

I.T. R.eturns 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 271-72 

Import Duty on Edible Oil 

Investigation against Officers of IT 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 302-03 

Issue of Notices to Political Parties 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 364 

IT Exemption 
(Deb. 17, Vol. XVIIl, 10-03-2006) 
Col. 213-15 

(Deb. 28, Vol. XIX, 12-05-2006) IT Refunds 
Col. 368-70 (Deb. 7, Vol. XVII, 24-02-2006) 

Import Duty on Industrial Goods 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 169-70 

Import Duty on Soda Ash 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 328 

Imposition of Excise Duty on Drugs 
Manufacturers 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 106 

Improved Financial Position of States 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 181-82 

Inclusion of Local Taxes in Maximum 
Retail Price of Drugs 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 242 

Income Tax Exemption to Industries 
Employing Physically Challenged 
Persons 
(Deb. 32, Vol. XX, IB-05-2006) 
Col. 100-01 

lIicome Tax on Co-operative Banks 
(Deb. 2B, Vol. XIX, 12-05-2006) 
Col. 1-10 

Introduction of Health Cess 
(Deb. ) 9. Vol. XVIII, 13-03-2006) 
Col. 227 

Inverted Duty Structure 
(Deb. 33, Vol. XX, 19-05-2006) I 
Col. 393-94 

Col. 31-33 

Misuse of Export Incentive Scheme by 
RuiaGroup 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 36B-69 

Misuse of Tax Concessions by Private 
Institutes 
(Deb. 7, Vol. XVII, 24-02-2006) 
Co1.20B-09 

Need to implement the recommendations 
ofRangarajan Committee on Petroleum 
Products and peg the tax rate at 20 per 
cent to check price rise (MUR 377) 
(Deb. 32, Vol. XX, IB-05-2006) 
Col. 332-33 

Need to withdraw import duty on cement 
with a view to check its soaring price 
(MUR377) 
(Deb. 32, Vol. XX, IB-05-2006) 
Col. 329 

Outsourcing Processing Work by IT 
Department 
(Deb. 12, Vol. XVIII, 03-03-2006) 
CoI.IB3-85 

Pending Cases before ITAT 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 213-15 

Poor Infrastructure and IT Collection 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 22B-29 



SUBJECT INDEX 481 

Raids ofBSElNSE Officers Suggestion from Commercial Lobby 
(Deb. 33, Vol. XX, 19-0S-2006) (Deb. 21, Vol. XIX, 17-03-2006) 
Col. 36S-66 Col. 98-99 

Rangarajan Committee Report 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 19-21 

Rationalisation of Duty Structure 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 142 

Rationalisation ofImport Duty 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 261-62 

Rationalization of Stamp Duty 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 392-93 

Reduction in Excise Duty 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 253 

Reduction in Shares of Some States 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 132-34 

Removal ofImport Duty on Tea 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 180 

Service Tax 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 315-16 

Service Tax Exemption 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 394 

Service Tax for Gujarat 
(Deb. 21, Vol. XIX, 17-03-2006) 
Co 1.1 97-99 

Service Tax on Insurance Premium 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 130-31 

Service Tax on Mobile Catering Services 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 109 

Shifting of Service Taxes to the States 
(Deb. 28, Vol. XIX, 12-05-2006) I 
Col. 377 

Surcharge on IT for Gujarat Earthquake 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 65-66 

Survey by Taxmen 
(Deb. 7, Vol. XVII. 24-02-2006) 
Col. 97 

Task Force to Resolve Tax Related 
Problems 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 107-09 

Tax Collection 
(Deb. 2. Vol. XVII. 17-02-2006) 
C01.30S-06 

Tax Evasion by MNCs 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 134 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 23S-36 

Tax Exemption on Award Function 
(Deb. 33, Vol. XX, 19-05-2006) 
Co1.3S2-S3 

Tax Exemption to Cancer related Drugs 
(Deb. 3, Vol. XVII. 20-02-2006) 
CoI.IIS-17 

Tax Free Zones 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 176-77 

Tax from Mumbai 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 263 

Tax on Non-Farm Rural Income 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 209-10 

Tax Rebate to Refineries 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 93-94 

Tax Structure on Gems and Jewellers 
(Deb. 28, Vol. XIX, 12-0~-2006) 
Col. 389 
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Taxes on LPG 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col.I04~5 

Taxes Outstanding 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 241-42 

Unclaimed Goods 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 123-24 

Uniform Sales Tax on Petroleum Products 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 21 1 

Uniform Stamp Duty for Corporates 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 101 

Uniform Tarifffor All Imports 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 301 

Value Added Tax 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 44-45 

Value Added Tax on Piped Natural Gas 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 182-83 

VAT on LPG 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 124 

Water Tax 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 227 

Winding up of Training Institute 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 287-88 

'Ie. 
Closure of Tea Estates 

(Deb. 35, Vol. XX, 23-05-2006) 
CoI.3IS 

Export Share of Tea Coffee and Cash 
Crops 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 386-87 

Need to take steps for promoting tourism 
and developing tea industry in 
Darjeeling with a view to generate 
employment in the region (MUR 377) 
(Deb. 2S, Vol. XIX, 22-03-2006) 
Col. 4-5 

Price of Tea 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 278-79 

Price of Tea in International Market 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 343-44 

Production of Tea 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoJ.336-37 

ProductionlExport of Teal Coffee 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 29-32 

Promotion of Tea 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 12-1S 

Removal oflmport Duty on Tea 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 180 

Sick Tea Industries 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 81-83 

Tea Package 
(Deb. 35, Vol. XX, 23-05-2006) 
CoJ.319-20 

Teacher 
Appointment of Teachers 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 112-13 

Migration of Teachers from Professional 
Institutions 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoJ.33-34 

New Curriculum for Teacher Education 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 254-55 
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Re-Appointment of Super-Annulated 
Teachers 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 175 

Recruitment and Posting of Language 
Teachers 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 213 

Revamp Lecturers Eligibility Criteria 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 133 

Teachers for Mentally and Physically 
Challenged Children 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 121-24 

Teachers under Payment of Gratuity 
Act, I 972 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 340-41 

Transfer Policy for KVS Teachers 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 176-77 

Technology Parks 
Technology Parks in Assam 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 78 

Tehri Hydro Development Corporation 
Agreement with Tehri Hydro 

Development Corporation (THDC) 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 260-61 

Tele-Medicine 
Guidelines for Tele-Medicine 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 170-71 

Tele-Medicine through ISRO Satellite 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 62-65 

Telecom Regulatory Autbority of India 
Checking Grey Market Calls 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 111-12 

international Bandwidth 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 261 

Policy on Convergence 
(Deb. 7, Vo\. XVII, 24-02-2006) 
Col. 143-47 

Telecommunications 
Assessment of Telecom Service in Rural 

Areas 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 273-74 

Basic Service Providers in 
Telecommunication 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 238-45 

Blacklisted Telecom Firms 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 379-86 

Budget (General)- 2006'()7-Presentation 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 20 

Communication Network in Villages 
(Deb. 31, Vol. XX, 17·05-2006) 
Col. 268-69 

Communication Services Under a Single 
Network 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 169-70 

Communications Network Along Border 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 225-26 

Complaints Received in DoT 
(Deb. 17, Vol. XVIII, 10-03·2006) 
Col. 90-91 

Development of Telecommunication 
(Deb. 17, Vol. XVIII, 10-03.2006) 
Col. 123 

Export orC-Dot Switches 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 179-80 

Foreign Firms in Telecom Sector 
(Deb. 31, Vol. XX, 17-05·2006) 
Col. 285-90 



484 LOKSABHA 

Illegal Trade 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 252-54 

Import of Second Hand Telecom Goods 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Co1.25~ 

India-Pakistan Telecommunication-Links 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 7-16 

International Bandwidth 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 261 

Laying Undersea Cable 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 399-400 

Marketing to Telecom Circles 
(Deb. 26, Vo).. XIX, 10-05-2006) 
Col. 217-24 

Misleading of Customers by Private 
Telecom Operators 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 10-11 

Modernisation of Telecom Sector 
(Deb. 3 I, Vol. XX, 17-05-2006) 
Col. 129-30 

Modernisation of Telecom Service 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 287 

National Telecom Policy 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 397-98 

Need to declare Kconjhar Telecom District 
in Orissa as an independent SSA with 
a view to resolve operational problems 
in the region (MUR 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 500-501 

Optical Fibre Network 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 46-47 

Payment of Outstanding Dues 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 268-72 

Postal and Telecom works in Gujarat and 
Kamataka 
(Deb. 26, Vol. XIX, 10·05·2006) 
Col. 659-62 

President's Address 
(Deb. I, Vol. XVII, 16-02·2006) 
Col. 7-8 

Prime Minister's Rural Communication 
Scheme 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 480-82 

Rental Charges ofBSNL and MTNL 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 273-74 , 

Rural Telecommunication Network 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 199-202 

Rural Telecommunications in Uttaranchal 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 304-05 

Setting up of Telecom Microwave 
Transmitters 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 74 

Sharing of Spare Optic Fibre Cable 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 254-56 

Spectrum Policy 
(Deb. 12, Vol. XVIII, 03-03·2006) 
Col. 29-30 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 663-64 

Telecom and Postal Network Facility 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 128-37 

Telecom Equipment· Manufacturing 
Industry 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 329-31 

Telecommunication and Postal Network 
Facilities 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col.99-101 
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UASLAgreement 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 75 

Utilisation of Funds for Rural 
Telecommunications 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Co1.162~ 

Telephone 
Access Deficit Charge 

(Deb. 12, Vol. XVIII, 03-03-2006) 
Co1.61~2 

(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 122-23 

Access Deficit Charge Regime 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoUlS 

Agreement with Sri Lanka to reduce ILD 
Charges 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 184 

Assessment of Requirement of Telephone 
Equipments 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 77-78 

Bringing out of Telephone Directories 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 86-87 

Broadband Services 
(Deb. 17, Vol. XVIII, 10.03-2006) 
Col. 288-89 

BSNL Expenditure in VillagesfRemote 
Areas 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 199-200 

BTS in Maharashtra 
(Deb. 2, Vol. XVII. 17-02-2006) 
Col. 245.274-75 

BTS in West Bengal 
(Deb. 2. Vol. XVII. 17-02-2006) 
Col. 247-48 

Carrier Access Code 
(Deb. 2. Vol. XVII. 17-02-2006) 
Col. 231-32 

Checking Grey Market Calls 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 111-12 

Closure ofPCo. 
(Deb. 2. Vol. XVII. 17-02-2006) 
Col. 247 

Collection of ADC 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 60-61 

Concession for Installation of Phones in 
Rural Areas 
(Deb. 2. Vol. XVII. 17-02·2006) 
CoI.263~ 

Conversion ofWLL into Mobile Service 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 273-7S 

Cost of Telephone Operations 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 177-79 

Energising Land Line Telephones 
(Deb. 2. Vol. XVII. 17-02-2006) 
Col. 81-13 

Expansion of Basic and Cellular Phone 
Services 
(Deb. 26. Vol. XIX. 10-OS-l006) 
Col. 602-03 

Fault Rate in BSNL and MTNL Phon.s 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 642-46 

Illegal Routing oflntemational Calls 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col.63~ 

Illegal Telephone Exchange 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 64-65 

Interconnect User Charges 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 199-200 

Internet Facility on Dolphin Mobile 
Service 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 469-70 
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Internet Protocol Television through 
Telephone Cables 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 278-79 

Land Line and WLL Connections in 
Assam 
(Deb. 2. Vol.' XVII. 17-02-2006) 
Col. 128-223 

Landline Telephone Connections 
(Deb. 2. Vol. XVII, 17-02-2006) 
Col. 279-8 1 

Misleading of Customers by Private 
Telecom Operators 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 10-11 

Mobile and Basic Phone Subscribers 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 41-45 

Need for rehabilitation of migrant tribal 
labourers from Mehboobnagar, 
Andhra Pradesh engaged in signalling 
and telephone cable laying work of 
railways in Nasik district. Maharashtra 
(MUR377) 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 242 

Need to commission satellite phone 
service in Almora Parliamentary 
Constituency. Uttaranchal (MUR 377) 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col.3l7 

Non-activation ofSTD Facility 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 323-24 

Opening ofTDM Office 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 188-89 

PCO Connections at Panchayat Level 
(Deb. 2. Vol. XVII, 17-02-2006) 
Col. 102 

PCOsiSTDIISD 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 84-87 

Phone Cloning 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 148 .... 9 

Prime Minister's Rural Communication 
Scheme . 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 480-82 

Recovery of Un paid Bills 
(Deb. 17. Vol. XVIII, 10-03-2006) 
Col. 131-32 

Reduction in telephone Rent 
(Deb. 2, VI)I. XVII, 17-02-2006) 
Co\. 292-93. 297-300 

Regulation of Tariff 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 124-25 

Rental Charges ofBSNL and MTNL 
(Deb. 26, Vol. X IX. 10-05-2006) 
Col. 273-74 

Rural Teledensity 
(Deb. 7, Vol. XVII. 24-02-2006) 
Col. 231-32 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 69-70 

Satellite Telephone System 
(Deb. 2, Vol. XVII. 17-02-2006) 
Col. 267-69 

Setting up of PC Os 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 76-77 

Tele-Density 
(Deb. J 7, Vol. XVIII. 10-03-2006) 
Co1.217-19 

Tele-Density in West Bengal 
(Deb. 31, Vol. XX, 17-05-2006) 
Col.l04..()9 

Telephone Adalats 
(Deb. 7. Vol. XVII, 2,+-02-2006) 
Col. 154-60 

Telephone Adalats in U.P. 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 183-84 
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Telephone Facility in Villages 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col.2S-4S 

Telephone Facility to Panchayats in 
Maharashtra 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 209 

Telephone Lines in Assam 
(Deb. 2, Vol. XVII, 17-02-2006) 
Co1.12S-26 

Village Public Telephone Scheme 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 299-300 

Waiting List for Telephone Connections 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 103-04 

WLL Technology at Tirupur 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 333 

WLL Telephone Service 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 118-19 Telephone Services in Jammu and Kaslunir 

(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 101-02 Telephone Exchanges 

Telephone Tapping Case 
(Deb. 4, Vol. XVII, 2 I -02-2006) 
Col. 219-20 

Telephone Tariff 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 291-92 

Telephone Towers in Jodhpur 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col.J 17-18 

Uniform STD Call Rate 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 159-60 

Uniform STD Rates 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 262-63 

Uniform Telephone Code 
(Deb. 7. Vol. XVII, 24-02-2006) 
Co1.l73-74 

Universal Service Obligation Funds 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 285-86 

Upgradation of Rural Telephones 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 185-96 

USO Funds for Rural Telephoney 
(Deb. 21. Vol. XIX. 17-03-2006) I 
Col. 57-"l 

Electronic Telephone Exchanges in 
Maharashtra 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 152 

Expansion of Capacity of Telephone 
Exchanges 
(Deb. 31. Vol. XX. 17-0S-2006) 
CoI.ISO-S2 

Modernisation of Telephone Exchanges 
(Deb. 17, Vol. XVlII, 10-03-2006) 
CoI.S6-S9 

Rural Telephone Exchanges 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 166-67 

Setting up of Electronic Exchanges in 
Gujarat 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 264-65 

Shortage ofStatfin Telephone Exchanges 
inH.P. 
(Deb. 17. Vol. XVIII, 10-03-2006) 
Col. 127 

Telephone Exchanges 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 38S-88 

Television 
Ban on Indian TV Channels in Pakistan 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 146 
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Ban on Smoking Scenes in Visual Media 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 477-78 

Complaints Against Cable Operators 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 226-27 

Conditional Access System 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 86-87 

DTHService 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 1 ()()'()2 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 132-3. 

DTH Service in Remote Areas 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 94-95 

Educational Channels 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 106 

Expansion of Telecasting and 
Broadcasting Network 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 44-46 

Global TV Channel 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 146 

Guidelines for TV Programmes 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 209-11 

Indian and Foreign Channels 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 144 

Licensing for Television Channels 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 365-66 

LPT, VLPT in Gujarat 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 162-63 

Maximum Retail Price for TV Channels 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 185-86 I 

National Digital Policy 
(Deb. 29, Vol. XIX, 1 S-OS-2006) 
Col. 345-46 

Need to give preference to the 'oca' 
producers for programmes telecast on 
Kashmir Channel in Jammu and 
Kashmir(MUR377) 
(Deb: 10. Vol. XVII. 01-03-2006) 
Col. 266 

Need to provide BSNL Mobile Services 
in Araria Parliamentary Constituency. 
Bihar (MUR 377) 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 498-99 

Need to set up high power T.V. 
transmitters at higher altitudes in 
Shim I. Parliamentary Constituency. 
Himachal Pradesh (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 326-27 

New Channels 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 330-31 

News from Southern States 
(Deb. 29. Vol. XIX. 1 S-OS-2006) 
Col. ISS 

Private Channels 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 343-44 

Regional News Channels 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 68-69 

Regulatory Authority for TV 
(Deb. 29, Vol. XIX, I S·OS·2006) 
Col. 17S-76 

Religious Channels 
(Deb. 34, Vol. XX. 22-05·2006) 
Col. 437-38 

Sharing of Telecast Rights 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 17-22 
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Shortage of Staff 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 154-55 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 223 

Sting Operation 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 131-32 

Telecast of Science and Technolo~y 
Programme 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 272 

Telecast of Sting Operations by the TV 
Channels (Sub.) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 26-46 

Television Rating Points 

Target Fixed for Andaman and NicoMr 
Islands 
(Deb. 26, Vol. XIX, 10-05-2006) 
ColSI 

Targets for Tenth Five YOII' Pia 
(Deb. 15, Vol. XVUI, 01-03-2.> 
Col. 235-38 . 

Territorial Army 
Raising of Additional Battalions of 

Territorial Army 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.180-81 

Terrorism 
Activities of Insurgent Groups 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 179-80 

(Deb. 34, Vol. XX, 22-05-2006) 
Col. 220-22 Activities of Militant 0utfiU 

Threat to Indian Culture (Deb. 4, Vol. XVII, 21-02-2006) 
Col. 85 

(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 190-91 

Uplinking Guidelines for News Channels 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 59-75 

Urdu Channel 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 220-21 

Verification of News 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.17S 

Temples 

Agreement with Countries to FiJbt 
Tenorism 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 52-54 

Agreement with Phillippinel for Fiahdna 
Terrorism 
(Deb. 26, Vol. XIX, 10-05-2006) 
COI.23S 

Allotment of Petrol Pumps to Kin to 
Martyrs 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 169 

Donations from Foreign Countries 
(Deb. 14, Vol. XVIII, 07-03-2006) Anti-TerrorDealwithSaudiAnbia 
Col. 74 (Deb. 5, Vol. XVII, 22-02-2006) 

Tenda Leaf Col. 131·32 

Production ofTendu Leaf 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 132-33 

Teutb Five Year Piau 
Power Generation Target 

(Deb. 28, Vol. XIX, 12-05-2006) 
CoJ.146-47 

Army Personnel/Officers Killed in 
Terrorist Activities 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 75-76 

Attack on Scientific Institutes 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 22-26 
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Biutl in Varanasi, Uttar Pradesh (St.) 
(Deb. J 5, Vol. XVIII, 08-03-2006) 
Col 322-24 

Bomb Bla.t It Ahmedabad Railway 
Station on 19.2.2006 (Sub.) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 311-19 

Bomb Blast at Platform No.2 of 
Ahmedabad Railway Station on 
19-02-2006 (St) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 262-6S 

Bomb Blasts 
(Deb. 30, Vol. XIX, 16-05-2006) 
Co1.379-82 

Border Management 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 327 

Cease Fire Agreements with Underground 
Organisation 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 145-46 

Citizenship of Terrorists 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 361-62 

Condemning heinous acts of violence at 
Varanasi and expressing condolence 
to the bereaved families-Reference 
by the Speaker 
(Deb. 15, Vol. XVIII, .08-03-2006) 
Col. 1 

Exploration Notice from ULFA 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 104-05 

Fake Killing oITerrorists by Anny Officers 
(Deb. 32, Vol. XX, 18-0S-2006) 
C01.6S-67 

Fight against Global Terrorism 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 133 

Impact ofTerroristActivities on Tourism 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.26-~8 

Intiltration through Indo-Pale Border 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 11-22 

Infiltrations of Terrorists through 
Bangladesh 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 19S-96 

Killing of several persons in Doda and 
Udhampur district on 1 st and 13th May, 
2006(Sub.) 
(Deb. 29, Vol. XIX, I S-OS-2006) 
Col. 2-6 

Law to Deal with Terrorism 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 146-48 

Loss of lives in terrorist attack 
(Deb. 34, Vol. XX, 22-05-2006) 
Col.I 

Nabbing of Terrorists 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 76-77 

Operation against Ulfa 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 240 

Pak Assistance to Terrorists in Punjab 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 159 

Peace Talks with DHD 
(Deb. 20, Vol. XVIll, 14-03-2006) 
Col. 263-64 

Peace Talks with ULFA 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 276 

Raising of Battalion in PMF 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 182-83 

Recruitment for Terrorist Outfits 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 187 

Reported Grenade attack by militants 
in Doda, Jammu and Kashmir on 
) 7th May, 2006(Sub.) 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 340-43 
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Security Arrllliements in Institutions 
(Deb. 4, Vol. XVII, 21.02-2006) 
Col. 223 

Terrorist Activities 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 93-96 

U$C of Explosives by Terrorists 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 381-82 

Use ofPETN Explosives by Militanll 
(Deb. 14, Vol. XVIII, 07-63-2006) 
Col. 240-41 

TerroristActivities in Jammu and Kashmir Textile 
(Deb. 30, Vol. XIX, 16·0S-2006) AED on Cotton Textiles 
CoI.9S-9.1,367-70 (Deb. 7, Vol. XVII, 24-02-2006) 

Terrorist Activities in South India CoI.I01~2 
(Deb. 4, Vol. XVII, 21-02-2006) Agreement between India &: EU 
Col. 40-41 (Deb. 30, Vol. XIX, 16-05-2006) 

Terrorist Activities throuah Samjautha 
Express 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col.IS3 

Terrorist Camps in Bangladesh 
(Deb. 35, Vol. XX, 23-05.2006) 
Col. 177-78 

Terrorist Camps in Pakistan 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 177-78 

Terrorist Outflts 

Col. 340 
Allocation of Funds under Various 

Schemes 
(Deb. lO, Vol. XIX, 16-0S-2006) 
Col. 26l-64 

Apparel Production Centres 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 63-66 

Artificial Fibres 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 277-78 

(Deb. lS, Vol. XX, 2l-05-2006) Budgct(General)-2006-67-Presentation 
Col. IOO~1 (Deb. 9, Vol. XVII, 28-02-2006) 

Terrorists and Traders Nexus Col. 16 
(Deb. 3S, Vol. XX, 23-0S-2006) Closure of Textile Mills 
Col. 104-OS (Deb. 30, Vol. XIX, 16-0S-2006) 

Terrorists Attack on Train 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 241-42 

Terrorists Threats on BARC 
(Deb. 30, Vol. XI~ 16-0S-2006) 
Col.2S4 

Transportation of Explosives by 
Terrorists 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 92 

Upgradation of Infrastructure 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 309-18 

Col. 369-72 
Committee on Technical Textiles 

(Deb. 3S, Vol. XX, 23-05-2006) 
Col. I 36-l8 

Cotton Ginning 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 64-66 

Cotton Textile Production 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 69-73 

Duplication of"Kota Doria Sarees" 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 112-13 
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Export of"PocJJampally" Sarees 
(Deb. 35, Vol. XX, 23-05-2006) 
CoL 103 

Export ofTextiles 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 18-22 

Extension of Period Under TUFS 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 174-75 

FOI Flow in Textile Sector 
(Deb. 30, Vol. XIX. 16·05-2006) 
Col. 224-26 

PDI in Textile Sector 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 97-99 

Foreian Consultants in Textile Sector 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 124 

Growth ofTextile Sector 
(Deb. 2, Vol. XVII, 17-02-2006) 
CoL 25 I-52 

Impact of Quota-Free Regime 

Need to withdraw the order making it 
mandatory for Small Scale Industries 
producing bandage cloth at 
Chhatrapatti, Tamil Nadu to have their 
separate testing labs and other 
facilities for renewal of their licences 
(MUR377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 298 

New Textile Industry in A.P. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 228-30 

NTCMills 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 222-35 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 79-81 

Plan for Textile Sector 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 84-85 

Reduction Under TUFS 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 215-18 

(Deb. 35, Vol. XX, 23-05-2006) Rehabilitation SchemeofNTC 
Col. 79-80 (Deb. 30, Vol. XIX, 16-05-2006) 

Col.312 
Import of Textile Machinery 

(Deb. 12, Vol. XVIII, 03-03-2006) Revival ofNTC Mills 
CoI.l53-S4 (Deb. 30, Vol. XIX, 16-05-2006) 

Col. 36-40 
Leaislatlon for Textile sector 

Rural Textile Industry 
(Deb. 17, Vol. XVIII, 10-03-2006) (Deb. 30, Vol. XIX, 16-05-2006) 
CoL 186-87 Col. 66-67 

Modernisation ofNTC Mills Sale ofNTC Land 
(Deb. 2, Vol. XVII, 17-02-2006) (Deb. 35, Vol. XX, 23-05-2006) 
Col. 127 Col. 12-23 

Modernisation of Power loom Centres Setting up of Textile Industries 
(Deb. 35, Vol. XX, 23-05-2006) (Deb. 30, Vol. XIX, 16-05-2006) 
Col. 102 Col. 162-65 

National Technology Mission on Textiles Setting up of Textile Mills by NRls 
(Deb. 35, Vol. XX, 23-05-2006-) (Deb. 5, Vol. XVII. 22-02-2006) 
CoL 166-67 Col. 138 
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Shortage of Textile Machinery 
(Deb. 8, Vol. XVII, 27-02-2006) 
COI.S9-90 

Sick Textile Mills 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 321-22 

Stamping on Textile Articles 
(Deb. 17. Vol. XVIII, 10-03-2006) 
Col. 147 

Textile Exports 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 269-71 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 174-76.234-38 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 132-35.258-59 

Textile Import 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 197-99 

Textile Industry in Gujarat 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 65-66 

Textile Machinery 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 120-21 

Textile Manufacturing Machines 
. (Deb. 35. Vol. XX. 23-0S-2006) 
Col. 178-79 

Textile Park in Tamil Nadu. 
(Deb. 12, Vol. XVlII, 03-03-2006) 
Col. 190-91 

Textile Parks in Karnataka 
(Deb. 2, Vol. XVII. 17-02-2006) 
Col. 273 

Textile Parks 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col.64~5 

Textile Upgradation Fund Scheme 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 160 

Textile Weaving Park 
(Deb. 3S, Vol. XX, 23-05-2006) 
COl.S7 

Transfer of Un viable Textile Mills 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 263 

Visit ofTextile Giants 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col.lS7-'8 

Women Weavers 
(Deb. 7, Vol. XVII, 24-02~2006) 
Col. 121-22 

TbaIIand 
Bilateral Agreement with Thailand 

(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 89-90 

Talks with Naga Leaders 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 239-40 

The Association of Southea.t A.la. 
NatioDS 

Need to protect the interest of farmers 
while signing proposed Free Trade 
Agreement with ASEAN Countries 
(MUR377) 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.404-OS 

The Energy and Resources In.tltute 
Agreement between NTPC and TERI 

(Deb. 33, Vol. XX, 19-05-2006) 
Col. 40-42 

The National Bank for A1rieulture and 
Rural Development 

Assistance by NABARD for 
Development of Barren Land 
(Deb. 7, Vol. XVII, 24-02-2006) 
Co1.161~2 

Theatre 
Scheme for Repertory Theatre Groups 

(Deb. 32, Vol. XX, J 8-05-2006) 
Col. J63~ 
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Tlleft lad Pilf'nae 
Theft and Pilferage in Postal Services 

(Deb. 7, Vol. XVII, 24-02-2006) 
CoI.I64~5 

Til .. 
Import of Tile. 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 261-64 

11Iaber 
Supply of Timber 

(Deb. I, Vol. XVII, 27-02-2006) 
Col. 209 

'I'Iued Food 
BIn on Tinned Food 

(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 2''7-'8 

1bbMco 
Ban on Gutkha 

(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 37-39 

Ban on TobaccO 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 371-79 

Demand of Tobacco Growers 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 361-62 

Export ofTobacco 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 211-82 

Import of Tobacco Products 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoL 401 

Licence for Tobacco Production 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col, 257-59 

TobIocoGrowers 
(peb. 30, Vol. XIX, 16-05-2006) 
CoL 1$5-56 
(Deb. 35, Vol. XX, 23-05-2006) 
COI.49-SO 

Toiletries 
III Effects of Toiletries 

(Deb. 15, Vol. XVIll, 08-03-2006) 
Col. I 13-14 

lbolRooms 
Establishment of Tool Rooms and 

Training 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 161 

Total Utency Pl'OInmme 
Total Literacy Programme 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 112 

Tourism 
Adventure and Culture Tourism 

(Deb. 32, Vol. XX, 18-05-2006) 
Col. 82-8S 

Adventure Tourism Spots 
(Deb. 16, Vol. XVlIJ, 09-03-2006) 
Col. 87-88 

Beach Tourism 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 21-2S 

Beautification ofChaitya Bhoomi Stupa 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 94-95 

Bilateral Agreements on Tourism 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 32-38 

Budget (General)- 2006-07-Presentation 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 19 

Child Sex Tourism 
(Deb. 32. Vol. XX, 11-05-2006) 
Col. 243-44 

Circuit Development Scheme 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 223-24 

Collection ofBntry Fee 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoL 249-50 
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Connecting National Highways with 
Religious and Tourist Places 
(Deb. S, Vol. XVII, 22-02-2006) 
Col 242 

Discriminatory TaritfRegime for VialtiDa 
Foreignera 
(Deb. 11. Vol. XVIII, 02..()3-1006) 
Col. 129 

Destination Development Programme Eoo City Project 
(Deb. 16, Vol. XVIII, 09-03-2006) (Deb. 19. Vol. XVIII, 13..()3-2006) 
Col. 115-16 Col. 202-03 

Development and Conservation of 
Buddhist Centres 
(Deb. 32, Vol. XX, IB-05-2006) 
Col. 275 

Development ofChilka Lake 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 270 

Development ofKalpi as a Tourist Spot 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 182 

Development ofKhajuraho Tourist Village 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 224-2S 

Development of Sites and Places 
Depicting Indian Culture and 
Civilisation 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 170 

Development of Tourism in Lakshadweep 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 250-52 . 

Development of Tourism in Rajasthan 
(Deb. 27. Vol. XIX, 11-0S-2006) 
CoI.M 

Development of Tourism in West Bengal 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 9S-96 

Development of Tourist Centres in Delhi 
(Deb. 16, Vol. XVIII. 09-03-2006) 
('.01. 185 

Effect of Bird Flu on Tourism 
(Dcb. 27, Vol. XIX. 11-05-2006) 
CoL 99-100 

Facilities for Tourists at Hampi 
(Deb. 6, Vol. XVII, 23-G2-2006) 
Col. 98-99 

Facilities to Physically Handicapped 
Persons at various Tourist Spots 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 266 

Financial Assistance for Devolopment of 
Tourist Spots in Orissa 
(Deb. 27, Vol. XIX, II-OS-2006) 
Co1.218-19 

Foreign Investors in North Eutem StIteI 
(Deb. B, Vol. XX, 23-05-2006) 
Col. 74-75 

Foreign Tourist 
(Deb. 6, Vol. XVII, 23-02-2006) 

Col. 312-20 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 247-S1 

Foreign Tourists visited Delhi 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 286-87 

Funds for Upgradina Tourism kelated 
Infrastructure 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 24243 

Development of Tourist Spots 
(Deb. 6. Vol. XVII. 23-02-2006) Grant oflndustry Status to Tourism 
Col. 95 (Deb. II, Vol. XVIII, 02-03-2006) 

Development of Tourist Sites in Andhra 
Pradesh 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 28B-91 

Col. 28-29 
Health Tourism 

(Deb. II, Vol. XVIII, 02-03-2006) 
Col. I 94-9S 
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llelmse Touriam 
(Deb. J2, Vol. XX, II-OS-2006) 
Col. 211-20 

....... ofTerroriltActivitiea on Tourism 
(Jleb. II, Vol. XVIII, 02-03-2006) 
CoL 26-21 

IDeldeaIi of Sexual IlllUIt on Foreign 
Tourism 
(Deb. 32, Vol. XX, 18-05-2006) 
CoL 139 

Inc_ion ofMahlruhtra Tourist Centres 
inCentraJList 
(Deb. 27, Vol. XIX. 11-05-2006) 
CoL 171 

lncreue in Entry Fee 
(Deb. 32. Vol. XX. 18-05-2006) 
CoL 116-17 

Indila Tourists 
(Deb. 27, Vol. XIX. 11-0S-2006) 
Col. 127-21 

Invitation to Media Representatives of 
Foreign Countries 
(Deb. 27, Vol. XIX, 1I-0S-2006) 
Col. 175-76 

Liberalising VIII Policy 
(Deb. 1 S, Vol. XVIII, 08-03-2006) 
Col. 199-200 

Loss to Tourism Industry due to Natural 
Calamities 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 13-22 

Luxury Tourist Trains 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 14142 

Medical Tourism 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 4142 

Medical. Relilious and Water Tourism 
(Deb. 6, Vol. XVII. 23-02-2006) 
CoL 208 

National Eco-tourism Policy 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoL 19 

National Tourism Promotion Board 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 196 

Need to allocate adequate funds for 
development of tourism in Orissa 
(MUR377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 438-39 

Need to clear the pending proposals of 
the Government of Karnataka for 
development of tourism in the State 
(MUR377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 64 

Need to clear the pending tourism related 
projects ofKarnataka (MUR 377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Co1.314-IS 

Need to clear the proposals of the 
Government of Kerala relating to 
development of tourism in the State 
(MUR377) , 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 271-72 

Need to develop 'Lonar Crater' in Buldana 
Parliamentary Constituency, 
Maharashtra 8$ an International tourist 
Centre (MUR 377) 
(Deb, 13, Vol. XVIII, 06-03-2006) 
Col. 368-69 

Need to develop and beautify 'Kabir 
Chaura' at Maghar in Khalilabad 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 31, Vol. XX, 17·05-2006) 
Col. 443-44 

Need to grant funds for development of 
tourism in Junagarh district, Gujarat 
(MUR377) 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 237 
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Need to grant licences to the tour 
operators with a view to attract foreign 
tourists in the country (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
COU31 

Need to grant special financial package 
for development of tourism in 
Arunachal Pradesh (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 363-64 

Need to issue licences to tourist operator 
with a view to attract international 
tourists in the country (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 23 

Need to provide civic amenities at the 
religious places of Kalyani Devi and 
Pariyar in Unnao district, Uttar Pradesh 
with a view to promote tourism in the , 
region (MUR 377) 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 400 

Need to provide special economic 
package for development of historical 
and religious tourist places in 
Iharkhand (MUR 377) 
(Deb. 31. Vol. XX, ) 7-0S-2006) 
Col.44S 

Need to take steps for promoting tourism 
and developing tea industry in 
Darjeeling with a view to generate 
employment in the region (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
CoI.4-S 

New Tourism Zones 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 13S-36 

Out Sourcing of issue of Visa 
(Deb. 4. Vol. XVII. 21-02-2006) 
COl.2S2 

Phalguna Saka Integrated site 
Management for Hampi 
(Deb. ) I, Vol. XVIII, 02-03-2006) 
Col. 132-33 

Preservation and Excavation of Sites in 
Orissa 
(Deb. 32, Vol. XX. IS-0S-2006) 
Col. 278 

Private Partnership in Luxury Tourist 
Trains 
(Deb. 27, Vol. XIX, 11-0S-2006) 
C01.20S~9 

Projects by CPWD 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 282 

Promotion of Agro-Tourism 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 17S-76 

Promotion ofGujarat State Tourism 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 113-14 

Promotion of Rural Tourism 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 26-34 

Promotion ofTollrism 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Col. 166-67 

Promotion of Tourism in Certain Forest 
Areas 
(Deb. 19. Vol. XVIII, 13-03-2006) 
Col. 148-49 

Promotion of Tourism in Collaboration 
With Private Sector 
(Deb. 32. Vol. XX. IS-OS-2006) 
Col. 142-43 

Review of Tourism Policy 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 214-IS 

Setting up of Lion Safari 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 370-72 

Spiritual Tourism 
(Deb. 32, Vol. XX, IS'-OS-2006) 
Col. 246 

Tourism Cooperation Pacts with South 
East Asian Countries 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 189 
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Tourism Master Plan 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 43-45 

Tourism Projects of Kerala 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 98-102 

Tourism Promotion Projects 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.2S-26 

Tourism Spots 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 128-29 

Tourist Guides at Historical Monuments 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 120-21 

Tourist Places 
(Deb. 6, Vol. XVII, 23-02-2006) 
Co1.4-11 

Tourist Spots for Eco-Tourism 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 200-10 

Visa Policy 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 92-93 

1iade 
Benefits to Exporters 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 117-18 

Bilateral Trade between India and Saudi 
Arabia 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.3S4-55 

Bilateral Trade with Iran 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 270-71 

Budget (General)- 2006-o7-Presentation 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 19-20 

Construction ofTrade Centre on Mizoram 
Border 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 295-96 

Coordination in North Eastern Trade 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 163-64 

Diamond Trade with Canada 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 320-21 

. Disbursement of Market Development 
Assistance 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 391-92 

Exhibition and International Trade Fairs 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 108-29 

Export Inspection Council 
(Deb. 14, Vol. XVIII, 07-03-2006) 
C01.3S6-S7 

Export Share in International Trade 
Market 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 196-200 

FDI in Retail Market 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 157-58 

FDI in Wholesale Trading 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 199 -

Foreign Trade Policy 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 303-04 

Free Trade Agreement 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 376 

Free Trade Agreement with Gulf Arab 
Countries 
(Deb. 30, Vol. ,XIX, 16-05-2006) 
Col. 339 

Illegal Trade between India and Pakistan 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 177-78 

India Philippines Trade Agreement 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.418-J9 
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India Uzbekistan Trade 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.I96JJ7 

India-UK Trade 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 249-50 

Indian Share of Cotton in World Trade 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 248 

Indo Pak Trade 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 54-58 

Indo-Bhutan Bilateral Trade Agreement 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 377 

Indo-France Trade 
(Deb. 20, Vol. XVIII, 14-0l-2006) 
Col.130-31 

Misuse of Schemes by Exporting Firms 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 293-95 

National Competition Programme 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col.lOI 

Opening of Trade Border 
(Deb. lO, Vol. XIX, 16-05-2006) 
CoI.21l 

Rationalisation oflmport Duty 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 261-62 

Resuming Border Trade with Pakistan 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.2SO 

Trade Agreements 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 290-94 

Indo-Israel Trade Agreement Trade Balance 
(Deb. lO, Vol. XIX, 16-05-2006) (Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 212-13 

Indo-Russia Trade 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 331-l2 

Indo-US Trade 
(Deb. 35, Vol. XX, 2l-05-2006) 
Co1.318-19 

Industrialisation and Trade Promotion 

Col. 419-26 
Trade between India and Belarus 

(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 229-30 

Trade between India and China 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. ] ]3-]4 

(Deb. 30,Vol. XIX, 16-05-2006) Trade between India and Germany 
CoI.21l-14 (Deb. lO, Vol. XIX, 16-05-2006) 

Joint Study Group on Trade between India 
and Ruslia 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 162-63 . 

Joint Ventures with China 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.lll-14 

Col.l41 

Trade between India and South Korea 
, (Deb. 14, Vol. XVIII, 07-03-2006) 

Col.l79-80 

Trade Centres 
(Deb. l5, Vol. XX, 2l-05-2006) 
Col. lOot 
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Trade Deficit 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 184-85 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 265-66 

Trade Fairs in Rural Areas 
([) .. ~. 14, Vol. XVIIl. 07-03-2006) 
Co 1.1 09-11 

Trade Relation with Australia 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 260-61 

Trade Relation with Japan 
(Deb. 30, Vol. XIX, 16-05-2006) 
Co\. 308-09 

Trade with CIS 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 366-67 

Trade with Ireland 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 34-35 

Trade with Neighbouring Countries 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 83-84 

Trade Unions 
Amendment to Trade Unions Act. 1926 

(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 176 

Traditional Industries 
Revival of Traditional Industries 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Co\. 241-42 

Tramt 
Dangerous Traffic Movement 

(Deb. 33, Vol. XX, 19-05-2006) 
Col. 187 

Transport 
BRTSystem 

(Deb. 34, Vol. XX, 22-05-2006) 
Col. 179-80 

Budget (General)- 2006-07-Presentation 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 22 

Delhi Integrated Multimodel Tranlit 
System 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 127-28 

Expenditure on Bus Shelter 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 313-14 

Integration of Rail and Road Systems in 
Kerala 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 133-34 

Investment in Private Sector 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 183-84 

Mumbai Urban Transport Project 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 221-22 

National Urban Transport Policy 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 187 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 84-85 

New Mode of Transport 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 85-86 

Rakes for Transportation 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 69-70 

Rapid Transit Systems 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 68-70 

Sub-Committee on Road Transport 
Industry 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 369 

Suggestion ofNCRPB 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 34-36 

Transportation of Perishable 
Commodities 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 13 
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Unified Metro Authority 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 281 

Trees 
Cutting of Trees 

(Deb. 29, Vol. XIX, 15-05-2006) 
CoL339-40 

Plantation of Trees 
(Deb. 29, Vol. XIX, 1 S-OS-2006) 
Col. 230, 282-83 

Tribal Advisory CouneU 
Administrative Report under Article 244(i) 

and 27S(i) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 67-70 

Tribal Areas 
Acquisition of Tribal Land 

(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 79 

Development of Handicrafts 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 97-100 

Development of Horticulture in Tribal and 
HillyAreu 
(Deb. 34, Vol. XX, 22-05-2006) 
C01.4S1-S4 

Development of Tribal Dominated Areas 
(Deb. 20, Vol. XVIII, 14-03-2006) 
COI.3S-S2 

Need to review the criteria of population 
fixed for construction of roads under 
the Pradhan Mantri Gramin Sadak 
Yojana in tribal and hilly regions of the 
country (MUR 377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 283-84 

Need to suitably amend forest laws for 
facilitating the development of tribal 
areas in Bharuch Parliamentary 
Constituency, Gujarat (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 387 

Package for Tribal Areas 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 344-52 

Revamping of Postal Services 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 21 1-12 

Short Term Courses for Educational 
Promotion under Girls Foundation 
(Deb. 30, Vol. XIX, 16-0S-2006) 
CoI.IS3 

Solar Lanterns in Tribal Areas 
(Deb. 1 S, Vol. XVIII, 08-03-2006) 
Col. 24748 

Utilization of Funds for Development of 
Adivasis 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 202·03 

Vocational Training in Tribal Areas 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 227 

Funds for Construction of Ashram Tribal Cooperative Marketina 
Schools 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 43-S4 

Need to construct roads under Pradhan 
Mantri Gram Sadak Yojana in tribal 
backward areas of lharkhand 
(MUR377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 287-88 

Development Federation of India 
Umlted 

Promotion of Marketing of Tribal 
Products 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.267~8 

Tribal Co-operative Marketing 
Development Federation 
(Deb. 3S, Vol. XX, 23-0S-2006) 
COl.50-S2 
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Tribal Develo"....., Scbeme 
Implementation of Tribal Development 

Scheme in JclK 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 72-74 

Proposals Under Tribal Development 
Scheme 
(Deb. 33, Vol. XX, 19-0.5-2006) 
Col. 182-83 

1iipura 
Need to enact a legislation providing for 

conversion ofTripura University into 
a Central University (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 272 

Trueks 
Overloading of Trucks on National 

Highways 
(Deb. 31, Vol. XX, 17-0.5-2006) 
Col. 222-23 

Tsunami 
ADB Tsunami Assistance Project 

(Deb. 33, Vol. XX, 19-05-2006) 
Col. 323-24 

Awareness of Activities of Sea 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 324-2.5 

Construction of House for Tsunami 
Affected People 
(Deb. 7, V()1. XVII, 24-02-2006) 
Col. 43-44 

Construction of Residential Houses 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 203-04 

Damage by Puffer Fish 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoI.2SS 

Decline in Production of Fish after 
Tsunami 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 126-27 

Donations for Tsunami Victims 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoJ.202-03 

Need to involve local people and agencies 
of rehabilitation activities in Tsunami 
hit Andaman and Nicobar Islands 
(MUR377) 
(Deb. 29, Vol. XIX, 15-0.5-2006) 
Col. 544-45 

Pacific Tsunami Warning System 
(Deb. 33, Vol. XX, 19-0.5-2006) 
Col. 163-64 

PM Visit to Andaman and N icobar Islands 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 182-83 

Relief to Tsunami 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 53-57 

Report of Core Group for Tsunami 
Recovery and Rehabilitation 
(Deb. 26, Vol. XIX, 10-0.5-2006) 
Col. 60-66 

Research on Post Tsunami changes in 
Inland Fishery 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 202-03 

Tsunami and Cyclone Protle Indian Coast 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 113-14 

Tsunami Relief 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 138-39 

Tsunami-Sedimentary Rocks 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 309-10 

TsunamilEarthquake Victims 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 111-12 

Twelfth Flnanee Commission 
Budget (General)- 2006-07-Presentation 

(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 28 
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Twenty·Polnt PfOIramme 
Revival of20-Point Programme 

(Deb. 31, Vol. XX, 17-05-2006) 
Col. 58 

Tyres 
Import ofTyres 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 71-72 

Production and Export ofTyres 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 219 

Ujbeklltan 
Indo-Ujbekistan Cooperation in 

Hydrocarbon Sector 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 213-14 

UN Peacekeeplnl Miaion 
Participation in UN Peacekeeping 

Mission 
(Deb. 11, Vol. XVIII. 02-03-2006) 
Col. 16]-62 

Unemployment 
Exploitation of Unemployed Youth by 

Private Security Agencies 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 211-19 

Financial Assistance to Unemployed 
Youth 

Training to Rural Unemployed by NOOs 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 198-200 

Unemployed Persons Living Below 
Poverty Line 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col.l51 

Unemployment Engineering and Medical 
Graduates 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 244 

Unemployment Rate 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 257-58 

Union Public: Service Commission 
Changing Determining Date of Age-Limjt 

(Deb. I S. Vol. XVIII, 01-03-2006) 
CoJ.75 

Expert Committee of UPSC 
(Deb. 26. Vol. XIX, 10-05-2006) 
Col. 229-30 

Recruitment of Officers 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 337-38 

Union Territories 
Computerisation of Revenue Records in 

UT 
(Deb. 35, Vol. XX, 23-05-1006) 
Col.313 

(Deb. 17, Vol. XVIII, 10-03-2006) Unit Trust oflndia 
Col. 93-94 Pension Scheme for Unorganised Sector 

Need to provide employment allowance (Deb. 28, Vol. XIX, 12-05-2006) 
to unemployed youth in· the country Col. 256-57 
(MUR377) Unclaimed Funds in UTI 
(Deb. 32, Vol. XX, 18-05-2006) (Deb. 28, Vol. XIX, 12-05-2006) 
Col. 330 I Col. 204'()S 

Scheme for Removal of Unemployment United Arab Emirates 
(Deb. 5, Vol. XVII, 22-02-2006) I JointNavalExercisewithUAE 
CoL 183 I (Deb. 16, Vol. XVIII, 09-03-2006) 

Survey for Educated Unemployed in Rural Col. 173 
Areas I Outsourcing Pathological Tests 
(Deb. 29, Vol. XIX. 15-05-2006) (Deb. 10, Vol. XVII, 01-03-2006) 
Col. 214-16 I Co1.SI-52 
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UIIII«I LI.rtltloll F/fJllfol' AssIm 
Peace Talks with ULFA 

(De6. 11, Vot. X(X, r r -05-2006) 
CoL 276 

ULFAExtortion Notice 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 232-33 

United Nltion 
Expansion of Security Council 

(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 31-32 

Loss of Hard Coral 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 433-34 

Permanent membership in UNSC 
(Deb. 26, Vol. XIX, 10-0S-2006) 
Col. 534 

Recognition to Hindi in UNO 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 503-04 

Special Allowance to Soldiers Serving 
under UN Peacekeeping Mission 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 92-93 

UN Report on Population 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 126-21 

Water Scarcity 
(Deb. 29, Vol. XIX, I S-05-2006) 
Col. 91-98 

UDlted Nltion. Childrens FUDd 
Kuposhan Niwaran Sanjeevani Abhiyan 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 135-36 

UNICEF Project 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 262-63 

UNICEF Reminder on Malnutrition 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 34143 

Un/ltd N.tioBs Dtytlopmtnl Pl'Of17lm_ 
Indo-UNDP Programme for Food 

Security 
(Deb. J 9, Vol. XVIII, J 3-03-2006) 
CoJ.84-89 

Statement Correcting Reply to Unstarred 
Question No. 1068 Dated 29.11.2005 
regarding UNDP Report 2005 (St.) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.3SI 

UNDP Report on atrocities against 
Women 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col.3ll 

United Nations Development Programme 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 238-39 

United Nltions EdUCItioRlI Sdentilk Ind 
CulturllOrglnisation 

Development and Conservation of 
Buddhist Centres 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 215 

Funds Received from International 
Institutions 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 233-38 

Listing of Monuments by UNESCO as 
Danger 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 10-11 

Structural Safety ofTaj 
(Deb. 21, Vol. XIX, 11-05-2006) 
Col. 4148 

Total Literacy Programme 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 112 

World Hedtage Status to Tawang 
Monastery 
(Deb. 21, Vol. XIX, 11-05.2006) 
Col. 261 
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United States o( America 
Agreement with America and Britain in 

Education Sector 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 173-74 

Agreement with USA 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 236-37 

Alleged Remarks by US Ambassador 
(Deb. 15, Vol. XVIII, OB-03-2006) 
CoI.IOB-09 

Assistance from Foreign Countries for 
Rural Electrification 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 332 

Exemption ofImport Certificate 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 91-92 

FDI from America 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 152 

Global Nuclear Energy Partnership 
(Deb. IS, Vol. XVIII, OB-03-2006) 
Col. 132 

Growth of textile Sector 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 251-52 

Import Verification 
(Deb. 15, Vol. XVIII, OB-03-2006) 
Col. 92-93 

Civil Nuclear Energy Cooperation with the India-US Joint Industry Working Group 
United States (DUR 193) (Deb. 33, Vol. XX, 19-05-2006) 
(Deb. 18, Vol. XVIII, 11-03-2006) Col. 213-14 
Col. 57-147 India-US Technical Talks 

Civil Nuclear Energy Cooperation with the (Deb. 5, Vol. XVII, 22-02-2006) 
United States (St.) Col. 172-74 
(Deb. 8, Vol. XVII, 27-02-2006) Indo-US Agreement 
Col. 409-14 (Deb. 34, Vol. XX, 22-05-2006) 

Consent between India and USA for I Col. 404-05 
Energy Cooperation I ndo-U S Agreement for Consumer Safety 
(Deb. 33, Vol. XX, 19-05-2006) I (Deb. 3, Vol. XVII, 20-02-2006) 
Co1.391-92 Col. 286 

Derogatory Depiction oflndian Goddess 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 343-44 

Discussions on Civil Nuclear Energy 
Cooperation with the United States in I 
the context of recent visit of the 
President of the USA (St.) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 439-66 

Emergency Landing of Air India Flight at 
Los Angeles 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 96 

Indo-US Agreement for Surveillance of 
Diseases 
(Deb. 15, Vol. XVIlI, 08-03-2006) 
Col.311-12 

Indo-US CEO Forum 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 140 

Indo-US Detence Cooperation 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 287-88 

Indo-US Ties 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 549-50 

Exchange of Anti-Missile System with US I Indo-US Trade 
(Deb. 11, Vol. XVIII, 02-03-2006) I (Deb. 35, Vol. XX, 23-05-2006) 
Col.IS3 Col. 318-19 
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Inspection of ReactoR 
(Deb. 15, Vol. XVIII, 01-03-2006) 
Col. 146-47 

Introduction ofTerrniDatpr Technology 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col.318 

Meeting oflndia-US Knowledge Initiative 
on Agriculture 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 314-15 

MoA on Hydrocarbon Sector between 
India and US 
(Deb. II, Vol. XVIII, 02-03-2006) 
(;01.134-35 

New VISa Rules by US 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 39-40 

Operation of Private Airlines on Indo-US 
Route 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 134-35 

Patenting of Traditional Indian Medicine 
by USA 
(Deb. IS, Vol. XVIII, 01-03-2006) 
Col. 157 

Protest against Visit of US President 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 255-56 

Purchase of Aircraft 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 15-16 

Recent Indo-US Nuclear Agreement 
(Sub.) 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 262-70 

Situation arising out of reported remarks 
made by USA's Ambassador to India 
on the country's stand on some 
domestic and international issues 
particularly on the nuclear programme 
ofiran (Sub.) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 3 19-34 

Textile Exports 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 269-71 

US Mediation in Kashmir Issue 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.367~8 

Visit of President of USA to India (Sub.) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 248-56 

Visit of US President to India 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 214-15 

Visit of US Under Secretary 
(Deb. 15, Vol. XVIII. 08-03-2006) 
Col. 147-41 

Univenlty 
Admis$iOn in Indian Universities 

(Deb. 35, Vol. XX, 23-05-2006) 
Co1.317-18 

Agricultural Universities 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 238-39 

Allocation of Funds to Universities 
(Deb. 14, Vol.XVlIl, 07-03-2006) 
CoI.4lO-11 

Appointment of Teaching and Non-
Teaching Staff by D.U. 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 183-84 

Approval of Course by IGNOU 
(Deb. 35, Vol. XX, 23-05-2006) 
Co1.316-17 

Assam Agriculture University 
(peb. 3. Vol. XVII, 20-02-2006) 
Col. 227-34 

Centenary Golden Jubilee of Universities 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 87-88 

Central Universities 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 189-93 
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Conference ofVCs of Central Universities 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 180-81 

Corruption in IGNOU 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 87 

Deemed Universities 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 51-52 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 331-32 

Deemed University Status to lASE 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 96-97 

Distance Education Council, IGNOU 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 299-303 

Exemption from National Eligibility Test 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 167 

Extra Co-curricular Activities in Central 
Universities 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 141 

Fake Degrees 
(Deb. 20, Vol. XVIII, 14.03·2006) 
Col. 203-04 

Fake Universities 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 176-78 

Fees Hike in Universities 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 92 

Financial Assistance to Sanskrit Colleges 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 189-92 

Grants'to Universities 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 167 

Indian National Defence University 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 184·85 

Misuse of Grants by Universities 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 413-14 

Need to enact a legislation providing for 
conversion ofTripura University into 
a Central University (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 272 

Need to ensure that derogatory remarks 
made against late Sardar Patel in the 
History Book prescribed in Delhi 
University are expunged (MUR 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 499 

Need to ensure that the number of seats 
available in different disciplines in 
Allahabad University is not reduced 
(MUR377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 442 

Need to grant Central University Status 
to Andhra University (MUR 377) 
(Deb. II, Vol. XVIII, 02-03·2006) 
Col. 237-38 

Need to improve the functioning of the 
Gramin Banks in the country 
(MUR377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 272-73 

Need to set up a Horticulture University 
at Mandsaur, Madhya Pradesh 
(MUR377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 337-38 

Need to undertake revision of pay scales 
for Readers/Associate Professors 
under Merit Promotion Scheme in State 
Agricultural Universities particularly 
in Hissar, Haryana (MUR 377) 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 326 
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Opening of Maritime University in West 
Benpl 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 320 

Private UniversitiesIVocational Institutes 
(Deb. 14, Vol. XVIII, 07.03-2006) 
CoI.lJ8-22 

Promotion of Sanskrit 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.I~17 

Reservation of Seats in Central University 

Workers University 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col. 327-29 

Vnlvenlty Gl'llng CommiuJon 
Deemed University Status to lASE 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 96-97 

Environment as Compulsory Subject in . 
Education Syllabi 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 34 

(Deb. 30, Vol. XIX, 16-05-2006) Examination ofNET 
Col. 58-59 (Deb. 3S, Vol. XX, 23-0S-2006) 

Setting up of Aerospace Technology 
University 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 224-2S 

Setting up of Centres by IGNOU 
(Deb. 3S, Vol. XX, 23-0S-2006) 
CoI.IOS~7 

Setting up of National Police University 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 298 

Setting up of Science University 
(Deb. 14, Vol. XVIII, 07-03·2006) 
CoI.IOS-06 

Setting up of World Class Universities 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 260 

Students in Agricultural Universities 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoI.210-11 

University Education for Children of 
NRlsIPIOs 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 187 

Vacant Posts in Central Universities 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.9S 

Vacant Posts in Colleges 
(De~. 20, Vol. XVIII, 14-03-2006) 
Col. 284-8S 

Col. 336 
Financial Assistance under R~vised UGC 

Scale 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 60 

Inclusion of Areas in UGC Programme 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 163 

Increasing Budgetary Allocation by UGC 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 190-91 

Misuse of Grants by Universities 
(Deb. 14, Voi. XVIII, 07-03-2006) 
Col. 413-14 

Setting up of Service Commission 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 183-84 . 

UDo",lniled Sector 
Health Condition of Unorganised 

Labourers 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 68-69 

Pension Scheme for Unorganised Sector 
(Deb. 28, Vol. XIX, 12-0S-2006) 
CoI.2S6-S7 

Policy on Employment Growth in 
Unorganiscd Sector 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 260 



SUBJECT INDEX 509 

Social Security Scheme for Unorganised 
Sector 
\Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 263-64 

Social Security to Workers of 
Unorganised Sector 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 24647 

UntoucbabiHty 
Abolition of Untouchability 

(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 166 

Uranium 
Environmental Clearance to Uranium 

Project 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 275-77 

Uranium Supply by Austrafia 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 13-14 

Urban Acc:elerated Water Supply Scheme 
Water Supply Scheme 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 89-90 

UrbanAreas 
Allotment of Lands 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 276 

Better Amenities for Urban Citizens 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 207 

City Challenge Fund Scheme 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 215· 

City Development Plan 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col.l18 

Connecting Metro Cities with Expressway 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 240 I 

Development ofCitfes 
(Deb. 7, Vol. XVII, 24-02-2006) 
Co1.16~8 

Development of Patna 
(Deb. 5, Vol. XVII, 24-02-2006) 
Col. 174 

Development ofTen Sub Cities 
(Deb. 28, Vol. XIX, 12-05-2006) 
Co1.265~ 

Development of Urban Areas 
(Deb. 17, Vol. XVIII, 10-03-2006) 
COl.19S 

Economic Disparity between Cities and 
Villages 
(Deb. 31. Vol. XX, J 7-05-2006) 
Col. 298--304 

Foreign Investment under NURM 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 101 

Funds to Maharashtra for New Cities 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 110-11 

Funds to West Bengal for Development 
of Cities 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 14748 

Grant of Education Loan in Urban Rural 
Areas 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 259-60 

Infrastructural Weaknesses in Big Cities 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 155-60 

Integrated Development of Small and 
Medium Towns 
(Deb. 17, Vol. XVllI, 10-03-2006) 
Col. 71-74 

I~tegrated Development of Small Towns 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 383--89 

JNNURM 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 1-10 
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Land Ceiling Act 
(Deb. 33, Vol. XX, 19-05-2006) 
COI.3S4-SS 

Loans for Poor 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 271 

Low Cost Sanitation Scheme 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 89-91 

Mega City Schemes 
(Deb. 2, Vol. XVII, 17·02·2006) 
Col. 240 

Mumbai Urban Infrastructure Project 
(Deb. 7, Vol. XVII, 24-02-200.6) 
Col. 232-33 

National Plan for Rural and Urban Women 
(Deb. 20., Vol. XVIII, 14-0.3-20.0.6) 
Col. 160-61 

Need to allocate Rs. 10.0.0 crore for 
infrastructural development in 
Bangalore City, Kamataka (MUR 377) 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 345 

Need to formulate a policy for improving 
the condition of slums in the 
metropolitan cities (MUR 377) 
(Deb. 11, Vol. XVIII, 0.2-0.3-2006) 
Col. 247-48 

Need to implement Urban Development 
Scheme in towns of Amreli 
Parliamentary Constituency, Gujarat 
(MUR377) 
(Deb. 20., Voh XVIII, 14-03-20.06) 
Col. 383 

Need to provide economic package to the 
Nagar Palikas in Banaskantha 
Parliaqtentary Constituency for 
providing basic amenities in the 
smaller towns of1he reaion (MUR 377) 
(Deb. 5, Vol. XVII, 22-0.2-20.0.6) 
CoL 336-37 

Property Prices in Urban Areas 
(Deb. 33, Vol. XX, 19-0S-20.0.6) 
Col. 37-39 

Rapid Transit Systems 
(Deb. 7, Vol. XVII, 24-0.2-20.0.6) 
Col. 68-70. 

Real Estate Policy 
(Deb. 3), Vol. XX, 19-o.S.2006) 
Col. 373 

Regularisation of Unauthorised Colonies 
(Deb. 17, Vol. XVIII, 10.-03-200.6) 
Col. 91-92 

Satellite Towns 
(Deb. 7, Vol. XVII, 24-0.2-20.0.6) 
Col. So.-SI 

Scheme for Development of Towns in 
Maharashtra 
(Deb. 7, Vol. XVII, 24-0.2-20.0.6) 
Col. 83-86 

Schemes for Development of Cities of 
Gujarat 
(Deb. 7, Vol. XVII, 24-0.2-20.0.6) 
Col. 27S-76 

Schemes for Urban Development 
(Deb. 7, Vol. XVII, 24-0.2·20.0.6) 
Col. 92-93 

Setting up of New Towns 
(Deb. 12, Vol. XVIII, 0.3-0.3-20.0.6) 
Col. 212-13 

Setting up of SSI Townships 
(Deb. 3S, Vol. XX, 23-o.S-20.0.6) 
Col.29S 

Slums in Urban Areas 
(Deb. 21. Vol. XIX, 17·0.3~20.0.6) 
CoI.I0.7~13 

Urban Development Schemes 
(Deb. 33, Vol. XX, 19-o.S'·20.0.6) 
Col. 268-69 

Urban Infrastructure and Services 
(Deb. 33, Vol. XX, 19-o.S-260.6) 
Col. 124 
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Urbanisation of Rural Area 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 151 

Water Scarcity in India 
(Deb. 7, Vol. XVII, 24-02-2006) 
CoI.248~2 

Circulation ofF_ Currency 
(Deb. 21, Vol. XIX, 17"3~ 
Col. 91-93 . . 

Commencement ofPlridba'I'hanDlt' ..... 
Unit 
(Deb. 28, Vol. XIX, 12-05-2006) 
CoL 128 

World Bank Assistance Compilation II\d Publication on ... 0eII 
(Deb. 2, Vol. XVII, 17-02-2006) (Deb. 32, Vol. XX, 18-05-2006) 
Col. 253 CoL 25S 

UrbanHaats 
Urban Haats 

(Deb. 12, Vol. XVIII, 03-03.20(6) 
Co1.62~ 

(Deb. 17, Vol. XVIII, 10·03-2006) 
Col. 97-100 

Urban Reforms Incentive Fund 
Urban Reforms InCentive Fund 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 41-43 

Urban Renewal Million 
Urban Renewal Mission 

Complaints under NFFWP 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 195 

Complaints under Rural Developmental 
Works 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 241-42 

Condemninl heinous acts of violence It 
Vannai and expreuma condolenol 
to the bereaved families-Reference 
by the Speaker 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 1 

(Deb. 28, Vol. XIX, 12-05.2006) Construction of Dams 
Col. 142-43 (Deb. 28, Vol. XIX, 12·05-2006) 

Col. 391·92 
Uttar Pradesh 
Airport at Allahabad 

(Deb. 6, Vol. XVlI, 23-02·2006) 
Col. 182 

Airport at Greater Noida 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 307 

Appointment of Dakpals 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 310.14 

Assistance to Statts for Industrialisation 

Construction of New Airport at Mathura. 
(Deb. 6, Vol. XVII, 23-02 .. 2006) 
Col. 295-96 

Construction of New National Hiahwaya 
in Uttar Pradesh 
(Deb. 26, Vol. XIX, 10-0'-2006)' 
Co1.6S7·S8 

Construction of Railway Lines in Utt .... 
Pradesh 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.261~2 

Cracks in Taj Mahal 
(Deb. 20, Vol. XVIII, 14·03·2006) (Deb. II, Vol. XVIII, 02-03-2.006) 
Col. 184-88 Col. 15()'SI 

Blasts in Vannai, Uttar Pradesh (St.) Cultivation of Opium 
(Deb. 1.5, Vol. XVIII, 08·03-2006) (Deb . .12, Vol. XVIII, 03-03-2006) 
Col. 322·24 Col. 8o.a 1 
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Death of Birds 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 157-58 

Death of Wild Animals on Railway 
Crossing 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 227 

Development of Kalpi as a Tourist Spot 
(Deb. 32. Vol. XX, 11-05-2006) 
Col. 182 

Digging of Wells in Rural Areas 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 421-23 

Doubling of Jhansi-Kanpur Railway Line 
(Deb. 32. Vol. XX. 11-05-2006) 
Col. 93-95 

Electrification and Doubling of 
Mau-Azamgarh-Shahganj-Lucknow 
Railway Line 
(Deb. 27, Vol. XIX, 11-05-2006) 
Co1.159.@ 

Facilities at Airports in Uttar Pradesh 
(Deb. II, Vol. XVIIl, 02-03-2006) 
Col. 97 

Foreign Assistance to Jharkhand 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 258-60 

Gauge Conversion of Kanpur-Mathura 
Railway Line 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 239 

Government Schemes in Uttar Prlldesh 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 51 

Grants to Muslim Minority Educational 
Institutes 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 230-31 

Halt ofTaj Express 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 129-30 

HPT Relay Centre in Orai 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 109-10 

Improvement in Condition of National 
Highway No. 76 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 251-59 

Improvement in Livestock and Cow 
Progeny in Uttar Pradesh 
(Deb. 19, Vol. .xVIII, 13-03-2006) 
Col. 57 

Inclusion of Castes of Uttar Pradesh in 
SC/ST List 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoJ.93 

Installation of Telephone Tower in Aligarh 
(Deb. 12, Vol. XVIII. 03-03-2006) 
CoJ. 135-39 

Irregularities in Procurement in Uttar 
Pradesh 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoJ.159-60 

Irrigation Schemes of Uttar Pradesh 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 185-90 

Losses to PSUs 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 163-64 

Metro Rail to Greater Noida 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 172 

Modernisation/Expansion I)f Railway 
Stations in Uttar Pradesh 
(Deb. 16, Vol. XVJ(J, 09-03-2006) 
CoJ.2OC 

Need for checking water pollution in river 
Ganga at Varanasi and steps taken by 
the Government in this regard (CA) 
(Deb. 33, Vol. XX, 19-05-2006) 
CoI:411-38 
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Need for construction of a bridge on river 

Chambal at Usedghat linking Uttar 
Pradesh and Madhya Pradesh 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 19 

Need for construction of a bridge on river 
Ganga at Kalakankar Ghat or Gotri Ghat 
in Chail Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 399 

Need for construction of a bridge on river 
Gomti with a view to link Deogaon 
Horbal-Faizabad with Sathinghat-
Jagdishpur-Sultanpur in Uttar Pradesh 
(MUR377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 505 

Need for development of the dam at 

Need to check the pollution caused by 
unauthorised slaughter houses and by 
effluents released from industrial units 
in Unnao Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 274 

Need to clear the project for development 
of ravine area into a cultivable land in 
Etawah Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 44243 

Need to clear the proposal of the 
Government of Uttar Pradesh for 
inclusion of certain castes in the list 
of Scheduled Castes (MUR 377) 
(Deb. 14, Vol. XVlJI, 07-03-2006) 
Col. 490 

Vilwahari Ghat in Ayodhya, Uttar Need to connect Delhi and Bhubaneswar 
Pradesh (MUR 377) by 'new flights connecting Bodh Gaya 
(Deb. 25, Vol. XIX, 22-03-2006) and Varanasi (MUR 377) 
Col. 12 (Deb. 17, Vol. XVIII, 10-03-2006) 

Need for early construction of bypass at Col. 343 
Bareilly, Uttar Pradesh (MUR 377) Need to construct a new bridge over river 
(Deb. 16, Vol. XVIII, 09-03-2006) Lone on Unnao-Rai Bareilly road, Uttar 
Col. 282-83 Pradesh besides conducting a 

Need for electrification and doubling of survey of dilapidated roads in 
Jhansi-Kanpur section of Railways for Unnao Parliamentary Constituency 
the development of Bundelkhand (MUR377) 
Region(MUR377) (Deb. 24, Vol. XIX, 21-03-2006) 
(Deb. 4, Vol. XVII, 21-02-2006) Col. 72 
Col.318 I Need to create a forest reserve for 

Need to accord clearance by the Forest protection of endangered species 
Department for construction of road including 'Black Deer' of Chand 
and bridge between Rath (Hamirpur) Khamaria, Allahabad, Uttar Pradesh 
and Garautha (Jhansi) (MUR 377) (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) (Deb. 21, Vol. XIX, 17-03-2006) 
Col. 342 Col. 273 

Need to check pollution caused by the 
effluent released by Shri Shadi Lal 
Chemicals Works Pilkhani, Saharanpur, 
Uttar Pradesh (MUR 377) 

·(Deb. 20, Vol. XVIII, 14-03-2006) I 
Col. 388-89 

Need to develop and beautify 'Kabir 
Chaura' at Maghar in Khalilabad 
Pari iamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 443-44 



514 LOKSABHA 

Need to ensure that the number of seats 
available in different disciplines in 
Allahabad University is not reduced 
(MUR377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 442 

Need to expedite construction work of the 
bypi&.»~ at Etawah, Uttar Pradesh 
(MUR377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 287-88 

Need to expedite repair and four laning 
work of National Highway No. 28 
between Rudali and Basti in Uttar 
Pradesh (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 390 

Need to expedite rural electrification in 
MathuraParliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 314 

Need to expeditious completion ofCNG 
station by GAIL at Bareilly, Uttar 
Pradesh (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 7-8 

Need to find permanent solution to 
recurring floods in Eastern Uttar 
Pradesh (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 439 

Need to formulate a system for providing 
relicfto the beneficiaries of Antyodaya 
Yojana direct through Banks 
particularly in Bijnore district, Uttar 
Pradesh (MUR 377) 

. (Deb. 35, Vol. XX, 23-05-2006) 
Co1.403~ 

Need to IJ'IIIt funds for desiltation of river 
Gomti in Sultanpur district, Uttar 
Pradesh (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 368 

Need to grant special package for the 
development of ravines in Etawah 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 388 

Need to improve the functioning of 
the Gramin Banks in the country 
(MUR377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 272-73 

Need to include road from Deori Bandh 
(Uttar Pradesh) to Harpalpur (Madhya 
Pradesh) under National Highways 
and complete the widening of road 
between Deori Bandh and Mataudh 
(MUR377) 
(Deb. 34, Vol. XX, 22-05-2006) 
COl.S03 

Need to lay a new railway line between 
Harpalpur and Hamirpur Road Railway 
Station, Uttar Pradesh (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 442-43 

Need to look into the problems being 
faced by Gond Community in Varanasi 
district, Uttar Pradesh (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
CoJ.l6-17 

Need to open a Branch of State Bank of 
India at Jakhania market in Said pur 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 24, Vot XIX, 21-03-2006) 
Col. 70 

Need to open branches of State Bank of 
India at Sareela and Muskara in 
Hamirpur Parliamentary Constituency 
and Kabrai in Mahoba district of Uttar 
Pradesh (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 294 



SUBJECT INDEX SiS 
Need to open the Branches of Nationalised 

Banks in Salempur Parliamentary 
Constituency, Uttar Pradesh (MUR 
311) 
(Deb. 23, VoL XIX, 20-03-2006) 
Col. 22 

Need to provide a direct train between 
Mahoba and Lucknow via Kanpur with 
necessary amenities at Mahoba 
Railway Station in Uttar Pradesh 
(MUR377) 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 34243 

Need to provide a special relief package 
to the farmers whose crops have been 
damaged due to hailstorm and rains in 
Hamirpur and Mahoba regions in Uttar 
Pradesh (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col.lO-ll 

Need to provide adequate compensation 
to the farmers whose land has been 
acquired for widening of National 
Highway in Chail Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 23 

Need to provide basic amenities at Mata 
Shakumbari Devi Shrine near Behat 
town in Saharanpur district, Uttar 
Pradesh (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 331 

Need" to provide civic amenities at the 
religious places of Kalyani Devi and 
Pariyar in Unnao district, Uttar Pradesh 
with a view to promote tourism in the 
region (MUR 377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 400 

Need to provide compensation to the 
farmers whose land have been 
acquited for setting up units of NT PC 
at Unchahar, district Rai Bareilly, Uttar 
Pradesh (MUR 377) 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 442 

Need to provide compensation to the 
farmers whose potato and mustard 
crops have been damaged due to 
drought and frost in Uttar Pradesh 
(MUR377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 264 

Need to provide financial assistance to 
the potato growers whose crops have 
been damaged due to frost in Agra 
region of Uttar Pradesh and other parts 
of the country (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 34142 

Need to provide funds for development 
and beautification of Sank is a Buddhist 
Centre in Etawah Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 24S-46 

Need to provide funds to Madhwalia 
Gosadan working for the welfare of 
sick cattle in Maharajganj district, 
Uttar Pradesh (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 348 

Need to provide funds to solve the acute 
drinking water problem in rural areas 
ofUMao Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 491 

Need to provide Special Economic 
Package to address irrigation problem 
in Kaushatnbi, Allahabad and 
Fatehpur districts in Uttar Pradesh 
(MUR377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
00J.294-95 

"Need to provide stoppage of important 
trains at Bharwari Railway Station 
in Kaushambi Parliamentary 
Constituency (MUR 377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 321 
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Need to redress the grievances of the 
employees of District Rural 
Development Agency (DRDA) in Uttar 
Pradesh (MUR 317) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 397 

Need to release funds with a view to solve 
acut~ cirinking water problem in 
Fatehpur district, Uttar Pradesh 
(MUR377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 367 

Need to review 'City Forest' plantation 
project in Bijnore district, Uttar 
Pradesh (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 446 

Need to review Food For Work Programme 
in Lakhimpur Khiri Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 344 

Need to review the functioning of Indira 
Awas Yojana in Deoria district with a 
view to construct more houses for the 
poor people living in the region 
(MUR377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 320-21 

Need to review the functioning of various 
Centrally Sponsored Programmes 
providing food grains to poor people 
in Uttar Pradesh and other parts of the 
co.untry (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 343 

Need to review the implementation of 
Below Poverty Line and Antyodaya 
Programmes in M isrikh Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 288 

Need to review the implementation of 
Centrally Sponsored Schemes in 
Lakhimpur Khiri district, Uttar Pradesh 
(MUR377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 342-43 

Need to review the implementation of 
Pradhan Mantri Gramin Sadak Yojana 
in Kushinagar district. Uttar Pradesh 
(MUR377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 334-35 

Need to review the implementation of rural 
development projects in Banda 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 490 

Need to sent a Central Team to Sitapur in 
Uttar Pradesh to review the 
implementation of centrally sponsored 
rural development schemes (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 334-35 

Need to set up a Bench of High Court in 
Western Uttar Pradesh (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 288-89 

Need to set up a gas based power project 
in Unnao, Uttar Pradesh with a view to 
meet the shortage of power in the 
region (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 332 

Need to set up a Heavy Industry in 
Moradabad, Uttar Pradesh (MU R ~ 77) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 9 

Need to set up a sugar mill in Madhaw 
Garh Tehsil, Uttar Pradesh for the 
benefit of the farmers in the region 
(MUR377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 396 
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Need to take over Mis Synthetic and 
Chemicals Limited located at Bareilly, 
Uttar Pradesh with a view to protect 
the interests of labourers working in 
the factory (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 347-48 

Need to take steps to check the evil 
practice of child sacrifice in Western 
Uttar Pradesh (MUR 377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 319 

Need to upgrade Medical College at 
Gorakhpur. Uttar Pradesh with a view 
to provide better Medical facilities to 
the people in the region (MUR 377) 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 386-87 

New Base Depots 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 120-21 

New Technologies in Farm Income and 
Productivity 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 193-94 

Pending Projects of Uttar Pradesh 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 244-46 

Power Plant by Reliance Industry at Didri 
(Deb. 28. Vol. XIX, 12-0S-2a06) 
Col. 308-09 

Projects by CPWD 
(Deb. 33. Vol. XX, 19-0S-2006) 
Col. 282 

Projects with the help of World Bank 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 232-3S 

Railway Lines from Gola Gokran Nath to 
Mohammadi 
(Deb. 32. Vol. XX; 18-0S-2006) 
Col. 140-41 

Railway Projects in Uttar Pradesh 
(Deb. II. Vol. XVIII. 02-03-2006) 
Coi.38-43 

Railway Rakes for Transportation of Coal 
(Deb. 16, Vol. XVlIl. 09-03-2006) 
Co1.116-17 

Rajiv Gandhi Jal Nigam Scheme 
(Deb. 13. Vol. XVIII. 06-03-2006) 
Col. 98 

Release of Water from Uttar Pradesh to 
Sonia Vihar Plant 
(Deb. 29. Vol. XIX, 15-05-2006) 
Co1.3S7-S9 

Request from UP for Drinking Water and 
Drainage System 
(Deb. 7, Vol. XVII. 24-02-2006) 
Col. 116 

Research Institutions 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 281 

Review oflrrigation Projects 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 259-60 

Sanctuary for Tigers 
(Deb. 8. Vol. XVII. 27-02-2006) 
Col. 192-93 

Setting up of Health Sub-Centres 
(Deb. 10, Vol. XVII. 01-03-2006) 
Col. 77 

Setting up of Lion Safari 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 370-72 

Setting up of Thermal Power Station 
(Deb. 28. Vol. XIX. 12-0S-2006) 
Col. 213 

Sharing of Yamuna Water 
(Deb. 29. Vol. XIX. 15-05-2006) 
Col. 199-200 

Shortage of Procurement Centres in Uttar 
Pradesh 
(Deb. 13. Vol. XVIII. 06-03-2006) 
Col. 167-68 
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Stoppage ofKurla Express at Orai 
(Deb. 27, Vol. XIX, I 1-05-2006) 
Col. 83 

Stoppage of Trains at Chhata Station 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 104 

Suggestion ofNCRPB 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 34-36 

Supply of Water to Sonia Vihar Plant 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 246-47 

Survey for 8alrampur-Khalilabad Railway 
Line 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 114 

Telephone Adalats in U.P. 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 183-84 

Total Literacy Programme 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 112 

TV Transmitters in Rural Areas 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 103 

Water Resources Development Projects 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 363-67 

Working of Raising Height of Platforms 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 24142 

Uttarakhand 
Acquisition of Adi badari Dham by ASI 

(Deb. 27, Vol. XIX, I 1-05-2006) 
Col. 85-86 

Death of Tigers in Uttaranchal 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 214-16 

Doordarshanl AI R Kendras for 
Uttaranchal 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 103~ 

Excavation in Uttaranchal 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 174-75 

Increase in Capacity of DD and AIR in 
Hilly Areas 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 176-77 

Leasing out of Bhilangana River 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 310-11 

Need to cOQ1mission satellite phone 
service in Almora Parliamentary 
Constituency, Uttaranchal (MUR 377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col.317 

Need to expedite construction of houses 
under 'Sainik Awas Nirman Yojana' in 
Pithoragarh district, Uttaranchal 
(MUR377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 66-67 

Need to expedite opening of a Kendriya 
Vidyalaya at Gopeshwar in Chamoli 
district, Uttaranchal (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 269 

Need to open Regional Directorate at 
Sri nagar for promotion of Hand icrafts 
business in J&K and Ladakh region 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 25-26 

Need to provide special economic 
package to solve the acute shortage 
of potable water in Uttaranchal 
(MUR377) 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 395-96 

Need to send a Central Team to Uttaranchal 
to assess the damage caused due to 
drought and release funds for 
providing help to the affected people 
in the region (MUR 377) 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 486-87 
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Need to solve acute drinking water 
problem at New Tehri, Uttaranchal 
(MUR377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 271 

Need to strengthen the rain-fed river 
embankments in Haridwar 
Parliamentary . Constituency, 
Uttaranchal (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 270 

Poor Condition of Roads along China 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 201 

Power Projects in Uttaranchal 
(Deb. 28, Vol. XIX, 12-05·2006) 
Col. 129-30 

Projects by CPWD 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 282 

Rural Telecommunications in Uttaranchal 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoI.304~5 

Shifting of Office ofONGC 
(Deb. 11, Vol. XVlIl, 02-03-2006) 
Co1.67~8 

Status of Two Bridges 
(Deb. 5, Vol. XVII. 22-02-2006) 
Co 1.1 71 

Uzbekistan 
Gold Mining 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Co1.315-16 

India Uzbekistan Trade 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 196-97 

Vacant Posts 
Abolition of P'lsts 

(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 127-28 

Appointment of Teachers 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 112-13 

Filling up of Reserved Posts 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 504 

Filling up of Reserved Posts in Andaman 
and Nicobar Islands 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 275 

Need to fill vacancies and provide 
necessary amenities at Kendriya 
Vidyalaya (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 329-30 

Vacancies of Advisor in NEC 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 322 

Vacancies Reserved for Ex-Servicemen 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 45-46 

Vacant Post of Chairman in DRTs 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 125-26 

Vacant Post oflPS 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 73-74 

Vacant Posts in Central Universities 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 95 

Vacant Posts in Colleges 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 284-85 

Vacant Posts in I1Ts 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 115-16 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 173 

Vacant Posts in Public Sector 
Undertakings 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 21 1-12 

Vacant Posts in Railways 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 236-37 
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Vacant Posts in Safety Categories 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 66 

Vacant Reservation Posts 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 198-99 

Vaccine 
Development ofVaccinationslMedicines 

(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 217-18 

Menningitis Vaccine 
(Deb. 33, Vol. XX, 19-0S-2006) 
CoI.218-19 

Oral Doses of Hepatitis-B and Insulin 
(Deb. 26. Vol. XIX, 10-OS-2006) 
Co\. 335 

Resuming Production of Typhoid 
Vaccines 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 305 

Vaidyanathan Committee 
Cooperative Credit 

(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 77-78 

Valedictory Reference 
Valedictory Reference 

(Deb. 35, Vol. XX, 23-0S-2006) 
CoI.406-JO 

·Vanila 
VaniJa Cultivators 

(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 289-92 

Viability Gap Support Scheme 
Viability Gap Support 

(Deb. 28. Vol. XIX, 12-05-2006) 
Co1.311-12 

Vidyalaya Vika, Nidbi 
Vidyalaya Vikas Nidhi 

(Deb. 14, Vol. XVlII, 07-03-2006) 
COl.32S 

Vietnam 
Indo-Vietnam Economic Relations 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 289-91 

ViCY8n Rail 
VigyanRail 

(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 217 

Villale on Wheels Project 
'Village on Wheels' Project 

(Deb. I I, Vol. XVIII, 02-03-2006) 
Col. 44 

Visa 
Granting 'U' Visa to Overseas Indian 

Citizens 
(Deb. 26. Vol. XIX. 10-05-2006). 
Col. 501 

Liberalising Visa Policy 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 199-200 

Out Sourcing of issue of Visa 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col. 252 

Outsourcing Visa Applications 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 182-83 

Relaxing Visa Rules by Arab Countries 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 167 

Visa Free Entry 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 116-17 

Visa Policy 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 337 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 92-93 

Voluntary Retirement Scheme 
Procurement Affected due to VRS in FCI 

(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 175-76 
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VRS to BSNL and MTNL Employees 
(Deb. 31, Vol. XX, 17-05-2006) 
COl. 291-93 

WaqrBoards 
Property of Waqf Boards 

(Deb. 32, Vol. XX, 18-05-2006) 
CoI.IIO-t2 

War Museum 
Vikrant War Museum Project 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 85-86 

Waste Manasement 
Committee on Solid Waste Management 

(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 45-53 

Effluent Treatment Plants for SSI 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 158-59 

Wasteland 
Wasteland Development Task Force 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 226-27 

Watches 
Decline in Sale ofHMT Watches 

(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 181 

Marketing of HMT Watches through 
Private Sector 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 228 

Water 
Agreement with Sri Lanka on Water 

Management 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 267-69 

Assistance to Karnataka for Ground 
Water Recharge and Water Harvesting 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 259-60 

Centrally Sponsored Schemes to 
Augment Water Resources 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 178-80 

Conservation and Utilization of Water 
Resources 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 194-95 

Eco-Conservation ofVembanad Lake 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 293-94 

Education to Farmers for Harnessing of 
Rain Water 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 277-86 

Information System for Water Related 
Data 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 393-95 

Investment in Water Sector in Rajasthan 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 148 

President's Address 
(Deb. 1, Vol. XVII, 16-02-2006) 
Col. 5 

Reforming of Water Distribution Schemes 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 130-31 

Rejuvenation of Water Tanks 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 116-17 

Release of Water from Uttar Pradesh to 
Sonia Vihar Plant 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 357-59 

Renovation of Water Bodies 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 233-34 

Roof Water Harvesting 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 97-98 

Scheme for Rain Water Harvesting 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 203-04 

Sharing of Ravi-Beas Water 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 101-102 
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Storage of Water 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 55-56 

Supply of Water to Delhi from River 
Yamuna 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.415-16 

Supply of Water to Sonia Vihar Plant 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 246-47 

Urban Water Supply Programme of 
Maharasbtra 
(Deb. 7, Vol. XVII, 24-02-2006) 
CoL 169-71 

Water Crisis 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 368-69 

Water Harvesting in North East 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 226-27 

Water Projects in Orissa 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 159-63 

Water Resources Development Projects 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 363-67 

Water Scarcity 
'(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 97-98 

Water Scarcity in India 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col 248-62 

Water Supply Scheme 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 89-90 

World Bank Fund in Water Sector 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.I~8 

Water aad Power CODSultaney Services 
(IDdia)Ud. 

Water and Power Consultancy Service 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 426-28 

Watenbed 
Externally Aided Projects on Watershed 

Development 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 460-64 

Funds for Watershed Programme 
Organised by NGOs 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 251-68 

NGO in Integrated Watershed 
Development Project 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 277-78 

Parthasarthy Committee Report on 
Watershed Programmes 
(Deb. 28, Vol. XIX, 12-05-2006) 
CoI.215-17 

Siphoning off Watershed Programme 
Funds by NGOs 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 172-75 

Watershed Development Programmes 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 277-79 

Waterways 
Construction of National Waterways in 

Kerala 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 139-40 

Development of Inland Water Transport 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 378-79 

Development of Inland Water Transport 
in Eastern Region 
(Deb. 26, Vol. XIX, 10-05-2006) 
Cdl.529 

Development of National Waterways 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 45-46 ., 

Disinvestment oflnland Water Transport 
Corporation 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 352 
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Inland Water Transport in Madhya 
.Pradesh 

Credit Facilities to Women Weavers 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 223-24 (Deb. 1 S, Vol. XVIII, 08-03-2006) 

CoI.2SS-S6 I Hand Processing Units 
National Waterway in Andhra Pradesh (Deb. 30, Voi. XIX, 16-05-2006) 

(Deb. I S, Vol. XVIII, 08-03-2006) Col. 339-40 
Col. 116 

Health Insurance Scheme for Handloom 
Need to clear the proposal of the Weavers 

. GovemmentofAndhraPradeshforthe (Deb. 7, Vol. XVII, 24-02-2006) 
Development oflnland Waterways and Col 149-50 
Inland Water Transport (MUR 377)1· . 
(Deb. 3, Vol. XVII, 20-02-2006) Insurance for Handloom Weavers 
Col. 338-39 (Deb. 30, Vol. XIX, 16-0S-2006) 

Need to revive Buckingham Canal in 
Andhra Pradesh so as to provide easy 
and cheap water transport system to 
the local people (MUR 377) 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 482-83 

Status of Ganga Kumari National 
Waterways Project 
(Deb. 5. Vol. XVII, 22-02-2006) 
COl.2S4 

Transportation of Cargo through Inland 
Waterways 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 64-65 

Weather 
Monsoon Forecast 

(Deb. 34. Vol. XX. 22-0S-2006) 
Col. 457-59 

Monsoon Prediction 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 243-44 

Weather Forecasting 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 38-40 I 

Weatfler Satellite 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 200-01 

Weaver(s) 
Condition of Weavers 

(Deb. 7, Vol. XVII. 24-02-2006) 
Col. 179-80 

Col. 292·94 

Plight of Artisans, Weavers and other 
Rural Industries 
(Deb. 33, Vol. XX. 19-05-2006) 
Col. 361-62 

Primary Weavers Cooperative Societies 
(Deb. 2, Vol. XVII. 17-02-2006) 
Col. 106-08 

Scheme for Handloom Weavers 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 103 

Silk Bank 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 210-11 

Suicide by Weavers 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 298-99 

Training Scheme for Handloom Weavers 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 87-93 

Weavers Cooperative Society 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 153-55 

Welfare of Weavers 
(Deb. 7. Vol. XVII, 24-02·2006) 
Col. 80 

Women Weavers 
(Deb. 7, Vol. XVII, 24-02-2006) 
(",01.121-22 
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Workshed Scheme for Weavers 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 87-89 

Weblite 
Website on Procurement and Distribution 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 312-13 

Weeds 
Loss due to Pests, Weeds and Diseases 

(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 201-02 

WeilbiDI System 
Weighing System of Coal 

(Deb. 31, Vol. XX, 17-05-2006) 
Col. 296-97 

Welfare 
Foreign Funding to Welfare 

Organisations 
(Deb. 33, Vol. XX, 19-05-2006) 
CoL 301 

Welfare Schemes for Unorganized and 
Small Farmers 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 109-10 

Wells 
Digging of Wells in Rural Areas 

(Deb. 34,. Vol. XX, 22-05-2006) 
Col. 421-23 

West Benlal 
Air Services in West Bengal 

(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 222 

Alloy Steel Plant 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 107-08 

Apparatus for National Test House 
(Deb. 34, Vol. XX, 22-05-2006) 
C01.3S3~54 

BTS in West Bengal 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 247-48 

Central Funds for Promotion of Sports 
(Deb. 10, Vol. XVII, 0 I ~03-2006) 
Col. 162-63 

Computerised Reservation Centres in 
West Bengal 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. ISS-56 

Condition of Weavers 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 179-80 

Construction of Escalators at Kharagpur 
Railway Station 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 241 

Construction of Level Crossings 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 143-44 

Construction of Railway Stations 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 91 

Construction of Sea Port in West Bengal 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 213 

Cultivation of Medicinal Plants 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 93-94 

Cutting of Sundarbans Forest 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 252-53 

D.Ed.IPTI Courses 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 191-92 

Development of Tourism in West Bengal 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 95-96 

Development Projects for West Bengal 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 87-88 

Diversion of Funds by Gram Panchayats 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 123-24 
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Drop in Water Level in Ganga-Bhagirathi-
Hoogly Rivers 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 340 

Export of Marine Product from West 
Bengal 
(Deb. 30. Vol. XIX. 16-05-2006) 
CoI.309-10 

Financial Assistance to West Bengal 
(Deb. IS, Vol. XVIII. 08-03-2006) 
Col. 79-83 

Funds to West Bengal 
(Deb. 15. Vol. XVIII. 08-03-2006) 
Col. 44-73 

Funds to West Bengal for Development 
of Cities 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 147-48 

Health Care Facilities to Railway 
Employees . 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 214-15 

Implementation of Janas hal a Programme 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 75-76 

Industrial Development Centres 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 305-06 

Irrigation Projects of West Bengal 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 285-88 

Medical Facilities at Railway Stations 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 85 

Mej ia Thermal Power Station 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 120-21 

Migration by Bangladeshi Nationals 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 249-50 

Modernisation of Platform at New 
Jalpaiguri Railway Station 
(Deb. II, ·Vol. XVIII, 0~-03-2006) 
Col. 82-84 

Need for proper repair and maintenance 
of National Highway-55 in Darjecling, 
West Bengal (MUR 377) 
(Deb. 19, Vol. XVIII, I ~-03-2006) 
Col. 289-90 

Need to evolve a national programme to 
check erosion caused by river 
Darekeswar· . in Vishnupur 
Parliamentary Constituency, West 
Bengal (MUR-377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 366-67 

Need to expedite construction ofBarjora-
Tajpur, Hatashuri-Godardihi and other 
pending road projects in Bankura and 
Burdwan districts in West Bengal 
under Pradhan Mantri Grarnin Sadak 
Yojana (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 387-88 

Need to grant • Autonomous Body' status 
to the Stationery Department, Kolkata 
and release funds for its revival 
(MUR377) 
(Deb. 11, Vol. XVIII, 02-03-2006) 
('-01. 242-43 

Need to provide basic !nfrastructural 
facilities at Sunderb~ Wildlife area 
in West Bengal (MUJ}77) 
(Deb. 5, Vol. XYIi.22-02-2006) 
Col. 346 

Need to provide three crossing points on 
the Barasat-Hasnabad Section of 
railways under Scaldah Division for the 
benefit of local commuter (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 351-52 

Need to release funds for early completion 
ofall the pending irrigation projects in 
Purulia district, West Bengal 
(MUR377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 334 
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Need to take steps for promoting tourism 
and developing tea industry in 
Darjeeling with a view to generate 
employment in the region (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 4-5 

Need to take steps to improve the 
cond ition of rural artisans in 
Murshidabad district, West Bengal 
(MUR377)" 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 491 

New Railway Terminus in Kolkata 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 113-84 

Opening of Maritime University in West 
Bengal 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 320 

Opening ofTDM Office 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 118-89 

Railway Line between Kolkata and North 
Eastern States 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 88 

Revival of Sick Industries in West Bengal 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 117-19 

Shortage ofBSNL and SIM Cards 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 71 

Special Package to WB 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 349 

Spread of Leprosy by Mosquitoes 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 94-95 

Starvation Deaths 
{Deb. 19, Vol. xvm, 13-03-2006) 
Col. 172 

Storage Capacity of Godowns 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 264-75 

Photo Identity Card to Farmers Supply of Food grains to W.B. under PDS 
(Deb. 20, Vol. XVIII, 14-03-2006) (Deb. 3, Vol. XVII, 20-02-2006) 
Col. 14546 Col. 166-67 

Po~ential of Agro Industries 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 231-32 

Procurement Centres 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 11-83 

Proposal for Science and Technology 

Telecommunication and Postal Network 
Facilities 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 99-101 

Teledensity in West Bengal 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 104-09 

(Deb. 33, Vol. XX, 19-05-2006) TransportofExplosivesbyECL 
Col. 120-22 (Deb. 15, Vol. XVIII. 08-03-2006) 

Proposals for Industrialisation in West 
Bengal 
(Deb. 4, Vol. 'XVII, 21-02-2006) 
Col. 89-90 

Rail Freight Corridor 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 191 

Col. 149 
Uncultivable Land 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 69-72 

Upgradation of Rural Telephones 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 185-96 _ 
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Wetland 
Conservation of Wetland 

(Deb. 19, Vol. XVIII, 13-03-2006) 
CoU3-1S 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 236 

Wetland Conservation Plan 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 244-45 

White Paper 

White Paper on Defence Deals 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 190-91 

White Paper on MNCs 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 306 

Widow Homes 
Setting up of Shelter Home/widow Homes 

(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 132-34 

Wildlife 
Approval to Hooman River Project 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 76-78 

Birds! Animals under Wildlife Protection 
Act 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 279-81 

Census for Rhinos 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 144-45 

Census afWild Buffaloes 
(Deb'. 19, Vol. XVIII, 13-03-2006) 
Co1.14S-46 

Co-operation for Wildlife Conservation 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 197 

Cruelty to Animals 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoI.IOS~ 

i>eath of Tigers in Uttaranchal 
(Deb. 34, Vol. XX, 22-05-2006) 

. Col. 214-16 

Death of Wild Animals on Railway 
Crossing 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 227 

Decreasing Population of Wild Animals 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 122-30 

Endangered Animal Species 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 143-44 

Expansion of Tiger Project 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 428-30 

Export of Wild Animals 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 107-08 

Home for Gir Lions 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 218 

Horseshoe Crab 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 24S-47 

Incursions by Wild Animals 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 269-71 

Introducing Tigers in Sariska Reserve 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 223-24 

Lions in Gir Forest 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 206-07 

Migration of Bengal Tigers 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 239-41 

Need to create a forest reserve for 
protection of endangered species 
including 'Black Deer' of Chand 
Khamiria, Allahabad, Uttar Pradesh 
(MUR377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 273 
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Need to evolve a clear policy for the 
protection of tigers in Sunderbans 
Tiger Reserve (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 391 

Needs to create a Wild Life Sanctuary at 
the Kodaikanal Forest and provide 
fencing at the border,()fPalani Hills to 
prevent menace of elephants in Palani 
Parliamentary Constituency, Tamil 
Nadu (MUR 377) 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 290-91 

Observation of Forest Day in the country 
on the 215t March, 2006 and strict 
implementation of the Forest 
(Conservation) Act as well as the Wild 
Life Protection Act (Sub.) 
(Deb. 24. Vol. XIX. 21-03-2006) 
Col.43-46 

Population ofGhariyals 
(Deb. 3, Vol. XVII. 20-02-2006) 
Co1.103~ 

Population of Tigers 
{Deb. 29, Vol. XIX, 15-05-2006) 
Col. 63-65 

PopulationlProtection of Deer 
(Deb. 29, Vol. XIX, 15-05-2006) 
Co1.303~ 

Sanctuary for Tigers 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 192-93 

Second Project Tiger for Tamil Nadu 
(Deb. 19, Vol. XVIII, 13-03:-2006) 
Col. 124 

Sloth Bear in Rahthambore 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 195-96 

Smuggling of Wildlife Items 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 228-30 . 

Tibetan Antelope 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 210-11 

Tiger Project in Maharashtra 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 123-24 

Wild Animals Hit by Trains 
(Deb. 13, Vol. XVJII, 06-03-2006) 
Col. 99-100 

Wildlife Crime Control Bureau 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 278 

Wildlife Sanctuary Project 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 345 

Women 
Adivasi Mahila Sashaktikaran Yojana 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 83 

Assistance by NABARD to Rural Women 
(Deb. 12, Vol. X"III, 03-03-2006) 
Col. 170-79 

Atrocities Against Women 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 63-67 

Ban on Dance Bar 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 69 

Breast Cancer in Women 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 122-23 

Budget (General) 2006-07-Presentation 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 9 

Central Assistance to Urban.Local Bodies 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 192-99 

Checking Exploitation oflndian Women 
Abroad 
(Deb. 10, Vol. XVII, 01-03-2006) 
Colr )5-36 

Commando Training to NSG Women 
(Deb. 20, Vol. XVIII, 14-03~2006) 
Col. 249 
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Construction of Working Women Hostel 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 199-200 

·Counselling Centres for Indian Women 
Abroad 
(Deb. t 5, Vol. XVIII, 08-03-2006) 
·CoI.91 

Credit Facilities to Women Weavers 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 223-24 

Development and Empowerment of 
Women 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 194-96 

Economic Empowerment of Women 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 94-98 

Empowerment of Tribal Women 
(Deb. 30, Vol. XIX, 16';()5-2006) 
Col. 53-54 

Harassment of Women in KVS aa'd NVS 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 24548 

International Women's Day-Reference 
by the Speaker 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 313 

Mahila Coir Yojana 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 323-24 

Project of Women Hostels 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 367 

Project Priyadarshini 
(Deb. 6, Voi. XVII, 23-02-2006) 
Col. 191 

Proposals from WCD 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 187-90 

Protection of the Right of Working 
Women 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.59~ 

Punishment to Men in Uniform 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 228-29 

Recruitment of Women in CPO 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 154-55 

Recruitment of Women Pilots in Airforce 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 74 

Role of Women in Panchayati Raj 
(Deb. 10, Vol. XVII. 01-03-2006) 
Col.4143 

Sexual Exploitation of Women 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 24349 

Special Court for Women 
(Deb. 7, Vol. XVII. 24-02-2006) 
Col. 113 

Nat,onal Plan for Rural and Urban Women 
(Deb. 20, Vol. XVIII, 14-03-2006) Swa-Shakti Project 
Col. 1~1 (Deb. 35, Vol. XX, 23-05-2006) 

National Resource Centre for Women 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 215 

New Agenda for NCW 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 155 

Participation of Women in Education 
Sector 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 189-90 

CoI.329-31 
Task Force on Women and Children 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 198-99 

Trafficking of Women and Children 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 129-30 

Training Centre for Women 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.~1 
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UNDP Report on atrocities against 
Women 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.3II 

Women Affected by HIV/AIDS 
(Deb. I S, Vol. XVIII, 08-03-2006) 
CoI.I64~8 

Women and-Girls Hostels in Delhi 
(Deb. 4, Vol. XVII, 21-02-2006) 
Co1.216-17 

Women in Armed Forces 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 239-40 

Women Labour Force 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 261 

Women Scientists 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 148-50 

Women Teaching Centres 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 101-02 

Women Weavers 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 121-22 

WorldBaak 
Allocation of Funds for Computer 

Training 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 205 

Andhra Pradesh Water Sector 
Improvement Project 
(Deb. 2, Vol. XVII. 17-02-2006) 
Col. 110-11 

Assistance for Wind Energy from World 
Bank 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 280-81 

Assistance from W~d Bank for Supply 
of Power 
(Deb. 33, Vol. XX. 19-05-2006) 
Col. 250-52 

Closure of ADB/World Bank Loan 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 197 

Development of Fisheries Project 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 140 

Educational System 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 249-50 

Finances to Rural Poor 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 82-83 

Financial Assistance for Development of 
Railway Network 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 137 

Funds for Infrastructure 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 243 

Funds to Poverty Ridden States 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 168-69 

Loan for'lnfrastructural Development 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col.20S 

Loan from World Bank 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 194-200 

Modernisation of Coal tie Ids 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 307 

Monitoring of World Bank Funds 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 312 

National Cyclone Risk Mitigatiori Project 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 200 

Project of Maharashtra 
(Deb. 17. Vol. XVIII, 10-03-2006) 
Col. 208-09 

Projects with the help of World Bank 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 232-35 
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Reduction in Subsidy for PDS 

(Dob. 19, Vol. XVIII, 13-03-2006) 
CoI.2SI-S9 

Reforming of Water Distribution Schemes 
(Deb. 29, Vol. XIX, 1 S-05-2006) 
Col. 130-31 

Rejuvenation of Water Tanks 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 116-17 

Report on WTO 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 321 

Scheme for safety of Coastal Areas 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoI.IS2-S3 

Schemes with the help of World Bank! 
IMF 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 142-48 

Social Risk in Management System for 
Earthquake 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 60 

Structural AdjuSbnent Loan from World 
Bank 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.9S 

Swa-Shakti Project 
(Deb. 3S, Vol. XX, 23-0S-2006) 

World Bank Assistance for Drinking 
Water 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 276-77 

World Bank Assistance for Higher 
Education 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 127-28 

World Bank Assistance for Primary 
Education 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 229-32 

World Bank Assistance to ICDS 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 88-89 

World Bank Financed Projects 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 67-73 

World Bank Fund in Assam 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 73 

World Bank Fund in Water Sector 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 106-08 

World Bank Loan for Hilly Area 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 78-79 

Col. 329-31 World Bank Loan to Andhra Pradesh 
WB Funding for Health Programmes 

(Deb. 26, Vol. XIX, 10-OS-2006) 
CoI.SIS-16 

WB Report on Medicinal Plants 
(Deb. 26, Vol. XIX, 10-0S-2006) 
Col.316 

WBI ADB Projects in Gujarat 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 178 

World Bank Assistance 
(Deb. 2, Vol. XVII, 17-02-2006) 
CoI.2S3 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 135-36 

(Deb. 2, Vol. XVII, 17-02-2006) 
CoI.2S6 

World Bank Loan to NHPC 
(Deb. 2i, Vol. XIX, 12-05-2006) 
Col. 243-46 

World Bank Loan to Power Grid 
Corporation oflndia 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 22S-28 

World Bank Loans for Slum Sanitation 
Programme 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.1S7 
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World Bank Project 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 285-86 

World Bank Projects on Livelihood 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 279-80 

World Bank Sponsored Projects 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 238-39 

World Economic Fonam 
World Economic Forum 

(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 282 

World Food Programme 
World Food Programme in Madhya 

Pradesh 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 147-48 

World Health 0",8"i18tioo 
Use of Antibiotics 

(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 115-16 

World Tnde Orpoisatioo 
Commonwealth Meet 

(Deb. 4, Vol. XVII, 21-02-2006) 
Co1.191-94 

Impact ofWTO on Agriculture 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 128-29 

List of Sensitive Items for WTO 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 351-53 
(Deb. 30, Vol. XIX, 16-05-2006) 

Col. 86-88 
Report on WTO 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 321 

Visit ofWTO Director General oflndia 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 381-83 

WTO Conference 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 2-11 

WTO Settlement and Rural Sector 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 380-81 

Youth 
Drug Addiction among Youth 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 134 

Engagement of Unemployed Rural Youths 
in Postal Services 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 119-20 

Exploitation of Unemployed Youth by 
Private Security Agencies 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 218-19 

Financial Assistance to Unemployed' 
Youth 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 93-94 

National Youth Policy 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 132 

Need to check fake advertisements 
inviting applications for employment 
with a view to prevent exploitation of 
unemployed youth in the country 
(MUR377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 338-39 

Need to formulate schemes for the 
rehabilitation of youths indulging in 
drug abuse and other social evils 
(MUR377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 293 

Need to provide employment allowance 
to unemployed youth in the country 
(MUR377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 330 
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Programmes on Nationalism 

(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 81 

Promoting Sports among Children and 
Youth 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 231-32 

Promotion of Sports and Youth Affairs 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 465-69 

Self Employment Scheme 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 178-79 

Welfare SchemesIProgrammes for Youth 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 89-91 

Youth Hospitals 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 179-83 

Youth Leadership Training Camps 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 112-13 

Youths Going Abroad 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 160 

Zoololical Puk 
Closure of Zoo 

(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 447-49 

Death of Animals in Delhi Zoo 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 363-64 

Guidelines for Parks/Sanctuaries 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 449-55 

Management/Training for Parks/ 
Sanctuaries 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 245-46 

Take-Over of Zoos by Central Zoo 
Authority 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 250-5 I 
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Aaroa Rub..., Sbri J.M. 
8udpt (GeneraI}-2006-07 
Demands for Oram.-2~7 

(Deb. 21, Vol. XIX, 17-03-2006) 
C01.3S7~ 

Cess on Air Travel 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Col. 9S-96 

Communal Violence in different parts of 
the country (DUR 193) 
(Deb. 32, Vol. XX, II-OS-2006) 
Col. 447-S0 

Discontinuance of Agreement with 
Mis. Smart Chip Ltd. 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 99-100 

Expansion of Security Council 
(Deb. 1 S, Vol. XVIII, 01-03-2006) 
Col. 31-32 

Export ofReadymade Garments 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 31 

Foreign Direct Investment 
(Deb. 14, Vol. XVIII, 07-03-2006) 
COl.l14-1S 

Funds for the Wind Energy Projects 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 161-62 

Funds Received from International 
Institutions 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 233-38 

General Budget-2006-2007-General 
Discussion 

Demands for Supplementary Grants 
(Qeneral)--2005-2006 and 

Demands for Excess Grants (General)--
2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 333-37 

Grants to Universities 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 167 

Impact of Doordarshan Channel Abroad 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 143 

Indian Trade Organisation 
(Deb. 14, Vol. XVIII, 07-03-2006) 
C{)I.325-26 

Indo-US Agreement for Surveillance of 
Diseases 
(Deb. 1 S, Vol. XVIII, 01-03-2006) 
Col. 311-12 

Investment ofPIO in Aviation Sector 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 94 

Legislation on Food Safety Standard 
(Deb. 32, Vol. XX, 11-0S-2006) 
Col. lIS 

Low cost Chinese Ginger in Indian Market 
(Deb. 3, Vol. XVII, 20-Q2-2006) 
Co1.207~1 

Marketing of HMT Watches through 
Private Sector 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 228 

Misleading of Customers by Private 
Telecom Operators 
(Deb. 26, Vol. XIX, 10-OS-2006) 
CoI.lQ.ll 

Modernisation of Hospitals 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 76-77 

MRTPCommission 
(Deb. 21, Vol. XIX, 12-0S-2006) 
Col. 201 

Need to open a railway booking centre at 
Bodinayakanur, Tamil Nadu (MUR 3 77) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 64 

New Schemes for Infectious Disease 
(Deb. 26, Vol. XIX, 10-05-2006) 
Co1.S16-17 

Operation of Private Airlines on Indo-US 
route 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. I 34-3S 
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Penny Stock Movements 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 10S.{)6 

Production of Foodp'ains 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 41S-18 

Profit and Loss ofPSUs 
(Deb. 8. Vol. XVII, 27-02-2006) 
Col. 49-S0 

US Mediation in Kashmir Issue 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 367-68 

Visit of Research Group to South Pole 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 125 

AbdullakuUy, Shri 
Decline in Prices of Pepper 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 129-30 

Proposal under Foreign Direct Investment 
(Deb. 14, Vol. XVIII, 07-03-2006) Disease affected Arecaunt Plantation 
Col. 386-90 (Deb. lB, Vol. XXII, 21-08-2006) 

Col. 22-23 
Revenue Ekmed by Doordarshan from 

Serials 
(Deb. 11, Vol. XVIII, 02-03-2006) 
CoI.14344 

S~Policy 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 663-64 

Statutory Resolution Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 
Ordinance, 2006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill, 2006-
Consid. and Pass 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 458-63 

Steps for Balanced and Equitable. 
Development of All parts of the 
Country-{Res.) 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 519-20 I 

Sugar Free Potato 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 147 

Survey on Sex Ratio 
(Deb. 35, Vol. XX 23-05-2006) 
Col. 91-9~ 

Television Rating Points 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.~0-22 

Funds to Sports Federations 
(Deb. 1 S, Vol. XVIII, 08-03-2006) 
Col. 123-28 

Micro-Electric Projects in the Country 
(Deb. 33, Vol. XX, 19:05-2006) 
Col. 139-40 

National Commission for Ex-
Defence Personnel Bill, 2005 by 
Shri AbduUakutty--lnt. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 365 

Pending Cases' of Freedom Fighter 
Pension 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 162-66 

Production of Crude Oil 
(Deb. 16, Vol. XVIIl, 09-03-2006) 
Col. 123-26 

Promoting Sports among Children and 
Youth 
(Deb. 26. Vol. XIX, 10-05-2006) 
Col. 231-32 

Railway Budget-2006-2007-General 
Discussion and Demands for Grants 
on Account (Railways>.2006-2007 
(Deb. 10, Vol. XVlI. 01-03-2006) 
Col. 378-79 

Television Programmes (Regulation) Bill, 
2005 by Shri Abdullakutty-Int. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 365 
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Acharia, Shri Balu Deb 
Agreement with USA 

(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 236-37 

Allocation of Funds to Univ~rsities 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.4lO-11 

Assistance to State Governments for 
Irrigation Projects 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 12-13 

Blueprint for Rail, Road Infrastructure for 
Paradip Port 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 146-47 

Coal Gasification Technology in Fertilizer 
Industry 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 40-41 

Communal Violence in different parts of 
the country (OUR 193) 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 398-40S 

Entry of Illegal Post 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 335-36 

Environmental Impacts ofEneIJY 
(Deb. 19, Vol. XVIII, 13-4J~.2006) 
Col. 93-94 

Export of Agro Products 
(Deb. 3S, Vol. XX, 23-05-2006) 
COI.S2-56 

Fnintlow 
(Deb. 33, Vol. XX, 1.9-05-2006) 
Col. 334-3S 

Financing of Power Projects by PSUs 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 135 

Foreign Direct Investment in Alri-
Business 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 196-97 

Fuel Plant in North East 
(Deb. 27, Vol. XIX, II-OS-2006) 
Col. 150 Completion of National Highway 

Development Projects 
(Deb. 26, Vol. XIX, 10-05-2006) Full Capital Account Convertibility' 
Col. 368-70 (Deb. 28, Vol. XIX, 12-0S-2006) 

Conference ofVCs of Central Universities Co1.305.()6 
(Deb. 4, Vol. XVII, 21-02-2006) Hike in Freight Charges 
Col. 180-81 (Deb. 32, Vol. XX, 18-05-2006) 

Cut in Coal Production by CIL 
(Deb. 10, Vol. XVII, 01-03-2006) 
cot. 17-25 

Debt Burden of India 
(Deb. 2, Vol. X'VII, 17-02-2006) 
Col. 235-38 

Demands of Victims of Bhopal Gas 
Disaster 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 57-60 

Drug Prices Control Mechanism 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 83-85 

Empowered Committee on Power Sector 
Reforms 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 10-11 

Col. 160 
Implementation of National Rural 

Employment Guarantee Act 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 46-47 

Indo-China Cooperation in Hydrocarbon 
Sector 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 303-07 

Indo-US CEO Forum 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 140 

Indo-US Project to Rehabilitate Child 
Workers 
(Deb. 29, Vol. XIX, 15-0S-2006) 
Col. 276 



S40 LOKSABHA 

Land for Maritime Complex in Chennai 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoL 97 

UCPolicies 
(Deb. 17, Vol. XVIII, 10-03 -2006) 
Col. 226-27 

Mqer of Air India and Indian Airlines 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 189-90 

Motion of Thank I on Presideut's Address 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoL397~ 

NHAl Projec:ca 
(Deb. 31, Vol. XX, 17·0S·2006) 
Col 113·16 

Plrlilment (Prnention of Disqualification) 
Amendment Bill, 2006-Consid. and 
PUI 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.4S9-63 

POCIL PIct with Promotm 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 294 

Presenmtion of Petition 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 310 

Prevalence Rate of Leprosy 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 11-13 

Procurement Policy 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 22S-26 

Production Capacity of SAIL 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 20S-07 

Rail Haulage Rates 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 21 

Rail Tariff Authority 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 118 

Railway Budget (2006-2007}-General 
Discussion 

Demand for Grants on Account (Railways) 
2006-2007 

Demands for Supplementary Grants 
(Railways) 2005-2006 

Demands for Excess Grants (Railways)-
2003-2004 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 285-89 

Re-Appointment of Super-Annul.ted 
Teachers 
(Deb. 35, Vol. XX, 23-05-:!006) 
COl.17S 

Recommendations ofExpcn Committee on 
Integrated Energy Policy 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 168 

Reduction in 'rices of Drugs 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 230-31 

Removal oflmport Duty on Tea 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 180 

Resettlement Policy for Tribals 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.3SS-56 

Review of Health Cover Product 
(Deb. 17, Vol. XVIII, 10-03·2006) 
Col.IS2-53 

Revision of pay scales ofRRBs Employees 
(Deb. 12, Vol. XVIll, 03-03-2006) 
Col. 98-99 

Revival of Sick Industries 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoU8 

Rise in prices of essential commodities 
(OUR 193) 
(Deb. 34{ Vol. XX, 22-05-2006) 
Col. 609-18 

Road Accidents 
(Deb. 26, Vol. XIX, J 0-OS-2006) 
Co1.5J7-22 
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Setting up of Merchant Power Plants 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 24648 

Share of Volatile Capital in total Capital 
Inflow 
(Deb. 33. Vol. XX, 19-05-2006) 
CoI.III-13 

Situation arising out of alleged brutal 
attack and killing of Adivasis by Police 
in Kalinganagar in Orissa (CA) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 3~3,3S9-62 

Situldon arising out of communal Violence 
In different parts of the Country (CA) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 418.421-26 

Situation arising out of reported remarks 
made by USA's Ambassador to India 
on the country's stand on some 
domestic and international issues 
particularly on the nuclear programme 
oflran (Sub.) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 319-34 

Spurious Pesticides 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 220-22 

Standing Committee on Railways-
Eighteenth Report-Presented 
(Deb. 5. Vol. XVII, 22-02-2006) 
Col. 310 

Standing Committee on Railways-
Nineteenth and Twentieth Reports--
Presented 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col. 377 

Standing Committee on Railways-
Seventeenth Report-Presented 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 295 

Status of Mega Power Projccts 
(Deb. 33, Vol. XX, 19-05-2006) 
CoI.3II-12 

Subscribers Base ofBSNUMTNL 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 27-28 

Unaccounted Funds with AIIMS 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col.lS6-S7 

Acbarya, Shri Prasanna 
Ministry of Agriculture 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 433 .. JI 

Need to address the problems of L.I.C. 
agents in the country (MUR 377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 246-47 

Need to include Bargarh district of Orissa 
under National Rural Employment 
Guarantee Scheme (MUR 377) 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 335 

Need to sanction funds for renovation of 
Nursinghanath Temple including 
facility of rope ladder between 
Nursinghanath and Harishankar 
temples in Orissa (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 72-73 

Railway Budget, 2006-2007 General 
Discussion and Demands for Grants 
on Account (Railways)-2006;2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 330-37 

Suicide by Farmers in various parts of the 
country (OUR 193) 
(Deb. 31, Vol. XX, 17-05-2006) 
CoI.S3643 

Adltya Nat ... Yoal 
Historical Worship Places 

(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 15-16 

Need to find permanent solution to 
recurring floods in Eastern Uttar 
Pradesh (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 439 
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Need to include Bhojpuri language in the 
Eiahth Schedule to the Constitution 
(MUR377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.34S 

Adlai, SbriAaandrao Vltboba 
Afforestation 

(Deb. 29, Vol. XIX, 1 S-05-2006) 
Col. 279-12 

AJreement between India & EU 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 340 

Aircraft Import License 
(Deb. 35, Vol. XX. 23-05·2006) 
Col. 92 

Allocation of Funds under Various 
Schemes 
(Deb. 30, Vol. XIX, 16-05-2006) 
Co1.263~ 

Ambedkar Hastshilp Vikas Yojana 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 228-31 

Artificial Fibres 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 277-71 

Assistance for Setting up of Fodder Bank 
(Deb. I, Vol. XVII, 27-02-2006) 
Co1.213-IS 

Award for Scientists 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 209 

Banned Pesticides' 
(Deb. 29, Vol. XIX, 1 S-OS-2006) 
Col. 73-10 

BasiC Facilities in Slums 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoI.SI-52 

Bt. Cotton Seed 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.2IS-I6 

Budget Hotels 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 149 

Centrally Sponsored Schemes 
(Deb. 10, Vol. XVII, 01-03-2006) 
Co1.171-79 

Cinematograph (Amendment) Bill, 2006 
(Amendment of Section 2 etc.) by 
Shri Anandrao Vithoba Adsul-Int. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 368 

Closure of ADBlWorld Bank Loan 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 197 

Code of Criminal Procedure (Amendment) 
Bill. 2006 Amendment of the First 
Schedule by Shri Anandrao Vithoba 
Adsul-Int. 
(Deb. 2, Vol. XVII, J 7-02-2006) 
Col. 361 

Collaboration between India and Gulf 
Cooperation Council 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 119-90 

Commuted Leave for HospitalizationlRest 
Period 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 132-33 

Conversion of Golden Quadrilateral into 
Six Lane 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 217-11 

Conversion of Marine Algae into Bio-
Fertilizers for Commercial Sale 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 271-72 

Cotton Textile Production 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 69-73 

Cultivation of Jatropha 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 296-97 

Dairy/Poultry Venture Capital Fund 
(Deb. I, Vol. XVII, 2.7-02-2006) 
Col. 238-40 
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Decline in Domestic Exploration 
(Deb. \ I, Vol. XV III , 02-03.2006) 
Col. 217-18 

Decline in Pharrna Growth Rate 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 429-31 

Development of Clusters under PURA 
(Deb. 2, Vol. XVII, 17-02-2006) 
CoI.IS-89 

Expansion of Basic and Cellular Phone 
Services 
(Deb. 26, Vol. XIX, 10-OS·2006) 
CoI.602~3 

Expansion of IT Operations 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 96 

Expert Group on IT Law 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 226-27 

Expert Group under Forestry Programme 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 37·38 

Export Status to ATF 
(Deb. 32, Vol. XX,. 18·05-2006) 
Col. 197-98 

FDICeIl 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 24S-46 

Fee Structure for Private Educational 
Institutions 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 203-04 

Fencing onndo-Nepal Border 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 173 

Finance Bill, 2006-Consid. and Pass" 
(Deb. 23, Vol. XIX, 20-03-2006) 
Co1.3S-37 

Free Education to Female Students 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 309 

Freight Rates for Transportation of Coal 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 91-92 

Full Capital Account ConvertibiUty 
(Deb. 28, Vol. XIX, 12.05-2006) 
Col. 30S;.06 

Funds for Pollution Control 
(Deb. 34, Vol. XX, 22-05-2006) 
Co1.321-34 

General Bud$et-Genera1 Discussion, 
2006-2007 

Demands for Supplementary Grants 
(Genera1),2005-2006 

Demands for Excess Grants (Gen~ral), 
2003-2004 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 564-67 

Generation of Employment Opportunities 
(Deb. I S, Vol. XVIII, 08-03·2006) 
Col. 230-31 

Generation of Power Through Nuclear Fuel 
byNTPC 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 172 

Gram Nyayalaya 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 47-48 

Grants to NGOs 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 242 

Green Revolution 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Co1.J71 

Guidelines for Parks/Sanctuaries 
(Deb. 29, Vol. XIX, IS-05-2006) 
Col. 449-55 

Implementation of Reservation Policy in 
NGOs/VOs 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Co1.l19-20 

Implementation ofSSA and MOM Scheme 
(Deb. 4, Vol. XVII, 21-02-2006) 
Co1.218-19 

ImponlExport of Onion 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 249-53 
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Increase in Capacity of Hydel Power 
Generation 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 82 

Institute of Advanced Studies in 
Education 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 279 

Increase in Price ofEssentia.l Commodities Institutes of Hotel Manaaement 
(Deb. 3, Vol. XVII, 20-02-2006) (Deb. 27, Vol. XIX, 11-05-2006) 
Col. 263~8 Col. 2~7 

Indian High Commissions Working out of 
Rented Flats 
(Deb. 5, Vol. XVII, 22-02-2006) 
CoL 119-2f 

Indian Trade Organisation 
(Dea,. 14, Vol. XVIII, 07-03-2006) 
Col. 325-26 

lndo-China Co-operation in IT Sector 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 235-37 

Indo-China Cooperation in Hydrocarbon 
Sector 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoL303'()7 

Indo-France Trade 
(Deb. 20, Vol. xvnr. 14-03-2006) 
Col. 130-31 

Integrated Development of Small Towns 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 383-89 

Intellectual Property and TechnololY 
Management System 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 20S'()7 

Internet Protocol Television through 
Telephone Cables 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 278-79 

Jawaharlal Nehru National Urban Renewal 
Mission 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 146-47 

Law on Custodial Deaths 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 41 

Indo-Iran Gas Pipeline Project Levy of User Charges 
(Deb. 6, Vol. XVII, 23-02-2006) (Deb. S, Vol. XVII, 22-02-2006) 
Col. 21-22 Col. 146-47 

Indo-Russia Trade Life Time Validity of Mobile Telephones 
(Deb. 20, Vol. XVIII, 14-03-2006) (Deb. Z', Vol. XVII, 17-02-2006) 
Col. 331-32 Col. 227-28 

Indo-UNDP Propamme for Food Security 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 84-89 

Induction of BrahM os Missile 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 23 1-32 

Industrial Growth Rate 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 385-86 

IMovation Policy for SME Sector 
(Deb. 14, Vol. XVIIl, 07-03-2006) 
Col. 409-10 

Low Cost Housing Projects 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 263-64 

LTC to Port Blair 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 303 

Medicinal Herbs 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 140-41 

Meeting of Pharma Advisory Forum 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 247-48 
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Me .... r of Air India Ind Indian Airlines 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.II9-9O 

Milk and Milk Product Order 
(Deb. 13, Vot. XVrtt, ""3-2tN) 
CoL291..f2 

MoA on Hy~on Sector Htween 
India .... US 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 114-35 

Monitorin. of ,nllSanetuaries. 
(Deb. 34, Vol. XX, 22-05-2"6) 
Col. 232 

MUltipurpose National Identity Cards 
(MNICI) 
(Ddt. 14, Vol. XVIII, 87-03-2006) 
CoL 2-12 

National Cornmiaion on f.-men 
(Deb. a, Vol. XVII, 21-02-2006) 
Col. 271-13 

National Institute of Open Schooling 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 148-5 I 

National Plan for Rural and Urban Women 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 160-61 

Need '0 check foreign bunks churging 
exorbitat'lt rate of interest on the loans 
ptIO\lided through credit cards in the 
alUntry(MUR 377) 
(Dt~. It V.I. XVII. 27-12-2.0') 
CoUl2-3:J 

N"d te check im,.rt of duty free 
van.s,..ri from neiJhbeurins countries 
witb a view to ,.-otect the interest of 
iuiaenous in4ustry in the country 
(MUIll71) 
(De~. 21, Vol. XIX. 17-03-200') 
Cet.214-75 

N_ te4nelop 'LonarCrater' in Buldana 
'arliamentary Constituency. 
Mlharuhtra IS an International tourist 
CeI8e(MUR 377) 
(DIb. Il, Vol. XVIII, 06-03-2006) 
Cot. HUt 

New Aviation Policy 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 192 

New Foodgrain Procurement System 
(Deb. 3. Vol. XVII. 20-02-2006) 
Col. 197 

New Generation Energy Research Project 
(Deb. I~. Vol. XVIII. 08-03-2006) 
Col. 158 

New Shipping Agreement with Pakistan 
(Deb. 31. Vol. XX. 17-05-2006) 

National Policy for Persons with I Col. 223 
Disabilities Package for RevivalllfllMT Ltd. 

I (Deb. II. Vol. XVIII. 02-03-2006) (Deb. 32. Vol. XX. 18-05-2006) 
Col. 22-23 Col. 234-35 

National River Conservation Plan 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 2-9 

Patenting of Indian Herbs/Medicinal 
Plants 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 99-100 

National War Memorial p • .., Alleviation 
(Deb. 16, Vol. XVIII, 09~3-2006) ~DII». 12. Vol. XVIII, 03-03-2006) 
Col. 62 Qd.2'''1~ 

Need to IIddreu the arievanca of"""", 
Indian pilots in the country (MUR) 11) 
(Deb. 30. Vol. XIX, 16·0'-2006) 
Col. 443-44 

Prillll ...... ·1 Itural Communication 
SdIIme 
(De,. 26, Vol. XIX, 10-0!i-2006) 
Col. 480-82 
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Procurement of Second Hand Harriers 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Cot. 246 

Production Cost of Coal 
(Deb. 1 S, Vol. XVIII, 08-03-2006) 
Col. 34-35 

Protection of Interests of Spice Growers 
(De~. a, Vol. XVII, 27-02-2006) 
Col. 72-73 

Purchase of Crude Oil by IOC 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 279 

Second Phase of RCH Programme 
(Deb. 10, Vol. XVlI. 01-03-2006) 
Col. 37-38 

Setting up of Medicinal Processing Zones 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 253-54 

Ship Breaking at Atang 
(Deb. 29. Vol. XIX, 15-05-2006) 
Co1.3S4 

Shortage of Fertilizers 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 1441 

RaHway Budget-2006-07-General Shortcoming Noticed in Arjun Tanks 
Discussion and Demands for Grants I (Deb. 6, Vol. XVII. 23-02-2006) 
on Account (Railways)--2006-07 Col. 208-09 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 395-% 

Reduction in Telephone Rent 
(Deb. 2, Vol. XVII,! 7-02-2006) 
Col. 292-93 

Registration of Marriages 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 385 

Remunerative Prices for Export 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 14546 

Research and Students 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 197-99 

Social Security to Workers of 
Unorganiscd Sector 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 246-47 

South Asia Free Trade Area Agreement 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col. 234-36 

Sponge Iron Ore 
(Deb. 13, Vol. XVIJI, 06-03-2006) 
Col. 257-59 

Standardisation of Education 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 283-84 

Resuming Border Trade with Pakistan Strategic Crude Oil Reserve 
(Deb. 26. Vol. XIX, 10-05-2006) (Deb. 6, Vol. XVII, 23-02-2006) 
Col. 250 Col. 274-75 

Retrenchment of Workers I' Supply of Coal to Special Economic Zone 
- (Deb. 34, Vol. XX. 22-05-2006) (Deb. 15, Vol. XVIII. 08-03-2006) 

Co1.411-12 Col. 24647 

Reviewing Activities of PC on SMEs 
Sector 
(Deb. 1 S, Vol. XVIII, 08-03-2006) 
Col. 250-SI 

Sale of Food grains in Open Market 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 372-78 

Supply of Food grains under NFFWP 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Co1.159~ 

Telecast of Science and Technology 
Programme 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 272 
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Telephone Tariff 
(Deb. 17, Vol. XVIlI. 10-03-2006) 
Col. 291-92 

Tourism Cooperation, Pacts with South 
East Asian Countries 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 189 

Tourism Master Plan 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 43-45 

Training to Local Artisans under SGSY 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 223-24 

Transfer of Catering work in Railways 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 326 

Transfer of Land to Maharashtra . 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Col. 189-90 

Transparency in Mid-day-Meal Scheme 
(Deb. 4. Vol. XVIJ, 21-02-2006) 
Col. 244-45 

Upgradation of Infotech System 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 235 

Upgradation of Medical Institutions 
(Deb. 5. Vol. XVII. 22-02-2006) 
Col. 180-81 

Urban Development Schemes 
(Deb. 33. Vol. XX. 19-05-2006) 
Col. 268-69 

Urban Infrastructure and Services 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 124 

Village Public Telephone Scheme 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 299-300 

Water Supply and Sanitation 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 279-80 

WB Funding for Health Programmes 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.515-16 

Women Weavers 
(Deb. 7, Vol. XVII. 24-02-2006) 
Col. 121-22 

WTO Conference 
(Deb. 4, Vol. XVIJ. 21-02-2006) 
Col.2-11 

Advanl, Shri LK. 
Killings of several persons in Doda and 

Udhampur Districts on 1st and 13th 
May, 2006 (AM) 
(Deb. 29. Vol. XIX. 15-05-2006) 
Col. 467-74.526-30 

Agarwal, Dr. Dhirendra 
Need to give due weightage to the 

suggestions ofMPs in implementation 
of Centrally sponsored schemes in their 
constituencies (MUR 377) 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 243-44 

Afforestation 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 98-102 

Airport in Jharkhand 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 189 

Amendment to Trade Unions Act, 1926 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 176 

Benefits to Exporters 
(Deb. 20, Vol. XVIII, 14-03·2006) 
Col. 117-18 

Black Money in Real Estate 
(Deb. 7, Vol. XVIJ, 24-02-2006) 
Col. 181 

Cases against FCI Officials 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 359-61 

. Cases of Corruption in CBDT and CBEC 
(D~b. 2, Vol. XVII, 17-02-2006) 
Col. 118-20 

Cal Raids on Coal Companies 
(Deb'. 5, Vol. XVII, 22-02-2006) 
Col. 161-63 
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Clearance ofPower/H) del Power Projects Engineers in DDA 
(Deb. 10. Vol. XVII. 01.03-2006) (Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 32-33 Col. 101-09 

I 

Commiuee en Func:tioninaofAlIIA I £JCfIIftComrnitteeofUPSC 
(Od. 6. Vol. XVII. 23-02·2006) (De~. 26. Vol. XIX. 10-0'-2006) 
Cot 10 Col 229-30 

Com,letien .fPower ProjcCII 
(Deb. 5. Vol. XVII. 22-02·2.06) 
Col 21-3' 

Consumption of Copper 

Export ofOood. Manufactured by Heavy 
Industriel 
(Delia. 30. Vol. XIX. 16-05-2006) 
Col.2S~·S6 

(Deb. 30. Vol. XIX. 16-05-2006) I Facilities to Export Oriented Units 
Col. 57-58 I (Deb. 35. Vol. XX. 23-05-2006) 

Corruptiorrin DDA I Col. 31-32 
(Deb. 33. Vol. XX. 19-05-2006) ! Fixation of Prices of Food-Items 
Col. 146-47 (Deb. 6, Vol. XVII. 23-02-2006) 

Delay in Issue of Passporta 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 364 

Delay in Release of Funds under 
Swajaldhara Yojana 
(Deb. 21, Vol. XIX, 12-0S-2006) 
Col. 247-49 

Der1w\da for 0 ...... (0enera1}--2006-2007 
(Deb. 19. Vol. XVIII. 13-03-2006) 
Col. 433-34 

Departmental Enquiries by CBI 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 653-56 

Development of Fruits 
(Deb. 8. Vol. XVII, 27-02-2006) 
Col. 224-25 

Dismissal of Employees orCll 
(Deb. 26. Vol. XIX, 10-05·2006) 
Col. 397-91 

Dnmba Driv .. in Delli 
(Oft. 30. Vol. XIX ..... ' .. 2 ... ) 
CoI.212·33 

EncroactnnenD iD FOOIpIIhs 
(Deb. " Vol. XVII, 24-02-2006) 
Col. 24' 

Col. 112-13 
Increase in Brown Rust Disease 

(Deb. 3. Vol. XVII. 20-02-2006) 
Col. 117-20 

Increase in Price ofEssentia' Commodities 
(Deb. 3. Vol. XVII. 20-02-2006) 
Col. 263-68 

Institute for Testing Rice and Wheat 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 281 

Investment under Industrial Sector 
(Deb. 20, Vol. XVIII. 14-03·2006) 
Col. 323-26 

Land Allotment Cancellcl.! by D.D.A. 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 164-65 

lPG FlICility 
(Deb .• 6. Vol. XVIII. 09-03-2006) 
Col.63~ 

...... r ... _ Vi,illI1Ce Commiuen 
(on. 21, Vol. 'XIX. 12-05·2006) 
CeI.53 . 

Mlllltnlrional Blnks 
(Deb. 21, Vol. XIX, 17-03·2006) 
Col. 19142 
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Need to impose ban on \III offoodar_ 
in preparation of alcohol (MUR )11) 
(Deb. 16. Vol. XVIII, "-O3':~006) 
Col. 288·89 

Need to lay a new rail line between Gaya 
and Tori \'ia Chatra and expedite 
completion of Varwadih-Chirmir rail 
section in Bihar (MUR 377) 
(Dcb. B, Vol. XIX. 22-03-2006) 
CoLli 

Rural Telecommunication Netwoat 
(Deb. Il. Vol. XVIII. 03-03·2006) 
Cot'9t-102 

SaniWion CoAditionl in Gonnuaent 
Hospitals 
(Deb. 26. Vol. XIX. 10-0'-2006) 
CoL 21·22 

Setting up of Post Offices 
(Dcb. 2. Vol. XVII. '7-02-2006) 
Col. 24143 

Need ~o I~y ~ n~w rail line ~etw~n 01)'1 I SmUSaUDlofCIItJc 
anc. Ion VIQ Chal~a 10 alhar ~nd (Deb. )5, Vol. XX 23-0'.2006) 
complete the pending cClMtrIlCUea ColIIZ.eJ • 
work ofrailway line betMtn ~ 
and Chinnin(MURl77) Tu... ,., NaaNtuJ W".,.d 
(Deb. 30, Vol. XIX, ""!-oZ.) OtwL ,PTR'_. 
Col. 443 (Deh. 29. Vol. XIX. I ~-0~.2(16) 

Need to take steps for carly cOIRplchon of 
Karanpura Super Thennal Power Plant 
at Chatra, Jharkhand (MUR 377) : 
(Deb. 34. Vol. XX, 22-05-2006) i 
Col. 503-04 I 

. Col. ~ 19-22 
Uniformity in AUll1is~iQ" I .. Professional 

Courses 
(Deb. 35, Vol. X\. 23·U5·2006) 
Col. 325 

Old Stock of Foodgrains Violation of Companies Ad. 1956 
(Deb. 29, Vol. XIX. 1'.05-200'). . (Deb. 12, Vol. XVIII, 03-03·2006) 
Col. 62-63 Col. 1"'-56 

Outstanding Dues of Prasar Bharati 
(Deb. 6, Vol. XVII, 23-02-2006, 
Col. 293-94 

Water Supply S~eme 
(De~. 7, VOl. XVII. 24·02·200') 
CoI.'Me) 

Pendiftllrrigation Projects of Jharkhand Aha .. ed, Shrt E. 
(Deb. 3, Vol. XVII, 20-02-2006) . Correcting reply 10 l.·n~tarred Question 
Col. 135-40 ! No.389 dated 22-02·2006 regarding 

Performance of Special Economic Zones I Indian stake in Syrian Oil Field CSt.) 
(Deb. 30, Vol. XIX, 16-0.'.2006) (Deb. 10, Vol. XVII. 01-03·2006) 
Col. 256·58 Col. 234--3' 

Ahlr, Sbrl HIMnJ G. Project for Development of Forests 
(Deb. 29. Vol. XIX, 1'-05-2006) Adulteration in Petroleum Products 
Col. 228 (Deb. 27, Vol. XIX. 11·0'·2006) 

Rangarajan Committee RetJIlii Col. 190-91 
(Deb. 27, Vol. XIX, 1l-0j-2006) Advertisement in Railway Coechn 
CoI.J 9-21 (Deit. II. Vol. XVIII. 02"3-2806) 

Review of Implementation of Land 
R.efonns 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 223 

Col 127 
Approval for ~ IrripdOn Project 

(Deb. 29, Vol. XIX, 1'·05·2006) 
Col. 236 
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Autonomous Status to ASI 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 280 

Ban on Ayurvedic Doctors 
(Deb. IS, Vol. XVIII, 08-03-2006) 
CoL 156 

Ban on Traditional Salt 
(Deb. S, Vol. XVII, 22-02-2006) 
CoL 184-85 

Black Marketing of Coal 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 19 

Boarding School Facilities to Tdbal 
Children . 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 277-78 

Citizenship to Migrated Hindus and Sikhs 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 285 

Closure of Post Offices 
(Deb. 17, Vol. XVIlJ, 10-03-2006) 
Col.'16-22 

Closure of Post Offices (H.A.H. Dis.) 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 484-85 

. Conditional Access System 
(Deb. 29, Vol. XIX, 15-05-200{j) 
Col. 86-87 

Construction Activities on the Borders 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoL 100 

Construction of ROB on Level Crossing. 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 291-92 

Creamy Layer amongst SCs 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col.30S-09 

Cryogenic Engines 
(Deb. IS, Vol. XVIII, 08.03-2006) 
Col. 229-30 

Decrease in Gobar Gas Plants 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 177-78 

Delay in Launching of Satellites 
(Deb. 5, Vol. XVII, 22·02-2006) 
Col. 82-84 

Discontinuing Old Pension Scheme 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 72-73 

District Committee of Consumer Protection 
Council 
(Deb. 29, Vol. XIX~ 15-05-2006) 
Co1.412-13 

Educational Vocational Training to 
Physically Handicapped Persons 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 79-S2 

Employment on Compassionate Ground 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 128-29 

Expansion of A ir Services 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 245-46 . 

Expansion of Tiger Project 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 428-30 

Export of Agriculture Produce in World 
Market 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 143-44 

Export of Ayurvedic Mc:dicines 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 204 

Export of Cotton 
(Deb. 3~ XIX, 16 .. 05-2006) 
Col. 344 -r-v 

Export Oriented Units 
(Deb. 35, .Vol. XX, 23-05-20'06) 
Col. 253 

F.D.I. in Construction Sector 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 109-10 

Fake Currency 
(Deb. 14, Vol. XVIII, 07-03-2006). 
Co1.411-13 
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FO,rest Conservation (Amendment) Bill, I Increasing Use of Solar Energy 
'2005 (tnsertionofnewSection3C)by (Deb. 5, Vol. XVII, 22·02-2006) 
Shri Hansraj GAhir-lnt. Col. 306-08 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 325-26 

Freedom Fighter Pension 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoJ.388-89 

General Budget 2006·2007-General 
Discussion 

Demands for Supplementary Grants-
(General) 2005-2006 and 

Demands for Excess Grants-(General) 
2003-2004 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Cot. 35J-56 

Gosikhurd Irrigation Project 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 63 

Guidelines for TV Programmes 
(Deb. 6, Vol. XVII, 23·02-2006) 
CoI.209-11 

Impact of Overburden on Environment 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 303'()5 

Impact of Wheat Import 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 259-60 

Import of Cotton 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. lSI-53 • 

Inclusion of Maharashtra Tourist Centres 
in Central List 
(Deb. 27, Vol. XIX, 11-05-2006) 
Co1.17! 

Inclusion of New Castes in OBC List 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 204-05 

Inclusion of Washcrmen (Dhobi) 
Community in SC List 
(Deb. 11. Vol. XV/lJ, 02-03-2006) 
Col. 29-30 

Increasing CO2 Level and Depletion of 

India's Stand on Nuclear Issue of Iran 
(Deb. 5. Vol. XVII, 22-02-2006) 
Col. 179 

Indo-Iran Gas Pipeline Project 
(Deb. 32, Vol. XX, 18-05-2006) 
Cot. 37-38 

Iron Ore Reserves in Lohar Dongri 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 73-74 

Jan-Kerosene Pariyojana 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 170-71 

Land Ceiling Act 
(Deb. 33, Vol. XX. 19-05-2006) 
Col. 354-55 

Landmine Proof Vehicles 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 140-41 

Launch of Satellites 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 2 1-22 

Legislation for Marketing 
(Deb. 13, Vol. X,YalM. 06-03-2006) 
CoI.245-48. 

Loans for Poor 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col.271 

Marketing of Products Produced by Self 
Help Groups .. 
(Deb. 21. Vol. XaI7-03-2006) 
Co1.232-33 "P 

';.~~~~' 
Medicine for Cancer Curti" 

(Deb. 31. Vol. XX. 17-05-2006) 
Col. 157-58 

Ministry of Railways 
(Deb. 18, Vol. XVIII, 11-03-2006) 
Col. 40-50 

Ozone Layer Mobile Services in Maharashtra 
(De"'. 19. Vol. XVUI, 13-03-2006) I (Deb: 17, Vol. XVIII, 10-03-2006) 
Col. 256-57 Col. ) 90-91 



\l11tibugh Narrow u.. WottlMp 
(Deb. 32, Vol. XX. 11.e'.2006) 
Col. 245 

NASSCOM 
(Deb. 17, Vol. xvm, 10-03·2006) 
Col.l65-61 

National Mission on Bio-Diesel 
(Deb. 28. Vol. XIX. 12..0'-2006) 
Co1.31l-14 

Need 10 III'O*lI dw ...... ""'.Itm . 
whUe ............... It_ 
(MUIlJ'm 
(De,. '., v.I. XV .. I, l101W1M) Cal.,.. 
~. ,.at'" 54'" ' .... 

to ..... ..". ~ In .,. COUIIIr)' 
(MUIlJTT) 
(Deb. 32. Vol. XX, 11-05-2006) 
Col. 330 

Non-Utilisation of Funds by State 
Governments 
(Deb. 3" '/01. XX. 17-0$-2006) 
COI.4(,-SO 

Pena;anga InIal! I ion Project 
(Deb. 29. Vol. XIX, 1$-OS-2006) 
COl.3SO 

Performance of Non,Governmental 
Organisations 
(Deb. 30. Vol. XIX. 16-005-2006) 
Col. 42-43 

Popularising Indian Ayurvedic Drugs 
(Deb. 26. Vol. XIX. 10-0.5-2006) 
Col.410-11 

Power Project by NTPC 
(l)eb. I o5. Vol. XVIII. 08-03-2006) 
Col. 242 

PI.'1 I Retirement "y Piklll . 
(Deb. 27. Vol. XIX, II-OS-2006) 
Col. 187 ... 

Prices of Cotton 
(Deb. 34, Vol. XX. 22-0S-2006) 
Col. 407-12 

Prices of Medicines under Scheduled 
DrupLiIt 
(D • .,. 3. Vol. XVII, 20-02-2006) 
Q>l.122-23 

Production of Coal 
(Oe~. 10. Vol. XVII, 01-03-2006) 
c.L6U7 

Pc » 11'''' Foreip Direct Inves&ment 
(DI'. I., Vol. XVIII, 07-03-2006) 
Col. 316-90 

lldiation by Cellular Transmission 
Towers 
(Deb. 31. Vol. XX. 17-005-2006) 
Col. 262-63 

Railway Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II. Vol. XVlII, 02-03-2006) 
Col. 331-33 

Railway Link between Khamgaon and 
Jalna 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 161-62 

Recommendation ofDandckar Committee 
(Deb. 26, Vol. XIX. 10-005-2006) 
Col.3S0 

Registration of Marriages 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col.38S 

I Requirement of Funds for Railway Projects 
Power Projects (Deb. 27. Vol. XIX. 11-005-2006) 

(Deb. 10. Vol. XVII, 01-03-2006) Col. 61-62 
Col. 2105-26 

Power Subsidy 
(Deb. 10, Vol. XVII. 01-03-2006) 
Col. 124-205 

Requirement of Natural Gas to Fertilizer 
and Power Plants 
(Deb. 6. Vol. XVII, 23-02-2006) 
Col. 77-78 
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Review of Functioning of CAP ART 
(Deb. 7, Vol. XVII. 24-02-2006) 
Col. 233-34 

Review ofNAIS 
(Deb. 3. Vol. XVII. 20-02-2006) 
Col. 222-23 

Revision in Central List of08C 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 210-12 

Schemes for Older Persons 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 13841 

Subsidy to Medicinal Plants 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 551-52 

Telecom Services in Rural Areas 
(Deb. 21, Vol. XIX, 17~03-2006) 
Col. 22S-26 

Testing and Certification of Concentrated 
Fertilizers 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 357-58 

Testing of Dhanush Missile 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 189-90 

Short Supply of Coal and Gas 
(Deb. 28. Vol. XIX. 12-05-2006) ValueAddedTax 
Col. 85-87 (Deb. 21. Vol. XIX. 17-03-2006) 

Shortage of Employees in PSBs 
(Deb. 21. Vol. XIX. 17-03-2006) 
Col. 199 

Solar Lanterns in Tribal Areas 
(Deb. 15. Vol. XVIII. 08-03-2006) 
Col. 24748 

Space Laboratory 
(Deb. 5. Vol. XVII. 22-02-2006) 
Col.219 

Special Irrigation Development Fund (For 
ForestAreas) B~I. 2005 by Shri Hansraj 
GAhir-lnt. 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 326 

Spread of Sickle Cell Disease 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 281-83 

Sting Operation 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 131-32 

Su6sidy to CCI 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 173-74 

Subsidy to Cotton Corporation of India 
Ltd. 
(Deb. 30, Vol. XIX. 16-0S-2006) 
Col. 234-35 

Col. 4445 
Wind-based Projects 

(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 196 

WLL Service in Remote Areas 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 149-51 

Ahmad, Dr. Shakeel 
Closure of Post Offices (H.A.H. Dis.) 

(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 489-94 

Indian Telegraph (Amendment) Bill, 
2006-lntroduced 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 439 

Aiyar, Sbri Mani Sbankar 
Budget (General)-2006-07 
Demands for Grants-2006-07 

(Deb. 21. Vol. XIX. 17-03-2006) 
Col. 319-25 

~aya Kumar, Shri S. 
Acquisition of Tribal Land 

(Deb. 35. Vol. XX, 23-0S-2006) 
Col. 79 

Alleged Remarks by US Ambassador 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 108-09 
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Delinltina state 8ank oflndore from S81 
Group 
(De~. 21, Vol. XIX, 17-03-2006) 
Col. 12S-26 

Establishment of Central Institute. of 
Horticulture 
(Deb. 29, Vol. XIX, I S-OS-2006) 
Col. 16S-67 . 

Fishery Research Institutes in Kerala 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 302-03 

Intel'ftet Services by Mobile Operators 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 255-56 

Need for construction offood over bridges 
at Pallambi and Pallipuram Railway 
Stations with a view to avoid 
inconvenience to the local people due 
to doubling of railway track between 
Mangalore and Shoranur in Southern 
Railways (MUR 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. SOl 

Pending Rural Development Projects 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 64-75 

Plan Allocation for National Highways in 
Keraia 
(Deb. ] 5, Vol. XVIII, OS-03-2006) 
CoI.2S7-SS 

Reconstitution of Governing Councils of 
Major Port Trusts 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. ]06-OS 

Recruitment in Armed Forces 
(Deb. ] 6, Vol. XVIII, 09-03-2006) 
CoI.2IS-20 

AJnala, Dr. Rattan Sinah 
Arrangements at Airports during Fog Time 

(Deb. I], Vol. XVIII, 02-03-2006) 
Col. 77 

8anning of Lotteries 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 266 

Demands for Grants (General}-2006-2007 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 364-66 

Forest Hill Resort 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. ISS 

Indian Health Delivery System 
(Deb. 15, Vol. XVIII, OS-03-2006) 
Col. ]52-53 

International Airport in Punjab 
. (Deb. 27, Vol. XIX, 11-05-2006) 

Col. lOS 
Ministry of Agriculture 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 442-44 

Potato Crops Damaged in Punjab 
(Deb. 3, Vol. XVII, 20-02-2006) 
Co1.203~ 

Railway 8udget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 463-65 

Suicide by Farmers in various parts of the 
country (DUR ] 93) 
(Deb. 3], Vol. XX, ] 7-05-2006) 
CoI.S47-49 

Surrender Rehabilitation Policy for 
Naxalites 
(Deb, 4, Vol. XVII, 21-02-2006) 
Col. 47-50 

Telephone Tapping Case 
(Deb. 4, Vol. XVII, 2] -02-2006) 
Col. 219-20 . 

Ananth Kumar, Shri 
J\ssessment on Performance of Food 

Processing Sector 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 94-9S 
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Implementation ofRTl Act 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 629-30 

Institutional Support to Fanners 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 197-99 

Modernisation of Government Press 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 188-89 

Pending Cases in BIFR 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 61-62 

Railway Budget-2006-2007-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 291-306 

Recovery of Loan 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 175-76 

Strike by SBI Employees 
(Deb. 28, Vol. XIX, 12-05-200.6) . 
Col. 49-51 

Technical Snags in Aircraft 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 123-24 

An •• ri, Sbri Alai 
Code of Criminal Procedure (Amendment) 

Amending Bill, 2006-Considered &. 
Pass 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 471-72 

Finance Bill, 2006--Consid. and Pass 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 58-61 

Appaduni, Shri M. 
Aircraft Accidents 

(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 101-02 

d· Sh . S h Alleged irregularities of ,Funds under Anga I, n ures i MPLADS 
Amendments to Right to Information Act I (Deb. 26, Vol. XIX, 10-05-2006) 

(Deb. 31, Vol. XX, 17-05-2006) Col. 508-14 
Col. 55-56 

Conference of Central and States Power 
Regulators 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 266 

Fire Incidents at Airports 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 228-29 

Foreign Trade Policy 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 303-04 

New Industrial Policy 
(Deb. 30, Vol. XIX, 16-05-2006) 
<:01.311-12 

Opening of Fast Food Stalls at Stations 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 153-54 

Refund to Exporters 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 201-03 

Alternate Treatment for Treatment of 
Malaria 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 139 

Ban on Gutkha 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 37-39 

Ban on Tobacco 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 378-79 

BRTSystem 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 179-80 

Census on Lakes 
(Deb. 29, Vol.' XIX, 15-05-2006) 
Col. 135-37 

Combating Asbestosis 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 200-01 
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Consumer Courts 
(Deb. 3, Vol. XVII, 20-02-2006) 

·Col. 142-50 
Development of Industries 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 100-02 

Donations for Tsunami Victims 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.202~3 

F.D.I. in Elementary and Primary Education 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 178-79 

Fee Structure for Private Educational 
Institutions 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 203-04 

Foreign Exchange Inflow and Inflation 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 96-97 

Funds from NCRPB 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 93-94 

Increase in Entry Fee 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 116-17 

India's Stand on Nuclear Issue ofiran 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 179 

Khadi And Village Industries Commission 
(Amendment) Bill, 2005--Consid. and 
Pass 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 434-35 

Low Cost Housing Projects 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 263-64 

Need to ensure that Dearness Allowance 
is paid by the Beedi Manufacturing 
Companies to Beedi Workers in the 
Country 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 344 

Need to provide reservation to OBCs in 
Higher Educational Institutions and 
reservation in the Private Sector jobs 
(MUR377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Co1.4~1 

Need to release a Commemorative stamp 
in memory ofM.C. Veerabahu, veteran 
freedom fighter of Tamil Nadu 
(MUR377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 73-74 

Promotion of Languages 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 318-20 

Protecting Indian Fishermen from 
Sri Lankan Navy 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 82 

Railway Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. 11. Vol. XVIII, 02-03-2006) 
CoI.308-11 

Railway Line between Kolkata and North 
Eastern States 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 88 

Recruitment of Officers 
(Deb. 26, Vol. XIX. 10-05-2006) 
Co1.337-38 

Refugees 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 226-28 

Registration of Marriages 
(Deb. 14, Vol. XVIII, 07-03-2006) 
cOI.38S 

Relief to Tsunami 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 53-57 

Research on Generation of Power from 
Bio-GaslBio-DieseIlSolar Energy 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 88-89 
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Reservation Charges on Return Tickets 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 115 

Revamping of Minority Education 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 278-79 

Setting up of Microsoft Company 
(Deb. 2. Vol. XVII. 17-02-2006) 
Col. 126 

Setting up of Textile Industries 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 162-65 

Wage Agreement of Indian Airlines 
Employees 
(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 115-16 

Argal, Shri Ashok 
Air Services from Gwalior 

(Deb. 27. Vol. XIX, 11-05-2006) 
CoI.SI 

Appointment on Compassionate Ground 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 121 

Banks in Social Activities 
(Deb. 21. Vol. XIX. 17-03-2006) 
Col. 77-78 

Construction of Over bridge in M.P. 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 150 

Development of Parks/Sanctuaries 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 96-97 

Gauge Conversion from Gweliot to 
Thyopurkala 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col.21S 

Increase ofVegetalion in MP 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 215-16 

Meeting of Vigilance and Monitoring 
Committee 
(Deb. 21. Vol. XIX. 17-03-2006) 
Col. 183-87 

Mobile Services 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 246 

Modernisation of Madarsa Education 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 82 

Need for construction of a bridge on 
river Chambal at Usedghat Iinkina 

Uttar Pradesh and Madhya Pradesh 
(MUR377) 
(Deb. 23. Vol. XIX, 20-03-2006) 
Col. 19 

Need to upgrade. Gwalior-Sheopurkalan 
railway section and extend it upto Kote 
city in Rajasthan (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 340-41 

Opening of Creches 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 373-78 . 

Population ofGhariyals 
(Deb. 3. Vol. XVII. 20-02-2006) 
Col. 103-04 

Railway Budget -2006-07-Generlll 
Discussion and Demands for Grants 
on Account (Railways)-
2()()6.()7 
(Deb. II, Vol. XVIII, 02-03~2006) 
Col. 294-95 

Survey of Gauge Conversion 
(Deb. 6. Vol. XVII, 23-02-2006) 
Col. 96-97 

Vacant Posts in lIlTs 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 115-16 

Athawlle, Shri Ramdu 
Aircraft Accidents 

(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 101-02 

Allocation of Funds for Computer 
Training 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 205 
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AmountAllocated by PC for Annual Plans Complaints re<:eivcd by SEBI 
(Deb. 31, Vol. XX, 17-05-2006) (Deb. 33, Vol. XX, 19-05-2006) 
Col. 282-84 Col.376 

Anti India Campaign by Pak High 
Commissions' 
(Deb. 26, Vol. XIX, 10-05-2006) 
CQL390-91 

Appointment of Teaching and Non-
Teaching Staff by D.U. 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col.lS3-84 

Area of Arable Land 
(Deb. 34, Vol. XX, 22-0S-2006) 
CQ1.343-48 

Assistance from World Bank for Supply 
of Power 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col.2SO-S2 

Assistance to State Governments for 
Irrigation Projects 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col.lS 

Contempt of Courts (Amendment) Bill, 
2004--Consid. and Pass 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 332 

Cultivation of Land by Farmers on Border 
Areas 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 178-79 

Decline in Industrial Production 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 295-96 

Demands for Grants (GeneraJ~2006-2007 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 434-35 

Demolition of Unauthorised Construction 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 353-54 

Development of Tribal Dominated Areas 
(Deb. 20, Vol. XVIII, 14-03-2006) 

Banning Activities ofNGOs Col. 35-52 
(Deb. 26, Vol. XIX, 10-05-2006) Development Works in Backward Districts 
Col. 534-3S (Deb. 1 S, Vol. XVIII, 08-03-2006) 

Bomb Disposal Training C~tres Col. 140 
(Deb. 27, Vol. XIX, II-OS-2006) 
Col. 219-20 

Central Scheme 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 19 

Child Labour 
(Deb. 3, Vol. XVII, 20-02-2006) 
COI.SS 

Committee for Enquiry in Non-Availability . 
of Foodgrains 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col.IS6-S7 

Communal Violence in different parts of 
the Country (DUR 193) 
(Deb. 32, Vol. XX, 18-05-2006)' 
CoL 495-% 

Distribution of Irrigated and Unirrigatcd 
Land 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 262-70 

DMS Booths 
(Deb. 29, Vol. XIX, 15-05-2006) 
Co1.371-78 . 

Dropsy Cases 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 260 

Exhibition and International Trade Fairs 
(Deb. 35, Vol. XX, 23-05-2006) 
Col.lOS-29 

Exit Poll 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.ISO-SI 
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Expansion of Urban Network 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Co1.167~8 

Expert Committee on Sick Industries 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 14446 

Facilities to Pilgrims at Vaishno Devi 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 241-42 

Fight against Global Terrorism 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 133 

FM Radio Stations 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 401-10 

Foreign Secretary's Visits to Borders 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 190 

Foreign Tourists visited Delhi 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 286-87 

Funds for Development of Forest Villages 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 14-IS 

Funds under Various Schemes 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 27 

Housing Facilities for SCslSTs 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 373-74 

Implementation of National Rural 
Employment Guarantee Act 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 48 

Income of AIRlDoordarshan through 
Advertisements 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 87-96 

India's Vot= inlAEAon the Issue onran's 
Nuclear Progranune (OUR 193) 
(Deb. I" Vol. XVII, 27-02-2006) 
CoI.406~ 

Indians in Pak Jails 
(Deb. 31, Vol. XX, 17-0S-2006) 
COJ.S6-58 

Indians Targeted Abroad 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 65-66 

Industry 
(Deb. 4, Vol. XVII, 21-02~2006) 
Col. 210-11 

Integrated Foodgrains Development 
Programme 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 301 

Killings of several persons in Doda and 
Udhampur Districts on 1st and 13th 
May, 2006 (AM) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 514-IS 

Land Affected due to Salinity, Alkalinity 
and Rainfed 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 121-22 

Mica Reserve 
(Deb. 35~ Vol. XX, 23-05-2006) 
Col. 28S-86 

Minority Cell 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 257 

Misappropriation of Fodder Development 
Amount 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 391-94 

MisutilisationlDiversion of Funds meant 
for SCs Welfare 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 126-27 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. XVII, 22-02-2006) 
CoI.464~7 

National Livestock Policy 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 177-78 
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Natural Disasters 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 140-41 

Need for celebration of Budha Jayanti 
falling on 13 May, 2006 (MUR 377) 
(Deb. 2S, Vol. XIX, 22-03-2006) 
Col. 13 

Need to enact a law providing statutory 
basis to the extant policy of 
reservations to Scheduled Castes and 
Scheduled Tribes for its effective 
implementation (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 34S46 

Need to ensure the sum allocated under 
special component plans for the benefit 
of SCslSTs is not spent on any other 
items of work (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 346 

Need to formulate a policy for ·improving 
the condition of slums in the 
metropolitan cities (MUR 377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 247-48 

Need to provide Central Grant to the 
pomegranate growers whose crops 
have been affected due to drought 
in district Solapur, Maharashtra 
(MUR377) . 
(Deb. 3S, Vol. XX, 23-0S-2006) 
COI.40S 

O~tstanding Dues Against State 
Governments 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. S2-S3 

Plan for Channelising Flood Water 
(Deb. I, Vol. XVII, 27-02-2006) 
CoI.2J~33 

Private Courier Service Centres 
(Deb. 12, Vol. XVIII, 03-03-2006) 
CoL 12S·26 

Production ofc.nent 
(Deb. 27. Vol. XIX, 11-0S-2006) 
Col. 129-41 

Production of Pulses and Vegetable Oils 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 176-77 

Railway Budget (2006-2007)-General 
Discussion Demand for Grants on 
Account (Railways) 2006-2007 
Demands for Supplementary Grants 
(Railways) 200S-2006 Demands for 
Excess Grants (Railways) -2003-2004 
(Deb. 12, Vol. XVIII. 03-03-200~ 
Col. 290-91 

Report of Mashelkar Committee 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 203-04 

Reservation for SCslSTs in Private Sector 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 257-S9 

Reservation in Educational Institutions 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 9-10 

Reservation in Judiciary 
(Deb. 28. Vol. XIX. 12-05-2006) 
Col. 302-03 

Resettlement ofKashmiri Families 
(Deb. 35, Vol. XX, 23-05-2006') 
Col. 141-43 

Revival of Railway Workshops 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 287-91 

Scheme for Sharing of Power 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 186-87 

Setting up of Central Labour Promotion 
Council 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 159-60 

Setting up of Power Grid Stations 
(Deb. 28, Vol. XIX, 12·05-2006) 
Col. 245-48 

Setting up of Small Scale Industries 
(Deb. 20, Vol. XVIII, 14-03·2006) 
Col. 260-61 
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Sharing of Telecast Rights 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 17-22 

Situation arising out of the proposed 
reservation for OBCs in IIMs, IITs and 
other Higher Educational Institutions 
of the country and steps taken by the 
Government in regard thereto (CA) 
(Deb. 31, Vol. XX, 17-05'-2006) 
Col. 429-30 

Skilled Labour 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 165-66 

Slums in Urban Areas 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 107-13 

Small and Mediurp Enterprises 
Development Bill. 2005-Consid. and 
Pass 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 376-77 

Social Security to Senior Citizens 

Terrorist Activities in J&K 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 367-70 

Trade Deficit 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 265-66 

Utilization of Funds by ORDAs 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 195-96 

Village Public Telephone Scheme 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 299-300 

Violation of MRTP Act by Soft Drink 
Manufacturers 
(Deb. 28. Vol. XIX. 12-05-2006) 
Col. 364 

Working Conditions of Scientists 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 151-52 

Youth Leadership Training Camps 
(Deb. IS. Vol. XVIII. 08-03-2006) 
Col. 112-13 

(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 145 Athithan, Shri Dhanuskodl R. 

. .. Acquisition of New Ships by SCI 
SpeclalPackageforBackwardDlst~lcts I (Deb. 10. Vol. XVII. 01-03-2006) 

~~~710. Vol. XVII. 01-03-_006) Col. 101-03 

. .' . Acquisition of Warships on Lease 
sprceadl~g of Fundamentalism and (Deb. 6. Vol. XVII. 23-02-2006) 

astelsm 
(Deb. 4, Vol. XVII. 21-02-2006) Col. 300-01 
Col.211-12 Activities of Spy Agents 

. (Deb. 20. Vol. XVIII, 14-03-2006) 
Stone/Gem Testmg Centres ,Col 187-89 

(Deb. 30, Vol. XIX. 16-05-2006) : . 
Col. 300 I Aircraft and Passenger Traffic at Airports 

Supply of Water to Delhi from River 
Yamuna 
(Deb. 34, Vol. XX, 22-05-2006) 
Co1.415-16 

Target for National Watershed 
Development Scheme 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 419-22 

(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 180-81 

Appointment of Consultation by EPFO 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 53-54 

Appointment on Compassionate Grounds 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 237-38 
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Asian Gas Grid 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 237 

Aviation Obstruction Warning Lights at 
Airports 
(Deb. 16, Vol. XVIII, 09,.03-2006) 
Col. 137 

Coriunonwealth Games 20 I 0 
(Deb .. 26, Vol. XIX, 10-0S-2006) 
Col. 322-23 

Computers in Rural Areas . 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 1-8 

Electrification of Railway Lines in South 
Central Railway Zone 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 149-51 

EstabJ'ishment of Water Testing 
Laboratories 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 89-95 

Exemption oflmport Certificate 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 91-92 

Export of Agro Products 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.IS~2 

Construction of New Airports Fake Currency 
(Deb. 27, Vol. XIX, 11-05-2006) (Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 147-48 Col. 41 1-13 

Construction of Roads by BRO 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.2~8 

Construction Workers 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 291-92 

Container Freight Station in Chennai 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 32S-26 

Development of Forests 
• (Deb. 8, Vol. XVII, 21-02-2006) 

Col203~ 

Development of Telecommunication 
(Deb. 17, Vol. xvIfI, 10-03-2006) 
Col. 123 

Disaster ASSistance Plan for Aircraft 
Accident Victims 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 274-75 

Disaster Management Force 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 242-43 

Drip and Sprinkler Irrigation 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 204-10 

Finances to Rural Poor 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 82-83 

General Budget, 2006-2007-General 
Discussion Demands for 
Supplementary Grants (General~ 
200S-2006 and Demands for Excess 
Grants (General)--2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
COI.S85-89 

Improved Financial Position of States 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 181-82 

Incentives for Development and 
Expansion in Agriculture SedPr 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 287 

India-UK Trade 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 249-50 

Indo-Iran LNG Deal 
(Deb. 32, Vol. XX, 18-05-2006) 

. Col. 138-39 

Indo-Sino Border Talks 
(Deb. 26, Vol. XIX, 10;.05-2006) 
Col. 274-76 
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Industrial Infrastructure Upgradation 
System 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col 266-76 

Industry 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 210-11 

International Cooperation to Improve 
Safeo/ Performance 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Col 293-94 

Latest Techniques for Farming 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoL262~3 

Production ofOilseedJ and Edible Oil 
(Deb. 29, Vol. XIX, I S-OS-2006J. 
Col. 17S-82 

ProductionlExport ofiron Ore 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 106 

Rail Density in Various States 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 16-IS 

Railway Budget -2006-07-General 
Discussion and Demands for G'rants 
on Account (Railways )-2006-07 
(Deb .. 11, Vol. XVIII, 02-03-2006) 
Col. 44042 

Liberalized Import of Agriculture Products 
(Deb. 29, Vol. XIX, 1 S-OS-2006) Railway Goods Service to Bangladesh 
Col. 3.u..4S (Deb. II, Vol. XVIII, 02-03-2006) 

Col. 209 
Modernisation of Non-Metro Airports-

(Deb. 27, Vol. XIX, 11-0.5-2006) Release ofPosm,t Stamp 
CoLI 12-13 (Deb. 17, Vol .. XVU!, 10-03-2006) 

Need to provide 8dequate compeIIIItion 
to the villa,ers in Titunelveli 
Parliamentary Constituency whose 
lands have been acquired for expansion 
ofSterl1ite Copper Limi1cd, Tamil Nadu 
(MUR371) 
(Deb. 23, Vol. XIX, 20-03-2006) 
CbI.IS-19 

Out Sourcing ofIssue of Visa 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 2.52 

Payment of Subsidy to Phosphatic 
Fertilizer producers 
(Deb: S, Vol. XVII, 27-02-2006) 
CoL 260-61 

PllntationlProtection of Manarovcs 
(Deb. 3, Vol. J(:VII, 20·02·2006) 
ColI~1 

~ Si1eaoflron-Ore 
(Deb. 29, Vol. XIX, 1'5.05·2006) 
Col 133·34 

ProductiQn of Foodsrains and Pulses 
(Deb. 13, Vol. XVIII, .06-03-2006) 
Col.7N4 

CoI.S9-90 
Setting Up of New Atomic Power Plants 

(Deb. 31, Vol. XX, 17-0.5-2006) 
Col. 220-22 

Shortage of Drivers 
(Deb. II, Vol. xvm, 02-03-2006) 
Col. 4344 

Survey on Minorities 
(Deb. 16, Vol. XVIII, 09·03-2006) 
Col. 198-99 

Trade between India and Belarus 
(Deb. 4, Vol. XVii, 21-02-2006) 
Col. 229·30 

Under Reporting of Train Accidents 
(Deb. 6, Vol. XVII, 23.02·2006) 
Col 193-94 

Upgradation/Modernisation of Post 
Offices 
(Deb. 21, Vol. XIX, 17-03·2006) 
Col.l~S 

Valuation of Assets of AAI 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 226-27 
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Visit ofWTO Director General to India 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 381-83 

Atwal, Shri Charnjit Singh 
Committee on Private Members' Bills and 

Resolutions-Eighteenth Report-
Presented 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 309 

Audikesavulu, Shri D.K. 
Assistance under Border Area 

Development Programme 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 14647 

Closure of Units 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 242-43 

Completion of Power Projects 
(Deb. 33, Vol. XX. 19-05-2006) 
Col. 215 

Construction of Post Office Buildings in 
Delhi 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 141-42 

Delay of Delhi-Hyderabad Flights 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 162-63 

Deputation of Air Force Pilots 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 132 

Doubling of Guwahati-Tinsukia Broad 
Gauge Line 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 236 

Export of Tobacco 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 281-82 

Health Care Services 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 138-39 

Increase in Allocation 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 294-3 16 

Increase in Prices of Pulses 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 224-26 

Industrial Policy in Assam 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 200 

Installation of Solar Water Heating 
Systems 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 337-38 

Major Hydro-Power Projects in North-
Eastern Region 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 295-% 

Modernisation of Hyderabad Airport 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 222-23 

Sale of Salt 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 367-68 

Service Tax Exemption 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 394 

Super Thermal Power Plant in Punjab 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 323 

Supply of Uranium to Nuclear Power 
Station 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 336 

Azmi, Shri lIyas 
Absconding Criminals 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 32 

Alleged Remarks by US Ambassador 
(Deb. 15. Vol. XVIII, 08-03-2006) 
Col. 108-09 

Awarding of Padma Bhushan and Padma 
Shree 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 123-236 
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B.Ed. Courses by N.C.T.E. 
(Deb. 14', Vol. XVIII, 07-03-2006) 
Col. 309 

Communal Violence in different parts of 
thecountly(DUR 193) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 465-69 

Complaints under NFFWP 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 195 

Employees on Contract Basis in Central 
Secretariat . 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 437 

General Budget, 2006-2007-General 
Discussion, Demands for 
Supplementary Grants (Genera 1)-
2005-2006 and Demands for Excess 
Grants (General)-2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 380-84 

Killings of several persons in Doda and 
Udharnpur Districts on I st and 13th 
May, 2006 (AM) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 490-92 

Motion of Thanks on President's Address 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 426-35 

Need to review Food for Work Programme 
in Lakhimpur Khiri Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 344 

Need to review the implementation of 
Centrally Sponsored Schemes in 
Lakhimpur Khiri district, Uttar Pradesh 
(MUR377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 342-43 

Pantry Car Facility in Trains 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 97-106 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)--.2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 327-30 

Railway Lines from Gola Gokran Nath to 
Mohammadi 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 140-41 

Situation arising out of in creasing Naxalite 
and Maoist activities in the Country 
and steps laken by the Government in 
regard thereto (C.A.) 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 574-75 

Statutory Resolution Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 
Ordinance. 2006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill. 2006 -
Consid. and Pass. 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 441-4S 

Wheat Import 
(Deb. 13, Vol. XVIII. 06-03-2096) 
CoI.IS9-60 

'Raba', Shri K.C. Singh 
Approval to Hooman River Project 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 76-78 

Death of Birds 
(Deb. 13, Vol. XVIII. 06-03-2006) 
CoI.IS7-S8 

Extension of All India Radio and 
Doordarshan Services to Border Areas' 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 146-47 

Global TV Channel 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 146 
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Implementation of Reservation Policy in 
NGOsIVOs 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 119-20 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways )--2006-07 
(Deb. 11, Vol. XVIII, 02-03-2006) 
COI.S42-48 

Report ofNHRC regarding Trafficking of 
Children 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 220-21 

Setting up of New Airports 
(Deb. 6, Va\. XVII, 23-02-2006) 
Col. 239-41 

Tax Exemption to Cancer Related Drugs 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. IIS-17 

Women Weavers 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 121-22 

'lbcbda', Shri Bac:hi Singh Rawat 
Adulterants in Ayurvedic Medicines 

(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 6-21 

Agreement with Sudan for Setting up of 
Power Plant 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 287 

Auction ofDDA Plots 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 152 

Au~tion of Oil and Gas Fields 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 107-08 

Budget (General}-2006-07 
Demands for Grant&-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
COI..JS4-S7 

Carrier Access Code 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 231-32 

Categorization of Scheduled Tribes 
(Deb. 26, Vol. XIX, 10-9S-2006) 
Col. 226 

Constituent Assembly Bill, 2005 by 
Shri Bachi Singh Rawat Bachda-Int. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 363 

Construction of Houses 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 83-84 

Council for EAvironment Protection Bill 
2005 by Shri Bachi Singh Rawa; 
'Bachda'-Int. 
(Deb. 2, Vol. X V II 17-01-2006) 
Col. 364 

Degradation of Coastline 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 96-98 

Demands for Grants (GeneraI}-2006-2007 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoI.3IS-16 

Disinvestment of Profit Making and 
Navratna PSUs 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 260 

Education Bank of India Bill, 2005 by 
Shri Bachi Singh Rawat 'Bachda'-Int. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 364 

Education Cess 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 367-74 

Exemption from Price Control Order 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 161-62 

. Exemption of Film from Certification 
Requirement 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 87 

Export of Chemicals to Iran 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 174 
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FDI in Domestic Airlines 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 296-97 

FDI in TV Channels 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 179 

Guidelines for Appointment of Pilots 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 128 

Incentives for Employees of Banks 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 102 

Increase in Capacity of DD and AIR in 
Hilly Areas 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 176-77 . 

Issuance ofNotices by Delhi Traffic Police 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 347-48 

Levy of User Charges 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 146-47 

MiPistry of Agriculture 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 403-04 

Ministry of Railways 
(Deb. 18, Vol. XVIIl, 11-03-2006) 
Col. 50-53 

Motion of Thanks on the President's 
Address 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 385-91 

Need to commission satellite phone 
service in Almora. Parliamentary 
Constituency, Uttaranchal (MUR 377) 
(Deb. 4, Vol. xVli~ 21-02-2006) 
CoI.317 

Ne~d to expedite construction of houses 
under 'Sainik Awas Nirman Yojana' in 
Pithoragarh district, Uttaranchal 
(MUR377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 66-67 

Need to increase the honorarium being 
given to Indian soldieis who worked 
for Allied Forces during Second World 
War (MUR 377) 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 440-4 I 

Need to provide canteen and other 
facilities to the para-military personnel 
after their retirement (MUR 377) 
(Deb. 20, Vol. XVlII, 14-03-2006) 
Col. 385-86 

Need to provide special economic package 
to solve the acute shortage of potable 
water in Uttaranchal (MUR 377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 395-96 

Need to review the criteria of population 
fixed for construction of roads under 
the Pradhan Mantri Gramin Sadak 
Yojana in tribal and hilly regions ofdlc 
country (MUR 377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 283-84 

Performance ofDhruv Helicopters 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 243-44 

Prevention of Cruelty to Cows Bill, 2006 
by Shri Bachi Singh Rawat 'Bachda'-
lnt. . -
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 366 

Private Educational Institutions 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 88-89 

Protection of the Right of Working Women 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 59-60 

Rise in prices of essential commodities 
(D1)R 193) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 649-52 

Secwity Check-up Technology at Airports 
(Deb. i I, Vol. XVIII, 02-03-2006) 
Col. 31-32 
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Shortage of Pilots. Engineers and 
Technical StatT 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 77-78 

Statutory Resolution Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 
Ord inance, 2'006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill, 2006-
Consid. and Pass. 
(Deb. 17. Vol. XVIII, 10-03-2006) 
Co1.411-19 

Steps for balanced and equitable 
development of all parts of the country 
(Res.) 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 336-42 

Telephone Tapping Case 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 219-20 

Baghe .. Prof. S.P. Singh 
Railway Budget (2006-2007)-General 

Discussion, Demand for Grants on 
Account (Railways) 2006-2007, 
Demands for Supplementary Grants 
(Railways) 2005-2006, Demands for 
Excess Grants (Railways )-2003-2004 
(I;>eb. 12, Vol. XVIII, 03-03-2006) 
Col. 292-93 

Baitha, Shri Kailash 
ADIPScheme 

(Deb. 21, Vol. XIX, 11-05-2006) 
Col. 83-84 

Adivasi Mahila Sashaktikaran Yojana 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 83 

Construction of New ROBs between 
Bagha and Betiya 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 173-74 

Establishment of Regional Culture Centre 
in Bihar 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 77-78 

Harinagar Doordarshan Kendra in Bihar 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col.216-17 

Hostel Facilities in KVS 
(Deb. 35, Vot XX, 23-05-2006) 
Col. 63-64 

Increase in Fares ofShatabdi and Rajdhani 
Express Trains 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 116 

Massan Dam 
(Deb. 34, 'vol. XX, 22-05-2006) 
Col. 211-12 

Need to open a Central School in Bagaha 
region of Champaran district, Bihar 
(MUR377) 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 402 

Nirmal BharatAbhiyan . 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 129 

Panchayati Raj Training Centres 
(Deb. 26, Vol. XIX, 10-05-2006) 
Co1.215-16 

Railway Budget, 2006-2007, General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 347-49 

Scheme to Develop Narkatiyaganj Railway 
Station 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 260-61 

Setting up of Mobile Phone Towers 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 126-28 

Welfare Schemes for Older Persons 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 144-45 

Bansal, Shri Pawan Kumar 
Union duties of Excise (Electricity) 

Distribution Repeal Bill, ;wo6--Illt. 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 267 
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&arad, Sbri Jasbubh.l Dbanabbal 
Access Deficit Charge Regime 

(Deb. 17, Vol. XVIII, 10-03-2006) 
Col.315 

Afforestation 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 279-82 

Agreement with Sri Lanka on Water 
Management 
(Deb. 3, Vol. XVII, 20·02-2006) 
Col. 267-69 

Apparel Production Centres 

Compensation Claims Before RCT 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 224-26 

Computer Education 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 293-95 

Conservation of Monuments 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 88 

Construction of National Highways 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 271-93 

(Deb. 7, Vol. XVII, 24-02-2006) Construction of New Airports 
Col. 63-66 (Deb. 27, Vol. XIX, 11-05-.2006) 

Assistance to State Governments under 
CADP 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 153-55 

Awarding of Bharat Ratna 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 160-61· 

Awareness Campaign about Diabetes 
(Deb. IS, Vol. XV lIT, 08-03-2006) 
Col. 154-55 

Backward Regions Grant Fund 
(Deb. 5, Vol. XVII, 22·02-2006) 
Col. 87-92 

Banking Refonlls 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 86-87 

Bilateral Agreements with Foreign 
Countries 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 149 

Central Universities 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 189-93 

Committee for Exporters 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 136-37 

Col. 147-48 

Cultivation of World Level Quality Cotton 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 241 

Decline in BSNL and MTNL Mobile 
Services 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 147-48 

Declining Sex Ratio 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 214-15 

Defaulters EstablishmentofEPF 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 320-25 

District Planning Committee 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 504-07 

District Primary Education Programme 
(Deb. 14, Vol. XVIII, 07-03-2(06) 
Col. 350-51 

Education to Tribals 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 227-41 

Electrification of Villages 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 250-56 
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Establishment on National Load Dispatch 
Centre 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 279-80 

Ethanol Blended Petrol 

Incluaion of Area in UOC Prolramme 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 163 

Inclusion of Cutes in List of SCs 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 52-54 (Deb. 6, Vol. XVII, 23-02-2006) 

Col. 118-19 Increue in Entry Fee 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 116-17 Expansion ofCoallndustry 

(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 183-86 

Increue in Industrial Production 
(Deb. 27, Vol. XIX, 11-05-2006) 

EXPQrt ofOroundnut Col. 39-40 
(Deb. 35, Vol. XX, 23-05-2006) Increase in Nutrition Cost 
Col. 277-78 (Deb. 14, Vol. XVIII, 07-03-2006) 

Export of Marine Productl 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.8()"81 

Col. 392 
Information System for Water Related 

Data 
(Deb. 34, Vol. XX, 22-05-2006) 

Forest Cover in Himalayan Region CoI .. 393-9S 
(Deb. 29, Vol. XIX, 15-05-2006) Insurance to Physically/Mentally 
Col. 234-36 Challenaed Persons 

Framework forCo-operltive Banks (Deb. 16, Vol. XVIII, 09-03-2006) 
(Deb. 21, Vol. XIX, 17-03-2006) Col. 86 
Col. 73-74 Interlinking of Panchayats through 

Free Trade Aareement 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 376 

Computers 
(Deb. 10, Vol. XVIl, 01-03-2006) 
Col. 123-24 

Investment of EPF Money 
. Fresh Assessment of Poverty Line (Deb. 8, Vol. XVII, 27-02-2006) 

(Deb. 26, Vol. XIX, 10-05-2006) Col. 70-72 
Col. 350-62 Krishl ViiYan Kendru 

Fundi for Irrigation Projects (Deb. 18, Vol. XXII, 21-08-2006) 
(Deb. 34, Vol. XX, 22-05-2006) Col. 8-11 
Col. 234 . Land to Sandhi Cement in Gujarat 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Funds to Poverty Ridden States Col. 258 

(Deb. 12, Vol. XVIII, 03-03-2006) Launching of Communication Satellites 
Co1.l68-69 (Deb. 10. Vol. XVII. 01-03-2006) 

Growth in.l.T. Sector Col. 61-62 
(Deb. 2, Vol. XVII, 17-02-2006) Leasing of Aircraft byAir India 
Col. 78-81 (Deb. 16, Vol. XVIII, 09-03-2006) 

Harnessing of Non-Conventional Energy Col. 169-70 
Sources LeSislltion for Textile sector 
(Deb. 5. Vol. XVII. 22-02-2006) I (Deb. 17. Vol. XV III , 10-03-2006) 
Col. 209-14 Col. 186-87 
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Loan to Pannen, Handicapped and Poor 
Persons 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 21$-86 

Loan under PMRY 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col.5l-68 

Non-Utilisation of Funds by State 
Oovernments 
(Deb. ll, Vol. XX, 17-05-2006) 
Col. 46-50 

ONOC Entry Into Retail Busln ... 
(Deb. II, .Vol. XVIII, 02-03-2006) 
Col. 5-6 

• LPT, VLPT in OUjarat Open in, of Passport Offices 
(Deb. 16, Vol. XVIII, 09-03-2006) (Deb. 10, Vol. XVII, 01-Ol-2006) 
Col. 162-63 Col. 93-94 

Luxury Tourist Trains 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 141-42 

Maintenance of Roads and Plantations 
underPMGSY 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 129 

Manned and Unmanned Level Crosslnas 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 248-50 

Minimum Waaes 
(Deb. Il, Vol. XVIII, 06-0l-2006) 
Col. 299-302 

Misuse ofOrants by Universities 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.41l-14 

Mobile PCO in Trains 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 238-39 

Permission to Private Companies for 011 
and Oas Exploration 
(Deb. fIi, Vol. XVII, 23-02-2006) 
Col. 88-89 

Postal and Telecom Works in Oujarat and 
Karnataka 
(Deb. 26, Vol. XIX, 10·05·2006) 
Col. 659-62 

Power Projects 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoI.2IS·26 

Privatisation of Mining Activities 
(Deb. 4. Vol. XVII, 21-02·2006) 
Col. 108-10 

Production of Steel 
(Deb. 34, Vol. XX, 22-05-2006) 
Co1.4l1-l3 

Promotion of Core Sector 
(Deb. 30, Vol. XIX, 16-05-2006) 

Modernisation of Airports Col. 64 
(Deb. 6, Vol. XVII, 23-02-2006) Promotion ofthe Use of Khadi Products 
Col. 296-98 (Deb. 4, Vol. XVII, 21-02-2006) 

National Knowled,e Commission Col. 241-42 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 140-41 Reforms in Existing Education System 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 59-61 National Maternity Benefit Scheme 

(Deb. 31, Vol. XX. 17-05-2006) 
Col. 206-10 

Need to II'Int funds for development of 
tourism in Junagarh district, Oujarat 
(MUR377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 237 

Reforms in Food Processing Sector 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 42-43 

Retail Outlets by ONGC 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 272-73 
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Revival of all ina PSUs in Gujarat 
(Deb. 19, Vol. XVIII, 13-03-2006) 
'COI.I4O-i1 ' 

Rural TeiecornmunicatioD Network 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 199-202 

Sale of National Savings Certificates 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 81-82 

Scheme for Protection of Border 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 211 

Sea Food Industry 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 317 . 

Service Tax for Gujarat 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 197-99 

Setting up and Upgradation ofTVlRadio, 
Stations in Gujarat 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 113-14 

SOUiDI up ofBal Bhavans 
(Deb. 14, Vol. XVIII, 07-0'3-2006) 
Col. 272-73 

Setting up of Electronic Exchanges in 
<AVarat , ' 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 264-65 

Setting up of High Court Bench 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.IOS " 

Souins up of Study Centres 
(Deb. 20, Vol. XV,IIl, 14-03-2006) 
Col. 248 

Shortaae of Dentists 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. IUS 

Special Labour Laws 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 399400 

Supply of ATF Fuel 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 175 

Testins of Medicines ' . 
(Deb, 26, Vol. XIX, 10-05-2006) 
Co1.210-14 

Tracks for Electrification 
(Deb. 11, Vol. XVIII; 02-03-2006) 
Col. 206-08 

Training Centre for Women 
(Deb. 35, Vol. XX. 23-05-2006) " 
Col. 60-61 

Training to Rural Unemployed by NGOs 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 198-200 

Unemployed Unskilled Labourers 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 335-37 

Uniform STD Rates 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 262-63 

United Nations Development Programme 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 238-39 

WB/ADB Projects in Gujarlt 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 178 

Weather Forecasting 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 38-40 

World Bank fund in Water Sector 
(Deb, 3, Vol. XVII, 20-02-2006) 
Col. 106-08 

World Bank Loans for Slum Sanitation 
Programme 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col.lS7 

Bannan, Prof. Basudeb 
Attack on Scientific Institutes 

(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 36-37 
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Higher Education 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 6 

Railway Budget ·2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVHI, 02-03-2006) 
Col. 307-08 

Barman, Shrl Hiten 
Acquisition of Land for Golden 

Quadrilateral Project 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 606-28 

Centrally Assisted Irrigation Projects 
(Deb. 29, Vol. XIX, IS-OS-2006) 
Col. 45 

Construction of National Highways 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 271-93 

Criterion for Defining APL and BPL 
Categories 
(Deb. 13, Vol. XVIIl, 06-03-2006)· 
Col. 219-20 

Development of Tourism in West Bengal 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 95-96 

Disaster Management Response Force 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 193-95 

Drinking Water Supply to Rural Areas 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 9-21 

Electricity in Villages 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 71-80 

ESI Hospitals and Dispensaries 
(Deb. I, Vol. XVII, 27-02·2006) 
Col. 206 

Exchange of Enclaves between India and 
Bangladesh 
(Deb. 15, Vol. XVIII, 01-03-2006) 
Col. 256-57 

Funds for Computer Literacy 
(Deb. 2, Vol. XVII, t 7-02-2006) 
Col. 241-50 

Funds under Various Schemes 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 23-31 

Group Insurance Scheme for W~lfare of 
Beedi Workers 
(Deb. 8, Vol. XVII, 27-02-2006.) 
Col. 266-67 

Growth Rate in Agriculture 
(Deb. 3, Vol. XVII, 20-02-2006). 
Col. 77-79 

Health Care Facillties to Railway 
Employees 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 214-1' 

Identification of Fractures on Railway 
Tracks 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 240-41 

Import of 011 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 194-95 

Indian Enclaves in BangladOlh 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 235-36 

Investment in Dabhol Power Corporation 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 224·25 

Limit of Directors In Public Sector 
Enterprises 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 167 

Monetary Benefits to Second World War 
Veterans 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 156-51 ' 

Multipurpose National Identity. Carda 
(MNICs) 
(Deb. 14, Vol. xvllI, 07-03.2006) 
Col. 2·12 
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National Population Policy 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 68 

NHRC Report on Devdul System 

Setting up of Mega Chemical Industrial 
Estate 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 264-65 

(Deb. 35, Vol. XX, 23-05.2006) Sick Public Sector Undertakln,. 
CoI.215.16 (Deb. 13, Vol. XVIII, 06-03·2006) 

Col. 44-48 Optical Fibre Network 
(Deb. 7, Vol. XVII, 24-02-2006) Situation In Nepal 
Col. 46-47 (Deb. 5. Vol. XVII. 22.02-2006) 

Col. 143-44 
Production ofBio-Fertflizers 

(Deb. 19, Vol. XVIlI, 13-03-2006) Social Risk In Mana,ement System for 
Earthquake 

Col. 58-66 (Deb. 35, Vol. XX. 23-05.2006) 
Promotion of Bamboo Col. 60 

(Deb. 3, Vol. XVII, 20-02-2006) Special PackIJeto WB 
CoI.204'()5 (Deb. 33, Vol. XX, 19-05-2006) 

Railway Bud,et, 2006-2007 General Col. 349 
Diacuuion and Demand. for Orantl 
on Account (Railways}-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 442-44 

Reconstitution of Railway Recruitment 
Boards 
(Deb. 11, Vol. XVIII. 02-03·2006) 
Col. 48-49 

Review of Tribal Schem .. by National 
Scheduled Tribes Commluion 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 263-64 

Revision of Consumer Protection Act, 
1986 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 97-98 

Seizure ofConsipment by RPF 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 74-77 

Settin, up of Aaro and Run11ndu.trill 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 151-61 

Settina up of En,ineerln. and Medical 
Coli .... 
(Deb .. 32, Vol. XX. 11-05-2006) 
CoL 167-61 

Special Train. 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 200.07 

Tuk Force on Export 
(Deb. 35, Vol. XX, 23·05.2006) 
Col. 289-90 

Technolo,y Transfer from Forel,n 
Countries 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 135-36 

Tuberculosis amon, Rural People 
(Deb. 26, Vol. XIX, 10-05·2006) 
Col. 493-96 

Wildlife Crime 
(Deb. 18, Vol. XXII, 2 I ·08-2006) 
Col. 16-21 

Working of Pusport Oftlcea 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 65-68 

World BankAuIJtlnc:e for Drinkin, Wiler 
(Deb. 2. Vol. XVII, 17-0"2-2006) 
Col. 276-77 

BarmlD, Sbrl Raa'D 
Abolition ofRaUWI)' Receipt Syatem 

(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 50-51 
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Aarlculwra' Contribution in Export 
(Deb. 13, Vol. XVIII, 06·03·2006) 
Col. 168-69 

Board/Commission for Flood Control 
(Deb. 34, Vol. XX, 22·05-2006) 
Col. 190-91 

Combatina TB and AIDS 
(Deb. 5, Vol. XVII, 22.02·2006) 
Col. l00..()4 

Increase in Price ofEuential Commodities 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 263-68 

Induttrlal Development Centres 
(Deb. 14, Vol. XV 111 , 07·03·2006) 
CoI.3Q2.06 

Industrial Prod.uctlon 
(Deb. 14, Vol. XVlIl, 07·03·2006) 
Col. 53·56 

Construction of Work Ina Women Hostel Investment by MNC In Backward Districts 
(Deb. 20, Vol. XVItl, 14·03·2006) (Deb. 20, Vol. XVIII, 14-03.2006) 
Col. 199·200 Col. 228-29 

Counterfeit Postal Instruments Openlni of TOM Office 
(Deb. 26, Vol. XIX, 10-05-2006) (Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 276·80 Col. 188-89 

Development of Telecommunication Panchayat Sanchar Kendra 
(Deb. 17, Vol. XVIlI, 10·03-2006) (Deb. 2, Vol. XVII, 17.02.2006) 
Col. 123 Col. 230-31 

Directions to PSUs by the Government Peace Talks with ULFA 
(Deb. 19. Vol. XVJll, 13·03·2006) (Dob. 27, Vol. XIX, 11.0S.2006) 
Col. 83-84 Col. 276 

Farm Subsidies Poverty Alleviation 
(Deb. 34, Vol. XX, 22·05.2006). (Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 439-40 Col. 214-1S 

Female Literacy. Power Distribution by Private Companies 
(Deb. 4, Vol. XVII, 21-02-2006) (Deb. 28, Vol. XIX, 12-0!l.2006) 
Col. 196-99 Col. 148.50 . 

Financial Assistance to West Benlal 
(Deb. 1!1. Vol. XVIII, 08·03·2006) 
Col. 79·83 

Funds to West Ben,al for Development 
of Cities 
(Deb. 12, Vol. XVIIJ, 03-03-2006) 
Col. 147-48 

Identlflcatlon of Fracnares on Railway 
Tracks 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 240-41 

Increase in Employment Opportunities 
(Deb. 6, Vol. XVII, 23·02·2006) 
Col. 229-30 

Price of Petroleum Products 
(Deb. 6, Vol.' XVII, 23-02·2006) 
Col. 150-52 

Relief to Farm Labourers under SORY IIId 
faN , 
(Deb. 7, Vol. XVII, 24-02-2006) 
Co1.201~ 

Renovation of Water Bod I. 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 233-34 

Reservation ofSeallln Central Unlvenlt)' 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. !I 8-59 
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Sale ofBanncd Drugs 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 182 

Sale of Spurious Drugs 
(Deb. 5, Vol. XVII, 22-02-2006) 
CoL 109-11 

Setting up of PCOs 
(Deb. 12. Vol. XVIIl, 03-03-2006) 
Col. 76-77 

Settina up of water Purification and Power 
Planu 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 169-70 

Shortage of Drinking Water 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 237-38 

Starvation Deaths 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 172 

Storlie Capacity of Godowns 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 264-75 

Target for Credit to Agriculture Sector 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 78-80 

Teledcnsity In Welt Benlal 
(Deb. 31, Vol. XX, 17-05-2006) 
Col.l~ 

Tlunami ReUef 
(pcb. H, Vol. XX. 23-05-2006) 
Col. 138-39 

Unemployed Persons Living Below 
Poverty Line 
(Deb. 8. Vol. XVII, 27-02.2006) 
Col. 151 

UN ofRec:ycled Scrap 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 69-70 

Barq, Dr. Sbaftqur Rabman 
General Budlet, 2006-2007-0eneral 

Discussion, Demands for 
Supplementary Grants. (General)-
2OOS-2006 and DomandI for Exc:eu 
0ranII (GeneraI)-2003.l004 
(Deb. 16, Vol. XVIU, 09-03-2006) 
CoL"5-77 

Motion of Thanks on the President's 
Address 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 489-91 

Need to set up a Heavy Industry in 
Moradabad, Uttar Pradesh (MUR 377) 
(Deb. 2S, Vol. XIX, 22-03-2006) 
Col. 9 

Statutory Resolution Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 
Ordinance, 2006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill, 2006-
Consid. and Pass 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 482-8S 

B.IU, Shrl Anll 
Standing Committee on Transport, 

Tourism and Cultur~Ninety Second 
to Ninety Seventh Reports-laid 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 302-303 

Bauri, Shrimatl SUlmlta 
Computerised Reservation Centres in 

West Bengal 
(Deb. 27, Vol. XIX, 11-0S-2006) 
CoI.ISS·S6 

Need to evolve a national programme to 
check erosion caused by river 
Darekeswar in Vishnupur Parliamentary 
Constituency, West Bengal 
(MUR-377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 366-67 

Railway Budget -2006-07-General 
Discussion and Demands for GranU 
on Account (Railways ).2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 47S-77 

Balla, Sbrl Joacblm 
Anti-Fog Techniques in Railways 

(Deb. 32. Vol. XX. 18-05-2006) 
CoI.45 
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CGHS Diapenlll')', VUIIlt Vihal' 
(Deb. ·15. Vol. XVIII, 08-03-2006) 
Col. 149-50 

Creation of Extra Employment 
Opportunities under PMRY 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 41-47 

Modernisation of Platform at New 
Jalpaiauri Rail~y Station 
(Deb. II, Vol. XVIII, 02·03-2006) 
Col. 82-84 

National Tuberculosis Control ProJr'llMle 
(Deb. 26, Vol. XIX, 10·05-2006) 
Col. 14-15 

CultivatlQD of Medicinal Plants 
(Deb. 8, Vol. XVII, 27-02-2006) NCERTBooks 
Co1.93-94 ' (Deb. 14, Vol. XVIII, 07-03-2006) 

'Col. 337 Deduction In Payment to SUlarcane 
Fanners New Guidelines for Allotment of Land 
(Deb. 34, Vol. XX, 22-05-2006) (Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 142-43 Col. 132-33 

Expon of A&ro Products 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 159-62 

Performance of District Rural 
Development Alencies 
(Deb. 7, Vol. XVII. 24-02-2006) 

Foreian Educational Institutions Col. 266-67 
(Deb. 20, Vol. XVIII, 14-03-2006) Periodic Health Check Ups 
Col. 155-56 (Deb. 10, Vol. XVII. 01-03-2006) 

ForestIRevenue VlIla,es Col. 103 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 213-14 Post ofEPFO Commiuioner 

(Deb. 19, Vol. XVIII, 13-03-2006) Forestry clearance for Highway in Punjab 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 67-68 

Implementation ofJanuhala Programme 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 75-76 

ImponofOil 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 194-95 

Industrial Policy for Nonh-Eastem Region 
(Deb. 35. Vol. XX, 23-05-2006) 
Col. 66-67 

Infrastructure Development in Mega 
Cities 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. lSI-56 

Japanese Style Bullet Trains 
(Deb. 27, Vol. XIX, 1 1-05-2006) 
Col. 62 

Low Cost Sanitation Scheme 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 89-91 

Col. 231-33 
Poveny Alleviation 

(Deb. 12. Vol. XVIII. 03-03-2006) 
Co1.214-15 

Power Projects 
(Deb. 10. Vol. XVII. 0 1-03-2006) 
Col. 215-26 

Rail Connectivity between New Delhi and 
Hanoi 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. III 

Railway Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 376-77 

Requirement of Judicial and Non-Judicial 
Stamps and Stamp Papers 
(Deb. 7. Vol. XVII. 24-02-2006) 
Col. 133-34 
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Review ofNAIS 
(Deb. 3. Vol. XVII. 20·02·2006) 
Col. 222-23 

ROId Map Ind StrateI)' Plan for Public 
Prlv ... PIa1nerthip 
(Delt. 13. Vol. XVIII. 06-03.2006) 
Col. 309·10 

Scher.-:;. for Promotion ofCulturc 
(Deb. 6. Vol. XVII. 23·02-2006) 
Col. 230 

Senln, up of Post Office. 
(Deb. 2. Vol. XVII. 17-02-2006) 
Col. 24143 

Shorta,e of Software ind Hardware 
Enalneers 
(Deb. 12. Vol. XVIII. 03·03·2006) 
Col. 211-21 

Supply of Food, rain. to W.B. under PDS 
(Deb. 3. Vol. XVII. 20·02-2006) 
Col. 166-67 

Tele·Denslty 
(Deb. 17. Vol. XVIII. 10·03-2006) 
Col.217·19 

Telecommunication and Postal Network 
Facilities 
(Deb. 2. Vol. XVII, 17-02-2006) 
Col. 99·101 

Teledenslty in West Ben,al 
(Deb. 31. Vol. XX. 17·05-2006) 
Col. 104-09 

Bellarmln. Shrl A. V. 
Appointment of Extra Departmental Staff 

(Deb. 7. Vol. XVII. 24-02-2006) 
Col. 148-49 

Coastal Protection Proaramme 
(Deb. 3, Vol. XVII, 20·02-2006) 
Col. 117 

Desalination of Sea Water 
(Deb. 33, Vol. XX, 19-05·2006) 
Col. 45-47 

Faclllti .. In ESI HOIpltal1 
(Deb. I. Vol. XVII. 27-02-2006) 
CoI.~1 

Fissile Minerals Extraction 
(Deb. " Vol. XVII, 22·02·2006) 
CoI.239 . 

Oeneral Budaet, 2006-2007-0enlral 
Dileuillon, Demandl for 
Supplementary Orantl (Oeneral)-
2005·2006 and Demandl for Exce'l 
Grants (Oeneral}-2003-2004 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 549-52 

Import of Edible Oil. and Vanupatl 
(Deb. 34, Vol. XX, 22·05·2006) 
Col. 148-49 

Match Industry 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. I" 

Need for early settlement of the demands 
of Akashvani and Doordarshan 
Administrative Staff(MUR 377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 398 

Need to address the arievances of 
Executives of Bum Standard Company 
Limited (Retractory Division) at Salem. 
Tamil Nadu (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 489-90 

Need to set up a full.fledled E.S.1. 
Hospital In Kanyakumari district, Tamil 
Nadu(MUR377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 69-70 

Need to set up a Passport Office at 
NlI8ercoil, Tamil Nadu (MUR 377) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 546-47 

Pend ina Casel/Disputes of Indians 
Abroad 
(Dob. 15, Vol. XVIII. 08-03-2006) 
Col. 151 

Private Participation for Creatina Modem 
Infrutructure at Railway Stations 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 296-97 
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Probleml oflndianl Workers in Gulf 
(Deb. 31. Vol. XX, 17·05.2006) 
Col. 162-64 

Railway Bud.et. 2006·2007 Oeneral 
DllCUillon and DemIndI for Grants 
on Account (RaI1WII)'I,.2006-2007 
(Deb. 10. Vol. XVII, 01'()3·2006) 
Col. 443-47 

Relief to Tlunami 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col. 53·57 

FORlan Direct Inveatment 
(Deb. 14. Vol. XVIII. 07'()3·2006) 
CoI.114·1S 

Orantl to Unlvenlti .. 
(Deb. 30. Vol. XIX, 16-0'·2006) 
cot. .67 

Impact of Doordanhln Channel Abroad 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 143 

Investment ofPI0 in Aviation Sector 
(Deb. 16, Vol. XVIII, 09·03·2006) 
Col. 94 Reservation Charses on Return Tickets 

(Deb. 32. Vol. XX. 18-05-2006) 
Col. 115 Leakqe ofClulltled Informatlort 

Revival of Burn Standard Company Ltd. 
(Deb. 32. Vol. XX, 11·05·2006) 
Col. 1'1-59 

Scholmhipl &0, Qaildren ofBtedl Workers 
(Deb. 8, Vol. XVII, 27·02·2006) 
Col. 190-91 

Security and Secrecy of Tele.raphlc 
Messa,e 
(Deb. 17, Vol. XVIII, 10·03·2006) 
Co1.305~ 

Shortage ofBSNL and SIM Cards 
(Deb. 26. Vol. XIX. 10-05·2006) 
Col. 71 

Tlunaml Relief 
(Deb. lS. Vol. XX. 23·0'·2006) 
Col. 138·39 

Vanaspati Industry 
(Deb. H. Vol. XX, 23·05·2006) 
Col. 298-99 

Ibldl.l, Sbrl Avtar Sialb 
Alrpon Economic Resulatory Authority 

(Deb. 11. Vol. XVIII. 02·03-2006) 
Col. 13·14 

Bank Charles 
(Deb. 28. Vol. XIX. 12·05·2006) 
Col. 81-82 

Cesl on Air Travel 
(Deb. 27. Vol. XIX. 11·05·2006) 
Col. 9'-96 

(Deb. 32. Vol. XX. 18-05·2006) 
Col. 31-40 

Low COlt Chlneae Olnpr In Indian Market 
(Deb. 3. Vol. XVII, 20·02·2006) 
CoI.207~8 

Mlluse ofExpon Schem .. 
(Deb. 30, Vol. XIX, 16·05·2006) 
Col. 27·28 

Need for early construction of eadarpur 
tlyover(MUR377) 
(Deb. 19, Vol. XVIII, 13·03-2006) 
Col. 290 

New Schemes for Infectioul Disease 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col. Sl6-17 

Operation of Private Airlines on Indo-US 
route 
(Deb. 6. Vol. XVII, 23-02-2006) 
Col. 134·35 

Penny Stock Movements 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoI.I05~ 

Production of Food,ralnl 
(Deb. 29, Vol. XIX. 15-05-2006) 
CoI.41'·18 

Purcha.e of Aeroplanes by Forel,n 
Companlll 
(Deb; 27. Vol. XIX, 11-05.2006) 
CoLI 77·78 
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Revenue Earned by Doordarshan from 
Serials 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 14344 

Spectrum Polic)' 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 663-64 

Sugar Free Potato 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 147 

Survey on Sex Ratio 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 91-92 

US Mediation in Kashmir Issue 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 367-68 

Bbaaora, Sbrl Mahavir 

CNG Filling Stations 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 263-64 

Committee on Problems of fanners 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col.lSl-S2 

Constitution of Commission for STs 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 168 

Conversion of National Highway No. 76 
into Four Lane 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 142-46 

Funds for Conetruction of Ashram 
Schools 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 43-S4 

Acquisition . of Lands 
National Highway No. 76 

for Funds to NSFDC 

(Deb. 31, Vol. XX, 17-05-2006) 
Col. 350-51 

Allocation of Funds by NSKFDC 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 279-87 

Allocation of Funds from CRF to 
Rajasthan 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 521-23 

Allocation of Funds to ST Finance and 
Development Corporation 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 81-82 

Assessment of NSFDC 
(Deb. 27, Vol. XIX, .11-0S-2006) 
C01.21S-16 

. Assessment of Programmes of Nehru 
Yuva Kendras 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 226-38 

Assessment of Rashtriya $adbhavana 
Yojana 
(Deb. H, Vol. XX, ,23-'OS-2006) 
Col. 15-16 

(Deb. 27. Vol. XIX, 11-05-2006) 
CoI.IO-l3 

funds under Various Schemes 
(Deb. 16, Vol. XVIII, 09-03.2006) 
Col. 30-31 

Game Sanctuaries 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 209·13 

Licence for Tobacco Production 
(Deb. 30, Vol. XIX, 16-0S-2006) 
CoI.2S7-S9 

Mine Leasing to SCslSTs 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 351-53 

fJending Proposals of Inter-state Roads 
in Rajasthan 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 194-95 

Production and Distribution of Quality 
Seeds 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 341-42 

Product,ion of Opium 
(Deb. 33, Vol. XX, 19-05·2006) 
Col. 171-76 
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Setting up of Educationa\ Complexes \ Fining up of Reserved Posts in 
(Deb. 35, Vol. XX, 23-05-2006) Andaman and Nicobar Islands 
Col. 264-73 (Deb. 20, Vol. XVIII. 14-03-2006) 

Sharing of Yamuna Water 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 199-200 

Short Term Courses for Educational 
Promotion under Girls Foundation 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 183 

Subsidy Burden on Oil PSUs 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 128-30 

Survey for Laying New Railway Lines 
(Deb. 32, Vol. XX, 18-05-2006) 
Cot. 124-25 

Volume ofTraffic on Golden Quadrilateral 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 371-72 

Bhakta, Shri ManoranJan 
Acute Shortage of Drugs and Medicines 

(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 94 

Allocation of Additional Subsidy 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 83-84 

Allocation of Funds to Employ Tribals 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 304-05 

Computerisation of Revenue Records 
inUT 
(Deb. 35. Vol. XX. 23-05-2006) 
CoI.313 

Development ofEco-Tourism in Andaman 
and Nicobar Islands 
(Deb. 6, Vol. XVII, 23-02-2006) I 
Col. 199-200 

Discharge ofiFS Officers 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 658 

District PanchayatAdministrative Service 
at Village Level 
(Deb. 26, Vol. XIX, 10-05-2006) 
CuI.4~5-36 

Col.27S 
Flying Experience for Air India Pilots 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 273-74 

Generation of Electricity for 
Commonwealth Games 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 272-73 

Grants to Muslim Minority Educational 
Institutes 
(Deb. 32. Vol. XX. 18-05-2006) 
Cot. 230-31 

Infant and Nco-natal Mortality 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 79-81 

Leprosy Patients in Andaman lnd N icobar 
Islands . 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 135-36 

Need to involve local people and agencies 
of rehabilitation activities in Tsunami 
hit Andaman and Nicobar Islands 
(MUR377) 
(Deb. 29, Vol. XIX. I S-05-2006) 
CoI.S44-45 

Need to lift ban imposed on timber 
extraction in Andaman and N icobar 
Islands (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 263-64 

Need to review the functioning of 
Department of Agriculture in 
Andaman & Nicobar Islands (MUR 
377) 
(Deb. 13. Vol. XVIII, 06-03-2006) 
Col. 358-59 

Need to take steps for continuance of the 
Andaman and Nicobar Island Forest 
and Plantation Development 
Corporation Limited (MUR 377) 
(Deb. 20. Vol. XVIII, 14-03-2006) 
Col. 380-81 



LOKSABHA 

l'ill'l iu I Slah:huod for Andaman and i Swarna Ja)'antl Shaharl Rozaar Yojana 
Nicohllr Island I (Deb. 2., Vol. XIX. 12-0·S-2006) 
(1)1:0. )0. \,,11. XIX. 16-0S-2006) i Col.l7S-76 
Col. 11,/3 

QUOin S)'sICIll for Medical Courses 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 191-93 

Railway Reservation Centre at Port Blair 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 107 

Target Fixed for Andaman and Nlcobar 
Islands 
(Deb. 26. Vol. XIX. 10-05-2006) Col. 51 

Technical Snais in Aircraft 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 123-24 

Trafficking of Women and Children 
(Deb. 35, Vol. XX, 23-05-2006) 

Rajiv Gandhi National Creche Scheme Col. 129-30· 
(Deb. 4, Vol. XVlJ, 21-02-2006) Tsunami Relief 
Col. 152-53 (Deb. 35, Vol. XX. 23-05-2006) 

Recruitment of Women Pilots in Airforce Col. 131-39 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 74 

Reimbursement of Medical Claims 

Visit by Foreign Dignitaries 
(Deb. 26. Vol. XIX. 10-05-2006) 
Co\.5~9 

(Deb. 15, Vol. XVIIl, 01·03-2006) Bhardwlj,ShrlH.R. 
Col. 153-54 

Release of Water from Uttar Pradesh to 
Sonia Vihar Plant 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoJ.357-59 

Renovation of Ashok Hotel, New Delhi 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 23S-36 

Spectrum Polic)' 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 663-64 

Stake in Pakistani Gas Company 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 146 

Subsidy Burden on Oil PSUs 
(Deb. 32. Vol. XX, 11-05-2006) 
Col. 128-30 

Supply of Petro II Diesel to Bangladesh 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 276 

Supply of Timber 
(Deb. I, Vol. XVII. 27-02-2006) 
Col. 209 

Contempt of Couns (Amendment) Bill. 
2004-Consid. 
(Deb. 2, Vol. XVII. 17-02-2006) 
Col. 343-44 

Contempt of Couns (Amendment) Bill, 
2004-Consid. and Pass 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 333-31 

Parliament (Prevention ofDisqualiticatlon) 
Amendment Bill, 2006-Consid. and 
Pass 
(Deb. 30, Vol. XIX. 16-05-2006) 
CoI.447-49,50I-07 

Oharalva, Shrl Glrdhart Lal 
Budget (General)-2006-07 
Demands for Granr.-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
C01.30S..()9 

CNG Filling Stations 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 263-64 

Contempt of Courts (Amendment) Bill, 
2004-Consid. and Pass 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 325-27 
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Decongeltlon of Jaipur Station 

(Deb. 6, Vol. XVII, 23-02·2006) 
CoI.201"()2 

E·Auction Policy 
(Deb. 26, Vol. XIX, 10·05·2006) 
Col. 529-30 

Effect of Bird Flu on Tourism i 
(Deb. 27, Vol. XIX. 11-05·2006) 
Col. 99-100 

Electricity From Hydel Power Projects 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 262 

Electrification of Delhi-Rohtak Railway 
Section 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 81-82 

Need to Include Rajuthani language in 
the Ei,hth Schedule to the Conltitution 
(MUR377) 
(Deb. 19, Vol. XVIII. 13-03·2006) 
Col. 292 

Need to reopen closed mines in hilly area 
of Rajasthan with a view to provide: 
employment to workers (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 8 

Pendin& Proposals of lnter·state Roads 
in Rajasthan 
(Deb. 31, Vol. XX, 17-05·2006) 
Col. 194-9S 

Promotion ofBlo-Aarlculture 
(Deb. 29, Vol. XIX, 15-05·2006) 
CoI.J39-40 

" . Railway Budaet. 2006-2007 General 
Finance BIll, 2006-Consld. and Pus i Discussion and Demands for Grants 

(Deb. 23, Vol. XIX, 20-03-2006) I on Account (Rallways)-,-2006-2007 
Col.S1-" (Deb. 10, Vol. ~VII, 01-03-2006) 

Oeneral Budget 2006·2007-0eneral 
Discuuion. Demands for 
Supplementary Grants-(Oeneral) 2005-
2006 and Demands for Excess Grants-
(Gcnera1) 2003-2004 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoJ.347-48 

Indo-Russia Initiative in IT Sector 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 329·3 I 

Col. 314-15 
Restarting ofCokc Oven Plant 

(Deb. 31, Vol. XX, 17-0S-2006) 
Col.14S 

Setting up of Inter-state Projects to Tap 
Water Resources 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 160 

Telephone Exchanges 
(Deb. 26. Vol. XIX, 10-OS-2006) 
Col. 385-88 -

Installations of Close-Circuit Cameras in I Tourist Places 
Forests : (Deb. 6, Vol. XVII. 23-02-2006) 
(Deb. 29. Vol. XIX, 15-0S-2006); Col.4-11 
.~1.277-78 . i Bhurla,Shri Kantl Lal 

MinIstry of AgrIculture Produce Cess Law (Abolition) Bill. 
(Deb. 20, Vol. XVIII, 14-03-2006) 2006-lnt. 
Col. 418 (Deb. 29, Vol. XIX, 1'-05-2006) 

Need to ensure supply of LPG through 
pipeline in Jaipur. Rajasthan (MUR377) 
(Deb. 29. Vol. XIX, I S-05-2006) 
Col.S4S 

Need to expedite completion of pending 
power projects in R~ia..han (MU R 377) 
(Deb. 4; Vol. XVII. 21-02-2006) 
Co1.318·19 

Col. 531-32 
Bllen, Shrl Gaurllhanker ChaturbhuJ 
Need to continue Rashtriya Sam Vikas 

Yojana upto the year 2009 with a view 
to develop selected districts in 
Madhya Pradesh (MUR 377) 
(Deb. 3, Vol. XVII. 20-02·2006) 
Col. 341-42 
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Railway Budget, 2006-2007 General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 361 

Bllhnol, Shrl Jllwlnt Singh 
Afforcstation 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 296-99 

Funds under Centrally Sponsored 
Schemes 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 104-34 

Import/Export of Soy abean Oil 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.IS9-60 

Income Generated by Poppy Seeds 
(Deb. 21, Vol. XIX, 17-03-2006) 

Air Service from Jodhpur Airport Col. 181 
(Dcb. II, Vol. XVIII. 02-03-2006) National Highways in Rajasthan 
Co1.195 (Deb. 26, Vol. XIX, 10-05-2006) 

Assistancc to Rajasthan for River 
Conservation 
(Dcb. 29, Vol. XIX, 1 S·OS-2006) 
Col. 187-88 

Awarding of Padma Bhushan and 
PadmaShrcc 
(Dcb. 14. Vol. XVIII. 07-03-2006) 
Col. 123-236 

Basic Servicc Providers in 
Tclecommunication 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 238-45 

Bonus on Monthly Incomc Accounts 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 5-6 

Closed Mines in Rajasthan 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col.310-11 

Computers in Rural Areas 
(Deb. 2 J, Vol. XIX, 17-03-2006) 
Col. 5 

Expansion of Jodhpur Railway Station 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 161 

Expansion of Railway Line in Rajasthan 
(Dcb. 32, Vol. XX, 18-05-2006) 
Col. 70 

Films on Environment and Forests 
(Dcb. 16, Vol. XVIII, 09-03-2006) I 
Col. 172 

Col. 394-95 
Need to extend Financial Assistance to 

the Government of Rajasthan for 
providing relief to the farmers whose 
crops have been damaged due to rains 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 20 

News Compilation Centre 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 90-91 

Opening of Computerised Reservation 
Centre at Basni 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 97-98 

Pending Proposals under PMGSY 
(Deb. 28, Vol. XIX, 12-05-2006) 
Co1.317-21 

Petrol/Diesel Retail Outlets 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 66-67 

Power Plants based on Solar Energy 
(Deb. 28, Vol. XIX, 12·05-2'006) 
Col. 273-74 

Promotion of Hand icrafts in Rajasthan 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 93-94 

Sharing ofRavi-Beas Water 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 101-02 
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Tax Free Zo~es 
(Deb. 28, Vol. XIX, 12-05-2006) 
Co\. 176-17 

Complaints Received in DOT 
(Deb. 17, Vol. XVIIl, 10-03-2(06) 
Col. 90-91 

Telephone Towers in Jodhpur Computer Reservation Centres at Railway 
(Deb. 21, Vol. XIX, 17-03-2006) StationsofHaryana . 
Col. 117-18 (Deb. 27, Vol. XIX, 11-05-2006) 

Upgradation of Jodhpur Radio Station Col. 244 
(Deb. 29, Vol. XIX, 15-05-2006) Constitution of Consultative Committecl 
Col. 329 (Deb. 29, Vol. XIX, 15';05-2006) 

Works on National Highways in Rajasthan Col. 12S-27 
(Deb. 10, Vol. XVII, 01-03-2006) Construction ofa Flyover at Loharu 
Col. 78-79 (Deb. 27, Vol. 'XIX, 11-05-2006) 

Bi.bnoi, Shri Kuldeep Col. 170 
Activities of Nepal on No Man Land 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 141 

Alcoholic PersoMel ofCRPF 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 262 

Apiculture Industry 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 236-37 

Appointment of Health Ombudsman 
(Deb. 1 S, Vol. XVnI, 08-03-2006) 
Col.IS4 

Attack of Pink Boll-wonn on Crop 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 219 

Central Buffalo Research Institute, Sirsa 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 90-91 

Classification of NewspaperslMagazines 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 174 

Coal Supply to Thermal Power Station of 
Panipat 
(Deb. 1 S, Vol. XVIII, 08-03-2006) 
Col. 228-29 

Compensation to Victims of Unsuccessful 
Family Planning Operations 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 43-44 

Consumer Courts· 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 142-50 

Development ofBibi ka Maqbara 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 83-84 

Development of Light \Veight Torpedo 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 127-28 

Earthqu8.ke Prone Buildings 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 128-29 

Encouragement to Floriculture 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 212-13 

Endangered Animal Species 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 143-44 

Exemption for Pre-Embarkation Security 
Check 
(Deb. 3S, Vol. XX, 23-0S-2006)· 
CoI.IS7-S8 

Facilities at Railway Stations in Haryana 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 30-31 

Fake Currency 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 411-13 
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Fortitication of Salt 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 65 

Government Printing Press 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 189-90 

Horseshoe Crab 
(Deb. 8, Vol. XVII, 27-02-2006) 
Cot. 245-47 

Implementation of Ground Handling Rules 
(Deb. 32, Vol: XX, 18-05-2006) 
Col. 79-81 

Import of LNG 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 51-52 

Installation of Mobile Phone Tower in 
Bhiwani 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 78 

Installation of Mobile Phone Towers 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 68 

Interlinking of Panchayats through 
Computers 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 123-24 

Internet Protocol Television 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 62 

Irregularities under SGRY 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 176-77 

Keera Jhar on Endangered List 
(Deb. 29. Vol. XIX. 15-05-2006) 
Col. 350-51 

Low Cholesterol Desi Ghee Development 
by NDRl, Kamal 
(Deb. 19, Vol. XVIII, 0-03-2006) 
Col. 174 

Modem Torpedoes 
(Deb. 6, Vol. XVII, 23-02-2006) 
Cot. 89 

More Hallmarking Centres 
(Deb. 19, Vol. XVIlI, 13-03-2006) 
Col. 39-42 

Need to assess the losses incurred by the 
farmers due to frost in Haryana and 
release adequate funds for providing 
relief to the affected people (MUR 377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoUI5 

Need to reconsider closure of the district 
Rehabilitation Centre, Bhiwani. 
Haryana (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 267 

Operation ofCGHS Dispensaries in Two 
Shifts 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 206-07 

Procurement of Poor Quality Foodgrains 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 438-39 

Railway Link Between Bhiwani and Loharu 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 176-77 

Return of Chicken Pox Virus 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 341-42 

Sale of Embassy Building in Germany 
(Deb. 5, Vol. XVII, 22-02-2006) 
Cot. 80-81 

Sale of Revenue Tickets 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 240-41 

Satellite Towns 
(Deb. 7. Vol. XVII. 24-02-2006) 
Col. 80-81 

Setting up ofFish Safari in Haryana 
(I.?eb. 19, Vol. XVIII. 13-03-2006) 
Col. 142-44 

Spread of Parthenium/Congress Grass 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 204-06 

Status of Ganga Kumari National 
Waterways Project 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 254 
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Stoppage of Bikaner Express at Satnali 
Stat jon 
(Deb. 32, Vol. XX, 11-05-2006) 
CoI.2S4-55 

Textile Parks 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 64-65 

Bose, Shrl Subnta 
Activities of Spy Agents 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 117-89 

Alloy Steel Plant 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 107-01 

Assessment of Agricultural Research and 
Extension System 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 152-53 

Cases in PCA & FERA 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 121-23 

Demands for Grants (General)-2006-2007 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 401-03 

Diversion of Funds by Gram Panchayats 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 123-24 

DTH Service in Remote Areas 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 94-95 

. Environmental clearance to Upper Krishna 
Project 
(Deb. 18, Vol. XXII, 21-01-2006) 
Col. 66 ' 

General Budget, 2006-2007-General 
Discussion Demands for 
Supplementary Grants (General)-
2005-2006 and Demands for Excess 
Grants (General)-2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 491-502 

Increase in Employment Opportunities 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 229-30 

India's Vote in IAEA on the Issue oflran's 
Nuclear programme (DUR 193) 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 394-95 

Investment under Industrial Sector 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 323-26 

Issue of Metal Passes 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 81-82 

Killings of several persons in Doda and 
Udhampur Districts on 1 st and 13th 
May, 2006 (AM) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 513-14 

Medical Facilities at Railway Stations 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 85 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. XVII, 22-02-2006) 
CoI.410-12 

Expansion and Promotion of Small Scale New Programme under NHDp·1II 
Industries (Deb. 26, Vol. XIX, 10-05-2006) 
(Deb. 4, Vol. XVII, 21-02-2006) Col. 641 
Col. 81-82 I fi T ·1 S Plan or lextl e ector 

Exportllmport Policy (Deb. 12, Vol. XVIII, 03-03-2006) 
(Deb. 14, Vol. XVIII, 07-03-2006) C I 84-15 
Col. 247-41 0 . 

Funds for Integrated Education Scheme 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 204-07 

Power Distribution by Private Companies 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 148-50 
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Recall of Officials 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 67-68 

Requirement of Petroleum Products 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 56-60 

Settlement of Railway Claims 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 173-75 

Shortage ofEasential Commodities 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 93-94 

Special Commissions/Committees on Rail 
Accidents 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 244 

Terrorist Activities 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 93-96 

Trade Deficit 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 184-85 

Training to NCC Cadets 
(Deb. 6, Vol. XVII, 23-02..;2006) 
Col. 289-91 

Uncultivable Land 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 69-72 

Vacancies Reserved for Ex-Servicemen 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 45-46 

BudboUa, Sbri Rajnanyan 
Allistance to Public Sector Undertaking 

(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 26-34 

Functioning of Anganwadi Kendras 
(Deb. 14, Vol. XVIII, 07-03-2006) 
ColAO 

Oeneral Budget, 2006-2007-0eneral 
Discussion, Demands for 
Supplementary Orants (Oeneral)-
2005-2006 and Demands for Excess 
Grants (General)-2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 493-96 

Need to accord clearance by the Forest 
Department for construction of road 
and bridge between Rath (Hamirpur) 
and Garautha (Jhansi) (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 342 

Need to include road from Deori Bandh 
(Uttar Pradesh) to HarPalpur (Madhya 
Pradesh) under National Highways 
and complete the widening of road 
between Deori Bandh and Mataudh 
(MUR377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 503 

Need to lay a new railway line between 
Harpalpur and Hamirpur Road railway 
station, Uttar Pradesh (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 442-43 

Need to open branches of State Bank of 
India at Sareela and Muskara in 
Hamirpur Parliamentary Constituency 
and Kabrai in Mahoba district of Uttar 
Pradesh (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 294 

Need to provide a direct train between 
Mahoba and Lucknow via Kanpur with 
necessary amenities at Mahoba 
Railway Station in Uttar Pradesh 
(MUR377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 342-43 

Need to provide a special relief package 
to the farmers whose crops have been 
damaged due to hailstorm and rains in 
.Hamirpur and Mahoba regions in Uttar 
Pradesh (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 10-11 

Railway Budget, 2006-2007 General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10. Vol. XVII, 01-03-2006) 
Col. 386-90 
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Bwllwmutbllry. Shrl 
Khunaur 

Attack on Scientific Institutes 

Sinsumi Peace Talks with DHD 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 263-64 

(Deb. 4, Vol. XVII, 21-02-2006) PeaceTalkswithNDFB 
Col. 36 (Deb. 14, Vol. XVIII, 07-03-2006) 

Bodo Accord 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 268-69 

Budget (General)-2006-07 
Demands for Grants--2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 400-02 

Computerisation of Post Offices 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 19 

Construction of Flyover Bridges 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 270 

Conversion afForest Village into Revenue 
Villages 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 134-35 

Development of Railway Stations 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 206-07 

Dhansri and Champamati Irrigation 
Projects of Assam 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 169 

Drinking Water Supply to Rural Areas 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 20 

Establishment of Airport at Kokrajhar 
(Deb. 32, Vol. XX, II-OS-2006) 
Col. 169-70 

Incidents of Killing in Assam 
(Deb. 20, Vol. XVIII, 14:'03-2006) 
Col. IIQ.;a 1 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 438-39 

Col.3SO 
Reopening/Opening of Level Crossings 

(Deb. 27, Vol. XIX.II-0S-2006) 
Col. 108-09 

Setting up of Educational Institutions 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 201 

Chakrabortty. Sbrl SWldesb 
Changing Determining Date of Aae Limit 

(Deb. I S, Vol. XVIII, 08-03-2006) 
Col. 75 

Indigenous Systems of Medicine in 
Central Government Hospitals 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 332-33 

Need to withdraw the more for closure of 
Government ofIndia Stationery Office 
(MUR377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 330-31 

Cbakraborty, Dr. Sujan 
Petroleum and Natural Gu Relulltion 

Board Bill, 2006-Consid and Pus 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 84-88 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways}-2006-07 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 311-13 

Setting Up oflnstitutes of Public Health 
(Deb. 26. Vol. XIX, 10-05-2006) 
Col. 22-23 

Small and Medium Enterprises 
Development Bill, 200~nsid. &: 
Pass 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 361-64 



590 LOKSABHA 

Standing Committee on Science and 
Technology, Environment and 
Forests-Hundred and fifty-fifth to 
Hundred and sixty first Reports-laid 
(Deb. 32, Vol. XX, 18-05-2006) 
Co 1.3 09-1 0 

Cblkraborty, Sbri AJoy 
AIDS Hospitals/Centres 

(Deb. 31, Vol. XX, 17-05-2006) 
Col. 23-35 

Air Services in West Bengal 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 222 

Assistance to Promote Adventure Sports 
(Deb. 5, Vol. XVII, 22-02-2006) 
CoI.l76-77 

Bilateral Tics with Bangladesh 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 251-53 

Bomb Blasts 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 379-82 

Bt. Cotton Seed 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 285-86 

Commissioning of Railway Crossing 
Points 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 14041 

Condition of Jessore Road 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 234-3S 

Construction of Sea Port in West Bengal 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 213 

Contempt of Courts (Amendment) Bill, 
2004--Consid. & Pass 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 327-29 

Cut in coal Production by CIL 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 24 

Demands for Grants (GeneraJ}-2006-2007 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 360-64 

Electricity Generation from Sea Waves 
(Deb. I S, Vol. XVIII, 08-03-2006) 
Col. 169-70 

FDI in Captive Coal and Lignite Mining 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 41 

Fire Fighting Measures for High Rising 
Buildings 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 321-22 

Foreign Dignitaries 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 197-204 

Funds for Watershed Programme 
Organised by NGOs 
(Deb. 33, Vol. XX, 19-05-2006) 
Co1.2SI-68 

Import of Natural Gas from Bangladesh 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 21 

Improvement in Passenger Amenities 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 141-42 

Jan Shikshan Sansthan 
(Deb. 4, Vol. XVII, 21-02-2006) 
Co1.118-27 

Loans to Farmers 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 130-33 

Need to bring forth a comprehensive 
legislation for the ·welfare of 
Agricultural Workers (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 491-92 

Need to provide three crossing points on 
the Barasat-Hasnabad Section of 
railways under Sealdah Division for the 
benefit of local commuter (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.3S1-52 
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New Railway Terminus in Kolkata 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 183-84 

Telephone Tapping Case 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 219-20 

Power Crisis in Delhi 
(Deb. 28. Vol. XIX. 12-05-2006) TrainingtoRuralUnemployedbyNGOs 
Col. 179-80 (Deb. 33, Vol. XX, 19-05-2006) 

Prevalence of Diabetes Mellitus 
(Deb. 15, Vol. XVIII. 08-03-2006) 
Col. 29-3 I 

Procurement Affected due to VRS in FCI 
(Deb. 8. Vol. XVII, 27-02-2006) 
Col. 175-76 

Purchase of Raw Jute 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 66 

Railway Goods Service to Bangladesh 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 209 

Reduction in Prices of Drugs 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 230-31 

Review of Height of Narmada Dam 
(Deb. 29, Vol. XIX, 15-0S-2006) 
Col. 46-52 . 

Revival oflDPL and HAL 
(Deb. 3, Vol. XVII, 20-02-2006) Col. 153 

Revival of Sick Industries in West Bengal 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Col. 117-19 

Shifting of Mountaineering Division 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 14S-46 

Shortage ofBSNL SIM Cards 
(Deb. 26. Vol. XIX, 10-0S-2006) 
Col. 71 

Shortage of Stamp Papers 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 274 

Situation arising out of the proposed 
reservation for OBCs in lIMa, UTs and 
other Higher Educational Institutions 
of the country and steps taken by the 
Governmont in reprd thereto (CA) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 422-23 

Col. 198-200 
WaterlEffluent Treatment Plants 

(Deb. 29, Vol. XIX, I S-05-2006) 
CoI.2S8-60 

Withdrawal of Preferential Treatment to 
Kendriya Bhandars 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 144-45 

ChaUha, Shrt Kirtp 
Motion of Thanks on the President's 

AddllCss 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 379-8S 

Chander Kumar, Prof. 
Finance Bill, 2006 

(Deb. 22, Vol. XIX, 18-03-2006) 
Col. 135-38 

Four Laning of National Highways 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 33S-36 

General Budget, 2006-2007-General 
Discussion, Demands for 
Supplementary Grants (General~ 
200S-2006 and Demands for Excess 
Grants (General)-2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI.S89-91 

Need for checking water pollution in river 
Ganga at Varansi and steps taken by 
the government in this regard 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 428 

Purchase of Food,rains by Private 
Companies 
(Deb. 29, Vol. XIX, I S-OS-2006) 
Col. 221-22 
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Ilailway Budlet-2006-07 -General 
\)\\tUI\ion and nemands for Grants 
·000Accoun\(.\\ai~)-'l~' 
(Deb. J J, Vol. XVJI1, 02-03-2006) 

CoL #6-48 
St.,. for B.I.ncod And Equitable 

Development of All parts of the 
Coumry-(Rea.) 
(Deb. 33, Vol. XX, 19-05-2006) 
CoL414e16 

Clludnppu,SbrtC.K. 
ADB Loan to Kerala 

(Deb. 7, Vol. XVII, 24-02-2006) 
CoL 118-19 

Airports in Kerala 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 202 

Alliltance to Keral. by Coconut 
TechnoJoay Mission 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 192-94 

BonUi on Monthly Income Accounts 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 1-' 

8t. Cotton Seed 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoL215-86 

Civil Nuclear Energy Cooperation with the 
United StIteS (OUR 193) 
(Deb. II, Vol. XVIII, 11-03-2006) 
CoI.S7~S 

CIoIure of Post Offices (H.A.H. Dis.) 
(Deb.- 28, Vol. XIX, 12-05-2006) 
Col. 488 

Ciolure of Tea Estates 
(Deb. 35, Vol. XX, 23-05-2006) 
CoL31S 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 45 A) by Shri 
SW'lYII'III1 Sudhakar Reddy-Consid. 
(Deb. 12, Vol. XVIII, 03-03-2006J 
CoL3SS-S. 

Constitution (Amendment) Bill, 2004-
(Insertion of new article 45A) by Shri 
Suravaram Sudhakar Redd~ -Consid. 
& Withdrawn 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 445-47 

Constitution (Amendment) Bill, 2006 
(Amendment Article of article 148) by 
Shri C. K.Chandrappan-lnt. 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 343 

Constitution (Scheduled Castes) Order 
(Amendment) Bill, 2006 (Amendment 
of paragraph 3) by Shri C.K. 
Chandrappan-Int. 
(Deb. 2, Vol. XVII. 17-02-2006) 
Col. 366 

Construction of Dams 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 391-92 

Construction of International Container 
Terminal 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 24344 

Construction of National Waterways in 
Kerala 
(Deb. 10. Vol. XVII. 01-03-2006) 
Col. 13940 

Construction of Tanur-Guruvayoor 
Railway Line 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 154 

Cultivation of Land by Farmers on Border 
Areas 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 178-79 

Doubling of Kayankulam-Ernakulam 
Railway Line 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 195-96 

Empowered Committee on Power Sector 
Refonns 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 2-1 I 
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Establishment ofMRO Facilities 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 233 

• India's Vote in IAEA on the laue Ofll'll1'5 
Nuc1arproplllUlle (OUR 193) 
(Deb. I, Vol. 'XVII, 27-02-2006) 
Cot. 3)""" 

Expenditure on UD I""""", in IPO 
(Deb. 28, Vol. XIX, 12-05-2006) (Deb. 2, Vol. XVII, 17-02-2006) 
Co1."97-118 Col. 21-25 

Export Share ofSSI 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 306-08 

Fanners (Welfare) Bill. 2006 by Shri c.K. 
Chandrappan-Int. 
(Deb. 2, Vol. XVII. 17-02-2006) 
Col. 367 

FDI in Retail Market 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 157-58 

Foreign Dignitaries 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 197-204 

Foreign Educational Institutions 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. ISS-56 

Harassment of Women in KVS and NVS 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 245-48 

Historical Worship Places 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. IS 

Honorarium to Anlanwadi Workers 
(Deb. 30, Vol. XIX. 16-05-2006) 
C01.3SS-62 

Import of Rubber 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 128-30 

Import of Wheat 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 109-12 

ITI II Intearlted Production Unit of'BSNL 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 490-91 

Luxury Tourist Trains 
(Deb. I~, Vol. XVIII. 09-03-2006) 
Col. 141-42 

Market Rate of Coconut 
(Deb. 29, Vol. XIX. 15-05-2006) 
Co1.414-1S 

Metro Railway Project 
(Deb. 12, Vol. XVlII. 03-03-2006) 
Col. 248-49 

Ministry of Agriculture 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 438-41 

Motion of Thanks on the President's 
Address 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col. 370-79 

National River Conservation Plan 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 8 

Need to advise the Government of 
Karnataka to ensure that the job 
seekers from other States are not 
discriminated while seeking an 
employment in the State (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 345 

New Railway Line between Thanur and 
Guruvayoor 
'(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 171-72 

One Time Settlement Schemes 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 91-99 
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Railway Bud,et-2006-07-General 
DilCUuion and Demands for Grants 
onAc:count (Rai1ways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoL 446-48 

Steps for Balanced And Equitable 
Development of All parts of the 
Coun1ry--{Res.) 
(Deb. 33, Vol. XX, 19-05-2006) 
CoI.414-16 

CIudn ...... SbriC.K. 
ADB LoIn to Kerala 

(Deb. 7, Vol. XVII, 24-02-2006) 
CoL 118-19 

Airports in Kerala 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 202 

A,.i,tance to Kerala by Coconut 
TecImoloJy Mission 
(Deb. 34, Vol. XX, 22-05-2006) 
CoL 192-94 

Bonus on Monthly Income Accounts 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 1-7 

Bt. Cotton Seed 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoL215-16 

Civil Nuclelr Energy Cooperation with the 
UnitedS ... (DUR 193) 
(Deb .• 1, Vol. XV)]), 11-03-2006) 
CoI.S7~S 

CIoIureofPostOftices(H.A.H. Dis.) 
.(Deb.- 28, Vol. XIX, 12-05-2006) 
Col. 481 

Clolure of Tea Estates 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 315 

Con.titution (Amendment) Bill, 2004 
(Insertion of new article 45 A) by Shri 
Suravaram Sudhakar Reddy-Consid. 
(Deb. 12, Vol. XVIII, 03-03-2006)" 
CoL 355-S1 

Constitution (Amendment) Bill, 2004-
(Insertion of new article 45A) by Shri 
Suravaram Sudhakar Reddy-Consid. 
IlL Withdrawn 
(Deb. 28, Vol. XIX, 12-05-2006) 
CoJ.445-47 

Constitution (Amendment) Bill, 2006 
(Amendment Article of article 148) by 
Shri C. K.Chandrappan-Int. 
(Deb. 12. Vol. XVIII, 03-03-2006) 
CoJ.343 

Constitution (Scheduled Castes) Order 
(Amendment) Bill. 2006 (Amendment 
of paragraph 3) by Shri C.K. 
Chandrappan-Int. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 366 

Construction of Dams 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 391-92 

Construction of International Container 
Terminal 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 243-44 

Construction of National Waterways in 
Kerala 
(Deb. 10, Vol. XVII. 01-03-2006) 
Col. 139-40 

Construction of Tanur-Guruvayoor 
Railway Line 
(Deb. 32, Vol. XX, 18-05-2006) 
CoI.1S4 

Cultivation of Land by Farmers on Border 
Areas 
(Deb. 30. Vol. XIX. 16-05-2006) 
Co1.J78-79 

Doubling of Kayankulam-Ernakulam 
Railway Line 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 195-96 

Empowered Committee on Power Sector 
Reforms 
(Deb. 10. Vol. XVII, 01-03-2006) 
Col. 2-1 I 



NAME INDEX 593 

Establilhment ofMRO Facilities 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 233 

.India's Vote in IAEA on Ihe luueofll'lft's 
NudelrpNIIlllUReCDUIt 193) 
(Deb. I, Vol. 'XVII, 27-02-2006) 
CoI.33S044 

Expenditure on R&D It r .... _ in fPC) 

(Deb. 28, Vol. XIX, 12-05-2006) (De.,. 2, Vol. XVII, 17-02-2006) 
Col. 97-118 Col. 21-25 

Export Share ofSSI 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 306-08 

Farmers (Welfare) Bill, 2006 by Shri C.K. 
Chandrappan-Int. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 367 

FDI in Retail Market 

Ina inIep'Ited Production Unit ofBSNL 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 490-91 

Luxury Tourist Trains 
(Deb. I~, Vol. XVIII, 09-03-2006) 
Col. 141-42 

Market Rate of Coconut 
(Deb. 29, Vol. XIX. ) 5-05-2006) 
CoI.414-15 

(Deb. 30, Vol. XIX. 16-05-2006) Metro Railway Project 
Col. 157-58 (Deb. 12, Vol. XVIII. 03-03-2006) 

Col. 248-49 
Foreign Dignitaries 

(Deb. 5, Vol. XVII, 22-02-2006) 
CoI.J 97-204 

Foreign Educational Institutions 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. ISS-56 

Harassment of Women in KVS and NVS 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 24S-41 

Historical Worship Places 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 15 

Honorarium to Ansanwadi Workers 
(Deb. 30, Vol. XIX, 16-0S-2006) 
CoI.355~2 

Import of Rubber 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 121-30 

Import of Wheat 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 109-12 

Ministry of Agriculture 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 431-41 

Motion of Thanks on the President's 
Address 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 370-79 

National River Conservation Plan 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col.. 

Need to advise the Government of 
Karnataka to ensure that the job 
seekers from other States are not 
discriminated while seekins an 
employment in the State (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.34S 

New Railway Line between Thanur and 
Guruvayoor 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoL 171-72 

One Time Settlement Schemes 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 91-99 
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Post Godhra Violence 
(Deb. 4, Vol. XVII. 21-02-2006) 
CoI.IIl-·12 

Procesling and Marketing of Coconut 
Water 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col.3S4-~5 

Prod1!::!:mlExpon of Rubber 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 3641 

Promotion and Preservation of Ayurveda 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 329 

Quality of Education for Emerging Sectors 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.SO-S2 

Railway Line between Trichur and 
Kollengods 
(Deb. II. Vol. XVIlI, 02-03-2006) 
Col. 216 

Railway Line for Movement of EMUs 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Col. 196 

Railway Zones 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 8-10 

Representation ftom Nor1h 001 Konkan 
Railway Action Committee 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.l~5 

Reservation for SCslSTs in Private Sector 

Scning up of Coast Guard Station 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 89-90 

Shortage of Hybrid and Coconut Saplings 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 262-63 

Situation arising out of alleged brutal 
attack and killinC of Adivasis by Police 
in Kalinganagar in Orissa (CA) 
(Deb. 20, Vol. xvm. 14-03-2006) 
Col. 36S-69 

Situation arising out of inaction on the 
part of Government to solve the 
problems being faced by the residents 
of Delhi due to massive demolition 
drive being undertaken in NCT Delhi 
(CA) 
(Deb. 13. Vol. XVIII. 06-03-2006) 
Col. 339-40 

Situation arising out of in creasing Naxalite 
and Maoist activities in the Country 
and steps taken by the Government in 
regard thereto (C.A.) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 573 

Stoppage of Matsyagandha Express 
(Deb. 32. Vol. XX, IS-05-2006) 
Col. 280 

Technology Mission on Oilseeds and 
Pulses 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 54-56 

(Deb. 6, Vol. XVII, 23.02.2006) Thalassery-Mysore Railway Line 
Col. 24 (Deb. 32, Vol. XX, IS-05-2006) 

Restructuring ofFACI' 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. III 

Rise in prices of essential commodities 
(OUR 193) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 645-47 

Scholarship to Girl, 
(Deb. 14, Vol. XVIII~ 07-03-2006) 
CoL 243 

Col. 237-38 
Vanita Cultivators 

(Dcb. 30, Vol. XIX. 16-05-2006) 
Col. 289-92 

Vidyalaya Viku Nidhi 
(Deb. I", Vol. XVIII, 07-03-2006) 
Col. 325 

Visit ofWTO Director General to India 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoL311-IJ 
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World Heritage Status to Tawang 
Monastery 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 261 

Cun.met, Shri Mani 
Cancellation ofFli&hts in NE Region 

(Deb. 32, Vol. XX, 18-05-2006) 
Col. 162 

Cease Fire Agreements with Underground 
Organisation 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 145-46 

General Budget, 2006-2007-General 
Discussion, Demands for 
Supplementary Grants (General)-
2005-2006 and Demands for Excess 
GranIs (GeneraI)-2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 571-73 

Need to stop construction of Tipaimukh 
dam on the Barak river in Manipur 
(MUR3n) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 273-74 

Shortage of Staff 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 223 

Status of Tipaimukh Hydro-electric 
Project 
(Deb. 21, Vol. XIX, 12-05-2006) 
CoI.ln-71 

Chatterjee, Sbrl Santa.rI 
Enrolment of Students under SSA 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 17 

Need to ensure that interest rate on 
Provident Fund is not further reduced 
(MUR377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 501'()2 

Need to stop downsizing of Foreign 
Department of State Bank of India in 
Kolkala(MUR377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 488-89 

Need to take steps to check the evil 
practice of child sacrifice in Western 
Uttar Pradesh (MUR 377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 319 . 

Opening of Maritime University in West 
Benpl 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 320 

Promotion of Tea 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 17 

Railway Budget, 2006-2007 General 
Discussion and Demands for Grants 
on Account (Railways}-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoI.315-16 

Restoration of Democracy in Nepal 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 12 

Chaudhary, Dr. 'lUshar A. 
Nced for construction of an over-bridge 

at Gangadhara and Virpur railway 
crossings on National Highway No.6 
in Gujarat (MUR 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 495 

Need to construct Over-Bridges at 
Kadodara Char Rasta and Kamrej-Char 
Rasta on National Highway Nos.6 and 
I respectively in Gujarat (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 63-64 

Need to construct over-bridges at 
Kadodara-Char Rasta on National 
Highway Nos. 6 and I in Gujarat 
(MUR377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 436 

CMUre, Shn Rap. Han 
Admission to Single Girl Child in KVS 

(Deb. 35, Vol. XX, 23-05-2006) 
CoI.217-19 

Agro Climatic Zones 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 220-23 
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Amenctment in Labour Liws 
(Deb. 3, Vol. XV". 20..o2~2006) 
Col. 98-99 

Backloa of Reserved Posts· 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 216 

. BSNL Services in Rural Areas 
(OeD. 2. Vol. XVII, 17..02-2006) 
CoI.301~2 

Chikunauniya Menace 
(Deb. 31. Vol. XX. 17-05-2006) 
CoL 165-67 

Coal Supply to Small and Medium 
Industries 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 122·23 

Computerisation of Post Offices in 
Maharashtr. 
(Deb. 2. Vol. XVII, 17-02-2006) 
Col. 254 

Conference ofVCs of Central Universities 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 110-11 

Dairy/Poultry Venture Capital Fund 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 366 

Deemed Universities 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 51-52 

Development of Mutant of Ground nut 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. ISO-52 

Establishment of LPT/HPTIVLPT in 
States 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.3B1-93 

Expansion/Renovation of Railway 
Stations in Delhi 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 76-77 

Full Capital Account Convertibility 
(Deb. 28, Vol. XIX, 12-05-2006) 
CoI.305~ 

Funds to Maharuhtra for New Cities 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 110-11 

Funds under Mahila Samrlddhi Yojana 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 134-36 

Incentive for Agro-Forestry 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 238 

India-US Technical Talks 
(Deb. S. Vol. XVII. 22-02-2006) 
Col. 172-74 

Integrated Development of Small Towns 
(Deb. 28, Vol. XIX. 12-05-2006) 
Col. 383-89 

Landline Telephone Connections 
(Deb. 2. Vol. XVII, 17-02-2006) 
Col. 279-81 

Mid-day Meal in Madarsas 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 65 

Modernisation of Non-Metro Airports 
(Deb. 27, Vol. XIX, 11-05-2006) 

• Col. 182-83 
National Eligibility Test 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 279-80 

Naxalite Attacks on Trains 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 225-26 

Passenger Ship Service between Mumbai 
and Karachi 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 91-93 

Pending Insurance Claims 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. I 62-6S 

Power to Maharashtra 
(Deb. IS, Vol. XVIII, 01-03-2006) 
Col. 137-38 

Production of Foodpins 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 415-11 
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Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways}-2006-07 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 287-88 

Re-Development of Oil Fields byONGC 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 230 

Registration of New Companies 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 18-89 

Safai Karamcharis in Maharashtra 
(Deb. 7, Vol. XVII. 24-02-2006) 
Col. 126-30 

Schemes for Rural Poor 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col. 221-22 

Setting up of Cancer Treatment Institutes 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 178 

Setting up of Atomic Energy Plants 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 284-85 

Settinl up of Coast Guard Stations 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 161 

Silk Production 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 225-30 

Spectrum Policy 
(Deb. 26, Vol. XIX, J 0-05-2006) 
Col. 663-64 

Telephone Facility to Panchayats in 
Maharashtra 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 209 

Tiger Project in Maharashtra 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 123-24 

Training to Security Personnel 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 145-46 

Unemployment Engir.eoring and Medical 
Graduates 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoL 244 

Uniform SIIes Tax on Petroleum Products 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 211 

Utilization of Funds for Development of 
Adivuis 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 202'()3 

Cllavan, Shri Harilbchandn 
ADBLoan 

(Deb. 33. Vol. XX, 19-0~-2006) 
Col. 384-85 

Assets of SBI 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 123 

Assistance from Foreign Countries for 
Rural Electrification 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 332 

Cargo Capacity orMajor Ports 
(Deb. 31, Vol. XX, 17-05-2006) 
Col 110-11 

Clinical Services 
(Deb. 32, Vol. XX, I a-OS-2006) 
Col. 174 

Consent between India and USA for 
Energy Cooperation 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 391-92 

Cyber Cafes at Railway Stations 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 71-74 

Decline in School Drop-out 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 168-76 

Facilities at Atari Railway Station 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 251 
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Increase in Entry Fee I Blacklisted Telecom Firms 
(Deb. 32. Vol. XX, 18-05-2006) I (Deb. 26, Vol. XIX, 10-OS-2006) 
Col.ll6-17 , Col. 379-86 

Need to grant relief to the farmers who 
had borrowed loans in Malegaon 
Parliamentary Constituency. 
Maharashtra with a view to check 
increasing incidents of suicides by 
farmers in the region (MUR 377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 241 

Need to release funds for development of 
Manmad in view of forthcominl 
Kumbh Mela of 2008 at Nanded. 
Maharashtra(MUR 377) 
(Deb. 30. Vol. XIX, i6.0S-2006) 
Col. 43940 

Production/Stock of Aluminium 
(Deb. 35. Vol. XX, 23-05-2006) 
Col. 286-88 

Profit Earned by NTPC 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 306-07 i 

Committee to Evaluate Publicity Activities 
(Deb. S. Vol. XVII, 22-02-2006) 
Col. 99 

Consumer Courts 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 142-50 

Corruption in KVS 
(Deb. 30,. Vol. XIX, 16-05-2006) 
Col. 184-88 

Delay in Construction of Roads under 
PMGSY 
(Deb. 2, Vol. XVII, 17-02·2006) 
CoI.I04-OS 

Delay in implementation of Agricultural 
Schemes 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 125 

Delinking of Va dinar from Kandla Port 
(Deb. 31. Vol. XX. 17-05-2006) 
Col.IS6 

Surrender of Criminals ; Downsizing Group D and C Employees 
(Deb. 35, Vol. XX, 23-05-2006) i (Deb. 10. Vol. XVII. 01-03-2006) 
Col. 199 : Col. 74-75 

Trade with Ireland I Drug De-addiction Centres 
(Deb. 3S, Vol. XX, 23-05-2006) (Deb. 27. Vol. XIX. 11-05-2006) 
Col. 34-35 Col. 14-16 

Wheat Storage 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. ISS-56 

Chavd., Shri H.rislnh 
Annual Assistance for Storage etc. 

(Deb. 29. Vol. XIX, ·IS·0S-2006) 
Col. 176-77 

Availability of Passport Application Forms 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 139 

Bharuch·Dahej Gauge Conversion p....,ject 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 121-22 I 

Employment Generation Scheme 
(Deb. 7, Vol. XVII. 24.02-2006) 
Col. 20-31 

Enhancement of Funds under Swajaldhara 
Yojana 
(Deb. 33. Vol. XX. 19-05-2006) 
Col. 23940 

Expenditure on Livelihood of Farmers in 
Different States 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 14143 

Export of Milk Products 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 300-01 
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Female Literacy . 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. I%-99 

Fertility of Drought hit Areas 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 32-33 

Need for construction of an overbridge 
on National Highway at Disha town 
in Banaskantha Parliamentary 
Constituency, Gujarat (MUR 377) 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 484 

Free Residential Schools for SC/ST/OBC Need to complete the work on Palanpur-
and Minorities Children Ahmedabad Section on National 
(Deb. 11. Vol. XVIII. 02-03-2006) Highway linking Delhi-Ahmedabad 
Col. 74-76 and declare Palanpur-Ambaji section 

Gauge Conversion Project via Khedbraha and Himmatnagar as a 
(Deb. 32. Vol. XX. 18-05-2006) National Highway (MUR 377) 
Col. 114 I (Deb. 23. Vol. XIX. 20-03-2006) 

General Budget-2006~2007-General I Col. 16 
Discussion. Demands for I Need to provide adequate funds for 
Supplementary Grants (General)- ensuring availability of water for 
2005-2006 and Demands for Excess drinking and irrigation purposes 
Grants (Generalr--2003-2004 in Banaskantha Parliamentary 
(Deb. 16, Vol. XVIII. 09-03-2006) Constituency, Gujarat (MUR 377) 
Col. 581-85 (Deb. 29. Vol. XIX, 15-05-2006) 

Improvement of Ahmedabad Bypass 
(Deb. 26, Vo\. XIX, 10-05-2006) 
Col. 271 

Interrogation System 
(Deb. 4, Vol. XVII. 21-02-2006) . 
Col. 177-78 

Land Allotment Cancelled by D.D.A. 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 164-65 

Marketing to Telecom Circles 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 217-24 

Merger of Industries 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 91 

Minimum Support Price of Pulses 
(Deb. 8. Vol. XVII. 27-02-2006) 
Col. 235 

Misuse of Funds by NGOs 
(Deb. 33. Vol. XX. 19-05-2006) 
Col. 200 

MUltipurpose National Identity Cards 
(MNICs) 
(Deb. 14, Vol. XVIII. 07-?3-2006) I 
Col. 8 I 

Col. 543-44 
Need to provide economic package to the 

Nagar Palikas in Banaskantha 
Pari iamentary Constituency for 
providing basic amenities in the smaller 
towns of the region (MUR 377) 
(Deb. 5. Vol. XVII, 22-02-2006) 
Col. 336-37 • 

Objective ofNAFED 
(Deb. 34. Vol. XX, 22-05-2006) 
Co1.212-13 

Production of Cow Milk 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 229-30 

Production of Milk 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 153-54 

Projects Approved Under NHM 
(Deb. 29, Vol. XIX, J 5-05-2006) 
Col. 152-54 

Railway Budget-2006-2007-General 
Discussion and Demands for Grants 
on Account (Railwaysr--2006-2007 
(Deb. 10, Vol. XVII. 01-03-2006) 
Col. 361-62 
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Reduction in Fee by IIMs 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 72-73 

Reduction in Prices of Drugs 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 230-3 I 

Violation of Human Ri,hts by Army 
Officials 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 120 

White Paper on MNCs 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col. 306 

Research on Rains Chldambaram, Shri P. 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. ISS 

Rural Telecommunication Network 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 199-202 

Setting up of Centres by IGNOU 
(Deb. lS, Vol. XX, 23-05-2006) 
Col. 105-07 

Shifting of West em Railway Zonal Office 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 151-52 

Shortage of Staff 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.IS4-55 

Special Court for FERA Cases 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 306 • 

Submission of Fake Bills for Subsidy on 
Fertilizers 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 234-36· 

Tax Evasion by MNCs 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 134 

Upgradation of Coastal Highways 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 286-87 

Upgradation of Rural Telephones 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 185-96 

Upkeep ofLctter Boxes 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 112-13 

Appropriation (No.2) Bill, 2006-lnt.-
Consid. and Pass 
(Deb. 17, Vol. xvm, 10-03-2006) 
Col. 406-d"8 

Appropriation (No.3) Bill, 2006-lnt.-
(Consid. &; Pass) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 429-30 

Appropriation Bill, 2006-lnt.-Consid. 
and Pass 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 405-06 

Budget (General)- 2006-07-Presentation 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 1-43 

Demands for Excess Grants (General}-
2003-2004 
(Deb. 13, Vol XVIII, 06-03-2006) 
Col. 372 

Demands for Supplementary Grants 
(General}-2005-2006 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 371-72 

Finance Bill, 2006 
(Deb. 22, Vol. XIX, 18-03-2006) 
Col. 1-3 

Finance Bill, 2006-Consid. & Pass 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 71-86 

Finance Bill, 2006-lnt. 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 44 

Fiscal Responsibility and Budget 
Management Act, 2003 (St.}-Laid 
(Deb. 9, Vol. XVII, 28-02-2006) 
Col. 43 
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General Budget-2006-2007-General 
Discussion, Demands for 
Supplementary Grants-{General)-
2005-2006 and Demands for Excess 
Gran~General}-2003-2004 

(Deb. 17, Vol. XVlII, 10-03-2006) 
Col. 370404 

Reserve Bank oflndia (Amendment) Bill, 
200'~onsid. & Pass 
(Deb. 31, Vol. XX, 17-0'-2006) 
Col. 460-61,467-68 

Rise in prices of essential commodities 
(OUR 193) 
(Deb. 34, Vol. XX, 22-0'-2006) 
Col. 64749 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 393-9' 

State Bank of India (Subsidiary Banks 
Laws) Amendment Bill, 2006-lnt. 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI .. 492 

Taxation Laws (Amendment) Bill, 2005-
Consid.and Pass 
(Deb. 31, Vol. XX,~ 17-05-2006) 
CoI.4 70-74,483-91 

Union Duties of Excise (Electricity) 
Distribution Repeal Bill, 2006-C0nsid. 
and Pass 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 34348 

Chinta Moban, Dr. 
Allotment of Oil Blocks under NELP 

(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 5 

Changes in Delhi Development Act 
(Deb. 33, Vol. XX, 19-0'-2006) 
Col. 369-70 

Children keeping away from Schools 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 98-101 

Construction of Roads in Bihar 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 212-13 

Consumer Awareness Programme 
(Deb. 19, Vol. XVIII, 13 ... 03-2006) 
Col. 9-13 

Dabhol Power Project 
(Deb. IS, Vol. XVIII, 08-03-2006) 
CoI.I04-C6 

Decrease of Labour Cost 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 191-92 

Development of National Waterways 
(Deb. 31, Vol. XX, 17-0'-2006) 
Col. 4546 

Ethanol Blended Petrol 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 118-19 

Export of Petroleum Products 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 4548 

Financial Irregularities in NCDEX 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 178 

Hydel Power Projects 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 227-30 

Impact ofImport of Goods 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 52-53 

Impact of Land Mismanagement 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 23940 

Implementation ofNRHM 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 210-13 

Import of Machinery for Power 
Generation 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 188-90 
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Import of Oil 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 194-95 

Indo-Russia Nuclear Energy Cooperation 
(Deb. 10, Vol. XVII. 01-03-2006) 
Col. 191-92 

Interest Charged by SIOBI 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 214-15 

LoanbyNTC 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 128-30 

Merger of Air India and Indian Airlines 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 189-90 

National Bio Fuel Centres 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 180-81 

Naxalite Attacks 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col. 173-76 

Report on WTO 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 321 

Requirement of Crude Oil by Oil 
Companies 
(Deb. 32. Vol. XX. 18-05-2006) 
Co1.216-17 

Shortage of Fertilizers 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 14-41 

Shortage of Software and Hardware 
. Engineers 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Co1.218-21 

Special Economic Zone for IT Industry 
(Deb. 21. Vol. XIX. 17-03-2006) 
Col. 171-72 

Stocks of Foodgrains 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 218-20 

Upgradation of Rural Telephones 
(Deb. 7. Vol. XVII. 24-02-2006) 
Col. 185-96 

NCM's Report on Communal Violence VAT on LPG 
(Deb. 30. Vol. XIX. 16-05-2006) (Deb. 27. Vol. XIX, 11-05-2006) 
Col. 151-52 Col. 124 

New Policy for Wind and Solar Energy 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 245-46 

Payment by SAIL against Damage 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 150·51 

Production of Foodgrains 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 240-41 

Rangarajan Committee Report 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 275-77 

Rajiv Gandhi Qrameen Vidyutikaran Yojana 
(Deb. 28, Vol. XIX. 12-05·2006) 
Col. 155·57 

Recommendations of Law Commission 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 28-33 

Wastage of Natural Gas 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 221-22 

Withdrawal of Troops from Siachin 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 323-24 

Chitthan, Shri N.S. V. 
Credit to Agriculture Sector 

(Deb. 12, Vol. XVIII, 03-03-2006) 
. Col. 27-28 

Historical Worship Places 
(Deb. 32, Vol. XX, 18·05-2006) 
Col. 9 

Need for widening of alternate road from 
Barthiaguandu to Kodaikanal via 
Vadipatti-Thadiyankundu-Kodaikanal 
in Tamil Nadu (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 327 
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Need to check the rising population in the 
country for sustained growth and 
development (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
CoI.6S-66 

Need to enact a legislation to prevent sale 
of sub-standard gold (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Co 1.36 I 

Need to make it mandatory for every 
eligible person to vote in General 
Elections (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 343-44 

Need to operate international flights from 
Madurai, Tamil Nadu to Singapore, 
Kuala Lumpur and Gulf countries 
(MUR377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 382-83 

Railway Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Co1.3S7-61 

Choudhary. Shrl Nikhil Kumar 
Appointment of Teachers 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 112-13 

Common Entrance Test 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.2SI-S2 

Corruption in Army 
(Deb. 16, Vol. XVIlI, 09-03-2006) 
Col. 92-93 

Eni"powerment ofTribal Women 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 53-54 

Funds for Fast Track Courts 
(Deb. 33, Vol. XX, 19-05-2006) I 
Col. 28-34 I 

Need to broadcast 00-2, Metro Channel 
in Katihar district, Bihar (MUR 377) 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 329-30 

Production of Edible Oil 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 197-202 

Property of Waqf Boards 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 110-12 

Rai Iway Budget-2006-2007-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 456 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 257-59 

Review of Joint Entrance Examination 
System 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 282-83 

Revival of Cement Factories 
(Deb. 19, Vol. XVIlI, 13-03-2006) 
Col. 89-91 

Settlement of Border Disputes amongst 
NE States 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 365-66 

Steel Regulatory Commission 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 169 

Choudhury. Shri Bansagopsl 
Black Marketing of Coal 

(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 19-20 

Funds under Various Schem~s 
(Deb. 16, Vol. XVIlI. 09-03-2006) 
Col. 29 

Chowdhary. Shri Panklj 
Bomb Blasts 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 379-82 
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Entry of Male passengers in Women 
Coaches 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 184-85 

i 
Granting Overseas Citilen oflndia Status I 

(Deb. 5. Vol. XVII. 22-02-2006) . 
Col. 123-24 

Outsourcing Visa Applications 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 182-83 

Pak Wheat in Lieu of Indian Sugar 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 185-87 

Granting Voting Rights to Overseas 
Indians 

! Post Otliccs in Rural Areas 

(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 396 

Hydro-Electric Power Projl!cts 
(Deb. 33. Vol. XX, 19-05-20(6) 
Col. 169-71 

India-US Technical Talks 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 172-74 

Irregularities in Privatc.Torcign Banks 
(Deb. 7. Vol. XVII. 24-02-20(6) 
Col. 122-23 

Loan through Post Offices 
(Deb. 17. Vol. XVIII. 10-03-20(6) 
Col. 245 

Medicines under Drugs Pril'c COlltrol 
Regime 
(Deb. 13. Vol. XVIII. 06-03-2006\ 
Col. 169-70 

Metro rail to Grealt'r NI'ida 
(Deb. 17. Vol. XV III. 10-0)-2006) 
Col. 172 

Mobile and Ba!.ic I'hlllll' "'lIh"l'rib,'rs 
(Deb. 31. Vol. >. x. 17-11~-2(06) 

Co1.41~5 

Need to pnwidt Il,,:d ... hI Madhwalia 
Gosadan \\111" ill!! Illl th.' wdti,rc of sick 
cattle in M'lilal<lj:,!<llll di·;trict. Uttar. 
Pradesh (MUR 377) 
(Deb. 6, Vol. XVII. 23-02-2(06) 
Col. 348 

Need to upgrade Medical College at 
Gorakhpur, Uttar Pradesh with a view 
to provide better Medi~al facilities to 
the people in the region (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 386-87 

(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 111-13 

Printing of Names and Prices of Medicines 
on Labels in Hindi alongwith English 
(Deb. 34, Vol. XX. 22-05-2006) 
('01.433 

Railway Freight ('orriJor Project 
(/)eh. 27. Vol. XIX. 11-05-20(6) 
Col. 10 

Reduction in term dCPl'sits 
(D.:b. 12. Vol. XVIII, 03-03-2006) 
Col. 237 

Rl'pair., of Old Tracks of Shah dar a-Sham Ii 
(Dl"b. 11. Vol. XVIII. 02-03-2006) 
Col. 73 

Reservation Charges (In Return Tickets 
(Deb. 32. Vol. XX. IS-05-20(6) 
Col.ll.'i 

Suppl) ()f Aircraft to Myanmar 
(Dl!b. 15. Vol. XVIII. 08-03-11J(16) 
Col. 112 

Chowdhury. Shri Adhil' 
Adllltl!rants in AYlIr\cJk :\-'kJil'im: .. 

(Deb. 5. Vol. XVII. 22-02-2(06) 
Col. 17 

Adulteration in Petroleum Products 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 190-91 

Allocation of Coal Blol.:ks to N I PC 
(Deb. 10. Vol. XVII, 01-03-::!006) 
Col. 38-39 

Appointment of Heads of Educational 
Institutions 
(Deb. 14, Vol. XVIII. 07-03-2(06) 
Col. 106 



Appointment of Heads of Educational 
Institutions 
(Deb. 14. Vol. XVIII, 07-03-2(06) . 
Col. 106 

Auction of DnA Flats 
(Deb. 2, Vol. XVII, 17-02-2006) 
Co1.261~2 

Average Production of Wheat and Paddy 
. (Deb. 34, Vol. XX. 22-05-2006) 
Col. 241-44 

Centrally Assisted Irrigation Projects 
(Deb. 29. Vol. XIX, 15-0~-2006, 

Col. 39-40 

Charter of Rights and nutice; for Medkal 
PersonncJ,'Patients 
(Deb. 31, Vol. XX. 17-()5-~OO() 

Col. 63 

Checking Grey Market Calls 
(Deb. 7. Vol. XVII. 24-02-:?00ft) ! 

Col. 111-12 

Child Adoption Racket 
(Deb. 6, Vol. XVII. 23-0~-2006) 
Col. 197-98 

Closur~ of Sponge Iron Units 
(Deb. J. Vol. XVII. 20-02-2006\ 
Col. 79-80 

Communication Network in Villages 
wcb. 31. Vol. XX. 17-05-2(06) 
Col. 268-69 

Compulsory Voting i 
(Deb. 7, Vol. XVII, 24-02-2006) : 
Col. 243 

Condition of Weavers 
(Dcb. 7, Vol. XVII, 24-02-2006) 
Col. 179-80 

Conference on Ground Water 
(Dcb. 13. Vol. XVIII. 06-03-2006) 
Col. 306-08 

Corruption in MCI) 
(Deh. 35. Vol. XX. 23-0~-2001l) 
Cnl. 89 

Cotton Procurement Centres 
(Deb. 7. Vol. XVII. 24-02-2(06) 
Col. 219-20 

<,.'reation of National Fund for Strategic 
Agricultural Research 
(Dcb. 34, Vol. XX, 22-05-2006) 
Col. 347-48 

Credit Card Fraud 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 106-07 
(Deb. 28. Vol. XIX. 12-05-2006) 
Col. 162-63 

Cruelly to Animals 
(Dcb. 8. Vol. XVII. 27-02-2006) 
Col. 105-06 

Custodial Death 
(Dd>. 20. Vol. XVIII. 14-03-2006) 
Col. 26H-72 

Cut in t()(ld Sllh~idy 
(Deb. 3. Vol. X VII. 20-02-2006) 
CuI. 12 

ncakr!> C(lIlll11issi"11 
(Ikb 32. V,,1. X X, I H-05-2(06) 
Col. 188 

Delay in Paymcnlof Pfl)\,idl:nt Fund 
(Deb. 8. Vol. XVII. 27-01-2006) 
Col. I 86-81! 

Iklllands lor (irants l (icileral) - 2006-2007 
(Deb. II). Vol. XVIII, 13-03-2006) 
CoU71-75 

Dcvdol'mclll of Civil Aviation 
Infrastructure 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 177-78 

Development of Flood Prone Areas 
(Deb. 34. Vol. XX. 22-05-2006\ 
CoI.459~() 

Development olll"ndi~'rilth 
(Dc!'! 7. Vol. XVII. ~.I·l'2-2i:06, 

Col. 1)7 -100 
DCh:lopmt.'llIl,f l in.II,.\~(.'a~ 

,[kh t'. VI" .\VIII. IO-(J~20f)6; 

t ',,1. 195 
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Development ofViJlages 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 268-72 

Development Projects for West Bengal 
(Deb. I S. Vol. XVIII. 08-03-2006) 
Col. 87-88 

Disbursement of market. Development 
Assistance 
(Deb. 14 .... Vol. XVIII, 07-03-2006) 
Co1.391-92 

District Primary Education Programme 
(Deb. 14. Vol. XVIII, 07-03-2006) 
CoI.3S0-S1 

Diversion of funds under PMGSY 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 179 

Dumping of Silk 
(Deb. 30, Vol. XIX. 16-0S-2006) 
Col. 329-30 

Duty Evasion of Steel Companies 
(Deb. 33. Vol. XX, 19-0S-2006) 
Col. 384 

Enhancement of Budgetary Support to 
Government Hospitals 
(Deb. 31, Vol. XX, 17 -OS-2006) 
COl.14S46 

Excise on Liquor Barons 
(Deb. 33, Vol. XX. 19-0S-2006) 
Col. 228 

Expansion of AAY 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 101-02 

Exploitation of Unemployed Youth by 
Private Security Agencies 
(Deb. 8, Vol. XVII, 27-02-2006) 
Co1.21B-19 

Exploration Notice from ULFA 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 104-OS 

Export of Handloom 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 199-212 

Financial Assistance for Development of 
Railway Network 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 137 

Foreign Dignitaries 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 197-204 

Funding of Cultural Institutions 
(Deb. 1 J. Vol. XVIII, 02-03-2006) 
Col. SI-63 

Funds for Technical Upgradation of SSP 
Units 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 140 

Illegal Cancellation ofNOC 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 24649 

Impact of WTO on Agriculture 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 128-29 

Import of Oil 
(Deb. 27. Vol. XIX. II-OS-2006) 
Col. I 94-9S 

Incidents of Sexual Assault on Foreign 
Tourism 
(Deb. 32, Vol. XX, 1B-OS-2006) 
Col. 139 

Incidents ofTyre Bursting on Runways 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 213-14 

Increase in Power Tariff 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 389-90 

Indians Killed in Haj Stampede 
(Deb. 5, Vol. XVII. 22-02-2006) 
Co1.14B-60 

Indo-Sri Lanka Agreement on Agricultural 
Research 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 23 1-32 

Interconnection between Cellular 
Operators 
(Deb. 26, Vol. XIX. 10-OS-2006) 
Col. 283 
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Issue of Complementary Passes by lA/AI I Naphtha based Fertilizer Plants 
(Deb. 6, Vol. XVII, 23-02-2006) (Deb. 3, Vol. XVII, 20-02-2006) 
Col. 301-02 Col. 192-93 

Issue of NOCs for Operation of R~tail NationallJudicial Council 
Outlets '. ' •. (D.ebi 28, Vol. XIX, 12-05-2006) 
(Deb. 27, Vol. XIX, 11-05-20'06) . Col. 242-43 
Col. 176-77 ·I.~ 

Navodaya and Kendriya Vidyalayas 
Japan Aided Drinking Water Projects (Deb. 14, Vol. XVIII, 07-03-,zQ06) 

(Deb. 28, Vol. XIX, 12-05-2006) Col. 56-57 
Col. 233 

Japanese Aid for Drinking Water Projects 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 153 J q-.I./I) 

NaxaliteAttacks 
(Deb. 4, Vol. XVII, 21-02-Ul06) 
Col. 173-76 

Losses Incurred by BSNL! :,.,t,~. J,:) Nee4}~\.~~t sle-p:$.:~p ,i~~P~Rtl.\!r 
(DeJ;!'12,)Wt:11rvdtl-";"02~90")' " ·,~;(oi~~f.tffin,1i~f.>rula) flP~ri'~ In 
't!~J:.iJ:~d ll'';;'' I'd ,~~ ~".~;I· Murshidabad district,"W~~f ~gal 

(MUR377)"' ..... 'Q.,. 

LPG Filling Plant!. 
(Deb. 6, .vol. XV .... '23 .. o.2.t;200e~ 

'0 )C~t. 27(t1.1]3 , 

(Deb.l'~4T~\tbf! ~X}'22;j""'*!VOS) 
i (j\;~et~49S'1 .~~) v~ '/ .L ./ )~: .c.:!)(~ __ , 

:' , ,.f' ~~. 1- ... ' 
Opening of Passport Offices 1, 0, .f,) /. 

Management/Training /{for Parks/· 
Sanctuaries ·n: ·Il t.:',:; 't:', ',' 

i(Oeb'.' 29, Vol. XrX/LS-OS.2006) 
Col. 245-46 

."., (Det;.li;JU,tVol.;"VUi~~DII!OQ8) 
"Col.i93-94 . /. ) ('\' ,,:;:~ d::(j I 

Participation of VoluntarYe~~liiions 
Manning of Level Crossings . 'f inCuttur~~.;\"'.;'n({ ,;14 

(Deb. 27, Vol. XIX, 11-05-2006) ,,'(,DetJI6J YIlt/XVlI, 23-~Q06) 
Col. 271-73 ' Co 1.324-25 i U: 1<)", 

Mega Projects by NTPC I' .. ,;t:' Pendin8,)Qf\~UQf RecoMti·~MoP:,qf 
(Deb. 15, Vol. XVIII;!~84bL2006) , •. \lj)ealersi)jp, I ' .• 'li . 

. Col. 185-92 o:~:,,_i~ 'ii;,I'-' (Deb. 16, Vol. XVIII, 09-03-2006) 
Modernrsation<6fCoalfreldS" . .:. \ .' Col. 163-65 

(Deb. 31, Vol. XX, ~'f,1l~.l2·()06)P;jlfF.ag~.of,K~rpsene 
.'.:,I~L~Q7 bi" ~'~,I>:'!,iA \":;1 ;:(; .I'~ (Deb. 6, Vol. XVII, 23-02-2006) 

"M~llfKmWfiPoIYt4ctmlGS.I:;,~" S~il~~~~~3~ . 
(Deb. 4, Vol. XVII, 21-Ql"2n06)::~5~d~~JiRP9f Fruit, ,YeBetable and 

; l:'il~I.~8~ U \I ~~ i ,.,'!' ," 'f'lodculture hem~ . 
Modernisation of Retail dUtt~tS (Deb. 19, Vol. XVIII, 13-03-2006) 

(Deb. 1.6~IIV0t>lX.v.m,,09-03-2006) ';: \ CelAtJ9~20 . 
CoE234.' Production of Military Hardware 

Motion ofThanks on President's Address (Deb. II, Vol. XVIII 02-03-2006) 
,,(Deb. 3, Vol. XVII, 20-02-2006) Col.22S 

Col. 443 Production of Pineapple 
(Deb. 4, Vol. XVII, 21-02-2006) (Deb. 8, Vol. XVII, 27-02-2006) 
Col. 339-45 Col. 267-68 
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Property Prices in Urban Area 
(Deb .. 33, Vol. XX, 19-05-2006) 
Col. 37-39 

Providing Direct Linkage of Coal 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 201-02 

Punctuality and Safety in Railways 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 253-S4 

Quality of Elementary Education 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 79-80 

latina of Management Institutions 
(Deb. 14, Vol. XVIII, 07-03-2006) 
C'4I.271-72 

Rcimbunement ofDD Charges 
(Dob. 16, Vol. XVIII, 09-03-2006) 
Col. 212-13 

Reimbunement of Demand Draft Charges 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 102-03 

Revamping of Rural Sanitary System 
(Deb. 21. Vol. XIX. 17-03-2006) 
Col. 33-44 

Rise in Prices of Gold and Silver 
(Deb. 28. Vol. XIX. 12-05-2006) 
CoI.3IO-II 

Rural Teledensity 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 69-70 

Schemes for Development of Ocean 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 102-03 

Selection of Dealers by Public Sector Oil 
Companies 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 86-87 

Sick Mills 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 160 

Situation arising out of increasing Naxalite 
and Maoist activities in the Country 
and steps taken by the Government in 
regard thereto (C.A.) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 578 

Skilled Labour 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Co1.165~ 

Small and Medium Enterprises 
Development Bill, 2005-Consid. & 
Pass 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 358-61 

Smuuling of Multi Media Cards 
(Deb. 2, Vol. XVII, 17.02-2006) 
Col. 257 

Special Assistance to States 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 193-98 

Spurious Pesticides 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 220-22 

Standing Committee on Transport, 
Tourism and Culture-I 02nd to 107th 
Reports-Laid 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 485-86 

Starvation Death 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 449·50 

Steps for balanced and equitable 
development of all parts of the country 
(Res.) 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 364-68 

Study on Nocturnal Bird Hits 
(Deb. 16, Vol. XVIII, 09-03·2006) 
Col. 69 

Suicide by Farmers in various parts ofthc 
country(DUR 193) 
(Deb. 3 1, Vol. XX, 17-05-2006) 
Col. 504-09 
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Telephone Tapping Case 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 219-20 

Terrorist Outfits 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 100-01 

Threat to Indian High Commission in 
Dhaka 
(Deb. S, Vol. XVII, 22-02-2006) 
COI.204-OS 

Training to People in Rural Development 
Sector 
(Deb. 28, Vol. XIX, 12-0S-2006) 

Chrysotile Asbestos Mining 
(Deb. 14. Vol. XVIII, 07-03-2006) 
Col. 97-99 

Construction of Bypass 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 270-71 

Demands for Grants (General~2006-2007 
(Deb. 19, Vol. XVIII. 13-03-2006) 
CoI.40S-09 

Funds for National Highways in Rajasthan 
(Deb. IS. Vol. XVIII, 08-03-2006) 
Col. 224-2S 

Col. 131 General Budget-General Discussion. 
Use of Mobile Phones by Inmates in Tihar 2006-2007, Demands for Supplementary 

Jail Grants (General). 200S-2006. Demands 
(Deb. 3S, Vol. XX, 23-0S-2006) I forExcessGrants(General),2003-2004 
CoI.314-IS I (Deb. 14, Vol. XVIII. 07-03-2006) 

Vacant Posts in Central Universities ! Col. 544-46 
(Deb. 30, Vol. XIX, 16-05-2(106) I Motion of Thanks on the President's 
Col. 95 : Address 

Viruses Affected Pepper Production I (Deb. 5, Vol. XVII. 2~-O~-~O()6) 
(Deb. 13, Vol. XVIII, 06-03-2006) I COl.40S-08 
Col. 164 j Need to make suitable antendment in the 

Watershed Development Programmes : Crop Insurance Scheme by considering 
(Deb. 2. Vol. XVII, 17-02-2006)· Village as a unit for providing 
Col. 277-79 compensation to the farmers in the 

World Bank Assistance country (MUR 377) 
(Deb. 2, Vol. XVII, 17-02-2006) (Deb. 19. Vol. XVIII. 13-03-2006) 
Col; 2S3 Col. 292 

WorW Class Institutions to Improve . Need to sanction 'special package' for 
Health Care I overall development of Rajasthan 
(Deb. 26, Vol. XIX, 10-OS-2006) (MUR3n) 
Col. 398-99 (Deb. 31. Vol. XX. 17-05-2006) 

Chowdhury. Shrt .. lti Renua Col. 438-39 
Immoral Traffic (Prevention) Amendment : Need to take steps for early release of 

BiII,2~lnt. I funds to Non-Government 
(Deb. 34. Vol. XX. 22-0S-2006): Organizations engaged in providing 
Col. 493 ; 'lleals to girls in hostels (MUR 377) 

Dan.I.I .. ShrlBhanwuSlnlh (Deb. 24. Vol. XIX. 21-03-2()()6) 
Allocation of Funds from CRF to' Col. 68-69 

Rajasthan I Production of Sugarcane 
(Deb. 26. Vol. XIX, 10-OS-2006) I (Deb. 19, Vol. XVIII. 13-0~-::!1I0()i 
COI.S21-23 Col. 27-28 
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Railway Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-01 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 432-34 

Rural Telecommunication Network 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 199-202 

Setting up of Refinery in Rajasthan 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 97 

Shortage of Fertilizers 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 38-39 

Darbar, Sbri ChbattarSingh 
Completion of Power Projects 

(Deb. 5, Vol. XVII, 22-02-2006) 
Co\.3I-35 

Revival of Co-operative Institutions 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 145 

DIS, Shri Khalen 
Demands for Grants (General}-2006-2007 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 375-78 

Forest Cover 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 6 

Funds for Development afForest Villages 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 13 

MUltipurpose National Identity Cards 
(MNICs) 
(Deb. 14, Vol. 'XVIII, 07-03-2006) 
Col. 8 

Need to enact a legislation providing for 
conversion ofTripura University into 
a Central University (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.2n 

Need to provide remuneration to contract 
workers at par with regular employees 
in oil PSUs (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 441 

Proposals for Social, Econdmic and 
Educational Development, '}: 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 131-32 

Dasgupta, Shri Gurudas 
AFSP(ACT) . 

(Deb. 4, Vol. XVII, 2.1.02-2006) 
Col. 130 . . .-. / . 

• I ••. ' 

Amendments in Indian PaM Offi<;e Act, 1898 ' '. """ ... 

(Deb. 31., Vol. XX, n-0~,i'p.06) 
Col. 5 . "-

~~ i , 

Communal V.i9I~nce in djffef~ ~~; of 
the country (PUR 193) : ,,',(1. 
(Deb. 32, Vol. XX, 18-QlS-j2006) 
Col. 421-29 

Credit Guarantee Scheme.> 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 202-03 

Delhi Laws (Special Provisions) Bill, 
2006-Consid. and Pass 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 430-3 I 

Demands of Victims of Bhopal Gas 
Disaster • 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 57-60 

Extending Postal Facilities Through a 
Franchiains&thc.t;,· I"\I.I!; i''il~:r 

(O~., 3~, V.~11XX,:il1:,o~1~.Q,0;6) 
Col. 87-88 

Global Nuclear En~gy'lfartnershiJi' . 
(Deb. IS, Vol. XVIII, OS·03:"Z(6) 
Col. III . 

India 's Vo~ in IAEA Oft the Issue of han's 
Nuclear programme (DUR.193) ;.' 
(Deb. 8, Vol. XVII, 27-02~~006) 
Col. 383-86 
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Killings of several persons in Doda and 
Udhampur Districts on 1st and 13th 
May, 2006 (AM) 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.S06~8 

Modernisation of Delhi and Mumbai 
Airports 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 19-21 

(Deb. 27, Vol. XIX, 11-05-2006) 
Co1.31-32 

NHAI Projects 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 113-16 

Sale of Shares ofMUL 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 75 

Situation arising out of communal Violence 
in different parts of the Country (CA) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 427 

Small and Medium Enterprises 
Development Bill, 200S-Consid. and 
Pass 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 371-73 

Upgradation of Curriculum in Madarsas 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 179 

Dasmunsi. Shri Priya Ranjan 
Constitution (One Hundred and Fifth 

Amendment) Bill, 2006 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 452 

Constitution (One Hundred and Fifth 
Amendment) Rill, 2006-lnt 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 235-36 

Killings of several persons in Doda and 
Udhampur Districts on 1st and 13th 
May, 2006 (AM) 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 474-82 

Deo, Shri Bikram Keshari 
Cess Laws (Repealing and Amendment) 

Bill, 2005-Consid and Pass 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 566-68 

Constitution (One Hundred and Fifth 
Amendment) Bill, 2006 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 457-59 

Development and Maintenance of 
Protected Monuments in Orissa 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 161-62 

FDI in Retail Market 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 157-58 

General Budget, 2006-2007--General 
Discussion, Demands for 
Supplementary Grants (Genera/)-
2005-2006 and Demands for Excess 
Grants (General)-2003-2004 
(Deb. J 6, Vol. XVIII, 09-03-2006) 
Col. 387-98 

India's Vote in JAEAon the Issue oflran's 
Nuclear Programme (DUR 193) 
(Deb. 8. Vol. XVII, 27-02-2006) 
Col. 395-97 

Need to allocate adequate funds for 
development of tourism in Orissa 
(MUR377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 438-39 

Need to release adequate funds for Orissa 
under Pradhan Mantri Gramin Sadak 
Yojana (MUR 377) . 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 328 

Need to revamp the Public Distribution 
System in KBK region of Orissa 
(MUR377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 339-40 
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Need to run Samata Express between i Committee to Inquire into Allegations of 
Vishakhapatnam and Nizamuddin daily! 
and provide train connectivity between I 
Raipur and Bhubaneswar (MUR 377) 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 337 

Pari iament (Prevent ion of Disqualification) 
Amendment Bill. 2006-Consid. and 
Pass 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 497-98 I 

Petroleum and Natural Gas Regulation I 
Board Bill. 2006- -Consid. and Pass 
(Deb. 24. Vol. XIX. 21-03-2006) 
Col. 11(l-12 

Preservation and Excavation of Sites in 
Orissa 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 278 

Pro mot ion of Gems and Jewellery 
Industries 
(Och. 30. Vol. XIX. 16-05-2006) 
Col. 140 

Railway Budget-2006-07--General : 
Discuo;sion and Demands for Grants : 
on !\'l'Nant (Railways)--2006-07 
\()~·h. II. Vol. XVIII. 02-03-2(l06) 
Col. 344-46 

Rejuvenation of Rural Industries 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 266-67 

Rock Cave Paintings 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 233-34 

Steps for balanced and equitable, 
development of all parts of the country 
(Res.) 
(Deb. 7. Vol. XVII. 24-02-2006) 
Col. 351-53 

Deo, Shri V. Kishore Chandra S. 
Committee on Privilegeo;. Report No. 

~econd. Third and Fourth·· Laid 
IOeh. 33. Vol. XX. 19-05-2006) 
Col. 409 

ImproPFr conduct on the part of some 
Members in the matter of 
Implementation ofMPLAD Scheme-
Report-Laid . 
(Deb. 20. Vol. XVIII, 14-03-2006) 
Col. 345-46 

Contempt of Courts (Amendment) Bill. 
2004-Consid. 
(Deb. 2. Vol. XVII, 17-02-2006) 
Col. 346-48 

Joint Committee on the Scheduled Tribes 
(Recognition of Forest Rights) Bill. 
2005-Report and Evidence--
Presented 
(Deb. 35. Vol. XX. 23-05-2006) 
Col. 375-76 

Motioll Re: Joint Committee on the 
Scheduled Tribes (Recognition of 
Forest Rights) Bill. 2005-
Appointment 
(Deb. 4. Vol. XVII. 21.-02-2006) 
Col. 270 

Motion Re: Report of the Joint Committee 
on the Scheduled Tribes (Recognition 
of Forest Rights) Bill. 2(,OS-Extension 
of time 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col. 270-71 

Parliament (Prevention of Disqualification) 
Amendment Bill. 2006-Consid. and 
Pass 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 454-59 

Deora, Shri Mllind 
Accelerated Urban Water Supply 

(Deb. 33. Vol. XX. IQ-05-2006) 
('01.391 

ADS TSlInal11\ . ; 1;IIKe Project 
(Deb. ,:\;. \,,1 XX. 19-05-2006) 
Col. 323-~ I 

Avian Flu Drug 
(Deb. 26. Vol. XIX. 1(l-05-~006~ 

Col. 69 



NAME INDEX 613 

Centre of Excellence at CA Institute. 
Nagpur 
(Deb. 33. \'!d. XX. 19-05-2006) 
Col. 2<)8-91) 

Changes in Stamp Puper Act. 1899 , 
(Dcb. 7. Vol. XVII. 24-02-2006) I 
Col. 177-78 I 

Checking Inflation I 
(Deb. 12.. Vol. XVIII, 03-03-2006) I 
Col. 247 

Commercial Debt 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 78-79 

Committee on Starvation Deaths 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 151 

Construction of Bhasha Dam 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 237-38 

Creation of Awareness for Consumption 
of Chicken and Eggs 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 167-68 

Delhi Integrated Multimodel Tranflit 
System 
(Deb. 28, Vol. XIX. 12-05-2006) 
Col. 127-28 

Demand Deposits 
(Deb. 12. Vol. XVIII. 03-03-~006) 
Col. 202-03 

Desalination of Sea Water 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 45-47 

Establishment ofBSL 3 Lahoratories 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 340-41 

HUgl' Margins on Control Free Branded ; 
Ml:dicines 
(Deb. 3, Vol. XVII. 20-02-2006) , 
Col. 184-85 ' 

Increase in Pension 
(Deh. II, Vol. XVII/, 02-03-2006) 
COl. 190 

I 

Induction of AWACS 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 32-33 

Inspection of Medical Colleges 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 78-79 

Menningitis Vaccine 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 218-19 

MoU with Korea Coast Guard on Maritime 
Cooperation 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 172 

National Export Insurance Account 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 131 

NPAofBanks 
(Deb. 7. Vol. XVII. 24-02-2006) 
Co1.217-19 

Plantation of Trees 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 230 

Policy on Employment Growth in 
Unorganised Sector 
(Deb. 3. Vol. XVII. 20-02-2006) 
Col. 260 

Private Sector Partidp<llion in Defence 
Production 
(Deb. II. Vol. XVIII. U2-0J-2(06) 
Col. 96 

Programme at Agr icultuml Economy 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 1()4-0~ 

Protest agaill~l I'rivatisation of Airports 
(Deh. 6. Vol. XVII. 23-02-2006) 
Col. 121-22 

PTA with Chile 
(Dell. 35, Vol. XX, 23-05-2006) 
Col. 47-4<) 

Rdaxaticn of Norms in use of Land 
(Deb. 27. Vol. XIX. 11-0:'i-2006) 
Col. 47 
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Relaxing Visa Rules by Arab Countries 
(Deb. 31. Vol. XX. 17-0S-2006) 
Col. 167 

Renovation of Legendary Forts 
(Deb. 32. Vol. XX. 18-0S-2006) 
Co\.8S-86 

SBI Home Loan 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 225-26 

Seed Valley 
(Deb. 29, Vol. XIX, I S-OS-2006) 
Co\. 183-84 

Setting up of Spy Wing by CRPF 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 223 

Sex Workers under National Network 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Co\. 63 

Sick Textile Mills 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 321-22 

Singapore-India Maritime Bilateral 
Exercise 
(Deb. 27, Vol. XIX, II-OS:..2006) 
Col. 81 

Source of Foreign Exchange Reserves 
(Deb. 7; Vol. XVII, 24-02-2006) 
Col. 82 

Strike by Railway Staff 
(Deb. 6, Vol. XVII, 23-02-2006) 
Co\'2S2-S4 

Subsidised Foodgrains 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 100-02 

Taxes Outstanding 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 241-42 

Trade Deficit 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. I 84-8S 

Tsunami Relief 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 138-39 

Visit of Delegation to Myanmar 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col.IS6 

Deora, Sbri Murli 
Petroleum and Natural Gas RegUlatory 

Board Bill, 2006-Consid. and Pass 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 127-38 

Petroleum and Natural Gas Regulatory 
Board Bill, 2006-Consid. 
(Deb. 23, yol. XIX, 20-03-2006) 
Col. 133-37 

Desbmukh, Shri Subhuh 
Sureshchandra 

Afforestation 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 296-99 

Air Connectivity with Small Cities 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 119·20 

Assistance for Setting up of cold Storage 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 210 

City Challenge Fund Scheme 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col.21S 

Health Mela 
(Deb. 26, Vol. XIX, 10-05·2006) 
Col.2S9 

Hosp.ital for Beedi Workers 
(Deb. 29, Vol. XIX, IS·05-2006) 
Col. 184-85 

Integrated Development of Small Towns 
(Deb. 28, Vol. XIX, 12·0S·2006) 
Col. 383-89 

Jan Shikshan Sansthan 
(Deb. 4, Vol. XVII, 21·02-2006) 
Col. 118·27 

Modernisation of Sanskrit Education 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.309-10 
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New Scheme for Agro and Rural Industry 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 71 

Review of Functioning of CAP ART 
(Deb. 7, Vol. XVII, 24'~'O2-2006) 
Col. 233-34 

Vanaspati Industry 
(Deb. 35. Vol. XX. 23-05-2006) 
Col. 298-99 

Welfare Scheme for Beedi Workers 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 281-82 

Dhanaraju. Dr. K. 
Air India Service to Scotland 

Construction of New CGHS Building 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 241 

Export of Rice 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col. 92-93 

Fake Passport Rackets 
(Deb. 15. Vol. XVIII, 08-03-2006) 
Col. 163 

Garuda Service ofMTNL 
(Deb. 12, Vol. XVIII, 03-03-~006) 
Col. 130-31 

Import of Spices 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 204-05 (Deb. 16, Vol. XVIII, 09-03-2006) 

Col. 222 I Indian Doctors in U.K. 

Allocation of Kerosene 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 121 

Allotment of LPG Agencies in Rural Areas 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 226-27 

Anny Personnel/Officers Killed in Terrorist 
Activities 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 75-76 

Assistance for Local Dams and Big Canals 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 137 

Bank Dacoities 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 59-60 

Business of Foreign and Nationalised 
Banks 
(Deb. 17, Vol. XVIIJ, 10-03-2006) 
Col. 222-23 

Cancellation of Dealership of Petrol 
Pumps 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 140 

Catering Facilities in Shan-E-Punjab 
Express 
(Deb. 16. Vol. XVIII, 09-03-2006) I 
Col. 173-74 

(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 129-30 

Irrigation Projects of Tamil Nadu 
(Deb. 13, Vol. XVIIl, 06-03~2006) 
Col. 249 

Land of Coastal Area 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 269-70 

Loans to Farmers 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 169-72 

Losses in NAFED 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 216-17 

MisutilisationlDiversion of Funds meant 
for SCs Welfare 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 126-27 

Modernisation ofNTC Mills 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 127 

NABARD Loan to Farmers 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 96-97 

Need to declare Villupuram in Tamil Nadu 
as an industrially backward district 
(MUR377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 403 
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Need to re h:ase . funds to the State 
Governments for providing better 
amenities to jail inmates (MUR 377) 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 276-77 

New Relay Centres 
(Deb. 16. Vol. XVIII. 09·03·2006) 
Col. 48-60 

Opening of New Veterinary Colleges 
(Deb. \3, Vol. XVIII, 06·03.2006) 
Col. 149·54 

Problems of Indians Workers in Gulf 
(Deb. 31, Vol. XX, 17·05·2006) 
Col. 162-64 

Production of Tea 
(Deb, 30, Vol. XIX, 16·05·2006) 
Col. 336-37 

Protest against Privatisation of Airports 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 121·22 

Quality of Imported Wheat 
(Deb. 34. Vol. XX, 22-05·2006) 
Col. 378·79 

Raising of Additional Battalions of 
Territorial Anny 
(Deb. 11, Vol. XVIII. 02·03·2006) 
Col. 180·81 

Recovery of Weapons 
(Deb. 7, Vol. XVII. 24·02·2006) 
Col. 113·14 

Dharav.tb. Shri Rninder Nalk 
Funds under Various Schemes 

(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 31 

Standing Committee on Transport, 
Tourism and Culture-Ninety-eight to 
Hundred and first Reports and 
Evidence-laid 
(Deb. 24, Vol. XIX, 21·03-2006) 
Col. 19-20 

Dbillon. Sbri Sb.nnjit Singh 
General Budget, 2006-2007-General 

Discussion 
Demands for Supplementary Grants 

(GeneraI}-2005-2006 and 
Demands for Excess Grants (General}-

2003·2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 379-80 

DhindS8. Shri Sukbdev Singb 
Banning of Lotteries 

(Deb. 14, Vol. XVIII, 07·03·2006) 
Col. 266 

Bringing Back Articles of Sikh Gurus 
(Deb. 31. Vol. XX, 17·05·2006) 
Col. 76 

Bt. Cultivation 
(Deb. 29, Vol. XIX, 15·05·2006) 
Col. 279 

Communal Violence in different parts of 
thecoumry(DUR 193) 
(Deb. 32, Vol. XX, 18-05-2006) 

Transfer of Un viable Textile Mills Co\. 442-45 
(Deb. 2. Vol. XVII, 17-02-2006) I' Conservation of War Monuments 
Col.263 (Deb. 32, Vol. XX. 18-05-2006) 

Vikr,J\ andi Railway Station II Col. 265 
(Dcb, 6. Vol. XVII, 23-02-2006) Construction of ROBs in Punjab 
Col. 154 (Deb. 27, Vol. XIX, 11-05-2006) 

World Bank Assistance for Higher 
Education 
(Deb. 12, Vol. XVllI, 03-03-2006) 
Col. 127-28 

Col. ISO-55 

Declaration of Agrarian Crisis in Punjab 
(Deb. 29, Vol. XIX, 15·05-2006) 
CoL 148 
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Expansion of Minority Communities 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 59 

Forest Hill Resort 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 155 

Four-~ins of Projects in Punjab 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 72-73 

Historical Wonhip Places 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 17 

NOOa in Runi Development Sector 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 238 

Pak Assistance to Terrorists in Punjab 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoL 159 

Parliament (Prevention of Disqualification) 
Amendment Bill, 2006-COnsid. and 
Pass 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 468-70 

Potato Crops Damaged in Punjab 
(Deb. 3, Vol. XVII, 20-02-2006) 

Indian National Defence Univenity CoL 20~4t 
(Deb. 32, Vol. XX, 18-05-2006) Re-Iocation ofNationailnstitute ofSportB 
Col. 184-15 (Deb. 31, Vol. XX, 17-05-2006) 

Col. 151-52 
International Airport in Punjab 

(Deb. 27, Vol. XIX, lJ -05-2006) Refinery at Bhatinda 
Col. 108 (Deb. 16, Vol. XVIII, 09-03-2006) 

Col. 144-45 
Land Affected due to Salinity, Alkalinity 

and Rainted 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 121-22 

Motion of Thanks on the President's 
Address 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 345-52 

Need to send a central team III Punjab. to 
assess the losses incurred by the 
potato growers in the State due to 

., severe cold and -provide adequate 
• compensation to the affected farmers 

(MUR377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
-Col. 322 

Need to take up the issue of returning of 
. important articles related to the lives 
of Gurus preserved in British Museum 
in London with the Government of 
United Kinsdom (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
CoI.445~ 

Relief to 1984 Riots VICtims 
(Deb. 30, Vol. XIX, 16-05-2006). 
Col. 166-67 

Review Petition oflndian Prisoner in Pak 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 260 

Supply ofNewspapen in Amritsar-Delhi 
ShatabdiExpress 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 97-98 

Telephone Tapping Case 
(Deb. 4, Vol. XVII, 21-02-2006) 

. Col. 219-20 
Wheat Import 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 159-60 

Dlaotn, Sltrl SuJay 
Acbnission ., Sinale Oirl OIild in K VS 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 217-19 

Agro Climatic Zones 
(Deb~ a, Vol. XVII, 27-02-2006) 
Col. 220-23 
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Amendment in Labour Laws 
(Deb. 3, Vol. XVII, 20~02-2006) 
Col. 98-99 

Assistance to State Governments for 
Irrigation Projects 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 6-17 

BSNL Services in Rural Areas 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 301-02 

Coal Supply to Small and Medium 
Industries 
(Deb. S, Vol. XVII, 22-02-2006) 
Cot. 122-23 

Computerisation of Post Offices in 
Maharashtra 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 254 

Conference ofVCs of Central Universities 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 180-81 

Creation of Extra Employment 
Opportunities under PMRY 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 41-47 

Deemed Universities 
(Deb. 14, Vol. XVIlI, 07-03-2006) 
CoI.SI-S2 

Development of Mutant of Groundnut 
(Deb. 34, Vol. XX, 22-05-2006) 
Col.ISO-S2 

Expansion/Renovation of Railway 
Stations in Delhi 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 76-77 

Funds to Maharashtra for New Cities 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 110:-11 

Implementation ofNAIS 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 107-09 

Import of Steel 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 36-40 

Improvement in Livestock and Cow 
Progeny in Maharashtra 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 268-71 

. India-US Technical Talks 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 172-74 

Landline Telephone Connections 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 279-81 

Mid-day Meal in Madarsas 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 65 

Modernisation of Non-Metro Airports 
(Deb. 27, Vol. XIX, II-OS-2006) 
Col. 182-83 

Naxalite Attacks on Trains 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 22S-26 

Passenger Ship Service between Mumbai 
and Karachi 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 91-93 

Power to Maharashtra 
(Deb. 1 S, Vol. XVIII, 08-03-2006) 
Col. 137-38 

Registration of New Companies 
(Deb. 17, Vol. XVIIl, 10-03-2006) 
Col. 88-89 

Rural Institutional Finance 
(peb. 33, Vol. XX, 19-05-2006) 
Col. 161-63 

Safai Karamcharis in Maharashtra 
(Deb. 7, Vol. XVII, '24-02-2006) 
Col. 126-30 

Schemes for Rural Poor· 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 221-22 
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Setting up Cancer Treabnent Institutes 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 178 

Setting up of Coast Guard Stations 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 161 

Silk Production 
(Deb., 7. Vol. xvIl, 24-02-2006) 
Col. 225-30 

Telephone Facility to Panchayats in 

Taxation Laws (Amendment) Bill, 2005-
Consid. and Pass 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 474-76 

Diler, Shri Ki.han Lal 
Communal Violence in different parts of 

the cOuntry (OUR 193) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 445-47 

Maharashtra Dome, Dr. Ram Chandra 
(Deb. 7, Vol. XVII, 24-02-2006) I' Ad lte . A d' M d' . Col. 209 u rants m ;yurve IC e l&iOes 

T . . S . PI' (Deb. 5, Vol. XVII, 22-02-2006) 
rammg to ecunty ersonne 'Col 18 19 

(Deb. 6, Vol. XVII, 23-02-2006) .-
Col. 145-46 AIDS Hospitals/Centres 

Unemployment Enginceringand Medical (Deb. 31, Vol. XX, 17-05-2006) 
Graduates Col. 34 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 244 

Uniform Sales Tax on Petroleum Products 
(Deb. 16, Vol. XVIIT, 09-03-2006) 
CoI.211 

Diklhlt, Shrl Sandeep 
Cess Laws (Repealing and Amendment) 

Bill. 200S-Consid. and Pass 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 568-71 

Companies (Amendment) Bill, 2006-
Consid. and Pass 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 551-53 

General Budget-General Discussion. 
2006-2007, 

Demands for Supplementary Grants 
(General),2005-2006, 

Demands for Excess Grants (General). 
2003-2004 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 583-92 

Situation arising out of inaction on the 
·-part of Government to solve the 
problems being faced by the residents 
of Delhi due to massive demolition 
drive being undertaken in NCT Delhi 
(CA) 
(Deb. 13. Vol. XVIII, 06-03-2006l 
Col. 340-42 

Drinking Water Supply to Rural Areas 
(Deb. 2, Vol. XVII, 17-02-20(6) 
Col. 18 

Standing Committee on Health and Family 
Welfare-Sixteenth and Seventeenth 
Reports-Laid 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 486 

Dubey, Shri Chandra Shekbar 
Disinvestment o.fBALCO 

(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 255 

Need to appoint regular Managing 
directors iR SAIL units at RourkeJa, 
Durgapur and Bokaro (MUR 377) 
(Deb. I J. Vol. XVIII, 02-03-2006) 
Col. 237 

Need to review the functioning ofDamodar 
Valley Corporation in Iharkhand 
(MUR377) 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 339 

Need to review the implementation of 
National Employment Guarantee 
Programme in Jharkhand (MUR 377) 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 436-37 
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Need to solve acute Drinkin, Water 
Problem in JJaarkhand (MUR 311) 
(Deb. 2 J, Vol. XIX, J 7-03-2006) 
Col. 268-69 

Need to take steps for revival of Sindri 
Fertilizer Works in lharkhand 
(MUR377) 
(Deb. 13, Vol. xViiI, 06-03-2006) 
Co1.361-62 

Payments un~ Coal Wase Asreement 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoI.L2S.026 

.. ilway Budget-2006-0.7 -General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 461-71 

~Ioyment ofVRS Optees 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 170 

Fantho.e, Sbri Franeil 
Allocation of Funds ofNMDFC 

(Deb. 27, Vol. XIX;-) )-05-2006) 
Col. 93-95 

Availability of Cultivable Land 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 216-17 

Civil Nuclear Energy Cooperation with the 
United States (OUR 193) 
(Deb. 18, Vol. XVIII, ) 1-03-2006) 
Col. 133-34 

Enrolment of Students under SSA 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. II-IS 

Finance Bil~ 2006 
(Deb. 22, Vol. XIX, 18-03-2006) 
Col. 138-41 

General Budget, 2006-2007-General 
Discussion, Demands for 
Supplementary Grants (General)-
2005-2006 and Demands for Excess 
Grants (GeneraI)-2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 453-55 

InstitutionalWork Force under E.P.F. Act 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 219-90 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Rai1ways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 516-11 

~iv Gandhi 0ramea1 VJdyuticaran Yo';" 
(Deb. 21, Vol. XIX, 12-05-2006) 
CoI.155-~7 

Statutory Resolution Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 
Ordinance, 2006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill, 2*-
Consid. and Pass 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 473-76 

Utilisation of Funds 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 34 

Fa.1, Sbri M.A.A. 
Statement Correcting Reply to Unstarred 

Question No. 1068 Dated 29.11.2005 
regarding UNDP Report 2005 (St.) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 351 

Statutory Resolution Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendm~t) 
Ordinance, 2006 and Natio"al 
Commission for Minority Educational 
Institutions (Amendment) Bill, 2006-
Consid. and Pass 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoI.~S 

Gadakb, Sltri :bara. Gallpdbar 
Bus Facilities for Ferrying Pauenpn 

(Deb. 16, Vol. XVIII, 09-03-"2006) 
CoI.I02~ 
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Cencr.I Aaaistance for National Coastal 
ProIection Project 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. SO 

Clearance of Project Report under NRAP 
(Deb. 3, Vol. XVII, 20-02-2006) 
C01.2S1..S2 

Coal billed Power Plant at Mauda, Nagpur 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 253-S4 

Construction of Railway Track 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoL 107-01 

Cultivation ofBt. Cotton Seed 
(Deb. 3, Vol. XVH, 20-02-2006) 
Col. 102-03 

Damqe to Sugar Crops due to Flood in 
Mahar8shtra 
(Deb. 19, Vol. XVm;13-03-2006) 
Col. 103 

Dana~UI B'!,iidinp in Mumbai 
(Deb. 33, Vol. XX. 19-05-2006) 
CoL 349-S0 

Grants to SHS 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 137-31 

Pune Airport 
(Deb. II, Vol. XVIIl, 02-03-2006) 
Col 89 

ReconJtnaction of Roads and Bridges in 
Mumbai 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 211 

Royalty on Natural Gil 
(Deb .. 16,. Vol. XVIII, 09-03-2006) 
CoL 77-79 

Special Economic zOnes 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col 237-39 

Utili_ion of Fund. in IEPF 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoI.96-97 

VIkrant War Musewn Project 
(Deb. 6, Vol. XVII; 23-02-2006) 
COI.8S-86 

Gaddlaoudar, Sllri P.C. 
Railway Budget-2006-07-General 

Discussion and· Demands for Grants 
on Account (Railways~2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 377 

Gadbavl, Sbri p.s. 
Allotment ofDDA Land to Trusts 

(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 208-09 

Bilateral Trade between India and Saudi . 
Arabia 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col.3S4-55 

Bio-Diverslty Action Plan Report 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col 176-77 

Cancellltion.ofLicenses by CERC 
~Deb. 10. Vol. XVII. 01-03-2006) 
Col. 77-78 

Code of Criminal Procedure (Amendment) 
Amendina BiI~ 2()()6...-Considercd and 
Pass 
(Deb. 33, Vol. XX, 19-05-2006) 
Col 457-S9 

Communal Violence in different parts of 
the country (OUR 193) 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 498-99 

Construction ofCGHS Di.pensary 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 12 

Cooperation in Hydrocarbon Sector with 
Ifill 
(Deb. II, Vol. XVIII, 02-03-2006) 
COl.15a-S9 

[)mmds forG1Wlls (GeneraI)-2006-2007 
(Deb. 19, Vol. XVIII, 13-03-2006)' 
Col. 43 1-32 
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Dholera Port Project 
(Deb. 13, Vot:-XVIII, 06-03-2006) 
Col. 237-31 

Enhancement of Funds under Swajaldhara 
Yojana 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 239-40 

Finance Bill, 2006 
(Deb. 22, yol. XIX, 11-03-2006) 
Col. 115-22 

Financial Assistance to Sanskrit Colleges 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 119-92 

Foreign Funding to Madarsas 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 121-23 

Funds for Sheep and Goat Rearing 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 163 

Investment in Hydrocarbon Sector by Oil 
Multinational Compani~s 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 84-15 

Jakhu Fishing Harbour 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 137-39 

Linking ofPMGSY with MPLADS 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 164 

Losses to FCI 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 196-200 

Need to clear 'T-he Gujarat Control of 
Orpnised Crime Bill, 2003' (MUR377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 486 

Need to take firm steps to curb the 
activities of lSI in Gujarat and other 
parts of the country (MUR 377) 
(Deb. 11, Vol. XVIII, 02-03-2006)-
Col. 240-41 

New Banks in Private Sectors 
(Deb. 2 I, Vol. XIX, 17.03-2006) 
Co1.211-19 

NTCMills 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 79-81 

Opening of Primary Health Centres 
(Deb. 1 S, Vol. XVIII, 01-03-2006) 
CoI.lI1-12 

Pending CCD Proposal 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 115 

Pending Projects under IWDP 
(Deb .. 21, Vol. XIX, 17-03-2006) 
Col. 17 

Private Passenger Trains 
(Deb. 6, Vol. XVII, 23-02-2006) 
Co1.l78-79 

Production of Ethylene Oxide 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 13 

Production of Pesticides 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 41-49 . 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII. 02-03-2006) 
COI.S31-34 

Recommendation oflrani Committee 
(Deb. 12, Vol. XVIII, 03-03-2006) 
CoI.lSl-S2 

Registration of Brand Names of Medicines 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 134-35 

Requirement of Funds for Water Supplyl 
Sanitation Facility 

• (Deb. 21, Vol. XIX, 17-03-2006) 
Col. 188-91 

Review of Height ofNarmada Dam 
(Deb. 29, Vol. XIX, 15-05·2006) 
Col. 51 
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Review of Indus Water Treaty 
(Deb. 31, Vol. XX, 17-05-2006) 
CoI.I~1 

Road-Rail Connectivity to Major Ports 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 39-45 

Schemes for Development of Cities of 
Gujaral 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 275-76 

South Asia Free Trade Area Agreement 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 234-36 

Spectrum Policy 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.663~ 

Supply of Domestic LPG Cylinders 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 143 

Surat and Rajkot Airports 

Bio-Mcdical Waste 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 172-74 

Building Collapsed due to Rain in 
Maharashtra 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 144-45 

Commercial Use of Railway Land 
(Deb. 16, Vol. XVIII, 09-03-2006) 

. Col. 40-41 
Compensation to Victims of Custodial 
V.o~ . 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 261-{;2 

Construction of Road Over Bridges 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 255 

Cracks in raj Mahal 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. ISO-51 

(Deb. 27, Vol. XIX, 11-05-2006) Delhi Metro Security 
Col. 115-16 (Deb. 30, Vol. XIX, 16-05-2006) 

Television Rating Points Col. 383-84 
(Deb. 34, Vol. XX, 22-05-2006) Delhi Rent Control Act, 1958 
Col. 220-22 (Deb. 33,' Vol. XX, 19-05-2006) 

Tourism Spots Col. 202 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 128-29 

Urban Haats 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Co1.62~ 

Gaikwad, Shrt Eknatb Mabadeo 
Allocation of Coal Mines 

(Deb. 31, Vol. XX, 17-05-2006) 
Col. 58-59 

Alternative Routes for Metro 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoI.lS4-S5 

Appointment of Armed Forces Officers in 
Government and Non-Govemmental 
Organisations 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 292-93 

Development of Kit to Diagnose Kala-azar 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 121-22 

Discharge of Liquor in Yamuna 
(Deb. 29, Vol. XIX, 15-05-2006) 
Co1.l51-52 

Discovery of New Oil and Gas Areas 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 70-71 

Discovery of Oil and Gas Reserves in 
Maharashtra 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 170-71 

Duty Entitlement Passbook Scheme 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 131-32 
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DwIrika ~ Increasing Cargo Handling Capacity of 
(Deb:27, Vol. XIX, 11-05-2006) Ports 
CoL205.()6 (Deb. 5, Vol.·XVII, 22-02-2006) 

Exemption of Import Certitiade Col. 118-19 
(Deb. 4, Vol. XVII, 2 J -02-2006) India's Stand on Nuclear Issue of Iran 

'CoI.91-92 (Deb. 5, Vol. XVII, 22-02-2006) 
Expansionofl.T. Sector Col. 179 

(Deb. 7, Vol. XVII, 24-02-2006) Indian Stake in Syrian Oil Field 
Col. 247 (Deb. 5, Vol. XVII, 22-02-2006) 

Explosion in INS Magar Col. 98-99 
(Deb. 16, Vol. XVIII, 09-03-2006) Indo-US Trade 
CoL 154-55 ,(Deb. 35, Vol. XX, 23-05-2006) 

Fisheries Development Projects Col. 318-19 ' 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 78-82 

Fenian Dill1itaries 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 197-204 

Free Trade Aareement with Gulf Arab 
Countries 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoL 339 

Grading System 
, (Deb. 7, Vol. XVII, 24-02-2006) 
CoL~21 . 

Gnntina Oveneu Citizen of India Status 
(Deb. 5, Vol. XVII, 22-02-2006) 
'CoL 123-24 . 

GUidelines Cor Toll Tax 
(Deb. IS, VQI. XVIII, 08-03-2006) 
CoL3<t9-11 

Hi'" Education 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 179-80 

IJMJ 
(Deb. 4, Vol. XVIi, 21-02-2006) 
Col. 199-200 

Increase in Cement Price' 
(Deb. 30, Vol. XIX, 16-05 .. 2006) 
Col. 3,.56 

Jnc:reae in Power Production , 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col 196-97 

Interest Rate on NRI deposit ' 
(Deb. 17, Vol. XVIII, I 0-03~2006) 
Col. 127-28 

Investment in Capital Market by Postal 
Department 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 365-67 

Investment in Private Sector 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 183-84 

IRDA Guidelines 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 366 

'Kaw Committee Report 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 27-28 

Life luurance for Children 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 262-64 

LQan from Japan 
(Deb. 28, Vol. XIX, 12-05-2006) 
cOl. 266-70 

Muter Plan for Rain Water Management 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 102 

Modernisation of Non-Metro Airports 
(Deb.' 27, Vol. XIX, 11-05-2006) 
Col. 182-83 
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Modernisation of Railway Stations 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 232-33 

Real Estate Policy 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 373 

Mumbai Urban Transport Project Review of User Charges 
(Deb. 7, Vol. XVII, 24-02-2006) (Deb. 26, Vol. XIX, 10-05-2006) 
Col. 221-22 Col. 631-32 

National Programme for Chronic Diaeues 
(Deb. ·15, Vol. XVIII, 08-03-2006) Sale of DDA Flats 
Col. 240-41 (Deb. 2, Vol. XVII, 17-02-2006) 

Naxalite Attacks on Trains 
(Deb. 32. Vol. XX, 18-05-2006) 
CoI.225-26 -

Offer form Japan for Environment 
Conservation 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 213 

Col. 303 

Setting up of a revised National Frequency 
Allocation Plan 
(Deb--:-7. Vol. XVII, 24-02-2006) 
Col. 109-10 

Setting up of Cal I Centres 
(Deb. 6, Vol. XVII, 23-02-2006) 

Opening ofFut Food Stalls at Stations Col. 216-11-
(Deb. 32, Vol. XX. 18-05-2006) Settinl upofMlritimeAcademy 
Col. 153-54 (Deb. 15. Vol. XVIII. 08-03-2006) 

Outsourcing Pathological Tests 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 51-52 

Poor Mobile Networking 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 37-31 

Prediction on Monsoon 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 223-24 

Premature Retirement by Pilots • 
(Deb. 27, Vol. XIX, 11-v5-2006) 
Col. 187-88 

Private Courier Service Centres 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 125-26 --

Private EducatioRaIIRl&ibllioM 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 88-89 

Privatisation of Minina Ac:tivitill 
(Deb. 4; Vol. XVII, 21-02-2006) 
Col. 101-10 

Propoul under Foreip Direct 1It, __ 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 386-90 

Col. 121-22 

Settina up of Science University 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Co1.105~ 

Shortqe of Fundi in Banks 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 365 -

Sloth a- in bndIImbort 
(Deb. I. Vol. XVII. 27-02-2006) 
r.ol. 195-96 

Spread ofSickJe Cell DiJeaIe 
(Deb. 26. Vol. XIX, 10-05-2006) 
CoL 211-83 

SIrItiIIic CnIde Oil ~e 
(D.b. 6. Vol. XVII, 23-02-2006) 
Col. 274-75 

Tax Collectioll 
(Deb. 2, Vol. XVII, 17-82-2006) 
CoL 305.06 

Uldfttd ......, AIIIIIority 
(Deb. 2, -Vol. XVII, 17-02-10e6) 
CoUll 



626 LOKSABHA 

Viability Gap Support 
(Deb. 28. Vol. XIX. 12-05-2006) 
Col. 311-12 

Violation of Guidelines of RBI 
(Deb. 2. Vol. XVII, 17-02-2006) 
Col. 254-55 

WB Funding for Health Programmes 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 515-16 

Withdrawal of Loan Facility to DMRC 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 257-58 

Gamang;Shri Giridlulr 
Acquisition ofLand for Establishment of 

HAL Factory 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 40-41 

Acquisition-Merger ofIAPL 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 180-81 

Administrative Report under Articles 
244(i) and 275(i) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 67-70 

Constitution (One Hundred and Fifth 
Amendment) Bill, 2006 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 453-55 

Constitution of Commission for STs 
(Deb. 35. Vol. XX, 23-05-2006) 
Col. 168 

Funding Criteria for CentrallY'Sponsored 
SchemeslProgrammes 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 145 

Mining Lease in Scheduled Areas 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 62-63 

Mining Survey 
(Deb. 14. Vol. XVIII, 07-03-2006) 
Col. 82-86 

MoUs with Private/Foreign Companies 
(Deb. 19. Vol. XVIII. 13-03-2006) 
Col. 242-52 

NHDP-I. II and III 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 209-10 

Project for Environmental Clearance 
(Deb. 29. Vol. XIX. 15-05-2006) 
Col. 123 

Railway Projects for East Coast Zone 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 95-97 

Rural Development through Panchayati 
Raj Institutions 
(Deb. 21. Vol. XIX. 17-03-2006) 
Col. 76-77 

Rural Telecommunication Network 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 199-202 

Schemes ofNALCO 
(Deb. 35. Vol. XX, 23-05-2006) 

Construction of Dam on River Vansadhara I Col. 219-23 
(Deb. 29. Vol. XIX. 15-05-2006) I Situation arising out of alleged brutal 
Col. 301-02 attack and killing of Adivasis by Police 

Construction of Katragada Canal in Kalinganagar in Orissa (CA) 
(Deb. 19. Vol. XVIII. 13-03-2006) (Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 69 Col. 365-66 

Demands forGranrs(GeneraJ}-2006-2007 State Border Dispute . 
(Deb. 19, Vol. XVIII, 13-03-2006) (Deb. 30, Vol. XIX. 16-05-2006) 
Col. 436-37 Col. 363-64 

Encroachment of Forest Land 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 131-37 

Transfer of Railway Land 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 166 
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Gandhi, Shri RAhul 
General Budget. 2006·2007-General 

Discussion, Demands for 
Supplementary Grants (General)-
2005-2006 and Demands for Excess 
Grant1i (GeneraI)-2003-2004 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 298-302 

Gandhi, ShrimaU Maneu 
Agro Commodity Storage Facilities 

(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 194 . 

AIIMS like Institutions 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 269 

Banned Pesticides 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 73-80 

Bilateral Agreements 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 404 

Clearance to Thermal Power Project 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 406 

Conservation of Agro-bio-diversity 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 428 

Construction of Additional Runways 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 76-77 

Construction of Roads 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 114-15 

Cutting of Sundarbans Forest 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.2S2-S3 

Electricity from Sardar Sarovar Project 
(Deb. 33. Vol. XX. 19-05-2006) 
Col. 387-89 

Electronic Money Transfer 
(Deb. 21. Vol. XIX. 17-03-2006) 
CoI.215-16 

Empowered Committee on Power Sector 
Reforms 
(Deb. 10. Vol. XVII. 01-03-2006) 
Cots 

Encroachment of Ridge Area 
(Deb. 19. Vol. XVIII. 13-03-2006) 
Col. 177-78 

Excise Duty on Edible Products Like 
Biscuits 
(Deb. 33. Vol. XX. 19-05-2006) 
CoI.311 

Expenditure ofllT and 11M Students 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 138-39 

Export of Wild Animals 
(Deb. 35. Vol. XX. 23-05-2006) 
Col. 107-08 

Extradition Treaties with Countries 
(Deb. 15. Vol. XVIII, 08-03-2006) 
Col. 159 

Foreign Export Oriented Industries 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 380 

Forest Cover 
(Deb. 19. Vol. XVIII. 13-03-2006) 
Col. 2-9 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 367-68 

Fraudulent Encashment of Money Orders 
.(peb. 21, Vol. XIX, 17-03-2006) 
Col. 176 

Dabhol Power Project 
(Deb. 15, Vol. XVIII, 08-03-2006) . Funds under Various Schemes 
CoI.J04-06 (Deb. 16, Vol. XVIIl, 09-03·2006) 

Development of Co-operative Based 
Power Stations 
(Deb. S. Vol. XVII, 22-02-2006) 
Col. 127 

Col. 27·28 
Generation of Hyde I Power 

(Deb. 10, Vol. XVII. 01-03-2006) 
CoI.13S-38 
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GirlOtild 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoI.I73-7~ 

Horseshoe Crab 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 24S-47 

Illegal Routing oflntemational Calls 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 63-64 

Import of Consumable Medical Devices 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 192 

Increase in Agricultural Production 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoI.2SS-S7 

Indja's Stand on Nuclear Issue oflran 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 179 

Introduction of Vedic Texta • Optional 
Subject 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 207 

Investment in Runl Sector 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 133 

Investment ofLlC in Cooperative Sector 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 14S-47 . 

Leasing out of Bhilanpna River 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Co1.310-11 

Lions in Gir Forest 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoI.~7 

Lou"offWd Coral 
(Deb. 29, Vol. XIX, I ~-05-2006) 
Col. 433-34 

Microbial rr- iR Drinldlll w.r 
(Deb. 3.3, Vol. XX, 1'.05-28(6) 
Col. 302 

Ministry of Aariculture 
(Deb. 20, Vol. XVIII, 14-O~-2006) 
Col. 441-53 

North-East Centres in StIIteI 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 243 

Parliament (Prevention ofDilqualificltion) 
Amcndincnt Bill, 2006--Consid. IIICI 
Pus 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.4SO-S4 

Patent Protection for Indigenous 
Compound 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 321-22 

PFRDA 
(Deb. 21, Vol. XIX, 12-0S-2006) 
Col. 201-02 

Plantation of Trees 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 282 ... 3 

Power Generation 
(Deb. 33, Vol. XX, 19-0~-2006) 
Col. 27-2' 

Procurement of Minor Crops 
(Deb. 34, Vol. XX, 22-0~-2006) 
Col. 97-100 

Production of Aluminium 
(Deb. 14, Vol. XVIII, 07-03-2006) 
COI..7 .... 

Production/Consumption of Cement 
(Deb. 20, Vol. XVIII. 14-03-2006) 
C01.2S6-S7 

Promotion oflndiln Culture Abroad 
(Deb. l~, Vol. XVIII, 01-03-2006) 
Col. 73-75 

PromotioII ofT ...... ill c.tain FOI'CIt 
Anu 
(0.. 19, Vol. XVIII, 13-03-2006) 
c.L1~ 

....--to Men iR U,.Hbnn 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoL 221-29 
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Railway Projects 
(Deb. 32, Vol. XX, 18-0S-2006) 
CoJ.31-l2 

Rationalization of Stamp Duty 
(Deb.,28, Vol. XIX, 12-0S-2006) 
Col.l92-9l 

Website on Procurement and Distribution 
(Deb. Il, Vol. XVIII, 06-ol-2006) 
Co1.312-ll 

Weeding out of Central Scheme 
(Deb. 7, Vol. XVII., 24-02-2006) 
Col. 210 

Recommendations of Law Commission G.lldhl, SllIi ..... Soa .. 
(Deb. 21, Vol. XIX, 17-0l-2006) Member Sworn 
Col.l2 (Deb. 29, Vol. XIX, IS-OS-2006) 

Recovery of Weapons Col. I 
(Deb. 7, Vol. XVII, 24-02-2006) Rcsipation by Members 
Col.Ill-14 (Deb. 27, Vol. XIX, II-OS-2006) 

Refusal to Sanction Loan by REC Col. 317 
(Deb. 28, Vol. XIX, 12-0S-2006) G ..... ,S .. n L 
CoL 344-4S Interest Rate on EPF 

RcnewaIofExportLic:ences (Deb. 3, Vol. XVII, 20-02-2006) 
(Deb. 14, Vol. XVIII, 07-03-2006) Col. 83 
CoI.2IS-16 

Requirement ofCornmcrcifl Piloli 
(Deb. 6, Vol. XVII, 23-02-2006) 
COJ.2S6-S7 

Rural Agri-Warchousc 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 176-80 

Sale of Low GradcISccond Hand SteRts 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 4O-C I 

Need to set up monitoring mechanism for 
job reservation and appointn'lent of 
OBes in NOMC, Delhi (MUR 377) 
(Deb. 30, Vol. XIX, 16-0S-2006) 
CoI.444-4S 

G.np.r, Slin Santosll 
Aarecment with China to Check Narcotic 

SmuaJing 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 99 

Seizure of Shark Fins Assistance to Rural ArtillftS 
(Deb. 3, Vol. XVII, 20:02-2006) (Deb. 3l, Vol. XX, 19-0S-2006) 
Col. 272-74 Col. 307-08 

Setting up ofLion Safari 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 370-72 

Trade 8aIanc:e 
(Deb. 14, Vol. XVIII, 07-03-'2006) 
Col. 419-26 

Tl'II1SIIlission and Distribution Losses 
(Deb. 33, Vol. XX, 19-0S-2006) 
COI.229-3S 

Vanished Companies 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 266-67 
(Deb. 28, Vol. XIX, 12-0S-2006) 
CoL 213-14 

Attachment of Additional Coaches in 
Trains 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 327-28 

Attack on Scientific Institutes 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 22-26 
8~iya Jnyan Network 

(Deb. IS, Vol. XVIII, 08-03-2006) 
CoI.8S-16 
C~ ofPower~1 rower Projects 

(Deb. 10, Vol. XVII. 01-03-2006) 
CoLl2-33 
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Closure of Post Offices (H.A.H. Dis.) 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 485-86 

Cooperation in Oil Sector with Saudi 
Arabia 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 83-84 

Disinvestment of National Mineral 
Development Corporation 
(Deb. 21, Vol. XIX, 17-03"2006) 
Col. 84 

Disinvestment of Profit Making and 
Navratna PSUs 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 260 

Earthquake Resistant Buildings 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 183 

Electrification of Villages 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 269-80 

Encouraging Use of Non-Conventional 
Energy Sources 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 169 

Extension of Period under TUFS 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 174-75 

Foreign Exchange Reserves 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 267-68 

Foreign Visits of then Minister of 
Petroleum and Natural Gas 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 107-14 

Government of Union Territories and the 
Government of National Capital 
Territory of Delhi (Amendment) Bill. 
2006-- Consid. and Pass 
(Deb. 1.0, Vol. XVII, 01-03-2006) 
Col. 278-79 

Granting Voting Rights to Overseas 
Indians 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 396 

Haj Pilgrimage 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 285 

Higher Education 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 1-10 

Inclusion of Castes of Uttar Pradesh in 
SC/STLisf 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 93 

Income-Tax on C~perative Banks 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 9-10 

Increase in Price of Essential Commodities 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoL 263-68 

Increase in Sugar Price 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 23-29 

Increasing Use of Solar Energy 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 306-08 

India-US Technical Talks 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 172-74 

Indo-Iran Gas Project 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 333-34 

Investment in Capital Market by Postal 
Department 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 365-67 

Iron-Ore Mines on Lease 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 171-72 

Irregularities in Procurement in Uttar 
Pradesh 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 159-60 
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Landline Telephone Connections ' Need to withdraw import duty on cement 
(Deb. 2, Vol. XVII, 17-02-2006) with a view to check its soaring price 
Col. 279-81 (MUR377) 

Migration by Bangladesh Nationals 
(Deb. 4, Vol. XVTI, 21-02-2006) 
Col. 249-S0 

Mining in Aravali Hills 
(Deb. 8. Vol. XVII, 27-02-2006) 
Col. 172 

Need for checking water pollution in river 
Ganga at Varanasi and steps taken by 
the Government in this regard 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 430 

Need for early construction of bypass at 
Bareilly, Uttar Pradesh (MUR 377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 282-83 

Need for expeditious completion ofCNG 
station by GAIL at Bareilly, Uttar 
Pradesh (MUR 377) 
(Deb. 2S. Vol. XIX, 22-03-2006) 
Col. 7-S 

Need for grant' Autonomous Bod~' status 
to the Stationery Department, Kolkata 
and release funds for its revival 
(MUR377) . 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 242-43 

Need to redress the grievances of the 
employees of District Rural 
DhelopmentAgency(DRDA) in Uttar 
Pradesh (MUR 377) 
(Deb. 3S, Vol. XX, 23-0S-200~ 
Col. 397 

Need to take over Mis. Synthetic and 
Chemicals' Limited located at Bareilly, 
Uttar Pradesh with a view to protect 
the interests of labourers working in 
the factory (M U R 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 347-48 

(Deb. 32, Vol. XX, IS-05-2006) 
Col. 329 

New LPG Connections 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.14S-49 

Petroleum and Natural Gas Regulation 
Board Bill, 2006--Consid. and Pass 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 125-27 

Power Plant by Reliance Industry at Dadri 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 308-09 

Private Investment in Wind Energy 
(Deb. 28, Vol. XIX, 12-0S-2006) 
CoI.IS8-S9 

Production ofPetroVLPG from Coal 
(Deb. 26. Vol.-XIX, 10-05-2006) 
Col. 331 

Railway Budget, 2006-2007, General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII. 01-03-2006) 
Col. 401-06 

Rationalisation of Import Duty 
(Deb. 2S, Vol. XIX, 12-0S-2006) 
Col. 261-62 

Renovation of Airstrips 
(Deb. 32. Vol. XX, 18-0S-2006) 
Col. 26S-66 

Report of Committee to inquire into 
allegations of improper conduct in the 
Maner of Implementation ofMPLAD 
Scheme, for reprimanding and 
suspension of Members 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 13 

Report ofNHRC Regarding Trafficking of 
Children 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 220-2 1 
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Road Accidents 
(Deb. 26, Vol. X~X, 10-05-2006) 
CoI.SI7-22 

Rural Electrification Propeilile 
(Deb. 15, Vol. XVlII, 01-03-2006) 
Col. 205-22 

Sale of Spurious Drup 
(Deb. 5, Vol. XVII, 22-02-2006) 
0,1.109-11 

Schemes for ~Ts and OBes for Higher 
Studies 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoL 202-44 

Standing Committee on Petroleum and 
Natural Gas-Tenth and Eleventh 
Reports-Presented 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 482 

Terrorists and Traders Nexus 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 104-05 

Gao, Sbri 1Iptr 
Budget (GeneraI)--2006-07 
Demands for Grants--2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 38J-82 Sendin,Ayurvedic Experts to USA 

(Deb. 10, Vol. XVII, 01-03-2006) BudgebU'yProvisionforNLCPR 
Col. 140 (Deb. 33, Vol. XX, 19-05-2006) 

Setting of Entire HoldiDJ in MUL 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 110-81 

Simplification of Agricultural Land 
Purchase 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 68 

Situation arising out of the proposed 
reserYltion for OBCs in IIMs, IlTs and 
other Higher Educational Institutions 
of the CCMNy and ....,. liken by the 
Gov •• 1._ in reprd thereto (CA) 
(Deb. 31, Vol. XX, 17-05-2006) 
CoL430-3 1 

Special Economic Zonea 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 237-39 

Spurious Pciticidea 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.2lO-22 

Standina Committee on PeIroIeum IIKI 
Natural Oa.-Eilbth Repon-
".. ..... 
(Deb. 24, Vol. XIX, 21-03-2006) 
CoL 19 

Standing Committee on Petroleum and 
Natural Gas-Ninth Report-
Prelcnted 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 463 

Col. 357-51 
Civil Nuclear Energy Cooperation with the 

United States (DUR 193) 
(Deb. II, Vol. XVIII, 11-03-2006) 
Col. 121-22 

Computer Training Centres for SCI and 
OBCs 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 171 

COiIIInK:tion of Defence RoD 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 327 

Construction ofSpons Complexes in MER 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 635-42 

DanInds forGranls (GcneraJ)--2006-2007 
(Deb. 19, Vol. XVIII, J 3-03-2006) 
Col. 366-71 

Development of Fisheries Project 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoL 140 

Diversion of Food grain I 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 35-36 

Enhancing Fund for North-Eastern 
Council 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 321 
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FaciJitiea for Seed Production Railway Linea in Arunachal Prldtlh 
(Deb. 19, Vol. XVIII, 13-03-2006) (Deb. 16, Vol. XVIII, 09-03-2006) 
CoI.4S Col. 219-21 

Fake Unlver.ltie. 
(Dob. 30, Vol. XIX, 16-05-2006) 
Col. 176-78 

Recoverlnl of Traintna Cost from PU_ 
inAI 
(Deb. 32, Vol. XX, 11-05.2006) 

Flight from Guwahati to Delhi Col. 229·30 
(Deb. 32, Vol. XX, 18.05-2006) Rivel'l.LinklnlPolicy 
Co\. 275-76 (Deb. 13, Vol. XVIII, 06-03.2006) 

Oeneral Budaot, 2006-2007-Oonoral Col. II' 
Dlacullion, . Demanda for 
Supplementary Oranta (Oonoral)-
2005·2006 and Demands for Excoss 
Qrants (General}-2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 573.7, 

Grants to North-Eutem States 
(Deb. 21, Vol. XIX, 17-03.2006) 

Settin. up of Airports 
(Dob. 16. Vol. XVIII, 09-03-~006) 
Col. 41 ... 2 

Sottinl up of Computer Tralnln, Conti'll 
forSTa 
(Deb. 20, Vol. XVIII, 14.03-2006) 
CoI.lI6 

Col. 127 Standard and Norms InAI 
Mela-Hydro Power Project In Arunachal (Deb. 32, Vol. XX, 11·05·2006) 

Pradoah Col. 157·51 . 
(Deb. 28, Vol. XIX, 12-05-2006) Vacancies of Ad vis orin NEC 
Col. 145 ... ' (Dob. 14, Vol. XVIII. 07·03·2006) 

Motion of Thanks on the Pre.ldent'. Col. 322 
Addre.. aava .. Shrl Manllaao Hodlya 
(Deb. 5, Vol. XVII, 22-02·2006) Col. 47()'74 Comminoo on Official Lanlua,e-

Election 
Oporatlon a,aln.t ULFA 

(Dob. 14, Vol. XVlJI. 07-03.2006) 
CoJ.240 

Poor Mobile Service 
(Dob. 26, Vol. XIX, 10·05.2006) 
Col. 400.01 

Production of Food.,aln. 
(Deb. 29, Vol. XIX, 15-05-2006) 
Co1.415-18 

Programme for Dovelopment of 
Alriculture in North-Eutem Relion 
(Deb. 19, Vol. XVIII, Il-0l-2006) 
Col. 165-66 

Railway Bud,et-2006-07-Goneral 
Dlscu •• ion and Demands for Grants 
on Account (Railways}-2006-07 
(Dob. I I. Vol. XVIII, 02-03-200') 
Col. 465-67 

(Cob. 4, Vol. XVII. 21·02·2006) 
CoI.26'~ 

GIWln, Shn.atlBha"ana PundaUkno 
Railway Budaot, 2006-200'. Oenerll 

Discussion and Demands for Orll\tI 
on Account (Rallwlya}-2006-2007 
(Deb. 10, Vol. XVIl, 01-03-2006) 
CoJ.429-l0 

Gnte, Shn Anant aanprl. 
Communal Violonce In different parts of 

the country (OUR 193) 
(Deb. 32, Vol. XX, 18-05·2006) 
Col. 469-74 

Empowered Committee on Power Sector 
Reforms 
(Deb. 10, Vol. XVII, 01-03-1006) 
Col. 7 
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Historical Worship Places 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 12 

India-Pakistan Telecommunication Links 
(Deb. 17. Vol. XVIII, 10-03-2006) 
Col. 13 

Motion of Thanks on the President's 
Address 
(Deb. 4, Vol. XV)), 21-02-2006) 
Col. 359-69 . 

Parliament (Prevention of Disqualification) 
Amendment Bill. 2006-Consid. and 
Pass 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 472-74 

Situation arising out of the proposed 
reservation for OBCs in IIMs. IITs and 
other Higher Educational Institutions 
of the country and steps taken by the 
Government in regard thereto (CA) 
(Deb. 31, Vol. XX. 17-05-2006) 
Col. 428 

Standing Committee on Chemicals and 
Fertilizers-Eleventh and Twelfth 
Reports-Presented 
(Deb. 33, Vol. XX, 19-05-2006) 
ColA \0 

Geblot, Sbri Thawar Chand 
Activities of Anthropology 

(Deb. 11, Vol. XYIII, 02-03-2006) 
Col. 36-)7 

Air COMcctivity with Small Cities 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 119-20 

Air Travel by Hal Pilgrims 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.212-13 

Army PcrsonneVOfficers Killed in Terrorist 
Activities 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 75-76 

Bio-Gas Plants 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 193-94 

Central Assistance for Improvement of 
Power Sector 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 258-65 

Closure of Cottage Industries 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.n7 

Company Law Board 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 104-06 

Construction of National Highways 
(Deb. 15, Vol. XVIII. 08-03-2006) 
Col. 271-93 

Conversion ofNHs into Four or Six Lanes 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 331 

Drinking Water Supply to Rural Areas 
(Deb. 2. Vol. XVII. 17-02-2006) 
Col. 14 

Financial Discipline by States 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 313-22 

Hazardous Chemical Industries 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 385-87 

Installation ofL.E.D. Signal at Stations 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 192-96 

Integrated Development of Small Towns 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 383-89 

Modernisation of Airports • 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 296-98 

Modernisation of Kolkata and Chennai 
Airports 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 178;79 

Modernisation of Non-Metro Airports 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 182-83 
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Need for construction ofa Railway Over-
bridge at the Railway crossing near 
Maxi Railway Station in Ratlam Division 
(MUR377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 339-40 

Need to expedite construction of Central 
School building at Shajapur, Madhya 
Pradesh (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 6 

Non-availability ofNCERT Books 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 32-33 

Plantation of Trees . 

Semi Conductor Integrated Circuits 
Layout Design Act 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 479-80 

Setting up of Agri-Clinic, Agri-Business 
and Agri-Technology Centres 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. I03'()9 

Shortfall in Sugar Production due k> 
Closure of Mills 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 249-57 

Survey for Railway lines 
(Deb. 27, Vol. XIX, 1I-0S-2006) 
Col. 276;79 (Deb. 29, Vol. XIX, 15-05-2006) 

Col. 282-83 Taking Uver Air Sahara by Jet Airways 
Production ofCoir 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 207-09 

Promotion and Development of Small 
Scale Industries 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 214-22 

Promotion of Animal Husbandry 

(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 122 

Upliftment of Child Labour 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 110-11 

Urea Production 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 259 

(Deb. 8, Vol. XVII" 27-02-2006) Welfare of Workers 
Col. 197-203 (Deb. 29, Vol. XIX, 15-0S-2006) 

Promotion of Traditional Indian Games Col. 442-45 
(Deb. 15, Vol. XVIII, 08-03-2006) Gill, Sbri Atma Singh 
Col. 140-45 

Proposals for Wind and Solar Energy 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 166-70 

Schemes for Older Persons 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 138-41 

Schemes for Poor Families by Department 
of Animal Husbandry 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 112-13 

Schemes to Increase Software and Service 
Industry Exports 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 324-27 

Need to enhance Minimum Support Price 
of cotton in the country (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 265-66 

Gowda, Shri D. V. Sadanand 
Achievements of CAPART 

(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 45-51 

Amendment in Panchayati Raj Act . 
(Deb. 10, Vol. XVII, 01;03-2006) 
Col. 104-06 

Autonomous Colleges 
(Deb. 14. Vol. XVIII, 07-03-2006) 
Col. 296-300 
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..... 10 .. MICrO RalJ Project I Stamp Paper Scam 
(Deb. 12, Vol. XVIII, 03-03-2006) (Deb. 20, Vol. XVIII. 14·03·2006) 
CoI.lal Col. 51·53 

COftIInIation ofSac:red Grovel Take·Over of Zoos by Centr.1 Zoo 
(Deb. 19. Vol. XVIII. 13·03-2006) Authority 
CoL 259-60 (Dob. 13, Vol. XVIII. 06.03·2006) 

ConsIruQian ofV.mod Dams in Kamataka: Col. 2'0-' I 
(Deb. 19, Vol. XVIII. 13.03.2006) Tclcc8ltina orR'aional DO Proarammll 
Col. 131 (Deb. 11, Vol. XVIII. 02-03·2006) 

0-.. Affected Arecanut Trees 
(Deb. 13. Vol. XVIII, 06.03-2006) 
Col. 162 .. 

DIwnJeII of ftInd. by KlnWaka 
(Deb. 17, Vol. XVIII, 10-03.2006) 
CoI.ll3 

Pilhlrlta Trainln, and Extenlion Units 
(Delt. 13, Vol. XVIII, 06-03-2006) 
Col. 3()1.()9 

PUMtionJq of Anpnwldl Kind,.. 
(Dtit. 14, Vol. XVIII, 07.03·2006) 
CoLZI-4Z 

Puncl, tor D.velopment of Animal 
Husbandry 

Col. 117-19 
Train Services 

(Deb. 16, Vol. XVIII, 09-03·2006) 
Col. 126-21 

Urbanisation of Rural Areas 
{Deb. 12, Vol. XVIII, 03.03·2006} 
Col.1S8 

Goyal, Shrl Surendra Praulh 
Airpon Economic Re,ulatory Authority 

(Deb. 11, Vol. XVIII, 02·03·%006) 
Col. 13-14 

Expansion ofSocurity Council 
(Deb. 1 ,. Vol. XVIII, 0.·03·2006) 
Col. 31-32 

(Deb. 13. Vol. XVIII. 06.03.2006) ExportofironOre 
CoU70-71 (Dob. 3. Vol. XVII. 20.02·2006) 

a..nl lueI,.t. 2006.2007--ooneral Col. 10-12 , 
DI,cuI,ion. I . Financial Aid fur Abolition ofChl/d Labour 

Dlmandl for Supplementary Grants (Deb. 13. Vol. XVIII, 06·03·2006) 
(00n0ra1)-200S.2006 and Col. 158·59 

Demandl for Exce!!! Grants (Gcmeral)- Foreign Dlroct Invostmont 
lOO3-2004 (Dob. 14. Vol. XVIII. 07.03·2006) 
(Deb. 16, Vol. XVIII, 09·03-2006) CoI.114.H 
Col. 384·87 

Inclulion of Madlk.ri Town under NCRP 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 164-6' 

Inlurance Covor to Anaanwadi Worker. 
(Deb. 14, Vol. XVIII. 07·03·2006) 
Col. 357 

MillltHiutlon of Funds 
(o.b. 20, Vol. XVIII, 14-03-2006) 
Col. 264 

Inve.tment orPIO in Aviation Sector 
(Deb. 16, Vol. XVIII. 09.03·2006) 
Col. '94 

Low Colt Chinese Gin,lr in Indian Markot 
(Deb. 3, Vol. XVII, 20·02·2006) 
Co1.207.QI 

No"d to let up a Bench of Hlah Court In 
Western Uttar Pradesh (MUR 317) 
(Dob. 19, Vol. XVIII, 13·03·2006) 
Col. 288·19 
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Operation ofPrlvat. Alrlln'l on Indo-US 
rout. 
(Deb. 6. Vol. XVII, 23-02-2006) 
Col. 134-35 

Penny Stock Movementl 
(Deb. 11. Vol. XVIII. 10.03.2006) 
Col. 105-06 

Railway Budaet. 2006-2001 O.nerll 
DI.eu •• lon and Demandl for Orants 
on Account (RlilwIYI)·2006·2001 
(Deb. 10, Vol. XVII, 01.03-2006) 
Col. 395..AJ' 

Grant! to NOO. 
(Deb. 27, Vol. XIX, 11-G'.2006) 
Col. 242 . 

MiniItT)' of AJI'lc:ultun 
(Deb. 20, Vol. XVIII, l4-0l.2OOt) 
Col. 43 1-33 

National Eco-tourllm Policy 
(Deb. II. Vol. XVIII. 02-03-20(6) 
Col. 19 

Rellalou. Channel. 
(D.b. 34. Vol. XX. 22.05.2006) NinnalGramPW'IIkIr 
Col. 437-3' (Deb. 21. Vol. XIX. 11-03·2006) 

CoI.I03"()5 
Revenue Earned by Doordarshan from 

Seriall 
(Deb. II. Vol. XVIII, 02·03·2006) 
CoI.143~ 

Gad"'. Slarl Anant 
AED on Cotton Textllea 

(Deb. 7. Vol. XVII, 24·02-2006) 
Col. 101-02 

AmeMmenti In Indian Po.t Office Act. 
1M 
(Deb. 31, Vol. XX. 17.05·2006) 
Col., 

Better Amenltin for Urban Citizen. 
(Deb. 1, Vol. XVII, 24·02·2006) 
Col. 207 

8udpt (0erwaI)-2006-01 
DImanda fbr QrlrD-2006-01 

(Deb. 21, Vol. XIX. 17·03·2006) 
Col. 3()9..12 

Clolure of Po It Oftlce. 
(D.b. 11, Vol. XVItI. 10·03-2006) 
Col. 16-22 

F.D.l.ln EItmetI1ll'y and Prinwy EducIdon 
(Deb. 4. Vol. XVII. 21.02·2006) 
Col. 1"·19 

'-0..,... (Deb. 20. Vol. XVIII, 14.03·2006) 
CoL 203.04 

Rise in price. of euentlal commodldel 
(OUR 193) 
(Deb. 34, Vol. XX, 22·05·2006) 
Col. 652-S4 

Sale of Kidneys 
(Deb. 5. Vol. XVII. 22.02.20(6) 
Col. 220·26 

Small Farms Aarl-Bu.ln ... ConIorthIm 
(Deb. 3, Vol. XVII. 20..02.2006) 
CoI.202"()3 

Sulc:ld. by FII'I'I1II'I 
(Deb. 3. Vol. XVII. 20.02·2006) 
Col. 71·75 

WTO Conference 
(Deb. 4. Vol. XVII. 21.02·2006) 
Col. 2·11 

Gillihan, Shrh.atl Pan-Jit Klar 
Bud .. (General)-2006.()1 
Demand. for Oran ... 2006-01 

(Deb. 21, Vol. XIX, 17·03·2006) 
CoI.41G-1J 

Computlrilition of Poll Officel 
(Deb. 7. Vol. XVII, 24·02.2006) 
Col. J5 

Dlvenlon of food .... ln. 
(Deb .•• Vol. XVIIi 27-02.2006) 
CoL 31 
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Drinking Water Supply to Rural Areas 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. IS-16 

Dry Fanning in Punjab 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 179-80 

Enrolment ofSC/ST Students in IITs 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 232-34 

Enrolment of Students under SSA 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 16 

Railway Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (Railways )-2006-07 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 333-38 

Gupta, Shri Prem Chand 
Chartered Accountlll}ts (Amendment) Bill, 

2005·Consid. aid pass 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 319-20 

Companies (Amendment) Bill, 2006-
Consid. and Pass 
(Deb. 29, Vol. XIX, 1~-05-2006) 
Col. S49-S0, SS8-61 

Company Secretaries (Amendment) Bill, 
200S-Consid. and Pass 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 322-24 

Competition (Amendment), Bill, 2006-lnt. 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 262 

Cost and Works Accountants 
(Amendment) Bill, 2005-Consid. and 
Pass 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 320-22 

Gupta, Shri Shyama Chann 
Airport at Allahabad 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 182 

Improvement in Condition of National 
Highway No. 76 
(Deb. 26, Vol. XIX, 10-0S-2006) 
CoI.2S8-59 

Need to review the 'implementation of rural 
development projects in Banda 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 490 

Runways at Devangana and Chitrakut 
(Deb. 11, Vol. XVllI, 02-03-2006) 
Col. 121-22 

Hamza, Shri T.K. 
Finance Bill, 2006 

(Deb. 22, Vol. XIX, 18-03-2006) 
Col. 141-42 

Railway Budget, 2006-2007 General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 391-92 

Statutory Resolution Re: Disapproval of 
National Commission for Minority 
Educational Institutions (Amendment) 
Ordinance, 2006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill, 2006-
Consid. and Pass 
(Deb. I7, Vol. XVIII, 10-03-2006) 
Col. 464-6S 

HaDumanthappa, Shri N.Y. 

Statutory Resolution Re: Disapproval of 
National Commission for Minority 
Educational Institutions (Amendment) 
Ordinance, 2006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill, 2006-
Consid. and Pass 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 492·94 
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Harsha Kumar, Shri G. V. 
Building High Capacity Reactors 

(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 496-97 

Demand for Insurance Products 
(Deb. 28. Vol. XIX, 12-05-2006) 
Col. 183 • 

Environmental Clearance to Uranium 
Project 
(Deb. 34. Vol. XX. 22-05-2006) . 
Col. 275-77 

Hiring of Consultants by ONGC 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 105-06 

Presentation to Sri Lanka on Centre-State 
Relationship 
(Deb. 31. Vol. XX, 17-05-2006) 

. Col. 116 
Programme for Elimination of Hunger 

(Deb. 34. Vol. XX, 22-05-2006) 
Col. 203-04 

Recommendations of Krishnamurthy 
Committee 
(Deb. 32. Vol. XX. 18-05-2006) 
Co1.210-

Relief to 1984 Riots Victims 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 166-67 

Remapping of Bay of Bengal 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 264-65 

Situation in Myanmar 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 332 

Hassan, Ch. Munawar 
Audit of Market Intermediaries 

(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 137-38 

Corruption in BSNL and MTNL 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 240 

Doordarshan Kendras in Rental Buildings 
(Deb. 1 I, Vol. XVlII, 02-03-2006) 
CoL 80-81 

Harassment to Traders/Public at Delhi/ 
New Delhi Railway Stations 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 114-15 

lmplementation ofMid-day-Meal Scheme 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 24548 

Industries Covered under Cost Audit 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 52-58 

Institute of Chartered Accountants of 
India 
(Deb. 2, Vol. XVII. 17-02-2006) 
Col. 117-18 

Introduction of Goods Carrier Ships 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 24142 

Pending Projects of Uttar Pradesh 
(Deb. 12. Vol. XVlII, 03-03-2006) 
Col. 244-46 

Recovery of Overcharging of~rug Prices 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 156-60 

Revenue Earned from Advertisements on 
Railway Stations 
(Deb. 11. Vol. XVIII, 02-03-2006) 
Col. ISS-56 

Slums Rehabilitation Schemes 
(Deb. 12. Vol. XVIII, 03-03-2006) 

. Col. 131 
Cases of Overcharging by Drug i 

Companies I Timing ofKaifiat Express 
(Deb. 8. Vol. XVII. 27-02-2006) (Deb. 6. Vol. XVII, 23-02-2 106) 
Col. 183-84 Col. 211-12 
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H .... SbrlDee ... adtrSlnl .. 
Oener.1 Bud.'t, 2006·2007·0,n.r.1 

DllCollon, 
D.m.ndl for Supplement.ry Gr.nts 

(0ennI)-2005-2006 and 
Demandl for Excea Grantl (Oeneral}-

2003-2004 
(Deb. 16, Vol. XVIII, 09'()3-2006) 
Col. 435041 

HIahtr Bducatlon 
(Deb. 20", Vol. XVIII, 14.03-2006) 
CoLI 

IhMIIID.lb~bdulftl •• n.n 
Demarcation oflndo-Banllad.lh Border 

(Deb. 26, Vol. XIX, 10·05·2006) 
Col.5NO 

MalntInInCI ofValuabl .. by ASI 
(Dtb. 16, Vol. XVIII, 09·03·2006) 
Col ..... ' 

Photo Identity Card to Fannen 
(Deb. 20, Vol. XVIII,· 14·03·2006) 
Col. 145046 

J.pnna .... Dr. M. 
Abro.d Tr.lnlnl to N.tlonal Security 

0UII'd 
(Deb. 14, Vol. XVIII, 07·03·2006) 
CoU21 

Aot for Dl'lln, of Tub. W.lIs and 
Mlchlnlztd w.1l1 
(Deb. 29, Vol. XIX, 1'·0'·2006) 
CoL 3""" 

Adwrdltmtnt Expenditure ofSBI 
(D.b. 21, Vol. XIX, 17·03·2006) 
Co~1~5 

Computer Reaerv.t1on Centr.. It 
Hyderabad and Secunderabad 
(Deb. 6, Vol. XVII, 23·02·2006) 
Col. 231 

Condition of Rare Objectl in Sal.r Junl 
Museum 
(Deb. II, Vol. XVIII. 02·03·2006) 
Col. 179-80 

Construction of PllYlrounds 
(Deb. ,. Vol. XVII. 22·02-2006) 
Col. 178 

Contract Labourers under Medical 
Insurance Scheme 
(Deb. 3, Vol. XVII. 20-02·2006) 
Col. 269 

Cooking Free Railway Stations 
(D.b. 27, Vol. XIX, 11·05-2006) 
Col. 293 

Cost of Road Construction under PMOSY 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 128-30 

Death of Fllhel due to RIVer Pollutanta 
(Deb. 3, Vol. XVII. 20·02-2006) 
Col. 124-25 

Declaration of Ancient Lanlull" 
(D.b. 35, Vol. XX, 23-05-2006) 
Col. 161-69 

Development ofP.trochemlcal. Sector 
(Deb. 34, Vol. XX, 22·0'-2006) 
Col. 175·76 

Development ofTourlltl Sites In Andhra 
Pradesh 
(Deb. 32, Vol. XX, 11·0'·2006) 
Col. 21.-91 

Automobile Deillften COW'll Flke Notel by ATMa 
(D.b. 35, Vol. XX, 23-05.2006) (Deb. 21, Vol. XIX, 12·05·2006) 
CoL 140-41 Col. 1'0 

Clotun of Zoo 
(D.b. 29, Vol. XIX, 15·05·2006) 
CoL 447049 

Flke Unlvenltl,. 
(Deb. 30, Vol. XIX, 16·05·2006) 
Col. 176-71 

ComInunJcadou NtCWork Alon. Border Pannen Llvln. Below PoYll't)' Lint 
. (Deb. 26, Vol. XIX, 10·05·2006) (Deb. 3, Vol. XVII, 20·02.2006) 

Col. 225-26 Col. 217-94 
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Food.,.ln Storlie in Plutle a ... 
(Deb. 34, Vol. XX, 22·05·2006) 
Col. 450·51 

Leather Park 
(Deb. 4, Vol. XVII, 21·02·2006) 
Col. 190 

Fortltlcation of Proclilld Food Products Liberalilln, VI .. Policy 
(Deb. 3. Vol. XVII. 20-02.2006) (Deb. 15, Vol. XVIII. 08·03·2006) 
Col. 224 Col. 199-200 

FUflJs under Various Schemes 
(Deb. 16, Vol. XVIII. 0'-03-2006) 
Col. 28 

Oallantry Award 
(Deb. 30, Vol. XIX. 1~05-2006) 
Col. 117 .. 9 

Illiterate. Rate 
(Deb. 14, Vol. XVIII, 01-03-2006) 
Col. 319-21 

Implementation ofPWD Act, 1995 
(Deb. 32, Vol. XX. 11-05·2006) 
Col. 242 

Import of Machines 
(Deb. II. Vol. XVIII, 02·03·2006) 
Col. 139-40 

Improvem.nt ofUnd'l'p'Ound Sewqe In 
Cltl. 
(Deb. 7. Vol. XVII. 24.02·2006) 
Col. 163 

Indlanl In FortlJl1 Jails 
(D.b. 26, Vol. XIX, 10-05-2006) 
Col. 601 

Information T.chnoloay Hub In 
VUaywlda 
(Deb. 26, Vol. XIX. 10·05.2006) 
Col. 476 

Live Telecut of Commonwealth 0l111li 
(Deb. 34, Vol. XX. 22·05·2006) 
Col. 32D-21 

Medical Facilities for Allin, PUlln,.,. 
(Deb. 6, Vol. XVII. 23·02·2006) 
Col. 136-37 

Medlclalm Policy 
(Deb. 12. Vol. XVIII. 03·03·2006) 
Col. 179-80 

Mobile and Bulc Phone Sublcrlbtrl 
(Deb. 31. Vol. XX. 17·05·2006) 
Col. 41-45 

Need to conduct Common Bntl'lllCt TIlt 
In VtmIcu .... l ........ tbrippOlntmtnt 
In Defence FOI'CII (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 273 

New RaIlway S .. "CollI ... 
(Deb. 16, Vol. XVIII, 09"()3·2006) 
Col. 174·15 

Popularilltion of Mobil. Phone Service. 
Provided by PSUI 
(Deb. 2, Vol. XVII, 17·02·2006) 
Col. 47"" 

Popularity of Indian Herbal Medicln. In 
Olobal Market 
(D.b. 31, Vol. XX. 17-05·2006) 
Col. 277·71 

Intake of Studentaln 11M. and 1m Population of Vulture 
(D.b. 4, Vol. XVII, 2 I -02·2006) (Deb. 29. Vol. XIX, 15·05.2006) 
Col. 67061 Col. l29-l I 

Inveltment by Czech Republic 
(Deb. 14, Vol. XVIII, 07..()3-2006) 
Col. 239-40 

landin, of Aircraft It 8qwnptt Airport 
(Deb. 27, Vol. XIX, 11-05.2006) 
CoI.14~ 

Power ProJecta 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 215-26 

PriCli of Col dna Coal 
(D .... 31, Vol. XX, 11-0'-20") 
Col .• 
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Production and Requirement of Spices 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 44t-42 

Production and Sales by KVIC Outlets 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 173-74 

Production of Honey 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 97 

Production of Oil seeds and Edible Oil 
(Deb. 29,' Vol. XIX, I S-05-2006) 
Col. 178-8:' 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways }-2006-07 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 414-21 

Railway Projects 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 29 

Railway Projects in Andhra Pradesh 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 230-3S 

Service Tax on Mobile Catering Services 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 109 

Thermal Power Plant at Chelpur Vii/age 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 143-45 

Transfer of Ticket Checking Work to 
Private Company 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 104 

Treatment for Cleft LiplPalate uefect 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 140-41 

Use of Antibiotics 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 115-16 

Withdrawal of Loan Facility to DMRC 
(Deb. 2'8, Vol. XIX, 12-05-2006) 
Col. 257-58 

World Bank Loan to Andhra Pradesh 
(Deb. 2, Vol. XVII, 17-02-2006) 
COl.2S6 

Youth Leadership Training Camps 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Co1.l12-13 

Youths Going Abroad 
(Deb. 31, Vol. XX, 17-05-2006) 

, Col.l60 

Setting up oflndian Council of Veterinary Jai Prakash, Shri (Hlssar) 
research 
(Deb. 8, Vol. XVII, 27-02-2006) I 
Col. 179-82 

Shifting of Petroleum Depots 

Committee on Private Members' Bills and 
Resolutions Minutes-laid 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 409 

(Deb. 6, Vol. XVII, 23-02-2006) Crop Insurance Bill, 200S by Shri Iqbal 
Col. 291-92 Ahmed Saradgi-Consid. 

Side Effects of Oral Contraceptive Pills 
(Deb. 31, Vol. XX, 17-0S-2006) 
CoJ.295-96 

Suicide by Farmers in various parts of the 
country (OUR 193) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 556-59 

Tax Exemption on Award Function 
(Deb. '33, Vol. XX, 19-05-2006) 
Col. 352-53 

(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 46S-66 

Displeasure of Haj Committees over 
Arrangements 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 208-09 

Fix Tenure of District Collector and 
Superintendent of Police 
(Deb. 31, Vol. XX, 17.05-2006) 
Col. 128-29 
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General Budget, 2006-2007-General 
Discussion, 

Demands for Supplementary Grants 
(GeneraJ}-2005-2006 and 

Demands for Excess Grants (General)-
2003-2004 
(Deb .. 16, Vol. XVIII, 09-03-2006) 
Col. 534-37 

Ministry of Agriculture 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 477-81 

Petroleum and Natura1 Gas Regulatory 
Board Bill, 2006-Consid. 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 140-43 

Suicide by Farmers in various parts of the 
country (DUR 193) 
(Deb. 31, Vol. XX, 17-0S'-2006) 
Co1.551-S6 

UNDP Report on atrocities against Women 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col.311 

Vacant Post ofIPS 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 73-74 

Jai Prakash, Sbri'(Mohanlal Ganj) 
Adulteration in Petroleum Products 

(Deb. 27, Vol. XIX, II-OS-2006) 
Col. 190-91 

Benefits of Wheat Import 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 378 

Compensation to Victims of Custodial 
Violence 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 261-62 

Death of Wild AnimalS on Railway 
Crossing 
(Deb. 29, Vol. XIX, I S-05-2006) 
Col. 227 

Doordarshan/AIR Kendra.. for 
Uttaranchal 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 103-04 

Handing Over to NTPC Management 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 269 

Interest on Loan 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 124 

Maintenance ofNew Delhi Railway Station 
(Deb. 27, Vol. XIX, II ~S-2006) Col. 205 

Need to take steps to clear the pending 
draw of lots in Cooperative Housing 
Societies in Delhi (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 328 

Relaxation of Norms in use ofLand 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 47 

Jalappa, Sbri R.L. 
Dental Colleges 

(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 119-21 

Export oflron Ore 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 17-23 

General Budget, 2006-2007-General 
Discussion, 

Demands for Supplementary Grants 
(General}-2005-2006 and 

Demands for Excess Grants (General)-
2003-2004 
(Deb. 16, Vol. XVIII, 09-03--2006) 
Col. 519-22 

Higher Education 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 267-68 

Mines in Karnataka 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 255-58 

Ministry of Agriculture 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Co1.505~6 

Jatiya, Dr. Satyanarayan 
Closure of Post Offices (H.A.H. Dis.) 

(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 487-88 
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Committee on the Welfare of Scheduled 
Caltel and Scheduled Trlb .. -
Statement-Laid 
(Deb. 12. Vol. XVIII. 03·03-2006) 
Col. 253 

Ban on KDM Jewellery 
(Deb. H, Vol. XX, 2l·0~-2006) 
Col. 216-17 

Credit Policy 
(Deb. 33, Vol. XX. 19-05.2(06) 

Contribution of A,ro Products based CoI.20$'()7 
l~~:!rl.. Delay in Inveltiptlon by SFIO 
(Deb. 4. Vol. XVII, 21-02-2006) (Deb. 11, Vol. XVIII, 10·03 .. 2006) 
Col. 130-32 Col. 70-71 

Financial Assistance to Poor for Medical 
Treatment 
(Deb. IS, Vol. XVIII, 08·03·2006) 
Col. 22·29 

JNNURM 
(D.b. 7, Vol. XVII, 24·02-2006) 
Col. 1·10 

N ... to Incrochlot BMU IIMI DMU on 
Ka-1IIIIftI1lld1liclorHJ.ulln _ora 
, L L, I a&lwety (MUll 311) 
(08. , I. Vol. XX. 17·05·2006) 
Col417 .. 3. 

Need., ............... .,,,... 
"o,rlmm.. 4.,lo&lft, Unit)' In 
Dt""~ (MUll 377) 
(D.b. 34, VOl. XX. 22 .. 05 .. 200.) 
CoI.4f9.500 

St.pI for Balanced And Itlultl". 
Developm.nt of All partl of the 
Country-{IlII.) 
(Deb. 33, Vol. XX. 19 .. 05·2006) 
Col. 514-19 

"Idy on Petroleum ProduetI 
(Deb. 16. Vol. XVIII, 09·03·2006) 
CoI.l~7 

,.. ... Dlnalty 
(Deb. I'. Vol. XVIII, 10·03-2006) 
Col. 211·19 ...,..... ..... 

AppoInCmlnl qflnlllpRWllnl DlNCtorIIn 
PaU. 
(Deb. 19. Vol. XVIII. ll-lWIM) 
CeLlll 

Enrolment of Students under SSA 
(Deb. 30, Vol. XIX. 16·05·2006) 
Col. 14 

arid of Ora In Banks 
(Deb. 34. Vol. XX, 22·05·2006) 
Col. 235-36 

Health Care Services 
(D.b. 31. Vol. XX. 17-05·2006) 
Col. 138·39 

Independent Directors on Boant of PSBa 
(D.b. 17. Vol. XVIII, 10-03-2006) 
C01.25S·'8 

IrMtltnlln Forelll' Jilia 
(Deb. 26, Vol. XIX, 10·05·2006) 
Col. 601 

Joint Inttrroptlon of Arrelted Penon. 
(Deb. U, Vol. XVIII, 01.CU·2006) 
Col. 265 

l...oInI Olven by NAFED 
(Dtb. 29, Vol. XIX, 1'·0'·2006) 
CoLlll 

Ita"Mc~ lnA.P. 
(Od. 21, Vol. XIX. 11·05·2006) 
011.12243 

RIfIIO\I8I oflmport Duty on TN 
(D.b. 30, Vol. XIX, 16·05·2006) 
Col. 110 

Revl.w of COI.tal R.,ulatlon Zon., 
Nadftcltlon, I" I 
(Deb. 34, Vol. XX, 22 .. 05.200.) 
Col.ll0-21 

....... tbr lSI BnIreprwItun 
(Dtit. IS. Vol. XX. 2)-05·2004) 
0II.J6.Z7 
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Shorta •• ofStaffin CBI 
(Dob. 26. Vol. XIX. 10·05·2006) 
CoI.2'O·SI 

Spoclal Economic Zonol 
(Dob. 30. Vol. XIX. 16·0S·2006) 
Col. 111·82 

Suicide by Fann.rs in various parts orth. 
country (OUR 193) 
(Deb. 31, Vol. XX. 17·05·2006) 
Col. 515·19 

Supply ofSteel 
(Dob. 34. Vol. XX. 22-05·2006) 
CoI.,.1 

Tochnoloi)' Upsradation for Paper 
Industry 
(Deb. 35. Vol. XX. 23·05·2006) 
Col. 154 

Unolalmed Funds In UTI 
(Deb. 21. Vol. XIX. 12·05·2006) 
Col. 204.()5 

UNICEF Romlnderon Malnutrition 
(D.b. 30. Vol. XIX. 16·05·2006) 
Col. 341-43 

Situation arisina out of 'he proposed 
relervatlon for OBCs in 11M •• liT. and 
other Hllher Educational Inltitutions 
of the country and at0PI tlkon by the 
Government in resard thereto (CA) 
(Deb. 31. Vol. XX. 17-05·2006) 
Col. 429 

Jha, Shrl lalhunath 
Accommodation for Kendri)'a Bhandar 

(D.b. 21. Vol. XIX. 17·03·2006) 
CoI.l46-47 

Amount Locked up In C .... 
(Oob. 21, Vol. XIX. 17·03-2006) 
Col. 193-94 

Appeals Before CIT 
(Deb. 12. Vol. XVIII. 03·03·2006) 
Co1.213-14 

Aul.tance to StaCe Government. for 
Irriptlon Projects 
(Deb. I. Vol. XVII, 27-02·2006) 
CoI.'16 

Anack on Momb.rI of Parliament 
(D.b. 14. Vol. XVIII. 07·03-2006) 
Col. 90-91 

Bank Credit In Priority Sector 
Women In Arm.d Forces (Deb. 17. Vol. XVIII. 10·03·2006) 

(Deb. 21, Vol. XIX. 11.0' .. 2006) C,1.22",'1 
Col. 239-40 Buie ClvieAmonltlOiln Slums and lIIopl 

WTO Conference Colonies 
(Deb. 4. Vol. XVII. 2 I .02.2006) (Deb. 7. Vol. XVII. 24·02·2006) 
Col. 9 I Col. 22~ 

I Beedl Workers 
J.nl,Shri Moh.n (Deb. 8. Vol. XVII. 27·02·2006) 
Exelullion of Cute I from ICI Lilt Col. 26 1-62 

(Deb. 32. Vol. XX. 18·05·2006) 
Col. 159 

Minos Proposall 
(Deb. 35. Vol. XX. 23·05·2006) 
Col. 223·24 

Railway Buds.t-2006-07-General 
Dilcuilion and DomMdl for Orants 
on Account (RailWl)'l)·2006'()7 
(D.b. II, Vol. XVIII, 02-03·2006) 
Col. 436-38 

Black MarketiniofCol1 
(Deb. 3 I. Vol. XX. 17·05·2006) 
Col. 15·22 

BudlClt (Ooncral)-2()()6.()7 
Derund. for Oranta-lOO6"()7 

(Deb. 21, Vol. XIX. 17.03·2006) 
CoJ.364-66 

Ca.e. In DR,.. 
(Deb. 21. Vol. XIX. 11·03-2006) 
Col. 231-32 
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Civic Amenities 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 383 

Construction of Malls 
(Deb. 29, Vol. XIX, I S-OS-2006) 
CoI.ISO-SI 

Credit Facilities to Women Weavers 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 223-24 

Credit to Oral Tenants 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 203-04 

Cultivable Land 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 221-23 

Decline in School Drop-out 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 168-76 

Diversion of Explosives 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 179 

Diversion of Food grains Meant for A.P.L. 
Families 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 256-57 

Empowered Committee on Power Sector 
Reforms 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 9-10 

Encroachment of Ridge Area 
(Deb. 34, Vol. XX, 22-05-2006) 
COl.16S 

Encroachment on DDA Land 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 158-59 

ESI Dues Against Defaulter Employers 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 4741 

Expert Committee on Postal Services 
(Deb. 17, Vol. XVIII, 10-03·2006) 
Col. 300-01 

Financial Assistance to Poor for Medical 
Treatment 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 22-29 

Fires in Ordnance Factories 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. ISS-56 

Flats Under NPRS 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 293 

General Budget, 2006-2007-General 
Discussion, Demands for 
Supplementary Grants (General)-
2005-2006 and Demands for Excess 
Grants (General)--2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 33745 

Government of Union Territories and the 
Government of National Capital 
Territory of Delhi (Amendment) Bill, 
2006-Consid. and Pass 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 283 

Handloom Articles 
(Deb. 30, Vol. XIX, ] 6·05·2006) 
Col. ]4549 

Historical Worship Places 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 13-14 

Increase in Price of Essential Commodities 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 263-68 

Increase in User Charges by AIIMS 
(Deb. 10, Vol. XVII, 0]·03·2006) 
Col. 214-15 

Inspection of Companies 
(Deb. 21, Vol. XIX, 12·05·2006) 
CoI.204-D8 

Loan under SGSY 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 47-S4 
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Misuse of Tax Concessions by Private 
Institutes 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 208-09 

Modern Facilities in Hospitals 
(Deb. 31, Vol. XX, 17-0S-2006) 
CoI.I64~S 

Need to bear the full expenditure by the 
Central Government for constrl.l£tion 
of National Highway in Bihar 
(MUR3n) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 246 

Outcome of the Round Table Conference 
held between the Prime Minister, 
various Political parties and Kashmiri 
leaders on 2S.2.2006 to promote peace 
in Jammu and Kashmir (DUR 193) , 
(Deb. '24, Vol. XIX, 21-03~2006) 
Co1.165~8 

Pendency of Consumer Cases 
(Deb. 3. Vol. XVII. 20-02-2006) 
Col. 131-33 

Performance of Workshops 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 88 

Policy of Unauthorised Construction 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 350-51 

Private Bank Branches in Rural Areas 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 211 

Procurement of Poor Quality Foodgrains 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 438-39 

Procurement of Sleeping Bags 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 296-97 

Proxy Labour in Food Corporation ofindia 
(Deb. 8, Vol. XVII, 27-02-2006) 
COl.20S 

Purchase of Stationery Articles from 
Kendriya Bhandar 
(Deb. 31, Vol. XX. 17-0S-2006) 
Col. 155-56 

Railway Budget, 2006-2007-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 338-42 

Recommendations of Law Commission 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 32 

Regularisation of Unauthorised Colonies 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 91-92 

Rural Infrastructure Development Fund 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 39-44 

Share of Speed Post 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 263-64 

Shortage of Fertilizers 
(Deb. 3. Vol. XVII. 20-02-2006) 
Col. 40-4 I 

Sixth Pay Commission 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col.9S 

Standard of the Quality ofM id-Day Meal 
Scheme 

. (Deb. 14, Vol. XVIII, 07-03-2006) 
Col.66~7 

State of Affairs in Safdarjung Hospital 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 108 

Steps for balanced and equitable 
development of all parts of the country 
(Res.) 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 34448 

Supply of Water to Sonia Vihar Plant 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 246-47 
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Tax EVllion by MNC. 
(Deb. 33. Vol. XX, 19.0'·2006) 
Col. 23'·36 

Upsradltion ofNltional Hlahway No.1 
(Deb. 26, Vol. XIX, 10·05·2006) 
Col. 270 

Vanil~ed Companl .. 
(Deb. 21, Vo/. XIX, 12·0.5·2006) 
Col 213·84 

Verification of HouNs Constructed under 
lAY 
(Deb. 17. Vol. XVIII. 10·03·2006) 
Col. 214-15 

Waaes for Beedi Workers 
(Deb. 13, Vol. XVIII, 06.03·2006) 
Col. 273·74 

Jindal. Shrl Na"Hn 
AIIMS Like Inltltutlonl 

(Deb. 26. Vol. XIX, 10·0.5·2006) 
Col.l69 

Budaet (Oeneral}-2006-07 
Demands for Orants--2006-007 

(Deb. 2 J, Vol. XIX. 17·0)·2006) 
Col. 387-90 

Con~truclion of Toilet. In lAY HouNI 
(Deb. 28. Vol. XIX. 12·05·200G) 
Col. 153·'5 

Conversion ofNHllnto Two Lane 
(Deb. 31, Vol. XX. 17·05·2006) 
Col. 89·90 

Cut In Coal Production by elL 
(Deb. 10. Vol. XVII, 01·03·2006) 
Col .. 22 

Demarcation of Co uta I Stretch 
(Deb. 19, Vol. XVIII, 13·03·2006) 
Col. 236-37 

Dopo Teltlna of Sportaperaonl 
(Deb. 3 I. Vol. XX, 17·05·2006) 
Col. IIO-Il 

Finance Bill, 2006--Conlld . .t Pili . 
(D.b. 23. Vol. XIX. 20·0)·2006) 
Col. 55·5. 

Oeneral Bud,et, 2006·2007-Gonerll 
DilculSion. Demandl for 
Supplementary Orants (Oen.r,l)-
2005·2006 and Demands for ExcelS 
Grants (General)-2003·2004 
(Deb .. 16. Vol. XVIII. 09-03·2006) 
Col. 442-49 

Global Investment In Petrochemicall 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Co1.1J9-40 

Impact ofTerronlt Actlvitlo. on Tourilm 
(Deb. II. Vol. XVIII. 02-03·2006) 
Col. 26-2' 

Indebtedness In Rural Are .. 
(Deb. 31. Vol. XX. t 7·05·2006) 
Col. 95-97 

Illue of Notice I to Political Paniel 
(Deb. 33, Vol. XX. 19.0.5.2006.) 
Col. 364 

Motion of Thanks on the President's 
Addre .. 
(Deb. 5. Vol. XVII, 22·02·2006) 
Col. 41)·8' 

Need to announce pension scheme for the 
officera and Itaff of Kuruklhetra. 
Jalandhar and Slichar National 
Inltltute. ofToehnolol)' 10 II to brln, 
them It par with other NITI in the 
country (MUR 377) 
(Deb. 4. Vol. XVII. 21·02·2006) 
Co1.3U·16 

Need tit take ltePI for roconltitutlon of 
Wroltllna Pedoration of India 
(MUR377) 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Col. 210-11 

Need to undenake revillon of pay scalel 
for Readers/ Alloeiate Professors 
under Merit Promotion Schemo In Stlte 
Al"lcultural Unlvenitie. particularly in 

-HIli.,.. Haryana(MUR 377) 
(Deb. 8. Vol. XVII, 27·02·2006) 
Col. 326 
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Piracy in Indian Music Industry 
(Deb. 29, Vol. XIX, 1 S-OS-2006) 
Col. 99-100 

Gold Production 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 177-78 

Railway Budget-2006-07-General Implementation of NSS Scheme 
Discussion and Demands for Grants (Deb. 26, Vol. XIX, 10-05-2006) 
on Account (RaiIwaYSr2006-07 Col. 240-50 
(Deb. 11, Vol. XVIII, 02-03-2006) Infilt t' fT' th h Col. 5~-53 I ra Ions 0 erroflsts roug 

I Bangladesh 
Raising Additional Funds by Banks (Deb. 4, Vol. XVII, 21-02-2006) 

(Deb. 17, Vol. XVIII, 10-03-2006) Col. 195-96 
CoL 100-02 

Rate of Interest for Employment Schemes 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 74-75 

Road Map in NEe 
(geb. 35, Vol. XX, 23-05-2006) 
Col. 73-74 

Upgradation of Transmission Lines 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 125-26 

Jogi, Shri Ajit 
Anti-Fog Techniques in Railways 

(Deb. 32, Vol. XX, 18-05-2006) 
Col. 45 

Approval to Schemes of Chhattisgarh 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 331-32 

Completion of Power Projects 
'lOeb. 5, Vol. XVII, 22-02-2006) 
Co1.21-38 

Credit Card Fraud 
(Deb. 12, Vol. XVJII, 03-03-2006) 
Col.l~7 

Demand oflron Ore from NMDC 
(Deb. 29, Vol. XIX, 15-05-2006) 
eo1.195-97 

Kisan Credit Cards 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 124 

LokAdalats 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 87-88 

Mentioning Contents and Pesticides on 
the, Label of Packaged Food Products 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 100 

Plant Level Advisory Committee 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 199 

Profit ofNMDC 
(Deb. 29, Vol. XIX. 15-05·2006) 
Col. 396-97 

Proposals under Forest Conservation Act. 
I~ 

(Deb. 34, Vol. XX, 22-05-2006) 
Col. 193-96 

Pucca Houses to Jhuggi Jhonpari Dwellers 
(Deb. 17, Vol. XVJII, 10-03-2006) 
Col. 150-51 

Reservation for SCs/STs in Private Sector 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 257-59 

Demolition of Unauthorised Construction I Rural Telecommunication Network 
(Deb. 33, Vol. XX, 19~05-2006) j! (Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 353-54 Col. 199-202 

Disease Spread by Mosquitoes Sale of Kidneys 
(Deb. 5, Vol. XVII, 22-02-2006) (Deb. 5, Vol. XVII, 22-02-2006) 
Col. 194-98 Col. 220-26 
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Scholarship to SCslOBCs Students 
(Deb. 16, Vol. XVIIJ, 09-03-2006) 
Col. 95-96 

Scholarship to ST Students 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoL 107-49 

Seftina up of Mobile Phone TQwen 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 126-28 

Subsidies for National Horticulture 
Mission 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 153 

Terrorist Activities 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 93-96 

Training to Pilots 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 278-79 

Under Measurement ofPetrollDiesel 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 171-74 

Village Public Telephone Scheme 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 299-300 

Jotlll, Shrf Pnlh.d 
4dmission of SCs/STs in Medical & 

Engineering Colleges 
(Deb. 35. Vol. XX, 23-05-2006) 
Col. 94 

Compulsory NCC Training 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 133-34 

Developments of Lakes 
(Deb. 19. Vol. XVIII. 13-03-2006) 
CoI.2S4-55 

Education to Poor Children 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col.64~5 

Entry of Unreserved Passengers in 
Reserved Coaches 
(Deb. 6. Vol. XVII, 23~02-2006) 
Col. 99-100 ( 

Establishment of Generating Facility 
Centre at Dharwad 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 265-66 

Fake Killing 6fTerrorists by Almy Officers 
(Deb. 32, Vol. XX. 18-05-2006) 
Col.65~7 

FDI in. Retail Market 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 157-58 

Fin8f1cial Position of Oil PSUs 
(Deb. 11, Vol. XVIII, 02-03-2006) 
CoI.200~1 . 

Grants to NGOs by CAPART for Housing 
Schemes 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 226-34 

Highways Built on BOT Basts 
AgroBioDiversity (Deb. 26, Vol. XIX, 10-05-2006) 

(Deb. 19, Vol. XVllI, 13-03-2006) Col. 647-54 
CoL 124-25 '. 

I Improvement trl Ground Water Level 
lasic Facilities in Slums I (Deb. 34, Vol. XX, 22-05-2006) 

(Deb. 17, Vol. XVIII, 10-03-2006) I. Col. 170-72 
Col. 51-52 

BombBluts 
. (Deb. 3'0, Vol. XIX, 16-05-2006) 
Co1.3~ 

Cess on Air Travel. . . 
(Deb. 27, Vol. XIX.,' 11-05-2006) 
Col.9s-96 I 

Improvement in Programmes of 
Doordarshan • 
(Deb. II, Vol. XVIII. 02-Q3-2006) 
Col. 6 

Income Tax on Co-operative Banks 
(Deb. 28. Vol. XIX, 12-05-2006) 
Col. 1-10' 
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Issue of Tickets 
(D~b. 27. Vol. XIX. 11-05-2006) 
Col. 36-37 

IT Refunds 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 31-33 

Ministry of Agriculture' 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col S06-08 

Modernisation of Airports 
(Deb. 6. Vol.' XVII. 23-02-2006) 
Col. 296-98 

Non-Economical Air Routes 
(Deb. 27. Vol. XIX. II-OS-2006) 
Col. 166 

Non-Release of Funds to NGOs for Rural 
Development 
(Deb, 7. Vol. XVII, 24-02-2006) 
Col. 91 -

Opening of New MedicallDental Colleges 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 197-98 

Opening of Regional Office of Ale 
(Deb. 29, Vol. XIX, IS-OS-2006) 
Col. 123 

Pak-PoK Infiltrators 
(Deb. 4, Vol. XVH, 21-02-2006) 
Col.8S-87 

Railway Budget. 2006-2007 General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoI.4SI-S6 

Railway Recruitment Boards 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 243 

. Reduct'ion in Prices of Drugs 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 230-31 

Removal of Superstitions 
(Deb. 21, Vol. XIX. 17-93-2006) 
Col. 247-48 

Report on Bonded Labourers 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 93 . 

Review of Joint Entrance Examination 
System 
(Deb. 35. Vol. XX, 23-05-2006) 
Col. 282-83 

Schemes for Older Persons 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 138-41 

Screening of Indian Films in Pakistan 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 192-93 

Shortfall of Medical Personnel in Health 
Sector 
(Deb. 31, VOI.'XX, 17-05-2006) 
Col. 85-86 

Standard and Norms in AI 
(Deb. 32. Vol. XX, 18-0S-2006) 
CoI.IS7-58 

Storage of Water 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoI.S5-S6 

Tele-Medicine Through ISRO Satellite 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 62-65 

Telecasting/Broadcasting on Non-
Sponsorship Programmes 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 130-32 

Training Scheme for Handloom Weavers 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 87-93 

Welfare Schemes for Unorganized and 
Small Fanners 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 109-10 

Workshed Scheme for Weavers 
(Deb. 21, Vol. "lX. 17-03-2006) 
Col. 87-89 
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.... Mlbld" •• PNlK.M. 
Coaa .... VIOlence ill different par1I of 

the c:ounay (OUR. 193) 
(~. 32, Vol. XX, .1-05-2006) 
CoI.46I~ 

Ka.-,SluiG ..... 
St.ndina Commi1llle 011 Eaeiv-Twelfth 

to .PourIIIIIdI itIIportI Pr .... 
(Deb. 34, Vol. XX, 22-05-2006) 
CaL 410 

St fa. C~ ... oa EnerJy -Tenth 
_EIewIIIIa ......... "..nted 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 320-21 

KID .... ,SIut MaMIIl 
Approval ofCoune by IONOU 

(Deb. 35, Vol. XX, 23-05-2006) 
"toLl16-17 

B8II 011 Indian TV OIInnels in Pakistan 
(Deb. 6, Vol. XVII, 23-Q2-2006) 
CoL 1046 

Caterina Monieorina Cell 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoL 179-10 

CoMec:tin& Mesro Cities with Expressway 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 240 

Conuption in IGNOU 
(Deb. lS, Vol. XX, 23-05-2006) 
CoLl7 

Delinkina ofv.db_ tom Randl. Port 
(Deb. 31, Vol. XX, 17-05-2006) 
CoI.IS6 

Disappearance of Explosives from • 
Merchant Navy Ship 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 268-70 

Discontinuance of Power Subsidy to 
States 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 167'1S8 

rnsp.rity in Alkaaionl under PMGSY 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 163-66 

DiIIInCe Education Council, IONOU 
(Deb. H, Vol. XX, 23-05-2006) 
CoL 299-303 

Ec:onoaaic Dilparity between Cities and 
v-.. 
(Deb. 31, Vol. XX, 17-05-2006) 
CoLl9I-* 

EnhInceInInt off ..... S,....' .... 
YojIM 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 239-40 

Expert Group on IT Law 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. '1.26-27 

Fake Currency 
(Deb. 14, Vol. XVIII. 07-03-2006) 
CoI.411-t3 

Fake Pusport Rackets 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 163 

Increase in User Charges by AIIMS 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 214-15 

Introducing Tigers in Sariska Reserve 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 223-24 

National Competition Programme 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 301 

Pending ceo Proposal 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. ISS 

Promotion ofGujarat State Tourism 
(Deb. I I, Vol. XVIII, 02-03-2006) 
Col. 113-14 

Rail Freight Corridon 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 123 



NAME INDEX 

Railway Budlet-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-01-2006) 
Col 441 

Shortage of Medicines 
(Deb. I S, Vol. XVIII, OS-03-2006) 
Col. 33 

SmuaaJing of Narcotics 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 47-49 

UPlfldation to National Highways 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 401-02 

Wheat Import 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoI.IS9~ 

Widening of National Highway No.S 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Co1.19S-96 

Kan .. ka ... ., Slui P. 
Ashok Lahiri Committee on Import of 

Edible Oils 
(Deb. 2), Vol. XIX, 17-03-2006) 
Col. 141-43 

Coir Industry 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.2S7-SS 

Cut in food Subsidy 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 11-12 

Cyber Crimes 
(Deb. 26, Vol. XIX, IO-OS-2006) 
Col. 316 

Dileue Affected Areclnut PlutMion 
(Deb. II, Vol. XXII, 21-01-2006) 
Col. 22-23 

Diseue Affed.ed ArecrJlut Trees 
(Deb. 13, Vol. XVIII, 06-03-2006) 
('..01. 162-64 

Income Tax on Co-opentive 8Mb 
(Deb. 2a, Vol. XIX, 12-05-2006) 
CoLS 

Irreplaritia in Utilbltion ofF'" 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 170 

Kannur Kenlla 
(Deb. 32, Vol. XX. 18-0S-2006) 
Col. 123-24 

Karipur Airport 
(Deb. 32, Vol. XX, IS-OS-2006) 
Col. 209 

Kochi Metro Project 
(Deb. 17, Vol. XVIII, J 0-03-2006) 
CoI.IIS 

More Central Aid for Mid-Day Meal 
Scheme 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 243-44 

Need to ban use of Endosulphlne in the 
country and rehabilitate thole atrected 
due to use of this pesti(:idc in KMcqod 
district in Kerala (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 270 

Need to have a time bound programme for 
completion of Road Over Bridps work 
in KeraIa(MUR377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 441 . 

Need to withdraw the decision for 
enhlnccment ofprk:e IIId reduction of 
quantity ofrmon i1emI under 1irpted 
Public Distribution S)'Item ill KeraIa 
(MUR377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 342 

Div ... ion of Foodpains Permission to .. up 1ft Airline 
(Deb. " Vol. XVII, 27-02-2006) (Deb. 27, Vol. XIX, 11-0S-2006) 
Col. 36 CoL 115-16 

Enhancement ofImport Duty of Titanium 
Dioxide 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoI.12S-29 

Promotion ofSporUlIId Youth Affairs 
(Dcb. 26, Vol. XIX, 10-OS-2006) 
COI.46S~ 
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Railway Budget-2006-2007-General 
Discussion and Demands for Grants 
on Account (RajJways~2006-2007 
(Deb. lO, Vol. XVII, 01-03-2006) 
Col. 320-2S 

Survey of New Railway Lines in Kerala 
(Deb. 27, Vol. XIX; ) 1-05-2006) 
Col. 98-99 

)(aSWin, Shrl Ibm Singh 
Need for gauge conversion of Rewari-

Bikaner, Sadulpur-Hissar, Ratangarh-
Degana, Loharan-Jaipur via Sikar 
sections in Rajasthan-(MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 20 " 

Need to release funds for completion of 
gauge conversion work on Sadulpur-
Bikaner and Ratangarh-Degana rail 
sections (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 270 

Railway Budget-2006-2007-:-General 
Discussion and Demands for Grants 
on Account (Railways )-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 349-51 

Standing Committee on Industry-I 79th, 
J 80th to 187th and 190th and 191 st 
Reports-Laid 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 484-85 

)(athilia, Dr. V .... bhb ... 1 

AllOtment of Oil 8 locks under NELP 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 5-6 

DemandS for Grants (GeneraI~2006-2007 
(Deb. 20, Vol. XVllI, 14-03-2006) 
Col. 397-403 

Directives by NCDEX 
(Deb. 13, ·Vol. XVIII, 06-03-2006) 
CoL 185-87 

FDI in Retail Market 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 157-58 

Free and Compulsory Education to 
Children 
(Deb. 20, Vol. XVIII, 14-03-200~) 
Col. 192-93 

General Budget-2006-2007-General 
Discussion, Demands for 
Supplementary Grants (General)-
2005-2006 and Demands for Excess 
Grants (General}-2003-2004 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Col. 537-42 

Impact of Quota-Free Regime 
(Deb. 35. Vol. XX,' 23-05-2006) 
Col. 79-8() 

Import Duty on Soda Ash 
(Deb. 20. Vol. XVIII, 14-03-2006) 
·Co1.328 

Import of Tiles 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 261-64 

Labour Intensive Industrial Park 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 140-41 

. Multipurpose National Identity Cards 
. (MNICs) 

(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 9 

National Road Safety Policy 
(Deb. 31. Vol. XX. 17-05-.2006) 
·CoI.65-66 

Need to expedite the work ofsix-Ianing of 
National Highway No. 8b, East-West 
Corridor between Porbandar and Rajkot 
in Gujarat (MUR 377) 
(Deb. 4. Vol. XVII, 21-02-2006) 
Co\.318 

Need to provide special grants to the 
institutions engaged in promotion of 
Gandhian Philosophy in Gujarat 
(MUR377) 
(Deb. 21. Vol. XIX. 17-03-2006) 
CoL 269 
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Need to set up an Agro-Rural Park at 
Jasdan in Rajkot district, Gujarat 
(MUR377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 488 

Pending Insurance Claims 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 162-65 

Petroleum Regulatory Board 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 208-09 

Potential of Hydel Energy, Bio-Mass and 
Wind Energy 
(Deb. 33. Vol. XX. 19-05-2006) 
Col. 165-70 

Railway Budget-2006-2007-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII. 01-03-2006) 
Col. 383-86 

Rural Textile Industry 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 66-67 

Terrori5ts Threats on BARC 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 254 

K ... in, Shri Clulndrakant 
Activities oflSI 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 222-23 

AIDS Hospitals/Centres 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 23-35 

Aircraft Safety Rules 
(Deb. 32. Vol. XX, 18-0S-2006) 
Col. 268-69 

Anomaly in Age Limit for Senior Citizens 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 264 

Assistance for Development and 
Expansion of Fisheries . 
(Deb. 8, Vol. XVII, 27-02-2006) 
COl. 278-80 

Aurangabad Airport 
(Deb. 6, Vol. xvn, 23-02-2006) 
Col. 331 

Auto-Cluster Scheme 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 397-400 

Ban on Plastic Utensil$ 
.. (Deb. I, Vol. XVII, 27-02-2006) 

UPiradation of Coastal Highways Col. 67-68 
(Deb. 26. Vol. XIX, 10-05-2006) Banks Lending Rates 
Col. 286-87 (Deb. 7, Vol. XVII, 2"-02~2006) 

Upgradation to National Highways Col. 119-20 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 401-02 Bio-Sphere Reserves 

(Deb. 8. Vol. XVII, 27-02-2006) 
Col. 291-92 Widening of National Highway No.8 

(Deb. 26, Vol. XIX, I 0-OS-200~) 
Col. 39S-96 Cleaning of Sea 

(Deb. 29, Vol. XIX, IS-0S-2006) 
Kaur. Shri .. tI rnaeet 
General Budget-Gcncral Discussion, 

2006-2007, 
Demands for Supplementary Grants 

(GcneraI)-2005-2006, . 
Demands for Excess Grants (Gencral)-

2003-2004 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 610-14 

Col. 100-01 
Closure of Mines 

(Deb. 1 S, Vol. XVIII. 08-03-2006) 
Col. 241-SO 

Closure oi Public Sector/PriVlt~ 
Compillies in MahanuIdn 
(Deb. 32, Vol. XX, 1I-0S-2006) 
Col. 103.04 
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Coal Blocks of Cos! India Limited 
(Deb. 5, Vol. XVII, 22.02-2006) 
Col. 220 

Coal Linkage for captive Power Plants 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.IS-16 

Committee on Upkeep of,Animals 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 231 

Compensation to Victims of Accidents in 
Coal Mines 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 232-33 

Construction of Roads under PMGSY 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 30 

Corporate Participation in Conservation 
of National Monuments 
(Deb. 27, Vol. XIX, II-OS-2006) 
CoI.I~7 

Crime against Sc/ST 
(Deb. 14, Vol. XVIII; 07-03-2006) 
Col. 357-62 

Death of Animals in Delhi Zoo 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 363-64 

Delay of Flight to/from Delhi and 
Aurangabad 
(Deb. II, Vol. XVIIl, 02-03-2006) 
Col. 154-55 

Disappeared Companies 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 8.).·82 

DrouJht Affected States 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 226-27 

Dumping of Silk 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col 329-30 

Effect of Coal Mine Dust on HUftWl Health 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 171 

Electrification ofViIJqes throup NCES 
(Deb. 33, Vol. XX, 19-05-2006) 
CoL 293-94 

Employnrlp in Bokaro Steel Plant 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.2S3-54 

Encourqcmcnt to Sports 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col.SOI-03 

Encroachment of Forest Land 
(Deb. 34, Vol. XX, 22-0S-2006) 
CoI./3/-37 

Excise Duty on Edible Products Like 
Biscuits 
(Deb. 33, Vol. XX, /9-05-2006) 
CoI.311 

Expansion of Capacity of Telephone 
Exchanges 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 150-52 

Export oflron Ore 
(Deb. 20. Vol. XVIII, 14-03-2006) 
Col. 20-21 

Export Target 
(Deb. 4, Vol. XVII. 21-02-2006) 
COl.2S0-52 

Eye Banks 
(Deb. 31, Vol. XX. 17-0S-2006) 
CoI.2S9-60 

FDI in Power Sector 
(Deb. S, Vol. XVII, 22-02-2006) 
CoI.S3 

Foreign Tours 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoL I54-S9 

Funds for Promotion of Games and Sports 
in CollegeslUniversities 
(Deb. 26, Vol. XIX, 10-0S-2006) 
Col. 336-37 

Grant to NGOs 
(Deb. 3S. Vol. XX, 23-05-2006) 
CoI.IIS-86 
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(Deb. to, Vol. XVII, 01-03-2006) MetroRailforNCR 
Col. 68-70 (Deb. 17, Vol. XVIII, 10-03-2006) 

Grants to Rural Schools Col. 221-22 
(Deb. 1 S, Vol. XVlIl, 01-03-2006) Mines Proposals 
CoL 242-44 (Deb. 35, Vol. XX, 23-05-2006) 

Import Price ofSteel 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 260 

Insurance Scheme for Journalists 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 191-92 

Investment in Coal Sector 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 193-94 

JNNURM 

Col. 223-24 
Misuse of Grants by Univenities 

(Deb. 14, Vol. XVIII. 07.03-2086) 
Co1.413-14 

Modernisation of Non-Metro Airpottl 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 18243 

Modernisation of Police Force 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 24041 

(Deb. 7, Vol. XVII, 24-02·2006) MRTPCommission 
Col. 8 i (Deb. 2, Vol. XVII, 17-02-2006) 

Journalists Welfare Fund I Col. 83-87 
(Deb. 6, Vol. XVII, 23-02-2006) I Nabbing ofTerrorists 
Col. 97-98 (Deb. 35, Vol. XX, 23-0'-2006) 

Khadi And Village Industries Commission 
(Amendment) Bill. 200S-Consid. and 
Pass 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 427 

Land to Hospitals 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 107 

List of Sensitive Items for WTO 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 86-81 

Literacy Campaigns 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 237-46 

Manning of Level Crossinp 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 271-73 

Market Campaigning by IA 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 243-t4 

Market Share oflndian Airlines 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 323-24 

Col. 76-77 
Nagpur Airport 

(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 165-66 

New Mode of Transport 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 85-86 

No Fly Zones 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 188 

Opening of Post Offices 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 202 

Pending Cases before ITAT 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 213-15 

Pending Projects under IWDP 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoL 15-16 

Pension/financial Assistance to Sports 
persons 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 187-94 
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Performance ofSpeciai Economic Zones 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 256-58 

Power Projects in Maharashtra 
(Deb. 5. Vol. XVII. 22-02-2006) 
Col. 137 i 

I 

Ship Breaking at Alang 
(Deb. 29. Vol. XIX, 15~05-2006) 
Col. 354 

Smuggling of Wildlife Items 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 228-30 . 

Power Projects in Private Sector : Special Economic Zones 
(Deb. 5. Vol. XVII. 22-02-2006) i (Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 233-36 I Col. 42-49 

Production Cost of Coal 
(Deb. 15, Vol. XVIII. 08-03-2006) 
Col. 34-35 

Production of Fruit. Vegetable and 
Floriculture Items 

I 
I 

(Deb. 19, Vol. XVIII, 13-03-2006) I 

Col. 109-20 . 

Properties of Employees State Insurance 
Corporation 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 273-8i 

Railway Budget-2006-2007-General 
Discussion and Demands fo'r Grants 
on Account (Railways}-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 342-47 

Review of Area Reserved for Public Sector 
Exploitation 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 214 

Royalty on Coal 

Special Trains 
(Deb. 32, Vol. XX. 18-05-2006) 
Co1.2~7 

Speedy Trial of Convicts 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 283-85 

Sponsorship of Sports and Sports Persons 
(Deb. 10, Va.1. XVII. 01-03-2006) 
Col. 165-66 

Standing Committee on Coal and Steel-
Fifteenth to Seventeenth Reports-
Presented 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 376 

State Border Dispute 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 363-64 

Steep Fall in Prices of On ion 
(De~. 3, Vol. XVII. 20-02-2006) 
Col. 168-70 

(Deb. 10. Vol. XVII. 01-03-2006) StructuralSafetyofTaj 
Co1.207~ (Deb. 27, Vol. XIX. 11-05-2006) 

Setting up of Agri-Clinic, Agri-Business 
and Agri-Technology Centres 
(Deb. 19. Vol. XVIII, 13-03-2006) 
Col.I03~ 

Settlement of Outstanding Dues 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 127-30 

Sexual Exploitation of Women 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 24J-49 

Col. 47-48 

Supply of Medicinal and Herbal Plants 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 293-94 

Theft ofC .... o from JGJ Airport 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 45 

Threat to Indian Culture 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 190-91 -
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Tibetan Anteldpe 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 210-1 I 

Title Clearance to New Newspapers 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 231 

Travelling of Persons in MPs Name 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 142-43 

Upgradation of ATC System 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 219-20 

Upgradation of Science Laboratories 
(Deb. 4, Vol. XVII, 2 I -02-i006) , 
Col. 77-78 

Urban Infrastructure and Services 
(Deb. 33, Vol. XX, 19-05-2006) : 
Col. 124 

Irregularity committed in purchase of Urea 
Plant 
(Deb. 34, Vol. XX, 22~05-2006) 
Col. 189 

Lease of Chi ria and Other Mines to liSCO 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 95-96 

Mejia Thermal Power Station 
(Deb. 28, Vol. XIX. 12-05-2006) 
Col. 120-21 

Need to expedite construction of Barjora-
Tajpur, Hatashuri-Godardihi and other 
pending road projects in Bankura and 
Burdwan districts in West Bengal under 
Pradhan Mantri Gramin Sadak Yojana 
(MUR377) 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 387-88 

Need to have a look at the activities of 
Vanished Companies Fils in view of unprecedented fall in 

(Deb. 2, Vol. XVII. 17-02-2006) the stock market (MUR 377) 
Col. 266-67 , (Deb. 35, Vol. XX. 23-05-2006) 

W'ldA' I H' b T . I' Co1.397-98 . I nlma S It y rains 
(Deb. 13. Vol. XVIII, 06-03-2006) Need to make payment of the arrears to 
Col. 99-100 coal workers as per National Coal Wage 

Khan, Sllri'Sunil 
BTS in West Bengal 

(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 247-48 

ClosureofBoGL 
(Deb. 3, ·Vpl. XVII, 20-02-2006) 
Col. 270 . 

Compyterised Reservation Centres at 
Panagarh Railway Station 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 110 

Decline in Ground Water Level 
(Deb. 18, Vol. XXII, 21 .. 08-2006) 
Col. 2-6 

Forward Integration of Alloy Steel Plant 
(Deb. 3, Vol. XVII, 20-02-20()6) 
Col. 235-36 

Implementation ofNREGA 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 53-62 

Agreement (MUR 377) 
(Deb. 25, Vol. XIX. 22-03-2006) 
Col. 8-9 

Need to provide Central assistance to the 
Football Academies helping them to 
produce quality-players of inter-
national standard (MUR 377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 286-87 

Need to rescind the order reducing the 
superannuation age of the employees 
ofB.O.GL. from 60 years to 58 years 
(MUR377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 341 

Need to withtlraw new catering policy 
outsourcing the entire catering of 
Railways to private panies with a view 
to protect the interest of commission 
vendors (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Co1.331-32 
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Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways}-2006-07 
(Deb. 11. Vol. XVIII. 02-03-2006) 
Col. 313-16 

Realisation of Outstanding Dues 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 2()6.()7 

Restructuring of 8eftpI Chemicals and 
Phlrmaceuticala UmiIIed 
(Deb. 3. Vol. XVII. 20-02·2006) 
Col. 141 

Revival of AAI 
(Deb. 32. Vol. XX. 18·0S·2006) 
Col. 121 

Disturbed Areas 
(Deb. 4, Vol. XVII. 21-02·2006) 
Col. 110-11 

Explosives Manufactures 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 279 

FICCI Sponsored Farming 
(Deb. 4. Vol. XVII. 21-02·2006) 
Col. 195 

Finance Bill. 2006-Consid. and P_ 
(Deb. 23. Vol. XIX, 20-0)-2006) 
Col. 41-45 

Funds for Development ofFClNII ViIIpI 
(Deb. 13. Vol. XVIII, 06"())·2006) 
Col. 9·17 

K1aallClelwal, Slllri Vijay Kumar Grant-in-Aid for Propaption of Hindi 
Additional allocations underNFFWP I (Deb. 4. Vol. XVII. 21-02-2006) 

(Deb. 28. Vol. XIX. 12-0S-2006) Col. 22S-26 
CoL 73-76 

Afforestation in Madhya Pradesh 
(Deb. 13. Vol. XVIII. 06·03-2006) 
Col. 266-67 

AIIMS Like Institutions 
(Deb. 26. Vol. XIX. 10·OS-2006) 
Col. 269 

Appointment of LPG Distributors 
(Deb. 27. Vol. XIX. II-OS-2006) 
Col. 236-37 

Ban on Ordinary Salt 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 156-57 

Bio-Diesel Plants in Madhya Pradesh 
(Deb. 15. Vol. XVIII. 08-03-2006) 
Col. 253-54 

Construction of Working Women Hostel 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 199-200 

A I} 
Development of PhoolNalt and Hotel 

T ....... in Gwalior 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 147 

Infrastructural Reforms in HeaIIb Sector 
(Deb. 26. Vol. XIX. IO-OS-2006) 
Col. 311).20 

Inland Water Tranlport in MadhYI 
Pradesh 
(Deb. IS, Vol. XVIII, 01-03·2006) 
Col. 255-56 

Mine Explosion Work 
(Deb. 30. Vol. XIX. 16-05·2006) 
Col. 43 

Minimum Support Price 10 F-. 
(Deb. I, Vol. XVII, 27-02·2006) 
Col. 40-43 

MobUeServas 
(Deb. 21, Vol. XIX, 17-03·2006) 
Col. 246 

Package for Tribal Areal 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 344-S2 

Production of Oilseeds and Pulses In 
Madhya PndeIh 
(Deb. 13. Vol. XVIII. 06-03-2006) 
Col. 217-11 
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Proposals for A~ I Aa.ek on Scientific Institutes 
(Deb. 13, Vol. XVIII, 06-03-2(86) (Deb. 4, Vol. XVII, 21-02-2006) 
Col 232-16 Col. 14 
~I m. Maclttya Pr.ah for I CenIrII SdIInIe 

FGNIt,..,.... (0.. 12. ~. XVIII, 01-03-2(06) 
(0.. n, Vol. XVIII, 06-03-2006) 011. ..... , 
CoI.2t2-t3 eo.., __ ID LMd 0wMn 

Ilailway Waet-2006-07-General (Oft. 5, Vol. XVII. 22-12-2006) 
Ditcunion and Demands for Grants. Col. D7.31 
onACCOUIIt(RaiIwa)'S~2006-07 I 
(Deb. II. Vo" XVIII. 02-03-2(06) CO::-':: North-SolIdI" 

CGlSJ9.41 (o.. 26. Vol. XIX, 10-05-2006; 
ft .. eli. lit ""* efDnp Col. '52..,. 

(belt. It Vol. XVII, 2'-02-2006) COIIIroI ofNllioall uw.-. .. Act 
Cal2».J1 • .... ""·7· 

(Deb. 31, Vol. XX, 17-05-2006) 
Col. 11,.21 " .... a.,e. - ...... Tickets 

(Deb. 32. V.I. XX, 1I-0S-2006) 
Col. liS ExcaVition in UUlrlnChaI 

...... .., FImIeI'I 011 dIeir Produce I (Deb. 27. Vol. XIX, 11-05-20(6) 
(Deb. I, Vol. XVII, 27-02-2006) i Col. I 74·7S 
Col. 227-11 ' India.'! Vote in IAEAon the Issue oflran's 

Revival of Co-operItive Institutions 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.14S 

Nuclwprogramme(DUR 193) 
(Deb. I, Vol. XVU, 27-02-2(06) 
Col. 344-52 

Utilization of Funds under SSA Need for checking ~ate pollution in river 
(Deb. 14 Vol. XVIII. 07-03-2006) I Ganga at Varans.1 an~ steps taken by 
Col 39~ I the Government In thiS regard 

. . (Deb. 33. Vol. XX. 19-05-2006) 
White Paper on Rivers Linking Project I Col. 427-28 

(Deb. 8, Vol. XVII. 27-02-2006) I 

Col. 273 Need to expedite opelling of a Kendriya 
Vidyalaya at Gopeshwar in Chamoli 

Widening/Repair of National Highway district, Uttaranchal (MUR 377) 
No. 69 (Deb. 21, Vol. XIX, 17-03-2006) 
(Deb. 26, Vol. XIX, 10-05-2006) Col. 269 
CoI.SS2 

Wildlife s.nctuary Project 
(Deb. 29. Vol. XIX. 15-05-2006) 
COI.34S 

KIIa"url, M.J. Gen. (Retd.) s.c. 
Acquisition of Adi badari Dham by ASI 

(Deb. 27, Vol. XIX, .11-05.2006) 
Col.as-16 

Amount Allocated for AIIMS Type 
Institutions 
(Deb. 5, Vol. XVIl, 22-02-2006) 
CoI.2a3 

Need to look into the problems faced by 
Cellone subscribers in National Capital 
Region, Delhi (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 69 

Need to send a Central Team to Uttaranchal 
to assess the damage caused due to 
drought and retease funds for 
providing help to the affected people 
in the region (MUR 377) 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 486-17 
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Overloading of Trucks on National 
Hishways 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 222-23 

Power Projects in Uttaranchal 

Kha ..... Sltrt Avtu.lllbt 
Afforestation Project 

(Deb. 19. Vol. XVIII. 13-03-2006) 
Col. 158-62 

Attack on Scientific Institutes 
~~~i;;o Vol. XIX. 12-05-2006) (Deb. 4. Vol. XVII. 21-02-2006) 

I Col. 36 
Railway Budget. 2006-2007 General I Bud 

Discussion and Demand!: for Grants I get (General}-2006-07 
on Account (Railways}-2006-2007 Demands for Grants-2006-07 
(Deb. 10. Vol. XVII. 01-03-2006) (Deb. 21. Vol. XIX. 17-03-2006) 
Col. 4~ Col. 325-27-

Regulatory Body on Road Safety 
(Deb. 31. Vol. XX. 17-05-2006) 
CoI.ISS-S9 

Rural Telecommunications in Uttaranchal 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 304-05 

Standing Committee on Finance-Thirty-
fifth to Fortieth Reports-Presented 
(Deb. 34, Vol. XX. 22-05-2006) 
Col.4S0-SI 

Status of Four-Six laning of National 
Highway Projects 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 436---63 

Status of Golden Quadrilateral Project 
(Deb. 5. Vol. XVII, 22-02-2006) 
Col. 257--64 

(Deb. 31. Vol. XX, 17-05-2006) 
Co1.27~76 

Status ofNHDP-1II 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 288-3 14 

Status of Two Bridges 
(Deb. 5. Vol. XVII, 22-02-2006) 
Col.l71 

Works OD North-South and East-West 
Corridors 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 289-302 

Concessions to Mentally Challenged 
Persons 
(Deb. 32, Vol. XX. IS-05-2006) 
Col.S2 

Credit to Agriculture Sector 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 26-27 

Drug Addiction among Youth 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 134 

General Budget, 2006-2007-General 
Discussion. Demands for 
Supplementary Grants (General)-
2005-2006 and Demands for Excess 
Grants (General}-2003-:2004 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Co1.313-l6 

Houses Rented by Missions Abroad 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 69-70' 

Kisan Credit Card 
(Deb. 17, Vol. 'XVIII. 10-03-2006) 
Col. 23 1-44 

Ministry of Agriculture 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 426-27 

Missing of Marine Engineers 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 90-9, 
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Need to ensure effective implementation 
of Labour laws in Border Roads 
Organisarion (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 314 

Need to exempt stamp fees on mortgaged 
land for Kisan Credit Cards from the 
fanners in Punjab (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 340 

Need to look into the problem being faced 
by Indians working in foreign countries 
especially Gulf and Pakistan 
(MUR377) 
(Deb. 16. Vol. XVIIl. 09-03-2006) 
Col. 214 

Need to review the decision regarding 
privatisation of Railway Coach Factory 
at Kapurthala, Punjab (MUR 377) 
(Deb. 25. Vol. XIX, 22-03-2006) 
Col. 7 

Outcome of the Round Table Conference 
held between the Prime Minister. 
various Political parties and Kashmiri 
leaders on 25.2.2006 to promote peace 
in Jammu and Kashmir (OUR 193) 
(Deb. 24, Vol. XIX. 21-03-2006) 
Col. ISO-56 

Premature Retirement by Pilots 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 187-88 

;Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 346-47 

Relief to Commission Agents 
(Deb. 33. Vol. XX. 19-05-2006) 
Col. 113-14 

Rise in prices of essential commodities 
(DUR 193) 
(Deb. 34. Vul. Xx.. 22-05-2006' I' 

CoL 619-20 , 

Sale on Government Properties Abroad 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 482-90 

Stamp Duty tOr Farmers 
(Deb. 17. Vol. XVIII, 10-03-2006) 
Col. 79-11 

Suicide by Farmers in various parts of the 
country (DUR 193) 
(Deb. 31, Vol. XX. 17-05-2006) 
Co1.563~ 

Violation of Labour Laws 
(Deb. 29. Vol. XIX. 15-05-2006) 
Col. 124 / 

Khan-enthan, Shri &k. 
'Village on Wheels' Project 

(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 44 

Advanced Doppler Radar 
(De". 33. Vol. XX. 19-05-2006) 
Col. 93 

Advisories Issued by Australia and 
Canada 
(Deb. 10. Vol. XVII. 01-03-2006) 
Col. 55-57 

AIIMS Like InstitutioDs 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 269 

Allocation for Irrigation and Flood Control 
Projects 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 293-97 

Appointment of Accred ited Soc ial Health 
Activists 
(Deb. 15. Vol. XVIII. 08-03-2006) 
Col. 77-78 

Assistance for Upgradation of ESI 
Hospitals 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 236-37 

.'. 

AwaNness of Activities of Sea 
(Deb. 33, Vol. XX. 19-05-2006) 
Col. 324-25 

Bank Charges 
(Deb. 28. Vol. XIX. 12-05-2006) 
Col. 81-82 
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8iospfIere Reserves 
(Deb. 34, Vol. XX, 22·05·2006) 
Cof.424 

c.eraa CoaIp Indusaries Corporation of 
...-LimiIed 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 156-57 

a.. Tntin Station SyMem 
(Deb. 32, Vol. XX, 18-05-2006) 
CoI,2J9..40 

Different Colours for Domestic. and 
Commercial LiquifJed Petroleum Gas 
Cytinders 
(Deb. 6, Vol. XVII, 23-02·2006) 
Col. 211 

Disinvestment of Profit Making & 
Navratna PSUs 
(Deb. 2, Vol. XVII, 17·02-2006) 
Col. 260 

Education to SCs 
(Deb. 30, Vol. XIX, 16-05·2006) 

C.UlClhnofServic:eTax Col. 61 
(n.. 1, Vol. XVII, 24·02-2006) I ExportofMarineProcIucts 
Col. 1)." (Deb. 14, Vol. XVIII, 07-03-2006) 

COIla ... on DemoHaions I Col. S7·59 
(Deb. 17, Vol. XVIII, 10-03-2006) Export Promotion Schemes 
CoLl9l-92 (Deb. 30, Vol. XIX, 16-05-2006) 

C~ion of By'Puses Col. 316-17 
(Deb. 15, Vol. XVIll, 08-03-2006) I Fast Track Courts 
Col. 267 (Deb. 17, Vol. XVIII, 10-03-2006) 

Coverage under Drip and Sprinkler 
Irrigation 
(Deb. 29, Vol. XIX, I S-OS-2006) 
Col. ISS-S6 

CST and VAT 
(Deb. 28, Vol. XIX, I 2-0S-2006) 
Col. 376-77 

Col. 52·54 
Foreign Tourists 

(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 247·5 I 

Functioning ofNDCC Building in NOMe 
Area 
(Deb. 3S, Vol. XX, 23-05-2006) 
CoI.260~1 

Deadline Fixed for Admission I Gauge Conversion Projects in Tamil Nadu 
(Deb. 4, Vol. XVII. 21-02-2006) i (Deb. II, Vol. XVIII, 02-03-2006) 
Col. 160 Col. 197-98 

General Budget, 2006-2001-General Deficit in EPF Account 
(Deb. 29, Vol. XIX. 
Col. 311 

15-05-2006) i Discussion, Demands for 
; Supplementary Grants (General)-

Delay in Launching of Satellites 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 82-84 

Delay in Supply of LPG 
(Deb. 32, Vol. XX, 18·05-2006) 
Col. 57-59 

Delivery of Pusports 
(Deb. 7, Vol. XVII, 24-02·2006) 
Col. 172 

200S-2OO6 and Demands for Excess 
Grants (General}--2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 324-30 

Grants by PFC in Tamil Nadu . 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 300-02 

GroWth of Leather Industry 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 30-31 
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Heart Diseases among Children 
(Deb. 31, Vol. XX, 17-05-2006) 
CoI.S9-60 

Housing Societies in Delhi 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 338-39 

Hurdles in DwarkaBarakhamba Metro Line 
(Deb. 7·, Vol. XVII,. 24-02-:2006) 
Col. 217 

Increase in Price of Essential Commodities 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.263~8 

Increase in Sugar Price 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 29 

India International Trade Fair 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 281-82 

Indians Killed in Haj Stampede 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 148-60 

Indo-Sino Border Talks 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoL 274-76 

Insurance Coverage to Savings Bank 
Deposit Holders 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 188 

Interest Rate on EPF 
(Deb. 3, V~1. XVII, 20-02-2006) 
Col. 83 

Internet Facility in Trains 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 79-80 

Introduction of Double-Decker AC Trains 
(Deb. 27, Vol. XIX, 1l-05-2006) 
Col. 175 

Issuing of Identity Cards 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 309-10 

Leasing of Luggage Vans in Trains to 
Private Contractor 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 298·99 

Loss Incurred by Delhi Metro 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 300-01 

Media Commission 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI.8I-82 

Medical Innovation Fund Scheme 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 343 

Migration ofPilolS 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 18-19 

Ministry of Agriculture 
(Deb .. 20, Vol. XVIII, 14 .. 03-2006) 
COI.S08-10 

Modernisation of Public Sector Banks 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 63 

Multi-level Parking Lots in NOMC 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 274-75 

National Commission for Minorities 
Educational Institutions . 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 207 

National Disaster Management Authority 
(Deb. 30, Vol. XIX, 16-05';2006) 
Col. 374-76 

Need to release a commemorative stamp 
in honour of Late Shri P.S.K. 
Lakshmipathiraju, a freedom fighter 
from Tamil Nadu (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 337 

Need to sanction a 'Bio-Methonation 
Plant' for Oddanchatram town in 
Dindigul district, Tamil Nadu for 
generating electricity from vegetable 
waste (MUR 377) 
(Deb. 13, Vol. XVlII, 06-03-2006) 
Col. 360 
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Need to set up a full-fledged passport 
office at Madurai, Tamil Nadu. 
(MUR377) 
(Deb. 10, Vol. XVII. 01-03-2006) 
Col. 264-65 

Need to take steps to protect the Poultry 
Industry affected due to spread on Bird 
Flu in Tamil Nadu (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 17 

Need to create a Wild Life Sanctuary at 
the Kodaikanal Forest and provide 
fencing at the border of Pal ani Hills to 
prevent menace of elephants in Palani 
P.liamentary Constituency, Tamil 
Nidu (MUR 377) 
(Deb. 19. Vol:. XVIII, 13-03-2006) 
Col. 290-91 

NewCA Course 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 77-78 

-New Pilot Training Institute/Academy 
(Deb. 11. Vol. XVIII. 02-03-2006) 
Col. 79-80 

No-Frill Account 
(Deb. 7. Vol. XVII. 24-02-2006) 
Col. 262-63 

Noise Pollution near Commonwealth 
Game,Sites 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 342-43 

Non Deposit of EPF share by Employers 
(Deb. 29, Vol. XIX, I S-OS-2006) 
Col. 436--39 

NTCMil1s 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 222-3S 

Offices of Fe I 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.'l99--404 

Package for Revival ofHMT Ltd. 
(Deb. 32, Vol. XX, 18-0S-20<'6) 
Col. 234-35 

Parliamentary Consultative Committees 
- (Deb. 34, Vol. XX, 22-0S-2006) 

Col. 169-70 
PCOs'STDIlSD 

(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 84--87 

Permission for Export of Petroleum 
Products 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 130-31 

Permission for Oil Ex"loration 
(Deb. 19. Vol. XVIII, 13-03-2006) 
Col. 161-62 

Permission to Private Airlines for 
International Routes 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 206-07 

Plant Disease 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 236-37 

Production and Sales by KVIC Outlets 
(Deb. 20, Vol. XVIlI, 14-03-2006) 
Col. 173-14 

Property Conservation Law 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 363 

Proposal to Encourage Solar Energy 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 219-23 

Railway Budget, 2006-2001 General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII. 01-03-2006) 
Cpl. 439--42 

Railway Infrastructure for New Delhi and 
Chennai Railway Stations 
(Deb. 16. Vol. XVIII, 09-03-2006) 
-Col. 180-81 

kebate for Senior Citizens 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 142-47 
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Recruitment and Posting of Language 
Teachers 
(Deb. 3S, Vol. XX, 23·05·2006) 
Col. 213 

Reduction in Postal Charges 
(Deb. 7 ,Vol. XVIl, 24·02·2006) 
Col. 239-42 

Reduction in Telephone Rent 
(Deb. 2, Vol. XVII, 17·02-2006) 
Col. 297·300 

Regularisation of Temporary Employees 
(Deb. 16, Vol. XVIJI, 09-03-2006) 
Col. 231 

Rehabilitation of Animals 
(Deb. 3, Vol. XVII, 20·02-2006) 
Col. 242-43 

Release of Commemorative Postage 
Stamps 
(Deb. 31, Vol. XX, 17·05·2006) 
Col. 148 

Renovation of Rail Yatri Niwas 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 295 

Reopening of Border 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 78-79 

Research Programme for New Plant 
Varieties 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 280-81 

Running of Locomotive on CNG Fuel 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 174-75 

Sainik Schools 
(Deb. 32, Vol. XX, 18-05-2006) 
Cel. 171-73 

Second Project Tiger for Tamil Nadu 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 124 

Setting up of National Drug Authority 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 180 

Shortage of Pi.lots,. Engineers and 
Technical Staff 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 77·78 

Skill Enhancement Programme for 
Emigrants 
(Deb. 31, Vol. XX, 17·05-2006) 
Col. 269 

Software Export 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 185-87 

State Border Dispute 
(Deb. 30, Vol. XIX', 16-05-2006) 
Col. 363-64 

Statutory Resoluti'ln Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 
Ordinance, 2006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill, 2006-
Consid. and Pass 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 480-82 

Stopping Military aid to' Neighbouring 
Countries 
(Deb. 5, Vol. XVII, ..... 2-200') 
Col. 136-37 . 

Tele-Density 
(Deb. 17, Vol. XVIII, 10-'3-20(6) 
Co1.217-19 

Textile Weaving Park 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 57 

Turnover ofFPI 
(Deb. 13. Vol. XVIII, 06-03-2006) 
Co1.16J-62 

UN Report on Population 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 126-27 

Uniform STD Rates 
(Deb. 2, Vol. XVII, ) 7-02-2006) 
Col. 262-63 
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University Education for Children of NRIsi 
PICi>s 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 187 

Unsolicited Calls 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 182 

Utilisation ofBio-Gas 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 226-28 

Vidya Vahini and Gyan Vahini Programmes 
(Deb. 26, Vol. XIX, 10-05-2006) 
Co1.207~8 

Visit by foreign Dignitaries 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 540-49 

VRS to BSNL and MTNL Employees 
(Deb. 31, Vol. XX,17-0S-2006) 
Col. 291-93 

Weather Satellite 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 200-01 

Wildlife Crime Control Bureau 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 278 

Workforce in Coir Industry 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 141-42 

Konyak, Sbri W. Waqyub 
General Budget, 2006-2007-General 

Discu~sion, Demands for 
Supplementary Grants (General)-
2005-2006 and Demands for Excess 
Grants (General)-2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
€oI.S06-IO 

Ministry of Agriculture 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. SO 1-04 

Motion of Thanks ,on the President's 
Address 
(Dob. 5, Vol. XVlI, 22-02-2006) 
CoJ.44043 

Need to get survey work done for 
construction of Inland Waterwa)' in 
Tizu river in Nagaland between 
Logmatar and International border of 
M~(MUR377) 

(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 548-49 

Railway Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (RaiJways )-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 498-501 

Kosbal, Sbri Ralhuveer Slnlh 
Accident of Goods Train 

(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 74-75 

AIR and Doordarshan Reporters 
(Deb. 29, Vol. XIX, 15-05-2006) 
C01.351-S2 

Allotment of Iron Ore Reserve to 
Private Se~tor 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 149 

Anti-Collision Device 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 228-29 

Arrest of Accused Persons 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 83-86 

Artificial Kota Stone 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 221-22 

Availability of Trained MidwiveslNurses 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 13-75 

Board for Reconstruction ofPSE 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 56-57 

Cancer Department of Kota Medical 
College 
(Deb. 31, Vol. XX, 11-05-2006) 
Col. 76 
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Constitution of Medicinal Plant Boards 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 344-48 

Construction of ROBslRUBs in Kota, 
Rajasthan 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.267~9 

Construction Schemes 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 110-11 

Conversion of Saline Water into Potable 
Water 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 75-77 

Disappearance of Explosives from a 
Merchant Navy Ship 
(Deb. 15, Vol. XVIII, 01-03-2006) 
Col. 268-70 

Distorted Map of India 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 347-49 

Donation from Foreign Countries 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 74 

DTIlService 

Free Channels Under DTH Schemes 
(Deb. 11, Vol. XVIII, 02-03'\"2006) 
Col. 119-20 

Gandhi Gramodaya Sankalp Abhiyan-
Adarsh Gram Pariyojana 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 54-51 

Gandhi Sagar Dam 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 109 

Grant-in-Aid for Cancer 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 404-10 

Image of Police PersoMel 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 323-26 

Indian Share of Cotton in World Trade 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 241 

Inveshnent in Water Sector in Rajasthan 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 148 

Kota Airport 
(Deb. 32, Vol. XX, 11-05-2006) 
Col.tol 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 1~2 Managerial Autonomy to PSUs 

(Deb. 32, Vol. XX, 18-05-2006) 
Duplication of"Kota Doria Sarees" 

(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 112-13 

Electrification of Railway Track 

Col. 295 
Manipulation in Accounts 

(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 74-80 

(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 199-200 National Urban Transport Policy 

(Deb, 17, Vol. XVIII, 10-03-2006) 
Col. 187 Fencing of Border 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 328-32 

FencingIFlood Ligh~ing on Border 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 318-20 

Forcible Stoppage of Passenger Trains 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 29 

Ombudsman in Banks 
(Deb. 2 I, Vol. XIX, 17-03-2006) 
Col. 64 

Overloading of Truqks on National 
Highways 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 222-23 
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Patenting of Traditional Indian Medicine 
by USA 
(Deb. 1 S, Vol. XVIlI, 08-03-2006) 
CoI.IS7 

Payment under NAIS 
(Deb. 29, Vol. XI~, 1 S-OS-2006) 
Col. 233 

Periodic Research in Agriculture 
(Deb. 13. Vol. XVIII, 06-03-2006) 
Col. 87-89 

Persons awarded with Padmashree 
(Deb. 3S. Vol. XX, 23-0S-2006) 
Col. 294-9S 

Production and Sales by KVIC Outlets 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 173-74 

Projects Approved Under NHM 
(Deb. 29, Vol. XIX, IS-OS-2006) 
Col. 152-54 

Setting up of Refinery in Rajasthan 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 97 

Sharing of Yamuna Water 
(Deb. 29. Vol. XIX, IS-OS-2006) 
Col. 199-200 

Stoppage of Awadh Express 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 259-60 

Subsidy Pattern Under 
Macro-Management Work Plan 
(Deb. 34. Vol. XX. 22-0S-20q6) 
Col. 333-3S 

Supply Channels of Chambal Command 
in Rajasthan 
(Deb. 19. Vol. XVIII. 13-03-2006) 
Col. 202 

Target Plus Scheme for Exporters 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 150-52 

Protection to Monuments Telephone Tapping Case 
(Deb: 27, Vol. XIX, II-OS-2006) (Deb. 4. Vol. XVII. 21-02-2006) 
Col. 172-73 Col. 219-20 

Relief Package to 1984 Riots Victims 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 207-10 

Repo and Reverse Repo Rates 
(Deb. 28. Vol. XIX, 12-05-2006) 
Cot. 223-24 

Revival oflnstrumentation Limited, Kota 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 82 

Sale of Fake Goods 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 136-38 

Sale of Land ofKotaAirport 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 195-96 

Setting up of Power Plants in Coal Mining 
Areas 
(Deb. 28. Vol. XIX, 12-05-2006)' 
Col. 121-22 

Travelling on Fake Gallantry Pass 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 160-61 

Unified Posts on Indo-Bangladesh Border 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 280 

Upgradation ofDaknia Railway Station 
(Deb. 1 J, Vol. XVIII. 02-03-2006) 
Col. 130 

Wheat Import 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 159-60 

Koya, Dr. P.P. 
Adulterants in Ayurvedic Medicines 

(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 18 

AIDS HospitalS/Centres 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 33 
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Banking Facilities in Lakshadweep !lnstallation of Solar Water Heating 
(Deb. 21, Vol. XIX, 17-03-2006) Systems 
Col. 143 I (Deb. 33, Vol. XX, 19-05-2006) 

Coconut Trees in Lakshadweep 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col.219 

Constitution (Amendment) Bill, 2004 
(insertion for new article 45 A) by 
Shri Survaram Sudhakar Reddy-
Consid. 
(Deb .. 2. Vol. XVII, 17-02-2006) 
Co 1.4 13-1 5 

Constitution (Scheduled Tribes) (Union 
Territories) Order (Amendment) Bill, 
2006 (Amendment of the Schedule) by 
Dr. P. P. Koya-Int. 
(Deb. 28. Vol. XIX, 12-05-2006) 
Col. 444-45 

Devetopmept ofTouriSilll in Lakshadweep 
(Deb. '6. Vol. XVII, 23-02-2006) 
Co1.2S0-S2 

Educational Institutions 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 230-31 

Establishment of New Medical Colleges 
(Deb. 31, Vol. XX, 17~05-2006) 
Col. 174-78 

Fish Landing Centres in Lakshadweep 
(Deb. 29, Vol. XIX, IS-OS-2006) 
Col. 346-47 

Forest Cover 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Cot. 7 

General Budget-2006-2007-General 
Discussion, Demands for 
Supplementary Grants (General)-
200S-2006 and Demands for Excess 
Grancs (G~2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 291-96 

Health Facilities in Lakshadweep 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 249-S0 

Col. 337-38 

Inter-Island Helicopter Service 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 17S-76 

Lakshadweep Scheduled Tribes 
Constitution Amendment Bill 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. I 49-S0 

MeteorolOgical Centre 
(Deb. 28, Vol. XIX, 12-0S-2006) 
CoI.213-15 

Promotion ofTea . 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 16 

Protection of Mahal Language 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 142-43 

Setting up of Blood Banks 
(Deb. 31, Vol. XX, 17-05-2006) 
CoI.IOO~1 

Utilization of Coconut Husk 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 212-13 

Welfare Projects for Disabled in 
Lakshadweep 
(Deb. 27, Vol. XIX, 11-05-2006) 
C.ol. 161-62 

Kriplanit Sbri Sricband 
Construction of By-Passes 

(Deb. 10, Vol. XVII, 01-03-2006) 
Col.17S 

Discontent Amongst Officers of MTNL 
and BSNL 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 63-64 

Educationally Backward Areas 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 123-28 
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Funds for National Highways in Rajuthan 
(Deb. 15, Vol. XVIII, 08-03-2006) 
C.ol. 224-25 

Guidelines for Length of Pipes 
(Deb. 8, Vol. XVII, .27-02-2006) 
Col. 282-83 

Import of Edible Oil 
(Deb. 34. Vol. XX, 22-05-2006) 
CoI.3S3 

Import of Marble 
(Deb. 4, Vol. XVJI, 2] -02-2006) 
Col. 116 

Jndira Gandhi Canal Project 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoI.IBB-89 

Market Price ofaM.B.T. Cotton 
(Deb. 34, Vol. XX. 22-05-2006) 
CoI.40s.06 

Ministry of Agriculture 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 453-57 

Mobile Phone Connectivity in 
Chittorgarh, Rajuthan 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 1 ]8-19 

Need to formulate a policy for the benefit 
of farmers cultivating mustard in 
Rajuthan (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 270 

Need to open an LPG outlet at Ramganj 
Mandi in Keta district, Rajasthan 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 19-20 

New Seed Act 
(Deb. 34, Vol. XX, 22-05-2006) 
Col: 291-92 

Plan Assistance to States 
(Deb. IS, Vol. XVIIJ, 08-03-2006) 
Col. 97-99 

Price of Rice in International Market 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 364-65 

Procurement of Oilseed 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 139-40 

Promotion of Non-Conventional Energy 
Sources 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 69 

Railway Budget-2006-2007-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 431-39 

Renovation of Canals in Rajasthan 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 123-24 

Setting up of Panchayati Raj Training 
Centres 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 45-46 

Setting up ofRetinery in Rajasthan 
(Deb. ]6, Vol. XVIII, 09-03-2006) 
Col. 97 

Sharing ofRavi-Beas Water 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoI.10]~2 

Sidhmuk"-Nohar and Amarsingh Jusana 
Irriga, ion Projects 
(D~b. 29, Vol. XIX, t 5-05-2006) 
Col. 261-62 • 

Suicide by Farmers 
(Deb. 29, Vol. XIX, 15-0S-2006) 
Col. 52-53 

Supply ofGu to Dhaulpur Power Plant 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 122 

Survey for Laying New Railway Lines 
(Deb. 32, Vol. XX, IB-OS-2006) 
Col. J24-2S 
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Urban Employment Schemes 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 157-58 

Vessalpur Project 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 237-38 

World Bank Assistance for Primary 
Education 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 229-32 

Krishna, Shri Vijoy 
Air Quality Monitoring Stations 

(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 169 

Allotment ofLand to Private Hospitals 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 383 

Asia-Pacific Forestry Commission 
Meeting 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 369-70 

Attack on Scientific Institutes 
(Deb. 4, Vol. XVII, 21-02-2006) 

. Col. 22-26 
Ban on Ordinary Salt 

(Deb. 30, Vol. XIX, 16-0S-2006) 
CoI.IS6-S7 

Cases Registered against Officials of 
Private HospitalslCGHS 
(Deb. 31,· Vol. XX, 17-0S-2006) 
CoI.3S2-S3 

Charges against Customs Officials 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 142-44 

Concrete Sleeper Plant at Sitamarhi 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 137-38 

Demands for Grants (GeneraI)-2006-2007 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 414 

Electronic Waste 
(Deb. 29, Vol. XIX, 15-05-20.06) 
Col. 71-73 

Fare in Delhi Metro Rail 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 241 

Foreign Grants to Panchayats 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 287 

Fringe Benefit Tax 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 82-84 

General Budget, 2006-2007-General 
Discussion, Demands for 
Supplementary Grants (General)-
200S-2006 and Demands for Excess 
Grants (General)-2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 413-20 

Granting Voting Rights to Overseas 
Indians 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 396 

Inclusion of Health in Concurrent List 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 122-23 

Increase in Price of Essential Commodities 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 263-68 

Indo-US Agreement on HIV / AIDS 
(Deb. 31, Vol. XX, 17-05-2006) 
Co1.2S8-S9 

Irregularity committed in purchase of 
Urea Plant 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 189 

Licence to Hotels by NDMC 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 297-98 

Liver Transplantation 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 200 

Manufacture of Spurious Drugs 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 373-76 
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Mismanagement in CGHS Dispensaries 
(Deb. 31. Vol. XX. 17-0S-2006) 
Col. 66-72 

Pre/Post Matric Scholarship Scheme 
(Deb. 32. Vol. XX, 18-0S-2006) 
Col. 164-68 

Private Public Partnership in Agriculture 
(Deb. 29, Vol. XIX. I S-05-2006) 
Col. 44S-47 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II. Vol. XVlIl. 02-03-2006) 
Col. 326-27 

Railway Projects of Bihar and Jharkhand 
(Deb. 16, Vol. XVlIl. 09-03-2006) 
Col. 146-52 

Recommendations of Alagh Committee 
(Deb. 29, Vol. XIX, 15-05-2006) 
Co1.J87-88 

Research and Development for Agriculture 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 171-73 

Research Paper on Fly Ash 
(Deb. 34, Vol. XX, 22-05-2006) 
Col.2S5 

Reservation for SCslSTs in Private Sector 

Scholarship to ST Students 
(Deb. 14, Vol. XVIII. 07-03-2006) 
CoI.107..{)9 

Statutory Resolution Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 
Ordinance, 2006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill, 2006-
Consid. and Pass 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 437-40 

Sterilization Operations 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 497-SOO 

Supply of Poor Quality Rice 
(Deb. 3, Vol. XVII, 20-02-2006) 
Co1.2S4-56 

Task Force for Afforestation 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.318-19 

Unaccounted Funds with AIIMS 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 156-57 

Use of Hindi Language in Public Sector 
Banks 
(Deb. 3S, Vol. XX, 23-0S-2006) 
CoI.3II-12 

(Deb. 32, Vol. XX, 18-05-2006) Yield of Grapes 
C01.2S7-S9 (Deb. 34, Vol. XX, ~2-0S-2006) 

Col. 412-14 
Review of Prime Minister's Rozgar Yojana 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 331 

Revival of Sugar Industry 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 167-68 

Road Accidents 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. S17-22 

Krilh.adas. Shri N.N. 
Agreement with Sri Lanka on Water 

Management 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 267-69 

Amendments in Indian Post Office Act, 
1898 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 6-7 

Sale oflodised Salt Core Bankins System 
(Deb. 10, Vol. XVII, 01-03-2006) (Deb. 2, Vol. XVII, 17-02-2006) 
Col. 163-64 Col. 258-59 



NAME INDEX 675 

Functioning of Anganwadi Kendras 
(Deb. 14, Vol. XVlII, 07-03-2006) 
Col. 2842 

Implementation of NREGA 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 53-62 

Loan from International Financial 
Institutions 
(Deb. 17, Vol. XVlII, 10-03-2006) 
Col. 133-40 

Motion of Thanks on the President's 
Address 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 391-94 

Pollution Caused by Soft Drink 
Manufacturing Plants 
(Deb. 8. Vol. XVII, 27-02-2006) 
Col. 173 

Railway Projects 
(Deb. 32. Vol. XX, 18-05-2006) 
Col.37 

Regional News Channels 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 68-69 

Resettlement Policy for Tribals 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 355-56 

Review ofNAIS 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 222-23 

World Economic Forum 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 282 

Krishnan, Dr. C. 
General Budget, 2006-2007-General 

Discussion, Demands for 
Supplementary Grants (General)-
2005-2006 and Demands for Excess 
Grants (Gcneral}-2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 472-74 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 408-10 

Railway Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XV 111, 02-03-2006) 
Col. 396-98 

Krishnaswamy, Shri A. 
Completion of Power Projects 

(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 37-38 

Demands for Grants (General}-2006-2007 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 350-53 

Higher Education 
(Deb. 20, Vol. XVlII, 14-03-2006) 
Col. 6-7 

Loss to Tourism Industry due to Natural 
Calamities 
(Deb. 16, Vol. XVlII, 09-03-2006) 
Col. 20 

Need to allocate funds for construction 
of more check dams and for desiltation 
of water bodies in Sriperumbudur 
Parliamentary Constituency, 
Tamil Nadu with a view to conserve 
and proper drainage of rain water 
(MUR377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col.Il-12 

Reservation in Educational Institutions 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 8 

Situation arising out of the proposed 
reservation for OBCs in IIMs, IITs and 
other Higher Educational Institutions 
of the country and steps taken by the 
Government in regant thereto (CA) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 424-25 
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Kunnur, Shri Manjunatb 

Bangalore Metro Rail Project 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 102 

Budget (General}-2oo6-07 
Demands for Grants-2006-07 ' 

(Deb. 2]. Vol. XIX, ]7-03-2006) 
CoI.304-oS 

Construction of RoB in Haveri Town in 
Kamataka 
(Deb. 27. Vol. XIX, 11-0S-2006) 
Col. 106-07 

D.Ed.lPlT Courses 
(Deb. 30, Vol. XIX. 16-0S-2006) 
Col. 191-92 

Expansion of Hub Ii and BelgaumAirports 
(Deb. 27, Vol. XIX,'1I-0S-2006) 
Col. 203 

FDI in Defence Sector 
(Deb. ] 6, Vol. XVIII, 09-03-2006) 
Col. 174 . 

Fee Structure for Private Educational 
Institutions 
(Deb. 3S, Vol. XX. 23-0S-2006) 
Col. 203-04 

Forest Fire 
(Deb. 29. Vol. XIX, I S-OS-2006) 
Col. I 49-S0 

Funds for the Wind Energy Projects 
(Deb. 28. Vol. XIX. 12-05-2006) 
Col. 161-62 

General Budget, 2006-2007-General 
Discussion, Demands for 
Supplementary Grants (General}-
2005-2006 and Demands for Excess 
Orants (GeneraI}-2oo3-2004 

. (Deb. 16, Vol. XVIII, 09-03-2006) 
Co1.4S9-6S 

Increase in Entry Fee 
(Deb. 32. Vol. XX. 18-0S-2006) 
Col. 116-17 

Low Cost Housing Projects 
(Deb. 28, Vol. XIX. 12-05-2006) 
Col. 263-64 

Mysore-8angalore Corridor Expressway 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 161-62 

Need to open a Purchasing Centre of the 
Cotton Corporation ofIndia in Savanur 
Taluka, Haveri District, Karnataka 
(MUR377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 283 

Need to release funds for setting up of a 
valve Cluster in Hubli, Kamataka under 
the Industrial Infrastructure 
Upgradation Scheme (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 21 

New Runway at Mangalore Airport 
(Deb. 6. Vol. XVII, 23-02-2006) . 
Col. 120-21 

Proposal from Karnataka regarding 
Article 371 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 117-18 

Railway Budget, 2006-2007 General 
Discussion and Demands for Grants 
on Account (Railways )-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 447-SI 

Setting up of Aerospace Technology 
University 
(Deb. 6, Vol. XVII, 23 ... 02-2006) 
Col. 224-2S 

Upgradation of Mangalore Airport 
(Deb. 6. Vol. XVII, 23-02-2006) 
Col. 287 

Windows XP Starter Edition 
(Deb. 12, Vol. XVIII, 03-03-2006) 
CoI.1l0 

Kuppusaml, Sbri C. 
Committee on Estimates Statements-Laid 

(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 18 



NAME INDEX 677 

Committee on Estimates-Action Taken 
Reports~Presented 
(Deb. 24, Vol. XIX, i 1-03.2006) 
Co1.l7·18 

Estimates Committee-Eleventh Report-
Presented 
(Deb. 35, Vol. XX, 23·05-2006) 
Col. 375 

Finance Bill, 2006 
• (Deb. 22, Vol. XIX, 18-03-2006) 

Col. 107·10 
Need to provide adequate funds for 

promotion of Tamil as a classical 
language (MUR 377) 
(Deb. 23, Vol. XIX, 20·03-2006) 
Col. 23-2.ll 

Promotion of Sanskrit 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 17 

Kurup, Adv. Suresh 
Acquisition of Assets by Oil PSUs Abroad 

(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.IS3-S4 

Allocation of Funds to Universities 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.4IO-11 

Code of Criminal Procedure (Amendment) 
Amending Bill, 2006 -Considered & 
Pass 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 461-62 

Coir Industries 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 123 

Collection of Cess 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 169-71 

Credit to Agriculture Sector 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 24-25 

Demands for Grants (GeneraI}-2006-2007 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 330-33 

Financiat Powers to IOC for Investment 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI.IOI~ 

Fuels for Power Generation 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 378-79 

Grants to Prasar Bharati 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 191 

Loss of Fuel 
(Deb. 27, Vol. XIX, 1l-05-2006) 
Col. 91 

PetrollDiesel Retail Outlets 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Col. 186-87 

Tourism Promotion Projects 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 25-26 

Kusmaria, Dr. Ramkrishna 
Budget (General}-2006-07 
Demands for Gr6nts-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.408~ 

Railway Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 400-04 

Suicide by Fanners in various parts of the 
country (DUR 193) 
(Deb. 31, .Vol. XX, 17-0S-2006) 
Col. 570-71 

"Lalan", Shrl Rajiv Ranjan Singh 
Cellular Phone in Rural Areas 

(Deb. 12, Vol. XVIlI,93-o3-2006) 
Col. 113-14 

Children keeping away from Schools 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 98·101 

Construction of Roads in Bihar 
(Deb. 10, Vol. XVII, i)) -03-2008) 
Col. 212-13 
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Cut in food Subsidy 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 1-14 

Dabhol Power Project 
(Deb. 15, Vol. XVIII, 08-03-2006) 
CoLI04~ 

LoanbyNTC 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 128-30 

Naxalite Attacks 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col. 173-76 

Debt Burden of States Need to implement the recommendations 
(Deb. 31, Vol. XX, 17-05-2006) of National Farmers Commission for 
Col. 49-52 the benefit of farmers in the country 

, (MUR377) 
Decrease of Labour Cost : (Deb. 32, Vol. XX, 18-05-2006) 

(Deb. 8, Vol. XVII, 27-02-2006) I Col. 336-37-
Col. 191-92 ' 

Need to review the methods of planning 
Demilitarisation Agreement on Siachen for the balanced and alround 

(Deb. 27, Vol. XIX, 11-05-2006) developmentofthe country (MUR 377) 
Col. 104 (Deb. 35, Vol. XX, 23-05-2006) 

Discovery of New Oil and Gas Areas 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 70-71 

Electricity from the Northern Grid 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 150-52 

Extraction ofBio-Diesel 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 237-38 

Functioning of Civic Bodies 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 135-36 

Impact oflmport of Goods 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 52-53 

Import of Oil 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoL 194-95 

Inflation Rate 
(Deb. 7, Vol. XVII, 24-02-2006) 
CoL 271-73 ' 

Interest Charged by SIOBI 
(Deb. 21, Vol. XIX, 17-03-2006) 
Co1.214-15 

Irregularities in fPO 
(Deb. 2, Vol. XVII, 17-02-2006) I 
Col. 21-25 

(;01.402 
New Policy for Wind and Solar Energy 

(Deb. 5, Vol. XVII, 22-02-2006) 
CoL 245-46 

Oil and Gas Exploration by ONGC 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 119-21 

Operational Cost of IT Industry 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 147-48 

Permission to Industries in Residential 
Colonies 
(Deb. 17, Vol. XVIIl. 10-03-2006) 
Col. 161-62 

Petroleum and Natural Gas Regulation 
Board Bill, 2006-Consid and Pass 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 94-97 

Production of Foodgrains 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 198-99 
(Deb. 13. Vol. XVIII. 06-03-2006) 
Col. 240-41 

Railway Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. 11. Vol. XVIII, 02-03-2006) 
CoL 303-07 



NAME INDEX 679 

Rangarajan Committee Report 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 275-77 

Rajiv Gandhi Grameen Vidyutikaran Yojana 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. ISS-57 

Refining Cost of Crude Oil 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 55-57 

Report of Administrative Reforms 
Commission 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 234 

Road Accidents 
(Deb. 26. Vol. XIX, 10-05-2006) 
Col. 517-22 

Selling of Crude Oil by ONGC 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 105-08 

Situation arising out of increasing Naxalite 
and Maoist activities in the Country 
anij steps taken by the Government in 
regard thereto (C.A.) 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 576-77 

Special Economic Zone for IT Industry 
(Deb. 21. Vol. XIX. 17-03-2006) 
Col. 171-72 

Subsidy Burden on Oil PSUs 
(Deb. 32. Vol. XX, IS-05-20(6) 
Col. 128-30 

U pgradtltion of Rural Telephones 
(Deb. 7. Vol. XVII. 24-:02-2006) 
Col. 185-96 

usa Funds for Rural Telephoney 
(Deb. 21. Vol. XIX. 17-03-2006) 
Col. 57-61 

VAT on LPG 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 124 

Wastage of Natural Gas 
(Deb. 6. Vol. XVII. 23-02-2006) 
Col,221-22 

Lalu Prasad, Shri 
Appropriation (Railways) Bill, 2006-

Consid. and Pass 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col.3IS-17 

Appropriation (Railways) No.2 Bill. 
2006-~onsid. and Pass 
(Deb. 12. Vol. XVlII. 03-03-2006) 
Col. 317-18 

Appropriation (Railways) No.3 Bill. 
2006-Consid. and Pass 
(Deb. 18, Vol. XVIII, 11-03-2006) 
Col. 55-56 

Appropriation (Railways) Vote on 
Account Bill. 2006-Consid. and Pass 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 313-15 

Bomb B last at Platform No.2 of Ahmedabad 
Raih\ay Station on 19-02-2006 (St.) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 262-65 

Final Report of the High Level Committee 
Constituted under the Chairmanship of 
Justice U.C. Banerjee on the incident 
of fire Express near Godhra Station of 
Western Railway on 27-02-2002 (St.) 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 276-78 

Incident of Hijacking of Mughalsarai-
Barkakana Passenger Train No. 628 at 
Hehegara Station by N axalites in 
Jharkhand on 13th March. 2006 (St.) 
(Deb. 20. Vol. XVlII, 14-03-2006) 
Col. 393 

Railway Budget (2006-2007)--General 
Discussion . 

Demand for Grants on Account (Railways) 
2006-2007 

Demands for Supplementary Grants 
(Railways) 2005-2006 

Demands for Excess Grants (Railways)-
2003-2004 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 294-308 
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Railway Budget-2006-07 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 281-324 

Luman, Shrlmati Su.lledl Banllru 
Agreement between National Dairy 

Development Board and Pvt. 
Companies 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 184 

Bringing out of Telephone Directories 
(Deb. 31, Vol. XX, 17-05-2006) 

Different Colours for Domestic and 
Commercial Liquified Petroleum Gas 
Cylinders 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.2JJ 

Functioning of Anganwadi Kendras 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 39 

Investment in various Sectors by NRIs 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 116-17 

Col. 86-87 NGOs in Rural Development Sector 

CNG Filling Stations 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 263-64 

National Dairy Development Board 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 319-20 

Need to implement National Rural 
Employment Guarantee Programme in 
Jalore Parliamentary Constituency and 
other parts of Rajasthan (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 270-71 

Pending Proposals of Inter-state Roads 
in Rajasthan 
(Deb. 31, Vol. XX, 17-05-20.06) 
Col. 194-95 

Road Accidents 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. S17-22 

Ubra, Sardar Sukhdev Singh 

(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 238 

Pak Assistance to Terrorists in Punjab 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.1S9 

Potato Crops Damaged in Punjab 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 203-04 

Quality of Food grain Stocks 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 75-78 

Supply of Newspapers in Amritsar-Delhi 
Shatabdi Express 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 97-98 

Surrender RehabilitatiOl. Policy for 
Naxalites 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 47-50 

Telephone Tapping Case 
(Deb. 4, Vol. XVII, 21-02-2006) 

Additional Classroom for Children Col. 219-20 
(Deb. 14, Vol. XVIII, 07-03-2006) Mldam,ShriVikrlmbhliArjlnbbli 
Col.2S4 

Conservation of War Monuments 
(Deb. 32, Vol. XX, 18-0S-2006) 
COl.26S 

Declaration of Agrarian Crisis in Punjab 
(Deb. 29, Vol: XIX, IS-05-2006) 
Col. 148 

Agriculture Business and Agriculture 
Technology Park 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 227-28 

Bio-Diesel Plants in Gujarat 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 365-66 
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Ccntrl!s llf National tnstitute of Design 
(Deb. 14. Vol. XVIII, 07-03-2006) 
(01.391 

Electrification of Railway Line 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 109·10 

Cheque Facility in Banks Exhibition and International Trade Fairs 
(Deb. 33, Vol. XX, 19-05-2006) (Deb. 35, Vol. XX, 23-05-2006) 
Col. 298 Col. 108-29 

CNGfiUittgSCattont Film and Television Institute at 
(Deb. 27, Vol. XIX, 11-05-2006) Gandhinagar 
Col. 263-64 . (Deb. 29, Vol. XIX, 15-05-2006) 

Cold Storages in Gujarat Col. 435-36 
(Deb. 8, Vol. XVII, 27-02~2006) FM Radio Stations 
Col. 262-63 (Deb. 29, Vol. XIX, \5-05-2006) 

Computer Training to ST Students 
(Deb. 14. Vol. XVIII, 07-03-2006) 
Col.318 

Construction of Road on Kutch Border 
(Deb. 14, Vol. XVJ1I, 07-03-2006) 
Col. 236 

Development of Cities 
(Deb. 7. Vol. XVII. 24-02-2006) 
Col. 165-68 

Development ofTen Sub City 
(Deb. 28. Vol. XIX, 12-05-2006) 
Col. 265-66 

Development Projects in Gujarat 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 139-40 . 

District Cheque ClearinJt~ystem 
(Deb. 2. Vol. XVII, 17·02-2006) 
Col. 276 

[joubling of Railway Line from Dwarka to 
Rajkot 
(Deb. 27. Vol. XIX. 11-05-2006) 
CoI.211 

Doubling of Railway Lines in Oujarat 
(Dcb. 32, Vol. XX, 18-05·2006) 
Col. 271-72 

Col.401-10 
Forest Conservation Scheme 

(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 291 

Forest Training Institute 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 369-70 

Increase in Amount under MPLAD 
Scheme 
(Deb. 15, Vol. XVJII, 08-03-2006) 
Col. 241-42 

Installation of Mobile Phone Towers in 
Gujarat 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 183-85 

Introduction of French and German 
Language in K Vs 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 256-57 

Jamnagar Airport 
(D.eb. 32, Vol. XX, 11-05-2006) 
Col. 221 

Modernisation of Medjcal Colleges 
(Deb. 31, Vol. XX, 17-05-2006) 
CoJ.258 

Drinking Water Supply to Rural Areas : National Institute of Design, Ahmedabad 
(Deb. 2, Vol. XVII, 17·02-2006) (Deb. 4, Vol. XVII, 21-02·2006) 
Col. 9·21 Col. 151-52 

Drip and Sprinkler Irrigation in Gujarat 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 320 

National Youth Policy 
(Deb. 5, Vol. XVII, 22·02-2006) 
Col. 132 
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New ,Bailclina for AIunecIa&ad Railway 
DivWion 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 275-76 

N.w Deaian for Coal Wllons 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoL2S4-SS 

Openina ofSainik Schools 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 111-12 ' 

Pasenaer Ship S«vice 
(Deb., 26, Vol. XIX, 10-05-2006) 
CoL 327-21 

Pending CCD Proposal 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 115 

Piped NIduraI Gu 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 33-34 

Revival of Closed Companies 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 211-91 

Road Link between India and Pakistan 
(Deb. 31, Vol. XX, J 7-05-2006) 
CoJ.I9I 

Sabannati-Khodiyar Railway Line 
(Deb. 16, Vol. XVIII, 09.()3-2006) 
Col. ISS 

Sale of Co ins 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col.3l1 

Setting up of AICTE Relional Offices 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 200-01 

Setting up of Groundnut Oil Production 
Centre 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 111-12 

Post Office Monthly Income Scheme Setting up of Production Centre ofSml 
(Deb. 21, Vol. XIX, 12-05-2006) (Deb. 3, Vol. XVII, 20-02-2006) 
Col. 375-76 Col. 259 

Power Project for Joint Sector in Qujarat 
(Deb. 21, Vol. XIX, 12-05-2006) 
CoL 163 

Power Projec:ls 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 215-26 

Project of Women Hostels 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 367 

Public Issue to SIDBI Shares 
(Deb. 2, Vol. XVII, 17-02-2006) 
C.oJ:301 

Public Shares of Steel Authority of India 
UmiIed 
(Deb. 19, Vol. XVIII, 13.())-2006) 
Col. 140 

Railway Budget -2006-07-General 
Discussion and Demands for Grants 
onAcoGunt(RaiIwayJ)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 322-23 

Shift System in KV Schools 
(Deb. 30, Vol. XIX, 16-0S-2006) 
CoJ.14246 

Shortage of Dead Bodies for Medical 
Research 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 603-04 

Shortage of Medical Practitionersl 
Compounders 
(Deb. 26, Vol. XIX,,10-05-2006) 
Col. 419-90 

Students in Agricultural Universities 
(Deb. I, Vol. 'XVII, 27-0~-2006) 
Col. 210-1 I 

Surat and Rajkot Airports 
(Deb. 27, Vol. XIX, J 1-05-2006) 
Col. 115-16 

Upgradation of National Hiahways 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 401-02 
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WIdeaina ofNlIdoaaI HJabway No.1 
(Deb. 2'~ Vol. XIX, 10-05.2006) 
CoL39S-96 

World ella Bnaineerina CoUep 
(Deb. 3', Vol. xx, 23-05-2006) 
CoLI5-I6 

v·,.... ................ 
CeIIIII PnNIuced by aow.N.1Iat Mint 

(Deb. 21, Vol. XIX, 17-03-2006) 
CoLDS 

Ge ..... Budlet, 2006-2007 -General 
Dilcuslion, Demand. for 
Supplementary Grllltl (General)-
200S.2006and Demands for Bxceu 
GrIntI (0eneraI)-2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 296-91 

IftCI'eIIe in Private PostaIICourier SaW:eI 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.2J6-J7 

Ombudsman in Banks 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 64 

PSUs seck Insurance Co"r from Private 
lnauren 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoL 177 

Railway Buellet -2006-07-Oonoral 
Dilcuaion and DemandI for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-G3-2006) 
Col. 218-90 

M .... J .... SIt ..... U Sulllitra 
Auistance toFam1lIes of Martyrs 

(Deb. 6, Vol. XVII, 23-b2-2006) 
Col. 184-86 

CommJbe on Airports Infiutructure 
(Deb. 6, Vol. XVII. 23-02-200*) 
Cot. 32t-23 

Commonwealth Oamea 
(OM. S, Vol. XVII, 22-02-2006) 
CoL250-S4 

Damage of Forest Area due to Minina 
(Deb. I, Vol. XVII, 27-02-2006) 
Col 207-08 

Deployment of Anny PersoMcl in Janunu 
and Kashmir 
(Deb. 6, Vol. XVII, 23-02-2006) 
Cal2S7-SI 

Oeneral Budget-General Discussion, 
2006-2007 

Demands for Supplementary Grant. 
(GeneraI),2005-2006, 

Demands for Excess Grants (GeJleral), 
2003-2004 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoL501-15 

Kininp of several persons in Doda and 
Udhampur Districts on lit and 
13th May, 2006 (AM) 
(Deb. 29, Vol. XIX, 15-05-2006) 
ColS09-13 

Levy of User Charsel 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 146-47 

Railway Budget -2006-07-Genoral 
Discussion and Demands for Grants 
on Account (Rallways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 444-46 

Scholarship to ST Students 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 107-09 

Setting up of New Airports 
, (Deb. 6, Vol. XVII, 23-02-2006) 

Col. 239-41 
Single Window Clearance for Industrial 

Investment 
(Deb. 20, Vol. XVIII, J 4-03-2006) 
CoL 262-63 

Standinl Committee on Social Justice and 
Empowerment-Fifteenth to 
Se'/enteenth Reports- Presented 
(Deb. 30, Vol. XIX, 16-05·2006) 
CoJ.401-02 
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Standing Committee on Social Justice and I Assistance to Handloom Sector 
EmpOwermeni-Twelfth to Fourteen (Deb. 30, Vol. XIX, 16-05-2006) 
Reports - Presented I Col. 87-92 
(Deb. 4, Vol. XVII. 21-02-2006) Black Money in RealEstate . 
Col. 261 (Deb. 7, Vol. XVII; 24-02-2006) 

Maharta, Shri Subbash Col. 181 
Commercial Production of Oil in Barrner 

Basin 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 212-13 

ConsttUction of Roads under PMGSY 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 10-34 

Consumer Awareness Programme 
(Deb. 19. Vol. 'XVIII, 13-03-2006) 
Col. II 

CBI Raids on Coal Companies 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 161-63 

Charging of Fee from Private Airlines 
(Deb. 6. Vol. XVII, 23-02-2006) 
Col. 222-23 

Consumer Courts 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 142-50 

Corruption in Railways 
Deputation of Air Force Pilots ~1)eb. 27, Vol. XIX, 11-05-2006) 

(Deb. 32, Vol. XX, 11-0S-2006) CoI.216-17 
. Col. 132 Creation of Employment Opportunities 

Integrated Wastelands Development I (Deb. 13, Vol. XVIII, 06-63-2006\ 
Prosramme Col. 85-88 
(Deb. 21, Vol. XIX, 17-03-2006) Departmental EnquiriesbyCBI 
Col. 169-70 (Deb. 26, Vol. XIX, 10-05-2006) 

NGOs in Rural Development Sector I Col. 653-56 . 
(Deb. 28, Vol. XIX, 12-05-2006) , Development of Pulses 
Col. 238 (Deb. 3, Vol. XVII, 20-02-2006) 

Pendtng Projects under IWDP Col. 238 
(Deb. 21, Vol. X_IX, 17-03-2006) DischargeoflFSOfficers 
Co1.S-18 (Deb. 26, Vol. XIX, 10-05-2006) 

Projects Approved Under NHM Col. 658 
(Deb~ 29, Vol. XIX, 15-05-2006' . Diversion of Funds 
Col. 152-54 (Deb. 17, Vol. XVIII, 10-03-2006) 

Quota System for.Medical Courses C(\'.41-4~ 
(Deb. 31, Vol. XX, 17-05-2006) 1 Drunken Drivers in Df'lhi 
Co1.l91-93 ; (Deb. )0, Vol. XIX, I ()-u;-2006) 

Col. 232-33 Sharing of Yamuna Water 
(Deb. 29, Vol. XIX. 15-05-2006) Eradication ofTB 
Col. 199-200 (Deb. 26, Vol. XIX, 10-05·2006) 

Maltato, Slari Blr St... Col. 273 

Adul1eration in Petroleum Products I Facilities for Farm Houses 
(Deb. 27, Vol. XIX, 11-05.2006) (Deb. 2. Vol. XVII, 17.02-2006) 
Cotl90-91 Col. 264-65 
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False InsUI'8flCie Claim ' Industrial Development Centres 
(Deb. 33. Vol. XX, 19-05-2006) (Deb. 14. Vol. XVIII, 07-03-2006) 
Col. 283 Col. 302-06 

FDI in Retail Market 
(Deb. 30, Vol, XIX, 
Col. 157-58 

16-05-2006) 

I 

Integrated Development of Small Towns 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 383-89 

Financial Assistance/Loan facilities to : Investment ofEPF Money 
OBCs for Studies (Deb. 8, Vol. XVII, 27-02-2006) 
(Deb. 16, Vol. XVIII,09-03-2006) i Col. 70-72 
Col. 109-14 I Kissan Seva Kendra 

Free Legal Assistance for Consumer Cases 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 209-10 

functions of MRTP 
(Deb. 2 t, Vpl. XIX, 11-03-2006) 
C.o1.217-18 

Funds to West Bengal 
(Deb. IS, Vol. XVIII. 08-03-2006) 
Col. 44-13 

(Deb. 32, Vol. XX. II-OS-20ll !;) 
Col.50-S2 

Loss due &0 lack of Storage Space 
(Deb. 29, Vol. XIX" 1 S"()S·2006) 
Col. 297-300 

Mining of Sponge Iron 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 235-36 

Ministry of Agriculture 
General Budget. 2006-2007-General (Deb. 20, Vol. xvm, 14-03-2006) 

Discussion, Demands for CoI.~7 
, SUf'lplementary Grants (General)- Misuse of Schemes by Exporting Firms 

200S-2006 and Demands for b:cess (Deb. 14, Vol. XVIII. 07-03-2006) 
Grants (GeneraI}-2003-2004 Col. 293-95 
(Deb. 16. Vol. XVIII, 09-03-2006) I Multi-National Companies 
Co1.412-13 (Deb. 35, Vol. XX. 23-05-2006) 

Generation of Power Col 3 12-13 
(Deb. 28, Vol. XIX, 12-05-2006) Need. I fu d r. I 1"';_ 
Col. 88-98 I ,0 re ease .n ~ .. o~ ~ y com~ ... ~n_ 

of all the pendang Irrigation projects In 
Grievance Cells in Hospitals Purulia district, West Bengal 

(Deb. IS, Vol. XVIII.. 08-03-2006) (MUR377) 
Col. 110-11 (Deb. 8, Vol. XVII. 27-02-2006) 

Implementation of MandaI Commission 
Recommendations 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 26' 

Inclusion of Castes in OBCs List 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 213-&6 

Increase in Brown Rust Disease 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. I 17-20 

Col. 334 

New Civil Aviation Policy 
(Deb. 16, Vol. XVIII, 09"()3-2006) 
Col. 182 

Out of Turn Flats Allotted by DDA 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 234-35 

Outstanding Loan of Sick Units 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 61-69 
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Performance ofHealtb Insurance SdNIne Stress amonpt PMF PcnonneI 
(Deb. 21, Vol. XIX, 17-0),,2006) (Deb. 35, Vol. XX, 23-05-2006) 
Col 177-80 CoL 91-99 

PtnDiIIion to LCAs to 0perIII0 PIfabII 
(Deb. II, Vol. xvm, 02-03-2006) 
CoL 197 
~ Mantri RcwprY:QJana 

(Deb. 14, Vol. XVIII, 01-03-2006) 
Col 210 

Promodon ona 
(Deb. 14, Vol. xvm, 07-03-2006) 
Q)LIS 

Proposal for Science and TedmoJoay 
(Deb. 33, Vol. XX, 19-05-2006) 
Col 120-22 

Railway Budget -2006-07-Gcneral 
Dilcuuion and Demands for GnaII 
-~(JWIwayI)-2006-07 
(Deb. II. Vol. XVIII, 02-03-2006) 
CoL404..05 

Review of IlDplemcntatioa of Lead 
Reforma 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 223 

Rural Godowns 
(Deb. 29, Vol. XIX, 15-OS-2006) 
COl. 214-91 

S-itation Conditions in Government 
Hospitals 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 21-22 

SQIDIinDDA 
(Deb. 12, VoL xvm,,,.o3-03-2006) 
CoL JQ2.Q3 

Seaia& up ofWltchdo& Coavniaea 
(Deb. 26, Vol. XIX. 10-05-2006) 
CoL 361-63 

ShortIp ofSId' 
(Dob. 6# Vol. XVII, 23-02-2006) 
ColIS4-55 

SUnAl.-
(Deb. 21, Vol. XiX. 12-05-2006) 
CoL 316-17 

Submillioa ofF. B .... ..wy GIl FertiI_. 
(Deb. 19, Vol. XVIII, U..o3-2006) 
CoL2J4.36 

TIX BftIioa by MNCI 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col 134 

Tuberculoli. and odler COIItaJioas 
Dileuel 
(Deb. 5. Vol. XVII. 22.02-2006) 
ColSU2 

TV SeriIIt OD Dooi ...... 
(Deb. 34. Vol. XX. 22-05-2",) 
CoI.34NO 

Unaudloriled 00 ___ 
(Deb. 12. Vol. XVm. OU3-2006) 
CoL 126 

va. of IDdiIa Rupee In ......... 
MIrbc 
(Deb. 7. Vol. XVII, 24-02-2006) 
ColI9S-97 . 

Verdictoa Ground w... Tible 
(Deb. 13, Vol. xvm, 06-03-2006) 
CoL 302-04 

ViDIIIiaD of'l.llbcMw Laws 
(Deb. 3. Vol. XVII. 20-02-2006) 
Col 175-16 

w..pofPovtrh 
(Deb. 29, Yol. XIX, • '-15·2006) 
CoLI5N1 

M.t.tl • .,. .... ~ 

eM· '9. ~I. XVIII, 13-03-2006) 
Col..IGZ 

AkO'ol.,." ........ OIIJa 
(belt. 6, Vol. XVD. n.c.;BD6) 
Colilt-a 
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Airport in Jharkhand 
(Deb. 6, Vol. XVII, 23-02·2006) 
Col. 119 

AIIiItancc to National Renewal Fund 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 21-29 

CharJing of Fee trom PrivIfe Airlines 
(Deb. 6. Vol. XVII, 23-02-2006) 
Col. 222·23 

Code ofCriminaJ Proccdln (AmaIdmem) 
Amending Bill. 2006 -Considered &: 
Pass 
(Deb. 33, Vol. XX, 19-05·2006) 
Col. 472-73 

Constitution ofDiItrict Powa' CommiaeeI 
(Deb. 21, Vol. XIX, 12-05-2006) 
CoL 181 .. 3 

Consumption of Copper 
(Deb. 30, Vol. XIX, 16-05·2006) 
Col. S7-S8 

Contribution ofSt8tes to GDP 
(Deb. 3), Vol. XX, 17-0S·2006) 
CoL 137·38 

Conuption in KVS 
(Deb. 30, Vol. XIX. ~6-OS-2006) 
CoL 184-18 

Corruption in Partel Bookin, Offices 
(Deb. 32. Vol. XX, 18-0S-2006) 
CoL2Sl-S9 

Delay in Release of Funds under 
Swajaldhara Yojana 
(Deb. 28, Vol. XIX, 12-OS-2006) 
Col. 247-t9 

DismiIIaI ofEmpIoyecs ofen. 
(Deb. 26, Vol. XIX. 10-OS-2006) 
CoL 397-91 

DiYenion of Funds 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 41-43 

Embezzlement of Funds in rroc 
(Deb. 27. Vol. XIX, II-OS-2oo6) 
CoL 217-11 

Engineers in DDA 
- (Deb: .12. Vol. xvnl~ 03-03-2006)-. 

CoL 101-09 
Expenditure on Poreip Totn 

(Deb. 29. Vol. XIX. 15-0'-2006) 
CoI.393-9S 

Financial AuiltucelLoaa Fa.:ilidea .., 
OBCa for Studies 
(Deb. 16, Vol. XVIII. C)9.;O)-2006) 
CoL 109-14 

Free a..nnels Uader DTH s-.. 
(Deb. II, Vol. XVIII. 02-O3·~006) 
CoL 119-20 

Implementlllion ofOfticiall..lnaaae Ad 
(Deb. 14. Vol. XVDI. 07-03-2006) 
CoL 363-64 

Inclusion of Castes In OBCs List 
(Deb. 6, Vol. XVII, 23-02·2006) 
CoL 213-16 

Intearated Development in Power and 
Assoeiatecl Sec:ton 
(Deb. S, Vol. XVII, 22-02-2006) 
ColI6J.61 

IntaeIII of General tm.aI 
(Dob. 21. Vol. XIX, 12-05-2006) 
CoL2JO.Il 

brcguIIritics in KVS 
(Deb. 35, Vol. XX, 23-05-2006) 
Col 115 

Loan Facility to OBC, for Hi .... r 
Education 
(Deb. 32, Vol. XX, 11.05-2006) 
CoL 111.;.11 

Lola clue to I8Ck of5aonp Spece 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 297-300 

Losses clue to ComIpIioa ill ewe .. 
Rl 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoL32S-29 

Maximum ItdaiI Price fbrlV 0 II 
(Deb. 19,VoI. XIX. 15-05-2006) 
Col. 115-16 
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Model Statio~in Jharkband 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 260-64 

Need to implement <food for Work' and 
<Rural Employment GU8I'8fttee Scheme' 
in East Singhbhoom district in 
lamshedpur Parliamentary 
Constituency. Jharkhand (MUR 377) 
(Deb. 6. Vol. XVII. 23-02-2006) 
CoI.3SJ 

Operation of Trains by using Bio-Diesel 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 117 

Pending Cases of Payment of P.F. 

Reviv.aJ ()f Sick.lndU5&ri4:.s 
(Deb. 20, VoL XVIII, J4-03-20(6) 
Col. 23-30 

Rural Telecommunication Network 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col 199-202 

Rural Telephone Exchanges 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 166-67 

Setting up of Post Offices 
(Deb. 2. Vol. XVII. 17-02-2006) .'. 
CoI.241-4~ 

Smuggling of Cattle 
(Deb. 35. Vol. XX. 23-05-2006) 
Col. 102-03 

(Deb. 34, Vol. XX, 22-05-2006) I· Steps for Balanced And Equitable 
Col. 433-37 Development of All parts of the 

Country--·(Res.) 
Pending Irrigation Projects of Jharkhand I (Deb. 33. Vol. XX. 19-05-2006) 

(Deb. 3, Vol. XVII, 20-02-2006) f Col. 509-11 
Col. 135-40 ! Subletting of Government Quarters 

Performance of Special Economic Zones 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 256-58 

Policy Rcprding Major Power Projects 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 97-98 

Private UniversitiesIVocational Institutes 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 118-22 

Railway' Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVllI, 02-03-2006) 
CoJ.50)~3 

(Deb. 33, Vol. XX. 19-05-2006) 
Col. 148-62 

Target for National 
Development Scheme 
(Deb. 29, Vol. XIX. 
Col. 4 19-22 

Task Force for Hawkers 

Watershed 

15-05-2006) 

(Deb. 7. Vol. XVII. 24-02-2006) 
Col. 152-54 

. Teachers for Mentally and Physically 
Challenged Children 
(Deb. 16. Vol. XVIII,09-03·2006) 
Col. 121-24 

Telephone Facility in Villages 
(Deb. 2, Vol. XVII, 17·02·2006) 
Co1.2S-45 

Reduction in Prices of Drugs UnaUthorised· Constluction 
(Deb. 8, Vol. XVII. 27-02-2006) I . (Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 230-3) Col. 126 . . I ' .1 ,~ 

Review of Child Labour Law 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 271 

Violation Of Labour Laws 
(Deb. 3. Vol. XVlI. 20-02-20(6) 
Col. 175-76. '. 



NAME INDEX 689 

~wan.Slari.-ti Kinn 
A_OfSBt 

(Deb. 33. Vol. XX, 19-0S-2006) 
COU23 

A$Sis&ance from For~ign Countries for 
~ural Electrification 

Electricity From Hydel Power Pro~ 
(Deb. 28. Vol. XIX, 12-05-2006) 
p>l..i62 

Expenditure on Running Train 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. ISS-59 

(Deb. 33. Vol. XX. 19-05-2006) FinanceBiII,2006 
Col. 332 (Deb. 22, Vol. XIX. 18-03-2006) 

Ban on Gutkha i Col. 142-45 . 
'. (Deb. 26. 'VoL XIX, 10-05·2006) ! General Budget-General Discussion .• 

Co1.37-39 . I 2006-2007;DemandsforSuppiementary 
B '1 I A . h F . I Grants (General), 2005-2006, Demands 

I caterat .. greements Wit orelgn I for Excess Grants (General). 2003-2004 

(Deb. 27. Vol. xrx. 11-05-2006) (Deb. 14, Vol. XVIII. 07-03-2006) oun rles I 
Col. 149 Co154t-44 

.• I Higher Education 
Cargo Capacity of MaJor ports i (Deb. 20. Vol. XVIII. 14-03-2006) 

(Deb. 31. Vol. XX, 17-05-2006) I Col. 9 
Col. 110-11 

Central Scheme 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 13-14 

Clinical Services 
(Deb. 32. Vol. XX. 18-0.5-2006) 
Col. 174 

Closure of Post Offices 
(Deb. 17. Vol. XVIII, 10-03-2006) 
Col. 20-22 I 

Increase in Entry Fee 
(Deb. 32. Vol. XX. J 8-05·2006) 
Col. 116-17 

Indo-Russia Initiative in IT Sector 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 329-3 I 

Installations ofClose7Circuit Cameras in 
Forests 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 277-78 

Consent between India and USA for I New Aviation Policy 
Energy Cooperation . (Deb. 27. Vol. XIX. 11-05-2006) 
(Deb. 33. Vol. XX. 19-05-2006) Col. 192 
Col. 391-92 

Cyber Cafes at Railway Stations 
(Deb. 32. Vol. XX, 18~05-2006) 
Col. 71-74 

Decline in School Drop-out 
(Deb. 30. Vol: XIX, ·1:6~S~2006) 
<::01.168-76 

Opening of Residential Schools 
(Deb. 30. Vol. XIX. 16-05-2006) 
OJI. 199-201 

Pending Proposals of Inter-state Roads 
in Rajasthan 
(Deb. 31, Vol. XX. 17-0S-2006) 
Col. 194-95 

E·AuctiC)n Policy ~. . Petrochemical Centres 
.(Deb. 26, Vol. XIX, 10-05-2'(06) I (Deb. 34. Vol. XX, 22-05-2006) 
C 1 529 30 I Cot261-62 . 0.. - I 

Effect of Bird Huon Tourism I Premature Retirement I)y Pilots 
(neb. 27, Vol. XIX. 11-05-2006). (Oeb. 27. Vol. XIX. fl-05'.2006) 
Col 911-1 00 : Cot 187-88 
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Profit EImed by NTPC Banks Lendina Rates 
(Deb. 33, Vol. XX, 19-05-2006) (Deb. 7, Vol. XVII, 24-02-2006) 
CoL 3()6.()7 CoL 119-20 

ProInodon of Tourilm In Collllbontion Bt. CoUon Seed 
With PriVIIe SecIor (Deb. 3, Vol. XVII, 20-02-2006) 
(Deb. 32, Vol. XX, 1.-05-2006) Col21S-16 
Col 142 .. 3 

Railway Bud,et -2006-o7-General 
Discuaion IDd Demands for Gninu 
on Ac:count (RIiIwayI)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col349-S3 

IteIrIrtina of Cote Oven ,lint. 
(Deb. 31, Vol. XX, 17-05-2006) 
Col 145 

SMellite for Sea VelIe .. 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col 71 

Sc:ienc:c c.. 
(Deb. 33, Vol. XX, 19-0'-2006) 
CoL 221 

SeaiRc up of ........ ProjecIs to lip 
w.r a.oun:a 
(Deb. 21, Vol. XIX. 12-oS-2006) 
Colla 

T ..... Exdwnps 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col31S-11 

TrMe bIIIiaa willi ....... 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. .. ......., .... .. 

AdYaehr ... ....., 
(Deb. 34, Yol. xx, 22-05-2006) 
CoL 177-79 

ApicuIIInI UM far ............. 
't" ......... 
CDeIt. I), \ttl. xvm. 06-03-2006) 
CollO 

AIR._D11I 
(Deb. 6. Vol. XVII. 23-12-2006) 
Col.21ta 

CenInI AdviIory ContrIct Labour BOII'd 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoL 166-67 

CenIraI Scheme 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 17-11 

Cess Laws (RepeaIina and Amendment) 
Bill, lOOS-Considct .... 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoLS73-n 

auldLibour 
(Deb. 3. Vol. XVII. 20-02-2006) 
Col. 56 

CMl NucIeIIr EnqyCuopeaIlion wiIh the 
UDiIId SIIIeI (OUR 193) 
(Deb. I', Vol. XVIII, 11-03-2006) 
Col 129-30 

Col ..... oIToU Ta 
(Deb. IS, Vol. XVIII, 01-03-2006) 
Col 93-95 

ec.w I Violence in dift'erInt .,... of 
tbe--.y(OUR 193) 
(Deb. 32. Vol. XX. 11-05-2006) 
Col. 475-77 

CompMies (AmeadIDlllt) Bill. 2006-
ec.ida ... 
(Deb. 29. Vol. XIX. I S-OS-2006) 
ColSS5-sa 

ec.. ... ofWedlad 
(Deb. 19. Vol. XVOl, 13-03-2006) 
Col. I' 

CoaIIkudoa (AIDe""") Bill, 2004 
(lDIertioB of new article 4' A) by 
SIwi S.av.am Sudhabr Reddy-
ec.id. 
(IWt. 12. Yol. XVIII. 03-03-2006) 
Col. 321-34 



NAME INDEX 691 

Constitution (One Hundred and Fifth 
~)8il~2006 
(Deb. 31. Vol. XX, 17-0S-2006) 
C41.464-66 

Construction of Rail Under-Bridge Near ...... 
(Deb. 16. Vol. XVIII, 09.Q)-2006) 
Col 119 

Doublina of Railway Line 

Government of Union Territories and the 
Government of National Capital 
Territory of DClhi (Amendment) Bill, 
2006- Consicllnd P. 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col 279-10 

Grant to Orissa Under SJSRY 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 212-13 

(Deb. II, Vol. XVIII, 02.Q3-2006) Grant-In-Aid to States 
Col 163 (Deb. 17, Vol. XVIII, 10-03-2006) 

Oral of Girl Students Col. 123 
(Deb. 30, Vol. XIX, 16-0'-2006) Growdl Rate in StIIII 
ColIS9-61 (Deb. 31, Vol. XX, 11-05-2006) 

DnI Service Col. llUl 
(Deb. 16, Vol. XVIII, 09..03-2006) HeritlpTourilm 
Col 132-31 (Deb. 32, Vol. XX, 11-05-2006) 

BInbneaI otStudenll .... SSA Col 211-20 
(Deb. 30, Vol. XIX, I6-0S-2006) HiitoryTexlBoob 
Col 13-14 (Deb. 4, Vol. XVII, 21-02-2006) 

BxportofOlnnenls C41.213-14 
(Deb. 4, Vol. XVII, 21-02-2006) lncidenb of Sexual usauh oa Foreip 
CoL 141-42 

F-.ce am. 2006 
(Deb. 22, Vol. XIX, 11.Q3-2006) 
Col. IIO-IS 

Filbina HKbourI in Orisu 
(Deb. 19, Vol. XVIII. 13-03-2006) 

- CoUI 
.. FUIICtioeint of Aupaw8di Keadra 

(Deb. 14. Vol XVDI, 07-03-2006) 
CoUI 

General Budpt-General DiKauion, 
lJOO6..2OO7.~bSl,~1 zrMIy 
a...(GaaI).~D • 
1Ir .... a... (o.nI),2003-2004 
(Deb. 14, Vol. xvm. 01-03-2_) 
CoLYJ1-15 

0I0baI11e up AeIoIpIce 
(Deb. 6. Vol. XVII, 23-02-2006) 
CoL35S 

Tourism 
(Deb. 32. Vol. XX. II-oS-2006) 
Col 139 

India's "'* in lA£A.the "'onra. .. 
~ ... _(DUItI93) 
(Dob. I. Vol. XVII. 27-02-2006) 
Col 310-13 

Indo-SiDo BonIor'hlm 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 274-76 

IndusUial &apIoyment (sc.Iiaa Orders) 
Ad,1M6 
(Det). 29. Yol. XIX, Is.8S-2I06) 
Cd.5W7 

Int .... ~_ ... 1}( 11'101_ 
0.. BxpIorIIIatIDd PrMa_ 
(Deb. II, Vol. XVlD, 02.e3-3M6) 
Col 95-96 
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KhIdi And Vii. Industries Commission I Need to include all the districts of Orissa 
(Amendment) Bill, 200S--Consid. and under National Horticukure Mission 
Pass I Programme (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) I (Deb. 2S, Vol. XIX. 22-03-2006) 
. Co1:427-30 Col. 12-13 

Konark Sun Temple 
(Deb. 6. Vol. XVII. 23-02-2006) 
Coi. I i7-IS I 

Ministry of Railways I 
(Deb. II. Vof.XVIU. 'I 1-03~2006) 
Col. 19-22 

Need to take steps for bird conservation 
management through community 
participation with Bio-diversity 
Authority of India as the nodal agency 
(MUR3n) 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 444 

Modernisation of Sanskrit Education 
(De I V New Agenda for NCW 

b. 20. Vo. X III, 14-03-2006) (Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 309-10 

Motion of Thanks on President's Address 
(Deb. 3. Vol. XVII, 20-02-2006) 
C.oI.436-43 

Col. ISS 
NHAI Projects 

(Deb. 31. Vol. XX. 17-05-2006) 
Col. 113-16 

National Agricultural Bio-Security System t . ., . 

(Deb. 34. Vol. XX. 22-05-2006)! ONGCsJomtVentureProjects 
Col 447-49 i (Deb. 27, Vol. XIX, II-OS-2006) 

. Col. 222-30 
Need to connect Delhi and Bhubanes'.'.ar 

by new flights connecting Bodh Gdya 
and Varanasi (MU R 377) 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 343 

Need to create a new Railway Division at 
Jharsuguda under the East Coast 

Peripheral Development of SAIL 
(Deb. 34, Vol. XX, 22-0S-2006) 
Co1.31S-19 

Petroleum and Natural Gas Regulation 
Board Bill, 2006--Consid. and Pass 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. I 12-14 Railway (MUR 377) 

(Deb. 3. Vol. XVII, 20-02-2006) I Priority Sector Lending 
CoI.344-45 I (Deb. 12, Vol. XVIII, 03-03-2006) 

N d . . I . ' CoI.204-OS ee to Impose a evy on generation of 
electricity with a view to pass on the 
benefit of revenue to the power 

. producing States (MUR 377) 
(Deb. 10. Vol. XVII, 01-03-2006) 
Col. 272 

Need to include all the districts of Orissa 
in the 'Backward ~egion Grant Fund 
Scheme' with a view to accelerate the 
SOcio-economic development in the 
region (!dUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 275 

Production of Foodgrains 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.41S-lS 

Railway Budget -2006-07-General 
Discussion and Demands for Gl'III1ts 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoL 421·27 

Seizure of Arms/Ammunition from 
Intiltrators 
(Deb. 20, Vol. XVUJ, 14-03-2006) 
Col. 212-83 
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Setting up ofPetro-Chemical Hubs by JOC ; Welfare Schemes for Older Persons 
(Deb. 32, Vol. XX, 18-05-2006)! (Deb. 27. Vol. XIX. 11-05-2(06) 
Col. 270-71 Col. 144-45 

Situation arising out of increasing N axal ite 
and Maoist activities in the Country 
and steps taken by the Government in 
regard thereto (C.A.) 
(Deb. 34, Vol. XX, 22 .. 05-2006) 
Col. 571-72 

Small and Medium Enterprises 
Development Bill, 2005-Consid.and 
Pass . 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 369-71 

Spread of Leprosy by Mosquitoes 
(Deb. 10, Vol. XV)), 01-03-2006) 
Col. 94-95 

Statutory Resolution Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 
Ord inance. 2006 and National 
Commission for M inoriryEducational 
Institutions (Amendment) Bill. 2006-
Consid. and Pass 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 445.53 

Steps for balanced and equitable 
development of all parts of the country 
(Res.) 
(Deb. 7, Vol. XVII, 24-02-2006) 
Co1.357-64 

Storillc Capacity of Godowns 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 264-75 

Supply of Levy Sugar 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 355-57 

Taxation Laws (Amendment) Bill. 2005-
Consid. & Pass 
(Deb. 31, Vol. XX. 17-05-2006) 
Col. 481-82 

WLL Telephone Service 
(Deb. 31, Vol. XX. 17-05-2006) 
Col. 118-19 

Mahto, Shri Tek Lal 
Allocation of Coal Blocks to Co-operative 

Societies 
(Deb. 10, Vol. XVII. 01-03-2006) 
Col. 186 

Allocation of Funds by DVC 
(Deb. 33, Vol. XX. 19-05-2006) 
Col. 138-39 

Assistance to Visuaily Impaired Teachers 
and Employees 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 253-54 

Bokaro Airport 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 107-08 

Budget (General )-2006;-07 
Demands for Grants-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Co1.378·81 

Construction ofGT Road 
(Deb. 26. Vol. XIX. 10-05-2006) 
cor. MS-56 

Construction of ROB on Gomo Junction 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 113-14 

Development ofTribal Dominated Areas 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 35-52 

Drought Affected States 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 226-27 

UASLAgreement E-Auction Policy 
(Deb. 12, Vol. XVIII, 03-03-2006) (Deb. 26, Vol. XIX, 10-05-2006) 
Col. 75 . Col. 529-30 
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EmpIoymeIIt on COIIlpIIIionIIe Orounda 
(Deb. 26, Vol. XIX. 10-05-2006) 
CoI.n8-39 

Four Lan .. ofRoid in Jhlrkhand 
(Deb. J S, Vol. XVIII, 08-03-2006) 
CoI.23J.34 

OIridJb.kGdlnnl Rail Project 
(Deb. " Vol. XVII, 23-02-2006) 
CoL 207 

JUria Water Project 

Need to revive Sindri Fertilizer Worics and 
Hindustan Zinc Umlted In JtwkhInd 
with a view to protect the interest of 
worken(MUR 377) 
(Deb. 24, Vol. XIX, 2 I -03-2006) 
Col?4 

Need to .olve acute driRkln, water 
problem in Oiridih Parliamentary 
eo.ituency, JhIItbInd (MUR 3n) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoI.3444S 

(Deb. 28. Vol. XIX. 12-05-2006) New Pilot TriininglnstitutelAcademy 
Col 381-82 (Deb. 11. Vol. XVIlI. 02-03-2006) 

JyaiIdIa SIka Commercial usc oflnstitules 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. n-78 

Konar Jrription Project 
(Deb. 13. Vol. XVIII, 06-03-2006) 
CoI.I~1 

Lease of Land of Commercial Institutions 
by PSUs 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 241 

Col. 79-80 
Outlay for Rural Electrification 

Corporation 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 203 

Pending Irrigation Projects of Jharkhand 
(Deb. 3, Vol. XVII, 20-02-2006) 
Co1.13S-40 

Poor Mobile Service 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 400-01 

Liberililina Visa Policy Power Plant in Jharkhand 
(Deb. 15, Vol. XVIII, 08-03-2006) (Deb. 5, Vol. XVII, 22-02.2006) 
CoLl99-200 Col. 247-49 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. XVII, 22-02-2006) 
Co1.391-94 

Need to check displacement of people in 
Jharkhand due to implementation of 
various projects in the absence of 
~oncrete rehabi I itation po I icy 
(MUR377) 
(Deb. 32, Vol. XX, t 8-05-2006) 
Col. 337-38 

Need to ensure that Central Coal. Fields 
Limited starts mininl operations at 
Petarwar block in Bokero district, 
JhartdImd (MUR 377) 
(Deb. 4. Vol. XVII, 21-02.2006) 
CoLl22-23 

Production of Iron 
(Deb. 34, Vol. XX, 22~OS-2006) 
Col. ISO 

Production ofTendu Leaf 
(Deb. 29, Vol. XIX, 15·05·2006) 
CoI.Il2-33 

Promotion ofBio-Gu Plants 
(Deb. IS, Vol. XVIII, 08.0l·2006) 
Col. 11-13 

Promotion of Marketing ofTribal Produc:tI 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Co1.267~8 

Railway Bud,et, 2006-2007 Ocneral 
DilCuuion and Demands tOr 0nIntI 
onAccount(RaiIwaya)-2006-l007 . 
(Deb. 10, Vol. XVII, 01.03-2(06) 
Col. 420-22 
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Reaularitation ofUlllUthoriled Coloniel CommiDeeon PublicAccounls-St-l.aicI 
(Deb. 33, Vol. XX, 19-05-2006) (Deb. 22, Vol. XIX, 11-03·2006) 
~Ll~ ~L7 

Rehabilhatioo of Land OUiteel 
(Deb. 10, Vol. XVII, 01-03-2006) 
~1.36-37 

Restart ofThonnal PIInt It Bokaro 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 217 

Royalty on ~al 
(Deb. 1 S; Vol. XVIII, 01-03·2006) 
~1.24546 

Settins up of Shelter HomeIWldow Honw 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 132-34 

Tendu Leaf Workers 
(Deb. 29, Vol. XIX, 15-05-2006) 
~1.341-49 

Transportation of Coal by Co-operative 
Societies 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 198-99 

Universal Health Scheme for BPL 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 132-33 

Urban Reforms Incentive Fund 

Deihl Laws (Special Provisions) Bill, 
2OO6-CanIid . .t .... 
(Deb. 21, Vol. XIX, 12-05-2006) 
CoL 41 1-11 

Di,inveltmnt of Profit Makin, A 
Navntna PSU, 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 260 

Displaced Act, 1954 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 326 

Firin, on Banalaclesh Border 
(Deb. 3S, Vol. XX, 23-05-2006) 
~1.11-12 

Growin, Menace of AIDSIHIV 
(Deb. 5, Vol. XVII, 22-02-2006) 
~1.43-S4 

Haj Pilarima&e 
(Deb. 5, Vol. XVII, 22-02-2006) 
~1.21S 

India-Pakistan Telecommunication Links 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 7-16 

India-US Technical Talks 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 172-74 (Deb. 7, Vol. XVII, 24-02-2006) 

~\. 41-43 Infiltration throup Indo-Pak Border 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 15-16 Majbl, Sbrl Sbankblal 

Suicide by Fanners in various parts of the 
country (OUR 193) 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 575-76 

Malhotra, pror. Vljay Kumar 
Bomb Blasts 

(Deb. 30, Vol. XIX, 16-05-2006) 
CoJ.379-82 

Committee on Public Accounts-Election 
(Deb. 4, Vol. XVII, 21-02-2006) 
(".,oJ. 26fHj7 

InfiltrationlSmualina from Bangladesh 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 117-11 

Infiltration. of Terrorists througb 
Bangladesh 
(Deb. 4, Vol. XVII, 21-02-2006) 
Co1.19S-96 

Killings of several persons in Doda and 
Udhampur Districts on I st and 
13th May, 2006 (AM) 
(Deb. 29, Vol. XIX, 15-05-2006) 
~1.492-99 
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Landfine Telephone Connections Rural Electrification Programme 
(Deb. 2. Vol. XVII.J7-02-2006) (Deb. IS. Vol. XVIII. 0.-03·2006) 
Col. 279-81 Col. 205-22 

Migration by Bangladesh NItionaIs Sale of Spurious Drugs . 
(Deb. 4. Vol. X'YII, 21-02-2(06) (Deb. 5. Vol. XVII, 22-02-2006) 
Col. 249-50 Col. 109-11 

Modcraisaugft4fllkm-MetroAirports I Setting up Qf Gd~ti~ ,,,,,i., 
(Deb~ 27. Yol. XIX. 11-05-21>06) (Deb.~S. Vol. X"K.:23"os-io,(6) 
Col. 182-83 Col. 187-89 . 

Motion of Thanks on President's Address Situation arising out of inaction on thl;' 
(Deb. 3. Vol. XVII. 20-02-2006) part of Government to solve the 
Col. 361-80 problems be ing faced by the residents 

NHDP-IV of Delhi due to massive demolition 
(Deb. 31. Vol. XX, 17-05-2006) drive being undertaken in NeT Delhi 
Col. 263-65 (CA) 

Premature Retirement by Pilots (Deb. 13, Vol. XVIII. 06-03-2006) 
(Deb. 27. Vol. XIX. 11-05-2006) Col.331.333-39 
Col. 187-88 Situation arising out of increasing NalUtlit~ 

PrintingofNamesand Prices of Medicines and Maoist activities in the Count!) 
on Labels in Hindi Alongwith English and steps taken by the Government ir 
(Deb. 34, Vol. XX. 22-05-2006) regard thereto (CA) 
Col. 433 (Deb. 34, Vol. XX. 22-05-2006) 

Col. 561.565-67 
Public Accounts Commi&tee-Twenty-sixth 

and Twenty-seventh Reports- Situation ariSing out of the proposed 
Presented reservation for OBCs in IIMs, IITI and 
(Deb. 21. Vol. XIX. 17-03-2006) I other Higher Educational Institutions 
Col. 262 I of the cOUlltry and steps taken by the 

Government in regard thereto (CA) 
Public Accounts Comminee Twenty-fitth (Deb. 31. Vol. XX. 17-05·2006) 

Report--·Presented 
(Deb. 10, Vol. XVII. 01-03-2006) Col. 411-22 
Col.261 Spurious Pesticides 

Public Accounts Committee-Twenty- (Deb. 3, Vol. XVII. 20-02-2006) 
Col. 220-22 Fourth Report--Presented 

(Deb. 7. Vol. XVII, 24-02-2006) : Subsidy on Haj 
Col. 280 ! (Deb. 6. Vol. XVII. 23-02-2006) 

Recovery of funds from Blacklisted NGOs' Col. 109-11 
(Deb. 33. Vol. XX. 19-05-2006) Terrorist Activities in South India 
Col. 61-94 (Deb. 4, Vol. XVII, 21-02-2006) 

Report ofNHRC Regarding Trafficking of Col. 40-41 . 
Children WB Funding for Health Programmes 
(Deb. 4. Vol. XVII, 21-02-2006) (Deb. 26, Vol. XIX, J 0-05-2006) 
Col. 22<J.21 Col. 51 $-16 
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Malllkarjuni.h, Sbri S. 
Budget (Genenl)-1006-07 

Construction of Level en.iRp 
(Deb. 27, Vol. XIX, 11-05-2016), 
Col. 143-44 

Demands for Grants-2006-07 
(Deb. 21, Vol. XIX, 17-03-2006) Construction of Railway StIIdaIII 
Col. 376-78 (Deb. 32, Vol. XX, 1I-OS-2tIIJ 

Col. 91' 
Central Government Offices on Rent Disaster Warning System 

(Deb. 33, Vol. XX, 19-05-2006) (Deb. 12, VOl. XVIII. 03-oJ.2006) 
Col. 115-18 Col. 126-27 

General Budget, 2006-2007-General 
Discussion, Demands for 
Supplementary Grants (General)-2005-
2006 and Demands for Excess Grants 
(GencnI}2OQ3-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 426-27 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 298-99 

Upgradation of Tumkur and Tiptur 
Railway Stations 
(Deb. 16, Vol. XVIlI, 09-03-2006) 
Col. 152-53 

Mandai, Shri Sanat Kumar 
Adulteration in Petrol 

(Deb. II, Vol. XVIIl, 02-03-2006) 
Col. 14748 

Assistance by NABARD to Rural Women 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 170-79 

Board for Reconstruction ofPSE 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 56-57 

Budld (GencraI)-200b-07 
Demands for Grants-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 312-14 

Computerisation of Post Offices 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 10-20 

Disbursement ofLoM by 8 ... 
(Deb. 4, Vol. XVn~21-02-2006) 
Col. 164-70 

Eradication of Hunser 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 237-38 

Expansion ofAAY 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 101-02 

Export of Marine Product frona Welt 
Bengal 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 309-10 

Export of Marine Products 
(Deb. 30, Vol. XIX, 16-05-2006) 

. 0-1. "~75 
Externally Aided Rural Development and 

Poverty Alleviation Schemes 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 110 

Filling up of Reserved Posts 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 504 

Foreign Funding to Welfare Organisations 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 301 

Formulation ofIntegrated Energy Policy 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 71 

General Budget-2006-2007-General 
Discussion, Demands for 
Supplementary Grants (Gcn~r.ll'· :'005 
2006 and Demands for Excess Granli 
(GeneraI)-2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 307-09 
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Oi1ClU1d 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col I 73-7S 

Growth of Textile Sector 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. lSI-52 

Harnessing of Non -Conventional Energy 
Sources 
(Deb. 5, Vol. XVII, 22-02-2006)· 
Col 209-14 no. Under Adarsh Machhuara Awas 
Vo)n 
(D~b. I, Vol. XVII, 27-02-2006) 
eol99-IOI 

Increuing Sports Schools 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 70-71 

Integrated Programme for Older Persons 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 221-29 

Lose due to Strike 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 214 

Metro rail in various Cities 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Co1.l87-19 

Minimum Retail price on Products 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 217 

Modernisation of Police Force 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 240-41 

Modernisation of Telecom Service 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 287 

Need to evolve a clear policy for the 
protection of tigers in Sunderbans 
Tiger Reserve (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 391 

Need to provide basic infrastructural 
facilities at Sunderbans Wildlife area 
in West Bengal (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 346 

New Fertilizer Policy 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 283 

New Tourism Zones 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 13S-36 

NRls Investment 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 222-26 

Opening of Inland Container Depots 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 82-83 

Pending Proposals Relating to National 
Highways 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 303-05 

Potential of Agro Industries 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 23 1-32 

Power Projects 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 215-26 

Production of Commercial Vehicles 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 189-91 

Proposals for Industrialisation in West 
Bengal 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 89-90 

Publicity to Government Policies and 
Schemes 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 34-36 

Rai.lway Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 295-97 

Reforms in CGI-IS 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 349 
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Renovation of Water Bodies 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 233-34 

Retail Outlets to Reserved Categories in 
Rajasthan 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. I 86-S7 

Rural Telecommunication Network 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 199-202 

Scheme for Boosting Sports 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 174-76 

Scheme of Hostel for SCs and OBCs 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 221 

Setting up of Technical Consultancy 
Service 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 261-62 

Sexual Exploitation of Women 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 24349 

Sponsorship to Sports Persons 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 51-52 

Subsidy on Fertilizers 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 99-100 

Tapping of Hydro Power Potential 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 325-31 

Telecast of News in Rural Areas 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 163-64 

Unemployment Engineering and Medical 
Graduates 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 244 

Upgrad!ltion of Infrastructure 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 309-18 

Upgradation of Rural Telephones 
(Deb. 7, Vol. XVII, 24-02-2006) 
CoI.ISS-96 

Upliftment ofTribals 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 62-64 

Violation of Rules 
(Deb. 33, Vol. XX, 19-05-2006) 
Col.12S 

Weather Forecasting 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 3840 

Mandllk, Shri S.D. 
Need for taking over ofKolhapur Airport 

by Airport Authority of India 
(MUR377) 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 401 

Need to finalize the process for 
privatisation of ESI hospitals in 
Kolhapur and Pune for the benefit of 
labour force (MUR 377) 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 336 

Mine, Sbrimati Nivedlta 
Agreement with Sri Lanka to reduce ILD 

Charges 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 184 

Amendment in Indian Telegraph Act 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 142 

Amendments to Right to Information Act 
(Deb. 3 t, Vol. XX, 17-05-2006) 
Col. 55-56 

Appointment of Armed Forces Officers in 
Government and Non-Governmental 
Organisations 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 292-93 
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."tlI1' ,IW ... 
(o.. 19, Vol. XVIII, 13-03-2006) 
Col 1'72·74 

'_'n 
(Deb. 34, Vol. XX, 22-05-2006) 
ColD3 

Buildin, Collapsed due to Rain in 
Mlharuhtra 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoLI ..... ' 

C-.eia) Use of Railway Land 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI ...... 1 

COIIIpIIIIation to Vietims of Custodial 
VIOlence 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.261~2 

Explosion in INS Magar 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col.lS4-SS 

Export of Selected Products 
(Deb. lS, Vol. XX, 23-05-2006) 
Col. 143-44 

FDI in Defence Sector 
(Deb. 16, Vol. XVIll, 09-03-2006) 
Col. 174 

Fisheries Development Projects 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 78-82 

Foreisn Disnitaries 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 197-204 

Free Trade Agreement with Gulf Arab 
Countries 
(Deb. 30, Vol. XIX, 16-05-2006) 

Cracks in Taj MIhal Col. 339 
(Deb. II, Vol. XVIII, 02-03-2006) Funds for Infrastructure 
CoI.I~51 (Deb. 7, Vol. XVII, 24-02-2006) 

Delhi Metro Security Col. 243 
(Deb. 30, Vol. XIX, .16-05-2006) GradingSystem 
CoL 313-14 (Deb. 7, Vo\. XVII, 24-02-2006) 

Delhi llent Control Act, 195. 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 202 

Dilcovery of New Oil and Gu Areas 

Col. 220-21 
Granting Overseas Citizen oflndia Status 

(Deb. S, Vol. XVII, 22-02-2006) 
Col. 123-24 

Guidelines for Toll Tax 
(Deb. 11, Vol. XVIII, 02-03-2006) (Deb. I S, Vol. XVIII, 08-03-2006) 
Col. 70-71 Col. 309-11 

Discovery of Oil and Gas Reserves in 
Maharashtra 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI.l70-71 

Duty EntitlementPassbook Scheme 
(D.b. 35, Vol. XX, 23-05-2006) 
0,1.131-32 

EuliftIldon aflmport Certificate 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col 91-92 

lIptnsion ofl.T. Sector 
(o,b. 7, Vol. XVII, 24-02-20061 I 

Col 247 I 

Higher Education 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 179-80 

IIMs 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 199-200 

Increase in Power Production 
(Deb. 15, Vol. XVIII. 08-03-2006) 
Col. 196-97 

Increuing Cargo Handling Capacity of 
Ports 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 118-19 
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India's Stand on Nuclear Issue of Iran 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 179 

Indian Stake in Syrian Oil Field 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 98-99 

Inspection of Technical Institutions by 
AlerE 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 205-06 

Interest Rate on NRI deposit 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 127-28 

Investment in Capital Market by Postal 
Department 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 365-67 

Kaw Committee Report 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 27-28 

Life Insurance for Children 
~Oeb. \7, Vol. XV,", 10-03-2006) 
Col. 262-64 

Literacy Campaigns 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 237-46 

Loan from Japan 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 266-70 

Modernisation of Non-Metro Airports 
(Deb. 27, -Vol. XIX, 11-05-2006) 
Col. 182-83 

National Programme for Chronic Diseases 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 240-41 

NHAI Projects 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 113-16 

Opening of Engineering Colleges 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 325-27 

Opening of Fast Food Stalls at Stations 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 153-54 

Poor Mobile Networking 
(Deb. 7, Vol. XVII, 24-02-2006) 
Co/. 37-38 

Power Crisis in Delhi 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 179-80 

Prediction on Monsoon 
(Deb. 29, Vol. XIX, 15-05-2006' 
Col. 223-24 

Private Educational Institutiol1l 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 88-89 

Privatisation of Mining Activities 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 108-10 

Proposal under Foreign Direct Investment 
(Deb. 14, Vol. XVIIJ, 07-03-2006) 
Col. 386-90 

Railway Projects 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 32 

Railway Share on Account of Extra Freight 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 154 

Review of User Charges 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 631-32 

Naxalite Attacks on Trains Sale ofDDA Flats 
(Deb. 32, Vol. XX, 18-05-2006) I (Deb. 2, Vol. XVII, 17-02-2006) 
Col. 225-26 Col. 303 
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Setting up of ATMs in Trains 
(Deb. ]], Vol. XVIIl, 02-03-2006) 
Col. ]89-90 

Setting up of Call Centres 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 2]6-]7 

Setting up of Maritime Academy 
(Deb. IS, Vol. XVIII, 01-03-2006) 
Col. 121-22 

Setting up of Science University 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.IOS~ 

Shortage of Funds in Banks 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 365 

Sloth Bear in Ranthambore 
(Deb. I, Vol. XVIl, 27-02-2006) 
Col. 195-96 

Strategic Crude Oil Reserve 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 274-75 

Tax Collection 
(Deb. 2, Vol. XVII, ] 7-02-2006) 
CoI.30S~ 

UNICEF Reminder on Malnutrition 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. )41-43 ... .# 

Unified Metro Authority 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 211 

Vaability Gap Support 
(Deb.' 21-.-. -Vol. XIX, ) 2-05-2006) 
COI.3 ))-12 ' 

VIOlation of Guidelines of'RBl . '-". . 
(Deb. 2, Vol. XVII, 17-02-2006)' 
Co1.2S4-55 

WB Funding for Health Programmes 
(Deb. 26, Vol. XIX, 10-OS~2006) 
CoI.'IS-16 

Withdrawal of Loan Facility to DMRC 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 257-58 

Manjhi, Shri Rajah Kumar 
Need to grant licences to the tour 

operators with a view to attract foreign 
tourists in the country (MUR 377) 
(Deb, 8, Vol. XVII. 27-02-2006) 
Col. 331 

Need to provide special package for 
solving acute drinking water problem 
in Gaya district, Bihar (MUR 377) 
(Deb. 2S, Vol. XIX, 22-03-2006) 
CoLlO-1I 

Need to repair a segment of Pradhan 
Mantri Golden Quadrilateral Project at 
Sherghati in Gaya Parliamentary 
Constituency, Bihar (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 491 

Need to set up a Granite polishing Industry 
in Gaya district, Bihar (MUR 377) 
(Deb. 6, Vol. XVIl, 23-02-2006) 
Col. 350 

Mann, Sbri Zora Singb 
Loan Given to 1984 Riot Victims 

(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 141-42 

Need to provide compensation to the 
farmers of Ferozepur Parliamentary 
constituency who suffered losses due 
to laying ofland mines by the Army on 
their land in 1999 (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 296-97 

~eed to releue the balance amount of 
fudds for early completion of new 
railway link in Foro.t.epur, Punjab. 
(MUR377) '.:-- .... 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 369-70 
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Need to run a train between India and 
Pakistan via Husainiwalla border in 
Punjab (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 333-34 

Relief to 1984 Riots Victims 
(Deb. 30, Vol. XIX, 16-0S-2006) 
CoJ.I66-67 

Manoj, Dr. K.S. 
50% DA Merger 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 168-69 

Adventure Tourism Spots 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 87-88 

Budget (General}-2006-07 
Demands for Grant&-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 405-07 

Central Scheme 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 16-17 

Co-operative Homoeo Pharmaceutical in 
Kerala 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 252 

Coir Factory Workers (Welfare) Bill, 2006 
by Dr. K.S. Manoj-Int. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 366-67 

Computers in Rural Areas 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 6 

Conservation of Wetland 

Damage by Puffer Fish 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 288 

I>e:nW'ldsforGrants(Genr.nI}-2006-2007 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 437-38 

Diversification of Traditional Fishin. 
Crafts and Nets 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 218 

Eco-Conservation ofVembanad Lake 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 293-94 

Employment Generation Scheme 
(Deb. 7, vor. XVII, 24-02-2006) 
Col. 30-31 

Finance Bill, 2006 
(Deb. 22, Vol. XIX, 18-03-2006) 
Col. 160-62 

General Budget, 2006-2007-General 
Discussion 

Demands for Supplementary Oranta 
(GeneraJ)-2005-2006 and 

Demands for Excess Grants (Oeneral)-
2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 552-56 

Grant-in-Aid for Cancer 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 404-10 

Inboard Engine. for Traditional Fiahinl 
Crafts 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 163 

(Deb. 19, Vol. XVIII, 13-03-2006) Integrated ColStaI Health Projectl 
Col. 13-18 (Deb. S, Vol. XVII, 22-02-2006) 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 45 A) by Shri 
Suravaram Sudhakar Reddy-Consid. 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 348-50 

Col. 121 

International Conference on P_iIIric 
Cancen 
(Deb. 15, Vol. XVIII, OI-03-2OOf) 
Col 240 ' 
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Isllmic Interest Free Scheme 
(Deb: 12, Vol. XVIII, 03;.Q3-2006) 
Col 97 

Lord Krishna Bank 
(Deb. 28, Vol. XIX, 12-05-2006) 
CoL 379-80 

NiDiIUy of Agriculture 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 411-83 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 91-92 

National Liquor Policy 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 104-05 

Need for manned level crollsings along 
Emakularn-Alleppey coastal railway 
line(MUR377) . 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 22 

Need to formulate an Action Plan for 
conservation of Vembanad wet land 
system in Kerala (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 341-42 

Need to retain and strengthen CIFRI unit 
of Indian Council of Agricultural 
Research at Alappuzha, Kerala 
(MUR377) 
(Deb. 10, Vol. XVII, 01-03-2006) 

. Col. 269-70 
Need to settle the outstanding term 

account loan availed from nationalised 
commercial baIiks under the NABARD 
refinancing scheme for procurement of 
deep Ilea fishing trawlers in Kerala 
(MUR377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 319-20 

Need to take IIteps for revival of Coir 
industry in Kerala (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 293-94 

New Aviation Policy 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 192 

One Rank One Pension 
(Deb. 6, Vol. XVII, 23-02-20.06) 
Col. 183-84 

Paediatric Surgery Cases in AIIMS 
(Deb. I S, Vol. XVIII, 08-03-2006) 
Col. 228 

Petroleum and Natural Gas Regulation 
Board Bill, 2006-Consid. and Pass 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 121-22 

Production by Agro and Rural Industry 
Units 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 28 

Production of Ornamental Fishes 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 265-66 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 518-23 

Referendum of Air India Employees Union 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 186 

Research on Generation of Power from 
Bio-GaslBio-DiesellSolar Energy 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 88-89 

Research on Post Tsunami changes in 
Inland Fishery 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 202-03 
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Sand Mining in Kerala 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 202 

Study on Ecology of Inter-Rivers Basin 
Transfer 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 259-60 

Suicides among Indian Workers in Gulf 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 32-33 

Survey of Fisheries 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 175 

Mamdl. Shri Sudam 
Allotment of Lands 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 276 

Masood. Shri Rasheed 
Abolition of Posts 

(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 127-28 

Allotment of Petrol ,lumps to Kin to 
Martyrs 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 169 

Amendment in Panchayati Raj Act 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 104-06 

Ban on Indian Atomic Scientists 
(Deb. 31, Vol. XX. 17~05-2006) 
Col. 325-27 

Bio-Diesel Policy 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 120 

Cases of Cancer in Children 
(Deb. IS, Vol. XVIIl, 08-03-2006) 
Col. 191-93 

Child Labour 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 41-57 

Concession for Installation of Phones in 
Rural Areas 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 263-64 

Connecting National Highways with 
Religious and Tourist Places 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 242 

Construction Work at New Delhi Railway 
Station 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 263-64 

Credit Cards to Labourers 
(Deb. 33, Vol. XX. 19-05-2006) 
Col. 175-77 

Cultivation along the Border 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 101-02 

Defence Deals under Information Act 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 71 

Drug Addiction among Juveniles 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 330 

Export of Ceramic Goods 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 143-44 

Export of Hazardous Chavanprash 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 204-05 

Fire Fighting Equipments in Factorie, 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 99 

Foreign Educational Institutions 
(Deb. 20, Vol. XVIIl, 14-03-2006) 
Col. 155-56 

Granting 'U' Visa to Overseas Indian 
Citizens 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 501 

Implementation ofRTI Act 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 629-30 

Inclusion of Local Taxes in Maximum 
Retail Price of Drugs 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 242 
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Inclusion of Military and Para-Military 
Forces in High Risk Group of AIDS 
(Deb. I~, Vol. XVIII, 08-03-2006) 
Col. 130 

Indian Trade Organisation 
(Deb. 14, Vol. XVIII. 01-03-2006) 
Col. 325-26 

Irregularities in Supply of Meat and 
Poultry 
(Deb. 16. Vol. XV1I1. 09-03-2006) 
Co1.61~2 

Issuance of Arm license 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 69-11 

JNNURM 
(Deb. 1, Vol. XVII, 24-02-2006) 
Col. 1-10 

Legislation for Refugees 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col. 134-35 

Less Gauge Tanks ofHPCL 
(Deb. 21, Vol. XIX, 11-05-2006) 
Col. 160~1 

Loan against Godown Receipt 
(Deb. 29, Vol. XIX, I S-05-2006) 
CoI.211 

Merger ofRRBs 
(Deb. 1" Vol. XVIII, 10-03-2006) 
Col. 24S-S4 

Mobile Phone to BSF Jawans 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 236 

Natural Gas Pipeline Policy 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.IS~ 

Need to check pollution caused by the 
effluent released by Shri Shadi Lal 
Chemicals Works Pilkhani, SaiW"anpur, 
Uttar Pradesh (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 388-19 

Need to provide basic amenities at Mata 
Shakumbari Devi Shrine near Behat 
town in Saharanpur district, Uttar 
Pradesh (MUR 371). 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col.331 

New Policy for Wind and Solar Energy 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 24S-46 

Opening of Primary Health Centres 
(Deb. 15, Vol. XV1I1, 08-03-2006) 
Col. 111-12 

Oral Doses of Hepatitis-B and Insulin 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 335 

Participatory Irrigation Management 
(Deb. 29, Vol. XIX, 1 S-OS-2006) 
Col. 439-40 

Petroleum Regulatory Board 
(Deb. II, \'pI. XVIII, 02-03-2006) 
CoJ.208-09 

Phone Cloning 
(Deb. 11, Vol. XVIII, 10-03-2006) 
Col. 148-49 

Privatisation of Housing Sector 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 293 

Project Priyadarshini 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 191 

Projects under Accelerated Irrigation 
Benefits Programme 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 73-83 

Recovery of Hand Grenades 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 313-14 

Report ofNHRC Regarding Trafficking of 
Children 
(Dob. 4, Vol. XVII, 21-02-2006) 
Col. 220-21 
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ScamsinDDA 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 102-03 

Tax Rebate to Refineries 
(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 93-94 

Telephone Tapping Case 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col. 219-20 

Ticket Issuing ATMs 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 321 

Unifonn Telephone Code 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 173-74 

Visa Policy 
(Deb. 30. Vol. XIX,16-0S-2006) 
Col. 337 

Welfare Schemes for Older Persons 
(Deb. 27, Vol. XIX, II-OS-2006) 
CoI.I44-4S 

Mcleod, Ms.lngrid 
Cadre Review of Central Health Services 

(Deb. S, Vol. XVII. 22-02-2006) 
Col. 137-38 

Complaints Against Cable Operators 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 226-27 

Exodus ofGovemment Doctors 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 70-71 

Foreign Dignitaries 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 197-204 

Free and Compulsory Education to 
Children 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 192-93 

Interest Rates for Self Help Groups 
(Qeb. 17, Vol. XV~I1, 10-03-2006) 
CeI.l.(W..()S C 

Levy of User Charges 
(Deb. S. Vol. XVII, 22-02-2006) 
Col. 146-47 

Levy Sugar for APL Families 
(Deb. 8. Vol. XVII. 27-02-2006) 
Col. 94-9S 

Mismanagement in CGHS Dispensaries 
(Deb. 31. Vol. XX. 17-0S-2006) 
Col. 66-72 

Need to check mass exodus of tribal I from 
Bastar region of Chhattisgarh due to 
Naxel violence in the region and 
provide interim relief to them (MUR 377) 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 383-84 

Patent Claims 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 92-93 

Pennission to Foreign Airlines 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 291 

Poor Infrastructure and IT Collection 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 228-29 

Private Educational Institutions 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 88-89 

Registration of Marriages 
(Deb. 14, Vol. XVIII, 07-03-2006) 
COl.38S 

Removal of Hospital from CGHS Panel 
(Deb. 10. Vol. XVII. 01-03-2006) 
Col. 96-97 

Stamp Duty on Brokers 
(Deb. 33, Vol. XX. 19-0S-2006) 
Col. 178-79 

Strike by Railway Staff 
(Deb. 6. Vol. XVII. 23-02-2006) 
CoI.2S2-S4 

M~,Dr.""" Rao 
Breast Cancer in Women 

(Deb. I S, Vol. XVIII, 08-03-20(6) 
Col 122-23 
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Committee on Retail Sector 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 232-33 

Corpus Amount of Indian Institute of 
Management 
(Deb. 35. Vol. XX, 23-05-2006) 
Col. 147 

Crime against SC/ST 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Co1.357~2 

Regularisation of Contractual Workers of 
ONGC 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 107-08 

Resettlement Policy for Tribals 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 355-56 

Scheme for Repertory Theatre Groups 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 163-64 

Discrimination between RTSAs and CBAs I .. . . . 
(Deb. II, Vol. XVJII, 02-03-2006) SUIcide by Farmers m vanouspartsofthe 
Col. 64~5 country (DUR 193) 

Employment to Land Oustees 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 197-98 

Environmental Clearance to deep Water 
Port 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 161 I 

General Budget, 2006-2007-General 
Discussion, Demands for I 
Supplementary Grants (General)-
2005-2006 and Demands for Excess 
Grants (General)-2003-2004 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 527-32 

Missiles Found in Sea 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 205-06 

MoUs with Private Foreign Shipping 
Companies 
(Deb. 31, Vol. XX, 17-05-2006) 
Col.3l3 

Pending Cases of Freedom Fighter 
Pension 
(Deb. 20, Vol. XVIII, 14-03-2006) 

(Deb. 31, Vol. XX, 17-05-2006) 
Col. 572-73 

Tendu Leaf Workers 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 348-49 

Waiting List Under lAY 
(Deb. 33, Vol. XX, 19-05-2006) 
Col.2IS-17 ' 

Meena, Shri Namo Narain 
Need for checking water pollution in river 

Ganga at Varanasi and steps taken by 
the Government in this regard. 
(Deb. 33, Vol. XX, 19-05-2006) 
CoI.418-21,431-38 

Meghwal, Shri Kailash 
Accounting System for Urban Local 

Bodies 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 237-38 

Actual Figure of People Living Below 
Poverty Line 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 57-61 

Co1.162~6 
. Admission of Children in Schools 

Prefixing of Unauthorised Title 
(Deb. 29, Vol. XIX, 15-05-2006) 
Co1.411-12 

Production of Foodgrains 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 415-18 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 179-80 

Afforestation 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 279-82 
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Agreement between India and South I Grants to Voluntary Cultural Organisation 
Korea (Deb. 32, Vol. XX, 18-05-2006) 
(Deb. 17, Vol. XVIII, 10-03-2006) Col. 88-91 
Col. 92-93 

Anganwadi Karyakari Bima Yojana 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 75-78 

Assistance to Rajasthan for Irrigation 
Projects 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 189 

Blacklisted Non-Governmental 
Organisations 

Inclusion of Castes in List ofSCs 
(Deb. 27, Vol. XIX. 11-05·2006) 
Col. 52-54 

Indo-Norway Agreement in Shipping 
Sector 
(Deb. 31, Vol. XX, 17-05·2006) 
Col. 78 

Integrated Forest Conservation Scheme 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 101-02 

(Deb. 7, Vol. XVII, 24-02-2006) Loan UnderPMRY 
Col. 33-37 (Deb. 28, Vol. X IX, 12-05-2006) 

Bt. Cotton Seeds 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 108-09 

Clearance to Irrigation Pr~ject 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 262 

Construction of Additional Runways 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 76-77 

Conversion of Saline Water into Potable 
Water 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 75-77 

Development of Khadi and Rural 
Industries 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 276-78 

Development of Tourism in Rajasthan 
(Deb. 27, Vol. XJX, 11-05-2006) 
Col. 64 

Earthquake Prone Buildings 
(Deb. 33, Vol. XX, J 9-05-2006) 
Col. 128-29 

Establishment of New Medical Colleges 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 17407S 

Col. 53-68 

Lotteries 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 204-05 

Merger of IAJ AI 
(Deb. 16, Vol. XVIII, 09·03·2006) 
Col.18S 

Missing of Marine Engineers 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 90-95 

Monitoring of Schemes 
(Deb. 10, Vol. XVII. ~1·03-2006) 
Col. 124 

Need for Central take over of Bisalpur 
Irrigation Project in Tonk district. 
Rajasthan so as to ensure its early 
completion (MUR 377) 
(Deb. 8, Vol. XVII, 27-02·2006) 
Col. 329 

Need to enhance the proportion of grants 
being given to Rajasthan as Central 
assistance (MUR 377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 282 

New Aviation Policy 
(Deb. 27, Vol. XIX, 11·05-2006) 
Col. 192 
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New Schemes for SCs 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 181-82 

Outsourcing Visa Applications 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 182-83 

Problems oflndians Workers in Gulf 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 162-64 

Production of Petro III PG from Coal 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 331 

Productivity of Sugar 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. ISS-57 

Recommendations of Expert Committee on 
Integrated Energy Policy 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 168 

Rehabilitation ofTribals 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 75 

Sale of Fake Books 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 144-45 

Selling ofIslander Aircraft 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 198 

Setting up of Integrated Command 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 132 

Shortage of Neurosurgeons 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 165 

Shortage of Technical Staff 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 214-15 

Shortage of Textile Machinery 
(Deb. 8, Vol. XVII, 27-02-2006) 
(:01.89-90 

Sick Prisoners in Tihar Jail 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 76-77 

Single Window Clearance for Industrial 
Investment 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 262-63 

Task Force on NGOs 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 76 

Textile Import 
(Deb. 7, Vol. XVlI, 24-02-2006) 
Col. 197-99 

Training to Pilots 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 278-79 

Travelling of Persons in MPs Name 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 142-43 

Vacant Post of IPS 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoJ. 73-74 

Vanished Companies 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 266-67 

Welfare Schemes/Programmes for Youth 
(Deb. 10, Vol. XVII, 0 )-03-20.06) 
Col. 89-91 

Working Conditions of Gang men 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 45-46 

Mehta, Shri Alok Kumar 
Air India Service to Scotland 

(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 222 

Allotment of LPG Agencies in Rural Areas 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 226-27 

Allotment of Oil Blocks under NELP 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 6 

Bank Dacoities 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 59-60 
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Business of Foreign and Nationalised 
Banks 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 222-23 

Cancellation of Dealership of Petrol 
Pumps 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 140 

Catering Facilities in Shan-'E-Punjab 
Express 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 173-74 

Constitution of Agricultural Committee in 
States 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 177-78 

Construction of New CGHS Building 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 241 

Export of Rice 
(Deb. 4, Vol. XVII, 2 I -02-2006) 
Col. 92-93 

Finance Bill, 2006 
(Deb. 22, Vol. XIX, 18-03-2006) 
Col. 147-50 

Forest Cover 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 6 

General Budget, 2006-2007-General 
Discussion, Demands for 
Supplementary Grants (General)-
2005-2006 and Demands for Excess 
Grants (General~2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 372-73 

Import of Spices 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 204-05 

Indian Doctors in U.K. 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 129-30 

Irrigation Projects of Bihar 
(Deb. 13, Vol. XVIII, 06-03,-2006) 
Col. 158 

Khadi And Village Industries Commission 
(Amendment) Bill, 2005 -Consid. & Pass 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 437 

Misutilisation/Diversion of Funds meant 
for SCs Welfare 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 126-27 

NABARD Loan to Fanners 
(Deb. 2 I, Vol. XIX, 17-03-2006) 
Col. 96-97 

Need for early commencement of Rajiv 
Gandhi Gramin Electrification 
Programme in Samastipur district of 
Bihar (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 295 

Need for implementation of ' Raji v Gandhi 
Rural Electrification Scheme' in 
Samastipur district, Bihar (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 443 

Need to provide employment to the 
labourers of Bihar Agricultural Labour 
Federation in Ordnance Factory Rajgir, 
Nalandadistrict, Bihar (MUR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 271 

New Relay Centres 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 48-60 

ONGC Entry into Retail Business 
(Deb. I I, Vol. XVIII, 02-03-2006) 
Col. 5-6 

Petroleum and Natural Gas Regulation 
Board Bill, 200~onsid. and Pass 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 114-15 

Problems ofIndians Workers in Gulf 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 162-64 

Production of Tea 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 336-37 



LOKSABHA 
712 

Pt'()morion of Tea 
(Deb. 14. Vol. XVIll. 07-03-2006) 
Col. 16-17 

Quality oflmported Wheat 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 378-79 

Railway Budget, 2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 379-82 

Raising of Additional Battalions of 
Territorial Army 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col.IS0-81 

Recovery of Weapons 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 113-14 

Revision of Minimum Support Price 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.3S3-84 

Statufory Resolution Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 
Ordinance, 2006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill, 2006-
Consid. ind Pass 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 494-95 

World Bank Assistance for Higher 
Education 
([leb. 12, Vol. XVIII. 03-03-2006) 
Col. 127-28 

Mehta, Shri Bhuv8nalaw8r P ..... d 
Agreement between ONGC and 

Transparency International 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 277 

Alleged Acquiring of Contracts on Forged 
Documents 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 325 

Alleged lrregularities in AppointmentJ 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 89-90 

Construction of Roads under PMGSY 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 29 

Conversion ofGT Road into Four Lane 
(Deb. 26. Vol. XIX, 10-05-2006) 
Col. 632-33 

Corruption in MCD 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 89 

Defence Communication Network System 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.2S7 

Demand and Supply of AIDS and 
Appliances in DDRC 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 206 

ESI, EPF Irregularities in Five Star Hotels 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 465-14 

FDI in Captive Coal and Lignite Mining 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 41 

Foreign Assistance to Jharkhand 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 25S-60 

Foreign Companies Cases in MRTPC 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 345-48 

Import of Cars 
(Deb. 30, Vol. XIX, 16-05-2006) 
Co1.314-15 

Irregularity committed in purchase of Urea 
Plant 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 189 

Licences to Hawkers 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 101-02 
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Life Time Validity of Mobile Telephones 
(Deb. 2, Vol. XVII, 17-02-2006) 
CoJ:227-21 

Losses to IOC 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 127-30 

Market Share of Public Sector 011 
Companies 
(Deb. 16, Vol. XVlII, 09-03-2006) 
Col. 186-87 

Merler of UBI 

Power Transmission Lines 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 304-0' 

Railway Budlet, 2006-2007 General 
Discussion and Demands for Grants 
on Account (Rallways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 351-56 

Releue of Spectrum 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 233 

(Deb. 17, Vol. XVIII, 10-03-2006) Senina up of Ordnance Factory 
Col. 245·54 (Deb. 6, Vol. XVII, 23-02-2006) 

Minimum Wiles Col. 174 
(Deb. 13, Vol. XVIII, 06-03-2006) Settina up of Power Projects by NHPC 
Col. 299-302 (Deb. 33, Vol. XX, 19-05-2006) 

Need to review the selection proceu for 
the POlt of Chairman, Damodar Valley 
Corporation (MUR 377) 
(Deb. 16. Vol. XVIII. 09.03-2006) 
Col. 289-90 

O .... nlc Parmlnl 
(Deb. I, Vol. XVII, 27-02.2006) 
Col. 114-85 

Outlourclnl Procelllni Work by IT 
Department 
(Deb. 12, Vol. XVIJI, 03·03·2006) 
CoI.IS3-8' 

Outstandinl Duel Alalnlt Private 
Airlines 
(Deb. 32, Vol. XX, 18·05·2006) 
Col. 49-50 

Policy for Selection of Audltol'l in PSBs 
(Deb. 7, Vol. XVII, 24.02·2006) 
Col. 115·16 

Poor Infi'utructure and IT Collection 
(Deb. 17, Vol. XVIII, 10.03·2006) 
Col. 221·29 

Post Offices In Rural Areu 
(Deb. 12. Vol. XVIII. 03·03-2006) 
Col. I I 1-13 

Col. 336-37 
Senlnl up of Thermal Power Station In 

Iharkhand 
(Deb. 33, Vol. XX, 19-05·2006) 
Col. 24748 

Sociallntelrltion Prolfll11mt In Dve 
(Deb. 33, Vol. XX, 19-05·2006) 
Col. 179-80 

Subsidy Policy 
(Deb. 16, Vol. XVIII, 09·03·2006) 
Col. 226-28 

Undue Benefits in Export 
(Deb. 17. Vol. XVIII, 10·03-2006) 
CoI.IS2-83 

Wind In, up ofTralnlnalnstitute 
(Deb. 17, Vol. XVIII, 10·03·~006) 
Col. 287 .. 8 

Withdrawal of Preferential Treatment to 
Kendriya Bhandara 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 14445 

Melnya, Dr. Thokehom 
Aircraft Accidents 

(Deb. 27, Vol. XIX, 11.05·2006) 
Col. 101-02 
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Promotion of Tea 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.I6-t7 

Quality of Imported Wheat 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 378-79 

Railway Budget, 2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. t I, Vol. XVIII, 02-03-2006) 
Col. 379-S2 

Raising of Additional Battalions of 
Territorial Army 
(Deb. t t, Vol. XVIII, 02-03-2006) 
Col.ISO-SI 

Recovery of Weapons 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 113-14 

Revision of Minimum Support Price 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 383-84 

Statufory Resolution Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 
Ordinance, 2006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill, 2006-
Consid. and Pass 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 494-95 

World Bank Assistance for Higher 
Education 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 127-28 

Mehta, Shri Bhuvaneshwu Pra .. d 
Agreement between ONGC and 

Transparency International 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 277 

Alleged Acquiring of Contracts on Forged 
Documents 
(Deb. 31, Vol. XX, 17-0S-2006) 
CoI.32S 

Alleged Irregularities in Appointments 
(Deb. 27. Vol. XIX. 1I-OS-2006) 
Col. S9-90 

Construction of Roads under PMGSY 
(Deb. 28, Vol. XIX. 12-05-2006) 
Col. 29 

Conversion ofGT Road into Four Lane 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 632-33 

Corruption in MCD 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 89 

Defence Communication Network System 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 257 

Demand and Supply of AIDS and 
Appliances in DDRC 
(Deb. 27. Vol. XIX, 11-0S-2006) 
Col. 206 

ESI, EPF Irregularities in Five Star Hotels 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 465-14 . 

FDI in Captive Coal and Lignite Mining 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 41 

Foreign Assistance to Jharkhand 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 258-60 

Foreign Companies Cases in MRTPC 
(Deb. 33, Vol. XX, 19-05-2006) 
Co1.345~8 

Import of Cars 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 314-15 

Irregularity committed in purchase of Urea 
Plant 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.IS9 

Licences to Hawkers 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 101-02 
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Life Time Validity of Mobile Telephonel 
(Deb. 2, Vol. XVII, 17-02-2006) 
Co!: 227-28 

LQIIII to JOC 
(Deb. 16, Vol. XVUJ, 09-03-2006) 
Col. 127-30 

Market Share of Public Sector Oll 
Companiel 
(Deb. 16, Vol. XVlII, 09-03-2006) 
Col. 186-87 

Meraer o(RRBI 

Power Tranamiliion Linea 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 304-05 

Railway Budaet, 2006-2007 General 
Diacuilion and Demandl (or Orants 
on Account (Railwaya)-2006-2007 
(Deb. 10, V()1. XVII, 01-03-2006) 
Col. 351-56 

Releu. ofSpectrum 
(Deb. 32, Vol. XX, 18-05·2006) 
Col. 233 

(Deb. 17, Vol. XVIU, 10-03-2006) Senlna up of Ordnance Factory 
Col. 245-54 (Deb. 6, Vol. XVII, 23-02-2006) 

Minimum Wa,ea Col. 174 
(Deb. 13, Vol. XVIU, 06-03-2006) Settina up of Power Projectl by NHPC 
Col. 299-302 (Deb. 33, Vol. XX, 19-05-2006) 

Need to review the HI.ctlon procell for 
the pOit of Chairman, Darnodar Valley 
Corporation (MUR 377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 289-90 

Orpnlc Farmln, 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 184-85 

Outlourcina Procellina Work by IT 
Department 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 183-85 

Outatandina Duci A.alnlt Private 
Alrllnci 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 49-50 

Policy for Selection of Auditors In PSBI 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 115-16 

Poor Jnfrutructure and IT Collection 
(Deb. 17, Vol. XVIll, 10-03-2006) 
Col. 228-29 

POIt Officn In Rural Arcu 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 111-13 

Col. 336-37 
Senln, up o( Thermal Power Station in 

Jharkhand 
(Deb. 33, Vol. XX, 19-05·2006) 
Col. 247-48 

Sociallntearation Proaramme In DVC 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 179-80 

Sublldy Policy 
(Deb. 16, Vol. XVIII, 09-03·2006) 
Col. 226-28 

Undue Benefits in Expon 
(Deb. 17, Vol. xvm, 10-03-2006) 
Col. 182-83 

Wind In, up ofTralnlnalnltltute 
(Deb. 17, Vol. XVllI, 1 0-03-~006) 
Col. 217-81 

Withdrawal of Preferential Trelnent to 
Kendriya Bhandll'l 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 144-45 

M.lny., Dr. Tbokthom 
Aircraft Accidenta 

(Deb. 27. Vol. XIX, 11-05·2006) 
Col. 101-02 



714 LOKSABHA 

8uilding By-LaWI 
.(Deb. 12, Vol. XVIII, 03-03-2006) 
CoL 134-35 

Code of Criminal ProcedW'O (Amendment) 
Amending 8i1l, 2006 -Considered & 
Pus 
(Deb. 33, Vol. XX, 19-05-2006) 
CoL 468 

Standina Committee'On HumIn Raeurc:e . 
Development-One Hurtdred 
Seventy-second to One Hundred 
Seventh-sixth Reports-Laid 
(Deb. 34. Vol. XX, 22 .. 05-2006) 
Col. 483 

Status of Asian Highway 
(Deb. IS, Vol. XVIII. OB-03-2006) 
Col. 115 

Flight Frequency in North East India Talks with Naga Leaders 
(Deb. 6, Vol. XVII, 23-02-2006) (Deb. 4, Vol. XVII, 2 I -02-2006) 
Col. 179 Col. 23940 

General Budget, 2006-2007-General 
Di.cussion, Demands for 
Supplementary Grants (General)-
2005-2006 and Demands for Excess 
Gran .. (0eneraI)-2oo3-2004 
(Deb. 16. Vol. XVIII, 09-03-2006) 
CoL488-92 . 

Khadi And Village Industries Commission 
(Amendrnem) BiI~ 2005----Consid. & Pass 
(Deb .. B, Vol. XVII. 27-02-2006) 
CoL 432-34 

Ministry of AJriculture 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoL 490-92 

Motion of Thanks on the President's 
Address 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 492-94 

Need to organise more national 
championships in Manipur for better 
uti lisation of existing sports 
infrastructure in the State as well as 
training sports persons for the 
upcoming Olympic Games (MUR 377) 
(Deb. 25. Vol. XIX, 22-03-2006) 
Col.S 

Sixth Pay Commission 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 224-2S 

Standard of Education 
,(Deb. 14, Vol. XVIII, 07-03-2006) 

Col. 301-02 

Unutilisation of Funds 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 105' 

Mlshn, Dr. Raje.h 
Construction of Roads under PMGSY 

(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 28-29 

Export oflron Ore 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. B0-82 

Finance Bill, 2006 
(Deb. 22, Vol. XIX, IB-03-2006) 
Col. 98-106 

Foreign Direct Investment 
(Deb. 14, Vol. XVlII, 07-03-2006) 
Col. 114-1S 

Formulation of Integrated Energy Policy 
(Debl. S, Vol. XVII, 22-02-2006) 
Col. 71 

Indian Trade Organisation 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoJ.32S-26 

IntercoMect User Charges 
(Deb. 17, Vol. XVIII, 10-03-2006) 
COl. 199-200 

Investment ofPIO in Aviation Sector 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 94 

Low cost Chinese Ginger in Indian 
Market 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.207-oB 
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Misleading of Customers by Private 
Telecom Operators 
(Deb. 26, Vol. XIX, 10-0S-2006) 
Col. 10-1 I 

Need for chocking water pollution in river 
Ganp at Varanasi and steps taken by 
the Government in thrs regard 
(Deb. 33, Vol. XX, 19-0S-2006) 
COl.42S 

Need to look into the problems being faced 
by Gond Commun~ty in Varanasi 
district, Uttar Pradesh (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
CoI.1~-17 

Operation of Private Airlines on Indo-US 
route 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 134-3S 

Penny Stock Movements 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 105-06 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-,-2006-07 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 495-98 

Religious Channels 
(Deb. 34, Vol. XX, 22-0S.2006) 
Col. 437-38 

Revenue Earned by Doordarshan from 
Serials 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 143-44 

Spectrum Policy 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 29-30 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 663-64 

WTO Conference 
(Deb. 4, Vol. XVlI, 21-02-2006) 
Col. 7 

Mistry, Sbri Madbuaudaa 
Budget (0eneral}-2006-07 
Demands for Grants--2006-07 

(Deb. 21, Vol. XIX, J 7-01-2006) 
Col. 370-71 

Communal Violence In different parts of 
the country (OUR J 93) 
(Deb. 12, Vol. XX, 18-05-2006) 
Col. 429041 

Demands for Grams (GencraI}-2006-2007 
(Deb. J 9. Vol. XVIII, 13-03-2006) 
Col,) 17-10 

Functioning of Anganwadi Kendras 
(Deb. 14, VoL XVIII, 07-03-2006) 
Col. 19-40 

Motion ofThanks on President's Address 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 347-S1 

Need to appoint programme staff at AIR 
station, Himmatnagar, Gujarat 50 as to 
make it operational (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 325 

Petroleum and Natural Gas Regulation 
Board Bill, 2006-Consid. and Pass 
(Deb. 24, 'Vol. XIX, 21-03-2006) 
Col. 101-05 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
. on Account (Railways}-2006-07 
(Deb. 11, Vol. XVIII. 02-03-2006) 
COI.3SS-S7 

Review of Height of Narmada Dam· 
(Deb. 29, Vol. XIX, 15-0S-2006) 
Col. 50 

Standing Committee on Finance-Thirty 
Survey on Sex Ratio fourth Report-laid 

(Deb. 35, Vol. XX. 23-05-2006) I ,. (Deb. 27, Vol. XIX, 11.-05-2006) 
Col. 91-92 COl.31S 
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statutory RelOlutlon R.: Diaapproval of 
National Commiliion for Minority 
Education Institutionl (Amendment) 
Ordinance, 2006 and National 
Commlulon for Minority Educational 
In.tltutlon. (Amendment) Bill, 2006 -
Con.ld. and PUI 
(Deb. 17, Vol. XVIII .. 10·03-2006) 
Col. 419-28 

Motb" Ibrl KrI.hna Murarl 
Affore.tatlon In Madhya Pradelh 

(Deb. 13, Vol. XVIII, 06.03·2006) 
Col. 266-67 

Allocation of Fundi to Panchayatl Raj 
In.tltutlonl 
(Deb. 26, Vol. XIX, 10-05.2006) 
Col. ,4 I 7-36 

Allocation of Funds to PRls 
(Deb. 3 I, Vol. XX, 17-05-2006) 
Col. 280-11 

A.slstanct to Backward States under 
AlBP 
(Deb. II, Vol. XXII, 2 I -08-2006) 
Col. 23-26 

Awards under Pratlbha Unnayan Yojana 
(Deb. 20, Vol. XVIII, 14.03.2006) 
CoUJ3 

Bharat Nirman Yojana 

Concept Paper for Improvement of Foreatl 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 271-79 

Construction of Bridae on Chambal 
National HiahwaYI 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 287-88 

Construction of HOltels for STI 
(Deb. 20, Vol. XVIII, 14-()3.2006) 
Col. 318 

Construction of Over bridle in M.P. 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 150 

Construction of Work In, Women HOltel 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 199-200 

'Consumptlon ofFertilizen 
(Deb. 34, Vol. XX, 22-0S-2006) 
CoI.3S8-64 

Decreulna Population of Wild Anlmall 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 122-30 

Destination Development Proaramme 
(Deb. 16, Vol. XVIII, 09-03·2006) 
Col. 115·16 

Development of Jabalpur Airport 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 184-85 

(Deb. 26, Vol. XIX, I 0-05-2006) DevelopmentofKh~uraho Tourist Viii.,. 
Col. 478-79 (Deb. 11, Vol. XVIII, 02-03-2006) 

Blo-DleHI Plants in Madhya Pradelh Col. 224-2S 
(Deb. 15, Vol. XVIII, 08-03-2006) Fut Breeder Reactorlln Military Lilt 
Col. 253-'4 (Deb. 3 I, Vol. XX, 17-0'-2006) 

Bio-Medical Wute Unit 
(Deb. 28, Vol'. XIX, 12-0S-2006) 
Col. 144-45 

Bqet (0eneraI)-2006-07 
DemandI for 0rants-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Coi.402-05 

CillO Service from Indore Airport 
(Deb: I I, Vol. XVIII, 02-03-2006) 
Col. 188-89 

CoI.IS4-SS 
Funds for Development of Forest VIII .... 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 9-17 

Genere.1 Bud,et, 2006-2007-0eneral 
Discussion, Demandl for 
Supplementary Orantl (Oeneral)-
2005·2006 and Dell1ll1dl for Exce .. 
GlInts (0eneraI)-2003-2004 
(Deb. 16, Vol. XVIIl, 09·03·2006) 
Col. 432·34 
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Global Nuclear Power Partnership 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 202-03 

Implementation ofRTI Act 
(Deb. 26. Vol. XIX. 10-05.2006) 
Col. 629-30 

Implementation of Rural Development 
Schem .. throuah Forest Department 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 110 

International Air Service from Indore 
Airpon 
(Deb. II. Vol. XVIII. 02·03-2006) 
CoI.213 

Mobile Services 
(Deb. 21, Vol. XIX, 17.03-2006) 
Col. 246 

Packaie for Tribal Areu 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 344-52 

Pre-Exam Coach ina Scheme 
(Deb. 20. Vol. XVIII. 14.03·2006) 
Col. 271-72 

Propolal from Madh)'.a Pradesh to 
encouraae Voluntary Oraanisatiol) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 251 

Propolall Under Tribal Development 
Scheme 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 182-83 

Railway Budaet -2006-07""-Oeneral 
Discussion and Demands for Grants 
on Account (Railways )-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 472-75 

RaIeev Oandhi Foodarainl Security 
Mislion 
(Deb. 29. Vol. XIX. 15-05-2006) 
Col. 133 

Raj Iv S ..... Project 
(Deb. 19. Vol. XVIII, 13-03·2006) 
Col. 95-96 

Rakes for Tranlponatlon 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 69-70 

Revival of Co-operatlve Institutlonl 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 1 .. 5 

Revival of Cooperative Institutions In 
Madhya Prade.h 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 125 

Tralnlna to Representatlvn ofPanchayatl 
Raj Institutionl 
(Deb. 31, Vol. XX. 17-0'-2006) 
Col. 54-55 

Upsradation of Food Procell in, 
Laboratory 
(Deb. 19. Vol. XVIII, 13-03·2006) 
Col. 136 

Uparadatlon of Oncolol)' Wlna of GR. 
Medical Colle,e 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 260 

Utilization of Funds under SSA 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 393-96 

Vocational Trainlna to STs 
(Deb. 20. Vol. XVIII. 14-03.2006) 
Col. 303..()6 

Wetland Conservation Plan 
(Deb. 13. Vol. XVIII, 06-03-2006) 
Col. 244-45 

Widenina/Repair of National HI,hwa), 
No. 69 
(Deb. 26, Vol. XIX, 10·05-2006) 
Col. 552 

Mohale, Shrl Punnu Lal 
Assistance for Bee·keepina. Fisherie. and 

Poultry 
(Deb. 3. Vol. XVII. 20-02-2006) 
Col. 85-94 

J3ids for Coal Based Power Plant In 
Chhattisaarh 
(Deb. 28. Vol. XIX. 12-05-2006) 
Col. 180-81 



718 LOKSABHA 

Cultivation Area of Paddy 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 191-92 

Delimitation (Amendment) Bill, 2006 
(Amendment of Section 2) by 
Shri Punnu Lal Mohale-Int. 
(Deb. 28, Vol. XIX, J 2-05-2006) 
Col. 444 

Free Power from Thermal Power Plants 
(Deb. 33; Vol. XX, 19-05-2006) 
Co1.2~ 

Generation of Employment Opporhmities 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 147 

Grants for Construction of Lavatories 

Need to restore the number of seats 
reserved for SCslSTs in Chhattisgarh 
Legislative Assembly and Lok Sabha 
from the State proposed to be reduced 
by the Delimitation Commission as per 
2001 census (MUR 377) 
(Deb. 16, Vol. XVIII, 09-0l-2006) 
Col. 281-82 

Non Interference in Running of Sports 
Organisation 
(Deb. 31, Vol. XX, 17-05-2006) 
CoI.ll6-l7 

Persons Employed in Coal Sector 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 84-88 

(Deb. 12, Vol. XVIII,' 03-03-2006) Population ofSC/ST 
Col. 80 (Deb. 30, Vol. XIX, 16-05-2006) 

Growth of Agriculture Credit 
(Deb. 28, Vol. XIX, 12-05-2006) 
CoJ.275-80 

Laying ofBilaspur-Mandla Railway Line 
(Deb. 16, Yol. XVIII, 09-03-2006) 
Col.ll2 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. XVII; 22-02-2006) 
Col. 477-80 

Need to declare the birth anniversary of 
Sant Guru Ghasidasji on 18 December 
as a Public Holiday (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 67-

Need to formulate schemes for the 
rehabilitatioh of youths indulging in 
drug abuse and, other social evi Is 
(MUll 377) 
(Deb. 19, Vol. XVIII, 13-0l-2006) 
Col.29l 

Need to lay a new railway line between 
Bilupur Uld Mandla via Mungeli-
Jabal~ in Chhattisgarh (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 438 

Col. 102.03 
Prime Minister's Rozgar Yojana 

(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 127-29 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways )-2006-07 
(Deb. II, Vol. XVIII, 02-0l-2006) 
Co1.561~2 

Railway Recruitment Board 
(Deb. 32, Vol. XX, 18-05-2006) 
CoI.I~1 

Railway Recruitment Board Office 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 187-88 

Reduction in Power Supp!t' 
(Deb. 28, Vol. XIX, 12-05-2006) 
CoI.357~2 

Revival oflndustries in Chhattisprh 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 50 

Moban, Shri P. 
Achievement of Second Green Revolution 

(Deb. 13, Vol. XVIII, 06-0j-20(6) 
Col. 293-95 
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Adverse Impact of PoP Chemicals 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 24749 

ATM Facilities by Post Office 
(Deb. 12, Vel. XVIIl, 03-03-2006) 
Col. 207..ot 

CIndie MlDUficturina 
(De". 14, Vol. XVIII, 07-03-2006) 
CoI.344-46 

Crisis in Fann Sector 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 233-34 

Dangerous Chemicals used in 
manufacturina of Pesticides 
(Deb. 13, Vol. XVUI, 06-03-2006) . 
Col. 290-91 

Guidelines to NHRC 
(Deb. 14, Vol. XVIII, 07-03-2006) 
C01.26S~ 

Historical Wonhip Places 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. IS 

Indian Doctors in U.K. 
(Deb. I S. Vol. XVIII. 08-03-2006) 
Col. 129-30 

lodised Salt 
(Deb. 14. Vol. XVIII. 07-03-2006) 
CoI.1024l 

Issuance of Caste Ccrtificates to STs 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 404-06 

Loan! Auistance to Government Funded 
Scheme 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 167 

Mobile Telephones Connections 
(Deb. 12, Vol. XVIIl, 03-03-2006) 
Col. 114-24 

Motion of Thanks on the President's 
Address 
(Deb. 5. Vol. XVII, 22-02-2006) 
Col. 474-76 

Need to eheck increase in prices of aold 
and· stop online bidding bY specuJadye 
traders (MUR 377) 
(Deb. 30, Vol. XIX, 16-OS~2006) 
Col. 441 

Need to convert Araaaradi by-put ill 
Maduni inte> four lane and COIIIIrUCt. 
new by..,..s linking Uthangudi wi1b 
SamayanaUur on Madurai-DindisuJ 
section (MUR 377) 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 398-99 

Need to evolve ne.w guidelines for 
providing 'SWldantrata Sainik SamInan' 
pension to freedom fighters (MUR 3 TT) 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoJ.24344 

Need to release funds for doubling of 
broad-gau,c rail track on Madurai-
Dindigul sector (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 349-S0 

ProfitlLoss oflRCTC 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 68 

Prosramme for Minor Irrigation 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 268-69 

Railway Budget, 2006-2007-Oeneral 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 422-23 

Recommendations of Alagh Committee 
(Deb. I S. Vol. XVIII. 08-03-2006) 
Cot 101 

Unclaimed Deposit in Employees 
Provident Fund Organization 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 9S-98 

Use of Explosives by Terrorism 
(Deb. 14. Vol. XVIII, 07-03-2006) 
Co1.381-82 
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Mobd. liblr, Sbrl 
Actlvitle. of Touts at Railwa)' Station. 

(Deb. 27, Vol. XIX, 11·05·2006) 
Col. 105 

Aareemont with America and Britain In 
Education Sector 
(Deb. 35, Vol. XX, 23·05·2006) 
Col. 173·74 

Aaricultural Landle •• Labouren 

Declaration of Route. of Peripheral 
Expreuwa)' u National Hllhwaya 
(Deb. 31, Vol. XX, 17·05.2006) 
CoI.IS1·59 

Development of VacclnatlonllMedlcln •• 
(Deb. 31, Vol. XX, 17·05·2006) 
Co1.217·IS 

Fertilizer Vldelh 
(Deb. 34, Vol. XX, 22·05·2006) 
Col. 204-05 

(Deb. 29, Vol. X!X, 15·05·2006) 
Col. 204-07 Fertllizen in Small Packs 

(Deb. 29, Vol. XIX, 15·05·2006)' 
Aircraft Accidents 

(Deb. 27, Vol. XIX, 11·05·2006) 
Col. 101-02 

Anaemia amona Children 
(Deb. 31, Vol. XX, 17·05·2006) 
Co1.213·2S 

BombBluts 
(Deb. 30, Vol. XIX, 16·05·2006) 
Col. 379·S2 

Capsizing of Boat in Bahrain 
(Deb. 26, Vol. XIX, 10·05·2006) 
Col. 595·96 

Cess on Air Travel 
(Deb. 27, Vol. XIX, 11.05.2006) 
Col. 95-96 

Construction of Power Plants 
(D.!b. 33, Vol. XX, 19·05·2006) 
Col.21S 

Contribution of Cottage and SSII 
(Deb. 35. Vol. XX. 23·05·2006) 
Col. 193·94 

, Cooking Ou from Coal 
(Deb. 31, Vol. XX, 17·05·2006) 
Col. 324 

Col. 146-47 
Forelan Alliitance for Eradication of 

Child Labour 
(Deb. 34. Vol. XX, 22·05.2006) 
Co1.2S2-83 

Fraud in PO Entrance Test 
(Deb. 31, Vol. XX, 17·05·2006) 
Col. 193·94 

Insurance for Handloom Weaverl 
(Deb. 30, Vol. XIX, 16·05·2006) 
Col. 292-94 

Maximum Retail Price for TV Channels 
(Deb. 29, Vol. XIX, 15·05·2006) 
Col. IS5·S6 

Misslna Children 
(Deb. 35, Vol. XX, 23·05·2006) 
Col. 35·36 

Naxallte Attacks on Trains 
(Deb. 32, Vol. XX, IS·05.2006) 
Col. 225·26 

Need to grant funds for desiltation of river 
Gomti in Sultanpur district. Uttar 
Prade.h(MUR377) 
(Deb. 13, Vol. XVIII, 06·03·2006) 
Col. 368 

Death of Animals in Delhi Zoo Non.avallablllty ofNCERT Bookl 
(Deb. 34, Vol. XX, 22·05·2006) (Deb. 30, Vol. XIX. 16.05.2006) 
Col. 363-64 Col. 32·33 

Death of Tigers in Uttaranchal 
(Deb. 34. Vol. XX. 22·05·2006) 
CoI.214·16 

Permanent membership In UNSC 
(Deb. 26. Vol. XIX. 10·05·2006) 
Col. 534 
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Production of Food .... ln. 
(Deb. 29, Vol. XIX, 15·05·2006) 
CoI.415·1. 

Protelt Apln.t Vi.lt of US Pmldent 

Wlthdraw.1 of lit and lind AC Coaches 
from train. 
(Deb. 32, Vol. XX. 11.05·2006) 
Col. 217·11 

(Deb. 35, Vol. XX, 23·05·2006) M ....... Slu1Subocl .. 
Col. 255·56 

Purchue of Helicopten 
(Deb. 32, Vol. XX, 11·05·2006) 
Col. I" 

Railway Communlc.tlon System 

Amendment to Indian R.ilway Act 
(Deb. 32, Vol. XX. 1.·05·2006) 
Col. 191-99 

Atomic Parks 
(Deb. 15, Vol. XVIII. 08·()~·2()06) 
Col. 16 (Deb. 32, Vol. XX, 11·05·2006) I 

Col. 137 Autonomy in Deciding ErntJ'ojees 
RepainIReconltructlon of Archaeolollcal 

Monument. 
(Deb. 27, Vol. XIX. 11·05·2006) 
Col. 196-97 

Repl.cement of Fractured Railway Line. 
(Deb. 27, Vol. XIX, 11.05·2006) 
Col. 106 

Settinl up of New AYUSH In.tltute 
(Deb. 26, Vol. XIX, 10·05·2006) 
Col. 33 .... 0 

SUlar Expon to Pakiltan 
(Deb. 29, Vol. XIX. 15·05·2006) 
Col. 340041 

Remuneration 
(Deb. 16, Vol. XVIII. 09·0~.2006) 
Col. 1.9 

Centr.1 R.llway Employee. Colony at 
Nanl 
(Deb. 32, Vol. XX, 11·05·2006) 
Col. 16 .. 7 

Committee on Subsidy on Fenilizerl 
(Deb. 18, Vol. XXII, 21·0.·2006) 
Col. 47-49 

Conuptlon In IONOU 
(Deb. 35, Vol. XX, 23·05·2006) 
Col. 17 

Development of Platform at Ajnl Railway 
Survey for Layina New Railway Lines Station 

(Deb. 32. Vol. XX, 11·05·2006) (Deb. 16, Vol. XVIII, 09.03.2006) 
Col. 124·25 Col. 69.70 

Trade Deflcit ! Expensive Hiaher Education Books 
(Deb. 30. Vol. XIX. 16·05·2006) I (Deb. 30. Vol. XIX. 16·05·2006) 
Col. 265-66 i Co1.330.31 

I 
Trade Relation with Australia I • Expon of Aaro Products 

(Deb. 30. Vol. XIX. 16·05·~006) (Deb. 30. Vol. XIX. 16·05·2006) 
CoI.2~1 Col. 159-62 

Tsunami·Sedimentary Rocks 
(Deb. 21, Vol. XIX. 12·05·2006) 
Col. 309-10 

FDlln Nual Affected Areu 
(Deb. 30, Vol. XIX, 16·05·2006) 
Col. 67-61 

Utililition of For. Ian Financial Assistance Identlflcation of Mines for Captive Mlnlnl 
(Deb. 21. Vol. XIX, 12·05·2006) (Deb. 26, Vol. XIX, 10.05·2006) 
Col. 239 ... 1 Col. 550-51 

Weather Forecast Channel 
(D~b. 34, Vol. XX. 22·05·2006) 
(01.289 

lIIelal Telephone Exchanae 
(Deb. 31. Vol. XX, 17.05·2006) 
Col. 64-6' 
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Implementation ofRGGV Yojana 
(Deb. 31, Vol. XX, 17.05-2006) 
Col. 305-07 

Inclusion of Gondi Lanluage in 
8th Schedule of Constitution 
(Deb. 30, Vol. XIX, 16-05·2006) 
Col. 209 

Incre.se in Private PostallCourier ServiceI 
(Deb. 21, Vol. XIX, 17-03·2006) 
Col. 216-17 

Interest Rate on Small Savinp 
(Deb. 21, Vol. XIX, 17-03·2006) 
Col. 219-21 

Irradiation TechnololY for Food 
Prelll'Vltion 
(Deb. 15, Vol. XVIII. 0 .... 3-2086) 
Col. 37 .. 1 

Krishna War Commilsion 
(Deb. 34, Vol. XX, 22-05-2(06) 
CoI.2l4-35 

Mobilisinl Small Savings 
(Deb. 33, VoL XX, 19.05-2006) 
Col. 210-11 

National Power Tariff Policy 
(Deb. 33, Vol. XX, 19-0S-2006) 
C01.30S..()6 

New Agro and Rural Industries Policy 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 265-66 

Paper Industry 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 196 . 

Penalty Imposed on Banks 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 14749 

Plastic Innovation Parks 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 76 

Poultry Sector 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 66-67 

Power Generation Tars« 
(Deb. 28, Vol. XIX, 12.-0S-2006) 
Col. 146-47 

PriVltiudoR of Coal Minoa 
(Deb. 26, Vol. XIX, • ...,.2tM) 
Col.'"' 
~ of ColI MiDbrC 

(09. :JI, Vol. XX. 17·85-2"') 
Col. 294-95 

Proc:wement ofOilleod 
(Deb. 34, Vol. XX, 22-85-2"6) 
Cel.139-IO 

bIioIIaIiution ofEntnnCe £xaaiMdon S,... 
(Deb. 35, Vol. XX. 23-05-200') 
Col. 322-21 
~ of Oil Fiolda byONGC 

(Deb. 16, Vol. XVIII, 0 ... 3-2086) 
Col. 230 

~of'DeAlWl:arColMl_ 

(De". 26. Vel. XIX, 10-05-2006) 
Col. 350 

Setzure of Anna 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 292 .... 

Senina up of ~egulatory Authority for 
Coal 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 209 

Stamping on Textile Articles 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 147 

Status of Cottage Industries 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 138-39 

Tax on Non-Farm Rural Income 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 209-10 

Textile Export 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 251-59 
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Tie-up of BEML with Foreign Firms in 
Defence Sector 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 92-93 

Visit ofWTO Director General to India 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 381-83 

WB Funding for Health Programmes 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 515-16 

World Bank Sponsored Projects 
(Deb. 28. Vol. XIX, 12-05-2006) 
Col. 231-39 

MoRah, Sbrl a. .... 
AIIMS Lib InItitutions 

(Deb. 26, Vol. XIX, 10-05-2 .. ') 
CoI._ 

Central Silt Ion Bill, 200' 
(Deb. 3S, Vol. XX, 23-0'-2006) 
Col. 59 

Contribution ofHendloom Sec:IIor 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 280-12 

Delhi Laws (Special Provisions) Bill, 
2006-Consid. and PRJS 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 42'1-23 

Disappearance of Explosives from I 
Merchant Navy Ship 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col 261-70 

Export ofPlMr/Hert)s 
(Deb. I', Vol. XVIII, 13-03·2006) 
Col. 231 . . 

Export ofReidymade GlI1Mftti 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 33 

Infi'utructure Investment vu-a-l1/s GOP 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 203-04 

Life Expectancy of Retired Soldiers 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.SI 

Mldarsa Education 
(Deb. 30, Vpl. XIX, 16-05-2006) 
CoI.167~ 

National Minin, Policy 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col.l13 

Protest against Privatisation of Airports 
(Deb. 6, Vol. XVII, 23-02·2006) 
Col. 121-22 

Rate of Interest on Special Deposit 
Scheme 
(Deb. 3, Vol. XVII, 20·02·2006) 
ColliS 

aeliaious Channels 
(Deb. II, Vol. XVIII, 02-03-2006) 
c.L1l9 

Stu"i., COtnmittee on Rural 
Dewlopmeld Eilhteenth to Twenty-
tint IteporIs-Presented 
(Dett. 32, Vol. XX, 11-05-2006) 
Col. 309 

Suicide by Farmers in various parts of the 
Country (OUR 193) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 510-15 

Survey by Taxmen 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 97 

Tax Collection 
(Deb. 2, Vol. XVII, 17-02-2006) 
CoI.30S~ 

MeeI1lly. SIIrt A.K. 
Allocation of Funds to Leather Industry 

(Dcb. 35, Vol. XX, 23-05-2006) 
Col. 61-62 

CST and VAT 
(Deb. 28, Vol. XIX, 12-05·2006) 
Col. 376-n 

Cultivation of Jatropha 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 296-97 
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InIIrnICioMI FIi ....... W •• ni Ajrport v... POIt of Chairman in DRTI 
(Deb. 32, Vol. XX, 11.0'.2(06) (Deb. 21, Vol. XIX, 12·05·2006) 
~.'I~ ~.12'~ 

Moderni .. ion of Non-Mllro Airports 
(D.b. 27, Vol. XIX, 11-05-2006) 
Col. 112 .. 3 

Overload in, of Trucks on National 
Hl.i,waYI 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 222-23 

Rec:o,nition of Classical Lan,u.,n 
(DJb. 35. Vol. XX, 23·05-2006) 
Col. 292-94 

Recommendations of Allah Comml .... 
(Deb. 29, Vol. XIX, 15·05·2006) 
Col. 317 .. 1 

Re,ulltion In Commodity Exc .. n 
(Deb. 34. Vol. XX, 22·05·2006) 
Col. 157 

Rnervltion for SCalST. in PrivlIe Sector 
(Deb. 32. Vol. XX, 11·05·2006) 
Col. 257·59 

Runway of Madurai Airport 
(Deb. 27, Vol. XIX, 11.05·2006) 
Col. 173 

Sealn, up of A,ro and RurallnciUltrI .. 
(Deb. 30, Vol. XIX. 16·05·2006) 
Col. 210-11 

Slltin, up of Alrfore. Station at Madurai 

WHdlift Crime Control Bureau 
(Otb. 29, Vol. XIX, 15·05-2006) 
Col. 271 

Worbn Unlvenlty 
(Deb. 35, Vol. XX, 23·05-2006) 
Col. 327-29 

M_M .. Mlhboobl 
Civil Nuclear Entrl)' Cooperation with the 

UnitedStatel(DUR 193) 
(Deb. II, Vol. XVIII, 11·03·2006) 
Col. 119·21 

O.n.ral Bud,.t, 2006·2007-Oeneral 
Olicuillon, Demandl for 
Supplementary Orant. (Oenerll)-
2005·2006 and Demands for Excess 
Orlllll (0enera1}-2003·2004 
(Deb. 16, Vol. XVIII, 09·03-2006) 
Col. 449-52 

......... M ..... 
Alloanent ofFIau by DOA 

(Deb. 12, Vol. XVIII, 03·03·2006) 
Cot.103~ 

AIMument of Requirement of Telephone 
Equipmentl 
(Deb. 31. Vol. XX. 17·05·2006) 
Cot. 77·71 

(Deb. 32, Vol. XX. 11.05-2006) Beautification of Airports 
Col. 112 (D.b. 6, Vol. XVII, 23·02·2006) 

Study on Food Procell In, Industries Col. 156-57 
(Deb. 27. Vol. XIX, 11.05.2006) CNOFlllin,SlItions 
Col. 12 .. 3 (Deb. 27, Vol. XIX, 11.05·2006) 

T.chnolol)' Up,radatlon Fund for 
Handloom Sector 
(Deb. 30, Vol. XIX, 16.05·2006) 
Col. 69 

Third Party Motor Insunnce Claim. 
(Deb. 33 •. Vol. XX, 19.05·2006) 
Col. 123-24 

Col. 263 .. 
Compilation and Publlcltion of Janta ONt 

(Deb. 32. Vol. XX, 11·05·2006) 
Col. 255 

Complaintl under lAY 
(Deb. 33, Vol. XX, 19-05-2006) 
Co1.312·16 
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COlt Audit ofMNCI 

(Deb. 2, Vol. XVII, 17·02.2006) 
Col. 225 

DNI Prlcel Liability Review Committee 
(Deb. 34, Vol. XX, 22.05.2006) 
Col. 218·20 

Electrification and Doubllnl of Mau· 
Azamprh·ShahJll\l·Luclcnow Railway 
Line 
(Deb. 27, Vol. XIX, 11·05·2006) 
Col. 159-60 

Facilities at.Airporuln Uttar Pradesh 
(Deb. II, Vol. XVlII, 02·03·2006) 
Col. 97 

Hlltorlcal Worlhlp Placel 
(Deb. 32, Vol. XX, 18·05·2006) 
CoI.3·11 

Inveltllatlon by SFIO 
(Deb. 7, Vol. XVII, 24·02·2006) 
Col. 105'()8 

Loan to Pharma Companies 
(Deb. 33, Vol. XX, 19·05·2006) 
Col. 207·10 

Noticel Illued by NPPA 
(Deb. 29, Vol. XIX, 15·05·2006) 
CoJ.225 

Poor Mobile Service 
(Deb. 26, Vol. XIX, 10·05·2006) 
Col. 4()()'() I 

Projectl by CPWD 
(Deb. 33, Vol. XX, 19·05·2006) 
Col. 212 

R. 0 Claims by Pharma Companlel 
(Deb. 33, Vol. XX, 19-05·2006) 
Col. 390 

Setttna up ofThermal Power Station 
(Deb. 21. Vol. XIX. 12·05·2006) 
CoJ.213 

Statehood to Delhi 
(Deb. 30. Vol. XIX. 16-05·2006) 
Col. 181 

Tradinl by Triumph Securities 
(Deb. 17, Vol. XVIII. 10·03·2006) 
Col. 303-04 

Utilisation of Funds under Schc:rnl.' (11' 
Hostels for SCI 
(Deb. 32, Vol. XX, 18-05·2006) 
Col. 192-95 

Work ina orblllni Heiaht of Platforms 
(Deb. 27. Vol. XIX. 11·05-2006) 
Col. 241-42 

Mukh.rJn, Shrt Pranab 
Central Advllory Committee for National 

Cadet Corps-Election 
(Deb. 6, Vol. XVII, 23·02-2006) 
Col. 342 

India's Vote In IAEA on the ISlue of'ran'. 
Nuclearproaramme(DUR 193) 
(Deb. I. Vol. XVII. 27-02·2006) 
Col. 352-56 

Report of Committee to Inquire Into 
alleaations of Improper conduct In the 
Matter oflmplementation ofMPLAD 
Scheme, for reprimand Ina and 
sUlpenllon of Memberl 
(Deb. 23, Vol. XIX, 20.03-2006) 
Col. 10·13 

Scorpone Submarine Project (St.) 
(Deb. 24, Vol. XIX. 21-03-2006) 
Col. 20-23 

Muuhl Rim, Shrl 
Reduction In Price of Modlclnel Chanael In Deihl Development Act 

(Deb. 34, Vol. XX, 22-05-2006) (Deb. 33, Vol. XX, 19.05-2006) 
Col. 293 Col. 369·70 

Revival ofTradltionallndUltrlel 
(Deb. 14, Vol. XVIII, 07·03·2006) 
Col. 241-42 

Debt Burden of State. 
(Deb. 31, Vol. XX, 17·05·2006) 
Col. 49-52 
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Debt Recovery Tribunal 
(Deb. 21. Vol. XIX. 12-05-2006) 

, Co1301-02 
ExtrKtion ofBio-D .... 

(Deb. 21. Vol. XIX, 12"'-2tOI) 
Col. 137-31 

General Budget, 2006~2007-General 
Discussion, Demands for 
Supplementary Grants (Genera 1)-
2005-2006 and Demands for Excess 
GrlnIS (GeneraI)-2003-lGM 
(M. 16, Vol. XVIII, 09-03-2006) 
Col. 391--400 

Implementation ofNRHM 
(Deb. 31, Vol. XX. 17-05-2006) 
Col.2l0-13 

Increase in Sugar Price 
(Deb. 13. Vol. XVIII, 06-03-2006) 
Col. 28 

Ministry of Agriculture 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 494-95 

Motion of Thanks on the President's 
Address 

Need to fonnulate • ,)'Item rorprovidina 
relief.to the beneficiaries of ArJtyodaya 
Yojana direct tbrou.h Banks 
,......, it lijnore district, Uttar 
PradIrh (Ml1R 377) 
(Dea,. 35. Vol. XX, 23-05-2006)' 
Col. 403-04 

Need to review 'City Forest' plantation 
project in Bijnore district, Uttar Pradesh 
(MUR377) 
(Deb. 3D, Vol. XIX. 16-05-2006) 
Col. 446 

Oil and Gil Exploration by ONOC 
(Deb. 27. Vol. XIX. 11-65-2006) 
Co1.119-21 

Railway Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVlIl. 02-03-2006) 
Col. 330-31 

Suicide by Farmers in various parts of the 
country (DUR 193) 
(Deb. 31. Vol. XX, 17-0S-2006) 
CoI.S68-69 

(Deb. 5, Vol. XVII, 22-02-2006) Taxes on LPG 
Co1.451-53 (Deb. 6, Vol. XVII, 23-02-2006) 

National Bio Fuel Centres Col. 104-05 
(Deb. 33, Vol. XX, 19-05-2006) . Withdrawal ofTroops from Siachin 
CoI.I80-BI (Deb. 26, Vol. XIX, 10-05-2006) 

NCM's Report on Communal Violence 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 151-52 

Need to conduct a CBI inquiry into the 
power distribution network in Bijnore 
P.arliamentary Constituency with a view 
to ensure fair distribution in the region 
(MUR377) .' 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 323 

Need to create Special Economic Zones 
for the development and promotion of 
hand loom industry (MUR 377) 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 370-71 

Col. 323-24 
Murmu. Shri Hemlal 
Admission in KVS 

(Deb. 3S. Vol. XX, 23-0S-2006) 
Col. 326-21 

Admission in KVS 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 231-52 

Adoption ofEET Formula 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 39-40 

Amendment to Insurance Law 
(Deb. 17, Vol. XV))), 10-03-2006) 
Col. 283-84 
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A_I 1I.llIb in lruti. Post Offtce Act, 
Ie. 
(Deb. 31, Vol. XX, 17-05-2006) 
Col: 7 

Attack on Members of Parliament 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 90-91 

Ban on Misleading Advertisements 
(Deb. 10, Vol. XVII, 01-03-2006) 
Q,J, 17.77 

Canccllldon ofEQlftinltioll forGloap 'D' 
POIh 
(Dett. 27, Vol. XIX, 11.05-2006) 
Col 220-21 

Children keepina away fi'om Schools 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoI. ... 1'01 

Condition ofNltional Hipways 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 101-02 

Construction of Over bridges in Iharkhand 
and Bihar 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 198-99 

Conversion ofWLL into Mobile Service 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 273-75 

Corruption Cases Funds by DRI . 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 227-28 

Dual Citizenlhip 
(Deb. IS, Vol. XVIII, 01-03-2006) 
Col. 101-02 

EIr1hqUlke Railtlnt Buildinp 
(D .... 21, Vol. XIX, 17-03-2006) 
Col. III 

Empowerment ofTribal Women 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 53-54 

ErMication of Diseases 
(Deb. S. Vol. XVII, 22-02-2006) 
CoI.J29-JI 
(Deb. 18, Vol. XVII, 01-03-20(6) 
Col. ..... 

Examination by Railway Recruitment 
80Ird 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI.2S4-SS 

Excise Duty on Edible Products Like 
Biscuits 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 31 I 

Fake Universities 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 176-78 

False Advertisement 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 226-28 

Fault Rate in BSNL and MTNL Phones 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 642-46 

Corruption in Catering Service I Implementation ofMid-day-Meal Scheme 
(Deb. 27, Vol. XIX, 11-05-2006) (Deb. 4, Vol. XVII, 21-02-2006) 
Co1.l41-43 CoI.245-48· 

Customs Duty on Edible Oils Increase in Price of Essential Commodities 
(Deb. 28, Vol. XIX, 12-05-2006) I (Deb. 3, Vol. XVII, 20-02-2006) 
Col. 319-92 I Col. 263-68 

Deployment ofUAV by Navy 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 292 

Dope Testing of Sportspersons 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. I 80-S I 

Indians Killed in Haj Stampede 
(Deb. 5, Vol. XVII. 22-02-2006) 
C01.14S-60 

Land Purchased by SAIL 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 134 
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Model Stations in Jharkhand 
(Deb. 32, Vol. XX, 18-05·2006) 
Col. 260-64 

Nation·wlde Survey on Implementation of 
different Acts 
(Deb. 35, Vol. XX, 23·0'·2006) 
Col. 205-06 

Need to provide special economic packaae 
for development of historical and 
religious tourist places in Jharkhlnd 
(MUR377) 
(Deb. ll. Vol. XX, 17~05·2006) 

Col. 445 
Need to take steps for expansion of rail 

network In Jharkhand (MUR 377) 
(Deb. 14, Vol. XVIII, 07·03·2006) 
Col. 492 

New Work Culture In Government Offices 
(Deb. 31, Vol. XX, 17·05·2006) 
Col. 308009 

NTC 
(Deb. 17, Vol. XVIII, 10·03-2006) 
Col. 1'3-'4 

Outsourcing Policy for Coal Company 

Provident Fund Facility to Worken 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 75·76 

Quota Fixed for ~ PII8I'Imap 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 48·51 

Railway Line ftoom Deihl to Jlldalpur 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 115-18 

Reco,nltlon ofMadhyama Cenlflcate for 
Examination 
(Deb. 16, Vol. XVIII, 09-03·2006) 
Col. 234-35 

Recoanltlon of Medical Colleaes 
(Deb. 26, Vol. XIX, 10-05.2006) 
Col. 284 

Recoanltion to Private Schools 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 331-l4 

Removal of Anomalies 
(Deb. 16, Vol. XVIII, 09·03·2006) 
Col. 211-12 

(Deb. 26, Vol. XIX, 10-05-2006) Removal ofFish Plates 
Col. 403-04 (Deb. II, Vol. XVIII, 02-03-2006) 

Pendina Railway Projects Co1.167~8 
(Deb. 6, Vol. XVII, 2l.02.2006) ReviewofCltlzenlhlp Law 
Col. 1'1-54 (Deb. 14, Vol. XVIII, 07-03.2006) 

Prevention of Crime Col. 265 
(Deb. H, Vol. XX, 23-05-2006) 
Col. 95-96 

Production of Oil seeds and Edible 011 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 171.a2 

ProductionlExpon ofFoodaralns 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 225-26 

Projects Under NCES 
(Deb. 33, Vol. XX, 19.05.2006) 
Col. 240-46 

Scheme for environment Mana,ement 
(Deb .• , Vol. XVII, 27.02-2006) 
Co1.162~ 

Settlement of Border Disputes amonalt 
NE States 
(Deb. 30, Vol. XIX, t 6-05-2006) 
CoI.365~ 

Shlftlna of Loco Sheds 
(Deb. 1 t, Vol. XVIII, 02-03-2006) 
Col. 215·16 
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Situation arising out of alleged brutal 
attack and killing of Adivuls by Police 
in Kalinganagar in Orissa (CA) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 373-74 

Special Economic Package for States 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 198-99 

Special Trains 
(Deb. 32, Vol. XX, 18-05-2006) 
Co1.2()()'()7 

Subsidy Burden on Oil PSUs 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 128-30 

Suggestions of Administrative Reforms 
Commission 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 185 

Telecom and Postal Network Facility 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 128-37 

Telephone Adalats 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 154-60 

Atrocities Against Women 
(Deb. 4, Vol. XVII, 21-0,2-2006) 
Col. 63-67 

Change In Policy in National Highway 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 246 

Revision in Central ListofOBC 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 210-12 

ScxRatio 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 236-39 

Naill, Sbri Sbripad Yeuo 
Authorisation of Nationalised Bank By 

EPFO 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 91-92 

Citizenship to Migrated Hindus and Sikhs 
(Deb .. 35, Vol. XX, 23-05-2006) 
Col. 285 

Enrolment of Students under SSA 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 18 

Telephone Tapping Cue 
(Deb. 4, Vol. XVII. 21-02-2006) Full Fledged Railway Station at Old Goa 
Col. 219-20 (Deb. II, Vol. XVIII, 02-03-2006) 

Col. 87 Training ofPDS Personnel 
(Deb. 34, Vol. XX. 22-05-2006) NCC Offices in Private Buildings 
Col. 274-76 (Deb. 27, Vol. XIX, 11-05-2006) 

Uneconomic Railway Lines 
(Deb. 16. Vol. XVIIl, 09-03-2006) 
Co1.59-61 

Verification of News 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 175 

Murmu, SIui Rupcbaad 
Accommodation to VVIPs 

(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 351-52 

Assistance by NABARD for Development 
of Barren Land 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 161-62 

Col. 49-50 
NOC for Expansion of New Terminal 

Building at Dabolin Airport 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoL 292-93 

Railway Budaet-2006-07-Genera. 
Oilcuuion ud Demands for 0 ..... 
oa ACCOUBt (RaiIwa)'l)-2006-07 
(Deb. II, Vol. XVIII, 02-03-20(6) 
CoL 541-50 

R...-.tioD of ft ... ........ DdU .. 
Goa 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 231-32 
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Sec:ret BIlIof for Ground Categories of 
Emplo)twel of Air India 
(Deb. 3. Vol. XVII, 20-02-2006) 
Co~·16~ 

·'hrrorilt Activities in Souch India 
(Deb. 4, Vol. XVII, 21-02-2006) 
Q»I.~l 

Trade Centres 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 104 

VlCaIlCies of Fuuctional Directon in Air 
India 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 138 

Wile Revision 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 253-S4 . 

NlIIDINHIao. SIui Lonap .. n 
Fm.cc Bill, 2006 

(Deb. 22, Vol. XIX, 18-03-2006) 
Col.l51 

Railway Budget, 2006-2007-Genera1 
DillCWision and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 392-93 

Nady, Sltri Anlftava 

Shifting of Underground Mining 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 144-45 

Narbula, Shri D. 
General Budget, 2006-2007-General 

Discussion, Demands for 
Supplementary Grants (Genera 1)-
2005-2006 and Demands for Excess 

. GranJs(General)-2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 351-54 

,Need for proper repair and maintenance 
of National Highway-55 in Darjeeling, 
West Bengal (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 

." CGl289-90 

Need to take steps for promoting tourism. 
and developing tea industry in 
Darjeeling with a view to generate 
employment in the region (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 4-5 

Narbjre, Shrimatl Kalpna Ramesh 
Admission in CoHeges 

(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 112-13 

dus Facilities for Ferrying Passengen 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Co1.102~ 

Families Below Poverty Line 
(Deb. S, Vol. XVII. 22-02-2006) 
Col. 94-98 

Funds for Environment Conservation 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.6S-72 

Migration of Siberian Birds 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. ISS-56 

Opening ofQutub Minar for Public 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 96 

Power Distribution by Private Companies 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 148-50 

Problems oflndians Workers in Gulf 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 162-64 

Production of Sugarcane 
(Deb. 19. Vol. XVIII. 13-03-2006) 
Col. 19-28 

Railway Budget--2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVHI, 02-03-2006) 
Col. 382-83 

Rural Electrification in Maharashtra 
(Deb. 5, Vol. XVII, 22-02-2006) 

. Col. 169-70 
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Water Scarcity'in India 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 248-62 

Nayak, Shrl Anaota 
Acquisition of Land for Banspani-

Jakhpura Line 
(Deb. 27, Vol. X"". ) 1-05-2006) 
Co1.207~8 

Airport at Greater Noida 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI,307 

Allocation and Works under the Finance 
Commissions 

CAD and Water Manapment 
Programmes 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 82-83 

Cattle Research Centres 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 307-13 

Central Scheme in Orissa 
(Deb. 12, Vol. XVIII, 03-03-2006) 
CoJ.153 

Checking Exploitation of Indian Women 
Abroad 
(Deb. 10. Vol. XVII, 01-03-2006) 
CoJ.35-36 

(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 284-92 Closure of ADBlWorld Bank Loan 

Amendment in Foreigner Act 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 197 

(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. I 16-17 Coal Imported by SAIL 

Amendment in People Representation 
Act, 1951 . 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 102~3 

Army Help to Counter NaxaJism 
(Deb. 32, Vol. XX. 18-0S-2006) 
Col. 221 

Assistance from World Bank for Supply 
of Power 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 250-52 

Ban on Use of Oxytocin 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 87-88 

Bank Status to Postal Department 
. (Deb. 26, Vol. XIX, 10-05-2006) 

Col. 333-36 

Bhubaneswari Open Cast Project 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 133 

Bilateral Agreement with Thailand 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 89-90 . 

(Deb. 34, Vol. XX, 22-05-2006) 
Col. 425-26 

Companies Claiming False Depreciations 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 378-82 

Conservation of World Heritage Sites 
(Deb. 16, Vol. XVIII, 09-03-2006) 
C01.2S2-53 

Construction of National Highways 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 271-93 

Cooperative Banks 
(Deb. 2 I, Vol. XIX, 17-03-2006) 
Col. 180 

Criteria for Deputation of lASIIPSIIFS 
Officers 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Co1.l19-20 

DA to Central Government Employees 
(Deb. 17, Vol. XVIlI, 10-03-2006) 
Col. 181-82 

Deposits of Platinum 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 272 
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Development of Container Tenninal 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 187-88 

Drought Prone Area Programme 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 133-36 

Dumping of Goods after Free Trade 
Agreement 
{Deb. 14,· Vol. XVIII, 07-03-2006) 
Col. 382-83 

Financial Assistance to Prof ••• lonal 
Groups 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 222-23 

Food Processing Training Centres 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 187-96 

Frequency of Flights to Bhubaneswar 
.(Deb. 11, Vol. XVIlI, 02-03-2006) 
Col. 136-37 

Dumping of Silk 
(Deb. 30, Vol. XIX, 16-0S-2006) Frequency ofSamjhauta Express 
CoL 329-30 (Deb. 16, Vol. XVIII, 09-03-2006) 

Education for Poor and Marginalised 
Sections 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 233 

Encroachment of Railway Land in Orissa 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 204 

Eradication of V ector Borne Diseases 
(Deb. 31, Vol. XX, ·17-0S-2006) 
CoI.167~9 

Estimates by Planning Commission on 
Plantation 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 241-49 

Export of Shrimp 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.S3-S4 

Export Price of Food grains 
(Deb. 34, Vol. XX, 22-0S-2006) 
Q)l.339-40 

Fertilizer Producing Units 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoL 24S-S2 

Field Trial ofRit1ca 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoL 24344 

FiDlaciai AuUtance to Indiaent Artists. 
(Deb. 32~ Vol. XX, 18-0S-2006) 
Col 140 

CoI.216-17 
Funds for Construction of Ashram 

Schools 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 43-S4 

Funds for Modernisation of 
Communication System 
(Deb. 27, Vol. XIX, II -OS-2006) 
Col. 109-10 

Grant-in-aid to NGO's 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 332-34 

Guidelines for Rai.ing Capital Funds 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 214 

Heritage Tourism 
(Deb. 32, Vol. XX, IB-OS-2006) 
Col. 218-20 

Home for Gir Lions 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.2IB 

lIT Students 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. I ()().() 1 

Illegal Growth of Poppy Plants 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 386-87 
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Import of Gold 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 276-77 

Increuc in Price ofEucntiaI Commodities 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 263-68 

Indian Doctors in U.K. 
(Deb. 1 S, Vol. XVIII, 08-03-2006) 
Col. 129-30 

Indian Petrochemical Companies Ltd. 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 239 

Indo-Pal< Foreign Secretary Level Talks 
(Deb. 5, Vol. XVII, 22-02-2006) 
C01.20S'()7 

Indo-Singapore Economic Co-operation 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 126 

Indo-Sino Border Talks 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 274-76 

Interconnection between Cellular 
. Operators 

(Deb. 26, Vol. XIX'; 10-OS-2006) 
·Co1.283 

Issue of Oil Bonds 
(Deb. II, Vol. .XVIII, 02-03-2006) 
COl. 14-15 

Joint Study Group on Trade between India 
and Russia 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 162-63 

Launching ofINSAT-4C 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 214 

Loan by NABARD to Orissa 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Co 1.1 91-92 

Manning of Level Crossings 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 271-73 

Micro Finance to SHGs 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 343-44 

Modernisation of Non-Metro Airports 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 182-83 

National Building Code 
(Deb. 2, Vol. XVII, 17-i>2·2006) 
Col. 253 . 

National Institutes on Mushroom' 
Research and Training 
(Deb. 19, Vol. XVIII, 13-03·2006) 
Col. 128-29 

National Technology Mission on Textiles 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 166-67 

Need to declare Keonjhar Telecom District 
in Orissa as an independent SSA with 
a view to resolve operational problems 
in the region (MUR 377) 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 500-01 

Need to revise royalty on coal and other 
minerals produced in Orissa (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 67-68 

NGOs in Consumer Affairs 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 109-S1 

Norms for Operating Helicopters 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 200 

Opening Post Offices 
(Deb. 12, Vot. XVIII, 03-03-2006) 
Co1.S3-57 

Operation of Private Airlines from 
Bhubaneswar 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 271 

Paying BackADB Loan 
(Deb. S, Vol. XVII, 22-02-2006) 
Col.l03 
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Peace Talk on J&K 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 52-53 

Pending proposals under CAPART 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 281-83 

Policy on Convergence 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 143-47 

Private Participation in Agriculture 
Marketing 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 294-95 

Private Participation in FPI 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoL 292-93 

Production by Remote Sensing 
(Deb. 34, Vol. XX, 22-05-2006) 
CoL 380-82 

ProductionlExport of Sponge Iron 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 169-70 

Production/Stock of Aluminium 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col. 286-88 

Promotion of Bamboo-based Industries 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 149-50 

Promotion of Green Fuel Revolution 
, (Deb. 15, Vol. XVIII, 08-03-2006) 

Col. 265-67 
Railway Communication System 

(Deb. 32, Vol. XX, 18-0~-2006) 
Col. 137 

Railway Line in Orissa 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col.1n 

Recommendations of Shankar Committee 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 122-24 

Reduction in term deposits 
(Deb. 12, Vol. XVIII, 03-03-2006) 
CoL 237 

Rehabilitation of Displaced Tribals 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 65-66 

Reservation for SCslSTs in Private Sector 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 24 

Restaurants on Land of ITPO 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 217 

Review of Route Dispersal Guidelines 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 181-82 

RUB's in Orissa 
(Deb. II, Vol. xvm, 02-03-2006) 
Col. 50-51 

Scheme for Crop Agricultural Production 
(Deb. 13, Vol. XVlII, 06-03-2006) 
Col. 200 

Scheme for Handloom Weavers 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 103 

Setting up of ATMs at Stations 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 277-78 

Setting up of Mobile Phone Towers 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 126-28 

Setting up of Ultra Mega Power Plants 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 54-56 

Sixth Pay Commission 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 224-25 

State Trading Corporation in Retail 
Segment 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 24849 

Subscribers Base ofBSNUMTNL 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 19-28 
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Tapping of Ocean Resources 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. lSI 

Train Service between India and Pakiltln 
(Deb. S, Vol. XVII, 22-02.2006) 
Col. 16), 

Tribal Co-operative Marketing 
Development Federation 
(Deb. 35, Vol. XX, 23-0S-2006) 
CoI.SO-S2 

Vocational Training in Tribal Areas 
(Deb. 35, Vol. XX, 23-05-2006) 
CoJ.227 

India's Stand on Iraqi Prilooen 
(Deb. 26, Vol. XIX, lO-Q~:-2006) 
Col. 215-16 " , 

Jetty at ValIarpadIm , 
(Deb. ) S, Vol. XVQI, O~~ 
COl.2S3 

Merser ofMSAIL with MUL 
(Deb. 32, Vol. XX, I a-05-2006) 
Col. 68 

MiSSion to Moon 
(Deb. 10, Vol. XVII. 01-03-2006) 
Col. 44 

Setting up of Additional Schools 
Nayak. Sbrlmati Archana (Deb. 20, Vol. XVIII, 1-4-03-:2006) 
Agro Bio-Diversity Col. 280-81 

(Deb. 19, Vol. XVIII, 13-03·2006) Setting up of Coast Guard' Station 
Col. 124-25 (Deb, II, Vol. XVIII, 02-03-2006) 

Budget (General}-2006-07 Col. 89.90 
Demands for Orants-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
CoL 409-10 

Constitution (Amendment) BiU, 2004-
(Insertion of new article 4SA) by 
Shri Suravaram Sudhakar Reddy-
Consid. and Withdrawn ' 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 449-S 1 

Criteria Laid down fO,r Free Treatment in 
AIIMS 
(Deb. 1 S, Vol. XVIII, 08-03-2006) 
CoJ.2S4-SS 

FDI in Insurance and Banking Sectors 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 67-69 

Finauce Bill, 2~id. and Pass 
(Deb. 23, Vol. XIX, 20-03·2006) 
Col. 71 

Financial Assistance for Rural Economy 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 167-68 

Foreign Trade Policy 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 303.()4 

Speed of Trains 
(Deb. II, Vol. XVIII, 02-03.2006) 
Col. 19-20 

Standard of Education in Enaineering 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 136 

Transportation of Explosives by Terrorists 
(Deb. 16, Vol. XVJJI, 09-03-2006) 
C'()l. 92 

Nihal Chand, Shri 
Committee on Private Members' Bills and 

Resolutions-Nineteenth Report.-
Presented 
(Deb. II, Vol. XVIII, 02-03-2006), 
Col. 234 

Need to provide compensation tA tlte 
farmers whose land has boen acquired 
for Air Force Project in Hanumangarb 
district, Rajasthan (MUR 377) 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 330-31 

Production of Sugarcane 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 24 ' 
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Railway Budlet-2006-07-Geoeral 
DilCUllion and Demands for Grants 
onAcc:ount (Railways)-2006-07 
(Deb. II .. Vol. XVIII, 02-03-2006) 
CoL 272-73 

NlkIIU Kumar, Sbrl 
Adulteration in Petroleum Products 

(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 190-91 

Allocation of Coal Blocks to NTPC 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 38-39 

Allotment of Land to Private Hospitals 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 383 

Appointment of Heads of Educational 
Institutions 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 106 

Auction ofDDA Flats 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col.261~2 

Black Money 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 385-86 

Budget (General)-2006-07 
Demands for Grants-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 399-400 

Cheating by Jewellers 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoL 239-40 

Civil Nuclear Energy Cooperation with the 
United States (DUR 193) 
(Deb. lB, Vol. XVIII, 11-03-2006) 
Col. 114-19 

Communication Network in Villages 
(Deb. 31, Vol. XX, 17-05-2006) 
CoL268~9 

Cooperative Credit 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col 77-78 

Credit CIII'd Fraud 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 106-07 

Defiulted Companies 
(Deb. 7, Vol. XVII, 24-02-2006) 
CoPll 

Defence Cooperation with Philippines 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI.I~5 

Demands for Grants (General)-2006-o7 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 390-95 

Deployment of PMF in Public Sector 
Undertakings 
(Deb. 20, Vol. XVIIl, 14-03-2006) 
Col. 205-28 

Development and Conservation of 
Buddhist Centres 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 275 

Developmem ofKhajuraho Tourist Village 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 224-25 

Diversion of F oodgrains 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 1740 

Dumping of Silk 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 329-30 

Encroachment around Protected 
Monuments 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 157-71 

Encroachment by Petrol Pump Dealers 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 281 

Exploration Notice from ULFA 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 104-05 

Foreign Dignitaries 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 197-204 
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Foreip Firma in Telecom Sector 
(Deb. 31, Vol. XX, 17·05.2006) 
CoI.2I5-9O 

Fraud in PO EnInnce T .. 
(Deb. 31. Vol. Xx. 17 ... '.2"') 
ColI93-M 

General Buclpt, 2006-2007~1 
Discussion, DetMnd, for 
Supplementary Granb (General)-
2005-2006 and DemInda for Exceu 
GrInIs (GeneraI)-2003-2004 
(Deb. 16, Vol. XVIII, 09-03·2006) 
Col. 166-72 

Growth of Dairy Cooperatives 
(Deb. 34, Vol. XX, 22-05-2006) 
CoL 111-20 

HlV Infection 
(Deb. IS, Vol. XVIII, 01-03-2006) 
CoI.IOJ.04 

Implementation ofNationaIllunJ Health 
Mission 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 39-41 

Incidents of Tyre Burstilll on Runways 
(Deb. 11, Vol. XVIII, 02-01-2006) 
Col. 213-14 

Indo-Pak Ties 

NaalleIAtI8Cb 
(Deb. 4, Vol. XVII, 21-12-2006) 
&a 173-16 

HeM ............ ill.., vi'" 
...., TotIII ......... ell ••• of 
tbe JIiI&1ionaI ... , ttealdt Miuion 
(MUa.377) 
([)ft. 21, Vol. XIX, 17-03-2006) 
CoL 266-67 

Need 10 take lUnule step. to ameliorate 
the lot of' farmen in Aurangabad 
Parliamentary Constituency, Bihar 
(MU1t377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoL 336-37 

,....Commercial Cues 
(Deb. 33, Vol. XX, 19-05-2006) 
Col 3,...75 

PIIfertp ofKerotene 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 33S-37 

Production of Military Hardware 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 225 

Property Prices in Urban Area 
(Deb. 33, Vol. XX, t 9-05-2006) 
Col. 37-39 

(Deb. 10, Vol. XVII, 01"()3-2006) Quality of Elementary Educatioh 
Co1..169-71 (Deb. 4, Vol. XVII, 21-01-2006) 

I~Sri LlnkaAgreement on AJricultural 
Research 
(Deb. It Vol. XVII, 27-02-2006) 
Col. 231-12 

Influence in Defence Procurement 
(Deb. II, Vol. XVIII, 02-01-2006) 
Col. 151-52 

Konark Sun Temple 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 117-18 

Modernisation of Police Forces 
(Deb. 35, Vol. XX, 21-05-2006) 
Co1.41~7 

Col. 79-10 

Railway Projects 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 229 

Recommendations of Alaah Committee 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 387-81 

Recovery ofUnpaid Bills 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 131-32 

Revampina of Rural Sanitary System 
(Deb. 21, Vol. XIX, 11-03-2006) 
Co1.33~ 
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Rise in Prices of Gold and Silver 
(Deb. 28, Vol. XIX, 12-05-2006) 
CoI.3JO-ll 

Rural Tele-density 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 69-70 

Selling of NTPC Plants 

Profit Earned by Subsidiary Companies 
ofClL 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 142-0 

Shortage of Doctors 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 141-42 

(c.:D. 28. Vol. XIX. 12-05-2006) Telephone Tapping Case 
Col. 210 (Deb. 4. Vol. XVII. 21-02-2006) 

Siphoning otT Watershed Programmes 
Funds by NGOs 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 172-75 

Col. 219-20 
Oram, Shrl J .... 
ADB Aided Irrigation Proj~ts of Orissa 

(Deb. 19, Vol. XVIII. 13-03-2006) 
Situation in Nepal Col. 140 

(Deb. S, Vol. XVII, 22-02-2006) Agitation by Displaced Persons 
Col. 14344 (Deb. 15. Vol. XVIII. 08-03-2006) 

Spurious Pesticides CoI,227-28 
(Deb. 3, Vol. XVII, 20-02-2006) BeachTourism 
Col. 220-p (Deb. 27, Vol. XIX, 11-05-2006) 

Use ofPETN Explosives by Militants Col. 21-25 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 240-41 

Viruses atrected Pepper Production 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 164 

Nishad, Shri Mahendn Prasad 
Adulterants in Ayurvedic Medicines 

(Deb. S, Vol. XVII, 22-02-2006) 
Col. 6-21 

Certification for Manufactured Products 
(Deb. 3, Va1. XVII, 20-02-2006) 
CoI.lS6 

Import of Steel 
(Oeb. 19, Vol. XVIll, 13-03-2006) 
Col. 36-40 

Improvement in Programmes of 
Doordarshan 
(Oeb. J 1, Vol. XVIII, 02-03-2006) 
Col. 6 

Inveltiption asainlt Officers of IT 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 302'()3 

Biju PatnaikAirport 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Col. 115 

Chikunguniya Menace 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 165-67 

Chinese Companies in Health Sector 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 150-51 

Clearance to Uranium based Projects 
(Deb. 31, Vol. XX, 17-05-2006) 
CoL3S3-S4 

Coal-based Power Plant at Delhi 
{Deb. 33, Vol. XX, 19-05-2006) 
Co1.2~ 

Commercial Production by Power"Plants 
(Deb. 33, Vol. XX, 19-05-2006) 
CoJ.316-22 

Companies (Amendment) Bill, 2006-
Consid. and Pass 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.S55 
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Computer Education \ Global Players in ShipBuilding and Pon 
(Deb. 20, Vol. XVIII, 14-03-2006) Terminal Operation 
Col. 293-95 (Deb. 1 S, Vol. xvm, 08-03-2006) 

Condition ofMahanadi River Bridge 
(Deb. 31, Vol. XX. 17-05:2006) 
Col. 104 

Construction of Post Office Buildings in 
Orissa 
(Deb. 31, Vol. XX, 17-05-2006) 
Co1.225~26 

Cotton Cultivation in Non-traditional 
States 
(Deb. 34. Vol. XX, 22-0S-2006) 
Co1.414-15 

Development ofChilka Lake 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 270 

Dumping of Silk • 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 329-30 

Establishment of LPT/HPT/VLPT in 
States 
(Deb. 29, Vol. XIX, I S-OS-2006) 
Col. 388-93 

Establishment of New Medical Colleges 
(Deb. 31, Vol. XX, -17-05-2006) 
Col. 174-78 

Exploration by Public Sector Oil 
Companies· 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 183 

Col. 35-36 
Grant-in-aid to NGO's 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 332-34 

Helicopter Service in States 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 181 

Honorarium to Anganwadi Workers 
(Deb. 30, Vol. XIX, 16-0S-2006) 
C01.3S5-62 

Import ofCcreal 
(Deb. 34, Vol. 'XX, 22-0S-2006) 
Col. 223-24 

Indo-European Union Corporation in 
Hydrocarbon Sector 
(Deb. 32, Vol. XX, 18-0S-2006) 
CoI.HO 

Integrated Development of Small and 
Medium Towns 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 71-74 

Investment in Capital Market by Postal 
Department 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 36S-67 

Livestock Insurance Scheme 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 67-68 

Export oflron Ore Loans given by NAFED 
(Deb. 20, Vol. XVIII, 14-03-2006) (Deb. 29, Vol. XIX, I S-OS-2006) 
Col. 23 Col. 331 

Export of Shrimp 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.S3-54 

Funds for on-going Projects 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 238-44 

Gems/Jewellery Sector 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 278-81 

M~misation of Koluta and Chennai 
Ailports 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 178-79 

MoU Between NAFED and Earthtoch 
Enterprises 
(Deb. 29, Vol. XIX, I S-OS-2006) 
Col. 104 
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MoU to .. up Steel Plants 
(Deb.,29, Vol. XIX, 1'·05-2006) 
Cola 

Refilnd of Amount for Rural Electrification 
(Deb. 33, Vol. XX, 19·o..s·2006) 
Co1.214-I' 

N.uon.I~1one RiIk Mlttption Project Rehabilitation of Atfected Persons 
(Oft. 35, Vel. XX, 23-15-2006)' (Deb. 16, Vol. XVIII, 09-03-2006) 
'Cel_ Col. 223 

'Naalble Attacb on Trains Rehabilitation of Displaced Tribals 
(C .. U. 32, Vol. XX, 11-05-2006) (Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 225-26 Col. 65-66 

Need to provide compensation to the 
farmen whose crop. have been 
dIImIpd due to elephant menace in 
K.eonj ..... and Sundcrprh Districts of 
OriIIa(MUR 377) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 546 

New Cwriculum for MBBS Course 
(Deit. IS, Vol. XVIII. 01-03-2006) 
Col. 106 

New Hybrid Varieties ofBajra 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.J66.67 

NGOs in lural Development Sector 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 231 

PriceofZine 

Rehabilitation of Oustees 
(Deb. 32 .. Vol. XX, 18-0S-2006) 
C01.21S-16 

Rehabilitation ofOustees ofHirakud Dam 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 293-94 

Rehabilitation Scheme ofNTC 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col.312 

Situation arising out of alleged brutal 
attack and killing of Adivasis by Police 
in Kalinganagar in Orissa (CA) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 366-68 

Tsunami and Cyclone Prone Indian Coast 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 113-14 

(Dob. 3', Vol. XX, 23-05-2006) 
Col. 241 Vacant Posts in Railways 

Primary Education to Tribals 
(Deb. 30, Vol. XIX, 16-0S~2006) 
CoI.372-73 . 

Promotion of Agro and Rural Industries 
(Deb. 14. Vol. XVIII, 07-03-2006) 
CoL 322-24 

Railway Projects in Orissa 
(Deb. 11, Vol. XVIII, 02-03-2006) 
CoL 122-26 

IlecaU oflMiln Hiah Commiuioner 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoL 320 

Refinance by NABARD 
(Deb. 21, Vol. XIX, 12-05-2006) 
CoL 119-94 

(Deb. 16, Vol. XVIII. 09-03-2006) 
Col. 236-37 

World Bank Assistance to (CDS 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 88-89 

Onon, Dr. Rameshwar 
Railway Budget-2006-07-General 

Discussion and Demands for Grants 
onAcc:ount(Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 316-19 

Owalsi, Shri AIIduddln 
Access Deficit Charge 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 122-23 
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Action Plan for International Oamea 
(Deb. 26, Vol. XIX, 10-0S-2006) 
Col. 20S..()6 

Award of Contracts of CPWD 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 86-87 

BombBlaitI 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 379-82 

Bonus on Monthly Income McountI 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 1-7 

Burden of School Bap 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 3-5 

Cartoon Controversy 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 363.04 

Central Assistance to Urban Local Bodies 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 192-99 

Cess on Air Travel 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 95-96 

Construction of HOYH for Tlunami 
Affected People 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 43-44 

Conwnination in Paints 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 71 

Cooperation in Petroleum Sector with 
African Countries 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. '5-16 

Damage to Railways Property 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.,"J 

Decline in Commercial Revenue of 
Doordarshan 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.207..oa 

DemInds forGrlnts (GeneraI~2006-2007 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 421-2S 

Demarcation of Co uta I Stretch 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 236-37 

Chinese Imports Hit Bulk Dru,s MlCket Discriminatory TaritfRtaime for Visit ina 
(Deb. 3, Vol. XVII, 20-02-2006) forti ..... 
CoI.6W5 (Deb. II, Vol. XVIII, 02-03-2006) 

Clearance to Irrjplion Project Col. 129 
(Deb. 3, Vol. XVII, 20-02-2006) Divenion offoodarains 
Col. 260-61 (Deb. 8, Vol. XVII, 27-02-2006) 

Co-opemion for Wildlife Conservation Col. 1740 
(Deb. 8, Vol. XVII, 27-02-2006) EdibleOilPackaging 
Col. 197 (Deb. 19, Vol. XVIII, 13-03-2006) 

Communal Violence in different parts of Col. 16S 
the country (DUR 193) Education Cess 
(Deb. 32, Vol. XX, IS-05-2006) (Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 415-87 Col. 367-74 

Communal Violence in Gujarat 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 201-02 

Construction in Prohibited Areas of 
Protected Monuments 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 175-76 

Educational Programmes 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. I 57-5S 

ERC Recommendations 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 333-34 
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Excessive use of Force on Civilians 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 33 

Exemption oflmport Certificate 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 91-92 

FDI in Defence Sector 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 174 

FERA&PMLA 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 302-03 

Financial Assistance From NABARD 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 339-46 

Foreign Direct Investment 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 114-15 

Foreign Trade Policy 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 303-04 

Forest Ministers Conference 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 203-04 

Forward Marketing Commission 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 223-25 

General Budget, 2006-2007-General 
Discussion 

Demands for Supplementary Grants 
(General)-200S-2006 and 

Demands for Excess Grants (General)-
2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
COI.558,S62-71 

Grants for Research 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 236 

Growth in Net Sown Area 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 223-24 

Hand Processing Units 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 339-40 

Higher Education 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 179-80 

Implementation of National Rural Health 
Mission 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 39-41 

Implementation of Reservation Policy in 
NGOsIVOS 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 119-20 

Implementation ofSwajaldhara Yojana 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 42-45 

Improvement in drainage in Critical Areas 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 221-22 

Incidents of Sexual Assault on. Foreign 
Tourism 
(Deb. 32, Vol. XX, ) 8-05-2006) 
Col. 139 

India's Vote in IAEA on the Issue oflran's 
Nuclear Programme (DUR J 93) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 392-94 

Indians Killed in Haj Stampede 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 148-60 

Indigenous Manufacture of Medical 
Equipment 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 187 

Indo-Sino Border Talks 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 274-76 

Indo-Sri Lanka Agreement on Agricultural 
Research 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 231-32 
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Indo-US Agreement for ColtSumer Safety , National Commission on Farmen 
(Deb. 3, Vol. XVII, 20-02-2006) (Deb. 8, Vol. XVII, 27.02-2006) 
Col. 286 Col. 271-73 

Indo-Vietnam Economic Relations 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 289-91 

Installation of Equipment 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 194-95 

Irrigation Projects in Andhra Pradesh 
(Deb. 3, Vol. XVII, 20-02-2(06) 
Col. 182-83 

National Judicial Council 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 242-43 

National River Conservation Plan 
(Deb. 13, Vol. XVIII. 06-03-20(6) 
Col. 2-9 

New Pilot TraininglnstituteiAcademy 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 79-80 

Jeevansathi Mobile Telephone Scheme Opening of Offices of NABARD 
(Deb. 31. Vol. XX. 17-0S-2006) (Deb. I?, Vol. XVIII. 10-03-2006) 
Col. 148-50 Col. 281-83 

JMDC Incentive Scheme 
(Deb. 17, Vol. XVIII, ,10-03-2006) 
Col. 223-26 

Joint Naval Exercise with UAE 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 173 

Leather Industry 
(Deb. 14, Vol. XVJII, 07-03-2006) 
Col. 248-49 

Levy of User Charges 
(Deb. S. Vol. XVII, 22-02-2006) 
Col. 14647 

Monitoring of TV Channols 

Pension Scheme for Unorganised Sector 
(Deb. 28; Vol. XIX. 12-0S-2006) 
Col. 256-57 

Private Bank Branches in Rural Areas 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 21 I 

Problems oflndians Workers in Gulf 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 162-64 . , 

Project on Global Navigation Satellite 
System 
(Deb. II, Vol. XVIII, 01-03-2006) 
Col. 48 

(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 202 .. ()3 Quality of Elementary Education 

(Deb. 4. Vol. XVII, 21-02-1006) 
Col. 79-80 Motion of Thanks on the President's 

Address • 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 453-56 

National Advisory Committee on 
Accounting Standard 
(Deb. 7. Vol. XVII, 24-02 .. 2006) 
CoI.I?9 

National Agricultural Bio-Security System 
(Deb. )04. Vol. XX. 22-05-2006) 
Col. 447-49 

Rail Container Transport Policy 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 22-24 

Railway Projects 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 18-37 

Rangarajan Committee Report 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 275-n 
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Rajiv Gln4hi National Fellowship 
Scholarship Scheme for SC/St 
Students 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 332-33 

Re-Investigation of Gujarat Violence 
Cues 
(Deb. 20, Vol. XVIII, 14-03-2006) 
COl.26S 

Replltion of Tariff 
(Deb. ll, Vol. XX, 17-05-2006) 
CoL 124-25 

Reserv.ion for SCsISTs in Private Sector 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 257-59 

Road Map for NREG Act 

StIndard Iftd Norms in AI 
(Deb. 32, Vol. XX, 18·05·2006) 
CoI.1S7·" 

Sbatutory Resolution Rc: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 
Ordinance, 2006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill, 2006-
Conaid. and P. 
(Deb. 17, Vol. XVIII, 10·03-2006) 
Col. 461-73 

Supreme Court Judpment on Contract 
Employees 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 131-32 

(Deb. 12,. Vol. XVIII, 03-03-2006) Telephone Tapping Case 
Col. ISO-51 (Deb. 4, Vol. XVII, 21-02-2006) 

Safety of Indians in Afghanistan 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 60-62 

Second Green Revolution 
(Deb. 13, Vol. 'XVIII, 06-03-2006) 
Col. 311-12 

Souina up ofMo~ile Phone Towen 
(Deb. 31, Vol. XX, p-05-2006) 
Col. 126-28 

Shortage of Fuel to Tarapur Atomic Power 
Plant 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 255-56 

. Single Window Clearance for Industrial 
Investment 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 262-63 

Social Development Report 
(Deb. 1~ Vol. XVII, 01-03-2006) 
Col. 46-48 

Special Investment Regions in SEZs 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 323 

Col. 219-20 
Trade between India and South Korea 

(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 379-80 

Training to Pilots 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 278-79 

Under Pending of Funds 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 182-83 

Universalization of Elementary Education 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 337-42 

Welfare of Children in Tenth Plan 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 284 

Wildlife Crime Contl'o\'Bureau 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 278 

Withdrawal of Special Status of Traders 
fromSEZs 
(Deb. 35. Vol. XX, 23-05-2006) 
Col. 147-48 
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World Bank Financed Projects 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 67-73 

Pachouri, Sbri Suresb 
Delhi Special Police Establishment 

(Amendment) Bill, 2006-lnt., Consid. 
and Pass 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 19-21 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 416-31 

Pal, Sbri Rupchand 
Budget (General~2006-07 
Demands for Grants-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 290-96 

Civil Nuclear Energy Cooperation with the 
United States (DUR 193) 
(Deb. IS, Vol. XVIII, 11-03-2006) 
Col.S6-95 

Committee on Public Undertakings-
Eleventh Report-Presented 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 260 

Committee on Public Undertakings-
Twelfth and Thirteenth Reports-
Presented 
(Deb. 24, Vol. XIX, 21-03-2006) 
Co1.1S-19 

Finance Bill, 2006 
(Deb. 22, Vol. XIX, 18-03-2006) 
Col. 73-S2 

General Budget-General Discussion, 
2006-2007, 

Demands for Supplementary Grants 
(GeneraI),2005-2006, 

Demands for Excess Grants (General), 
2003-2004 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 53040 

India's Vote in IAEA on the bsueoflran's 
NuclcarProgranune(DUR 193) 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoI.3S8~5 

Indian Trade Organisation 
(Deb. 14, Vol. XVIII, 07~03-2006) 
Col. 325-26 

Life Time Validity of Mobile Telephones 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 227-2S 

Mini Ratna Status to Coal India Limited 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 97 

Need for checking water pollution in river 
Ganga at Varanasi and steps taken by 
the Government in this regatd 
(Deb. 33, Vol. XX, 19-0,5-2006) 
Col. 427 

Production ofNano Chips 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 9 

Railway Budget, 2006-2007 General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 393-95 

South Asia Free Trade Area Agreement 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 234-36 

Taxation Laws (Amendment) Bill, 2005-
Consid. and Pass 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 479-81 

Pallaai Sbamy, Sbri K.C. 
Additional Excise Duty 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 9.5-96 

Ban on AdvertiscmcAts of I:-iquorand 
Tobacco Products 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI.IO~ 
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810-Tec:hnoIoIY Development Fund 
(Deb. 21, Vol. XIX, 12-05-2006) 
COl. 131-32 

Committee on Solid Wutc Management 
(Deb. 12, Vol. XVIII, 03-03-2006) 
CoI.4S-S3 

Creation of Basic Inftastructure in Cluster 
Basis 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 2SO-S I 

Sports Academies 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 83 

Textile Park in Tamil Nadu 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 190-91 

UpgradationlModemisation of Airports in 
States 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 72-73 

Fake Credit Card Pandl, Sbri Bnhmananda 
(Deb. 17, Vol. XVllI, 10-03-2006) 
Col. 149-50 Budgct(Gcncral)-2006-07 

Fake Degrees 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 203-04 

Fire Incidents at Airports 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 228-29 

Import of Milk and Milk Products 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 282 

Losses in Prasar Bharati 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 64-65 

Modem Mechanical Corporate Farming 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.IS9 

National Eco-toutism Policy 
(Deb. I I, Vol. XVIII, 02-03-2006) 
Col. 19 

Protest aaainst Privatisation of Airports 
(Deb. 6, VoL XVII, 23-02-2006) 
Col. 121-22 

Quality ofSSI Products 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 123-28 

Sale of Kidneys 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 220-26 

Demands for Grants-2006-07 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 327-30 

Code of Criminal Procedure (Amendment) 
Amending BiU, 200~onaidered and 
Pass 
(Deb. 33, Vol. XX, 19-05-2006) 
CoI.~8 

Constitution (J\.mendment) Bill, 2004-
(Insertion of new article 45A) by 
Shri Suravaram Sudhakar Reddy-
Consid. and Withdrawn 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 447-49 

Finance BiIt, 2006-C0nsid. and Pass 
(Deb. 23, Vol. XIX. 20-03-2006) 
Col. 31-32 

Funds for Development of Forest Villages 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 14 • 

General Budget, 2006-2007-General 
Discussion, Demands for 
Supplementary Grants (General)-
2005-2006 and Demands for Excess 
Grants (Gencral)-2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 504-06 

Small Farms Agri-Businen Consortium . Historical Worship Places 
(Deb. 3, Vol. XVII, 20.02-2006) . (Deb. 32, Vol. XX, \8-05-2006) 
Col. 202-03 Col. 9 
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Railway Bl!ldget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 427-30 

Recommendations of Law Commission 
(Deb. 21, Vol. XIX, '17-03-2006) 
Col. 33 

Standing Committee on Science and 
Technology, Environment and 
Forests-153rd and 154th Reports-
Laid 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 9 

Steps for Balanced and Equitable 
Development of All parts of the 
Country---(Res. ) 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 482-84 

Panda, Shri Prabodh 
Agricultural Land for Residential and 

Industrial Purposes 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 21 

Atrocities Against Women 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 63-67 

Ban on Use of Alcohol in Films 
(Deb. lI, Vol. XVIII, 02-03-2006) 
Col. 65-66 

Budget (General)-2006-07 
Demands for Grant&-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 330-32 . 

Centenary Golden Jubilee of Universities 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 87-88 

Construction of Escalators at Kharagpur 
Railway Station 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 241 

Cut in Food Subsidy 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 1-14 

D.Ed.IPIT Courses 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 191-92 

Delay in Supply of LPG 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 57-59 

Disaster Management Response Force 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 193-95 

FOI in Wholesale Trading 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 199 

Fraud in PG Entrance Test 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 193-94 

Free Trade Agreement with Gulf Arab 
Countries 
(Deb. 30,Vol. XIX, 16-05-20.06) 
Col. 339 

Granting Voting Rights to Overseas 
Indians 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 396 

Implementation of National Rural 
Employment Guarantee Act 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 48-49 

Incentives to Industries 
(Deb. 34,. Vol. XX, 22-05-2006) 
Col. 175-76 

Increase in Minimum Temperature 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 202 

Indebtedness in Rural Areas 
(Deb. 31, vol. XX, 17-05-20(6) 
Col. 95-97 

Industrial Development Centres 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 305-06 

Irrigation Projects of West Bengal 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 285-88 
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National Power Tariff Policy 
(Deb. 33, Vol. XX, 19-05-2006) 
C01.30S~ 

Need to expedite the recruitment process 
ofGangmen in Kharagpur Division of 
South Eastern Railway (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 444-45 

Need to take up construction work of 
National Hiahway No. 60 between 
-Kharagpur and Raniganj (MUR 377) 
(Deb. 11, Vol. XVIIl, 02-03-2006) 
Col. 247 

Opening MEA Socretariats in State 
Capitals 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 539-40 

Pacific Tsunami Warning System 
(Deb. 33, Vol. XX, 19-'05-2006) 
Col. 163-64 

Petroleum and Natural Gas Regulation 
Board Bill, 2006---Consid. and Pass 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 97-99 

Prevalcnc;c Rate of Leprosy 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-D7 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 363-66 

Revision in Central List ofOBe 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 210-12 

Statutory Resolution Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 
Ordinance, 2006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill, 2006-
Consid. and Pass 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 409-1 1 

Suicide by Farmers in various parts of the 
country (OUR I ~3) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 543-46 

Suicides among Indian Workers in Gulf 
(Deb. IS, Vol. XVIII, OB-03-2006) 
Col. 32-33 

(Deb. 26, Vol. XIX, 10-05-2006) 
CoL 11-13 Telephone Tapping Case 

(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 219-20 Problems oflndians Workers in Gulf 

(Deb. 31, Vol. XX, 17-05 .. 2006) 
Col. 162-64 

Procurement Centres 
(Dcb. 29, Vol. XIX, 15-05-2006) 

Vacant Posts in lITs 
·(Deb. 35, Vol. XX, 23-05-2006) 
CoI.)73 

Col. 81-83 Pandey, Dr. LaDllinanyan 
Production of Paddy Budget (Gencral)-2006-07 

(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 193-96 

ProFess ofConstruc:tion Work on NH-60 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 224-25 

Protest against Privatisation of Airports 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoL 121-22 

Rail Freight Cdrridor 
(Deb. 32, Vol. XX, 18-05-2006) 
CoL 191 

Demands for Grants-2006-07 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.2BI-B6 

Cases of Cancer in Children 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 191-93 

Cess Laws (Repealing and Amendmr.nt) 
Bill, 2005-Consid. and Pass 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 577-78 
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Committee on External 
Statements-Laid 

Affairs- Ministry of Agriculture 

(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 402 

Construction of Overbridges 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 102-03 

Deduction of Funds under lAY 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 238-40 

Destination Development Programme 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 11S-16 

Development of Historical Heritages 
(Deb. 32, Vol. XX, 18-0S-2006) 
CoI.S2-55 

Export of Sugar 
(Deb. 29, Vol. XIX, I S-OS-2006) 
Col. 370 

Finance Bill, 2006-Consid. and Pass 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 26-31 

General Budget 2006-2007-General 
Discussion, Demands for 
Supplementary Orants-(Oeneral) 
200S-2006 and Demands for Excess 
Grants-(General) 2003-2004 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 3S6-62 

ImportlExport ofSoyabean Oil 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.IS9-60 

Indo Oman Fertilizer Project 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 47-48 

Kuposhan N iwaran Sanjeevani Abhiyan 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 135-36 

Life Insurance Corporation 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 133-34 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 487-90 

Ministry of Railways 
(Deb. 18, Vol. XVIII, 11-03-2006) 
Col. 35-37 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 394-98 

National Horticulture Mission 
(Deb. 8, Vol. XVII, 27..02-2006) 
CoI.216 

Naxalite Attacks 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 173-76 

Need to construct an airport in Neemuch, 
Madhya Pradesh (MUR 377) 
(Deb. 2S, Vol. XIX .. 22-03-2006) 
Col. 6-7 

Need to expedite setting up of Regional 
All India Institute of Medical Sciences 
at Bhopal, Madhya Pradesh (MUR 377) 
(Deb. 6, Vol. XVII, 23-02.2006) 
Col. 346-47 

Need to set up a Horticulture University 
at Mandsaur, Madhya Pradesh 
(MUR377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col.ll7-38 

Nurses Training Centres/Institutions 
(Deb. I S, Vol. XVIII, 08-03-2006) 
Col. 109-10 

Opening of Creches 
(Deb. 14, Vol. XVIII, 07-0l-2006) 
Col. 373-78 

PDS Benefits not Available to APL 
Families 
(Deb. 13, Vol. XVIII, 06-0l-2006) 
Col.Il3 

Production/Consumption of Cement 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Co1.2S6-57 
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Railway Budset-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways}-2006-07 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 316-21 

Revision of Secondary Freights Rate of 
Urea 
(Deb. 3, Vol. XV'II, 20-02-2006) 
Col. 170-71 

Revival of Sick Industries 
(Deb. 20", Vol. XVIII, 14-03-2006) 
Col. 27-21 

Revival of Sugar Mills 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.2S4 

Rural Electrification 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 101-09 

Special Economic Zone 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 26-21 

Birds/Animals under Wildlife Protection 
Act 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 279-11 

BombBluts 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 379-12 

BRO's Workers KlllcdlInjured 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 71-72 

Ceiling Cost on Construction of Hostels 
forST 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.59~ 

Ceiling Cost on Hostels for SCs 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 207-09 

Condition of Labourers in Coal Mines 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 387 

Standina Conunittec on Extcmal Affairs- Crossing of Bangladesh Border 
Tenth and Eleventh RoporU-Laid (Deb. 35. Vol. XX. 23-05-2006) 
(Deb. 32, Vol. XX, 18-05-2006) Col. 197-98 
Col. 307 . 

Subsidy to Fertilizer Companies 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 49-59 

Cyclone Warning Radars 
(Deb. 31, Vol. XX. 17-05-2006) 
Col. 153-54 

Use of Hindi Languaae 
Correspondence 

Derogatory Depletion oflndian Goddess 
for (Deb. 26, Vol. XIX, 10-05-2006) 

Col. 343-44 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 286-87 

Pante, Sbrt D.lpat Sialb 
Additional Grants for Primary Schools 

(Deb. 30, Vol. XIX, 16-05-2006) 
CoL 225-26 

Aircraft Accidenta 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 101-02 

Development of Sites and Places 
Depicting Indian Culture and 
Civilisation 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 170 

Difficulty in Practicing ·Hindu Faith in 
Russia 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 92-93 

Allotment of Coal Blocks Disaster Wamina Centres in Coastal Areal 
(Deb. 31, Vol. XX, 17-05-2006) (Deb. 7, Vol. XVII, 24-02-2006) 
Col. 11-12 Col. 70 

Auiltance for Production of Fruita and 
Veptables , DrinkinaAge 
,Deb. 29. Vol. XIX. 15-05-2006) (Deb. 7. Vol. XVII, 24-02-2006) 
Col.423-21 Col. 112 
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Foreign Dignltariel 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 197-204 

Foreign Nationals AbscondlnJl 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 101-08 

Patent Claims 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 9243 

Physically Handicapped Bmployees Ie 
Coal Mines . 
(Deb. 5, Vol. XVII, 22-02-2006) . 

Funds for Drip Irrigation in M.P. Col. 185-86 
(Deb. 29, Vol. XIX, H-OS-2006) Policy of Unauthorised Construction 
Col. 351 (Deb. 33, Vol. XX, 19-05-2006) 

Import of Meat CoI.3SO-51 
(Deb. 30, Vol. XIX, 16-05-2006) Prevalence of Diabetes Mellitus 
Col. 335-36 (Deb. I S, Vol. XVIII, 08-03-2006) 

Introducing Tigers in Sariska Reserve Col. 29-31 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 223-24 

Invitation to Media Representatives of 
Foreign Countries 
(Deb. 27, Vol. XIX, 11-05-2006) 
Co1.17S-76 

Manufacturing of Aircraft 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 220-21 

Migration of Foreign Citizens 

Primary Weavers Cooperative Societi. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 106-08 

Production of Fruits 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoL 102-33 

Rccoanition to Hindi in UNO 
(Deb. 26, Vol. XIX, 10-05-2006) 
Co1.50J-04 

(Deb. 20, Vol. XVIII, 14-03-2006) Requirement of Locomotives 
Col. 201-02 (Deb. 27, Vol. XIX, 11-0S-2006) 

Missing of Confidential Documents 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 292-93 

N axalite Attacks 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.)73-76 

Col. 81-82 
Service Tax on Insurance Premium 

(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 130-31 

Social Forestry 
(Deb. 13, Vol. XVIII, 06-03-2006) 

NOOs in Rural Development Sector Col. 30S-06 
(Deb. 28, Vol. XIX, 12-05-2006) SollTeatingi.aboratories 
Col. 238 

(Deb. 29, Vol. XIX, 1 S-OS-2006) 
Onion and Potato ~roducinl States 

(Deb. 29, Vol~'XIX, 15-05-2006) 
Col. 238-43 

Outbreak of Bird Flu 
(Deb. 26, Vol. XIX, 10-0S-2006) 
CoI.S-IO 

Passenger and CarlO Traffic 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoJ.IS8-60 

Col. 65-71 
Special Allowance toSoldien Servin, 

under UN Peacekeeping Mission 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 9243 

Supply of Fodder and Drugs for AnilMla 
(Deb. 3, Vol. XVII, 20,,02-2006) 
Col. 105-06 
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Textile Export 
(Deb. 7, Vol. XVII, 24-02-2006) 
CoL 234-38 
(Deb. 35, Vol. XX, 23-05·2006) 
Col 132-3S 

u. of Hindi in Embu$ieslConsulates 
Abroad 
(Deb. 31, Vol. XX, 17-05-2006) 
CoL 239-50 

VlJit ofSleutha of Pakistan's FIA 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 351-52 

Wheat Import 
(Deb. 13, Vol. XVIII, 06-03-2006) 
COl.15UO 

WildJife aime 
(Deb. 18, Vol. XXII, 21-()8-2006) 
Col. 16-21 

Women Battalions in CRPF 
(Deb. 30, Vol. XIX, 16-05-2006) 
Co1.5~ 

World Food Pr~ramme in Madhya 
Pradesh 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 147-48 

Pawla, Slirl Ra. VOU 
Drup (Control) R.epeaI Bill, 2006-lnt. 

(Deb. 17, Vol: XVIII, 10-03-2006) 
Col. 326-27 

Punta, Sbri Ramd .. adra 
Motion of Thanks on the President's 

Address 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 402-405 

Situation ariling out of the proposed 
reservation for OBCs in IIMs, IITs and 
other Higher Educational Institutions 
of the' country and steps taken by the 
Government in regard thereto (CA) 
(Deb. 31, Vol. XX. 17-05-2006) 
Col. 429 

Paswan, Sbrl Sukdeo 
Central Social Welfare Board 

(Deb. 35, Vol. XX, 23·0S-2006) 
Col. 5-10 

Need to provide BSNL Mobile Services in 
Araria Parliamentary Constituency, 
Bihar (MUR 377} 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 498-99 

Need to start mobile services ofBSNL in 
Forbesganj, Narpatganj and Jogbani 
areas of Araria Parliamentary 
Constituency, Bihar (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 364 

Need to start work on Katihar-Jogbani 
broad gauge railway line (MUR 377) 
(Deb. 31 ~ Vol. XX, 17-05-2006) 
Col. 44 I 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (RaiJways)-2006-07 
(Deb. It, Vol. XVIII, 02-03-2006) 
CoI.SS3-S4 

Paswan, Sbri Vircbandn 
General Budget-2006-2007-0eneral 

Discussion, Demands for 
Supplementary Grants (General)-
2005-2006 and Demands for Excess 
Grants (GeneraIH003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Co1.361~2 

Railway Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
·CoI.530-31 

Patauni, Dr. Pnunna Kumar 
Constitution (Amendment) Bill, 2004 

(insertion for new article 47 A) by 
Shri Survaram Sudhakar Reddy-
Consid. and Withdrawn 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 391 
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Foreign Visits ofMinistef 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 293-95 

IPOScam 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 362-63 

Railway Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 434-36 

Steps for Balanced and Equitable 
Development of All parts of the 
Country-{Res.) 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 503-05 

ratel, Sbrt Dlbyabbai VaUabbbbaJ 
Allocation of Seats in Medical and 

Engineering Colleges 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 164 

Bifurcation of LPG Agencies 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 180-81 

DeathofUT 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 324 

Development of Ghoghla Fish Landing 
Centre 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 174-7S 

Financial Burden on UT 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 75 

Need to construct an over bridp at Balitha 
railway crossing and widen the existing 
under bridge at Karambeli railway level 
~crossing in Vapi, Gujarat (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 327 

Railway Budget, 2006-2007 General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Dcb. 10, Vol. XVII, 01-03-2006) 
Col. 366-67 

ratel, Sian Jlvabla.1 A. 
Absconding Criminals 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 30-32 

Allocation of Funds to Rural Poor 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 115-16 

Amendment to Trade Unions Act, 1926 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 176 

Assistance to KaiJash Mansarovar 
Pilgrims 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 125-27 

Blacklisted Telecom Finns 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 379-86 

Cases of Corruption in CBDT and CBEC 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 118-20 

Conuption in DDA 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 146-47 

Death of Juveniles 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 64 

Delinking ofVadinar from Kandla Port 
(Deb. 31, Vol. XX, 17-05-2006) 
Col.IS6 

Development of Pulses 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 238 

Expert Group on IT Law 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 226-27 

Export ofCarso by Ports 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 213 

Export ofReadymade Garments 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 22-23 
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Export ofSupr 
(DO. 29. Vol. XIX, I S-05-2(06) 
Col. 310 

Export omxtiIes 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col.ll-n 

EX1enIion of Ora in BInk khIme 
(Ueb. 34, Vol. XX, 22-0'-2006) 
Col 255-S7 

Facilities Provided by Foreip Bas 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col 230 

Facilities to Export Oriented Units 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.3t-32 

FiMnCe Bill. 2006 
(Deb. 22, Vol. XIX, 11-03-2006) 
CoI.14s-47 

Gaup Conversion Project 
(Dcb. 32, Vol. XX, 11-0'-2006) 
Col. 114 

General Budlet, l006-2007--Oeneral 
Discussion, Demand I for 
Supplementary GruU (General)-
2005-2006 and DeauIMII for Exceu 
0.... (0eneraI)-2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2(06) 
Col. 309-13 

Implementation ofNAIS 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 107-09 

Im~rtlExport of Agricultura1 Products 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 129-30 

Investment under Industrial Sector 
(Deb. 20, Vol. XVIII, 1-4-03-2006) 
Col. 323-26 

ModemiIlna PunctJonina of CounI 
(Deb. 7. Vol. ,",VII. 24-02-2006) 
CoL ISO-51 

MultinationaIBanb 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 191-92 

Need for releue of ftmda by ONOC to 
MebsIaa Dillrk:t Administration for 
providina irription and other civic 
lllleftities in Mehsana Parliamentary 
CoII_ueney, Oujarat (MUll 377) 
(Dcb. 31, Vol. XX, 17-05-2006) 
Col. 435-36 

Need to convert meter-,au,e rail line 
between Tiranp HiIIllI1d Ambaji into 
broad ,aulc and introduce a train 
connectina Mehsana-Tiranp Hills and 
~iinGuj_(MUR377) 

(Deb. 34, Vol. XX, 22-05-2006) 
CoI.49S-96 

Need to open an Aaricultural Research 
CenIre fbr IQIIMIItina the productivity 
• Mn • the quality of spice seeds in 
Mehana Parliamentlry Constituency, 
Gujat(MUR 377) 
(Deb. 23. Vol. XIX, 20-03-2006) 
Col. 15-16 

Need to provide financial .. istance to 
the tirmen In Mehsana Parliamentary 
Constituency. OUjarat with a view to 
compenaate the lo.se. sutTered by 
them due to exploration of petroleum 
and natural aa. in the reaion 
(MUR377) 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 485-16 

Need to review drink ina water 
prolramme. in Meh.ana district. 
Oujarat with a view to check recodinl 
around wlter level and defluoride 
potable WIder In the filion (MUR 377) 
(Deb. 4, Vol. XVII, 21-02-2006)" 
CoL 316 

Objective otNAFED 
(Deb. 34, VoL XX, 22-05·2006) 
Cbl.212-13 

Olel Stock ofPoodp'alns 
(Deb. 29, Vol. XIX, 1'-0'-2006) 
Col.62~ 
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Openinl of Enaineerina Coli .. 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 325-27 

Outstandina Loan of Sick UMts 

Teachen for Mentally 1M Physically 
Chattenaed Children 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 121·24 

(Deb. 21, Vol. XIX, J 7-03-2006) Textile Manuficturina Machines 
CoI.6U9 . (Deb. H, Vol. XX, 23-0'-2006) 

Pending Power Projects in Oujlrat 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 127-28 

CoLI 78-79 
Tuberculosis and other Contagious 

Diseases 
(Deb. " Vol. XVII, 22-02-2006) 
CoI.'~2 

Performance of Health Insurance Scheme 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 177-10 Uppwlation of Runl Telephones 

Potable Water Supply Complaints 
(Deb. 7. Vol. XVII. 24-02-2006) 
CoI.IIS-96 

(Deb. 21, Vol. XIX, 12-0'-2006) 
Col. 171 Verdict on Ground Water Table 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 302.()4 Production of Cow Milk 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 229-30 

Recommendations ofCVe 
(Deb. 26, Vol. XIX, 10-0'-2006) 
Col. 227-28 

Replacement of Equipment in 
Doordarthan Kendra 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 112 

Review of Low Aviation Capacity 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 114 

Revival of Sugar Mills 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 94 

ScamsinDDA 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 102-03 

Shiftina ofOftice ofONGe 
(Deb. II, Vol. XVIII, 02-03-2006) 
Co1.67~ 

Stand In, Committee on Commerce-
Seventy-seventh and Seventy-eiahth 
Repon.-Laid 
(Deb. 3S, Vol. XX, 23.0S-2006) 
Col. 377 

Violation of Human Riahts by Army 
OffICials 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 120 

Patel, Shrl Klahaabha' V. 
Acquisition of Aircraft on Lease Basis 

(Deb. II. Vol. XVIII, 02-03-2006) 
CoI.I44-4S 

AJreement between ONGC and Shell Oil 
Company 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Col: 168-69 

Agreement with Sri Lanka on Water 
Management 
(Deb. 3. Vol. XVII. 20-02-2006) 
Co1.267~9 

Agreement with Tehri Hydro 
Development Corporation (THDC) 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 260-61 

Akshay Urja Shopa 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 171 

Allocation of Funds for Tribal Relions 
(Deb. 35, Vol. XX, 23-0'-2006) 
Co1.16S-66 
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Amendment in Cr. PC 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 111-19 

Amendment in People Representation 
Act, 19" 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.lOU3 

Apparatus for National Test House 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 353-S4 

Assistance by NSIC 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 21-30 

Assistanc:e for Jawaharlal Nehru National 
Urban Renewal Minion 
(Deb. 21, Vol. XIX; 12-05-2006) 
Col. 307-01 

Ban on Ule of Oxytocin 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. " .. I 

Basic Service Providers in 
Telecommunication 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 238-45 

CAD and Water Management 
Propammes 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 82-83 

Checking Exploitation of Indian Women 
Abroad 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 35-)6 

Coaching-cum-Guidance Centre for SCsi 
ST. 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 382-90 

Coal Reserves ofBCCL 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 223,;,24 

Commercialisation ofEducadon 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.m-23 

Computerised Marketing of Fertilizers 
(Deb. 13, Vol. XVIII, 06~03-2006) 
Col. 141 

Conference on Smugling of Narcotics 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.40I~2 

Construction of National Hishways 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 271-93 

Conversion of Old Planes for CarBO Use 
(Deb. 32. Vol. XX, 1.8-85-2006) 
Col. 222 

Cooperative Credit 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 77-78 

Corruption/Fraud Cues in Banks 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 11-27 

Counselling Centres for Indian Women 
Abroad 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 91 

DDA's Role in Land Acquisition 
(Deb. 33, Vol. XX, 19-05-2006) 
CoI.2~-83 

Development of Horticulture in Tribal and 
Hilly Areas 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.4SI-S4 

Development ofKhadi Products 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 23-26 

Discontinuance of Development Schemes 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 79-80 

Emergency Landing of Air India Flight at 
Los Anaeles 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 96 

Enhancement in Invesbnent Limit 
(Deb. 30, Vol. XIX, 16-05-2(',06) 
Col. 337-39 
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Eradication of Vector Borne Diseases 
(Deb. 31, Vol. XX. 17-05-2006) 
Co1.167~9 

Estimates by Planning Commission on 
Plantation 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 241-49 

External Comrnen::ialBorrowinp 
(Deb. 2, Vol. XVII, 17-02-2006) 
COl.2S9 

FDI 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 119-21 

Fencina/Flood Lipting on Border 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 318-20 

FMRadio 

Guidelines (or TV Programmes 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 209-11 

Home forGir Lions 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.211 

liT Students 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 100-101 

Import of Textile MlChinery 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 153-S4 

Increue in Price of Essential Corm1odities 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.26U8 

Indian Docton in U.K. 
(Deb. I S, Vol. XVIII, 01-03-2006) 
Col. 129-30 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 12-14 Indo-Pak Foreian Secrewy l..evelTllks 

Food Processing Training Centres 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 117-96 

(Deb. S, Vol. XVII, 22-02-2006) 
C01.20S~7 

Interconnect User Charges 
(Deb. 17, Vol. XVIII, 10-03-2006) 

Foreign Assistance for Agriculture Sector 'Col. 199-200 
(Deb. 29, Vol. XIX, 15-05-2006) InWIImBLimitforOVL 
Col. 399 (Deb. II, Vol. XVIII, 02-03-2006) 

Foreign Secretary's Visits to Borden 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 190 

Col. 207 
Issue of Oil Bonds 

(Deb. II, Vol. XVIII, 02-03-2006) 
Frequency of Samjhauta Express Col. 14-1 S 

(Deb. 16, Vol. XVIII, 09-03-2006) Joint Naval Exercise with France 
Col. 216-17 (Deb. 27, Vol. XIX, 11-05-2006) 

Gold Mining 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 315-16 

Grant-in-aid to NOO's 

Col. 201 
Joint Venture with Czeck Republic 

(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 113-84 

(Deb. 20, Vol. XVIII, 14-03-2006) Jungle Warfare Training .. 
Col. 332-34 (Deb. 14, Vol. XVIII, 07-03-2006) 

Guidelines for Non-banking Financial CoI.411 , 
Institutions Launching ofINSAT-4C 
(Deb. 21, Vol. XIX, 12-0S-2006) (Deb. 10, Vol. XVII, 01-03-2006) 
Col. 37407S Col. 214 
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Levy of User Cbarpt 
(Deb. S. Vol. XVII. 22-02-2006) 
Col. 146-47 

Minimum Suppon Price of Copra 
(Deb. I. Vol. XVII, 27-02-2006) 
Col. 196-97 

Modernisation of Kotkata and Chennai 
Airports 
(Deb. 27, Vol. XIX, 11-0'-2006) 
Co1.J71-" 

Monitoring of Ground Water Level 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 113-18 

National Urban Transpon Policy 
(Deb. 28, Vol. XIX. 12-0'-2006) 
Col. 84-85 

Need for construction of a bridge at 
Khairgaon crossing on Mumbai-
Ahmedabad National Highway in 
Gujarat (MUR 377) 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 43S-36 

New Series Compensation Scheme by 
BHfL 
(Deb. 8, Vol. XVII, 27-02-2006) 
COl.2S0 

Opening of New Branches 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 282-83 

Package for Revival ofHMT Ltd. 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 234-35 

Peace Talk on J&K 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 52-53 

PM Visit to Andaman and N icobar Islands 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 182-83 • Policy for Per Hectare yield offoodgrains 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoI.261~2 

Policy on ConverleftCe 
(Deb. 7, Vol. XVII, 24-02.2006) 
Col. 143-47 

Privale Companies to Explore and Mine 
CoaIILianitc 
(Deb. 31, Vol. XX. 17-0'-2006) 
Col. 333-34 

Production of Coal 
(Deb. 26, Vol. XIX, 10.05·2006) 
Col. 23-26 

Production of C"pper and Lead 
(Deb. 20, Vol. XVIII. 14·03-2006) 
Col. 255-56 

Purchue of Holicopters 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 158 

R&D activities in Pharmaceuticals Sector 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 111-12 

RBI Annual Policy 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 376-78 

Recognition of Voluntary Oraanisationl 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 165 

Reconstruction of Ports and Harbour 
Infrastructure 
(Deb. 31, Vol. XX. 17-05-2006) 
Col. 121-22 

Refining Process Outsourcing 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 130 

Repair/Renovation of Jama Masjid 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 200-01 

Replacement of MiG Fighter Aircraft 
(Deb. II, Vol. XVIII, 02·03-2006) 
Col. 230-31 

Restructuring ofKGUC 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 367 
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Revampilll ofPoatal Services 
(Deb. 17, Vol. XVIII, 10-G3-2006) 
Col. 211-12 

Review of Route Dispersal Guidelines 
(Deb. 16, Vol. XVIII, 09-G3-2006) 
Col. 181-12 

Rural Cooperative Credit System 
(Deb. 18, Vol. XXII, 21.01-2006) 
CoI.J4.36 

SAARC Conference 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 213-14 

Scheme for Crop AariculturaJ P.roduction 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 200 

Security Amnpments in lnItilUtiou 
(Deb. 4, Vol. XVII, 21.02-2006) 
Col. 223 

SettinJ up of ATMs II Stations 
(Deb. 6, Vol. XVII, 23.02-2006) 
CoI.2T1-71 

(Deb. 30, Vol. XIX. 16-05-2006) 
CoL 226-27 . 

Take Over the Implementation of ES. 
Scheme 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 129-30 

Technal Fault in T-90 Tanks 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoJ.II2e13 

Third Phase for Expansion ofFM Radio 
(Deb. 16, Vol. XVIII. 09-G3-2006) 
Col." 

Track Circuitina Work 
(Deb. 27, Vol. XIX. '1-05-2006) 
CoL 113·15 

T .... betWMlllIIdia IIId CiermIny 
(Cob. lO, Vol. XIX, 16-G5·2006) 
ColJ41 

T .... SlrYice beeurllAlacUa and Pakistan 
(Deb. 5, Vol. XVII, 22·02-2006) 
CoL 161 

Setting up of Educational Complexes Universal Service Obliption Fundi 
(Deb. 35, Vol. XX, 23·05-2006) (Deb. 11, Vol. XVIII. 10-03-2006) 
Col. 264-73 CoL 21S-16 

Setting up of National Drua Authority Upgradatlon ofC-DOT 
(Deb. S, Vol: XVII, 22·02-2006) (Deb. 17, Vol. XVIII, 10.03.2006) 
Col. 110 Col. 40-41 

ScUin. up ofReflneries by ONGC World Spica Congress. 2006 
(Deb. 32, Vol. XX, 18-05·2006) (Deb. 20, Vol. XVIII, 14.03-2006) 
Col. 141 Col. 308 

Shol'll8e of Funds in Banks 
(Deb. 28, Vol. XIX, 12·05·2006) 
Col. 365 

Sixth Pay Commission 
(Deb. 2, Vol. XVII, 17·02-2006) 
Col. 224-25 

Special Agriculture Production Scheme 
(Deb. 34, Vol. XX, 22-05·2006) 
Col. 258-59 

Strategic Crude Oil Reserve 
(Deb. 6, Vol. XVII. 23-02·2006) 
Col. 274-75 

Survey Conducted by the National 
Institute of Nutrition 

PlteI, 5IIr1 Pnfll. 
Statement Correct in. reply to Starred 

QuestionNo. 170datod02.03.2006 Re: 
Purchase of Aircraft; and (li) Giving 
Reasons for Delay in Correcting the 
Reply (St.) 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col.401"()2 

Pateriy., Shrimati Neeta .. 
Additional Central Assistance Under 

NFAS 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 143-44 
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Centrally Assisted Irrigation Projects 
(Deb. 29, Vol. XIX, 15·05·2006) 
CoI.B-45 

Construction of Juvenile Homes 
(Deb. 27, Vol. XIX, 11·05·2006) 
Col. 210 

Districts under Rashtriya Sam Vikas 
Yojana 
(Deb. 26, Vol. XIX, 10·05·2006) 
Col. 633 

Educationally Backward Areas 
(Deb. 30, Vol. XIX. 16·05·2006) 
Col. 112-83 

Financial Assistance for Modernization of 
Thermal Power Projects 
(Deb. 28, Vol. XIX. 12-05-2006) 
Col. 287-88 

Funds for Fresh Water Aquaculture 
Development Scheme 
(Deb. 29. Vol. XIX, 15·05-2006) 
Col. 258 

Improvement of National Highways 
(Deb. 26, Vo •. XIX, 10·05·2006) 
Co1.67~ 

Maintenance of National Hiahways 
(Deb. 26, Vol. XIX, 10·05-2006) 
Col. 530-32 

Ministry of Railways 
(Deb. II, Vol. XVIII, 11-03·2006) 
Col. 37·38 

Motion of Thanks on the Pre.ident's 
Address 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 398-402 

Need to check fake advertisements 
invitina applications for employment 
with a view to prevent exploitation of 
unemployed youth in the country 
(MURT17) 
(Deb. 17, Vol. XVIII, 10·03·2006) 
CoL 331-39 

Power Losses dUf! to Formation of 
Chhattisprh State Electricity Division 
(Deb. 33, Vol. XX, 19.05·2006) 
Col. 164-65 

Proposal from Madhya Pradesh to 
Encourage Voluntary Organisation 
(Deb. 34, Vol. XX, 22-05·2006) 
CoI.25t 

Rajiv Sapr Project 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoI.9S-96 

Reduction in Share of Power 
(Deb. 28. Vol. XIX, 12-05-2006) 
Col. 345 

Release of Funds of States 
(Deb. 28. Vol. XIX. 12-05-2006) 
Col. 369-72 

Schemes for Members of Panchayati Raj 
Institutions 
(Obb. 31. Vol. XX. 17-05-2006) 
Col. 84-85 

Setting up ofDDRCs 
(Deb. 27. Vol. XIX, 11-05-2006) 
0:>1.112-13 

Setting up of New Atomic Power Plants 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 220-22 

Women Teachina Centres 
(Deb. lS, Vol. XX, 23-05-2006) 
CoI.IOI~ 

Patbak, Shrl Bra ..... 
Accidents in Industrial Units 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 22S-30 

Afforestation 
(Deb. 29, Vol. XIX, 15-0S-2006) 
Col. 279-12 

Afforestation Project 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoL 151-62 
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Agreement between India and Iran 
(Dcb. 33, Vol. XX, 19-05-2006) 
Col. 54-55 

Aircraft Accidents 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 10 I '()2 

Allcged Irregularities in Tenders for LPG 
Gas Tankers 
(Ueb. 32. Vol. XX. 18-05-2006) 
Col. 255-56 

Allocation of Funds under Minority 
Welfare Programme 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 195-96 

Central Universities 
(Deb. 35, Vol. XX, 23-05 .. 2006) 
Col. 119-93 

Committee to Strengthen ...... Security 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 380-81 

Community Radio StationS 
(Deb. 29, Vol. XIX, 1'5-05-2006) 
Col. 447 

Construction of Bridges over National 
Hilhways 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 2'3-56 

Allotment of LPG Agencies in Rural Areas Construction of Roads under PMOSY 
(Deb. 6, Vol. XVII, 23-02-2006) (Deb. 28, Vol. XIX, 12-05-2006) 
Col. 226-27 Col. 31-34 

Anganwadi Project Cooperative Banks 
(Deb. 30, Vol. XIX, 16-05-2006) (Deb. 21, Vol. XIX, 17-J3-2006) 
Col. 78-82 Col. 110 

Appointment of Dakpals 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col.3JO-J4 

Attack on Members of Parliament 
(Deb. J 4, Vol. XVIII, 07-03-2006) 
Col. 90-91 

Availability ofMedi<:inal Herbs in Foratl 
Hilly Areas 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 239 

Bank Branches Abroad 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 14144 

Cut Motions 
(Deb. 18, Vol. XVIII, J 1-03-2006) 
CoI.24-3S 

Dam Safety Law 
(Deb. 34, Vol. XX, 22-05-2006) 
Col 341-i2 

DIIIIIIp to Railway PropertieI 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoL 124-34 

Dams on River Yamuna 
(Deb. 34, Vol. XX, 22-0S-2006) 
CoL 397-98 

Bilateral Agreements on Tourism Data on Tax Payers 
(Deb. 16, Vol. XVIII, 09-03-2006) (Deb. 12, Vol. XVIIl, 03-03-2086) 
Col. 32-38 Col. 131-32 

Bilateral Agreements with Foreign 
Countries 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 149 

Black Marketing of Coal 
(Deb. 31, Vol. XX, 17-0'-2006) 
Col. 21 

Demolition of Houses by CPWD 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 106-47 

Deregulating Pri~ of Coal 
(Deb. 31, ·Vol. XX. 17-0'-2816) 
Col. 271 
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o.velopna.nt of Bio-tochnololY in 
AIrk:uJDn 
(Deb. 34. Vol. XX, 22·05·2006) 
CoI.253-54 

Diaiaa ofWtl1l in Run) Areal 
(Deb. 34, Vol. XX, 22-05-2006) 
Col 421-23 

D8c:btrp of Liquor in Yamuna 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 151-'2 

DiIeaeI cauaed by ArIenic Pollution 
(Deb. 15. Vol. XVIO. 08-03·2006) 
Cal 111-19 

Bata'lishm.nt of LPTIHPTIVLPT in 
States 
(Deb. 29. Vol. XIX, 15-05-2006) 
CoL3U-93 

Exhibition and Intcrnational Trade Fairs 
(Deb. lS. Vol. XX, 23-05-2006) 
Col. 101-29 

Export of Aero Products 

Funda and Gnnta to Stales 
(Deb. 31, Vol. XX, 17 .. 05-2006) 
Col. 13()'36 

Oeneral Budaet-2006-2007-Oeneral 
Discussion, Demands for 
Supplementary Orants (General)-
2005-2006 and Demands for Excess 
Grants (GeneraI)-2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 362-66 

Hig~ Security Registration Plates for 
Vehicles 
(Deb. 5, Vol. XVII. 22..02-2(06) 
Col. 306 . 

Historical PlacesIMonuments 
(Deb. 1 I, Vol. XVIlI, 02-03-2006) 
Col. 6-12 

Hospitals for Treatment of Leprosy and 
Mentally Challenged Children 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 87-88 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 159-62 Illegal Coal Mining 

(Deb. 31, Vol. XX, 17-05-2006) 
Col. 37-39 Extonaiop of Tl'IIlIIIIiuion Network by 

POClL 
(Deb. 28. Vol. XIX, 12-05-2006) 
Col. 339-44 

Family Welfare Programmes 
(Deb. 10. Vol. XVII, 01-03-2006) 
Col. 201-07 

Fire Incidents in Delhi 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 224-26 

Foot and Mouth Disease in Animals 
(Deb. 3. Vol. XVII, 20-02-2006) 
CoL 209-1(; 

pOmp IIld Domestic InVeitmel)t 
(Deb. 21, Vol. XIX, 12-05-2006) 
CoL314-1S 

......... ofNtw EdUcation Policy 
(Deb. 4, Vol. XVII, 21-02-2006) 
0»1.116-11 

Increase in Price of Essential Commodities 
(Deb. 3, Vol. XVII. 20-02-2006) 
CoI.263~8 

Increase in Rates of Power 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 193 

India '5 Vote in IAEA on the issue of Iran's 
NucIelrProsramme(DUR 193) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 374-76 

Investment in Bio-Technology Companies 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 279 

Irregularities in Purchue of Executive Jet 
P1anel 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 294-95 
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L~in& of Aircraft by Air India 
(Deb. J 6, Vol. XVIII, 09-03-2006) 
Col. 169·70 

Maintenance of Banks of River Ganga 
(Deb. 29, Vol. X IX, J 5-05-2006) 
Co1.2S7-S8 

Micro Technology 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 183-84 

Missile Development Programme 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 137-38 

ModeJ Hospital, fQr Labourers 
(Deb. 19. Vol. XVIII, 13-03-2006) 
Col. 35-36 

National Institute of Educational Planning 
and Administration 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 236-37 

with a view to promote tourism in the 
region (MUR 377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 400 

Need to provide funds to solve the acute 
drinking water problem in rural areas 
orUnnao Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 14. Vol. XVIII, 07-03-2006) 
(:01.491 

Need to review the functioning of various 
Centrally Sponsored Progr.ammes 
providing foodgrains to poor people 
in Uttar Pradesh and other parts afthe 
country (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 343 

Need to set up a gas based power project 
in Unnao, Uttar Pradesh with a view to 

National Judicial Council meet the shortage of power in the 
(Deb. 28, Vol. XIX, 12-05-2006) region (MUR 377) 
Col. 242-43 (Deb. 8, Vol. XVII, 27-02-2006) 

Need for checking water pollution in river Col. 332 
Ganga at Varanasl and steps taken by , New Base Depots 
the Government irl this regard '(Deb. 3, Vol. XVII, 20-02-2006) 
(Deb. 33, Vol. XX, 19-05-2006) Col. 120-21 
Col. 426-27 

Need to check the pollution caused by 
unauthorised slaughter houses and by 
effluents released !Tom industrial units 
in Unnao Parliamentary Constituency. 
Uttar Pradesh (MUR 377) 
(Deb. 21, Vol. XIX. 17-03-2006). 
Col. 274 

Need to construct a new bridge over river 
Lone on Unnao-Rai Bareilly road, Uttar 
Pradesh besides conducting a survey 
of dilapidated roads in Unnao 
Parliamentary Constituency (MUR 377) 
(Deb. 24. Vol. XIX. 21-03·2006) 
Col. 72 

Need to provide civic amenities at the 
religious places of Kalyani Devi and ~ 
Pariyar in Unnao district, Uttar Pradesh 

Occupation of Land by Neighbouring 
Countries 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 604-05 

Opening of LPG Agencies 
(Deb. 6, Vol. XVII, 23-02.2006) 
Col. 288-89 

Parliament (Prevention ofDisqualific:ation) 
Amendment Bill, 2006-Consid. and 
Pass 
(Deb. 30. Vol. XIX. 1 6-0S-200~) 
Col. 470-72 

Participation of Women in Education 
Sector 
(Deb. 30. Vol. XIX, 16-05.2006) 
Col. 189·90 
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Petroleum and Natural Gas Reaulatlon 
Board BiII~ 2()()6-.{;onsld. and Pass 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 81-90 

Poor Perfornumce in Athens Olympics 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col 175-76 

Power Shortage 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 293-307 

Production of Aluminium 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 60-61 

Production of Tea 

Sale of Coal Mines 
(Deb. 31, Vol. "X, 17-05-2006) 
Col. 191-99 

Scheme for Removal ofUnemplo~t 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col 113 

Schemes with the help of World BankllMF 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Co1.142~1 

Shortage of Sugar 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 61-62 

Sick Public Sector Undertakings 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 44-48 

(Deb. 30, Vol. XIX, 16-0S-2006) 
CoL 336-37 . Smuggling of Gold 

ProfitlLoss Position of AI and 1A 
(Deb. 27, Vol. XIX, 11-0S-2006) 
CoL 237-38 

PrOjects with the help of World Bank 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 232-35 

Promotion of Ayurvedic, Unani and 
Homoeopathic Systems of Medicines 
(Deb. 26, Vol. XIX, IO-OS-2oo6) 
CoL26C).Q 

Railway Projects 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 18-37 

Rashtriya Sam Vikas Yojana 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 21S-18 

Reauitment in Armed Forces 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col 218-20 

Referrin, of Patients by Safdarjung 
HOIpitaJ 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 124 

bsearch lnititutions 
(Deb. 2', Vol. XIX, 12-05-2006) 
Col. 281 

(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 220-21 

Special Court for Women 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 113 

Supreme Court's Notice to NHRC 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 291 

Tax Evasion by MNCs 
(Deb. 33, Vol. XX, 19-05-2006) 
CoI.23~-36 

Transfer of Naval Ship to Maldives 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 121-22 

TV Transmitters in Rural Areas 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 103 

Uniform Fee Structure in ColJeaes 
(Deb. 14, Vol. XVlII, 07-03-2006) 
Col. 343 

Upgradation of ESI Hospitals/ 
Dispensaries 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 63-67 

Use ofBSF Aircraft by Ministers 
(Deb. 35, Vol. XX, 23-05-2006) 
CoL 275 
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Vacant Posts in Railways Surcharge on IT for Gujarat Earthquake 
(Deb. 16, Vol. XVIII, 09-03-20(6) (Deb. 7, Vol. XVU,.24-02-2006) 
Col. 236-37 Col. 6S~ 

Variation in Budget Estimate and 
Expenditure 
(Deb. 17, Vol. XVIII, 10"-03-2006) 
Co1.114-1S 

Violation of Geneva Norms by Pakistan 
fDeb. 26, Vol. XIX, 10-OS-2006) 
Col. 491-92 

Patbak, Sbri Harin 
Ban on Import of Soda Ash 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 111 

Committee on Government Assurance--
Ninth Report-Presented 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Co1.2S4 

Committee on Government Assurances-
Eleventh Report-Presented 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 401 

Committee on Government Assurances-
Tenth Report-Presented 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Col.317 

Communal Violence in different parts of 
the country (DUR 193) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 405-20 

Infiltration through Indo-Pak Border 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 20-21 

Need to take steps for early release of227 
Indian Fishermen held captive by 
Pakistan Maritime Security Agency 
(MUR377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 267-68 

Petroleum Regulatory Board 
(Deb. II, Vol: XVIII, 02-03-2006) 
Col. 201-09 

P.tll. Sbri Balas.beb Viklle 
Agricultural Equipments 

(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 44248 

Amendment in Section 377 ofIPC 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 230-31 

Amendment to Banking Regulation Act 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 294-9S 

Amendments to Co-operative Laws 
(Deb. 13, Vol. XVIII. 06-03-2006) 
CoI.14S 

Assistance for SSSlHSC Boards 
(Deb. 20, Vol. XVIII, 14-03-2006) 

• CoI.228 
Banks Lending Rates 

(Deb. 7, Vol. XVII, 24-02-2006)-
Col. 119-20 

BSNL Services in Rural Areas 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col301~ 

Central Assistance under Post Matric 
Scholarship Scheme 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 221-22 

Chikunguniya Menace 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col16S-67 

City Development Plan 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. liS 

Clearance to Ice-Cream Units in NCT of 
Delhi 
(Deb. 34, Vol.· XX, 22-05-2006) 
Col. 278-79 

Clinical Trial ofExubera 
(Deb. 15, Vol. xvm, 08 .. 03-2006) 
Col. 139 
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Closure of Rural Bank Branches 
(Deb. 17, Vol. XV/II, 10-03-2006) 
Col. 285 

CNG Filling Stations 
(Deb. 27, Vol. XIX, 11-05-2006) 

, Col. 263-64 
Computerisation of Post Offices in 

Maharashtra 
(Deb. 2. Vol. XVII, 17-02-2006) 
CoJ.2S4 

Crop Insurance Bill, 2005 by Shri Iqbal 
Ahmed Saradgi-Consid, 
(Deb, 28. Vol. XIX. 12-0S-2006) 
Col. 46S-73 

Day Care and Creche Facilities 
(Deb. 30, Vol. XIX, 16-0S-2006) 
COJ.307-OS 

Delay of Indian Airlines Flights 
(Deb. 16, Vol. XVIII, 09-03-2006) 
COJ.14S-46 

Diesel Car by Maruti 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 152 

Discovery of E-Mail Wonn 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 123-24 

Distribution Network of SAIL 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoI.IJO 

Exhibition and International Trade Fairs 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 108-29 

Fertilizer Subsidy to Farmers 
(Deb. 8, Vol. XVII, 27-02-2006) 
0,1.234-35 

Financial Assistance for setting up of 
Agro and Rural Industries 
(Deb. 14, Vol. XVlII, 07-03-2006) 
0,1.89-90 

Gauge Conversion of Kanpur-Mathura 
Railway Line 
(Dob. 27, Vol. XIX, 11-0S-2006) 
0,1.239 

Generation of Electricity 
(Deb. 33, Vol. XX, 19-05-2006) 
C01.203'()5 

Income Tax on Co-operative Banks 
(Deb. 2S, Vol. XIX, 12-05-2006) 
COI.S-9 

Increase in Entry Fee 
(Deb. 32, Vol. XX, IS-OS-2006) 
0,1.116-17 

Increase in Frequency of Delhi-Srinagar 
Flight 
(Deb. 32, Vol. XX, IS-05-2006) 
0,1. 125-26 

India-Pakistan Marine Export 
(Deb, 14, Vol. XVIII, 07-03-2006) 
CoJ.364-66 

Indo-Ujbekistan Cooperation in 
Hydrocarbon Sector 
(Deb. 32, Vol. XX, IS-05-2006) 
Co1.213-14 

Issue of Airport Entry Passes 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col.12S 

Kisan Credit Card 
(Deb, 17, Vol. XVIII, 10-03-2006) 
Col. 23 1-44 

Landline Telephone Connections 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 279-SI 

Lose due to Strike 
(Deb. II, Vol. XVIII,. 02-03-2006) 
CoI.214 

Ministry of Agriculture 
(Deb. 20, Vol. XVIII, 14-03·2006) 
CoI.406-IS 

Mismanagement in CGHS Dispensaries 
.. (Deb, 31, Vol. XX. 17-05-2006) 
Col. 66-72 

Nanded Railway Division 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 237-38 
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Non-activatlon ofST.D Facility 
(Deb. 31, Vol. XX, 17·05·2006) 
Col. 323-24 

Opening of Schools under KGBV 

Standbaa Conunia. on DefelICII n.II 
and EleYenth Ropon. PaiN .... 
(Deb. 3', Vol. XX, 23-05-Z8t6,· 
Col. 376 

(Deb. 14, Vol. XVIII, 07-03-2006) Subsidy Burden on Oil PSU. 
Col. 402-04 (Deb. 32, Vol. XX, 18-05·2006), 

Permission to Foreign Airlines Col. 121-30 

(Deb. 32, Vol. XX, 18-0'-2006) SuicidebyFanners 
Col. 291 (Deb. 29, Vol. XIX, 15-05-2006) 

Population of Vulture Col. 52·53 
(Deb. 8, Vol. XVII, 27-02-2006) Telephone Facility in Vii. 
Col. 277-78 (Deb. 2, Vol. XVII, 17-02-2006) 

Private Participation for Creating Modern 
Infrastructure at Railway Stations 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 296-97 

Protest against Privatisation of Airports 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 121-22 

Raids ofBSEINSE Officers 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 365-66 

Rental Charges ofBSNL and MTNL 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 273-74 

Repairing ofNeral-Matheran Railway Line 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 156-'7 

Col.2S"'S 
Textile Export 

(Deb. 35, Vol. XX, 23-05·2006) 
CoL 2'8-'9 

Transfer of Land to Mlhlnthtra 
(Deb. 16, Vol. XVIII, 09-03 .. 2006) 
Col. 189-90 

Upgradation of Rail Pasaenlm 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 139-40 

V.C.Cards 
(Deb. 12, Vol. XVIII, 03·03·2006) 
Col. 134 

Visa Policy 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 92-93 

Revenue Reserve PatIJ, Sbrl D.D. 
(Deb. 17, Vol. XVIIl, 10-03-2006) BTS in Maharuhtra 
Col. 168-69 (Deb. 2, Vol. XVII, 17.02-2006) 

Review of Coastal Regulation Zone, 
Notification, 1991 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 120-21 

Separate Development Board 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 139 ... 0 

Setting up of Cuhew Board 
(Deb. 30, Vol. XIX, 16·05-2006) 
CoL 153 

Col. 245 
Fake Currency 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 411-13 

Narco Teat Facility 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col. 137-39 

Setting up of New BTS 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 153 
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p ..... SIIrtDa_" ..... ..., 
Electronic Telephone Exchanges in 

Mahnshtn 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col.IS2 

Fake Currency 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.411-13 

lITigation Projects ofMaharashtra 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 164-68 

Kiun Credit Card 
(Deb. 17, Vol. XVIIl, 10-03-2006) 
Col. 231-44 

Naxalite Attacks 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 173-76 

Need to take ri1easures to check circulation 
of counterfeit currency in the country 
(MUR3n) 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 321 

Opening of Primary Health Centres 
(Deb. I S, Vol. XVIII, 08-03-2006) 
Co1.11l-12 

, Promoting Sports among Children and 
Youth 
(De1>. 26, Vol. XIX, 10-05-2006) 
Col. 231-32 

Patil, Sllrt Jaysiuano G.lbad 
Railway Budget-2006-2007-General 

Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 409-10 

Patn, saari S11lvnJ V. 
Blasts in Varanasi, Uttar Pradesh (St.) 

(Deb. I S, Vol. XVIII, 01-03-2006) 
Col. 322-24 

Code'ofCriJninaI Procedure (Amendment) 
. Amendinlltill. 2006-C0nsidered and 
PUI 
(Deb. 33. Vol. XX. 19-0S-2006) 
Col4S5-S7.473-74 

Communal Violence in different parts o( 
the country lOUR 193) 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 500-10 

Constitution (One Hundred and Fifth 
Amendment Bill), 2006---C0nsid. and 
Pass 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 507-50 

Constitution (One Hundred and Fifth 
Amendment) Bill. 2006 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 452-53 

Demands for Gnmts (General)-2006-2007 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 438-S4 

Government of Union Territories and the 
Government of National Capital 
Territory of Delhi (Amendment) Bill, 
2006- Consid. and Pass 
(Deb. 10, Vol. XVII. 01-03-2006) 
Col. 276-77,283-19 

Killings of several persons in Doda and 
Udhampur Districts on 1st and 13th 
May, 2006 (AM) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 517-26 

Situation arising out of alleged brutal 
attack and killing of Adivasis by Police 
in Kalinganagar in Orissa (CA) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 357-59,375-80 

Situation arising out of Communal Violence 
in different parts of the Country (CA) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 418-22, 427-21 

Situation arising out of increasing Naxalite 
and Maoist activities in the Country 
and steps taken by the Government in 
regard thereto (C.A.) 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 561-65, 579-88 
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Paeu, Sllri SbrinAw .. Dada .. heb 
Ban on Dance Bar 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 69 

Clearance for Road Construction . 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 124-25' 

Condition of Road in Maharashtra 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 235 

Construction of National Highways 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 271-93 

Expansion ofBSNL Services 
(Deb. 7, Vol. XVII, 24-02-2006) 
CoI.61~3 

Expenditure on Foodgrain Distribution 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 117-18 

Income Tax on Co-operative Banks 
(Deb. 28, Vo1. XIX, 12-05-2006) 
Col. 1-10 

Installation of Mobile Phone Towers 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 68 

Installation of Wind Mills 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 236-37 

Introduction ofTenninator Technology 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.3II 

Loading Facility at Karad Railway Station 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 190-91 

Naxalite Attacks 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 173-76 

Need to connect all the villages by roads 
under Pradhan Mantri Gramin Sadak 
Yojana in Satara district, Maharashtra 
(MUR377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 369 

Need to provide funds to the Government 
of Maharashtra for undertaking lift 
irrigation scheme at Hanabarwadi and 
Dhanagarwadi in Karad Tehsil ofSatara 
district in Maharashtra (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 333 

Ninnal Gram Yojana 
(Deb. 33, Vol. XX, \9-05-2006) 
Col. 202-04 

Non-Disbursement of Pension to Freedom 
Fighters 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 89-91 

Opening of Computerised Reservation 
Centres at Karad and Satana Railway 
Stations 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 4748 

Promotion of Rural Tourism 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 26-34 

Promotion of Stem Cell Research 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 236-38 

Proposals for Forest Development 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 196-97 

Protest of NG9s Against Foreign 
Contribution BiI~ 2005 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 297 

Railway Budget, 2006-2007-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 337-38 

Shifting of Cantonment Boards 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 279-80 

Ship Breaking Industry 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 14243 
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Shonap of Surseou 
(Dob. 15. Vol. XVIII, 08·03-2006) 
Col. lOS 

Subsidy Burden on Oil PSU. 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 128-30 

Technical Education in Rural Areas 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col. 82-83 

Padl. Shrimati Rupata' D. 
Chikunguniya Menace 

(Deb. 31, Vol. XX, 17-0'-2006) 
Col. 165-67 

Fake Currency 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col.41l-13 

Problems of Indians Workers in Gulf 
(Deb. 31, Vol. XX, 17·0'-2006) 
Col. 162-64 

Reservation for SCslSTs in Private Sector 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 257-59 

Restoration of Democracy in Nepal 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 9-15 

Threat to Historical Herita,es 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 122-23 

Trade Centres 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 104 

Patle. Shrl Shllhupal 
Agreement with China to Check Narcotic 

Smuggling 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 99 

Agreement with Foreign Companies for 
Steel Units 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 174-75 

Aircraft Accidents 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 14-16 

Assistance to States for Irription'Projects 
(Deb. 3, Vol. XVII, 20-02-2006) 
Co1.208~9 

Citizenship of Terrorists 
(Deb. 30, Vol. XIX, 16-0'-2006) 
Col. 361-62 

Clubbing of Sub Schemes in Agriculture 
(Deb. 13, Vol. XVIIJ, 06-03-2006) 
CoI.2SI-'4 

Communication Services Under a Sinale 
Network 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 169-70 

Complaint Against LPG Distributors 
(Deb. 6, Vol. XVII; 23-02-2006) 
Col. 24448 

Development of Arable Land 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 133-34 

Disappearance of Explosives from a 
Merchant Navy Ship 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 268-70 

Discontinuance of Power Subsidy to 
States 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 167-68 

Discovery of New Oil and Gas Areas 
(Deb. 11. Vol. XVIII, 02-03-2006) 
Col. 70-71 . 

Effect of Tsunami on Sea Food Industry 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 286-87 

Export of Whisky 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 227 

Foreian Aid for Power Sector 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col.ln-89 
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Foreian Educational Institutions 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. ISS-56 

Foreigners Visit in India 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col.103~ 

Free Distribution of Power 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 199-20] 

Funds Spent for Railway Projects 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 66-67 

Godian and Baramati Airpons 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 195-96 

Maximum Retail Price forTY ChaMeIs 
(Deb. 29, Vol. XIX, t 5-05-2006) 
Col.ll5..a6 

Mep Railway Projects 
(Deb. II, Vol. XVIIl, 02-03-2006) 
Col. 150 

Merger ofRRBs 
(Deb. 17, Vol. XVIII, 10-03-2006) Col 2.'·'. 

Mid-day Meal to Students Studying in 
Mad.nu 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. ]56-57 

Ministry of Agriculture 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. ,474-77 

Hostel Facilities to Girls Myanmar-India Gas Pipeline Project 
(Deb. 20, Vol. XVIII, 14-03-2006) (Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 30S.o7 Col. 175-76 ' 

I LO's Report on Ch i1d Labour National Rural Energy Security Programme 
(Deb. 3, Vol. XVII, 20-02-2006) (Deb. 5, Vol. XVII, 22-02-2006) 
Col.22S Col. 121-22 

Import ofTextile Machinery 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 153-54 

Indians Killed in Haj Stampede 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 148-60 

Infiltration through Indo-Pak Border 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 11-22 

Iron-Ore Mines on Lease 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 171-72 

Jan Kerosene Pariyojana 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 280-82 

Loan by Regional Rural Banks 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 181-83 

Loans to Fanners 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 130-33 

Natural Gas Pipeline Policy 
(Deb, 11, Vol. XVIII, 02-03-2006) 
CoI.IS9-60 

Need to declare Minimum Support Price 
of paddy at Rs. 1000 per quintal for the 
benefit of farmers in Gondia district, 
Vidarbha, Maharashtra (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 339 

Need to enquire into alleged irregularities 
in the sale ofrailway tickets in Gondia-
Chanda section of Nag pur Division in 
Bilaspur Zone (MUR 377) 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 396 

Online Monitoring of Rural Development 
Proarammes 
(Deb. 7, Vol. XVII. 24-02-2006) 
Col. I 34-3!! 

Power Projects 
(Deb. 10. Vol. xvn, 01-03-2006) 
Col. 21S-26 
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Price of Tea in International Market 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 343-44 

Production of MustBrd 
(Deb. 8, Vol. XVII, 27·02·2006) 
Col. 273-74 

Setting up of Special Companies for Power 
Generation 
(Deb. 5, Vol. XVII, 22-02-2006) 
CoI.l71-72 

Shortcomings in Programmes for lniption 
Facilities 

Qualityc~Education (Deb. 8, Vol. XVII, 27-02-2006) 
(Deb. 20, Vol. XVIII. 14-03-2006) Co1.43-44 
Col. 273-74 I 

Q I. fF . S Small Scale Industrial Units 
ua Ity 0 oodgraln tocks I 
(Deb. 3, Vol. XVII, 20-02-2006) (Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 75-78 I Col. 200-06 

Quality of Rural Roads I Smuggling in Goods Train. 
(Deb. 2, Vol. XVII, J 7-02-2006) (Deb. 27, Vol. XIX, II -05-2006) 
Col. 95-99 I Col. 90-9 I 

Rajiv Gandhi National Fellowship I Steel Research Institute 
Scholarship Scheme for SC/ST I (Deb. 8, Vol. XVII, 27-02-2006) 
Students I Col. 228-29 
(Deb. 6, Vol. XVII. 23-02-2006) IS' C d 0'1 R Col. 332-33 trateglc ru e I eserve 

I (Deb. 6, Vol. XVII. 23-02-2006) 
Relief Package to 1984 Riots Victims Col. 274-75 

(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 207-10 I Terrorist Activities through Samjautha 

Repeal of Essential ConunoditiesAct, 1955 Express 
(Deb. 8, Vol. XVII, 27-02-2006) (Deb. 4, Vol. XVII, 21-02-2006) 
Col. 220 Col. J 83 

Revival ofKrishi Vigyan Kendras i Tourist Guides at Historical Monuments 
(Deb. 19, Vol. XVIII. 13-03-2006) I (Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 48-49 i Col. J 20-21 

Rural Mobile Phone Scheme of Tsunami/Earthquake Victims 
Bangladesh (Deb. 4, Vol. XVII, 21-02-2006) 
(Deb. 14, Vol. XVIII, 07-03-2006) Col. 111-12 
Col. 113-14 

Sale of Spurious Drugs 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 109-11 

Schemes under Bharat Nirman Yojana 
(Deb. 5, Vol. XVII, 22-02-?'006) 
Col. 138-39 

Setting up ofGramift Vyavasayik Kendras 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 470-72 

Uniform STD Rates 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 262-63 

Utilization of Funds under SSA 
(Deb. 14, Vol. XVIII. 07~03-2006) 
Col. 393-96 

Water Crisis in Reservoirs 
(Deb. 10. Vol. XVII, 01-03-2006) 
Col. 98-101 
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Paul, Dr. Sebastian 
Demands for Grants (GeneraJ}-2006-2007 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 430-3 1 

Finance Bill, 2006-Consid. and Pass 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 69 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 463-64 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-0., 
(Deb. 11. Vol. XVIII, 02-03-2006) 
CoI.413-14 

Pawar. Sliri Sharad 
Constitution (One Hundred and Sixth 

Amendment) Bill. 2006-lnt. 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 493 

Indian Council of Agricultural Research 
Society-Election 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 463-64 

Ministry of A.,iculture 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 512-37 

Outbreak of Avian Influenza (H5) in 
Navapur, District Nandurbar in 
Maharashtra (~t.) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 296-97 

Suicide by farmers in various parts of the 
country (DUR 193) 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.590-609 

Pilot. Slari Sac:bin 

India's Vote in lAEAon the Issue oflran's 
Nuclear Programme (DUR 193) 
(Deb. 8; Vol. XVII, 27-02-2006) 
Col. 386-89 

pjn8le. Sbrl Devlda. 
Air Service between Mumbai and Nasik 

(Deb. 32. Vol. XX, IS-05-2006) 
CoJ.123 

Air Service from Nasik 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 25S-59 

Beautification ofChaitya Bhoomi Stupa 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 94-95 

Conversion of Two Lane Highways into 
Four Lane 
(Deb. 26,' Vol. XIX, 10-05-2006) 
Co1.317-IS 

Development of Tourist places 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 102-03 

Export ofGrapeslWine 
(Deb. 20, Vol. XVIII. 14-03-2006) 

. CoI.1SI-82 

Financial Crisis in Ghatahar Electric 
Project in Mahal'ashtn 
(Deb. 2S. Vol. XIX. 12-05-2006) 
Col. 188 

Funds to Maharashtra under NHM 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoJ.2n 

Granting Voting Rights to Overseas 
Indians 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoJ.396 

Internet Facility on Dolphin Mobile 
Service 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 469-70 

Agro-Credit Card for Farmers Loans Written off by Cooperative Banks 
(Deb. 13, Vol. XVIII, 06-03-2006) (Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 41 CoI.140-41 
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Moderni.ation of Na,arsul Railway 
Station 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 186-87 

National Slum Development Proaramme 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 94-97 

Need to take steps for widening of 
Mumbai-Agra National Highway 
No.3 at Nasik, Maharashtra with a view 
to ensure smooth flow of traffic in the 
region (MUR 377) 
(Dob. 3, Vol. XVII, 20-02-2006) 
Col. 345 

Poor Sanitation in Rural Railway Stations 
(Deb. 27. Vol. XIX, 11-05-2006) 
CoI.J91 

Production of Grapes 

Survey ofNuik-Shirdi Line 
(Deb. 27, Yol. XIX, 11-05-2006) 
Col. 261 

Three LlngualCl FonnuJa 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col.IS3 . 

Urban Water Supply Programme of 
Maharashtra 
(Deb. 7, Vol. XVlI, 24-02-2006) 
Col. 169-71 

Ponnuawamy, Shri E. 
AaricuJturaJ I:.and for Reaidential and 

lndularill ~ 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 22 

Black Marketing of Coal 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 22 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 133-34 Corruption/Fraud Cases in Banks 

(Deb. 33, Vol. XX, 19-0S-2006) 
Promotion of Allopathy Col. 2S-26 

(Deb. I S, Vol. XVIII, 08-03-2006) I F d d \l' S h C I un sun er vanous c emes 
o .ISI-S2 (Deb. 16, Vol. XVIII, 09-03-2006) 

Railway Budget-2006-07-General Col.30 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 219-81 

Regulation ofTariff 
(Deb. 31, Vol. XX, 11-05-2006) 
Col. 124-25 

Reward in Averting Rail Accidents 
(Deb. 32-, Vol. XX, 18-05-2006) 
Col. 239 

Rise in Prices of Gold and Silver 
(Deb. 28, Vol. XIX, 12-05-2006) 
CoI.3)O-II 

Rise in Sensex 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 278-80 

Shortage -of Su~ 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 61-62 

Need to ensure proper implementation of 
Rural Development Schemes in 
Chidambaram Parliamentary 
Constituency,Tamil Nadu (MlJR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col.3S2 

New Curriculum for Teacher Education 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.2S4-55 

Production of Sugarcane 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 27 

Strategy to Counter Drought 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 88-89 

Prabhu, Sbri Suresh Prabbakar 
Anti-Dumping Cases 

(Deb. 35, Vol. XX, 23-05-2006) 
COJ.S7-58 
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Contempt of Courts (Amendment) Bill, 
2004~onsid. and P ... 
(Deb. 4, Vol. XVII, 21-02-2006) 
0,1.330·32 

Decen'tralisation of Bio-Diversity 
Authority 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 21 

Disinvestment of PSUs 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 368 

Enrolment of Students under SSA 
(Deb. 30, Vol. XIX, 16-05-2006) , 

Petroleum and NawraJ Gas RcaulatOry 
80Ird Bill, 2006-Conaid. 
(Deb. 23, Vol. XIX, 20-03-2006) 
CoL 1 .. 8-,.. 

Privatisation of Vocational Education 
(Deb. 30, Vol. XIX, 16-0S-2006) 
CoI.213 

Railway Freiaht Corridor Project 
(Deb. 27, Vol. XIX, 11·05-2006) 
Col. 10 

Restoration of Democracy in Nepal 
(Deb. 31. Vol. XX, 17-05-2006) 
0,1.13 

Col. 11-18 'SJumPopulItJon 
Export of Ready made Garments 

(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 29 

Free Trade Agreement 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col.376 

(Deb. 21, Vol. XIX, 12 .. 05·2006) 
CoI.ISS-87 

Small and Medium Enterprises 
Development Bill, 200S-<:onsid. cl 
Pass 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 373-16 

Fringe Benefit Tax Pradhan, Shri Ashok 
(Deb. 28. Vol. XIX. 12-05-2006) 
Col. 82-84 

Growth of Agriculture Credit 
(Deb. 28, Vol. XIX. 12-05-2006) 
Col. 275-80 

Horticulture Crops 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 110-84 

India's Vote in IAEA on the Issue oflran's 
Nuclear Programme (DUR 193) 
(Deb. 8, Vol. XVII. 27-02-29,,06) 
Cot.376-10¥.· 

Ministry of Agriculture 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col.SI0-12 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
an Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.S03-06 

Pradhan, Sbri Dhannendra 
Adequate Research Facilities for 

Ayurveda 
(Deb. 31, Vol. XX. 17-0S·2006) 

Inspection of Companies .. ; Col. 83-84 
(Deb. 28, Vol. XIX. 12-05-2006) Air Link to DitrerentPlaces in Orissa 
Col. 204-08 (Deb. 27. Vol. XIX, 11-05-2006) 

Inverted Duty Structure Col. 127 
(Deb. 33, Vol. XX, 19-05-2006) BijuPatnaikAirport 
Col. 393-94 (Deb. J 6, Vol. XVIII, 09-03-2006) 

Modernisation of Kolkata and Chennai 
Airpons. 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 178-79 I 

CoJ.115 
Cases of Cancer in Children 

(Deb, I~, Vol. XVIII, 01-03-2006) 
Col. 191-93 
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Committce on Petitions-Fourteenth and 
Fiftecnth Rcport-Presented 
(Deb. 35, Vol. XX, 23-0~-2006) 
Col. 375 

Construction of National Highways in 
Orissa 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 238-39 

Cut in Coal Production by CIL 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 23-24 

Cyclone-Prone Areas 
(Deb. 30, Vol. XIX, 16-05-2006) 
Co1.302-OJ 

Delay in Release of Funds under PMGSY 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 24849 

Development of Inland Watcr Transport 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 378-79 

Devclopment of Inland Water Transport 
in Eastcrn Region 
(Dcb. 26, Vol. XIX, 10-05-2006) 
Col. 529. 

Discovery of New Oil and Gas Areas 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 70-71 

Electricity Generation from Sea Waves 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 169-70 

Environmental Effects of Coal Mining 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 35-37 

Establishment oflREP Centrc in Orissa 
(Dcb. 28, Vol. XIX, 12-0~-2006) 

Col. 169-70 

Financial Assistance for Development of 
Tourist Spots in Orissa 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 218-19 

Generation of Employment Opportunities 
in Railways 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 191-92 

Health Condition of Unorganised 
Labourers 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 68-69 

Inclusion ofDhamra Shipping Harbour in 
NMDP 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 270 

Irregularities in Seiling of Bottled Water 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 188 

Ministry of Agriculture 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.S04 

Ministry of Home Affairs 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col 303-15 

Modern Technology of Agriculture 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 228-32 

Organic Fertilizer 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 319 

Performance of NOOs in Rural 
Development Sec10r 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 176-82 

Extension of National Child Labour Project Plight of Minorities in Bangladesh 
(Dcb. 29, Vol. XIX, 15-05-2006) (Dcb. 31, Vol. XX, J 7-0~-2006) 
Col. 84-85 Col. 294 

Extra Co-curricular Activities in CCIUraI 
Universities 
(Deb. 30, Vol. XIX, 16-05-2006) 
Cot. 141 

Preservation and Promotion of Tribal 
Culture 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col 191-92 
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Production of Foodgrains 
(Deb. 29, Vol. XIX, 1'-0'-2006) 
Col. 41':.11 

Programmes in Regional Indian 

Use of Hindi' Lanlua •• , ,for 
Correspopdence . ' 
(!lob. %0, Vol. XVIII, 14-03.2OM) 
Col. 286-87 

Langu"es Verification ofMembenhip o~ 
(Deb. 11, Vbl. XVIII, 02-03-2006) Unions in EPFO 
Col. 157 (Deb. 29, Yol. XIX, .,-05-2006) 

Programmes on Nationalism . to!. 4'34-35 
(Deb. II, Vol. XVIII, 02-0~-2006) Pradba ... SluiPrua ... 
Col. 81 

Railway Budget-2006-07~General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II. Vol. XVIII, 0~le2OO6> 
Col. 383-86 . 

Rural Water Supply under Swajaldhara 
(Deb. 33, Vol. XX. 19-4)'-2006) 
Co1.18~ 

~ j 

Self Help Groups Scheme. Agriculture 
(Deb. 29, Vol. XIX, 15 .. 05-2006) 
Col. 283-B4 

Sick Industries 
(Deb. )S, V91. XX. l3-0~-2006) 
Col. 186-&7 ,lI " 

Situation arising out of aW.pct brutal 
attack and killing of Adivuis by Poliet 
in Kalinganagar in Orissa (CA) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.363~ 

Sub-Committee on Road Tra.sport 
Industry 
(Deb. 29, Vol. XIX, 1'-05-2006) 
Col. 369 

Sui~ide by Farmers in various parts of the 
country (DUR 193) 
(Deb. 31, Vol. XX, 17-05-2006) 
CoI.549-~1 

Survey of Cancer Cases 
(Deb. 31, Vol. XX. 17-05-2006) 
Col. 195 

Terrorists and Traden NexCis 
(Deb. 35, Vol. XX, 23-0'·2006) 
Col. I ()4.()5 

Revision ofpay sc:aJea ofRRBI En.,IoyeII 
(Deb. 12, Vol. XVIII, 03-O3~2006) 
Col. 98.99 

P ..... d. Shri Harikew" 
Ab$.Con~ing Criminals , 

(De~. 20. VOl. XVIII, 14-03-20(6) 
CoI.~0-32 . 

!..:.-. 

Adulteration in Petroleum Products 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 190-91 

Allocation of Funds to'"Rural Poor 
(Deb. 17, Vol. XVIII. I CH»3.2006) 
CoL 115-16 '. 

Bharat Nirman Yojana . 
(Deb. 26. Vol. XIX, 10-05-2006) 
Col. 478-79 

Budget (GCIIeI'aI)-2006-07 
Demands for Cinnts-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 296-99 

Cases against FCI Officials 
(Deb. 29, Vol. XIX. 15-05-2006) 
Co1.359~1 

Construction ofNationaJ Highways 
(Deb. 15, Vol. XVIII. 08-03-2006) 
Col. 271-93 

Corruption in BSNL IIId MTNL 
(Deb. 12. Vol. XVIII, 03-03-2006) 
CoL 240 

Cottage Industry in Poor sa. 
(Deb. 14t Vol. XVDI, 07-03-2006) 
Col. 277-79 
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a.ion of Employment Opportunities 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoI.IUa 

Drug De-addiction Centres 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 14-16 

ExpertConmiUee ofUPSC 
(Deb. 26, Vol. XIX, 10·05·2006) 
Col. 229-30 

Foreip Banks in Rural Areas 
(Deb. 33, Vol. XX, 19·05-2006) 
Col 196 

Grievance Cells in Hospitals 
(Deb. 15, Vol. XVIII, 01-03-2006) 
Col. 110-11 

Implementation of Official Language Act 
(Deb. 14, Vol. XVIIl, 07-03-2006) 
CoL 363-64 

Increase in Price of Essential Commodities 

Need to clear the proposal of the 
Government of Uttar Pradesh for 
inclusion of certain castes in the list of 
Scheduled Castes (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 490 

Need to open the Branches or 
Nationalised Banks in Salempur 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 22 

Need to review the functioning of Indira 
Awas Yojana in Dcoria district with a 
view to construct more houses for the 
poor people living in the region 
(MUR377) . 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 320-21 

(Deb. 3, Vol.. XVII, 20-02-2006) Out of Tum Flats Allotted by DDA 
CoI.263~1 (Deb. 21, Vol. XIX, 12-05-2006) 

Integrated Development in Power and Col. 234-35 
Associated Sectors 
(Deb. 5, Vol. XVII, 22-02-2006) 
CoI.163~1 

Irrigation Schemes of Uttar Pradesh 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 115-90 

Kissan Seva Kendra 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. SO-52 

Labour Force 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 3-5 

Misuse of Funds by NGOs 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 200 

Misuse of Schemes by Exporting Firms 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 293-95 

Modernising Functioning of Courts 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 150-51 

Payment of Outstanding Dues 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 268-72 

Prices of Pulses 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 58-62 

Production by Agro and Rural Industry 
Units 
(Deb. 14, Vol. XVIII, 07-03~2006) 
Col. 11-28 

Railway Projects in Uttar Pradesh 
(Deb. II, Vot. XVIII, 02-03-2006) 
Col.3843 

Replacement of Equipment in 
Doordarshan Kendras 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 112 

Reservation to OBC in KVSINVS 
(Deb. 14, Vol. XViii, 07-03-2006) 
Col. 399 
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Rural Godowns 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 284-91 

Setting up of Centres by IGNOU 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 105.07 

Special Economic Zones 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 237-39 

Stress amongst PMF Personnel 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 98-99 

Task Force for Hawkers 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 152-54 

Theft of Parts from Locomotives and 
Coaches 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col.ll6 

Welfare of Sports Persons 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. Il6-l8 

Working of Passport Offices 
(Deb. 5, Vol. XVII, 22-02-2006) 
Co1.6S~8 

Prasad, Shri ulman! 
Budget (General)-2006-07 
Demands for Grants--2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 351-53 

Financial Assistance under Ministers 
Discretionary Fund 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 153 

Ministry of Agriculture 
(Deb. 20, Vol. XVIIl, 14-03-2006) 
Col. 430-3 I 

Reserved Posts for SCs/STs/OBCs 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 143 

Standing Committee on Labour-
Thirteenth and Fourteenth Report-
Presented 
(Deb. 3 J, Vol. XX, J 7-05-2006) 
Col. 404-05 

Verification of Caste Certificate 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 142 

Prasad, Shri Mahavlr 
Khadi and Village Industries Commission 

(Amendment) Bill, 2005-Consid. and 
Pass 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 416-19,437-39 

Small and Medium Enterprises 
Development Bill, 2005-Consid. and 
Pass 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 351-53, 377-79 

Purandeswari, Shrimati D. 
Constitution (Amendment) Bill, 2004-

(Insertion of new article 4SA) by 
Shri Suravaram Sudhakar Reddy-
Consid. and Withdrawn ' 
(Deb. 28, Vol. XIX, 12-05-2006) 
CoI.4SI-S8 

Radhakrishnan, Shri Varkala 
Cess Laws (Repealing and Amendment) 

Bill, 200S-Consid. and Pass 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 571-73 

Companies (Amendment) Bill, 2006-
Consid. and Pass 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 553-55 

Computerisation of Post Offices 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 16-J 7 

Contempt of Courts (Amendment) Bill, 
2004-.consid. 
(Deb. 2. Vol. XVII. 17-02-2006) 
Col. 348-51,358-60 
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Demands for Grants (General)-2006-2007 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 415-11 

Disinvestment of Power Finance 
Corporation 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 244-45 

Entry of Short Distance Passengers in 
Reserved Compartments 
(Deb. 6, Yol. XVII, 23-02-2006) 
Col. 227 

Extension ofSabari Rail to Trivandrum 
(Deb. 11, Vol. XVIII, 02-03-2006) 
CoL 16 

Finance Bil~ 2006 
(Deb. 22, Vol. XIX, 18-03-2006) 
Col. 129-34 

Integration of Rail and Road Systems in 
KeraIa 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 133-34 

Levy of User Charges 
(Deb. 5, Vol. XVII,. 22-02-2006) 
Col. 146-47 

Ministry of Apiculture 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI."13..aS 

Need to -.end People'. Representation 
Act, 1950 wiIh. view to-preYide voting 
rilhu to Non-resident Indians 
~377) 
(Oct.. 31, Vol. XX, 17-05-2006) 
Col 442 

Need to Mlend Peoples Representation 
Act .f 1950 with • view to confer 
v.tiq riaht on Non-Resident Indians 
(NUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 21 

Need to clear the proposal for setting up a 
new International Terminal at 
Trivandrum, Kerala by the Public 
"'~eItInent Board (MUR 377) 
(0.1». 16, Vol. XVIII, 09-03-2006) 
<;'oI.2IS-86 

Need to clear the proposals of the 
Government of Kerala relating to 
development of tourism in the State 
(MUR377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 271-72 

Need to set up a regional All India Institute 
of Medical Science at Trivandrum, 
Kerala (MUR 377) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 340-41 

Parliament (Prevention of Disqualification) 
Amendment Bill, 2006-Consid. and 
Pass. 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 494-97 

Petroloum and Natural Gas Regulation 
Board Bill, 2006-Consid. and Pass. 
(Deb. 24. Vol. XIX. 21-03-2006) 
Col. 122-25 

Recruitment Agencies 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 341-44 

Report of Committee to inquire into 
allegations of improper conduct in the 
Matter of Implementation ofMPLAD 
Scheme, for reprimanding and 
suspension of Members 
(Deb. 23, Vol. XIX. 20-03-2006) 
Col. 13-14 

Reservation in Educational Institutions 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 5 

Situation arising out of communal Violence 
in different parts of the Country (CA) 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 428 

Situation arising out of increasing Naxalite 
and Maoist activities in the Country 
and steps taken by the Government in 
regard thereto (C.A.) 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 574 

Situation arising out of the proposed 
reservation for OBCs in IIMs, IITs and 
other Higher Educational Institutions 
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of the country and steps taken by the 
Government in regard thereto (CA) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 428 

Statutory Resolution Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 
Ordinance, 2006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill, 2006 -
Consid. and Pass. 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 476-79 

Rai, Shri Nakul Dal 
Demands for Grants (General)-2006-2007 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 333-36 

Development of Agro Processing 
Industries 
(Deb. 19,· Vol. XVIII, 13-03-2006) 
Col.31 

Promotion of Tea 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. IS 

Railway Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 477-79 

Rajagopal, Shri L. 
Budget (General)-2006-07 
Demands for Grants-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 286-90 

Code of Criminal Procedure (Amendment) 
Amending Bill, 2006 -Considered and 
Pass. 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 459-61 

General Budget, 2006-2007-General 
Discussion, Demands for 
Supplementary Grants (General)-
2005-2006 and Demands for Excess 
Grants (General)-2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 402-07 

Need to bring suitable legislation 
providing for immediate medical 
treatment to the injured persons 
in medico-legal emergency cases 
(MUR377) 
(Deb. 34, Vol. XX,.22-05-2006) 
Col. 496-97 

Petroleum and Natural Gas Regulation 
Board Bill, 2006--C0nsid. and Pass. 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 92-94 

Railway Projects 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col.lO-31 

Rajender Kumar, Sbri 
Need to strengthen the rainfed river 

embankments in Haridwar 
Parliamentary Constituency, 
Uttaranchal (MUR-377) 
(Deb. lQ, Vol. XVII, 01-03-2006) 
Col. 270 

Rajendran, Sbri P. 
Adulteration in Petroleum Products 

(Deb. 27, Vol. XIX, 1l-OS-2006) 
Col. 190-91 

Alleged Murder of BRO Official in 
Afghanistan 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 93-94 

Allocation for Kasturba Gandhi Balika 
Vidyalaya Scheme 
(Deb. lO, Vol. XIX, 16-0S-2006) 
Col.ll2-ll 

Arrears of Payment to Hospitals from ESIC 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 189-90 

Bio-Medical Waste 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 358-62 

BSNL Expenditure in Villages/Remote 
Areas 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 199-200 
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Development of National Waterways 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 4546 

Development ofSabarimala 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 24345 

Effect of Tsunami on S~ Food Industry 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 286-87 

Extending Postal Facilities through a 
Franchising Scheme 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 87-88 

Food Coupons 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 127 

Law to Deal with Terrorism 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 14648 

National Telecom Policy 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 397-98 

Navratna Status of PSUs 
(Deb. 19, Vol. XVII1, 13-03-2006) 
Co 1.1 70-71 

Need to reduce the exorbitant charges for 
to and fro flight between Kerala and 

. Gulf Countries (MUR 377) 
(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 350 

Need to take steps to solve the crisis in 
cashew industry due to fall in the price 
of cashew kernels (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoI.J40.41 

Permission to set up an Airline 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 185-86 

Railway Budget (2006-2007)-General 
Discussion 

Demand for Grants on Account (Railways) 
2006-2007, Demands for SuppJernentaJY 
Grants (Railways) 2005-2006 

Demands for Excess Grants (Railways)-
2003-2004 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 293-94 

Revival ofNTC Mills 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 3640 

Setting up of Corpus Fund 
(Deb. 19. Vol. XVIII. 13-03-2006) 
Col. 51-52 

Setting up of National Institute of Organic 
Farming in Kerala 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 74-75 

Tsunami Relief 
(Deb. 35, Vol. XX. 23-0S-2006) 
Col. 138-39 

Rajenthiran, Shrimatl M.S.K. Bhavani 
Budget (General}-20U6-o7 
Demands for Grants-2006-o7 

(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 347-51 

Historical Worship Places 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 10 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 346-S0 

Railway Budget, 2006-2007-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 326-30 

Suicide by Farmers in various parts of the 
country (DUR 193) 
(Deb. 31, Vol. XX, 17-0S-2006) 
CoI.S28-31 

Ramadaa, Prot M. 
Air Traffic 

(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI.213·14 

Amendment in Minimum Wages Act, 1948 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoI.212 
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Budget (GeneraJ)-2006-07 
Demands for Grants-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.371-77 

Central Grant for Agricultural Research 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 223-24 

Communal Violence in different parts of 
the country (OUR 193) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 47S-S1 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 45 A) by 
Shri Suravaram Sudhakar Reddy-
Consid. 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 334-43 

Credit Problem in FPI 
(Deb. 13, Vol. XVIII, 06-03-2006) 
COl.13S 

Data on Availability of Water 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 99-101 

Deal with Clinton Foundation 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 98-99 

Delimitation Commission 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 30-33 

Demands for Grants (General)-2006-2007 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 397-401 

Desalination Plants 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 82-86 

Diversion of Funds of North Eastern 
Railway Region 
(Deb. 16, Vol. XVlII, 09-03-20(6) 
Col. 90-91 

Educational System 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 249-50 

Elementary Education 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 149-S0 

Equity Fund for New Agro and FoocI 
Processing Industries 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 122-23 

Finance Bill, 2006-Consid. arid Pass. 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 64-67 

Financial Assistance Schemes ofNMDFC 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 17-18 

General Budget, 2006-2007-General 
Discussion, Demands for 
Supplementary Grants (GeneraJ)-200S-
2006 and Demands for Excess Grants 
(GeneraI)-2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 345-51 

Gov~rnment of Union Territories and the 
Government of National Capital 
Territory of Delhi (Amendment) Bill, 
2006- Consid. and Pass. 
(Deb. 10, Vol. XVII, 01-03-2006) 
C01.2S0-82 

Hand Processing Units 
, (Deb. 30, Vol. XIX, 16-0S-2006) 

Col. 339-40 
Human Resources Development in FPI 

(Deb. 32, Vol. XX, IS-OS-2006) 
~1.132-33 

India's Vote in lAEAon the Issue oflran's 
Nuclear programme (DUR 193) 
(Deb. S, Vol. XVII, 27-02-2006) 
Col. 39S-400 

India-Pakistan Marine Export 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 364-65 

Indo-Pak People to People Contact 
(Deb. IS, Vol. XVIII,OS-03-2006) 
Col. ISS 
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Khldi ind Vilfaae Indbstries Commission 
BI 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 206 

Mill Gate Price Scheme 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 271-73 

Modernisation of Railway Stations 
P>eb. II, Vol. XVIII, 02-03-2006) 
Col. 183 

Motion of Thanks on the Psesident's 
Address 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 371-76 

Need to develop road infrastructure in 
ICamib1 rqion of the Union Territory 
ofPoncfK;herry (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 370 

Need to prepare a compJlChensive railway 
development plan with a separate 
Budget for Pondicherry (MUR 377) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 548 

Need to provlte special economic package 
for alround development of the Union 
Territory ofPondicherry (MUR 377) 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 506 

Outlay for Agricultural Research 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. l40-42 

Petroleum and Natural Gas Regulation 
Board Bill, 2006-C0nsid. and Pass. 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 106-10 

Powers to National Commission for 
Minorities 
(Deb. 16, Vol. XVlIl, 09-03-2006) 
Col. 165 

Pravasi Bharatiya Divas Programme 
(Deb. 15, Vol. XVIII, 08-03-2006) 
~1.91-92. 

Procurement of Sleeping Bags 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 296-97 

Programme of Advertisement in North 
Eastern Region 
(Deb. 34, Vol. XX, 22-0,""2006) 
C01.2S7-S8 

Prudential Exposure Limits 
(Deb. 17, Vol. XVIll, 10-03-2006) 
Col. 289--90 

Railway Projectl for Pondicherry 
(Deb. 11, Vol. XVIII, 02-03-2006) 
COl.14S 

Relaxation in Nonns under Swajaldhara 
(Deb. 33,Vo!. XX, 19-05-2006) 
Col. 291-93 

Report of Core Group for Tsunami 
Recovery and Rehabilitation 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.~ 

Rescheduling of Outstanding Central 
Loans 
(Deb. 31, VoJ. XX, 17-05-2006) 
Col. 190-91 

Revival ofNTC Mills 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 3640 

Setting up of Educational Complexes 
(Deb. 35, Vol. XX, 23-0S-2~06) 
Col. 264-73 

Shortfall in Plan Expenditure in Coal Sector 
(Deb. 10, Vol. XVII, QI-03-2006) 
Col. 115-16 

Situation arising out of the proposed 
reservation for OBCs in IIMI, IITs and 
other Higher 'Educational Institutions 
of the country and steps taken by the 
Government in regard thereto (CA) 
(Deb. 3 1, Vol. XX, 17-05-2006) 
Col. 425-26 
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Standing Committee OR Home Affaira-

One Hundred Nineteenth and one 
Hundred Twentieth Reports-Laid 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 410 

Steps for balanced and equitable 
development of all parts of the country 
(Res.) 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 372 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 47S-82 

0utbreK of Avian InftuaIza V .. (H5N I) 
(St) 
(Deb. 3, Vol. XVII, 20-02 .. 2006) 
Col. 297 

Post-Gra4uate Institute of Medical 
Educatioa and Itesearch, 
Chandigarh-Election 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.3S2 

Itfmakrisbna, Slari BIIdlp . 
Access Deficit Charge 

(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 61-62 

Subscribers Base ofBSNUMTNL Cancellation ofFtights 
(Deb. 21, Vol. XIX, 17-03-2006) (Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 23-24 Col. 12S-26 

Suicide by Farmers in various parts of the 
country (DUR 193) 
(Deb. 31, Vol. XX, 17-0S-2006.) 
CoI.S66-68 

Technology Research Centres by 
CAPART 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoI.19S-97 

Tenth Plan Outlay for NEC 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 384-85 

Training to Tackle Disasters 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 135-36 

Visit of French President 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 238-40 

Ramadoss, Dr. Anbumanl 
Constitution (Amendment) Bill, 2004 

(insertion for new article 47 A) by Shri 
Survaram Sudhakar Reddy-Consid. 
and Withdrawn 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 369-91, 93-94 

Need to ensure safety oflndian Nationals 
working in Afghanistan (MUR 377) 
(Deb. 31, Vol. XX, .17-05-2006) 
Col. 436-37 

Opening ofZonaI Cultural Centre 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col.lil 

Pilot Programme under SGSY 
(Deb. 17, Vol. XVIII, lO-03-2006) 
C01.18S-86 

Shortage of Pilots·, Engineers and 
Technical Staff' 

, (Deb. 11, Vol. XVIIl, 02-03-2006) 
Col. 77-78 

UpgradationIModemisition of Airports in 
States 
(Deb. II, Vol. XVIII, 02-0j-2q,06) 
Col. il-73 

Ramab, Shri Jainm 
Cess Laws (Repealing and Amendment) 

Bill, 2005-Consid. and Pas •. 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 562-66, 578-8S 

Coffee Board-Election 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 406-07 
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Rana. Shri Gurjeet Singh 
General Budget. 2006-2007-General 

Discussion. Demands for 
Supplementary Grants (General)-
2005-2006 and Demands for Excess 
Grants (General)-2003-2004 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 545-47 

Goods without BIS Certification 
(Deb. 34. Vol. XX, 22~05-2006) 
Col. 205-06 

Need to issue certificates to the families 
of those missing since 1984 riots for 
the purpose of filing claim 
Compensations (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 359-60 

Railway Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 442-43 

Rana. Shri Kashinm 
Action for Recovery of Loan 

(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 113-17 

Assistance for Survey 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 251-54 

Bharat Nirman Yojana 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 478-79 

Committee on Functioning of AIIlA 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 80 

Constitution (Amendment) Bill, 2006, 
(Amendment of articles 75 and 164) by 
Shri Kashiram Rana-Int. 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 443 

Construction of Highways 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 145-46 I 

Construction of National Highways 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 271-93 

Credit to Agriculture Sector 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 20-29 

Declaration of National Highways 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.411-18 

Delay in Payment of Provident Fund 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 186-88 

Demand of Kerosene in States 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 89-92 

Electrification of Railway Lines 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col.ln-79 

Embezzlement of Funds in ITDC 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.217-18 

Export ofReadymade Garments 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 22-23 

Export of Sugar 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 370 

Export ofTextiles 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 21-22 

Exports made from Special Economic Zone 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 96-97 

Facilities to Ex-Servicemen 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 281-85 

Finance Bill, 2006 
(Deb. 22, Vol. XIX, 18-03-2006) 
Col. 93-98 

FM Radio Stations 
(Deb. 29. Vol. XIX, 15-05-2006) 
CoI.40I-IO 
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Free Legal Assistance for Consumer Cases 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 209-10 

Free Residential Schools for SC/ST/OBC 
and Minorities Children 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 74-76 

Functions ofMRTP 
(Deb. 21. Vol. XIX. 17-03-2006) 
CoI.217-18 

Godowns Near Procurement Centres 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 186-87 

Golden Quadrilateral Project 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 39-41 

National Institute of Fashion Technology 
Bill, 2006--Consid. and Pass 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 657-61 

Need to develop Dandi Yatra route as a 
heritage project in Gujarat (MUR 377) 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 386 

Need to ensure that derogatory remarks 
made against late Sardar Patel in the 
History Book prescribed in Delhi 
University are expunged (MUR 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 499 

Need to make available LPG Connection 
on demand (MUR 377) 
(Deb. 31, Vol. XX, 17-05-2006) 

III Effects ofToiletries Col. 440 
(Deb. 15. Vol. XVIII. 08-03-2006) NPA Written Off 
Col. 113-14 (Deb. 21. Vol. XIX, 17-03-2006) 

Import/Export of Agricultural Products Col. 66-68 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 129-30 

Increasing CO2 Level and Depletion of 
Ozone Layer 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 256-57 

Institute for Testing Rice and Wheat 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 211 

Marketing to Telecom Circles 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 217-24 

Maximum Retail Price for TV Channels 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.ISS-86 

Ministry of Railways 
(Deb. 18, Vol. XVIII, 11-03-2006) 
Col. 22-23 

Modernisation of Sick Industries 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 116-17 

Payment of Outstanding Dues 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 268-72 

Petroleum and Natural Gas Regulation 
Board Bill, 2006--Consid. and Pass 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 90-92 

Policy Regarding Major Power Projects 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 97-98 

Private UniversitiesNocationallnstitutes 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 118-22 

Railway Budget, 2006-2007-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 356-61 

Rationalisation of Duty Structure 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 142 
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Recruitment for Terrorist Outfits (Deb. 31, Vol. XX, 17-0'-2006) 
(Deb. 30, Vol. XIX, 16-0'-2006) Col.321 -23 
Col. 117 llIal, SbrtJDati K. 

Reservation to OBC in KVSlNVS Motion of Thanks on the President's 
(Deb. 14, Vol. XVIII. 07-03-2006) Addres. 
Col. 399 (Deb. 5, Vol. XVII, 22-02-2006) 

Revival of Sick Industries Col. 461-63 
(Deb. 20, Vol. XVIII, 14-03-2006) llIaja .. SIt ....... Raajeet 
Col. 23-30 

Sea Erosion 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 164-65 

Setting up of Post Offices 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 241-43 

Setting up of Watchdog Committees 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 361-63 

Shifting of West em Railway Zonal Office 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 151-52 

Slum Population 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 185-81 

Terrorist Camps in Bangladesh 
(Deb. 35, Vol. XX, 23-05-20(6) 
Col. I 77-7S 

U nirrigated Land 
(Deb. 13, Vol. XVlII, 06-03-2006) 
Col. 146-149 

Violation of Companies Act, 1956 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 154-56 

Welfare of Street Children 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 33 

Widening of National Highway No.8 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 395-96 

Raaa, Shri Rabiader K ...... r 
Agencies .Involved in Construction and 

Maintenance of National Highways 

Computerised Reservation Centres 
(D,b. 27, Vot. XIX, 11-05-2006) 
Col. 179 

Homoeopathic Colleges 
(Deb. 26, V.1. XIX, 10-05-2006) 
Col. 370-71 

Incentive to Jute Producing Farmers 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 75-76 

Jute Industry in Bihar 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 166 

Promotion of Ayurvedic, Unani and 
Homoeopathic Systems of Med~ines 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 260-68 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railwaya)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoL4S3-56 

Reguiarisation of Teachers Appointment 
in KVS on Ad-hoc Basis 
(Deb. 20, Vol. XVIII, 1"-03-2006) 
Col. 213 

Restoration ofBelahi Halt 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 96 

Revival of Sick Industries 
(Deb. 20, Vol. XVIIl, 14-03-2006) 
Col. 27 

Rao, Sbri D. Vitali 
Action Plan on Desalination Unit 

(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 243-44 
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Agricultural Produce Cess Act, 1940 and 
Produce Cess Act, 1966 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 237 

Autonomy to CSIR 
(Deb. 7, Vol. XVII, 24-02-2006) 
Co1.265~ 

Criteria for Declaring Classical Language 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 78-79 

Development of Various Forms of 
Medicines 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 207-08 

FDI in Textile Sector 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 97-99 

Funds for Educational Libraries 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 152 

Higher Education 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 50 

Implementation ofMid-day-Meal Scheme 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 245-48 

Mega Project for Infrastructure 
(D~b. 17, Vol. XVIII, 10-03-2006) 
Col. 106-07 

MoU with AAPI 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 75-76 

Pravasi Bharatiya Divu-2006 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 72-74 

Protest Against GM Foods 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 14 

R&D for Rural Welfare 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 67-69 

Setting up of Satellite Hub 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 35-36 . 

Suggestion ftom Commercial Lobby 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 98-99 

Task Force to Resolve Tax Related 
Problems 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col.107~ 

Upliftment ofTdbals 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 62-64 

World Bank Loan to Power Grid 
Corporation ofindia 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 225-28 

Rao, Siul K.s. 
Abolition of Untouchability 

(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 166 

Adventure and Culture Tourism 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 82-85 

Agricultural Production 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 175-76 

Aircraft Accidents 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 14-16 

Anthrax Disease ia Gir Sanctuary 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 169 . 

Availability of Credit to Farmen 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 361-62 

I 

Captive Co-Generation Power Plants by 
SuprFirms 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 225-26 

Clinical Trials 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 17-19 
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Collection of ADC 
(Deb. 21. Vol. XIX. 17-03-2006) 
Col.60~1 

Committee on Estimates-Election 
(Deb. 4 •. Vol. XVII. 21-02-2006) 
Col. 266 

Companies Engaged in Domestic and. 
Foreign Market 
(Deb. 30. Vol. XIX. \6-05-2006) 
Col. 353-54 

Creation of Special Fund 
(Deb. 33. Vol. XX. 19-05-2006) 
Col. 332-33 

Domestic Workers 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 254-SS 

Exemption of Customs and Central Excise 
Duties 
(Deb. 28. Vol. XIX. 12-0S-2006) 
Col. 119-20 

Export of Agro Products 
(Deb. 30. Vol. XIX. 16-05-2006) 
Co1.159~2 

Export Share ofSSI 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 306-08 

FOI Flow in Textile Sector 
(Deb. 30. Vol. XIX, 16-0S-2006) 
Col. 224-26 

FDl in IT Sector 
(Deb. 3S. Vol. XX, 23-05-2006) 
Col. 170-72 

Finance Bill. 2006 
(Deb. 22, Vol. XIX, 18-03-2006) 
Col. 151-60 

Foreign and Domestic Investment 
(Deb. 28. Vol. XIX, 12-05-2006) 
CoI.314-15 

General Budget-General Discussion, 
2006-2007, Demands for Supplementary 
Grants (General), 2005-2006, Demands 
for Excess Grants (General), 2003-2004 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. SIS-29 

Guidelines for Dealing with Hostile 
Witnesses 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 102 

High speed Networking and Digital 
Connectivity 
(Deb. 31, Vol. XX, 17-05-2006)· 
Col. 196 

Higher Education 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 1-10 

HIV Positive of Sex Workers 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 320-21 

Impact ofFOI in Economic Reforms 
(Deb. lO, Vol. XIX, 16-05-2006) 
Col. 141-42 

Import of Oil 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 194-95 

Indian Companies in Engineering Services 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 82-83 

Industrial Gross Development Product 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 321-22 

Joint Capital Investment 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 254 

Joint Venture between AP and Foreign 
Country 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 114-15 

Manufacture of Indigenous PCs 
(Deb. 26, Vol. XIX, 10-05-2006) 
Co1.391-94 

Mechanism to determine MRP on Drugs 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 164 

Merger of Air India and Indian Airlines 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 189-90 
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Minimum Support Price to Farmers 
(Deb. S. Vol. ,-,VII, 27-02-2006) 
Col. 42-43 

Parliament (Prevention ofDisqualitication) 
Amendment Bill, 2006-Consid. and 
Pass 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 490-94 

Pending Projects under IWDP 
(Deb. 21, Vol. XIX, 17-03-2006) 
Co1.17-IS 

Performance of Special Economic Zones 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 256-SS 

Petroleum and Natural Gas Regulation 
Board Bill. 200~onsid. and Pass 
(Deb. 24. Vol. XIX, 21-03-2006) 
Col. 79-84 

Physical Punishment to Children 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col. 117 

Population of Tigers 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 63-65 

Primary Agricultural Cooperative Societies 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 249-51 

Private Sector Participation in Railways 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 203-05 

Processing Units for Quality Packaging 
(Deb. 32. Vol. XX, IS-05-2006) 
Col. IS9 

Production of Fertilizers 
(Deb. 13. Vol. XVIII, 06-03-2006) 
Col. 33-34 

Production of Foodgrains 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col.415-IS 

Production ofNano Chips 
(Deb. 12. Vol. XVIII, 03-03 -2006) I 
Col. 5-10 

Protection of Birds 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 43-44 

Public Equity for Public Airlines 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 125 

R&D Facilities in Pharma Companies 
(Deb. 2S. Vol. XIX. 12-05-2006) 
Col. 236-37 

Reducing Subsidies to Postal Services 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 337-44 

Reduction in Subsidy for PDS 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 258-59 

Research in Pharmaceutical Industry 
(Deb. 33. Vol. XX. 19-05-2006) 
Col. 236-37 

Rise in prices of essential commodities 
(OUR 193) 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 625-30 

Sale of Power on Commercial Basis 
(Deb. 2S. Vol. XIX, 12-05-2006) 
Col. 122-23 

Schemes for SCs/STs and OBCs for Higher 
Studies 
(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 202-04 

Sex Ratio 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 236-39 

Sexual Exploitation of Women 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 243-49 

Sharing of Spare Optic Fibre Cable 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 254-56 

Standing Committee on Finance-Thirty-
third Report-Presented 
(Deb. 2. Vol. XVII. 17-02-2006) 
Col.312 
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Steps for balanced and equitable 
development of all parts of the country 
(Res.) 
(Deb. 7. Vol. XVII, 24-02-2006) 
Col. 348-51 

Sting Operation 
(Deb. 29, Vol. XIX. 15-0S-2006) 
Col. 131-32 

Thorium Based Power 
(Deb. 33,-Vol. XX. 19-05-2006) 

.; Col. 309-11 
Upgradation of Airports 

(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 39-40 

Upgradation of Jaguar Aircraft 
(Deb. II. Vol. XVIII. 02-03-2006) 
Co1.l78-79 

Viruses Affected Pepper PrWuction 
(Deb. 13. Vol. XVIII, 06-03-2006) 
Col. 164 

Vlbnin-A Programme 
(Deb. 26, Vol. XIX, 10-03-2006) 
Col 533-40 

Weather Forecut to Fannen 
(Deb. I. Vol. XVII, 27-02-2006) 
Co1.4S-47 

Women Affected by HIV I AIDS 
(Deb. I S, Vol. XVIII, 08-03-2006) 
Col. 164-68 

a.o. Sllri Ra)'llpati SambuiVi 
Apeement between India and Russia 

(Deb. 21, Vol. XIX, 17-03-2006) 
CoL 24346 

Agreement with Saudi Arabia 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 296 

Aircraft Acquisition Committee 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.262~3 

Allocation of Funds for Technical 
Education 
(Deb. 3Q. Vol. XIX, 16-05-2006) 
Col. 229-30 

Amerdnent in Cr. PC 
(Deb. 20, Vol. XVIII. 14-03-2Q06) 
Col. 118-19 

Amendment to Press and Registration of 
Books Act, 1867 
(Deb. 16. Vol. XVIII, 09-03-2006) 
COl.2S1 

Attack of Pink Boll-wonn on Crop 
(Deb. 8. Vol. XVII. 27-02-2006) 
CoI.219 

Augmentation of Cellular Phone 
Equipments 
(Deb. 31, Vol. XX. 17-05-2006) 
CoI.16S 

Bagasse Based Power Projects 
(Deb. 3. Vol. XVll, 20-02-2006) 
Col. 270-71 

Ban on Tobacco 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 378-79 

Bilateral Agreements on Tourism 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Col. 32-38 

Bilateral Ties with Bangladesh 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 251-53 

Bt. Cotton 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 98-99 

Changing Provisions of FRBM Act 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. I 14-15 

Combating Communicable Diseases 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoIA72 

Aircraft and Pauenpr Traffic at Airports Conunittee on Airports Inftutructure 
(Deb. 27, Vol. XIX, 11-05-2006) (Deb. 6, Vol. XVII, 23-02-2006) 
CoL 110-11 Col. 321-~3 
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Conditional Accels System Expenditure on S.S.A. 
(Deb. 29. Vol. XIX. 15-05-2006) (Deb. 4. Vol. XVII, 21-02-2006) 
Col. 86-87 Col. 26-38 

Core Group on Non-Agriculture Market Export of Marine Products 
(Deb. 14, Vol. XVIII, 07-03-2006) (Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 399-400 Col. 57-59 

Cotton Export Fake Currency (Deb. 17, Vol. XVIII, 10-03-2006) (Deb. 14, Vol. XVIII, 07-03·2006) 
Co1.205~8 Col. 411-13 

Cotton Production FDI in Construction Sector (Deb. 2, Vol. XVII, 17-02-2006) 
Col. 87-88 (Deb. 30, Vol. XIX. 16-05-2006) 

Crackdown on Bulk Drugs Col. 326 

(Deb. 33, Vol. XX, 19-05-2006) FDI in Shipping Sector 
Col. 392-93 (Deb. 10, Vol. XVII, 01-03-2006) 

Credit to Small Scale Industries Col. 211-12 
(Deb. 4, Vol. XVII, 21-02-2006) FDI Proposals 
Col. 257-59 (Deb. 33, Vol. XX, 19-05 .. 2006) 

D.Ed. Courses Col. 56-62 
(Deb. 14, Vol. XVIII, 07-03-2006) Fertilizer Subsidy to Farmers 
Col. 273-74 (Deb. 8, Vol. XVII, 27-02-2006) 

Delegation from Dutch Col. 234-35 
(Deb. 35, Vol. XX. 23-05-2006) Flights from Hyderabad 
Col. 275-76 (Deb. 11, Vol. XVIII, 02-03-2006) 

Disinvestment of PSUs Col. 31 
(Deb. 28, Vol. XIX, 12-05-2006) Foreign Companies in Infrastructure 
Col. 368 (Deb. 7, Vol. XVII, 24-02-2006) 

Eco City Project Co1.207~8 
(Deb. 19, Vol. XVIII, 13-03-2006) Foreign Consultants in Textile Sector 
CoI.202~3 

Emission Free Coal Based Power Plants 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 124 

(Deb. 28, Vol. XIX, 12-05-2006) 
Foreign Investment Under NURM Col. 235-36 

Environmental Clearance Process 
(Deb. 12, Vol. XVIII, 03-03-2006) 

(Deb. 19, Vol. xvm, 13-03-2006) Col. 101 

Col. 228 Funds for Small and Marginal Farmers ~-

Expansion of AAY (Deb. 29. Vol. XIX, 15-05·2006) 
(Deb. 13, Vol. XVIII, 06-03-2006) CoJ.442 
Col. 3.13-14 Funds for Upgrading Touri!Vl1 Related 

Expansion of Business of Banks Infrastructure 
(Deb. 2. Vol. XVII. 17-02-2006) (Deb. 6, Vol. XVII, 23-02-2006) 
Col. 291-92 Col. 242-43 
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Genen1 Bud let 2006-2007~eneral 
Di,cullion, D.mandl for 
Supplementary Gnnts-(General) 
2005-2006 and Demands for Exceu 
OrInII{GeneraI) 2003-2004 
(Deb. 17, Vol. XVIII, 10-03-200&) 
Col. 365-70 

Increue in Price of Essen rial Commodities 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 263-68 

Indep.ndent Consumer Product testina 
mechanism 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 149-50 

Global Navigational Satillite System India Uzbekistan Trade 
(Deb. 15, Vol .. XVIII, 08-03-2006) (Deb. 35, Vol. XX, 23-05-2006) 
Col. 169 Col. 196-97 

GoM on Modernisation of Delhi and 
Mumbai Airports India-Pakiltan Marine Export 
(Deb. :2, Vol. 'XX, 18-05-2006) (Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 238 Col. 364-66 

Handi 0 R· ... Pro,1.M.. P I Indian TechnololY Centre in Moscow se!r ver 0.. :r-" to r v. (Deb. 17, Vol. XVIII, 10-"'-200.) 
(Deb. 26, Vol. XIX, 10-05-2006) Col. 276-77 
Col. 226-27 Indo PIk Trade 

HIV TatinS Kit 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 172-73 

liMa 
(Deb. 4, Vol. XVII; 21-02-2006) 
Col. 199-200 

Import ofEdible Oil 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 353 

IIaport ofGu tom M)'IIUIW 
(Deb. 16, Vol. XViII, 09-03-2006) 
CoL 114 

Import of Wheat 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 109-12 

Import of Wheat &om Allllralla 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 54-" 

Indo-Australia Coop.ration in Minins 
Sector 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 314-15 

Indo-ChinaAsreement in Aariculture 
(Deb. 29, Vol. X.X, 15-0'-2006) 
CoLlI'-17 

Jndo..Iran LNG Deal 
(Deb. 32, Vol. XX, 18-05-2006) 
CoL 131-39 

Indo-r.rael AareemeRt in Aarlculture 
Re.-ch 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 423 

(Deb. 34, Vol. XX, 22-05-2006) Ind~Pak Forelan Secretary Level Talks 
Col. 398-99 (Deb. 5, Vol. XVII, 22-02.2006) 

Incr .... in Amount under MPLAD 
s-.. 
(Deb. 15, Vol. XVIII, 0.-03-2006) 
ClDL24I-t2 

..... inEnuyF.. . 
(Deb. 32, Vo ... XX, .1 .. 05-2006) 
CeIL 116017 . 

Col. 205-07 
Ind~Ruula Nucl_ EneraY Coopention 

(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 191-92 

Iado-Runla rrade 
(Deb. 20, Vol. XVOl, 14-03-2006) 
CoL 331-32 
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Indo-US Agreement for Surveillance of 

Diseases 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 311-12 

Infant and Neo-natal Mortality 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 79-81 

Infiltration "ia Indo-Bangladesh Border 
(Deb. 4, Vol. XV:J, 21-02-2006) 
Col. 114-15 

Integrated Check Post on Nepal Border 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 226-27 

Introduction of Right to Education Bill 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 162 

Inverted Duty Structure 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 393-94 

Investment in France 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 242 

Investment in Saudi Arabia 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 71 

Investment Plan ofONGC 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 225-26 

Listing of Private Bonds 
(Deb. 33, Vol. XX, 19-05-2006) 
COl.11S 

Loss to Coffee Crops 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 287-88 

Meeting ofIndia-US Knowledge Initiative 
on Agriculture 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 314-15 

Mega Project for Inftutruc:ture 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 106-07 

Micro Credit 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.97 . 

Mission 2007 for Rural Knowl.cl •• 
Centres 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 243-45 

Modernisation of Hyderabad Airport 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 222-23 

National Dairy Development Board 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 269 

National Horitaae Sites Commiulon 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 214-15 

National Mission on Monument. and 
Antiquities 
(Deb. 32, Vol. XX, 18-05-2006) 
CoI.2INl 

Need to accorlt approval to the three 
pendinllrription ProJec:ta submitted 
by the Government of Andhn Pradesh 
for environmental clOlll'lDCO (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 483 

Need to clear pendinl drinkinl water 
proposals of the Government of 
Andhra Pradesh (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
CoL 66 

Need to clear the proposal of the 
Government of Andhra Pradesh for the 
development of Inland Waterway. tl 
Inland Water Transport (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 338-39 

Need to clear the proposal. of the 
Government of Andhn Pndnh for 
providing safe drinkina water in 1M 
State (MUR 377) 
(Deb. I, Vol. XVII,27-02-2006) 
Col. 325-26 
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Need to introduce circular trains linking 
Guntur, Tenali and Krishna Canal in 
Andhra Pradesh (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 267 

~Channels 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoL 330-33 I 

New National Road Transport Policy 
(Deb. 31, Vol. XX, 17-05-2006) 
CoL 101 

New VISa Rules by US 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoJ.39-40 

ONGC Report on DiscoverieslExpJorations 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI,245 

Pal·:.IC'~ '"lese Consulates along Indo-Nepal 
Border 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 280 

Rangarajan Corrunittee Report 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 19-21 

Rate of Agricultural Produce 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 296-97 

Refonns in Agriculture 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 239 

Review of Guidelines on Publi~-Private 
Partnership Projects 
{Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 20-21 

Review of Mineral Law 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 133-34 

Road Map and Strategy Plan for Public-
Private Partnership 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 309-10 

Safe and Standard practice in FP Sector 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 70 Pending New Railway Line Projects 

(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 167 Sale of Shares ofMUL 

Pennission to LCAs to Operate Flights 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 197 

Policy on Captive Iron Ore Mining 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 26J-62 

Policy on Mega Power Projects 
(Deb. 28, Vol. ·XIX, J 2-05-2006) 
CoI.l35-37 

Power Generation Target 
(Deb. I S, Vol. XVIII, 08-03-2006) 
Col. 231-32 

Procurement of Vessels to Detect Sea 
Mines 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 156 

Production of Foodgrains 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col 240-41 I 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 75 

Saudi Aramco's Participation in 
Visakhapatnam Refinery 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 223-24 

Scope ofIEPF . . 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 192-93 

Sea Food Processing Industry 
(Deb. 19, Vol. XVJIl, 13-03-2006) 
Col. 47-48 

Setting up of Fertilizer plant in Egypt by 
IFFCO 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 281-82 

Settillg up of Joint Venture in Fertilizer for 
Global Operation 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 368-69 
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Setting up of Public Health Foundation 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 596-97 

Settlement Commission on Overcharging 
Cases 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 229-30 

Shifting of Service Taxes to the States 
(Deb. 2S, Vol. XIX, 12-05-2006) 
Col. 377 

Shortage of Chilli 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 151-52 

Situation in Nepal 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 143-44 

Spectrum Policy 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 29-30 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 663-64 

Standing Committee on Water 
Resources-Fifth Report-Presented 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 30S 

Terrorist Camps in Pakistan 
(Deb. 5, Vol: XVII, 22-02-2006) 
Col. 177-7S 

Textile Exports 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 269-71 

Tobacco Growers 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 49-50 

Undertrials in Jail 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 291-92 

UNICEF Reminder on Malnutrition 
(Deb. 30, Vol. XIX: 16-05-2006) 
Col. 341-43 

Unifonn Tarifffor AIlImporta 
(Deb. 28, Vol. XIX, 12-O>200t) 
Col. 301 . 

Visit ofT extile Giants 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 157-5S 

Wheat for Food for Work Progra;nme, 
(Deb. 29, Vol. Xl X, 1 S-OS:20C6) 
CoJ.384-85 

World Bank Projects on Livelihood 
(Deb. 33, Vol. XX, 19-05-20(6) 
Col. 279-80 

Rathod, Sbrl Haribhaa 
Closure of Post Offices (H.A.H. Dfa.) 

(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 489 

Motion of Thanks on the Presid.t'~ 
Address 
(Deb. 5, Vol. XVII, 22-02·,2006) 
Col. 486-88 

Need for rehabilitation of migrant tribaJ·· 
labourers from Mehb'oobnagar~ 

Andhra Pradesh engaged in signallins 
and telephone cable laying work of 
railways in Nasik district, Maharashtra 
(MUR377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 242 

Need to include Gorboli language in the 
Eighth Schedule to the Constitution 
(MUR377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 317-IS 

Need to provide reservation for Nomadic 
tribes alongwith OBCs in hisher 
~ducational institutions (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006~ 
Col. 328-29 

Railway Budget -2006-07-General 
Discussion and Denulnds for GI'IIUI 
on Account (Railways)-20060001 
(Deb. 11, Vol. XVIII, e2-o3~2006l 
Col. 523-24 
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: '."icicle by f..-.a ill VIftNI PIr1I oftbe 
counIIy (DUI.1'9J) 
(Deb. 31, Yen. KX, 17-0.5-2006) 
'A1."3-" 

Ra¥ladraD, Sbrl PaD_a 
Brinaina Back Bodies of Indill1l Dying 

Abroad 
(Deb. 1.5, Vol. XVIII, 08-03-2006) 
Col.l.5O-SI 

Charaina ofHiahAir Fare by Airlines 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoJ.229-30 

Proposal to Eltablilh SAl Centre 
(Deb. 26, Vol. XIX, 10-0.5-2006) 
Col. 233 

Reftlelina Facility at Trivandrum Airport 
(D.b. II, Vol. XVIII, 02-03-2006) 
Col. 120-21 

Scholarship to Girl. 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 243 

Setting up of Cout Guard Station 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Co •. 89-90 

Settina up of Medicinal Proceainl Zones 
&)(Iublina of Trivandrum-Kanyakumari (Deb. 30, Vol. XIX, 16-05.2006) 

Railway Line Col. 25,3.54 
(Deb. 16, Vol. XVIII, 09-03-2006) Setting up of Railway Hospital at 
Col. 245-46 Trivandrum 

BelueaflOn C... (Deb. 27, Vol. XIX, 11-05-2006) 
(Deb. 14, Vol. XVIII, 07-03-2006) Col. 104 
Col. 367-74 

Electrical Engine Repairi.,. Unit 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 187 

Export Shire ofSSI 
(Deb. 14, Vot. XVIII, 07-03-2006) 
Co1.3~8 

Plwna ftoomTrlVIIIdrwn 
(D.b. 16, Vol. XVIII, 09-03-2006) 
Col. 130 

Pore ian Educational Institutions 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoJ.ISS-.56 

lIE-Tickets throuah RTSAs 
(D.b. 27, Vol. XIX, 11-05-2006) 
CoL193-94 

Indiana in Pomp leila 
(Deb. 31, Vol. XX, 17-oS-2096) 
CoI.ti2 

LinkJna Thiruvanantbapurun to NHDP 
(D.b. ~6, Vol. XIX, 10-0.5-2006) 
Col. 515 

Mlnuflcture of Rockets 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 364-65 

Shifting of Marine Research Centre 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col.lS6-" 

Thalusery-M~re Railway Line 
(Deb. 32, Vol. XX, 11-0.5-2006) 
CoJ.237-31 

Vidyalay& Vlku Nidhi 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoJ.325 

Rawale, Shrl Moban 
Allotment of 011 Blocki under NELP 

(Deb. 16, Vol. XVIII, 09.03-2006) 
Col. 7 

Cuh Crops/Conventional Crops 
(Deb. 18, Vol. XXII, 21-08.2006) 
Col. 65-66 

Central Assistance under Post Matric 
Scholarship Scheme 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 221-22 

Circulation ofPake Currency 
(Deb. 21, Vol. XIX, 17·03."2006) 
Col. 91-93 

Clolina Down ofCGHS Dispensaries 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 113 
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Closure ofTextllo Mills 
(Deb. 30, Vol. XIX, 16-05-2006) 
Cot. 369-72 

Construction of Railway Track 
(Deb. II, Vol. XVIII, 02-03-2006) 
Cot. 107-08 

Cotton Technology Mission 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 183-85 

Development ofTouriat Spots 
(Deb. 6, Vol. XVII, 23-02-2006) 
Cot. 95 

Dumping of Milk' Products 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 81-82 

Empowered Committee on Power Sector 
Reforms 
(Deb. 10, Vol. XVII, 01-03-2006) 
Cot. 8-9 

Entry of OM Oilseed. 

InfiMnalturt Facilities to Judiciary 
(Deb. 7, Vol. XVII, 24-02-2006) 
Cot. 66-67 

Mid Day Meal Scheme 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 131-32 

Modemilltion of Powerloom Centres 
(Deb. H, Vor. XX, 23-05-2006) 
Col. 102 

MoU with Republic of Korea 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 92 
(Deb. 31, Vol. XX, 17-05-2006) 
Cot. 347-48 

Mumbai Urban Infrastructure Project 
(Deb. 7, Vol. XVII, 24-02-2006) 
Cot. 232-33 

Nagpur Airport 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 165-66 

(Deb. 34, Vol. XX, 22-05-2006) 
Col. 203 Manded Railway Division 

Examination of NET 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 237-38 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 336 Professional Education to Weaker Section 

Exemption from National Eligibility Test 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 167 

Expansion of Telecasting and 
Broadcasting Network 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 44-46 

Export of Petroleum Products 
(Deb. 32, Vol. XX, 18-05·200~) 
CoL 45-48 

OovorM'lent Stake in Banks 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 187-88 

Increase In Plan Outlay of Maharashtra 
(Deb. 31, Vol. XX, 17·05-2006) 
Col. 135-36 

(Deb. 35, Vol. XX, 23-05~2006) 
Cot. 257-58 

Project ofMah~htra 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 208-09 

Railway B~dget (2006-2007}--General 
Discussion, Demand for Orants on 
Account (Railways) 2006-2007, 
Demands for Supplementary Orants 
(Railways) 2005-2006, Demands for 
Exccu Grants (Railways) -2003-2004 
(Deb. 12, Vol. XVIII, 03·03·2006) 
Col. 289 

Rental Liability on Missions Abroad 
(Deb. 31, Vol. XX, 17-05-2006) 
Cot. 332 
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Sea Link Projects 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 158 

Separate Development Board 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 13940 

Settlement of Slum Dwellers 
(Deb. 28, Vol. XIX, 12-05-2006) 
CoL 160-61 

Shortage of Surgery Drugs 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 104-05 

Closure of Post Offices (H.A.H. Dis.) 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 488-89 

Code of Criminal Procedure (Amendment) 
Amending Bill, 2006-C0nsidered and 
Pass 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 462-64 

Constitution (Amendment) Bill, 2004 
(insertion for new article 4S A) by 
Shri Survaram Sudhakar Reddy-
Consid. 
(Deb. 2, Vol. XVII, t 7-02-2006) 

Strike by Bank Employees Col. 406-09 
(Deb. 21, Vol. XIX, 17-03-2006) Contempt of Courts (Amendment) Bill, 
Col. 10t4 2004-Consid. 

Suicide by Fanners in various parts of the (Deb. 2, Vol. XVII, 17-02-2006) 
country{DUR 193) Col. 34S46 
(Deb. 31, Vol. XX, 17-05-2006) Crop Jnsurance Bill, 2005 by Shri Iqbal 
Col. 534-36 Ahmed Saradgi-Consid. 

Tax from Mumbai (Deb. 28, Vol. XIX, 12-05-2006) 
(Deb. 28, Vol. XIX, 12-05-2006) Col. 473-77 
Col. 263 Demands for Grants (GeneraI}-2006-2007 

Textile Exports 
(Deb. 7, Vol. XVII, 24-02-2006) 
CoL 174-76 

Under Utilisation of Budgeted Amounts 
(Deb. 15, Vol. XVIII, 01-03-2006) 
Col. 27G-71 

VIcInt Posts in Colleps 
(Deb. 20, Vol. XVIIl, 14-03-2006) 
CoL 214-85 

V.riation in Budget Estimate and 
Expenditure 
(Deb. 17. Vot XVIII. 10-03-2006) 
CoL 114-15 

..... t,Prot RaJa sa ..... 
Achievements in Space Sector 

(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.52-~ 

CIuyIotiIe Asbestos Minin. 
(Deb. 14. Vol. XVlII. 07-03-2006) 'laL". 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 384-85 

Finance Bill, 2006-C0nsid. and Pus 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 61-64 

Need for six Janing of National Highway 
from Haryana border to Jaipur and 
Kishangarh to Gujarat border 
(MUR377) 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 396-97 

Need to ensure that adequate quantity of 
ration is supplied to the people living 
Below Poverty Line people in the 
region (MUR 3n) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col.341 

Need to includeAjmer district in Rajasthan 
in National Rural Employment 
Guarantee Programme (MUR 377) 
(Deb. 16. Vol. XVIII. 09-O3~lO06) 
CoL 284-85 
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Need to provide stoppage of Ashram 
Express at Beawar Railway Station, 
Rajasthan (MUR 377) 
(Deb. II, Vol. XVIIl, 02-03-2006) 
Col. 240 

Norms for Recruitment in PMF 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 34647 

Petroleum and Natural Oas Regulation 
Board Bill. 2oo6--Consid. and Pus 
(Deb. 24, Vol. XIX. 21-03-2006) 
Col. 75-79 

Railway Budget -2006-07-0eneral 
Dilcussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 263-12 

Reduction in Foodgrains Quota 
(Deb. 13, Vol. XVHI, 06-03-2006) 
Col. 135-36 

Status of Primary Educat~on 
(Deb. 14, Vol. XVlIl, 07-03-2006) 
Col. 77-80 

Statutory Resolution Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 
Ordinance, 2006 and Nation.1 
Commission for Minority Educational 
Institutions (Amendment) Bill. 2006-
Consid. and Pass 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 453-58 

Steps for Balanced And Equitable 
Development of All parts of the 
Country-{Res.) 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 5()6.41 

.. wat, SllriAlhok Kumar 
Activities of Touts at Railway Stations 

(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 105 

Apomcnt for Oil and 011 Import 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 71-79 

Agreement with America and Britain in 
Education Sector 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 173-74 

Agreement with China to Check Narcotic 
Smualing 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 99 

Agreement with China to Check Narcotic 
Smugglin8 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 99 

Agreement with Foreign Companies for 
Steel Units 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 174-75 

Agricultural Landless Labourers 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 204-07 

Aircraft Accidents 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.101"()2 

Allocation and Offtake ofFood .... ins 
(Deb. 19. Vol. XVIII, 13-03-2006) 
Col. 230-31 

Assistance to States for Irrigation Pl'Qjec:ts 
(Deb. 3, Vol. XVII, 20-02-2006) 
Co1.208~ 

Capsizing of Boat in Bahrain 
(Deb. 26. Vol. XIX, 10-OS-2006) 
Col. 595-96 

Cess on Air Travel 
(Deb. 27, Vol. XIX, 11-05-2006) 
COI.9S-96 

Citizenship of Terrorists 
(Deb. 30, Vol. XIX, 16-05-2006) 
COI.361~2 

Clubbin8 of Sub Schemes in Aariculturc 
(Deb. 13. Vol. XVIII. 06-03-2006) 
Col. 25 1-54 . 

C9fllmunity Information Centres 
(Deb. 17. Vol. XVIII, 10-03-2006) 
Col. 69-70 
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Compllint Apinst LPG Distributors 
(Deb. 6. Vol. XVII. 23·02·2006) 
Col. 244-48 

ConSlnlction of Power Plants 
(Deb. 33. Vol. XX. 19·05·2006) 
Col. 218 

Disappearance of Explosive. from a 
Merchant Navy Ship 
(Deb. I', Vol. XVIII. 08-03·2006) 
Col. 268-70 

Discontinuance of Power Subsidy to 
States 
(Deb. 10. Vol. XVII. 01-03·2006) 
Col. 167-68 Construction of Residential Houses 

(ueb. 11. Vol. XVIII. 02·03·2006) 
Col. 203-04 Discovery of Gas by ONGC 

(Deb. 27. Vol. XIX. 11·0'·2006) 
Col. 126-27 Contribution ofCottaao and SSls 

(Deb .. H. Vol. XX. 23·0'·2006) 
Col. 193·94 

Creation of Awareness for Consumption 
of Chicken and Esas 
(Deb. 29. Vol. XIX. 1'·0'·2006) 
Col. 167-68 

Curtailment of Funds for Rural Schemes 
(Deb. 12. Vol. XVIII. 03·03·2006) 
Col. 70·73 

Death of Animals in Delhi Zoo 
(Deb. 34. Vol. XX. 22·05·2006) 
Col. 363-64 

Death of Tigers in Uttar&nchal 
(Deb. 34. Vol. XX. 22·05·2006) 
Col. 214·16 

Declaration of Routes of Peripheril 
Expressway as National Highways 
(Deb. 31. Vol. XX. 17·05-2006) 
Col. 1'8-59 

Demud for IrOR Ore 
(D.b. 19. Vol. XVIII. 13·03-2006) 
Col. 228-29 

Developm.nt of Arable Land 
(Deb. 3. Vol. XVII. 20-02·2006) 
Col. 133-34 

Developm.nt of VacolnatioltsIMedIeiM. 
(Deb. 31, Vol. XX, 11·05·2006) 
Col. 217·18 

Diamond Trade with Canada 
(Deb. 20, Vol. xvm. 14-03·2006) 
Col. 320·21 

Effect of Tsunami on Sea Food Industry 
(Deb. 14, Vol. XVIII. 07·03-2006) 
Col. 286·87 

Export of Whisky 
(Deb. 20, Vol. XVIII, 14-03·2006) 
Col. 227 

Extraction of Oil and Gas trom Coal 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 42-43 

FDI from America 
(Deb. 30. Vol. XIX, 16·0'-2006) 
Col. 152 

Fomale Literacy 
(Deb. 4. Vol. XVII. 21·02-2006) 
Col. 196-99 

Foncing of Bordor 
(Deb. 20, Vol. XVIII, 14-03·2006) 
Col. 328-32 

Fertilizer Videah 
(Deb. 34, Vol. XX, 22·0'-2006) 
Col. 2()4.()' 

Fertilizen in Small Packs 
(Deb. 29. Vol. XIX. 1'-0'·2006) 
Col. 146-47 

Foreign Aisistance fur Eradication of 
Child Labour 
(Deb. 34, Vol. XX, 22·05·2006) 
Col. 282-83 

F oreill1 As.istance for National Highways 
Development Projectl 
(Deb. I', Vol. XVIII, 08-03-2006) 
Co1.171-84 
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Free DiJtribution ufPower 

(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 199-201 

Funds Spent for Railway Projects 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 66-67 

ILO's Repon on Child Labour 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.ns 

Increue in Prices of Kerosene and LPG 
(Deb. 6, Vol. XVII, 23-02-2006) 
(".01. 223-24 

Increase in Production Capacity of Coal 
Mines 
(Deb. 10, Vol. XVII, 01·03-2~06) 
Col. 12-2S 

Indians in Pal< Jails 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col.S6-S8 

Indians Killed in Haj Stampede 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 148-60 

Inope .... Reactors 
(Deb. 31. Vol. XX. 17-0S-2006) 
Col. 297-98 

Insurance for Handloom Weavers 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 292-94 

Interest Rate for Exponers 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 139-40 

Iron.()re Mines on Lease 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 171-72 

Loan by Regional Rural Banks 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 181-83 

Loans to Farmers 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 130-33 

Meri.r ofRRBs 
(D.b. 17, Vol. XVIII, 10-03-2006) 
Col. 24S·S4 

Missing Children 
(Deb. 35, Vol. XX, 23-0S-2006) 
C01.3S-36 

Myanmar-India Gu PipeliM Project 
(Deb. 16. Vol. XVIII. 09-03-2006) 
C01.17S-76 

National Rural Energy Security Programme 
(Deb. S, Vol. XVII. 22-02-2006) 
Col. 121-22 

Naxalite Attacks 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col. 173-76 

Need to review the implemencation of 
B.low Poverty Line and Antyodaya 
Programmes in Misrikh Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 288 

NHDP~IV 
(Deb. 31, Vol. XX, 17-0S-2006) 
CoI.263~S 

Online Monitoring of Rural Development 
Programmes 
(Deb. 7, Vol. XVII. 24-02-2006) 
Col. I 34-3S 

Outstanding Dues Against Private 
Airlines 
(Deb. 32. Vol. XX. 18-0S-2006) 
Col. 49-S0 

Permanent membership in UNSC 
(Deb. 26, Vol. XIX, 10·OS-2006) 
Col.S34 

Price ofT.a in International Market 
(Deb. 14, Vol. XVIII, 07-0)-2006) 
Col. 34344 

Production of FoodaraiM 
(Deb. 29, Vol. XIX, I S-OS-2006) 
Co1.41S-18 

Protest Against Visit of US President 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 25S-S6 
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Purchase of Helicopters 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 151 

Quality of Rural Roads 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 95-99 

Railway Communication System 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 137 

Repeal of Essential Commodities Act, 1955 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 220 

Revival ofKrishi Vigyan Kendras 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 48-49 

Rural Mobile Phone Scheme of 
Bangladesh 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. I 13-14 

Sale of Spurious Drugs 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 109-11 

Selling ofIslander Aircraft 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 191 

Setting up ofGramin Vyavasayik Kendras 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 470-72 

Setting up of New AYUSH Institute 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 33a-40 

Setting up of Power Distribution 
Transformers 
(Deb. 21, Vol. XIX, 12-05-2006) 
CoI.26U5 

Setting up of Recycling Plants 
(Deb. 6~ V.ol. XVII, 23-02-2006) 
CoJ.297 

Setting up ofSpccial Companies for Power 
Generation 
(Deb. 5, Vol. XVII, 22-02-2006) 
CoL 171-72 

Setting up of Ultra Mega Power Plants 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 54-56 

Share of Hydro-Power in Power 
Generation 
(Deb. 15, Vol. XVIII, Oa-03-2006) 
Col. 36-37 

Shortcomings in Programmes for Irrigation 
Facilities 
(Deb. B, Vol. XVII, 27-02-2006) 
Col. 43-44 

Small Scale Industrial Units 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 200-06 

Smuggling in Goods Trains 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 90-91 

Sugar Export to Pakistan 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 340-41 

Suicide by Farmers 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 71-75 

Survey for Laying New Railway Lines 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 1 24-2S 

Swama Jayanti Shahri Rojgar Yojana 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 162-68 

Terrorist Activities through Samjautha 
Express 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. la3 

Tourist Guides at Historical Monuments 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 120-21 

Trade Deficit 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 265-66 

Trade Relation with Australia 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoJ.2~1 
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Tsunami-Sedimentary Rocks 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 309-10 

TsunamilEarthquake Victims 
(Deb. 4, Vol. XVII, 21-02-2006) 
Co1.l1l-12 

Uniform STD Rates 
(Deb. 2, Vol. XVII, 17-02-2006) 
CoI.262~3 

Upgradation of Railway Stations 
(Deb. 6, Vol. XVII, 23-02-2006) 
Co1.217-19 

Uranium Supply by Australia 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.IJ-14 

Utilisation of Foreign Financial Assistance 
(Deb. 28, Vol. XD(, 12-05-2006) 
Col. 23941 

Utilization of Funds under SSA 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 393-96 

Visa Free Entry 

Construction ofRoId, under PMOSY 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 10-34 

Contribution towards RGNDWM 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 109 

Cultivation of Opium 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 80-81 

Cutting of Trees 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 33940 

Decreasina Population of Wild Animals 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 122-30 

Electricity from Small Dams 
(Deb. 28, Vol. XIX. 12-05-2006) 
Col. 258 

Excise Duty on Edible Products Like 
Biscuits 
(Deb. 33, Vol. XX, 19-05-2006) 

. Col. 311 
(Deb. 15, Vol. XVIII. 08-03-2006) FreeSaJeofLevySugar 
Col. 116-17 (Deb. 13. Vol. XVIII. 06-03-2006) 

Visit of French President 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 23840 

Weather Forecast Channel 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 289 

Withdrawal of 1st and lind AC Coaches 
from trains 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 217-18 

Rawat, Shri KIm •• Pnsad 
Amendment in Section 377 of fPC 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 230-31 

Application for Retail Outlets in Rajasthan 
(Deb. 32, Vol. XX, 18-05-2006) 
("01.106-07 

Col. 134 • 
Full Capital Account Convertibility 

(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 305-06 

Funds to NGOs 
(Deb. 35, Vol. XX, 23-05.-2006) 
Col. 308 

Government Schemes in Uttar Pradesh 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 58 

Illegal LPG Godowns 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 265-66 

Improvement in Livestock and Cow 
Progeny in Uttar Pradesh 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col.S7 
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Miaration ofTeac:hers from Prof'llional 
Institutions 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 33-34 

Official Languaae in Courts 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 185-87 

Petrochemical Centres 
(Deb. 34, Vol. XX, 22-05-2006) 
CoJ.261-62 

Pilfera&e ofLPO 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 29-30 

Premature Retirement by Pilots 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 187-88 

Problems on Dairy Industry 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 203 

Robbery in Head Post Office 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 125-26 

Setting u~ of Kasturba Gandhi Balika 
Vidyalayas 
(Deb. 35, Vol. XX, 23-05-2006) 
CoJ.296-97 

Agreement with countries to Fight 
Terrorin 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 52-54 

Agricu1tura1 ~arketinl Reforms 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoJ.183-84 

Allotment of Petrol Pumps 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 328-30 

Annual Plans 
(Deb. 5, Vol. XVII, 22.02.2006) 
CoJ.230-34 

Assistance to backward States under 
A.I.B.P. 
(Deb. 18, Vol. XXII, 21-08-2006) 
CoJ.23-26 

Assistance to K.amataka for Ground Water 
Recharge and Water Harvesting 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoJ.259-60 

Assistance to State Governments for 
Irrigation Projects 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 6-17 

BSNL Expenditure in Villages/Remote 
Areas 
(Deb. 31, Vol. XX, 17-05-2006) 

Trade Fairs in Rural Areas Col. 199-200 
(Deb. 14, Vol. XVIII,.07-03.2006) Census of Wild Buffaloes 
Col. 109-11 (Deb. 19, Vol. XVIII, 13-03-2006) 

Reddy, ShriAnantha Venkataraml 
Railway Budget -2006-07-General 

Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. 11, Vol. XVIII, 02-03-2006) 
CoI.S2S-27 

Reddy, Shrf G. Karunakara 
Additional Funds to South Western 

Railway 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoJ.170 

Afforestation 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoJ.279-82 

Col. 14546 
Coconut Plantations 

(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 62-63 

Competition between Public and Private 
Airlines 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 42-43 

Complimentary Railway Card Passes 
(Deb. 32, Vol. XX, 18-05-2006) 
CoJ.245-46 

Computer Aided Design Centres 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 306-08 
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COIlItnlc:tion ofN.tional HlpWlYS 
(Deb. 15, Vol. XVIII, 01-03-2006) 
Col. 271-93 

Construction of New Godowns 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 163-65 

Cost of Solar EnerlY 
(Deb. 15, Vol. xvm, 01-03-2006) 
Col. 19-20 

CropLoan 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 93-94 

CyberCrim. 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 253-51 

Decline of Profit ofPSBs 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 222 

Development of Coal Industry 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 214-15 

Development of Infrastruc:ture in Rural 
Areas 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 106-08 

Development of Plantation Projects 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 275-77 

Export Shire in Intlrnllional Trade Market 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 196-20('-

Facilities for Tourists at Hampi 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 91-99 

Family Courts 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 152 

Fiscal Reforms for States 
(Deb. 2. Vol. XVII. 17-02-2006) 
CoI.304-G5 

Foreian Exc:hanp Reserves 
(Deb. 17. Vol. XVIII. 10-03-2006) 
Col. 313-15 

Foreian Tourist . 
(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 312-20 

Funds for upgradation of Roads 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 11-82 

General Bud,et. 2006-2007-Oeneral 
Disc:ussion, Demands for 
Supplementary Grants (General)-
2005-2006 and Demands for ExcelS 
Grants (OeIwraI)-2003-2004 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 510-19 

Handloom and Powerloom Sec:tor 
(Deb. 12, Vol. XVIII, 03-03-2006) 

Doordanhan Kendra at Bellary Col. 239-40 
(Deb. 6, Vol. XVII, 23-02-2006) Import Duty on Edible Oil 
Col. 192 (Deb. 21, Vol. XIX, 12-05-2006) 

Educ:ation CeIs Col. 361-70 
(Deb. 14, Vol. XVIII, 07-03-2006) Inc:lusion of Cutes in List ofSCs 
Col. 367-74 (Deb. 27, Vol. XIX, 11-05-2006) 

Expansion of Ban,alore Airport Col. 52-54 
(D.b. 27, Vol. XIX, 11-05-2006) Inc:omplete1rriptionProjectsofKarnataka 
Col. IOQ-Ol (Deb. 3. Vol. XVII, 20-02-2006) 

Expansion of Telecasting and 
Broadcutinl Network 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 44-46 

Col. 282-84 
Increue in Allocation 

(Deb. 34. Vol. XX. 22-05-2006) 
Col. 294-316 
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Increase in Sugar Price 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 23-29 

Infrastructure Projects with the help of 
Financial Institutions 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 95-96 

Installation of CCTV and Cameras at 
Stations 
(Deb. II, Vol. XVIII, 02·03·2006) 
Col. 164-66 

Internal Audit System for Panchayati Raj 
System 
(Deb. 26, Vol. XIX, 10·05-2006) 
Col. 473-75 

International Flights at BangaloreAirport 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 268 

Iron Ore Companies 
(Deb. 13, Vol. XVIII, 06·03-2006) 
Col. 212-20 

Jute Products 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 216-17 

Leasing of Aircraft by Air India 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. ]69-70 

Levy of User Charges 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 14647 

Livestock Insurance Scheme 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 67-68 

Loans to State Governments 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 221-23 

Modernisation of Kolkata and Chennai 
Airports 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 178-79 

NABARD Aided Rural Roads 
(Deb. 28, Vo/. XIX. 12-05-2006) 
Col. 298-300 

National Slum Development Propnme 
(Deb. 33, Vol. XX, 19·05·2006) 
Col. 94-97 

National Tourism Promotion Board 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 196 

Need to fill vacancies and provide 
necessary amenities at Kendriya 
Vidyalaya (MUR 377) 
(Deb. 8, Vol. XVII, 27-02·2006) 
Col. 329.3.0 

Need to increase supply of SIM cards of 
BSNL in BeI1ary, Kamataka and improve 
the Mobile Services in sub-urban and 
rural areas of the State (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 346 

NHB Scheme for Flood Affected Victims 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 157-58 

ONGCs Power Plants 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 265 

Organised CrimeIDrug Trafficking 
(Deb. 35, Vol. XX, 23-05-2006) 
COl.S8 

PCO Connections at Panchayat Level 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 102 

Polluting Factories 
(Deb. 29, Vol. XIX. 15-05·2006) 
Col. 125 

Poor Mobile Service 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 400-01 

Postal and Telecom works in Gujarat and 
Karnataka 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 659-62 

Potential of Agro Industries 
(Deb. 20. Vol. XVIII. 14-03.2006) 
Col. 23 1-32 
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Powcr to Panchayati Raj Institutions 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Co1.597~1 

Price Rise in Building Material 
(Deb. 33. Vol. XX. 19-05-2006) 
Col. 227 

Production of Cardamom 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 183-86 

Promotion of Football 
(Dcb. 26, Vol. XIX, 10-05-2006) 
Col. 46-47 

Proposals from Kamataka 
(Deb. 7. Vol. XV!I. 24-02-2006) 
Col. 173 

Railway Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (Railways )-2006-07 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 281-84 

Raising of Level of Platforms of Railway 
Stations 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 244-45 

Recruitment of Women in CPO 
(Deb. 35. Vol. XX. 13-05-2006) 
Col. 154-55 

Reimbursement of Medical Claims 
(Deb. IS, Vol. XVIII. 08-03-2006) 
Col. 153-54 

Renovation of Water Bodies 

Rural Tcledensity 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 231-32 

Sale of Banned Drugs 
(Deb. 5. Vol. XVII, 22-02-2",) 
Col. 182 

Satellite Telephone System 
(Deb. 2, Vol. XVII, 17-02-2(06) 
Col. 267-69 

Scheme for Infrastructule Developmat 
(Deb. 12, Vol. XVIII, 03-o3~(06) 
Col. 191 

Schemes for Gram Panchayat 
(Deb. 31, Vol. XX, 17-0S-2~) 
Col. 345-48 

Schemes for Older Persons 
(Deb. 16, Vol. XVIII, 09-G3':2006) 
Col. 138-41 

Setting up of Power Exchanges 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 130 

Setting up of Telecom Microwave 
Transmitters 
(Deb. 7, Vol. XVII, 24-02-2066) 
Col. 74 

Social Security Scheme for Unorganised 
Sector 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 263-64 

Special Economic Zones 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 237-39 

(Deb. 8, Vol. XVII, 27-02-2006) Special Packagcto Kamataka 
Col. 233-34 (Deb. 28, Vol. XIX, 12-05-2006) 

Col. 393-94 
Requirement of Wagons 

(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 32 

Revival of Closed Companies 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 288-91 

Rural People in Non-Agricultural Sector 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Co1.217-18 

Standing Committee on Home A6irs-
One Hundred and Eightealdi Report-
Laid 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 260 

Status of Export Promotion Council to 
KVK; 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 77 
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Structural Adjustment Loan from World 
Bank 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 95 

Supr De-licensing System 
(Deb. J 9, Vol. XVIII, 13-03-2006) 
CoJ.201~ 

Targets for tenth Five Year Plan 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 235-38 

trade Deficit 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 184.sS 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 265-66 

Upgradation/Modernisation of Post 
Offices 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 160-68 

Use ofeWC Godowns by FCI 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 295 

Vocational Education 
(Deb. 35. Vol. XX, 23-05-2006) 
Col. 206 

World Bank Financed Projects 
(Deb. 28, Vol. XIX, 12-05-2006) 

Gap between Farmen and Scientists 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 197-99 

Interest Rate ofEPF 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 210-1 1 

International Sericulture Commission 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 99-100 

Introduction of Class Libraries 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.306-Q8 

IRDA Guidelines 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 366 

National Film Development Corporation 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 290-91 

Open Skies Agreement 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 48-49 

Production/Export ofTealCotTee 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 29-32 

Shortage of Residential Government 
Accommodation for VIPs 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 211-12 

Col. 67-73 Strengthening of Forward Market 
Commission 

Reddy,Sht1JU.S.P. (Deb. 29, Vol. XIX, 15-05-2006) 
Committee for Credit Card I Col. 168 

(Deb. 28 Vol. XIX 12-05-2006) . . 
Col. 290-9i ' VlOlat~on of Cease,fire Agreement by 

Commonwealth Games 2010 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 322-23 

Corporate Governance 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 211-12 

Financial ASiistance to Cooperative 
Societies 
(Deb. 34, Vol. XX, 22-05-2006)' I 
Col. 177 f 

Pakistan 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 143 

Reddy, Shrl M. Raja Mohan 
Additional Facilities at Hyderabad Airport 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 114 

AIR Station at Macherela in 
Andhra Pradesh 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 86-87 
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Andhra Pradesh Water Sector 
Improvement Project 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 110-1 1 

Antyodaya Anna Yojana 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 241-45 

Arrangements at Airports during Fog Time 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 77 

Construction of Houses under Indira 
Awas Yojana 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 190-92 

Construction of National Highways 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 271-93 

Crops Affected due to Cold Wave 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 95-96 

Custom Duty at Hyderabad Airport Project 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 211 

Declaration of National Highways 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 280-82 

Declaration of Onion as Essential 
Commodity 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 233-35 

Demand of Petroleum Products 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 197-98 

Different Colours for Domestic and 
Commercial Liquified PeaJeum Gas 
C)linders 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 211 

Environment as Compulsory Subject in 
Education Syllabi 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 34 

Environmental Clearance to Outer Ring 
Road Project 
(Deb. 3, Vol. XVII; 20.02·2006) 
Col. 269-70 

Exploration Notice from ULFA 
(Deb. 32, Vol. XX, 18·05·2006) 
(01.104-05 

Export of Sugar 
(Deb. 29, Vol. XIX, 15·05·2006) 
Col. 370 

Fertilizer Corporation oflndia Limited 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 62-63 

Financial Assistance under Revised UGC 
Scale 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 60 

Fund Allocation to States 
(Deb. 31, Vol. XX, 17-05·2006) 
Col. 88-89 

Funds for Modernisation of Police Force 
(Deb. 30, Vol. XIX, 16-05·2006) 
CoL 299-300 

Granting Voting Rights to Overseas 
Indians 
(Deb. 26, Vol. XIX, 10·05-2006) 
Col. 396 

Imposition of Excise Duty on Drugs 
Manufacturers 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 106 

Incidents of Sexual assault on Foreign 
Tourism 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 139 

Increasing Cargo Handling Capacity of 
Ports 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 118-19 

Indians Killed in Haj Stampede 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 148-60 

Infrastructural Weaknesses in Big Cities 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 155-60 
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Investment in Various Sector by NRls 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoI.1I6-17 

Land Affected due to Salinity, Alkalinity 
and Rainfed 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 121-22 

Minerals of Economic Value 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 264 

Ministry of Agriculture 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 497-99 

Modernisation of Police Force 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 240-41 

National Commission on Population 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 342 

National Highways Projects in Northern 
and Western Regions 
(Qeb. 5, Vol. XVII, 22-02-2006) 
CoI.2S4-55 

National Waterway in Andhra Pradesh 

Payment of Tax by Farmers to Bhutan 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 260-61 

Railway Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. 11, Vol. XVI\I, 02-03-2006) 
Col. 507-13 

Re-imbursement of Arrears 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 147 

Relaxing Visa Rules by Arab Countries 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 167 

Reservation for SCslSTs in Private Sector 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 257-59 

Review of Health Cover Product 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 152-53 

Security Arrangements in Institutions 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 223 

(Deb. 15 f Vol. XVIII, 08-03-2006) Seed Valley 
Col. 116 (Deb. 29, Vol. XIX. 15-05-2006) 

Need to grant Central University Status 
to Andhra University (MUR 377) 
(Deb. 11, Vol. XVIII. 02-03-2006) 
Col. 237-38 

Need to make available drinking water free 
fi"om fluoride and arsenic to the people 
at large particularly in Andhra Pradesh 
(MUR377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 435 

New Aviation Policy 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 192 

Occupation of LandlBuilding on Rental 
Buis 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoL 326-27 

Col. 183-84 

Sethusamundram Ship Channel Project 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 343-45 

Setting up of Medicinal Processing Zones 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 253-54 

Training to Pilots 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 278-79 

Unclaimed Deposits 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 99-100 

Visakhapatnam Airport 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 307-08 
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World Bank Assistance 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 135-36 

Reddy, Shri M. Sreeniv •• ulu 
Absorbing Additional Labour Force 

(Deb. 8, Vol. XVIJ, 27-02,2006) 
Col. 235-36 I 

Afforestation 
(Dcb. 2'J, Vol. XIX, 15-05-2006) : 
Col. 279-82 

Alarming Rise in Prostitution 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 364-65 

Alternative Fuel 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 269-70 

Benefits to Indian Emigrants 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 390 

Bidding ofDil and Gas blocks under NELP-
VI 
(Deb. 27. Vol. XIX. 11-05-2006) 
CoUll 

Clean Train Station System . 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 239-40 

Clinical Management of Diseases 
(Deb. 26. Vol. XIX, 10-05-2006) 
Col. 532-33 

Computer in SchoolsiPanchayats 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 294-96 

Cut in Subsidy on Rice 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 98-99 

Development of Buddhist Places 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 107-08 

Export Competitiveness 
(Deb. 7. Vol. XVII. 24-02-2006) 
Col. 264-65 

Export of Agro Products 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.159~2 

Fall in Agricultural Prices 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 112-13 

Foreign and Domestic Investment 
(Deb. 28. Vol. XIX, 12-05-2006) 
Co1.314-15 

Gas-Based Power Plants 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 279 

Generation of Agricultural Surplus 
(u.:~ 1, Vol. XVII, 20·02·2006) 
Co1.215-16 

Growth in Population 
(Deb. 15, Vol. XVIII, 08-03·200C) 
Col. 13-17 

Health Care Services 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 138-39 

Heart Diseases among Children 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 59-60 

Import of Cereals 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 107-08 

Mechanism for Commercial Disputes 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 212-\3 

National Watershed Development 
Programme 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 352-53 

Need to increase the number of general 
compartments in all Express and Super-
fast trains for the benefit of common 
man (MUR 377) 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 239 
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Need to revive Buckingham Canal in 
Andhra Pradesh so as to provide easy 
and cheap water transport system to 
the local people (MUR 377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 482-83 

NRHM and ICDS 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 43-44 

On Line Future-Trading for Agricultural 
Commodities 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 449 

Priwte Sector Infrastructure Development 

Role of Women in Panchayati Raj 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col.41-43 

Rural Craft Industry 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 305 

Setting up of New Atomic Power Plants 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 220-22 

Special Purpose Vehicle 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 182-83 

(Deb. 4, Vol. XVII, 21-02-2006) Spectrum Policy 
Col. 57-59 (Deb. 26, Vol. XIX, 10-05-2006) 

Private Sector Participation in Railways Col. 663-64 
(Deb. 27, Vol. XIX, JI-05-2006) 
CoI.203~5 

Production of Electricity by New 
Techniques 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 134-35 

Promotion of Labour Intensive Industries 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 343-44 

Protection of Industrial Sector due to Cost 
Escalation 
(Deb. 28, Vol. XIX, 12 .. 05-2006) 
Col. 322-38 

Public Support Services 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 373-74 

Regional Dilparities in Agricultural 
Produelivity 
(Deb. 13, Vol. XVIII, 06-03-2006) 
cOl. 182-84 

Regional Imbalance in settina up of 
Project$ 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoL 217-90 

Research on Non-Communicable Diseases 
(Deb. 15, Vol. XVIII, 01j.()3-2006) 
CoL 160-63 

Upgradation of Technical Education 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 137-38 

Upkeep and Restoration of Monuments 
(Deb. 32, Vol. XX, 18-05-2006) 
Co1.65~7 

Viability of Agriculture 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 233-34 

Women Labour Force 
. (Deb. 13, Vol. XVIII, 06-03-2006) 

Col. 261 
Reddy, Shri Madhusudan 

Railway Budaet-2006-0"-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 331-44 

Reddy, Sbri N. Janardbanl 
Adulteration in Petrol and Diesel at Petrol 

Pumps 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 169·71 
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AIIMS Like Institutions 

(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 269 

Allotment of Petrol Pumps/LPG 
Dealerships to Families of Kargil 
Martyrs 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 93-9S 

Ashok Labiri Committee on Import of 
Edible Oils 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 14143 

Construction ofCGHS Dispensary 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 152-53 

Construction of ROBs in Punjab 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. ISO-55 

Decentralisation Scheme for Passport 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 523-24 

Foodgrains in Lieu of Wheat under PDS 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 34748 

Higher Education 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 10 

Import of Pulses 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 126-32 

Increase in Prices of Kerosene and LPG 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 223-24 

India-Pakistan Marine Export 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 364-65 

Indo-Iran Gas Pipeline Project 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 21-22 

Lower Procurement of Wheat 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 218 

Polio Cases 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 27-28 

Poor Condition of Roads along China 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 201 

Prediction on Monsoon 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 223-24 

Private Partnership in Luxury Tourist 
Trains 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 208-09 

Problems oflndians Workers in Gulf 
(Deb. 31, Vol. XX, 1;-05-2006) 
Col. 162-64 

~roduction of Foodgrains 
(Deb. 29, Vol. XIX, I S-OS-2006) 
CoI.4IS-18 

Refurbishment of Railway Stations 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 127-28 

Safety of Indians in Afghanistan 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 60-62 

Sa~ of Kerosene in open Market 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 286-87 

Surrender of Funds by AIIMS 
(Deb. 26, Vol. XIX, 10-05-2006) 
Co1.372 

Technical Snags in Aircraft 
(Deb. 27, Vol. XIX, Il·OS-2006) 
Col. 123-24 

Textile Import 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 197-99 

Trade between India and China 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 113-14 
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1Wdy, Sltri & Jatpal 
Delhi Laws (Special Provisions) Bill, 

2006--Consid. and Pus 
(Deb. 21, Vol. XIX, 12-05-2006) 
CoI.407-11,43S40 

Situation arising out of inaction on the 
part of Government to solve the 
problems being faced by the residents 
of Delhi due to massive demolition 
drive being undertaken in Ncr Delhi 
(CA) 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col 331-33, 345-49 

Reddy, SItri s.P. Y. 
FinanceBil~2006 . 

(Deb. 22, Vol. XIX, 18-03-2006) 
Col. 70-73 

Railway Budget, 2006-2007 General 
Discuuion and Demands for Grants 
on AcaIant(Kailways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoI,363-6S 

Reddy, Sllris.nrvar.. Sadllakar 
Bt. Cotton Seed 

(Deb. 3, Vol. XVII, 20-02-2006) 
CoL2~6 

Constitution (Amendment) Bill, 2004 
(insertion for new article 45 A) by 
Shri Survaram Sudhakar Reddy-
Consul. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col.39S-99 
(Deb. 12, Vol. XVIII. 03-03-2006) 
Col. 327-43, 344-59 

Constitution (Amendment) Bill, 2004-

Credit Guarantee Scheme 
(Deb. 28, Vol. XIX, 12-05-2006) 
Co1.202~3 

Empowered Committee on Power Sector 
Reforms 
(Deb. 10. Vol. XVII, 01-03-2006) 
Col. 2-1 I 

Extending Postal Facilities through a 
Franchising Scheme 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 87-88 

Foreign Dignitaries 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 197-204 

General Budget, 2006-2007-General 
Discussion. Demands for 
Supplementary Grants (General)-
2005-2006 and Demands for Excess 
Grants (General)-2003-2004 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 373-77 

India's Vote in IAEA on the Issue of Iran's 
Nuclear Programme (DUR 193) 
(Deb. 8. Vol. XVII. 27-02-20(6) 
CoI.407~8 

Installation of CAT-III-B System at 
Airports 
(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 24-26 

Institutions/Work Force under E.P.F. Act 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 289-90 

Interest Rate ofEPF 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 210-1 I 

(Insertion ofnew article 45A) by Shri I Mod~rnisation of Delhi and Mumbai 
Suravaram SudbakarReddy-Consid. I Airports 
and Withdrawn ' (Deb. 27. Vol. XIX. 11-05-2006) 
(Deb; 28. Vol. XIX. 12-05-2006) I Col.3l-32 
Col. 451-60 i National Institute of Fashion Technology 

Construction of Dams ' Bill. 2006---Consid. and Pass 
(Deb. 21, Vol. XIX, 12-05-2006) (Deb. 34. Vol. XX. 22-05-2006) 
Col. 391-92 Col. 668-69 
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N HAl Projects 
(Deb. 3), Vol. XX, 
Col. 113-16 

I Standing Committee on Labour-
17-05-2006) Statements-Laid 

Partiament (Prevention ofDiaquaJification) 
Amendment Bill. 2006-Consid. and 
Pass. 
(Deb. 30, Vol. XIX, 16-05-2006) 
Co1.4~3 

Petroleum and Natural Gas Regulation 
Board Bill, 2006-Consid. and Pass. 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col.) 19-20 

Petroleum and Natural Gas Regulatory 
Board Bill. 2006-Consid. 
(Deb. 23. Vol. XIX. 20-03-2006) . 
Col. 157 

Post Godhra Violence 
(Deb. 4. Vol. XVII. 21-02-2006) ! 
CoI.181-B2 

Quality of Education for Emerging Sectors 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 50-52 

RajivGandhi Grameen Vidyutikaran yojana 
(Deb. IS. Vol. XVIII. O'B-03-2006) 
Col. 145-46 

Recognition of Classical Languages 
(Deb. 35. Vol. XX. 23-05-2006) 
Col. 292-94 

Review of Height of Narmada Dam 
(Deb. 29. Vol. XIX. 15-05-2006) 
Col. 46-52 

Safety and Security Cov~rage to 
Employees 
(Deb. 32. Vol. XX. 18-05·2006) 
Col. 67 

Sale of Shares llr~llll 
(Deb. 7. Vol. \\ i' 24-0~·2006) 

Col. 75 
Standing Committee.: ~ 'i; ;;~()lIr Eleventh 

and Twelfth Report~ i'l ~s.:nted 
(Deb. R. Vnl '<\'11 "7.02-2006) 

. Col 302 

(Deb. 32, Vol. XX, 18-05-2006) 
CoI.30B 

Steps for balanced and eq.uitable 
development of aU pans of the country 
(Res.) 
(Deb. 7, Vol. XVII. 24-02-2006) 
Col. 353-57 

Telephone Tapping Case 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 219-20 

Upgradation of Curriculum in Madarsas 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 179 

Withdrawal of Preferential Treatment to 
Kendriya Bhandars 
(Deb. 5, Vol. XVII. 22-02-200~) 
Col. 144-45 

Reddy, Slui Y.S. Vinka ...... 
Railway Budget -2006-07-0cneral 

Discussion and Demands for ar.ts 
on Account (RaiJways)-2006-01 
(Deb. 11. Vol. XVIII, 02-03-2006) 
Co1.361-62 

Renlf Pltit, Shri Tukar ... G ..... t aao 
Adulteration in Petrol 

(Deb. 11. Vol. XVIII. 02-03-Z0D6) 
Col. 147-48 

Availability of Passport Application Forms 
(Deb. 15. Vol. .XVIII. 08-03-2006) 
Col. 139 

Black Marketing of Kerosene 
(Deb. 32, Vol. XX. \8-05-2006) 
Col. 189-91 

Black-listed Ferry Ship Companies 
(Del'!. 35. Vol. XX. 23-05-2006) 
Col. 169 

Constitution of District Power Committees 
(Deb. 28. Vol. XIX. 12-05-2006) 
Col. 181-83 
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Construction of Road OverlUnder Bridges 
in Maharashtra 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 54-56 

Corruption in BSNLand MTNL 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 240 

Corruption in Railways 
(Deb. 27, Vol. XIX, 11-05-2006) 
Co1.216-17 

Delay in implementation of Agricultural 
Schemes 
(Deb. 3. Vol. XVII~ 20-02-2006) 
Col. 125 

Demand of Kerosene in States 
(Deb. 6. Vol. XVII, 23-02-2006) 
Col. 89-92 

Development of Un utilised Land 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 154-61 

Downsizing Group D and C'Employees 
(Deb. 10, Vol. XVII. 0 1-03~2006) 
Col. 74-75 

Environment Commission 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 130-31 

Exports made from Special Economic Zone 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 96-97 

FM RadioStations 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.401-IO 

Foreign Banks in Rural Areas 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 196 

Golden QuJdrilateral Project 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 3941 

Grants to NGOs 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 242 

III Effects of Toiletries 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 113-14 

Internet Facility in Rural Areas 
(Deb. 2, Vol. XVII. 17-02-2006) 
Col.1l1-12 

Minimum Support Price of Pulses 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 235 

Monitoring of World Bank Funds 
(Deb. 31, Vol. XX. 17-05-2006) 
Col. 312 

Need for doubling ofraitway line between 
Manmad and Mutkhed (MHR 377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoL271-272 

Need to conduct a CBI inquiry into the 
alleged irregularities committed by 
Power Grid Corporation in tender 
procedw-e for setting up 765 K V project 
in Maharashtra (MUR 377) 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 334-35 

Need to implement the programme for 
providing grants to the farmers by 
National Tilhan Board (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 296 

Need to set up a Diesel HQmeshed and 
Wagon Carrier Workshop at Puma 
Junction, Parbhani Parliamentary 
Constitution, Maharashtra (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 344 

New Civil Aviation Policy 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 182 

NGOs in Rural Development Sector 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 238 

Operation of Trains by using Bio-Diesel 
(Deb. 16, Vol. XVIIl, 09-03-2006) 
Col. 117 
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Pas!>port Advisory Committee 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 161 

Pending Cases in CEGAT 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 67 

Pedormance of Export Promotion Council 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 301-02 

Permission to LCAs to Operate Flights 
(Deb. II, Vol. XVIII, 02-03.2006) 
Col. 197 

Power Projects in Private Sector . 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 233-36 

Pradhan Mantri Rozgar Yojana 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 270 

Procurement Centres 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 81-83 

Recruitment for Terrorist Outfits 

Subletting ofGovemment Quarters 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 148-62 

Subsidy to Cotton Corporation of India 
Ltd. 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 234-35 

Transportation of Cargo Through Inland 
Waterways 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 64-65 

Upgradation of Rural Telephones 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 185-96 

Violation of Labour Laws by Construction 
Companies 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 297-99 

Vocational Education 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 73-7S 

(Deb. 30, Vol. XIX, 16-0S-2006) White Paper on MNCs 
Col. 117 . (Deb. 3S, Vol. XX, 23-0S-2006) 

Reduction in Fee by 11M's 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 72-73 

Research on Rains 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. ISS 

Rural Telecommunication Network 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 199-202 

Scheme for Development of Towns in 
Maharashtra 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 83-86 

Setting up of Post Offices 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 241-43 

SlumAreu 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 316-17 

Col. 306 
Rijiju, Shrt Klren 
AIDS Awareness Programme 

(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 121 

Budget (General)-2006-07 
Demands for Grants-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 396-98 

DernandsfurGrants(GeneraI)-2006-2007 
(Deb. 19, Vol. XVIII, 13-03-2006) 
. Col. 425-27 

Discovery by ONGC and OIL 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 62-64 

Finance Bill, 2006-Consid. and Pass 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 67-68 
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Financial Assistance to Unemployed I Need to provide special economic package 
Youth to the Government of Arunachal 
(Deb. 17. Vol. XVIII, 10-03-2006) I Pradesh for improving the State 
Col. 93-94 I economy and modernisation of 

G I B d t 2006 2007 G I Arunachal Pradesh police force 
en~ra ~ ge - - - enera (MUR 377) 
DISCUSSion. Demands for (Deb. 5. Vol. XVII. 22-02-2006) 
Supplementary Grants (General)- Col. 338-39 
2005-2006 and Demands for Excess 
Grants (Gencral)-2003-2004 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 427-32 

Implementation of Reservation Policy in 
NGOsIVOs 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 119-20 

Khadi And Village Industries Commission I 

(Amendment) Bill. 2005·-Consid. and ~ 
Pass 
(Deb. 8. Vol. XVII. 27-02-2006) 
Col. 424-26 

Loss to Tourism Industry due to Natural 
Calamities 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 22 

Motion of Thanks on the President's 
Address 
(Deb. 5. Vol. XVIf. 22-02-2006) 
Col. 361-67 

National Mission for Energy 
Conservation 

Need to set up Arunachal Scouts in 
Defence Forces keeping in view the 
strategic location of 
Arunachal Pradesh (MUR 377) 
(Deb. 10. Vol. XVII. 01-03-2006) 
Col. 268-69 

Permission to Retired Officers for 
Commercial Employment 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 110-11 

Petroleum and Natural Gas Regulation 
Board Bill, 2006-Consid. and Pass 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 99-100 

R.ailway Lines in Arunachal Pradesh 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 219-21 

Rashtriya Sam Vikas Yojana in 
Arunachal Pradesh 
(Deb. IS, Vol. XVIII. 08-03-2006) 
Col. 195 

Workshed-cum-Housing Schemes 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 139-40 

(Deb. 21. Vol. XIX. 12-05-2006) 
Col. 178-79 S.hay, Sltri Stlbodh lUiat 

Need to bring all the districts of Arunachal Food Safety and Standard Bill. 2005-
Pradesh under the National Rural Consid. 
Employment Guarantee Programme ~~:73~i4 Vol. XX. 22-05-2006) 
(MUR377) I • 
(Deb. 34. Vol. XX. 22-05-2006) : S.i Prathap,ShriA. 
Col. 500 Additional Facilities at Hyderabad Airport 

Need to grant special financial package 
for development of tourism in 
Arunachal Pradesh. (MUR 377) 
(Deb. 13. Vol. XVIII. 06-03-2006) 
Col. 363-64 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 114 

An Expert Body for Agricultural Zones 
(Deb. 13. Vol. XVIII. 06-03-2006) 
Col. 304 
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Assistance to Hindustan Cables Ltd. and 
Bharat Heavy Plates and Vessels Ltd. 
(Deb. 19. Vol. XVIII. 13-03-2006) 
Col. 135-36 

Chrysotile Asbestos Mining 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 97-99 

Commission on Salaries and Allowances 
ofMPs 
(Deb. 34. Vol. XX, 22-05-2006) 
CoI.211 

Construction of ROBs in Andhra Pradesh 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col.IS8 

Demand of Tobacco Growers 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Co1.361~2 

Development ofGovemment Land 
(Deb. 21. Vol. XIX. 12-05-2006) 
Col. 212-'13 

Environment as Compulsory Subject in 
Education Syllabi 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 34 

Environmental Clearance to Vcligonda 
Project 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 122 

Exemption from Toll Tax 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 208-09 

Exodus of Public Sector Undertakings 
Employees 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 92 

Expansion of Minority Communities 
(Deb. 32, Vol. XX, 11-0S-2006) 
Col. 59 

Fish Landing Centre. 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 170-74 

Five Star Hotels 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 212 

Fund Allocation to States 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 88-89 

Helicopter to Naxalite Affected States 
(Deb. 4. Vol. XVII. 21-02-~006) 
C01.13S-36 

Indian Doctors in U.K. 
(Deb. IS. Vol. XVIII, 01-03-2006) 
Col. 129-30 

Indian Health Delivery System 
(Deb. I S. Vol. XVIII. 01-03-2006) 
Col. I 52-S3 

Influx ofNepalcse 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 297-91 

Land Affected due to Salinity. Alkalinity 
and Rainfed 
(Deb. 19. Vol. XVIII. 13-03-2006) 
Col. 121-22 

Missing of Marine Engineers 
(Deb. 31, Vol. XX. 17-05-2006) 
Col. 90-95 

Mobile Laboratories to Check 
Adulteration in Petroleum Products 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 2-4 

New Aviation Policy 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 192 

Pending Interpol References 
(Deb. 31, Vol. XX. 17-05-2006) 
Col. 334-35 

Population of Tigers 
(Deb. 29, Vol. XIX, 15-0S-2006) 
CoI.63~S 

Pravasi Bharatiya Divas-2006 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. TJ,-74 
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Railway Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. 11. Vol. XVIII. 02-03-2006) 
Col. 398-99 

Refugee Influx from Sri Lanka 
(Deb. 14. Vol. XVIIl. 07-03-2006) 
Col. 285 

Report ofN HRC Regarding Trafficking of 
Children 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col. 220-21 

Sale ofNTC Land 
(Deb. 35. Vol. XX. 23-05-2006) 
Col. 12-23 

Second State Reorganisation Commission 
(Deb. 35 •. Vol. XX. 23-05-2006) 
Col. 175-76 

Security Protection to Moving Trains 
(Deb. 35. Vol. XX. 23-05-2006) 
Col.217 

Setting up ofTextile Mills by NRls 
(Deb. 5. Vol. XVII. 22-02-2006) 
Col. 138 

SD~th Pay Commission 
I 

Insurance Schemes for Tribals 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 161-63 

Radio Station 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 127-28 

Weighing System of Coal 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 296-97 

Sajjan Kumar, Shri 
Allotment ofF.lats by DDA 

(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 103-04 

Amendments to Delhi Master Plan 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 124-25 

Ascertaining Causes of Deaths 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 79-80 

Compensation by Metro Rai! Corporation 
(Deb. 2. Vol. XVII, 17-02-2006) 
Col. 257-58 

Competition with International Airlines 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 209-10 

(Deb. 2. Vol. XVII. 17-02-2006) I Construction Activities on the Border 
. Co1.224-25 

Statehood to Delhi 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 181 

Train Accidents 
(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 36-58 

Sai, Shri Vishnu Deo 
Foreign Funds to NER 

(Deb. 35. Vol. XX. 23-05-2006) 
Col. 71-73 

Income Tax Exemption to Industries 
Employing Physically Challenged 
Persons 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 100-01 

Areas 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 100 

Delhi Laws (Special Provisions) Bill. 
2006-··Consid. & Pass 
(Deb. 28, Vol. XIX. 12-05-2006) 
Col. 418-21 

Express Highways Project 
(Deb. 5. Vol. XVII. 22-02-2006) 
Col. 244-45 

Foreign Direct Investment 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 38-40 

Foreign Trade Policy 
(Deb. 30, Vol. XIX, 16-0S-~006) 
Col. 303..()4 
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Funds for Infrastructure I UpgradalionIModemisation of Airports in 
(Deb. 7. Vol. XVII. 24-02-2006) States 
Col. 243 (Deb. II. Vol. XVIII. 02-03-2006) 

Grants to Universities 
(Deb. 30, Vol. XIX, 16-0S-2006) 
CoJ.167 

Indian Trade Organisation 

Col. 72-73 
US Mediation in Kashmir Issue 

(Deb. 26. Vol. XIX. 10-OS-2006) 
Co1.367~8 

(Deb. 14, Vol. XVIII. 07-03-2006) Salim,Md. 
Col. 32S-26 

Linking of Metro Routes 
(Deb. 2. Vol. XVII, 17-02-2006) 
Col. 281-82 

Mandatory AIDS Test for Candidates 
(Deb. II, Vol. XVIII. 02-03-2006) 
CoI.IS2-53 

Need to solve the problem of shortage of 
electricity in National Capital Territory 
of Delhi (MUR 377) 
(Deb. 31, Vol. XX. 17-0S-2006) 

Agricultural Land for Residential and 
Industrial Purposes 
(Deb. 13. Vol. XVIII. 06-03-2006) 
Col. 19 

Allotment of Oil Blocks under N ELP 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 8 

Civil Nuclear Energy Cooperation with the 
United States (OUR 193) 
(Deb. 18, Vol. XVIII. 11-03-2006) 
Col. 134-38 

Col. 436 I Con!iumer Awareness Programme 
New Schemes for Infectious Disease (Deb. 19. /01. XVIII, 13-03-2006) 

(Deb. 26, Vol: XIX, 10-05-2006) I Col. 12 
Col. 516-17 . I Export oflron Ore 

Polluting Units of Delhi 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 22 (Deb. 3. Vol. XVII, 20-02-2006) 

Col. 152-S3 Infiltration through Indo-Pak Border 
Production of Foodgrains (Deb. 4, Vol. XVII, 21-02-2006) 

(Deb. 29. Vol. XIX. 15-05-2006) Col. IS 
Col.415-IS JNNURM 

S F d fi h De I f I (Deb. 7, Vol. XVII. 24-02-2006) eparate un or t e ve opment 0 C I 9 
Indigenous Technology I o. 
(Deb. 6, Vol. XVII. 23-02-2(06) / Killings of several persons in Doda and 
Col. 142 : Udhampur Districts on I st and 

13th May. 2006 (AM) 
Strategic Crude Oil Reserve 

(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 274-7S 

Sugar Free Polato 
(Deb. 29 .. Vol. XIX. 15-05-:!006) 
Col. 147 

Surwy on St.'X Ratio 
Web. ~~. \1('11 XX. 2l-0~_~(H)6) 
Col YI-92 

(Deb. 29, Vol. XIX, 15-05-2006) 
Co1.4S2-S5 

Outcome of the Round Table Conference 
h~ld between the Prime Minister. 
various Political parties and Kasluniri 
leaders on 25.2.2006 to promote peace 
in Jammu and Kashmir(DUR 193) 
(Dcb. 2-'. vol. XIX. 21-03-2006) 
Col. 156-63 
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Recommendations of Law Commission 
(Deb. 21. Vol. XIX. 11-03-2006) 
Col. 31-32 

Standing Committee on Urban 
Development-Fourteenth and 
Fifteenth Reports-Presented 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 412-83 

Suicide by Farmers in various pans oftbe 
cOlHltry(DUR 193) 
(Deb. 31, Vol. XX, 17.05-2006) 
Col. 498-504 

SaradJi, SJari Iqtaal Ahmed 
Allocation of Additional Subsidy 

(Deb. 29. Vol. XIX. IS-05-2006) 
Col. 83-84 

Standing Committee on Urban: 
De I t Stat La·d I Amendment to Rules and Procedures ve opmen - ement- I 
(Deb. 20. Vol. XVIII. 14-03-2006) (Deb. 32. Vol. XX. 18-0S-2006) 
Col. 346 Col. 256 

Standing Committee on Urban 
Development-Th irteenth Report-
Presented 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 234-35 

Statutory Resolution Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 
Ordinance. 2006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill, 20~ 
Consid. and Pass 
(Deb. 17. Vol. XVIII, 10-03-2006) 
Col. 431-37 

Sa ..... Sltri P.A. 
MemberSwom 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. I 

Sa.pao, Shri KishaD SiAlh 
Budget (General)-2006-07 
Demands.for Grants-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 332-37 

Motion of Thanks on the President's 
Address 
(Deb. 4, Vol. XVII, 2 I -02-2006) 
CoI.3S2-S9 

Railway Budget-2006-07-General 
Discuuion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoL2~3 

Assistance for Software Export 
(Deb. 31, Vol. XX. 17-05-2006) 
Col. II 

Bagasse Based Power Projects 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 270-71 

Bird Flu 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 434 

Border Management 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 327 

Bt. Cotton 
(Deb. 13, Vol. XVIII. 06-03-2006) 
Col. 98-99 

Certification for Airports 
(Deb. 11, Vol. XVIII. 02-03-2006) 
Col. 221-22 

Clearance to Projects of Karnataka 
(Deb. 29. Vol. XIX. 15-05-2006) 
Col. 232 

Committee on Technical Textiles 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 136-38 

Cotton Production 
(Deb. 2. Vol. XVII. 17-02-2006) 
Col. 87-88· 

Crop Insurance Bill. 2005 by Shri Iqbal 
Ahmed Saradgi-Consid. 
(Deb. 28, Vol. XIX, 12-05-2006) 
CoI."4~5 
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Decline in Expenditure on Social Sectors 
(Deb. 15. Vol. XVIII, 08-03-2006) 
Co\. 41-42 

Demilitarisation Agreement on S iachen 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 104 

Deregulation of Sugar Industry 
(Deb. 8, Vol. XVII. 27-02-2(06) , 
Col. 83-84 ' 

Fillir to Textile Industry through IT 
(Deb. 31, Vol. XX. 17-05-2006) 
Col. 349-50'" 

Foreign Direct Investment 
(Deb. 14. Vol. XVIII, 07-03-2006) 
Col 114-15 

Foreign Investment Under NURM 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Col. 101 

Devanahalli Airport ! Free and Compulsory Educ.ation to 
(Deb. 27, Vol. XIX. 11-05-2006) Children 
Col. 188-89 (Deb. 20, Vol. XVIII, 14-03-2006) 

Drop in Water Level in Ganga-Bhagirathi- Col. 192-93 
Hoogly Rivers Gas Hydrates Resources 
(Deb. 34. Vol. XX. 22-05-2006) (Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 340 Col. 46-47 

Establishment of Cashew Progeny 
Orchard 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 233-34 

Expansion ofBangalore Airport 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 100-01 

Expansion of Hub Ii and Belgaum Airports 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 203 

Export Status to ATF 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 197-98 

Fake Education Boards 
(Deb. 35, Vol. XX, 23-05-2006) 
Col.318 

FDI in Construction Sector 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 326 

FDI in Retail Sector 
(Deb. 8. Vol. XVII. 27-02-2006) 
Col. 286-87 

Fertilizer Subsidy to Farmers 
(Deb. 8. Vol. XVII. 27-02-2006) I 
Col. 234-35 . 

Health Care Delivery System 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 25-32 

III iterates Rate . 
(Deb. 14. Vol. XVIII, 07-03-2006) 
Col. 319-21 

Implementation oflCDS 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 54-58 

Independent Consumer Product testing 
mechanism 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 149-50 

India-Pakistan Marine Export 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 364-66 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 364-65 

India-US Joint Industry Working Group 
(Deb. 33, Vol. XX. 19-05-2006) 
Co1.213-14 

Indian Tourists 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 127-28 
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Indo Pal Trade 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 54-58 

Indo-Russia Cooperation in Defence 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.311-12 

Indo-Russia Cooperation in Petroleum 
Sector 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 225-26 

Indo-US Agreement 
(Deb. 34. Vol. XX, 22-0S-2006) 
Col. t04-OS 

Indo-OS Defence Cooperation 
(Deb 6. Vol. XVII, 23-02-2006) 
Col. :i87-88 

Mission 2007 for Rural Knowledge 
Centres 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 24345 

Modernization/Upgradation of 
Infrastructure 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 133-34 

More Hallmarking Centres 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 3942 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 386-90 

National Mission on Bio-Diesel 
(Deb. 28, Vol. XIX, 12-0S-2006) 

Industrial Production Col. 313-14 
(Deb. IJ. Vol. XVIII, 07-03-2006) NCEIU 
Col. 53-56 (Deb. 20. Vol. XVIII. 14-03-2006) 

Infant and Neo-natal Mortality 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 79-81 

Integrated Slum Development Programme 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 363-64 

Introduction of Health Cess 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 227 

Joint Naval Exercise with UAE 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 173 

Joint Working Group in Infrastructure 
Sharing 
(Deb. 31, Vol. XX, 17-05-2006) 
Col.22S 

Loan for Infrastructural Development 
(Deb. 7, Vol. XVII, 24-02-2006) 
COl.20S 

Measles Surveillance and Eradication 
. Project 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 126 

Col. 279-80 
Need to clear the pending proposals of 

the Government of Karnataka for 
development of tourism in the State 
(MUR377) 
(Deb. 24. Vol. XIX, 21-03-2006) 
Col. 64 

Need to clear the pending tourism related 
projects of Kama taka (MUR 377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 314-15 

Petro-Chemical Policy 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 247 

Petroleum Regulatory Board 
(Deb. I I. Vol. XVIII. 02-03-2006) 
Col. 208-09 

Phalguna Saka Integrated site 
Management for Hampi 
(Deb. I I. Vol. XVIII. 02-03-2006) 
Col. 132-33 

Policy on Mega Power Projects 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 135-37 
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Power Generation Target 
(Deb. I S, Vol. XVIII, 08-03-2006) 
Col. 231-32 

Privatisation of Government Presses 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 117-1S,292-93 

Production of Foodgrainl 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 24041 

Protest against Privatisation of Airpons 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 121-22 

Purchase of Aircraft 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.IS-16 

Rail Freight Corridors 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 123 

Recommendations of Expert Committee on 
Integrated Energy Policy 
(D~b. 10, Vol. XVII, 01-03-2006) 
Col. 168 

Reforms in Agriculture 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 239 

Road Map and Strategy Plan for Public 
Private Partnership 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 309-10 

Rural Lending 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 27S-76 

Scholarship to School Drop-outs 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 231-32 

Security of Railway Passengers 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 4042 

Setting up of Car Unit by Volbwapn in 
Manplore 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 174-75 

Setting up ofJoint Venture in Fertilizer for 
Global Operation 
(Deb. 29, Vol. XIX, 15-05-2006) 
Co1.368~9 

Setting up of LNG Terminal and Power 
Generation Plant by ONGC 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 176 

Setting up of Power Authorities for 
Agricultural Growth 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 424-25 

Spectrum Policy 
(Deb. 26, Vol. XIX, 10-OS-2006) 
CoI.663~ 

Statutory Resolution Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 
Ordinance, 2006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill, 200~ 
Consid. and Pass 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 486-88 

Terrorist Camps in Bangladesh 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col. I 77-7S 

Textile Machinery 
(Deb. 7, Vol. XVII. 24-02-2006) 
Col. 120-21 

Tr~sit Treaty with Nepal 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 148 

Ultra-Mega Power Projects 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 30S-09 

Unaccounted Funds with AIIMS 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 156-57 



828 LOKSABHA 

VISit ofTextile Giants 
(Deb. 12, Vol. XVIII, 03-03·2006) 
Col. 157·58 

WB Report on Medicinal Plants 
(Deb. 26, Vol. XIX, 10·05·2006) 
Col. 316 

Workers University 
(Deb. 35, Vol. XX, 23·05·2006) 
Col. 327·29 

World Bank Project 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoI.28S-86 

Sa .... , Dr. Arun Kumar 
Alleged irregularities under Rashtriya Sam 

VbVojana 
(Deb. 26, Vol. XIX, 10.05-2006) 
Co1.2S6-57 

Assam Accord 
{Deb. 4, Vol. XVII, 21-02·2006) 
CoL 224·25 

Assam Gas Cracker Project . 
(Deb. 29, Vol. XIX, 15-0S-2006) 
Co1.14S-46 

Bogibcel Bridge Project 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 108·10 

Central Assistance for Improvement of 
Power Sector 
(Deb. IS, Vol. XVIII, 08-03-2006) 
CoI.2S8-6S 

Conunwtity Development Programmes by 
Banks 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 103.()4 

Conservation of Monuments in Assam 
(Deb. 27, Vol. XIX, II-OS-2006) 
Col. 87.,8 

Construction of Bridge over Brahmaputra 
(Deb. 14, Vol. XVIII, 07.03-2006) 
Col. 373 

Construction of Bridge over Lohit and 
Khabolu River 
(Deb. 20, Vol. XVIII, 14-03·2006) 
C01.2S7-S8 

Development of Handloom and 
Handicrafts 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 136-40 

Enlisting ofTribes in ST List 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 61-63 

Exemption ofNEC Projects from CCEA 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 91-96 

External Aided Projects in Assam 
(Deb. 7, Vol. XVII, 24·02-2006) 
Col. 21 1-14 

Flood and Erosion Control in Assam 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 139-40 

Foodgrain Supply to Assam 
·(Deb. 3, Vol. XVII, 20-02.2006) 
Col. 271-72 

Guwahati Airport 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 233-34 

Installation of Mobile Server in North 
Eastern Region 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 237·39 

Installation of Separate Computerised 
System for NER 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 4-5 

Irregularities under NFFWP 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 137-41 

Jiadhal River 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 326-27 
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Land Line and WLL Connections in Assam 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 128-223 

Loss of Cultivable Land in Assam 
(Deb. 29, Vol. XIX, 15-05-2006) 
Co1.2~1 

Majauli Island 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 113-14 

Mobile Services Operation Supervisory 
Passwords 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 634 

Need to check extensive erosion being 
caused by Brahmaputra, Barak and 
their tributaries in Assam (MUR 377) 
(Dcb. 31, Vol. XX, 17-05-2006) 
Col. 446 

Need to reconsider the proposal for 
construction ofBogibeel Bridge under 
N.F. Railway as a National Project 
(MUR377) 
(Deb. 35, Vol. XX. 23-05-2006) 
Col. 404 

NEEPCO Funding for FIQpd Protection 
Work 
(Deb. 5, Vol. XVII, 22-02-2(106) 
Col. 263-65 

Operational Bla(.;kboard Scheme 
(Dcb. 4, Vol. XVII, 21-02-2006) 
Col. 240 

Poor Mobile Service 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 400-01 

Proposals from WCD 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.l87-90 

Rail-cum-Road Projects 
(Deb. 27. Vol. XIX. 11-05-2006) 
CoL 177 

State Bordcr Dispute 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 363-64 

State Seed Certification Agencies 
(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 243-44 

Threat to Gas based Industrics in Assam 
(Deb. 19, Vol. XVIIl, 13-03-2006) 
Col. 82-83 

WidcninglRepair of National Highway-52 
(Dcb. S, Vol. XVII, 22-02-2006) 
Col. 103-06 

Saroj, Sbrt D.P. 
Assistance to States for Industrialisation 

(Dcb. 20. Vol. XVIII, 14-03-2006) 
Col. 184-88 

Deemed University Status to lASE 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 96-97 

Female Literacy 
(Deb. 4, Vol. XVll. 21-02-2006) 
Col. 196-99 

Foreign Exchange Rcserves 
(Deb. 12, Vol. XVII1. 03-03-2006) 
Col. 242-44 

India-China Dialogue 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 61-64 

Merger of IAI AI 
(Deb. 16. Vol. XVIIl. 09-03-2006) 
Col. 188 

New Technologies in Farm Income and 
Productivity 
(Deb. 8. Vol. XVII, 27-02-2006) 
Col. 193-94 

Post Dated Orders for Compensation 
Claims 
(Deb. II, Vol. XVIII. 02-03-2006) 
Col. 69 

Procurement of Poor Quality Foodgrains 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 438-39 

Railway Rakes for Transportation of Coal 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 116-17 
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Rental Charges ofBSNL and MTNL 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 273-74 

Request from UP for Drinking Water and 
Drainage System 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 116 

Roadsides Hoardings 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 154 

Setting up of Health Sub-Centres 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 77 

Shortage ofProcuremcnt Centres in Uttar 
Pradesh 
(Deb. 13, Vol. XV11I, 06-03-2006) 
Col. 167-68 

Suggestion ofNCRPB 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 34-16 

Saroj, Sbri 'nI"nl 
Acquisition of Foreign Banks by SBI 

Investment of Public Sector Banks 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 114-15 

Lie Housing Finance Ltd. 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 260 

Ministry of Agriculture 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 500-501 

Need to open a Branch of State Bank of 
India at Jakhania market in Saidpur 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 70 

NHPC Project in Arunachal Pradesh 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 130-31 

Petroleum and Natural Gas Regulation 
Board Bill, 2006-Consid. and Pass 
(Deb. 24, Vol. XIX,21-03-2006) 
Col. 120-21 

.(Deb. 28, Vol. XIX, 12-05-2006) Production and Sales by KVIC Outlets 
Col. 306-07 (Deb. 20, Vol. XVIII, 14-03-2006) 

Acquisition of Overseas Coal Mines 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 150-51 

Expansion and Infrastructural 
Development Projects 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 29 

Gold Production 
(Deb. 20, Vo"- XVIII, 14-03-2006) 

I 

CoI.177-78 
Import of LNG from Iran 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col 14748 

Increase in Capacity of Hydel Power 
Generation 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 82 

Col. 173-74 
Railway Budget-2006-07-General 

Discussion and Demands for Grants 
on Account (Railways~2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 44344 

Recovery of Taxes ftom Oil Refineries 
(Deb. 33, Vol. XX, J 9.-05-2006) 
Col. 145 

Setting up of Power Projects Abroad by 
NTPC 
(Deb. 10 ... Vol. XVIl, 01-01-2006) 
Col. 95-96 

,Shortage of Pilots, Engineers and 
Technical Staff 
(Deb. J1, Vol. XVIII, 02-03-20(6) 
Col. 77-78 
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S.tlteedevl, Sbrimati p. 
Child Labour 

(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 55-56 

Decline in Production of Fish after 
Tsunami 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 126-27 

Dilease affected Arecanut Trees 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 162-64 

Railway Budget-2006-07-General 
Discus.ion and Demands for Gran .. 
on Account (Railways}-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 430-32 

Schemes for Older Persons 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 138-41 

Tourism Projects of Kerala 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 98-102 

Education Cess Satpatlly, Sbri lItupta 
(Deb. 20, Vol. XVIII, 14-03-2006) 

AIIMS like Institutions 
Col. 154-55 (Deb. 26, Vol. XIX, 10-OS-2006) 

FDI on Cash Crops Col. 269 
(Deb. 30, Vol. XIX, 16-05-2006) Ban on Nuclear Tests . 
Col. 152-53 (Deb. 26, Vol. XIX, 10-OS-2006) 

Fishing Harbours 
(Deb. 29, Vol. XIX, I S-05-2006) 
Col. 188-94 

Functioning of Anganwadi Kendras 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 38 

General Budget, 2006-2007-General 
Discussion, Demands for 
Supplementary Grants (GeneraJ)-
2005-2006 and Demands for Excess 
Grants (General}-2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 302-0l~ 

Indians in Foreign Jails 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 112 

Loss to Tourism Induatry d_ so NatwaJ 
Calamities 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoJ.J..7-ts 

Price/IMport of Spice I 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 49-SI 

Col. 27 
Constitution (One Hundred and Fifth 

Amendment) Bill, 2006 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 455-S7 

Exploration in Mahanadi Basin 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 98-99 

Financial Auistance to Orissa 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 126-27 

General Budget, 2006-2007-General 
Discussion, Demands for 
Supplementary Grants (General)-
2005-2006 and Demands for ExcCII 
Gl1Ults (GeneraI}-2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI.4SS-58 

Implementation of National Rural 
Employment Guarantee Act 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 44-45 

India's Vote in IAEAon the Issueoflran's 
Nuclear Programme (DUR 193) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 404-06 
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India-US Technical Talks I 
(Deb. 5, Vol. XVII, 22-02-2006) I 
Col. 172-74 

Inspection of Reactors 
(Deb. 15. Vol. XVIII. 08-03-2006) 
Col. 146-47 

Locomotive Engines Repairing Unit in 
Orissa 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 43 . 

Mining Lease by Posco 
~Deb. 14, Vol. XVIII. 07-03-2006) 
C()1275-76 

National Institute of Fashion Technology 
Bill. 2006--Consid. and Pass 

I 

(Deb. 34. Vol. XX, ~2-05-2006) , 
Co1.665~8 

Ongoing Railway Projects in Orissa 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 43-47 

Pending Court Cases 
(Deb. 12. Vol. XVIII. 03-03-2006) 
Co1.57~1 

Petroleum and Natural Gas Regulatory 
Board Bill, 2006--Consid. 
(Deb. 23. Vol. XIX. 20-03-2006) 
Col. 154-56 

Raids on Residences of Middlemen 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. 195 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 527-29 

Regil'nal Language Programmes 
(Deb. 29, Vol. XIX, • .5-05-2006) 
Col. 102-03 

Resettlement Policy for Tribals 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 355-56 

Situation arising out of alleged brutal 
attack and killing of Adivasis by Police 
in Kalinganagar in Orissa (CA) 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 369-71 

Special Economic Zones 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col. 42-49 

Union Duties of Excise (Electricity) 
Distribution Repeal Bill, 2006-Consid. 
& Pass 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 344-45 

Satyanarayana, Shri Sarvey 
Railway Budget-2006-07-General 

Discussion and Demands for Grants 
on Account (Railways)----2006-07 
(Deb. 1 I, Vol. XVIII. 02-03-2006) 
CoI.5I3-16 

Standing Committee on Industry--One 
Hundred Eighty-eighth and One 
Hundred Eighty-ninth Reports--
Presented 
(Deb. 35. Vol. XX, 23-05-2006) 
Col.377 

Scindla, Shri Jyotiraditya M, 
Agreement with Philippines for PURA 

(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 264 

Agreement with Phillippines for Fighting 
Terrorism 
(Deb. 26. Vol. XIX. 10-05-2006) 
Col. 235 

Agri Export Zones 
(Deb. 14. Vol. XVIII. 07-03-2006) 
Col.358~2 

Basic Service Providers :n 
Telecommunication 
(Deb. 21. Vol. XIX. 17-03-2006) 
Col. 238-45 
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Case Reserve Ratio I East Asia Summit 
(Deb. 28, Vol. XIX, 12-05-2006) (Dell. 5, Vol. XVII, 22-02-2006) 
Col. 270 Col. 127-28 

Clearance for Power Projects 
(Deb. 33. Vol. XX, 19-05-2006) 
Col. 239 

CNG Filling Stations 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 263-64 

Co-operation for Wildlife Co~servation 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 197 

Commonwealth Meet 

Exchange of Lists of Nuclear Installations 
between India and Pakistan 
(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 183-84 

Global Information Technology Report 
(Deb. 31, Vol. XX. 17-05-2006) 
Col. 97-98 

Indo-Pak Ties 
(Deb. 10, Vol. XVII. 01-03-2006) 
Col. 169-71 

(Deb. 4. Vol. XVII. '21-02-2006) IPOScam 
Col. 191-94 (Deb. 33. Vol. XX: 19-05-2006) 

Computers in Rural Areas Col. 362-63 

(Deb. 21. Vol. XIX. 17-03-2006) • Joint Venture for Gas Exploration 
Col. 6 i (Deb. 6, Vol. XVII. 23-02-2006) 

ConstructionlDcvelopment of Highways i Col. 227-28 
(Deb. 5, Vol. XVII, 22-02-2006) Knowledge Summit 
Col. 288-90 (Deb. 33, Vol. XX, 19-05-2006) 

Contribution of Hand loom Sector 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 280-82 

I 
Cooperation in Oil Sector with Saudi I 

Col. 184-85 

Liberalisation of Overseas Investment 
(Deb. 28. Vol. XIX, 12-05-2006) 
CoJ.171-74 

Arabia ' Metro Link Projects 
(Oeb. II. Vol. XV[II. 02-03-2006) I (Deb. 7. Vol. XVI[. 24-02-2006) 
Col. 83-8-+ : Col. 109 

Damage due to Hai[storm' . I Motion of Thanks on President's Address 
(Deb. 35. Vol. XX, 23-05-2006) (Deb. 3. Vol. XVII. 20-02-2006) 
Col. 93-94 Col. 354-60 

Decline in School Drop-out 
(Deb. 30. Vol. XIX, [6-05-2006) 
Col. 168-76 

Delegation to foreign Countries 
(Deb. 6. Vol. XVII, 23-02-2006) 
Col. [35 

Disappearance of Explosives from a 
Merchant Navy Ship 
(Deb. 15, Vol. XVIII. 08-03·2006) 
Col. 268-70 

NaxaliteAttacks 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col. 173-76 

Private Partnership in Luxury Tourist 
Trains 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 208-09 

Reduction in Telephone Rent 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 292-93 
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Restructuring of Accelerated Power 
Development and Reforms Programme 
(Deb. 10. Vol. XVII. 01-03-2006) 
Col. 33-35 

Revamping of Boards of Directors in IA 
and AI 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 275 

Rural Electrification Programme 
(Deb. 15. Vol. XVIII, 08-03-2006) 
Col. 205-22 

Sarva Shiksha Abhiyan 
(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 354 

Setting up of Microsoft Company 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 126 

Setting up of Riverbed Power House 
(Deb. 28. Vol. XIX, 12-05-2006) 
Co1.312-13 

South Asia Free Trade Area Agreement 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 234-36 

Special Economic Zones 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 237-39 

Terrorist Camps in Pakistan 
(Deb. 5. Vol. XVII. 22-02-2006) 
Col. 177-78 

Threat to National Security 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 97-98 

Universalization cifElementary Educiuion 
(Deb. 14, Vol. XVIII, 07-03-2006) 
(:01.337-42 

Unspent Amount by· Ministries/ 
Departments 
(Deb. 28, Vol. XIX, 12-05-2006) 
Co1.3~7 

Upgradation of Trains as Superfast 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 111-12 

World Bank Project 
(Deb. 8, VoL XVII, 27-02-2006) 
Col. 285-86 

Se.I, Shri Sudh.npbu 
Ministry of Agriculture 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 418-22 

Seenmeah, Shri •• ti Tej.lwini 
Budget (GeneraJ)-2006-07 
Demands for Grants-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 314-16 

Civil Nuclear Energy Cooperation with the 
United States (DUR 193) 
(Deb. 18, Vol. XVIII, 11-03-2006) 
Col. 130-33 

Finance Bill, 2006 
(Deb. 22, Vol. XIX. 18-03-2006) 
Col. 122-25 

Ministry of Agriculture 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 458-63 

National Institute of Fashion Technology 
Bill, 2006-Consid. and Pass 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 662-65 

Railway Budget, 2006-2007, General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 417-20 

Selvi, Shrim.ti V. Radbika 
Khadi and Village Industries Commiuion 

(Amendment) Bill, 2005-Consid. and 
Pass 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 430-32 

Sea, Sbri •• ti MiDlti 
Activities of Insurgent Groups 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 179-80 
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Black Money Credit Policy 
(Deb. 21. Vol. XIX. 17-03-2006) (Deb. 33, Vol. XX, 19-05-2006) 
COU21 Col. 205-07 

Centrally Assisted Irrigation Projects 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 39 

Distribution of Gold Medals 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 208-09 

Medicinal Herbs 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 14041 

Need to follow-up action taken by 
Government on the JPC Report on 
Pesticide R~idues in beverages 
(MUR377) 
(Deb. 11, Vol. XVIII, 02-03~2006) 
Col. 244-45 

Railway Budget, 2006-2007, General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 379-83 

Supply of Ration to Commission Vendors 
(Deb. 27, Vol. XIX, II-OS-2006) 
Col. 1" 

Senthil. Dr. R. 
Ministry of Agriculture 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 492-94 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 367-69 

Sethi, Shrl ArJ_a 
Banks in Nepal Helping lSI 

(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 101 

Cancdllation ofExlmination for Group '0' 
'. Po.t. 

(Deb. 27, Vol. XIX, ))-05-2006) 
Col. 220-21 

Crude Oil Prices in International Market 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 211-12 

Discussion on Kashmir Issue 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 107 

Estimated Funds for Commonwealth 
GlIneS 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 170 

Financial Assistance for Development of 
Tourist Spots in Orissa 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 218-19 

IIMs 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 199-200 

Indian Doctors in U.K. 
(Deb. IS, Vol. XVIII, 01-03-2006) 
Col. 129-30 

Investment in Infrastructure 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 223-24 

Low Cost Chinese Ginger in Indian 
Market 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 207-08 

National Judicial Council 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 242-43 

Need to include Nilgiri Block in Orissa 
under National Rural Employment 
Guarantee Programme (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col.3S1 

New Schemes for Infectious Disease 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. SI6-17 

Replacement of MiG Fighter Aircraft 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 230-31 
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Road Accidents in Delhi 
(Deb. 4. Vol. XVII. 21-02-2006) 
Col. 13940 

Strike by S81 Employees 
(Deb. 28. Vol. XIX, 12-05-2006) 
Col. 49-5 I 

Uniform Stamp Duty for Corporales 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 101 

US Mediation in Kashmir Issue 
(Deb. 26. Vol. XIX. 10-05-2006) 
Ce1.367-68 

Shaheen, Shri Abdul Rashid 
Child Labour Rehabilitation-cum Welfare . 

Fund 
(Deb. 8, Vol. XVII. 2?-02-2006) 
Col. 263 

Commemoration of 400th Death 
Anniversary of Akbar the Great 
(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 190 

Construction of Another Railway Bridge 
on River Yamuna 
(Deb. 6, Vol. XVII, 23-02-2006) I 
Col. 263 I 

Earthquake in J&K 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col. 75-77 

Fund Sharing Pattern under Total 
Sanitation Campaign 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 71-73 

Funds to States for Flood Control 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 84-87 

General Budget, 2006-2007-General 
Discussion 

Demands for Supplementary Grants 
(General}-200S-2006 and 

Demands for Excess Grants (General}-
2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 54245 

Implementation of Tribal Development 
Scheme in J&K 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 72-74 

Increase in Air Passengers 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 79-80 

Motion of Thanks on lhe President's 
Address 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 456-58 

Need to open .Regional Directorate at 
Srinagar for promotion of Handicrafts 
business in J&K and Ladakh region 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 25-26 

Non-Utilization ofMachineslEquipments 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 240 

Pesticide in Exported Spices 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 186 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways ~2006~7 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 456-58 

Recovery of Overcharging of Drug Prices 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 156-60 

Recovery of Weapons 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 113-14 

Recruitment in CISF 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 260 

Telephone Services in Jammu & Kashmir 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. \o1~2 

Vacant Posts in Public Sector 
Undertakings 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 211-12 
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Vanished Companies I Crop Insurance Bill, 2005 by Stlri Iqbal 
(Deb. 2, Vol. XVII, 17-02-2006) Ahmed Saradgi-Consid 
Col. 266-67 (Deb. 28, Vol. XIX, 12-05-2006) 

Shahid, Mohd. Col. 467-68 
Statutory Resolution Re: Disapproval of Demands for Grants (General}-2006-2007 

National Commission for Minority (Deb. 19, Vol. XVIII, 13-03-2006) 
Education Institutions (Amendment) Col. 418-21 
Ordinance, 2006 and National Development of Agro Processing 
Commission for Minority Educational Industries 
Institutions (Amendment) BiIJ, 2006- (Deb. 19; Vol. XVIII. 13-03-2006) 
Consid. and Pass I Col.31 
(Deb. 17, Vol. XVIII, IC-03-2006) Finance Bill, 2006 
Col. 498-500 (Deb. 22. Vol. XIX. 18-03-2006) 

Shailendn Kumar, Shri Col. 106-07 
Amendments in Indian Post Office Act, General Budget-General Discussion. 

1898 2006-2007, 
(Deb. 31, Vol. XX, 17-05-2006) Demands for Supplementary Grants 
Col. 6 (General),2005-2006, 

Demands for Excess Grants (General). 
Budget (General}-2006-07 2003-2004 
Demands for Grants--2006-07 (Deb. 14, Vol. XVIII. 07-03-2006) 

(Deb. 21, Vol. XIX, 17-03-2006) Col. 546-54 
Col. 390-93 

Ministry of Agriculture 
Closure of Post Offices (H.A.H. Dis.) (Deb.'20, Vol. XVIII, 14-03-2006) 

(Deb. 28, Vol. XIX, 12-05-2006) Col. 444-45 

Col. 486-87 Motion of Thanks on the President's 
Code of Criminal Procedure (Amendment) Address 

Amending Bill, 2006-Considered & (Deb. 4, Vol. XVII. 21-02-2006) 
Pass Col. 394--407 
(Deb. 33, Vol. XX, 19-05-2006) Need for checking water pollution in river 
Col. 464-65 Ganga at Varanasi and steps taken by 

Constitution (Amendment) Bill, 2004 the Government in this regard 
(insertion for new article 4S A) by (Deb. 33, Vol. XX, 19-05-2006) 
Shri Survaram Sudhakar Reddy- Col. 428-29 
Consid. Need for construction ofa bridge on river 
(Deb. 2, Vol. XVII, 17-02-2006) Ganga at KalakankarGhatorGotriGhat 
Col. 409--13 in Chail Parliamentary Constituency, 

Contempt of Courts (Amendment) Bill, Uttar Pradesh (MUR 377) 
2004-Consid. (Deb. 35, Vol. XX, 23-05-2006) 
(Deb. 2, Vol. XVII, 17-02-2006) Col. 399 
Col. 360-61 Need to provide adequate compensation 

Credit to Agriculture Sector to the farmers whose land has been 
(Deb. 12. Vol. XVIII, 03-03-2006) acquired for widening of National 
Col. 28 Highway in Chail Parliamentary 
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Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 23 

Need to provide compensation to the 
fanners whose land have been acquired 
for setting up units of NTPC at 
Unchahar, district Rai Bareilly, Uttar 
Pradesh (MUR 377) 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 442 

N°eed to provide Special Economic 
Packa!e to address irrigation problem 
in Kaushambi. A Ilahabad and Fatehpur 
districts in Uttar Pradesh (MUR 377) 
(Debo 19. Vol. XVIII, 13-03-2006) 
Col. 294-95 

Need to provide stoppage of important 
trains at Bharwari railway station in 
Kaushambi Pari iamentary 
Constituency (MUR 377) 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 321 

Need to release funds with a view to solve 
acute dririking water problem in 
Fatehpur district. Uttar Pradesh 
(MUR377) 
(Deb. 13. Vol. XVIII, 06-03-2006) 
Col. 367 

Outcome of the Round Table Conference 
held between the Prime Minister, 
various Political parties and Kashmiri 
leaders on 25.2.2006 to promote peace 
in Jammu and Kashmir (OUR 193) 
(Deb. 24, Vol. XIX, 21-03-2006) 
~ol. 163---65 

Petroleum and Natural Gas Regulatory 
Board Bill, 2006--Consid. 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 143-46 

Promotion of Sanskrit 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 13-14 

Railway Budget, 2006-2007 General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 398-401 

Small and Medium Enterprises 
Development Bill, 200S-Consid. &: 
Pass 
(Deb. 32. Vol. XX, 18-0S-2006) 
Col. 365-66 

Standing Committee on Personnel, Public 
Grievances, Law and Justice-
Fourteentl'l and Fifteenth Reports-
Laid 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 487 

Statutory Resolution Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 
Ordinance. 2006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill, 2006-
Consid. and Pass 
(Deb. 17. Vol. XVIII, 10-03-2006) 
Col. 465-68 

Steps for Balanced and Equitable 
Development of All parts of the 
Country-{Res.) 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 494-97 

Subscribers Base ofBSNLlMTNL 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 24 

Suggestion ofNCRPB 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 36 

Shakya, Shri Raghuraj Slash 
Army Recruitment Boards/Centres 

(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 26-27 

Ban on Treatment Through Foetus Stem 
Cell Method 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 18S 
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Budget (General)-2oo6-07 
Demands for Grants-2oo6-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 407-08 

Condition of National Highways 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 101-02 

Congenital Heart Disease in Infants 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 160 

Corruption in Army 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 92-93 

Customs Duty on Edible Oils 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 389-92 

Dope Testing of Sportspersons 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 180-81 

Funds for Fast Track Courts 
(Deb. 33, Vol. XX. 19-05-2006) 
Col. 28--34 

General Budget, 2006-2007-General 
Discussion 

Demands for Supplementary Grants 
(General)--200S-2006 and 

Demands for Excess Grants (General)-
2003-2004 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 547-49 

Import of Cargo 
. (Deb. 21, Vol. XIX. 17-03-2006) 
Col. 99-100 

Import of Spices 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 204-05 

Incursions by Wild Animals 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. 269-71 

Indo-Iran Gas Project 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 33~-31 i 

Land Occupied by Jhuggi Clusters 
(Deb. 17. Vol. XVIII, 10-03-2006) 
Col. 172-73 

Misbehaviour of Officials with Passengers 
(Deb. 6. Vol. XVII. 23-02-2006) 
Col. 116-17 

Model Stations in Jharkhand 
(Deb. 32. Vol. XX. 18-05-2006) 
Col. 260-64 

Need to clear the project for development 
of ravine area into a cultivable land in 
Etawah Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 31. Vol. XX. 17-05-2006) 
Col. 442-43 

Need to expedite construction work of the 
bypass at Etawah, Uttar Pradesh 
(MUR377) 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 287-88 

Need to grant special package for the 
development of ravines in Etawah 
Parliamentary Constituency, Uttar 
Pradesh (MUR 371) 
(Deb. 20, Vol. XVIII. 14-03-2006) 
Col. 388 

Need to provide funds for development 
and beautification of Sank is a Buddhist 
Centre in Etawah Pari iamentary 
Constituency. Uttar Pradesh 
(MUR377) 
(Deb. II. Vol. XVIII. 02-03-2006) 
Col. 245-46 

Need to take suitable measures to check 
the increase in prices of wheat 
(MUR377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 342 

Organic Farming 
(Deb. 8. Vol. XVII. 27-02-2006) 
Col. 184-85 

Outsourcing Policy for Coal Company 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 403-04 
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Problems offndian Workers in Gulf I Settlement of Border Disputes amongst 
(Deb. 31. Vol. XX, 17-05-2006) I NE States 
Col. 162-64 (Deb. 30, Vol. XIX. 16-05-2006) 

Production ofPlilm Oil, Oilseeds I Col. 365-66 
(Deb. 2CJ. Vol. XIX. 15-05-2006) Special Trains 
Col. 170-74 (Deb. 32. Vol. XX. 18-05-2006) 

Production of Tea Col. 200-07 
(Deb. 30, Vol. XIX. 16-05-2006) Telephone Tapping Case 
Col. 336-37 (Deb. 4. Vol. XVII. 21-02-2006) 

Promotion of Production of Mushroom Col. 219-20 
(Deb. 3, Vol. XVII, 20-02-2006) Use of Chemicals Fertilizers and 
Col. 167-68 Pesticides 

Purchase of Machinery (Deb. 13, Vol. XVIII, 06-03-2006) 
(Deb. 29. Vol. XIX, 15-05-2006) Col. 181 
Col.3l3-15 

Purchase Procedure 
(Deb. 21. Vol. XIX. 17-03-2006) 
Col. 213 

Quality of Imported Wheat 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 378-79 

Railway Projects 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 119 

Recommendation of National Forest 
Commission 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 23-97 

Reforms in Food Processing Sector 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 42-43 

Review oflrrigation Projects 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoJ.259-60 

Revision of Minimum Support Price 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 383-84 

Safety Measures in Ordnance Factories 
and Depots 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 86-87 

Sale of Spurious Drugs 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 109-11 

Withdrawal of Preferential Treatment to 
Kendriya Bhandars 
(Deb. 5. Vol. XVII, 22-02-2006) 
Col. 144-45 

Shandil. Dr. Col. (Retd.) Dhani Ram 
Development of Airports in Himachal 

Pradesh 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 65-66 

Improvement of School Education 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Col. 142-43 

Kuposhan Niwaran Sanjeevani Abhiyan 
. (Deb. 20, Vol. XVIII, 14-03-2006) 

Col. 135-36 
Manufacture of Spurious Drugs 

(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 373-76 

Need to construct Kalka-by-pass in 
Himachal Pradesh on Priority basis 
(MUR377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 381-82 

Need to set up high power T. V. transmitters 
at higher altitudes in Shimla 
Parliamentary Constituency, Himachal 
Pradesh (MUR 377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 326-27 
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laitway Bud." -2oo6-07-Oonoral 
DIIcuaion ... Demand. lor Gran .. 
OIl Account (RaItwaya)-2006-07 
(Deb. I r, Vol. XVIII, 02-03-2006) 
CoL32W5 

Spona ProjlCtlln Himachal Pndesh 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.»4-2a 

UtUIIIdon of Fund. for Upandadon of 
National Hlpwaya 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 29-34 

World SInk LoIn for Hilly Area 
(Deb. 21, Vol. XIX, ] 7-03-2006) 
Col. 71-79 

....... Dl:.AM.a 
General Budpt, 2006-2007-Oln.ral 

DllCuAlon 
Demand. for Supplementary Grants 

(0enerII}-2005-2006111d 
DImIncb for ExCIII Gran .. (0eneraJ}-

2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 577--11 

Railway Bud •• t -2006-07-Oeneral 
DiICuuion and Demanda for Granm 
on Account (Raiiwayl}-2006-07 
(08. 11, Vol. XVIII, 02-03-2006) 
Col. 534-39 

sanna, 51111 AUIId 
Civil Nuclear EDll'lYCoopII'Ition wi1h the 

unW SIaMa(DUl.193) 
(o.It. II, 'tWo XVIH, 11-03-2006) 
0II.124-a 

............ IAI 
A •• I 'lxeileDuly 

(Dela. 7. Vol. XVII, 24'-02-2006) 
CoL.,.. 
"on~ofu.-and 

roa-co PrcNhKa 
(Do. ]6, Vol. XVIII. 09-03-2006) 
Coli .. 

D ... a.-(a...I)-2006-2007 
(DIIt. It. _L XVDI. 13-03-2006) 
CoI. __ " 

Fake Credit en 
(Deb. ]7. Vol. XVDl, 10-03-4",) 
Cot. ]49-50 

Import of Milk and Milk ProcIucII 
(Deb. 20, Vol. XVDI, 14--03.2106) 
CoJ.282 

KiUinp of IIvnI penonI in DoeII_ 
Udhunpur Diltric:tl OD lit .. I. 
May, 2006 (AM) 
(D.b. 29. Vo'" XIX. I ,-o'·2OM) 
CoL 499-503 

Lou to TouriJm Industry due to ,..... 
Calamitiel 
(Deb. 16, Vol. 'Xvm. 09-G3-2OM) 
Col. ]7 

OpeninaofPrhnary HIIIth c.-
(Deb. 15, Vol. XVIII, 0I.o3-2OM) 
'CoL 111-12 

Outcome ofebe Ilound 1'IItIe CadI •• " 
held between th. Prl. M ...... 
moUi Political pIrdeI_1 ,l1li. 
leaden on 25.2.2006 to pi' 10' .'.-
in Jammu and KallmUr1J)Ult 193) 
(Deb. 24, Vol. XIX. 21-03-2006) 
Col. 16' 

Quality ofSSI Produell 
(o.b. 20, Vol. xvm, 14-03-MM) 
Col. 123-28 

R8IeI'YIdon in Rdant:oMl ........ 
(Deb. 30. Vol. XIX, .,-o'-2OM) 
Col. 3-4 

SIaIvaJIno,SlarlA ........ 
Aclarih MacJ.a-a.uw. YejIna 

(Deb. 34. Vol. XX, 22-0'·2 ... ) 
CoL 3. 
~ ............ '-

(Deb. l6. Vol. xvm.tt ".)IIt) 
Colm 

Aaricuhural LaM for .............. 
InduIIrIII ,..,.. 
(Deb. '3. Vol. xvm, ...... ) 
Col. 17-22 
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Aircraft Import License 
(Deb: 35, Vol. XX, 23-05-2006) 
Col. 92 

Assistance for Loss of Cotton Produce 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 251-53 

Blacklisted Telecom Firms 
(Deb. 26, Vol. XIX, IO-OS-2006) 
0>1.379-86 

Centrally Sponsored AsriculturaJ 
Schemes 
(Deb. 19, Vol. XVIII,13-03-2006) 
Col. 207-26 

Centrally Sponsored Schemes to Augment 
Water kesources 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoI.178-80 

Cleaning of Rivers 
(Deb. 8, Vol. XVII, 27.02-2006) 
Col. 230 

Commuted Leave to Gazttted Officers 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 347-48 

Competition with International Airlines 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 209-10 

Connecting Goods Trains StatiolU to 
Passenger Lines 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI.IS7 

Construction of National Highways 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 271-93 

Contribution of Agro Products based 
Industries 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoJ.l30-32 

Cost Limit vflural Sanitation Programme 
(peb. 21, Vol. XIX, 17-03-2006) 
Col. 233-35 

Cotton Ginning 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.64-66 

. Cotton Mills 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 26S-66 

Crop Credit 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 224-25 

CyberCrime 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 49-52 

Defence CoopeP8tion with Philippines 
tDeb. 16, Vol. XVIII. 09-03-2006) 
Col. ) ()4.06 

Development and Empowerment of 
Women 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 194-96 

Development of Agro Processing 
Industries 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 28-32 

Discontent Amongst Officers of MTNL 
and BSNL 
(Deb. 2; Vol. XVII, 17-02-2006) 
Col. 63-64 

Disinvestment ofBALCO 
(Deb . .30, Vol. XIX, 16-05-2006) 
COl.2S5 

Disposal of Nuclear Wastes 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 279-80 

Education Cess 
(Deb. 14, Vol. XVIII, 07-03-2006' 
Col. 367-74 

Electrification and Doubling of Railway 
Lines 
(Deb. 32, Vpl. XX, 18-05-2006) 
Col. 210 

Emergency Landings due to Technical 
Snags 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 294-95 

Encroachment in Salt-Pan in Ma1Inbai 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 310-11 



NAME INDEX M3 
Excess Use of Fertilizers and Insecticides Implementation oftCDS 

(Deb. 13, Vol. XVII1, 06-03-2006) (Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 272-73 Col. S4-5a 

Exemption of Customs and Central Excise 
Duties 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 119-20 

Export ofGem/Jewellery 
(Deb. 35,. Vol. XX, 23-05-2006) 
Col. 181-82 

Export Share ofTea Coffee and Cash Crops 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 386-87 

Export Status to ATF 
(Deb. 32, Vol. XX~ 11-05-2006) 
Col. 197-98 

Extending Period of LTC to Srinagar 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 12-13 

Families Affected by Nuclear Power 
Station 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 111-83 

Implementation of Support Price and 
Market Intervention . 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 305-07 

Import of Dairy Products 
(Deb. 30, Vol. XIX. 16-05-2006) 
Co1.203..()4 

Import Verification . 
(Deb. 15, Vol. XVIII, 01-03-2006) 
Col. 92-93 

Increase in Prices of Milk and its Produc:tl 
by Mother Dairy 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 292 

Institutes of Hotel Management 
(Deb. 27, Vol. XIX, 11-05-2006) 
Cof.266-67 

Investments in Civil Aviation Sector 
(neb. II, Vol. XVIII. 02-03-2006) 
Col. 186-81 

Financial Assistance for Relief Calamities IT Hardware Industry 
(Deb. 21, Vol. XIX, 17-03-2006) (Deb. 12, Vol. xvm, 03-03-2006) 
Col. 196-97 Col. 205-07 

Full Capital Account Convertibility 
(Deb. 2S, Vol. XIX, 12-05-2006) 
Col. 305-06 

Japan '5 Grant-in-aid for Health Services 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 113 

Funds for National HighwaysIExpressway Joint Ventures with China 
(Deb. 10, Vol. XVII, 01-03-2006) (Deb. 30, Vol. XIX, 16-05-2006) 
Col.S0-87 Col. 313-14 

Growth in Bank Credit in Mumbai 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 280-81 

Horticalture Training Centre 
(Deb. 29, Vol. XIX, 15-05-2006) 
<:01.441-42 

Implementation of Centrally Sponsored 
Scheme 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 130-31 

Low Operational ~fticiency 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 294-98 

Merger of Air India and Indian Airlines 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoI.IS9-90 

Mining of Coal Blocks 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 50S 
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Modem_ion ofT ...... Bxcbar 
(Deb. 11, Vol. XVIII, IO-03·2ON) 
Col. "-'9 

MoU. with State Oov_ 
(Deb. 16, Vol. XVIII, 09-03.20(6) 
Col. 47-48 

Need to declare Minimum SuppcIIt PrIoI 
oloniona and poIItoII_ ........ 
crops under NlIlioaal CrupI ........ 
Scheme"for the t..fI! of'" ...... 
in Maharuhtra (MUa 317) 
(D.b. 23, Vol. XIX, 20-0'·2006) 
CoL 25 

".... .... , ..... ~ .... , Em 
(DI~. 14, \\)I. xvm, " ..... , 
CoLlI64O 

...... ofAircnil 
(DIb. 11, "-I. XVID, 02..,-2106) 
CoL 15-16 

bUwIIy,...IIU •• I " 
(Deb. 6, Vol. XVII. 23.02.2., 
CoI.23s-iO 

It8ihIIII)'I NIl ... 
(Deb. 32, Vol. xx, 1.-05-2006) 
Cal .... 

New Aviation Policy RIIII ofPoocIpaIM .... 80aY 
(Deb. 27, Vol. XIX, 11-05-2006) (Dlit. 17, Vol. XVUI, IMJ.20M) 
Col. 192 CoL 116 

Nue ..... PUlion 
(Deb. 31, Vol. XX, 17-0'.2006) 
Col. 387-11 

Old lallway 8ridp1 
(Deb. 27, Vol. XIX, 1I"()5.2006) 
CoL 37-3. 

Payment of Outatandina Amount 
(Deb. 6, Vol. XVII, 23·02·2006) 
CoL 92 

PolioCllea 

.......... 01 ..... CGII 
(Deb. 5, ~. XVII, 22.034 ••• ) 
CoL 211-13 

ItncmIioa of AJncripI 
(Deb. 32, Vol. XX, II-oS-2006) 
CoI.l6U6 

...... ProducdcIa~·.-d I III 
(Deb. S, Vol. XVII, 22-02-2.) 
0IlJ05 

(Deb. 26, Vol. XIX. 10-05·2006) .... ofC .... E ...... m 
Col. 27·21 (Dib. 14. "-I. XVIII. 01-4W11J) 

Premature Retirement by PDoD 
(Deb. 27, Vol. XIX. 11·05·2006) 
CoL 187 ... 

Price IIld Producdon of Co .. 
(Deb. 20, Vol. XVDI. 14-03-2006) 
COL21U6 

CoLM45 ........ , ...... 
(D& 11. * XYIU. .0014111) 
OILI .. 

I", ............. de 
(Deb. lJ. W. XVDI. 06-0'~) 

Production Colt ofU... CaL20J.04 
(Deb. 34, Vol. XX, 22-05-2006) ..... up of ~ AllIn ' m 
Col. 341-50 

IIId APTtcbnoIog c.n. 
Produc:tlon 0' MIftIO and B_ 

(Deb. I, Vol. XVII, 27·02·2006) 
Col. 173-75 
~ ....... 

'(Deb. 14, VoI.X¥IIl. 07 .. '-2016) 
CoL. 

(Deb. t 9, Vol. xvm. u-o'-JOM) 
Col. 103--09 ....... ., ............ , .. .. 
(DIIt. 14. * XVIII. .., .... ) 
OIL ... 



HAM! DIDIX 145 
I,n' ... ., N ...... it ...... 

DIt It, IIr.~ 
{DItt. 29 .... XIX. U .. 5-2ON) 
CIL ... ....... .,.. ............ 
(DIIt.'I. Yo •• XX. 17-05.2ON) 
011.%11 Z2 ...... ., ......... 
(DIll. 21. "' .. XIX. 12.QS·200fi) 
OIl 1-" • 

U ... 'Ed .. tf .... ~ 
(Deb. 7 ..... XVII. 24.02-2006) 
OIL 115-416 

UMlDTPc-
(Deft ••• Vel. XVII. 2I.o2-2IH) 
Cot 10 

Utlll .. tlon of 'und, for R.ura • 
~1cIdoM 
(Deb. 12. Vol. XVIII, 03-03-20(6) 
Col. 162-64 

....... of Software and Hardware Vi I lip Public Telephone Scheme 
"'sUN (Deb. 1" Vol. XVnI. 10-03-20(6)-
(DItt. 12. Vol. XVDI. 03-03-2006) Col. 299-300 
Cll.21~ 

..... ,,rIb 1l1li .... & I 
(M. 12. Vol. XVhI. 03.03-2001) 
ClLDW9 

...... Mn.I .. 
(.,.. 21. Vol. XIX. 17.03-2806) 
OIL •• 

.......... a ........ .... 
(DIIt. 15, Vol. xval. .... '-2OM) 
QIL ..... 

>.S' ••• c::aK 
(D& 12, ..,. XVUJ. 'tJ.OJ.a.I) 
CII. 75-11 ..,11' .' ........... 11 ... 
(Dtit. 1. Vol. XVD. 2.-02-2_) OIL I,.." 

,... .... nav 
(M. 21. W. XVDI. ''''WOO6) 
CaL~ 

Tirk, ... Mien ...... 
CDe'. '., \tol. XX. 22-05-200') 
OIL I .. 

,....., .... c.ro ..... 1MII .... 
.... 0 .. _ ' 
(o.. 10 V.I. XVII. 21-12 .. 2",) 
CoLr14-TI 

t ..... ' $hi ofMI1IFNlllldauw IIIIbII 
Clnlla" .... 
(0.. S. Vol. XVII, 22.02·2006) 
CaL~ 

Vilit ofPNacb P,..ideat 
(Deb. 15. Vol. XVIII, 01-03-2006) 
caL23I 40 

~PropJJme 
(Deb. 26, Vol. XIX, J 0-0'-2006) 
CGL53~ 

-..s.t DneIopment Talk Force 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoL 226-2'7 

w.. 8cII'01ty 
(De~. 29. Vol. XIX, 15-05-2006) 
011.97 .. 

W'IIdIIII CriIne CanIroI B .... 
(Deb. 29. Vol. XIX, 15-05-2006) 
0»L21I 

WorU under MPLADS 
(Deb. J 5, Vol. xvm, 08-03-20(6) 
Q,J.20I-OS 

..... ..., .. rtM. 
AIIpawMi Worken 

(Deb. 35, Vol. XX, 23-05-2006) 
ODL259 

...,.AiIpoIt 
(Deb. 12. Vol. XX, 18-05-2006) 
Col. 236 

..,..(0InnI)-2006-07 
DImMdI fbrO. __ 2006-07 

(Dob. :z I, Vol. XIX, 17-03-20(6) 
CoL 393-96 
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Clkkunal Temples in Kamataka 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 112-13 

Chlkunguniya Menace 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 16S-67 

Communal Violence in different parts of 
the country (DUR 193) 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 483...:..aS • 

Construction of Railway Line from Hubli 
and Ankola 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 199 

Demands ofGrameen Banks 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 184-85 

Devanahalli Airport 
(Deb. 27, Vol. XIX, 1I-0S-2006) 
Col. 188-89 

Examination Coaching Facility for STs 
(Deb. 20i .-Vol. XVfiI, 14-03-2006) 
C01.2S8-S9 

Expansion of Bangalore Airport 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 1 ()().O 1 

Export of Silk Gannents 
(Deb. 3S, Vol. XX, 23-05-2006) 
CoI.41--43 

Facilities to Physically Handicapped 
Persons at various Tourist Spots 
(Deb. 27, Vol. XIX, II-OS-2006) 
Cot 266 

Foreign Companies in SEZ 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.18? 

Funds for Infrastructure Facilities 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 201 

G I Certificate 
(Deb. 30. Vol. XIX, 16-0S-2006) 
Col. 366-67 

General Budget. 2006-2007-General 
Discussion 

Demands for Supplementary Grants 
(GeneraI}-200S-2006 and 

Demands for Excess Grants (General)-
2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Co1.4~2 

Grants for Construction of Hostels 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 226 

Impact of Wheat Import 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 259-60 

India Trade Promotion Organisation 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 335-36 

Indo-Philippines Agreement on 
Agriculture 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 250-58 

Migratory Birds 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 283-84 

Mines in Karnataka 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.2SS-S8 

Mining in Ramanadurga 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 288-89 

Ministry of Agriculture 
(Deb. 20, Vol. XVIIl, 14-03-2006) 
Col. 48S---87 

Mobile Towers 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 213 

Famda fcI' Rehabilitation Mysore-Bangalore Corridor Expressway 
(Deb. 19, Vol. XVIII, 13-03-2006) (Deb. 10, Vol. XVII, 01-03-2006) 
Col. 24 1 -42 Col. 161-62 



NAME INDEX 847 

Need to allocate Rs. 1000 crore for Promotion ofLanguaaes 
;nfrastructural development in (Deb. 20, Vol. XVIII, 14-03-2006) 
Bangah:~re City, Kamataka (MUR377) CoL 318-20 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 345 

Need to check construction activities in 
hilly area at Bandipur, K.amataka with 
a view to protect flora and fauna of the 
region (MUR 377) 
(Deb. 2S, Vol. XIX, 22-03-2006) 
Col. 13 

Need to encourage setting up of Chip 
manufacturing units in Bangalore, 
Kamataka (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 345 

Need to implement the recommendations 
of Mahajan Commission's Report on 
border dispute between Maharashtra 
and Karnataka with regard to the status 
ofBelgaum (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 338-39 

New Runway at Mangalore Airport 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 120-21 

News from Southern States 
(Deb. 29, Vol. XIX, I S-OS-2006) 
Col. ISS 

Pending Proposals under PMGSY 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 317-21 

Persons with Disabilities (Equal 
Opportunities, Protection of Rights and 
Full Participation) (Amendment) Bill, 
2006 (Substitution ofne .... sections for 
section 31 )-Shri M. Shivanna 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 443 

Pre-examination Coaching Facilities for 
SCsand OBCs 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI.IOS-06 

Promotioft ofSanskrit 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 10-17 

Proposal from KarOl,taka r.garding 
Article 371 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 117-18 

Railway Budget, 2006-2007 General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 423-29 

Reduction of Air Freight Cost for Flowers 
(De&. 8, Vol. XVII, 27-02-2006) 
Col. 189 

Rehabilitation of Kudremukh National 
Parks Victims 
(Deb. 19, Vol. XVIII, 13-03-2006) 

. Col. 2S5-S6 
Rejuvenation of Water Tanks 

(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 116-17 

Setting up of Aerospace Technology 
University 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 224-2S 

Setting up of Thermal Power Plant in 
Karnataka 
(Deb, 10 .. Vol. XVII, 0) -03-2006) 
Col. 103-04 

Sixth Pay Commission 
(Deb. 2, ,,!ol. XVII. 17-02-2006) 
Col. 224-2S 

Steps for Balanced And Equitable 
Development of All parts of the 
Country-{Res.) 
(Deb. 33, Vol. XX, 19'-OS-2006) 
Col. SI3 
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IlIbIidy on LPG 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 73-74 

. .uc:ideby plftDIn ill YlliOUI pIItI ofdle 
COUIIIIy(DUR 193) 
(Deb. 31, Vol. XX, 17-05-2006) 
CoLS6O-t2 

Suicide by Weavers 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 298-99 

Toblcco Growers 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. ISS-56 

U.,....ution ofMlI1PIore Airport 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 217 ' 

WIlt Problem In Red Gram 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 114-85 

Windowa XP Starter Edition 
(De.,. 12, Vol. XVIII, 03-03-2006) 
CaLl10 "W bit Prof. MaWtorao 

ActiYitieI of Touts at Railway Stations 
(Deb. 27, Vol. XIX, 11-05-2006) 
OlLIOS 

ApeemInt with America and Britain in 
BMation Sector 
(Deb. 35. Vol. XX, 23-0'-2006) 
·011.173-74 

... .. with Foreip Companies fot 
..... Unita 
~. 13, Vol. XVIII, 06-03-2006) 
CoL 1""'7~ 

Aerie ...... land_ Labourers 
<De'. H. Vol. "IX. 15-0'-2006) 
CeL204ot1 

AlNdMci ...... 
~. 21. Vol. XIX. 11-05-2006) 
c.L .t . .02 

Allocation and 0fftIIce of Fa ....... 
(Deb. 19. Vol. XVIII, 13-034ON) 
Col. 230-3 I 

Amount Spent on CoIIIedoa alIT 
(Deb. 2. Vol. XVII. 11-02-2006) 
Col. 75-77 

Anaemia amonl Olildren 
(Deb. 31, Vol. XX. 17-05-2006) 
Col. 213-21 

Appointment on CompuaiOlWe Ground 
inRSI 
(Deb. 21, Vol. XIX, 17-03-2OM) 
Col. 224 

AslICNmcnt ofRaervoil'l tbr F ....... 
(l)IIb. I, Vol. XVII, 21-02 .. 2_) 
CoL 111-83 

AssillanCe to S ..... fbr IrrfIIdaa ".. 
(Deb. 3. Vol. XVII, 20-02-2_) 
Col. 208-09 

Ban on Impol18 ofBirda IIId Malt 
(Deb. 20, Vol. XVIII, 14-03 .. 2_) 
Col. 168-74 

Cess on Air Travel· 
(Deb. 27, Vol. XIX, 11-05-2_) 
Col. 95-96 

Closure of Post Offices (H.A.H. DiI.) 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 489 

Clubb Ina ofSub Sc:beIMa in ~...JI'I 
(Deb. 13, Vol. XVIII, ~3-2086) 
Col. lSI-54 

COIlUllUllIc:ation .s.w. Under ...... 
Nmyork 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 169-70 

Community Information CennI 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 69-70 

Complaint Apinst LPG DiatributDn 
(Deb. 6. Vol. XVII, 23-02-2006) 
Col. 244-48 



0 •• 11"" I ..... 
, ..... _ .... D. INS-21M) 1M. 

e In r sfG .... 
CM. II. ..... xx, JUS-21M) 
ClII. ... 

C.tfO.l. d .... , 1' .. "'-' 
(M. JI. -.e. xx. "-05-2106) 
aLnNJ 

a..... ., 15& • IIr c..um,tion 
4110'· ..... 
(M ... W. XIX. .,.0'-2006) 
ClIl .... Que. nslfP It .......... .. 
(M. 12, 11& --.1MJ.2II6) 
Ql.1NJ 

... .nw laun e' 
~. u. -.. XX. 22 .. '-1006) 
ClIl2 ..... 

D .......... , ..... of 'eripheral 
p e ..... · - NIIionaJ Htpways 
CDI'. J I. v... XX, 17 .. '-1806) 
OILI ... 
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(Deb. 16, Vol. XVIII, 09-03-20(6) 
Col.l77-79 

Employment Generation Scheme 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 20-31 

Expenditure on Livelihood ofFarmen in 
Different States 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col. 141-43 

Expert Group on IT Law 
(Deb. 2, Vol. XVII. 17-02-2006) 
Col. 226-27 

Export of Goods Manufactured by Heavy 
Industries 
(Deb. 30, Vol. XIX. 16-05':2006) 
Col. 255-56 

Facilities Provided by Foreign Banks 
(Deb. 2, Vol. XVII. 17-02-2006) 
Col.2JO 

FDI in Retail Market 
(Deb. 30. Vol. XIX, 16-O5~2006) 
Col. 157-58 

Female Literacy 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 196-99 

Fertility of Drought hitAreu 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 32-J3 

Financial Assistance for Development of 
Tourist Spots in Orissa 
(Deb. 27, Vat XIX, ))-05-2006) 
CoI.218-19 

Fixation of Prices of Food-I toms 
(Deb. 6, Vol. XVII, 2J..()2-2006) 
Col. 112-)3 

Free Channels Under DTH Schemes 
(Deb. II, Vol. XVIII. 02-OJ-2006) 
CoL 11~20 
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Funds to NGOa under NORAD Scheme 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 21-21 

Generation of Power 
(Deb. 2', Vol. XIX, 12-05-2006) 
COI .... 9. 

Godowns Near Procurement Centres 
(Deb. 29, Vol. XIX, IS·OS-2006) 
Col. 186-8'7 

Production by Agro and Rural Industry 
Units 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.IS-2S 

Protit and Loss ofPSUs 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 49-S0 

Recommendations ofCVC 
(Deb. 26, Vol. XIX, 10-05.2006) 
Col. 227-28 

Increase in Supply of Power Plants Review of Child Labour Law 
(Deb. 33, Vol. XX, 19-0S-2006) (Deb. 34, Vol. XX, 22.0S.2006) 
Col. 119 Col. 271 

lnereuin. COz Level and Depletion of 
Ozone Layer 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoL2S6-57 

Loues due to Corruption in CWC and 
PC 
(Deb. 29, Vol. XIX, I S·05-2006) 
Col. 32S-29 

LPG FlICility 
(Deb. 16, Vol. XVIII, 09.03-2006) 
Co1.63~8 

Mining of Sponse Iron 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 235-36 

Misuse of Schemes by Exponing Finns 
(Deb. 14. Vol. XVIII, 07-03-2006) 
Col. 293-95 

MNC. in Food Processing Sector 
(Deb. 32, Vol. XX, 18-0S-2006) 
~1.48-49 

Modernisation of Sick Industries 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 116-17 

Rural Telephone Exchanges 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 166-67 

Tainted Officers on Sensitive Posts 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 200-01 

Terrorist Camps in Bangladesh 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.I17-7~ 

Theft and Pilferage in Postal Services 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 164-65 

TV Serials on Doordarshan 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 349-S0 

Value of Indian Rupee in International 
Market 
(Deb. 7, Vol. XVII. 24-02-2006) 
Col. 195-97 

Wastage of Foodgrains , 
(Deb. 29. Vol. XIX. 15-05-2006) 
Col.l59-61 ' 

Water Projects in Orissa 
(Deb. 34, Vol. XX, 22-05-2006) 

Monitorina of World Bank Funds Col. 159-63 
(Deb. 31, Vol. XX, 17-05-2006) Slhlh, Chaudhary Bljendra 
Col. 312 

Pendl". 'aaes in CEGAT 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 67 

Communal Violence in different pans of 
the country (OUR 193) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 491-94 
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Financial Assistance to Craftsmen Energising Land Line Telephones 
(Deb. 20, Vol. XVIII, 14-03-2006) (Deb. 2, Vol. XVII, 17-02-2006) 
Col.lS7-S9 Col. 81-83 

Installation of Telephone Tower inAligarh Finance Bill, 2006-Consid." Pus 
(Deb. 12, Vol. XVIII, 03-03-2006) (Deb. 23, Vol. XIX, 20-03-2006) 
Col. 13S-39 Col. 4649 

Ministry of Agriculture 
(Deb. 20, Vol. XVIII, 14-03-2006) Guidelines for TV Proarammes 
Col 467-74 (Deb. 6, Vol. XVII, 23-02-2006) 

Railway Budget, 2006-2007 General 
Discussion and Demands for Grants 
on Account (Railways)-2006·2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 306-14 

Setting up of World Class Universities 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 260 

Sinlht Chaudhary Lal 
Agro-Credit Card for Farmers 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 34-42 

Better Amenities for Urban Citizens 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 207 

Budget (General)-2006-97 
Demands for Grants-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 383-85 

Central Scheme 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 15-16 

Committee on Solid Waste Management 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 45-53 

Computerisation of Post Offices 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 14-IS 

Consumer Awareness Programme 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 12 

CoI.209-11 
India-Pakistan Telocornmunicition Links 

(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 11-12 

Motion of Thanks on the President's 
Address· 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 467-70 

Multipurpose National Identity Cards 
(MNICs) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 10 

Need to give preference to the local 
producers for programmes telecast on 
Kashmir Channel ;n Jammu ~nd 
Kashmir (MUR 377). 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 266 

Need to release more funds for providing 
relief to the people affected by recent 
earthquake in Udhampur Parliamentary 
Constituency, Jammu and Kashmir 
(MUR377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 313-14 

Need to rescind the order of shifting the 
offices ofCGM. BSNL from Jammu to 
Srinagar (MUR 377) 
(Deb. 25. Vol. XIX, ·22-03-2006) 
Col. 4 

Demands for Grants (GeneraJ}-2006-2007 Nirmal Gram Puraskar 
(Deb. 19, Vol. XVIII, 13-03-2006) (Deb. 21, Vol. XIX, 17-03-2006) 
Col. 428-30 Col. 103-05 
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Outcome of the Round Table Conference Forward Contracts (Regulation) 
held between the Prime Minister, AmendmentBiII,2006-Int. 
various Political parties and Kashmiri (Deb. 24, Vol. XIX, 21·03-2006) 
leaders on 2S.2.2006 to promote peace Col. 26 
in Jammu and Kashmir(DUR 193) I 
(Deb. 24, Vol. XIX, 21.03-2006). Singh,Dr.Manmoban 
Col. 139·50 Civil Nuclear Energy Cooperation with the 

Pending Projects under IWDP 
(Deb. 21, Vol. XIX, 17·03·2006) 
Col. 14·IS 

Promotion of Naturopathy 
(Deb. 15, Vol. XVIII, 08·03-2006) 
CoI.~7 

Promotion of Sanskrit 
(Deb. 20. Vol. XVIII, 14-03-2006) 
Col. 16 

Railway Budeet-2006-07-General 
Discussion and Demands for Grants 
OR~coount (Railways)-2006.Q7 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 405-10 

Railway Hospitals in Jammu and Kashmir 
(Deb. 16, Vot'. XVIII, 09-03-2006) 
Col.l~O 

Sale of Kidneys 
(Deb. 5, Vol. XVII, 22-02-20(6) 
Col. 220-26 

Sleeper Plant at Kathua 
(Deb. 16, Vol. XVIII, 09-03-2006) . 
Col. 109 

'Small FarmsAgri-Business Consortium 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.202.Q3 

Steps for balanced and equitable 
development of all parts of the country 
(Res.) 
(D~b. 7, Vol. XVII, 24-02.2006) 
Col. 331-36 

51 .... , Dr. Aklillesb Prasad 
Cut in food Subsidy 

(Deb. 3, Vol. XVII. 20-02-2006) 
Col. 9 

United States (DUR 193) 
(Deb. JoB, Vol. XVIII, 11·03-2006) 
Col. 139-47 

Civil Nuclear Energy Cooperation with the 
United States (St.) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 409-14 

Discussions on Civil Nuclear Energy 
Cooperation with the United States in 
the context of recent visit of the 
President of the USA (St.) 
(Deb. 14, Vol. XVIlI, 07-03-2006) 
Co1.439~ 

India's vote in IAEA on the issue oflran's 
nuclear programme (OUR 193) 
(Deb. 13, Vol. XVIII, 06-03·2006) 
Col. 326-29 

India's vote on the Iran Nuclear Issue of 
Iran's Nuclear Programme (St.) 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 35S-S8 

Motion of Thanks on the President's 
Address 
(Deb. 6, Vol. XVII, 23-02-2006) 
·CoI.3S4~ 

SiReh, Dr. RaabuvaRlb Prasad 
Budget (General)-2006.Q7 
Demands for Grants-2006-07 

(Deb. 21. Vol. XIX. 17-03-2006) 
Col. 280-81 , 413-25 

Launch of National Rural Employment 
Guarantee Act (St.) 
(Deb. 12, Vol. XVIII. 03-03-2006) 
CoI.2S4·58 
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Statement/Correcting Reply to Starred 
Question No. 347 dated 17.03.2006 
Re: Revamping of rural Sanitary System 
(St.) 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 412 

Status ofBPL Census, 2002 (St.) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 322-26 

SlnEh, Dr. Ram Lakhan 
General Budget-2006-2007-General 

Discussion 
Demands for Supplementary Grants 

(General)-2005-2006 and 
Demands for Excess Grants (General)-

2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 377-78 

Inland Water Transport in 
Madhya Pradesh 
(Deb. IS, Vol. XVIII. 08-03-2006) 
Co1.2S5-S6 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 

,Completion of Power Projects 
, (Deb. 33, Vol. XX, 19-05-2006) 

Col. 212 

Construction of New Airport at MatbW'l 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col 295-96 

Construction of New National Highways 
in Uttar Pradesh 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 657-58 

Construction of Railway Lines in 
Uttar Pradesh 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 261-62 

Crop Insurance Bill, 200S by 
Shri Iqbal Ahmed Saradgi-Conlid. 
(Deb. 28. Vol. XIX, 12~0'-2006) 
Col. 478-S3 

Declaration of National Highwaya 
(Deb. 26, Vol. XIX, 10~S·2006) 
Col. 41l-1S 

on Account (Railways )-2006-07 I F ire Safety Measures in Schoo ..... 
(Deb. n, Vol. XVlII, 02-03 -2006) Colleges 
Col. 491-94 (Deb. 14, Vol. XVIII. 07-03-2011) 

Utilization of Funds under SSA Col. 295-96 
(Deb. '14. Vol. XVIII. 07-03-2006) 
Col. 393-96 

Singh, KUllwar Manvendn 
Admission to Single Girl Child in KVS 

(Deb. 35. Vol. XX, 23-05-2006) 
Co1.217-19 

Agreements Signed with Foreign 
Countries for Railway Projects 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 186 

Bilateral Agreements on Tourism 
(Deb. 16. Vol. XVlII, 09-03-2006) 
Col. 36 

Budget (General)-2006-07 
Demands for Grants-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 341-44 

Child Labour 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 41-57 

Funds to NSFDC 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 10-13 

General Budpt-~2007-
General Discuilion. D ..... nd. for 

Supplementary Or ..... (a.a..I)-
2005-2006 and 

Demands for Exceu 0... (0 •• 111)-
2003-2004 
(Deb. 16. Vol. XVIII. 09-0).", 
CoI.S,,"" 

Halt ofTaj E..-
(Deb. II, Vol. XVIII. 02 ..,~, 
Col 129-30 

Handicapped Penou ........ II 
SpecIllIllployM •• lu ".,,11 
(Deb. I •• Yol. XVIII. I' .. ' .... ' 
Col 153-" 
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HoIpitall for Treatment of Leprosy and I Package for Sugarcane Farmers 
Mentally Challenled Children (Deb. 13, Vol. XVIII, 06-03-2006) 
(Deb. 10, Vol. XVII, 01-03-2006) Col. 94-95 
Col. 87-88 Pending Insurance Claims 

Inclusion of Horticulture In Cooperative (Deb. 29, Vol. XIX, 15-05-2006) 
Sector Col. 162~5 
(Deb. 3, Vol. XVIJ, 2.0-02-2006) Preparation of Medicines from Herbs 
Q)L 197-98 (Deb. 31, Vol. XX, 17-05-2006) 

indian and Foreign Channell Col. 103-04 
(Deb. 16, Vol. XVIII, 09-03-2006) Problem of Exporters 
Col. 144 (Deb. 20, Vol. XVIII, 14-03-2006) 

Indo-Israel Agreement in Agriculture Col. 200-201 
Research Production of Sugarcane 
(Deb. 34, Vol. XX, 22-05-2006) (Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 423 Col. 19-28 

Lepl Assistance to Poor People 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 209· 

Loues to PSUI 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 163-64 

Mobilization ofPands tJy!OC 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoL 196-97 

M~ion of Coal Mines 
(Deb. IS, Vol. XVIII, 08-03-2006) 
CoL 193-9' 

National Sports Talent Competition 
Scheme 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 114-15 

Nood to expedite rural electrification in 
Mathura Parliamentary Constituency, 
UUlrPradeah (MUR 377) 
(Deb. 4, .vol. XVII, 21-02-2006) 
Col. 314 

Need to provide -compensation to the 
farmers whose potato and mustard 
crop. have been damaged due to 
drought and frost in Uttar Prade.h 
(MUR377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoL 264 

Promotion of Hindi Abroad 
(Deb. 31, Vol. XX, 17-0'-2006) 
Col. 171-74 

ftajiv Gandhi Jal Nigam Scheme 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 98 

Recovery of Weapons 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 113-14 

Refunds to Passengers 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 21-22 

Rehabilitation of Ex-Servicemen 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 140-42 

Reservation in Judiciary 
(Deb. 28, Vol. XIX, 12-05-2006) 
CoI.302~3 

Security at Airports 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 181-82 

Self Employment Scheme 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 178-79 

Share ofMNCs 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 98 . 
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Shortcomings in Copyright Act 
(Deb. 34, Vol. XX, 22-05-2006) 
Co1.l91-92 

Standing Committee on Industry-One 
Hundred Seventy-eighth Report-Laid 
(Deb. 19, Vol. XVlIl, 13-03-2006) 
Col. 265 

Amendment in Criminal Law Bil~ 2003 
(Deb. 4, Vol. XVII, 21·02·2006) 
Col. 90 

Amendment in Foreigner Act 
(Deb. 14, Vol. XV1l1, 07-03-2006) 
Col. 116-17 

Ban on Nuclear Tests 
Steps for Balanced And Equitable (Deb. 26, Vol. XIX, 10-0~-2006) 

Development of All parts of the Col. 27 
Counlry-{Rel.) Buildinl of Communication Satellites by 
(Deb. 33, Vol. XX, 19-0S-2006) ISRO 
Col. 500-S03 (Deb. 26, Vol. XIX, 10-05·2006) 

Stoppage ofl"rains at Chhata Station Col. 387 
(Deb. 6, Vol. XVII, 23-02-2006) Classification ofAJricultural'Sublidioa 
Col.l04 (Deb. 19, Vol. XVIII, 1'3-03-2006) 

Survey Conducted by National Institute 
of Nutrition 
(Deb. 26, Vol. XIX, 10-0S-200b) 
Col. 230-31 

Terrorists Attack on Train 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 24142 

total Literacy Programme 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 112 

SIDlh, Shrl ArJun 
Situation arising out of the proposed 

reservation for OBCs in IIMs, UTs and 
other Higher Educational Institutions 
of the country and steps taken by the 
Government in regard thereto (CA) 
(Deb. 31, Vol. XX, 17·0S-2006) 
CoI.411-12,431-3S 

SIDlh, Sbrl Cbandn Bbu.ban 
ADBLoan 

!Deb. 33, V61. XX, 19-05-2006) 
CoI.384-8S 

Admission to Sinlle Girl Child in KVS 
(Deb. 3S, Vol. XX, 23-05·2006) 
Col. 217·19 

Aircraft· Accidents 
(Deb. 27, Vol. XIX, 11-0S·2006) 
Col. 101-02 

Col. 131-33 
Crude Oil Prices in International Market 

(Deb. 27, Vol. XIX, 11-05·2006) 
Col. 211-12 

Deemed Universities 
(Deb. 35, Vol. XX, 23·05.2006) 
Col. 331-32 

Defence Deals under InfonnationAct, 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 71 

Development on.T. 
(Deb. 33, Vol. XX, 19·05·2006) 
Col. 14748 

Expert Group on IT Law 
(Deb. 2, Vol. XVII, 17·02-2006) 
Col. 226-27 

Golden Quadrilateral Project 
(Deb. 31, Vol. XX, 17.0".2006) 
Col. 311·12 

Hiper Education 
(Deb. 20, Vol. XVIII, 14'()3·2006) 
Co1.5~ 

HydrololY Project 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 272-73 

ImplementatirmofNRHM 
(Deb. 31. Vol. XX, 17·05-2006) 
CoI.2tG-13 
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~ ofPanchayati Raj 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 7-10 

IDcreae in FnaofShatabdi and Rajdhani 
Express Trains 
(Deb. 32, Vol. XX, 18-05-2006) 
Col.1I6 

Increase in Pension 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 190 

Increasing Budgetary Allocation by UGC 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 190-91 

Indo-Pak Foreign Secretary Level TaJks 
(Deb. 5, Vol. XVII, 22-02-2006) 
CoI.2OS-07 

Indo-US Project to Rehabilitate Child 
Workers 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoL 276 

Influence in Defence Procurement 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. lSI-52 

Joint Committee on Offices of Profit-
Motion 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 464-65 

L1C in Health Insurance 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 221-22 

Life Expectancy of Retired Soldiers 
(Deb. 11, Vol. XVIII, 02-03-2006) 
CoL 51 

Loises of PSBs 
(Deb. 21, Vol. XIX, 12-05-2006) 
CoL 180 

Million to Moon 

Prasar Bharati 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 117-11 

Premature Retirement by Pilots 
(Dob. 27, Vol. XIX, 11-05-2006) 
Col. 187-88 

Rail Freight Corridors 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 123 

Raising of Battalion in PMF 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 182-83 

Re-Appointment of Super-Annulated 
Teachers 
(Deb. 35, Vol. XX, 23-05-2006) 
COl.17S 

Running of Locomotive on CNG Fuel 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 174-75 

Transfer of Naval Ship to Maldives 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 121-22 

Transfer Policy for K VS Teachers 
(Deb. 35, Vol. XX. 23-05-2006) 
CoI.176-77 

Transmission Projects by PGCIL and 
Private Sector 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 281-82 

Upgradation of Engineering and Technical 
Institutes 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 23-26 

Utilization of Funds under SSA 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 393-96 

WB Funding for Health Programmes 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 515-16 

(Deb, 10, Vol. XVII, 01-03-2006) Slngb,SbrtChandrabhan 
'Col. 44 . I Agreemen~ between India and France on 

Metang Court Cases I EducatIon Sector 
(Deb. 12, Vol. XVIII, 03-03-2006) I (Deb. 20. Vol. XVIII, 14-03-2006) 
Col. 57-61 Col. 133 
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Allocation of Funds to Panchayati Raj I Women Scientists 
Institutions (Deb. 12, Vol. XVIII, 03-03-2006) 
(Deb. 26, Vol. XIX, 10-0.5-2006) CoL 141-S0 
Col. 41 7-36 

Central Share for Construction ofTraining 
Centre in M.P. 
(Deb.. 13, Vol. XVIII, 06-03-2006) 
Col. 139 

Diamond Mining 
(Deb. 30, Vol. XIX, 16-0.5-2006) 
Col. 74 

Establishment of New Medical Colleges 
(Deb. 31, Vol. XX, 17-0.5-2006). 
Col. 174-78 

Hospital for Beedi Workers 
(Deb. 13, Vol. XVIII, 06-03'-2006) 
Col. 221 

Need to take steps for promotion ofSarva 
Shiksha Abhiyan in Madhya Pradesh 
(MUR377) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 488 

Oil and Gas Reserves in Rajasthan 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 37-38 

Railway Budget-2006-2007-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 31.5 

Rate oflnterest on LIC Policies 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 126-27 

Short Supply of Foodgrains under 
NFFWP 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 119-20 

Statutory Auditor in Banks 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 189-90 

Upgradation and Development of 
Archaeological Monuments 
(Deb. 16, Vol. XVIll. 09-03-2006) 
COl. 72-73 

Sl ..... , S ..... D ..... y.nt 
Additional allocations under NFFWP 

(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 73-76 

Allotment of Lignite Block 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI..59 

Amendment in Foreigner Act 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 116-17 

Cost of Telephone Operations 
(Deb. ll, Vol. XX, 17-0.5-2006) 
Col. 177-79 

Cut in food Subsidy 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. II 

Doubling of Railway Line Projects 
(Deb. 27, Vol. XIX, 11-0.5-2006) 
Col. 269 

Earning from Panna, Mukta and Tapti Gas 
Fields 
(Deb. 32, Vol. XX, 18-0.5-2006) 
CoI.211-12 

Environmental Clearance to Mining Units 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col.tOl 

Expansion of Business by IOC 
(Deb. 32, Vol. XX. IS-05-2006) 
Col. 266-68 

Export of Sugar 
(Deb. 29, Vol. XIX. 15-05-2006) 
Col.370 

Funds provided by Official Development 
Agency 
(Deb. 28, Vol. XIX, 12-05-2006) 
COI.2SS-S9 

Gauge Conversion 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 16-19 
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Gold MininaAct.lvitiei by PSUs inAtrican 
Nations 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 337 

Illegal Trade between India and Pakistan 
(Deb. 33, Vol. XX, 19·05-2006) 
Col. 177-78 

tmpon of Edible Oil 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 353 

India's Vote in IAEAon the laue oflran's 
Nuclear programme (OUR 193) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 400-02 

Indo-Bhutan Bilateral Trade Aareement 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col.3n 

NaxaliteAttacks 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 34-3' 

Need to declare Minimum Support Price 
of Guar, Moth, Dhania and Jeera 
cultivated in Rajasthan (MUR 377) 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 339...0 

Need to pay fifty per cent share of profit 
earned on oil and gas produced trom 
Rajasthan to the Government of 
Rajasthan for the development of the 
State (MUR 377) 
(Deb. 10, Vol. XVU, 01-03-2006) 
Col. 269 

NGO in Integrated Watershed 
Development Project 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 277-78 

Indo-Israel Trade Agreement 
(Deb. 30, Vol. XIX, 16-05-2006) Opening of Fast Food Stalls at Stations 
Co1.212-13 (Deb. 32, Vol. XX, 18-05-2006) 

Col. 153-54 
Indo-US Ties 

(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 549-SO 

Introduction ofE-LoaminS Progranune 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.202..Q3 

Languap Trainin. Programmes 
(Deb. 20, Vol. XVIII, 1"-03-2006) 
Col. 274-7S 

Laying Undersea Cable 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 399400 

Minimum Wag .. 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 302 

Modernisation 
(Deb. 20, Vol. XVIII, 14·03-2006) 
Col. 139 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. XVII, 22-02-2006) 
CoI."33-3' 

Pusport Offices in Rented Buildings 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 249-52 

Production of Garlic 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 291-93 

Production of Opium 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 303-05 

Projects Approved Under NHM 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. I 52-S4 

Promotion ofBio-Gas Plants 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 11-13 

R&D Activities in Pharmaceuticals Sectol 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col.lll-12 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-~006) 
Col. 449-53 



NAME INDEX 161 
ReMll'ch Activities in AlI'iculture 

(Deb. 34, Vol. XX, 22-05·2006) 
Col. 207-08 

Review of Joint ·Entrance Examination 
System 
(Deb. 35, Vol. XX, 23·05-2006) 
Col. 282-83 

Revival of 20·Point Propamme 
(Deb. 31, Vol. XX, 17·05·2006) 
Col.5S 

Rural Credit to Industries 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 318-20 

Textile Export 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 132-35 

Textile Manufacturing Machines 
(Deb. 3" Vol. XX, 23-05-2006) 
Col. 178-79 

UPlfidation/Modernilition of Airports in 
States 
(Deb. 11, Vol. XVIJI, 02-63-2006) 
Col. 72·73 

VUaipur-Kota Pipeline Project 
(Deb. 27, Vol. XIX, 1I-0S-2006) 
Coi.I96-97 

Working ofRelaii Outlets 
(Deb. 32, Vol. XX, 11·05·2006) 
Col. 131 

Slalb, Sbrl Gla." 
Aariculture Traininl Centres 

(Deb. I, Vol. ·XVII, 27-02-2006) 
Col. 211 

Allocation and Works under the Finance 
Commissions 
(Deb. 33, Vol. XX, 19-0S-2006). 
Col. 284-92 

Centrally Sponsored Alricultural 
SChemes 
(Deb. 13, Vol. XVIII, 06·03 .. 2006) 
Col. 90-91 

Cia'Cuit Development Scheme 
(Deb. 32, Vol. XX, II-OS-2006) 
Col. 223-24 

Construction ofDamsllrription Projects 
(Deb. 13, Vol. XVIII, 06·03-2006) 
Col. 211-12 

Construction of road under ClF 
(Deb. 26, Vol. XIX, 10-OS-2006) 
C01.3S1-89 

Criteria for Allocation of Food Ira ins 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 264-65 

Development of Railway Stations under 
Jabalpur Division 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 196-98 

Development ofTourist Centres in Delhi 
(Deb. 16, Vol. XVIII, 09-03-~006) 
Col.la5 

Direct Release of Funds to PanchayalS 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.SI-14 

Electrification of Katni-Naini Railway 
Route 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.IOS.()6 

Employment inAariculture Sector 
(Deb. 29, Vol. XIX, IS-OS-2006) 
Col. 141-49 

Expansion off.T. Sector 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 247 

Facilities to Postal Employees 
(Deb. 31, Vol. XX, 17.0S·2006) 
Co1.309-11 

Fir'e Safety Measures in Schools and 
Collepa 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 29S-96 

Foreign Dignitaries 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 197-204 
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General Budget-2006-2007-
General Discussion, Demands for 

Supplementary Grants-(General)-
2005-2006 and 

Demands for Excess Grants-(General)-
2003-2004 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 34S-S1 

Grant to Farmers for Electric Pump 
Connections 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 106-07 

Historical PlacesIMonuments 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 6-12 

Hospitals for Beedi Workers 
(Deb. 34, Vol. XX, 22-05-2006) 
Co1.217-18 

Implementation of National Rural 
Employment Guarantee Act 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 45-46 

Imported Seeds to Farmers 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 141-42 

Incidents of Theft of Goods 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 205-06 

Increase in Power Production 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 196-97 

Lalitpur-Singroli Railway Line 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 117-IS 

Maintenance of National Higllways 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.S3O-32 

Mines Proposals 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 223-24 

Mobile Services 
(Deb. 21. Vol. XIX, 17-03-2006) 
Col. 246 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 443-S0 

Natural Disaster Management Units 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 275-77 

Need to minimise inordinate delays in 
running eftrains and provide relief to 
the passengers from paying indirect 
surcharges (MUR 377) 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.S4S-46 

Need to release funds to solve drinking 
water problem in Satna and Katni 
districts of Madhya Pradesh 
(MUR377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 267 

Indian Stake in Syrian Oil Field I Priority to Proposals ofMPs 
(Deb. 5. Vol. XVII, 22-02-2006) I (Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 98-99 ' Col. 87-88 

Industrial Workers Under EPF I Privatisation of Mining Activities 
(Deb. 13, Vol. XVIII, 06-03-2006) i (Deb. 4, Vol. XVII. 21-02-2006) 
Col. 289-90 Col. 108-10 

Investment of EPF Money 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 267 

Jan Shikshan Sansthan 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 118-27 

Railway Budget-2006-2007-
General Discussion and Demands for 
Grants on Account (Railways)-
2006-2007 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col.41o-17 
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Rehabilitation of Ex-Servicemen 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 14042 

Repair of National' Highways 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 271-72 

Schemes for Urban Development 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 92-93 

Security at Airports 
(Deb. II, Vol. XVIII, 02-03:-2006) 
Col. 181-12 

Security of Railway Passengers 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 4042 

Setting up ofa revised National Frequency 
Allocation Plan 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 109-10 

SeUina up of Can Centres 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 216-17 

Settinl up of Fir in I Zone 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 269-70 

S ..... ic Crude Oil Relerve 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 174-75 

Weavers Cooperative Society 
(Deb. 3Q, Vol. XIX, 16-0S-2006) 
CoI.IS3-55 

W'lIhdrawal of Aid to Conununlty Irrigation 
Scheme 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 103-04 

WTO Conference 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col.' 

SI •• Il, Slarl G ...... Pra .. d 
Alenei .. Involved in Construction and 

M.lntenance of National Highways 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 321-23 

Damage due to Hailstonn 
(Deb. 3S, Vo.!. XX, 23-0S-2006) 
Col. 93-94 

Funds under Centrally Sponsored 
Schemes 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 104-34 

General Budget-General Discussion, 
2006-2007 

Demands for Supplementary Grants 
(GeneraI}-200S-2006--

Demands for Excess Grants (General}-
2003-2004 
(Deb. 14, Vol. XVIII. 07-03-2006) 
CoI.5S4-59 

Illegal Trade 
(Deb. 26, Vol. XIX, 10-0S-2006) 
CoI.2S2-54 

Khadi And Village Industries Commission 
(Amendment) Bill, 2005-Consid.and 

. Pass 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 426-27 

Railway Budlet-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways}-2006-07 
(Deb. 11, Vol. XVIII, 02-03-2006) 
CoI.3S4-55 

Special Task Force for Development of 
Bihar 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col.63S 

Sinab, Shrl Kirti V.rdh,n 
Agreement with Sri Lanka to reduce ILD 

Charges 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 184 

Allocation of Coal Mines 
(Deb. 31, Vol. XX, 17-05-2006) 
CoI.S8-S9 

Amendment in Indian Telesraph Act 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 142 . 
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Appointment of Armed Forces OffICers in 
Government and Non-Governmental 
Organisations 
(Deb. 32, Vol. XX, 18-0'-2006) 
Col. 292-93 

FDI in Defence Sector 
(Deb. 16, Vol. XVIII, 09..()J-2006) 
Cot. 174 

Forei,n Dlpitarles 
(Deb. 5, Vol. XVII, 22-02-2006) 

Bio-Medical Waste Cot. 197-204 
(Deb. 19, Vol. XVIII, 13-03-2006) Free Trade Agreement with Gulf Arab 
Cot. 172-74 Countries 

Broadband Services (Deb. 30, Vol. XIX, 16-05-2006) 
(Deb. 17, Vol. XVIII, 10-03-2006) Col. 339 
Col. 288-89 

Compensation to Victims of Custodial 
Violence 

Funds for Infrastructure 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 243 

(Deb. 30. Vol. XIX, 16-05-2006) 
Col. 261:.62 Gradinl System 

(Deb. 7, Vol. XVII, 24-02-2006) 
Cracks in Taj Mahal 

(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 150-51 

Delhi Metro Security 

Col. 220-21 
Granting Overseas Citizen oflndia Status 

(Deb. 5, Vol. XVII. 22-02-2006) 
Col. 123-24 

(Deb. 30, Vol. XIX, 16-05-2006) 
Cot. 383-84 Guidelines for Toll Tax 

(Deb. 15. Vol. XVIII. 08-03-2006) 
Col. 309-11 Delhi Rent Control Act, 1958 

(Deb. 33. Vol. XX, 19-05-2006) 
Col. 202 

Discharge of Liquor in Yamuna 

Higher Education 
(Deb. 4, Vol. XVII. 21-02-2006) 
Cot. 179-80 

(Deb. 29, Vol. XIX. 15-05-2006) 
Cot. 151-52 IIMs 

(Deb. 4. Vol. XVII. 21-02-2006) 
Discovery of New Oil and Gas Areas 

(Deb. 1.1, Vol. XVIII. 02-03-2006) 
Col. 70-71 

Duty Entitlement Passbook Scheme 
(Deb. 35. Vol. XX, 23-05-2006) 
CoJ.131-32 

Dwarika Nagri 
(Deb. 27. Yol. XIX. 11-05-2006) 
Col. 205-06 

Exemption oflmport Certific:ate 
(D~b. 4. Vol. XVII, 21-02-2006) 
Col. 91-92 

Explosion in INS Magar 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 1 54-SS 

Export of Selected Products 
(Deb. 35. Vol. XX. 23-05-2006) 
Col. 143-44 

Col. 199-200 
Import of Jute Products 

(Deb. 17. Vol. XVIII. 10-03-2006) 
CoI.2S9-62 

Increase in Power Production 
(Deb. 15. Vol. XVIII, 08-03-2006) 
Col. 196-97 

Increasinl CarlO Handling Capacity of 
Ports 
(Deb. S, Vol. XVII, 22-02-2006) 
Cot. 118-19 

India's Stand on Nuclear Issue of Iran 
(Deb. S. Vol. XVII, 22-02-2006) 
Cot. 179 

Indian Stake in Syrian Oil Field 
(Deb. 5. Vol. XVII. 22-02-2006) 
Cot. 98-99 
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Indo-US Tflde National Urban Transport Policy 
(Deb. 35, Vol. XX, 23-05-2006) (Deb. 21, Vol. XIX, 12-05-2006) 
Col. 318·19 Col. 84-85 

Interest Rate on NRI depolit 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 127-28 

Investment in Capital Market by Postal 
Department 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 365-67 

Investment in Private Sector 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 183-14 

IRDA Guidelines 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 366 

Issue of Airport Entry Passes 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 125 

Life Insurance for Children 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 262-64 

Literacy Campaians 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 237-46 

Loan from Japan 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 266-70 

Misuse of Export Schemes 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 27-28 

Modernisation of Non-Metro Airports 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 182-83 

Modernisation/Expansion of Railway 
Stations in Uttar Pradesh 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 200 

Naxalite Attacks on Trains 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 22S-26 

Offer from Japan for Environment 
Conservation 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 283 

Openins of Ensineering Colleses 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 325-27 

Outbreak of Bird Flu 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 8-10 

Outsourcing Patholosical Tests 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 51·52 

Pay J;:>isparity 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col.301"()2 

Premature Retirement by Pilots 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 187-88 

Private Educational Institutions 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 88-89 

Privatisation of Mining Activities 
(Deb. 4, Vol. XVII, 21-02·2006) 
Col. 108-10 

Proposal under Foreign Direct Investment 
(Deb. 14, Vol. XVIII, 07·03-2006) 
Col. 386-90 

Rail Container Transport Policy 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 22-24 

Railway Share on Account of Extra Freight 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Coi.IS4 

National Programme for Chronic Diseases Review of User Charges 
(Deb. 15, Vol. XVIII, 08-03-2006) (Deb. 26, Vol. XIX, 10-05-2006) 
Col. 240-41 Col. 631-32 
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Sale of DO A Flats 
(Deb. 2. Vol. XVII, 17-02-2006) 
Col. 303 

Setting up of a revised National Frequency 
Allocation Plan 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 109-10 

Setting up of ATMs in Trains 
(Deb. II. Vol. XVIII, 02-03-2006) 
Col. 189-90 

Setting up of Call Centres 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.2)6-)7 

Setting up of Maritime Academy 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 12)-22 

Setting up of Science University 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 105.()6 

Shortage of Jute Bags 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 78-79 

Sloth Bear in Ranthambore 
(Deb. 8, Vol. XVII. 27-02-2006) 
COI.19S-96 

State Funding of Elections 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 4647 

Strategic Crude Oil Reserve 
(Deb. 6, Vol. XVII. 23-02-2006) 
Col. 274-75 

Tax Collection 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 305-06 

Tax Structure on Gems and Jewellers 
(Deb. 28. Vol. XIX. 12-05-2006) 
Col. 389 

Unified Metro Authority 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 281 

Viability Gap Support 
(Deb. 28, Vol. XIX, 12-0S-2006) 
CoI.3II-12 

Violation of Guidelines ofRS) 
(Deb. 2, Vol. XVII. 17-02·2006) 
Col. 254-55 

WB Funding for Health Programmes 
(Deb. 26. Vol. XIX, 10-05·2006) 
CoI.515-16 

Singh, Shrl Lakshman 
Amendments in Indian Post Office 

Act, 1898 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 4 

Computers in Rural Areas 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 7 

Constitution (Amendment) Bill, 2004 
(insertion for new article 45 A) by 
Shri Survaram Sudhakar Reddy-
Consid. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 399400 

Construction of Roads under PMGSY 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 25 

Drinking Water Supply to Rural Areas 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 14 

Employment Generation Scheme 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 30 

Export of Defence Items 
(Deb. 16, Vol. XVIII, 09-03·2006) 
Col. 11-12 

Export ofTextiles 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 22 

Food Security 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 14142 

General Budget-General Discussion, 
2006-2007, 

Demands for Supplementary Grants 
(GeneraI}-2005-2006, 

Demands for Excess Grants (Generalt-
2003-2004 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 57S-83 
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Grazing Land 

(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 236-37 

Demands for Grants (0eneraI)-2006-a0f 
(Deb. 19, Vol. XVIII, 13.()3-2006) 
Col. 33643 

Model Education Loan Scheme Deployment ofPMF Personnels 
(Deb. 2, Vol. XVII, 17-02-2006) (Deb. 14, Vol. XVIII, 07.()3-2006) 

. Col. 120-23 Col. 68-n 

National Seed Grid Export ofBasmati Rice 
(Deb. 8, Vol. XVII, 27-02-2006) (Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 245 

Rise in prices of essential commodities 
(OUR 193) 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 620-25 

Steps for Balanced And Equitable 
Development of All parts of the 
Country-{Res.) 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 490-94 

Woman Dairy Cooperative Leadership 
Programme 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 36-37 

Singh, Shri Mohan 
Arms (Amendment) Bill, 2006 

(Substitution of new section for 
section 11, etc.) by Shri MohaO Singh-
Int. 
(Deb. 28, Vol. XIX, 12-05-2006). 
Col. 442 

Baghlihar Hydro-Electric Project 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 187-88 

Banks in Rural Areas 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. SO-53 

Bomb Blasts 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 379-82 

Cut in food Subsidy 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 13 

Delhi Laws (Special Provisions) Bill, 
2006---<:onsid. & Pass 

. (Deb. 28, Vol. XIX, 12-05-2006) 
Col. 423-25 

Col. 242-43 
Export of Potato 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 17S-76 

FDI in Coal Sectu. 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 2-3 

Finance BiI~ 2006 
(Deb. 22, Vol. XIX, 18-03-2006) 
Col. 82-87 

Gas Based Power Project 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 159-60 

General Budget-2006-2007-General 
Discussion. 

Demands for Supp lementary Grants 
(GeneraI)-2005-2006 and 

Demands for Excess Grants (Genera 1)-
2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 316-24 

Historical Worship Places 
(Deb. 32, Vol. XX, 18-05-2006) 
Col.I 

Incidents of Killing in Assam 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 180-81 

Increase in Fares ofShatabdi and Rajdhani 
Express Trains 
(Deb. 32, Vol. xx. 18-05-2006 Col. 116 

Increase in Price ofEuential Commodities 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoL 263-68 
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Increue in Sugar Price 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 27-28 

India's Stand on Nuclear Issue of Iran 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 179 

India's Vote in IAEA on the Issue ofIran's 
Nuclear programme (DUR 193) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 365-72 

Interest Rate on EPF 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 299 

Killings of several persons in Doda and 
Udhampur Districts on 1st and 13th 
May, 2006 (AM) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 485-88 

Migration of Bengal Tigers 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 239-41 

Mobilisation of Deposits 
(Deb. 17, Vol. XVIII. 10-03-2006) 
Col. 55-56 

National Judicial Council 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 242-43 

Need for checking water pollution in river 
Ganga at Varanasi and steps taken by 
the Government in this regard 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 418,421-23 

Need to ensure that the number of seats 
available in different disciplines in 
Allahabad University is not reduced 
(MUR377) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 442 

Network of Roads 
(Deb. IS, Vol. XVIII, OB-03-2006) 
Col. 95-97 

New LPG Connections 
(Deb. 6, Vol. XVII, 23-02-2006) 
Ce1.14B-49 

Opening of IITs at Singapore 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 190-91 

Parliament (Prevention ofDisqualitication) 
Amendment Bill, 2006-Consid. and 
Pass 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 463-66 

PM Special Economic Package to NER 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 68-73 

Political Parties (Maintenance and 
Auditing of Accounts) Bill, 2006 by 
Shri Mohan Singh-Int. 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 442 

Pre-Examination Coaching Centres 
Regulatory Authority Bill, 2005 by 
Shri M<>han Singh-Int. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 363 

Presentation of Petition-Presented 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 262 

Prices ofGoldlSiIver 
(Deb. 17, Vol. XVIII. 10-03-2006) 
C01.21S-16 

Private Sector Participation in Defence 
Production 
(Deb. 11, Vol. XVIII. 02-03-2006) 
Col. 96 

Production of Foodgrains 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 240-41 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.4IS-1B 

Production of Sugarcane 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 26 

Prohibition of Publication of Pre-Election 
Survey Bill, 2006 by Shri Mohan 
Singh~lnt. 

(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 441-42 
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Re-Investigation of Gujarat Violence Sinell, Sbrt p ... bbuDath 

Cases Action Plan to Augment Infi'lstructure and 
(Deb. 20, Vol. XVIII, 14-03-2006) Civic Amenities 
CoI.26S (Deb. 2a, Vol. XIX, 12-05-2006) 

Reservation in Promotion Col. 131-39 
(Deb. 26, Vol. XIX, 10-OS-2006) Adulteration in Edible Oil 
Col. 630-31 (Deb. 13, Vol. XVIII, 06-03-2006) 

Restoration of Democracy in Nepal Col. 4244 
(Deb. 31, Vol. XX, 17-05-2006) AllotmentofOilBlocksunderNELP 
Col. 11-12 (Deb. 16, Vol. XVIII, 09-03-2006) 

Rise in Prices of Gold and Silver Col. 1-9 

(Deb. 21, Vol. XIX, 12-05-2006) Amount Spent on Collection oflT 
Col. 310-11 (Deb. 2, Vol. XVII, 17-02-2006) 

Rise in Sensex 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 27a-80 

Road Accidents 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 517-22 

S~ctuary for Tigers 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. ]92-93 

Col. 75-77 
Arrangement in Hospitals to Tackle 

Disaster 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 34-3S 

Attack on Members of Parliament 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 90-91 

Ban on Diclofenac Drug 
(Deb. 19, Vol. XVIII, ) 3-03-2006) 

Second Airport in Metro Cities Col. IS2 
(Deb. 27, Vol. XIX, 11-05-2006) Beedi Workers 
Col. 39 (Deb. I, Vol. XVII, 27-02-2006) 

Subsidy and Dwelling Units under lAY 
(Deb. 7, Vol. XVII, 24-02-2006) 
c01.I17-18 

Sugar Mills 
(Deb. ]7, Vol. XVIll, 10-03-2006) 
Col. 295-96 

Talks with Naga Leaders 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 239-40 

Thorium Extraction and Use 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. liS-II 

Visit of US Presidentto India 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 214-15 

Wheat Import 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 159-60 

Col. 261-62 
Black Marketing of Kerosene 

(Deb. 32, Vol. XX, 11-05-2006) 
Col. 119-91 

Centrally Assisted Irrigation Projects 
(Deb. 29, Vol. XIX, 15-0S-2006) 
Col. 40-42 

Clearance for Construction of Malls 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoI.IB2 

Committee on Petitions-Eleventh to 
Thirteenth Report-Presented 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 479 

Committee on Petitions-Tenth Report-
Laid 
(Deb. 22, Vol. XIX, 11-03-2006) 
Col. 7 
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Commonwealth Games, 2010 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 37-38 

Compensation to losers of Land 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 35-37 

Confinned Demands 
(Deb. 12, Vol. XVII), 03-03-2006) 
CoI.64~ 

Conservation and Utilization of Water 
Resources 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 194-95 

Construction of Malls 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. I SO-5 I . 

Construction of Western and· Eastern 
Expressways 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 163 

Consumer Awareness Programme 

Diversion of Foodgrains 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 38-39 

Draw of Lots of Cooperative Societies 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 227-28 

Drinking Water Supply to Rural Areas 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 17 

Expenditure on Various AIDS Control 
Measures 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 377-78 

Fencing of Border 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 328-32 

Financial Loss Caused by CIL 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 527-29 

Financial Irregularities in NCDEX 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 178 

(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. II Grant of Industry Status to Tourism 

(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 28-29 Conversioa of NFFWP into CFWP 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 66 

Credit to Oral Tenants 
(Deb. 12, Vol. XVnI, 03-03-2006) 
Col. 203-04 

Defiulten Bstablishmcnt ofEPF 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoL 320-25 

Delhi Laws (Special Provisions) Bill, 
2006-C0nsic1. ct Pass 
(Deb. 28, Vol. XIX, 12-05-2006) 

. CoL 432-35 

DanmdII for Grants (0aleraI)-2006-2007 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoL 315-89 

Direct Tax Recovery 
(Deb. 7. Vol. XVII, 24-02-2006} 
CoL.4s-t6 

Hiring of Security Agencies 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 273-76 

Implementation of Mid -day-Meal Scheme 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 245-48 

Income Tax on Co-operative Banks 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 6-7 

India-Pakistan Telecommunication Links 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 12 

Indian and Foreign Channels 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 144 

Infiltration through Indo-Pak Border 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 19 
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Inquiry into Stent Episode of Safdarjung 
Hospital 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 265-66 

IPOScam 
(Deb. 33, Vol. Xx. 19-05-2006) 
Co1.362~3 

Irregularities Detected under 
Swaranjayanti Gram Swarozgar Yojana 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 283-85 

Lotteries 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 204-05 

Maintenance of Path Lab 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 261-62 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 350-S8 

Need to start teaching in Kendriya 
Vidyalaya at Maharajganj, Siwan 
District, Bihar (MUR 397) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 444 

Need to take steps for early completion of 
Chhapra-Kaptanganj via Siwan-Thawe 
and Maharajganj-Mashrakh rail 
projects in Bihar (MUR 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 505-06 

Norms/Guidelines for Pathological Labs 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 205-06 

NOlices to the Allottees of Government 
Houses 
(Deb. 33, Vol. XX, 19-05-2006) 
Col.37S 

Oil Price Hike 
(Deb. I 1, Vol. XVIII, 02-03-2006) 
Col. 172-73 

Parliament (Prevention of Disqualification) 
Amendment Bill, 2006-Consid. and 
Pass 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 483-86 

Pendency of Consumer Cases 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 131-33 

Pension Records 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 296-99 

Physical Possession of Acquired Land 
(Deb. 17, Vol. XVIlI, 10-03-2006) 
Col. 194-95 

Plan Outlays 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 229 

Plot Allotment Facilities 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 165 

Policy of Unauthorised Construction 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 350-51 

Price of Wheat 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 45-47 

Proceedings Dropped by Court 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 158-59 

Procurement of Poor QualityF oodgrains 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 438-39 

Production by Agro and Rural Industry 
Units 
(.Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 27 

Production of Salt 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 175 

Projects Under NCES 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 240-46 
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Promotion of Carbon Credit Project 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 134-35 

Promotion of Sanskrit 
(Dtb. 20, Vol. XVIII, 14-03-2006) 
Col. 14-15 

Purchase of Stationery and General Items 
(Deb. 31, Vol. XX, 17-05-2006) 
Co1.35446 

Purchase of Stationery Articles from 
Kendriya Bhandar 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 155-56 

Purchase Procedure 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 213 

Review of State's Matching Share 
(Deb. 17, Vol. XVIll, 10-03-2006) 
Col. 290-91 

Ruling given by Supreme court on the 
Dissolution of Previous Bihar Vidhan 
Sabha 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 302-1 I 

Rural Electrification Programme 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 205-22 . 

Selling of Products 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 229-30 

Setting up of Bio-gas Plants 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 131-32 

Railway Projects 
(Deb. 32, Vol. XX, 18-05-2006) Shares ofPSBs 
Col. 33-35 (Deb. 28, Vol. XIX, 12-05-2006) 

Re-sttuctwing of Officers , Cadre 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 181 

Repairing ofHelicopt.er 
(Deb. 32, Vol. XX, 11-05-2006) 
Col.l~ 

Reservation for War.dc,ofEx-Servicemen 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 91-92 

Reservation in Educational Instjtutions 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 7 

Reserved Vacancies in Employees State 
Insurance Corporation 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoL 287-88 

Restoration of Democracy in Nepal 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. IS 

Reltructuring of Accelerated Power 
DeveloPment and Reforms Propwnme 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 31·3' 

Col. 284-86 
Ship Breaking Industry 

(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 142-43 

Shortage of Fertilizers 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 39-40 

Simplifying Procedure for Grant to Poor 
Patients 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 111-12 

Situation arising out of increasing Naxalite 
and Maoist activities in the Country 
and steps taken by tht Government in 
regard thereto (C.A.) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 567-70 

Strike by doctors in various hospitals of 
DeIhi(Sub.) 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.S3S-42 

SubllCriben Base ofBSNLlMTNL 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 24-25 
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Tackling TB Menace 
(Deb. 15, Vol. XVIII, 01-03-2006) 
Col. 234-35 

Use of Building for Commercial Purposes 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 366 

Utilisation of Funds under PMGSY 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 202-06 

Vacant Posts in Safety Categories 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 66 

Vocational Education 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 73-75 

Waiver of Demurrage Charges 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 269-70 

Water Tax 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 227 

Singh, Shri Rakesh 
Agricultural Land for Residential and 

Industrial Purposes 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 17-22 

Agricultural Universities 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 231-39 

Broad Band Internet Service and SIM Card 
byBSNL 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 214-15 

CNG Filling Stations 
(Deb. 27, Vol. XIX, 11-05-2006) 
Co1.263~ 

Corporatisation of Ordnance Factories 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 137-31 

Cost Effective Drug for Malaria 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 315-86 

Crop Loss Due to Virus Bome Diseael 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 151 

Decrease in Transportation of Goods 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Col. 25-26 

Derogatory Depiction of Hindu Deities 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 205 

Dilapidated Conditions of Railway 
Quarters 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoJ.270 

Energy Conservation by Super 
Conductivity 
(Deb. 28, Vol. XIX, 12-0S-2006)-
Col. 372 

Excise Duty on Edible Products Like 
Biscuits 
(Deb. 33, Vol. XX, 19-0S-2006) 
CoUll 

Fixed prepaid BSNL Connection 
(Deb. 26, Vol. XIX, 10·0S-2006) 
CoI.476-77 

Global Warming 
(Deb. 34, Vol. XX, 22-0S-200~ 
Col. 337-39 

Hindi Service of Voice of America Radio 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 173 

Increasing CO2 Level and Depletion of 
Ozone Layer 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 256-57 

Interest of External Loans 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 35S-S6 

Linking ofNH-7 with NH-12-A 
(Deb. 31, Vol. XX, 17-0S-2006) 
CoI.IS3 

Low Cost Housing Projects 
(Deb. 28, Vol. XIX, 12-05-2006) 
Co1.263~ 
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Mobile Number Probability 
(Deb. 31, Vpl. XX, 17-05-2006) 
CoL 211-82 

Technical Know-how in Agriculture 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 379-80 

Moaitoring and Vigilance Committees Ticket Cancellation Charges 
(Deb. 28, Vol. XIX, 12-05-20(6) (Deb. 27, Vol. XIX, 11-05-2006) 
Col. 53 Col. 182 

Need CD approve setting up ofReadymade 
Garments Complex at Jabalpur, 
Madhya Pradesh (MUR 377) 
(Deb. 30, Vol. XIX, 16-0S-2006) 
CoL 440-41 

New Medicines for TB 
(Deb. 1 S, Vol. XVIII, 08-03-2006) 
Col. ISO 

Pay Scale of Master Craftsman 
(Deb. 32, Vol. XX, 18-05-2006) 
CoL 101~2 

Production of Foodgrains 
(Deb. 29, Vol. XIX, 1 S-OS-2006) 
CoL41S-18 

Production of Spices 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 238-39 

Projects Under NCES 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 240-46 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways }-2006"()7 
(Deb. II, Vol. XVIIl, 02-03-2006) 
COI.SS4-61 

Regional Recruitment Office 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 107 

Research on Medicines 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 34S46 

Scheme for Economic Development 
(Deb .. 28, Vol. XIX, 12-0S-2006) 
Col. 288 

Setting up of AIIMS like Hospitals 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 263 I 

US Mediation in Kashmir Issue 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 367-68 

Use of Hydrogen Blended CNG in 
Automotive Vehicles 
(Deb. 32, Vol. XX, 18-05-2006) 
C01.2S2-S3 

Use of WOP and WDG Engines 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 18S-86 

Vacant Reservation Posts 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 198-99 

Sinlh, ShriRewati Raman 
Alternative Sites for Community 

Functions 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 148 

Amendments in Indian Post Office Act, 
1898 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 2-8 

Bomb Blasts 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 379-82 

Bringing out of Telephone Directories 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 86-87 

Closing Down of Circus Reactor 
(Deb. 31 , Vol. XX, 17-0S-2006) 
Col. 34849 . 

Conservation of Wetland 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. 13-18 
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Crude Oil Prices in International Market 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 2)]-12 

Dangerous Traffic Movement 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 187 

DDA Project in Dwarka 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 175-76 

Death of Seagulls 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 180-81 

Decline in Expenditure on Social Sectors 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 41-42 

Demand for Loan 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 24S-47 

Distribution of Free Medicines to Patients 
(Deb. 10, Vo). XVII, 01-03-2006) 
Col. 44-45 

Drinking Water Supply to Rural Areas 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 19 

Expenditure on Bus Shelter 
(Deb. 35, Vol. XX, 23-05-2006) 
Col.3l3-14 

Export of Bas mati Rice 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 242-43 

Export ofReadymade Garments 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 32 

Fake Notes by ATMs 
(Deb. 28, Vol. XIX, 12-0S-200~, 
Col. ISO ' 

Foreign Exchange Reserves 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 67-68 

General Budget 2006-2007-General 
Discussion 

Demands for Supplementary Grants-
(General) 2005-2006 and 

Demands for Excess Grants--(General) 
2003-2004 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 362-65 

Heart Ailments among Soldiers 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 240-41 

Implementation ofRTI Act 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 629-30 

India-US Technical Talks 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 172 ... 74 

Indians Killed in Haj Stampede 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 148-60 

Indigenous Systems of Medicine in 
Central Government Hospitals 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 332-33 

Inflation Rate 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 271-73 

Introduction of Computerised Books 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 151 

Konark Sun Temple 
(Deb. 6, Vol. XVII. 23-02-2(06) 
CoI.ll7-18 

Loss to Tourism Industry due to Natural 
Calamities ' 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 18-19 

Merchandise Export 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 324 

National Highways 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 1 ()()..O 1 

Need for checking water pollution in river 
Ganga at Varanasi and steps taken by 
the Government in this regard 
(D~b. 33, Vol. XX. 19-05-2006) 
Col. 437 
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Need to clear the proposal to bring forth 
public bonds ofREC and NHAI for the 
benefit ofinve!itors (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 332 

Need to create a forest reserve for 
protection of endangered species 
including 'Black Deer' of Chand 
Khamaria, Allahabad, Uttar Pradesh 
(MUR377) 
(Deb. 2 I. Vol. XIX, 17-03-2006) 
Col. 273 

Need to solve acute drinking water 
problem at New Tehri, Uttaranchal 
(MUR377) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 271 

Oil Prices in World Market 
(Deb. I I. Vol. XVIII, 02-03-2006) 
Col. 91-94 

Patents by CSIR 
(Deb. 28, Vol. XIX, 12-0S-2006) 
CoI.3SI-S8 

Penalty of Land Misuse 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 237 

Programmes Broadcast by FM Stations 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 45 

Progress Report on Delhi Police 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 328-29 

Quake Relief to J&K 

Reimbursement of Medical Claims 
(Deb. I S. Vol. XVIII, 08-03-2006) 
Col. 153-54 

Reservation in Educational Institutions 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. I-II 

Restructuring of Archaeological Survey 
oflndia 
(Deb. 27, Vol. XIX. 1l-05~2006) 
Col. 97 

Reviewing Working of Right to 
Information Act 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 161-62 

Sale ofTickets 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 299-300 

Seasonal Changes in Mid-Day Meal 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 250-51 

Self Sufficiency in Oil 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. ISS-56 

Setting up of New Towns 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 212-13 

Smuggling of Indian Currency 
(Deb. 12, Vol. XVIII, 03-03-2006) 
CoI.IS6-57 

Space Debris 
(~eb. IS, Vol. XVIIl, 08-03-2006) 
Opl.268 

(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 228-29 Strike by Railway Staff 

Rail Reservation in Gurgaon 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 177-78 

Ranking oflndia in EPI 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 253-59 

Re-auction of plots for Hospitals 
(Deb. 33, Vol. XX, 19-05-2006) 
CoI.303~ 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 252-54 

Technical Snags in Aircraft 
(Deb. 27, Vol. XIX, 1 J -05-2006) 
Col. 123-24 

Warning from International Credit 
Agencies 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 292-93 
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Withdrawal of Special Status of Traders 
fromSEZs 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 14748 

SinCh, Shrl Sita Ram 
Assistance to Co-operative Banks 

(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.4S-S7 

Bharat Vikas Kosh 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 13940 

Bilateral Trade with Iran 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 270-71 

Broadcasting of News in Different 
Languages 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 379-82 

Budget (General}-2006-07 
Demands for Grants-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 299-304 

Cost of Power Generation 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 352 

Demands for Grants (General}--2006-2007 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 413-14 

Educationally Backward Areas 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 182-83 

General Budget, 2006-2007-General 
Discussion 

Demands for Supplementary Grants 
(GeneraI}--2005-2006 and 

Demands for Excess Grants (General}-
2003-2004 
(Deb. 16, Vol. XVIII; 09-03-2006) 
CoI.3S~1 

Illegal Coal Mining 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 37-39 

Implementation of Labour Laws 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 44041 

Import of Coconut Oil 
(Deb. 29, Vol. XIX, 15-0S-2006) 
Col. 97 

Ministry of Agriculture 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 427-30 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 368-71 

Parliament (Prevention of Disqualification) 
Amendment Bill, 2006-Consid. & 
Pass 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 466-68 

Participation of Women in Education 
Sector 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 189-90 

Poor Mobile Service 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 400-01 

Population/Protection of Deer 
(Deb. 29, Vol. XIX, I S:OS-2006) 
Col. 303-04 

Railway Budget-2006-07-General 
Disc,.tssion and Demands for Grants 
on Ateount (Rai lways )-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 290-92 

Setting up of Service Commission 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 183-84 

Withdrawal ofFCI from Procurement 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 199 

World Bank Loan to NHPC 
(Deb. 28. Vol. XIX, 12-0S-2006) 
Col. 24346 
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Sincb. Sbri Sugrib 
Aerial Survey for Mining 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 316-1 8 

Agreement with Sri Lanka on Water 
Management 
(Deb. 3, Vol. XVII, 20-02-2006) 
Co1.267~9 

Agreement with Tehri Hydro 
Development Corporation (THDC) 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 260-61 

Aircraft Import License 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 92 

Akshay Urja Shops 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 171 

Allotment of Residential Accommodation 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 369 

Amendment in People Representation 
Act, 1951 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 102-03 

Assistance by NSIC 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 28-30 

Assistance for Jawaharlal Nehru National 
Urban Renewal Mission 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col.107-08 

Ba$1e:'~ Sc;vice Providers in 
. '. l'~munication 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 238-45 

Coaching-cum-Guidance Centre for 
SCs/STs 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 382-90 

Coal Reserves ofBCCL 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 223-24 

Commercialisation of Education 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 222-23 

Computerised Marketing of Fertilizers 
(Deb. 13, Vol. XVIII, 06-0l-2006) 
Col. 141 

Conference on Smuggling of Narcotics 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 401-02 

Conservation.ofWorld Heritage Sites 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 252-53 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 45 A) by 
Shri Suravaram Sudhakar Reddy-
Consid. 
(Deb. '12, Vol. XVIII, 03-03-2006) 
Col. 353-55 

Corruption/Fraud Cases in Banks 
(Deb. 33, Vol. XX, 19-05·2006) 
Col. 18·27 

Counselling Centres for Indian Women 
Abroad 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 91 

Delimitation Commission 
(Deb. 12, Vol. XVIII, 03·03·2006) 
Col. 30-33 

Development ofKhadi Products 
(Deb. 30, Vol. XIX, 16-05·2006) 
Col. 23-26 

Drug Industry 
(Deb. 3, Vol. XVII, 20-02-2006) 
Co1.63~ 

Economic Cooperation with Japan 
(Deb. 2, Vol. XVII, 17·02-2006) 
Col. 303.()4 

Emergency Landing of Air India Flight at 
Los Angeles 
(Deb. 16, Vol. XVIII, 09-03·2006) 
Col. 96 
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Enhancement in lnvestment Umit 
(Deb. 30, Vo\. X1X, \6-05-20(6) 
Co\. 337-39 

Export of Meat 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 85-87 

Export Share of Horticulture Produce 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 311-13 

Extension ofNational Child Labour Project 
(Deb. 29, Vol. XIX, I S-OS-2006) 
CoI.B4-B5 

External Commercial Borrowings 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 259 

Externally Aided Irrigation Projects 
(Deb. 34, Vol. XX, 22-0~-2006) 
Col. 244-48 

Foreign Assistance for Agriculture Sector 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 399 

Foreign Direct Investment 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 3840 

Foreign Secretary's Visits to Borders 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 190 

Garment Technology Expo-2006 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 212 

General Budget, 2006-2007-General 
Discussion 

Demands for Supplementary Grants 
(General)-200S-2006 and 

Demands for Excess Grants (General)-
2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. S02..()4 

Genetically Modified Organisms· 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 341-43 

Gu\de\\nes fot Non-banking f\nanda\ 
Institutions 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 374-7S 

Guidelines for TV Programmes 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 209-1 I 

Import of Second Hand Telecom Goods 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 259-60 

Import of Textile Machinery 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 153-54 

Increase in Price of Essential Commodities 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 263-68 

Installation of CAT-IJI-B System at 
Airports 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 24-26 

Joint Naval Exercise with France 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 208 

Joint Venture with Tokio Marine and Fire 
Insurance Company 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col.I02~5 

Levy of User Charges 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 146-47 

Loss to Tourism Industry due to Natural 
Calamities 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 19 

MuufacturingofSukhoi-30 MKI Fighters 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 286 

Marketing of LPG 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 168-69 
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Minimum Support Price of Copra 
(Deb. I. Vol. XVII, 27-02-2006) 
Col. 196-97 

Modernisation of Kolkata and Chennai 
Airpo~ 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 178-79 

Modernisation of Telecom Sector 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 129-30 

Monitoring of Ground Water Level 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 113-18 

National Resource Centre for Women 
(Deb. 35. Vol. XX. 23-05-2006) 
Col.215 

Need to include Khandmal district in 
Orissa under Rashtriya Sam Vikas 
Yojana(MUR 377) 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 219 

New Drug for Malaria 
(Deb. 7. Vol. XVII. 24-02-2006) 
Col. 231 

New Series Compensation Scheme by 
BHFL 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 250 

Nuclear Reactor Turbine Market 
(Deb. 27. Vol. XIX. 11-05-2006) 
Col. III 

Opening of New Branches 
(Deb. 2. Vol. XVII, 17-02-2006) 
Col. 282-13 

Package from Japan for Maintenance of 
Heritage Monuments 
(Deb. 16, Vol. XVIii. 09-03-2006) 
Col. 231 

Petroleum Hub in Haryana 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 273-75 

PM Visit to Andaman and Nicobar Islands 
(Deb. 4. Vol. XVII, 21-02-2006) 
Col. 182-83 

Policy for Per Hectare yield offoodgrains 
(Deb. 13, Vol. XVIII. 06-03-2006) 
CoI.261~2 

Preservation and Promotion of Tribal 
Culture 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col. 191-92 

Private Companies to Explore and Mine 
CoallLignite 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 333-34 

Private Educational Institutions 
(Deb. 14, Vol. XVIII. 07-03-2006) 
Col. 88-89 

Production of Coal 
(Deb. 26, Vol. XIX. 10-05-2006) 
Col. 23-26 

Rai Iway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. 11, Vol. XVIII, 02-03-2006) 
CoI.362~3 

Recognition of Voluntary Organisations 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 165 

Reconstruction of Ports and Harbour 
Infrastructure 
(Deb. 31. Vol. XX, 17-05-2006) 
Col. 121-22 

Reduction in Shares of Some States 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 132-34 

Refining Process Outsourcing 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 130 

Release of Spectrum 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 233 
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RepairfRenovation of Jama Masjid 
tDeb. 6, Vo\. XV\\, 23-01-1006) 
Cot1()()"()1 

Replacement of MiG Fighter Aircraft 
(Deb. 1 l, Vol. XVlll, 02-03-2006) 
CoJ.230-31 

Report of Killing ofTribals 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 227-28 

Research and Training Activities for 
Tribals 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 295-302 

South Asia Free Trade Area Agreement 
(Deb. 4, Vol. XVl\, 21-02-2006) 
Col. 234-36 

State Funding of Elections 
(Deb. 2, Vol. XVII, 17-02-2006) 
CoJ.46-47 

Talks with Naga Leaders 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 23940 

Teachers under Payment of Gratuity 
Act,1972 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 340-41 

Reserved Items for Production Third Phase for Expansion ofFM Radio 
(Deb. 20, Vol. XVIII, 14-03-2006) (Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 59-118 Col. 89 

Restructuring ofKGUC Train Service Between Munabao and 
(Deb. 14, Vol. XVIII, 07-03-2006) Khokhrapar 
Col. 367 (Deb. 6, Vol. XVII. 23-02-2006) 

Revamping' of Postal Services Col. 278 
(Deb. 17. Vol. XVIII, 10-03-2006) UNICEF Project 
Col. 21 1-12 (Deb. 35, Vol. XX, 23-05-2006) 

Roadshows for Auction of Oil Blocks Col. 262-63 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 210-1 I 

Rual Cooperative Credit System I 
(Deb. 18, Vol. XXII, 21-08-2006) 
Col. 34-36 

Rural Telecommunication Network 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 199-202 

Setting up of National Drug Authority 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 180 

Shortage of Funds in Banks 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 365 

Soil and Land use Survey 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. 24748 

Upgradation ofC-DOT 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 4041 

Upgradation of Infotech System 
(Deb. 32, Vol. XX, IS-05-2006) 
Col. 235 

Upgradation of Long Range Maritime 
Patrol Aircraft 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 334-35 

Use of Naphtha in Ratnagir Power Plant 
(Deb. 5, Vol. XVII. 22-02-20(6) 
Col. 238-39 

Visit ofWTO Director General to India 
(Deb; 30, Vol. XIX, 16-05-2006) 
CoUSI-83 
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Water and Power Consultancy Service 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 426-28 

Weeding out of Central Scheme 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 210 

SinCh, Shri Ud.y 
Agreement with Countries to Fight 

Terrorism 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 52-54 

Bt. Cotton Seed 
(Deb. 3, Vol. XVII, 20-02-2006) 
Cot. 285-86 

Capturing Fuel Business by Oil Mafia 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 192-94 

Checking Grey Market Calls 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 111-12 

Civil Nuclear Energy Cooperation with the 
United States (OUR 193) 
(Deb. 18, Vol. XVIII, 11-03-2006) 
Cot. 109-14 

Credit Card Fraud 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 162-63 

. Custodial Death 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 268-72 

Diversion of Funds by ORDAs 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Cot. 73-75 

Diversion of funds under PMGSY 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Cot. 179 

Environment Reports 
(Deb. 29, Vol. XIX, 15-05-2006) 
Cot. 202-03 

Eradication of Vector Borne Diseases 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 167-69 

Excise on Liquor Barons 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 228 

Fake Universities 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 176-78 .. 

Cleaning of Railway Stations and Trains Financial Aid for Abolition of Child Labour 
(Deb. 6, Vol. XVII, 23-02-2006) (Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 123-24 Cot. 158-59 

Closure of Sponge Iron Units 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 79-80 

Conference on Ground Water 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 306-08 

Forest Development Agencies 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 33S-39 

Implementation ofNRHM 
(Deb. 31, Vol. XX, 17-05-2006) 
Cot. 210-13 

Construction of National Highways 
(Deb. 15, Vol. XVIII; 08-03-2006) Import of Oil 
Col. 271-93 (Deb. 27, Vol. XIX, 11-05-2006) 

CoI.I94-9S 
Creation of National Fund for Strategic 

Agricultural Research 
(Deb. 34, Vol. XX, 22-05-2006) 
Cot. 347-48 

Import of Sports Utility Vehicles 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 244-45 
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lnaease in Power Tariff 
(Deb. 33, Vol. XX, 19·05-2006) 
Col. 389-90 

Indians Killed in Haj Stampede 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 148-60 

Indo-China Cooperation in Hydrocarbon 
Sector 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 303'()7 

I nterconnection between Cellular 
Operators 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 283 

Joint Venture with Foreign Finns 
(Deb. 7, Vol. XVII, 24-02-2006) 

Production Capacity ofSAlL 
(Deb. 3, Vol. XVU, 20-02-20(6) 
Co1.2M'()7 

Protection of Interelt of Smaller Milk 
Producers 
(Deb. 34, Vol. XX. 22·0'·2006) 
Col. 395-96 

Registration ofNBFCs 
(Deb. 21, Vol. XIX, 17-03·2006) 
Col. 127·28 

Skilled Labour 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Co1.165~ 

Smuggling of Multi Media Cards 
(Deb. 2, Vol. XVII, 17·02-2006) 
Col. 257 

Special Assistance to States 
Col. 184-85 (Deb. 20, Vol. XVIII, 14-03-2006) 

Losses Incurred by BSNL Col. 193-98 
(Deb. 2, Vol. XVlI. 17-02-2006) Specification for Runways 
Col. 49-50 (Deb. 16, Vol. XVIII, 09.03-2006) 

Manning of Level Crossings 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 271-73 

Model Concession Agreement 
(Deb. 5, Vol. XVII, 22-02·2006) 
Col. 54-55 

National Judicial Council 

Col. 179 
Strategic Crude Oil Reserve 

(Deb. 6, Vol. XVII, 23-02-2006) 
CoI.274-7~ 

Study on Nocturnal Bird Hits 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 69 

(Deb. 28, Vol. XIX, 12-05-2006) Telephone T"J)Ping Case 
Col. 24243 (Deb. 4, Vol. XVII, 21-02-2006) 

Col. 219-20 
Naxalite Attacks 

(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 173-76 

Offering of Blocks for Exploration under 
NaP-VI 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 220-21 

Old Railway Bridges 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 37-38 

Terrorist Activities in Jammu &. Kashmir 
(Deb. 30, Vol. XIX, 16-0S-~006) 
Col. 95-97 

Terrorist Outfits 
(Deb. lSt Vol. XX, 23-05-2006) 
Col. I ()().() I 

Threat to Indian High COIlUR'lIion in 
Dhaka 
(Deb. 5, Vol. XVII, 22-02-2006) 
Cot.204-0S 
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Use of Chemical Weapons by Pakistan 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 43 

Use of Mobile Phones by Inmates in Tihar 
Jail 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 314-J5 

World Class Institutio.ns to Improve 
Health Care . . 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 398-99_ 

Slnp, Shrl VIJayendn Pal 
Civil Nuclear Energy Cooperation with the 

United States(DUR 193) 
(Deb. 18, Vol. XVIII, 11-03-2006) 
Col. 122-24 

Export of Defence Items 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 12-13 

Finance BiI~ 2006 
(Deb. 22, Vol. XIX, 18-03-2006) 
Col. 65-70 

India's Vote in IAEA on the-Issue oflran's 
Nuclear programme (OUR 193) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 403-04 

Loss to Tourism Industry due to Natural 
Calamities 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 18 

J».liament (Prevention of Disqualification) 
Amendment BiI~ 2006-C0nsid &. Pass 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoL 478 . 

Petroleum and Natural Gas Regulatory 
Board Bill, 2006-C0nsid. 
(Deb. 23, Vol. XIX, 20-03-2006) 
.CoI.13740 

ReIerve Bank of India (AmendP1ent) Bill, 
2005-Con1id. and Pus 
(Deb. 31, Vol. XX, 17-05-2006) 
CoL46I~ 

Small and Medium Enterprises 
Development Bill, 200S-Consid. & 
Pass 
(Deb. 32, Vol. XX, 18-05-2006) 
COI.3S4-S8 

SlnCh, Sbrlmati Pntibba 
Bhanupalli-Bilaspur-Beri Railway Line 

(Deb. 16, Vol. XVIII, 09-03-2006) 
COI.8S-86 

Budgd(G~}-2~7 
Demands for Grants--2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 338-41 ' 

Construction of Canal From Jhalera 
Bridges to Santokhagarh Bridge 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 160 

Expansion of Runways at Kullu Airports 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 4647 

Installation of Towers for Cellular in H.P. 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 91-92 

IT Exemption 
(Deb. 17, Vol. XVIII, 10-03-2(06) 
Co1.213-IS 

Need for relaxation of conditions for 
recruitment of Armed Forces in the 
State of Himachal Pradesh (MUR 377) 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.S43 

Need to relax the provisions of the Forest 
(Conservation) Act, 1980 to enable 
distribution of land to the tribals in 
Lahul Spiti and Chamba districts of 
Himachal Pradesh (MU~ 377). 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 26S-66 

Need to set up an Ordnance Factory in 
Himachal Pridesh with a view to 
generate employment opportunities in 
the region (MUR 377) 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col 344 



Opening of Passpm1 OfJi"!i 
(Deb. 10, Vol XVII, 01 . .03-20(6) 
Col. 93-94 

Setting up of Military Station at A'.cri 
(Deb. 6, Vol. XVII, 23 ·02·2006) 
Col. 103-04 

Shortage ofStatf in Telephone Exchanges 

891 

h'elnption from National EligibiJityTest 
(Deb. 3\ Vol. XX, 23-0S-2006) 
Col. 167 

Facilities at Railway Stations in Varudhu 
Nagar 
(Deb. 27, Vol. XIX, 1\-05-2006) 
C01.16S~ 

. F"rmt:rs CiIllmission j',,;;pcrt on Crisis in 
inH.'-. A . I 

I gncu tun 
(Deb. 17, Vol. XVlll. 10-03-2006) I (De-b. 34, Vol. XX, 22.05-2006) 
Col. 127 I C..oI.397.98 

S.\ioyon Rivers in Hima(.!,,,j Prftdesh 
(Deh. 3, ,',,1. \"\':J . iJ.02,'" 'In( 

Col 1)1·12 
Sipplparai. Shri RavicbandrRfl 
ADBLoan 

(Deb. 33, Vol. XX. 19-05-2006) 
Col. 384-85 

Allotment orLand to Private Hospitals 
(Deb. 28. Vol. XIX, 12·05-2006) 
Col. 383 

Asse.'Isment of Gn.)SS Domestic Product 
(Deb. 28, Vol. XIX, 11-05-2006) 
Col. 291-92 
sistance for \I.IJ,j i.'rlll~Y fm;" WO"'l 
dank 
(Deb. B,Vol. XX, 19-05-2006) 
Co1.2aO·11 

Budget (G.;neral)-2006-07 
r)...:malld~· for Grant~,.-2006-07 

(Deb. 21, Vol XIX, 17-03·2(106) 
CCll1R5·'n 

Cr,ll:>ervatioll of Wetlolnd 

f (",·jll,raillS ill U~ .. Jf Whc:d Under PDS 
I,Deb. 21) Vt): X,X 15-05·2006} 
CQI34748 

I General Budget, 2006-2007-Gen~ral 
. Discussion 

Demands for Supplementary Grants 
(Genetal)-2005-2006 and 

Demands for Excess Grants (General)-
2003-2004 
(Deb. 16, Vol XVTII. 09-03-2006) 
CoI.SJ2-34 

Insurance Coverage to Wind Energy 
Farmers 
(Del'1 33, VCli. XX, 19-05·2006) 
Col. 124-25 

!~ hadi And Vilhgp 'ndl.l~ri~ Commission 
(Amendmeontl .Ri!I 20!l~--('onsid. & 
Pass 
(Deb, '8, Vol. XVII, 27-02-2006) 
CoI.4J~-36 

Low~r ProcUI'CmlO':Jli of 'w.'~cal 
(D;;b. 2'), Vel. XIX. 15·05-;WOo) 
Col 218 

r.1;rl'~~r:i : .. ;"1: f"~'i .~;~~,\:'.ii-: . 
{Dp.t- ~n. V{.-l. ""HI. 14-':13-2006: 

{Dl,;u. J4, Vol. ; .... X. 2.2.05':0'1 1 ) CoI4Qq,~ 

Col. 236 . 
Mol1erni~:ltil'~1 ilt Non-MdlO Airport'> 

Constitution of Autonomous Rail Safety (Deb. 27, Vol. XI,\.. j 1-05-2006) 
Commission Col. I Kl.g3 
(Deb. 32. Vol. XX. 18-05-2006) , Modernisation ProilJ:Jmrnc 
Col. 159-60 (Deb. 24. Vol. X1X, 12-05-2006) 

Courses Offered by Small Industries Col. j~9-5n 
Service Institutes MoU bet"e4;: .• Inov. and Me"ico 
(Deb. 30. Vol. XIX. I 6-05-2(06) (D~b. 30, V.'!. XU;, 16-05-20()6) 
('..{)I. 389 CIlL 262 
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Nation·wide Survey on Implementation of 
• different Acts 

(Deb. 35, Vol. XX, 23-05-2006) 
Col. 20S.()6 

National Council for Applied Economic 
Research 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 64 

National Digital Policy 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 345-i6 

Naxalite Attacks on Trains 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 225-26 

Need to allocate adequate fund~ for 
completion of Virudhnagar-
Manamadurai gauge conversion work 
in 18mil Nadu (MUR 377) 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.S07 

Need to upgrade the existing State 
Highway between Sivakasi and Sattur 
to a National Highway and include it in 
four-Ianing plan between Virudhunagar 
and Sattur (MUR 377) 
(Deb. '3, Vol. XVII. 20-02-2006) 
Col. 346 

Need to withdraw the order making it 

Railway Link between Tuticorin Port and 
Madurai 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 68-69 

Raising Interest Rate 
(Deb. 21, Vol. XIX, 12-0'-2006) 
CoI.212 

Re-Appointment of Super-Annulated 
Teachers 
(Deb. H, Vol. XX, 23-05-2006) 
Col. 175 

Removal of Anganwadi Workers 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.6S~ 

Reservation for SCslSTs in Private Sector 
(Deb. 32, Vol. XX. 11-05-2006) 
Col. 257-59 

Aestoration of Telescopic Benefrt in Non-
Metro Areas 
(Deb. 27, Vol. XIX, II·OS-2006) 
Col. 270-71 

Satellite Radio Services 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 157 -SI! 

mandatory for Small Scale Industries Satellite Schools 
producing bandage cloth at (Deb. 35, Vol. XX, 23-05-2006) 
Chhatrapatti. Tamil Nadu Ie have their Col. 32~ 
separate testing labs and other .. .. 
facilities for renewal of their Ikences Second Airport In Metro Cities 
(MUR377) (Deb. 27, Vol. XIX, 11.05-2006) 

I 
(Deb. 19, Vol. XVIII, 13-03-2006) I Col. 39 
Col. 298 

I Solaaki, Shri Bbantslab MaduVliab 
New Policy forAgricultufClI Fdllt"ation I d tak th· f I f and Research . Nee to e up e ISSue 0 re ease 0 

(Deb. 18\b1. XXl1.21420(6)CoI. 61-62 , Indian fishermen hold captive by 
Pakistan Coast Guards with the 
Government of Pakistan (MUR 377) 
(Deb. 16, Vol. XV1I1, 09-03-2006) 
Col. 210 

Problems of Pesticide Industry 
(Deb. 34, Vol. XX. 22-tl.,-2006) 
Col. 351-52 

Railway Budget-2006-07-General 
Diacul8ion and Demands for Grants 
on Account (Rai1ways)-2006-07 
(Deb. II, Vol. .XVIII, 02"()3-2006) 
CoL214-87 

Sola.ad, Sbri Bbupelldrall.b 
Admission in Indian Universities 

(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 3)7-11 
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Ban on Indian TV Channels in Pakistan 
(Deb. 6, Vol. xvn, 23-02-2006) 
Col. 146 

Catering Monitoring Cell 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 179-80 

Cormecting Metro Cities wid. Expressway 
(Deb. 5, Vol. X~I1, 22-02-2006) 
Col. 240 

Delinking ofVadinar from Kandla Port 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 156 

Discontinuance of Power Subsidy to 
States 
(Deb. 10, Vol. XVII, 01-03-2006) 
Co1.167~8 

Disparity in Allocations under PMGSY 

Introducing Tigers in Sartin R~serve 
(Deb. 3, Vol. xvn, 20-02-2006) 
Col. 223-24 

Need to revive 'The Panch Mahal District 
Cooperative Bank' in Godhra. Gujarat 
for the benefit of1he farmers (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 438 

Pending CCD Proposal 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 185 

Promotion ofGujarat State Tourism 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 113-14 

Rail Freight Corridors 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 123 

(Deb. 28, Vol. XIX, 12-05-2006) Road-Rail Connectivity to Major Ports 
Col. 163~ (Deb. 26, Vol. XIX, 10-05-2006) 

Distance Education Council,lGNOU Col. 3945 
(Deb. 35, Vol. XX, 23-05-2006) Shortage of Medicines 
Col. 299-303 (Deb. IS, Vol. XVIII, 08-03-2006) 

Economic Disparity between Cities and 
Villages 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 298-304 

Edusat 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 303-06 

Enhancement of Funds under-Swajaldhara 
Yojana 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 23940 

Fake Currency 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.411-13 

Eake Passport Rackets 
(Deb. 1 S, Vol. XVIII, 08-03-2006) 
Col. 163 

Gaule Conversion 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 16-19 

Col. 33 
Upgradation to National Highways 

(Deb. 26, Vol. XIX, 10-05-2006) 
Co1.401'()2 

Wheat Import 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoI.159~ 

Widening of National Highway No.8 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 395-96 

Scmowal, Sbrl Sarbaoanda 

Assam Agriculture University 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 227-34 

Flood and Erosion Control in Assam 
(Deb. 3, Vol. XVII, 20.02-2006) 
Col. 139-40 

Institute of Brahmaputra Valley 
(Deb. I, Vol. XVII, 27-02-2006) 
Col 152 
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ModemlSlIllOh o.Airports jf) N.E.Region 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 90 

iVil.'Jtrnisation of Oil and Natural Gas· 
Fields in Assam 
(Deb. 11, Vol. XVIll, 02-03-2006) 
Col. 160-61 

Steps for balanced and equitable 
development of all parts of the country 
(Res.) 
(Deb. 7, V"I XVII, 24-02-2006) 
Col. 329-31 

Tcolephone Li~.,~ in AIINUl' 
(Deb. 2. Vol XVJJ, , 7-02-2006) 
Col. 125-26 

Sab"'ShriM.K. 
Activities ofMiF~T~! I)t.lf.~~~ 

(Deb. 4, Vc~l. XVlI. 2J··02-2006) 
Col. IS . 

Construction of Chowkighllt Bridge on 
NH-S2 
(Deb. 10, Vol. XVII, 01.03-2006) 
Col. 166 

Coordination in North Eastern Trade 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 163-64 

Custodial Death 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 268-72 

Decline in School Dropoo('lut 
(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 168-76 

Dcopahar Hillock as Reserve Forest . 
(Deb. 13, Vol. XVIII, 06-O3-20()6) 
Col. 100-01 

I")...;velopment of Statio nil of A~!3!n 
(Deb. 32, Vol. XX, 18-05·:!MHi) 
CoI.24S 

AMual Plan AlloclUion (~)r ~m Stat.)'1 Direct Flight between Dhalflilmd Guw3h!rti 
(Deb. 26, Vol. xnc, 10-0S~20()6) (Orb. 1.7, Vol. XIX. 11-05-20(6) 
Col. 47-50 ('..01.42-43 

Assam Accord 
(Deb. 4. Vol. XV" 2! -~2· 2 (.10" ,I 

Col. 224·?S 

Drillinr ofH(.ri-.n.,tal Oi! We" 
(Oeh lfi. \'.": ): vm. M<ll·}llfIJ';t 
Cot. 73-74 

~,::5IUI1 Gas CUGkt.:l~"!'>1 i ,tabHshrr.&;nt 4"t C.·t1tr,,1 In'ltitutt" of 
(Deb t, V,,!, ·,"VII. ' /·Ul.·N06.l I Horticulture 

Col'9Jo..ql... ,..! (Deb, ~::1. t';)! )dX, I :;·-OS-~!U(6) 
~,_{.gmei':\1i!6 tj" ·ii":. ~uprly tv.'\...)EB I CoL 16S-6~ 

(Deb ?~. Vr. 1 XIX, 12-fl~··20',)6) I r ... pansion ,~~ .. ! .w(fn~mtaw:," Plan (r-r 
Col 12<1-'z-, NfRZone -

i.:hliruL1··i:l,lI, ..... '.. (lh:b 32, Vul XX, 1&-Oj-loij06, 
. (Orb. JO Vo!. xvn. (1-1-03·2006) Col. 17 .. 79 
~~S . ~ 

f'orcian lnveston in North Ealtcrn States 
Census for Rhinos 

(Deb. 34, Vol. XX. 22·05·2006) 
CoI.I44-4S 

Centralised Railway Hooking O.>untcr 
(Deb. 32. Vol. XX, 11.0~·2006) 
o,L87 

Con:;vlidati\.'ii of ~'nuil.i L,)llll:!o 

(Deb"· 33. Vol. XX, 19·0S",OOt.) 
Col 1&3 

(Deb. 35, Vol. XX, 23-05-2006) 
CoL 7+75 

Indo-Banjladesh-Myanmar Qu Pipeline 
(Deb. 6, Vol, XVII, 23-02·2006) 
COI.84..aS 

Installation of Mubile Server in North 
Eastern Region 
(Deb. 7 t Vol. XVII, 24'()2-2006) 
CoI.2J7·39 
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Majuli River Island 
(Deb. 6, Vol. XVII, 23·02-2006) 
CoI.259~ 

(Deb. 27, Vol. XIX, 1I-0S-2006) 
Col. 167-69 

New Centres of Excellence 
(Deb. 28, Vol. XIX, 12-05-2006) 
Co1.123 

Oil Pipeline Blown in Assam . 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 82-84 

Opening of Trade Border 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 213 

Power GenCRltion Potential in }\j-E Region 
(Deb. ) 5, Vol. XVIII, 08-03-2006) 
Col. 251-52 

Power Plant in Assam 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 91-92 

Progress of National Highways Projects 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 26S-68 

Radiation by Cellular Transmission 
Towers 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 262-63 

Rehabilitation ofKarbi Riots Victims 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 81 

Setting up of High Court Bench 
(Deb. 21, Vol. XIX, ) 7-03-2006) 
Col. 105. 

Sexual Exploitation of Women 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 243-49 

Sharing of Rivers Water with Bangladesh 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. )01-02 

Silk Industry 
(D;eb. 30, Vol. XIX, 16-05-2006) 
Col. 378 

Status of Forces on Assam-Nagaland 
Territory Dispute 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 81 

Talks with Naga Leaders 
. (Deb. 4, Vol. XVII, 21-02-2006) 

Col. 239-40 
Tea Package 

(Deb. 35, Vol. XX, 23-05-20'06) 
Col. 319-20 

Technology Parks in Assam 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 78 

Terrorist Camps in Bangladesh 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 177-78 

Tipaimukh Power Project 
(Deb. 28,' Vol. XIX, 12-05-2006) 
Col. 224 

ULFA Extortion Notice 
(Deb. 4, Vol. XVII, 2) -02-2006) 
Col. 232-33 

Upgradation of Transmitters ofKokrajhar 
Doordarshan Kendra 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 187 

Upper Assam Coalfields Project 
(Deb. )0, Vol. XVII, 01-03-2006) 
Col. 130-3) 

Visit of Bangladesh P.M. 
(Deb. 30, Vol. XIX, ) 6-05-200(;) 
,Col. 319-20 

Water Harvesting in North East 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 226-27 

Women and Girls Hostels in Delhi 
(Deb. 4, Vol: XVII, 21-02-2006) 
Col. 216-17 

World Bank Fund in Assam 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 73 
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Subban)'la, Sliri K. 
Amendments in Indian Post Office Act, 

1M 

Priority Sector Lending 
(Deb. 12, Vol. XVIlI, 03-03-2006) 
Col. 204-05 

(Deb. 31, Vol. XX, 17-05-2006) Reservation forSCslSTs in Private Sector 
Col 2... (Deb. 32, Vol. XX, 18-05-2006) 

Bill on Asbestos Col. 257-59 
(Deb. I, Vol. XVII, 27-02-2006) SharesofPSBs 
Col. 262 (Deb. 28, Vol. XIX, 12-05-2006) 

Bomb Bluts Col. 284-86 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoI.379-82 

ConstrUction of Overbridces in Tamil 
Nadu 
(Deb. 11, VoL XVIII, 02-03-2006) 
Coll2S 

DiscontinuUlce of Power Subsidy to 
States 
(Deb. 10, Vol." XVII, 01-03-2006) 
Col 167.a 

Employment in Agriculture Sector 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoLI4J.49 

ESI HOIpitals and Dispensaries 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 206 

Hladloom IDdIIIV)' 
(Deb. 12, Vol. XVIII, 03-03-2006) 
ColI07~ 

Indo-Iran Gas Pipeline Project 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 37-31 

Indo-Sino Border Talb 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col 274-76 

Lean fi'oIIl World Bank 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 194-200 

Merpi' ofPriYlle Banks 
(Deb. 12, Vol. XVIII,03-03-2006) 
Con61~2 

OutIourcina of Slaking BUlineu 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 293-94 

WLL Technology at Tirupur 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 333 

Supvaaa., Sllri E.G 
Action Plan for Commonwealth Games, 

2010 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 146-47 

Afforestation of Delhi 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 85-86 

Art Education in School Curriculum 
(Deb.' 4, Vol. XVII, 21-02-2006) 
Col. 84-85 

Certification for Airports 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 221-22 

CMZ 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 349 

Commando Training to NSG Women 
(Deb. 20, Vol. XVIlI. 14-03-2006) 
Col. 249 

Committee on Development on Bio-Fuel 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 373 

Concessions to Overseas Indians 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 72-73 

Decline in Production of Fish after 
Tsunami 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 126-27 
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Declining of Cultivable Land 
(Deb. 13, Vol. XVIll, 06-03-2006) 
Co\. 265-66 

Defence Production Units 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 246-59 

Fastest Train in Oelhi-Agra Route 
(Deb. 6, Vol. xvn, 23-02-2006) 
Co\. 300 

FDI in Retail Market 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 157-58 

Delhi Milk Scheme Foreign Dignitaries 
(Deb. 19, Vol. XVIII, 13-03-2006) (Deb. S, Vol. XVII, 22.02-2006) 
Col. 147-48 Col. 197-204 

Demand of Conveyer Belts and Trolleys 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 233-34 

Earth System Science 
(Deb. 7, Vol. XVII, -24-02-2006) 
Col. 75-77 

Gauge Convenion in Tamil Nldu 
(Deb. 6, Vol. XVII, 23-02-2006) 
Co1.2~2 

General Budget, 2006-2007-General 
Discussion 

Demands for Supplementary Grants 
Education through Electronic Media (GeneraI)-2005-2006 and 

(Deb. 35, Vol. XX, 23-05-2006) Demands for Excess Grants (General)-
Col. 261-62 2003-2004 

Education to Fanners for Harnessing of (Deb. 16, Vol. XVIII, 09-03-2006) 
Rain Water Col. 336-33 
(Deb. 13, Vol. XVIII, 06-03-2006) HandloomExport 
Col. 277-86 (Deb. 35, Vol. XX, 23-05-2006) 

Educational Channels Col. 62-63 
(Deb. 29, Vol. XIX, 15-05-2006) HandloomExportOrpniution 
Col. 106 (Deb. 30, Vol. XIX, 16-05-2006) 

Electricity Dues on Allottees Col. 373-74 
(Deb. 30, Vol. XIX, 16-05-2006) HealthCareDeliverySystem 
Col. 61-62 (Deb. 1'0, Vol. XVII, 01-03-2006) 

Electricity to Households Col. 25-32 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 219-21 . 

Electrification ofChennai-Howrah Trunk 
Rail Route 
(Deb. 6, Vol. XVlI, 23-02-2006) 
Col. 188 
Expansion of Visakhapatnam Steel 
Plant 
Deb 18,\bI. XXII, 21 ~8-20(6) 
Col. 63-64 

Expedition Station 
(Deb. 33, Vol. XX, 19-05-2006) 
Co1.117-IS 

Export of Auto Parts 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 206-12 

High Cargo Rates for Agricultural 
Products 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. I 51-5S 

IFa.. 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 297-98 

Implementation ofRTI Act 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 629-30 

Improvement ofPerfonnance 
. (Deb. 34, Vol. XX, 22-05-2006) 

Col. 239-40 
Increue in Allocation 

(Deb. 34, Vol. XX, 22-0'-2006) 
CoL 290f0316 
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Insects and Pests in Agricultural Produce 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 214-15 

Integl ated Handloom Cluster 
Development Scheme 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. ISS 

Intellectual Property in Health Research 
(Deb. 10, Vol. XVII, 01-03-2006) 
Co1.12S-26 

Introduction of Foolproof Lighting 
System in Railway Coaches 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 171-72' . 

Introduction of Smart Ticket at 
Monuments 
(Deb. II, Vol. XVllI. 02-03-2006) 
Col. 44-45 

Investment ofPIO in Aviation Sector 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 94 

Kisan Call Centres 
(Deb. 8, Vol. XVII, 27-02-2006) 
COI.9S-96 

Landline Telephone Connections 
(Deb. 2, Vol. XVII, 1 7-02-200~) 
Col. 279-81 

Levy of User Charges 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 146-47 

Listing of Monuments by UNESCO as 
Danger 
(Deb. 16, Vol. XVlIl, 09-03-2006) 
Col. 70-71 

Loss of Fuel 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 91 

Medical Tourism 
(Deb. 27, Vol. XIX, 1I-0S-2006) 
Col. 41-42 

Modernisation of Police Force 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 240-41 

More Power to IRDA 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col 109 

National Deep Sea Fishing Policy 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 103 

National Highways in Tamil Nadu 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 645-46 . 

National Technology Bank 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 17S-76 

Need to provide rehabilitation package to 
the Sri Lankan Tamil refugees 
(MUR377) 
(Deb. 19, Vol. XVIII, 13-03-~006) 
Col. 29S-96 

Need to set up storage facilities and Food 
processing industries in Krishnagiri 
and Dharmapur districts for the benefit 
of Mango growers in the region 
(MUR377) 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 504 

New Dic-Tech Parks 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 81 

New Centres of Excellence 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 123 

Nodal Authority on Human Trafficking 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 316 

Opening Consulates of~ndia and Pakistan 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 87 

Package for Sugar Industry 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 263-64 

Production/Profll ofVSP 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 209-11 
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Profit and Losses by NTPC 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 299-300 

Promotion of Agro-Tourism 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 11.5-76 

Promotion of Machine Tool Industry 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 183-84 

Sericulture Production 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 93-95 

Setting up of Child Commission 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 161-62 

Setting up ofKisan Vikas Parishad 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 134-35 

Proposal under Foreign Direct Investment Setting up of Public Health Foundation 
(Deb. 14, Vol. XVIII, 07-03-2006) (Deb. 26, Vol XIX, 10-05-2006) 
Col. 386-90 Col. 596-97 

Railway Link with Bhutan 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.l31 

Rajiv Gandhi National Creche Scheme 
(Deb. 35, Vol. XX, 23-0~-2006) 
Col. 288-89 

Reduction in Sale Prices ofDMS Prodw:ts 
(Deb. 34, Vol. XX, 22-05-2006) 
Co1.165~8 

Rehabilitation Allowance for Oisabled 
(Deb. 29, Vol. XIX. 15-05-.)(J!tti) 
Col. 231-32 

Shortage of Coaches 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 150 

Silk Bank 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 210-1 I 

Silk Technology Mission 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 192-94 

Srecial Court for Women 
(Deb. 1, Vol. XVII, 24-02-2006) 
CoI.Il3 

P. etail Outlet Network Speed Post Gold Scheme 
(Deb 32. V01. XX, 18-0~ 1006) (Deb. 26, Vol. XIX, 10-05-200~) 
Col. 97 I Col. 34 I 

Revamp Lecturers Fligihility Critt'ria I Spiritual Tourism 
(Deb. 20, Vol. XVIII. 14-03-200(" I (Deb. 32. Vol. XX, 18-05-2006) 
Col. 133 Col. 246 

R ('vision in Tickets Cancellation Charges Tele .. Enquiry System for Passport 
(Deb. 6, Vol. XVII, 23-02-2006) (Deb. 15. Vol. XVIII, 08-03-2006) 
Col. 86-87 Col. 89-91 

Running of Locomotive on CNG Fuel 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 174-75 

Schemes for Disabled Persons 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 143-49 

Textile Park in Tamil Nadu 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 190-91 

Tourist Spots for Eco-Tourism 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 200-10 

Seafood Processing Units Train Service between India and Pakistan 
(Deb. 4, Vol. XVII, 21-02-2006) I (Deb. 5, Vol. XVII, 22:.02-2006) 
Col. 21 5-16 Col.l61 
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Unauthorised ConstrUction in States Establishment of .. Railway Station at 
(Deb. 12, Vol. XVIII, 03-03-2006) Nedumbusery 
Col. 24142 (Deb. II, Vol. XVIII,_ 02-03-2006) 

Uniform STD Rates Col. 34 
(Deb. 2, Vol. XVII, 11-02-2006) ImplementationofMid"y-Meal Scheme 
Co1.262~3 (Deb. 4, Vol. XVII, 21-02-2006) 

Utilisation offunds in IEPF Col. 24548 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 96-97 

Vehicles for Physically Challenged 
Persons 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 68-69 

VigyanRail 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 217 

Village Public Telephone Scheme 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 299-300 

Visit by Foreign Dignitaries 
(Deb. 26, Vol. XIX, 10-0.5-2006) 
CoI.S40-49 

Waiving of Security Clearance 
(Deb. 30, Vol. XIX, 16-0.5-2006) 
Col. 206-07 

Wind Energy Parks 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 361-62 

Sajltltl, Sbrimatt C.s. 
AJleged Remarks by US Ambassador 

(Deb. 1.5, Vol. XVIII, 01-03-2006) 
Co1.108~ 

Cyber Crimes 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 253-51 

Detective Training School in KeraJa 
(Deb. 14, Vol. XVIJI, 07-03-2006) 
Col. 327-36 

Doubling of Kayalltulam-Ernakulam 
Railway Line 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoI.I9S-96 

Kollam-Virudhnagar Gauge Conversion 
Project 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 84-85 

LNG Terminal at Kochi 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 138 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (RaiIWays)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 377-79 

Reforming of Water Distribution Schemes 
(Deb. 29, Vo". XIX, 15-05-2006) 
Col. 130-31 

Setting up of Kayamkulam Fishing 
Harbour 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 191 

Tourism Projects ofKerala 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 91-102 

SuldabaldYl, Sini LaOt M.a. 
Committee on the Welfare of Scheduled 

Castes and Scheduled Tribes-
Election 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.269~70 

Need to check the quality of mater1a1 being 
used in the constructioD of 
Intemaliqnal Trade Centre building at 
himpnj,,,-" (MUR 377) 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 437-38 
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Need to take steps for revival of Cacbar 
SUlar Mill in ChariOI .. Karimpnj 
dillrict, Assam (MUR 377) 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 261 

Railway Budlet-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways}-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 299-30l 

Reserve Bank oflndia (Amendment) Bill, 
200~~onsid. and Pass 
(Deb. ll, Vol. XX. 17-0S-2006) 
CoI.~7 . 

s. .. a, Sbri Rallljl La. 
Allotment of Oil Blocks under NELP 

(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 2-9 

Cellular Phone in Rural Areas 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 113-14 

Children keepinlaway from Schools 
(Deb. 4, Vol. xvn, 21-02-2006) 
Col. 91-101 

Communal Violence in different parts of 
the country (DUR 193) 
(Deb. 32, Vol. XX, 11-0~-2006) 
CoI.4SO-~4 

Consumer Awareness Programme 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 9-13 

Debt Recovery Tribunal 
(Deb. 28, Vol. XIX, 12-oS-2006) 
Col. 301.02 

Dan.KIs for Grants (GenenI}-2006-2007 
(Deb. 19, Vol. XVIII, Il-Ol-2006) 
Co1.39~-97 

Demilitarisation Agreement on Siachen 
(Deb. 27, Vol. XIX, 1I-0~-2006) 
Col. 104 

Discovery of New Oil and Gu Areas 
(Deb. 11 t Vol. 'XVIII, 02-Ol-2006) 
Col. 70-71 

Electricity &om the Northern Orid 
(Deb. 21, Vol. XIX, 12-0~-2006) 
CoI.ISO-~2 

Electricity Rates 
(Deb. ~, Vol. XVII, 22-02-2006) 
Col. 266-76 

Ethanol Blended Petrol 
(Deb. 6, Vol. xvn, 23-02-2006) 
Col. 118-19 

Financial Irregularities in NCDEX 
(Deb. 19, Vol. XVIII, Il-Ol-2006) 
Col. 178 

Functionin, of Civic Bodies 
(Deb. 30, Vol. XIX. 16-0~-2006) 
CoI.13S-36 

General Budget. 2006-2007-General 
Discussion, 

Dema~ds for Supplementary Grants 
(0eneraI}-200S-2006 and 

Demands for Excess Grants (General}-
2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 474-78 

Hydel Power Projects 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 227-l0 

Impact of Land Mismallllement 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Co1.2l9-40 

Implementation of Special Economic Zone 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 370-73 

Import of Machinery for Power 
Generation 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 188-90 

Indo-Russia Nuclear Energy Cooperation 
(Deb. 10, Vol. XVII, 01-Ol-2006) 
Col. 191-92 

'Discontinuance ofDeveloprnent Schemes Inflation Rate 
(Deb. S, Vol. XVII, 22-02-2006) (Deb. 7, Vol. XVII, 24-02-2006) 
Col. 79-80 Col. 271-73 
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Merger of Air India and Indian Airlines 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col.l89-90 

Motion of Thanks on President's Address 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 408-14 

Payment by SAIL against Damage 
(Deb. 19, Vol. XVIII. 13-03-2006) 
Col. ISO-51 

Permission to Industries in Residential 
Colonies 
(Deb. 17, Vol. XVIII, 10-03-2006) 

NaxaliteAttacks Co1.161~2 
(Deb. 4, Vol. XVII. 21-02-2006) PrasarBharati 
Col. 173-76 

(Deb. 6. Vol. XVII, 23-02-2006) 
Need to address the grievances of Home 

Guards in Delhi (MUR 377) 
(Deb. 11, Vol. XVIII. 02-03-2006) 
CoI.24S 

Need to enquire into the functioning of 
placement agencies providing services 
of house-maids in Delhi with a view to 
check trafficking of Adivasi girls 
(MUR377) 
(Deb. 16. Vol. XVIII. 09-03-2006) 
Col.2B7 

Need to implement the recommendations 
ofRangarajan Committee on Petroleum 
Products and peg the tax rate at 20 per 
cent to check price rise (MUR 377) 
(Deb. 32. Vol. XX, 18-05-2006) 
Col. 332-33 

Need to improve the functioning of the 
Gramin Banks in the COWltry(MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 272-73 

Need to provide financial assistance to 
the potato growers whose crops have 
been damaged due to frost in Agra 
region of Uttar Pradesh and other parts 
of the country (MUR 377) 
(Deb. S. Vol. XVII. 22-02-2006) 
Col. 341-42 

Need to take steps for educational 
development of SCS/STs with a view 
to enable them to take the benefit of 
reservations in Government jobs 
(MUR377) 
(Deb. 34, \\>1. xx, 22~S-20(6) Col. 502 

Operational Cost of IT Industry 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. I 47-4B 

Col. 81-82 
Price of Skimmed Milk Powder 

(Deb. 19, Vol. XVIIl, 13-03-2006) 
CoI.2~1 

Production of Foodgrains 
(Deb. 3. Vol. XVII, 20-02-2006) 
Col. 19B-99 

Railway Budget, 2006-2007 General 
Discu~sion and Demands for Granb 
on Account (Hailways)- ·2006-2007 
(Deb. 10, Vol. XVII. 01-03-2006) 
Co1.317-20 

Refining Cost of Crude Oil 
(Deb. 32, Vol XX, 18-05-200()) 
Col 5~·57 

Report of Administrative Reforrn~ 
Commission 
(Deb. 26. Vol. XIX, t 0-05·2006) 
Col. 234 

Report on WTO 
(Deb 20. Vol. XVIII. t4-03 .. 20()61 
Col.l21 

Requirement of Crude Oil by 01i 
Companies 
(Deb. 32, Vol. XX, 1 B-05-2006) 
Co1.216-17 

Rise in prices of essential commodities 
(DURI93) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 63G-34 

Road Accidents 
(Deb. 26, Vol. XIX, 10-05·2006) 
Col. 517-22 
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Selling of Crude Oil by ONGC I Sumbrul, Sbri Balun 
(Deb. 11, Vol. XVIII, 02-03-2006) Ambedkar Awards 
Col.105-o8 (Deb. 27, Vol. XIX, 11-05-2006) 

Shortage of Software and Hardware 
Engineen 
(Deb. 12, Vol. XVIlI, 03-03-2006) 
Col. 218-21 

Situation lrising out of increasing Naxalite 
and Maoist activities in the Country 
ind steps taken by the Government in 
regard thereto (C.A.) 
(Deb. 34, Vol. XX, 22-05.-2006) 
Col. 570-71 

Statutory Resolution Re: Disapproval.of 
National Commission for Minority 
Education Institutions (Amendment) 
Ordinance, 2006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill, 2006-
Consid. &. Pass 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 421-31 . 

Steps for balanced and equitable 
development ofall parts of the country 
(Res.) 
(Deb. 1, Vol. XVII, 24-02-2006) 
Col. 342-44 

Stocks of Foodgrains 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 218-20 

Subsidy Burden on Oil PSUs 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 121-30 

Suicide by Fanners in various parts of the 
country (DUR 193) 
(Qeb. 30, Vol. XIX, 16-05-2006) 
Col. 513-16 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 492-97 

USO Funds for Rural Telephoney 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 57-61 

Col. 157-51 
Construction of Dr. Ambedkar National 

Library . 
(Deb. 32, Vol. XX, 18-05-2006) 
CoI.lI9-21 

Need to construct roads under Pradhan 
Mantri Gram Sadak Yojana in tribal 
backward areas of Jharkhand 
(MUR377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 217-11 

Need to fonnulate a National policy to 
prevent exploitation of ground water 
for commercial purposes in Jharkhand 
(MUR371) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 362-6.3 

Reservation for SCslSTs in Private Sector 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 257-59 

SUfendran, Sbri Cben •• ra 
Child Sex Tourism 

(Deb. 32, Vol. XX, 11-05-2006) 
Col. 243-44 

Compensation for VAT 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 346-48 

Constitution of Autonomous Rail Safety 
Commission 
(Deb. 32, Vol. XX, 11-05-2006) 
CoI.IS9-60 

Delivery of Cylinders to Consumers 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 19 

E~~loyees in Delhi Metro Rail 
'Cprporation 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 130-31 

Export Share ofSSI 
(Deb. 14~ Vol. XVIII, 07-03-2006) 
Col. 306-08 
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FDl in IT Sector 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 170-72 

FM Radio Stations 
(Deb. 29, Vol. XIX, I S-OS-2006) 
(41.401-10 

Foreill1 Educational Institutions 
(Deb. 20, Vol. XVIII, 14-03-2006) 
(4L ISS-56 

Funds for AIDS Awareness Prosramme5 
(Deb. U, Vol. XVIII. 01-03-2006) 
CoI.lll-37 

Growth of Leather Indusby 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 30-31 

Health Smart Cards 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 328-30 

lIE-Tickets through RTSAs 
(Deb. 27, Vol. XIX, II-OS-2006) 
(41.193-94 

Indo-France Trade 
(Deb. 20, Vol. XVIII. 14-03-2006) 
(41. 130-31 

Kannur Kerala 
(Deb. 32, Vol. XX, 11-0~-2006) 
Col. 123-24 

Navodaya and Kendriya Vidyalayas 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.~6-~7 

Need to take steps for reopening of 
Punalur Paper Mills Limited in Kerala 
with a view to protec::t the interests of 
the workers of the company (MUR 377) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 27S-76 

New Coaches in Nizamuddin-Trivandrum 
Rajdhani Express 
(Deb. 27, Vol. XIX, II-OS-2006) 
(41.221-21 

Pending Hydro Power Projects ofKerala 
(Deb. IS, Vol. XVIII, 0.·03-2006) 
(41.104 

Performance ofExpon Promotion Council 
(Deb. 30, Vol. XIX. 16-05-2006) 
(41.301-02 

Prevalence of Anhriti~ Disease 
(Deb. 26, Vol. XIX, 10-05-2006) 
(41.272-73 

PrioeofTea 
(Deb. 30, Vol. XIX. 16-05-2006) 
Col. 278-79 

Procurement of Copra 
(Deb. 29, Vol. XIX. 15-05-2006) 
CoI.4SS-S6 

Production and Expon ofTyres 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 219 

ProductiotllExpon of Cashew 
(Deb. 20, Vol. XVIII. 14-03-2006) 
(41.147 .... 9 

Setting up of Pravasi Centres 
(Deb. 10. Vol. XVII. 01-03-2006) 
Col. 117 

Setting up of Railway Hospital at 
Trivandrum 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 104 

Thalassery-Mysore Railway Line 
(Deb. 32, Vol. XX. 11-05-2006) 
Col. 237-38 

Tourism Projects of Kerala 
(Deb. 16, Vol. XVIII, 09-03-2006) 
(41. 98-102 

Value Added Tax 
(Deb. 21, Vol. XIX. 17-03-2006) 
Col. 44-45 

Visa Policy 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 92-93 

Wildlife Crime Control Bureau 
(Deb. 29., Vol. XIX, 15-05-2006) 
(41.278 
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Swain, Shri Khanbela 
Civil Nuclear Energy Cooperation with the 

United States (DUR 193) 
(Deb. 18, Vol. XVIII, 11-03-2006) 
COI.6S-7S 

Code of Criminal Procedure (Amendment) 
Amending Bill, 2006-{::onsidered and 
Pass 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 468-69 

Companies (Amendment) Bill, 2006-
Consid. & Pass 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.SSo-SI 

General Budget, 2006-2007-General 
Discussion, 

Demands for Supplementary Grants 
(General}-200S-2006 and 

Demands for Excess Grants (General}-
2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 465-71 

India's Vote in IAEAon the IssueofIran's 
Nuclear programme (DUR 193) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 389-91 

Parliament (Prevention ofDisqualitication) 
Amendment Bill, 2006-{::onsid. and 
Pass 
(Deb 30, Vol. XIX, 16-05-2006) 
Col. 486-90 

Recommendations of Law Commission 
(Deb. 2 I, Vol. XIX, 17-03-2006) 
Col. 30-3 I 

Situation arising out of increasing Naxalite 
and Maoist activities in the Country 
and steps taken by the Go'vemment in 
regard thereto (C.A.) 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 575-76 

Statutory Resolution Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 
Ordinance, 2006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill, 2006-
Consid. and Pass 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 488-92 

Steps for balanced and equitable 
development of all parts of the country 
(Res.) 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 368-72 

Thakkar, ShrimatJ JayabeD B. 
ADB Assistance for Dev~lopment Project 

(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 94-9S 

Amendment to Petroleum Rules, 2002 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 47 

Ban on Import of Soda Ash 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoUll 

Cancellation of Licenses by CERC 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 77-78 

Committee on Mining Problems 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 247-48 

Communal Violence in different paI1I of 
the country (OUR ] 93~ 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 487-91 

Conversion ofNational Highway into FOlD' 
Lane 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 97-98 

Declaration of Support Price of Cotton 
(Deb. 29, Vol. XIX, 15-0S-2006) 
Col. 317-1' 

Dholera Port Project 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 237-38 

Disparity in Allocations under PMGSY 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 163-66 

Economic Empowerment ofWomcn 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 94-98 
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Effluent Trealment Plana for SSI 
(Deb. 34. Vol. XX. 22-05-2006) 
Col. lSI-59 

Entrepreneurship Development 
Propnme 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.10-7J 

Environment Protection Act 
(Deb. 29. Vol. XIX, 15-05-2006) 
Col. IOS-09 

Eltablishmentof Tool Ilooms and 
Training 
(Deb. 35, Vol. XX, 23-05-2006) 
CoL 161 

FinMce Bill, 2006 
(Deb. 22, Vol. XIX, 18-03-2006) 
CoI.I34-3S 

ImpIM:t of Quota-Free R.eaime 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 79-80 

Import Duty on Soda Ash 
(Deb. 20, Vol. XVIII, "14-03-2006) 
Col. 328 

Investment in Hydrocarbon Sector by Oil 
Multinational Companies 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.I4-8S 

Jlkhu Fishing HM'bour 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 141-42 

Khadi And Villap Industries Conuniuion 
(AmNnat)BiD,200S--em:mIllSPB 
(Deb.- 8, Vol. XVII, 27-02-2006) 
Col. 436-37 

Labour Intensive Industrial Park 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoL 1.t0-41 

Nlhi .. Coir Yojana 
(Deb. 3', Vol. XX, 23-05-2006) 
CoL 323-24 

..... ExpAondoa 
(Deb. 20, Vol. XVJII, 14-03-2006) 
CoL 134-3S 

Need to allocate adequate pi atom Tapti 
GIS fields to Pipevav POMI' Project in 
Gujarst (MUR 371) 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 268 

Need to de link Vadinar area from Kandle 
Pon limit and revert the same to Gujarat 
state (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
Col. 8 

Participation In 1nternational Exhibition 
and Trade Fair 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 224 

Petroleum Replatory Board 
(Deb. II, Vol. XVIII, 02..()3-2006) 
Col. 20S-09 

Population of Vulture 
"(Deb. 29, Vol. XIX, 15..()5-2006) 
Col. 329-31 

Promotion of Sanskrit 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.I6-J7 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. 11, Vol. XVIII, 02..()3-2006) 
Col. 321-22 

Recommendation of Committee on 
Convenion 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoI.28S 

Rural Electrification Proaramme 
(Deb. I S, Vol. XVIII, QI-03-2006) 
Col. 16-87 

Settinl up o(Gas Based Power Plant 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. ISS-56 

Small Savini Loan 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 126 

SouthAlie Free Trade Area~ 
(Dob. 4, Vol. XVII, 21-02-2006) 
Col. 234-36 
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SUDsidy Burden on Oil PSUs 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 128-30 

Subsidy on LPG 

Construction of International Container 
Terminal 
(Deb. S, Vol. XVIl, 22-02-2006) 
Col. 24344 

(Deb. 32, Vol. XX, 11-05-2006) C)rberCrlmes 
Col. 92-93 (Deb. 4, Vol. XVIl, 21-02-2006) 

Surat and Rajkot Airports CoI.2S3-SI 
(Deb. 27, Vol. XIX, II-OS-2006) Detective Training School inKeraia < 

CoI.IIS-16 (Deb. 14, Vol. XVIII, 07-03-2006) 
Taxation Laws (Amendment) Bill, 200S-

Consid. and Pass 
(Deb. 31, Vol. XX, 17-0S-2006) 
Col. 482-83 . 

Training Programme by SIDO 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 332-33 

Upgradation of Coastal Highways 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 286-87 

Upgradation of National Highways 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 401-02 

Widening of National Highway No.8 
(Deb. 26, Vol. XIX, IO-OS-2006) 
Col. 39S-% 

Thoma., Shri P.C. 
Assistance to Fanners ofKerala 

(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 226-27 

Bills and Ordinances 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 152-53 

Care Keralam Project 

Col. 327-36 

Disease Affected Arecanut Trees 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 162-64 

FCI Scheme for Rubber Board 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 135 

Growth of Animation. Indusuy 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.l13-l7 

Indian Stake in Syrian Oil Field 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 98-99 

KINFRA-Kerala Industrial InfiastrucIure 
Development Corporation 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 180-81 

List of Sensitive Items for WTO 
(Deb. 14, Vol. XVIII, 07-03-2006) 
COI.3S1-53 

Loss to Tourism Industry due to Natural 
Calamities 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col 21 

(Deb. 26, Vol. XIX, 10-OS-2006) Maintenance of Aircraft 
Col. 228-29 (Deb. II, Vol. XVIII, 02-03-2006) 

Checking Inflation 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 247 

Commissioned Rank to Military Nursing 
Service 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 302-03 

Col. 143 
Medical, Religious and Water Tourism 

(Deb. 6, Vol. XVII, 23-02-2006,) 
Col. 208 

Mill Gate Price Scheme 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 97-98 
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Modernisation of Delhi and Mumbai 
Airports 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 19-21 

More Central Aid for Mid-Day Meal 
Scheme 

Repo Rate and GOP 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 181-12 

Review ofNAIS 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 222-23 

(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 243-44 Rural Internet COMectivity 

(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 208 Motion of Thanks on . 'the President's 

Address 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 413-10 

National E-Govemance Plan 
(Deb. 7, Vol. XVII, 24-02-2006) 
Co1.57~2 

National Rural Health Mission 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 122 

Need to protect the interest of farmers 
while signing proposed Free Trade 
Agreement with ASEAN Countries 
(MUR377) 
(Deb. 3S, Vol. XX, 23-05-2006) 
CoL404-OS 

Need to release adequate funds for 
computerization and modernisation of 
courts (MLJR 377) 
(Deb. 24. Vol. XIX, 21-03-2006) 
Col. 74·75 

Oil Drilling in Arabian Sea 
(Deb. I I, Vol. XVIII, .02-03-2006) 
Col. 112 

Petroleum and Natural Gu Regulation 
Board Bill, 2006-Consid. and Pass 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 10S..()6 
Production of Coconut 
(Deb. la, VoLXXII,2I-08-2006) 
Col. 11-14 

Project for Management of Root Wilt 
dileue for Coconut Trees 
(Deb. 3, Vol. XVII, 20-02-2006) 
CoL 153-55 

IlIdar Facility. Cocbin Airport 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 274 

Second Green Revolution 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 311-12 

Shortage of Sugar in Kerala 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 172-73 

South Asia Free Trade Area Agreement 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 234-36 

Sting Operation 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 131-32 

Tourism Projects ofKerala 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 98-102 

Transportation of Perishable Commodities 
(Deb. I I, Vol. XVIII, 02-03-2006) 
Col. 13 

Vigilance and Monitoring Committees 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 43-45 

WTO Conference 
(Deb. 4, ~I. XVII, 2) -02-20(6) 
Col. 9 

Thummar, Sbri V.K. 
Adulteration in Petrol 

(Deb. )), Vol. XVIII, 02-03-2006) 
CoI.)47-48 

Air Connectivity with Small Cities 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 119-20 

Alleged irregularities of Funds under 
MPLADS 
(Deb. 26, Vol. XIX, 10-05.1006) 
CoI.S08-14 
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Annual Assistance for Storage etc. 
(Deb. 29, Vol. XIX, 1 S-OS-2006) 
Col. 176-77 

Bonami Allotmont of Petrol Pump. and 
LPOApncies 
(Deb. 11. Vol. XVII,., 02-03-2006) 
CoI.I84-86 

Black-listed Ferry Ship Companies 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col. 169 

Budget (Gcneral}-2006-07 
Demands for Grants-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 337-38 

Corruption in BSNL and MTNL 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 240 

Credit to Agriculture Sector 
(Deb. 12, Vol. XVIII, 03-03.2006) 
Col. 20-29 

Death of Juveniles 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 64 

Declaration of National Highways 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 41 1-18 

Delay in Construction of Roads under 
PMGSY 
(Deb. 2, Vol. XVII, 17-02-2006) 
CoI.I04-OS 

Delay in Issue of Passports 
(Deb. 26, Vol. XIX, 10-OS-2006) 
Col. 364 

Demand of Educational Institutions 
(Deb. 20, Vol. XVIII, 14-03-2006) 
COl. 161"()2 

Demand of Kerosene in States 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 89-92 

Development of Un utilised Land 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 1S4"()1 

Discontinuance of Power Subsidy to 
States 
(Deb. 10, Vol.. XVII, 01-03-2006) 
Col. 167..()8 

Eatablilhment of New Medical Colleges 
(Deb. 31, Vol. XX, 17-0S-2006) 
Co1.l74-78 

Expenditure on S.S.A. 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 26-38 

Export of Cargo by Ports 
(Deb. 10, Vol. XVII, 01-03-2006) 
Co1.2J3 

Facilities at Amreli Railway Station 
(Deb. 32, Vol. XX,II-0S.2006) 
Col. 179 

False Insurance Claim 
(Deb. 33, Vol. XX, 19-05·2006) 
Col. 283 

Foreign Visits of Minister 
(Deb. 32, Vol. XX, "18-0S-2006) 
Col. 293-9S 

Funds to NGOs under NORAD Scheme 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 27-28 

General Budget, 2006-2007-Oeneral 
Discussion, 

Demands for Supplementary Grants 
(GcneraI)-200S-2006 and 

Demands for Excess Grants (General)-
2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 478-82 

Incurring of Wasteful/Unproductive 
Expenditure by Airlines 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 259 

Interrogation System 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 177-78 

Irregularities in KVS 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 18S 
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Merpr of Industries 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoL 91 

Ministry of Agriculture 
(Deb. 20, Vol. XVIII, 14-03-2(06) 
Col~ 

Misuse of Schemes by Exporting Finns 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 293-95 

Motion of Thanks on the President's 
Address 
(Deb. 5, Vol. XVII, 22-02-2006) 
CoL4SO-51 

Multi-National Companies 
(Deb. 13, Vol. XX, 23-05-2006) 
CoLl12-13 

Need for early implementation of 
RajivGandhi Energy Scheme inAmreIi 
DisIrict, Gujarat (MUR 377) 
(Deb. 29, Vol. XIX, I S-05-2006) 
CoI.S44 

Need to charge reduced rate of interest 
on the loans availed by the farmers 
from cooperative banks in Amreli 
Parliamentary Constituency, Gujarat 
(MUR3T1) 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 338 

Need to implement Urban Development 
Scheme in towns of Amreli 
Parliamentary Constituency, Gujarat 
(MUR377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
CoL 38) 

Need to introduce a new express train 
between Amreli and Valsad in Gujarat 
(MUR371) 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoL 485 

Need to review iIlJplementation ofNational 
Crops Insurance Scheme in Amreli 
Parliamentary Constituency, Gujarat 
(MUR377) 
(Deb. 34, Vol. XX, 22-05-2006) 
CoL 497 

". 

Need to set up an F.M. Radio Station in 
Amreli Parliamentary Constituency, 
Gujarat (MUR 377) 
(Deb. 23, Vol. XIX, 20-03-2006) 
CoL 17 

NPA Written Off 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 66-68 

Opening of Engineering Colleges 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 325-27 

Outstanding Dues ofPrasar Bharati 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 293-94 

Passport Advisory Committee 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 161 

Pending power Projects in Gujarat 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 127-28 

Potable Water Supply Complairits 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col.l71 

Power Projects in Private Sector 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 233-36 

Prices of Pulses 
(Deb. 3, Vol. XVII, 20-02-2006) 
COI.S8-62 

Procurement of Foodgrains 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.S-18 

Production of Milk 
(Deb. 8, Vol. XVII, 27-02-2006) 
CoI.lS3-54 

Projects Approved under NHM 
(Deb. 29, Vol. XIX, I S-05-2006) 
CoI.lS2-S4 

Railway Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XV III , 02-03-2006) 
Col. 390-93 
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Rlcruitment Apaciea 
(Deb. '. Vol. XVII. 22.02.2006) 
Col. 341-44 

bvImp .... AdminfatrIdve System 
(Deb. 26, Vol. XIX, 10·05-2006) 
Col.," 

Sbiftina ofOflk:e ofONOC 
(Deb. II, Vol. XVlII, 02-03-2006) 
CoJ.6'~8 

Subsidy to Cotton Corporation of India 
Ltd. 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 234-35 

Textile Industry in Gujarat 
(Deb. 30, Vol.'"XIX, 16-05-2006) 
COI.6S-66 

Textile Manufacturing Machines 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col. 178-79 

Theft and Pilferage in Postal Services 
(Deb. " Vol. XVII, 24-02-2006) 
Col. 164-65 

Uniformity in AdmissiQ}' to Professional 
Courses 
(Deb. 3S, Vol. XX, 23-0S-2006) 
CoI.32S 

Upgradation of Coastal Highways 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 286-87 

Upgradation of Rural Telephones 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 185-96 

Welfare of Street Children 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col. 33 

Tbupstan, Shrt ChhewlDI 
Communal Violence in different parts of 

the country (OUR 193) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 496-91 

Steps for Balanced And Equitable 
Development of All parts of the 
Counuy-{Rea.) 
(Deb. 33, Vol. XX, 19-0~-2006) 
Col. 511-13 

nratb,Shrtmld KrtIhaa 
Child Labour 

(Deb. Jo, Vol. XVII, 20-02-2006) 
Col. 57 

Committee on Empowerment ofWomcn-
Fifth Report-Presented 
(Deb. 2., Vol. XIX, 12-05-2006) 
Col. 397 

Committee on Empowerment of Women-
Sixth Report-Presented 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 480 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 45 A) by 
Shri Suravaram Sudhakar Reddy-
Consid. 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 350-53 

Empowered Committee on Power Sector 
Reforms 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 6 

Finance BiIlr 2OO6-Consid. and Pass 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 32-35 

Government of Union Territories and the 
Government of National Capital 
Territory of Delhi (Amendment) Bill, 
2006-Consid. and Pass 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 282-83 

Motion of Thanks on the President's 
Address 
(Deb. S, Vol. XVII, 22-02-2006) 
CoI.3S8-6J 

Need to ensure employment in respect of 
cases considered under 
compassionate ground (MUR 371) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 337-38 
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Need to prevent the reported move to 
resume Lottery business in the country 
(MUR377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col21S 

Need to take steps to stop demolition of 
houses in Delhi and bring a new Master 
Plan for the city (MUR 377) 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col 238 

Railway Budget-2006-07-General 
Dileussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. 11, Vol. XVIll, 02-03-2006) 
Col. 373-76 

Situation arising out of inaction on the 
part of Government to solve the 
problema being faced by the residents 
of Delhi due to massive demolition 
drive being undertaken in Ncr of Delhi 
(CA) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 34345 

Special Courts for Women Bill, 2006 by 
Shrimati Krishna Tirath-Int. 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col 444 

TIt .. tbl, Sbri Chandra Manl 
Bomb Blasts 

(Deb. 30, Vol. XIX, 16-05-2006) 
0,1.379-82 

Growing Menace of AlDSIHIV 
(Deb. 5, Vol. XVII, 22-02-2006) 
0,1.43-54 

India-Pakistan Telecommunication Links 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 7-16 

Indo-lran Gas Project 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 333-34 

'lDfiltrationiSmugling from Bangladesh 
(Deb. 14, Vol. XVIII, 07-03-2006) 
0,1.117-18 

Iron-Ore Mines on Lease 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.l71-72 

Misutilisation of Funds by NOOs 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 57-59 

Modernisation of Non-Metro Airports 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 182-83 

Need to ensure easy availability of LPG 
and Kerosene to the consumers in the 
country (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 364-65 

Need to ensure holding of regular 
meetings of District Vigilance and 
Monitoring Committees constituted to 
review the implementation of Centrally 
Sponsored Projects (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 291-92 

Need to set up industries based on 
Manganese/silica sand in Rewa 
Parliamentary Constituency, 
Madhya Pradesh (MUR 377) 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 331 

Need to set up Manganese and Silica sand 
based industries in Rewa Parliamentary 
Constituency, Madhya Pradesh 
(MUR377) 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 329 

NHDP-IV 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 263-65 

Norms for Land Use 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 366-67 

Opening of Creches 
(Deb. 14, Vol. XVlII, 07-03-2006) 
Col. 373-78 
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PDS Benefits not availablC to APL Families 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 133 

Permission to Retired Officers for 
~iIIEmp1oymem 

(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 110-11 

Premature Retirement by Pilots 
(Deb. 27, Vol. XIX, 1I-0S-2006) 
Col. 187-88 

Problems oflndian Workers in Gulf 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 162-64 

Problems on Dairy Industry 
(Deb. 29, Vol. XIX, I S-OS-2006) 
Col. 203 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 347-49 

Recovery of funds from Blacklisted 
NGOs 
(Deb. 33, Vol. XX, 19-0S-2006) 
Col. 61-94 

Reservation for SCs/STs in Private Sector 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 257-S9 

Trip.tby, Sbri BraJa KUbon 
Adulteration in Petroleum Products 

(Deb. 27, Vol. XIX, 1I-0S-2006) 
Col. 190-91 

Afforestation 
(Deb. 13, Vol. xvrn, 06-03-2006) 
Col. 296-99 

AI Express 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 224-2S 

Amendment in Immoral Traffic 
(Prevention) Act, 19S6 
(Deb. 3S, Vol. XX, 23-0S-2006) 
Col. 143 

Assistance for Setting up of Fodder Bank 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 283-8S 
Assistance to Public Sector 
Undertakings 
(Deb. 18, Vol. XXII. 21-08-2006) 
Cql.20-34 

8t. Cotton Seed 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 28S-86 

Budget Hotels 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 149 

Civil Nuclear Energy Cooperation with the 
United States (DUR 193) 
(Deb. 18, Vol. XVIII, 11-03-2066) 
CoI.I0S-09 

Cleaning of Railway Stations and Trains 
(Deb. 6, Vol. XVII, 23-02-2006) 

Restoration of Democracy in Nepal Col. 123-24 
(Deb. 31, Vol. XX, 17-0S-2006) Collection of Toll Tax 
Col. 9-1 5 (Deb. 1 S, Vol. XVIII, 01-03-2006) 

Col. 93-95 Terrorists and Traders Nexus 
(Deb. 35, Vol. XX, 23-0S-2006) Completion of Pending Irrigation Projects 
Col. 104-05 (Deb. 34, Vol. XX, 22-05-2006) 

Threat to Historical Heritages 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 122-23 

WB Funding for Health Programmes 
(Deb. 26, Vol. XIX, 1 0-OS-2006) 
Col. SIS-16 

CoI.4S3-51 
Conservation of World Heritage Sites 

(Deb. 16, Vol. XVIII, 09-03-2006) 
Co1.2S2-S3 

Construction of National Highways 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 271-93 
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eoa.lIICtion of QuINn 
(0.. n, YeJ. XX •• ""·2_) 
Col 197-91 

Co. II E4t fill CoIIItI (.It •• t .11) ... 
2004 c=ri'. 
(Deb. 2, Vol. XVII, 17-02-2006) 
CoL361~ 

......,...MftlIhroqIl ... 
(Deb. 29, Vol. XIX, 15-05-2",) 
CoL 213-14 

lui "'on efo.tt s. ... a 
~. 20. Vol. XVIII, 1 .... 3.2OOf) 
ColI6U6 

Expert Group 011 rr Law 
Contempt of Courts (AIDcIndment) Bill, (Deb. 2, Vol. XVII, 17-02-2006) 

2004-Consid. and .... CoL 226-27 
(Deb. 4, Vol. XVII, 21.02-2006) ExponofC-DotSwitches 
CoL 324-2S (D.,b. 31, Vol. XX, 17-0S-2006) 

Conversion of Golden Quedri ....... into Coll79-lO 
Six LIne Externally Aided Projects on Watershed 
(Deb. S, Vol. XVII,22-o2-2006) Dewlopment 
CaL 217... (Deb. 34, Vol. XX, 22-0S-2006) 

CreditG_ ... FUDd..... Col.~ 
(Deb. 20, Vol. XVDI, 14-03-2006) PDICeU 
Col 119-22 (Deb. 7, Vol. XVII, 24-02-2006) 

Credit to Small Scale 1Dduatrios. CoI.24s-46 
(Deb. 17, Vol. XVIII, 10-03-2006) Fencing onnde-Nepal Border 
Col.l 12-13 (Deb. 4, Vol. XVII, 21-02-2006) 

Dairy/Poultry Venture Capilal Fund CoL 173 
(Deb .• , Vol. XVII, 27-02-2006) Foreip Trade Policy 
Col. 23.... (Deb. 30, Vol. XIX, 16-05-2006) 

Delhi Laws (Special Provisions) Bill, 
2006-C0naid. and Put 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 421-30 

DemInds forOflRll (0enaaI)-2006-lOO7 
(Deb. 19, Vol. XVIII, 13-03-2006) 
CoI.356-60 

DemilitariudonApeemeat OIl Silchen 
(Deb. 27, Vol. XIX, 11-05-2006) 
CoL 104 

Developmat ofC ..... under PUJt.A 
(D.b. 2, Vol. XVII, 17-02-2006) 
Col...." 

Disappearance of Explosives from I 
Merchant Navy Ship 
(Deb. 15, Vol. xvm, 01-03-2006) 
Col. ... .,. 

Col303~ 

FPI Status to Biscuit Industry 
(8eb. 19, Vol. XVIII, 13-03-2006) 
Col. 169-70 

Generation of Employment Opportunities 
(Deb. 1 S, Vol. XVIII, 08-03-2006) 
CoL 230-1 I 

Gener.dan ofPowerthrouah Nuclear Fuel 
byNTPC 
(Deb. 10, Vol. XVII, 01-01-2006) 
Col. 172 

Gnm Nyayalaya 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col 47-41 

Guidelines for Teleftlediclne 
(Deb. 21, Vol. XIX, 17-03-2006) 
CoI.l~11 
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Housin, Schemes for Beedi Workers 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 352-53 

ImplCt ofDEPS on Export 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Co1.307.oa 

Imple....aon ofNationaJ Child Labour 
Project 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 104'()8 

Killin,. of several perIOftI in Doda and 
Udhampur Districts on lit and 13th 
May, 2006 (AM) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 503-06 

Levy of User Charaes 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. 146-47 

Life Time Validity of Mobile Telephones 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 227-28 Implementation ofSSA and MDM Scheme 

(Deb. 4, Vol. XVII, 21-02-2006) Losses ofPSBs 
CoL218-19 (Deb. 28, Vol. XIX, 12-05-2006) 

Col. 110 Import of Tobacco Producu 
(Deb. 14, Vol. XVIII, 07-03-2006) Marketina Avenues for Proceued Food 
Col. 401 (Deb. 19, Vol. XVIII, 13-03-2006) 

Col. 203 
Import/Export ofCuh Crops MldlcatPecJl1des to s.torCitilens 

(Deb. 14, Vol. XVIII, 07-03-2006) (Deb. 10, Vol. XVII, 01-03-2006) 
CoIAI4-11 Col. 190-91 

Income Tax on Co-operative Banks 
(Deb. 28, Vol. XIX, 12-05-2006) 
CoJ·7 

Miaration of Teachers from Professional 
Inltitutions 
(Deb. 30, Vol. XIX, 16-05-2006) 

Increase in Price of Essential Conunodities Col. 33-34 
(Deb. 3, Vol. XVII, 20-02-2006) Ministry of Railways 
Col. 263-68 (Deb. 18, Vol. XVIII, 11-03-2006) 

Indian Hiab Commissions Workin. out of Col. 39-40 
Rented flail 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 119-21 

Indo-China Cooperation in Hydrocarbon 
Sector 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 303-07 

Indo-UNOP PropIamIe for Food Security 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 84-89 

Intellectual Property and TeehnololY 
Manapment S)'Item 
(Deb. 7, Vol. XVII, 24-02-2006) 
CoI.2OS"()7 

International Bandwidth 
(Deb. 7, Vol. XVII, 24-02-200,6) 
Col. 261 

National Literacy Mission 
(Deb. 14, Vol. XVIII, 07-03-2006) 
CoI.61~2 

National Policy for Persons with 
Disabilities 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 22-23 

National War Memorial 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 62 

New Foodpn Proanment ~ 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 197 

New Opportunities in Entertainment 
IndUltry 
(Deb. II, Vol. XVIII, 02-03-2086) 
CoL22W4 
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Non-Utilisation of Foreilft Assistance in 
Health Sector 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoL 492-93 

0utI0un:i8a Ca8IpInieI 
(Deb. J 7. Vol. XVIII, 10-03-2006) 
CoL 307-09 

PIIrlu.~-=!lt (Prevention of Disqualification) 
Amendment Bill, 2006-Consid. and 
Pass 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 475-78 

Performance of Corporate Sector 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 367-68 

Private Channels 
(Deb. 29, Vol,. XIX, I S-OS-2006) 
Col. 34344 

Production by Ordnance Factories 
(Deb. 32, Vol. XX, t 8-05-2006) 
Col. 273-74 

Progress of National Highways Projects 
(Deb. 31, Vol. XX, 17-15-2006) 
Col. 26S-6I 

Protection oflnterests of Spice Growers 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. n-73 

Quality of Elementary Education 
(Deb. 4, Vol. XVII, 2 t -02-2006) 
Col. 79-80 

Railway Budlet -2006-07-General 
Discussion and Demands for Grants 
on Account (RaiJways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 479-91 

Relaxation to Business Processing 
Organisations 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 100 

Remunerative Prices for Export 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoL 145-46 

Research Works Carried out by CARD 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 218-20 

Revision in Central List orOBC 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 210-12 

Rise in prices of essential commodities 
(DUJt 193) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 64()..4S 

Schemes for Disabled Persons 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 143-49 

Second Phase olRCH Programme 
(Deb. 10, Vol, XVII, 01-03-2006) 
Col. 37-38 

Setting up of Bypass Protein Plants 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.2S4-SS 

Shortcoming No~iced in Arjun Tanks 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 208-09 

South Asia Free Trade Area Agreement 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 234-36 

Status of Development Activities 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 49-S0 

Statutory Resolution Re: Disapproval of 
National Commission for Minority 
Education Institutions (Amendment) 
Ordinance, 2006 and National 
Commission for Minority Educational 
Institutions (Amendment) Bill, 2006-
Consid. and Pass 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 49S-96 

Strategic Crude Oil Reserve 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 274-75 

Subscribers Base ofBSNIJMTNL 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 19-28 

Swa-Shaktl Project 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 329-31 
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Tak Force on Petroleum Hubs 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 188 

National Jute 80Ird 8i1J, 2006 
(Deb. 34. Vol. ~X. 22.05·2006) 
Col. 494 

TlSk Force on Women and Children VaJpayee,SIIrlAtal ... rI 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 198-99 

Tele-Density 
(Deb. 17, Vol. XVIII, 10-03-2006) 
CoI.217-19 

Telecast of Science and Technology 
Programme 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 272 

Telecom Equipment Manufacturing 
Industry 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 329-31 

Trade with CIS 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 366-67 

Killings of several penons in Doda ad 
Udhampur Districts on I st and .uth 
May, 2006 (AM) 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 515-17 

VaIll ........ SIIrI ... laowry 
Abolition oflnter-Ministerial Committee 

(Deb. 32. Vol. XX, 11-05-2006) 
CoI.lIS-16 

Access Deficit ebarae 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 61-62 

Accidents of Trainer Aircraft 
(Deb. 16. Vol. XVIII, 09-03-2006) 
Col. 250-52 

Training to Local Artisans under SGSY 
(Deb. 7, Vol. XVII, 24-02-2006) AcquisitionofCompaniesbyBHEL 
Col. 223-24 (Deb. 32, Vol. XX, 18-05-2006) 

Col. 238 
Transparency in Mid-day-Meal Scheme 

(Deb. 4, Vol. XVII, 21-02-2006) Adulteration in Petroleum Products 
CoL 244-45 (Deb. 27, Vol. XIX, 11-05-2006) 

Unifonn sm Rates Col. 190-91 

(Deb. 2, Vol. XVII, 17-02-2006) Aircraft Accidents 
Col. 262-63 (Deb. 27, Vol. XIX. 11-05-2006) 

Uparadation ofMedicailnstitutions Col. 101-02 
(Deb. 5, Vol. XVII, 22-02-2006) Allocation of Funds to Univenities 
Col. 180-81 (Deb. 14, Vol. XVIII, 07-03-2006) 

Utilisation ofForeisn Financial Assistance Col. 410-11 
(Deb. 28, Vol. XIX, 12-05-2006) Anaemia among Children 
Col. 239-41 (Deb. 31, Vol. XX, 17-05-2006) 

Col. 213-28 Withdrawal of Loan Facility to DMRC 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 257-58 Atcertaininl ~ses of Deaths 

(Deb. 10, Vol. XVII, 01-03-2006) 
Valbela. Shrl Shaaunlah 
National Institute of Fashion Technology 

Bill, 2006-C0naid. and Pass 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 656-72 

Col. 79-80 

Asia-Pacific Climate Meetina 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 114-85 
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Allistance to State Governments for 
'rrlplion ProjICtl 
(D.b. I, Vol. XVII, 27-02-2006) 
Col. 11-12 

Compensation for VAT 
(Deb. 28, Vol. XIX, 12-05-2006) 
CoI.346-4I 

Conf.rence of Rural Drinkin, Water 
Supply and Rural Sanitation 
(Deb. 7, Vol. XVII, 24-02-2006) 
CoL)"'1 

Crop' Affected due to Increa,in, 
Temperature In Winter 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoL 173-74 

Development of Film Industry 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 31-3. 

DilUter Manqement Response Force 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 193-95 

Disinvestment oflnland Water Transport 
Corporation 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 352 

Dope TIItina of SportapeI'IOna 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 110-81 

Exemption of Profit MakinlPSEs from PIB 
Approval 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 228-30 

Expert Committee to Improve Performance 
of Sportlpersons 
(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 169-71 

Export Inspection Council 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 356-57 

Export Promotion Capital Goods Scheme 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 371-72 

FCI Godowns in Andlva Prad .. h 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 271-72 

Fees Hike in Universities 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 92 

Foreil" Trade Policy 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 303..()4 
Forest Cover 
(Deb. II. Vol. XXII, 21-01-2006) 
Col. 41 ... 5 

GQ. Project inA.P. 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 169-71 

Generation of Employment 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 222 

Global Nuclear Eneray Partnership 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 132 

Health Tourism 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.I94-9S 

Import Duty on Industrial Goods 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col. 169-70 

Import of Hardware 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. I 73-7S 

Increase in Amount under MPLAD 
Scheme 
(Deb. 1 S, Vol. XVIII, 08-03-2006) 
Col. 24142 

Increase in Price of LPG 
(Deb. 27, Vol·. XIX, 11-05-2006) 
Col. 267-68 

Indian DoctOR in U.K. 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 129-30 

Indo-US Agreement for Surveillance of 
Diseues 
(Deb. 1 S, Vol. XVIII, 08-03-2006) 
Col. 311-12 
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IMactioll of AkIIh M ...... AMId 
Porca 
(Deb. 6, Vol. XVII, 23-02-2006) 
Coll39 

Inspection ofMedlcal Col ..... 
(Deb. 26, Vol. XIX, IO-OS-2006) 
Col. 211 

Joint JtepIndon ons.n.d Itioe ">' IMia 
and Pakistan 
(Deb. 30, Vol. XIX, 16-05-2006) 
CoJ.l92-93 

LoMbylUDA 
(Deb. 33, Vol. XX, 19~5-2006) 
Col. 33-31 . 

Losses to Oil Companies 
(Deb. 6, Vol. XVII, 23-02-200') 
CoJ.232-33 

LoueI to Suprcue P ...... in AncIen 
Pradesh due to Ploods 
(Deb. 19, Vol. XVIIl, 13-03-2006) 
Col. 238-39 

Monsoon Forecut 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 457-59 

MOMOOD Predic:doll 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 243-44 

National Judicial Council 
(Deb. 28, Vol. XIX, 12-05-2006) 
Coj.242-43 

National Telecom Poii<:)' 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 397-91 

Natural Gu Pipeline Policy 
(Deb. II, Vol. XVIII, 02-03-2006) 
CoI.IS~ 

New Accountin. System 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 204 

New Toxtile Industry inA.P. 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 228-30 

,....\WiIdII.,.... 
(OM. 14, Yol. XX, 22 .. '-_6) 
Col 354-" 

N .. for MIIIUII .... 
(Deb. 7. Vol. XVII, 24-02-2806) 
CoL 247-41 

row. Pools,.. 
(0.1». 21, Vol. XIX. 12-0'-2006) 
Col. 209-10 

,....OIPIUI 
(Deb. 27. Vol. XIX. 11-OS-2OH) 
Col. 34-36 

Pric:IItI orr.oIMII Prodac:D 
(Deb. 16, Yol. XVIII. 09-03-2006) 
CoI.23~ 

Pri __ AirltDllIO ,.... 
(Delt. 6, Vol. XVII. lJ-I2·2006) 
CoL 293 

Promotion ofT. 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col.I2-~1 

PropouI to Hameu Clptive Oenention 
MdC ..... rltion 
(Od. 21, Vol. XIX. 12..05-2006) 
CeI. ... 

PnMIt ..... PrMdIIIion of Airports 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoL 121-22 

bmjet TIdInoIoIY 
(Deb. S. Vol. XVII, 22-02-2006) 
Col 71-72 

lleconuneadatioD of National Forest 
Commieeim 
(Deb. 34, Vol. XX, 22-05-2006) 
0»I.23..f7 

Reconstruction Works in Iraq 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 101 

Reduction Under TUPS 
(Deb. 12, Vol. XVIII, 03-03-2006) 
CoI.2IS·11 
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Replacement of Steel Wagons by 
Aluminium Wagons 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 167-68 

Reserved Items for Production 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 59-118 

Review Affiliation ofB.Ed. Colleses 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 224 

Review ofNational Police Commission 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 290-9 I 

Utilization of Funds under SSA 
(Deb. 14, Vol. XVIII, 07-03·2006) 
Col. 393-96 

Visit by Foreign Dignitaries 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 54049 

Visit of Chairman of AEC to Vienna 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 549 

Visit of US Under Secretary 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 1 .. 748 

Sale of 10% Stake in NLCL WB Funding for Health Programmes 
(Deb. 31, Vol. XX, 17-05-2006) (Deb. 26, Vol. XIX, 10-05-2006) 
Col. 102-03 Col. 515-16 

Sale ofNTC Land 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 12-23 

Scheme of Frequent Travellers 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 215-16 

Setting up of HiSh Court Bench 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 105 

Slums in Different Parts of Country 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 199-20 I 

Splittinl ofMCD into Smaller Apncies 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 185-86 

Supply of V esse Is to ONGC 

Workshop on Disaster 
(Deb. 35, Vol. ~X, 23-05-2006) 
Col. 273-74 

WTO Settlement and Rural Sector 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 380-81 

Varma, Shri RatUal Kalidas 
ADBLoan 

(Deb. 33, Vol. XX, 19-05-2006) 
Col. 384-85 

Agricultural Land for Residential and 
Industrial Purposes 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 22 

(Deb. II, Vol. XVIII, 02-03-2006) Ahmedabad Airport 
Col. 88-89 (Deb. II, Vol. XVIII, 02-03-2006) 

Textile Upgradation Fund Scheme Col. 126-27 
(Deb. 12, Vol. XVIll, 03-03-2006) 
Col. 160 

Trade Agreements 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Co1.290-94 

Trade Deficit 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 265-66 

Assets of SBI 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 123 

Bilateral Agreements with Foreign 
Countries 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 149 
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Bud&et(General}-2006-07 
Demands for Grants-2006-07 

(Deb. 2~, Vol. XIX, 17-03-2006) 
Col. 316-19 

Computerisation of Post Offices 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 17 

Constnlction of Narmada Main Canal in 
Gujarat 

·Need to grant clee.rance to 'Control of 
Or,anised Crime in Gujnt' BiII_ 
by the. Government of QuJ •• t 
(MUR371) . 
(Deb. II, Vol. XVItl, 02"()3.2006) 
Col. 241 

New Aviation Policy 
(Deb. 27, Vol. XIX, 11-05.2006) 
Col. 192 

(Deb. 19, Vol. XVlII, 13-03-2006) Petrochemical Centres 
Col. 138-39 (Deb. 34, Vol. XX, 22-05-2006)' 

Consumer Awareness Programme Col. 261-62" 
(Deb. 19, Vol. XVIII, 13-03-2006) Prematu.re Retirement by Piloa 
Col. 13 (Deb. 27, Vol. XIX, 11..()'-2006) 

Cotton Production Col. 187-88 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 200-02 

Oclinking orVadinar from Klndla Port 
(Deb. 31, Vol. XX, 17-0S-~006) 

Col. 1'6 
Demands for Grants (General}-2006-2007 

(Deb. 19, Vol. XVIII, 13-03-2006) 
COl.403-OS 

Export of Agro Products 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col.'2-56 

Extraction ofBio-Dieael 
(Deb. 28, Vol. XIX, 12-0'-2006) 
Col. 237-38 

General Budget, 2006-2007-General 
Ditcussion, 

Demands for Supplementary Grants 
(General)-200S-2006 and 

Demands for Excess Grants (General)-
2003-2004 
(Deb. 16, Vol .. XVIII, 09-03-2006) 
CoI.3S4-59 

Historical Wonhip Places 
(Deb. 32, Vol. XX, 18-0'-2006) 
Col. 3-18 

Installation of 'Touch Screen' Terminals 
at Stations 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 67-79 

RailwaY' Budaet-2006-07-OeDeral 
Discuuion and Demand. for Oran .. 
on Account (RaiIWJys)-2006-07 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 292-94 

Satellite for Sea Veuel. 
{Deb. 31, Vol. XX, 17-05-2006) 
Col. 71 

Science Centre 
(Deb. 33, Vol. XX, 19·05·2006) 
Col. 221 

Surrender of Criminals 
(Deb. 3', Vol. XX, 23-05-2006) 
Col. 199 

Wheat Storage , 
(Deb. 34, Vol. XX, 22·0'-2006) 
Col.l;S-'6 

Widening of National Highway No.8 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 39'-96 

Vuava, Sbrl Madl_bbal D. 
Air Services fi'om Closed Airports 

(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 32-13 

Delay in Payment of Provid .. t FuRd 
(Deb. 8, Vol. XVII, 27-02-2006) 
Col. 186-88 
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IrIdklldoa 01'18 Brinalnt Blck Bodl .. of IncllIIII DytnJ 
~.b. 26, Vol. XIX, 10·05·2006) AbrOid 

.213 (Deb. 15, Vol. XVDI, 0'·03·2006) 
IXII.lacs ofGrUlBlnk ScIherM Col lUI 51 

(Deb. 34 ... Vol. XX, 22.05.2006) , . Jv-

Col. 2"·51 C ..... llchlml 
Povour to N,w 0,"'1 T,I,vl.ion (Dtb. 12, Vol. XVDI, 03'()3·2006) 
N~ by Doorcl.wn Col. 10-20 
('Deb. II, \t)1. XXD, 21.08-lOO6) Certlftcldon tor AIrpoItI 
Col. ~1) (Deb. II, Vol. XVIII, 02'()3·2006) 

LIbo"'OI'CI Col. 221·22 
(D,b. 34, Vol. XX, 22.05·2006) Contributory PeMion Schem .. Col. 3", 

MRrPCommIRIon 
~1;l; Vol. XVII, 17·02·2006) 

Need to 00RtIr oWhWlltlp ........ Oft the 
tribal H~ on f'onIt ianGln O\ijll'lt E 317) 
D,b. 3, Vol. XVII, 20·02·2006) 

.340 
Need eo .....,IY IInInd forett I.WI for 

kit ..... die develOJ)llllnt of tribal 
.re.. In Bharuch Parllam.ntary 
~oN~Ir.YlJj.~006) 
Col. 317 

.. 1roIkm 
(Deb ... P~ Vol. XVlII, 06-03.2006) 
CoI.IM45 

Speciel Court fbi' Fa Cull 
~,ol" Vol. XVIII, 10·03·2006) 

TlMft of , ... ftiom Locomotlv,. and 
COIGMI 

(D.b. 7, Vol. XVII, 24·02·2006) 
Col. 94-95 

Dowlin. oflWlwa)' Una Ia K"* 
(D,b. 27, Vol. XIX, 11·05·2006) 
Col. 162-63 

FDI in Insurance and B_ina SIctora 
(Dtb. 17, Vol. XVIII, 10·03.2aM) 
Col. 67-69 

Oon.ral Bud,.t 2006-2oo1-O .... aI 
DI.cu •• lon, 

Demand. for Supplementary Orantl 
(0enera1)-2005-2006 and 

Domand. for Exc ... Orang (Oeneral)-
2OO~ 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 496-98 

Orantln, Votln, RI,ht. to Ov., .... 
Indians 
(Deb. 26, Vol. XIX, 10·05·2006) 
Co~396 

(Deb. 16, Vol. XVIII, 09'()3·2006) 
Col. 116 Import of Edible 0111 

Upkeep ofLlaw BoXli 
(D.b. 1. Vol. XVII, 24.02·2006) 
COL 112·13 

WI ... ofNadonaI HiJhwaY No.' 
~,,;.:. Vol. XIX, 10·05·2006) 

YeenM .. ~-r, ... rt M.'. 
••• o. Pro4uctlon of EndOlulphan. 

Plldotdel 
(DtIt.29. Vol. XIX, 15..05 .. 2006) 
0IL2Z243 

(D.b. 14, Vol. XVIII, <17.03.2006) 
Col. 212-14 

Indian Stake In Syrian Oil FI,Id 
(D.b. 5, Vol. XVII, 22-02-2006) 
Col. 9.-99 

Indian. In FortiII' Jail. 
(Deb. 26, Vol. XIX, 10-05·2006) 
Col. 601 

Lilt of ..... ltlvt I ... for WTO 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 351·53 
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Motion of Thanks on the President's 

Address 
(D.b. " Vol. XVII, 22.02·2006) 
Col. 314-16 

Need to brln, Callcut Medical Coli.,. In 
Kerala at par wl.th All India Institute 
of Medical Sciences, New DelhJ 
(MUR377) 
(Deb. 6, Vol. XVII, 23·02·2006) 
Col. 353·54 

Need to arant pension to the personnel of 
Armed forces who have rendered 
service shorter than the prescribed 
period of ell alb lilt)' (MUR 377) 
(Deb. 14, Vol. XVIII, 07·03·2006) 
Co1.492~3 

Pllaht of Artlsanl, Weavers and other 
Rural Indultriel 
(Deb. 33, Vol. XX, 19·05·2006) 
Col. 361-62 

Popularisation ofTllsue Culture and Blo· 
technololY Bued A,rlculture 
(Deb. I, Vol. XVII, 27·02·2006) 
Col. 106'()8 

Price/Import of Spice I 
(Deb. 14, Vol. XVIII, 07·03·2006) 
Col. 49·51 

Railway Bud,et-2006·07-0eneral 
Disculsion and Demands for Orants 
on Account (Rallways)·2006·07 
(Deb. II, Vol. XVIII, 02·03·2006) 
Col. 410·13 

Rapid Tranllt Systems . 
(Deb. 7, Vol. XVII, 24·02·2006) 
Col. 68·70 

Rate of Interest for Employment Sch.mes 
(Deb. 21, Vol. xrx, 17·03-2006) 
Col. 74·75 

Revival oflTI 
(Deb. 31, Vol. XX, 17·0'·2006) 
Col. 63-64 

Settln, up of Additional Schooll 
(Deb. 20, Vol. XVIII, 14·03-2006) 
Col. 210-11 

Stttina up ofPravul C ..... 
(Deb. 10, Vol. XVII, 01·03·2006) 
Col.1l7 

5011 Erosion In Wlltem Ohat 
(D.b. 10, Vol. XVII, OI-03·2OM) 
Col. 73·74 

Uniform STD Call Rate 
(Deb. 21, Vol. XIX, 17.03·2006) 
Col. 159-60 

Wa,e A,rtlment of Indian Alrllae. 
Employ ... 
(Deb. 6, Vol. XVII, 23·02.200') 
Col. 115·116 

Withdrawal of Pint Clus Coaches 
(Deb. 6, Vol. XVII, 23·02·200') 
Col. 106-07 

V.lu, Slirl R. 
Demands for ExCIII Orants (Railways), 

2003-04 . 
(Deb. I I, Vol. XVIII, 02.03.2(06) 
Col. 236 

Demandl for Supplementary Orant. 
(Railways), 2005-06 
(Deb. 1 I, Vol. XVIII, 02.03.2(06) 
Col. 236 

V.nulOpal, Sbn D. 
Need for coordinated eft'om of an the 

Central Ministries with the Stat. 
Governments In Implementation of 
Food for Work Proaramme with a YiIW 
to alleviate poverty In the country 
(MUR377) 
(Deb. 4, Vol. XVII, 21·02·2006) 
Col. 321·22 

Need to revl.w the docl~nn to collltNlC 
a dam on Paalar river lnAndhra PradIIII 
by the State Government (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03.2006) 
Col. 319-90 

Noed to let up a new Southern Frtllht 
Corridor to boost the economy of the 
country (MUR 377) 
(Deb. I, Vol. XVII, 27·02·2006) 
Col. 331·32 
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~ to let alp IndUltriai units In backward 
DiIbict ofTamil Nadu (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 71-72 

Verma, Shrl Bb.au Pntlp Sialb 
Commencement ofParldha Thermal Power 

Unit 
(Deb. 28, Vol. XIX, 12-0S-2006) 
Col. 128 

Communal Violence in differeat parts of 
the country (DUR 193) 
(Deb. 32, Vol. XX, 11-0S-2M6) 
Col. 499-S00 

Development ofKalpi u a Tourist Spot 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 182 

Doubling ofJhlUUl-Kanpur Railway Line 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 93-95 

Female Deedi Workc", 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 14S-47 

HPT Relay Centre In Oral 
(Deb. 29, Vol. XIX, 1 S-OS-2006) 
Col. 109-10 

luuance of Arm license 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 69-71 

MlniJtry of Agriculture 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 499-500 

Need for electrification and doubling of 
lhanai-Kanpur section of Railways for 
the development of Bundelkhand 
Reslon (MUR 377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
CoL318 

Need to set up a sugar mill In Madhaw 
Oarh Teh.il, Uttar Pradesh for the 
benefit of the farmers in the relion 
(MUR317) 
(Deb. 3.S, Vol. XX, 23-0S-2006) 
Col. 396 

Railway Budlet (2006-2007}-Oeneral 
Discussion, 

Demand for Grants onAcc:ount (Railways) 
2006-2007, Demands for Supplemenllry 
Orants (Railways) 200S-2006, 

Demands for Exce.s Orants (Railways)-
2003-2004 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 289 

Stoppage ofKurla Express at Orai 
(Deb. 27, Vol. XIX, 11-0'-2006) 
Col. 83 

Verma, Sbrl Rajah 
Committee on Absence of Members from 

the Sittinls of the House-MinuteS:-
Laid 
(Deb. 1 S, Vol. XVIlI, 01-03-2006) 
Col. 321 

Committee on Absence of Member. from 
the Sittinss of the HoulC-Sixth 
Report -Presented 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 479 

General Budget-Oeneral Discussion, 
2006-2007, 

Demands for Supplementary Orant. 
(GeneraI),2005-2006, 

Demands for Excess Grants (General), 
2003-2004 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 559-61 

Need to sent a Central team to Sitapur in 
Uttar Pradesh to review the 
implementation of centrally sponlOred 
rural development schemes (MUR 377) 
(Deb .. 32, Vol. XX, 18-05-2006) 
Col. 334-3S 

Verma, Sbrt !bvl Pnu.h 
Executive Petroleum Economic Zone 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 176-77 

Alfore.tatlon 
(D~b. 29, Vol. XIX, 1 S-05-2006) 
Col. 219-&2 
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Aircraft Import License Development ofTemp1etlPH.w CtnInI 
(Deb. 35, Vol. XX, 23-05-2006) (Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 92 Col. 159 

Allocation of Wheat 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 429-32 

Attack oa Scientific Institutes 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 37-31 

Ban on Smoking Scenes in Visual Media 
(Deb. 26, Vol. XIX, lO-05-2006) 
Col. 477-71 

Benefits to Exporters 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 117-11 

Blo-Medical Wute 
(Oeb. 19, Vol. XVIII, 13-03-2006) 
Col. 172-74 

Bud,et (Gcneral)-2006-07 
Demands for Grant5-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 345-4.7 

Capitallnveatment in SSI 
.(Deb. 14, Vot XVIII, 07-03-2006) 

~ Col. 348-50 
Civil Nuclear Energy Cooperation with the 

United States (OUR 193) 
(Deb. 18, Vol. XVIII, 11-03-2006) 
Col. 95-99 

Collection of Entry Fee 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 249-50 

Directions by Central Pollution Control 
Board 
(Deb. I, Vol. XVII, 27-02·2006) 
Col.2o§.10 

Disinvestment ofBALCO 
(Deb. 30, Vol. XIX, 16·0'-2006) 
Co1.25S 

District.Primary Education ProJrllllll 
(Deb. 14, Vol. XVIII, 07·03-2006) 
Col. 420-21 

Dope Testing of Sportspenonl 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 180-11 

E-Cards to Patients 
(Deb. 31, Vol. XX, 17-0'-1006) 
Col. 255-'8 

Electronic Wute 
(Deb. 29, Vol. XI", 15.0'.2(06) 
Col. 71-73 

Encroachment Around Prot.cted 
Monuments 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 151 ... 71 . 

Engagement of Unemployed Rural youths 
in Postal Service. 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 119·20 
Expert Group under forestry Proarame 
(Deb. 18, Vol. XXII, 21-01-2006) 
(Col. 37-38) 

Export of Defence Items 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 9-13 

Conllrvation of World Heritage SitOl ExportofGemlJewel1ery 
(Deb. 16, Vol. XVIII, 09-03-2006) (Deb. 35, Vol. XX, 23-05-2006) 
Col. 252-53 Col. 111-82 

Cultivation of Jatropha Export Share orrea Cotl'ee end CIIh Crops 
(Deb. 33, Vol. XX, 19-05-2006) (Deb. 30, Vol. XIX, 16-05-2006) 
CQI. 296-97 Col. 316-87 

Defunct CompanieS 
(Deb. 17. Vol. XVIII, 10-03-2006) 
Col. 210-11 

Export Status to ATF 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 197-98 
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PDI ....... 
(Dtb. J " Vol. XVlll, J 0'()3.2006) 
Col2lU7 

PI.a.clal A •• I.tane. by Burop.an 
C'.onun-..on 
(D.b. 35. Vol. XX, 23-05-2006) 
Col 260 

Por.tCover 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col.' 

Pull c.pltal Account Cenvertlblllty 
(D.b. 28, Vol. XIX, 12-05-2006) 
Col. 305-06 

Pundl for Health ProJl'llMlt 
(Deb. 15, Vol. XVIlI, 01·03-2006) 
CoL 193-94 

0rIBt of IndUltl'y Statui to Touriam 
(Deb. 11, Vol. XVIII, 02-03-2006) 
CaI.2W9 

Orowth .. 
(Deb. 14, Vol. XVIII. 07·03-2006) 
Cot3U"5 

H.-veltint.f Rain Wattr 

Indian Traditional Folk Culturel 
(D.b. 11, Vol. XVIII, 02-03-2006) 
Col. 15-16 

Indl •• noul Manufactur. of M.dlcal 
Equipment 
(Deb. 10, Vol. XVJJ. 01-03-2006) 
Col. I" 

Indo-Iran LNO Deal 
(D.b. 32. Vol. XX, 18-05-2006) 
Col. 138-39 

Induction ofFor.lp Pllotl 
(D.b. II, Vol. XVIII. 02-03-2006) 
Col. 221-29 

Inltltutel of Hotel Manalement 
(Deb. 27, Vol. XIX, 11-05·2006) 
Col. 266-67 

Intellectual Property Rllht Protection 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 337-38 

Introduction of Human Rl,htl and Dutlea 
II Compulsory Subject 
(Deb. 4. Vol. XVII. 21-02-2006) 
CoI.231~32 

(D.b. 7, Vol. XVII, 24-02-2006) Irrl,atlonProjectlthroupPrlvaeStctor 
Col. 163-64 (Deb. 13, Vol. XVIII, 06-03-2006) 

Jmpl.m.lttatlon of DJ.ablllty Act In 
Rdwayr 
~. II, Vol. XVIII, 02·03-2006) 
Col. 216-17 

Implementation ofNRHM 
(D.b. 31, Vol. XX, 17-05-2006) 
Col. 210-13 

Impolidon of Ban by SEBI 

Col. 92-93 
Law on CUitodlal Deathl 

(Deb. 30. Vol. XIX. 16-05-2006) 
Col. 41 

Lelillation on Spurlou./AduJterated 
Seedl 
(D.b. 3. Vol. XVII. 20-02-2006) 
Co1.21t-82 

(Deb. 21, Vol. XIX. 12-05-2006) Lealilatio" on Wutq. of Water 
CoJ.297 (D.b. 34, Vol. XX, 22·05.2006) 

lnIdequate Ou Supply to NTPC PllDti Col. 440-4 I 
(Deb. 1'0, Vol. XVIl. 01-03·2006) Loan for SelfEmployrnent 
Col. 117·19 (Deb. 20. Vol. XVIJJ, 14-03-2006) 

Incentive Kheme. for A.ro and Rural 
lnduatrle. 
(D.b. 4. Vol. XVII. 21-02-2006) 
Col. 143·50 

Col. 275-10 
, Lower Procurement of Wh .. t 

(Deb. 29. Vol. XIX. 15-05-2006) 
Col. 218 



NAME INDEX m 
M .. ".tKturinl of Mobile Component. 

([)lb. 12, Vol. XVIII, 03·03·2006) 
CoI.I~2 

M. ProJecta by NTPC 
(Deb. IS, Vol. XVlll, 01·03·2006) 
Col. 115-92 

Mtrpr or Air India and Indlln AlrUntt 
(Dtb. 27, Vol. Xl". 11·05·2006) 
Col.llNO 

........ ot Advll'tltina Power 

Production ofCtrllI. 
(D.b. 3, Vol. XVII, 20-02·.-) 
CoI.I~2 

Promotion ofTouriam 
(Deb. 16. Vol. XVIII. 09-03-") 
Col.I6U1 

Quality of ImpoIt.Id Whllt 
(Olb. 34, Vol. XX, 22.0'.2~) 
Col. 311·" 

(Dtb. 32, Vol. XX, 11.05.2006) RailwayProjecta 
Col. 271-" (Deb. n, Vol. XX. 11-05-2006) 

NoU SjpIcI by InctiM Dairy Attoclation Col. 32 
(Deb. 3, Vol. XVII, 20·02·2006) Ruhtr~ Mlhlla KolII 
Col. 1'8-" (Deb. 14, Vol. XVIII, 0'-03-2006) 

MoU wkh AAPI Col. 6'~1 
(Deb. 10, Vol. XVII, 01-03·2006) Ratlna Sy.tern tor Hoapltllt 
Col. 75·76 ... 

""""AariouIturlJ Blo Security S)'IIIm 
(O.b. J., Vol. XX •. 22·0'·2006) 
COI..u' .... 9 

NIdonaI Plin for Rurallftd Urbin Women 
(Deb. 20, Vol. XVIlI, 14·03·2006) 
Col. 160-61 

Op ..... ofNew MedlcallDental Coli .... 
(Otb. 31, Vol. XX':' 1'·05·2006) 
Col. 197-91 

Optnl", of Primary Health Centrtl 
(Deb. 15, Vol. XVlII, 08·03·2006) 

- Col.ll1·12 
p .... tor Revival ofHMT LUI. 

(O.b. 32, Vol. XX, 11·05·2006) 
CoI.2~35 

Partha.arthy Committee Report on 
Waterlhed Proll'lIIII11I' 
(Deb. 28, Vol. XIX, 12·05·2006) 
Col. 215·1' 

Piped Natural Ou 
(Deb. 21, Vol. XIX, 11·05·2006) 
Col. 33·34 

Pranr 8h1ntl 
(Deb. 34, Vol. XX, 22·05·2006) 
CoUI'·11 

(Deb. 31, Vol. XX, 11·05·2006) 
CoI.6l~3 

Review ofTourlam Policy 
(Deb. 16, Vol. XVIII, 09·03·2006) 
Col. 21'4-15 

Review ofU.er Charao 
(Deb. 26, Vol. "(X, 10-05·2006) 
Col. 63 1·32 

Rul.I/Guldeline. for Medical CourIII 
(Deb. 26, Vol. XIX, 10-05·2006) 
CoI.60loOl 

Rural Ttlephone ExchanJII 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 166067 

Sclentiata' Share In Proftt 
(Deb. 33, Vol. XX, 19·05·2006) 
Col. 13'·]8 

Senlna up of Aaro and Rural Induttrlet 
(Deb. 14, Vol. XVIII, 01-03·2006) 
Co1.4~ 

Settlna up of Medicinal ProceuJna Zonet 
(D.b. 30, Vol. XIX, 16·05.2006) 
Col. 253·54 
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saon-pofOlrifor 0 .. Bued Fertili_ 
.units 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Q)l.13~ 

S ...... bfRidiololiltl 
(Deb .. 26, Vol. xix, 10-05-2006) 
Col. 216-11 

Special Pacul' for Establishment of 
EIIIIIJOftCy Care Centres 
(Deb. 15~ Vol. XVIII. 0'-03-2006) 
Col. lOY.09 

Meed to inc:lude mort diltrictl in Tail 
Nldu underNcionli RwII ~ 
Ounntet Scheme (MUR 377) 
(D.b. 23, Vol. XIX, 20-03-2006) 
CoI.l4-25 

Need to take a realistic approach to fulfill 
Railway Budget propoSlls inltelld of 
taxing pusensen with indirect. extra 
charps (MUR 3") 
(Deb. 32, Vol. XX, 18-0S-2006) 
Col. 333-34 

SpeciftcAna Crop Vlrieties 
(Deb. 3. Vol. XVII. 20-02-2006) Vijayasbanltar, Shri C.R. 
Col. 202 Need to check deforeaUltion within 15 kms. 

Telephone Adala~in U.P. 
(Deb. 12, Vol. XVIII. 03-03-2006) 
CoI.II3-M 

TouriuR MIller PIID 
(Deb. ·32, Vol. XX, 18-05-2006) 
Col. 43-45 

Une~loyment Rate 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 251-58 

UNICEF Reminder on Malnutrition 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 341-43 

Up,.-..tation of Mobile Sipals 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 215-16 

W..,. Rcaources Development Projects 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 363-67 

WB Funding for Health Proarammes 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 515-16 

Withdrawal of Subsidy from Higher 
Education 
(Deb ... , Vol. XVII, 21-02-2006) 
Col 213 

vqa,.., 51 .... A.K.S. 
Ministry of Agriculture 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 445-48 

radius of Bandipur and Nagaranole 
National Forests in MYlOre distFict. 
Karnataka. (MUR 377) 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col. 36S-66 

Special Booking Counters for Ph)'licaUy 
Handicapped at MYlor. Railway 
Station 
(Deb. 32', Vol. XX, 18-05-2006) 
Col. 133 

Vlaod Ku .... r,Sbri B. 
AIIMS Like Institutions 

(Deb. 26, Vol. XIX, 10..()S-2006) 
Col. 269 

Bio-Fuel Programme in Villages 
(Deb. 26, Vol. XIX, 10-05-2006) 
CoI.315 

Code of Criminal Procedure (Amendment) 
Amending Bill, 2006 -Considered ct 
Pa.l. 
(~eb. 33, Vol. XX, 19·05-2006) 
Col. 469-70 

Export of"Pochampally" Sarees 
(Deb. 35, Vol. XX, 23-0S-2006) 
Col. 103 

Full Capital Account Convertibility 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 305-46 
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General Budl.t, 20Q6-2007-G •• ral 
Dilcullion, 

Demandl for Supplementary Grants 
(General}-200S-2006 and 

Demands for ExClss Grants (GetteraI)-
2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 420-25 

Grant of Educ.tion Loan tit Urban R.ural 
Ar ..... · 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 259-60 

Monitoring Mech.ni.m for SSA .nd 
MOMS 
(Deb. 3S, Vol. XX, 23-05-2006) 
Col. 308-1 I 

Netion.1 Drought Policy 
(Deb. 34, Vol. XX, 22-05-2006) 
CoI.213-14 

Need to establish. Railway Division of 
South Centr.1 R.i1w.y at Kazipet, 
Anethr. Pradesh (MUR 377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 297 

PreparationlExtrac:tion ofBthanol 
(Deb. )4, Vol. XX, 22-05-2006) 
Col. 285 

Price Stabilization Fund for Plantation 
Sector 
(Deb. 30, Vol. XIX, 16-05-2006) 
Co1.4().41 

Recoanition of Clusictl Languaaes 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 292-94 

Recommend.tions of Alaah Committee 
(Deb. 29, Vol. XIX, 15-05-2006) 
Co1.387~8 

Roof W.ter HfYesting 
(Deb. 33, Vol. XX, 19.05-2006) 
Col. 97-98 

Settin8up of Wind Power P lantslUn its 
(De", 21. Vol. XIX, 12-05-2006) 
Col. 75-78 

Vlrtadn K.lrt Sltri 
Bqet (GtneraJ)-2006-07 
Demands for Granr.-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 353-54 

Motion of Thanks on the President's 
Addr ... 
(Deb. 5, Vol. XVII, 22-02-2006) 
CoI.458~1 

NariCinaI River Conservation PI. 
(D.b. 13, Vol. XVIII, 06.03.2006.) 
Col. 8-9 

Need to provide compensation to the 
farmers whose crops h.ve beeD 
damaaed due to hailstorm in Sager 
Parliamentary CoRltituency, Madhya 
Pradesh (MUR 377) 
(Deb. 25, Vol. XIX, 22-03-2006) 
CoL 6 

Need to set up a Doordarshan Kendra at 
Beena, Madhya Pradesh (MUR 377) 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 340 

Railway Budget -2006-07-GenerAi 
Discussion and Demands for Grants 
on Account (Railw.ys)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 273-79 

Virupakshappat Shri K. 
Acquisition of Land for Preservation of 

Monuments 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 217 

Construction of Munlrabad·Mehaboob 
Nagar BG Railway Line 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 138 

Export of Manganese Ore 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 99 

VundsvllUt Shri Aruna Kumar 
Finance Bill, 2006 

(Deb. 22, Vol. XIX, 18-03-2006) 
Col. 125-29 
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YlldMt,Dr. ....... 
Coutltutloll (AM.ndment) 8111, 2004 

(1lNrtion of new article 45 A) by 
Shri Suravaram SI&dhakar Reddy-
Con.ld. 
(D.b. 12, Vol. XVIll, 03·03·2006) 
Col. 3 ..... 1 

Need to appoint a pteman dl&rinl nlpt 
at Railway Oate No. 20, Alw.r 
~uthan (MUR 377) 
(Deb. 14, Vol. XVIII, 07·03·2006) 
Col. 414 

Nttd to open Ku&wba Olrl. Relldential 
School. in Alwar c&latriet, Rajutban 
(MU1l377) 
(D.b. 24, Vol. XIX, 21·03·2006) 
Col. 65 

Need to releue tUndl from Central R.oad 
Fund for uPlr.datlon of OodoJ. 
Ramaehandrapura and Deihl· 
Alwar·Shahpur. roads in Rajalthan 
(MUR377) 
(Deb. 3, Vol. XVII, 20·02·2006) 
Col. 331 

Nted to revl.w the polley for Impon of 
Vanupatl from Sri Lanka and Nepal 
(MUR377) 
(Deb. 20, Vol. XVIII, 14·03·2006) 
Col. 312 

Railway Bud,et ·2oo6-07-0.n.r.1 
DI.cu.llon and DtmMdI for Orull 
on Account (RaIlWl)'l)-2006-07 
(D.b. 11, Vol. XVIII, 02-03·2006) 
Col. 451-62 

Impl.m.ntatlon of National lural 
Emplo)1lllllt OUllan'" Act 
(Deb. 2', Vol. xrx, 12-05·2006) 
Col. ... 

Ministry of Alrlculture 
(D.b. 20, Vol. XVIII, 14·03-2006) 
Col. 422-25 

Motion of Thankl Oft the Prtlid •• t'. 
Addr"l 
(Dlb. " Vol. XVII,22·02·2006) 
Col. 376-71 

Need for check Ina wllt.r pollution In rlv. 
Olftll at Vltanui and IttpI taken by 
Itte Oov.rnment In thi. reprd 
(D.b. 33, Vol. XX, 19-05-1006) 
Col. 426 

Situation .rlllni out of the propo.td 
ruervation for OBC.ln lIMI, lIra lind 
otll.r Hlpr Educational In.dtutlona 
of the country and .r.p. tIktn by tIM 
Oov.""",,,t in rtprd thereto (CA) 
(Deb. 31, Vol. XX, 17·05·2006) 
Col. 427·21 

Stand In, Commlttt41 on Alrleultu,. 
Eiahteench to Twenty·Flrat R.~ 
PrelOnttd 
(D.b. 33, Vol. XX, 19·05·2006) 
CoI.409·IO 

Stand In, Comml .... on Aarleuttur.-
Thlrteench to Stventeenth RIpoN-
Preatnttd 
(Deb. 4, yol. XVl1, 21-02·2006) 
Col. 260 

Veda\', SbrI AIIIMICIII Prued .... heI ... 
CI.anln,ofOlllp 

(D.b. 29, Vol. XIX, 15·0'·2006) 
Col. .'·16 

R.vlval ofSick Indu.trlea Demand. for Orants (Oeneral)-2006.2007 
(Deb. 20, Vol. XVIII, 14·03·2006) (D.b. 19, Vol. XVIU, 13.03.2006) 
Col. 29·30 Col. 432·33 

Y8da\', Pro£ Ratn Gop.I 
Aarlcultural Land (or R.Ildentl.1 and 

Indultrlal Purpo ... 
(D.b. 13, Vol. XVIII, 06·03·2006) 
Col. 20-21 

Need to lilue licences to touritt operator 
with a vl.w to attract International 
toutllt.ln the country (MUR 311) 
(D.b. 23, Vol. XIX. 20·03·2006) 
Col. 23 
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Ilailway Bud.tt, 2006·2007 Otn.ral 
DIlCtlulon and Demand. for Orants 
on Account (Rallwaya)-2006.2007 
(D.b. 10. Vol. XVII, 01·03·2006) 
Col. 390-91 

Rural CJodOWli 
(Dtb. 29. Vol. XIX. 15·05·2006) 
Col. 214-91 

YIdIv,IIIr1 ..... w.r 
AWore.tltion 

FDlln RltaJI Mltklt 
(Deb. 30, Vol. XIX. 16·0$·2006) 
Col. 157·51 

Implement.tlon of National Rural 
EmpIo)'mtnt 0uIrtntM N:.t 
(D.b. 21, Vol. XIX, 12·05·2006) 
Col. 35 ... ' 

Lonerltl 
(D.b. 20, Vol. XVIII. 14·03·2006) 
Col. 204-05 

(D.b. 29. Vol. XIX. 15.05~2006) Mer .. rot'NSCwlthSAIL 
Col. 279 .. 2 (D.b. 29. Vol. XIX, 15.05.2006) 

Allocation of 0 •• to Pra,.tl Power 
PIant·II 
(D.b. 27, Vol. XIX. 11·05·2006) 
Col. 10-11 

Ban on Tinned Food 
(D.b. 26. Vol. XIX, 10·05·2006) 
Col. 251·51 

BombBluti 
(Deb. 30, Vol. XIX, 16.0'·2006) 
Col. 379-12 

Clinical Trial ofExubera 
(Deb. 15, Vol. XVIII, 01·03·2006) 
Col. 139 

Complaints under Rural Developmental 
Works 
(Deb. 21. Vol. XIX, 12·05·2006) 
Col. 241-42 

Conf.rence of Director. of Stat •• 
(D.b. 20. Vol. XVIII, 14·03·2006) 
Col. 291-92 

Col. 230·3 I 
Mlnlltry of AJrlculture 

(Deb. 20, Vol. XVIII, 14.03·2006) 
Col. 496-97 

National Judicial Council 
(D.b. 21, Vol. XIX. 12·05·2006) 
Col. 242-43 

Need to review the Implementation of 
Pradh.n Mantrl Oramln Sadak YoJana 
In KUlhln...,. dlltrlct, Uttar Pradesh 
(MUl377) 
(Deb. I, Vol. XVII, 27-02·2006) 
Col. 334·3' 

Permlilion to Retired Offlcen for 
Commercl.1 Employment 
(Deb. 27, Vol. XIX, 11·05·2006) 
Col. 110·11 

Recruitment In CISF 
(D.b. 30, Vol. XIX. 16·05-2006) 
Col. 260 

SC DII'ICtlVil on Cleanlnl of Yamuna 
Confer.nce of Rur.1 Drlnkln, W.ter (Deb. 29, Vol. XIX, 15·05·2006) 

Supply and Rur.1 Sanitation Col. 106-07 
(Deb. 7. Vol. XVII, 24·02·2006) Sex Ratio 
Col. 3 .... 1 (Deb. 14. Vol. XVIII, 07.03·2006) 

CO .. llrvatlon of Natural R.lOurce. Col. 236-39 
(D.b. 34. Vol. XX, 22·05·2006) Yadav,SIIrI .... Cllllldn 
Col. 1 .. 5 

Dtath of Bird. 
(Deb. 13. Vol. XVIII. 06·03·2006) 
Cnl.157·51 

Incentlv. on Exportel'l under Food,rain 
PoUcy 
(Deb. 35, Vol. XX, 23·05·2006) 
Col. SO .. I 
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Need to develop and beautify 'Kabir 
Chaura' at .... har in Khalil.bed 
Parliamentary Constituency. Uttar 
PradeM (MUR 371) 
(Deb. 31, Vol. XX, 17·05·2006) 
Col. 443-44 

Allguletory Authority for TV 
(De;;'. 29, Vol. XIX, 15-05.2006) , 
CoI.I7S·76 

Survey for Balrempur·Khalilabad Railway 
Line 
(Deb. 32, Vol. XX, IS·05·2006) 
CoL 114 

Yldlv, Shri DeveDdn r .... d 
Alleged threat to the life of Dr. Mohd. 

Shahabuddin MP lodpd in Siwan Jail, 
Bihar and need for proper medical care 
to the Member (Sub.) 
(Deb. 31, Vol. XX, 17-05·2006) 
Col. 44S·S0 

Allotment ofLand to Private HOlpltals 
(Deb. 28, Vol. XIX, 12-05·2006) 
Col. 383 

Civil N ucl~ Energy Cooperation with the 
United Stales (OUR 193) 
(Deb.· 18, Vol. XVIII. 11-03-2006) 
Col. 99-105 

Delhi Laws (Special Provisions) Bill, 
2006-Consid. " PUI. 
(Deb. 28, Vol. XIX. 12-05·2006) 
Col. 425-28 

India's Vote in IAEAon the Issue oflran's 
Nuclearprogram",,'(DUR 193) 
(Deb. 8. Vol. XVII, 27-02·2006) 
Col. 37()'74 

Killin.s of several persons in Doda and 
Udhampur District. on 1st and 13th 
Ma)"2006 (AM) 
(Deb. 29, Vol. XIX, 1'·05·2006) 
Col. 488-90 

Motion of Thanks 011 Pr"idont'sAddr ... 
(Deb. 3, Vol. XVII, 20·02-2006) 
Col. 414-25 

Need for construction of a bridal on 
Bhuthi Valen river on Ind!)-Nepal 
Border (MUR 311) 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 273-74 

Situation arisir1& out of the propoled 
reservation for OBes in IIMs, IITs and 
other Higher Educational Institutions 
of the country and stlpS taken by the 
Government in.regard thereto (CA) 
(Deb. 31. Vol. XX, 17·05·2006) 
Col. 423·24 

Standing ComRlittee on Food, Consumer 
Affairs and Public Distributlon-
Eleventh Report - Presented 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 404 

Standing Committee on Food, Consumer 
Affairs and Public Distribution--
Twelfth and Thirteenth Reports-
Presented 
(Deb. 34, Vol. XX, 22.05.2006) 
Col. 481 

Suicide by Farmers in various parts of the 
country (DUR 193) 
(Deb. 31, Vol. XX, 17~05-2006) 
Col. 519-27 

WTO Conference 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 10-11 

Yadav, Sbri Glridbari 
Construction of Nat tonal Highways 

(Deb. 15, Vol. XVIII. 08·03·2006) 
Col. 271-93 

Industrial Development Centres 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 302..()6 

Industrially Backward Districts 
(Deb. 33, Vol. XX, 19·05-2006) 
Col. 177 

Need to take over the work of Belharna 
Hydro Reservoir In Banka 
Parliamentary Constituency, Bihar by 
the Central Government with • view to 
ensure itlearly completion (MUR 377) 
(D.b. 3, Vol. XVII, 20-02-2006) 
Col. 343 
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POitOfficea 
(D.b. 7, Vol. XVII, 24-02-2006) 
Col. 85-90 

Urdu Channel 

A .... ment of Telecom Service In Rural 
Areu 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 273-74 

(Deb. 29, Vol. XIX, 15-05-2006) Asliltance to S.I forlrrilation Projectl 
Col. 220-21 (Deb. 3. Vol. XVII, 20-02-2006) 

Yadly, sbrl KatIa.h Nath saRlh 
Activiti. of Touts at Railway Stations 

{Deb. 27, Vol. XIX, 11-05-2006) 
Col. 105 

ADB Alli.tance for Rural Electrification 
(D.b. 15, Vol. XVIII, 08-03-2006) 
Col. 3-4 

Col. 208-09 
Attachment of Additional Coaches in 

Trains 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 327-28 

Ban on Imports of Birds and Meat 
(Deb. 20, Vot XVIII. 14-03-2006) 
Col. 168-74 

Aareemant for Oil and Ou Import Capaizia. ofBoM in Blhrain 
(Deb. 6, Vol. XVII, 23-02-2006) (Deb. 26. Vol. XIX. 10-05-2006) 
Col. 78-79 

A.reement with China to Check Narcotic 
Smualing 
(Deb. 14. Vol. XVIII, 07-03-2006) 
Col. 99 

Aareement with Foreign Compani .. for 
Steel Units 
(Deb. 13. Vol. XVIII, 06-03-2006) 
Col. 174-75 

Ap'icultural Landle .. Labourm 
(Deb. 29, Vol. XIX, I S-OS-2006) 
CoI.204~7 

Aircraft Accidents 
(Deb. 27. Vol. XIX, 11-05-2006) 
Col. 10 1'()2 

Allocation and Offtake of Food.,..ins 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 230-31 

Allocation ofCoalBJocks 
(Deb. S, Vol. XVII, 22-02-2006) 
Col. tt4 

Anaemia amon, Children 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 213-28 

AlHlllllent of Reaervoin for Fennen 
(D.b. I, Vol. XYII, 27-02-2006) 
Col. 112-13 . 

Col. 595-96 
Ce .. on Air Travel 

(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 95-96 

Clubbi", of Sub Schemes In AlI'lculture 
(Deb. 13, Vol. xvlIf. 06-03·2006) 
Col. 251·54 

Construction of Expre .. ways 
(D.b. 31, Vol. XX. 17·05·2006) 
CoL 327·28 

Conltruction of Integrated' Warehouse 
Complex. 
(Deb. II, Vol. XVIII, 02-03·2006) 
Col. 218-19 

Construction of Power Plants 
(Deb. 33, Vol. XX, 19-05·2006) 
Col.21S 

Construction of Residential Hou ... 
(Deb. II, Vol. XVlII, 02·03-2006) 
Col. 203-44 

Contribution of Cottale.lftd 5SI, 
(Deb. 35. Vol. XX, 23-05-2006) 
Col. 193-94 

Creation of Awareneu for COnlumption 
of Chicken and Ega 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoL nS7.a 
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Declaration of Rout .. of Peripheral 
Exprellway u National HlahWl)'l 
(D.b. 31, Vol. XX, 17.05.2006) 
Col. 151·59 

Deficiency In Arml and Ammunition 
(D.b. 6, Vol. XVII, 23·02·2006) 
Col. 309-12 

Demand for Iron Ore 
(Deb. 19, Vol. XVIII, 13.03·2006) 
Col. 221·29 

Dev.lopmtftt of Arabi. Land 
(Deb. 3, Vol. XVII, 20·02·2006) 
Col. 133·3. 

Development ofHiatorlcal H«1tIpI 

F.rtlllzm In Small Packl 
(Deb. 29, Vol. XIX, 15·05·2006) 
Col. 146-47 

Forei,n Aid for Power Sector 
(Deb. 10, Vol. XVII, 01·03·2006) 
Col. 1.1 .. 9 

Forel,n Alilitanc:e for Er.dlc:.tlon of 
Child Labour 
(Deb. 34, Vol. XX, 22·05·2006) 
Col. 212-13 

Fore III' Aulltlla for National HlahWl)'l 
Development Projectl 
(Deb. 15, Vol. XVlII, 01·03·2006) 
Col. 171 ... 

(D.b. 32, Vol. XX, 11·05·2006) Forelll'lnveatmentbyONOC 
Col. 52·55 (Deb. 27, Vol. XIX, 11·0'·2006) 

Development of Vacc:lnatlonlfMedlcinel Co1.l97·203 
(D.b. 31, Vol. XX, 17.0'.2006) Fraud In PO Entrance reat 
CoI.217-18 (Deb. 31. Vol. XX. 17.05·2006) 

Ollc:ontlnuanc:e of Power Sublldy to 
Stat .. 
(Deb. 10, Vol. XVII. 01·03~2006) 
Col. 167-68 

Barnl", ftom Samjhauta Exprell 
(Deb. 11. Vol. XVIII, 02·03·2006) 
Col. 24-26 

Export Orlenttd StatUI 
(Deb, 30, Vol. XIX, 16·05·2006) 
Col. 233 

POI !om AmIrk:a 
(D.b. 30, Vol, XIX, 16.05-2006) 
Col. 152 

P ..... LIeIracy 
(D.b. 4, Vol. XVII, 21·02·2006) 
CoL 196-99 

F.neln.ofBordtr 
(Deb. 20, Vol. XVIII, 14.03·2006) 
Col. 321·32 

• '","1Iar VkIIIh , 
(Deb. 34. Vol. XX. 22·05·2006) 
Col. 204-05 

CoI,193·94 
Homoeop.thlc Colle,es 

(Deb. 26, Vol. XIX, 10·05·2006) 
Col. 370-71 

Imbalance In Availability and o.m.ct of 
Cropt 
(D.b. 19, Vol. XVIII, 13·03·2006) 
Col. 111..9(; 

Implementation of Nation.1 Rural 
Employm.nt Ouarantee Act 
(Deb. 21, Vol. XIX, 12·05·2006) 
Col. 3'-49 

Increue In C.ment Price 
(D.b. 30, Vol. XIX. 16·05·2006) 
Col. 35·36 

Inc:r.... In Production Capacity of Coal 
Min .. 
(Deb. 10. Vol. XVII, 01.03·2006) 
Col. 12-25 

Indiana killed in H~ !_ped • 
(Deb. 5. Vol. XVll. 22·02·2006) 
CoI.I4WO 



NAME INDEX ,,, 
ln4o-PIk FOrtiII' Stcl'ltlry Lev.1 Talk. M)'IIImII'-lncU. GIl P",llnt Project 

(Deb. 5, Vol. XVII, 22·02·2006) (Deb. 16, Vol. XVIII, 09-03·2006) 
Col. 205-07 Col. 175·76 

InClI'tIt late tor Exporter. 
(Dtb. 17, Vol. XVIII. 10·03·2006) 
CoI.ll9-iO 

J. K.aeene PwtyojlM 

Online Monltorln, of Rural Development 
ProJI'IIMWI 
(Deb. 7, Vol. XVII, 24·02·2006) 
Col. 134·3' 

(D.b. 6, Vol. XVII, 23·02·2006) O,.nln,ofCrechta 
Col. 210-12 (Otb. 14, Vol. XVIII, 07-03·2006) 

Loan by Retlonal Rural &ankl 
(Otb. 12, Vol. XVIII, 03·03·2006) 
Col. II ... ' 

I.o..,a-I ......... 
(Deb. 2. Vtli. XVII, 17-02·100.) 
Col. 295-97 

LoaM 10 p,",*, 

Col. 373·71 
()ptR1 ... of Sc:hoolt wnder KOBV 

(0.'-. 14. Vol. XVIII, 07.03.2(06) 
001.402-04 

,..,. a..ftt to ....... S-... 
(D.b. 30, Vol. XIX, J 6·05·2006) 
Col. 3.7 ... 

(D.b. 7, Vol. XVII, 24.02.2006) , PrletofT •• ln Imtrnatlon.1 Mftet 
001.130.33 (Deb. 14, Vol. XVIII. 07·03.2~) 

Maximum Retail Price for TV Chlnntl. Col. 343-44 

(Deb. 29, Vol. XIX, 15.05-2006) Production ofFtrtiU.,. 
001.115-16 (Deb. 13, Vol. XVIII, 06·03-2006) 

001.29-34 Mea' City Scheme. 
(Deb. 2, Vol. XVII, ,11.02.2006) Prodvcdon ofSlMl 
001.2«) (Deb. 19, Vol. XVIII. 13·03·2*) 

Col. 52·53 , M ... Railway Projtcta 
(Otb. II, Vol. XVIII, 02.03.2006) Promotion of Handlcr.ft Indultrlea 
Col . .,0 (Deb. 21, Vol. XIX. 17.03·2006) 

M .... of'JUUb 
(Dtb. 17, Vol. XVIIl, 10·03·2006) 
Col. :z.5·54 

MId .. y Mlal to Stud.nll Studyln. In 
Mid.,... 
(Deb. 20, Vol. XVIJI, 14·03.2006) 
001.156-57 

Mlalaa ... d Giolo.lcaI Studio. 
(Deb. 20, Vol. XVIII, 14-03·2006) 
Col .• 

MocI.-niIItion of Coaaumtr Fora 
(D.b. 34, Vol. XX, 22·05 .. 2006) 
CeLI37.)' 

001.194-96 
Promotion of Labour Int.naive lndultl'lea 

(Deb. 30, Vol. XIX, 16·05.2006) 
Col. 343-44 

PTA with Chile 
(Deb. 35, Vol. XX, 23·05 .. 2.06) 
Col. 47-4. 

Purchue of H.llcopten 
(Deb. 32, Vol. XX, 11·05 .. 200') 
Col. I" 

RaUway Communlcltlon S~ 
(D.b. 32, Vol. XX, II·05·200t) 
Col. I" 
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Railway Land Development Authority 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 230 

Replacement of Fractured Railway Lines 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 106 

Research Project in Transgenic Crops 

Survey of Border Villages Under 8harat 
Nirman Yojana 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 134-35 

Survey of Hyde I-Power Projects 
('Deb. 5, Vol. XVII, 22-02-2006) 
Col. 275-79 

(Deb. 8, Vol. XVII, 27-02-2006) SwarnaJ.yllQti Shahri RojgarYojane 
Col. 288-91 ' (Deb. 17, Vol. XVIII, 10-03-2006) 

Review of National Food for Work 
Programme 
(Deb. 12. Vol. XVII1. 03-03-2006) 
Col. 33-39 

Sale of Spurious Drup 
(Deb. 5. Vol. XVII, 22-02-2006) 
CoI.109-11 

Schtnle for safety of Co.tal Area 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 152-53 

Stllina oflslander Aircraft 

Col. 162-68 

Telephone tapping Cue 
(Deb. 4, Vol. XVII, 21-02-Z006) 
Col. 219-20 

Terrorist Activities through Samjautha 
Expreu 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 183 

Tourist Guides at Historical Monuments 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 120-21 

(Deb. 16, Vol. XVIU, 09-03-2006) Trade with Neighbouring Countries 
Col. 198 (Deb. 4, Vol. XVII, 21-02-2006) 

Setting up of Gram in \yavuaylk Kendr. Col. 83-84 

(Deb. 26. Vol. XIX, I 0-05-2006) TlUI1aml.~edimentary Rocks 
Col. 470-72 (Deb. 28, Vol. XIX, 12-05-2006) 

Setting up of Power Distribution 
Transformers 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 264-65 

Sublidiled Liquifted Petroleum Gu 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 187-88 

SuIII' Export to Pakistan 
(Deb. 29, Vol. XIX, 15-05-~06) 
Col. 340-41 

Survey conducted by NSSO 
(Deb. 10, V~. XVII, 01-03-2006)' 
Col. 209-1 1 

Survey for Layina New Railway Linn 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 124-25 

Col. 309-10 
Tlunami/Earthquake Victims 

(Deb. 4, Vol. XVII, 21-02-2006) 
CoI.lI1-12 

Unclaimed Goods 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 123-24 

Uranium Supply by Australia 
(Deb. 26. Vol. XIX, 10-05-2006) 
Col. 13-14 

Utilisation of For. ian FilWlcialAuistance 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 239-41 

Utilization ofFunds under SSA 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 393-96 
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Visit of French President 
(Deb. 15, Vol. XVlIl, 08-03-2006) 
Col. 23840 

Water Crisis 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 368-69 

Weather Forecast Channel 
(Deb. 34, Vol. XX. 22-05-2006) 
Col. 289 

Withdrawal of 1st and lInd AC Coaches 
from trains 
(Deb. 32, Vol. XX. 18-05-2006) 
Col. 217-18 

Incurring of Wasteful/Unproductive 
Expenditure by Airlines 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 259 

Loan Facility to OBCs for Higher 
Education 
(Deb. 32, Vol. XX, 18-05-2006) 
CoI.1l7-IS 

Misuse of Grants by Universities 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Co1.413-14 

Yadllv, Sbri M. Anjao Kumar I Modernisation of Hyderabad Airport 
., I (Deb. 32 Vol. XX IS-05-2006) 

ASSIstance to NatIOnal Renewal Fund Col 22223 ' 
(Deb. 27, Vol. XIX, 11-05-2006) .-
Col.2S-29 Modernisation of Non-Metro Airports 

Cattle Diseases 
(Deb. 34, Vol.. XX, 22-05-2006) 
Col. 159-60 

(Deb. 27, Vol. XIX, 11-05-2006) 
Col. IS2-83 

Pending Cases of Payment of P.F. 
Construction of ROBslRUBs in Andhra (Deb. 34. Vol. XX. 22-05-2006) 

Pradesh 
(Deb. 6, Vol. XVII, 23-02-2006) Col. 433-37 
Col. 234-35 . Perfonnance of Export Promotion Council 

Corruption in DDA. (Deb. 30, Vol. XIX, 16-05-2006) 
(Deb. 33, Vol. XX, J 9-05-2006) Col. 301-02 
Col. 146-47 

Promotion of Culture 
Declaration of National Highways (Deb. 32, Vol. XX, 18-05-2006) 

(Deb. 26, Vol. XIX. 10-05-2006) Col. 78-79 
Co1.411-l8 

Export of Textiles Railway Projects in Andhra Pradesh 
'. (Deb. 30, Vol. XIX, 16-05-2006) (Deb. 27, Vol. XIX, 11-05-2006) 

Col. IS-22 Col. 230-35 
Facilities to Ex-Servicemen Revamping Administrative System 

(Deb. 32, Vol. XX, 18-05-2006) (Deb. 26, Vol. XIX, 10-05-2006) 
Col. 281-85 Col. 7-8 
Favour to New Delhi Television 
Network by Doordarshan . Review of Low Aviation Capacity 
(Deb. IS. Vol. XXII, 21-OS-2006) (Deb. 27, Vol. XIX, 11-05-2006) 
Col. 59-61 Col. 184 

FM Radio Stations 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.40]-10 

Implementation of Mandai Commission 
Recommendations 
(Deb. 27, Vol. XIX. 11-05-2006) 
Col. 265 

Schemes for Environmental Conditions in 
Cities 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 109-10 

Setting up of SSI Townships 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 298 
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Slum Population 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. \85-87 

Need for construction ofa bridge on river 
Gomti with a view to link Deogaon 
Horbal-Faizabad with Sathinghat-

Welfare of Sports Persons Jagdishpur-Sultanpur in Uttar Pradesh 
(Deb. 31, Vol. XX, 17-05-2006) (MUR377) 
Col. 116-18 (Deb. 34, Vol. XX, 22-05-2006) 

Welfare of Weavers Col. 505 
(Deb. 7, Vol. XVII, 24-02-2006) Need for development of the dam at 

I 
Col. 80 Vilwahari Ghat in Ayodhya, Uttar 

Vadav, Sbri Mitrasen Pradesh (MtJR 377) 
Agreement between NTPC and TERI (Deb. 25, Vol. XIX, 22-03-2006) 

(Deb. 33, Vol. XX, 19-05-2006) Col. 12 
Col. 4042 Need tl) expedite repair and four laning 

Closure of PC Os work of National Highway No. 28 
(D b 2 V I XVII 17 2 . between Rudali and Basti in Uttar e. , o. ,-0 -2006) I 
Col. 24747 Pradesh (MUR 377) 

Code of Criminal Procedure (Amendment) 
Amending Bill, 2006-Considered & 
Pass 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 470-71 

Damage of Mattanchery Wharf 
(Deb. 15, Vol. XVIII, 08-03-2006) 
Col. 107-08 

DemandsforGrants(Genera1~2006-2007 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 354-56 

Discovery of Gas by GSPC 
(Deb. 32, Vol. XX, 18-05-2006) 
Col. 227-28 

Finance Bill, 2006-Consid. and Pass 
(Deb. 23, Vol. XIX, 20-03-2006) 
Col. 49-51 

Foreign Investment by ONGC 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 197-203 

Import of Crude Oil by IOC 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 84-85 

(Deb. 20, Vol. XVIII, 14-03-2006) 
Col. 390 

ONGC Report on DiscoverieslExplorations 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 245 

Railway Budget -2006-07-General 
Discussion and Demands for Grants 
on Account (Railways)-2006-07 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 393-95 

Rise in prices of essential commodities 
(OUR 193) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 63840 

Steps for Balanced and Equitable 
Development of all parts of the 
Country-(Res. ) 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 497-99 

Suicide by Farmers in various parts of the 
country (DUR 193) 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 531-34 

Joint Naval Exercise I Supply of Gas to GAIL from PMT 
(Deb. 6, Vol. XVII, 23-02-2006) I (Deb. 32, Vol. XX,18-05-2006) 
Col. 177 Col. 152-53 
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Survey for Educated Unemployed in Rural 
Areas 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 214-16 

Survey on Health Sector by NCAER 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 71-72 

Vldlv, Sbri Para Nlth 
Demolition of Unauthorised Construction 

(Deb. 33, Vol. XX, 19-0S-2006) 
C01.3S3-S4 

Setting up of Renewable Energy Club 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 138-39 

Stamp Duty on Brokers 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 178-79 

V.dav, Sbri Ram lUi ... 
Adulterants in Ayurvedic Medicines 

(Deb. 5, Vol. XVII, 22-02-2006) 
Col. 20 

Alleged Irregularities in Appointments 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 89-90 

Bank Guarantee Cases Pending in Courts 
(Deb. 28,_ Vol. XIX, 12-0S-2006) 
Col. 372-73 

Bilateral Agreements on Tourism 
(Deb. 16, Vol. XVIII, 09-03-2006) 
Col. 37 

Bonus on Monthly Income Accounts 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 6-7 

Central Social Welfare Board 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 5-10 

Code of Criminal Procedure (Amendment) 
Amending Bill, 2006-Considered and 
Pass 
(Deb. 33, Vol. XX, 19-03-2006) 
Col. 465-66 

Committee on Public Unclertakinll-
Election 
(Deb. 4, Vol. XVII, 21-02-2006) 
Co1.267~9 

Communal Violence in different parts of 
the country (DUR 193) 
(Deb. 32, Vol. XX, 11-0'-2006) 
CoI.4S4~ 

Computerisation of Post Offices 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 10-20 

Construction of Roads under PMGSY 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 27 

Contempt of Courts (Amendment) Bill, 
2004-Consid. and PUI 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 329-30 

Credit to Agriculture Sector 
(Deb. 12, Vol. XVIII, 03-03-2006) 
Col. 25-26 

Cut in coal production by ClL 
(Deb. 10, Vol. XVII, 01-03-2006) 
Col. 24-25 

Deemed University 8tItu8 to lASE 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 96-97 

Demands forGrIID(Gaft)-~lOO7 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 343-S0 

Development ofPatna 
(Deb. 5, Vol. XVII, 24-02-2006) 
Col. 174 

Diversion of Foodgrains 
(Deb. 8, Vol. XVII. 27-02-2006) 
Col. 39 

Drinking Water Supply to Rural Areu 
(Deb. 2, Vol. XVII, 17-02-200.6) 
Col. 16 

Education Cess 
(Deb. 28, Vol. XIX, 12-OS-20Q6) 
Col. 349 
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E¥IIion ofVATbyCONCOR 
(Deb. 32. Vol. XX. 11.0S·2006) 
CoI.2'7NO 

Exploration by Public Sector Oil 
CompanieI 
(Deb. 16. Vol. XVIII. 09.03·2006) 
Q)l.113 

,.-Ie Literac:y 
(Deb .•• Vol. XVII. 21-02·2006) 
CoLI9M9 

Pa.-BUI,2006 
(Deb. 22. Vol. XIX. 11-03·2006) 
Col. 17 .. 3 

Ponip EcNcationaIIIIItitutions 
(Deb. 20. Vol. XVIII. 14-03-2006) 
Q)I.1S5-S6 

Infiltration Ihrouih Indo-PM Border 
(Deb. 4. Vol. XVII. 21-02·2006) 
Col. 17 

Loa to Builder and FinMcer 
(Deb. 21, Vol. XIX, 17-03·2006) 
Col. 75-" 

M .... of Air Jadia _Ind_ Air .... 
(Deb. 27. Vol. XIX, 11-0'·200') 
Q)I.IIMO 

Misule of Expon lacentiw Scheme t.y 
RuiaGroup 
(Deb. 33. Vol. XX, 19-05-2006) 
CoI.J61.69 

Freezina ofForeip Currency . Modernisation of Telecom Services 
(Deb. 21, Vol. 'XIX, 12·0'-2006) (Deb. 2, Vol. XVII, 17.02-2006) 
Q)I. 290 Q)I. 217 

Punds under Centrally Sponsored Motion of Thanks on the President's 
Schemes Address 
(Deb. 30, Vol. XIX, 16·05·2006) (Deb. S, Vol. XVII, 22.02-2006) 
CoL 104-34 Col. 410-13 

General Budpt. 2006-2oo7-Oeneral National H'-'--- Development Proiects 
Discussion, Demands for ........ 1'.. '.J 

Supplementary Grants (General)- (Deb. S, Vol. XVII, 22-02-2006) 
2005-2006 and Demands for ExcelS Col. 74-71 
GmnIa(o...I)--2003-2004 Need for checkina water pollution in river 
(Deb. 16. Vol. XVIII, 09-03-2006) G .... at Vannai and ItIpI taken by 
CoL 412-11 Ihe Oovernnat in this reprd 

a-alPooIRIIidentiaIAcc:ommocIation (Deb. 33, Vol. XX. 19-05-2006) 
(Deb. 12. Vol. XVIII, 03-03-20(6) CoL423-24 
CoL 249-50 Need for construction of NatiOnal 

H .... ·Educ:IIton Hipway liakin, Patna. Bihata and 
(Deb. 20, Vol. XVIII. 14-03-2006) A.ainBU.(MUR377) 
Col. 7-1 (Deb. 20, Vol. XVIII, 14-03-2006) 

lIIepl Tmde Col. 319 
(Deb. 26, Vol. XIX. 10-05.2006) Need to brIna all diltricts of Iihal' under 
CoL ~54 . Accelerated Power Development 

Iatport ofWW- reforms .... liIbe. (MUR 377) 
(Deb. 3. Vol. XVII. 20-02.2006) (Deb. 13. Vol. XVlII. 06-03-2006) 
001.151.52 CoL 367 



NAME INDEX 

Need to expedite construction ofNational 
Hi&hways in Bihar (MUR 377) 
(Deb. 24, Vol. XIX, 21-03-2006) 
Col. 71 

Need to provide 10IIlI to fInnen at lower 
rate ofinterest (MUR 377) 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 321 

Need to set up Farmers Development 
Council for the benefit of farmers in 
the country (MUR 377) 
(Deb. 29, Vol. XIX, 15-05-2006) 
CoI.S4741 . . 

Need to take suitable ~ to ,check. 
increasing naxalite activities in Bihar (MUR377) ... " .. , 
(Deb. ]S, Vol. XX, 23-05~2Q06) 
Co1.399-400 

Now Curriculum for MBBSCourse 
(Deb. 15. Vol. XVIII. 01~3 .. 2006) 
Col.I06 

New Guidelines for Allotment of Land 
(Deb. 12. Vol. XVIII, 03-03-2006) 
Col. 132-33 ' 

Petroleum aDd Natural Gas' RegUlatory 
Board Btu.~OOsld. 
(Deb. 21; Vol. XIX •. f~03-,2(06) 
Col. 146-41 

. 
Reaervation in EdUCltioaalInldtutions 

(Deb. 30, Vol. XIX. 16-0.~-~006) 
Col. 1-9 .' , 

RestontioA ofDemocrlcy iI' N ..... ' 
(Deb. 31, Vol. XX, 17-0'-2(06) 
Col. 13-14 " .. 

,": . :: ' '. . , .': ",,~,' 

,Rise in ~ of IIIOIlCiaI ~ 
(DUIt 193)' ; ." .. ' 
(Deb. 34, Vol. XX. 22-05~2006) 
CoI.~-3' . " . ';". 

Road Development Pro~, in BiIW 
(Deb. 5, Vol. XVII, 2~:;~~:2006) 
':AI. 139-40 " ." .' 

'Ro~sid~ Rolrdina.·' .;. ;,:~:;: 
. (Dc;b: '20, ·Vol. xvnt; t4~1:'2006) 

CoI',I:S4 '. "\~::, "':\""." 
Sanjha Swachchhata' Ab~.~· " 

(Deb. 28, Vol. XIX, '12:65~1006) 
CoI.210.:l"l' J',,'; '\~.'if;'~'''''''''''::'' 

SCOfticCrsinCSm: ; ,): ",' \ " •. 
(Deb. 28, Vol. XIX, Itsl)S~2i)06) 
Col. 377-1. ," "~ ,l: \.', ,1. ':.,.;,', 

p t' ,~,." Jt ' . ( ~ '.,. .. SettingupdfBloOaBIdit ". '~~".:, 
(Deb. 5, Vol. XVII, :22~02;...2006) 

,CoI.!OI, , , 

SetnngopofHetlth Sub-cenl*<' I 
(Deb. 10, Vol. XVII,Ot;..oJ.2006) 
Col. 77 

Phl&ting out of'Air ~iiioped ~~h~'SeUiAa.-o("~ PoJice U~ivenity 
(Deb. 6, Vol. XVII, 23 .. 01.,2006) (Deb,lQ •. Vol. XIX, 16-05-2006) 
Col. 212-13 Gol.m 

J»roduc:tiOn of Crude 'ott Shortap ofProc:urement Centre in Bihar 
(Deb. 16, Vol. XVIII, 09~3-2006) .. (~~ .•• Vol. XVII, 27-02-2006) 
Col. 123-26 

PrOduction ofSlIlarcane 
(Deb. 19, Vol. XV Itt, 13-0)-2006) 
Col. 2"-25 

Railway Budlet, 2006-2007 General 
Discussion and Demands for Grants 
on Account (Rai~)-2006-2007 
(Deb. 10, Vol. XVII, OI-03~2006) 
Col. 367-7' 

, CqI.,fn 
Siphoninl off of Foreip Li'l~ 

(Deb. 33, Vql.. XX, 19-05-2006) 
" Col. 3S6-57 

Situation .-isina out of increasina Naxalite 
and Maoist activities in the Country 
and steps taken by the Government in 
regard thereto (C.A.) 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 572-73 
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Small and Medium Enterprises 
Devllopment Bill, 200S-Consid. and 
Pass 
(Deb. 32, Vol. XX, 18-0S-2oo6) 
Co1.3~ 

Railway Budget-2006-07-General 
Discussion and Demands for Grants 
on Account (RaiJways)-2006-07 
(Deb. II, Vol. XVlII, 02-03-2006) 
Col. 3S3-54 

Special Economic Zones in Agro Centre Vaskhi, Sbri Madhu Goud 
(Deb. 30, Vol. XIX, 16-05-2006) BlueBird 
Col. 91-93 (Deb. 34, Vol. XX, 22-0S-2006) 

Col. 233 
Special Task Force for Development of 

BihIr 
(Deb. 26, Vol. XIX, 10-05-2006) 
C4l635 

SteP' for Balanced And Equitable 
Development of All parts of the 
~.) 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. 417-90 

WtIcriben 8aleofBSNLlMTNL 
(Deb. 21, Vol. XIX, 17-03-2006) 
Col.26-27 

lib Owr of Fertilizer Plant 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 239-40 

Uplinkina Guidelines for News Channels 
(o.It. 6, Vol. XVII, 23-02-2006) 
ColS9-7S 

Yadav, Sltrt Slta Ram 
Agencies Involved in ConltrUdion and 

Maintenance of National Highways 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 321-23 

Demands for Grants (GeneraI)-2006-2007 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 420-21 

General Budget, 2006-2007-General 
Discussion 

Demand. for Supplementary Grants 
(GeneraI)-200S-20061md 

Demands for Excess Grants (Gcneral)-
2003-2004 
(Deb. 16, Vol. XVIII, 09-03-2006) 
CoL 524-27 

Delhi Metro Security 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 383-84 

Export of Selected Products 
(Deb. 35, Vol. XX, 23-0S-2006) 
CoL 14344 

FABCity 
(Deb. 7, Vol. XVII, 24-02-2006) 
Col. 110-11 

Indo-US Trade 
(Deb. 35, Vol. XX, 23-05-2006) 
CoI.318-19 

Inspection of Technical Institutions by 
AICTE 
(Deb. 30, Vol. XIX, 16-05-2006) 
Co1.205~ 

Investment in Capital Market by Postal 
Department 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 36S-67 

IRDA Guidelines 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 366 

Loan from Japan 
(Deb. 28, Vol. XIX, 12-05-2006) 
Col. 266-70 

Naxalite Attacks on Train. 
(Deb. 32, Vol. XX, 18-05-2006) 
CoI:nS-26 

Need to provide financial usistance to 
the Government of Andhra Pradesh for 
providing basic amenities at SCsiSTs 
hostels in Nizamabad and other parts 
of State (MUR 377) 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 238-39 



NAME INDEX 943 
NHAI Projects 

(Deb. 31, Vol. XX, 17-05-2006) 
Col. 113-16 

Open ina of Fast Food Stalls at Stations 
(Deb. 32, Vol. XX, II-OS-2006) 
Col. 153-54 

Power Crisis in Delhi 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 179-10 

Amendment to Aircraft Act, 1939 
(Deb. 32, Vol. XX, 18-05-2006) 
CoI.15I-S2 

Anti-Terror Deal with Saudi ArIItia 
(Dob. S, Vol. XVII, 22-02-2006) 
Col. 131-32 

Assistanee to State Governments for 
Irription Projects 
(Deb. I, Vol. XVII, 27-02-2006) 
Col. 13-14 

Predietion on Monsoon Autonomous Status to ASI 
(Deb. 29, Vol. XIX, I S-OS-2006) (Deb. 6, Vol. XVII, 23-02-2006) 
Col. 223-24 Col. 210 

Rating System for Hospitals 
(Deb. 31, Vol. XX, 17-05-2006) 
Col. 62-63 

Review of User Charges 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 631-32 

Shortage of Funds in Banks 
(Deb. 28, Vol. XIX, 12-05-2006) 
COl.36S 

SubsCribers Base ofBSNUMTNL 

Baghlihar Hydro-Electric Project 
(Deb. 34, Vol. XX, 22-0S-2006) 
Col. 187 .. 1 

Begumpet Airport 
(Deb. II, Vol. XVIII, 02-03-2006) 
Col. 133 

Budget (General}-2006-07 
Demands for Granc.-2006-07 

(Deb. 21, Vol. XIX, 17-03-2006) 
Col. 366-70 

Cargo Clearance It Airports 
(Deb. 21, Vol. XIX, 17-03-2006) (Deb. 27, Vol. XIX, 11-05-2006) 
Col. 26 C01.l49-S0 

UNICEF Reminder on Malnutrition 
(Deb. 30, Vol. XIX, 16-05-2006) 
Col. 341-43 

Viability Gap Support 

Communal Violence in different parts of 
the country (DUR 193) 
(Deb. 32, Vol. XX, 11-05-2006) 
CoI.411-1l 

(Deb. 28, Vol. XIX, 12-0S-2006) Construction of Hostels 
Col. 31 1-12 (Deb. 30, Vol. XIX, 16-05-2006) 

WB Fundin. for Health Programmes 
(Deb. 26. Vol. XIX. 10-OS-2006) 
CoLSI' .. 16 

Verna.ldu. Slari KllIJarapu 
Ap'eement with Sudan for Power Project 

(Deb. 33, Vol. XX, 19-05-2006) 
Col. 147 

Allcx:ation of Funds _er ICT 
(Deb. 20, Vol. XVIII, 14-01-20(6) 
Col. 166-67 

CoI.3S4-S6 
Construction of ROBIIRUBs in Andhra 

Pndesh 
(Deb. 6, Vol. XVII, 23-02-2006) 
CoJ.234-35 

Construction ofSWIdhar Project Builclin& 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 251-S2 

Credit to Aarieulture Sector 
(Deb. 12, Vol. XVIII. 01-03-20(6) 
Col. 21-29 



944 LOKSABHA 

Damaae to Railway Tratks in Jhpkhand 
(Deb. 6, Vol. XVII. 23·02·2006) 
Col. 142-44 

Detlaration of Ancient' UnPlges 
(Deb. 35. Vol. XX, 23-05-2006) 
CoI.I6U9 

Den-* fbrGrants (GenaaI}-2006-2007 
(OH. 19, Vol. XVIII, 13-03-2006) 
Col. 379-11 

Development afForest Villaacs 
(Deb. 35, Vol. XX. 23-0'.;2006) 
Col. 333·3' 

OM Proaramme in Nizam Institute of 
Medical Sciences 
(Deb. 10, Vol. XVII. 01-03-2006) 
Col. 71-72 

Encroachment ofKoreyu Lake 
(Deb. 34. Vol. XX, 22-05-2006) 
Col. 292-93 

Establishment of National Fluoride 
Research Institute 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 96 

Finance Bill, 2006-Consid. and Pus 
(Deb. 23, Vol. XIX. 20-03-2006) 

&01.37 ... 1 

Fish Landina Centns 
(Deb. 13, Vol. XVIII, 06-03-2006) 
CoI.l70-74 

High Prices of Property 
(Deb. U, Vol. XX, 19-05 .. 2006) 
CoL24N8 

I.T.aUIU •. 
(Dib. 21, VO«. XIX, 12-05-2006) 
Col. 27J-72 

lIIepllmport of Jute Twine 
(Dob. 35, Vol. XX, 23-0.5-2006) 
Col. 254-55 

ImplemcnlllionofMhMJay-MeaI Scheme 
(Deb. 4, Vol. XVII, 2 J -02-2006) 
CoI.245-4i 

Income TIl on Co-opeqtive Blab 
(Deb. 21, Vol. XIX. 12-85-2006) 
Col.. 

India'i Vote in IAEA on the I ... oftran's 
NUCte.piOIIMIiIM(DUIt 1.3)·,· 
(Deb. I, Vol. XVII. 27-02 .. 2006) 
CoI.402"()3 

Joint Venture Project for Deep Sea Tuna 
Fishery 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col.2SO 

Kri~hi VilYan Kendra at Karamc:hedu in 
A.P. 
(Deb. 19. Vol. XVIII, 13-03-2006) 
Col. 19' 

Licensing for Television Channell 
(Deb. 34, Vol. XX, 22-05-2006) 
Col. 36S-66 Fli ..... &om Hyderabad for Haj Puarims 

(Deb. II, Vol. XVIII, 02-03-2006) Loss due to Pests, WMda and Diieua 
Col.104-05 (Deb. 29, Vol. XIX, 1$.05-2006) 

CoJ.20].(Q Funds for Development of Forest Vii .... 
(Deb. ]3, Vol. XVIII, 06-03-2006) Lo ... to-OilCornpillia 
Col. "-16 (Deb. 6, Vol. XVII, 23.002.1006) 

General Bud,et, 2006-2007-Generat 
Diacu .. ion 

Demandl for Supplementary Grants 
(GeneraI}-200'-2006 .... 

DtlMftctI for Ex"" Ol'lfttl (GeneraI}-:-
2003-2004 ' '> .• ' ,. 

(Deb. ]6, Vol. XVIIl, 09-01-2006) . 
Col. 407-12 . , 

Col. 23~-33 ,., 
"'1;,,:":',\' '., 

Ministry of Aar~ulture 
(Deb. 20~ Vol. XVIII. 1 .. -0)-2006) 
CoI.463~ 

Mobile L • .,oratories to' Check 
~uherati9n in Petroleum 'Ptod1adI 
(neb. '11; Vol. XVIU, 02~3:"2006) 
Col. 2-4 -



NAME INDEX 

Motioll of Thank' OB the Pmiclent', 
Add"" 
(De". 5. Vol. XVII, 22-02-2006) 
Col. 371-14 

M .... ...". .. National Identity Cards 
(MNICI) 
(Oft. 14. Vol. XVIII, 07-03-2006) 
Colli 

NadoMIMlcilleo.cH 
(Deb. 2 •• Vol. XIX, 12-05-2006) 
Col. 242-43 

Need 10 allot Iron Ore Depollla in State of 
C'hIIIItiIprh or Ori .. III' lite use of 
ViIhIkhIpItnam Steel PIInt, Aftdhra 
PrIdeIh (MUR 377) 
(Deb. 20, Vol. XVIII, 14-03-2006) 
Q)I.390-91 

Need to check increasiRi price of cement 
in 1M cou.,try (MUR 377) 
(Deb. 32, Vol. XX. II-OS-2006) 
Col. 331 

Need to declare Telulu as a classical 
....... e(MUR377) 
(Deb. S, Vol. XVII. 22-02-2006) 
Col. 344-0iS 

Need to prevent lllepi entry ofJute Twine 
&om Nepal with a view to protect the 
Small Scale Jute Twine Manuflcturina 
Indu'lI'les in Andhra Pradesh 
(MUR377) 
(Deb. 16, Vol. XVIII. 09-03-2006) 
Col. 290 

Non-FWICdonaI Consumer Fora 

Petroleum ud Natural GIl ..... 1Ition 
80Ird Bill, 2006-C0nIid." ,.. 
(Deb. 24. Vol. XIX. 21-03-2006) 
Col. 115-19 

rr-Bhnti 
(Deb. 6. Vol. XVII, 23-02-2006) 
Col. 11-12 

Pric:II of Food 1_ in TrainslStiMionl 
(Deb. 32, Vol. XX, 11-05-2006) 
Col. 243 

Production of Honey 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 97 

Production of Tomato 
(Deb. 3, Vol. XVII, 20-02-2006) 
Col. 173-76 

Rampap by BSF J ..... 
(Deb. 4, Vol. XVII. 21-02-2006) 
Col. 202. 

Redelianina of Ministerial Bunplows 
(Deb. 33, Vol. XX, 19-05-2006) 
Col. lOS 

Reduction in Excise Duty 
(Deb. 30, Vol. XIX, 16·05-2006) 
Col. 253 

Revival and Expansion ofHFL 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 149 

Rile in Islamic Insticutlons alona Indo-
Nepal80rder 
(Deb. 26, Vol. XIX, 10-05-2006) 
Col. 632 

(Deb. 29. Vol. XIX. 15-05-2006) 
Col. 332-35 Safety StIndIrds for Villa&e Dwellen 

..... iIment(PNwndon ofDisquailftc:ation) 
Amendment Bill, 2006-Consid. and 
Pus 
(Deb. 30. Vol. XIX, 16-05-2006) 
CoL 471-10 

Pend .. Projec:ts under IWDP 
(Deb. 21. Vol. XIX, 17-03-2006) 
CoL 16 

(Deb. 28, Vol. XIX, 12-05-2006) 
CoL 367-68 

SecurItJ Co-operation with Japan 
(Deb. 27, Vol. XIX, 11-0S-2006) 
Col. 231 

SaviceTax 
(Deb. 28. Vol. XIX, 12-05·2006) 
CoL31S-16 
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Settin& up of lED Schools 
(Deb. 4, Vol. XVII, 21-02-2006) 
Col. 127 

Vamsadhara Project 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 226 

Setting up of Model Residential School Zabedi, Shri Mahboob 
(Deb. 30, Vol. XIX, 16-05-2006) Death of Seagulls 
Col. 212-90 (Deb. 3, Vol. XVII, 20-02-2006) 

Settina up of Post Offices 
(Deb. 2, Vol. XVII, 17-02-2006) 
Col. 241 ... 3 

Special Economic Zone 
(Deb. 30, Vol. XIX, 16-0S-2006) 
Col. 26-28 

TechnololY Mission for Integrated 
Development of Horticulture 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 33-34 

Thar Express 
(Deb. 27, Vol. XIX, 11-05-2006) 
Col. 29S-96 

Treatment for Cleft LiplPalate Defect 
(Deb. 10, Vol. XVII, 01-03-2006) 
CoJ.I40-41 

Upgradation of ATC System 
(Deb. 11, Vol. XVIII, 02-03-2006) 
Col. 219-20 

Upgradation of Merit ofST Students 
(Deb. 3S, Vol. XX, 23-0S-2006) 
CoI.13-IS 

Urban Renewal Mission 
(Deb. 21, Vol. XIX, 12-05-2006) 
Col. 142-43 

Utilisation of Budget 
(Deb. 29, Vol. XIX, 15-05-2006) 
Col. 397-99 

GMOIPMRND-3215LS-11~. 

Col. 110-81 
Increase in Prices of Kerosene and LPG 

(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 223-24 

Patent of Rice 
(Deb. 13, Vol. XVIII, 06-03-2006) 
Col.l79-81 

Privatisation of Bank Deposits and Loans 
(Deb. 17, Vol. XVIII, 10-03-2006) 
Col. 107-08 

Promotion of Tea 
(Deb. 14, Vol. XVIII, 07-03-2006) 
Col. 12-18 

Protest against Privatisation of Airports 
(Deb. 6, Vol. XVII, 23-02-2006) 
Col. 121-22 

Transport of Explosives by ECl 
(Deb. IS, Vol. XVIII, 08-03-2006) 
Col. 149 

Zawml, Sbrl VI."l 
Construction of Trade Centre on Mizoram 

Border 
(Deb. 35, Vol. XX, 23-05-2006) 
Col. 295-96 

Need to install Instrument Landing System 
at lengpui Airport in Mizoram 
(MUR377) 
(Deb. 19, Vol. XVIII, 13-03-2006) 
Col. 298 
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